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HOW TO USE THE INDEX 

The Index is arranged alphabetically with the Subject Index separated 
from Name Index and printed in the following order: Part I~ECI' 
INDEX: Part II-NAME INDEX. At the end of every entry. the Volume 
Number of the Debates is given in Roman numerals in parenthesis folla. 
eel by the date of the Debates and column number or numbers. as the cue 
may be [Printed as (IX-20-12-77) 2S1-52.]. 

Under every main heading including various names. ent:rie8 pertame 
iDJ to Ouestions and Answers are arranged first. followed by entrfes per-
taming to the proceedin¥s other than Questions and Answers. separated by 
the word "Debates" in ItalicS. 

All the Bills are aJpbabeticaJly arranged under the mam headiDa 
"BILL(S)". 

Information pertaining to Railways has been indexed under the varioaa 
main headings commencing with the word Railways e.g. "RAILWAY 
UNES". "RAILWAY TRAIN(S)" etc. 

All the papers laid on the Table of the Lot Sabha are iDdeJIed ollly 
under the main headings "PAPERS LAID ON THE TABLB". 

Information regarding various States in India and the variona foRip 
countries has been indexed under their respective names. 

A list. of abbreviations used in the Index is given below: 
A.M. Adjournment Motion 
B.O.H. Business of the House 
C.A ("..ailing Attention to Matter of Urgent Public IIaDod-

Consid. 
Consid. a. 
D.E.O. 
D.S.G. 
D.S.G.(R) 
Dis. 
H.A.H. 
Int. 
L.S. 
M. 
(l.P. 
Pet. 
R.S. 
Rea. 
St. 

anee 
Consideration stage of a Bill 
Consideration of tho Clauses of a Bill 
Demands for Excess Oranli 
Supplementary Demands for Grants 
Supplementary Demands for Gran. (Rail"") 
Discussion 
Half-an-Hour Discussion 
Introduction Stage of a Bill 
Lok ~abba 
Motion 
Question of Privilcac 
Petitions 
Rajya Sabha 
Resolution 
Statement 

(iij) 
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A 
PART I-SUBJECT INDEX 

ACf(S}-ConId. 

ABDUL GAFFARKHAN SHRI: 
Reported arrest of Khan Abdul 

Ghaffar Khan in Pakistan 
(Matter under rule 377). (VllI-
30-11-77). 258. 

ACC VICKERS BABCOCK LTD: 
Sub-standard Boilers of ACe 

Vickrs Babcock Ltd., (V1l1-7-
12-77). 204. 

ACCIDENT INQUIRY COMMIT-
TBB: 
Constitution of Accident Inquiry 

Committee (St.). (IX-19-12-77). 
297-98. 

ACf(S) : 
Amendments to Delhi Rent Control 

Act. (1X-19-12-77). 217-18. 
Amelldment to Employees' Provi-

dent Funds and Miscellaneous I 
Provisions Act. 1952. (VIT-17-
11-77). 142-43. 

Amendments to Urban Land ceilina 
Act. (VII-14-11-77), 38. 

Anomalies in the Press and Relris. 
tration of Book Act. (VTII-30. 
11-77), 118. 

Central Financial Aid for Housiq 
under the Plantation Labour Act. 
(VlII-12-12-77). 16-19. 

New Motor Vehicles Act. (VlI-
16-11-77). 109-10. 

Non-Implementation Payment 01 
Gratuity Act. 1972. (VII-24-U-
77), 192-93. 

Revision of the Norms for exemp-
tion of Urban Land Ceiling Ace 
(IX-19-12-77), 139-40. 

ACRYLIC: 
Production of Acrylic. (VII-29. 

11-77). 172-73. 

ADIVASIS: 
Central Grants to West Bengal for 

Propagation of Education amana 
Adivasis. (VIII - 5-12-77). 94-95. 

Planned construction of houses b,. 
the Government for Harijans, 
Adivasis. (IX-19-12-77). 35-36. 

Representation of Adivasis in the 
Tea Management. (VIII-2-t, .. 
77), 91-93 
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ADIV ASI AREAS: 
Micro-Projects launch4 in Adivasj 

Areas. (VII-2S-H·77). 67. 
Priority to Backward Adivasj 

Areas for setting up Cottage In-
dustries. (VIII-7-12-77), 19-22. 

Telephone facility in Hill and Adi-
vasi Al-ea. (VIII-S-J2-77), 54-
S~. 

I.DJOURNMENT MOTION{S): 
Alleged failure of Government to 

give protection to Harijans and 
other voters during the recent 
bye-elections in U. P. and Bihar 
and lar~_ scale rigging of dec· 
tions. (IX-23-12-77), 261-71, 
381-440. 

Closure of Publication of National 
Herald. Delhi. (IX-19-12-77). 
250--53. 

Re. Motion for Adjournment (VII-
14-11-77). 263-77; (VII-16-11-
77), 205-08. 

ADMINISTRATIVE REFORMS: 
Administrative Reforms. (Vn[,-

30-11-77), 126--28. 

ADMINISTRATIVE 
COMMISSION: 

REFORMS 

Implementation of the Recommen-
dation.. of working group of the 
Administrative Reforms Commis-
sion on Cooperation. (VIII--9-
12-77). 69. 

Setting up of Machinery to Review 
Grievances of People. (VIII-7-
12-77). 103-04. 

ADUL TERA nON: 
Repo~ted mixing of rapeseed oil In 

mustard oil and selling it at much 
higher price and adulteration of 
Vanaspati with injurious oil and 
fats. (Marter under 377). (VlII-
2-12-77). 285-86. 

ADVANCE INSURANCE COM-
PANY: 

Finns and factories insured by the 
Advance Insurance Company. 
Bombay. (V11I-2-12·77). 47. 

ADVOCATES : 
Fee charged by Advocate of 

Supreme Court. (VIII-13-12·77). 
74-75. 

Panel of Central Government Ad-
vocates. (VIII-13-12-77). 2J9. 

ADULT EDUCATION: 
Adult Education for SC and ST 

Youth. (VllI-5-12-77). 144. 
Non-formal and Adult Education 

(VIII-5-12-77). 230. 
Voluntuy Agencies for Spreadin. 

Non-Fonnal and Adult Educa-
tion. (VII-21-11-77). 161. 

ADULT EDUCATION BOARD: 
(VII-21-11-77). 173-74. 

ADULTERATION: 

Legislation on Adulteration iB 
food stuffs. (VlI-24-11-77l. 61. 
62. 

ADVANCED TRAINING INSTI. 
TUTE FOR ELECI'RONICS 
AND PROCESS INSTRUMENTA. 
TION. HYDBRABAD: 
Fellowship in Advanced Trainina 

Jnstitute for Eelectornics and 
Process Instrumentation. Hyde .... 
bad. (VIII-S-12-77). 14S-46. 

ADVERTISEMENTS: 
Advertisements by D. A. V. P. to 

Daily /Daily Evening. News-
papers. OX-I4-12-1977). 181. 

Advertisements issued to 5urya 
India and Surya Intrntationa1. 
(IX-14-12-1977). 179. 

Advertisement regarding Kali by 
British Government. (VII-17-
11-77), 101-02. 

Adverti~ements released by DAVP 
to Newspapers and Souvenirs. 
(VII-16-11-77). 153-54. 

Request by aU India Small Medium 
News papers Association for in-
crease in the Rate of Govenment 
Advertisement. (VIT-16-11-77). 
13-20. --.. -----------------_.-.. ---- ---_ ... _------_ .. --
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AFFORESTA TlON : 
Agreement with Sweden on Affores-

tation. (VII-28-1l-1977), 47-
49. 

AFGHANISTAN: 
Import of Liquorice from Afgha-

nistan. (IX-·16-12-77), 85. 
Setting ~P.. of factories in Afghanis-

tan. (VIII-2-12-77), 81-82. 
AFRICA: 

Construction and completion of 
Projects in S. E. Asia, West Asia 
and Africa. (lX-22-12-77), 135. 

Demand of Indian Oil Experts in 
African Countries. (VIII-6-12-
77), 147. 

AGA KHAN: 
Agakhan's Annual income 'Tom 

properties and other sources in 
India. ([X-23-12-77), 8'. 

Purchase of Bungalow at Jubu by 
Aga Khan. (IX-23-12-77), 188. 

SaJe of Aga Khan's Bungalow. 
(IX-I 6-12-77), 153. 

AGARTALA: 
Firing by BSF in U sha Bazar Agat-

tala. (VIII --30-11-77). 233-34. 

AGARWAL METAL WORKS: 
Total production of zinc Plates from 

the Union carbide (West Bengal) 
and Agarwal Metal Works (Har-
yana-Rewari). (VIII-I-12-77). 
64. 

AGRA: 
Agra-Farrukhabad M. G. Line. 

(IX-20-12-77), 2]0. 

'Cheaper Hotels for Tourists in 
Agra. (VII-IS-H-77), 200-01. 

"E'XP<'/rt to USA" Seminar held in 
Agra. (IX-16-12-77), 87. 

Halt at Agra by three Express 
Trains. (VITI-13-12-1977). 10-
16. 

Protection by Government to Agra 
Shoe Industry. (VU-Jb-1l-77). 
53. 

AORA-Contd. 
Review of sharing of Water of 

Jamuna to provide adequate 
water to Agra. (VIJ-14-11-77). 
88. 

AGRARIAN RELATIONS ~ 

Task Force on Agrarian Relations. 
(VIII-I 2-12-77), 162-65. 

AGREEMENT(S) : 
Agreement between India and Ban-

gladesh for sharing Ganga Waters 
at Farakka (M). (IX-lS-12-77), 
268-98. 

AGRICUL ruRAL GRADUATES: 
Benefit from Agricultural Gradu-

ates. (VII-28-11-1977), 171-
75. 

Employment oriented Schemes for 
Agricultural Graduates (IX-
19-12-77), 102--04. 

AGRICUL ruRAL IMPLEMENTS : 
Excise duty on AaricuItural imple-

ments. Fertilisers and insectici-
des. (V1II·-2-12-77), 2-8. 

Study of Institutions connected with 
Agricultural Hand Tools. (VIll 
-12-12-77), 138·39. 

AGRICULTURAL LABOUR: 
Agricultural Workers. (VII-17-

11-77), 64-65. 
Enforcement of Minimum WagCII 

for Agricultural Labourers. (VII-
24-11-77). 47-48. 

Jurisdiction of Small Farmers De· 
velopment Agency, Marginal 
Farmers and Agricultural Labour 
and Drought Prone Area Prn-
gramme. (V1I--28-] 1-1977). 
155-58. 

Legislation for Welfare of Agricul-
tural Workers. (Vffi-I-12·77). 
156. 

Payment of Minimum Wages to 
Agricultural Workers by Central 
Government organisations. (VII 
-24-11-77), 115-16. 
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AORICUL nJR.AL PRICES COM. 
MISSION: \ 
Reconstitution of APC. {VII--28-

11·1977), 138-39. 

AGRICULTURAL PRODUCTION' 
Disparity in production cost and 

Sale Price of Production vis-a-vis 
Agricultural! Production. (VnT-
7.12·77), 180-81. 

Output of Cash Crop in Andhra 
Pradesh. (VI 11-5· 12-77), 238. 

Support Prices of Agricultural Pro-
ducts before Sowing. (VIII-l 2· 
12· 77), 122-23. 

Debates 
Parity between production anet 

P1:ices of Agricultural and Indus-
tTlal Products. (Res.). (Vll-
24-11-77). 368-70; (VIII-9-12. 
77), 305-6'. 

AGRICUL TURAL REFINANCE 
AND DEVELOPMENT CORPO. 
RATION: 
Contribution of Agricultural Refin. 

a!1ce and Development Corpora. 
tlon for Development of AgricuI_ 
ture. (VII-18-ll-77). 136-38. 

Credit project negotiated by ARDC 
with IDA. (IX-16-12-77), 30. 

Holding of Seminars by Agricultu. 
ral Refinance Corporation. (IX-
16-12· 77), 72. 

AGRICULTURAL 
TIES: 

UNIVEltSr· 

Medium of Instruction in ARricul. 
tural Universitis. (VIII-5-J z-
77), lI5-l7. 

AGRICULTURE: 
Agriculture Farm in Bundelkhand 

M. P. (VJI-14-11-77), 107-09. 

Amount disbursed by the Nationa-
lised Banks for Agricultural De-
velopment. (IX -16-12· 77). 170. 

Asian Conference on AgriculLural 
Credit and Cooperatives. (VJ1I-
21-11-77), 33-34. 

AGRICUL TURE-Contd. 
Average cost per acre on usc of 

Seed, fertiliser, Irrigation and 
labour. (IX-19-12-77), 192-96. 

Development of Agriculture In 
Bihar. (VII-21-1l-1977), 186-87. 

Development of Agriculture witb 
employmel~t oriented scheme 
(VII-21-11-1977), Kl. 

Establishment of Agricultural 
prices stabilisation Roard. nx-
19-12-77), 160·61. 

Fann Mechanization. (VIII-S-ll. 
77), 121-22. 

Food production in Salt and Alka-
Jine affected fields. (VIII-12-
12-1977), 39-40. 

for Hectare yield of Maize, MUll-
tard, Cotton. (IX-19-12-77). 
66-70. 

Joint Mission with World Bank 00 
Development of Agriculture. 
(VIII-12-12-77). 129-30. 

Loans advanced by Nationalised 
Banks for Agriculture p~. 
(VIII--9-12-77). 174. 

New Economic Policy on Develop-
ment of Agriculture. (lX-I6-
12-77), 168. 

New Plough Kubora in Kerala 
([X--19·12·77), 232-33_ 

Uutlays for Agriculture and allied' 
sectors in Fifth Plan. (VIII-lO-
ll-77), 55-56. 

"lant quarantine measures. (IX-
19-J 2-77), 53-54. 

Rate of interest charged by R. B. L 
for agricultural finance. (Vll-
16-11·77), 9-14. 

lteorientation of Objectives and 
Policies of Agriculture Credit. 
,IX--23-12-77), 186. 

Revamping of Agricultural Admi-
nistra tion. (Vll-28-11·1977). 
39-44. 

Review of Agricultural Co-opera-
tives. (JX-19-12-77). 33·34. 
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AGRICUL TURE-Contd. 

Review of Agricultural Policy (V1II 
-U·12·77). 57·58. 

AHMED F. A.: 
Mausoleum on the Grave of For-

mer President (VIl-28·11-1977). 
135-36. 

Scheme to reduce pressure of Popu-
lation on Agriculture (IX-19· 'AHMEDABAD: 
12-77). 87·88. Liq,!or Poisionin~ in Ahmedabad 

Scientific Methods of Agriculture (VIII-30·II·77), 98. 
for Economic Development ot Loss suffered by Ahmedabad Tele-
Farmers (VIII-S.I2-77). 22-28. phone Exchat18e (VIII-I.ll-

Survey to Determine the credit 1977). 175. 
needs in Agricultural sector of RaiIwaypura No.2, Telephone Ex. 
Rural Industries sector (IX-16· change. Ahmedabad (VIII-I.Il-
12·77). 125. 77). 138. 

Training Facilities to Students from ' 
Goa in Agriculture (VII-28·l1. ' 
1977). 71·72. 

Use of Tractors in Indian Agri. 
culture (VnI-12-1 2-77).1 40-42. 

Visit of U. S. Team to study Food 
Policy and Agricultural Develop-
ment. (VII-28-11·77). 209·10. 

AGRICULTURISTS: 
New Banking Policy for Improve-

ment of Cultivators (VIU-9-12. 
77). 58. 

AGRI-EXPO 77 : 

T. V. Station at Ahmedabad (YID 
-7·t2~71), 100-01. 

AHMEDABAD LAXMI COTTON 
MILLS LTD: 
Closure of Ahmedabad Laxmi 

Cotton Mills Ltd. resulting in un-
employment to over 1.700 WIOI'-
kers (Matter under 377), (VIU-
2-12-77). 291-92. 

AHMEDNAGAR : 
Relics found at Ahmednagar Dis-

trict (VII-21·) )·77). 181-82. 

Agri·Expo. 1977 (IX-23-12·77), AIDS AND GRANTS: 
206. 

Agri·Expo--A massive non·event 
(lX-16.11-71). 3-9. 

Central Assistance to State Govern· 
ment for putting up Pavilions in 
Agri·Expo·77 (IX-23·12·77). 
7-42. 

Hindi at Agri.Expo. 1977 (IX-23· 
] 2· 77), 201-02. 

Neglect of Hindi at Agri·Expo-77 
(IX-23·12· 77). 253-54. 

Re. Closinjl ceremony of AlTi·Ex-
po·77 (IX--15-12-77). 203-04. 

AHEAMAND WOOLLEN MILL. 
AMBERNATH: 
Aheamaod Woollen Mill. Amber. 

nath (Mabarashtra) (VIII-30.11. 
77), 135·36. 

Aid asked for by Kerala (Jovern-
ment (1X-23· I 2-77). 112-U. 

Aid to voluntary ~r~nisations for 
Literacy drive (VIII-12·12.77). 
46. 

Alleged Misuse of Grants by 
Kumaon University (VIII-l2-
12· 77), 119·20. 

Allocation of Funds to States (VII 
-23-11·77).4S. 

Assistance from International Jnsti. 
tutions for development of Pr0-
jects in States. (VIIJ-30·11·77). 
J88. 

British Aid to India for sbippina 
(VIII-7·12-77). 74·75. 

Cash Assistance to exporters. (VIII 
-2·12·77). 162·63. ------_ ... _--------_._-,--- _._----_._- --_ ... _._-_ .. _._-----
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AIDS AND GRANT8-Contd. AIDS AND GRANTS-Contd. 
Central Aid to Institute of C8terlng 

Technology and Applied Nutri· 
tion, Calcutta (VII-21-11-77), 
234-35-

Central aid to Madhya Pradesh for 
sowing Kharif crop (VII-21-12-
1977), 47-48. 

Central Aid to U. P. for Floods and 
Drought (VII-21-1l-77), 133. 

Central Assistance asked for by Tri. 
pura Government (VIt-16-lJ. 
77>. 193-94. 

Central Assistance to State Govern· 
ments for putting up Pavilion!> in 
Amri-Expo-77 (IX-23-12-77). 
42. 

Central Assistance to States (VlIJ.-
7-12-77), 140. 

Central Financial aid for HousIng 
under the Plantation Labour Act 
(VIII--12-12-77), 16-19. 

'Central Financial Assistance for up-
dating Land Records and Conso. 
lidation of Land Holdings (VIIl 
-12-12-77). 1-6. 

-Central Government Assistance to 
Bihar for Providing free educt!-
tion (VII-21-11-77), 124·25. 

-Central Grant for Agro Ind1hrrjal 
Purpose to M. P. (VIII-12-J'-
77), 143. 

-Central Grants of Bihar for Animal 
Husbandry (VlI-2l-11-77), 132-
33. 

'Development Grants to Universities 
(VII-21·11-77), 74-75. 

Financial Assistance for Develop· 
ment of Language (VlII-]2-12-
77). ]46-47. 

Financial Assistance to Gem and 
Jewellery Export Promotion 
Council (lX--23-12-77), 238. 

Financial Assistance for Tea Re· 
planation (VIII-2-12-7'), 204· 
205. 

Financial Assistance from I. M. F. 

Financia] Assistance to Institutions 
in Foreign Countries (IX-J9-12-
77), 147-48. 

Financial Assistance lO Gujarat 
State for purposes of Construc-
tion (VII-21-11-77), ] 92. 

Financial Assistance to Gujarat 
State for purposes of Construc-
tion (VII-21-11-77), 192-93. 

Financial Assistance to Maharash-
tra for National Highways (lX-
14-12-]977), 147-48. 

Financia] Assistance to Men of 
Letters and Art in·indigent cir-
cumstances (VIII-5-12-77), 170-
71. 

Financial Grants / Assistance to 
Voluntary Agencies for promot-
ing inter·slate cultural unity 
(VIII-12-12.77), 208-10. 

Financial help to cultural Institu-
tions from Lalit Kala Akademi. 
(lX-19-12·77), 49-50. 

Gifts grants loans from world orga-
nisations and Centre to Amul. 
fiX -19- ] 2-77), 168--72. 

Grant-in-aid to Indian Institute of 
Mass Communication, New 
Delhi (VlI-16-lJ-77), 37-38. 

Grants to States for procurement 
ot Hospital Equipments (VlI-
24-11-1977), 70. 

Grant to various Universities (Vlli 
-5-12-77). 114. 

Matching Contribution by States 
for the Central Assistance for 
Handloom (VUI-7-12-77l. 186-
87. 

News item captioned Garg cautions 
against sell out to Bonn.-
Bankers (VII -16-11-77). 144-45. 

Norms for giving Aid to CulLural 
Organisations (VJI-21-11· 77). 
214-15. 

Recommendations made by a Lom-
mission to Recommend Financial 
Assistance for DMC. (Vil-l6-
11-77>, 83. (VIII-2-12-77). 188-89. ---_._--_._-_._--_--..:...-_._------
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AIDS AND GRANTS--Contd, I 

R.ejection of Grants. to Private Col-I 
leges in Orissa (YIn-I2-12-77), 
127-29. 

Scrapping of Subsidy on controlled 
cloth (VIII-30-11-77), 113. 

Special Monetary Grant to States 
(VIII-2-12-77), 28-32. 

States share of Aid received from 
... .International Agencies (IX--23-

12-77), 58-59. 

AIR ACCIDENTS: 
Causes of Air Accidents occurred in 

1977 (IX-16-12-77), 36. 
Crash of Aviation Aircraft (VIII-

5-12-77), 69. 

Iamair Aircraft Accident Report 
(YIII-9-12-77). 44. 

Providential Escape of Prime Minis-
ter in Air Crash near Jorhat (Res) 

(VII-14-11-77},2. 

AIR FRANCE: 
C'hemical Oil smuggled by a Clerk 

and Assistance Manager of Air 
France at Palam Airport (VITI-
2-12-77), 135-37. 

Foreign Exchange clearance obtain· 
ed by Air France in India from 
Reserve Bank of India (VII-18 
11-77), 123-25. 

AIR HOSTESSES: 
Retirement of Indian Air Hostcsse~ 

(VllI-2-12-77). 89-90. 

AIR INDIA: 
Appointment and service conditions 

of Indian and Foreign Air Hos· 
tesses in Air India (IX-16-12-
77), 227. 

Augmenting of Jumbo let Service 
(YIn-Z-IZ-77), 63. 

Bilateral Agreement with Canada 
regarding Air India Services (JX 
-16-12-77), 171. 

Committee to increase efficiency in 
Air India and Indian Airlines 
(VI1I-2-12-77), 226-27. 

AIR INDIA'-Comd. 
Entertainment Expenditure by Air 

India High Executive Abroad· 
(IX-23-12-77). 8-H. 

Export of Indian Merchandise by 
Air India (IX-23-1Z-77), 117·18. 

Hiring out of airbus to Air India. 
resulted in Joss to I. A. (VU-
18-11-77), 95. 

Indian Air lines and Air India 
Flight scheduled disputed due to 
threats of Bomb Planting or Sky-
jacking (IX-16-l2-77), 139. 

Instruction to Air India to stop 
serving liquor to passenger:l 
(VIII-9-12-77), 39. 

Lightning strike by Air India Crew 
(VIII--2-12-77), 101-102. 

Loss due to theft in Engineerlna 
department of Air India at Palam 
Airport (IX--·16·l2-77). ISO. 

Loss to Air India due to Primo 
Minister's visit to Moscow in 
October, 1977 (YIIL-9-12-77). 
71. 

Operation of 'Combi' Aircraft by 
Air India (VIII-9-12-77), 190. 

Parity in pay scales between Em· 
ployees of Chefair and Hotel In· 
dustry I Air India (VIII-2-12· 
77). 51. 

Representation from Air India 
Management for extension 0' 
FTS System (IX-23-l2-77), 219. 

Safety for Air India Staff (VU-18-
11-77), 184-85. 

Schemes for Extension of Services 
by Air India and Indian Airlines 
(IX-16-12-77), 201. 

AIR PASSENGERS: 
Proposal to reduce smuggling and 
harassment of passenger at Air-

ports (VI11-2-l2-77), 198. 
Securitl. measures for protection to 

12·77). 5-8. 
Security measures for projection to 

Airborne Passengers. (VIlI-9-
12-77), 38. 
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-------------- ---------------------------
AIR POLLUTION: \ 

Air PollutioJl jJl Delhi (VIfl-12· 
12· 77). 119. 

AlR SAFElY; 
Nonns of Airline safety (VII-IS· 

11-77). 93-94. 

AIR SER VICE(S) : 
Ahmedabad Air Link with Major 

Cities of Gujarat (IX-23·12-77), 
248. 

Air Service between Jodhpur. Jals· 
almer and Bikaner (IX-23-12· 
77), 239-40. 

Air Service for Sultanganj (VII-
18-11-77), 112-13. 

Air Services to East African Coun· 
tries (IX-23-12-77). 101. 
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Factories (VII-·24-11-77), 62. 

ARAB COlJNTRlh~ 
Doctors sent to Arab Countries 

'VIII·· t ·12· 77). t 21. 

ARAVALl GAS SERVICE. UIJAl-
PUR: 
Indiane Gas connection allotted to 

Aravali Oas Service. Udaipur 
(VIII-·-13-12-77>, 16:.!. 

ARBITRA TJON : 
Cases under arbitration (Vrr .• 

16·11·77), 153--55 

ARCHIVES: 
Cultural Exchange programme re-

lating to Libraries and Archivea 
(IX -19-12· 77). 179-80. 
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ARCHIVBS--Contd. 
Tecbnical know how for ArCht VC'I 

in States (VIII-12-12-77). 221. 

ARMED FORCES : 
Abolition of practlce or namlll~ 

Battalions after Castes (VJI- . 
23-11-77). 114. 

Commendation Certificates to the 
Army Personnel (VII-16-11-77). 
42-43. 

Medical Re-im~ursement Qalms or 
507 Army B..lsC Workshop. Kan· 
kinara (lX--14-12-77). 178. 

Pay Scales of Accountant in tnr. 
Medical Unit of D:rector General 
of Armed Forces (IX-14-12·77l 
l!3. 

Recruitment in Army from Palam-
pur and Simla (VIIl-30-U-77,. 
166. 

Representation of Bihar in Armed 
Forces (VU - 23-11-77), IB4. 

Representation of S.C. and S.T. in 
the Armed Forces (VII-16-1l· 
77), 161--64. 

Selection of tbe po<;t of Lt. Col. i'. 
Army (lX-14-12-77). :lIt). 

ARMS AND AMMUNITION: 
Loss due to imported AmmunitlOl1 

(VII-16-1l-77). 107-08. 
Supply of MIG Spares and Auto-

matic Weaj"Jns by India to 
Uganda (IX --22-12-77). 24-27 

Withdrawal of Licences for "'Jr(' 
Arms with big landlords (VIII--
30·11·77), 178-79. 

ARMY TRAINNG COLLEGE: 
Army Training College at Naugaon 

in Madhya Pradesh (VIIJ-7.1"~-
77). 33·34. 

:ARUNACHAL PRADESli.: 
Attempts to creat~ Disturbances in 

Arunachal Pradesh (IX-]4-12. 
77), 236. 

Setting up of hydro-electric plant~ 
in Arunachal Pradesh (VII--
16-11-77). 57. 

ARYABHAIT: 
Present position of Aryabhatt 111 

Orbit (VIlI- ·7-12·77). 177-78. 

ARYANS: 
Hist'orical Fac[;, about Aryans ID 

Books for Delhi Schools fIX--
19-12·77). 166-68. 

ASEAN: 
O>overting of ASEAN into a Mill' 

tary Alliance (IX-22-12-77), 174. 

ASHOKA HOTEL: 
Recruitment 10 Hotel Ashoka at 

Bangalore without Advertiseme'lt 
(IX-22-2-77). 256-57. 

ASIAN REGIONAL TEAM FOR 
EMPLOYMENT PRODUCTION: 
Recommendations of ARTEP reo 

Educated Unemployment (VIII 
-8-12-77), 42. 

ASPIRIN: 
Supply of Asp;rin by Sanjay Salea 

Corporation. Delhi (IX-20-12-
77). 99-100. 

ASSAM: 
Assam-Nagaland &undary Dispute 

(VIII-30·] 1-77). 225-26. 

Installation of Telephone Exchanges 
in Assam (VUI-I-12-77). 186. 

Opcnin~ of a Regional Pas500rt 
Office in Assam (lX~22-12-71). 
49 

Rehabilitation of Tribals in Gah· 
pur. Assam (VIII-I 2-12.77). 
115~16. 

Setting up of a watch factory in 
Assam (VIl-16 11·77), 123-'24. 

U.G.C. Annual Grants to Colleges 
in Assam tIX--19·12-77). 77-78. 

Waitirlg List tor Telc .. hone Conne,,· 
tions in Assam (\ 11'1-] -12·71\. 
18C; 

Debates 
Strike by Employees of Gove~ 

ment of Assam (Matter under 
rul~ 377). (IX-23-12-77), 455-
56 
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ASSAM-Contd. 

Workers' strike ill Assam Tea Oar· 
dens for non-provision of Labour 
Quarters (Matter under rule 377) 
(IX-20-12·77),421·22. 

ASSA..\1 PF.TRO-CHEMIC.~ J C; 
I.m.: 
F.xemDtion of Excise Duty on the-

products of Assam Petro·Ch~mj· 
r.als Ltd. (VHJ-{,·12-77), 4l. 

ASSOCIATED JOURNALS LTD., 
LUCKNOW: 
Comp'taint ~ardjng Associllt~d 

Jmunals Limited, Lucknow (VIII 
-6·12-77). 191-92. 

ASSOCIATION OF INDJAN 
MINES SURVEYORS. DHAN-
BAD~ 

Charter of Demands from Asso..~J;j· 
tion of Indian Mines Surveyor. 
Dhanbad (VIH-30-11-77). 4R-
49. 

ATOMIC ENERGY: 
Agreement with the Atomic Energy 

Agency. Vienna, for import of 
Heavy Water (VII-ltH 1-77). 
183-84. 

Atomic Power HOllse at Narora 
(VII-23-11-77), 69. 

Atomic Power Plant ill Gujarat 
(VII-23-11-77), 94. 

Atomic Planls suffering from short-
• ge of nuclear fuel (VII-23·1l· 
77). 153. 

Canadian Cooperation in Nuclear 
Field (VIII-30·11-77), 183-34. 

Cyclotron Atom Smasher at Cal-
cuttn (VII-23-11-77). 190. 

Productwn of Electricity througb 
Atomic Energy Plants (VlIJ -. 
30-11-77), 47-48. 

Setting up of Atomic Power Plant 
in Punjab (VII-23-1l-77), 209. 

Supply of Fuel by International 
Atomic Energy Commission to 
Atomic Power Stalil~n, Kota 
(VII-l 6-11-77). 184. 

ATOMIC ENERGY-Contd. 
D"bmt!.A· 

Strike at Atomic Power Station in 
Kota (Matter llilder rule 177) 
(lX-16-12-i7), 31:S 

ATOMIC WEAPONS: 
Production of atomic weapons 'VIIl 

-30-11-77). 66-f.'7 

AUCKLAND BAR: 
Cost of dredgi!ll! at the Auckland 

Bar for better draft for Haldia 
(IX-14-12-77), 138-39. 

AURANGABAD: 
T_V. Station a1l Aurangbad (VIII-

30-11-77). 123. 
AUSTRALIA: 

Statement by Chairman of Tea 
Council of Australia (VIII-2-12-
77). 171. 

AIJ~TRIA: 

Visit to Austria by Minister of Ex-
ternal Affairs (VIIl-S-I2-71l. 
152-53. 

AYURVEDA: 
Assistance to Slates for Develop-

ment of Ayurvcda (VIII-I-JZ-
77), 11-21. 

Ayurvedic disi'X'os:\rv in West Delhi 
(IX--22-12-77), 59. 

Ayurvedic Drugs Factory at Ranl-
khet. U.P. (lV-:!.2-12-77), 38 . 

r..B.I. Inquiry into Fraud of Ayur-
vedic Medkne Imports (lX-
~3-12-77), 87-·90. 

Charges against Director, Central 
Research Institute for Ayurvcda. 
Patiala (IX-22-12-77), 119 .. 

Development of ayurvedic milk 
pill (VIII-1-12-71), 40. 

Development of Ayurvedic System 
of Medicine (VIII-S-I.:!-77). 24 
-27. . 

Import l'cences obtained by Ayur-
vedic PbarmaceutkaI firms of In-
dore (IX-16-12-77), 159. 
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AYURVEDA-Contd. \ \ 
Manufacture of sub·standard Ayu::. 

vedic Modi.:ine (IX-IS· 12-77). 
95. 

Teaching Ayurvcda in Kameshwar 
Singh Darbbanga Sanskrit Uni· 
versity (lX-lS·12·77). 44. 

AZAD HIND GOVERNMENT: 
Preserving Historical Relics of Azad 

Hind Govt. in SiDppur (IX -
15-12-77). 27. 

B 
BeG VACCINE: 

Request from Foreig'l country rOt 
supply of K'G Vaccine from 
India (VII-24-11-77), 109, 

B.S.F.: 
BSF men arrested 00 cbarge of da-

co:ty and murder in Mekliganj 
Sub-Division of Coach-Bihar 
tIX-14·12-77), 137. 

Firing by BSF in Usha Bazar. 
AgartaJa (YIIl-30-1I·77), 233· 
34. 

BACKWARD AREAS: 
Assistance to Rajasthan for Repair 

of Roads in Bal:Kward Areas (IX 
-19-12-77), 85-86. 

Bihar Backward Area (VII-13-12-
77), 123-24. 

Deveiopment of Backward Areas 
(Vll·-23-11-77), 183. 

Expansion of Bunking Faci;;ties in 
Backward Re~ioDs of Madhya 
Pradesh (lX-23-12-77), 49-50. 

Improvement in tbe Backward 
Area of Rajasthan (VlI-28-11· 
77), 138. 

New Railway lines in Bacl. .. ward 
Areas of M.P. IlX-20-12-77). 93 
-98. 

Opening of Hospitals in Backward 
Areas (VII--24_11-77), 90. 

P.riority for introduction of new I' 
trains in Backward Areas (TX-
20-12-77), 43·44. ' 

BACKWARD AREAS -"COI1td, 
Saharsa-Backward Area of Bihar 

(lX-20-12-7'7), 91·92. 
Schemes introduced in Drought hit 

Adivasi /Backward Areas (VII--
21-11-77), 98·Q9. 

Survey of .he Raw Material in 
Backward District of Hoshia!puf. 
Punjab (VIIl-- 30-1}· 77), Qq 

Vacant posts in S.1.S.1 in Back· 
ward States (VIl-16-11.77). ISS. 

BACKWARD CLASSES: 
Admission for students of back· 

ward classes in Universities (Vn 
--21-11·77), 104-6. 

Scholarships to Economically Back 
wa rd People (VII-28.11.77). 
136. 

BADARPUR THERMAL POWER 
STATION: 

(VIIl--30·11·77), 214. 

Sinhng of Fuel Oil Tank under 
comtruction in Badarpur Th~f
mal Power ProJect (VIll·--·7 -12-
71). 182.83. 

RAHADUR SHAH ZAFAR: 
Bringing back Ashes of Bahadur 
Shah Zafar (lX---,22-12·77). 67. 

BAIl NA TH TEMPLE: 
Baijnath Tempi: and Kangra Fort 

(VIII-5-12-77), 185. 

BAIL' 
Amendment of Cr. P. C. in retation 

to Anticipatory Bail (IX-14-12· 
- 77), 15-19. 

BALAGHAT: 
Smelter Plant in Balagha.t (Vn 1-

8·12·77), 88. 

BALANCE OF TRADE: 
India's Balance of Trade (VlJI 

-9-12-77), 60. 

BALASORE: 
Level Crossing at Balasore Railway 

Station (TX-20-12-77), 220-21. 
.---- ._--- --- .. -.. --... 
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BALLAL SENER. DHIPI: I BANKS: 
Excavation of Mound 'Ballal Senel 

Dhipi' (IX-P·12·77). 118. 
BALLOONING TECHNIQUE: 

Ballooning Technique for Protec-
tion of storeu commodities (I X' _. I 
19-12-77), 191·92. 

BANANAS: 
Banana Production in M.P. /lX'-

19-12-77), 147. 

BANARAS HINDU UNIVERSIrY: 
Use of Financi<ll Grants by BHU 

(IX-·19-12-77). 243-44. 

HANARAS HINDlJ UNIVERSITY 
BIlL: 
Banaras Hildu UnivOl'sitv BiU 

(VIII-l 2- 12-77). 91-92. 

BANGLADESH: 
Arrest of BanZJJdesh citizens (IX 

-22-12-77). 138. 
Bangladesh Propaganda against 

India (VII-17-11.77). 30-31. 
Expenditure Oil Bangladesh and 

Pakistan Refugees settled in 
India (IX-19·12-77), 39.40. 

Hindus from Bangladesh (V 11 -
24-11-77). 56. 

Indo-Bang1ade.>h jllint Coordinalioll 
Board (IX-15-j2·77), 121. 

Loss suffered by S.I.C. due to noo· 
supp:y of salt to Bangladesh (VJl.l 
·-2-12-77). 8·-14. 

Smuggling of fooclgrains to iIlepaJ 
and Banglade!.h (IX-19-12-77). 
148. 

Debates 
Agreement between India and 

Bangladesh for sharing Ganga· 
waters at Farakka (M) <IX-
15·12-77), 218-98. 

Agreement between Governments 
of India and Bangladesh on shar. 
ing of Ganga water at Farakkl 
(Sl) (Vn.- 14·11-77). 297--306. 

Reported large scale influx of n:· 
fugees from Bangladesh (C.A.) 
(VIlI-I.12-77), 25()"51, 254-63. 

Advances by Nationalised Banks to 
large busmeas houses. 191. 

Advances made by Nationalised 
Banks to Agricultural and other 
Sectors (VIlI-9.12· 77). 38. 

Advancing of Loans by Nationalis-
ed Banks during Emergency (IX 
-23·12-77), 94. 

Advanc;ng of Loans by Nationalis-
ed Banks to indlSstrial entrepre-
neurs (lX-16·12·77). 47. 

Advanci.'lg of LO..1I1S by Nationalis· 
ed Banks :0. setting up smatJ 
scale .iDdu~trie., (IX-23.12·77), 
187. 

Advances to marginal small bi>rro-
wers by Nationalised Banks (IX 
-16-12·77), 98. 

Advertisement made by Bank of 
Rajasthan Limited for making 
Appointments on certain posta 
(VIII-9·12-77). 110. 

Agricultural nroposals approved by 
Bank of Baroda (lX-23-12-77). 
73-74. 

Alkged Loan without prescribed 
procedure by U.CO. Bank (VlJ 
-9.12-77), 76. 

Amount dcpo:,itc-I in Nationalised 
Sanks hy h'~eign citizens of 
Indian Origin (VIII-·-2·12-77), 
93·-95. 

Amount deposited in Nationah~e<1 
Banks in Orissa (IX--23-12-77). 
175-76. 

Amount disbursed by the Nationa-
lised Banks for Agriculluml 
Development (J X -16-12· 77). 170. 

Amount given to big companies by 
Chainnan, Punjab National Bunk 
(IX-23.12·7T-. 96-97. 

Associateship of Indian Institute of 
Bankers for promotion to hidtc:r 
positions in Nationalised BanD 
(VIII-9-12-77). 93. 

Bank Lo.an Fadlity in Rural Area 
(lX-19-12-77). 211·12. -- _.- -_._----. _ .... _ .. __ .- ... _-_._-----
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BANKS-ConId. 
Banks which have Ad~anced Loan 

to Owners cllld Partners of Phoe-
nix Textile Mills No. I. Bombay 
(IX-23-12-77). 184. 

Branches of Banks opened in Rural 
Areas (VIII-·-2-12·77), 135. 

Branches of Nationalised and Ncn-
Nationalised Banks (VIlI-2-12-
77). 112-14. 

Branches of NatioflaJised Banks 10 
the Country (VIl---·18-11· 77), 1~4 
-57. 

Branches of Nation<lIised Banks in 
Sarangarh, Madhya Pradesh (IX 

-23-12-77), 167-70. 
C.B.I. Inquiry against Chairman of 

Syndicate Bank (lX-23-12-77), 
134-35. 

Cheating of St..l tc Bank of Bikat'er 
and Jaipur, Muzatfarnagar. u.P. 
(VIII-9-12-77), 114. 

Complaints received by Chief Exe-
cutives of R(iI1i\.s Reg. loan to 
small industries in villages (D(.-
16-12-77), 105. 

Complaint regarding loan by Mhow 
Cantonment Branch of Punjab 
NatonaJ Bank (VIII-9-12-77), 
116. 

Compiaints regarding delays in Di ... -
,posal of Loan applications (VIll 
-2-12-77), 118-]9. 

Contribution of Bank 
Rural Development 
12-12-77), 184 

Towards 
(V1IT-

Credit facilities to small farmers bv 
Nationalised Bauks (lX-16-t ~
n), 183. 

Credit for Rural Development by 
Nationalised Banks (VIU-·9-J?-
71), 207. 

D.A. Bill di~counted by Union 
Bank (IX-23-12·77), 191-92. 

Decline in Credit Deposit Ratio j" 
Nationalised Hanks (JX-'.~·I'. 
71), 182. 

BANKS-Contd. 
DepOsit Mobili"ati(lil Drive boy Na-

tionaLscd Banks (IX--23-12-77), 
211-12. 

Deposit ot Provident Fund in Banks 
CIX-15-12·77J, 8, 

Deterioration in the workin~ of 
Nationalised Banks (IX --Iti-I?-
77). 12R. 

Directions to Nationalised Baub 
regaroing Devciopment of In-
dustry (lX-- -23·12-77), 227. 

Directives to Developmental Banks 
reg. Criteria for giving loans 
(ViII-9-12-77), 70. 

Dispute bet~n BlUlk of india and 
A!1dhra Steel Corporation Ltd .• 
Calcutta (V Hl- --9-12-77), 117. 

Examination of Tax malters 01 
National Grindlays Bank (IX-
23-12-77), 210. 

Faci:ity of drawing Cheques from 
Banks (IX-23-12-77), 251. 

Fraud committd in Slate Bank: of 
India. Chanoni Chowk, Delbi 
(lX-16-12·77), 71. 

Furnishing of residences of execu-
tives by Nati0nalised Banks (VII 
-18-11-77), 90-91. 

Functioning of National and Grind-
lays Bank (VIII-2-12.77), 121-
23. 

Grant of Hank Loan for Constnu)-
tion of House~ (VIII-I2-12-77), 
204-05. 

Guide lines for opening of Brancbca 
by Nationalised Banks (IX-.. 
16-12-77). 11::4. 

Guide Hnes to Banks about Gov. 
ernment's polic.ics UX-16-12-
77). 218. 

Inquiry against Chairman, Vijaya 
Bank (VIll--2-12·77), 210. 

Inquiry into the advances made by 
Nationalised Banks to companies 
in the Private Sector (VlI--18-11. 
71). 95-96. 

----------~~~.r~.-::,-j.~!----------------------------
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BANKS-Contd. 
lDquiry into complaints about the 

keeping of money by formC"r 
Prime Minhter in Nationalised 
Banks (IX-23-12-77), 189. 

Interest free loans to farmers by 
Nationalised Banks (lX-23-t:l.· 
77), 123. 

Investiga.tion conducted by CBI 
against Emol"yces' Officers of 
State Bank of India (VlII-9-12· 
77). 205. 

Irregular Advances made by 
Allahabad Dank (VI11-2-12-77), 
31-32. 

LoaDS and advances &ranted bv 
Nationalised Banks (lX-16·12-
77). 177. 

Loans advanced by Nationalised 
Banks for Agricultural purpo5e 
(VJlI-9-12-77), 174. 

Loans advanced by Nationalised 
Banks to industrialists and far-
mers (VllI-2-12-77). 105-06. 

Loans advanceJ by Syndicate Rink 
to Messers Suresh Trading emn-
pany (VlH--9·J2-77). 195~ 

Loan advanced til village farmers 
by State Bank of India. Nauga-
chia (VIII-9 .. 12-77), 156. 

Loan advances to Harijans by 
Nationalised Banks (IX--23-12-
77), 223-24. 

Loans by Banks for Agriculture 
Development (lX-23-12-77). 21i-
14. 

Loans by Na:iollalised Banks tC) 
F.ducated Un~:np:(jyeJ in Naland~J 
District. Bihar (VI[-18-11-77). 
115-18. 

Loan bv Reserve Banl- of Inella to 
Apex Co-operutivp. Banks (ViI -
18-11-77), 129 -31. 

Loans given to farmers bj Banks 
(IX-16-12-'U). 50. 

BANKS-Contd. 
Lowering of interest of Bank Loana. 

advanced to Small Scale Industry-
(IX-1612-77), 237. 

Nationalisatioo of Syndicate Blnt.. 
(VI1l-2-12-77J, 87·88. 

Non·acceptance of currency notCi. 
by Jaunpur Bra:lcb of Stale Bank 
(VI1-18-ll·77). 172-73. 

Opening of Branches of Nationalis-
ed Banks in Blocks of Bihar Stata 
(Vlll-2-12-77 J. 108-09. 

Opening of Braocbes of NatiOll8lis-
ed Banks in Rural Areas (VIII 
~9-12-77), 127. 

Opening of Branch of State Bank of 
Patiala Bloc!:: Headquarters of 
Purnea District in Bihar (IX -
23·12-77), 65. 

Opening of Braech of United Dank 
in Sukatia Bazar, BhagaJpur Dis-
trict. Bihar (VlII-9-12-77), 50. 

Opening of new branche~ and ad-
vances made by puhlic and pri-
vate sector Banks (VlI-18-1 I-
n). 208. 

Ordtlrs issuC\.I to Nationalised 
Banks for full utilisation of DepoJa 
"its in Rural Areas (Vlll--·9·12· 
77). 96. 

Overdues of Ih)rrowings in Maha· 
rashtra Balik (VIII --5- J:!. 77). 
168-69. 

Paying of Inle'es: on Savings Bank 
Accounts by State Bank of India 
(VITI-9-12-77J. 10J. 

Payment of Pel1~iOIlS through B'inks. 
to Retired Employees (lX-
23.12-77), 236-n 

Percentage of loans advanced by 
Banks for Agrkulture and rural 
industries (VTIf- 9-12-77). ~42. 

Persuation to foreign hank~ to in· 
Loan g ven to Industries by I vest in Puhlic S{.ctor V'1dertak-

Nationalised Banks (VIH---2-12- ings in India (VIII-2-12-77), 80--

-- --?!!~_13~._-3_8·+~~R;;L~!A;ME~. ;;;N:;T::;LIBJtA;~R~y;1- ---- ----.----.... 
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BANK5-Contd. 
\ 

Posts reserved for S.c. and S.T. 
for Class I. lIt III and IV posts 
in Nationalised Banks (VlJI . 
9·12.77). 56 

Procedure for advancing loans by 
Nationalised Banks (VlJ-18-11· 
77). 1 06·()7. 

Profits of Niltion.'\~ised Banks (lX-
16·10.77), 34. 

-Qualifications prescribed for 3p-
poin.ment in Bank of Raja'ilhan 
at different places (lX-23·12·77), 
142·43. 

Rcleal\f: of RallwC:lY Receipts of 
rODSWtmems from Bank «(X-
16·12·77), 209. 

Representation Regarding Func-
lioning of Pub:ic Sector Banks 
(VIII-2.12-77), 201. 

Request made by Industrialists for 
Loan from Nationalised Banks 
eVIlI--·2-12-77), 205-06. 

.Reserved Quota for S.C. and S.T 
in State Bank of India and otll~r 
Nationalised Banks (VIIf.-9-12-
77), 86. 

Rural Banks in Tirunelvcli and 
RamanathapuIam Districts (\')1 i 
·-9-12-77). j 37. 

Scbedult'd Banks in Mahaarshtra 
(VII-18-ll.77), 143-44. 

'Scheme to im[,!fOve working system 
of Banks (IX-16-12-77), 149. 

Setting up of Branches of Nationa-
lised Banks at Development 
Block He,\d-Quarters (VU--
18-11-77), 203..()4. 

Sponsor of rel.irl!d officers for em· 
ployment in Scheduled Banks 
(VIIl-30-11-77). 123. 

Status to State Bank Subsidiaries 
functioning in Fomler Princely 
States (lX--23-12-77), 114. 

Steps taken to attract community 
savings into bank deposits (VB 
--UHI-77). 111-12. 

t.:· 

BANKS-Conld. 
Stren3th of clerical grade and grade 

II officers i:l Nationalised Bank8 
lIX-16-12.77). 44. 

Strike by Employees of Nationalised 
Banks (VUI--9-11-77). 158. 

Theft of Lockers held by Private 
Parties in Defence Colony Branch 
of Indian Bank, New Delhi tlX 
23-12-77), 107-08. 

Token Strike by Offkers and Em· 
ployees of Cl)mmcrcial Banks and 
Reserve Bank of India (V(J--
18-11.77), 21214. 

Unsettled ClaIm.; d Customs m 
Nationalised Banks OX--23- n-
77). 220·21. 

Urban Co-nper:!tiv(;. Bank in tht 
country (VUl-·:!·12.77). 228-29. 

Utilisation of !lank resources to 
uplift the fl1fDl areas (VIII -2-12· 
77). 206-07 

Villages c()v~r.:d by Natiouali)ed 
Banks (VII-·JS-l j-77). 99-100 

Vj,it of Chairman and Managing 
Director .)f BlDk of Bawda, 
Abroad (IX--:?J-12·77). 76-77 

Working of Ndtil):.alised Banks and 
Financial Tnstitutions <V1Il--
Q-12-77), 235 

Dehall''> 
Villages covere;J by Nationalised 

Banks (HAH DIstl.) (VlIl--5-12· 
77), 344-56. 

BANK EMPLOYEES: 
Grievances of employees of Banks. 

I.rC and Ole (VIIl-2-12·77). 
189-90. 

Observallce of Code of Dhcivlin. 
by Bank E'll rlovees (IX -15-12-
77), 131. 

UANK OF AMERICA: 
Offer of Assistance from Bank of 

America (Vm -Q·12-77), 231. 
Representative office of American 

Bank in DeIhl (\,IU-2·12-77), 37. 
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BANK OF BARODA: 
Agricultural proposals approved by 
. Rank of Baroda (lX-· ··23-12-77). 

73·74. 
Propsals for Finaaces received by 

Bank of Baroda from organi-;ed 
s~tor (lX---71·12·77), 77. 

Visit of Chairman and MaDclgint1 
Director of Bank of Baroda, Ab· 
road (IX -23.12-77>, 76-77. 

KANK OF RAJASTHAN: 
Appointment o( Persons belonglllg 

fO SC i ST in Barlk of Rajastha'l 
lVIll-2-12-77), 102-03. 

Appointment of Shri Ram Vila~ 
riupta in Bank of Rajasthar) 
(Vlll-9-12·77), 183. 

Appointment of Shri T. C. Jain in 
Bank of Rajasthan (VIII-9-P 
77), 184. 

Preservation of Purse to Shri SanJa; 
Gandhi by Bank of Rajasthan 
(VIlI-9-12-77), 183. 

Purchase of furniture by Bank ot 
Rajasthan Limited (lX·-16-) 2· 
77). 141. 

BANKING SYSTEM •. 
Accumulation of unsettled cLum!l 

of customers in Banking Industry 
<IX-23-12-77). 204'()5. 

Expansioo of Ban1c.ing Facilities in 
Backward Regions of Madhya 
Pradesh (IX--23-12-77), 49-50. 

National Plan to protect BankiD3 
System (VII1-2-12-77>, 214-15. 

BAR COUNCIL OF INDIA: 
Suggestions of Bar Council of 

India for Di~po~al of Cases (VIIJ 
-6-12-77), 45-4fi. 

BAREFOOT DOCTORS: 
Scheme of Ba."efoot Doctors (VI] 

·-24-11-77), 160-61. 
See also "DOCTORS". 
See also "MEDICAL PRACTI-

TIONERS". 

I 

i BARAUNI REFfNER Y: 
I Strike by Barauni Refinery Em-i ployees (VIl-29·1l-77), 229-30. 

I Withdrawal of Recognition to 
[Jnion in .Baraunt Refinery (VIII 
--1-12-77), 51. 

BARODA: 
Provision of STD Facilities wlth 

Bartxla (VII-24-11-77), 101. 

BAUXITE: 
Bauxite Deposits in Sarguja District 

of Madhya Pradesh (VIII-8.12. 
17), 137-38. 

Bauxite Exploratbn in Surguja Dis-
trict of Madhya Pradesh (VHI 
·-8-]2-77), 104. 

Exploration of llauxite Deposits in 
the country (VIl-24-11-77). 
114. 

Elttraction of Bauxite ore in 
Gandhamardan (VII-24-11-77). 
69. 

Location of Large Deposits of Bau-
xite in Scu.1alia Sub-TehsiJ in. 
Rewa (VII-H· I 1-17), 66-67. 

SEAS SUTLEJ PROJECI': 
Threat of retrenchment in Beas Sut. 

Jej Project (Matter Under rule 
317), (1X-23·11-17), 452. 

BEAUTY QUEENS: 
Withdrawal of India's Beauty 

Queen from World Queen Con. 
test (VIII-8-l2·77). 149-50. 

BED BUGS: 
Spreading of Leprosy by Mosqui-

toes and Bed Bu~s (VIII-8-12. 
77), 35-36. 

BEGGARS: 
.Beggars in! Delhi (VU-28·1l-77l 

147. 

Control over the movements of beg-
g.ars carrying ulfectious disease~ 
(VIIl-1-12-77). 179. 
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I 
BEGGARY: \ I BHAGWAT GEETA: 

BoAA81)' amoD,;! able bodied pe~)ol~ Historical Fac~s of Ramayao aod 
(lX-19-12-77), 88-89. Bhagwat Gceta (IX--19·12-77). 

53. 
BBLGAUM: I 

Representation regarding Trunk I BHAKRA DAM' 
C.all Deposi~ with Accounts Supply of elecrricitv to Delhi from 
Officer. Belgaum (VII-24-11·77). Bhakta Dam (VlI-16·) 1.77). 
53. : 130. 

I 
BELLARY HOSPENT; II' RHAGWATI CO~{MITTEB: 

Iron ore Deposit:> in Barojamda and 
BeUary hospent Sector evu- I Bhagwati Committee Report on 
24·11·77). 88.89. Legal Aid to the Poor (VIll-

13·12· 77). 172---74. 
BENGAL CHEMICAL: 

Bengal Chemical (VlIl-6-12·77), 
230-31. 

Take.over of Bengal Chemical:;, 
Calcutta (VII-29·11-77). 162, 

Debat'~s 

Take over of mangement of Messrs. I 
Bengal Chemical and Pharma· 
ceutical Works Ltd.. Calcutt3 
(St) (lX~16-12~77). 276·77. 

BEfWA RIVER: 
Notghat Bridge over the Betwa I 

River (VII--16-11-7T). 87-89. 
BETWA RIVER BOARD: 

Meeting of Betwa River Board (VIl 
--21·11'71). 208-09. 

BEVERAGE PRODUCERS: 
Prosecutions of Beverage Produ(.-erll 

(VU-17.11-77). 70. 

BHAGALPUR: 
AU India Radio Station, Bhagalpur 

(VII--J6-11-77), 156-57. 
Development of Places of Tourist 

Interest at Bhaglpur (VIIT-9~12-
77). 136. 

Diversion of stream of Ganga off 
BhagaJpur (VlI--28·11·77). 137. 

Rcpre:;cntations for .non~tion 
of Bhagalpur.Katona passenger 
train (VlI-iS-ll-77). 108-10. 

S.T.D, Service in Bhagalpur city 
(Vm-1·12·71). 128. 

BHARA T ALUMTNlUM (P) L TO.: 
Number of worker'> in BACCO (IX 

-15-12-77). 67. 
Production of Bharat Alumimum 

Pvt. Ltd. Khurkhari (lX-15·12-
77), 121. 

BHARAT COKING COAL LTD.: 
Complaints from M.Ps. received by 

Bharat Cokilll! Coal Ltd. (VIT,-
7-12-77), 63-

RHARAT HEAVY ELECTRlCAL.S 
LTD.: 
Adverse effect of import of POWet 

, Generation Equipment on BHEL 
(VII---16-11-77). 86-88. 

Capital cost Dud power cost and 
the funds allocated by BHEL for 
Research and Development (\ IU 
-7-12-77), 1l6.17. 

Contract to Bh:uat Heavy Electn· 
eals in Libya (lX-14-12-77). 
16l-65. 

Foreign Technical Exports in 
BHEL (lX--14-12.77). 86-87. 

Inferior products of Central BHEJ.. 
Foundry Forge Plant'. Hardwar 
(VIl-16·11·77), 112. 

Progress in making India's First 
400 KV Class Transform.C! ~1 
BHEL Industry (VIII-30-11.77). 
174. 
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BHARA T HEAVY ELECTRICALS 
L TD.--Contd. 
Receipt of contract from Saudi Ara· 

nja by BHEL for setting up 
Power Station (VlII-7-12·77). 
133-34. 

SelliD& up of a BHEL factory ill 
Rewa, Madbva Pradesh (VII-
16·11-77). 152·53. 

Spending of Two:> Lakhs Rupees tty 
BHEL to inaugurate the Trans-
former Factory, Jhansi (IX--' 
14·12.77), 15051. 

Starving of order in the Bbarat 
Heavy Electricals Ltd. (Vfl-
23-11-77), 105. 

l>thates 
Re. Hunger Strike by General Sec-

retary of Workers' Union of 
Bharat Heavy Electricals. Hyde-
rabad (lX-16-12-77). 255-56. 

BHARf OPTHALMIC GLASS PRO-
JECT: 
Delay in changes in the productIon 

Technology of Bbarat Opthalnti( 
Glass Proje-ct (VIU-7-12-77), 
127. 

Installation of a Plant to manufa.::-
ture Fi bre Glass in Bharat Op-
thalmic Glass Limited, Durgapur 
(IX-14·12-77). 166-67. 

Production of blank lenses by llha-
rat Opl.'ical Glass Ltd. Durgapur 
(VIIl-30-11-77), 41-43. 

BHARAT REFINERIES, DEV-
NAGARI: 
Trade Mark of Dharat Re1incne8 I 

in Devanagari (VIII-B-12-77). 
131-32. 

BHARAT SEWAK SAMAJ.: 
Bharat Sewak Sarna; (VTII-2-12-

77), 177-7S. 

BHASKARACHARY A 
THAN. PUNE: 

PRAns-
Representation from a Mathemati-

cal Institute of Pone (Mabarasb-
tra) (VIII--2-12-71). 160. 

BHILAI STEEL PLANT: 
Ancillary industriei developed by 

Bhilai Steel Plant (VIII-8-12-77). 
102-03. 

Contract La buurer'S working in 
Dalli. Rajhalll, Nandini Iron Oro 
Mines under Bhi]ai Steel Plant 
(IX-·22-12-77). 111. 

Expansion Programme of Bh.iIai 
Steel Plant (VII--17-U-77). 55. 

Machinery for Expansioo of Bmlai 
and Bokaro lying unused ax-
22-12-77). 9-·17. 

BHlM SAGAR DAM: 
Construction work on Bbimsagar 

Dam (IX-19·12-77). 213-14. 

BHOPAL: 
Extension of Shuttle Train runnine 

between Bhopal-Vidisba (VII-
15-11-77). 67. 

Opening of Regional Passpun 
Office in Bhopal (VIII-1-12-77). 
86. 

BHOOTHALlNGAM 
SION: 

COMl\ilS-

Submission of report of Bhoothalin .. 
gam Commission (VII-IS-lI. 
77). 107-09. 

DHOR COMT\-flTTEE: 
Implementation of Recommcuda-

tions of Bhor Committee (VJH-
8-12-77), 111. 

BffiJTAN: 
_ Finan...'ial Assistance to Bhutan (IX 

---22-12-77). 126. 

Visit to Bhutan by Ext'ernal Affail'l 
Minister (lX--15-12-77l, 32. 

BHUV ANESHW AR : 
T.V. Centre at Bhuvaneshwar (VIlE 

-30-11-71). 209. 

BIOI WORKERS: 
Bim Worters and Wagos (IX-

IS-12-m. 82. 
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BIDI WORKERS--Contd. 

Bonus to Bidi Workers (VIl-24-l1. 
77), 149. 

Employees' Provident Fund for Bidi 
Workers (VIIl-I-12-77), 30. 

Utilisation of Welfare Fund for Bidi 
Workers of Maharashtra (VU!-
8-12-77), SO-51. I 

I 
I 
I 

BIOI WORKERS WELFARE CESS t 

Acr: I 
Implementation of the Beedi Work- I 

ers Welfare Fund Act 1976 and I 
the Beedi Wurkers Welfare Cesii ! 
Act by State5 (VIII-F-12-77), 67- I 
68. ! 

BIG BUSINESS HOUSES: 
Bringing down the share of the 

Multinationals and Bil! Busines." 
Houses in production of soap and 
other consumer items (VUI· -
7-12-77), 195. 

See also "MONOPOLY HOUSES" 
Taxes written off against Tata!', 

Billa's and other big Busine!!" 
Houses (IX--23-12-77). 109-10. 

BIHAPUR-MAHADEV 
RAILWAY LINE: 
See "RAIL WA Y LINES" 

BIHAR: 

GHAT 

Absorption of Railway Labourer! 
of Light Railway in Bihar (VIl-
IS-11-77), 65. 

Assistance to Blind Relief Camp ill 
Bihar (VII-24·11-77), 183--86. 

Autonomous College in Bihar (VI ( 
-28-11 ~71), 63-64. 

Average of surfaced road in Bihar 
(VIIl-7-12.77). 118-19 

Bihar Backward Area (VIII-I3-17-
77). 123·24. 

Central Government Scheme to pro-
vide houses in the Northern Db-
tricts of Bihar (VII-21-11-77), 
153·54. 

BlHAR-Contd. 
Charter of Demands by Bihar Coil-

lery Kamgarh Union (VII-17-11-
77), 57. 

Chromium Deposits in Bihar and 

Orissa Borders (VIIl-8-12· 77)_ 
30. 

Crite_ria for j:"'pulation project in 
DIstricts of Bihar (V)I-17.II. 
77), 166-68. 

Dacoits Panicky among passengers 
passing through Bihar (VIII--
6-12-77), 169-70. 

Development and utilisation of iroll 
ore Reserves in Chirian Area in 
Bihar (VlII--S-12-77), H" .. 

Development of Agriculture in Bihar-
(VIl-21-II-77). 186-87. 

Development of Places of Tourist 
Interest in Bihar (V 111-9-12 ·77). 
211. 

Financial Assistance for Sports H0s-
tels in Bihar ClX-J9-12-771 5~· 
56. 

Functioning of Kasba Telephone 
Exchange, Bihar (V II ··-24-11-77). 
86. 

Fund and Allotment of Chemical 
Fertiliser for Rabi Cultivation 
in Bihar (VrH-12-12-77). 177. 

051 Circle in Bihar <VlI-24-11-
77). 107-08. 

(Jrant of Foodgrains to Bihar under 
the Food for Work PrograJTlDW' 
(VIlI-5-12-77), 225·26. 

Grants to universitie .. in Bihar (IX 
-19-12-77), 152-54. 

Harijan burnt alive in village of 
Mathar.i Block. Bihar (VIII·-
30-11-77), 77-7R. 

Historical and Religious Places of 
Tourist interest in Bihar (VU-
18-11-77), 60-61. 

Inigation Projects in Bihar anel 
U.P. (Vlll-5·12-77), 157-59. 
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BIHAR-Contd. 
Irrigation Scheme for Giridih Dis· 

trict', Bihar (VlI-2S·11· 77)' 20S· 
09. 

Irrigation Schemes for Hazari!nglJ 
and Giridih District (VlII-L:-12. 
77). 174-75. 

Loans by Nationalised Banks to 
Educated Unemployed in Na· 
landa District. Rihar <VIl-18-11-
77), 115-18. 

M1CA exported from Bihar (VIU-
9·12· 77). 94. 

Mica Mines iu Bihar (VJI-17·11· 
77), 36-38. 

Opening of Branches of Nationalis· 
~ Banks in Blocks of Bi'nar 
State (VIII· 2-12-77), IOS·09. 

Opening of Branch of State Bank 
of Patiala Block Headquarters 
of Purnea District in Bihar (IX 
-23-12·77). 65. 

Opening of Branch of United Bank 
in Sukatia Bazar. BhagaJpur Dis· 
trict, Bihar Mll-9-12-77). 50. 

Opening of Post Offices in Villages 
in Sahara District. Bihar (VII-
17-11-77). 71·-73. 

PCO and Tetegtapb facilities to 
Rural Post Offices and in Khaga· 
ria Sub-Division, Bihar (Vm-
8·12-77). 116-17. 

Persons displaced due to setting t:p 
of Public Sector industries in 
North Bihar (IX-I6-12-77). 160. 

Places for settini up of industries 
for the Development of North 
Bihar (VlII-7-12-77), 154-55. 

Pian to start new inC;ustries in Bihar 
(VlI-16-11·77). 183. 

Po~t Office Buildin/.! at AraCia, 
Bihar (IX-22·12-77), 95. 

Production of Hydro-Electric Power 
in Katalya HYdro-Electric Sta· 
tion, Bihar (VIIl-30-11·77), S2-
83. 

3-159 LSS/ND/78 

BIHAR-Contd. 
Projects under Food for Work Pr.,. 

gramme in Bihar (VIU-5-12· 77). 
104-05. 

Removal of illiteracy in Bihar (VID 
-5-12-77), 67·68. 

Representation of Bihar in Armed 
Forces (VIl-21·1l-77), 184. 

Rice. wheat and sugar for Bihar for 
1976-77 (VII-14-1l-77). 196. 

Rural Electritkation in ChotanagpUl 
(Bihar) (VlI--23-11-77), IS. 

Saharsa Backward Area of Bihu 
(IX-20-12-77). 91-91. 

Scheme from Bihar reo Erosion by 
Ganga (VII-21.11·77). 233-34~ 

Setting up of a Paper Mill in Sahab-
ganj (Santhal Pargana) of North. 
ern Bihar (VII-23·11· 77), 82. 

Setting up of a Super Thermal 
Power Station in Bihar (VU-
23-11-77), 181. 

Setting up of J ute Mill in Bill8l 
(VIIl-30-Jl-77). 148-49. 

Starvation Deaths in Bihar (VI1.-
28-11-77), 218-19. 

Sugar Factories in U.P. and Bihar 
(IX-19-12-77). 135-36. 

Survey conducted by Geological 
and Mining Departments in 
Orissa and Bihar (IX-22-12-77). 
30. 

Survey of Kala Azar Incidence JD 
Bihar (VU-17-11-77). 62-63. 

Team to study condition of Burma 
and Bangladesh Refugees in Bibar 
(VllI-S-12-77), 226·27. 

Telephone connections in Sahaf8l1 
District. Bihar (Vll-24-11-77). 
14-17. 

Telephone connections ill Sahar:sa 
10kihat Bto;:k Headquarters. dill-
trict Pumea. Bihar (IX-22-12-
77). SO. 
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BIHAR-Con/d. BJHAR~ontd . . , 
Traffic plan for InduSfrially Sack- Resentment due to nOll-Jesumption 

ward Regioil I)f Bihar (vcr -- of Bhagalpur-Bihpur Rail and 
1:;-11.77). 79-RO. steams service (Matter under rule 

Unpaid bank loans by UlUl$pOrt 377). (VIII-S·12-77). 204-05. 
operators in West Bengal IUld Short supply of Salt in Bihar and 
Bihar (IX-16-12.77). 144. rise in price thereof (Matter under 

rule 377). (1X-20-12·77). 423-
Upgrading of Post Offices in Ribar 24 

(VII-l 7·11-77). 19--23. . 
BIHAR COLLIERY KAMGAR 

Water Transport facilities to Bihar UNION: 
(VIl-16-1l·77). 65-66. Charter or Demands by Bihar Col-

Water Transpmt in Bihar (VII ... liery Kamgar Union (VlI-17·1l· 
16.11-77). 182-83. 17), 51. 

Works undertaken in North hlhar BIHAR SHARIF: 
to attract tourists (lX-16-12- Installation of Automatic Telephone 
77). 78. System at Bihar Sharif (VIl-

Debates 17-11·77). 78. 
Acute shortaae of Power in Bihar BIHAR STEEL ALLOYS LID. : 

(Matter under ru1e 377) (VIIl--! Bihar Steel. Alloys Ltd. and French 
8.}2-77). 202-03. firm (IX-15·12-77). 115. 

Alleged failure of Government to BIKANER STArE RAILWAY: 
give protection to Harijans and Bikaner State Railway (VII-29·tt. 
other voters during the reccnt 77). 121-22. 
bye-elections in U,P. and .Bibar 
and large-scale rigging of elections BILL(S) : 
(A.M.) (IX-23-12.77). 261-71. 
381-440. Banaras Hindu Ur.iversity BlU (VIn 

-12-12-77), 91-92. 
Drought and Starvation conditions Bills framed Juring Emergency (IX 

in North Bihar (Matter under 
rule 377). (VIU-30-11-77), 256- 20-12-77). 121·-23. 
57. rHollle! 

Flouting of Safety Rules in eel'- Advocates (Amendment) Bill: 
tain Private Coal Mines of Bihar 
(Matter under rule 377) (VIn-- Int. (VIl-18~11·77), 254-55. 
7·12-77). 224-25. Consid. (VII-28-1l-77). 275-

Kala Aur Epidemic in certain Dis. 321; 
tricts of Bihar (Matter under rule Consid. d. (VII-28-11-77). 321; 
377). (VIII-13-12-77). 250-51. Passed (VII-28·11.77). 322. 

Mismanagement in the CMI Ltd. Message from R. S. agreeing with-
and Eastern Manganesc and out any amcndment (VIII-2-12· 
Minerals Ltd .• Domcbanch. Bihar. 77). 23S. 
(Matter under rule 377). (IX-
22.12.77). 171-79. Andaman and Nioobar Island (Alte-

ration of Name) Bill by Shd 
Reported misuse of Government Samar Guha.: 

machinery in U.P.. Bihar and Int. (VII-18.11-77), 294. 
Punjab In the coming bye-elec-
tions (Matter under rule 377). (IX Appropriation (No.3) Bill. 1977: 
-14-12-m. 269-71. Assellt (Vll-15-11·77), 279-80. 
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BlLL(S}~ontd. 

Appropriation (No.4) Bill, 1977 
lot. (IX-I4-12-77). 331; 
Coos'd. (IX-14.12-77), 3Jl·32; 
Consid. a. (IX--14·12-77). 332; 
Passed (IX-14-12-77). 333. 

Message from R. S. returning the 
Bill without any recommenda· 
tions (lX-22·12·77), 163. 

Banking Service Commission (Re' 
peal) Bill: 
Int. (VII-18-ll· 77). 256. 
Consid. (VIl-29-11-77). 326-58; 
(VllI-S·12·77), 266-324. 
Coosid. ct. (VIII-S-I2-77), 324; 
Passed (VIII-S·12-77). 324-28. 

Message from R.S. disagreeing with 
the Bill (VIII-12.12-77), 245. 

Betwa River Board (Amendment) 
Bill 1977 as passed by R.S. for· 
warding a copy of the Bill (VII-
16-11-77). 240. 
Consid. (IX-22-12.77). 250-

63; 
Consid. O. (IX-22.J2-77). 263-

65; 
Motion to pass (IX--22-12-77). 

265-68. 
Child Marriage Restraint (Amen~. 

ment) Bill : 
Int. (IX-lS-12-77). 206. 

Children. Students and Youth 
(Rights and Welfare) Bill by Sbri 
C. K. Cbandrappan: 
Int. (VII-18-11-77), 293. 

Coconut Bill by Shri C. K. 
I. Chandrappan : 

Int. (VII-iS-H· 77). 292. 

Code of Civil Procedure (Amend-
ment) Bill (.A.rilendment of Order 
VII) by Shri Nirmal Chand Jlain : 
Int. (VIII-2-12-77), 298-99. 

Code of Criminal Procedure 
(Amendment) Bill: 
Int. (IX-23-12-77). 343-56. 

BILL(S)-Contd. 
Code of Criminal Procedure 

(Amendment) BiU (Amendment 
of First Schedule) bv Shri T_ 
KosaJram: , 
Int .• (VII-18·11-77), 297. 

Companies (Amendment) Bill : 
Int .• (VII-24-11-77), 223-24. 

Consid. (VIII-I2·12-77). 295-/ 
309 ~ (VIII-I 3-12-77). 2f1G-
317. 
Consid .. o. (VIll-13-12-77). 

317-26. 
Passed (VIII-}3- I 2-77). 326. 

Message from R.S. agreeing without 
any amendment (JX-16-12-i7l. 
262. 

Constitution (Amendment) BiIJ 
(Amendment of Article 18. 
omission of Article 32A etc.) by 
Shri Mrityunjay Prasad Perina: 
Int. (VII-I8-1I-77), 300. 

Constitution (Amendment) BiU-
Amendment of Articles 74 and 
163 by Sbri Hukam Chand 
Kachwal: 
Int. (VIII-2-12-TV. 294-95. 

Constitution (Amendment) Bill 
(Amendment of Article 80) by 
Shri Om Prakash Tyagi: 
lnt. (VIII-2-12-77). 298. 

Constitution (Amendment) Bill: 
(Amendment of article 124) by 
Shri P. K. Oeo: \ 

Consid. (VII-18-1l-77), 349-
S4; (VIII-2.12-77), 299-348. 

Constitution (Amendment) BiU 
(Amendment of Article 3'11) by 
Sbri Chitta Basu: 
Int. (VII-IS-ll-77). 302. 

Constitution (Amendment) Bil) 
(Amendment of ArticJell 341 and 
342) by Shri Puma Sinha: 
Int. (VII-18-H-77). 298. --_._--_._-------------------
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BILL(S)-Contd. 
Constitution (Amendment) Bill 

(Amendment of, Article 352). 
by Shri Chitta Basu: 
Int. (VIII-2·12-77), 299. 

Constitution (Amendment) Bill 
(Amendment of Article 352) by 
Shri Hari Vishnu Kamath: 
Consid. (VII-18-ll-77) 303-49. 

Censtitution (Amendment) Bill 
(Amendment of Seventh Schedule) 
by Shri K. T. Kosalram. 
Int. (VII-IS-ll-77), 298. 

Constitution (Amendment) Bill 
(Amendment of Eighth Schedule) 
by Shri Chitta Basu : 
Int. (VII-IS-ll-77), 296. 

Constitution (Amendment) BIll 
(Insertion of new Article 23A. 
23B and 23C) by Shri Y. P. 
Shastri: 
lnt. (VIII-2-12·77). 297. 

Constitution (Amendment) Bill 
(Insertion of New Article 324A) 
by Shri C. K. Chandrappan : 
Int. (VII--18-11-77). 293. 

Constitution (Amendment) Bill 
(,Insertion of new Article 326A, 
by Shri C. K. Chandrappan : 
Int. (VII-I8-11-77), 293-94. 

Constitution (Amendment) Bill 
(Substitution of Article 335) by 
Shri K. Ramamurthy: 
Int. (VII-18-11-77), 298. 

Constitution (Amendment) Bill 
(Substitution. of Chapter I of Part 
X.VII, etc.) by Shri K. Ram,,· 
murthy: 
Int. (VII-IS-lI-'I7). 299. 

Constitution (Forty-fourth Amend-
ment) Bill: 
Int. (lX-16-12-77), 290-313. 
Consid. llX-19-12-77), 266-

386; 
, Con:'ltd. a. (TX-19-12·7,7). 386 

·-432. 

BILL(S)-Contd. 
Motion to pass (IX-19-12-77). 

432-36; (IX-2D-12·77), 283--
339,387-95 

Message from R.s. reo passing tho 
Bill without any amendment 
(IX-23-12· 77), 450. 

COJl6titution (Scbeduled Castes) 
Orders (Amendment) Bill by Shri 
G. S. Reddi: 
Int. (VlI-lS-11-77), 301-02. 

Crop Insurance Corpora.tion Bill by 
Shri K. Ramamurthy: 
lnt. (VII-1S·11-77). 300·01, 

Customs, Central Excises and Salt 
and Central Boards of Revenue 
(Amendment) Bill : 
Int. (IX-19-12·77), 264-66. 

Customs Tariff (Amendment) Bill: 
Int. (IX-20-IZ-77), 344. 

Declaration and Public Scrutiny ~ 
Assets of Ministers and Membert 
of Parliament Bill by Shri P. K. 
Deo: 
Int. (VII-lS-ll-77), 299. 

Domestic Workers (Condition,s of 
Service) BiU by Shri Hukam 
Chand Kachwai : 
lnt. (VIII-2-12-77), 294. 

EJection Laws (Amendment) Bill: 
Int. (IX:-22-12-77). 171. 

Elc:ctricity (Su'i'ply) Amendment 
Bill: 
Int. (IX-2D-12-17), 344. 

Emer$ency Law (Repeal) Bill by 
Shn Sournath Chatter.iee: 
Int. (VIl-l 8-11-77), 302-03. 

Enemy Property (Amendment) Bill : 
Int. (VII-18-1I-77), 256-57, 
Consid. (VII-29-11-77), 304-26-
Consid. a. (VII-29-U-77). 326. 
Pa!;~ (VIJ-29-tl-77), 326. 
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8llL(S)-Contd. 

I' 

. Message from R.S. agreeing without 
any amendment (VIU--{,-12-77). 
265. 

Finance (No.2) Bill, 1977 : 
Assent (VIl-IS-ll-71), 280. 

Gre!>ham and Craven of India 
(Private) Limited (Acquisition 
and Transfer of Undertakings) 
Rill . 
lnt. (VII-21-11-77). 266-67. 

Consid. (VlI-29-11-77), 253-97. 
Consid. Cl. (VII-29-11-77), 297-

304. 
Passed (VlI-29-11-77), 304. 

Message from R. S. agreeing with-
out any amendment (VllI-9-12. 
77), 254. 

High Court Judgei (Conditions of 
Service) Amendment Bill (Inser. 
tion of new Section 23E) by Shri 
Om Prakash Tyagi: 
Int. (VIl-18·1l·77). 295. 

Income-tax (Amt:ndment) 
(Amendment of Section 
Shri Kanwar Lal Gupta: 
lnt. (VII-IS·ll-77), 294. 

Bill 
10) by 

Indian Electricity (Amendment) 
Bill : 
Int. (IX-14·12-77). 264. 

Indian Iron and Steel Company 
(Acquisition of Shares) Amend. 
ment Bill: 
Int. (VU-23-11-77l. 217. 
Consid. (VII-28-lI-77). 334-35. 
Consid. CI. (Vll~28-11·17). 335-
36. 
Passed (VII-28-1I-77). 336. 

Message from R.S. agreeing without 
any amendment (VIU-2-12-77), 
238-39. 

Indian Medicine Central Council 
(Ame~ment) Bill (Amendment 
of Section 2, 17 etc.) b~' Dr. L. N 
Palldcya: 
Int. (VIll 2-12-17), 29b. 

-~---.--.. -.----.-.-.. -. 

BILL(S)-Contd . 
Indian Social Disparities Abolition 

Bill by Shri Roopnath Siop 
Yadav: 
Int. (VIII-2-12-77), 297-98. 

Industrial Disputes (Amendment) 
Bill (Amendment of Section 12) 
by Shri P. Rajagopala Naidu . 
Into (VII-18-11-77). 296 

Inland Steam vessels (Amendment) 
Bill . 
Consid. (VIl-16-11-77). 269-

94. 
Consid. Cl. (VU-16-11-77), 295. 
Passed (VII-16·11·77). 295. 

Message from R.S. agreeing without 
, any amendment (VIl-28-11-77), 

224. 
Interest Bill : 

Int. (1X-16-12-77), 289-90. 

Lady Hardinge Medical colle~e lUWI 
Hospital (Acquisition) and Mis-
cellaneoUs provisions Bill: 
Consid. (VlI-l4-11-77). 331-Si 
CoDJid. Cl. (VlI-14-11·77). 
358-59. 
Passed (VII-14-11-77). 359. 

Message from R.S. agreeing without 
any amendments (VIl-18-1l~77). 
251. 

Liquor (Regulation of Production. 
SUpf)ly and Distribution) Bill bY. 
Ch. Ram Gopal Singh: 
Int. (VIII-2.12-77). 295-96 

Lokpal Bill: 
Appointment of Members to Joint 

Committee (VIlI-2-12-77), 284-
85. 

Extension of time for presentatioD 
of 10int Committee Report 
(Vll-14-11-77), 325-29. 

Maintenance of Internal Security 
(Repeal) Bill by Shri Chitta 
Basu: 
Int. (VIl-IS-} 1-77), 30~. 
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BILL(S)-ConJd. 
Merchant Shipping (Amendment) 

Bill: 
tnt. {IX-l 5-12-77). 206. 

Multi-State COO\)Orative SocietieH 
DiU: 
Int. (VlII-8-12-77). 2()1. 

National Highways (Amendment) 
Bill. 1977: 
Assent (VII-IS-H-77>, 280. 

National Highways (Amendment) 
Bill (Amendment of Section 2) by 
Shri P. Rajagopal Naidu: 
Int. (VlI-18-1l-77), 295-96. 

National Holiday on Netaji Subhas 
Chandra Bose's Birth Bill by 
Shri Samar Guha: 

Consid. (VIII--2-12-77), 349-
52; (IX-J6-12-77), 339-91. 

Payment of BDnus (Amendment) 
Bill: 
lot. (VU-21-11-77>. 267·68, 
Consid. (VIlI--S-12·77), 328-44; 
(V1II-6-12-77). 301~7; 

(VIlI-7-12-77). 233-74: 
(VIlI-9-12-77). 270-80. 

Consid. Cl. (VlU-9-12-T/), 
280-30S ; (VIII--12.12-77) .. 
288-H9. 

Motion to pass (VIII-12-12-77). 
289-92. 

Mes93ge from R..s. agreeing wlthoul 
allY amendment (IX-23-12-77), 
288. 

Petroleum (Amendment) Bill. 1977 : 
-\s.~cnt (Vll--·IS-1l-77), 280. 

I'ort Laws (Amendment) Bill, 1977. 
as passed by R.S. : 

Message from R.S. tie>rwarding a 
copy of the Bill (IX-IS-12-17), 
t79. 

Profiteering Prevention and Price 
Control Bill by Sbri K. Lak. 
kappa : 
Int. (VIII-2·I 2-7?). 293. 

.--.------~~-

BILL(S)-Contd. 
Prohibition on Indication of Caste-

Bill by Shri D. D. Desai 
Int. (VlII-2-12-77), 296-97. 

Public Sector Iron and Steel Corn-
panies (Restructuring). and 
Miscellal"eous Provision~ Bill 
Int. (IX-22·12·77). 166-71 

Registration of Political Parties and 
Publication of the;r Annual 
Accounts Bill by Shri P. K. Deo : 
Int. (VII-18-11-77), 299-300. 

Rcquisitionins and Acquisition of 
immovable property (Amend) 
Bill: 
Consid. aX-22-12· 77). 235-47 ; 
Consid. O. (IX-22-12·77). 247: 
Motion to pass (JX-·22-12-77), 

247-S0. 
Message from R.S. forwarding a 

copy of the Bill (VIJ--18-11.77) .. 
2S1. 

Salary and Allowances of Leaden 
of Oppos:tion in Parliament Rtll 
1977 : 
A!'sent (VII-IS-II-77), 280. 

Salaries and Allowances of MinisteI'l' 
(Amendment) Bill : 
Consid. (VII-24-11-77), 297-

304. 
Consid. CI. (VIl-24-11·77). lOS. 
Passed (VU-24-11-77), lOS. 

Message from R.S. agreeing without 
any amendment (VIII-I-ll-77)., 
212. 

Salaries and Allowances of Mini&-
ters Bill by Shri P. K. Den' 
Int. (VJ.I-18·11-77), 295. 

Smith. Stanistreet and Company 
Limited (Acquisition and Trana-
fer of Undertakings) Bill: 
lnt. fVJJ-21-11-77). 265-61' 
Cottsid. (VII-28-11-77>. 322·-33. 
Consid. Cl. (VU--28·11-77). j33. 
Passed (VU-28·11·71), 33·34. 
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BILL(S}-Contd. 

Message from L.S. agreeing . with-
out any amendment (VIII-
2-12-77). 238. 

Starvation Deaths (Precautionary 
Measure, and Resporsibilities) 
Bill hv Shri Hukam Chanl1 
Kacbwai : 
Int. (VIII-2-12-77), 195. 

Supreme Court (Number of Jud2es) 
Amendmt:nt B~ll . 
lnt. (VII-28-II-77). 226. 

Consid. (lX-16-12·77). 317-19. 
(IX ........ 20-12-77). 345---75. 
378-86. 395-414. 

Consid. Cl. (lX-20-12·77). 414--
]8. 458-69. 

Motion to pass (IX-20-12·77~ 
469-84. 

Tea (Amendment) Bill. 1977: 
Assent (VII-15·lJ-77), 280. 

Tobacco Board (Amendment) Bill 
(Amendment of Section 4) by 
Shri P. Rajagopal Naidu: 
Int. (VU-18-11-77), 297 

Trade Unions (Recognition) Bill by 
Shri Hukam Chand Kacnwal: 
Int. (VUI-2-12-77). 293-!U. 

Water (Prevention and Control of 
Pollution) -CeS6 Bill : 
lnt. (VII-14-lJ-77). 329-30. 
Consid. (VIl-28-) 1-77). 226-

71. 
\. 

BIRDS: 
Sale of :.Birds and Skin of Animal 

(VIIJ--I2-12-77). 143-44. 

BIRLA CONCERNS: 
Capital of Rirla OroliD (V1Il-

7-12-77). 31-32. 

Export of Billets by Birla Con~rm 
(lX-lS·I2-77). 100. 

Inclusion of Birla Group of Indus-
tries in Black List (VIII-
2-12-77), 67-68. 

faxes outstanding against Bil'la 
Concerns (VII-IS·ll-77), 71. 

Taxes Out~tanding against Tata 
and Birla Ckoups of Firms ClX-
23-12·77), 46. 

BIRLA HOUSE: 
Conversion of Birla HOu.5e as a 

Hostel for Harijan WomeD 
(VIJI-12-12-77). 101-02 

BIRTH RATE: 
Steps to reduce Birth Rate (VlI--

l7-Il-77), 147-4R. 
BLACK. MARKET: 

Black Marketing of Jute Baching 
oil (IX-23-12-77). 211. 

Sale of Levy Quota of Sugar in 
Black Market C1X··-19· I 2-77) 
156--58_ . 

I ~LACK MONEY: 

illack money unearthed during last 
six months (VIl-18-11-77). 
152-54. 

Consid. Cl. (VII-28-1l·77). BLACK SOIL: 
271-74. 

Passed (VII-28-11-77). 274-75. 

Message from R.S. returning the 
Bill without any recommenda· 
tions (VIII-I-12-77). 211-12. 
Assent (VIU-12-12-77). 246. 

Workmen's Compensation (Amend-
ment) Bill (Amendment of Section 
2) by Shrj P. Rajagopa1a Naidu; 
Int. (VII-IS-lI-77). 297. 

DoubJe croppmg on blade ~i1 of 
M.P. (IX-l 9-12-77), 40-41. 

BLANKET(S) : 
8ews Item Captioned Panipat 

Blanket Units (VII-28-11-i7)~ 
IR-7Y. 

.BLIND PERSONS: 
, Blind Persons in India (VII- ··17-11-

77). 197. 
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BLIND PER SONS-Ccm'ki. 
Oosure of Training Centlre for 

Blind in Dehra Dun (lX-19-12-
17), 186-87. 

Problems of Blind Persons (VIll-
12-12-77). 87. 

BLIND RELIEF CAMP: 
Assistance to Blind Relief Camp in 

Bihar (Vll-24-11-77). 183-86. 

BLINDNESS: 
IntegratIon of Trachoma Control 

Programme with National Plan 
for Prevention of Blindness 
(VllI-H2-77), 163. 

BOKARO STEEL COMPLEX: 
Assault on Workers of Bokaro Steel 

Limited (IX.-lS-12-77). 113. 
Change in source of technology for 

Cold Rolling Mill in Bokaro 
Steel Complex (VIl-17-11-77), 
117. 

Cold Rolling Mill Complex, 
Bokaro entrusted to American 
Firms (\·II-17-11-77), 113-14. 

Leakage in Re>ervoir for Sulphuric 
Acid in Cold RoBing Mill of .the 
BSL (IX-22-12-77) 94. 

Machinery for Expa':sion of Bhilai 
and Bokaro lying unused (lX-
22-12-77), 9-17. 

Negotiation with AMCO of USA 
for Bokaro Steel Plan Expan'Oioll 
(IX- -15-]2-77), 117. 

Stioend to Youth Disp;a~ed in 
Dobro for Studies ill (LTIs 
(VllI"':"8-12-77), 43-44. 

Strike in Bokaro Steel Plant (VIl-
17-11-77), 21 ]-12. 

Wine shO'A'S in Bokaro Steel city 
(lX-15-12-77), 51. 

Bolshoi Ballet Troupe (IX-19-!:!-
77). 163-64. 

BOMBAY: 
Bombay Suburban Trains time 

Table (VII-lS-I1-77), 152. 

I, BOMBAY -COIud. 
Bonus to textile workers in Bombay 

(VII-24-11-77) ]73-74 
eERY Study of Traffic and Trans-

portation for Greater Bombay 
(V111-12-12-77), 78-79. 

Demand for a Fast Train {rom 
Porb:tndar to B.:>mbay (VIII-
13-12-77), 207-08. 

Destruction of lmoorted Ed:ble OU 
at Bombay (VU[-8-12-77), 83. 

Installation of Telex Equiment in 
Bombay (lX-22-12-77l. 107 

Manmad-Bnmbay stations. (VIIl-
13-12-77), 158-59. 

Personnel from custom~ depamneJll 
of Bombay arrested for possesion 
of Contraband OX-·-16-l2-77), 
119. 

Provision of basic Amenitie:; to 
Hutment Dwellers in Greater 
Bombay (VIII-S-I2-77), 167-68. 

Debates 
Fire accident in Sa01achar olfice, 

Bombay (Matter under 377). 
(IX-22-12-77), 182-83. 

BOMBAY HIGH: 
Commercial production of Oil ill 

Bombay High. (IX-20-12-77). 
251-52. 

Companies engaged in Oil Drillina 
near Bombay High eVII-7.9-) 1-
77, 135-36. 

Construction of Pipelines for 
Bombay High Gas (lX-20-12- ; 
77), 201-02. 

Contract to Brown and Roots firm 
for pipelaying project at Bombay 
(IX-20-12-77). 191·92. . 

Extraction of oil from Bombay 
High (VIl-]5-11-77). 36-37. 

Fertiliser Plants for the Exploita-
tion of Bombay High Gas .(VII-
29-11-77),130. 

Loans from OPEC for Bombay 
High (IX-16-12-77), 94. 



SUBJlICf INDEX 

:BOMBAY HIGH-Contd. 
New off shore oil structure 1D 

Bombay (VII· 15-11·77), 180-81. 

Submarine Oil Pi'peline from 
Bombay High to the Coast (VII-·-
15-11-77). 86-88. 

'Wordley Bank loan for Bomba), 
High Project (V I1L- 9-12-77). 
133. 

'Work done in Bombay High and 
expenditure incurred thereon 
.(VII-IS-lI-77), 108-110. 

DebaSe!. 
Dredging sub-contract in BomDa), 

High to an lndian firm by 
American contractors (Matt<!r 
under 377) (VIl-16·1l·77)., 
260-67. . 

BOMBA Y TEXTILE RESEARCH 
ASSOCIATJON' 
Misuse of Funds by Bombay Textile 

Research Association under CSIR 
(VI 11-7-12·71). 185-86. 

BONDED LABOUR: 
Freedom and Rehabilitation of 

Bonrled Labours (VII-17·1}·77). 
<60·61. 

'See also "Agricultural Labour" 

BONE MlLl....Ci· 
Oosure of Bone Mills OX-16-12· 

77). 10--13. 
BONGAIGAON PETRO-CHEMI. 

CALS COMPLEX: 
Appointments in Bongaigaon Perto. 

chemicals Projects (VIl-29-t I. 
77). 66. 

,'Main office of BODgaigaoD; Refinery 
and Petrochemicals Complex. 
New Delhi (VII-IS·! 1-77) 59-61. • 

Na·J>tha Cracker Unit in BRPL 
(VIl-6-12·77). 11-12. 

BONUS: 
Action against large and mediwm 

Companies for not giving Bonus 
(VIl-17.11-77),21O. 

BONUS-Contd. 
Appeal from ONGC Employcet 

Mazdoor Sabha for Balance 
Bonus (VJI-29-11-77), 138. 

Benefit of Bonus to Central Govern-
ment Employees (VIIl-9·12-77). 
190. . 

Bonus for Employees working in 
1. T.D.C. Hotels (VIl~ 18-11-77). 
157-59. 

Bonus to Bidi Workers (VlI-24-11-
77). 149. 

Bonus to LIC Employees (VlIl-
2-12-77). 73-74. 

Bonus to Railw.ay Station Porters 
cooperative Labour Contract 
Society Lim:ted. Allahabad (IX -
20-12-77). 263·64. 

Bonus to textile workers in Bomba), 
(VIJ-24-11-77). 173-74. 

Bonus to Workers of Burhanpur 
Tapti Mills (VJI-17-1l-77), 220. 

Demand of Bouus by Central 
Government Employees (VII-
17-11·77). 79. 

Demand of Wage and Bonus by 
Workers of Readymade (jarmcnt 
Factories (1X-15-12-77), 174. 

Discontentment among Employees 
over non·payment of Bonus 
(VIII-8-12-77), 33. 

Distribution of cash in lieu of 
Bonus to Railway Employeee 
(VlI-lS-Il·77). ] 14-15. 

Exemption from the payment of 
Minimum bonus to Jute manu· 
facturers (VlII-7-12·77), 40. 

Exemption of Sick Industrial Units 
from Payment of Bonus (lX-
22-12-77). 30. 

No bonus for ]976 for employees of 
Caltex Oil Refinery (,IndIa) Ltd. 
(VII-IS·] 1-77). 127-28. 

Payment of Bonus by Government 
Establishments (VII-17·11·77). 
170-71. -----------------_ ..• _._ .. _--_._-
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BONUS-Contd. 
Payment of Bonus by (o'Ciustrial 

Units Helped by RecoDStruction 
CO~jX>ration of India (VIll-
1-12-77), 86 

Payment of Bonus to Employees of 
Mis. Warner Hindustan (lX-
15-12-77). 65. 

Payment of BonU!~ to Employees of 
Public Undertakings (VUI-9-12-
77), 197. 

Payment of Bonus to Railway 
Employees (VII-IS-1l-77), 27-
28. 

Railway Employees' Demand for 
Bonus (VII-15-11-77), 164-65. 

Representation to Government by 
Railwaymen for Bonus (VIH-
13-12-77), US. 

Soft Loan to Industrialists for Pay-
ment of Bonus to workers (IX-
23-12-77), 219-20. 

Strike by staff of Indian Airlines for 
grant of Bonus (VII -18-11-77) 
176-77. . 

Debates 
Demonstration by workers of Rail. 

ways, Defence undertakings etc 
for 8.33 per cent bonus. (Matter 
under rule 377) (VIll-30-1I-77) 
258-61. -

BOOKS: 
Books on Flora aDd Fauna (VII-

28-11-77), Il2·13. 

Charges levelled in a Book "Save 
Coal India" (VII-23-ll.77), 98. 

Historical Facts about Aryans in 
Books for Delhi Schools (lX-
19-12-77), 166·68, 

Non-availability of Books Prescri-
hed for 10+:2 courses in Delhi 
(VII-21-11-17), 118. 

Sbortage of text books (vU-21-
11-77), 194-95. 

BOOKS-Ctmtd. 

Publication of Books 011 Paudit 
Nehru and Mahatma Gandhi aJlti 
attempt at denigrating the Jeade~. 
(Matters under rule 377) (VIIJ-
6-12-77). 290 --3(H. 

BOOK RANKS SCHEME: 
Central Assistance for Book Banks 

Scheme in Gujarat (VlII-5·17.· 
77). 177·18. 

BORDER(S) : 
Demarcation of Indo-Burmeso 

border (VIII-H2-77), 

BORDER AREAS: 
Lateral road project in Border 

Areas (VII-16-11-77). 51-53. 
BORDER DISPUTES: 

Border disputes with Burma, China· 
and Bangladesb (VIn --1-12-77), 
181. 

BORDER ROAD..'i: 
Blocking the border roads by Snow' 

in Winter (IX-·I4-12-77), 135. 

BOSE. NET AJI SUBHASR 
CHANDRA: 
A va iIabiJity of Postal Stamps of 

Netaji (IX-I S-l 2-77), 136. 

Bringing back Ashes of N&aii 
(VJI-17-11-77), 121. 

Collection of Documents from 
Forei21l countries Re: "'=tivities. 
in Netaji (VIlI-H2-77), 89. 

Preservia, Historical Relic!! of 
Azad Hind Govt. in Si11@apur 
(IX-lS-12-77), 27. 

Settin, Vp Plaque of Netaii at 
Kabul 0)(,--15-12-77), 137. 

Setting up a Statute of Netaji in, 
Rangooll (VII-24-11-77)' .169-
70. 

f)ebR~.S 

Report (1974) of Commission Gt 
Inquiry into the Disappearance ()f" 
Netaji Subhas. Chandra Bose (M)" 
(V111-8·12· 77), 206--SfI. 
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BO~~~1CAL INSTITIJTE, PAURI: I BRIDGE(S)-Contd. 
Botanical Institute at Paurl (IX- Construction and ex>penditure on. 

19-12-77), 132. I Bridges in States tVIIl-
30-11-77), 73-75. 

BOUNDAR Y DISPUTE: Construction of a Bridge on 
Chandbali Port in Balasore. Orissa Brahmaputra between Silghat and 

(VII-23-11-77), 87. Texpur (lX-14-12-77), 173. 
V.P. Haryanp and U.P. Bihar 

Border Di£putes UX-14-12-77). 
139-40. 

BRA~PUTRA RIVER: 
Flood in Brahmaputra (VIlI-

12-12-77), 227-30. 
Survey by National Flood Control 

Commission regarding Floud 
Control Work of Brahmaputra 
eVII-28-11-1977). 169-70, 

BRAHMAPUTRA-GANGA 
CANAL: 
Proposal for Brahmaputra-Ganga 

Canal (lX-19~12-77). 45-46. 

BRAIN DRAIN: 
Brain Drain (VIIl--7-12-77). 8!l--

88, 
BREAD: 

Shortage of Bread (VII-23-11-J"f) 
149. 

BRIOOE(S) : 
Bri~e across Ganga near Bhagal-

pur (VIII-13-12-17), 43. 
Bridges across Jammuna near Delhi 

(VII-23-11-77), 124. 
Bridge in P Block, Ashok Vihar 

between Ashok Vihar alld 
Lawrence road Delhi (V1II---
12-12-77), Uti. 

Bridges on National Highway 
between Porbandar and Rajkot 
(VlI-16·11-77). 160; 

Bridge on River Ihelum in Sopore 
(VIU-30-] 1-77). 108. 

Bridge over Ganga connecting 
Meerut with Bijnor District (UP) 
(Vln-30-11~77). 84·85. 

Bridge over the River Chapora 
CIX-14-12-77). 61-62 . 

Construction of a Bridge on Kosi. 
River at Dumri Ghat (VIII-
30-11-77), 52. . 

Construction of Bridge over Ganga 
at Bhagalpur between Kokameh 
and F.arakka (IX-14-12-77), 71-
72. 

Construction of Bridge over river 
Brohmani in Bonalgarh. Sunder· 
garh District of Orissa (VU--
23-11-77), 46. 

Construction of Ropelway in NaiDi-
tal (IX.-23-12-77), 67-68. 

Construction of Second Bridge over 
River Hooghly (VIII-3Q.l1·77). 
110. 

Daman Ganga Bridge, Gujarat 
(VIII-30-ll-77), 49-50. 

Foot bridges on Railway StatioDi. 
(IX--20-12-77), 77-78. 

Notghat Brid~.! over the Betwa 
River (VI1-16-11-77). 87·8R. 

Rail-cum-road Bridge aeron. 
Bhagirathi (VII-lS-1l-77), 147. 

Renovating of old Bridges ilL 
Kerala (VllI--30-11-77), 164. 

Road under bridse near Arkonam. 
Railway Stauoo (VIll-13- J 2-
77), 120-21. 
$eo also "Railway Bridges". 

BRITANNIA BISCUIT CO.: 
Excess Production by BritannJa, 

Biscuit Company (VlI-16-11-
77). 174-75. 

Illegal Import of Spares by th. 
BritaDn-ia Biscuits Co. and ASseDl-
blinJt those as plants (VII-16-J 1. 
77), 177-78. 

. ----------------.-.----.--~ .. --



38 SVB1BCI' INDEX 

BRITANNIA BISCUIT CO.--COlltd. 
:Paid up Capital of Britannia 

Biscuit Company (VII-IS·1l· 
77), 214. 

·Profit earned by Britannia Biscuits 
Company and qualification laid 
rlOWI1 for Director (lX-J4·P. 
"77), J 43--45. 

BROWN AND ROOTS, MIS: 
Contract to Brown and Roots firn. 

for pipelaying project at Bombay 
OX--20-12-77). 191-92. 

BUDDHIST-PILGRIM PLACES: 
T()uri~t Development of Buddhtst 

pdgrim places of UP (VIII-
9·] 2· 77). 206. 

BUDGET-GENERAL: 1976-77: 
Deficit anticipated in the revised 

estimates for 1976·77 (J.X.-16·12-
77). 1-3. 

BUFF ALO(ES) : 
Bffect of Export of Meat 011 

Buffalo Population (VII-28·ll. 
17). 21-26. 

BUlLDING(S) : 
Amenities in Supreme t;ourt 

Building (VllI-12.12·77), 137. 

Building for North-Eastern Hill 
University (VIU-12·12-77), 74. 

Building of Rural Family Welfare 
centres (VIl-24-11-77), 204. 

Complaint about Construction of 
Delhi Higb Court Building by 
'(VIII-12·12-77). 14U. 

Construction Boom in New Delhi 
(IX-19-12·77). 112-13. 

Construction of Bombay G.P.O. 
Building (VU-24-11.77), 188. 

Construction of Building for District 
Headquarter. Leh (VIII-5· J 2· 
77), 153. 

lllegal occupation of Maharajganj 
Post Office building (Vll-24·1 \-
77), 182. 

BUSINESS OF THE HOUSE·--{VII-
18-11·77). 252-54; (VII-
24-11.77), 220-23; (VIII-2·12-
77), 282·83: (VIlI -9·12-74). 
255--60. (IX-16.12.77), 27S--
89 

BULLDOZERCSI : 
Supply of Bulldozer for levellios 

Uneven Land (lX-19-12-77), 86 

BULLOCK CARTS: 
Rullock carts (VlII-30-11-77). 
29-31. 

BUNDELKHAND REGION: 
Development of Railways in Bundd-

khand Region (VII--15·Jj-77). 
38·39. 

BUNGALOWS: 
Allotment of BungalOW to congre ... 

Souvenir Committee and Youth 
Congress (VII-2l-1l-77), 21--
29. 

BURDWAN: 
Terminal Facilities at Burdwan and 

Assansol Stations (lX-20·12·77), 
134. 

BURBAU OF PETROLEUM AND 
CHEMICAL STUDIES: 
Decision to wind uf> the Bureau of 

Petroleum and Chemical Studies 
(VUJ-6·12·77), 214·15. 

BUREAU OF PUBLIC ENTER. 
PRISES: 
Persons sent to U.K. for Training 

Bureau of Public Enterprise, 
under the Colombo Plan (lXc-:-
23-12·77), 22H·29. 

BURHANPVR: 
Construction of Tourist Hotel at 

Burhanpur (VIIl-9-12-77), 54. 

Excavation in Phopnar. Burhanpqr 
(M.P.) (VllI-S-12·77), 209. 

BURMA: 
Former Prime Minister of Burma 

living in India (IX-:?2·12-77). 
40-41. 
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BURMA~ontd. 

Undefined Status of People of 
Indian Origin in Burma (Vl1-
24-11-77). 155. 

BURMAH SHELL: 
Asses.'iment of works done by 

Burmah Shell, Caltex and Esso-
after taking over by Government 
(VlII~-12-77), 234-35. 

BUS(ES) : 
Number of DTC and Private Buses 

plying in Delhi dal1y (VII-
16-11-77). 84-1$6. 

BUS ROUTE(S) . 
Bus route No. 97 (IX-14·12·77), 

97·98. 
BUTTER OIL: 

Butter Oil received from European 
Economic Community (VII1-S. 
12-77), 99-100. 

BYE-ELECTIONS: 
Bye-Elections for Assembly and 

Lok Sabha Seats (VII -29·11-77), 
17~. 

C 
C. E. FULFORD (I) P. LTD .. 

MIS.: 
Issue of Licence to MIs c. E. 

Fulford (I) P. Ltd. (VI1l-13-J2-
77), 69-70. 

C.I.A.: 
Activities of CIA (VU-16-11-77), 

189. 
C. M. I. Ltd: 

Mismanagement in the C M 1 Ltd. 
and Eastern Manganese ana 
Minerals Ltd. Domchanch. Bihar 
(Matter under rule 377) (lX--
22-12-77), In-79. 

C.P.!. (M.): 
Reported circular of Maharashtra 

Government about character 
verification of candidatc:.<; 
belonging to C.P.I.(M.) and 
Marxist Leninist Party before 
a~intment to Government seT· 
Vlce's (Matter under .rule 37'11 
(VIU-12-12-77). 261.-69, 

COFEPOSA: 
Arrests under COFEPOSA by 

Customs and Enforceml!nC 
Directorate (VII--18·11-77), 123. 

Cases registered against smugglers 
under COFEPOSA (Vil-IS-Jl-
77), 44. 

Persons convicted under COFE-
POSA dumg last three years (Vm 
-2-12·77), 185·86 

Persons detained under COFEPOSA 
(lX-23-12·77), 57-58. ' 

Smu~led Articles u.nearthed 
during last six montJ:~" (VIl-' 
18-11-77), 64·65, ,,, 

Study regarding impact of release. 
of detenus under COFEPOSA 
(VlI-lS-Il-77). 35-36'-

CADBURY INDIA LTD., M,fS.· 
Cbarges aJainst M / s Cadbury 

India Limited (VIIr~-12-77) 
247-48. 

Remittances made by MIs Cadburv 
India Limited (IX-16-12-77). 
193. 

Remittance of Profits by Cadbury. 
Fry (VIII-13-12·77). 98-99. 

CALCIUM AMMONIUM 
NITRATE : 
Quantity of Calcium Ammonium 

Nitrate supplied to Orissa and 
Alldhra (IX-22-12-77), 123. . 

CALCUTTA: 
Complaints regarding Calcutta r 

Telephone (VII-24-11-77). 170-
72. 

Cyclotron Atom SnwMr .. 
Calcutta (VII-23-U-71). 190 

Distribution of rottern Rice ill, 
Calcutta (VU--14-11.77), 165. 

Funds for improvement of Calcutta , 
TeJephones (VIII-,8-12-77). 24. 

Opening of Hospital under ES IS. 
in Garden Reach Area, Calcutta. 
(VlII-8-12-17). 128·29. 
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CALCUITA~ontd. 
SID facilities of Uttar Pradeshmth 

Calcutta (Vll--24·11·77l. 200-· 
202. 

Tran.o;port Probkms in Calcutt;l 
(lX-14· 1 2-77). 110-11. 

Um':erground Railway in Calcutta 
(VH-29·11-77), 17-2:~ 

Winding up of Rehabilitation 
Industries Corporation, Calcutta 
(VU-28-11.77), 35. 

CALCUTTA pORT TRUST-·(;ontd. 
Complaints regarding Calcutta P·lrt 

Trust (Vll-16- J 1-77), 103-04. 

('ALLING A TfENTlON : 
Announcement reo Calling Attention 

notices (VIII-6-12-77), ?7Ci-
78. 

Damage to crO'ps aDd property 
caused by recent cyclone in Tamil 
Nadu and Pondicherry (VIl-
16-11-77), 241--57_ 

Debares Home Ministry's reporteJ Circular 
Maltreatment of Girl Students from reo special verification of persons 

Calcutta by Railway Employees. from Kerala and West Bengal 
(Matter under rule 377) (IX-- seeking Government employment 
15-12-77). 210--12. (VIll-2-12-77), 254--81. 

-CALCtTIT A ELECTRIC SUPPLY Increase in the terrorist activities of 
CO 0 TIO Anand Marg during the last one 

RP RA N: year (lX.-16-12-77). 263-70. 
Expansion Scheme of Calcutta 

Electrilc Supply Corporat,ion Public Safety Ordinance issued by 
(VII-15-11-77), 3l. the Jammu and Kashmir Oovern. 

ment and reaction of Government 
Setting up of Thermal Plant at thereto (VIIl-2-12-77), 241-54. 

Titagarb by Calcutta Electric 
Supply Curporation (vII-16-11. Re. Calling Attention notices 
77), 103. (VIlI-8·12-77), 162-64. 

CALCUTTA METROPOLlTA~ Reported abolition of food l.ones 
RAILWAYS (VII-14-11-77). 285-96. 
Calcutta Met.n.politan Railways Reported armed raid On a residen-

(VII-15-1l.77\. 234--36. tial bungalow in New Dellti 
(lX-14-12·77). 241-63. 

CALCUTfA UNDERGROUND Reported assault by R.S.S. workers 
RAILWAY: on. Shri Damodaran Nair. a 
World Bank Assistanco for Calcutta gulde of Gandhi Smriti (Vll-

Underground Railway (Vll- 17-11-77), 256-86. 
29·11-77), 89. Reported closure of JawabarJal 

€ALCUTIA PORT: Nehru University and students' 
Expenditure on the sc""",Tity agenclC8 protest against the closure (VII-

in Calcutta Port (IX-J4-12-77} 15-11-77), 258-79. 
101-02. Reported decision of management 

to close down National Herald, 
CALCUTfA PORT TRUST: Delhi (IX-15·12-77). 179-203. 

Admission. of a claim of Rs. 18 Reported disturbance in a Kanpur 
lakhs by Deputy Chicf Mecha. Textile Mill (VIII-8.12-77) 
nieal Engineer of Calcutta Port 165-91. • 
Trust (VIII-7 .12-77). 172. 

Calcutta Port Trust Officials (VIII- Reported explosion in ·the Heavy 
7-12-77). 95-96. Water Plant in Baroda (VIII-__________________ ~ __ . _____ ~_1_2·_Tn~._2_~ __ 7_S. __ ~ __ _ 
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.cALLING ATfENTION-Contd. 
Reported explosion in the Themlal 

Power Plant at Ukai in Gujarat 
OX-20-12-77). 425-38. 

Reported failure of Central Govern-
ment to give adequate financial 
assistance to cyclone-hit Southern 
States (VIII-I-12-77). 212--46. 

Reported fast by the leader of 
Republican Party of India deman-
ding safeguards for Neo Buddhists 
(VIl-12-11-77). 356-78. 

Reported large scale influx of 
,re~s from Ba~sh 
(VIlI-1-12-77). 246-94 . 

.Reported Peking Radio Broadcast 
about Borders (VIU-I2-12-78). 
246--65. 

~eported resolution adopted by 
lAS Officers Association reo 
action taken against ShriVohra 
(VIII-13-12-77). 230-46. 

Sabotage of vital instaliatioD9 
(VlII-30-11-77), 243-55. 

CALORIE VALUE: 
Study of Calorie Value of lJldi-

"enous Diet (VIII-5-12-77). 2'3Q· 
40. 

CALTEX: 
Assessment of works done by 

Burmah Shell. Caltex and Esso 
after taking over by Govet'lUllent 
(VIn-6-12-77). 234-35. 

CALTEX REflNERIES: 
Expansion at Caltex Refineries at 

CANADA-Conttl. 
(~anadian CooDeJ'ation in Nuclear 

Field (VIII-3O-11-77), 183-84. 
Launching a Operation for Barefoot 

Doctors Project in Ir,dia by a 
Canadian Society (VIII-I-12-
77). 81. 

Loan agreement with Canada 
(VIII-2-12-77), 191-92, 195. 

Offer of sale of Canadian "Twin 
Otter" aircraft (VIJ-] 8-11-77). 
85-86. 

Pact for Canadian Fertilizers 
(VIIl-9-12-71), 150. 

CANAUSED RAW MATERIALS: 
See "Raw Materials". 

CANCER: 
Detection of cancer cases by Pap 

test (VIll-I-12-77), 34. 
F..stabUshment 01. Cancer Institute. 

Chest Institute' and Extension C'A 
Specialized Medical Facilities iD 
Orissa (VIII-I-12-77). 84. 

CANCER EXPERT(S): 
Transfer aDd posting of Cancer 
Expert to Ministry (V H-24-11-77) 
108-09. 

CANCER 
CENTRES: 

INVESTIGATION 

Setting up Cancer Investigation 
Centres in Country (VII-I7-! J. 
77). 203-04. 

Visakhapatnam and Bombay CANTEEN STORES DEPART-
(VII-.29-11-71), 233-34. MENT : 

No bonus for 1976 for employees 
of Caltex Oil Refinery (India) 
Ltd. (VII-J5-11-71), 127-78. 

CANADA: 
Bilateral Agreement with Canada 
re~rding Air India Services (JX-

16-12-77). 171. 
Canadian Aid to India.(VIII-

9.12-77). 111. 

Ex-Oratia Payment to tbe Emplo-
yees of the Canteen Store. 
Department (IX-I4-12-77), 81. 
88. 

Funds of the Canteen Stores 
Department (IX..,...14-12-77).89. 

CAPITAL: 
Flights of Capital 110 Units (vnI-

2-12-77). 9S. 
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CAPITAL FORMATION: CASHEW PLANTATION: 

Study on Capital Fbrmation of Cashew Plantation (VIII-I 2-12-
Indian Private Corporate Sector 77), 18S-86. 
(IX-23-12-77), 215-16. 

CAPITAL GOODS: 
Decision t'O liberalise import of 

capital goods (IX-23-12-77). 7tt 
CAPITAL INVESTMENTS: 

Capital Investment in Organised 
Drug industry (VIlI-13-12-77). 
218-19. 

Expansion of capacities with Mini-
mum c-clpital investment (VIIl-
7-12-77), 66. 

World Bank Loan for Cashew 
Plantation in Kerala (Vll-21-11-
77). 176. 

CASTE SYSTEM: 
Columns Indicating caste in Appli-

cation f'ot'll, (VJl-16.11-77) •. 
IS5·56. 

CASUAL LABOUR: 
See "Labour. 

CATTLE: 
CAPITAL PUNISHMENT: Scheme for Improvement of Catt .. 

Introducing Electric Chain System Breed (VII-28-l1-TTl. 197-98. 
for Execution of Ca'pita} Punish- I CATTLE FEED: 
mcnt (VIII-30-11-77). 51. 

CAR NICOBAR : 
Missing Fishing Boat at Car 

Nicobar (VIl-23-1l-77). 199. 
See also "-\ndaman and Nicobar 

Ils.". 
CARPETS: 

Export of Hand knitted woollell 
Carpets (IX-16-12-77). 169. 

Setting up of Training Centres for 
imparting training in Carpet 
weaving (VlII-7-12.77), 22--24 

CASH CROPS: 
Output of Cash crop in Andht ... 

Pradesh (VIII-S-l2-77), 238. 
CASHEW NUTS : 
A~eement with Tanzania for 

unport of Raw Casbewnuts 
(VIII-9-12·77). 244 

Cashewnuts industries in Kanya-
k1.lDlari District (Tamil Nadu) 
(VIII-9·12-77). 187. 

Incentives for production of 
Casbewnut (VllI-S·1 2-771. 
128-30. 

Memorandum from Goa Cashew 
manufacturers and Exporters' 
Assodation (IX-16-12·n). 66. 

Rise in the Prices 0( Cashewnllts and 
Walnuts (VI1-9-12-77). 121. 

Groundout solvent e~tract1on for 
Ca~le Feed (VIII-12-12-m. 
6-10. 

CAUVERY: 
Agreement between Tamil Nadu 

and Kamataka on Cauvel1 
(VII-I 4-11·77), 69·70. 

CAVES: 
Gupta Age Caves in Thar District 

of M.P. (VIII-S-12-77). 145-46. 
calENT: 

Allotment of Cement to Rajasthan 
(VllI-30.11·77). 85-88. 

Cement quota tor Jammu and 
Kashmir (VIll-7-12-77). 79. 

Hampering of Development in 
Industry, Agriculture and CoIl-
struction of Houses due to 
Shortage of Cement UX-14-12-
77), 175-76. 

Hi~her Prices of Cement charged 
by the Stockist (VIII-30-11-77l. 
99-102. . 

New Production Record of Cement 
(lX-14-12-77). 60. 

Produr.tinn demand and export of 
Cement (VIII-30-11-77), 174-75. 

Produotion of Cement in Udaipur 
C..ement works (Rajasthaat, 
(VIII-7-12-77), 103. 
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CBMENT-Contd. 
Shortage of Cement in West Benia) 

(VIl-23-11-77). 211. 
Debates 

Shortfall in production of cement 
(Matter under rule 377) (IX-
1.'i-12-77>. 217-18. 

CEMENT CORPORATION OF 

-----_._--
CEMENT INDUSTRY.-Contd. 

Setting up of New Cement and 
Paper Industries (VII-16-11-77). 
79. 

CEMENT POLICY : 
Formulation of a New Cement 

Policy (VIlI-7-12-77), 92-93. 

INDIA: CENSORSHIP' RESTRICTIONS: 
Amount for A:dvertisements to 

Surya and Reader's Digest by 
Cement Corporation of India 
(VIII~7-12-77), 195-96. 

Using of Staff Car of Cement Corpo-
Tation of India by the then 
Minister of State dumg Lok 
Sabha Election (VIII-7-12-77) 
162. ' 

CEMENT FACTORY(IES): 
Oosure of Cement Plants due fA' 

disruption in Coal SU'pplies 
(YII-23-11-77), 71. 

Setting up of 200 Mini Cement 
Plants (VII-23-11-77), 189. 

Settin~ up of Cement and Alu-
minium Factories in Rewa 
Dis-trict in Madhya Pradesh 
(VII-16-11-77). 32-33. 

Setting up of Cement Factory in 
24 Pargan3 District of West 
Bengal (VIII-7-12-77). 116. 

Setting up of medium sized cement 
Units in integrated Steel Plants 
(VIII-I-l2-77), 54. 

Setting up a Cement Plant in Bastar 
District by CCI (IX~14-12·77). 
223-24. 

Starting of a Cement Plant in 
Workers' Sector Bhilai Steel 
Plant (VIH-I-12-77), 55. 

State control on cement factory at 
Swai Madhopur (Vll-23-11-77) 
172. 

CEMENT INDUSTRY: 
lndustrial Production affected due 

to power crisis in Cement 
Industry eVIII-30-11-77), 96-
98. 

4-159 LS8/ND/78 

Loss due to Censorship Restrictioas 
(VIII-7-12-77), 134-35. 

CENSUS: 
Categorisation of diifercnt figures 

of 1971 Census (VII-16-11-77). 
.50-51. 

CENTRAL ASSISTANCE: 
Central Aid for protecting Wellt 

from becoming Alkaline (Vll-
14-11-77). 166-67. 

Central Assistance for building 
H09'pital in Kota (VII-17-11-77). 
121-22. 

Central Assistance to States (IX-
16-12-77). 229. 

CENTRAL BANK: 
Setting up of Committee to probe 

into the ],oans given by Centra) 
Bank to Kohinoor Mills (VIII-
2·) 2-77). 84. 

Debates 
Alleged gross cheating of Central 

Bank of India by Kohinoor MiIlt 
(Matter under 377) (VIII--9-12-
77). 262-63. 

CENTRAL BUREAU OF INVESIl· 
GATION: 
C.B.I. Inquiry against Chairman of 

Syndicate Bank (IX-23-12-17). 
134. 

C.B.I. Inquiry into Fraud of Avur-
vedic Medicine Imports (lX-
23-12-77). 87-90. 

Cases pending investigation befOlO 
CBI (VIII-3Q-1l-77). 217-18. 
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C.B.I.-Contd. 
Investigation conducted by CBI 

against Employees / officers of 
State Bank of Inlia (VIl1-9-12· 
77). 205. 

Overhaul of C.B.I. (IX-I4-12-77). 
127. 

Tapping of private calls by CBI/ 
Police (VlII-30·!1-77). 151-52. 

Raids conducted by CBI (VU-
16-11-77). 176-77. 

Debates 
Recent C.B.I. raids on offices of 

oolitical parties in Punjab (Matter 
under 377) (VII-I 6-11-17). 
258-60. . 

CENTRAL COOPERATIVE COL-
LEGE AT KOTA: (VID-2.12-

77). 17-78. 

CENTRAL COUNCIL OF MEDI· 
CAL RESEARCH: 
Expenditure on Research work in 

Central Council of Medical 
Research (VII-24-H-71), 74-
76. 

CENTRAL ELECTRICITY 
AUTHORITY: 
Assistance by Central Electricity 

Authority to W.A.P.C.O.S. for 
'preparation of Reports of Projects 
of other countries (IX-]4-12-1'/). 
39-40. 

CENTRAL ELECTROCHEMICAL 
RESEARCH INSTITUTE: 
Exploitation of CSIR Process 

Rights by Central Electrochemi-
cal Research Institu~ (VJI-16. 
B-77). 46. 

CENTRAL EXCISE: 
Representation for ibrmation of 

Appellate Tribunal in Central 
Excise (VIII-2.12-77). 178·79. 

CENTRAL FERTILIZER POOL: 
Quantity of· Fertiliser with Central 

Fertiliser Pool. (IX-19-12-77). 
155-56. -----_ .. _-- ... _--

CENTRAL FISHERIES CORPO-
RATION: (VIF-Z8· 11-1 917). 68-
69. (IX-19-12-77), 37·38. 

Memorandum submitted by Emplo-
yees of Central Fishery Corpora· 
tion (IX-H-12.7"), II!(). 

Windj~ up of Central fhhery Cor· 
poratlon (IX-lq·12·7i), 1&0·111 

Working of C.:ntral Fishery Corpo-
ration (VIII-12-12-77). 38-39. 

CENTRAL GOVERNMENT EM-
PLOYEES CONSUMER COOPE-
RATIVE SOCIETY: (VU-16-11-
77). 80·81. (VU-23-11·77). 74. 

CENTRAL GOVERNMENT 
HEALTH SCHEME: 
Ad·hoc C.G.H S. Doctors (VlI-

17-11-77). 38.39. 

e.G.H.S. Disp.-:nsari~s (VIl-17-11 • 
. 77). 176. 

CGHS Homoeopathic and Ayurvc-
die Dispensaries of Oole Mar keto 
New Delhi (VII-D-ll.77). 117-
18. 

CGHS Medical Facilities 10 the Em-
ployees ('f Delhi Administration 
(VIII-I·12· 77). 184. 

Checking up of Homoeopathic M~ 
dicines sllpplied to CGHS Dis· 
pensaries (VII--24-11-77). 100-01. 

Improvised Accommodations for 
r:.G.H.S Uispensaries (VII-17-
11-77). 214-15. 

Introduction of CGHS Scheme in 
Ghaziabad <IX-I 5-12-77). 177. 

Memorandum I'uvmitted bv CGHS 
medical officers ra Tennination 
orders (Vlli-8-12-77), 36-67. 

Opening of Hospital and CGHS 
Dispensary in Paschim Puri. New 
Delhi Nm-1-12-77). 171. 
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CRNTRAL GOVERNMENT 
HEALTH SCHEME-Contd. 

Payment of Non-practising allow· 
ance to Homoeopathic and Ayur- I 
vedic ~tors (IX-22-12-77), 51. 

CENTRAL PROVIDENT FUND 
ORGANISATION: 
Representation from Central Provi-

dent fund employees· Union 
(VIII-I-l2-i7),93. 

Publication of List of Medicines for 
Reimbursement (IX-22-12-77), CENTRAL 
128. DEP1T. : 

PUBLIC WORKS 

Strength of Physicians in CGHS 
(VIII-1-12-~~), 168. 

Supply of Medicines to CGHS Dis-
pensaries (VII-24-1.l-77). t:l3-
34. 

CENTRAL GOVERNMENT PEN-
SIONERS" ASSOCIATION: 
Memorandum from All India P&T 

and Cent.ral Government Pensio-
ners" Association (VIII-2-12-
77), 20-25. 

CENTRAL INDUSTRIAL SECU-
RITY FORCE: 
Offioers and Men of CISF (VIlI-

7-12-77). 19S. 
Regularisation of Employees in 

Central Industrial Security Foccr 
(VIII-7-12-77). 183-84. 

Strength of Training Reserve of 
CISF (VIII--7-12-77), 100. 

CENTRAL LABOUR DEPOT, 
RANCHI: 
Calling of names of skilled workers 

from Centnll Labour Depot, 
Ranchi (VII--2~-l1'77). 182-83. 

CENTRAL POWER RESEARCH 
INSTITUTE: 
Laboratories in Central Power Re-

search institute (VIIl-30-11-77), 
197-200. 

Restructure of Central Power Re-
search Institute (VIlI-30-11-77). 
38. 

CENTRAL PROVIDENT FUND 
COMMISSION; 
Alleged Complaints of Corruption 

and Mispse of Power against 
CPFC (IX-22.12-7'1). 137. 

Appointment of Engineering Gra.-
duates in CPWD (IX-19·1*,77). 
207-09 

Criteria of filling of the Post of. 
Jamadat in CPWD CIX-19-12-
77).96. 

Departmental promotion of Engi. 
neers in C.P.W.D. (Vll-I4-U-
77), 180-81. 

Engineering Graduate<; working a, 
Junior Engineers in CPWO (IX-
19-12·77),21--25. 

Need for Graduate Engineers in 
CPWO nX-19-12-77). 175-77. 

Non-attendance to complaints by 
the Sarojini C.P.W.D. Enquiry 
Office. New Delhi (VIII-S-I2-
77), 101-02. 

Promotional A venues for GraJuato 
Engineers. c.P.W.O. (VII-J4-
11-77). 253. 

Revision in the rules of recruitmen' 
and promotion of C.p.W.O. engi-
neers (VII-14-11-77), 179. 

CENTRAL ROAD 
INSTITUTE: 

RESEARCH 

CRRI Study of Traffic and Trans-
portation for Greater Bombay 
(VIII-I2-12-77), 78-79. 

CENTRAL SCHOOLS: 
See "Schools", 

CENTRAL SECURO'Y FORCE: 
Vehicles and Telephoocs provided 

to Central Security Force in Food 
Depots (VIII-12-12-77). 82-83. 

Welfare faciliti.:s of CSF in Food 
Depots (IX-14-12-77). 133·34. 
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CENTRAL SCIENTIFIC INSTRU.: CENTRAL trN[VERS[TY(IES): 
MENTS ORGANISATION: \ Complaint· against Vice-Chancellors 
Agitation by employees of CSIO of Central lJDlversitie, (Vll-28. 

Chandigarh (VJlI-7·12-77). 30- \ 11-77). 69-70. 
31. Conversion of Jabalpur University 

Electronic Desk Calculator develop- into Central l'niversity (IX-19· 
ed by CSIO aX-14-1l-77). 185- 12-77). 181-82. 
86. 

Expenditure incurred by CSIO. 
Chandigarh for participation in 
Wissitex Exhibition held at Delhi 
(VlII-7·12-77), 113-14. 

Expenditure on Renovation of 
~galow of Director. CSIO (IX 
-14·12-1977). 111-13. 

Indo-Swiss Centre attached to C3IO 
Chandigarh <VIII-7·12·77). 110-
11. 

Projects Undertaken at Central 
Scientific Instmments Organisa. 
tion (VIU-7·12·77). 187·88. 

CENTRAL SERVIce.s: 
Concessions to SSCOs and ECOs 

appearing in lAS. IPS (VII-IS-
11-77). 34-35. 

CENTRAL STATE FARMS: 
Payment to Empl()y~es of Central 

State Farm. Suratgarh (Rajas-
than) <VII-28-H-77). 86-87. 

Purchase of Spaces by Central State 
Farm, Girjapur Baharaich. U.P. 
(VII-21-11-77), 211-12. 

Sanction for Paddy Transplanta-
tions by Central State Farm. Da-
haraich U.P. (VII-21-11-77), 
211-12. 

CENTRAL TAXES: 
See "Taxes". 

CENTRAL TRADE UNION ORGA-
NISATION: 
Membership of Central Trade Union 

Organisation (IX-22-12~77), 94. 

CFNTR AL UNDERTAKINGS: 
S~e "Public Undertakings", 

Protection to Vice-C.hancellors in 
Central Universities (IX· -19-12-
77), 128. 

Second ('entral University for 
Andhra Pradesh (VIII-S-ll-
77). 126. 

Water technology in Central Uni· 
versities (VII-14-11-77), 213-14. 

St>e also "Universities". 

CENTRAL WAREHOUSING COR. 
PORATION: 
Damage of Wheat stored bv Cen-

tral War~housjl1g Corporation 
(VIII-S-12-77). 186·87. 

Fictitious Sanction Order prepared 
by Officials of ewe (VIII-S-12-
77), 136-37. 

Wages to Employees of CWC (IX-
19-12-77). 96-97. . 

CENfRAL WATER COMMlS-
SION: 
Study of Inter-Linking of Rivers 

by Central Water Commission 
(V1I-14-11 77), 42··43. 

CENTRE·STATE RELATIONS: 
(VU-23-11-77), 30. 
Review of Cl!otrc ·State fiscal and 

Economic Relation~ (VIl-IS-) t. 
77). 169. 

CHAIN PULLING: 
Cases of Chain Pulling (IX-lO-t? 

77), 178-i1. 

CHAMBAL COMMAND SCHEMI:!; 
Completion of Chambal Command 

Scheme (VII-28·11·77), 52-54-

CHAMBAL VALLEY: 

I Dacoit menace in the Cbambal 
Valley (Matter under 377) CVI1l 

: ."! 1~.7TI. ,:!~7-qO 
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CHANDIGARH: CHEMICALS & PHARMACEUTI. 
News item captioned "Mic;use ol! CALS CORPORATION OF 

Houses Meant for Harijans in I INDIA: • 
Chandigarh" (VII-28·1l·77), I CPC's favour to Alien Company CVID 
151·52. -13·12·77). 204·05. 

Keported statement by DefencC' 
Minister at Chandigarh (VIII--9 
12·77), 74. 

CH ANDR A PUR THERMAL 
POWER STATION: 
Commissioning of Chandr~pur 

Thermal Power S1a Lion and 
Durgapur Thermal Power Station 
(VIII-'30-11-77l, 182·8~. 

CHARCOAL: 
Export of Charcoal Etc. (VII-18-

11-77). 146·47. 

CHARITABLE HOSPITALS: 
see "Hospitals". 

CHASNALA ACCIDENTS: 
Faulty maps of Chasnala cause 0' 

Tragedy (VIII-8·12-77). 118. 
inquiry set up tu Inquire into tJuo 

Chasnala Accident (VIII-I·ll· 
77), 188. 

RecommisIlioning of Chasnala Mine 
(VTII-8-12-77). 19-· ·22. 

CHEFAIR: 
Expenditure incurred on Entertain· 

ment by ]\'lanap;er, Chefair (lX-' 
23.12-77). 164·65. 

Parity in pay scales between Em· 
ployees of Chefair and Hotel In· 
dustry/Air India (VIII-2·12-77), 
51. 

Selection of Senior officers for Ap-
pointment in Cbefair <VUI-· .. 
2-12-77), 61-61. 

CHEMICALS: 
Consumption of Chemicals and Fer· 

tiliscr (Vm·-l:!·12-77l. 148·49. 
State·wise production of Crude. 

Chemicals and FertiJist'rs (Vlll-
13·12-77), 20!!. 

CHEMICAL COMPANIES: 
Nationalisation of chemical com-

panies (VIII-6-12-77~. 2~6·57. 

CHEMICAL OIL: 
Chemical Oil smuggled by a Clert 

and Assistant Manager of Air 
. France at Pal am Airport NIll-

2-12· 77), 135-37. 

CIDEF JUSTICE: 
Investigation into charges 8gams' 

a former Chief Justice (VIU-30-
)1·77). 130· 

CHIEF MIN!STER(S); 
Assistance 'lsk::d for by Chief 

Minister of Uttar Pradesh (VII-
18-11·77), 43-49. 

Charges ar,clinst fonner Chief 
Ministers (YIlT - -30-11- i7), 228· 
29. 

Clearance from Central government 
regarding launching pJ'o~ecuti011 
against fonner C.M. of Tamil 
Nadu (VII-7·12-77). 74. 

CHIEF MINISTER's CONFB-
RENCE: 
Conference of State Chief Ministen 

for advance Plan Assistance lVIlI 
2-12-77), 1.58·59. 

CHILD LIFTlNG: 
Child Lifting Gang (VIJ-23.1l. 

'17). 193. 

CInLD MARRIAGES: 
Implementaljon of Child MarriagOi 

Restraint Act and Dnwry Probi-
bitiOD Ac~ (VJI.-29-11.77). 

CHILD WELFA.RE: 
Foreign countd::s help (or Indiaa 

Children (VJI-21-J1·17), 149. 
CHILDREN: 

Adoption of Children (VII-29.tl. 
77), 160-62. 
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CIDLDREN-Contd. 
Adoption of Children by Foreign 

countries (Vn -14·11-77), 14':1-50 

Children Welfare Schemes (VII-
24-11-77), 28-31. 

Effect of Expiry date vacdnes on 
Children (YIIT-8-12-77). 116. 

CHILKA LAKE: 
Naval Training School at Chflka 

Lake (VII-16-11-77), 43. 

cHINA: 
American Arms Supply to China 

(VII-24-11-77),57. 
Development of Missiles by China 

(VIII-30-11-77), 49. 

Export Deal with China for Pig 
Iron by SAIL (VIII-8-12-77), 
67. 

Import of Crude oil fron Chinn 
(VII-15·11-i7), 163. 

Nuclear Test by China (VII--24-U· 
77), 49. 

Participation of Education Minister 
at Chinese National Day Func· 
tion (VII-24.11-'I7), 56-57. 

Sino· Indian Relation, (IX--·22·12-
77). 108. 

Statement by Chinese Deputy 
Foreign :Min;"t'~. (Vn·--24.11.7'I). 
59·60. 

Trade Agrel!ment with China Mil 
-2-12-77), 183 . 

Visit of Chinese Delegation to (ndla 
(IX-23-1 :!-77), I ~--22. 

Visit of Chinese Trade Mission to 
India (VIII-9-12-77). 230. 

Visit of Manh>ll Tito to China 
(VII-24-11-77), 60-61. 

Volume of Trade between India 
and China (IX--16·12·77). 225. 

CHIRANJI LAL, SHRI' 
Concealment of Income by Shri 

Chiranji Lal, Amul GlOup of 
Cases. Ansal Shawano New Delhi 
<VII-18-H.7';'), 13-1·35· 

CHIT FUND BENEFIT COMPA· 
NIES: 
Chit Fund Companies (VnI-9·12. 

77), 80. 

CHITTARANJA1-l 
SOCIETY: 

MEMOR1AL 

Allotment of p~(lts to C'hittaranjan 
Memorial Sodctv. New Delhi 
(IX-19-12·77), 126-27. 

CHLORAMPHENICOL CAP-
SULES: 
Production of Chloramphenicol 

Capsules by MIs Hoe{'hst (IX-
20-12-77), 8Q-·n. 

CHOLERA: 
Survey conducted on Leprosy. Cho-

lera and T.B. (VIII-l·12-77>. 
142. 

CHOLERA VACCINE: 
Application of No:!w Cholera Vac-

cine (VII-24·11·77). 94-95. 

I CHRISTIAN MICA INDlJSTiUES. 
LTD: 

I 
I 

Takeover 0f CMI Ltd. Domch"nch 
(VIJI-8.12-7/l. ]1)1·02. 

CHROMIUM DEPOSITS 
.chromium O~po)\iB in Bihar and 

Orissa Borders (VIn-S-l:?. i 7). 
30. 

CHROMITE ORE: 
t.1lromite Lea!>e in Orissa (V1II-· 

8-12-77), 60--6'2. 
Lease for Chromite Ore MiniJl& 

(VII-24-II- i7). J 25-26. 

CIBA GEIGY (IN!){A) LTD.: 
Production b}' MIs CIBA Geigy en Limi~ (lX--20-12-77). 206-

07. 

CIBA (INDlA) L TO .. 
Mis eiba (1) Ltd. and Ciba Switzer-

land (IX-20-12·77). 224-25. 

elBA SWITZERLAND 
MIs Ciba (l) Ltd. and eiba Switzer-

land (IX-20-12-77), 224-25. 
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CIGARElTES : 
New Brand of Cigarettes (IX-14-

12-77). 90-92. 

CINE ARTISTES: 
Legislation of Cjn~ Artisles (VII-

23-11-77). 172. 

CINEMATOGRAPHY AC r· 
Amendment of Cinemat0graphy 

Act (VIII-30-l 1· 77), 224. 

CITIES: 
Expenditure int:urred on Develop-

ment ;)f Cities by the Centre (Vn 
-21·11·77). 139-42. 

CITIZENSHIP: 
Failure to give citizenship rights to 

refugees wbn came to India after 
1971 Tndo·Pale War. 
(Matter under rule 377) (lX-22· 
12·77). 183-85, 

CIVIL AMENfl'iES: 
Provision of h:Hic Amenities to Hut. 

ment Ow.!lIers in Greater Born· 
bay (VIII--5.12·77). 167·68. 

CIVIL CODE: 
Proposal for a uniform civil c(\dc 

for citiz~ns (VIII--t~-12·7'i), 178· 
79. 

CIVIL SERVANTS: 
Arrest of Senior Ch·: ~~rvllnb 

(H.A.H. PhI (9·12-77). ,,6B --90. 

CIVIL PROCEDURE CODE: 
Execution of Pl'lrtition Decrees (VII 
--29.11·n}, 64·65. 

CIVILISATION: 
Survey of places connected with 

CivilizatioJn and Culture of India 
(IX-19·12·'77I,212·13. 

CLAIMS: 
Cases of adjustment of claim,; pen· 

ding with Settlement Officcr in 
Delhi (VII-l 4· 11·77), 139·40. 

Claims again')t supplies' deposits 
made on Account of sale DC 
OOS&D Surplus stores (\' 11-
14-11·77), 2'~1·32. 

Cl.AIMS--Contd. 
Claims of displaced Sindhi<; Prnd· 

ing dispo~.al (Vn·-14-11-77) 244. 
45. 

CLOTH: 
Cooptex cloth lying unsliid (VIll-

7-12·77), 129·30. 

Demarcation of areas of production 
in order lO lcstrict the· Mmmpo-
lies in Dhotie'i and Sarees (VIII 
-7.12.77).43.44. 

Measurements on Cloth lengths 
(VIII--10-It-77), 7!·72. 

Non-fulfilment of obligation of 
producing stipulated quota of 
controlled cloth (VIll-7-12-77). 
81-82. 

Retail Price Ott Cloth (VIII-30-H. 
77), 112. 

Scrapping 0: Suosidy on controlled 
cloth (VIII-30·11·i7). II3. 

Stati!>tics of Fluctuations in the 
retaIl pnce of cloth (VITI·-7-1:l· 
77). 41-42. 

Debatr's 
Acute shortage of ~dible oils like 

Mustered and rape seed-oils, rise 
in kerosene oil price and non" 
availability of controlled cloth in 
fair priCe shop, in rural area!j. 
(Matter under rule 377) (VIII-
30·11-77). 261--6J, 
See also "Textiles", 

CLOTHING ORDNANCE fAC· 
TORY, SHAHJAHANPUR: 
Complaint against the General 

Manager of the Clothing Ord-
nance fact('1ry. Shah;ahanpur 
(VII-16-11-77), 1 ~1·51. 

COAL: 
Burning of Coal Slack in Cnllbries 

in Talcher Region (VIII-30·ll-
77). 56. 

Coal shortage in Korba Thermal 
Power Station (IX-14-12-77). 
7-10. 
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COAL--Contd. 
Coal shortage may hit Steel Plants 

(VII-24- J ] -77), 176. 

Disruption (If Coal Produc.tion in 
Eastern Region (VIU-7-12-77). 
209. 

Ex penditure on Coal based ferUh-
sers (lX-20-12-77). 168. 

Expenditure on machines to in-
crease production of coal (Vl1-
16-11-77), 122. 

Furnace oil to Industries owing to 
drop of c-Jal output (V1I--23-11-
77), 123. 

Import of one million lonne Cltkm~ 
Coal (VIII-t-l2-77), 71. 

Memorandum regarding theft of 
Coal from P0rbander Railway 
Station Yard nX-20-12-77), 1-
6. 

New Projects for Coal (VIIl--30-
11-77), 220. 

Plan to treble coal output at China-
kuri (VIII-30-11-77). 18.3. 

Purchase of spare parts by Western 
Coal Fields in NagplIr (VU--23-
11-77), 107. 

Realisati011 o[ dues QuL,tauding 
with Coal Buyets (VllJ--30-11-
77), 219-20. 

Recommendation of Fuel Policy 
Committee on consnmption of 
coal (VIII-7-12-77), 184-85. 

Report of Cummittee set up on 
Conversion of Coal to oil. (VTI-
23-11-77). 84. 

Supply of Wagon!'; fr)r Transporta-
tion of Coal (VII-IS-H-77), 172. 

Trlijlsport of C>al for Ranigan; 
Collieries OX--.. 14-12-77), 220. 

COAL BEARING ACT:. 
Survey of Areas und!r coal bearing 

Act (VIn-7·12-77), 24--26. 

COAL HANDLING PLANTS: 
Purchase of Coal H.:lnd1in~ Piants 

by Western C'.lalfield~, Nagpur. 
(Matter under rule 377) (JX-
15-12.77). 207-10. 

COAL INDIA LTD.: 
Bipartite m.1chinery in Coal India 

Ltd. (Vn-23-11-77), 113. 

Loss incurred by Coal India Ltd. 
(IX-14-12-77), 1-7. 

Production in Coal India Limited 
(VIl-'-16-U-77), 78. 

Purchase of wood by the We~tern 
Coalfields of Coal India Ltd. 
(VII-16-J 1-77), 103. 

Reduction of Costs in Coal India 
Ltd. (IX-14-12-77). 47-48. 

Take over of Direct Marketing acti-
vities by coal India (VIII-7.12-
77), 82-83. 

COAL INDUSTRY: 
Expenditure incurred on Weltare 

work in Coal Industrv (VII-lb-
11-77), 45. 

COAL MINES: 
Coal based Fertiliser PlantE m 

Bihar and W. Bengal Coal Bear-
ing Areas (VII --29-11-77), 158. 

Closure of Coal Mines in SanthaJ 
Pargana (VIlI-30-U-7'), 170. 

Deposit Linked Insurance ScheDH' 
for Coal Miner~, (VIII--1-12·77), 
41. 

Illegal Coal Mining by Private 
Operators in Jharia and Halari-
bagb (VII-23-11-77), 31. 

Misappropriation of Money by Ii 
Sub-area MaO'lger in Colliery of 
Western Coal Fk'lds (VIrI -7-12-
77), 159-60· 

Report of Committee on satety ID 
Coal Mines OX-14-12-77), 218-
1~ -

Revenue dues against Coal Minea 
(lX-14·! 2-77), 2~". 
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COAL MTh'ES--Contd. 
Vacant post of Coal Mines Welfare 

Commissioner (VJII-l-12-77). 
153. 

Vigilance cast's pending ill coaJ 
Mines Llb(lur Welfare Flmd 
(VIII-1-12-77), 15-1. 

COAL MINES LABOUR WEL-
FARE FUNi): 
Bungling in Loans given to Stores 

by Coal Mines Lab(tUr Welfare 
Fund (VIII-J-12-77). 152. 

COAL MINE WORKERS: 
Issue of Life Insurance. Policies tl) 

Coal Mine workers. Dhanbad 
(VlII-8-1::!-77), 84. 

Racket in Payment of Compensa-
tion to Coal Mine Workers in 
Dhanbad and Asansol Area (VIII 
-1-12-77), liS 

COAL MINING: 
Coal Mining by Solid Blasting Me-

thods (lX-14-J2-77). 160. 

COAL-TAR FACTORY: 
Proposal to Set up 1'1 <';oal-la" 

Factory in Durgapur (V1I--24-
11-77), 67. 

COARSE GRAINS: 
Production of Coarse grain (VIII-

12-12-77), ~14-J b. 

COASTAL AREAS: 
Cultivation of Coconuts in COl1~taJ 

areas (VII-2&-11-77), 121. 

COASTAL HIGHWAYS: 
see "Highways". 
also "Roads". 

COCA COLA: 
. Coca-Cola Bottling plants and fate 

of their employo!es (VIl--16-11-
77), t 86· 

Decision to stop Coea Cola produc-
tion (JX-l"'-!2-77), 134-35. 

Memorandum from the Coea Cola 
Workers for Nationahsation of 
Soft Drink Factories (VIl--23-
11-77), 195. 

COCA COLA~onld. 
Refusal to abide by Directives by 

MNC Coca Cola and IBM (Vn 
-23-11-77), 153. 

Smuggling of Olea Cola from 
Pakistan (VlIl-2-12-77). 78. 

COCA COLA BOT1LTNG COM-
PANIES: 
Refund of Securi ty of Rs. 6 croce! 

to Coca O,la Bott1ing Compauiell 
hv Coca Cola (VIlI-7-12-77). 
177. . 

Revenue lost due to Stoppage oJ 
Production ('If 2 i Coca Cola Bot-
tling Plants (IX-- -14-12-77), 170. 

COCA COLA EXPORT CORP~ 
RATION: 
Ad hoc Import Lioences to Coca 

Cola Export Corporatiol1 (VIl-
16-11-77), 49-50. 

Export Service charges claimed by 
Coca Cola Export Corporation 
(VIII-2-12-77), 96-97. 

Permission te Coca Cola Export 
Corporati.:>n to remit Head Officc 
Expenses (VII-18-11-77), 66. 

Remittances by Coca-Cola Export 
Corporation (VJI--18-11-77), 133-
34. 

COCHIN: 
Supelr Tanker Oil Terminal Project 

Cochin (VU-23-11- 7"'), 207. 

COCHIN AIRPORT: 
Stre~hening of Run Way at Co-

chtn (VIn-2 .. 12-77), 197-98. 

COCHIN REFINERY: 
Million Dollar pay-ofTs ff)r Cochio 

Refinery 0 fficers (v II -- I 5 -11-
77), 124. 

Payment by Phillips Petroleum 
Company of USA to Ccchin Re-
finery Officers (VII-IS-I i-77), 
162-63. 

COCHIN SHfPY ARD: 
Cochin Shipyard (V1J.-16·11-77). 

40-41. 
......... --_._------- .... _-_.!.._-----
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COCONuTs: 
Cultivation of Coconuts in Coa~tal 

areas (VII-28-1l·77.I. 121. 
Damage to Coconut Cultivation in 

Kerala (VII-14·] 1·77), 4r.. 
COCONUT 

BOARD: 
DEVELOPMEl\7 

Coconut Dev~lopment BOrlrd (VII 
-21-11-77).3':'·38. 

COCONUT OIL: 
~nut oil ar. industrial product 

(IX-16·12·77). 93. 

COFFEE: 
Coffee Cultivation (IX -23.12.i7) 

202·3. • 

Sale of Coffee Tin at high rate by 
NESCAFE (IX---23.12.77) 203. 
4. • 

COFFEE BOARD: 
Utilisation of P()l)r Quality (If Sugar 

by Coffee Board (VIII-2-1l-
77). 198. 

De"'lt~s 
Coffee Board (St.), (IX -23·12· i7), 

333-35. 

COLLEGES~onld. 

College in Sikkim (VllI-5·12·77). 
134-35. 

College for Trans·Yamuna Area in 
Delhi (VIII-5·!2-7:). 120. 

Policy regardi.lg setting lip of New 
Colleges (VlI-28·11·77). 21l.1~. 

Request for Assis[~nci! to College" 
in Tiruchirapalli (lX---19-12·77). 
139. 

Review of u.G.C. Grall<:; to Uni-
versities and Colleges (VII-28-
11· 77). 59-62. 

Shia Degree Colleie. Lucknow (VIU 
-12·12-77). 93·94. 

Taking over of Dayal Singh Col-
lege. New Delhi (IX--19-12.77). 
201. 

Demonstration by University and 
ColJege teachers at Boat Club 
(Matter under :71). (YIlI--S·Il-
77), 261,-64. 

I COLOMBO PLAN: 
Persons sent to U. K. for Training 

by Bureau of Public Enterprises 
under the Colombo Plan (IX-
23-12· 77), 228-29. 

Functioning of Coffee Board in COMBINE-HARVESTERS: 
Karnataka (Mat:,er under 377), I Report of Experts Committee OD; 
(IX-14-12·77), • .1;4---66. combine-harvesters (VII-16.11. 

COFFEE POWDER: 77). 130-31. 
Reduction in the Price of Coffee 

Powder (VIII-2-12-7'7), 38.39. 

roIR: 
Production and Export of Coir 

(VIII-7·12·77). 98·99. 
Setting up of an alternative Export 

Agency for Coir Good~ (\'111-
9·12-77). 186. ' 

COLLEGES: 
Autonomous colleg\!'i (\'11--14- t I-

77). 51-52. 
Autonomous College in Bihar (VIJ 

-28-11-77), 63-64. 
Colleges Affiliated to North·Eastern 

Hill U oivenity (VIII - n, i 2· 77). 
134. 

COMMAND AREA DE.VELoP-
MENT AUTHORITIES: 
Functioning of Command Area 

Development Authoritje~. OX-
19-12-77), 105·06. 

COMMEMORA TIVE STAMPS: 
Availability of Posts1 Stamps of 

Netaji (IX-15-12·77). 136. 
Commemorative stamp in Memory 

of Mahatma Phulc (VJIl-l·12-
77), 97. 

Commemorative Stamps iSSUed dur-
ing the year 1977 (IX-22-12·77). 
39. 

Issue of Commemorative Posta} 
Stamp (VII-24·1l-77), 112 . 

. _-------_ .. __ ... -
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COMMEMORATIVE STAMPS-
Contd. 
Issue of Commemorative Postal 

Stamps of Persons connected with 
Kangra School of Paintin~ (lX-
15·12-77), 101. 

Issue of Commemorative Slamp~ 
of Higher Denomination (VU-
24·11·77). 121·22. 

Issue of Stamps in Honour of 
Dr. Mohd. Iqbal <IX-22-1 2-77). 
28· 

Postal Stamp of Goswami Tulsidas 
(IX-22·12·77), 116. 

Stamp in Memory of Shri Shabu 
Chhatrapati of Kolhapur (VllI-
1-12·77), 149. 

COMMENDA TION 
CATE: 

CERTIFI· 

Commendation Certificates to the' 
Anny Personnel (VII-16-11-77). 
42-43. 

COMMERCIAL 
SERVICE: 

BROADCAST 

Commercial Broadcast Service (IX 
-14-12-77). 132-3J. 

COMMERCIAL PlLOTS: 
Allegation by Indian Commercial 

Pilots' Association (JX- 23-12-
77). 131-32. 

COMMISSION(S) : 
Commission for Education. Em· 

ployment. Labour and St"rvice 
Conditions of Nurses (VII-24· 
11-77). 42-43. 

Inclusion of Scheduled Caste per· 
sons in various Commissions (VIJ 
-16·11-77). 105. 

Indn.Polish Joint Commission (IX 
-14-12-77). 193-·96, 

COMMISSIONER . FOR SCHE· 
DULED CASTES AND SCHE· 
DULED TRIBES: 
Twentieth. Twenty·first and Twen· 

ty·second Reports of the Com· 
missioner for Scheduled Castes 
and Scheduled Tribes (M) (VII-
11·11· 77). 293-350. 
(VIII-IS· n-77). 260-95. 289·91. 

COMMISSIONER FOR SCHEDUL-
ED CASTES AND SCHEDULED, 
TRIBES-Colltd. 
Twentieth. Twenty·first and Twenty. 

second reports of Commissioner 
for Scheduled Castes and Scb~ 
doled Tribes (M) (VII·-21·11~ 
77). 273·354. . 

COMMITTEE(S) : 
Appointment of it Committe~ OD 

Export and Import Policies (VIII 
-2·12-77), 230·~J. 

Ashok Mehta Committee for 1m· 
provement of KhRdi and Village 
Industries (VII--23·l1-77). 180. 

Committee on 'Law's Delays' of' 
Justice (VIIJ-13-J2·77). 164. 

Committee to evolve new syllabus 
for fighting Illiteracy (VlI-l4-
11-77). 196-97. 

Constitution of Export Committee 
on construction of thermal power 
projects {VIIl-)O·ll·77). 1P1·03. 

Constitution of M. M, Siddhoo 
Committee (VIII-8·12-77). 41· 
42. 

Consultation with Trade l'nion8 
over Constjtution of C~)mn1ittee 
on Wages. Income and Price . 
Policy (VIT-18-II.i7;. 161)·70. 

Demand for Replacement of Shah 
Nawaz Committee (V 1 H-:W·ll-
77). 89. 

Establishment of Committee:) at 
various Levels (VIII· -6-12-77). 
216. 

Implementation of recommenda-
tions of Malkani Committ<e (IX 
-14-12-77). 105-06. 

Marathe Committee Reports on. 
Fertili7.er Prices (VU- -15·11-77), 
222. (IX-20-12·77). 23.'l·34, 

Progress of work of Committee on 
Legal Aid to poor (ViI-15.11. 
71). 228. 

Report of commiLtc~ on Direct 
Taxes (VlII-2-l2-7?), 11,3·64, 
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COMMITfEE(S)-Conid. 
Debates 

Business Advisory Committee: 
Sixth Report presented (VTI-16·11· 

77). 257. 
Adopted (VII-17.1l-7';'). 287, 
~evcnth Report presented (VII-

24·11· 77), 209. 
Adopted (VII-'Z8·11-77), 225. 
Eighth Repon pr;!sented (VIII--

1·12· 77), 295. 
Adopted (VIII-2-12·77), 285. 
Ninth Report presented (VlII--2· 

12-77). 352. 
Adopted (V1II-5·12·77), 256·59. 

Tenth Report presented (VIIl-13· 
12· 77), 342. 

Adopted (lX-14·12-77). 263-64. 
'Committee on absence of members 

from the sittings of the House: 

Third Report presented (VII-17-
11·77). 287. 

Fourth Report present (IX-16-
12· 77), 272. 

-Committee on Government Assur-
ances: 
First Report pr"sented <IX·-22·12· .\' 

77). 165. 

'Committee on papers laid on the I 
table: 
First Report presented (VII-17.1l-

77), 286. 

Second Report presented (1X-
22-12-77), 163. 

'Committee on private members' bi11s 
and resolutions: 

Sixth Report preo;ented (VlI-
16·lJ·77). 257. 

Adopted (VU-18-11-7'7), 291-92. 
Seventh Report p~esented (VII-

23-11-77), 216. 
Adopted (VII-24.11-77). 305. 

COMMfITEE{S)-Contd. 

Eighth Report plesented (VIII-
30-11-77). 255. 

Adopted (V1II-2.12-77). 292-93. 

Ninth Report presented (VIII-
7-l2-77), 215. 

Adopted (VIII-9·1Z· 77), 30S. 

Tenth Report presented UX-
22-12-77), 165. 

Adopted (IX-23-12-77). 356. 
Committee on welfare of Scbcduled 

Castes and Scheduled Tribes: 
First Report ptesented (IX-]6-12-

77), 271. 
Scoond Report presented (VIU-- ' 

9·12-77),255. 
Third Report pre!.entcd (IX-23 

12-77), 291· 
Fourth Report presenteri <VlII-

1-]2-77). 295·96. 
Fifth Report presented (IX-

19-12-77), 263. 

Sixth Report prcsm:ed (V lll-
1-12-77). 296. 

Seventh Report presented CIX-
16-12-77). 271. 

Eigbth and Ninth Report presented 
(VIII-13-12-77). 147. 

Tenth Report prescmed (VDI-S. 
12-77), 256. 

Eleventh Report pre,eDled (JX-
23-12-77). 291. 

Twelfth Report presented' (VID 
-9-12-77). 255. 

Thirteenth Report presented (V!U 
-13-12-77), 248. 

FourteCNlth Report presented (VID 
-5-12-77). 256. 

Estimate Committee: 
First to Eighth Reports presentee! 

(IX-23.12-77), 290-91. 
Petitions Committee: 

First Report presented (\1111-
-7-12-77), 21S. 

---------_ .. _---_., -_. ---------------
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COMMfITEE(5)-Conrd. COMMITfEE(S}-Conld. 
Privileges Committee: 
First Report prcsent(.·d (VIl~ 

14-11·77). 297. 
Public Accounts Committee: 
First Report ~resented (VIU--

7·12·77). 215· 
Second Report presented (IX-

22·12·77). 163·64. 
Third Report presented (Vlll-

12--12-77). 266. 
Fourth Report presented (VII-

21·11·77). 249. 
Fifth Report rr!sented (VIn-

S·12· 77). 255-56. 
Sixth Report presented (VIl--23· 

11-77).216. 
Seventh Report presented (VU-

14-11·77). 296. 
Eighth Report presented (VJII-

30-11-17). 255. 
NlOth Report p:esenteo (VlI-

29·11-77), 251. 
Tenth Report presented (VU-

15·11-77), 280. 
Eleventh Report pre!:entecl (VIl-

16·11-77), 257. 
Twelfth Report presented (VU-

18·11-77). 251-52. 
Thirteenth Report presented (Vrn 

-2·12-77), 281. 
Fourteenth Report presented (VII-

28-11·77), 224·25. 
Fifteenth Report presented (VlI-

24-11-77). 209. 
Sixteenth Report presented (Vll-

17-11-77). 286. I 

Eighteenth Report presented (IX- \1 

22-12-77), 164. 
Nineteenth Report presenwd (lX-

15-12·77),204. ' 
Twentieth Report presented (IX-

16-12-77), 271. 
Twenty·first Report presented (IX 

-22-12-77). 164. 

Twenty·second Report presented 
(VIII-9-12-77), 255. 

Twenty·third Report 
(VIII-13·12-77). 247. 

presented 

Twenty-fourth Report presented 
(IX-22·12·77), 164. 

Twenty.fifth Report presented 
(VIII-13·12·77).247. 

Twenty·sixth Report presented 
(lX-23-12-77). 288. 

Twenty·seventh Report 
(IX-19-12·77).263. 

presentC'd 

Twenty·eighth Report 
(lX-1S-12·77), 204. 

presented 

Twenty·ninth Report presented 
(IX-19·12-77), 263. 

Thirtieth Report presented (IX-
23-12· 77). 288. 

Thirty.first Report presented (IX-
22-12·77), 164. 

Thirty· second Report presented 
(VIJI-8-12-77). 200. 

Thirty.third Report presented (IX-
22-) 2-77). 164. 

Thirty·fourth Report presented 
(VIII-l-12·77). 295. 

Thirty·fifth Rl!port presented (VDI 
-6·12-77), 278. 

Thirh -sixth Report presented (IX 
-22.12-77), 164. 

Thirtl-seventh Report presented 
(IX--20-12-77),343. 

Thirty·eighth Report presented (VII 
-,-15-11-77), 280. 

Thirty·ninth Report presented (IX 
-20.12·77), 343. 

Fortieth Report presented (IX-
23-12-77), 288. 

Forty·first and Fony·second Re-
ports presented (IX-22·12· 71), 
164·65. 

Forty·third Report presented (lX-
23.12-77), 288. -_. _. __ ._.- -.--_ .. -_. - --._-- --.---- .-- ., .. - ......... _---
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COMMIITEE(S)-Comd. 
\ 

Forty-fourth Report presented (IX 
14-12-77). 263· 

Forty-fifth Report presented (IX-
19-12-77). 263. 

Forty-sixth Report presented (VIII 
-13-12-77), 247. 

Forty-seventh Report presented (IX 
-22-12-77). 165. 

Forty-eighth and Forty-ninth Re-
ports presented (IX-23-12~77). 
288-89. 

Fiftieth Report presented (IX-
22-12-77). 165. 

Fifty-fifth and Fifty-sixth Reports 
presented (IX-23-12-77,. 289. 

COMMUNAL RIOTS: (V1I-23-11-
77). 144. 

COMMUNlCATION(S) : 
Discretionary powers to officers for 

Communication facilities in Hilly 
Area. (VIII-8-IZ-77), 9J-92. 

Improvement of Communication 
System in Remote Areas (IX.-

15-12-77), 85. 

Satellite Link with Pakistan and 
Middle East Countries (VII-24 
11-77). 137-38. 

Schemes to Improve Communica· 
tion system in the country (VII-
24-11-77). 162~5. 

Troops Communication Link (VIU 
-8-12-77). 125 -26. 

Fifty-fourth Report presented (lX- COMMUNITY OR1ENTED OF 
16-12-77). 271. MEDICAL EDUCATION: 

Fifty-fifth and fifty-sixth Reports 
presented (IX-23-12-77), 289. 

Fifty-seventh Report presented (IX 
-20-12-77). 343. 

Fifty-ninth Report presented (IX-
20-12-77),343. 

Sixtieth and Sixty-first Reports pre-
sented (IX-20-12-77). 343. 

Railway Convention Committee: 
First Report presented (VII-17-11-

77),286. 

Subordinate Legislation Committee: 
Second Report presented (VII-

] 8-11-77). 252. 

Third Report presented (lX-14-12-
77), 263. 

COMMONWEALTIl MINISTERS' 
CONFERENCE : 
Commonwealth Ministers' Confe. 

rence on Delay in Justice (VIll-
13-12-77), 191-99. 

COMMUNAL ORGANISATIONS: 
Banning of Communal and Anti,. 

National Organisation (IX-14 
12-71).43. 

Steps for CommunIty Orientation 
of Medical Education (VII-
24-11-77), 159-60. 

COMPANIES: 
Annual Production of Drugs by 

Multinational Companies (VII-
29-11-77). 70-71. 

Classification of souvenirs for com· 
panies contributions (VIII--13-
12-77), 16O~61. 

Emoluments paid to Chairman and 
Managing Directors of certaiu 
companies (VIJ-lS·l1-77). 75-
79. 

Investigations into Affairs of Com~ 
panies (VllI·-{j-12-77), 6O--{j3. 

Liquidation of Companies baving • ~ 
Public Deposits under Liquida-
tion <Vll-29-11-77), 127-28. 

Measures to protect Small Shllr_ 
Holders of Companies (VIIJ-
6-12-17),99. 

Multi-NationallCompanies in India 
(VII-29-11.l77), 186. 

New Companies registered duriDg 
1975-76 and 1976-77 (1X-20-12-
77), 53. 
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COMPANIES-Contd. 
Registration of Companies in Diffe-

rent States' <VIl-29-11-77). 166. 

Types of Compatues Registered iD 
1977 (VIII--=-6-12-77). 204-06. 

See also "Multinational Com-
panies". 

COMPANIES ACT: 
Amendments to Companies Act 

and M.R.T.P. Act (Vn-15-U-
77). 159. 

Compendium of Rules under Com-
panies Act. 1956 (VIIJ-13-12-
77). 76. 

Compendium of rules under th~ 
Companies (Amendment) Act. 
1974 (1X-20-12-77). 35-36. 

Compliance of Provisions of Com-
panies Act (VIII--6-12-77). 102. 

Proposal to overhaul company law 
(VII-15-11-77). 200· 

Violation of provisions of Compa. 
nies Aot by Swadeshi Polyte~ 
Ltd. (JX-20-12-77). lSI-52. 

Working of Expert Committee on 
Companies Act andl M. R. T. P. 
Act (VII-29-11-77). 94. 

COMPENSATlON(S) : 

Compensation for the land acquir· 
ed in sub-tehsil Kumarsain and 
Sunion Kingal-Dhami Road (IX 
-14-12·77). 125-26. 

Compensation to Chasnala Colliery 
Workers (VI1-17-11-77). M. 

Payment of Compensation for 
Enemy properties (VIII-2-12-
77). 98-99. 

Payment of Compensation to Wor· 
kers involved in serious accidents 
under the Workmen's Compensa. 
tion Act (IX-15-12-77). 37. 

COMPREHENSIVE 
HEALTH SCHEME: 

RURAL 

COMPULSORY DEPOSIT 
SCHEME: (VIII--9-12-77). 130. 

ADDITIONAL 
(CD) ACT: 

EMOLUMENT 

Amount repaid under Additional 
Emoluments (CD) Act, 1974 
(VIII-2-12-77).231-32. 

Payment of Second Instalment of 
CDS (VIII-9-12-7i). 107. 

Premature Re-payment of Compul-
sory Deposits (VII-15-1l-77). 
159-60. 

Repayment of Amount deposited 
under Compulsory Deposit 
Scheme (VIl-J8-11-77). 67-68. 

Withdrawal of Amount of Compul. 
sory Deposit by Central Govern-
ment Employees (VIII-2-12-77). 
207-08. 

Debates 
Demand for withdrawal of restric-

tions on refund of deposits under 
Compulsory Deposit Scheme 
(Matter under 377). (VIII-2-t:\-
77). 286-87. 

COMPULSORY RETIREMENT; 
See "Retirement". 

COMPUTER EQUIPMENT: 
Supply of Junk computer equip" 

ment to Goveromctlt bv iBM 
(VIIl-7-12-77). 210-11. . 

CONFERENCE(S) : 
Conference of Teachers to drive out 

llliteracy (VII-14-11-77). 7-11. 
International Nuclear Fuel Cycle 

Evaluation Conference (VII--23-
11-77). 75 .. 

Labour Ministers' Conference (Vm 
-1-12-77), 180. 

Meeting of Secretaries of State 
Spcial Welfare Departments (VU 
"':;;"'21-11-77). 

Suggestions made in Conference of 
State Industries Ministers (IX-
14-12-77). 50·52. See '-Rural Health Scheme". 

--------~~----------------------------
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CONGRESS (INDIRA): 
Assessment of Wealth tax and In-

come Tax of Indir' Congress 
(VII-18.tt·77). 61·62. 

CONGRESS PARTY: 
Al.k>tment of Bungalow to Congress 

Souvenir Committee and Youth 
Congress/VII--2l.1l.77). 21-29. 

Congress workers arrested following 
the arrest of f(Inner Prime MinI-
ster. (IX-14·12·77). 199-200. 

Contribution made by Companies 
by way of Advertisements in Con-
gress party Magazines I Souvenirs 
(VII-I 5-11·77), 11--19. 

Giving of Pistoi3 to Congress Wor-
kers during Elections (VIU-. 
7·12·77). 2()fj. 

Guarantee givc.J by GlC to Banks 
for Jeeps supplied to -. (IX-
16-12·77). 247 

Investigation iuto the funds of -. 
(VII-16-11.77). 100. 

Dehates 
Reported State:llcnt of Minister of 

Exttirnal Affairs comparing the 
Congress with Anand Marg (Mal· 
ters under 3771 (VIH-9·12·77), 
263-65. 

CONSOLIDATION 
HOLDINGS: 

OF LAND 

Central financial Assistance for up· 
dating Land Records and --. 
(VIn-12·12·77), 1-6. 

I, 

CONSTITUTION OF INDIA: 
Availability of Authentic Hindi ver-

sion of Indian Constitution. (VII 
-23·11-77), 141. 

Changes proposed in the Constitu· 
tion. (yO-IS-l1.77), 95-97. 

CONSTITUTION : 
Constitution (Forty-Second Amend· 

ment) Act. 1977 (IX-20·12-77). 
104-05. 

Declaration of Hindi version of the 
, Constitution as tbe authorised one 

(VII-23-11-77). 126. 

('''ONSTITIJTION- ·ConM. 
Enactment of Common Civil Cod" 

on Directive Principles in Coosti .. 
tutiOQ (VIl-29·t1-77), 229. 

Inclusion of ~epali language in 
Eighth Schedule of the Constitu-
tion (VIII-30·11·77). 117. 

Memorandum on Amendment of 
Constitution on Panchayati Raj 
(IX-I9·1:!·77). 241-

Plea for Ombudsman clause ill the 
Constitution (VIII-13-12·77). 
100-01. 

Property right in the Constitutioo 
(VII-IS·lI-77), 116·17. 

Proposal for Amendment of Fifth 
Schedule of tbe Constitutioll for 
E;l(tension of Scheduled areu. 
(VII-23·11· 77), 117. 

CONSTITUTIONAL A.MENl). 
MENTS: 
Proposal to ameud Emergency Pr0-

visions in Constitution (Vn-15-
11·77), 121·22. 

Debat~s 

Changes in the Constitution (Res} 
(VII-24-11·77). 305-68. 

CONSUMER COOPERATIVES: 
Complaint abJu~ el~d DUecoors 

of Central Government Emplovees 
Consumer Cooperative Societies 
Delhi. (VIU-9·12·77). 46. 

Consumer Cooperative Societies 
functioning in the country (VIII-
9·12·77), 67. 

Loans and other Assistance to Con-
sumer Cooperative Sodeties (VIII 
-9·12· 77), 66. 

CONSUMER GOODS: . " 
Multinational Corporations Operat. 

ing in Consumer Goods Industry 
(IX-23·12·77), 212. " 

Supply of Consumer Items to the 
Defence Personnel (VIII-7-12-
77). 203.04. 

CONSUMER RIGHTS: 
On~day workshop on Consumer-

Rights and Distribution Iyftem., 
(IX-16-12-77). 95. 
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CONTEMPT OF THE HOUSE (IX-
23-12-77). 447-49. 

CONTRACT LABOUR: 
Abolition of exploitation of Contract 

Labourers (VIII-I-12-77), 36. 

Contract Labourers (VII-17·1l·77) 
183, ' 

Contract Labourers working in 
Dalli, Rajhara, Nandini Iron Ors 
Mines under BbiIai Steel Plant 
(JX.-22·12·77). 111. 

Retrenchment of Contract Labour 
(1X-19·12·77), 141-42, 

Se, also "Labour". 
CONTRACT SYSTEM: 

Contract System in Vishrampur Coal 
Mines in Sarguja District (IX-
14·12·1977). 149. 

CONTROLLED <. LOTH: 
See "Cloth", 

CONTROLLED COMMODITIES: 
See "Esse~tia1 Commodities". 

CONVENTIONS: 
Conventions ,on industrial relation 

policy (VII-17·11·77). 138. 

COOKING GAS: 
Allotment of Cooking Gas Agencies 

to Ex-Service Men. (IX-20·12· 
77), 132·33. 

Allotment of Indalle Gas Agencies 
on perpetual basis (VIlI-6·12-
77). 235·36, 

Cooking Gas to Urban Area (VII-
29·11·77). 101·2. 

Demand for Cooking Gas connection 
(VIH-13·12·77). 138·39. 

Demand for d'istributionsbip of 
Indane Gas by Central Consumers 
Cooperative, Porbandar (VII-29-
11·77). 156.57. 

Effect of Cooking Gas on Heart (IX 
-15-12-77), 124. 

Grant of Cooking Gas and Petrol 
Pump Agoncies (IX-20-12·77). 
125·26. 

5-1S9 LSS/ND/78 

COOKING GAS-<::ontd, 
New connections of Consumer Gas 

(VIII-6·12.77). 195. 
Pending applications for Gas con· 

nections in Delhi (VIII-6·12-77). 
17-24. 

Reported loSS of empty Cooking Ga. 
cylinders (lX-2Q-12-77), 84. 

• J 
ReqUIrement of Cooking Gas (VIn 

·-6·12-77), 168·69. 
Shortage of Cooking Gas. (VIT-

15.11-77). 72. 
Shortage of Cooking Gas Cylinder 

(VII-29·1l·77), 213. 
Supply of Cooking Gas (lX-20-I2-

77), 75·76. 
Unsatisfactory Delivery system of 

Gas Cylinders (VIl-1S·11· 77). 
177-79. 

COOPERATIVE B.A_NKS: 
Urban Cooperative Banks in the 

country (Vill-2·12-77). 228·29. 
COOPERA TIVE MOVEMENT: 

Adoption of resolution by National 
.Development Council to 1)e(Iffi.-
cialise Cooperative Movement (IX 
-16-12·77). 222. 

Convention for youth involvement 
ill Cooperal'ive Movement (IX-
16·12·77), 94. 

COOPERA TlVE SOCIETIES: 
Cooperative Housing Societies in 

Delhi (VlIl-12·12·77), 65-68. 
Distribution of Fertilisers through 

coo perativcs (VIIl-5-12 -77). 
240-41. 

LOan to Cooperative Departments 
(IX ·-23·12· 77). 204. 

Membership of the Works, HousiDJ 
and Supply House Building eo;. 
perative Societies Ltd. (VII-I4-
11· 77), 148 -49. 

Notice for short payment served '" 
Labour enforcement Officer «('.en-
tral) Allahabad on Cooperativo 
Society boIding Parcel Ifandliq 
contraCt at Allahabad Railway 
Station (IX--JS--12·77). 74. 
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COOPERA TlVE 
Contd. 

SOCIETIES- CORRECTION OF ANSWER TO 
OUESTIONS-Contd. 

Uniform Cooperative: Act~ for all U.S.O. No. 642] dt. 5--8-71 reo As-
States (IX-23-12-77). 175. sessmcnt of income and wealth 

of Sbri Vidya Charan Shukla 
Auditing the Accounts of Coopera- (VlII-2-12-77). 233-34 

tive Societies OX-23-12-77), 215. 
Supersession of Elected Board of CORRESPONDENCE COURSE(S): 

Managemetlt of State level Olga- Correspondenco course in B. Ed. 
nisation of Cooperative Societieo;. I LL.B. and LL.M. (VIII-S-12-
(IX-23-12-77). 70 77), 148-49. 

COPPER PLANT: CORRUPfION: 
Co Complaints of CarruptiOD in Mewar 

pper Plant itl M.P. (VII-17-) 1· Sugar Mills (IX--19-12-77). 89. 
77), 131-32. 

Copper . Plant in Malanj Khand Detecting cases af corruption (lX-
(VII-24-11-77), 165-66. 14-12-1977), 126. 

COPPER PLATE: COST OF UVING INDEX: 
Cooper plate found from Triuttanni Rise in Cost of Uving Index (VII-

village (Vn-21-11-77), 86. 18-11-77), 81-82. 
COTfAGE INDDSTRY(IES): 

CORPORATE SECTOR: Fate of Cottage Industry manufac-
Managerial Remua~tions in Cor- turing Domestic Electrical Ap. 

porato Sector (VI1-29-.l1-77), pliancc runnings in Delhi (lX-
107. 14-12-1977), 72-74 

CORRECI'ION OF ANSWER TO j Measures taken to promote rapid 
OUESTIONS: I development of Small Scale and 

Cottage Industries (VII-l 6-11-
U.S.O. No. 80 dt. 6-4-77 reo use C'f 77), 105-06. 

I.A.F. planes by former Minister 
of State in the Ministry of Defence Priority to Backward Adivasi Areas 
(VIII-30-11.77). 235-36. for setting up Cottage Industries 

(VIlI-7-12-77), 19-22. 
U.S.Q. No. 371 d~. 17-11-77 reo Cri-

teria ~ Population Project in Setting up of Small and Cottage iD 
Districts of Bihar (V1lI-8-12-77). dustrics in Rural Areas by Bi8 
159. Business Houses (VU-23-1l·77). 

U S IS5 . 
. . 0. No. 682 dt. 17-11-77 re. Cen-
tral assistance for building hospi- SmaJa and Cottage industries in 
tal in Kota, Rajasthan (VIfl- Hastinapur, Tarai and Piliphit. 
8-12-77), 158. (IX-19-12-77), 115. 

U S 0 N 1083 d 21 See also "Industri~ .. _ 
• • • O. ~. st November. 
1977 reo Uti/l5aUOD. of sale pro- COTTON: 
ceeds of tickets sold at historical Abandonment c.f Cotton monopoly 
places in Agra (Vill-12-12-77), purchB~ !K:hem.e by Mabarashtra 
233. Government (VTII-30-11-7'I1. 

U.S.O. No. 5331 cit. 29-7-77 re. Ie- ISS-56. 
instatemODt of Shri Kripa Shankar Co 
Shrivastava and other cmploveca st of Production of Hybrid cot-
of the oflic:e of Accx>UDWlt Oeno- ton (IX-19·12-77). 236-37. 
ral, Uttar Pradesh, Allahabad Cotton imported from USA (VlI!-
1V1H-·:!-12-l7L 233. 7-12-77), 164-66. r'~f ____________________________ _ 
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COITON-Contd. 
Export of Couon (VIlI-9-12-77). 

129. 
Export of Garo Hills' Colton to I 

Japan (VIlI-2-12·77). 64-65. 
Import of Cotton (VlII-30·11-77). 

137-40· 
Inferior quality of cotton imported 

from USA (IX-14-12-77). lS'/. 
Loss to Government due to meetinl 

the CoMan Requirements of Tex-
tile Mills at Subsi<tiBed ~s 
(VIII-7-12-77). 163-64. 

COTTON CULTIVATION: 
Request for Central Aid for Cotton 

Cultivation in Punjab. Haryana 
ana Rajasthan (lX-14-12-77). 
230--32. 

COrrON MII..LS: 
Demand of Federation of Indian 

Art Silk Weaving Industry Pr0-
hibiting Cotton Mills from Usmg 
Polyster Filament Yam (VIII-
7-12-77). 158. 

Violation of Provisions of Indu .. 
tries (Development and Regula-
tion) Act by Cotton Mills (VIll-
7.12-71). 140-41. MOdification of Monopoly Procure-

ment of Cotton Scheme by Maha- . 
rashtra Govet1lJl1ent (VID-3O-U· corrON ROPES: 
77). 45. Export of Coth,)O Ropes (VII-IS· 

News item captioned 'Higher Price 11-77), 145-46. 
for Cotton Sought' (VIII~7-12-
77). 166-67. COrrON TEXTILES: 

Per Hectare yield ot Mahc. Mustard 
Cotton (IX-19-12·77), 66-70. 

Prices of Cotton (VIII-7-12·77. 
84-88. 

ProductiOill of cotton (VllI-7-12-
71). 78. 

Production of cu:tC.J and jute (VII-
21-11-77). 196-98. 

Purchase of Cotton Bales by Vinod 
Mills Co. Ltd .• Ujjain from Cot· 
ton Corpora!!ion of India (IX-
14-12-77). 160. 

Request for Central Aid for Cotton 
Cultivation in Punjab. Haryaoa 
and Rajasthan (IX-14-12-77), 
230-32. 

Requ~st from Pu.njab. Haryana and 
Rajasthan Govclnmcnts tor rais-
ing Support Price of Cotton IVm 
-1-12-71). 160. 

Rise in prices of Cotton (VIII_. 
30-11-77), 158-~9. 

Self sufficiency in cotton. oUseedl 
;S~ pulses (VIl-14-11-71). 181~ 

Tax. exemption to Indian Cotton 
Mtlls Federation (IX-16-12.71l 
133. 

Reduction in pri..:es of cotton textiles 
by cotton textile export promo-
tions council (IX-16-12-77). 232. 

See also "cloth" aJso "textiles". 

corrON YARNS: 
Cotton Yarns Export (VIII-3().l1-

77). 203.04. 

COUNCIL OF MINISTERS: 
See "Ministers". 

COUNCIL OF ~CIENTIFIC AND 
INDUSTRIAL RESEARCH: 
Bringing of Science Journals under 

publication and Information Dir-
ectorate by CSIR <VI1I-30-11· 
77). 87-8~. 

Daily Wages workc:;Ys in CSIR (Y11J 
-7·12-71). t71. 

Exploitation of CSIR PrOCes.i 
Rights by Centml Electrocbem i -
cal Research Institute (VIT-lf,· 
11-71)~ 46. 

Misuse of Funds by Bombay Textll~ 
Research Association under CSI R 
(VIII-7-12-m. 185-86. 

Reorganisation of CSIR (VIJ--
23-11·77). 114. 
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O)llNCIL OF SCIENTJFIC AND 
INDUSTRIAL RESEARCH-
Contd. 
Safeguards of CSIR Employees. 

(VIII-30-11-77). 131. 
Study of science by employees of 

CSIR (VII-'3.1l·77). 194. 
Transfer of CSIR Laboratories to 

Ministries (Vll-23-11·77). 38. 

COUNCIL OF SPORTS: 
Reconstitution of council of sporti 

(VIII-S·12· 77). 56·57. 

COURTS: 
NOD' supply of Hindi copies of cases 

in Delhi Conrts (VUI-6-12.77). 
172·73. 

Setting up of special courts for dis· 
posal of Cases at Economic of· 

fences (lX-16·I2·77). 233. 
See also "High Courts" also I.6Sup• 

reme Court". 
COW SLAUGHTER: 

Cow Slaughter (VII-14-11.77). 
123-25. 

CRAFT INDIA 77' EXHIBITION: 
(VIII-30·11-77). 139-40. 

CRECHE(S): 
Functioning of a Creche CVIII-

1·12·77). 77. 
CRIMES: 

(."'rimes in Delbi (VII-16-1l-77). 
63·64. 

Firing on the Crew of Mughaisarai-
Lucknow Passenger Train (VIII-
13·12·1977). 30. 

Investigations into the death of 
Deputy Legal Adviser (VII-IS 
11· 77). 224-25. 

Molestation and Murder of Harijan 
women (VlTI-30·11·77). 32-36. 

Robbing of passengers of Aligarh 
Delhi Train (VII-IS.11-77). 107· 
OS. 

Spurt in Thefts in Delhi (VfiI-
7·12.77). 205..()6. 

CRIMINAL PROCEDURE CODE: 
Amendment to Section 167 of Cri· 

minal Procl!dure Code (VIII-
30·11·77). 161. 

CROCODILES : 
Crocodile hatchings (V1I-21-11-

77). 94·95. 
CrocOdile s:.nctuary at ·Kota. Rajas. 

than (VIII-12·12·77). 144-4~. 

CROPS: 
Damage to Crop in UU8r pradesh 

(IX-19.12·V). 1~1. 

Failure of Crops in Mizoram (IX-
23.12-77). 37-41. 

Failure of crop in Tribal Areal of 
Phulbani. Orissa (VIII-S.12·77). 
76. 

CROP INSURANCE: 
(IX-19-12·77). 158. 

CRUDE OIL: 
Import of Crude oil from China. 
(VII~15·11·7i), 163. 

Preparation of Petroleum Profile 
with Rumanian aid (VII-29·11· 
77). 84-85. 

Production of Crude Oil (VII-
29·11·77). 85-86. 

Supply of Crude Oil (VU-29-11-
77). 173. 

See also "Oil". 

CULTURAL AGREEMENT(S): 
Cultural Agreement with Portugal 

(VIII--·12·12-77). 48-49. 

CULTURAL CENTRES: 
Revival of U.~. Cultural centres 

(IX-15·12-77), 6S. 

CULTURAL EXCHANGE(S): 
Cultural Exch~~ between India 

and USSR (VIII-S-12-77). ~29-
30. 
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CULTIJRAL EXCHANGE PRO. 
GRAMME: 
Cultural Exchange programme relat-

ing to Libraries and Archives 
(IX-I 9-12·77), ]79·80. 

CULTURAL ORGANISA nON: 
Norms for giving Aid to Cultural 

Organisations (VII-21-l1.77). 
214-15. 

CULTIJRE: 
Training in Indian Culture (VIII-

12·12·77). 59·60. 
Survey of places connected with 

Civilization and Culture of India 
(IX-19·12-77), 212·13 

CURRENCY: 
Institution chancring soiled and mu. 

tilated notes (IX-16.12.77). 180. 
Mutilated currency notes (IX-16. 

12-77), 181. 

CUSTODIAN OF EVACUEE PRO-
PERTY. JHAlAWAR: 

Cases pending with Custodian of 
Evacuee Property. lhalawar (VIII 
-12-12·77), 64. 

CUSTOMS & CENTRAL EXCISE: 
Appeals pending regarding CUIloms 

and Central Excise Cases (IX-
16·12-77) 207. 

Pilferage in Customs Godl1wns (IX-
16.12·77), 208. 

Proposal for simplifying procedure 
for customs clearance (VIIl-2. 
12.77), 159. 

Representation from Karnataka 
Government for Establishing Cus. 
toms Clearance and Ware.House 
facilities (YIn-2- I 2-77), 116. 

CUSTOMS DUTY: 
Earnings from Customs Duty from 
. Delhi. Calcutta. Madras and BI)m. 

bay (lX-23·12-77}, 181-82. 
Reduction of C'ustoms duty on pes. 

ticides. fungicide!l and weedicides 
<VII-18-))·77), 93. 

CUSTOMS GOODS: 
Allotment of customs good.. to Por· 

bandar Central Consumers C0-
operative Societies Umited (VII-
IS·11-77). IS0·81. 

ClJITACK' 
Shifting of Studio and office of AIR 

Cuttack to New Venue (VlIJ-
30·11-71). 91.91. 

CYCLE RICKSHAW: 
(VII-23-1l-77). 101. 

CYCLONE(S) : 
Children of Parents lost in Cyclono, 

(IX-19·12-771, 249-50. 
Cyclone Warning issued by Commu. 

nication Del18rtment (IX-22·12-
77) 38. -

Damage due til cyclone (VII-14-11-
77). 97-9S. 

Damage due to Cyclone in Southera 
States (IX~19.12·71). 246. 

Help for students who suffered OIl 
Accident of Cyclone in TamU 
Nadu, Antlhra Pradesh and 
Kerala (IX--l 9-] 2-71). 245. 

Loss to Communication System due 
to Cyclone in Tamil Nadu. Keralil 
and Andhra Pradesh (IX-22-12-
77)., 33. 

Loss to Railways due to Cyclone in 
Tamil Nadu. (VIII-I3-12·m. 
214-15. 

Medical help to cyclone hit sta .. 
(IX-l 5· I 2-77}, 165. 

Debates: 
Announcement re. contribution to 

Prime Minislcr's Relief Fund for 
cyclone-affected people (VII-
-29·11.17). 238-39. 

Appointment bv Ilidian Red eros. 
Society of officials to a Committeo 
to distribute relief materials to cy-
clone victim!; (Matter under 3m 
(IX--14·12·7). 266~9. 

Cyclones in the States in the Soutb. 
(M) (VII-24-1J-77), 224-96. 
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CYCLONE(5}-Comd. 
Damage to crop and property caus· 

ed by recent cyclone in Tamil 
Nadu and Pondicherry (CA) (Vll 
-16·11.77). 241-57. 

Damage to Railway Track on Sou-
thern Railway due tp cyclone (8t) 
(VII-18·1l·77). 285-89. 

Distribution of funds and relief 
materials to victims of cyclone ill 
Andhra Pradesh (Matter under 
rule 377) (lX-15·12-77), 212-17. 

Emergency relief to Tamil Nadu 
and Andhra Pradesh for Losses 
due to cyclone (5t) (VII-2l-1l· 
77), 354-56. 

Havoc caused bv Cvc10ne in Laksha-
dweep (Matters ·under Rule 377) 
(VIII-I-12·77), 297-99. 

Loss of Human lives and Damage 
to Crops and Property due to Cy-
clone in Andhra Pradesh. (5t.) 
(VII-21·1l-77). 254-56. 

Loss of Ufe and Property in recent 
Cyclones in Kerala and Laksha-
dweep. (Res) (VU-23·11-77). 

Recent cvc1onos and Floods in the 
Southern States (M) (VIU-6· J 2-
77), 307-406. 

Reported failure of Central Gov-
ernment to givc adequate fiDancial 
assistance to cyclone.hit Southern 
States (CA) (VIII-I-I 2·77). 
212-46. 

Warning issued by the Department 
of Meteorology on cyclone a:X-
23-12-77), 259-60. 

CYPRUS: 
Sett'lcment of Cyprus question (IX 

-15-12·77), 181. 

CZECHOSLOV AKIAs: 
Indo-Czechoslovakia Agreement on 

Science and Technology (VII-· 
23·11-77). 145. 

DECOITS: 
Surrender by Dacoits and their Re-

habilitation (Vln-7·12-71). 175· 
76. 

Debalu 
Dacoit meaace in the Chambel Val· 

ley <Matter under 377) (Vm-
2.12·77), 287-90. • 

DACOITY(IES) : 
Dacoities at railway stations in U.P. 

Biha.r and WeslBengal (VIl-
15·11-77). 231. 

Dacaities on Trainll (Amritsar Ez· 
press) (VII-IS-lI·77). 211-12. 

DAIRY(lES): 
Dairies Shifted from Delhi Coloni" 

during Emergency (VIII-S-ll-
77). 163-64. 

DAIRY DEVELOPMENT: 
Central grants to States for Dau, 

Development (VII-28-11-1977). 
201-02. 

DAIRY FARMS (VIII-12.12·77). 
130. 

Dlliry Farm tGoshala) for Cow 
Progeny (VII-21-11-77), 157. 

DALAI LAMA: 
Talks with Dalai Lama of Tibet 

(IX-15-12-77), 60. 

DAM(S): 
Ban sagar Dam (VII-14-11-77). 

217-19. 

Construction of Darakeshar Dam in 
Bankura (VlI--14·11-77), 132. 

Construction of Multipurpose DaJD 
and Power House at the site at 
confluence of Jamuna. CbambaL 
Kaveri, Sindb and! other Rivera 
(VII-21.1l-77). 70-71. 

Dam on Nav2aaoll (lX-19-12-77). 
162·63. 
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OAMODAR VALLEY CORPORA· I . DEFENCE OF INDIA RULES: 
nON: 
Generation of Power in Dam:ldar 

Valley Corporation (vIlI-7·12· 
77). 93·94, 

Rehabilitation of Persons displaced 
at the site of DVC (VlII-7-12· 
77). 139. 

SaOOtage 1n power pWlts of D. V.c. 
eVlI-23-11·'Z7). 116. 

DANDAKARANY A' 
Plight of Settlers in Dandak"aranya 

(VTI--21-11-7n. 235.36. 

Proiect Allowance to Employees in 
Dandakaranya Project Areas (IX 
·--23-12·77), 252·53. 

Project Allowance to P & T Workers 
in Dandakara.nya Project Area. 
(VIII-8- t 2-77}, 88. 

DARBARI, SHRI L S.: 
Malpractices ir.dulged in by Shri 

L. S. Darbari. Director. Vi~iJance. 
Ministry of Commerce (VIII-13· 
12·77). 39·40. 

DARJEELING: 
Janata Hotel for Darjeeling (IX-

23-12.77). 131. 

DA WOODI BOHRA MUSLIMS: 
Interference in Internal Affairs of 

Dawoodi Bohra Muslim Com· 
munity (VII-23-11-77), ISS. 

PenSlOD to Heirs of Deceased Ml SA 
& DIR Detenus (VIl-J6·11-77). 
33-34. 

DEFENCE PERSONNEL: 
Emergency commission for Army 

officers (lX-14· I 2.77). 99·100. 
hmPJoyees of Defence Establi~h· 

ments and Ordnance Factorir:" 
<VII-I6-11·77). 194. 

Lecture to Defence Personnel in 
Agra to Vote for Congress (IX-
14-12-1977). 113·14. 

Missing of defence official (Vn-
16·11·77). 49. 

Orissa regiment in Defence Seriicel 
(VIl-16·1l-77). 28·29. 

Plans for Welfare of Defence Per-
sonnel (VIII-7 ·12· 77). 94-95. 

Representation regarding grievanCe! 
of Cooks in Training Battalion 
No.2. (VIII-30·11·77). 164-66. 

Supply of Consumer Items to the 
Defence Personnel (VIII-7·12-
77). 203. 

DEFENCE PRODUCTION: 
Idle Installed Capacity in Defence 

Production (VllT-7 ·12-77), 145-
147. 

Production of Defence items ax-
DAYAL SINGH COLLEGE. NEW I 14-12-1977). 95. 

DEUU: 
TakiBg oYer of Dayal Singh College DEFENCE PRODUCTION' UNITS: 

New Delhi (lX-J9·12·77). 201. 

DEATH(S): I 
Death of Female Population (IX- I 

22-12· 77), 87. . 
DEFECI10N(S) : 

Bill to check Defections (VII-
23.11·71). 108 

DEFENCE LA~D: 
Development of Defence Land bet-

ween Indrapuri Colony and To· 
dapur Vtlluc (lX-14-12·19n). 
64. 

Opening of Central School in Varan-
gaon Defence Production Factory 
(VII-28-1H977). 152·53. 

DEFENCE SERVICES: 
Defeace planes (VIIJ-30·11-77). 

67-68. 
Orissa reRimcnt ill Defence Servicel 

(VTT-16.11-77), 28-29. 
Persons in defenr.e services from 

Ratnagiri and K<'41ba (Vll-16. 
II· 77). 44-45. --------------------_. --_ .... -----
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~ 
DEFENCE UNDERTAKINGS: DEUII-Contd. 

Demonstration by workers of Roil. 
ways. Defence undertakings . etc. 
for 8.33 per cent bonus. (Matter 
under rule 377) (VIII-··30·11·77). 
258-61. 

DELEGATIONS ABROAD: 
Qualification of Indian Delegates to 

32Dd Annual Session of UNO 
(VII-24-11-77). 104-06. 

Visit of Delegation of Federation of 
Indian Chamber of Commerce and 
Industry to USSR-{VIII-2·12· 
77). 167. 

Visits of official delegations abroad 
(VIII-2-12-77). 59. 

DELHI: 
Abolition of Allotment of one Type 

below Quarter" to Central Gov. 
ernment Emp~oyees in Delhi (VII 
-28-11.77), 181-82. 

Advance increments to some parcel 
clerks at New Delhi Station (VIII 
-\3-12-77). 107. 

Air conditioned shopping complex 
in Connaught Place. New Delhi 
(VII-14·11·77). 207. 

Air Pollution ij~ Delhi (VIll-12·12· 
77). 119. 

Allotment of Disputed land at Loni 
Road by DDA (IX-19·l2·77), 79. 

Allotment of Houses to the Persons 
Registered with DDA under MIG 
Scheme (V [[J . - 12·12·77), I 30· 31. 

Allotment of land to Group Housing 
. Society in South Delhi (VU-
14·11-77). 145.46. 

Allotment of land to Group Hous-
'in~ Societies in South Delhi with 

. DDA (VII-14·) 1·77). 146-47. 

Al10tment of plots in Pitampura. 
Delhi (VJU-12-1:!-77), 132 .. 

Allotment of Plots to Chittaranian 
. Memorial Soclety. New Delhi (IX 

-19·12·77), 126-27. 

Allotment of ploh to LIC People 
in Pritampula Residential Schemo 
(lX-19·12·77). 80·81. 

Allotment of Stalls in Mohan Singh 
Market, R. K. Puram. New D.:lhi 
(VIII-12-12·77), 159-61. 

Alternative site for Jain Happy 
Sch£lol Gole Market, New Delhi 
(VU-2l-11·77). 202·3. 

Another University for Delhi tV 111 
-5-12·77), 244·45. 

Area for Vegetable Growth jn Delbi 
(VII-21-11-77), 121. 

Areas of Paschimpu!'i and Punjabi 
Ba~h (West Delhi) decla.red a. 
Flood Affected Areas (VlII-
12·12·77). 132·33. 

Arrest of Oil Mill Owners in Delhi 
(lX-12·12-71). 97. 

Availability nf Stretchers at New 
Delhi Railway Station (VJl-
IS·11-77). 69. 

Beggars iiJ Delhi (VII-28··11-77). 
147. 

Bridge in F Block Ashok: Vihar bet-
ween Ashok Vihar and Lawrence 
road DELHI (VIlI-I2·12·77). 
118. 

Bridges across Jammuna near Delhi 
(VII-23·11·77). 124. 

Bus acciden~ in Delhi (VII-16.11-
77). 172·73. 

CGHS lfumoeopatbic and Ayurve-
die Dispensarie~ of Gole Market. 

, New Delhi (VII-17·1l·77>. 117-
18 . 

Canteen for Members of Parliament 
in Meena Ba?,b Area (VII-21-11· 
71), 241. 

Central Assisumce to Farmers of 
Delhi (IX-19·12-77). 145-48. 

Change in Master Plan in Delhi 
regarding land use (VlI-2l-l1-
71). 108. 

Chanltcs in Master Plan. Delhi (YU 
-14-11·77), 45-46. 
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DELHI~ontd. 

Charging high rate of rent and Se. 
curity money from the Shop-
keepers by NOMC (VIII-5-12-
77). 165·66. 

Charging of exorbi~ant rent by house 
owners in trans-Yamuna Areas 
(v1I-14-11-77), 90. 

Charging of Market Rent from the 
Allottees of Type IV Quarters in 
Delhi (VII-28-11-1977), 58-59. 

Children's Park in Sedor '0' DTZ 
Area. New Delhi (IX-19-12-77). 
213. 

Civic amenities in Janakpuri L.l.G. 
fiats (VII-28-11-1977). 193. 

College for Tr.los-Yamuna Ar~a in 
Delhi (VIII --5- J 2-77), 120. 

Committee on Turkman Gate inci .. 
dents (VII-16-11-77), 125-26. 

Committee to determine the autho-
rity to admillister land and its 
leases in Delhi (VU-14-11-7'7), 
186-88. 

Complaint/rept"esentation agailJsl 
Principal of Coeducational higher 
secondary school. President Estate, 
New Delhi (IX-19-12-77), 129-30. 

Complaints re: Delhi Telephones 
(VII-24-11.77). 173. 

Conference by Public Institutions 
in ITIX Hotels in Delhi (VllI-
9-12-77), 117. 

Conservancy Services by NDMC in 
Sector '0', DIZ Area. New Delhi 
CVIIl-5-12-77), 172. 

Consftlction in contravention of 
approved PIau in East of Kailallb 
commercial complex, New Delhi 
(VII-14-11-77). 110-11. 

, Construction of Government Quar-
ters around Gole Market, New 
Delhi OX-19-12-77>, 150-51. 

Construction of' Ja.nata hotels at 
Delhi (VIII--2-12-77), IS7. 

DELHI·-Contd. 
Construction of multi-storeyocl 

market and hotel in Morigato 
area by DD<\ (VII-28·11-19.17). 
132.33. 

Construction oC Boom in New 
Delhi. (IX-19-12-77), 112·13. 

Constructional project in Palwala 
Jama Masjid by DDA (lX-I9-
12-77), 124-2:;. 

Constructions near Jama Masjid. 
Delhi (VII-·21-11-77). 41. 

Conversion of leaSe bold plots into 
free hold plOlS in Delhi/ New 
.Delhi (VII-14-11-77>, 149. 

Conversion of verandahs into shop' 
in Bbagat Singh Market. New 
Delhi (VII-21-1l-77), 50-51. 

Coo~tive Housing societies in 
Delhi (VlII-12-12·77). 6~8, 

Cooperative stores in Delhi (VIII -
9-12-77), 52. 

Crimes in Delhi (VII-16·11-77). 
63-64. 

Criteria for Allotment of shops in 
Connaught Place. New Delhi (VII 
-14-11-77>, 63. 

Criteria for fiOur wise allotment of 
quarters in T>elhi (IX-19·12-77). 
222-23. 

D. T. C. Bus hold ups in Delhi. 
(VIII-30·11-77). 110. 

Dairies shifted from Delhi Colonies 
during Eme:"'ge.llcy (VIII-S-12. 
77), 163-64. 

Death of Shri Kesar Singh in Meh· 
rauli T. B. Hospital, New Delhi 
CIX-15-12-77>, 90 . .... 

Delhi School Teachers' Cooperativo 
House Building Society (Vfi-
28-11-1977). 124-25, 198-99. 

Demolition of ~hopS in Delhi (VIU 
~S-12-77), lOO'()l. --_ .. -._-_.- .. '-......... - --.. -- .. -.---.-.-------
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l>BLHL-Contd. I 
Demolition of Unauthorised con!!-

truction in Dellu (VII-14-11·m, 
1~5. I 

Demonstration by the Congress I 
Workers ia Front of AIR and 
T. V. ('.entre (VH-23-11-77), 112. I 

Determination of around rent of the 
required land ill Chittaranjan Park 
Delhi (VII-J4-11-77), 100. I 

Development of Azadpur and Sha-
kur BasH as Terminal Stalion 
(VlII-13-12-77), 229-21. 

Development of Ashram at Mathura 
Road (V1I-28·1J-1977), 204. 

Development of Gbonda Residential 
Scheme for Persons under LtG. 
(IX-19-12·77), 73-74. 

Development of Medical Facilitie-s 
in Delhi (IX--22·12.77), 82. : 

Development of p~s in Delhi/New! 
Delhi by DDA (VlII-12·12.77). 
215. 

Dbarna and Huager Strike in ITont 
of the office of SlUm Commissi(lner 
(VlI-28-11-1977). 89·90 

Dispensary in Trans·Yamuna Area 
(IX-lS-12·77), SO. 

Distribution of water supply in Delhi 
(VII-14-11-77). 232--35. ; 

I 

Division of Leased out Plots in I 
Delhi (VIII-12-12·77). 87-8lJ. 

Drainage of Flood water in Delhi 
(VIII-S·12-77). 185-86. 

Electrification of Resettlement Co-
lonies in Delhi (VI1-28·11-1977), 
179. 

Exhibition on Janpath (IX-19-12-
77), 138. 

Expenditure im:urred by CSIO, 
Chandigarb for participation in 
Wissirex Exhibition held at Delhi 
(Vln-7-12·77). 113·14. 

Expenditure on Kendri,)'a Vidyalayas 
in Delhi (VIn-12·12.n). 74-75. ! 

.. ---_.-
DELHI-Contd. 

Families from Patparganj Arett kt'-
settled in Khichripur. J. J. Co-
lony during Emergency (VUI·~ 
12·12.77). 112. 

Fate of Cottage Industry manufec:-
turing Dom~.;>tic Electrical ApplI-
ance run ning in Delhi (IX -14·12-
1977). 72-74 .• 

Financial Assistance to Cbaritaolo 
Hospitals of Delhi (JX-22·12-
77). 103. 

Fire in Studios of Doordwhan. 
Delhi (VII-23-11·77). 210. 

FIXing of Barbed wires on side of 
Railway Lines through. Delhi 
colonies (VII-IS-I 1-77), 213. 

Flood in West Delhi (VIT--t4·tJ-
77), 191. 

Fraud Case against S. B. C'bandni 
Chowk. Delhi (IX··-14-12-1Q77). 
77. 

Fraud Committed in state Bank of 
India. Chandni Chowk. Delhi (IX 
-16-12-77). 71-

Functioning of Private N\lr~in, 
Homes in Delhi OX-lS-12-77). 
S3. 

Government Quarten lym. vacant 
in R. K. Puram (VIII-12-12·77). 
191-92-

Grant of Permits ID Mini Buses b. 
Delhi (VII-23-11-77), 157. 

Grant of Perpetual Leave to village 
Arak Bagh Mochi Moti Baah, 
New Delhi (VH-14-11·m, .~2-
S3. 

Half-Saturdays in Delhi Schools 
(VlII-l:·12-77), 77-78. 

Health condition ir. NOMe area 
(VIII-8-12-7n, 89 

Ule'tal OCCUpath)D of Wakf land in 
De!hi (Vll-·21·1I·m. 72-73. 

Implementation of Re-developmeM 
Kingsway ..:amp scheme (VltI-
12·12·7'n, 14S-46 ---_._--_._----------------------
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DELHI-Contd. 
1m ported rapeaecd oil sale racket in 

Delhi and other parts in the 
COUIltry (VII-18·lI·77), 107. 

Incidence of 1aundice in Delhi (VII 
-17·11.77). 51·52. 

lncomplete electoral rolls for Parlia. 
montary and othQr ElectiOlW in 
Delhi MII--13·12·77}. 110-12. 

Indane Gas Distributionship to Apna 
~r Central Consumers Coope. 
rative Stores Ltd. 1unagadb (Guja. 
rat) (VII-29-11.77). 80. 

lnfringemetnt of Policy Instruction 
by Govt. of India Press. Ring 
road, New Delhi (VIII-I2.12.77). 
133·34. 

Inquiry into Lathi Charge in Tillar 
Centu:al 1ail. Delhi (VlI-23-11-
77). 110. 

Inquiry into Police Firing in Jama 
Masjid area before Emergency. 
(VII -23-11-77), 121. 

Intlernational gaJng of smugglers 
arrested at Asbok Hotel. New 
Delhi (Vlll-2-12·77). 184-85. 

Introduction of Prohibition in Delhi 
CYII-I4-11·77). 215·16. . 

Ittegularity in the Allotment of 
Land tD AlCC fol' construction 
of Head Office in Delhi (Vtn--
5.12·77), 250. 

Issue of Wax in Delhi (VIII-6-12. 
77). 26-30. 

Kaunas in Chandni ClIowk. Delhi 
(VII-14-1I-77), 89. 

Lact of Drinking Water Facility in 
Sudershan Park, New Delhi (VIlI 
-5·12·77), 164-65. 

Land for Nehru complex, New 
Delhi (VII-14-11-77), 133.34. 

Law and Order in Delhi (VlI--.. 
16-11-77), 132·33. 

LaYing of Sewer and Waterlines in 
D.D.A. JlUlakpuri Coloo.y (VII--
28·11-1977). 122·23. 

DELHI~ontd. 

Layout plans of the AdditionaJ. 
Land allotted ,to Gujaranwala 
House building Cooperative S0-
ciety (IX-l 9· 1 2.77), 127·28. 

Letting out of Government accom· 
modation in D.I.Z. Area New 
Delhi (VII-21-U·77). 152-53. 

Levelling of area in D.I.Z. Area 
New Delhi (VII-2I-U-17), 203. 

Linking of Indrapuri Colony by 
Road with RinlZ Road, New· 
Delhi (IX-19-12-77), 155. 

Main office of Bongaigaon Refinery-
and Petrochemicals Complex in 
New Delhi (VIJ-15-11·77), 59-
61. 

Malaria Epidemic in Delhi (VlI-
17·11·77). 1-11. 

Measures to check Unauthorised 
Constructiol1s in .Delhi (VH -
21-11·17), 42-43. 

Medical and Travelling facilities to 
teachers of Delhi schools (IX-
19.12-77). 218-19. 

Medical facilWes in Delhi colonie~ 
(VIII-H2-77). 171. 

New Master Plan for Delhi (VII-
21·11-77), 109. 

New Telephone Connections give. 
in Delhi from March 1977 to Sep-
tember, 1977 (VII-17-11·77), 39. 

Non availability of Books Prescrib· 
~ for 10+2 COUrse in Delhi (VII 
21·11-77), 118. 

Notification for Acquisition of Land 
for Nehru Complex, New Dellli 
(VIIJ-12·1277), 190-91. 

Number of scheduled castes persona 
given licences and permits for 
private buses ip Delhi (VIII-7-
12·77). 89-91. 

Number of DTC and Private Buse. 
plying in Delhi daily (VII-l6-11-
71), 84--86. ------------- -------
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Opening of Hospital and CGHS 
Dispensary in Paschim Purl. New 
Delhi (VIII-·l·12·77), 171. 

Opening of Urdu Medium Schools 
in Delhi (Vlll-12-12-77). 153-
56. 

Patients in TB Hospitals in Capitd 
(VIII-I·12.77). 92. 

Payment of arrears to employees of 
Delhi Scho<.))s Latter over (IX-
19-12-77). 76·77. 

Payment of Arrears to Tell4.:her~ in 
Delhi Administration (VlII-12-
12·77). 192. 

Payment of Compensation on ac-
quired Land in Delhi (VII-28.1l· 
77). 78. 

Periodical checks regarding fUDds 
disbursed in the Treasury of Cen· 
tral Excise Collectorate. Delhi (IX 
-16-12·77). ISS. 

Permission to build second story in 
Indrapuri Colony (lX-19-12·77). 
56. 

Persons for Telephone connections 
waiting in general list in Delhi 
(IX-IS·12·77). 49. 

Pilferage in Stores of .Delhi Tele. 
phone Districts (VJI-24-1I-77). 
188-89. 

I Planned Pacic.:tge of Schemes to 
strengthen Cooperative Sector in 
the Union Territory (lX-16-12-
77). 223. 

Police Commisc;ioner for Delbi (VII 
16·11-77). 180. 

Polio Incidence in Delhi (VlI-
24-11-77).. 1%·-98. 

Promotion of Doctors of Willing don 
Hospital. New Delhi (VIII-l-Il· 
77). 37. 

Proposals for augment-dtion of water 
supply to SedOr D DlZ Area, New 
Delhi (VIIl-12-12-77), 220. 

Prosecutors in Delhi (VII-16-11-
77). 47-48. 

DELHI-Contd . 
Provision of Amentities to the 

Pitampura Residential Colony. 
Delhi (VII-21-ll-77). 158-59. 

Provision of Basic Amenities !n tbe 
Government o,lIQed Properties ill 
Delhi (VII--21·1l·77). 69-70. 

Provision of Sewerage jn Localities 
of Delhi (VII-21-11-77), 80-[0. 

Quality of Rice being supplied to 
Ration Card Holders in Delhi 
(VIII-I2-12-77). 43·44. 

Raid on a Wine Cmnpany in .Delhi 
(1X--14-12-77), 78. 

Raids on Traders Premises in .Delhi 
(VIl-n-ll-77). 166. 

Railway Bridge at Vinay Marg. 
New Delhi (VII-29-11-77). 112-
13. 

Reasons for Deterioration in Work· 
ing Efficiency of DMC Delhi 
(VIII-S·I2-77). 227-28. 

Reduction of Congestion in the 
Capital (VIl- -21·11-77). 2-·-6. 

Regularisation of Unauthorised Co~ 
lonies in Ddhi (VII-14·11-77). 
58-59. (IX-19-12-77). 69-71. 

Rehabilitation of Persons U peooted 
during Emergency in Delhi (Vn 
-21·11-77), 170-71. 

Rehabilitation of Residents of Kings. 
way Camp. Delhi (VIU-12·12-
77).. 94·95. 

Removal at Akbar's Sword ~rom 
. .Delhi (VIII-12·12-77), 69. 

Removal of Families from Mon. 
Khan Area. Delhi (V 1I-14· 11-
71). 127. 

Rent Paid by aSF Offices in Delhi 
(VIJI.-30·11·77). 109·110. 

Repairs Of the slum Tenements of 
New Motinagar by DDA (VIU-
5-12-77). 124·2~. 
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Repairs to Government Quarters 
in .Devnagar and Gole Market 
Areas, New Delhi (Vll--21-11-77). 
238-39. 

Repairs to water pipes in Janakpuri 
DDA colony (IX-19-12-77), 95. 

Representativo office of American 
Bank in Delhi (VIlI-2-12-77). 37. 

Revised Alignment of Peshwa Road 
in D.I.Z area, New Delhi (VII--
21-11-77), 202. 

Road Accidents in Delhi (VJI-
23-11-77). 174. 

- Sabotage of Drinking Water Supply 
in Delhi (VII-21-U-77). 56-57. 

Safdarjung Flyover Case (VIII--
12-12-77), 85. 

Science Teaching at + 2 stage in 
Delhi Schools OX-19-12-77),. 
189-90. 

Selection graclr! for Delhi School 
Teachers (Vn--2S-1l-1977). 88-
89. 

Separate Pool Rosidential Accom-
modation for Deputationist to 
Delhi (IX-19-12-77), 82-83. 

Services of Employees of Directo-
rate of Technical Education. 
Delhi terminated during emergen-
cy (VII-14-1l-77), 150-51. 

Setting up of Hospitals in Delhi 
(VIl-17-11-77). 213-14. 

Setting up of Planetarium in Delhi 
(Vlll-5-12-77). 12-16. 

Shifting of Slaughter house of Delhi 
(IX-19-12-77), 185. 

Soort supply of water in Gole Mar-
ket Multi storeyed Flats, New 
Delhi (V1l-21-11-77). 85-86. 

Shortaae of :a.ds in the Hospitals 
of Delhi (lX-22-l2-77). 130. 

Shortage of Doctors in Janakpuri 
Dispensary No. 61 (IX-15-12-
77). 115. 

DELHI-Contd. 
Shortage of Drinking Water in Trans 

JamuDa Colony in Delhi (VII-
21-11-77), 166-67. 

Slackness in house building activity 
in Delhi (VII-14·11·77). 73-74. 

Slum Tenements of Ranjit Nagar 
New Delhi <VIII-S-12-77), 179= 
80. 

Spurt in Thefts in Delhi (VIII-
7-12· 77), 205-06. 

Stabbing casea in Delhi (IX-14-12-
1977). 126-27. 

Statehood for Delhi (VII-23-11.77) 
200. • 

Strength of Technicians in Delhi 
Telephone District (vn-17~l1. 
77), 84-85. 

Strike by Nurses of Irwin and Pant 
Hospitals of Delhi (Vll-17-11. 
77), 197·98. 

Strike by Police Employees in Delhi 
(VII-23-11·77), 164. -

Sub-letting of Government Quarters 
in New Delhi (IX-19-12-77) 
130-31. • 

Supply of Drinking Water in DeW 
(vm-12-12·77), 131-32. 

Supply of Electricity to Delhi from 
BhakTa Dam (V1I-16-11-77) 
130. • 

Supply of Water in ABC Blocks in 
New Moti Nagar. New Delhi 
(VIII-I2-12-77), 52-53. 

Traffic accidents in Delhi (IX-
14-12-1977). 131-32. 

Traffic on Jail Road, New Delhi 
(Vlli-13-12-77), 142-43. 

Traffic on Pankha Road. New Dellti 
(IX-14-12-1977). 159. 

Traffic under Railway Under Bridge 
in front of Shyam La! Degree Col-
lege. Delhi (VII-23-11-77), 192. 
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DELHI -Cootd. 
Transfer of Parcel Portel\B working 

at New Delhi Station (IX,-20-12-
77). 68. 

Unauthorised colonies touching the 
Border of Delhi and Haryana on 
Mathura Road (1X-19-12-77), 
71-n. 

Unauthorised construction by shop· 
keepers in Delhi (VII-21-1l-77), 
62-63. 

Unauthorised occupants of Houses 
in Nabi Karim, Delhi (VIII-
12-12-77). 102. 

Underground railway for the Capital 
(VI1-29-1l-77), 180-81. 

Unemployed Persons in Delhi 
(Vlll-I-I2-77), 138. 

Unidentified Virus in Delhi (lX- ' 
22-2-77), 76. 

Utilisation of land for Residential 
Commercial purposes in Janak-
puri. New Delhi (IX-19-1 2-77), 
58. 

Violation of Delhi Master Plan 
(VII-l 4-1 1-77), 126. 

Water Supply to Unauthorised 
Colonies (VII -28-11-1977), 194. 

White Washing of Quarters in Sec· 
fOT·O Type II in DIZ Area 
rLX~19-12--77), 231. 

Zonal Development Plan in D.I.Z. 
Area. New Delhi (V1I-2I-ll-
77), 152. 

DebaJes 
Demonstration by University and 

college teachers at Boat Oub 
(Matter under 377) (VI11-5-I2-
77), 261-64. 

Housing problem in Delhi (Dis) 
(VIIT-3G-U-77). 332-64. 

Police lathi charge on Palestinian 
students at Egyptian Embassy, 
New Delhi (Matter under rulo 
377) (VTI-21-11-77), 27()-72. 

Relay fast by employees of Willing-
don Hospital, New Delhi (Matter 
under 377) OX-~-I2-77), 419-
21. . 

DELHI-Concld. 
Reported armed raid on a residen-

tial bunplow in New Delhi (C.A.) 
(lX-14-12-77), 241-63. 

Reported arrest of over a thousand 
persons in Delhi for protesting 
against withdrawal of facilities to 
NeOo-Budhists (Matter under 377) 
(VII-15-11-77), 286-88. 

Reported decision of management 
to close down National Herald. 
Delhi (CA) (IX-I S-l 2-77). 
179-203. 

DELm ADMINISTRATION: 
CGHS Medical Facilities to the 

Employees or De1hi Administra-
tion (VIIl-1-12-77). 184. 

Scheduled caste and Scheduled tribe 
employees in Delhi Adiministra-
tion (VIII-7-12-77). 67-68. 

DELHI BAR ASSOCIATION: 
Demand for re-building of Cham-

bers by Delhi Bar AssociatiOli 
(VII-28-11-1977). 129-30. 

DELHI DEVELOPMENT AUTHO-
RITY: 
Abolition of Stacking Chargea 

(VllI-12-12-77). 216-17. 
Allotment of DDA flats to retiring 

Government servants (VII-
14.11·77), 147-48. 

Allotment of Disputed land at Loni 
Road by DDA (IX-J9-12-77), 
79. 

Allotment of Houses to the Persona 
Registered with DDA under MIG 
Scheme (VIU-12-12-77), 130-31. 

Allotment of Land a~ Exorbitant 
Rates to Group Housing Societica 
by DDA in Pritampura (VIII-
12-12-77), 113·14. 

Amount deposited by various agen-
cies with DDA (VIII-5-12-77). 
244. 

Awarding of contract to a Black 
~ted contractor by DDA (Vm-
5-12-77), 119-20. 
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DELHI DEVELOPMENT AUTHO-
RITY.--Contd. 
Basis for allotment of DDA built 

houses (VlI-14-11-77). 190-91. 
Break up charged firom DDA Flats 

(VllI-5-12-77). 69-70. 

CDI inquiry in the allotm~nt of land 
to J. D. Tytler School. New Delhi 
by DDA (IX-19-12-71).242. 

I 

Cheap Houses for Common man by 
D.D.A. (VII-21-11-'17). 16-21. 

Civil Engineers on Deputation to 
DDA during 1974 and 1975 
(VIIl-12-12-77). 182. 

Oubbing of Income for depoSIting 
Allotment Money of MIG Flats 
(VIII-12-12-77). 212. 

Committee to study the Working of 
D.D.A. NII-28-1l-77). 148-49. 

Complaints against DDA for over 
Payment to Contractors (VlI-
21-11-1977). 226-27. 

Construction of multi-storeyed mar-
ket and hotel in Morigate area by 
DDA (VI1-28-11-1977). 132-33. 

Construction project in Pa]wala 
Jama Masjid by DDA (IX-
19-12-17), 124-25. 

DDA Staff Terminated during 
Emdrgency (VIIT -12-12-77). 
179-80. 

Daily Wage employees dismissed by 
DDA (IX-19-12-77), 231-32. 

Decision to reduce the Price of DDA 
Flats (Vll-14-11-77), 23-26. 

Details of Schemes proposed to be 
taken up by DDA (Vll-28-11-
77), 190-91. 

Developn;lent of Ghonda Residen-
tial Schemc for Persons under 
LIG (IX-19-12-77). 73-74. 

Deve10prncnt of Plots in Delhi /New 
Delhi by DDA (VIII-12-12-77), 
21S. 

DELHI DEVELOPMENT AUTHo. 
RTTY-Contd. 
Discontinuance of Priority Allot-

ment of Flats to Indian abroad 
by DDA against Foreign Ex-
change (vru-12-12-77), 110. 

Dispute between DDA and DMC 
over taking-over of colonies 
(VII-28-11-1977), 191-92. 

Exorbitant Rate of Rcnt from tho 
Poor Dwellers (VIII-S-t2-77) 
J 80-81. • 

Facility for Registration of DDA 
Flat for Central Government Em-
ployees (VII-14-11-77), 152-53. 

Financial Crisis in D.D.A. (VII-
21-11-77), 185. 

Fixation of Hire Purchase value of 
DDA Resettlement colonica 
(VIII-S-12·77), 51. 

Flats reserved for Scheduled Caste. 
and Scheduled Tribes by DDA 
(VIII-I2-12-77), 95-96. 

High cost of DDA Built Shops 
(VIII-12-12-77). 226. 

House Rent Allowance for DDA 
staff (IX-19-12-77), 58-59. 

LIG fiats at Low Cost (VII-l4-
11-77), 122-23. 

Lack of ameniticS' in DDA resettle-
ment colonies (VII-14-11-77) 
206-07. • 

Laying of Sewer and Waterlines in 
D.D.A Janakpuri Colony (VII 
~28-1l-1971). 122·23. 

Loan floated by D.D.A. (VII-28-
11·1977), 115. 

News Items of DDA's Crores Down 
the Drain (VIn~12-12-77), 92-
93. 

Outsiders registered with DDA 
(VIII-S-12-77), 48-49. 

Payment for fully developed plots to 
D.D.A. (VIT-21-11-77). 102. 

Reasons for Increasing the j'rice of 
DDA flats (IX-19-t2·77). 109-
10. 
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DELHI DEVELOPME1'[f AVTHO-' DELHI FLYING CLUB: 
RITY --<...·oncld. Star Nite organised in Ashoka Hotel 
Reconsideration of the Enhanced by Delhi Flying Clubs (VUJ.-

Price of DDA Plots and Houses. 9-12-77), 172. 
(VIII-12-12-77), 79. 

Registration of DDA Flats (VII-
14-11-77), 64-65. 

Rehabilitation of the residents of 
Katra Karim Khan. Paharganj by 
D.D.A. (VII-2I-ll-77). 143-44. 

Repairs of the slum Tenements of 
Now Motinagar by DDA (VIII-
5-12-77). 124-25. 

Repairs to D.D.A. Fkts in Jhilmil 
Colony (VII-21-11-77). 107-08. 

Repairs to the slum colonies of 
DDA (IX-19-12-77), 113-14. 

Sale of Land at Exorbitant Rates 
to the Persons of Low Income 
Group (VII-2I-U-77), 43. 

Sanctioned posts of Engineers in 
DDA (IX-19-12-77), 131. 

Self financing registration scheme by 
DDA (IX-19-12-77), 199-200. 

Suicide by a Junior Stenographer of 
DDA (VIII-S-12-77), 131. 

Undue delay in apprvul of the lay 
outs by the House building 
Societies by DDA (VIII-S-12-
77), 127. 

DELlli EDUCATION DIRECTO-
RATE: 
Memorandum from Drawing Tea-

chers under Delhi Education 
Directorate (VIII-12-12-77), 
103. 

DELHI HIGH COURT: 
Complaint about construction 01 

Delhi High Court Buildil1l 
(VIII-12-12-77), 140. 

DELHI JUDICIAL SBRVICE: 
Memorandum from members of 

Delhi Judicial Seryice (VTI-
29-11-77), 236-37. 

DELHI MILK SCHEME: 
Booths of Mother Dairy and Delhi 

Milk Scheme (VII-21-11-77). 
165-66. 

Celebration of Birth Day of Shri 
Sanjay Gandhi in D.M.S. (VII-
21-11-77), 33. 

Decentralization of work in.Delhi 
Milk Scheme (VII-28-11-77). 
20~-06. 

Distribution of Milk by Delhi 
Milk Scheme (V11-21-1l-17~ 
239-40. 

Increase in price of ghee of Delhi 
Milk Scheme (Vrn-S-12-77). 
183-84. 

Loss incurred by Delhi Milk Scheme 
(VIII-12-12-77), 205-06. 

Milk Powder of Delhi Milk Scheme 
(VII-21-11-77), 148-49. 

Spray Dried Trade waste in Delhi 
Milk Scheme (VII--14-11-77). 
248-49. 

Strike in Delhi Milk Scheme (VII-
14-11-77), IS4-SS. 

.. 

Upgradation of Teachers in Delhi 
Education Directorate (VIII-
12--12--77), 107. 

Waiting List for Milk Tokens of • 
Delhi Milk Scheme (VIII-S-ll-
77). 93-94. 

DELHI ELECTRICITY SUPPLY 
UNDERTAKING: 

Change in the Procedure of Fur· 
nishing Security for Mcter by 
DESU (VII-I4-11-77), 246-47. 

DELm MUNICIPAL CORPORA. 
TION: 

Appointment of Deputy C0mmis-
sioner of Delhi Municipal C0rpo-
ration (VIII-7-12-77). 112·13. 
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DELHI MUNICIPAL CORPORA- I DELHI TRANSPORT CORPORA-
TlON-Contd. TlON-Contd. 
Dispute between DDA and DMC . 

over taking-over of colonies I 
(VII-28-11-1977). 191-92. I 

I 

Financial assistance to DMC (VII- i 
28-11-1977). 182-83. 

Reasons for Deterioration in Work-
ing Efficiency of DMC. Delhi 
(VIII-5-12-77), 227-28. I 

Recommend.ttions made by a Com· I 
mission to recommend Financial I 
Assistance for DMC (VII-16- I 
11-77). 83. 

DELHI POLICE: I 
Increasing the strength of Delhi 

Police (VIII-30-11-77), 190. 
DELHI RENT CONTROL Acr: 

Amendments to Delhi Rent Control 
Act. (IX-19-12-77). 217-18. 

Delhi School Teachers' Co-operative 
House Building Society. Delhi 
(Vll-28-11-1977), 198-99. 

Withdrawal from the Membership I 
of the Delhi SchOol Teachers' 
Co-operative House Building 
Society (VII-28-11-1977), 57-58. 

DELJU STATE INDUSTRIAL DE-
VELOPMENT CORPORA nON: I 
Loss of Rs. 2S lakhs in Delhi State i 

Industrial Development Corpora- i 
tion in trying out 20-Point Eco-

DTC buses on Route No. 9W. 
(\,111-30-11-77), 191-92. 

Demand for Development of Private 
Buses in addition to DTC Bu.q. 
on Route Nos. 91 and 94 (VIl-
23-11-77), 139. 

Hijacking of DTC Buses by stu-
dents (VII-16-11-77), 133-34. 

Introduction of Route No. 97 from 
Trinagar to Jama Masjid (La} 
Ouila) (VII-23-11-77). 140. 

Profit and loss of D.T.C (VII-
16-11-77), 169-71. 

Security deposit for passes issued 
by D.T.C. (IX-I4-12-77), 214. 

DELHI UNIVERSITY: 
Admission in Law College, Delhi 

University (VIII-12-12-77). 224-
25. 

Demands of Teachers and Students 
of Delhi University (Vrn-S.12-
77). 35-48. 

Inquiry into working of Delhi Uni· 
versity during Emergency (VII-
21-11-77), 236-37. 

Late announcement of result! by 
Delhi University (VII-l4-11· 77). 
239. 

nomic -Programme (VIJl-~O-ll- Post of Sanskrit Teachers lying 
77). 192. vacant in Delhi University 

DELm TRANSPORT CORPORA. I (VIII-5-12--77), 154. 
nON: 

S.C. and S.T. candidates admitted 
D.T.C. bus holdr; ups in Delhi in Pre-medical courses of Delhi 

(VI1I-30-11-77). 110-11. Universities (VJl-28-11-77), 65. 
DTC Bus Route No. 330 (VIII-

7-12-77), 59-60. DEMANDS FOR SUPPLEMEN-
TARY GRANTS (General). 1977· 

DTC Bus service from South 78 (lX-14-12-77), 271-331. 
Avenue to Bir1a Mandir (IX-
14-12-77), 214-15. DEMOCRATIC SEAMEN'S UNI-

D.T.C. buses in the workshop ON. CALCUTTA (VII-16-11-
(VIT-16-11-77), 171. 77), 82. 

DTC b R N 91 DBMONETISATION OF CUR-. " uses on oute o. RENCY (VII-18.11-m, 206-08. 
____ ~ ____ 23-~!_-7_7)~,_58.~. ______________ ---------------
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DENMARK: 
Extending Cooperation \ by Danish 

Gm.emment for Child Care Ser-
vices for Rural Areas (IX-22-12-
77). 106. 

DEOILED CAKE: 
Export of Deoiled Cake of Solvent 

Extraction Groundnut Shells 
(V1I-18-1I-77). 181-82. 

DEPUT ATIONISTS : 
'Extension of Deputation period of 

Director of Enforcement (lX--
23-12-77), 129-30. 

DESERT AREAS: 
Arrangement to supply water in 

Desert Areas (VII-28.11-1977), 
196·97, 

Conference to arrest spread of De-
serts at Nairobi (VII'-:;'21-11·77). 
75-79. 

Percentage of Land under Desert 
(VII-28-11-1977), 187·88. 

DESPANDE COMMISSION: 
Medical Insurance for Doctors, 

Patients (VlII-8.12·77). 53. 

DETENUE(S) : 
Person detained without Trial 

(VII-16·1l·77). 68-70. 
Study regarding impact of release of 

detenus under COFEPOSA 
(VII-IS·H· 77). 35·36. 

DEULBERA COLLIERY LABOUR 
UNION: 
Demands of Deulbera Colliery 

Labour Union (VII-24.1l·77). 
49-50. 

DEVALUATION: 
Devaluation of Indian Rupee 

(Vlll-2·12·77). 39-40. 
Devaluation of rupee in terms of 

Pound Sterling (VIII-2-12-77). 
208·09. 

DEVELOPMENTAL PROJECTS: 
Assistance from International Insti-

tutions for development of Pro-
jects in States (VITI-30·H-77) 
188. ' 

DEVNAGARI SCRIPT: 
Literature in Devanagari Script for 

Tribes (lX-19.12-77), 238·39. 
Telegrams' in Devanagari (lX-

22·12-77), 106. 

DEVI DAYAL TUBE. BOMBAY: 
Payment of Wages to workers of 

Dev Dayal Tube. Bombay (VllI-
]·12·77), 187. 

DHANBAD: 
A vera~ earning of FCl Godown 

Worker of Dhanbad (IX-19-12-
77). 73. 

Representation for Introduction of 
a Train between Dhanbad and 
Sindri (1X--20·12-77). 52. 

DHARMASHALAS: 
Use of "Dharmasalas" as Tourist 

Housing Facility (VIII-2·12· 
77), 35·36. 

DHIRENDRA BRAHMACHARI: 
Grant of Special Telephone Service 

to Shri Dhirendra Brahmachari 
(IX-22-12-77). 139. 

DIEGO GARCIA: 
Expansion of U.S. Naval Air Bases 

in Diego Garcia (VII -17 -II· 77). 
95-97. 

DIPLOMA TIC MISSION(S): 
Diplomatic Mission of Shri Sikan-

der Bakht (VII-17·11.77). 140-
41. 

DIPLOMA TIC PERSONNEL: 
Orientation course in Indian cullure 

for Diplomatic Personnel (IX-
15-12·77). 31. 

DIPLOMATIC POSTS: 
Languages Essential for Diplomatic 

Posts (VII-17·1l·77). 45--47. 
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SUAL PUBLICITY: 
Advertisements by D.A. V.P. to 

Daily jDaily Evening News-
papers-(IX-14-12-1977). 181. 

Advertisements released by DA VP 
to Newspapers and Souvenirs 
(VII-16-11-77). 153-54. 

Staff of railway exhibition unit of 
DA VP (IX-14-12-1977). 93. 

DIRECTOR A TE OF TECHNICAL 
EDUCA nON, DELHI: 
Services of Employees of Directo-

rate of Technical Education. 
Delhi terminated during emer-
gency (VII-14-11-77). 50-51. 

DIRECT TAXES COMMITTEES: 
Report of Committee on Direct 

Taxes (VIII-2-12-77). 163-64. 

DISCUSSION(S) : 
Discussion on Employment of Sche-

duled Castes and Scheduled 
Tribes in Services against Re-
served (Juota. (Ois) (VII-17-
11-77). 293-350. 

Employment of Scheduled Castes 
and Scheduled Tribes in Service 
against Reserved Quota (VII-
16-11-77), 295-304. 
(V1I-18-11-77). 260-85, 289-
91. 
(VII-21-1l-77). 273-354. 

Housing problem in Delhi (Vill-
30·11-77). 332-64. 

News item captioned "Diseases 
come from space" (VIII-7-J2-
77). 65-66. 

Policy on Sugar Industry and Dis-
satisfaction among fanners on 
price of sugarcane. (IX-23-12-
77), 460-536. 

DISEASE(S) : 
Phulan Bimari in Central India 

(VII-24-1l-77), 195. 
Unidentified Virus in Delhi (IX-

22-12-77), 76. 

DlSPENSARY(IES) : 
Dispensary in Trans-Yamuna Area 

(IX-l 5-12-77), 80. 
DISPLACED PERSONS: 

Absorption of displaced persons in 
Cochin Fertilizer Project (Vffi-
6-12-77), 246-47. 

Allotment of Plots / Houses to Dis-
placed persons in the country 
(IX-19-12-77). 201-02. 

Amount spent on Displaced Per-
sons for East and West Pakistan 
(VII-28-11-1977), 85-86. 

Compensation to persons uprooted 
in Mizoram (VIII-7-12-77), 39· 
40. 

Completion of Rehabilitation Pro-
gramme of D.P's (VII-28-11-
1977), 167-68. 

Employment to Oustees ousted 
from land acquired for CODStruC-
tion of fertiliser factory. (VIII-
13-12-77), 141. 

Rehabilitation of Persons displaced 
at the site of DVC (VIII-7-12-
77), 139. 

Rehabilitation of persons displaced 
due to settling up of Bokaro Steel 
Plant (VIII-I-12-77). 60. 

Statewise number of displaced per-
sons in the country (IX-19-12-
77), 204. 

DOCK EMPLOYEES: 
Mazgaon Dock Employees (IX-

14-12-1977), 181-82. 
DOCTORS: 

Appointment of Doctors for Primary 
Health Centres (IX-22-12-77). 
69. 

Encouragement to Doctors and Vai-
dyas to serve in villages (VII-
24-11-77), 70-71. 

Launching a Operation for Barefoot 
Doctors Project in India by a 
C'..anadian Society (VID-1-12. 
77). 81. 
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DOCTORS--Contd. \ 
Meeting of Medical Officers delega-

tion with the Minister of Health 
and Family Welfare (Vill-l-12-
77). WI. 

Payment of Non-practising allow-
ance to Homoeopathic and Ayur-
vedic Doctors (IX-22-12-77), 
51. 

Scheme of Barefoot Doctors (VII-
24-11-77), 160-61. 

Setting up Hospitals for Flying Doc-
tors for Emergency illness in re-
mote parts of villages (IX-22-]2-
77). 48. 

Shortage of Doctors in Janakpuri 
Dispensary No. 61 (IX-15-12-
77). 115. 

Unemployed Doctors in States 
(VIII-1-12-77), 118. 

Vacant posts of Doctors in Hospital 
and Dispensaries of Andaman &: 
Nicobar (VII-24-11-77). 132-33. 

Waiving the Statutory Provision for 
Consultant Doctors aX-22·12-
77), 61. 

DOWRY: 
Murder of women by in-laws for 

dowry (VII-16-11-77), 54-55. 

OOWRY PROHIBITION Acr: 
Implementation of Child Marriages 

Restraint Act and Dowry Prohi-
bition Act (VII-29-11-77), 82. 

DRINKING WATER: 
Amount allotted to Kerala for sup-

ply of Drinki!lg water (VII-I4-
11-77), 154. 

Drinking Water Facilities at Camp-
ing Sites (lX-16.12-77), 174. 

Drinking water for rural Orissa 
(IX-l 9-12·77), 56-57. 

Drinking water in Gujarat (VII-
28·11·1977). 134-35. 

I>riDJdDa water in Tamil Naclu 9Jl-
la!R'~ {VIT -··14·11-77). 168-69. 

DRINKING WATER~ontd. 
Drinking water scheme in Madhya 

Pradesh (VII-14-1l·77), 46-47. 
Drinking water scheme in Rajastban 

under 'Indo-Danish Bilateral Pro. 
gramme' (IX-I 9· 12·77), 195. 

Lack of Drinking Water Facility in 
Sudershl'n Park. New Delhi 
(VIII-5-12·77), 164·65. 

National Drinking Water Scheme in 
Himachal. Pradesh (VII -14- 11-
77), 151"S2. 

Problem of Drinking Water in the 
Villages (VII-21·11-77), 117-18. 

Provision of DrinkiOg water in rural 
areas of Maharashtra (Vm-
5-12-77), 237. 

Scarcity of Drinking Water in 
Meerut Cantonment (VII--23· 
11-77), 105. 

Shortage of Drinking Water in 
Trans Jamuna Colony in Delhi 
(VII-21-11·77). 166·67. 

Supply of Drinking Water at Barsol 
Jua'tion (VII1-6-12-77). 97-98. 

Supply of Drinking Water in Delhi 
(VnI-12-12-77), 131-32. 

Supply of drinking water in the 
country under World Bank Pro-
gramme (VlI-21-11·7n, 119-20. 

DROUGHT: 
Amount sanctioned to Flood and 

Drought affected States (VIII-
5·12·77), 11]·12. 

Damage due to drought (VII-l4-
11-77), 75-76. 

,.' 

Drought in Andhra Pradesh (VlI- • 
21-il-77), 30-31. 

Drought Prone Area Programme 
during Sixth Plan (VIll-5-12-
77),28-32 

Loans for construction of Farm 
Ponds under Drought Prone Area 
programme (IX-19·12-77). 161. 
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DROUGHT RELIEF' 

Plan and Non Plan expenditure on 
Drought Relief (IX--23-12-77). 
179--81. 

DRUGS &. MEDICINES--Contd. 
A vaUability of Drugs to Consumers 

at fixed prices (IX-20-12-77). 
222-24 

Scheme for Drought affected Areas Availability of Standard Medicine. 
of Madhya Pradesh (VIII--12- at Fair Price (VIII-6-12-m. 
12·77). 194·95. 199-202. 

Schemes introduced in Drought hit C.O.B. licences for bulk drug and 
Adivasi/Baclcward Areas (VII- formulations (IX-20-12-77). 65. 
21-11·77). 98-99. -67. 

Debates Canalised Drugs imported by STC 
Drought and Famine situation in (IX-23-12-77). 99. 

certain areas of Maharashtra 
(Matter. under rule 377) (VII- Cancellation of Drug Manufacturiq 
21-11-77). 268-70. Lincences (VIII-I-12·77). 157. 

Drought and Starvation conditions Chauge in Drug Import Policy 
in North Bihar (Matter under (VII-29-11-77). 211. 
rule; 377). (VIII---30-11·77). 256-
57. Checking up of Homoeopathic 

Medicines supplied to C.G.H.S. 
DROUGHT PRONE AREA PRO· Dispensaries (VII-24-11·77). 

GRAMME: 100-01. 
lwisdiciion of Small Farmers Deve- Committee to review tne prices at. 

lopment Agency. Marginal Far- Drugs produced by Public Sector 
mers and Agricultural Labour and Undertakings (IX-20· I 2-77). 
Drought Prone Area Programme 249 50 
(VIT-28-11·1977). 155-58. - , 

Conversion of Basic Drugs into 
Progress of Drought Prone Area Formulations and tablets (IX-

Projects in Mahara . .;htra. Karoa· 20.12.77). 46-48. 
taka and Rajasthan (VIT-28-11-
1977), 117. Demand for Indian Crude Drup 

Utilisation of funds of Drought and Herbs in Foreign Countriel 
Prone Area Programme in Phul. (I X-23· 12·77). 52·53. 
bari. Orissa (VIIT-5.12-77). ISO- Disappearance of Medicines for 
51. Daily use (VII-29-11.77).50·51. 

DRUGS AND COSMETICS RULES. Expenditure on Rand D Efforts 
1975: Multinational Drug Firms (VJI-
Amendment to :Rule 71(4) of Drugs 29-11-77). 113-14. 

and Cosmetics Rule. 1975 (VIIJ-
1-12-77). 28. Financial assistance to Medical 

Plants of States (IX-15-12-77). 
DRUGS & MEDICINES: 120. 

Action against Manufacturers of D 
Spurious and adulterated drugs Foreign Firms Manufacturing rugs 
(VIII-1-12-77). 63, in India (VIII-6-12-77). 186---88. 

Annual Production of Drugs by Fraud on the sick (TX··-20-12-77). 
Multinational Companies (VTI- 44--46. 
29-11-77). 70·71. High Price~ of Drugs due to 

. V Canalisatton (VII--29-11-71). Application of New Cholera ac· 
__ c~.~~ . __ ~~!!=24-11~?_7)_. ~4~:_. _.~_....:::.13:.=-O:.... _____ ----
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DRUGS &: MEDICINES---Conltl. 
Imporl of Bulk Drugs. (IX-20-12-

77). 269-70. 
Import of Drugs (VIII-13-12-77), 

149-51. 

Import of Drugs by Mis Medica 
Drug Deal Corporation and Medi-
pac. (VIII-9-12-77), 147. 

Increase in Prices of Medicines 
(VIII-13-12-1977), b8-69. 

Increase in prices of Quinine-based 
drugs (IX-20-12-77). 271-72. 

International Drug Smuggling Rac-
ket (VllI---2-12-77). 42-43. 

Issue of Jetter of intent to IDPL 
for manufacture of Sulphadiazine 
(JX-20-12-77), 7-10. 

Loss sustained by Employees of 
Gle during Emergency (IX-
23-12-77). 98. 

Manufacture of Spurious Himacy-
cline Capsules by HlMCO labo-
ratories. Sonepat (Haryana) I 
(VIII-8-12-77), 146--50. 

Medicines at Cheaper Rates in I 
Rural Areas (VrH-6-12-77) II 

154-56. 

NatiolUllisation of Drug Manufac-
turing Companies (VII-29-11-
77), 133-34. 

New Drug Policy (VIJI-6- t 2-77), 
5-11. 

. Non-availability of Essential and 
Life Saving Drugs (VIII-6-12-
77), 11 0-11. 

. Non-availability of medicines for 
the treatment of Kala-Azar 
(VII-17-11-77). 135. 

Persons Arrested ,for manufacturing 
or selling spurious Drugs (VllT---
1-12-77), 62. 

Prices of Drug Items of STC (lX-
23-12-77), 98. 

Prices of Drugs (VII -29-11-77), 
76-78. 

~---------- - ---
DRUGS & MEDIC I NES--Collld. 

Prices of Essential medicines 
(VII-15-11-77), 200---{)3. 

Prices or medicine... (VJll-13·12· 
77). 107-08. 

Print of Sale price (lD the package 
of IlKdicine rVll-15-1l·77) 
112-24. 

Profit in Drug Trade by Multi-
national Drug Firms (VIll-
13-12-1977). 60--62. 

Proposal for limiting price control 
to essential Bulk Drugs (lX-
20-12-77). 43. 

Ratio of Production of Life-Saving 
Drugs by Foreign Companies and 
Indian Compan;'I" (VIIT-6-12· 
77), 118-20 

Raw Material Sources for Drugs in 
Andaman and Nicobar Islands 
(VIII-13-12-77>' 99-100. 

Releasing of Canalised Raw Mate-
rials and Bu1k Drug~ to Small 
Scale lJnits (lX-20-12-77). 38-
40 

Review of Procedure for purchase 
of Medicines fVIII--1-12-771.27. 

Rise in prices of ami-Malaria Jrugs 
(VII--17-11-77), 184-86. 

Sale of Authorised Foreign Drugs 
in the COU:1try (IX-15-12-77), 148. 

Sale of Medicines bearing Generic 
names (VIII-B-12-77), 102-06 . 

Seizure of spurious Drugs in the 
Capital (VII-24-11-77), 66. 

Self-sufficiency in Ufe Saving Anti· 
biotics (VII --29-11-77). 202-03 . 

Selling of Drugs at Hi!!h Pri~ by 
Retailers (VII -29- 1 1-77), 210. 

Short supply of Brand Names -of 
Drugs (IX-20-12-77). 53-54. 

Smuggling of valuable life savinr 
medicines CVIU-2-12-77), 16. 

Steps to check smuggling of Drugs. 
on Indo-Nepal Border (VIII-9-
12-77), 8S. 

, . 

--_._------------
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DRUGS & MEDICINES--Concld. 
Supply of Medicio~~~ to CGHS Dis-

pensaries (VJI.·24-11-77). 133-
34. 

Supply of Medicin~~ to Indentors by 
Medical Store IJepots in India 
(IX-JS-12-7?>. 110. 

Utilization of import.:d oil fired 
cornish boiler by Government 
Medical Stores Depot. Madras 
nX-22-12-77). 86 

Valuation of Increase in Prices of 
Drugs (IX-20-12 .. 77). 157-60. 

Views of President of Indian Drug 
Manufacturers Association re-
garding plant based medicines 
<Vill-1-12-77); 141. 

[)ebotes 
Non-availability of Streptomycin 

medicine. (Matter under [\lIe 377) 
(IX--16-12-77). 314. 

DRUG COMPANY (IES): 
Agreement entered between Drug 

firms. (IX-20-12-77), 242-43. 
Annual production by multinational 

Drug Companies (lX-20-12-77), 
21-25. 

DRUG COMPANY(lES}-Co!/l(f. 
Licences granted to drug companies 

(VIII-6-12-77). 179-80. 

Licences obtained by Foreign Drug 
Firms (IX-20-12-77). 177-78. 

Marketing by Foreign Drug Firms 
without COB Licences (VIII-
6-12-77). 163. 

Misuse of Licences by Drug Manu-
facturing Firms (VII -18-11-77). 
163-64. 

Over production of items by Foreign 
Drug Firms (IX-20-12-77). 228-
29. 

Remittances abroad by foreigh Drug 
companies (IX-20-12-77). 156-
57. 

Unauthorised expansion beyond 
Licensed Capacity by Foreign 
Drugs Firms (VIIl-6-12-77). 
R2-86. 

Withholding issue ,of Industrial 
Licences to Foreign Drug Com-
panies (VIII -6-12-77). 89-92. 

DRUG INDUSTRY: 

COB Licences to he obtained by Annual production of Drug formu-
foreign Drug Companies (VIU- lation <IX-20-12-77.), 256-57. 
6-12-77), 181. ' 

Assistance for Establishment of 
Domination of Foreign Drug Com- Drug Research Units (lX-2Q. 

panies (VIII~-12-77). 108-09. 12-77). 50-51. 
Foreign Firms Manufacturing Drugs Capital Investment in Organised 

in India (VIII-6-12-77). 186- Drug Industry (VIII-13-12.77). 
88. 218-19. 

Indian equity participation by multi- Drug Factory in Rewa (VIII-6-12. national drug houses. (VIIl--2-
12-77). 179. 77). 116-17. 

Inter-linked Directorship in Foreign Drug Units in West Bengal (IX-
Drug Companies (IX-·20-12-77). 20-12-77). 107-08. 
169-78. Misuse of Licences by Drug Manu-

Investment of foreign Drug Com- facturing Firms (VII -18-11-77;. 
panics in India. (IX·-20-12-77). 163-64. 
217-HI Monopolistic hold of Mu1ti-natio~aJ 

Issue of Permission letters to Drug Firms in Drug Industry (IX-
Firms (IX-20-12-77).219-20. 20-12·77). 257-58. 

Issue of Licences to Foreign Drug Nationalisation of Drug Industry 
__ ~~,~~~~1~12-77). lS:....8_1_6_2. ___ <_V_II_.2_9_-I_I_-7_7)_. ~1_8. __ . __ 
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DRUG~~~U~TRY-C~lItd. 
Proposal for Setting up of Drug 

Units in States/Union Territories 
(VIII-6-12-77), 149-50. 

Setting up of Drug Units in the 
Joint Sector (VII-IS· 11-77), 
131-33 

DRUG PRICE CONTROL ORDER: 
Violation of drug price control order 

by MIs Pfizer (VIII-6-12-77), 
239-40. 

DRY FARMING: 
<vIII-S-l2-77), 117-18. 

DRY FRUITS: 
Liberalisation of Policy for Import 

of Dry Fruits (VlII-9- I 2-77), 
224. 

Prices of dry fruits (VII-IS-ll-77), 
83. 

DRY PORTS: 
Dry port at Amritsar (VIII-2-12-

77), 172. 
Proposal to Convert Hyderabad into 

a Dry Port. (VIII-2-12-77), 200. 
Proposal to set up Dry Ports in 

States (VIII-2-12-77). 41-42. 
DR Y LAND FARMING: 

(VIll-S·J2-77). 117-18. 
Dry farming and mixed farming 

schemes (VII-14-1l· 77). 98. 
DUDA!: 

Proposal for surrender by smugglers 
in Dubai (VII-18-11· 77), 45-46. 

DUGDA COAL WASHERY: 
Problems of Workers at Dugda 

Coal Wasbery tVII-17-11-77), 
137-38. 

DUNLOP (INDIA) LTD: 
Pay and Allowances of the Mana· 

ging Director of Dunlop (India) 
Limited (VIII--6-12-77). 93-94. 

DRUG C07'JGRESS COMMITTEE: 
Paymf'llt of Rs. 20.000 to Drug 
Congress Committee (VII-I7-
11.'77), 194-95. 

DLJRGAPl TR' 
Commissioning oi Chandra pur 1 ber-

mal Power ,tJtc:: and Du.ga-
r,ur Therm:.d Power Staton (VIII 
~JO·l1·77). 182·83. 

Proposal to set up a Coal-tar Fac-
tory in Durgapur (VIl-24·11-
77). 67. 

DURGAPUR STEEL PLANT: 
Job-Prospects on t!xpansion of 

Durgapur Steel Plant CVIII-8-
12-77). 43. 

Losses in Durgapur Steel Plant 
(VII-24-11·'11),15I-52. 

Sale of 30.()()(, tons nf iron skull 
scrap to Kanoi Indu~tries Private 
Limited by Durga Steel Plant 
(VIII -S·12-77), 132·~ ~ 

13 
ESSO: 

Assessment of works done by Bur-
msh Shell. Calte:t and Esso after 
taking over by Government 
(VJIJ-6-12-77), 234-35. 

EAST AFRICAN COUNTRIES: 
Air Services to East African Coun-

tries (IX-23-12-77), 101. 

EARTH ST A TION(S): 
Earth Station for Home Telecom-

munication links (VII-24-ll-
77). 190. 

Planning of Earth Stations for 80t 
to Monitor Sateliles (Vnl-8-12-
77). 150-51. 

Progress in Communication on set-
ting up a Second Earth Station at 
Dehradun (V1JI--8-12-77). 38-39. 

EAST EUROPE: 
Conference of India's Commercial 

Representatives stationed in East 
European countries (VU-18-tl-
77), 214-15. 

EAST NIMAR: 
Exploration to Tehsils. Khandwa 

and Burhanpur in District East 
Nimar (TX-J9-12-77). 183. --... -_._----- -------------
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EASTERN MANGANESE AND 
MINERALS L TO: 

Mismanagement in the C M I Ltd. 
and Eastern Manganese and 
Minerals Ltd. Domchanch. Bihar. 
(Matter under rule 377) (IX-
22-12-77). 177-79. 

EASTERN MARKETING ZONE 
EMPLOYEES ASSOCIATION. 
CALCUITA: 

Memorandum from Eastern Market-
ing Zone Employees Association, 
Calcutta (VIII -6-12-77). 172. 

EASTERN REGION: 
Disruption of Coal Production in 

Eastern Region (VIII-7-12-77), 
209. 

Power shortage in Eastern ~egion 
(V1I-16·11-77), 135-36. 

BCONOMIC AND SCIENTIFIC RE-
SEARCH FOUNDA nON: 
Study report of the Economic aud 

Scientific Research Foundation on 
Housing (VIJI-5·12·77). 233-34. 

ECONOMIC BACKWARDNESS: 
People living below poverty line 

(VII-23-] 1-77), 164 
Debates 

S~ps for removal of economic back-
wardness of rour districts nf East-
ern Uttar Pradesh (M) (VIIJ-
7-12·77), 274-357. 
(VIII -8-12-77). 192,-99, 

ECONOMIC CENSUS: 
Conduction of Economic census to 

ascertain Backwardness of People 
(VIII-7-12-77), 208. 

ECONOMIC GROWTH: 
Suggestions made by FICCI regard-

ing economic growth (VIlI--
2-12-77), 152-53. 

ECONOMIC OFFENCE(S): 
Measures to check economic 

offences (VTTT-2-12-77), 71-72. 
Setting up of special courts for dis-

~ pasal of Ca~es of Economic 
offences (JX-16-12-77). 233. 

ECONOMIC SITIJATION: 
Improvement in Economic Situation 

(VIlI-2-12-71), 192-93. 
Debates 

Steps to improve the Economy and 
to improve inequalities of Income. 
etc. (Res) (VIII-9-12-77),305-
65. 

EDIBLE ALGAE: 
Cultivation of low cost edible algae 

in Mehsana (VII-28-11-1977), 
144-45 

EDIBLE OlL: 
Arrest oC Oil Mill Owners in Delhi 

(IX-22-12-77), 87. 
Conditions and restrictions in re-

fining of Edible Oil (IX-16-12-
77), 145. 

Demand to increase the quota of 
Edible oils for Madhya Pradesh 
and Rajasthan (IX-16-12-77), 
104. 

Destraction of Imported Edible on 
at Bombay (VIII-8-12-77), 83. 

Disappearance of Edible oils (VIl-
18-11-77), 80-81. 

Edible Oils imported from Malaysia 
and Singapore (VIII-8-12-77), 
95-96. 

Edible oil supplied to Maharashtra 
(VII -18-11-77), 88-90 

Edible unclaimed oil in Godwons of 
Ports and Railway Yards (VIII-
9-12-77), 133. 

Extract of Edible Oil from Maize 
(VIII-9-12-77), 139. 

Import of Edible Oil (VIII-9-]2-
77). 124. 

Import of unrefined edible oil 
(VII-I8-1I-77). ]78-79. 

Imported edible oil lying uncleared 
at Madras port (VII-18-11-77), 
42-43. 

Licence" i!';sued for import of Ediblo 
Oil during 1976-77 NII-18-H-
77). 114-15. 

. .. -.--_ .. __ . __ ._-
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EDIBLE OIL-Contd. 
Misuse of Import licen~s by Edible 

Oil Importers (Vnr-2·l2·77), 
216·17. 

News item captioned "Delay in per-
mits hampers Edible Oil Imports" 
(IX-23-12-77). 222. 

Number of Licences Issued for im-
port of Edible Oil (IX-23-12-
77), 237·38. 

Proposal to extend dual pricing 
policy to edible oils and pulses 
(VIII-2·12-77). 90. 

Statistics of the Retail Prices of 
Edible oils (VIII-9·12-77). 45. 

Supply of Edible Oils and Kero-
sene to Weaker Sections of Com-
munity (VII-iS-lI-77), 70. 

Debates 
Acute shortage of edible oils like 

Mustard and rape seed oils. rise 
in kero~ne oil price and non-
availabIlity of Controlled cloth in 
fair price shops in rural areas. , 
(Mauer under rule 377) (VTlJ--
30-11·77), 261-63. 

EDUCATION: 

All India Council of Technical Edu-
cation Meetings (VII-28-!l-77) 
18-21. ' 

Amount spent on Per Student on 
education (VIII-S·12-77), 234. 

Another change in pattern of Secon-
dary Education (VII -14-11-77), 
197-98. 

Anthropology at Graduate Level 
(VIII-12-12-77). 204. 

Central Govenment Assistance to 
Bihar for providing free educa-
tion (VII-21-11-77), 124-25. 

Central Grants to West Bengal for 
Propagation of Education among I 

Adivasis (VIU-5-12· 77). 94-
96. 

Centres for continuing Education 
(VIII -12-12-77), 194. 

eOUCA TION-Contd. 
Coordination of Industrial Policy-

with Education (JX-t9-12· 77), 
210-11. 

Correspondence course in B.Ed., 
LL.B. and LL.M. (VIII-5-12-
77), 148-49. 

Costlier Education (VII-28·) 1-
1977), 2 Hi-tt. 

Emphasis on adult and elementary· 
education (VII-I4-11-77), 205-
06. 

Employment Oriented Education· 
System in Universities (VII-21-
11-77), 190-91. 

Financial Assistance to States for 
C'nmpulsory Education in Ele-
mentary Classes (VII-28-11·77). 
1-·_·9. 

Free Education in Plus 2 Stage' 
(VII-28-11-1977), 109. 

Imbalance in Education between 
Rural and Urban Areas (VlI-
28-11-1977), 186. 

Imparting of education to rural 
workers (VIlI--·1-12-77). 33. 

Ishwarbhai Patel Committee on, 
New Pattern of Education (VII-
28·11-1977). 85. 

Ishwarbhai Patel Committee on. 
School Education (VlII--12-12· 
77), 36·37. 

Job Oriented Higher Education, 
(IX-19-12·77). 237-38. 

Lessons on Gandhiji in Secondary' 
Schools (VIII ":"12-12· 77). 196-
97. 

National Commission to review' 
Education System (VIlI-S-12-
77). 160. 

News Item under 'City Lights' 
'Novel education' (VIII-7-12-
77), 61-62. 

Non-formal and Adult Education. 
(VIII-S-12-77), 230. 

• • 

• 
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EDUCATION-Contd. 
Non formal education (IX-9-12-

77). 34-35. 

Post Graduate and Higher Degree 
students (VIII-S-I2-77). 242. 

Practical work/training centres 
under 10+2 Education 'Iystem 
(VIII--5-12-77), 246. 

Promotion of education in Hilly 
Area (VIII-5-12-77), 144-45. 

Review of working of workers Edu-
cation Scheme (lX-14-12-77). 
158. 

Scbeme for Educating Rural 
Workers (VIII-8-12-77). 94-95. 

School curriculum on abolition of 
caste syslem (VII-14-! 1-77). 84-
85. 

Science Teaching at +2 stage in 
Delhi Schools (IX-19-12-77), 
189-90. 

Steps for Commounity Orientation 
of Medical Education (VlI-14-
11-77), 159-60. 

Surveys of Higher Education bv 
Universities tVII-28-IJ-77), 203. 

SyUabus in Art Subjects in Univer-
!lities (IX-19-12-77), 183-84. 

Teaching Arrangement for Lan-
guages of European and West and 
East Asian countries (VII-14.11-
77). 110. 

Teaching facilities in schools Affi-
liated to Central Board ·of Secon-
dary Education (VIl-14-1l-77). 
193-94. 

Teaching of Mother tongue (VII-
14-11-77), 121. 

Teaching of subject under wock 
experience in school~ (VII-14.11 
77), 194-95, 

Teclmical Education (VIH-S-12_ 
77), 55-56 

Treating of Intermediate Education 
as Secondary Education (VIII-
5-12-77). 169-70. 

BDUCATION-Concld. 
Unemployed Trained Physical edu-

cationists (VIIl--5-12-77). 247-48. 
Vocational Oriented subjects taken 

by Graduates in the country (IX 
-19-12-77). 71. 

Vocationalisation of Education 
(VII-14-11-77). 49-51. 

Voluntary Agencies for S'Pread~ng 
Non Formal and Adult Educatton 
(VII-2l-1I-77). 161 

EGYPT . 
President Sadat's visit to Israel 

UX-15-12-77), 14-20. 

Debates 
Police lathi charge on Palestinian 

students at Egyptian Embassy, 
New Delhi (Matter under rulo 
377), (VII-21-11-77), 270-72. 

ELECTION(S) . 
Bye·Electious for Assembly and 

Lok Sabha Seats (VlI-29·11-T7). 
175. 

Submission of Election Returns by 
contestants of Lok Sabha Elec-
tions (VIII-6-12-77), 229-230 

Complaints Received during Lok 
Sabha Elections 1977 (VIII-Il-
12-1977). 5-JO 

Elections to Panchayats and Muni-
cipalities (VIII-12-12-77), 83·84. 

Giving of Pistols to Congress 
Workers during Elections (VlII-
7-12-77), 206 

Holding of Elections Cor State 
Assemblies (Vll-29-1l-77), 222. 

Incomplete electoral rolls for Par-
liamentary and other Elections in 
Delhi (VIII-13-IZ-77), 110-12. 

Submission of Election Returns by 
contestants of Lok Sabha EI~c
tions (VJIJ-6-12-77), 229-230. 

Using of Staff Car of Cement CAlr-
poration of India by the then 
Minister of State durin~ Lot 
Sabha Election (VIII-7-12-77). 
162 --- -- -- _.-._-----_._ ...... - ..... -... ---
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ELEcrION(S~ontd. 

Voting by Scheduled Ca~tes and 
other weaker sections in last. Lok 
Sabha Elections (IX - 20-12-77). 
101·02. 

DebOles 
Alleged failure of Government to 

give protection to Harijans and 
other voters during the recent 
bye·elections in U. P. and Bihar 
and large·scale rigging of elec-
tions (A.M.) (IX-23·12-77). 261-
71. 381-440. 

Rerorted misuse of Government 
machinery in U. P., Bihar and 
Punjab in the coming bye·elec-
tions (Matter under rule 377), IX· 
14.12·77). 269-71. 

ELECTION LAWS: 
Proposal to change Elcotion Laws 

(VII-IS-12-77), 236·37. 

ELECTORAL OFFICERS : 
Conference of State Electoral Offi-

cers in Nainital (Vn~29-1l-71). 
IS3·S4. 

ELECTORAL RZFORMS : 
Multi·Members Election Commis· 

sian of ~dia (VII-29-1l-71). 
75·76. 

Proposal for Electoral Reforms. 
(VII-IS-1I·77), 40. 

ELEcrORAL ROLLS: 
Revision of Electoral Rolls (VlI-

29·11·77), 117-18. 

BLECTIONS TO COMMITTEE(S): I ELECTR I CITY : 
Animal Welfare Board (lX-15·J2-

77). 205. 

Central Advisory B~ard of Archa-
eology (VII-14·II·77), 325. 

Central Silk Board (VUI-13·12· 
77). 249. 

Coffee Board (VJIl--2-12-77), 283· 
84. 

Committee Oil welfare of S.C. & 
S. T. (VII-lS·ll-77). 286. 

Council of Indian Institute of Sci-
ence, Bangalore (VIlI-12-12· 77), 
266. 

Estimates Committee (VII-23-11.77), 
216. 

Indian Council of Medical Research 
(VIII-g-12·77), 200·201. 

Public Accounts Committee (VII-
16·11· 77). 2S7 -58. 

Rajghat Samadhi Committee (IX--
15·12·77). 205. 

Tea BO'drd (VIII-12-12·77). 267. 

ELECTION COMMISSION : 
Introduction of Identity Cards for 

voters by Election Commission 
(VII-1S-11-77), 29-30. 

Power Generation in Tamil Nadu 
and Andhra Pradesh t VIII--3Q. 
11-77), 192·93. 

Production of Electricity through 
Atomic Energy P1ant~ (VIII-
30-11· 77), 47·48. 

Production of Electricity through 
Nuclear Power (Vll1-30·1f -77). 
52-S4. 

Production of Hydro·Electric Power 
in Katalya Hydro Electric Sta-
tion, Bihar (VIII-30·11-77). 82· 
83. 

Progress in making India's First 
400 KV class TransfOI'IDCr by 
BHEL Industry (VIII-30-11·77). 
174. 

Supply of electricity to Delhi from 
Bhakra Dam (VIl-I 6-11-77). 
130. 

Survey of Hydro Power Project in 
J & K State (VIII-30-11-7n. 
124-25. 

Transmission losses of' Electricity 
(VIII-3Ool J. 77), 38-40. 

Utilisation of Old Aircraft Ensinea 
for Generation of Electricity 
(IX-14·12·1977). 66·67. -_._-_._--.... - .. --- -------- -_._-_. __ .. __ ._------_._-
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ELECTRIFICATION : 
Additional Electrification of 6200 

Route K. M. by 1988 (VIII-6-
12-77), 243-44. 

Electrification of Adivasi Areas of 
Madhya Pradesh (VIlI-7-12-77), 
192-93. 

Eleotrification of Harijan Colonies 
(VIl-IS-Il-77), 29·30. 

Electrification of Kerala Railway 
Lines (VIII-13-12-1977), 50-51. 

Electrificatton of Railways in Tamil I 
Nadu (VlII-13-12-77), 114. 

ELECTRON MICROSCOPE 
Designing and manufacture of ele· 

ctron Microscope (VIII-7-12-
77), 194. 

ELECTRONIC EQUIPMENTS : 
Designing and manufacture of ele-

ctron Microscope (VIII-7-12-
77), 194. 

Manufacture of instruments using 
Micro circuits (VIII-7 ·12· 77). 
37-38. 

ELECTRONIC WATCHES : 
Manufacture of Electronic Watches 

(VII-23-11-77). 159. 

EMBANKMENTS : 
Construction of Embankment in 

Kosi River for Protection to 
Khagaria (VII-21-11-77). 37. 

EMBEZZLEMENT: 
Enquiry into Embezzlement of 

Funds in Treasury of Central 
Excise Collectorate, Delhi (IX-
16-12·77). 135. 

EMERGENCY: 
Bills framed during Emergency (IX 

-20-12-77). 121-23. 

Character assassination of J. P. dur-
ing Emergency (IX-IS-12.77), 
59. 

DDA Staff Terminated During 
~ency (VIll-12-12-77), 179-
SO. 

EMERGENCY -·-Conld. 
Dairies Shifted from Delhi Colonies 

during Emergency (VIII-S-12-
77), 163-64. 

Declaration of Emergency (VII-
16-11-77), 27-28. 

Dramas and Feature Plays broad-
cast over AIR Quring Emergency 
(VIU-7-12-77), 19'1-92. 

Employees in West~ Railways 
removed from service dunna 
Emergency (IX-20-12-77), 216-
17. 

Employees of official languages Do-
partment removed from service 
during Emergency (VIII-30-11-
77), 6S. 

Excesses committed during Emer-
gency in ·the Allotment of Gov-
ernment Accommodation (IX-
19-12-77).221. 

Excesses committed in the allotment 
of quarters to Government Em-
ployees during Emergency (VIn 
-12-12-77), 60-61. 

Families from Patparganj Area 
Resettled in Khichripur, J. J. 
Colony during Emergency (VUI 
-12-12-77), 112. 

Hijacking of Indian Airlines Plano 
during Emergencv (IX-22-12-
77), 68. • 

Inquiry into working of Delhi Uni-
versity during Emergency (VIl-
21-11-77). 236-37. 

International conference held to 
explore alternative source of 
energy (VIlI-30-11-77), 190-91. 

Irregularities committed by P & T 
Officials during Emergency (lX-
22-12-77), 66. 

Loan Facilities by Nationalised 
Banks to persons arrested under 
MISA and DISIR during Emer. 
gency (VIII-9·12-77), 84. 

Misuse of powers by officers durina 
Emergency (VII-23-11-77), 106. 
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EMERGENCY -ConJd. 
Out of turn allotment of rccommo-

dation to the Officials 0 Externa] 
Affairs during Emergency (VII-
28-11-1977), 83-84. 

I EMERGENCY.....£'cncld. 
Alleged Inquiry by the Shah Com-

mis~ion about Proclamation of 
Emergency (OP) (VIll-7~12-77), 
219-22. 

] . t I f ayment of Loans on ow mteres White Paper on misuse of Mass 
Media during Internal Emergency 
(M) (VII-I 5-11-77). 288-380. to those detained under MISA 

during Emergency (IX -16-12-
77), 75. 

Persons killed in Police Action dur-
ing Emergency (VIlI-7.12·77), 
148. 

Premature Retirement of Gazetted! 
Non-gazetted officers in Indian 
Audit and Accounts Department 
during Emergency flX-16·12-
77), 117. 

Raids conducted during Emergency 
(IX-16-12·77), 64. 

Raids in Delhi during Emergency 
(IX-23-12-77), 63-64. 

Reinstating the employees removed 
from service during Emergency 
(VIlI-1-12·77), 143. 

Re]ease of students arrested during 
emergency (VII-16·]l-77), 149-
50. 

Removal of statI during Emergency 
(IX-15-12-77), 161. 

Setting up of a Commission for 
doing Justice to the persons steri. 
lized during the Last Regime (IX, 
-]5-12-77). 57. 

Shortage of Energy (VlI-16-1l-77), 
31-32. 

Southern Railway Employees re-
moved during Emergency (VIU-
13-12-77), 181-82. 

Sterilization of employees during 
emergency (IX-15-12-77), 63. 

Terminations and Transfers made 
during Emergency (lX-20-12-
77), 211. 

Working of Law Commission duro 
ing Emergency (VIll-13-12-77), 
195-97. 

EMERGENCY COMMISSIONED 
OFFICERS: 
Concessions to SSCOs and ECOs 

appearing in lAS, IPS (VII-16-
11-77), 34-35. 

EMPLOYEES PROVIDENT FUND 
AND MISCELLANEOUS PRO. 
VISIONS ACT: 
Application of Employees Provident 

Fund and Miscellaneou~ Provi-
sions Act 52 to factories om'ploy. 
ing less than 20 Regular workers 
(VIII-8-l2-77), 126·27. 

EMPLOYEES PROVIDENT FUND 
ORGANISA nON : 
Appointment of I. A. S. Officer as 

Head of E. P. F. as in ESIC (IX 
-22-12-77), 29. 

Employees Provident Fund for Bidi 
workers (VIII-l·12-77). 29. 

Waiving of Damages by Employees 
Provident Fund Commissioner 
(IX-1S-12-77), 168. 

Work Norms for E. P. F. Organisa-
tion (IX-15-12-77), 12-13. 

EMPLOYEES STATE INSURANCE 
SCHEME: 
Agreement arrived at between Em-

ployees State Insurance Sche~ 
and Madhya Pradesh Government 
(IX-22-12-77), 81. 

Amount given to ESIC (lX-IS-12. 
77), 168. 

Extension of Employees State Insu-
rance Scheme to Indore. Ujjain. 
Gwalior and Ratlam (lX-22·12-
77). 79. 

Invalidity Scheme for ESI Benefi-
ciaries CVII-24.11-77), 117-18. 
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EMPLOYEES STATE INSURANCE 
SCHEME---Contd. I 
Opening of Hospital under ESIS in I 

Garden Reach Al'ea, Calcutta I 
(VIII-8-12-77), 128-29. 

Shortage of Medical staff and Equip-
ments in dispensaries of ESIC in 
Delhi (VIII-I-12-77), 57. 

EMPLOYMENT: 
Development of Agriculture with 

Employment Oriented Scheme 
(VII-21-11-77). 87-88. 

Job Oriented Higher Education 
(lX-19-12-77), 237-38. 

Registration for Job Carrying Salary 
U'pto Rs. 1,000 p. m. (VlI-17-11-
77), 175-76. 

Scheme to provide employment to 
people living below poverty line 
(lX-14-12-77). 229-30. 

EMPLOYMENT EXCHANGE(S) 
Appointment in CMPF Office, Ja-

balpur by Bypassing Employment 
Exchanse (VlI-24-1l-77), 93. 

Setting up of an Em'ployment Ex-
change on All India Basis for 
jobs in 'public Undenakings (VIIl 
-8-12-77), 111. 

EMPLOYMENT 
SCHEME: 

GUARANTEE 

Employment Guarantee Scheme 
(VIl-24-11-77), 96-97. 

EMPLOYMENT 
SCHEME: 

ORIENTED 

Employment Oriented Education 
System in Universities- (VII-2I-
11-77), 190-91. 

Employment-Oriented Scheme in 
Indian Railways (VII -. 29-11-77). 
141. 

ProJl?Sa1 to introduce Employment 
Oriented Schemes (IX-20-12-17), 
126-27. 

EMULSfFYING AGENTS: 
Finalisation of Rules regarding 

Stabilising and Emulsifying 
Agents in Flavours (VII-24-11-
77), 109-10. 

ENEMY PROPERTIES: 
Payment of Compensation for 

Enemy properties (VIII-2-12-
71), 98-99. 

ENERGY: 
Experiments for exploitation of 

sources of energy (VlII-30-11-
77), 61-63. 

ENFIELD INDIA LTD. : 
Lock out in Enfield India Ltd. in 

Tamil Nadu (VlI-16-11-77), 104. 

ENFORCEMENT DIRECTORATE: 
Raids conducted by Enforcement 

Directorate and Revenue Intelli-
gence (VII-18-11-71), 185-86. 

ENGINEER(S) : 
Civil Engineers on Deputation to 

. DDA during 1974 and 1975 (VIII 
-12-12-77), 182. 

Engineering Graduates working as 
Junior Engineers in CPWD (IX-
19-12-77), 21-25. 

Need for Graduate Engineers in 
CPWD (IX-19-12-77), 175-71. 

Number of Engineers sent to Mid· 
dIe East (IX-15-12-77). 46. 

Recruitment of Junior Engineers in 
Orissa (IX-15-12-17). 70. 

Sanctioned posts of Engineers in 
DDA (lX-19-12-77), 131 

Selection of Assistant Engineer by 
NDMC (IX--19-12-77). 81-82. 

Service of Indian Electrical Engine-
ers for Libya (VIII-S-I2-77). 
81-82. 

ENGINEERING COURSE: 
Three-years Part time Degree 

Courses in Engineering (Vll-J4. 
11-77), 257 -SR. 
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ENGINEERING GOODS : 

Export Targets for Engineering 
Goods (VUI-2-12-77). 20-28. 

Purchase of Engineering ~oods from 
Abroad (VIII-l-12-77). IS9. 

&'IJGlNEERING ORADUA TES . 
Appointmt!nt of Engineerin~ Gra-

duates in CPWD (IX-19-12-77). 
207-0S 

Employment of Engineerin~ Gra· 
duatell in GIC nX-23-12·77), 
217. 

ENGINEERING INSTITUTIONS 
Reservation of Seats in Engiftecring 

Institutions for Mauritius Students 
(VII-24·11-77). 20J 

ENGINEERING WORKSHOPS : 
Old machines in Engineering Work· 

shop Arakkonam (VII-15·Il· 
77). 122. 

ENVIRONMENTAL PLANNING : 
Tampering with Nature (VII-28-

11·1977). 74-75. 

ENVIRO!'lo.'MENTAL POLLUTION: 
Export Committee on the effect of 

Environmental Pollution on the 
Taj Mahal (VlIl-13-12-77). 227. 

EPIDEMICS; 
Kala Azar Epidemic in certain Dis-

tricts of Bihar (Matter Under 377) 
(VlII-13·12·77). 250-51. 

EQUAL REMUNERA nON ACT : 
Enforcement of the Equal Remune· 

ration Act 1976 in Engineering 
and Instrumentation Industries 
(IX-22-12·77). 31. 

Implementation of Equal Remune-
ration Act. 1975 in Plantations 
(IX-22·12-77). 37. 

ESSENTIAL COMMODITIES: 
Allowing a higher rate of return to 
; ,industries manufacturing control· 
, led commodities (VDI-30-11-77), 

116. 

ESSENTIAL COMMODlTIES-
COn/d. 
Ban on Export of Food items ana 

essential Raw Materials (lX-
16-12-77). IS2.· 

Oearance of Essential Commodities. 
from Railway Godowns (VlII-
13-]2-1917), 77. 

Distribution system of essential 
commodities (lX-16-12-77). 35. 

Export of Essential Commoditie, 
used as food (IX-16-12-77), 162. 

Fixation of Prices and Stock limit 
of Essential Commodities and 
Vegetable Oils (VII-IS-H.77). 
18S-89. 

Hoarding of Essential Goods by 
Wholesalers (VII-18-11-77). 58· 
59. 

Monitoring System in States (VIII-
9.12-77). 113. 

Monopoly Distribution of Essential 
Commodities as Demanded by 
West Bengal Government (Vill-
9·]2-77), 123. 

Procurement prices of Essential 
Commodities Procured from Ma. 
harashtra for Delhi (VIJ-18-11-
77), 50-51. 

Recommendations of Committee on 
Prices of Essential Cornmoditiea 
(VIl-18-11-77). 77 

Rise in Prices of Essential Commo. 
dities (VII-IS-lI-77). 195-97. 

Rise in prices of Essential Commo-
dities (IX-23-12· 77). 102. 

Short supply of essential raw mate-
rial to Drum Industry in West 
Bengal (VIII-30-II·77), 122. 

SUJY1,ly of additional quota of essen-
tial commodities to Mizoram 
(VIIJ-2-I2-77). 1540-55. 

ESTIMATES COMMITfEE : 
Action taken on the 33rd Recom-

mendation of the 9Ist Report of 
Estimates Commi.tee (VIII-S·12. 
77). 249·50. 

': 

•. ',I 
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BTAWAH : 
Fitting of loud Speakers at Plat· 

form of Etawah Railway Station 
(IX-20-12·77). 102·03. 

BUROPEAN COMMON MARKET: 
Talks between India and European 

Common Market in Brussels 
(VIII-2-12-77), 67. 

BUROPEAN ECONOMIC COM· 
MUNItY : 
Butter Oil received from European 

Economic Community (VIII-S· 
12-77), 99-100. 

Demand of Indian Machine Tools 
in European Economic Commu· 
nity Countries (VIII-9-12·77). 
143. 

B. E. C.: 
B. B. C. allowing Free Entry of 

Jute Goods (IX-23.12-77), 208· 
9. 

EEC Attitude over the current tex-
tile talks with third World count· 
ries (1X-16-12·77). 157. 

Impression of EEC officials on 
BEes help tIX-16-12-77). 70. 

India's Exports to EEe (VID-9· 
12-77). 194. 

Seven Year Food Aid from Euro· 
pean Economic Community 
Countries (Vlli-12-12·77), :'-10-
31. 

EUROPEAN MONETARY LOAN: 
European Monetary Loan to India 

(V1I-18·H·77), 109-11. 

EVEREST CYCLES LTD. : 
Take over of management of Eve· 

rest Cycles Ltd. (lX-14·12.1977). 
63. 

EXAMINA nONeS) : 
Compartmental Examination for 

Ow X students (IX-19.12.77). 
209·10. 
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EXCAVATION: 
, Excavation in district Harsud (M.P.) 

(VII-14-11-77), 211: (IX-19-
12-77), 149-50. 

Excavation in Rajasthan (VIII-S· 
12-77). 230-31. 

Excavation of Minerals of Pharakh. 
Jammu and Kashmir (VII-17. 
11-77), 79. 

Excavation of Mound "Ballat Sener 
Dhipi" (IX-19-12-77), 118. 

EXCISE DUlY : 
Abolition of excise duty on hand 

printed sarees (VII-l 8-11-77). 
38. 

Commodities to be covered by 
Excise Duties instead of Sales Tllx 
(VII-18-11-77), 2m 

Excise duty imposed on Khandsari 
(VII-IS-lI·77), 168-69. 

Excise duty on Agricultural imple-
ments. Fertilisers and Insecticid~ 
(VIII-2-12·77). 2-8. 

Excise Duty on Fertilizers (lX-23-
12-77). 20S. 

Excise duty on Reprints of Filma 
(VIII-7·12-77), 197-98. 

Exemption of Excise Duty on tho 
products of Assam Petro-Chemi. 
cals Ltd. (VIII-·6-12-77), 41. 

Reduction of Excise Duty on Petrol 
(lIX-23-12-77). 188-89. 

Debate 
Reduction in Basic Excise Duty on 

Sugar 1St) (VII-16-11-77), 203. 
EXECUTIVE COUNCILLORS : 

Non Vacation of Government 
Accommodation by Ex-Executivo 
Councillors. Ex·Minist-=rs aDd 
Ex·Members (VII-28·1l·1977). 
183-85. 

EXHIBmON(S) : 
Craft India 77' Exhibitions (VUI-

30-11-77). 139-40. 
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BXHIBmON(s}-Coltld. 
Exhibition on Janpath (IX ..... 19·12-

77), 138. \ 

EX·MtNISTER(S) : 
As.~ets of staff attached to FOtlDer 

Ministers (VII-16·11·77). 25-
27. 

Children of Former Ministers Stu· 
dying in Foreign Countries (VIII 
-12·12-77). 80. 

EX-PRIME MINISTER : 
Inquiry into complaiuts about the 

keeping of money by former 
Prime Minister in Nationalised 
Banks (IX-23-12-77). 189. 

EX·RULERS: 
Treasure recovered in Jaipur from 

Jaigarh and Moti Doongari CVIII 
--9-12·77). 126. 

EXPERTS COMMISSION FOR 
DEFENCE POLICY : 
Experts Commission for Defence 

Policy (VIll-30-11·77). 209-10. 

EXPORTS : 
Amount paid under Export Assis-

tance Scheme Industry·wise (VIII 
-2·12·77). 143. 

Announcement of Generalised Sys· 
tems by USA Government (VIII 
-2·12-77). 127·28. 

Ban on Export of Food items and 
essential Raw Materials (IX-
16·12-77). 182. 

Benefits to workers from the export 
of Marine Products. Leatber. 
Timber etc. (Vil-18-lI-77). 177· 
78. 

Cash assistance to exporters (VllI 
-2-12-77), 162-63. 

Concessions sought by producers 
exporting cables and conductors 
(VIII--9-12·77). 41. 

Cotton Yarns Export (VIJi[-30-11-
77). 103-04. 

EXPORTS-Contd. 
Decision to export smaller ql,Wlt,ity 

of Sugar (VllI-2.l2.77), 75·76. 

Decline in Export Figures for June· 
August 1977 (IX-16-12-77). 278. 

Decline in National Revenue due to 
Export of Tobacco (IX-23-12-
77), 207-8. 

Delinking of more Grades of pr0ces-
sed Mica to promote Expore 
(VIII-2-12-77). 124-25. 

Effect of E~port of Meat on Buffalo 
Population (VlI-28-11-1977). 
21-26. 

Engmeering Exports from India to 
Middle East countries (IX-l6-
12-77). 117. 

Export of Bulls and Buffaloes (IX.-
19-12-77). 90. 

Export of Commodities for import-
ing Oil from Oil producing 
Countries (VIII-6-12-77). 36-37. 

Exports of Cotton Ropes (Vil-18. 
11·77), 145-46. 

Export of FOOd Articles (IX -16-
12-77), 163. 

Export of goods (VIII-2-12·77). 
56-58. 

Export of H. P. S. (VllI-2-l2-77). 
118-20. 

EX'port of J1menitc (VID-30-11-
77). 171-73. 

Export of Khandsari Sugar (VIll-
2.12.77), 133·34. 

Export of more Indian Films to 
Pakistan (Vll-16-11-77), 93. 

Export of Pig Iron (VIU-8·12·77). 
84. 

Export of Plastic Toys (lX-14-12-
1977). 110. 

Export of Potatoes (VDI-2-l2·77). 
14-75. 

Export of Sea Foods (VITJ-2.12-
77). 145-46. 
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EXPORTS.-Conlll. 
Export of Seed and their demand 

(VIII-12-12-77). 61-62. 

Export of Spare Parts of Low J ,ift 
Pumps (VII-IS-li-77), 147. 

Ex'port of Sugar (VIl-lS-1l-77), 
70-71. 

Export of tea to Foreign Countries 
(VII-IS-ll-77), 74-75. 

Export of wall clocks and wrist 
Watches (VIU-Z-IZ·77), 162. 

Export of Wheat Bran (IX-23·12· 
77), 71·72. 

Export Orders for Railway equip-
ment (VlII-9-12-77), 145. 

Export Oriented Plants' (VIII-I· 
12· 77), 156. 

Export Policy Resolution 1970 
(VIII-9·12·77), 141. 

Export potential for Indian Sports 
Goods in Canada, Australia and 
New Zealand (VIII-2·12·77), 
164-65. 

Export Proceaing Zone near Cal· 
cutta (VIl-18·1I·77), 193. 

Export Service chargc;s claimed by 
Coca Cola Export Corporation 
(VIII-2·12·77), 96·97. 

Export Targets for Engineering 
Goods (VIII-2-12· 77), 20-28. 

Import Commitments of Sugar to 
various Countries during 1977·78 
and 1978·79 (VIII-2·12·77), 123. 

India's Exports to EEC (VII1-
9-12·77), 194-

Iron Ore Mining and its Export in 
Public Sector (VII-24-11·77), 
95. 

Marketing of Indian Products in 
South East Asian Countries 
(VIII-9.12·77). 21-23. 

Performance of Exports of various 
Commodities (IX-23.12·77), JI8. 

Production and Export of Coir 
(VIIl-7.12-77), 98·99. 

EXPORTS--Corwld. 
Production and Export of Naptha 

(VIII-13-12-1977), 54-56. 
Production demand and export of 

Cement (VI1I-30-11-77). 174-
75. 

Promotion of Exports to Friondly 
Countries (VII-18-H-77). 131. 
32. 

Proposal to export sugar durina 
current calander year (Vill-z" 
12-77), 169. 

Pros-pects of Iron Ore Exports to 
Japan (VIII-2-12-77), 200. 

Quantity and Value of Tobacco 
Exported (VII-IS-1l-77). 56-
58. 

Quantity of Sugar exported durina 
1976-77 and current year (VIII-
2-12-77). 70. 

EXPORT BAGGAGE RULES : 
Restrictions on Passengers fUturn-

ing from India (VII-IS-lI-77), 
79-80. 

Sale of Iron, Steel. Cement and 
coal to different Countries (IX-
16-12-77). 176. 

Scaling Down of Export Tarrt by 
STC (IX-23-12-77), 47-4 . 

Sealing down of Iron Ore Export 
Target (IX-23-12-77), 41. 

Setting up of a Panel of Ministers 
to promote exports (JX-16-12-
77),224. 

Stability in the Export-oriented 
Industries (IX-16-12-77). 57. 

Steps taken to arrest the Decline ~ 
Export of Indian Goods (VIII-
2-12-77), 103-04. 

Debates 
Reported decision to ban e$<)rt 

of processed frog legs (Matter 
under Rule 377) (IX-23-12-77). 
453-54. 
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BXPOR T CREDIT AND GUA-
RANTEE CORPORATION: 

Proposal to reconstitute ~CGC into 
an Export Bank (VIII-9-12-77). 
]69. 

EXPLOSIVES : 
Firms Manufacturing Industrial 

Explosives (VII-16-11-77), 63· 
64. 

Non·availability of permitted explo-
Slves affects mining activiti~s 
CVID-30-11-77), ]51. 

P.x-SERVICEMEN : 
Allotment of Cooking Gas AgencieJ:. 

to Ex-Service Men OX-20-12-
77), 132·33. 

Allotment of Gas Agencies and 
Pumps in 1977 to Ex-Service-
men (IX-20·12-77), 93. 

Allotment of lands to the Ex·Ser· 
vice Personnel (IX-14-12-77), 
156. 

Construction of Housing Colonies 
for Ex·Servicemen (Vll-16-11-
77), IS8·59. 

Ex-Indian Army Personnel for 
Kangra (IX--14·12.1977). 67·68. 

Finances sanctioned to the State 
Governments for Rehabilitation 
for Ex·servicemen and War 
Wido-,vs (VII-23-11-77), 162. 

Memorandum from Ex·Servicemen 
setters Of compbell Bay Circuit 
(VII-21·11·77), 122-23. 

Permits for Petrol Pumps and Gas 
Agencies to Ex-servicemen (VlII 
-6-12·77), 63-65. 

EXTRA DEPARTMENTAL EM· 
PLOYEES (Ix.-1S-12-77), 46. 

EYE GLASSES: 

UIIo of W'mdow Panes for Leu (VII 
- 24-11-77), 9S-%. 

FACT ; 
Merger of P & D DlVlilOD witb 

FAcr Engineerinlt and DesigD 
Organisation (IX-lO-12-m 34-
35. 

FATCO: 
MIs Hoechst and FATCO flX-·'tO-

12·77). 218-!9 

F. E. R. A. 
Applications received by RBI undor 

FERA (IX-23·12·77). 147-4tl 

Guidelines for Section 28(IXc) of 
FERA (IX·--23-12-77l. 177 

Imj)lementatioo of section 28 of 
FERA (IX-23-12-n). 177. 

FABRICATORS ASSOCIATION ~. 

~omplaint by Fabricators Associa-
tion (VII-29-11-77), 196. 

FACTORIES: 
Factories Manufacturing Cameraa 

nX-14-12·1977). 172-73. 
Provision for apprenticeship in Faw-

tories (VIl-24-11·77), 62. 

FAIR PRICE SHOPS : 
Equitable distribution of sugar at 

.flair Price Shops in the country 
(VIII-5-12·77). 52-;'4_ 

Fair Price Shops in Rural Areal 
(VII-I8-ll. 77), 201-(),~. 

Non-Supply of Maida and Suji to 
rural people by Fair Price Shops 
(VlI-18·1l-77). 118-20. 

INbates 
Acute shortage of edible oils lib 

mustard and rape-seed oils. rise 
in kerosene oil price an4 non-
availaoility of controlled cloth in 
fair price shops in rural areu 
(Matter under Rule 377) (VIII-
30-11·77), 261-63. 

FAKE ORGANISATIONS OX-22-
12-77). S2. ----_. __ ._--_ ... -_._---_. 
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FAKE VISA RACKET : 
Fake Visa Racket (VII-23·1l·77), 

145. 
FAMILY PENSION : 

Familv Pension (VII-15.1l-77). 
223·24. 

FAMILY PLANNING : 
Contraceptive Pills (VI11-1-12-77), 

129. ' 
Forced Steril isation cases during I 

Emergency (VI] -17·11·77). 105· . 
06 

Ignoring the Family Planning Pro-
gramme Jaunched by the previous 
Government (IX-22·12·77), 47. 

Penal provisions for producing more 
than two or three children (VIII 
-1·12.77). 92. 

srC/MMTC extended help for the 
Cause of Family Planning during 
Emergency (VIII -9-12-77). 88. 

Sterilizaticm of Employees in the 
Ministry of Commerce and its 
sub-ordinate Offices and Depart-
ments (lX-23·12-77), 45. 

FAMILY WELFARE PROGRAM· 
MES' 
Family Welfare Centres Dispensa-

ries/Hospitals in States (IX-IS-
12·77), 51. 

Family Welfare Programme in vari. 
ous Areas (VIII-I-12-77), 177. 

International Ass.istance for Pdpula. 
tion Project and National Family 
Welfare (VIIl-I-12-77). 74. 

New Family Welfare Scheme (VII-
17-11-77), 217·18. 

Progress in Family Welfare Pro-
gramme (VII-I7-11-77), 104·05. 

FAMINE' 
Famine in Gujarat (VII-21-1l-77l, 

97·98. 

Debates 
Drought and Famine situation in 

certain areas of Maharashtra 
(Matter under rule 377) (VII-2I. 
11·77), 268-70. 

I FARAKKA: 

Agreement between Governments of 
India and Bangladesh on sharing 
of Ganga Water at Farakka CSt) 
(VII-14·1l-77). 297-306. 

Agreement between India and Ban-
gladesh for sharing Ganga Water 
at Farakka (M) (IX-IS·12·77) 
218-98. 

FARM PRODUCTS: 
Draining out water from water log-

ged area near Farakka Feed« 
Canal (VII-14-11·77). 65·66. 

Employment of Casual Labourel'll 
in FaruUa Barrage Project (VlI 
-28-11-1977), 121·22. 

Harbour at Farakka (VII-16-11-
77). lIS. 

Settina up of a Super Thermal 
Plant at Farakka (VII-16·1l·77). 
2-6. 

Transport Service between Calcutta 
and Farakka (VII-16·11-77). 
115. 

FARM(S) : 
Farm Mechanization (VIII-S·I2-

77), 121-22. 

IDA credit for farm development 
in West Bengal, Orissa and other 
States (IX-16-12-77), 61. 

Research by Government Farm 
(IX-19-12-77), 117. 

FARM COOPERATIVES: 
Panel on Farm Cooperatives (IX-

19-12·77). 155. 
FARM PONDS: 

Loans for construction of Farm 
Ponds under Drought Prone Area 
programme (JX-19·J2·77). 161. 

FARAKKA PROJECT: 
Study of Impact of Minimum Wage. 

on Farm Products (IX-22.J2-
77), 140. 

FARMAFIN, MIS; 
Collaboration Agreement with M/_ 

Farmafin (VII-29-1I·77), 68-69. 
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FARMERS: \ 
Allotment of Land to Marginal 

Farmers (Vn-28·1I-1977). 26-
29. 

Average Earning of a Farmer (IX 
-19-12·77), 91. 

Benefit to Farmers from Small Far-
mer Development Agency (VII-
28·11-1977), 35-38. 

Central Assistance to Farmers of 
Delhi (IX-19-12-77). 145-46. 

Community tube-wells for small and 
marginal farmers (IX-19-12·77), 
2~32. 

Grants to Farmers Organisation 
(VII-2S-] 1-1977) 93-94. 

Loan to Farmers and others by 
branches of S. B. I. in Madhubani 
and Darbhanga Districts, Bihar 
(VIl-IS-1I·77). 206. 

Scientific Methods of Agriculture 
for Economic Development of 
Farmers (YIlI-5·12-77). 22-2S. 

Small Farmers Development Agency 
in M. P. (VIl-21-1l-77). 219-
20. 

Subsidy to fanners under small far-
mers Development Agency .md 
Marginal Farmers and Agricul-
tural Labourers Schemes (IX-
19-12-77). 144-45. 

Uniform criteria for Advance of 
Loan to small and Marginal far-
m~rs (VIII-5-12· 17). 234-35. 

Policy on Sugar Industry and Dis· 
satisfaction among farmers on 
price of Sugar cane (Dis) (lX-
23-12-77). 460-536. 

FARMERS FUNCTIONAL LITE· 
RACY PROJECTS : 
Farmers Functional Literacy Pro· 

jects (VIl-28-11-1977). 104-05. 

FEDERATION OF INDIAN ART 
SILK WEAVING INDUSTRY: 
Demand of Federation of Indian 

Art Silk Weaving Industry Prohi. 
biting Cotton Mills from Usmg 
Polyster Filament Yam (VIU-
7-12-77). 15ft 

FEDER A TION OF INDIAN CR-
AMBER OF COMMERCE AND 
INDUSTRY: 
Recommendation of FICel for 

speeding up Industrialization in 
Rural and Backward Areas (Yll 
-23-11-71). 39. 

Suggestions from F. I. C. C. 1. re-
garding M. R. T. P. Act (VII-
29-11-77). 220. 

Suggestions made by FICCI regard-
ing economic growth (VnI-2-
12-77), 152-53. 

Visit. of Delegation of Federation 
of Indian Chamber of Commer.;e 
and Industry to USSR eYIII-2-
12-77). 167., 

FERGUSON TRACTORS : 
Defective Manufacturing of Fergu-

son Tractors (VII-16-11·77). 93-
94. 

FERRO MANGANESE PLANT(S) : 
Ferro Manganese Plant in Madhya 

Pradesh (VUI-8-12-17). 104-05. 
137. 

FER TILISERS : 
Accumulation of Nitr:>gcn Fr:rtiliser 

(VII-29-11-71). 137-38 .. 
Central Aitl to States for purchase 

of F ertil isers (VIlI - U-12-77). 
41·42. 

Complaints about the Fertilizers 
produced in Cooperative Sector 
(VIII-6·12·77). 124-25. 

Consumption of Chemical and Fer-
tiliser (VIII-12-12· 77). 148-49. 

Demand of Fertilizers by Gujarat 
(VIII~12-12-77). 137-38. 

Distributicn of Fertiliser hy FC! 
(VIII-!3-12·77), 154-55. 

Distrihution of Fertilisers through 
cooperatives (VIlI--~-12· 77). 
240-41. 

Excise duty on Agricultural imp!o-
ments. Fertilisers and Insecticl(ios 
(VlII-2-12-77). 2-8. 
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~R. Tn.IS'BRS-Contd. 
Excise Duty on Fertili7.el's (IX-23· 

12· 77), 205. 

Expansion in Production in Ferti· 
lisers (VII-IS·H·77), 129. 

Expenditure on Coal based ferti. 
lisers (IX-20·I2·77). 168. 

Fertilizers to be Manufactured In 
I. F. F. C. O. Factory in PhuPpur, 
Allahabad (VlI-1 S· 11·77), 72. 

Fund and Allotment of Chemical 
Fertiliser for Rabi Cultivation in 
Bihar (VIII-I2·12·77), 177. 

Import of Fertilizers (VIII-S·12· 
77), 90. 

Import of Fertiliser (VIII-S·12-
77), 188-92. 

IndigenOUs Production of Fertilisers 
(VII-29·11·77), 134·35. 

Marathe Committee Reports on 
Fertiliser Prices (VII-IS· 11·77). 
222. 

Non.availability of DAP and Potash 
Fertiliser (VIII-S·12·77). 113·14. 

Offer of British Government for 
Production of Fertilizer (VII-
29·11·77), 184-85. 

Pact for Canadian Fertilizers (VUI 
9-12-77), 150. 

Production of Fertilizers (VlII-6-
12-77); 104-05. 

Ouantity of Fertiliser with Central 
Fertiliser Pool (IX -19-12· 77), 
155·56. 

Reduction in Prices of Fertiliser 
(VII-28· 11· 1977), 160--{j2. 

Reduction in the Prices of Fertili· 
zers (VII-21·II·77). 54. 

Request from Kerala for reduction 
in price of Fertilizer and Pesti-
cidC6 (VII-I4-11·77), 135. 

Requirement of Fertilizers (VlII-
12-12-77), 80·81. 

Scheme of New Fertilizers (VIU--
6-12-77), 174. 

FERTILlSER~ontd. 

Shortage of CAN Fertilizers in Pun. 
jab (VlII-12-12-77l. 81-82. 

Slump in Demand of Nitroger: 'us 
Fertilizers (VIII-5-12-77). 5;-
58. 

Statewise production of crude, Che-
micals and fertilizers (VIII-D-
12-77), 208. 

Study regarding Productivity trend 
in Public Sector Fertilizer Units 
(IX-23-12-77), 235. 

Supply of Fertilizer to West Bengal 
(VIII-S-12-77), 156-57. 

Use of Algae 88 Fertilizer (VII-
28-11-1977), 117-18. 

FERTILIZER CORPORATION 
KAMGAR UNION, SINDRI : 
Representation from Fertiliser Cor-

poration Kamgar Union, Sindri 
(IX-20-12·77), 156. 

FERTIUZER CORPORATlO)\: OF 
INDIA: 
Damage of paddy crops due to 

drainage of polluted water by 
F. C. I.. Durgapur (VIlJ.-..6-12-
77). 251-52. 

Distribution of Ammonium Sul-
phate by FCl (VIII-13-12-77), 
122·23. 

Distribution of Fertiliser by FeI 
(VIII-I 3· 12·77). 154-55. 

Division of Fertiliser Corporation 
of [ndia (IX--20·12-77). 98-99. 

High Powered Committee to Study 
Management of F. C. 1. (VIII~ 
6-12-77), 217·18. 

Losses of F. C. J. (VIn~-12-77). 
222·23. 

Management of FC! (IX-20-12-
77), 192-93. 

Misuse of F. C. I. Slaff Car (VIII-
6-12-77), 220. 

Purchase of Engineering goods (rom 
Abroad for F. C. 1. and O. N. O. 
C. (V1!-29-ll-77), 136-37. 
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FERTILIZER CORPORATION OF 
INDIA-Contd. \ 
Spliting up of planning and Dev-

elopment Division (VIll-13-12-
77). 92-93. 

Staff position in Headquarters on 
the Spliting of FeI (VIII-6-12-
77). 217. 

Trombay Plant of F. C. I. (VU-
29-11-77). 183. 

FER TILIZER FACfORlES : 
Absorption of displaced persons in 

Cxhin Fertilizer Project (VTII-
6-12-77). 246-47. 

Ca'pacity of Fertiliser factories in 
Public Sector (VIII-}3-12-77). 
201··02. 

Coal based Fertiliser Plants in 
Bihar and W. Bangal Coal Bear-
ing Areas (VII-29-1l-77), 158. 

Employment to Oustees ousted 
from land acquired for construc-
tion of fertiliser factory (VlII-
13·12-77). 141. 

Expansion of Cochin Fertilizer Pro-
ject (VIII-6-12· 77). 246. 

Fertilizer Factory in Agra Division 
(VII-29-11-77), 117. 

Fertiliser Plant at Paradeep Port 
(VIl-29-1J -77), 102. 

Fertiliser Plants for the Exploitation 
of Bombay High Gas (VlI-29-
11·77), 129-30. 

Fertiliser plant in Kanpur (VII-
15-11· 77), 51. 

Fertiliser PJant in Mathura (IX-
20-12· 77), 130·31. 

Fertilizer Plants in Rewa (VIII-
13-12-1977), 38. 

Fertiliser projects at Rewas and 
Nova Sheva (IX--20-12-77), 250. 
51. 

Loss by Sindri and Nanga) Ferti· 
lisers Plants (VIIl-I 3-1 2-771. 
177·78. 

FERTILIZER FAcrORIES~nt4. 
Purchase of Power Plant Equip-

ments for Durgapur and Gorakh-
pur Captive Stations (V1l-29·1l-
77), ISS. 

Setting up of a Fertilizer Plant at 
Uran lVII-IS-II-77}, 102-03. 

Talcher Fertiliz-;:r Project (VIn~ 
12-77), 203. 

World Bank aided Fertilizer Pro-
jects and National FertilizerfJ Ltd. 
Projects (VIlI--6-12-77), 221-22_ 

FER TILIZER PROMOTION 
STAFF ASSOCIATION. CAL-

CUTl'A: 

Representation by Fertilizer Pro-
motion Staff A~sociation. C.a.l-
cutta (VIII-6-12· 77). 47-48. 

FIBRE GLAS5 
Installation of a Plant to Manufac-
ture Fibre Glass in Bharat 

Opthalmic Glass Limited, Durga-
pur (jIX-14·12-77), 166-67. 

FIFTH LOK SABHA : 
Certain remarks by Shri Madhu 

Limaye about the Speaker of 
Fifth Lok Sabha (QP) (VIII-7-
12.77). 217-19. 

FIGHTER PLANES: 
Purchase of U.S. Fighter Planes 

(VIII-7-12-77). 207. 

FILARIA: 
Diagnosing / Controlling the Filaria 

(lX-22-12·77), III 

FILMS: 
Oandestine Export of Hinai Filma 

to the Gulf (VIII-7·12·77). 64. 
Excise duty on Reprints of Films 

(VIII-7-12-7". 197-98. 
Export of more Indian Films. to 

Pakistan (VII-16·11·73). 93. 
Permission to Indian Film Produ-

cers for Shooting Abroad (VlI-
16-11-77), 190-91. 
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FILMS-Contd. FISHERIES-Contd. 
Production of Film "Indus to In- Deep Sea Fishing Projects (VII-

dira Gandhi" by a Tamil Nadu 28-11-1977), 108-09. 
Firm (VII-16-11-77), 6-12. Deep Sea Fishing Vessels through 

Production of Film on the Birth Cooperative Sector (VII-21-U-
Place of Poet Keshav (VII-23- 77), 155. 
11-77), 160. Development of Fishery in Kanya-

Production of Short Length Films kumari. Tamil Nadu (V11-2S-
(VIII-7-12-77), 96·97. 11·1977), 213. 

Sex Education through Film (VII Fish catch from coastal areas of 
-23·11-77), 20t. Tamil Nadu and Kerala (VIII-

Fn..M STARS: 2-12-77), 36-3!t 
Payment of income tax by Film Fishing Harbour at Kulasekara~ 

Stars (IX-16-12-77), 204. nam (VlI-14.1l·77), 263. 
Missing Fishing Boat at Car Nico-

FINANCE COMMISSION: bar (VlI-23-11-77),199. 
Seventh Finance Commission (IX 

--16-12-77), 218. Prawn Fishing Operations (VlI-
14-11-77), 263. 

FINANCIAL INSTITUTIONS: Sanction for fish seed farm in 
Financial Assistance given by Pub- Orissa (IX-19-12-77), 133 

lic Financial Institutions to Mo- World Bank Aid for Fisheries Pro-
nopoly Houses (IX-l 6-12-77), ject in M.P. (VII-21-11-77), 4S-
~'4~ 

Fresh Guidelines to Financial In-
stitutions for Sanctioning Loans FISIDNG HARBOUR: 
to Industries (IX-23-12-77). 51. Construction of Fishing Harbour 

Investment in Different States by at Dhamra (VlI-21-1l-77), 55. 
Public SecLor Financial Institu- Fishing Harbour at VisakhapatnaJII 
tions (VIII-9-12-77). 198. (VII-21-11-77), 84-85. 

Investment made/Loan given to Fishing harbour in Goa (VII-2S-
various industries by Financial 11.1977), 131. 
Institutions (IX-16-12-77), 252. 

Fishing Port in Kola Chal Kanya-
Working of Nationalised Banks and kumari (VII-21-11-77), 135. 

Financial Institutions (VIII-9-
12-77), 235. Project report of Vizhinjam Fish-

FISH: ing Harbour (VII-21-11·77). 
127. 

Fish Freezing plant in Tamil Nadu 
and Export of Fish etc. CYIIJ- FISHERMEN: 
9-12-77), 150. Grievances of Goa Fishermen (Mat-

Import of Grass Carp Fish to Check tcr under 377) (IX-20-12-77). 
Weeds (VIII-12-12-77), 203. 422-23. 

FISH SEED FARM{S): FISHING TRAWLERS: 
Sanction for fish seed farm in F' h' T Orissa (IX-19-12.77), 133. Effect of Import of IS 109 raw-lers from Mexico on Indigenous 

FISHERIES: shipyards (VIII-12-12-77). 47. 
Construction of Fishing Harbour Fishing Trawlers imported (VIII-

at Dhamra (VII-21-11-77). 55. 12-12-77), 69-70. 
-------------------------------------------------
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FISIDNG VESSELS: \ 

Norwegian help for Construction 
of Fishing Vessels (VIII-2R-ll-
1977), 180. 

F1VE YEAR PLANS: 
Formulation of a Special Plan for 

Development of Rural Industries 
(VII-,z3-11-77), 26. 

Setting up of Super Thermal Plants 
in Sixth Plan (VII-23-11-77), 
166. 

Working Groups set up to review 
pwgress made in Fifth Plan (VII 
-23-11-77), 77. 

FLAVOURS: 
FinaIisation of Rules regarding 

Stabilising and Emulsifying 
Agents in Flavours (VII-24-11. 
77). 109-10 

Rule Re: use of stabilizing and 
Emulsifying Agents in Flavours 
(VII-17-11-77). 56-57. 

FLOOD(S): 
Amount sanctioned to Flood and 

Drought affected states (VIlI-
S-I2-m. 111-12. 

Assistance to Flood victim" of 
Delhi, Haryana and Rajasthan 
(VII-14-11-77), 156-57. 

Damage to crops due to floods 
(VII-14-11-77), 26-30. 

Drainage of Flood water in Delhi 
(VIII - 5-12-77). 185 .. 86. 

Flood in Brahmaputra (VIlI-
12-12-77), 228-30. 

Flood in Delhi. Haryana and Ra-
jasthan tVII-I4-11-77}, 103-104. 

Flood in West Delhi (VII-14-11-
77), 191. 

Flood situation in country (VIJ-
14-11-77). 171-73. 

Gifting of Purifying Tablets to 
Flood-hit villages by Church's 
Auxiliary for Social Action (VII 
-l7-11-77), 76. 

FLOOD(S}--Conld. 
Memorandum from West Bengal OD 

Flood~ (VII-14-11-77l. 78-79. 

Operation flood programme in West 
Bengal (IX-19-12-77), 226--30. 

Scheme from u.P. regarding Floods 
(VIII-I2-12-77). 108-09. 

Sluice Gate from Bibapur to Ko-
thocii (VIII-7-12-77). 48. 

Visits of flood affected States by 
Flood Commission (VII· .. -1S·U· 
1977), 139-40. 

FLOOD COMMISSION: 
Visits of flood affected States by 

Flood Commission (Vll-2S-11-
1977). 139-40. 

Debates 
Flood situation in the country 

(H A H DIS) (VIII~7-12-77). 
3S7~1. 

Recent cyclones and Floods in the 
Southern States (N) (VlII-6-12-
77). 307-406. 

FLOOD CONTROL BOARD: 
Reorganisation of Flood Control 

Board (V1II-l 2-12-77), 187~9. 

FLORA AND FAUNA: 
Books on Flora and Fauna (V1I-

28-11-1977). 112-13. 

FODDER: 
Fodder Resources (VIII-I 2-1 2-77). 

142. 

Fodder Supply (VII-28-11-1977). 
107-08. 

FOOD: 
Food Production by' 1985-86 eVll 

-28-11-1977). 199-200. 

Food production in Ganga Valley 
(VIII-S· 1 2-77), 184. 

Food production in Salt and Alka-
line affected fields (VIII-12-l2-
77). 39-40. --------------_._._------



FOOD AID: 
Food Aid under World Food Pro-

gramme (IX-19-12-77), 59-60 
Seven Year Food Aid from Euro-

pean Economic Community 
Countries (VIII-12.12-77), 230-
31. 

FOOD CORPORATION OF 
INDIA: 
Action against District, Manager 

and Asst!. Manager of F.C.I. 
Agra (VII-21-11-77), 130. 

Average earning of FCI Godown 
Worker of Dhanbad (IX-19-12. 
77), 73. 

Committees on Subsidy to F.C.I. 
(VII-28-11-1977), 195. 

Communication received in Hindi 
in Food Corporation of India 
(IX-19-12-77), 134-35. 

Cost of FeI operations (VII-t4-
11-77), 185-86. 

Damage caused to FCI godoWDS in 
Andhra Pradesh (lX-19-12-77), 
26-28. 

Disparity in House Rent AUow-
ance of Employees in FCI. Delhi 
(lX-20-12-77). 137. 

f'inancial powers of <nneral Ma-
nagers of FCI (VIII-I3-12-77). 
IS4. 

Fire in Office of FCI Bhopal (VIIl 
-12-12-77). 75-77. 

Foodgrains got spoiled at Kapa go· 
downs of FeI (VIJ-21.11-77,. 
92. 

Godowns of Private Partie!; in Pos-
session of FeI (VIII-S-12-77" 
78·79. 

Mixing of Waste etc. in Foodgrains 
by FeI Employees before send-
in~ to Godowns (VIII-S· 1 2-77>. 
162-63. 

Money given to Food CorporatIon 
of India bv Government (lX-
19·12· 71). 89-90. 

lOt 

FOOD CORPORATION OF 
INDIA-Contd. 
Proposal for Zonal Headquarters 

of FCI in North East (VIlI-
12-12-77), 22S·26. 

PrOpOsal to process cereals by 
F.e.!. to reduce stocks and pro-
vide nutritious Foods (VII-28-
11·1977). 14S. 

Quantity of Coarse grain procured 
by FCI (IX-l 9· 12-77).91-93. 

Reinstatement of Coolies of FCl 
Bolpur Godown (VIlI-12·12. 
77). 86. 

Itelease of sub· standard Wheat and 
Rice by FCI through Ration· 
Shops (Vll-28·11-1977). 11S· 
116. 

Reorganisation of FCI (VIII-I2-
12-77). ]73. 

Rice Mills and Rice Bran Oil Mills 
with FCI (IX-19.12·77). 123. 

Sale of pulses by F.C.I. (VII-21. 
11-77). 55. 

Setting up of Committee on reduc-
ing Cost of Cartying Buffer 
Stocks and Incidental Expenser. 
(VIT-·28·11-I977). 81. 

Ship Demurrage Paid by FCI for 
Detention of Ship in Marmuga«> 
Port (VII-21-11-77). 231-33. 

Spliting up of F.CI. (VIl ....... 15·11· 
77). 

Subsidy to West Bengal for Tran. 
saction of Business by F.C.I. 
(VII -28·11-1977), 110. 

Wheat kept in Rajpur District by 
F.C.I. unfit for human consump· 
tion (Vll-21-11-77). 206. 

FoOD FOR WORK PRO· 
GRAMME: 
Food for Works Programme in 

Orissa (VITI-5·J2·77), 151-52. 
Food for Work scheme in Rural 

Areas (VIII-12·12·77). 180-82 
Grant of tbodgrain to Bihar under 

the Food for Work scheme (VIII 
-5·12· 77). 225-26. ----------------------------------
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FOOD FOR WORK PROVRAM-/ FOODGRAINS-Contd. 
ME-Contd. 

Extra Payment by West Bengal on 
Projects under Food for Work Pro- I per Kilo of Foodgrains (VII-

gramme in Bihar (VUI-5'-12- I 28-11-1977), 53-54. 
77), 104-05. 

Success of Food for Work Pro-
gramme (VIIJ-5-12-77), 6-12. 

FOOD POLICY: 
Visit of U.S. Team to study Food 

Policy and Agricultural .Deve-
lopment (VII-28-11-1977), 209-
10. 

FOOD ZONES: 
Reported abolition of food zone!! 

(CA) (VII-14-11-77). 285··-96. 
FooDGRAINS: 

Additional Supplies of Foodgrains 
to Mizoram (VII-21-11-1977). 
49·50. 

Augmentation of the Supply of 
Foodgrains, Pulses and Oil Seeds 
in Deficit Areas (VIlI-5-12-77), 
92. 

Ballooning Technique for protec-
tion stored commodities (IX-
19-12-77), 191·92. 

Buffer stock of foodgrains (VII-
14-11·77), 91-93. 

Buffer Stock of Foodgrains and its 
Disbursement (VII-28-1l-1977), 
165-67. 

Damage of Foodgrains in U.P. and 
other States (VII-21-11-77). 
230-31. 

Damage of Wheat Stored Central 
Warehousing Corporation (VllI 
-5-]2-77), 186-87. 

Effect of New FoOd Pricing Policy 
on Avaiiability of Foodgrains for 
Public Distribution (Vll-21-11-
77), 167. 

Expenditure on Collection and stor-
age of Foodgrains (VII-21-11-
77), 189-90. 

Export of Food Articles (IX-16-
12· 77), 163. 

Export of Foodgrains (VU-21-11-
77), 213. . 

Fixation of Support Price for Vego-
tables. Mustard Seed and Grainl 
(VIn-12-I2-77), 105-06. 

Foodgrains destrcyed during Mon-
soons (VII-14-1l-77), 38-39. 

Foodgrains got spoiled at Kapa go. 
downs of FCI (VTI-21-11.77). 
92. 

Foodgrains procured and buffer-
stock held (VlI-I4-11-77), 242-
43. 

Foodgrains self-sufficiency in Ou-
jarat (Vlll-5-12·77), 174. 

Foodgrains stored in Godowns and 
on Plinth (VII-14-11·77), 249-
52. 

Grant of foodgrain to Bihar under 
the Food for Work scheme (VnI 
-5-12-77), 225-26. 

H.B. 3 MiI1et Seed (VII-2S-H-
l(77). 157-60. 

Imports of Foodgrains from U.s. 
S.R. (VII-21-11-77), 80. 

Legislation on Adulteration in food 
stuffs (VII-24-11·77), 61-62. 

Less procurement (IX-19-12·77). 
125. 

Loss of Foodgrains (IX-19-12-77). 
215-17. 

Mixing of Wasle etc. in Foodgram. 
by FCI Employees before send-
ing to Godowns (VIII-S-12-77), 
162-63. .' 

News Item captioned Wheat Scan-
dal Unearthed (VIII-5-12-77) 
232·33. 

Per Capita Consumption of Food-
grains (VII-28-11·1977), 87-88 

Pilferage of Foodgrains in Depota 
(IX -19·12-77), 72. 

Production and Supply of quality 
seeds of Wheat, Barley and Rice 
(VIII-12-12-77), 120-22. 
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POOOORAIN5-Contd. 
Production of coarse grains (VIII-

12-12-77). 214-16. 
Production of Foodgrains (VlI---' 
. 14-11-77), 216-17. 

Pucca houses of farmers in rural 
areas on rent for procured food-
2I1lins (VIl-21-11-77), 207·0R 

Quantitv of Coarse ~rain orocured 
by FCI (IX-19·12-77), 91-Q~ 

Reaction of Public to Removal of 
Zonal Restrictions of Move-
ment of Foodgrains (VII-21-11-
77). 164-65. 

FOODGRAINS-Concld. 
Stock, Procurement and Release of 

Foodgrains (VII-14-11·77), In 
-19. 

storage problem after Kltarif arri-
val (VII-21-11·77), 95·96. 

Supply of Foodgrains to Employees 
of State Farms Corporation (VIII 
-5·12·77), 13S. 

Supply of Foodgrains to W. Bengal 
(VHI-S·I2· 77), 161·62. 

Wheat and Milo to Kamataka (VD 
-·28-11-1977), 104. 

Debates 
Negotiations for return of 

Wheat Loan (HAH DIS) 
-12-12·77). 397--403. 

Soviet 
(VIII 

Representation for improvement in 
Production of foodsuains and 
other crops (VII--21·11·77), 123-
24. i FOODSTUFFS: 

ReQuest from States for Enhance-
ment of Procurement Price of 
Foodgrains and paddy (Vn-
14-11· 77). 243·44. 

Restrictions to procurement of levy 
foodgrains to stora2e capacity 
NIl -14-11-77). 85-86. 

Retail Prices of Foodgrains and 
Pulses (VIII-S-12-77). 60. 

Rice, Wheat and Sugar for Madhya 
Pradesh for 1976-77 CV1I-28·11. 
1977), 195·96. 

Rice. Wheat and Sugar for Rajas· 
than for 1976·77 (VIl-21-11- , 
17), 183-84. 

Rice. Wheat and Sugar to Gujarat 
(IX-19·12· 77). 233-34. 

Rise in Foodgrains Prices (VII-
14-11· 77), 221·22. 

Silos with Foreign Assistance (VTI 
-28·11·1977). 180-81. 

Smuggling of Foodgraios to Nepal 
and Bangladesh (IX-19-12.77). 
148. 

Steps to reduce Foodgrain in Stow 
(VII-,28·11.1977), 105-06. 

Stock and Damage of PoodgraiDa 
(VlI-21-11-77), 115·16. 

Non·Supply of Maida and Suji to 
rural people by Fair Price' Shops 
(VlI-lB~ll·77). 118-20. 

Prices of Pulses. Potatoes, Onions 
and Oilseeds (VII-18·H·77). 

FOOTWEARS: 
Export of Shoes and Chappals to 

foreign Countries. (VIII-9-12-
77), 170. , 

FOREIGN AID: 
Assistance from Rumania to iden. 

tify Crude Reserves (VII-29-
11· 77), 39·40. 

Foreign Aid offer to West Bengal 
(IX-23·12·77), 91. 

Foreign Aid negotiated with World 
Bank (VIII-2-12·77). 32-33. 

Foreign Assistance for Kala-Azar 
(VI1-17 ·11-77), 93-94. 

Foreign countries help for Indian 
Children (VII-21·11-77). 149. 

Inflow of foreign Assistance and 
out· Bow of National Resouroel 
(IX-23-12·77). 63. 

FOREIGN ATTACHES: 
Countries of which Attaches of Do-

fence Forces are accredited to 
the Government of India (VDI-
3(}'11·77), 175--77. 
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FOREIGN BANKS: 
Opening of Branches by \ Foreign 

Banks in India (VIII-9-12-77), 
37. 

FOREIGN COLLABORA nON' 
Approach by Foreign countries in 

setting up big industries in India 
with Collaboration (VIII-7-12.-
77), 46-47. 

Collaboration Agreement with M / s 
Farmafin (VII--29-11-77), 68·69 

'Construction of Five Star Hotels 
with Foreign Collaboration (IX 
--23-12-77), 127-28. 

Foreign Collaboration Agreements 
in 1977-78 (VII-23-11-77), 204. 

Foreign Collaboration for Affore-
station in Himachal Pmdesh (VII 
-21-11-77), 137-38.· 

FOREIGN COMPANIES: 
Comparative Study of Salaries paid 

in Public, Private Sector and fo-
reign Companies (VITI-13-12. 
77), 217-18. 

Contract with Foreign Companies 
by ONOC (VIII-H-12-77). 101. 

Foreign Companies that have not 
diluted foreii!1 Equity Holdings 
(lX-23-12-71). 123.,· 

Investment made by Foreign Com-
panies in Industrial Units in 
India (IX-23-12-77). 43-44. 

Notices served to Foreign Com-
panies under FERA (VIll-9-12-
77), 46. -

Remittances by various foreign 
controlled companies .. (IX-16. 
12-77), 196. 

Steps to curb the Activities of Mul-
tinationals (VITI-·,2-12-77). 93. 

FOREIGN COUNI'RIES: 
Financial Assistance to Institu-

tions in Foreign Countries (JX-
19-12· 77). 147-48. 

Indian Cultwe in foreip oounb:ies 
(VIII-5.12-77). 126-27. 

FOREIGN COUNTR.IES-Contd. 
PQpularity of Indjall Sp<nts Goods 

in foreign cOUJltrjes (VIII-2-12-
77. 151. 

Recognition of Indian Medical :De-
grees by Foreign countries (Vll 
-24-11.77), 84-85. 

Request from Foreign countries for 
supply of BCG Vaccine from 
India. (VII--24-11-77). 101. 

Scholarships for Study in Foreign 
Countries (VllI-12-12-77). 86-
87. ' 

Visit of officers to foreign countries 
(IX-19-12-77), 133-34. 

FOREIGN DELEGA TION(S): 
Visit of Chinese Delegation to 

India (IX-23-12-77). 19-22. 

Visit of economic delegation from 
Vietnam (Vn-24-11-77), 185-
87. 

FOREIGN DRUG INDUSTRIES: 
Invested capital. annual profit. re-

mittances by foreign drug indu.-
tries (VIII-13-12-77). 168-69. 

FOREIGN DRUG FIRMS: 
Production beyoDd licenced capa-

city by foreign drug firms (VITI 
-13-12·77). 101-02. 

FOREIGN EXCHANGE: 
Amount drawn from Foreign Ex-

change Resources (VII-I8.H. 
77). 215-16. 

Decision on utilisation of fore18ll 
exchange reserves (VII-IS-H. 
77). 91·92. 

,. 
Discontinuance of Priority Allot-

ment of FIats to Indians abroad 
by DDA against Foreign Ex- I 
change (VllI-.J2-12-77). 110. 

Foreign Exchange clearance obtain. 
ed by Air France in India from 
Reserve Bank of India (VII-
18-11-77), 123-25. 

Foreign Exchange earned by Kera· 
lites working abroad (VUI-9. 
12-77). 222. 
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FOREIGN EXCHANGE. --Coneld. 
Foreign Exchange earned due to 

expon of jute (VIII-9·12·77), 
212. 

Foreign Exchange Earnings during 
the last three years (VIII-9·12· 
77), 232. 

Foreign Exchange Reserves (VIII-
2·12·77). 194-95. (IX-23-12-77), 
221·22. 

Impact of Exchange Reserves due 
to Relaxation of Restrictions on 
Foreign Travel and Easing of 
Import Curbs (IX-23-12-77). 
171-72. 

Impact of Iiberalisation of imports 
on foreip ex.change earnings (IX 
--23-12-77). 141-42. 

Original investment in Foreign ex· 
change of Cigarette Companies 
(IX-23·12-77). 160. 

Profits/Loss in foreign Exchange 
due to fluctuation in Indian ru· 
pee (IX-16-12-77). 165. 

Sugar exported a!W foreign ex· 
change earned (IX-16-Il·77), 
92. 

Utilisation of foreign exchange for 
development of rural economy 
(VII-18·H·77), 40. 

Utilisation of foreign exchange [fl-

servcs (VII-IS-H·77), 39. 

Sugar Exported by Sugar Factories 
and Foreign Exchange Eamed 
(VIII-ll-ll·77). 157. 

FOREIGN EXCHANGE REGULA· 
TION Acr: . 

Dilution of E'luity under F.E.R.A. 
by I.B.M. (VII-18·11-77). ]65. 
66. 

Steps to curb the Activities of Mul· 
tinationals (VIll-2.12· 77). 93. 

Violation of Foreign Exchanae Re-
gulation Act by Multinational 
Companies (VlTI-2-12-77). 77. 

FOREIGN FlJUfB: 
R~&i$tratioD of Foreign Firm. to 

Operate in India (VIII~·12-
77), 121. 

Setting up of Industrics by Foreign 
Firms (VII-16-11·77), 76. 

FOREIGN HOLDINGS: 
Foreign Companies that have Dot 

diluted foreign Equity HoldiDga 
(IX-23-12-77). 123. 

FOREIGN INVESTMENT: 
Foreign Investment by Public and 

private Sectors (IX-23-12-77). 
62. 

Investment made by Foreign Com-
panies in Industrial Units in 
India (IX-23-12-77). 43·44. 

News item captioned "Garg Cau-
tions against sell out to Born-
Bankers (VII-16-U·77), 144-45. 

FOREIGN LANGUAGES: 
Proficiency in Foreign Languages 

for Candidates selected for Fo-
reign services (VII-24·11·77). 
34-37. 

FOREIGN MAIL: 
Pilferage of Foreign Mail (VII-

17-11-77). 184. 
Substitution of Foreign Mail with 

forged letters (VII-24-11.77). 
120·21. . 

FOREIGN MISSIONARIES: 
Foreign Missionaries in India (Vn 

-23-11·77). 41. 

FOREIGN MONEY: 
Foreign money received by 0andJIi 

Eye Hospital. Aligarh (IX-I6-
12-77). 179. 

Inflow of foreign money (IX-I4-
12-77). 217-18. 

FOREIGN NATIONALS: 
Liberalisation of Personal Baggaae 

Rules for persons of Indian Ori-
gin (Vlll-9. 1 2-77). 129. 
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FOREIGN NATIONALS. 
Talks with Neighbouring \ Countries 

re: their Citizens given Refuge 
in India (VIII-1-12-17), 183. 

FOREIGN REMITTANCES: 
Remittances by Indians from Ab-

road (VII-IS-H-11), 198-200. 

FOREIGN SERVICES: 
Improvement in Foreign Service 

(Vl1l-8-12-11), 46-47. 

FOREIGN TECHNICIANS: 
Number of Foreign Technicians 

working in Rourkela and Durga- I 
pur Steel Plants (iX-22-12-77), 
48. 

FOREIGN TOURISTS: 
Facilities to foreign tourists (JX-

16-12-71), 31. 
Incidents of Hijacking of Planes 

and Inflow of Foreign Tourists 
(Vlli-2-12-77), 186. 

Tour Undertaken by former Health 
Secretary (IX-15-12-77). 71. 

FOREIGN TOURISTS: 
Visit of Foreign Tourist to laisal-

mer (IX-23-12-77), 24~-42. 

FOREIGN TRADE MARKS: 
Permission to continue the liSe of 

foreign trade marks under FERA 
to lTC, Glaxo and Reckett Cole-
man (lX-23=12-71). 66. 

FOREIGN TRADE POLICY: 
Foreign Trade Policy (VII1-2-12-

77), 216. 

FOREIGN TRAVEL: 
Economy in Foreign Travel (VIII 

-9-12-77), 95. 
Is.sue of 'P' Forms (VlII-2-12-77). 

82-83. 
Liberalised rules for fOleip tra-

vels (VID-2-12-77), J73-7S. 
Relaxation in Curbs on tareian tra-

vel (VIII"';'2-12-71). 175-". 

FOREIGN TRAVELLERS: 
Inclusion of Bottle of liquor as in 

free baggage allowance to Inter-
national TraveUers (VIII-2-12-
77), 211-12. 

FORESTS: 
Plan for use of quick-growing spe-

cies of tree (VII-28-U-1977). 
146. 

Setting up of Industries based on 
minerals and forest wealth (VD 
-16-11-77). 56-51. 

Tampering with Nature (VI1-28-
11-1977), 74-75. 

Development of Forests (H.AH. 
Diy) (VIII-2-12-77), 352-67. 

FOREST INDUSTRIES: 
Policy for giving priorities to for-

est industries in the Hill area. 
(VIII-30-11-71). 166-67. 

FOREST RANGERS TRAININO 
COLLEGE. BETUL: 
Forest rangers training college 81 

Betul. M.P. (IX-19-1Z-77). 19 
-21. 

FOREST RESOURCES: 
Railway line for Transportation of 

Mineral and Fore~t resources 
(VII-15-U-77). 1-7. 

FORMULA nON PLANT: 
Fonnulation Plant in Every State 

(VII-29-11-71). 95-96. 
FORWARD SEAMENS UNION. 

CALCUTTA: 
Representation from the Forward 

Seamens Union. Calcutta (VII-
16-11-77). 75. 

FREE BAGGAGE ALLOWANCE: 
Inclusion of Bottle of liquor as in 

free baggage allowance to Inter-
national Travellers (VIII-2-12-
77). 211-12. 

FREE LEGAL AID: 
Proposal to create Industrial 1udi-

cial Service. Labour Benches fit 
High C.ourts and Free Lep! Aid 
to Employees (VUI-13-12-1977) 
33. 
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FREE PORTS: 
Declaration of Bombay. Madras 

and Calcutta as free ports- (IX 
-14.12·1977). lOS. 

FREE TRADE ZONES: 
Free Trade Zones (VIII-2-12-77). 

166-67. 

FREEOOM FIGHTERS: 
BoJUS Freedom Fighter Pensioners 

(VIII-7-12-77), 55-57. 
Evaluation of Role Played by Free-

dom Fighters (VTII-12-12-77), 
78. 

Grant of Pension to Freedom Figh. 
ters (VII -16-11-77), 92·93. 

Grant of Pension to Freedom Figh. 
ter!! (VII-30-11-77), 8-13. 

Grant of Pension to Freedom Figh-
ters (VIlI-7-12-77), 28-29. 

Grant of Pension to Freedom 
Fighters from Balasore District 
(VII~l6-l1-77). 58. 

Pension given to freedom fighters 
(VII-16-11-77), 164-65. 

Pension to Freedom Fighters (VITI 
-7-12-77), 189. 

Raising Pensions of Freedom figh. 
ters (VIII-30-11-77), 58. 

FROG LEGS: 
Export of Frog Legs (VIII-9·12-

77). 80. 
Debates 

Reported decision to ban export of 
processed frog legs (Matter under 
rule 377) (IX-23-12-77), 453·54. 

PRUIT(S): 
Ban on lise of Carbide for Ripen· 

ing Fruits (VIII-I· 12·77), 91. 
fRUIT PROCESSING COMPLEX: 
FRUIT PROCESSING PLANT: 

Eastern Region (V1I1-5-12·77), 
58. 

FRUIT PROCESSING PLANT: 
Fruit PJ"OCCssing Plan (1X-19·l2-

77), lUi. 
1-1S9 LSS/ND/78 

FUEL: 
Supply of Fuel by America to 

India (VII-16-11-77), !SI.52. 
Supply of fuel by International 

Atomic Energy Commission to 
Atomic Power Station. Kotah 
(VII -16·11· 77), 184. 

FUEL POUCY COMMITIEE: 
Recommendation of Fuel Policy 

Committee on consumption of 
coal (VIII-7-12-77), 184-85. 

FUNDS: 
Investigation into the funds of 

Congress Party (VII -16-11· 77). 
100. 

New formula regarding allocatiOD 
of funds to States (VIl-16-11-
77). 194-95. 

Raising of Funds through Souve-
nirs by Government Department 
(VII-16-11·77), 77. 

FURNACE OIL: 
Allocation of Furnace Oil to In-

dustry (VIII-13-12-1977). 46-
48. 

Furnace oil to Industries owing to 
drop of coal output (VII-23-1l-
77), 123 . . 

G 
G. B. PANT HOSPITAL. NEW 

DELHI: 
Death of a Nurse in G. B. Pant 

Hospital. New Delhi (VII-I 7-
11-77), 156. 

G. B. PANT HOSPITAL.. PORT 
BLAIR: . 
(VHI -8-12-77), 40·41. 

a.p.o .• SIMLA: 
Insanitary conditions in GPO. 

Simla (VIII-I· 12-77), 67. 
GAMBLING: 

Proposal to stop Gambling (VIll-
7·12-77). 127-28. 

GAMES AND SPORTS: 
Asian Games. 1982 (VII-14-11. 

77), 228. 
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GAMES AND SPOR TS-Contci. 
Inclusion of Kabaddi in \ Intema-

tional Games (VII--21-fl-77), 
32-33. 

Third National Sports Festival for 
Women (VIl--21-11.77). 44-45. 

GANDAK PROJECf: 
Foreign Assistance for Kosi and 

Gandak Project (VIlI-5-12-77), 
133-34. 

Schemes in Gorakbpur and ])eo-
ria for Development of Gandak 
Project area (VIII -12-12-77), 
209-11. 

GANDHAMARDAN: 
Extraction of Bauxite are in Gan-

dhamardan (VTI-24-11-77). 69. 

GANDHI EYE HOSPITAL, ALI· 
GARH: 
Foreign money received by Gandhi 

Eye J:Iospital. Aligarh (IX-16-
12-77). 179. 

GANDHI. MAHATMA: 
Lessons on Gandhiji in Secondary 

Schools (VIII-I2-i2-77), 196-
97. 

Debates 
Publication of Books on Pandit 

Nehru and Mahatma Gandhi and 
attempt at denigrating the lea-
ders. (Matter under rule 377) 
(VIII~-12-77). 290-301. 

GANDH1. SHRIMA TI INDIRA: 
Dislocation in Train Services in 

Tamil Nadu on the ~~ of arrest 
of Mrs. Gandhi (VIII-13-12· 
1977), 71. 

Officers on Mrs. Gandhi's Payrole 
(VIll-7-12-77), 161. 

Debates 
Question of Privilege against Shri .. 

mati Indira Gandhi and others 
(VTI-I6-11-77). 208-36. 
(VlI-17·11-17). 22S-S2. 
(VD-18-11.77).221-37. 

GANDHI, SHRI SANJAY: 
Celebration of Birth Day of Shri 

Sanjay Gandhi in D.M.S. (VII-
21-11-77), 33. 

Investigation into the Alleged As-
sault on Shri Sanjay Gandhi 
(VII-16-11-77), 191-92 

Running of Special Trains during 
Shri San jay Gandhi's Tour in 
Orissa (VII-IS-l1·77), 45-46. 

GANDHI SMRlTI: 
Assault on a Gandhian worker 

(VII-l 4-11-77), 78. 
Grant to Gandhi Smriti Samiti 

(VII-28-11-1977), 96. 

Debates 
Reported assault by R.S.S. workers 

on Shri Damodaran Nair. a guide' 
of Gandhi Smriti (CA) (VII--!7-
11· 77). 256-86. 

GANDHI, SHRIMATI SONIA: 
Nationality of Mrs. Sonia Gandhi 

and her stay in India (VIIl-7-
12-77), 174. 

Nationality of Mrs. Sonia Gandhi. 
Director of Maruti Companies 
(VIII-13-12·77), 84-85. 

Permission for Investment by Mrs. 
Sonia Gandhi, wife of Shri Rajiy 
Gandhi (lX-23-12-77), 193. 

GANESH FLOUR MILLS: 
Moratorium sanctioned to Ganesh 

Flour Mills. Delhi (IX-16-12-
77), 67. 

GANGA RIVER: 
Diversion of stream of Ganga off 

Bhagalpur (Vll-28-11-1977) 
137. 

Plying of vessels between Diamond 
Harbour and Towns along Ganga 
River (Vll-16-11-77), 34 

Debates 
Agreement between Government. 

of India and Bangladesh on shar-
ing of Ganga water at Faratb 
(St.) (VJI-14-11-77). 297-306. 
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Agreement between India and Ban-
gladesh for sharing Ganga Wa-
ters at Farakka (M) (IX-lS-12-
77), 218-98. 

GANGA VALLEY: 
Food production in Ganga Valley 

(VllI-5-12-77), 184 

OANGAPUR: 
Reservation of seats from Ganga-

pur City (VIll-6-12-77), 59. 

OARIBI HATAO SCHEME (VIII 
-7-12-77). 72. 

OARHW AL DIVISION: 
Industrial development of Garh-

wal Division (IX-14-12-1977). 
100-01. 

GARLIC: 
Use of Lebsun and Shiwambu (IX 

-15-12-77}. 58 
GARHWAL: 

Landslide at Tawaghat in Pithora-
garh District (VII-23-11-77), 
84. 

GARHW AL RISHIKESH HYDEL 
SCHEME, HARDWAR: 
Construction of Garhwal Rishikesh /1 

Hydel Scheme Hardwar (Vll-
16-11-77), 201-02 

GAS: 
Allotment of Gas Agencies and 

Pumps in 1977 to Ex-Servicemen 
(IX-20-12-77}, 93. 

Gas connections booked by Aravan 
Gas Udaipur (VIII-13-12-77). 
153-54. 

Indane Gas Distrlbutionship to 
Apna Bazar Central Consumers 
Cooperative Stoes Ltd. Junagadh 
(Gu]arat) (VII-29-11-77), 80. 

New places in Gujarat for Explo-
ration of Oil and Gas (VI11-13-
12-77). 119-20. 

Reported loss of empty eooting gas 
cylinders (IX-20-12-77), 84. 

GOA.-Contd. 
Supply of LPG as to Madhya Pra-

desh (VIII-13-12-77), 183-84. 

GAS TURBINES: 
Clearance of Applications for Ini-

port of Gas Turbines (VII-23-
11-77}, 82. 

Import of Gas Turbine Genera-ton 
(VII-23-11-77). 181. 

GASLITAN COLLffiRY, SUVA: 
Firilli in Gaslitan Colliery, Sijua 

(VII-16-11-77}. 122-23. 

GAUHATI: 
Buffer stock of Newsprint at Gau-

bali (VIII-30-1I-n), 224-25. 
Railway Line between Goalpara-

Gaubati (VIII-13-12-1977), 70-
71. 

GA YDA Y IRON AND STEEL CO.: 
Closure of Gayday Iron and Steel 

Company (VII-29-11-77). 4f.-42. 

GEM AND JEWELLERY EXPORT 
PROMOTION COUNCIL: 
Financial Assistance to Oem aad 

Jewellery Export Promotion 
Council (IX-23-12-77), 238. 

GENERAL PROVIDENT FUND: 
Maintenance of GPF Accounts of 

South western zone of Ceotral 
PWD (VIIJ-5-12-77), 143. 

GEOLOGICAL MAP OF INDIA 
(VII-24-11-77), 131-32. 

GEOLOGICAL SURVEY OF 
INDIA: 
Allotment of Posts by Eastern re-

gion Calcutta to Orissa Circle 
Geological Survey of India (IX 
-22-12-77}, 74. 

OSI Circle in Bihar (VIT-24-11-
77), 107-08. 

Geological Survey in TiruDelvely 
and Kanyakumari Districts (V1J 
-17-11-77), 71. 

Geological Survey of Sidhi Di.ttt. of 
M.P. (IX-22-12-77), 115. 
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OEOLOOICAL SURVEY OF 
INDIA-Contd. \ 

Memorandum from the Employees 
of G.S.I. (VII-17-11-77), 76-77. 

Reorganization of G.S.I. (Vll-17-
11-77), 26-29. 

GENERAL INSURANCE CORPO-
RATION: ' . 
Demotion I termination of services 

of officers I employees of OIC (IC 
-16-12-77), 108. 

Employment of Engineering Ora-
dIlates in GIC (IX-23-12-77), 
217. 

Guarantee given by GIC to' Banks 
for Jeeps supplied to Congress 
Party (IX-.J6-12-77). 247 

GERMANY: 
Indo-FRG Joint Commission (IX-

23-12-77), 258. 
GHAZIABAD: 

Introduction of COHS Scheme in 
Ghaziabad (IX-15-12-77), 177. 

GBBE: 
Increase in price of gbee of Delhi 

Milk Scheme (VIII-S-12-77), 
183-84. 

GHERAO: 
Gharaoes, strikeis and lock outs 

(VII-24-11-77), 142-48. 
GIFTS: 

Milk products imported as gifts 
(lX-19-12-77). 171-72. 

GLAXO MIS: 
Industrial licences to Mis. Sandoz 

and Glaxo (IX-20-12-77). 184-
86. 

Profits earned by MIs Sandoz. MIs 
Pfizer and Mis Glaxo (VIII -
6-12-77), 177-79. 

GLOBE MOTORS, DELHI: 
Deposits taken by Globe Motors. 

Delhi (VIll-13-12-77). 222·23. 

OOA: 
Existence of Institution of Serfdom 

in Goa (VD-24-11·77). 116·17. 

GOA-Conld. 
Filling up the Posts of ProfcSBol'l 

in Goa Medical College (IX-
15-12-77). 43. 

Fishing harbour in Goa (VlI-28. 
11-1977), 131. 

Goa served by Meter Gauge (VII-
29-11-77). 83. 

High Court Bench in Goa. Daman 
and Diu (VIII~-12~77). 81. 

Memorandum from Goa Cashew 
manufacturers and Exporters' 
Association (IX-I6-12-77), 66. 

Oil Explordtion in Goa (VIII-13-
12·1977). 51. 

Recommendations of Law Commis. 
sion to repeal Portuguese Laws 
applicable to Goa, Daman and 
Diu (VIIl-7-12-77), 45-46. 

Setting up of a University in Goa 
(VII-28-11-1977), 132. 

Setting up of Seamen's Recruitin, 
Centre for Saloon and Deck Crew 
of Ships in Goa, Daman and Diu 
(VITI-7·12-77), 152-53. 

Training Facilities to Students from 
Goa in Agriculture (VU-28.ll. 
1977). 71·12, 

Debates 
Grievances of Goa Fishermen 

(Matter under 377) (IX-20-12-
77), 422·23. 

GOA TOURISM DEVELOPMENT 
AUTHORITY: 
Fmancial burden on GoveI1lment 

due to proposed Goa Tourism 
Development Authority (Vm-
2-12-77). 106. 

GODAVARI BASIN: 
Exploration of Godavari Basin for 

Oil Deposits (VII-IS-It-77l 
160. • 

OODOWNS: 
Construction of Bulk Storage Go-

dowDs (Vfi-l4-t 1-77). 133. 
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OOLD: 
Amendment of Gold Control Act 

(IX-23-12-77). 122. 
Business in smuggled gold in Chan-

dni Chowk and adjoining area 
(IX-16-12-77). 166. 

Demand for Indian Technical Ex-
perts in foreign countries (VIII 
-1-12-77). 45. 

Gold Dealers licences in Mahara-
shira (1X-16-12-77). 241. 

Gold find near Kolar Geological 
Surv~y of India UX-15-12-77). 
80. 

Gold Fund in Vayanad area of Ke-
rala (VIII-S-12-77). 53. 

Gold production in India (VlII-
1-12-77). 31. 

Gold seized during raids from 
March. 1977 (VIII-2-12-77). 
153-54. 

Goldsmiths affected bv Gold Con-
trol Act. 1962 (lX-16-12-77). 
119. 

Import of Gold to stop smuggling 
(VIII-2-12-77). 44. 

IncreaSe in activities of Gold 
Smugglers (VIII-9-12-77). 53. 

Licences issued to Gold smiths in 
Gujarat (IX-J6-12-77). 234. 

Purchase of Gold by Government 
(IX-16-12-77). 210. 

:Sale of gold by Government (IX-
16-12-77). 33. 

'Search of Gold in Himachal Pra-
desh (VII-17-11-77). 156-57. 

OOLD CONTROL: 
Gold Control Policy (VII-iS-ll-

77). 141. 

GOLD SMITHS: 
Memorandum from Gold Smiths 

Organisation. Maharasbtra (VII 
--IS-11-77). 167-6S. _._---- ----._--. 

GOODS FOR MASS CONSUMP-
TION: 
Production of Goods for Mass Con-

sumption (VII-I8-11-77). 14S. 

GOODS TRAFFIC: 
Concession in goods traffic by Rail-

ways (IX-20-12·77). 36. 

GOPALPUR PORT: 
Gopalpur Port in Orissa (VII-16-

11-77). 195. 

GORAKHPUR: 
New Post Office Building in Gara-

khpur (VII----44-1l· 77). 97-9S. 
Number of Complaints. regarding 

corrupt practices by officers of 
Gorakhpur Headquarters (IX-
20-12-77), 97-9S. 

Schemes in Gorakhpur and Deoria 
for Development of Gandak Pro-
ject area (VIII-I2-12-77), 209-
11. 

GOSHALA(S) : 
Dairy Farm (G05hala) for Cow Pro-

gency (VTI-21-11-77), 157. 

GOVERNMENT ACCOMMODA-
TION: 
Allotment of Government Accom-

modation to Former Ministers 
and M.Ps. (VII-14·11-77). 23()" 
31 

Complaints from Members of the 
5th Lok Sabha regarding reco-
very of excess rent from them 
(VIII-S-I2·77), 146. 

Construction of Government Quar-
ters around Gole Market. New 
Delhi (lX-19-12-77). 150-51. 

Effect of allotment of Government 
accommodation to Government 
employees having their own 
Houses (VIII--5·12-77). 243. 

Estimates for the ConstructioQ of 
Parliament House Annexe Build-
ing (VIII--5-12-77). 7S-79. 

Excesses committee during Emer-
gency in the Allotment of 00.,. 
ernment Accommodation (IX-
19-12-77). 221. -------
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OOVERNMENT 
nON--Contd. 

AOC"OMMODA-
" 

Excesses committed in the allot-
ment of quarters to Government 
Employees during Emergency 
(VIII-12-12-77). 60-61. 

Government Accommodation allot-
ment rules (IX-19-12-77). 221-
22. 

Government Employees from Ti-
marpur Area given change in 
Gole Market Area. New Delhi 
(IX-19-12-77). 52-53. 

Goyernment Employees having Se-
parate Pool Accommodation (VII 
-21-11-77). 175. 

Government Quarters lying vacant 
in R. K. Pura:m (VIII-I2-12-
77), 191-92. 

Governmental Residential Accom-
modation with Political Parties 
(VIII-l 2-12-77). 136. 

Irregularities in Expenditure incur-
red on tbe Erstwbile Ministers' 
Residences (VII---14-11-77). 175. 

Letting out of Government accom-
modation in D.I.Z. Area. New 
Delhi (VII-21-11-77). 152-53. 

New Categorisation of Government 
Accommodation (IX-19-12-77), 
75-76. 

Non-vacation of accommodation 
by Ex.-Spcaker, Ex-Minister and 
Ex-M.Ps. (VIII-12-12-77). 53-
56. 

Non Vacation of Government Ac-
commodation by Ex-Executive 
Councilors. Ex-Ministers and 
Ex-Members (jVII--28-11-1977). 
183-85. 

Notices issued to Ex-Ministers to 
vacate their Houses (VIII-
5-12-1977), 252-53. 

Officers Allo~d Accommodation 
of a Class Higher than the En-

, titled Class (VII-21-11-77), 158. 
Officers allotted type IV quarters 

during the Ist week of October, 
15 (VII-I4-11-77), 137-139., . 

GOVERNMENT 
TION~ontd. 

AOCOMMODA-

Officers baving house of lesser 
accommodation than their En· 
titlement having Government ac:. 
commodation (IX-19-12-77). 
76. 

Officers of the rank of Joint Sec-
retary and ~ecretary in posse .. 
sion of Governmental Accom-
modation while owning Houses 
(VI1l--5-12-77). 252. 

Priority List for allotment of ortho-
dox locakd at mandir M8.1'Io 
New Delhi (VII-14-11-77). 
134. 

Quarters for Railway Employees 
(VII-29-11-77). 174. 

RationalisatioD. of Government'. 
Policy regarding Allotment 01 
Accommodation to its employee. 
(VIII-5-12-77). 236. 

Recovery of Damages from tho 
Tenant (VIII~5-12-77). 70-71. 

Relaxation oH Rule5 for PurpoSei 
of Taking Possession of the Gov-
emment Accomodation (Vrn-
12-12-77). 202. 

Reserve Quota of A\.'COmmodatiOD 
of SC and ST (VIII-l 2-1 2-77). 
109-10. 

Reservation of accommodation for 
SC and STs of Groups D and Q 
Employees (VIII-12-12-77). 217. 
lL I 

Separate Pool Residential Accom-
modation for Deputatiooist to 
Delhi (IX-19-12-77), 82-83. 

Sub-Jetting of Govern:ment Quar-
ters in New Delhi (IX-19-12-
77). 130-31. 

White Washing of Quarters ia. 
Sector-D Type II in DIZ Aroa 
(IX-19-12-77), 231. 

GOVERNMENT BUILDINGS : 
Expenditure incurred for decoratm, 

Government Buildina (VIl-
28-12-77), 77. 

.. _----------------------_. __ ... _---------
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GOVERNMENT COMPANIES: GOVERNMENT EMPLOYEES-
Government Companies, their paid COn/d. 

up share capital profits and Joss- Employment tn Government Ser-
es (VII-IS-II-77), 139-40. vice Beyond 58 years of Age-

GOVERNMENT COUNCILS: (IX-14-12-77), 55-57. 
Encashment of Earned leave by 

Complaints regarding appointment Central Government Employees 
of Government Counsels (Vll- (IX-16-12-77),96. 
29-11-77), 122. Encashment of leave by Central 

GOVERNMENT EMPLOYEES : Government Employees (VIII-
Abolition of Allotm~nt of one Type 2-12-77), 199. 

below Quarters to Central Gov- Government Empbyees from Ti-
crnment Employees in Delhi (VII marpur Area given change iD 
-28-11-77), 181-82. Gole Market Area, New Delhi 

Annual Confidential Reports of (IX-19-12-77), 52-53. 
Employees (VII~23-11-77), 209. Grade III and Grade IV employees 

of Indian Institute of Legal 
Amount repaid under Additional Metrology, Ranchi (IX-23-12-

Emoluments (CD) Act 1977 (VIU 77), 135-37. 
-2-12-77). 231-32. Grant of one extra increment to 

Arrest of two former secretaries of employees crossing Efficiency 
Government of India (VU- Bar (VIII-9-12-77), 145. 
23-11-77), 41. Head Clerks superseded in Incomo 

Cash Award Scheme for Hindi Tax Department (IX-23-12-
Noting and Drafting (IX-20-12- 77), 78. 
77), 76-77. Hostel Facilities Cor Children of 

City Compensatory Allowance to Central Government Employees 
Employees working in and around (VII-28-11-77), 97-100. 
Amharnath (VII-18-11-77), 139- House Rent Allowance to (jov .. 
40. emment employees working in 

Complaints against High Officials Mizoram (VIlI-2-12-77). 48-49. 
in the Ministry of Commerct< Leave due to government employees 
(IX-23-12-77), 193-94. at Retirement (VlI-18-11-17). 

Confirmation of Class II and III 51-52. 
employees in Census office Uttar Officers of the rank of Joint Sec-
Pradesh (VIII-7-12-77), 17. retary and Secretary in posses-

Dearness Allowance to Central 810n of Governmental Accom· 
Government Employees (Vll- modation while owning houses 
18-11-77), 211-12. (VIII-S-12-71), 252. 

Officers having house of ~esser . ao-Dismissal/Suspension o~ Gazetted commodation than theIr Entitle-
and non-Gazetted Employees in ment having Government accom-
the Ministry of Finance (VU- modation (IX-19-12-77), 76. 18-11-77), 127-30. 

OUt of turn allotment of accommO-Disparity in pay scales of Em- dation to the Officials of External 
ployees of Central Government Affairs during Emergency (VII-
(VIII-2-12-77). 52-54. 28-11-1977), 83-84. 

Effect of allotment of Government Promotional avenues fori Hindi-
accommodation to Government cum-English Stenographers (VII 
employees having their own -29-11-77), 81-82. 
Houses (VIII-5-1::2-~7:.:.7)~, ~24::3~. _.-:---------
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GOVERNMENT EMPLO'J{EES- GOVERNMENT EMPLOYEES-
-Contd. Contd. 
Pr(lmotion of Clerks to U.D.C. (VI 

-23-11-77), 138. 
Quasi-permanent Employees (VU-

16-11-77), 72-73. 
Rationalisation of Government's 

Policy regarding Allotment of 
Accommodation to its employees 
(VIII-5-12-77), 236. 

Recruitment of Civilian aerieal 
Employees (Vll-23-11-77), 139. 

Recruitment of DiVisional Accoun-
tants in AG.C.W. and M .• New 
Delbi( VIII-2-12-77), 146-47. 

Re-employment of officers after 
retirement (VII-23-11-77), 70. 

Reinstatement of Coolies of F.C.!.. 
Bolpur Godown (VIII-12-1"-
77). 86. 

Reinstatement or Employees in 
Ministry of Labour (VU .... ·24-1l-
77), 167-68. 

Iteinstatement of Employees of 
A.G.CR. (IX-16-12-77), 79. 

Representation by the Willington 
and Safdarjung Hospital Employ-
yees Unions regarding provision 
of accommodation to retired 
Government Employees {VII-
5-12-77), 97-99. 

Tenements to Government Empl(}A 
yees on Hire Purchase System 
(VII-21-11-77},73-74. 

Transfer of Employees from AG.'s 
Office at Bombay (VII-18-1l. 
77), 139-40. 

Transfer and posting of Cancer Ex-
pert to Ministry (V1I-24-11-
77), 108-09. 

Union by Employees of Landing 
Craft Tanker (VIIJ.-7-12-77). 
162-63. 

Wages to Employees uf, C.W.C. (IX 
-19-12-77). 96-97. 

------' 

Debates 
Grant of an Additional Instalment 

of Dearness Allowance to Cen-
tral Government Employees (St) 
(VII -16-11-77). 203-04. 

Indefinite strike by Maharashtra 
Government employees (Matter 
under rule 377). (IX-16-12-77l. 
315-17 

Strikes by employees of Govern-
ment of Assam (Matter under 
Rule 377). (IX-23-12-77). 4'i'i-
56. 

GOVERNMENT FARM(S): 
Research by Government Farm (IX 

-19-12-77), 117. 
GOVERNMENT OFFICES ~ 

Appointment in C.M.P.F. Office, 
Jabalpur. by Bypassing Employ-
ment Exchange (VII-24-11-77), 
93. 

Raising of Funds through SOuve-
nirs by Government Departments 
lVII-16-11-77). 77. 

Rein!.tatement of Employees of 
AG. Office. OwaJior (VIJI--
2-12-77). 147-48. 

Reservation of Posts in Central 
Government Offices for Handi-
capped Persons (VlI--28- J 1-77), 
103-04. 

Shifting of Narcotics Commission-
er's Head quarter tirom Gwalior 
to Neemuch (VII-lS-1l-77), 148. 

Shifting of the office of Hindustan 
Paper Corporation from New 
Delhi to Calcutta (VII--16-1 J-
77).189-90. 

GOVERNMENT PRESSmS): 
Anomalies in the Pay Scales of Em-

ployees of J.C.V. and Govern-
ment of India Press NIT-23·11-
77). 59. 

Infringement of Policy Instruction 
by Govt. of India Press. Rlnl 
Road. New Delhi (VIII-12-12-
77), 133-34. 
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<JOVERNMENT QUARTERS; 
Construction of Staff Quarter!! as 

Taluk Headquarters by Tele-
phone Department (JX-lS-12-
71). 37. 

Repairs to Government (Juarters In 
Devnagar and Gold Market Area, 
New Delhi (VU-21-11-77) 237-
38. ' 

C..oVERNMENT REPRESENTA-
TIVES: 
Government representative \i~iled 

Abroad (VIII-2-12-77). 87. 

GOVERNMENT SECURITIES: 
Sale of Government Securities by 

Indian Red Cross Society (lX-
22-12-77), 52. 

OOVERNMENT SERVICE(S): 
Amendment of Government Ser-

vice Rules (VIII-7-12-77), 122-
23. 

Fixation of same pay scale for simi-
lar work in Central and State 
Governmen t Services (I X -16-12-
77), 66. 

Debates 
Discussion on Employment of 

Scheduled Castes and Sch~ 
duled Tribes in Services against 
Reserved Quota (Dis) (VII-, 
17-11-77), 293-350: (VII-
18-11-77), 260-85, 289-~1. 

Employment of Scheduled Castes 
and Scheduled Tribes in Ser-
vices against reserved quota (Dis) 
(VII-21-11-77), 273-354. 

Reported circular of Maharashtra 
Government about character veri-
ficationof candidates, belonging 
to c.P.I. (M). and Marxist Lel1i-
Dist Party before appointment in 
government service (VIIJ--12-12-
77), 267,-69. 

GRATUITY ACT. 19n: 
Non-Implementation Payment of /1 

Gratuity Act, 1972. (vn-24-Il-
77). 192-'1.' 

- __ O_A 

GRINDLAYS BANK: 
Discouragement to smaJl savings 

by GrindJays Bank (IX-16-t2-
77). 194. 

Savings Bank and Fixed Deposit 
Accounts in Grindlays BaI1k: (IX 
-16-12·77). 195. 

Debates 
Worktng of Grindlay's Bank. Ltd. 

(Matter under rule 377), (VU 
-17-11-77), 292-99. 

GROUNDNUT: 
Demands made by Proprietors of 

Groundnut Solvent Extraction 
Plants (VIII-9-12-77), 109. 

Groundnut solvent extraction tot 
Cattle Feed (VllI-12-12-77). 
6-10. 

Export of H.P.S. (VIII-2-12-77). 
118-20. 

Production of Groundnuts. Shells 
and Oil (VII-14·11-77). 33-36. 

Support Price of Groundnut lVIII-
2-12-77), 69. 

Trial on groundnut (VIIl-12-12-
77), 219-20. 

GROUNDNUT OIL: 
Adulteration in Groundnut oil 

(VIlI-8-12-77). 97. 
Non-utilisation of Imported 

Groundnut Oil (IX -23-12-77), 
134. 

GROUP HOUSING SOCIETIES: 
Allotment of Land at Exorbitant 

Rates to Group Housing Socie-
ties by D.D.A. in Pritampura 
(VIII-12-12-77), 113.14. 

GROVER COMMISSION: 
Submission of Files by Karnataka 

Government to Grover Commis-
sion (VIII·-30-ll -77), 131-3? 

GUARDS' COUNCIL: 
Agreement between Guards' Coun-

cil and Ministry (VIJI-13-12-
77). 224-25. ._---



116 SUBJECT INDEX 

OUJARAT: 
Ahmedabad Air Link with Major 

Cities of Gujarat (IX-23-12-77), 
248. 

Allocation of Funds for con-
struction of approach roads in 
Gujarat (IX-19-12-77), 235-36. 

Atomic Power Plant in Gujarat 
(VII-23-11-77), 94. 

Central Assistance for Book Banks 
Scheme in Gujarat (VTII-5-12-
77), 177-78. 

Central Financial Assistance in re-
moval of Slums in Gujarat (VIIJ 
-5-12-77), . 222-23. 

Central Housing Aid to Gujarat 
during the Sixth Plan (VlII-
5-12-77), 123-24. 

Central Housing Loans for Oujarat 
evllI-12-12-77), 28-30. 

Cost of Production of Hybrid 1 
Cotton (IX-29-12-77), 236-37. 

Cultivation of low cost edible algae 
m Mehsana (VII-28-11-77), 
144-45. 

Daman Ganga Bridge, Gu)aral 
(VIII-30-11-77), 49-50. 

Demand of Fertilizers by Gujarat 
(VIII-I2-12-77), 137-38. 

.Demand of Royalty on Crude by 
Gujarat (VTI1-13·12-77), 1;5-
56. 

Development of Tourism in Gujarat 
(VII-18-lI-77), 117-18. 

Development of Tribal Areas in 
Gujarat (VII-28-11-77), 97. 

Difficulties faced by the Oil Mills 
and Solvent Extraction Plant 
Owners of Saurashtra in Gujarat 
in obtaining Tinplates (Vn-
17-11-77), 66-69. 

District-wise number of Pasisport 
.ssued in Gujarat UX-15-12-77), 
144. 

Drinking water in Gujarat (Vll-
28-11-77), 134-35. 

GUJARAT -COn/d. 
Existing Sugar Mills and ProductloD 

of Sugar in Oujarat (VIII-5-ll-
77), 175-77. ' 

Expansion of Oil Refineries in GUla. 
rat (VIII-13-12·77), 185-86. 

Famine in Gujarat (VIJ-21-1l-77). 
97-98. 

Foodgrain self-sufficiency in Gujara& 
(VIII-5-12--77), 174. 

Industrial licences granted in Guja-
rat District-wise (VIII-30-1I-77), 
232-33. 

Irrigation projects i[1 Gujarat (VlI-
14-11-77), 171. 

Irrigation Projects in Qujarat (VllI 
-5-12-77), 209-11. 

Licences issued to Goldsmiths lit 
Gujarat (IX-16-J2·77). 234. 

Number of Industries closed in 
Gujarat (VIII-7-12-77), 132-33. 

OpeniDg of Post Offices in Gujarat 
~VIlI-8-12-77), 128. 

Opening of New Post Offices iD 
Gujarat (IX-22-12-77), 64. 

Power Shortage in Gujarat <VII-
23-11-71>, 166. 

Proposal for setting up oil refineIj 
in Gujarat (IX-2r)·12.7i), 2S-
28. 

P.C.O. at Kbageshtri VIllage, Juna-
prh District. Gujaratl (VII-
24-11-17), 180. 

Recruitment of Jawans for Gujarat 
(VIII-30-11-77), 103--06. 

Requirement of Kerosene Oil in 
Gujarat (IX-20-12-77), 208-
10. 

Rice, Wheat and Sugar to GUJarat 
(IX-19-12-77), 2JJ-34. 

Rural Electrification for Gujarat 
(VII-23·11-77), 167. 

S.T.D. FacUities among clites or 
Gujarat (lX-15-12-77I. 10-11. 
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GUJARAT-Concld. 

Setting up of Sugar Factory in 
Gujarat (VIII-12-12-77), 182-
83. 

Shipyard in Gujarat (Vll-16-11-
77), 112. 

Special Assistance to Government 
of Gujamt (IX-16-12-77), 130. 

Storage Facilities in Gujarat (VIn 
-12-12-77), 173-74. 

Sukhi River Irrigation Scheme in 
Gujamt (VIII-S-12-77), 141. 

Telephone connections to Bantia. 
Janpodada, Nawda. Tinmas and 
Dungri to Junagarh district, 
Gujarat (VII-24-11-77), 180-81. 

Telephone connections in Gujarat 
(VIII~8-12-77), 57-58. 

Reported explesion in the Heavy 
Water Plant in Baroda (CA). 
(VIII~-12-77). 266-75. 

Reported explosion in the Thermal 
Power Plant at Ukai in Gujarat 
(CA) (IX-20-12-77), 425-38. 

GUJRANWALA HOUSE BUILD-
ING COOPERATIVE SOCIETY: 
Layout plans of the Additional 

Land allotted to Gujranwala 
House Building Cooperative Soci-
ety (IX-19-12-77), J 27-28. 

Quantum of Additional Land Allot-
ted to Gujranwala House Build-
ing Cooperative society (VIJJ-
5-12-77), 122-23. 

GULF COUNTRIES: 
Agencies for Recruiting Jobless 

Worken fort Gulf and Westem 
Asian countries (VIII-I-12-77), 
186. 

Financial help by Indians in Gulf 
countries for airport in Cochin/ 
Trivandrum (VII-18-11-77), 103. 

J1legaJ migration to Arabian Gulf 
countries (lX-15·12-77), 162. 

GUR: 
Sugarcane, gur and Khandsari (St.) 

(IX-23·12-77), 330-32. 

GURU GOVIND SINGH GURU-
DWARA: 
Memorandum about Management of 

Guru Govind Sahib Gurudwara 
(VlII-7-12-77), 175-76. 

UURUDW ARA(S) : 
1.P.'s appeal to Paki:,tan and Bans-

ladesh re: Sikh Gurudwaru· 
(VlII-I-I2-77), 167. 

Sikh Gurudwaras in Pakistan and 
Bangladesh (IX-15-12-77), 152. 

GURUKUL KANGRI UNNER· 
SITY: 

Oosure of Ourukul Kangri lJnivcr-
sity «Matter under rule 377). 
(VIII-I 2· 12.77). 272-74. 

GWALIOR: 
Development of Gwalior and Gwa-

lior Region as tourist centre (Vm 
-2-12--77), 156. 

GYPSUM : 
Output of Gypsum (VIlI-l?·ll-

77), 85. 

HAJ COMMITTEE ACT: 
Amendment of Haj Committee A~ 

UX-22-12-77), 93. 

HAJ PILGRIMAGE: 
- (VIII-8-12-77), 73. 

Haj Pilgrims (VII-17-11·77). 206-
07. 

HAJIRA PORT: 
Hajira Port (VlI-16-11-77). 77-

78. 

HAKSAR, A. N. : 
Appointment of Shri A. N. Habat 

as Director of R.B.I. (VII--18.U-
77), 141-42. 

HALDIA: 
Petro-Chemical Complex at Haldia-

(VIll-13-12-77), 93: (IX-20-1Zo· 
77), 119. 
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HALDIA PETRO-CHEMICAL I HANDICAPPED PERSONS--Contd, 
COMPLEX: Sch f' . emes or ImpartJDg education to 
Use of Naptha by Petro-Chemical Blind Students in Union Terri-

Complex at Haldia (VIII-6-12- tones (VIJ-21-11-77), 191. 
77). 12()"21. . 

HALDIA PORT: 
Ship Building Yard &t Halma Port 

(VII-16-11·77), 137·38. 

HALF-AN-HOUR DISCUSSION(S): 
Arrest of Senior Civil Servants 

(9-12·77), 368-90. 

Development of Forests (VIII-2·12-
77). 352-67. 

Fixation of Sugar Price (IX-14-12· 
77), 373,-96. 

Flood sitaution in the country (VIII 
-7-12-77). 357-{i1. 

Nationalisation of Sugar Industry 
(IX-16-12-77), 391-410. 

Negotiations for return of Soviet 
Wheat Loan (VIn-IloI2.77), 
397-403. 

Seizure of ornaments from President 
and Chairman of .T. & K. Synthe. 
tics Ltd., (IX-20-12-77), 43Y-
58. 

Villages covered by Nationalised 
Banks (VITI-5-12-77). 344-56. 

~HANDICAPPED PERSONS: 
Atter,dant to Disabled Persons (VIn 

-(i-12-77), 46--47. 

Oosure of Training Centre for Blind 
m Debra Dun (IX-I 9-12-77). 
186-87. 

Expenditure for imparting Training 
to Blind. Dumb and Physically 
Handicapped persons (IX-14-12-
77). 94·95. 

Reservation of Posts in Central 
Government Offices for Handi· 
capped Persons (VfI-28-11-77). 
103-04. 

Reservation of seats for S.C. and 
S.T. and HandicaPPed in Kendrl· 
ya Vidyalayas (lX-19·12·77), 
63-65. 

Steps for treatment of retarded 
Persons (VII-24-11-77), 176-77. 

Survey regardinr Deaf and Handi-
capped persons (VIII-I2-12-77), 
144. 

Travel Concession to Physically 
Handicapped (VIll--6-12·77). 
103-04. 

HANDICAPPED STUDENTS: 
Reservation for Handicapped stu-

dents in Universities (VII-14-11-
77). 80·81. 

HANDICRAFTS : 
Cane and Bamboo important seg-

ment of Handicrafts EAp0rt5 
from As.<iam-(IX-14-12-77). 

Export of Handicrafts from Rajas-
than State (IX-2J·12-77). 252. 

HANDICRAFf AND HAND-
LOOM EXPORT C;ORPORA-
nON: 

Handloom cloth purchased by tbe 
All India Handloom Fabric Mar-
keting Cooperative Society and 
Handicrafts and Handloom Ex-
port Corporation (VIII-7·12·77). 
53-54. 

Purchases from States by All India 
Fabric Marketing CooperatIve 
Society and Handicrafts and 
Handloom Export Corporation 
(VIII-30-II-77). 179-80. 

HA NDLOOM INDUSTRY: 
Foreign markets for Indian hand-

loom apparels (VIII-2·12· 77). 
149-50. 

Housing Facilities for HandJoom 
Weavers. Kerala (VfI-·28-11-
77), 126-27. 

.--- -----'-'-----_._--
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HANDLOOM INDUSTRY -Contd. 
Incentive to Handloom Industry 

(VUI-30-11-71). 144-46. 
Matching Contribution by State. 

for the Central Assistance for 
Handloom (VIII-7-12-77). 186-
87. 

National Policy for Handloom 
Industry (VIII-7-12-77), 80-81. 

Plight of Handloom Weavers (VIII 
-30-11-71). 152-54. 

Proposal to reservation of certain 
types of textile production en-
tirely for Handloom industry 
(VIU-3011-77), 141--43. 

Purchase of Handloom cloth made 
by The All India Handlooms 
Factories Marketing co-operative 
Society and the Handicrafts and 
Handloom Export Corporations 
(IX-14-12-77), 119-20. 

Reimbursement of the Special re-
bate Scheme for Handloom Cloth 
(VIII-7-12-77). 157. 

Rupees Eighty lakhs loan to Kerala 
for clearance of Accumulated 
Stock of Randloom Cloth (VIII 
-7-12-77), 51·52. 

Scheme for the Development of 
Handloom industry (VIII-30-11· 
77), 68-69 

HARBOUR: 
Harbour at Farakka (VII-16-U-

77). 115. 

HARD COKE; 
Take over of Hard Coke Bhatta 

of Selected Fatka Company. Nirsa 
Dhanbad (IX-14-12-77). 103·04 

HARDWAR: 
Collapse of Power House under 

Garhwal-Risbikesh HydeJ Scheme 
(Hardwar). (VII-23-11-77), 143. 

Construction of Garhwal-Rishikesb 
Hydel Scheme, Hardwar (V1I~ 
16-11-77). 201·02. 

HARIJANS: 
Allotment of Flats in Delhi and 

Around to Harijan! and SC (VIII 
-S·12-77). 102.03. 

HARIJlANS-Contd 
Atrocities on Harijans (VII-16·IJ. 

77). 140-42. 
Circular regarding protection to 

Harijans (VII~23-11-77), 57. 
<:onversion of Birla House as a 

Hostel for Harijan Woman (vru 
-12-12·77), 101-02. 

Discrimination against Harijans and 
Adivasis who apply for Pilot's job 
in lA. (VIII-2-12·17), 109. 

Electrification of Harijan Colonies 
(VII-I5-ll-77). 29-30; (IX-
14·12-77). 123-24. 

Harijan burnt alive in village of 
Mathani Block. Bihar (VIII-
30-11-77). 77-78. 

Harijan Students' Hostels (IX-
19-12-77),. 105. 

Harijan Vigilance Committees (VU 
-16-11-77), 143. 

Hou..<;es for Harijans (VII-23-11-
77). 63. 

Integrated Social Welfare Pra.. 
gramme for Tribals. Rarijans and 
Backward Classes (VIII-30-lI. 
77), 81-82. 

Land Distribution to Harijans and 
Adivasis (VII--14-11·77). 130-31. 

News item captioned 'Misuse at 
Houses Meant for Harijans in 
Chandigarh' (VII-28-11·77). 151· 
52. 

Planned construction of houses by 
the Government for Harijans and 
Adivasis (lX-19-12-77). 35-36. 

Report of the study team on atro-
cities on Harijans evn-16-11-
'/7), 67-68. 

Summary trial of cases of Atrocities 
on Harijans (VIlI:-13.12-77). 
213. 

Debates 
Alleged failu~ of Government to 

give protection to Harijans and 
otber voters du.rl.ni the recent bye-
elections in u.P. and Bihar and 
large scale rigging of elections 
(A.M.). (IX-23-12-77). 261-71. 
381--440. 
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HARVESTERS : 
-Rep:lrt of Experts Commjtt~ . 011 

Combine-Harvesters (VII-16-11-
77). 130-3l. 

HARYANA: 
Unauthorised colonies touching the 

Border of Delhi and Haryana on 
Mathura Road. (IX-19-12-77). 
71-72. 

Park before the Residence of Chau-
dhri Tayyab Hussain. Ourgaon, 
Haryana (Vl1I-12-12-77). 90-9l. 

Reqt>est from Punjab, Haryana 
and Rajasthan Governments for 
raising Support Price of Cotton 
(VIIl-7-12.77), 160. 

HASInSH: 
Hashish smuggling cases (VID-

9-12-77). 1-9. 
International Gang of Hashish Oil 

Smugglers uncovered by Direc-
torate of Revenue Intelligence 
(VII-IS-H-77). 220-21. 

HATlll COMMITfEE : 
Declaration of Licences as illegal 

by Hathi Committee (VTI-lS-11-
77), 66-67. 

Examination of Hatbi Conunission 
Report (VTI --29-11-77), 164-6~. 

,HEALTH: 
Doctors. Drugs alone can't ensure 

Health (VIII-8-12-77). 44. 
Utilization of Skills for Researches 

on Vital Health Problems (Vlll 
-1-12-77), 13~. 

Violation of International Health 
Regulations (IX-15-12-77), 114 

HEALTH CENTRES: 
Appointment of Doctors for Pri-

mary Health Centres (IX-22-12 ! 
77). 69. " 

Incomplete Health·su1x:eDtl'el 
aftectiDg Medical Facilities to 
Rural Peoplo (VDI-l.l~77). 
21-25. 

HEALTH CENTRES--Coltld. 
Opening of Health Protection Cen. 

trcs in Ori.4isa (VlI-17-11-77), 97. 

HEALTH INSURANCE: 
Health Insurance of Rural Workers 

(lX-22-12-77). 3::1. 

HEALTH MINISTER: 
Statement made by Health Minister 

in London (VIII-30-11-77), 129-
30. 

HEALTH SERVICES : 
Health Scheme on the Pattern of 

United' Kingdom (VIlI-8·12-77). 
115. 

Promotion of l>ressers working in 
Hospitals and Central Health Ser-
vices Centres (VII-17-Il·77). 
195-96. 

Promotion of Dressers working in 
Hospitals and Contral Health 
Services Scheme (IX-22-12-77). 
129. 

Survey of Health Servjces (lX-
15-J2·77). 129. 

HEALTH WORKERS: 
Training of Rural Health Workers 

in the country (VIII-8-12-77). 
106--10. 

HEAVY ENGINEERING COR· 
PORATION. RANCID : 
Rehabilitation of Persons Displaced 

as a Result of Setting up of HEC. 
Ranchi (VIII-30-11-77). 83-84. 

HEAVY WATER: 
Agreement with the Atomic Energy 

Agency. Vienna for import of 
Heavy Water (VlI-16-11-77). 
183·84. 

Supply of Heavy Water by Russia 
to IndiA {VII-16-11-77), 185. 

Reported explosion in the Heavy 
Water Plant in Baroda (CA) (VIU 
, -6-12·77). ~7S. 

HBLICOPT.ER(S) : 
Force-JaDding by Indian Aeroplanes 

(VIII-2-12-71). 215·16. 
--------------------~------ -p---------------------
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HELICOPTER(S)-Contd. 

Helicopter for Aerial spray (VII 
--14.11-77). 132-33. 

Helicopter with Military Personnel 
Abroad Missing (VIIl--7·12-77). 
167. 

HERBS: 
Demand for Indian O"ude Drugs 

and Herbs in Foreign Countries 
(lX-23-12-77), 52-53. 

Production of Medicinal Herbs in 
Ladakh (VIII-8-12-77), 151·52. 

HIDDEN TREASURES: 
Expenditure on digging works to 

unearth hidden treasures (VIl-
IS-11-77) 101-03. 

HIDES AND SKINS: 
Sale of Birds and Skins of Animals 

(VI1I-I2-12-77), 143-44. 
Smuggling of skin of wild Animals 

(VII-l 8-11-77), 152. 

mOH COURTS: 
Appointment of High Courts and 

Supreme Court Judges (VU-
15-11-77). 133-35. 

Benches 'of High Courts in States 
(IX-20-12-77), 113-14. 

Cases pending with Supreme Court 
and High Courts (VII-I 5-11-
77), 190--92. 

Division Benches of High Courts 
at State capitals (VIl"-29-1I-77). 
111·12. 

Five year Tenure of judges of High 
Courts and Supreme CoUrt (VIII 
-13-12-77). 147-48. 

High Court Bench in Goa. Daman 
and Diu (VIII-6-12-77), 81. 

Jurisdiction of Indore Bench ot 
M.P. High Court (VII-IS-lI-
77), 195. 

Norms for Appointment of Judges 
of Supreme Court and High Court 
(VIll-I3-I2-77), 146-47. 

, Number of working days of Hiah 
Courtt (lX-20-12-77). 226. 

HIGH COUR TS .. -Contd. 
Panel for appointment of Judges 

of high Courts (VIII-I3-12-77). 
146. 

Proposal to create Industrial Judi-
cial Service, Labour Benches in 
High Courts and Free Legal 
Aid to Employees (VIll-13.12. 
77). 33. 

Report of First Law Commissioo 
Regarding Benches of High 
('.curt (VTIl--6-12-77). 99-100. 

Representations regarding setting up 
of a High Court Bench of Meerut 
(VIII-I3-12-77). 199·200. 

Debates 
Circular regarding f9rmulation of a 

Code of ethic for High Court 
Jud2es (Matters under 317) (Yill 
-9-12-77). 260--62. 

HIGHWAYS: 
Grants given for the construction ot 

Coastal Highways (VlI-23-ll-
77). 151. 

HIJACKING: 
Hijacking of DTC Buses by Stu-

dents (VII-16·11-77). 133-34. 
IDjacking of Indian tea shipmen' 

(VII-18·11-77),46-48. 
Hijacking of Indian Airlines 

Plane during Emergency (lX-
22-12-77), 68. 

Incidents of Hijacking of Planea 
and Inflow of Foreign Tourists 
(VllI-2-12-77), 186. 

Steps against Hijackers at Indlall 
Airports (VIII-9-12-77). 130. 

HILL AREAS: 
Central Assistance to Hill Deve-

lopment Corporation (VllI-9-12-
77), 48. 

Discretionary powers to otlioen 
for Communication facilities Ul 
HIlly Area (VIII-8-12-71). 91. 
92. 
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HILL AREAS.-Contd. \ 
Introduction of rope ways for the 

development of communication!! 
with Hilly areas (VIII-30-11· 
77). 167-68. 

Land Reform and Irrigation for Hill 
Areas (VIlI-12-12-77). ll5. 

Policy for giving priorities to forest 
industries in the Hill areas (VIII 
-30-11-77). 166-67. 

Promotion of education in Hilly 
Area (VnI...-;S-12-77). 144-45. 

Telephone Facility in Hill and Adi· 
vasi Area (VIII~8-12·77). 54-
55. 

IDMACHAL PRADESH: 

Abolition of NRC for BD Post Oftl-
Cles in Hilly Areas (VIII-I-12-
77). 113. 

Accommodation for Railway Em· 
ployees at Himachal Pradesh 
Railway Stations (VlI-15-1l-77). 
204-05. 

Apple production in H. P. (VIII-
12·12-77). 222-24. 

Applications for Telephone connc=c-
tions pending at Telephone Ex· 
change, Jaisinghpur. Himachal 
Pradesh (VII -17 ·11-77). 125-
17. 

Auto-Exchange and Microwave sys· 
tem in Himachal Pradesh (VIII 
-8-12-77), 92-93. 

Banking facilities for various pro-
mAl qt;;)PU1d req;:)l~Wm U! Sl~f 

-2-12-77). 203-04. 
Oassified advertisements issued to 

newspapers and periodicals relat-
ina to Himachal Pradesh (VII-
16·11· 77). 157-58. 

Covering of D.P. and H.P. Under 
Vulnerable Areas (VIII-7-12. 
77). 128·29. 

Demand for opening PCO at Kotla. 
Himachal Pradesh (Vn-17-11· 

, 77). 54. 
Desert Development Propmme 

ill Ladakh aJ)d Himacbal Pra· 
desh (VII-28-11.77), 92-93: 

HIMACHAL PRADESH-Contd. 
Expansion of Telephone Exchanges. 

in Himachal Pradesh (VII-17-11. 
77). 126. 

Facilities for Tourists in Hima-
chal Pradesh (VIII-9-12·77). 111. 

Foreign Collaboration for Afiol'Cfl-
tation in Himachal Pradesh (Vn 
--21-11-77). 137-38. 

Hill Compensatory Allowance in 
H.P. (VIII-8-12-77).92. 

I.D.P.L. Unit in Himachal Pradesh 
(VII-29-11· 77). 57-58. 

Introduction of Savings Bank Faci. 
lities in H.P. Post Offioe (VII-
24-11-77). 110. 

Maintenance of ruined Places in 
Himachal Pradesh (VIII--5-12. 
77). 60-61. 

Mineral Resources of Himachal 
Pradesh (VII-17.11·77). 180. 

Mineral Water in Mandi and near-
by Areas in Himachal Pradesh 
(lX-15-12-77). 142. 

Minor Irrigation Scheme in H. P. 
(VII-21-11-77). 136-37. 

National Drinking water Scheme in 
Himachal Pradesh (VlI-l4-t 1· 
77). 151-52. 

Night Post Office Service in H.P. 
(VII--24-1l·77). 51. 

Postal circle in H.P. (VIII-I. 12-
77), 112. 

Postal Stamp Depot in H. P. (VIU 
-1-12-77). 43. 

Proposal to introduce New Trains 
from Himachal Pradesh. Haryana 
and Punjab (VII-IS-1l-77), 84. 

Publicity in Foreign Countries ot 
H.P. Places of Tourist Interest in 
Himachal Pradesh (VII-lS-ll .. 
77). 202. 

Representation about declaration of' 
Rohru Tebsil of Himachal Pra .. 
desh as Scheduled Tribe Area 
(VIII-7·12-77). 161. 
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IDMACHAL PRADESH-Conld. 

Search of Gold in Himachal Pra. 
desh (VII-17-1l-77). 156·57. 

Survey of Himachal Pradesh for Oil 
Reserves (VII-15.11·77). 203·04. 

Survey of Raw Material in setting 
up Industry in Himachal Pradesh 
(VI1I-7·12·77). 32-33. 

Visit of Study Team to flood affec· 
ted area of Himachal Pradesh 
(IX-19·12·77), 107·08. 

mMCO LABORATORIES. SOl\"E-
PAT: 
Manufacture of Spurious Hima· 

cycline Capsules by HIMCO 
laboratoTiCs. Sonepat (Haryana) 
(VIII-8-12-77). 146-50. 

Payment of Income Tax by Mis 
HIMCO Laboratories. Sone-
pat Haryana (VIU-9·12·77). 
160. 

HINDI: 
Cash Award Scheme for Hindi 

Noting and Drafting (IX-
20-12-77). 76·77. 

Communications received by Minis· 
ter in Hindi (VIII -7 ·12· 77). 123. 

Communications received in Hindi 
(VII-21·11·77). 244-45. 

Communication received in Hindi in 
Food Corporation of India (IX 
-19·12·77). 134-35. 

Communications received in Hindi 
in the Ministry (VII-21·1l.77). 
244. 245-46. 

Development of Hindi and Sans-
krit in Universities (VIII-5·12· 
77). 142. 

Employees knowing Hindi (VIII--
7.12.77). 69-71. 

Exclusion of Department of Reve· 
nue from Common Cadre of 
Kendriya Raj Bhasha Sewa (IX 
-23·12·77). 68·69. 

Foreign Hindi Writers (IX-22-12· 
77). 32. 

9-159 LSS/ND/78 

IDNDI-Contd. 
Hindi as official language of U.N.O. 

(VII-24.11'(1). 204-06. 
Hindi at Agri·Bxpo. 1977 (IX-

23-12.77). 201·02. 
Hindi in Indian Missions Abroad 

(IX-22·12-77). 104. 
Hindi terminology of Railway Ad· 

ministration (lX-20-12·77). SO. 
Hindi Translation in P&T (VII-

17·11·77). 138-39. 
KendriYIl: SachivaJaya Hindi Pari· 

shad (IX-14.12·77). 122. 
Neglect of Hindi at Agri·Expo·n 

(IX·-23.12.77), 253·54. 
Posts created for Hindi work in the 

Ministry of Finance (VIIl-:!·j':;· 
77), 111·12. 

Progress in use of Hindi in the 
Ministry of Steel and Mines (VIll 
-1·12-77). 116. 

Publication of Manuals. Codes etc., 
in Hindi by the Mini!;try of Works 
and Housing (VII-21·11·77). 52· 
53. 

Publication of Ministry's Books in 
Hindi (Vll-23·1l·77). 60. 

Reconstitution of Hindi Committee 
of Ministrv of Finance (VI1I-· 
9·12· 77). 171. 

Trade Mark of Bharat Refineries in 
Devanagari (VIII-13·12·77). 131. 

Use of Hindi in Legislative Depart-
ment (VIII-6·12.77). 142. 

Use of Hindi in Ministries (VIn-
20-11·77). 57·58. 

Use of Hindi in Ministry of Rail-
ways (VID-6·12.77) 50-52. 

Use of Hindi in Railways (VII-
15·11-77). 169·70. 

Use of Hindi in Railway otBc:u 
(VII-15.H-77). 88. 

Use of Hindi in the Ministry (vn 
-28·11·1977). 162·63. 

Use of Hindi in the Ministry or 
Finance (VnI-2.12.77). 65-66. 
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HINDI OFFICERS : 
Confidential Reports of Hindi om· 

:ers (VIn-7-12-77). 114-15. 
HINDU SUCCESSION ACf: 

Suggestions from Punjab State to 
amend the Hindu Succession Act. 
1956 (VII-29-11-77), 211-12. 

HINDUS: 
Hindus from Bangladesh (VII-

24-11-77). 56. 
HINDUSTAN 

LIMITED: 
AERONAUTICS 

Issue of Licences to lDPL and 
liAL (IX-20-12-77), 231-33. 

HINDUSTAN 
LTD: 

ANTI-BIOTICS 

Losses suffered by Hindustan Anti· 
biotics Ltd. Pimpri. Pune (Maha-
rashtra) (IX-20-12-77). 189-90. 

Merger of Hindustan Antibiotics 
and I.D.P.L. (VII-29-11-77). 
216. 

Reconstitution of Board of I>irec-
tors of Hindustan Antibiotics 
every year. (VIII-13-12-77), 141-
42. 

Shortfall of production in Hindu-
stan Antibiotics Ltd. (IX-20-12-
77), 229·30. 

HINDUSTAN INSECTICIDES LI-
MITED: 
Proposal for a Unit of Hindustan 

Insecticides Limited in West 
Bengal (VIII-I 3-1 2-77), 25-30. 

HlNDUSTAN LEVER LIMITED: 
Expansion and Diversification of 

activity by Mis Hindustan Lever 
Limited (V II-I 6-11-77), 59. 

Production of Soaps by M/ s Hindu-
stan Lever Ltd (VlU-7-12· 77). 
172-73. 

HINDUSTAN MACHINE TOOLS : 
O>st of HMT Watches (VU-

23·11-77). 118. 

Blltablishing HMT Unit in Mara-
tbwada. Maharashtra (VU-
16-11-77). 68. 

HINDUST AN MACHINE TOOLS 
-Cootd. 
Plan of HMT for making compo-

nents for two million watche. 
(VIII-30· 11: 77).228. 

Setting up of a HMT Watch Fac· 
tory in Ajmer (VII-16-11-77). 
45. 

Setting up of Subsidiary Industrial 
Centres of Hindustan machino 
Tools (VIII-30-11-77). 27-28. 

Shortage of HMT Watches (VlII-
30-11-77). 184. 

HlNDUSTAN ORGANIC CHEMI-
CALS): 

Unit of Hindustan Organic Chemi-
cals in West Bengal (lX-20-12-
77). 200-01. 

HINDUSTAN PAPER CORPORA. 
TION: 

Formation of Hindustan Paper C0r-
poration (IX-14·12-1977). 165-
66. 

Shifting of tbe office of Hindustan 
Paper Corporation from New 
Delhi to Calcutta (VII-I 6-11-
77). 189-90. 

mNDUSTAN PHOTO FILMS: 

Agreement between Hindustan 
Photo Films and veb Filmfabric 
wolfen. (VII-23-1l-77). 131. 

Exorbitant Cost. Low quality and 
Technical Defects in the produe>o 
tion of Hindustan Photo Films 
and other Raw Stock Film (VllI 
-30-11-77). 201-02. 

News item captioned "Hindustan 
Photo Films Parasite on the Film 
Industry" (lX-I4-12-77), 19-24. 

Selling of Hindustan Photo Filma 
Production (VlI-16-11·77). 37. 

HINDUST AN SHIPYARD : 

Hindustan Shipyard. Vishakhapa~ 
nam (Vll-23-U-77). 158. 
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HlNDUSTAN STAFF LTD., KHAR. HISTORICAL PLACES--Contd. 
GODA : Renaming of Historical Places (VIU 
Expenditure and Profit earned by -3D-11-77). 147. 

Hindustan Staff Limited Khar· 
goda (Gujarat) (vnI-7-12.77). Utilisation of Sale proceeds of 
141-42. tickets sold at Historical plac:el 

in Agra (VII-ll-11-77). 131. 
IUNDUSTAN STEEL CONSTRU0 HISTORY: 

TION LTD.: 
Contract given by Hindustan Steel History of Freedom Movement (VIt 

Construction Ltd. (IX-22-12-77), -14-11-77). 109. 
111. HISTORY TEXT BOOKS : 

Strike in H.S.C. Ltd .• (VlI-17-U.. Withdrawal of History Text Boob 
77), 201-202. (Vn-I4-11-77). 33. 

Violation Qf Licences by contrac- HOARDERS: 
tors in Drug Branch of HSCI 
(IX-22-12-77), 62. Proposal to enact Legislation to 

deal with Hoarders and Traden 
DeboJes (VII-IS-lI-77). 164-65. 

Preference in Employment to the HOCKEY: 
people of Chhattisgarh area Hin-
dustan Steel Construction Com- Exclusion of Hockey Players from 
pany Ltd. (Matter under 377) Coaching camp at Patiala (VUI 
(VIII-13-12-77). 252-55. -12-12-77), 30-36. 

HINDUST AN TRACTORS : Protest against Hockey selector 
Production of Tractors by Hindu- (VII-14-11-77). 31. 

stan Tractors (VII-16-11-77). World cup Hockey CompetitioD 
116. (VII-14-11·77). 229-30. 

HINDUSTAN ZINC LTD. : HOECHST Mis: 
Generator imported by Hindustan Contravention of provisions of 

Zinc Limited (IX-22-12-77). 96. Industries (D and R) Act by M/_ 
Losses in Hindustan Zinc Ltd.. Hoechst and S.K.F. (VIII-6-12-

Udaipur (VII-17-11-77). 22()'21. 77), SI-82. 
Supply of Sulphuric Acid by Hindu- Mis Hoechst and FATCO (IX-

stan Zinc Ltd. (VIII-8.12-77). 20·12· 77), 218-19. 
49-50. Licences is~ued to MIs Hoecbst 

(lX-20-12-77), 120-21. 
HlRAKUD DAM : Misrepresenting facts in application 

Hirakud dam water Reservoir for licences by Mis Hoecbst 
(Vll-21-11-77). 47. Pharmaceuticals (IX-20-12-77). 

mSTORICAL PLACES : 80·81. 
Historical and Religious Places of Production of Chloramphenicol Cap-

Tourist interest in Bihar (VII- sules by MIs Hoechst (IX-
IS-11-77), 60-61. 20-12·77), 89-91. 

Historical Sile in Ladakh (VIlJ- HOME TELECOMMUNICATION 
12·12-77). 93. LINKS : 

Increase in Fee for entry into Histo- Earth Station for Home Telecom-
rical places (IX-19-12-77). 161.. municatioD 1inb (VII-24-11-17). 
6... 190. 

--~-------~---------
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HOMOEOPATHY : 
Cbe :kingup of HomoeoPadtio Me-

dicinos supplied to OOHS Dis· 
pensanes (VII-24-11·77). 100·0l. 

Homoeopathic Medicines (VllI-
-1.12-77). 57. 

HONEY: 
Production of Honey (VIlL-S-I2-

77). 245-46. 
HOOGHLY: 

Misuse of funds for Dredging River 
Hooghly. (VIl-23·11-77). 170. 

Silt deposit in River Hoogbly 
(VIl-16-11-77). 20-24. 

HOPE TEXTILE MILLS : 
Payment of Income Tax by Owner 

and Partners of Hope Textik 
Mill, Indore (IX-23-12-77) 
185. 

HOSPITALS: 
Accommodation to Nurses of Saf-

darjung Hospital (IX-15-12-
77), 45. 

Declaration of Private Hospital as 
Industry (VTII-I-12-77). 158 

Family Welfare Centres Dispensa-
ries/Hospitals in States OX--
15-12-77). 51. 

Financial Assistance to Charitable 
Hospitals of Delhi (IX-22-12-
77), 103 

Function of the Medical Consultant 
of Safdarjang Hospital (VIII-
1-12-77). 95. 

Giving of Grants to States for Con. 
struction of Hospitals by Foreign 
Countries (VIn-I-12-77). 87. 

Grants to States for procurement of 
Hospital Equipments (VII-24-
11-77). 70. 

Mobile Dispensaries / Clinics in 
Backward Rural Areas (VJT--
24-11-77). 33. 

Opening of Hospitals in Backward 
Areas (V11-24-11-77). 90. 

Promotion of Doctors of Willing-
don Hospital. New Delhi (Vtll 
-1-12·77). 37. 

HOSPIT ALS-Contd. 
Promotion of Dressers working ill 

Hospitals and CeDtral Health 
Services Centres (VI1-17-l\. 
77), 195-96. 

Promotion of Nurses of WillingdoD 
Hospital (VIII -1-12-77). (If. 

Representation by the Willingdon 
and Safdarjung Hospitals Em-
ployees Unions regarding provi-
sion of accommodation to It'tired 
Government employees (VlTT-
5-12-77). 97-99 

Setting up of Hospitals for Flyinl 
Doclors for Emergency illness 141 
remote parts of villages (IX-
22-12-77). 47. 

Setling up of Hospitals in Delhi 
(VII-17-11-77). 213-14-

Sho'tage of Beds in the Ho§pitall 
of Delhi (IX-22-12-77). 130. 

Steps taken for improvement of the 
conditions of the Hospitals 01 
Delhi. New Delhi (IX-15-12-
77), 157. 

Vacant posts of Doctors in Hospi-
tal and Dispensaries of Andaman 
and Nicobar (VII-24-11-77). 
132-33. 

Work done by Dressers of Central 
Government Hospitals (VIT-· 
17-11-71),91·92. 

X-Ray Facilities in Railway Hospi-
tals. Amritsar (VlII-6-12-77). 
218. 

Zindagi aur Mout ke Beech 
Jhoolta Aadmi (VII-24-11-77). 
138-39. 

Debates 
Relay fast by employees of Willing-

don Hospital. New Delhi; 
(Matter under 377): (IX-2()'12-
77), 419-21. 

HOSTELS: 
Harijan Students' Hostels (IX-

19-12·77). 105. 
Western Court M.Ps. Hostel on 

Janpath. New Delhi (VII-,21. 
11-77). 241-42. 

HOT WATER SPRINGS: 
Development of Sulphur Hot Water 

Springs in India (VIn-8·1? ... 
77). 9-13. 
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HOTELS: 
Ba.~is on which Hotels are star· 

categorised (VIIl-2-12-77). 
14-20. 

Central Assistance to State uoevrn-
ments for construction of Janata 
Hotels (VIJI-2-12-77). 157·58. 

Chain of Janata Hotels (VII--P~· 
11-77). 92. 

Cheaper Hotels for Tourists in 
Agra (VII-l 8-11-77). 200-01. 

Conference by Public Institutions in 
ITDC Hotels in Delhi (VJTT-
9-12-77). 117. 

Construction of Five Star Hotels 
with Foreign Collaboration (IX 
-·23-12-77). 127-28. 

Construction of J anata hotels at 
Delhi (VII 1-2-12· 77), 157. 

Construction of lanata Hotel at 
KovaJam (VII-18-1I-77). 56. 

Construction of Tourist Hotel at 
Burhanpur (VIII-9-12-77). 54. 

Discontentment prevailing anlonK 
employees of Lake Place Hotel 
Udaipur (VlII-9-12·77). 223. 

Facilities to tourists and opening 
of lanata Hotels (VIII-2·12. 
77). 97-98. 

Foreign exchange earned by Lake 
Place hotel. Udaipur (VIII-9-
12· 77). 223. 

!Hotel and Restaurant Industry 1>0 
placed on Par with Export In· 

. dustries (IX-I 6-12-77). 69. 
Hotels being run by ITDC (lX-

16-12-77). 54. 
Inclusion of Ooty in Programme 

for .lanata Hotel Construdion 
(VIII-2-12-77). 55-56. 

Increase in charges of Lake Place 
Hotel. Ud&,ipur (VIII··-9·12-77). 
224. 

Janata Hotel for Darjeeling (IX-
23-12-77). 131. 

Janala Hotel for all important 
Places (IX-23-12-77). 172-73 

HOTELS-Collld. 
Labour Dispute in Hotel Ashoka. 

BangaJore (IX-16-12.77). 227. 
Opening of Cheap Hotels in each 

State (VIII-9-12-77). 40. 
Opening of cheap residential 

Hotels (VII-18-11-77). lOS. 
Opening of Janata Hotels duriDa 

1977-78 (VIII-2-12-77). 51·52. 
Rates for Accommodation and 

Meals in proposed cheap hotels 
(IX-16-12-77). so. 

Recruitment in Hotel Ashoka at 
Bangalore without Advertisement 
(IX-23-12.77). 256-57. 

Setting up of a Hotel in Trivan-
drum (VIII-2-12-77). 9S. 

Swimming Pool in Khajurabo 
Hotel (VIII-9-12·77). 93. 

Three Star Hotel on Hussain Sagar 
at Hyderabad (lX-l 6-12-77). 
176. 

Tourist lodges and Hotels in Orissa 
(VIII-2-12-77). 88-89. 

HOUSE BUILDING ADVANCE: 
Grant of House Building Advance 

to Persons of M. I. G. (VII-
21-11-77). 213-14. 

House building advance to Govem-
ment employees for purchase: 01 
builtup flats (VII-14-11-71). 
70-71. 

Plea for Change of criteria for 
grant of House Building Advance 
(VIIl-12-12-77). 211. 

Representations on the Enhanoo-
ment of the rate of Intere!>t of 
House Building Loan (VII-21-
11-77). 163-64. 

HOUSE BUILDING FINANCE 
CORPORATION: 
House Building Finance Corpora-

tion Bombay (VII-21-Il-1977). 
4S-49. 

HOUSE BUILDING SOCIETlRS : 
{Indue delay in approval of the lay 

outs by the House buildiDl 
Societies by DDA (VlII-S- tl--
77). 127. ---------------------------
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HOUSING: \ 

AlloUltion of Funds for Housing 
for SO anct ST (VIII-S-2-77). 
63-66. 

Assistance to Landless Labourers 
by States and Uni.on Territories 
for Construction of Houses eVIII 
-5-12-77). 71-76. 

Central Assistance to Kerala for 
Construction of Houses for 
Harijans (VII-23-11-77). 41 

Central Financial Aid for Housing 
under the Plantation Labour Act 
(VIiI-12-12-77). 16-19. 

Qntral Financial help to the Hlms. 
ing Projects of Kerala (VIlI-· 
12-12-77), 156-57. 

Central Government Scheme to 
provide houses in the Northern 
Dh;tricts of Bihar (VII-2I.ll-
77). 153-54. 

Central Housing Loans for Guiarat 
(VIII-12-12-77). 28-30. 

Cheap Houses for common man by 
n. D. A. (VII-21-11-7n 16--
21. 

f'.onstruction of Housing Colonies 
for Ex-Servicemen (VII-16-11. 
77). 158-59. 

Criteria for floor wise allotment 01 
quarters in Delhi CIX-19-1~-
77). 222-23. 

Dwelling for the Homeless in the 
Country (VIII-I2-12-71). 110-
Ill. 

Encouragement to House Building 
Activity in the country (VIII-
S-12-77). 58-59. 

House sites for the Rural Landless 
Workers (VIII-I2-12-77). 37. 

Houses for Harijans (VII-23-11-
77). 63. 

Housing as a means of employ-
ment (VIII-I2-12-77), 220. 

HUDCO's role in Developing 
Urban Housing (VII-2S-II-
1977). 146-47. 

HOUSlNG~ontd. 

National Housing Commissioo 
(VII-14·11·77). 57. 

Recovery of Damages from the 
Tenant (VIII-S-12-77), 70-71. 

Role of LIC in the Removal of 
Housing shortage (VII-21-11-
77), 46. 

Sale of Land at Exorbitant Rates 
to the Persons of Low Income 
Group (VII-21-1l-77). 43. 

Slackness in house buildinl activity 
in Delhi (VII-14-11·77). 73-74. 

Solution of Housing Problems iA 
Capital through Private Buildefl 
(VII-21-11-77). ISS-56. 

Strategies for Mass Housing (Vm 
-5-12.77). 62-63. 

Study report of the Economic and 
Scientific Research FoundatiOA 
on Housing (VIII-S-12-77). 
233·34. 

Tenements to Government Emplo-
yees on Hire Purchase System 
(VII-21·11·77). 73-74. 

Urban and Rural Housing cvn-
14-11-77). 177-79. 

Debates 
Housing problem in Delhi (Dis) 

(VIH-30-ll·77). 332-64. 
Workers strike in Assam Tea Oar .. 

dens for non-provision of Labour 
Quarters; (Matter under 377)~ 
(IX -20-12-77). 421-22. 

HOUSING AND URBAN DEVE-
LOPMENT CORPORA nON: 

Financial Assistance by HUDCO 
to Kerala State for Construction 
in Rural Areas (VII-21-1 J -77). 
154. 

HUDCO's role in Developin, 
Urban Housing (VII-2R-U. 
77). 146-47. 

New Projects by HUDCO (VII-
28-11-77). 31. 

World Bank Financial Assistance 
to Housing and Urban Develop-
ment Corporation (VII-28-11-
77), 64 
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HUMAN RIGHTS: 
Supressing of Human Right (VIII 

-1-12-77). 82. 
HYDERABAD: 

Expansion of IDPL unit Hyaera-
bad (IX-20-12-77), 146. 

Proposal to Convert Hyderabad 
into a Dry Port (VIII-2-12-77) 
200. • 

Telephone connections in Hydera. 
bad (Vlli-1-12-77). ISO. 

HYDERABAD AIRPORT: 
Recognition of Hyderabad Airport 

as a Customs Airport (VIII-l-
12-77). 86·87. 

HYDRO-CARBON DEPOSITS: 
Survey for Deposits of Hydro·C..ar-

bon (VIII-H-12-77). 171-72. 
HYDRO-ELECTRIC POWER; 

Construction of Hydro Electric 
Power Project at Salal (VII-
23-11-77). 63. 

Inclusion of Hydel Generation in 
HiJly Areas in National Power 
Policy (VIII-30-11-77). 1-7. 

Nuthpa Jhakri Hydro-Electric Pro-
ject at Sutlej River (IX-I4-12-
77). 12]. 

Setting up of hydro-electric plants 
in Arunachal Pradesh (VII-
16·11-77), 57. 

HYDRO-TURBINE 
TORS: 

GENERA-

Low-head hydro-turbine generators 
(IX-14.12-77), 99. 

HYDROGEN BOMB : 
(VIII-30-II-77). 222-21. 

I 
lB.M. : 

A bsorption of Surplus Staff of IBM 
by Computer Maintenance Cor-
poration (IX-14-12.1977). 64-
65. 

Dilution of Equity under F. E. R. 
A. by [,B.M. evll--l8-11-77). 
165-66. 

I.B.M.-Contd. 
Refusal to abide by Directives by 

MNC Coca Cola and IBM lVII 
-23-11·77). ]53. 

Representation from IBM Workers' 
Union (IX-I5-12-77). 175. 

Stopping of Operations in India by 
IDM (VIII-7-12-77), 29-3U. 

Supply of Junk computer equip-
ment to Government by IBM 
(I) (VIII-7-12-77). 210-11. 

Winding up of Operations by IBl¥' 
(IX-23-12-77), 100-101 

(I.D.A.): 
Credit project negotiated by AROO 

with IDA (IX-16-12-77), 30. 

Visit by Team of Editors and 
Journalists of Newspaper cover· 
age 00 World Bank/IDA Assist· 
ance (IX-23-12-77), 66. 

I.D.B.!. : 
Application of Convertibility 

clauses to loan advanced by 
lOBI to Tata Iron and Steel 
Company. Ltd. (IX-23-I2-77) 
163·64. 

Extension of IDBI Soft Loan 
Scheme to Mini Steel Plant, 
(VII-24-11-1977). 63-64. 

I. F F. C. 0 .• PHULPUR : 
Fertilizers to be Manufactured ill 

I. F. F. C. O. Factory io PhuJ· 
pur. Allahabad (V1I-18-11-77). 
72. 

I. T. D. C. : 
Appointments and Promotions ill 

ITOC (IX-23-12-77). 255-56. 
ITDP: 

Allocation to lTOP in Orissa WIll 
-7-12-77). 60-62. 

ILLITERACY : 
Assistance to West Bengal to Drive 

out llliteracy (VIIJ:"-12-12-77). 
161. 

Removal of illiteracy in Bihar 
(VIII-5-12-77). 67-68. 
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ILMENITE : 
Export of Ilmenite (VJlI-3Q-U. 

77), 171-73, 
IMPORT(S) : 

Adverse effect of import of Power 
Generation Equipment on BHEL 
(VlI-16·11·77). 86--:-88. 

Cancellation of Import Licences 
for Palm Oil refined (V1II-
9·12· 77), 49. 

Complaints about underinvoicina 01 
Export or overbilling of impo~ 
indulged in by Indian Companies 
in Foerign countries (VIII-9. 
12-77), 73. 

Disease in imported Cows and Bulb 
(VIIl-12-12-77), 176-77. 

Edible Oils imported from Malay· 
sis and Singapore (VIII--S-12. 
77), 95·96. 

Effect of Import of Fishing Traw-
lers from Maxico on Indigenous 
Shipyards (VIU-] 2-12-77). 47. 

Fishing Trawlers Imported (VTlI-
12·12-77), 69-70. 

Illegal Import of Spares by tfll" 
Britannia Biscuits Co, and As-
sembHng those as plants (Vn-
16-11·77). 177·78. 

Import of Contraceptives (VII-I7· 
11·77), 189-90. 

Import of Cotton (VIIl-~O-ll-
77). 137-40. 

Import of Crossbar telepbone ex-
change (VII-24·11-77). 82·83. 

Import of Crude Oil (VII-IS-II. 
77), 41-42. 

Import of Drugs (Vffi-13·n· 
77), 149-51. 

Import of Edible Oil (VI 11-9· 12.· 
77), 124. 

Import of Fertilizers (V1Il-5·11o 
77." 90, 188-92. 

Import of Gold to stop smuggung 
(vIIT-2-12-77), 44. 

Import of Potash (VITI-·2-12-77). 
179-82. 

IMPOR T(S)-Contd. 
Import of }Jower Ueneration Equip-

ment (VII-16-11-77), 187. 

Import of Raw Jute (IX-14--1Z-
1977). 117. 

Import of StamJess Steel (VlI-
24-11-77), 136-37. 

Import of Steel (IX-23-12-77). 
117·18. 

Import of Tiger (Cheetah) VUT-
5-12-77). 147. 

Import of transformers by ~tatea 
(VII-16·11·77), 54. 

Imported Sound and Electric 
Equipment of Rabindra Rang 
Shala, New Delhi (IX-19-12-
1977), 164·65. 

Irregular import and sale of Tetra-
cycline by a Private Drug Firm . 
(VIT1-13-12-77), 226. 

Sale of imported polythelene and 
Rubber compounds in Black 
Market (VTIJ-9-12·77). 23-32. 

IMPORT DUTY : 
Import duty on StainleSi ~ted 

(VIII-8-12·77), 29. 
IMPOR T LICENCE(S) : 

Ad hoc Import Licences to Coca 
Cola Export Corporation (VII--
16-11·77), 49-50. 

Alleged misuse of Import Licences 
by Shiram ayons, Kota (Raju-
than) (IX-23·12·77), 132-33. 

Import Licences for Importation 01 
Consumer Goods (VIn-9·ll· 
77), 104. 

Import licences obtained by Ayur-
vedic Pharmaceutical finns of 
Indore ax- 16-12.77). 159. 

Licence!> issued for import of 
Edible Oil during 1976-77 (VII-
] 8-11-77). 114-15. 

Misuse of Import licences Ox-
16·12·77), 243. 

Misuse of Import licences by Edi-
- ble Oil Importers (VRI-2-12· 

77), 216-17. 
--------------------------_._-- ._---
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IMPORT SUBSTITUTIONS : 
Recommendations of High Level 

Committee regarding problem of 
Import Substitution (IX-23-12-
77). 233-34. 

INCOME TAX: 
. Appeals pending in Income Tax 

Department (IX-16-12-77>. 
206. 

Assessment of Income Tax tn re!l-
pect of former Cabinet Ministers 
(VII-18-11-77), 68. 

Asscssment of Wealth Tax and In-
come Tax of Indira Congress 
(VII -18-11-77). 61-62. 

(,"..oIlections of Arrears of Income 
Tax (VIII-2-12-77). 183-84. 

Concealed valuables recovered dur-
. ing Raids (VII-.J8-11-77), 62. 
Income Tax Arrears (1X-23-12-

77). 149-50. 
Income Tax Laws (IX-23-12-77). 

IS8-59. 
Income Tax more than one lakb 

outstanding Against Institutions 
in Rajasthan (IX-I 6-12-77), 
231. 

Income Tax Raids (VIII-9·12-
77), 99. 

Income Tax Raids since 1st April 
1977 (IX-16-12-77), 171. 

Introduction of voluntary disclosure 
of concealed income (IX-16-10· 
77). 32. 

Monthly Income of S. T. C. (VlI-
16-tt-77),94-98. 

Payment of Income Tax by Film 
Stars (IX-16-12-77), 204. 

Payment of Income Tax by MIs 
HIMCO Laboratories. Sonepat 
Haryana (VIII-9-12-77), ]60. 

Payment of Income Tal( by Mis 
Nalikool Private Ltd.. Hooghli. 
Calcutta (VlII-9-12-77), 163-

Payment of Income Tax by Owner 
and Partners of Hope Textile 
Mill. Indorc ax-23-12-771 
185. 

INCOME TAX-Corud. 
Payment of Income Tax by Owners 

and Partners of Jam Textile 
Mills, Bombay (lX-23-12-77). 
183. 

Payment of Income Tax by Phoe-
nix Textile Mill No. 1 Bombay 
(IX-23-12-77). 184. 

Payment of Income Tax by Straw 
products limited and J. K. Indus· 
tries (VIlI-9-12-77), 97. 

Proposal to bring Ratio at 1: 10 in 
incomes (VI1l-2-'12-77). 206. 

Raids conducted by Income tax 
authorities (IX-16-12-77), 220. 

Raids conducted by Income tax 
Department during emergency 
(VII-IS-II-77), 87-88. 

Refund Claims of Income Tax b) 
Individuals Firms and Limited 
companies in Ahmedabad and 
CalcuUa (lX-16-12-77). 203. 

Reopening of Income Tax Assess-
ment Orders of Foerign Tea 
Companies (VIII-2-12-77). 115. 

Review of Income Tax and Wealth 
Tax cases of Shrimati Indira 
Gandhi, Shri YashpaI Kapoor. 
Shri Dhawan. Shri Kishan Chand 
and Shri Navin Chawla (IX-
23·12-77). 192. 

Seizures made by Income Tax 
Authorities from the residences 
of Shri Chiranji Lal of New 
Delhi (IX.-16-12-77). 205. 

Steps to recover income tax arrears 
(VllI-9·12-77). 243. 

INDANE GAS: 
Allotment of Petrol Pumps and 

Indane Gas Agencies to Schedul-
ed Castes and Scheduled 'fribeil 
persons (VII -15-11-77), 185-
89. 

Demand for distributionship 01 
lndane (fds by Central Consu-
mers Cooperative, Porbandar 
(VJI-29-11-77). 156-57 

Indane Oas connection allotted to 
Aravali Gas Service Udaipur 

',9T '(LL-U-£T-mA) _ ..• ---------_ .. _ .. _-_._----_._-----_.- --------
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INDIA OFFICE LmRARY : 
Micro Filming of Valuables in 

India Office Library (VJI-21-
lI-77), 107-08. 

INDIA SCHERINGS LTD., Mis.: 
Mis., India Scherings Ltd. (VIII-

6-12-77). 183-86. 

INDIA TOURISM DEVELOPMENT 
CORPORATION: 

Bonus for Employees working in 
I. T. D. C. Hotels (VIr-IS-H-
77), 157-59. 

En9Eiry into ITOC management 
(IX-16-12-1977). 86. 

Hotels being run by ITDC (IX-
16-12-77), 54. 

Jrregular purchases made by ITDC 
Management (IX-16-12-77), 
251. 

INDIANS ABROAD: 
Amount deposited in nationalised 

banks by Foreign citizens of 
India Origin (VIII-2-12-77), 
93-95. 

Arrest of Indian in South Africa 
(VII-24-11-77). 64-65. 

Children of Former Ministers 
Studying in Foreign Countries 
(VIII-12-12-77). 80. 

Concession offered to people of 
Indian origin to leave Sri Lanka 
(VIII-8-12-77), 98-99. 

Construction of Hostel-cum-cultut"l\1 
Centre for Overseas Indians (IX 
-15-12-77). 26. 

Denial of Visas to families of 
Indian Immigrants (VIlI-8-12-
77), 47. 

Denial of Visas to Indian 'Scholars 
in USA (VII-24-1l-77), 75. 

Deportation Notice to Indian 
Trainees in USA (VII-24-1l-
77), 141. 

Deposit of money in Indian Banks 
by Indians living abroad (VlII-
9-12-77), 194. 

INDIAN ABROAD-Contd. 
Engineers. Doctors and Teachers 

sent abroad (IX-1S·12-77), 94. 
Facilities for Indian Welfare Offi· 

cers at Jedda (VII-17-11-77). 
165-66. 

facilities to Students StudYinI 
Abroad (VIII-12-12-77), 92. 

Foreign Exchange earned by Kera-
lites working abroad (Vl1l-9-
12-77), 222. 

Harassment to the Bonafide Indim 
Tourist visiting abroad (Vfi-
17-11-77), 215. 

Indians gone to Arab Countries for 
Jobs (VII-17·1l-77), 199-201-

Indians Holding British passporta 
(VIII --8-12-77), 113. 

Indians in \ Pakistan Jails (VII-
24-11-77), 139-40. 

Indian Job seekers in Foreip 
countries returning to India (VD 
-24-11-77>, 31-32. 

Indians Sent abroad through Reais-
tered Recruiting Agencies Nil 
-17-11-77), 41-45. 

Investment incentives to Indians 
Settled Abead (IX--23·12-77), 
lSI-52. 

Number of repatriated Indiana 
from Sri Lanka (VIIJ-1-12-77). 
152. 

Nurses going abroad for Employ-
ment (VIII-8-12-77), 139-41. 

Problems of Indians settled abreact 
(VII-24-11-77), 90-91. 

Repatriation of Funds acquired-
from Indians (IX~IS-12-77). 77. 

Stations of AIR broadcasting' fot 
Indians abroad (VII-16-11-77). 
145-49. 

Threat to Indians in Australia 
(Vl1-.}7-11-77), 160-61. 

Undefined Status of People ot 
Indian Ori,ltin in Burma (VJI-
24-11-77), 155. _____ .. 0>_ .. _____ . _____ . __ .... __ .. __ . ___ . ________ . __ 
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INDIAN ABROAD-Contd. 
Debates 

Safety of people of Indian Ori&in 
and Tamilians in Sri La.aka: 
(Matter under 377)t (\,lII-~·12. 
77). 259-6l. 

INDIAN ADMINISTRATIVE SER· 
VICE : 
Ensuing Reservations for Prom(' 

tion to lAS (lX-14-12-77), 84-
85. 

1.A.S. Officers sent abroad for train· 
ing (IX-14-12-1977). 77·78. 

Special Pay Drawn by lAS Offi-
cers (\'111-7·12·77). 68. 

Supplementary List of Successful 
Candidates on the basis of 1976 
I.A.S. Examination (IX-I4-12-
1977). 60-61. 

Suspension of lAS and IPS Officers 
(VIII-7-12·77), 147. 

INDJAN ADMINISTRATIVE SER· 
VICE OFFICERS ASSOCIA· 
TION: 
Reported resolution adopted by lAS 

Officers Association reo action 
taken against Shri Vohra (CAl 
(VIII-13·12-77). 230-46. 

INDIAN AIR FORCE: 
Buying of modem equipments tor 

IAF (VIII-30-11-77), 208-09. 
Killing of an Airman of IAF Bhuj/ 

Jam nagar (VII-16-11-77). 73-
75. 

Monument for the Crew Members 
of Jorhat IAF plane (VIII-30-
11-77). 46. 

Recruitment in the store keeping 
cadre in IAF (VII-16-11·77) 
41. 

Use of IAF planes by formor Minis-
ter of State in the Ministrl of 
Defence (VIII-30-11-77). 2 H-
240. 

Use of IAF Plane by P. M. 111 
August. 1977 (VIII-7-12-77). 
73-74. 

INDIAN AIR FORCE--Contd. 
Debates 

Silence in the memory of crew atter 
I.A.F. aircraft (VIl-14-11-77) 
5-6. .' 

Statement correcting answer to 
U.S. Q. No. 80. dated 6-4-1977 re 
USe of I.A.F. planes by former 
Minister of State in the Ministr) 
of Defence (VIII-3D-ll-77) 
235-36. 

INDIAN AIRLINES : 
Air Service between Delhi and· 

Manali (IX-16-12-77). llS. 
Air Service from Muzaffarpur cit, 

ol Bihar State (IX-I 6-12-77) 
148. 

Air Service to small cities (VIU-
9-12-77). 43. 

Attractive Instrumental Music' on 
lAC Flights (VIII-9-12-77), 95. 

Bombay Jamnagar Flight Curtailed 
(IX-·16·12-77). 205. 

Cancelled and Delayed Indian Air. 
lines flight (IX-23-12-77), ]85 
186. 

City Booking office of Indian Air-
lines. New Delhi (VIfI-9-2-77) 
174. 

Commission paid by Indian Airlines 
to Travel Agencies on sale of 
Tickets (VIII -9-12-77), 171. 

Committee to increase efficiency in 
Air India and Indian Airlines. 
(VIII-2-12-77), 226-27. 

Daily Air Service between New 
Delhi and Pant Nagar (IX-I6-
If-77), 78. 

Da~ly Air Service from New Delhi 
Bhopal, Jabalpur. Raipur (IX-
J6-12-77). 219. 

Demand for Delhi. Nagpur. Madnu 
and Vice Versa flight (VIII . 
9·12·77). 105. 

Flight connection from Bhubanes-
war to Kanarak (VIII--9·12·77). 
9--15. 

Flight Schedule of Indian Airlines 
IIX-16-12-77). 238. ---------_._-------- ----_._ .. _---
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.INDIAN AJRLINE5-ConltA 
Hijacking of Indinn Airlines }llano 

during Emergency (IX-22-12-
1971), 68. 

Hiring out of airbus to Air India 
resulted in loss to I. A. (VII-
18-11-77), 95. 

Indian Airlines and Air India 
Flight Scheduled disputed due to 
threats of Bomb Planting or Sky-
jacking (IX-I 6-12-77). 139. 

Indiscipline resulting in losses and 
, delay in flights to Indian Air 

Lines (IX-23-12-77), 83. 

Labour trouble in Indian Airlines 
(Vm-9-12-77). 246. 

Loss to Indian Airlines due to nOD-
cooperation of Employees on 
Bonus Issue (VIH-9-12-77). 
177. 

'More airbuses for Indian Airlines 
(VIII-2-12-77), 33-34. 

'Non-Step Flight from Delhi to 
Madras and Vice Versa (VIII-
9-12-77). 132. 

Permit for operation of Scheduled 
Air Services (lX-16-12-17). 
174. 

Purchase of AIR Buses by lAC 
(VII-18-11-1971). 59-60. 

Re. Scheduling of Calcutta to Delhi 
via Ranchi Flight (IX-23-12-
77). 93-94. 

Schemes for Extension of Services 
~ Air India and Indian Airlines. 
(lX-16-12-77). 201 

Smoke in the Cabin of Plane occu-
pied by Minister and Janata 
Party President (VIII-9-12-77l. 
122. 

Strike by employees of Indian Air· I 
lines (VII-IS-] 1-77). 18-2'). 

Slrike of Staff of Indian Airlines 
for Grant of Bonus (VII-IS-I 1-
1977). 176-77. 

Written Test for Store HoJdel'!l' 
Posts (VIII-9-12-1977), 88. 

INDIAN AND EASTERN NEWS. 
PAPER'S SOCIETY : 
Boycott of Wage Boards of work-

ing journalists and non-journa-
list employees by l. E. N. S. and 
Indian Languages Newspape" 
Association: (Matter under rule 
377) (IX,-16-12-77), 313-14. 

INDIAN BRAILLE SCRIPT: 
Appointment of persons for salvina 

problem in Indian Braille Script 
(VIIl-5-12-77). 85-S6, 

INDIAN COUNCIL FOR CHILD 
WELFARE: 
Financial Position of Indian COWl' 

cit for Child Welfare (VII--14 
11-77). 174-75. 

INDIA N COUNCIL FOR COL. 
TURAL RELATIONS: 
Overhauling of Indian Council for 

Cultural Relations (IX-lS-12-
77), 166. 

INDIAN COUNCIL OF AGRICUL-
TURAL RESEARCH: 
leAR plan on rice production 

(IX-19-12-77), 48. 
Posts lying vacant in Indian Count 

cil of Agric.ultural Researcb 
(VII-28-1l-1977), 140-42. 

INDIAN COUNCIL OF HISTO-
RICAL RESEARCH (VIR-
5·12.1977), 223-25. 

Post of Director, Indian Council of 
Historical Research (VU -.,8 
11-1977), 91·92. 

INDIAN COUNCIL OF MEDICAL 
RESEARCH: 
Corruption and favouritism in 

Indian Council of Medical Re-
search (VII-17-11-71), 211. 

INDIAN CRAFTS SOCIETY NEW 
DELHI: 
Allotment of land to Indian Craft. 

Society. New DeIhl (IX-19·1,,. 
77), 97 .. -99. 

INDIAN CULTURE: 
Indian Culture in foreign countries 

(VJII--5-12-77). 126-27. ---_._._- ...... ---_.'-_ .. ._--_._-_ .. - ... __ .. _--_ .. _ .. _-_ ... -
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INDIAN CULTURE: 
Training in Indian Culture (VUI-

12-12-77), 59-bU. 

INDIAN DAIRY CORPORATION: 
Employees of Indian Dairy Corpo· 

ration and National Dairy Deve-
lopment Board (VIII-12-12-77), 
62-63. 

National Dairy Development Board 
and Indian Dairy CorporaliOl~ 
£VIII-I2-12-77), 200-201. 

INDIAN DRUGS AND PHARMA-
CEUTICALS LTD. : 
Accommodation rented by IDPL in 

the Capital (VII-15·II·77), 85-
86. 

Details of Licences possessed by 
l. D. P. L. (VIII-6-12-77), 
195-96. 

Distribution of Canalised items nf' 
Drugs by 1. D. P. L. (VnI-6-
12-77), 196-200. 

Expansion of IDPL unit Hydera· 
bad (IX-20-12-77), ]46. 

IDPL Unit at Balasore (VII-IS. 
11-77), 80. 

I. D. P. L. Unit in Himachal Pra· 
desh (VII-29·11·77), 57·58. 

Increase in production of Antibio-
tic at I. D. P. L. (VlI-29-11-
77), 52-53. 

Industrial licences to IDPL (lX-· 
20-12-77), 205. 

Issue of letter of intent to lOPI 
for manufacture of Sulphadia. 
zine (IX-20-12·77), 7-tO. 

Issue of Licences to IDPL and 
HAL (IX-20-12-77), 231--33. 

Losses Accumulated by I. D. P. L. 
(VIII-612-77). 139-40. 

Merger of Hindustan Antibiotic 
and I. D. P. L. (VII-29-11-77), 
216. 

Objectives and Obligations 01 
IDPL (IX-20-l2·77). 254. 

Waiviui of conditions in respect of 
lOP( licences (VII-IS-H-77). 
89·90. 

INDIAN EXPLOSIVES LTD. : 
Production of Explosives in Indian 

Explosive Ltd. (VIII-7-12-77). 
57-58. 

INDIAN FOREIGN SERVICE : 
Improvement in Foreign ServlCO 

(VIII-8-12-77), 46-47. 
Proficiency in Foreign Languages 

for Candidates selected for For· 
eign services (VII-24-11-77). 
34-37. 

INDIAN FOREST SERVICE: 
Indian Forest Service Examination 

(VlII-30.11-I977). 114-15. 

INDIAN INSTITUTE OF LEGAL 
METEREOLOGY : 
Grade m and Orade IV employees 

of Indian Institute of Legal Me· 
tereo!ogy. Ranchi (IX-23-12-
77), 135·-37. 

Regularisalil)fi of Services of Em-
ployees of Indian Instituie of 
Legal Metereology, Ranchi (VIII 
-9-12-77), 75. 

(NDIAN INSTITUTE OF 
MANAGEMENT. BANGA-
LORE: 
Study by Indian Institute of Ma· 

nagement, Bangalore on Rural 
Development (VIII-I 2· 12-77). 
73. 

INDIAN INSTITUTE OF MASS 
COMMUNICA nONS: 

Appointment of a Reader in the . 
Indian Institute of Mass Com-
munications (lX-.J4·12-1977). 
167-68. 

Discrimination between Indians and 
Foreign Scholars in the Indian 
Institute of Mass Communica· 
tions (IX-14-l2-1977). 168. 

Grant-in-aid to Indian Institute: at 
Mass Communication. New 
Delhi (VH-16-ll·1977), 37-38. 

Non-implementation of recommen-
dation of Sinha Committee by 
Indian Institute of Mass Commu-
nication (VII-16-11-1977). 179-
80. 
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lNDIAN INSTITUTE OF PUBLIC 
ADMINISTRATION: , 
Research Programlllc undertaken 

by Indian Institute of Public 
Administration (IX-23-12-77) 
165-66. 

JNDIAN INSTITUTE(S) OF TECH-
NOLOGY: 
Construction of Shops at liT Kan· 

pur (IX~19-12-77), 248. 
Non-Eviction' of Contractor by lIT 

Kanpur (IX-19-12-77), 248-49. 
Postponement of Examination iD 

.ilT Delhi (Vlll-12-12-77),43. 
TA/DA drawn by Director-lIT 

Kanpur (IX-19-12-77). 244-45. 

,INDIAN IRON AND STEEL CO. : 
Effect of Nationalisation of lISCo. 

(VlI-24-11-77), 174-75. 
Expansion Pogramme of I. J. S. 

Co. Ltd., (VlI-24-11-77), 41-42. 
lISCO's Jitpur Colliery in Danger: 

work stopped (VIII-8-12-77}, 
112-13. 

liSCO Ltd. as a Subsidiary of SAIL' i 
(VII-17-11-1977), 116. 

Representation from Secretary, CoI-
bery Staff Association. lISCO 
Chasnalla. Dhanbad (IX-I5-
12-77), 153. 

INDIAN LABOUR RESEARCH: 
Delay in publishing Third Digest of 

Indian Labour Research (JX-
22-12-77), 97. 

INDIAN LANGUAGE NEWS· 
PAPERS ASSOCIATION: 
Boycott of Wage Boards of working 

journalists and non-journalist 
employees by I. E. N. S. and 
Indian Languages Newspapers 
Association; (Matter under rute 
377) (IX-16-12-77}, 313-14. 

INDIAN LAW INSTITUTE : 
POst of Executive Chairman of 

Indian Law Institute (IX-,20-
12-77), 144-45. 

INDIAN MACHINE TOOLS : 
Demand of Indian Machine Tools 

in European Economic Commn-
oity Countries (VDI-9-12-77), 
143. 

INDIAN METEOROLOGICAL 
WORKSHOP UNION: 
Resolution passed by Indian Me-

teorological Workshop Uniou 
Pune Brancb opposing tbe Re-
commendations of Ramana Com-
mittee (VllI-2-12-77). 48. 

INDIAN NATIONAL ARMY 
Bringing back parts of INA Marty 

Monument (VllI-1-12-77}, 176. 

INDIAN NAVY: 
Equiping the Indian Navy witb 
• Submarines (VlI-16-11-77). 

145. 

INDIAN OCEAN: 
Consultation with Nations of 

Indian Ocean Re. U. N. Resolu-
tion (VII-24-11-77), 17--26. 

Negotiations between USA and 
USSR Re. Indian Ocean (VII-
24-11-77), 99-100. 

USA and USSR Talks regardina 
Indian Ocean (V1I-24-11-77). 
168-69. 

INDIAN OIL CORPORATION . 
Memorandum of Roster for promo-

tion of Scheduled Castes/Tribe! 
in IOC New Delhi (IX-20-1'-
77), 74-75. 

Reserved Posts of S. C. and S. T 
in I. O. C. (V1l1-13-12-1977). 
34 ~ 

INDIAN OIL DEALERS ASSOCIA-
TION: t 

Memorandum by the Indian Oil 
Dealers Association of Kerala 

(VII-IS-II-77}. 189-90. 

INDIAN OIL LTD.; 
Foreign Experts with ONGC and 

Indian Oil Ltd. (Vlll-1.3-1l-' .... 
1977). 59-60. 
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INDIAN OVERSEAS BANK. ROM. INDIAN SCHOOL OF MUlES. 
BAY: DHANBAlJ : 
Loan sanctioned to Sobhana Tex· 

tiles by Indian Overseas Bank. 
Bombay (VIII-2.12-77). 83. 

INDIAN OXYGEN : 
Loss of lives due to strike in Indian 

Oxygen (VII-23-11-77), 110. 

INDIAN POLICE SERVICE ; 
Retirement of IPS Officers in Pun· 

jab during Emergency (IX-14-
12-1977), 158-59. 

Suspension of lAS and IPS Officers 
(VIII-7-12-77). 147.· 

INDIAN RED CROSS SOCIETY 
(1X-22-12-77), 131. 
Complaint against Indian Red 

Cross Society (VIII-6-12.77). 
125. 

Enquiry conducted about Indian 
Red Cross Society (JX-22-12-
77). 78. 

Removal of Emblem from imported 
cars by Indian Red Cross Society 
(1X-22-12-77), 79. 

Debates 
Appointment by Indian Red Cross 

Society of Officials on a Com-
mittee to distribute relief mate-
rials (St) (IX-22-12-77). 186-
91. 

Appointment by Indian Red (;ross 
Society of officials to a Commit-
tee to distribute relief materials 
to Cyclone victims; (Matter 
under 377) (IX-,14-12-77), 
266-69. 

INDIAN REVENUE SERVICE: 
Officel'B of the Indian Revenue Ser-

vice on Deputation (VllI-9-12- . 
77), 99. 

Officials of Indian Revenue Ser-
vices (VIII-2-12-77). 84-86. 

INDIAN ROAD CONSTRUCTION 
CORPORATION: 
(VIU-7-12-77), 64-65. 

Memorandum from Petroleum 
Engineering Department of 
Indian School of Mines, Ohan-
bad (VIII-6-12-77). 148-49. 

INDIAN STANDARDS INSTITU. 
TION: 
Committee of lSI on manufactur-

ing of helmets (VIlI-2-12-77), 
171· 72. 

INDIAN STUDENTS HOSTEL. 
LONDON: 
Closing of Indian Students Hostel 

in London (IX--15-12-77), 92. 

INDIAN SUGAR MILLS ASSOCI. 
ATION: 
Memo. from ISMA Re. Consump-

tion of Sugar (VIII-12-12-77), 
50-51. 

INDIAN TELEPHONE INDUS-
TRIES: 
Demands of Employees of Indian 

Telephone Industries. Palaghat 
Korala (VII-17-11-77). 125. 

Shares of American Corporation in 
Indian Telephone Industries Ltd. 
Bangalore (VIII-8-12-77). 141-
42. 

INDIAN WAGON INDUSTRY 
(VIII-7-12.77). 173-74. 

INDIGENOUS BOAT(S) : 
Indigenous Boats (IX-14-12·77). 

116-17. 

INDO DANISH BILATERAL PRO-
GRAMME: 
Drinking water scheme in Rajas-

than under Indo Danish Bilate" 
ral programme, (IX-19-12-77), 
195. 

INDO·GOR PROTOCOL (VII-23-
11-77), 127. 

INDO·GERMAN AGREEMENT : 
Indo·German Agreement on Ocea-

no-graphic studies (VIll-3()..t J. 
77), 92. 
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PACT (VUI-8-12-1977). 34·35 . . 

lNDO·PAK WAR: 
Failure to give citizenship rights to 

refugees who came to India after 
1971 Indo·Pak War.; (Matter 
under rule 377), (IX-22·12· 77), 
183-85. 

J.NDO..SWISS TRAINING CENTRE: 
Malpractices in Admission of Indo· 

Swiss Training Centre attached 
to Central Scientific Instruments 
Organisation (IX-14·12·1977). 
10). 

INDO· US JOINT COMMISSION 
(VII-24·11·1977). 44-45. 

INDONESIA: 
Import of Urea from Indone"ia 

(VIII-5·12-77), 70. 

INDORE: 
Air Traffic facilities for Indore 
(VIII-~·12·77), 220-21. 

"INDUS TO INDIRA GANDHI": 
Production of Film "Indus to 

Indira Gandhi" by a Tamil Nadu 
Firm (VII-·--16-11-77). 6-12 

INDUSTRIAL ALCOHOL: 
Production of Industrial Alcohol 

(IX-20-12.77). 32-34. 
INDUSTRIAL COURTS: 

Appointment of Presiding Officer in 
Industrial Court No 2 (VUI-
8·12·77). 55-56. 

INDUSTRrAL DEVELOPMENT : 
Less Financial Assistance given to 

Rajasthan for Industrial Deve· 
lopment (VIII-7·12·77). 97·98. 

INDUSTRIAL DISPUTES Act': 
Works Committee (VIII-8·12·71l 

143. -

INDUSTRIAL EXPLOSIVES: 
Firms Manufacturing Industrial Ex· 

plosives (VU-16·11-77). 63·64. 
Production of Industrial ElStl08ive. 

(IX-14-12-1977), 122-23. 

INDUSTRIAL FINANCE COMMlJ. 
SION: 
Recommendations of Industrial 

Finance Commission reo Kbadl 
Industry (VII-16-11-77) 43. 44. • 

INDUSTRIAL GROWTH: 
Proposal to Calculate Industrial 

Growth (VII-16-11.77). 144. 
INDUSTRIAL HOUSES : 

Income Tax arrears of 30 large In-
dustrial Houses (VITI-9.12. "1\ 209. 'h 

Rise in Assets of Big Industrial 
houses (IX -20-12-77), 40-43. 

Tax outstanding against Industrial 
Houses (VIII-·-2·12· 77), 64. 

INDUSTRIAL JUDICIAL SER. 
VICE: 
Proposal to create Industrial Judi .. 

ci~l Service, Labour Benches in 
HIgh Courts and Free Legal Aid. 
to Employees (VITI-13-1l .. 
1977), 33. 

INDUSTRJ AL LABOUR: 
A verage earnings of Industrial 

Workers (IX--22·12-77). 97. 
Cell to solve problems of Industrial 

Women Workers (VIII-J.Il-
1977), 65. 

INDUSTRIAL LICENCE(S) : 4 
Industrial licences granted in 

Gujarat District wise (VIII-30-
11-77), 232-39. 

Industrial licences to IDPL (IX-
20·12·77). 205. 

Industrial Licensing Policy '('VII-
16-11·77), 136·37. .~ 

Is&ue of Industrial Licences (VIII-
6·12·77), 74-82. ~, 

Number of industrial licences. given 
for establishing Industries in 
Andhra Pradesh (VII-16-11. 
77). 179. 

Show Cause Notice to Pfizer for 
Violation of Industrial L~ 
Laws (VI1-29-1l-77). 169-70. 
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INDUSTRIAL LICENCES-Contd. 
Weeding out of Industrial licences 

and letters of Intents (VIII-lO· 
11-77). 213-14. 

Withholding issue of Industrial 
Licences to Foreign Drug Com· 
panies (VII-6-12-77). 89-92. 

INDUSTRIAL POLICY : 

.. 
INDUSTRIAL (TRIBUNALS): 

Conforence of State Labour Com-
missioners and Central Govern-
ment Officers in Industrial Tribu-
nals (VIII-I-12-77), 84. 

INDUSTRIAL TRUCE : 
Declaration of Industrial Truce 

(VII-17-11-77), 183-84. 
Coordination of Industrial Policy INDUSTRIAL W A l.l'ES '. 

WIth Education (IX-19-12-77l. ~ 
21Uo-ll. 

Debates 
Industrial Policy CSt.) aX-2:J·11-

77). 324. 
INDUSTRIAL PRODUCTION : 

Growth rate of Industrial PrO<.luC. 
tion (VI1-23-1l-77). 76. 

Industrial Production affected due 

Research conducted by the Directo· 
rate Gen~l'al of Technical Deve. 
lopment for making use of 
Industrial Wastes (VU-23-11. 
77), 176. 

INDUSTRIALfSr\. TION: 
Rapid Industrialisation in the !'i.E. 

Region (VlII-·30·Jl-7'7). 79. 

INDUSTRIALLY BACKWARD 
AREAS: to power crisis in Cement Indus-

try (VIII -30-11-77). 96-9lS. , Industrially Backward Di~tricts 
Debates 

Parity between production and 
prices of Agricultural and Indus· 
trial Products (Res.) (VII-24-· 
11.77); 368-70. (VUI- 9-12-
77). 305-65. 

INDUSTRIAL PROJECT(S) : 
Set up of Chemical based Industrial 

Projects in West Bengal (VllI-
13-12-77). 190-92. 

Setting up Industrial Projects in 
Andaman and Nicobar Islands 
(IX-14-12-1977). 153. 

INDUSTRIAL RECONSTRUC. 
TION CORPORATION: 
Inquiry into misuse of Rs. 2 crores 

l.'Ollected for the payment of 
Provident Fund to Workers of the 
Industrial Reconstruction Corpo- , 
ration of India's Unit of West 
Bengal (IX-23-12-77}. 86. 

(VII-16-11·77), J 52. 

INDUSTRIALIST(S) : 
Issue of Licences to Industrialist 

for setting up Power Generation 
Plants (Vll-16-11-77). 186-87. 

Loan Advanced bv Nationalised 
Banks La indu')trlali'its and far· 
rners (VIII-2-12·77). 105-06. 

Request made hy IndustJialists for 
Loan from Nationalised Banks 
(Vlll-2-12-77). 2')S-(jI). 

INDUSTRIES : 
Allowing a higher rate of return to 

industries manufac(uring con-
trolled commoditie'i (VUI--30-11· 
77), 116. 

Applications to set up indu!>1ries in 
Towns 'WIth less tban five lakhs 
population (VIII--30-11-77). 173-
74. 

Approach by Foreign countries ~ 
INDUSTRIAL RELATIONS : setting up big industries in IndIa 

with eollaburallon evTII-7.1Z, 
Amendment to Industrial Relations 77), 46-47. 

Act (IX-IS· 12-77), 169. Closure of Industries duriDg October 
Convention on iDdustrial relation and November 1977 (IX-1S·n· 

policy (VII-l.7:.....~1l:...7~7)..:: • ....:1_38.:...._~ __ 77)..:..._1_27_. ______ _ 

10-159 LSS ND/7S 
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INDUSTRIES--<'ontd. 
Difficulties in setting up of Indus-

tr,es in Rural side for want of 
proper infrastructur~ (VJII·-30-
11-77), 20R. 

Directions to Nalionalised Banks 
regarding Devel,)pment of Indus-
try (IX-23·12-7'/), 227-28. 

Flight of Capital to Units (VIlI-
2-12-77), 95. 

Heavy and Large scale industries 
Apex of An Economic Structure 
(VII-23-i 1·77), ;3. 

Intert;st Charged from New Indus-
tries to be cstablisned in Bark-
ward Areas CIX-14-12-1977>, 
170-71. 

Labourers killed! injured in I)rivate 
and Public Sector Industrial 
Units (IX-2~-12-77), 57. 

Licences erantcd to big industrialist 
for setting up new industries 
(VII-23-1l-iil, 147. 

Licence to Industries in M.P. (lX-
14-12-1977). 152. 

Loan given tl' Industries by Nation-
alised Banks (VIII-2-12-77). 
137-38. 

Number of Industries closed in 
Gujarat (VIII-7-12-77). 132-33. 

One Union in olle industry MI-
17-11-77).47-48. 

Places for f\·tting up of industries 
for the Development of North 
Bihar (VIll-7-12-77l. 154-55. 

Plan to start new industries in 
Bihar (VIl-16-) 1-77), 183. 

Reliefs to new industrial units pta-
ducing specified goods (IX-23-
12-77), 141. 

Setting up Industrial units in areas 
with population of less than Five 
lakbs-HX-14-12.1977) 101. 

Scheme to given licence to unem-
ployed eugineers tor stttini up 
Industries (VIl1-30.n-77). 116· 
17. 

INDUSTRlES-Contd. 
Setting up of industria!. O:lmplex by 

big multinational corporation 
(YIn-30-H-':'7), US. 

Setting up of Industries hased on 
minerals and forest wealth (Vn-
16-11-}7), 56·:7. 

Setting up of Industries by F01'Cign 
Firms (VII·--lo-I1-7;). 7(,. 

Setting up of Industries in Backward 
Areas of LJ P. (VII1 .. --7·12-~7). 
123-26. 

Setting up of Ir,dustrlcs where there 
is Maximum Unemployment of 
the Educllted in Kerala (VIII-
7-12-77),189-90. 

Shortage of paw~r of industries in 
Bihar and IT.P. <VIIl-:30-11-77). 
229-30. 

Supply of Power t.) ·tndUSltte .. .iD 
Kamataka (VII!-··30-11-77), 93· 
94. 

Survey of Raw :M:aterial in setting 
up Industry in Himachal Pradesh 
(VIII-7-12·77), 32':\3. 

Survey for setting up industrie, in 
Sikkim (VII--16-11-7'J). 166-70. 

Tax conce:;SIO.lS on merger of Sick 
Industrial Units with Healthy 
Ones (VIU-2·12-';'7). 1: 7-18. 

Violation of Provisions of Industries 
(Development and Regulation) 
Act by Cotton Mills (VII1-i-12-
77>, 140-41. 

INFECI'IOUS DISEASE(S): 
Control ')Vcr the movements of 

beggars carrying Infectious dis-
eases (VIII-l·J2-77), 17~. 

INLAND WATER TRANSPORT: 
(VIll-30-11-:7), 115-16. 
Suspension uf LL'T Service Operat-

ing from Kehalgaon Ghat to 
Kadhagola Ghat (VJIl-30-U-
77). 162-63. 

INQUIRY COMMrSSION(S): 
Action on the findings of the Sar· 

karla Commission of InQUiry 
(Matters under 377) (VIIJ-9-12-
77).265-67. 
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INQUIRY 

Cootd. 
COMMISSION(S}- INTERNATIONAL 

CONFERENCE: 
ACADEMIC 

Appointment of a Judicial Commis-
sion by U.P. Goverml1ent to 
inquire into riots in Varanasi 
(Matter under rule 31/) (VlIl-
6-12-77). 23R-89. 

Report (1974) of Commission of 
Inquiry into the Disappt~aran'·e ot 
Netaji Subhas Chandra Bose (M) 
(VIII-8-12-7i). 206-56. 

lNSECI'ICIDE: 
Danger in Excc!.sive use of Insecti-

cides and pesticides (lX--19-12-
77). 46. 

Multi-National Companies Manu-
facturing Insecticides (VIIl-13-
12-1977).31-32. 

INSOV AUTO LTD.' 
Investigation into Affairs of Insov 

Auto Limited (V1I-29-11-77). 
163. 

INSTITUTE OF CONSTITU-
TIONAL AND PARLIAMEN-
TARY STUDIES: 
Review Committl!e of the Institute 

of Constituli,ma) and Parlia-
mentary Studl':S (VUl-6-12-77), 
94-95. 

INSTITUTE OF HISTORICAL 
STUDIES, CALCUTTA: 
National Iliography Project by In-

stitute of Historical Studies. 
Calcutta (VII-12-12-77). '1JJ7. 

INTEGRATED RURAL DEVE-
LOPMENT (VII -21-11-77). 44. 
Conference of Trade Unionists on 

Integrated Rural Development 
(\'11-24-11-77). R7. 

Distt. cov~red under Integrated 
Rural . Development Programme 
(VII-21-J i-77). 82-83. 

INTEGRATED SOCIAL SECURITY 
SCHEME: 
Integrated social Security Scheme 

for Industrial and Rural Labour 
(VTI-24-11-77). 28. 

INTEGRA TED SYSTEM OF MEDI-
CINE (VII-24-J l-rn, 81. 

Academicians attending Inter-
national Academic Conferences 
abroad (IX-19-12-77), 1-14. 

INTERNATIONAL AIRPORTS: 
DevelopDlcnt of Agra AIrport as 

International Airport (IX-23-J.2.. 
77), 116-17. 

INTERNATIONAL 
AUTHORITY: 

AIRPORT 

SC / ST employees working in Inter-
national Airport .t.uthurity, New 
Delhi office (IX-23-12-77), 73-
74. 

INTERNA TIONAL ATOMIC EN. 
ERGY COMM[SS!ON: 
Supply of Fuel by international 

Atomic Energy Commission to 
Atomic Power Station, Kotab. 
(VIl-16-JI-7i'). llS4. 

INTERNATIONAL COOPERA-
TIVE ALLIANCE: 
Implementation of the recommenda-

tions / sugge'itions of International 
Cooperative Alliance UX-16-12.-

. 77). 84. 

INTERNATIONAL MONETARY: 
FUND: 
Assistance from I.M.F. and WorJ4 

Bank (VII-18-1I-n). 137-38. 
Financial Ailsistanc~ from I.M.F? 

(VlII-2-12-77). 18~·89. 

INTERNATIONAL SOCfETY FOR 
KRISHNA CONCIOUSNESS: 
Activitie!! of ISKON (VU-23-ll-

77), 72. 

INTER-CASTE MARRIAGES : 
Incentive for inter-caste marriape 

(VII-23-1l-77), 19J. 

INTER-STATE CULTURAL 1JN.. 
ITY: 
Fioanci.a1 Grants I Assistance to 

Voluntary Agencies for ~ 
inter-state cultural unity (VDI-
12-12-77), 208-10. . --
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JNTER-STATE DISPUTES: 
Inter-State Disputes Re; Use of 

ltiver Waters (VII-14-11-77), 
43-44. 

IRON & STEEL-Contd. 
Utilization of Steel \:vn-~l1-

77). 79-lm. 
Yearly Productlf)n of Steel in Public 

Irrigation Project pending due to Sector Undertaking (VII-24-11-
Inter-State water disputes (VlTI- 77), 193. 
12-12-77), 125-26. I 

INTER-STATE WATER PRO- IRON ORE: 
JECTS: Development and utilisation iron 
Amount sanctioned fOl M.P. under 

Inter-State Water Projects MII-
5-12-77), 221-22. 

INTOXICA~TS : 
(Use of into.<icants by students of 

Aligarh and Delhi University 
(VIII-12-12-77). 230. 

INTOXICATING DRINKS: 
Statutory warning about danger of 

Intoxicating Drinks NII- 28-11-
1977). 76. 

INVESTMENT(S) : 
Fresh Inve&tment for the current 

year (VIII-9-12-7T1, 102. 

INVESTMENTS ABROAD: 
Permission to ludian priv:\te "Busi-

nessmen to make Finan.;ial 
Investments ahroad (IX- J 6-12-
77). 133. 

IRAN: 
Iranian Aid for Kudremukh Project 

in Kamataka (IX-lS-12·77). 24. 
Price rise in oil by lran (lX-20-12-

77).49-50. 

Purchase of sugar by Iran (IX-23-
12-77), 201-20. 

IRAQ: 
Indo-Iraqi Collaboration Pact (VIII 

-8-12· 77). 34-35. 

IRON & STEEL: 
Distribution of Steel <V1I--·24-11· 

77). 26·27. 
Production of Steel. Iron, Stainless 

Steel. Zinc etc. during the last I 
three years (VII-24-1l·77) 198-
200. 

ore Reserves in Chirian Area m 
Bihar (VfIT-8-12-77). 102. 

Exploration of Iron Ore deposits in 
Kerala (VIJI·-l-t2·77), 107. 

Export of Iron Ore to Japan (lX-
23·12-77), 2~7-58. 

Iron and M:lIlgane',e Ore lying 1ft 
Orissa State (VIIJ-2-12-77). 144--
45. 

Iron Ore Deposito; in Barnjamda 
and Bellary-Hospet sectors (VII 
-24-11-77), 88·S:>. 

Iron Ore l\'Iining and it" Expolt in . 
Public Sector (YII-24-11-77), 9S. 

Prices of Iron Ore in International 
Market (JX-23·12-77). 222 

Prospects of Iron Ore Exports to 
Japan (VHI-2-12-77). 200. 

Transportation of Iron Ore (VIll-
13-12-1977). 52· 

IRON ORE MINE(S) : 
Realisation of Cess Fund From 

Nandni DaHi and Rajhara Iron 
Ore Mines (lX--15·12.77l. 29. 

Sealing ·.lown of I ron Ore Export 
Target (IX-23·12·77). 41. 

IRRIGATION: ., 
Assistance tl) kaja~han for Irriga-

tion (VII-28-11-1977). 110-11. 
Bill on Irrigation System (VII-28- ~ 

11.1977). 118-19. 
Conference of State MiDister(; of; 

Irrigation (YIn -12-12-77), 169. 
Dijferences in Irrigation Statistics 

collected in States (YII-14-11-
77). 40-41. 

Disparity iD Irrigation water l'f&teS 
MII-S.12·77), 125·26. 
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IRRIGA nON-Contd. 
Financial A9sistance to Madhya 

Pradesh for Irrigation (IX·-19-
12-77). :!04-~}8. 

Fund sanctiolloo for Irrigation Sche-
mes under Completion (VJI-21-
11-77), 96-97. 

Garland Irrigahl)}1 s~heme (VIT-
14-11-77), 68-69. 

Irrigation Devel(-'pin~nt (VII-14-
11-77), '13-94. 

Irrigation Ptoj~<.:ts in GujaraL (VII 
-14-11-77). 171. 

Irrigation projects (In river tapti 
(M.P.) (VJI-14-U-77). 209. 

Irrigation ~,cheme for (jiridill Dis-
trict. Bihar (VII-28-1l-1Q77), 
208-09. 

Irrigation Schemes for ' Rajgarh 
Guna Vidisha Morena and Gwa-
Iior (VlI-21-lt-7i). 161-62. 

Land under frrigadlln (V1I--21-11-
77), llO-~ t 

Lift Irrigation scheme (VlI-14-U-
77), 57. 

Lift Irrigation scheme in Yisbpuri. 
Maharash!ra (VII--28-11-1977). 
212-13. 

Master Plan for lrrigatio,l prepared 
by State in consultatiun with 
Centre (Vll--28-1I-1977). 188. 

Minor Irrigation Scheme in HP. 
(VII-21-11-77). 136. 

National Average of Land endcr 
. Irrigation (VII-14-11-77). 87-88. 
New Policy for expansion of irriga-

tion facilities (VII-14-11-77). 
. 127-28. 

Outlays on Minor Irrigation (VlII-
5-12-77), 95-~g. 

Panchayats and Rural co-operatives 
for maint.~nance l)f Irription 
work in villages (VIIl-12-J 2-77). 
45-46. 

Pe~cent.ase of Area lTnder Irri6ution 
10 States (VlII-12-12-'li) 97-
100. ' 

IRRIOATION-Concld. 
Percentage of Irrigated Land in 

Kerala (VIII-5-12-77). 205-206. 
Percentage of T\)tal Area u~der 

Irrigation in Andaman and NlCO-
bar Island (VIII-IZ-I2-77). 112-
13. 

Progress in Development of Under-
ground Water Resources (VJJ-
28-11-1977). 176-78. 

Proposal for major and Jned~um 
irrigation projects fro~n OrIssa 
(VII-14-t 1-77). ::!OR-09. 

Ratio of Irrigated Area in M.P. 
<VIII-S-12-/i). 103-~. 

Sanction of Major Irrigation Sche-
mes in Andhra Pradesh (VII-
21-11-71). 102·03. 

Study of lrrilacil")n Potentiality (VU 
-21-11-77). 92-94. 

Supply of l'ower for Irrigation (VnI 
-7-12-77). 168-71. 

Underground Water Resources and 
Land Under Irrigation (VfIJ-
5·12-77). 193 -200. 

World Bank La-dn for Development 
of Medium Irrigation Schemes in 
Orissa (VII-I4-1l·77). 54-55. 

IRRIGATION PROJECT(S): 
Assistance to Ir~igation pro.iects ill 

Nepal (YIII-5-12-77). 169. 
Irrigation Projcct~ in Bihar and U.P. 

(VIII--5- i 2-7;), J57-;Q 
Irrigation Projec1s in Gujarat (\lIU 

-5-12-77). 209-- 11. 
Irrigation Projects in Kenda C .. HI 

-12-12-77). 1~;-56. 
Irrigation l"loject on A\.JNG River 

(VII-14-11-77). 47. 

Irrigation Project pending due to 
Inter-State water disputes (Vnl 
-12-12-77). 125-26. 

Jrrilltion pr;)jocts uDder construc-
tion (Vll-21-11-7'i). 210-11; (VU 
-28-11-77). 8':-85. 
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IRRIGATION PR01ECT(Sr.-contd. I J. K. SYNTHETICS-Contd. 
Pos:tion of irrigation projects con- President. and Ch9.irman of J. K.. 

neeted with Narmada Waters Synthetics Ltd. UX-16-12-77). 
(IX-19-J2-77), 1l~-22. 103. 

Proposals for Irriaation Proje('ts in Seizure of Ornamcnt5 fr011 Prebi-
Kamataka (VIII--5-12.77). 182· dent and Chairman of J. K. Syn-
83. thetics Ltd. (VII--18·11·i1). 173-

Tilari Irrigation Project (VIII-12- 74. 
12-77),57. DebtJIes 

IRRIGATION SCHEMES: Seizure of Ornaments from Presi-
dent and Chairman of J. & K. 
Synthetics Ltd. (HA_H. Dis.) 
(IX-20·12-77). 439-58. 

Factors for Selecting Major Irriga· 
tion Schemes (Vn-2S.l!-1977), 
185-86. 

lrriJation Schemes for Hazaribagb 
and Girdhi district (VIIl-12-12-
77). 174-75. 

Irrigation schemes for Ladakh (VIlI 
-5-12-77), 139·40· 

Irrigation 5c-heme in Drought-prone 
Area Programme in Maharashtra 
OX-19-12-77), 101-02. 

Irrigation scheml! in M.P. (VJlI-
12-]2-77), 135 

ISHWARBHAI PATEL COM· 
MITTEE: 
Isbwarbhai :ratei Committee on 

New Pattern of Education (VII-
28-11-1977), 85. 

Ishwarbhai Patel Committee on 
School Education (VIlI--12-12-
77), 36·37. 

ISRAEL: 
President Sadat's vit;;t to Israel (IX 

-15·12-77), 1~--2'), 
Recognition to Israel (VllI--1-12-

77), 182. 

J 

J.CV. PRESS: 
Working of J.e.v. Press (~X-l4-

12-1977), 142-43. 

1. K. MILLS. KANPUR: 
Oosure of J. K_ Mills. Kanpur (IX 

-14·12-197;), 1~1. 
1. K. SYNTHETICS: 

.. 
Investment tr.ad~ by J. K _ Syntbe-rics 

in Maruti Limited (VIII-B-12-
77). 109·110. 

JABALPUR UNIVERSITY: 
Conversion Ilf Jabalpur University 

into Central University (IX-19-
12· 77). 181-82. 

JAGANNA TH PURl: 
Pilgrims travelling by Railway to 

Jagannath Puri (VIII·-J 3·12-77). 
100. 

JAGANNATH TEMPLE: 
Protection of Konarak. Jasannath 
. and Lingaraj Temples, Orissa 
(VII-28-H-l·)77). 45-47. 

lAI PRAKASH NARAIN: 
1. P.'s appeal to Pakistan and 

Bangladesh rc: Sikh Ciurudwaras 
(Vln-I-12-7';'), 167_ 

JAIL(S) : 
Appointment of All india Jail Re-

forms Commi,;,;ion (VTI- 23· 
11-77). 179. 

Inquiry into Lathi Charge in Tibar 
Central Jail, Delhi (Vn-2~-11. 
77), 110. 

JAIN METALS & WIRE WORKS: 
Jain Metals and Wire Works (IX 

-23-12-'77), 261. 

JAIPUR: 
Connection of Jaipur hy Broad 

Gauge Line (Vnl-13-12-1~77). 
58. 

InstaJlat;on of Trnno;forrners for 
Electrification in Jaipur (VIl-23-
11.77), 52 . 
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JAIPUR-Contd. 

Rural Electrific.llioil schemes in Jai-
pur District (VIl-Z3-1l-TI). 13S. 

Treasure recovered in Excavation 
at Jaigarh in Jaipur and Moti 
Doongari (VIII-2-12-77), 116-17. 

Treasure receovered in Jaipur from 
jaigarh :lnd M,)ti Doongari (VIlI 
-9-12-77), 126· 

JAISALMER: 
Visit of foreign Tourist to 1aisal-

mer (IX--23-12-77). 240- 42. 

JAM TEXTILE MILLS: 
P. F. OutstaHding agatmt Jam 

Textile Mill. Bombay (VllI-l-
12-77>, 145. 

Payment of Income Tax by Owners 
and Partners of lam Textile Mills, 
Bombay (lX--23·12-77). 183. 

JAMALPUR LOCO WORKSHOP: 
Jamalpur Loco WO/kshop (VII-IS-

11-77). 73. 

JAM] A ~JLLJ -\ TEACHERS' 
TRAINING COLLEGE. DELHI: 
Demands made by Students of Jamia 

Millia Teach\!fS' Training College, 
Delhi (V II -28-11-J ~7'1), 4~ -50. 

JAMMU AND KASHMIR: 
1ammu IUld Kashmir (VII-17-i 1-

77). 141-42; (VJIl-l·i2·77). ]55. 
Cement quota fOr Jammll and Kash-

mir (VIJI-7·12-77). 79. 
Dismissal of Telephone Employees 

in J. & K. Stato! (VIII--8·12-77). 
t.49. 

Existence of Pr::ss C~nsorship and 
Non-Cov~cage of visit of the For-
mer Prime Minister tAl J. & K. 
(VIII -7 -12-77). 71-72. 

Expenditure on dritling work at 
Surin-Sar (J&K) (VIl--IS-1l-77). 
118. 

Inconvenience cau~ed tc Amarnath 
Pilgrims by Mini.~t~r"s visit to J. 
& K. (IX-14-12-77>, 111. 

Jammu, a Railway Junction (VllI-
6·12·77), 144. 

JAMMU AND KASHMIR--Contd. 
Land Erod!d away by Rivers in 1. 

& K. (VIII-5-12·'"'). 135-36. 
Pat infiltration in Jammu and 

Kashmir (IX-14-12-77>, 230. 
Problems of Muslim Women of 

Kashmir (VIII-6-12-77). 244. 
R.etrenchment of Staff in Regional 

Research Laboratory, Jammu and 
Kashmir durillg emergen('Y (VIn 
-7-12-77). 121. 

Review of Central Laws extended to 
J. & K. (VII- 23-11·77), 100. 

Survey of Hydro Power Project in 
1. & K. State (VIn-30-11·77). 
124-26. 

Debates 
Promulgation ot Public Safety 

Ordinance in Jammu and Kashmir 
(Marter under 371) (VII--23-11. 
77), 218-20. 

Public Safety Ordinance issued by 
Jammu and Kashmir Government 
(M) (VIII-12·12-77), 309-96. 

Public Safety Ordinanc~ ISSUed by 
the lammu and Kashmir Govern· 
ment and reaction of GllvernmCDt 
thereto (CA) (V!JI-·2-12-77). 
241-54. 

lAMRANI DAM PROJECT: 
Jamrani Dlm Pr,)iect, Nainital (IX 

-19-12';7>.61-61. 
JAN SANGH: 

Withdrawal of Cases against Erst· 
while Jan Sangh l.eaders (IX-
14-12-77), 233. 

JANATA HEALTH PLAN: 
Janata Health Plan (VII -24-11-77>, 

7-14. 
JANATA PARTY: 

Attacks on Junahl Party offices and 
leaders (IX-14-12-77). 201·02. 

Contribution by Companies to 
Janata Party and Con~tcso; Party 
(VII-IS-II.n), ?':. ~ 

Imp]ementatbn of lanata' PClrty'S 
Manifesto (VII-23-1l-77), 106. 
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lAPAN: 
Complaint from Japanese Govern-

ment rl.':gardi,lg Security anange· 
mcnts at Bombay f\irport (VU--
18-11-77), 217. 

Export of Garo Hills' Cl!.ton to 
Japan (VIII- -2-12-77.>, 64·6~. I 

Expon of iron Or'! to Japan llX- ; 

----- ---""-
JAWANS: 

Recruitment ()t Jawailli £Or O"ja· 
rat (VIII-30-H·77), 1~. 

JA YAPRAK.t\..,W NARA YAH. 
SHRI: 
Character assassiaation of. J. P. 

during Emergency (IX-lS-I2-
77), 59. 

23-12-77), 257-!'8. ' i Suggestions from Shri JlyaJllakash 
\ Narayan rt!garjing t~n..1.'i of JAPAN AIRL£NES: 

Skyjacking of JAL plallc from 11 77) ll)() \ 
Leg.slators.'~inlsters (Vll-IS-

Bombay to Dacc" (VIi-IS-U.· -... 
7~, 44-45. I JAY ASHREE SHIPPING COM-

JATI TORO CONFERENCE PANY: 
(VIII-3().11.77). J "6. Releasing of a Licence to Jnya .. hrce 

Shipping Company (VIJ --16-
1AWAHAR BHAWAN: 

Acquisition oi Land for Jawahar 
Bhawan. U. p. (Vn-21·tt-77). 
lS6. 

JAWAHARLI\L l..'NlVERSlTY: 
Appointment of Sbri 1). C. Joshi 

as Reader by lawaharlal Nehru 
University ~-U-l4- tI· 77), 9~· 
95. 

1]· 77),201. 

JERSEY BREEDING PRomcr: 
Jersey Breediug Proiect at sabar-

mati GO'.lshaia Farm at Bidaj 
(VllI-12.12·77I, 58-S~·. 

Demand for Removal of Officials of JHARKHANO . 
J. N. Univenity (VJJ,-ZI·Y l.77), 
168-69. Demand for separate state for 

Grants to Jawnharlal Nehru Uni. Iharkhand Tribal~ (Vm-7-12-
versity and Visvabharati Uni- 77). 110. 
versity (VII·-28-lt-1977). 215- JITPUR COLLIERY. 
16. 

liSCO's Jttpur Colliery in Danger; 
Mismanagement of tund, and work stopped (VnI--~-12.77). 

construction of Hostd in 112-13. 
Jawaharlal Nehru University 
(VTI-14-11·m.247. JOB-ORIENTED SCHEME: 

Reinstatement cf Emptoyets of Introduction of Joh.Orienteci Selle-
Jawaharlal Nehru University me (IX--22-12-77). 41. 
(Vn-:!l-ll·77). 1~7-58. 

Debate9 JOB SECURITY: 
Legislation en~l1rit~ j,'b ~curity 

Reported chlsure of Jawaharla1 (VIII Ii'" 7') 2"· 
Nehru I1niv:r~itv and students' I - -I." • 1\. 

protest :'.~inst the closure (CA) I JOINT STACK COMPANIES' (VII-I 5·11-: 7). 258-79. 
Joint Stock Comp3ni:."~ (Vn -29-

lAWALAMUKHT: 11-77), 222·'23. 
Tender for Jeve!ling Area at Onl 10int Stock Companies with more 

ling Site No.6. Jnwa1amllkhi than Fifty pet (.'ent capita) (VUI 
MII-I3-12-77). 191. -6·12-77), 12,')·26. . -----------_ .. _._-_.,-_ .. _----------
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JOINT VENTURES: 
Financial Participation in joint 

ventures Ahroad (}X--16-12.77), 
221. 

Revolving tend for Indian Joint 
Ventures and Turnkey Projects 
abroad OX-Ih-J2-77), 212-

JOURNALISTS: 
Payment of Interim Relief to Indian 

Journalists by IBternational 
Foreign News Agencies (IX-I5-
12-77>, 67. 

Recommerldations of Wage Board 
for Journalist and non-working 
Journalist (VII-24·11·77). 189. 

JUDGES: 
Appointment of Committee tOr Se· 

lection of Judges (VIIl--13·12. 
'77~. 145-46. 

Appointment of High Courts "lnd 
Supreme Court judges (V1I--15-
I 1·77), 133-35. 

Code of Ethics for Judges (VIl--29. 
11·77). 41. 

Declaration from judges on obser· 
vence of probibation crX-2D-12· 
77). I 87.8A. 

Penal for appointment of Judges of 
High Courts (VIII--13-12-77). 
146. 

Princip!e of Seniority of Judge in 
appomtment .. to Supre Court (VTI 
-15-11.77), 19-27. 

Proposal to raise retiremeDt age 
and pension of Judges (VIII - ·13· 
12· 77). 144·45. 

Re-employment of Supreme Court 
and HifEh Court Judges (IX-20. 
12· 77). 273. 

Transfer d High Court Judges (VII 
-29-11-77>. 173·74. 

JUDICIAL REFORMS: 
Judicial reforms for disposal 0: 

cases (VIl-15·11-77), 119-20. 

JUNAGADH 
Assistance for Outdoor Stadia in 

Porbandar and Junagadh (Ouja. 
rat) (VII-28-11-1977). 55·56. 

Local Telephone Advisory Com-
mittee in Junagarh (VHf-I.12-
77). ] 'J7. 

JUTE: 
Cost of Cultivation of Jute (VIII-

12-12· 77). 165----68. 
E.E.C. Allowing Free Entry of Jute 

Goods (IX-23·12-77>, 2C8·09. 
Exemption from the puymellt of 

Minimum bonus to .rute manu-
facturers tVIIl-7·12-77). 40. 

Export of Jute (IX-16-12.77), 76. 
Export of Jute to foreigD. countries 

(VIII-9·12-77). 171. 
Foreign Exchange .earned due to ex-

port of jute (VIII-9·12·77). 212. 
Import of Jute Fibre at Current 

International Price (IX-16-12-
77), 167. 

Inadequate supply of Raw lu~ to 
Mi1ls (VIlI-30·1l-77). 1 .. 7. 

Jute Cultivation Technique to Far-
mers (IX-19-12-77), 246·47. 

Production of cotton and jute (VII 
-21·11-77). 196-98. 

Quantity of Raw Jute purchased by 
the JeI till date (VIU- -7· t 2-77), 
77. 

Take overof Jute iadustrv facins 
crisis in West Bengal (Vm-lO-
11-77), 154·55. 

JUTE BATCHING OIL: 
Black Marketing of Jute Batchinl 

Debates Oil (TX-23-12· 77), 2lt. 
'Circular r(~garding formulation of a 

Code of ethic for High Court JUTE CORPORATION OF INDIA: 
Judges (Marten under 377) MIT I.e.l. capable to run Sick Mills 
-9-12.77), 160-62. MII-7-12·77), ]64. --------------- ._-----
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lure CORPORATION OF fl'o{DIA KANGRA : 
-Contd. Telephone and Telegraph facilities. 
JCI given free hand in C(lmmercial to Pos: Office, Snnhi. Kangra 

(VIll-7·12·77), 7S·79. (IX-22-12-77). fl9. 
PlogreSS in Procurement of Raw Baijnath Temple and Kangra Fort 

Jute by the Jel (Vln- -7·12·77). (VIII-5-12·77), 185. 
47. I. fT' Ka V' 11 \ ProductIOn 0 ea lD ngra a ey 

Quantity of Raw Jute purchased by I (VITI-2·12·77),59-60. 
~~ leI till date (VlII--7-12·77). KANOI INDUSTRIES PRY. LTD.: 

. Sale of 30.000 tone of iron skull 
lUTE MILLS: scrap to Kanoi lndustricli Private· 

Oosure of lute Mills \VHI-7-12. Limited by Durgapur Steel Plant 
77). 2')7-OS. (VIII-S·12·77), 132·33 

Clgsure of Jute Milts in West Ben-
gal (VIU-30-11-77). 157-58. 

Names of Jute Mills getting: inade- I 

quate supply of raw jute (VIU--
7·12-77). S3-S4. 

Payment of Export Subsidies to lute 
Mills (VII-IS-ll-77). 194-95. 

Setting up of I ute Mill in Bihar 
(VI1I-30-11-77), 148-49. 

Debates 
cr~sure of some Jute Mills in West 

Bengal (Matter under 377). (VJI 
-14-11-77). 330-31. 

K 
KABADDl: 

Inclusion of Kabaddi in Inter-
national Games MI--21-1l-77), 
32·33. 

KACHAL RUBBER PLANTA-
·TIONS: 
Labour Unrest in Kachal Rubber 

Plantations in Andaman and Nico-
bar Islands (VII-24-11· 77). 48· 
49. 

KAKORI MARTYRS: 
Issuing of Commemorative stamps 

of 'Katori Martyrs' (VIn-S-12. 
77).41. 

!CABINI DAM: 
Report on Kabini Dam on Cauvery 

(VIII-12-12-77l. 101. 

ICANDLA FREE TRADE ZONE: 
Parliamerttary Act for Kandla Free 

Trade Zone (VIJ--18·11-77), 186. ----------... 

, 
I 

KANPUR: 
Construction of Shops at lIT Kan-

pur (lX-19.12.77). 248. 
Cycle stand at Kanpur (IX-20-12-

77), 161-63. 
Fertiliser plant in 'Kanpur <VII-lS-

11-77), 51. 
Memorandum about Director of 

National Sugar Institute. Kanpur 
(IX-19-12-77). 242·43. 

Non Eviction of Contractor by lIT 
Kanpur (IX-19-J2·77), 248-49. 

TA/DA drawn by Director-lIT. 
Kanpur (IX-l 9-1 2-77). 244-4!1. 

KANY A KUMARI: 
Railway station building at Kany:. 

Kumari (VII-15·1l-77). 55. 
I • I KARACHI: . 

Passenger steamer service from Por-
bander to Karachi (VIT-16-!1-
77). 36· 

KARNATAKA: 
Attraction for tourists visiting tour-

ist spots in Kamataka (VIII-2-
12-77), 212-14. 

Income Tax Evasion detected in 
Kamataka by Income Tax De-
partment (VIII-·2-12-77). 209. 

lranian Aid for Kudl'emukh Project 
in Kamataka (IX-15-12-77). 2,4. 

Location of Water in Drought-hit 
Bijapur Kamataka (VIl-28-11-
1977), 207-08. 
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KARNATAKA-Contd. 
Progress of Drought prone area Pro-

jects in Maharashtra, Karnataka 
and Rajasthan (VU-28-11-l977) 
117 ' 

Proposals for I.rrigation Projects in 
Kamataka <VIII-S-12-77), 182-
83. 

Setting up of Thermal Power Sta-
tion in Karnataka (IX--14-12-
1977), 152. 

Supply of Power to Industrj~s in 
Karnataka (VIII-30-l1-7?), 93-
94. 

Wheat and Milo to Kamataka (VII 
-28-11-1977), 104. 

Recommendations of Technical 
Committee re: diversion of rivers 
of Karnataka and Kerala (VJII-
12-12-77), 201-02. 

Representation from Kamataka 
Government for Establishing Cus-
toms Clearance and Ware house 
facilities (VIII-2-12-77). 116. 

Submission of Files by K.trnataka 
Government to Grover CommIs-
sion (VIII-30-1I-77). ul-n. 

Suggestion by Kamataka Govern-
ment regarding Development of 
small industries (VIII-30-lt-77), 
218. 

Functioning of Coffee Board in. 
Kamataka (Matter under 377) 
(IX-14-12-77), 264-66. 

Reported failure of Karnataka Gov-
ernment to Maintain Law and 
order in the State (Matter under 
rule 377), (VIII-6-12-77). 285-
88, 

KA VERI RIVER BASINS: 
Oi1 exploration by ONGC in Go-

davari and Kavzri River Basins 
(VII-lS-H-77),97. 

KENDRIY A HINDI SAMI IT: 
Kendriya Hindi Samiti (VIII-30-

11-77), 63-64. 
KENDRIY A KHAN MAZOOOR. 

CHIKITSALA Y A, BIHAR: 
Minimum wages to employees of 

Kendriya Khan Mazdoor Chikit-
salaya. Bihar (VIU- -8-12-77). 
105. 

-----.. ------

KENORIYA RAJ BHASHA SEWA: 
Exclusion of Department of Re-

venue from Common Cadre of 
Kendriya Raj Bhasha Sewa ax-
23-12-77), 68-69. 

KENDRIYA VIDY ALA YAS: 
Expenditure on Kendriya Vidyala-

yas in Delhi (VIlI--12-12-77),. 
74-7S. 

Reservation of Seats for SC. & S.T. 
and Handicapped in Kendriya 
Vidyalayas (IX--19-12-77). 63--
6S. 

KERALA: 
Aerodrome ncar 'Thekkady' in Ke--

rala (VIII-9-12-77), 222. 
Aid asked for by Kerala Govern-

ment (lX-23-12-77), 112-13. 
Amount allotted to Kerala for supp-

lyof Drinking water (VlI-14-11-
77), 154. 

Bench of Kerala High Court at 
Trivandrum (VlI-15-11-77), 47. 

Bench of Kerala High Court at 
Trivandrum (VII--15-11-7'J). 47. 

Central Assistance to Kerala for 
Construction of Houses for Hari-
jans (VII-23-11-77), 41. 

('..entral financial aid for the con-
struction of National Highways 
in Rerala (VII-16-Il-77), 120-
21. 

Central Financial help to the Hous-
ing Projects of Kerala (VIII-12-
12-77). 156-.57. 

Children of Parents losts in Cy-
clone aX-19-12-77), 249-50. 

Closure of Textile Mills in Kerala 
(VIII-30-ll-77), 136-37. 

Comprehensive Housing Schem~ for 
Kerala (VII -28-1 t -197-::-). 83. 

Damage to Coconut C .... ltivation in-
Kerala (VJI-14-il-77), 48. 

Damage due to cyclone in S(,uth 
States (IX-l9-12-77). 2~6. 

Exploration of Iron Ore deposits iDr. 
Kerala (VIII-1-12-7n, 107-
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KERALA-Conld. KERALA-Contr4 
Financial Assistance for Sports Plan for Comprehensive Rural 

Hostels in Kerala (VIl-28.11- Health Programme for Kerala 
1977). 64. (VII-24-11-77). 168. 

Financial Assistance to Universities Projects in Kerala for whidl World 
in Kerala (VIII-5-12-77). 68. Bank Assistance sought (VllI-

Fish catch from coastal areas of 2-12-77). 160-61. 
Tarnal Nadu and Kerala (VIII- Proposal Received from KeraJa for 
2-12-77). 36-38. establishing a National Institute 

Gold Fund in Vayanad area of of Ayurveda in Kerala (VII-24-
Kerala (VIIJ-8.12-71). 53. 1l-77). 54-55. 

Proposal for Establishment of a 
·Guarar.teed Supply of Rice to ~ra· Nature Cure Centre in Varkala. 

la (VII-14-1l-77). 114-]5. Kerala (VII-24.1l-77). 55-56. 

Hardships for Kerala Youngmen Recommendation '.If Technical COIJJ-
seeking employment in West Asia mittee re: Diversion cl Rivers 
(IX-15-12-77). ~6. of Kamataka and Kcrala (Vnr-

HeJp for students who sulered on 12-12-77). 201-02. 
account of cyclone in Tamil Recognition of Postal Accoua.ts 
Nadu. Kerala & Andbra Pradesh Employees Union in Kerala. (VIII 
(IX-19.12-77). 245-46. -1.12-77), 41. 

Hill Highway on the We~em Ghat 
of Kerala (VI 11-7.12-77), 190. Renovating of old Bridgef> in Kerala 

(VIII-30·11-77). t 64. 
Housing Facilities for Handloom 

Weavers. Kerala (VII-28.11. Request from Karala for reduction 
1977). 126.27.· in price of Fertilizer and Pesti-

cides (VII-I 4-11·77). 135. 
'Irrigation Projects in kcrala {VIll 

-J2.12.77), 155.56. Rupees Eighty lakhs loan to Kerala 
for clearance of Accumulated 

Kakinada Port, Kerala (VU-23-1I. stock of Handloom Cloth (VIII 
77). 102 -7.12.77), 51.52. 

Linking of cities of Kerala and Sanskrit Vidyapeeth at Kerala OX 
other States which Ox:hin and -19.12.77), 196.97. 
Trivandrum by SID (VII-24-11. 
77), 33-34. Sea-erosion in Kera1a (VII-14·11. 

Manufacture of Ele<.:troriic Watches 77). 71-72. 
MI-23-11-77). 159. Search for Minerals in Keraia (VII 

Memorandum by the Indian Oil -24-U-77), 115. 
Dealers Association of Kerala Setting up of Industries where there 
(VII-IS·II-77). 189-90. is Maximum Unemployment of 

New Plough 'Kubora' in Kerala (IX the Educated in K~n,Ja (vtIT-
-19.12.77). 232.33. 7-12-7·7). 189-90. 

ONGC Survey in the orr shore Re. Silent valley Project and Hydro· 
gion of Kerala tVIU--6-12.771. Electric Projects in Kerala (VIII 
2-5. -7-12-77), 34. 

Percentage of I rrigated Land in Smuggling activities in Kasargod 
Kerala (VIll---5-12-77). 205-06. (Kerala) (VII-IS·] 1.7 7), 15--18. 

Pctr()-Chemieal Company in Kerala Sports School at CaIiclIt. Kerala 
(VIll--&-12-77), 166-67., (VIJ-28.11.1977). 125.26. ------........ -.-----~.... ---------_._-----_ .•. _._--
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KERALA-Contd. 
Sports School in Kerala (VII-28-

11-1977). 73-74. 
Topioca complex in Kerala (VIJ-

14·11· 77), 252·53. 
Debates 

Financial assistance to Kerala 
(Statement under Direction 115) 
(IX-23-12·77). 335-38. 

Home Ministry's reported Circular 
reo special varification of persons 
from Kerala and West Bengal 
seeking government employment 
(CA) (VIII-2-12-77). 254-81. 

Loss of Life and Prl)perty in recent 
Cyclones in Kerala and Lakshad· 
weep (Res.) (VII-23·1l-77). 1. 

KEROSENE OIL: 
Reduction in prices of Petrol and 

Kerosene Oil (VII-29·11·77), 85· 
86. 

Requirement of Kerosene Oil in 
Gujarat (IX-20-12-77). 208-10. 

Supply of Edible Oils and Kerosene 
to Weaker Sections of Commu· 
nity (VII-18·11-77). 70. 

DebatBS 
Acute shortage of edible oils like 

KHADl-Contd. 
Production of Hand Spun WId Hand 

Woven Khadi from Polyster and 
Synthetic Fibre (IX-14-12·1977). 
156. 

Recommendations of Industrial 
Finance reo Khadi Industry (VII 
-16· 1 1· 77). 43·44. 

KHADI AND VILLAGE INDUs.. 
TRIES COMM[SSION: 
Ambitious Targets to provide more 

Jobs by the Khadi and Villago 
Industries COmmL%ion (VIlI-7. 
12-77). 7-10. 

KHADI GRAMODYOG BOARD. 
I Loss on National and Regional 
I Khadi Gramodyog Boards (vm I -7·12· 77). 120·21. 
I KHANDSARI: 

I ExcisCJ duty imposed on Kbaadsari 
(VII-18·1I·77). 168·69. 

I Export of Khandsari Sugar Mn-
2·12·77). 133-34. 

I Khandsari Sugar Factories (VU-
14·11·77). 102·103. 

Financial crisis in Khandsari Manu· 
facturing Units (VII-21-11·77) 
162·63. • 

Mustered and rape seed·oils. riRe Rebate to KhandRari Mills (VllI-
in kerosene oil priCe and non· 12·12-77). 116·17. 
av.aiIabil.ity of con~rolled cloth in I Debates 
falt pnce shops m rural areas I 
(Matter under rule 377). (Vnl- I Sugarcane. gur and khandsari (St) 
30:11-77). 261-63. \ (IX-23-12.77). 330-32. 

KESAR SINGH. SHRI: KHARIF: 
Death of Shri K~sar Singh in Meh- I Better K.harif Procurement (V1II-

rauli T.B. Hospital. New Delhi 12-12-77). 218-19. 
(IX-15·12-77).90. 

KESHAV: 
Production of Film on the Birth 

Place of Poet Keshav (VIJ-23-
11·77), 160. 

KHADI: 
Ashok Mehta Commi.ttee for 1m· 

provement ofKhadi and Village 
Industries (VII-23·11·77). 180. 

Price rise ill Khadi due to mixture 
of fibres (V'ltI-7·12.77).. 38. 

New Trade and Distribution policy 
for Kharif Grains (VII-I 4-11· 
77). 157-58. 

Prospect of Kharif Crop (Vn-28-
11-1977). 177-79. 

Storage problem after Kbarif arrival 
(VII-21-11·77). 95-96. 

KIDNEY TRANSPLANT PLANT: 
InstaJJation of Kidney Transpl!mt 

Plant at Madras Medical General 
Hospital (VII-24·J1-m, 87-88. 
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~SSA KURSI KA': 
Slogans raising during hearing of 

the case 'Kissa Kursi Ka' (VJI-
23-11-77), 60. 

KOHINOOR MILLS: 
Setting up of Committee to probe 

into the loans given by Central 
Bank to Kohinoor Mills Mll-
2·12·77). 84. 

Debates 
Alleged gross cheating ~f Cent:ral 

Bank of India by Kohmoor MIlls 
(Matter under 377) (VIII-9·12-
77), 262-63. 

KOKAN RAIL WAY: 
Construction of Kokan Railway 

MI-29·11-77), 90. 

KONKANILANGUAOE: 
Inclusion of Konkani Language in 

Eighth Schedule of Constitution 
UX-14·12-1977). 44·45. 

KOLHAPUR: 
Improving Telephone Service at 

Kolhapur (VII-24-11-77). 13;-
36. 

KORBA ALUMINIUM PLANT: 
(VIII-l-12-77), SUo 

KORBA FERTILISER PLANT: 
Cost of Korba Fertiliser Plant (VII 

-29-11-77), 51-52. 

KOSI PROJECf: 
Foreign Assistance for Kosi and 

Oandak Project (Vm-5-12-77). 
133·34. 

KOSI RIVER: 
Construction of Embankment in 

Kosi River for Protection to 
Khagaria (Vll-21-11-77). 37. 

Construction of a Bridge on Kosi 
River at Dumri Ghat (VIII-3D-
11-77). 52. 

KUDREMUKH PROJBCI': 
Inc:rease in COlt ofICudremukh Pr0-

ject (IX-1S-12-77). 41. 

KULDIP NAYAR COl\-IMITfEE: 
Report of Kuldip Nayar Committee 

on set up of Samachar (VJI.-J6-
11-77), 180-82. 

KOVALAM: 
Construction of Janata Hotel at 

Kovalam (VII-IS-H-77), 56. 
Representation from Employees of 

Tourism Development Corpora-
tion at Kovalam (IX-I6-12-77). 
60. 

KRlPAL SINGH COMMITTEE: 
Kripal Singh Committee on Rail-

way Safety (Vm-13-12-77). 118. 
KRISHNA RIVER: 

World Bank Aid to brina Krishna 
water to Madras (VII-28.1l-
1977), 92. 

KRISHNA WATER: 
Mode of taking Krishna Waters to 

Madras (VII-21-11-77), 90-91. 
KUNDREMUKH PROJECT: 

Employment of Local Talent in 
Kundremukh Project (VIII-I.Il-
77), S-I1. 

KUMAON UNIVERSITY: 
Alleged Misuse of I Grants by Ku-

maon University (VIII-12-12-
77), 119·20. 

KUTCH AREA: 
Exploration for Oil in Kutch Area 

(VII-15-11-77). 228. 
KUWAIT: 

Reduction in price of Oil by Ku-
wait (VII-IS-H-77), 210·11. 

LABELLING OF PRICES: 
Labellings of prices of the Manu-

factured articles (lX-23.12-77). 
143·44. 

LABOUR: 
Abolishing Supply of Labour by 

contractors to Industrial Units 
(VlU-1-12-77). 179. 

Alleged Charges against officers of 
Labour Bureau, Chandiguh <VIl 
-17-11-77). 181. 
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LABOUR-Contd. 
Casual Labourers employed under 

D.S.1.E./W /Tambaram South-
ern Railway (IX-20-12-77l. 141-
42. 

Casual Labourers in Katihar Divi-
sion (IX-20-12-7i). 82-83. 
See also. 

Integrated social Security Scheme 
for Industrial and Rural Labour 
(VII-24-1l-77). 28. 

Labour unrest in Faridabad. Bom~ 
bay-Poona and \{adras Industrial 
Areas (VII-17-11-77), 219·20. 

'Labourers Employed for Parce] 
Handling at Allahab:ld Station 

\ (VIII-l3-12-77). 41-42. 
Legislation for Participation of 

Labour in Management (VIll-
8-12-77),46. 

Participation of Labour in Industry , 
(VII-17-11-77), 39-40. I 

Participation of Labourers in 
Management (VII -17 -11-77), 3S-
36. 

Requirement of :"abOur for Parcel 
Handling work at A'lahabad Rail-
way Station (VIII-l 3-12-77). 
221-22. 

Retrenchment of labo:Jl'ers (VlII-
13-12-1977). 36. 

Settlement of Labour Disputes (VII 
-17-11-77). 86. 

Debates \ 
Demonstration by workers of Rail-

ways, Defence undertakings etc. 
for 8.33 per cent bonus (Matter 
under rule 377) (VlJI-30-1l-77). 
258-61. 

Workers strike in Assam Tea 
Gardens for non-provision of 
Labour Quarters (Matter under 
377) (IX-20·12-77). 421·22. 

LABOUR ENFORCEMENT OFFI· 
CER (Central): 
Notice from Labour Enforcement 

Officer (Central) (VII-29·11· m. 
152. 

LABOUR UNIONS: 
Representation from Paradeep Shra. 

mik Congress reo Verification of 
Membership of Union (VIII-
8-12·77), 48. 

Rules for Granting Recognition to 
Unions (Vm--2-12-77), 221-23. 

Debates 
Re. HU:Dger Strike by General Se-

cretary of Workers' Union of 
Bharat Heavy Electrica1s. Hyde. 
rabad (IX-16·12-77). 2S5.S6. 

LABOUR WELFARE: 
Appointment of Labour Welfare 

Machinery (IX--IS-12-77). 5L 
Legislation to &afeguard interest of 

workers (Vl1I-1-12-77). 98. 
Schemes for Welfare of Labour in 

Labour Colonies (VIII-]. n· 77). 
78. 

LADAKH: 
Air Service for Ladakh (IX-16·12. 

77) 156. 
Ancient Monasteries in Ladakh (IX 

19-12-77), 14-19, 
Deposit of Sulpbur and Bora.,. in 

Ladakh (VII--17 -11-77). ) 90 ·91. 
Desert Developmellt Programme in 

Ladakh and Himachal Pradesh 
(VII-28.11·1977).92·93. 

Development of Communication in 
Ladakh (lX-15·12-77), 107. 

Development of Ladakb to attract 
Indian and Foreign Tourists (VUe 
-9-12·77). 65. 

Development of I'ourism in Ladakh 
(1X-16-12-77). 81-

Historical Site in Ladakh (VIJJ-
12-12.77), 93. 

Irrigation sche:nes for Ladakh (VHf 
-5-12-77). 139-40. 

Production of Medicinal Herbs in 
Ladakh (VIII-8-12-77). 151·52-

Schemes for Development in Ladakh 
(VIII-7.12·77). 62·63. 

Scholarship to Ladakh stud'2ta 
(VIII-S-12-17). 248. 

Setting up of Hyde! Station ill 
Ladakh (IX-14-12-1971). 149·50. 
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LADY HARDINGE MEQICAL 
COLLEGE: 
News coverage by AIR and TV of 

Lok Sabba Proceedings re. Lady 
t-iardinge Medical College. etc. 
(Matter Under 377) (VII-IS-H-
77). 257-60. 

LAJPAT RAI. LALA: 
Aid to persons engaAed in TraIlsla~

in~ and Editioj.!, the works of Lata 
Lajpat Rai (VIlI-7-12-m. 144-
45. 

LA}{SHADWEEP ISLANDS: 
Havoc caused by Cyclone in Lak· 

shadweep (Matters under Rule 
377) (Vin-1-12-77). 297-99. 

Loss of Ufe and property in recent 
Cyclones in Kerala and Laksha-
dweep. (Res) (VB-23-11-77). 1. 

LAKSHMI COMMERCIAL BANK: 
Doubtful Recoveries of Laksbmi 

Commercial Bank (lX-16-12.77). I 
211. I 

Refund of Deposit'~ by takshmi 
Commercial Bank: to Depositors 
(IX-16-12-77). US. 

LALIT KALA AKADEMl: 
F1ll3Jlcial help to cultUll'al Institu-

tions from [.alit Kala AkadelI'i 
(IX-19-12-77). 49-59. 

LAMBA. MR. JUSTICE D. S. : I 
Medical Insurance for Doctors. 

Patients (VllI-8-12-77). 53. 

LAND: 
Alienation of land from Tribals (IX 

-14-12-77). 226. 
Allotment of land to Group Hous-

ins Society in South Delhi (VIJ-
14-11-77). 145-46. 

Allotment of land to Group Hous-
in~ Societies in South Delhi ",ith 
DDA (VlI-14-U-77). 146-47, 

Allotment of land to Indian Crafts 
Society. New Delhi (lX-l9-12-
77). 97-99. 

LAND-Conld. 
Ban on Sale or Land by Scheduled 

Caste (VIII--S-I;-11). 120-21. 
Cordoning off the surplus area for 

procurement (VIH-5-12-17). 207. 

Fallow and Cultivable land owned 
by Union Ministers (IX-14-12-
77). 233. 

Land Distributed during last three 
years to Landle&s (VII-14-] 1-77). 
231-39. 

Land Distribution to HarijlUl6 and 
Adivasis (VU-14-11-77). 130-31. 

Land for Nehru complex. New 
Delhi (VII-14-11-77). 133-34. 

Land under Irrigation (VII-21-n-
17). 110-114. 

Notification for ACQUisition of Land 
for Nehru Complex. New Delhi 
(VI1l-12-12-77). 190-91. 

Peroentalte of I and under Desert 
(VII-28-11-1977). 187-88. 

Supply of Buildozer for levelling 
Uneven Land (IX-19-12-77). 86. 

Utilisation of land fOr Residential 
Commercial purposes in Janak· 
puri New Delhi aX-19.12-77). 
58. 

LAND CEILlN(j: 
Chll'nge in Land Ceiling Laws ot 

Orissa (VIlI--12-12-77). 20-23. 
Commission on Review of Land 

Ceiling Laws in States (VllI-
5-12-77) 217-221. 

Memorandum by the Urban La.rut 
Ceiling Action Committees. 
Sangli. Maha:ashtra (VIII-12.12-
77). 187. 

Pending lan.i ceiling cases (VlI-
14-11-77). 74. 

LAND lil:ECLAMA nON: 
Acreage of Land Rcclaimoc1 (VIII 

-12--12·77). 81-90. 
LAND REFORMS (Vn-l4-11-77). 

44-45. 



sumer INDEX 155 
----- -----------------------------------------
LAND REFORMS-Contd. 

Delay in land Reforms (VU-14·11-
77), 119·20. . 

Land Reform and Irrigation for 
Hill Areas (VIU~12-12-77). US. , 

I 

Meeting on Land Reform held in' 
November. i 977 (VIU-.-5-12-71). 
228-29. 

Review of land. Ceiling Laws (Vll--· 
28-11-1977), 169. 

Review of Land Reform Laws (VII 
-21-11-77). 231 

Suspension of laud reform in Pun· 
jab (VII-21-11-77). 194. 

LANDLESS LABOURERS: 
Assistance to Land.iess Labourers 

by States and Union Territories 
for Construction of Houses (VlII 

-5-12-77), 71-76. 
House sites for the Rural Landless 

Workers (VUl-i2-I2-77). 37. 

LANGUAGES: 
Financial Assistance for Develop-

ment of Languages (VIU-12-I2-
77). 146-47. 

Languages spoken by Indian P. M. 
and Russian Pre&ident at the Re. 
ception of Indian P.M. (VII-24-
11-77). 203-04. 

Supply of Literature to Passengeri in 
Aeroplanes in Languages other 
than English (IX-23-12-77), 411· I 
49. , 

I 
I LATERAL ROAD PROJECT: 

Darbhanga Forbesganj Lateral Rvad I 
ProjeCt (VII·_·16.11-77), 60-61. 

Lateral road project iuBorder Arc:as 
(VII-16-11-77), 51--,53. 

LAW AND ORDER: 
CRIMES IN DELID (VlI-16.11.17), 

63-64. 
Law and Order m Delhi (Vfi-16-

II-77), 132-33. 
Law and Order in NOrth Eastem 

States (VIU--7.12-77). 203. 

11-159 LSScND)iB 

LAW AND ORDER-Contd 
Persons arrested in connection with 

Law and Order situation (V1II-
30-11-77). 109. 

Statement by Home Miniiter regar .~ 
ing dealing with violence (1) 
14-12-77), 205-06 

LAW COMMISSION: 
Committee of Legal Experts fot 

Simplification of Legal ProcedurN 
(lX-20-12-77), 246-48. 

Proposal to r~"iew Law COlIUiiis· 
sion (VII-29-11-77). 159.60. 

Recommendations of Law Commis-
sion to repeal Portuguese Laws 
applicablC' to Goa, Daman and 
Diu (VIlI-7-12-77), 45-46. 

Report of First Law Commission 
regarding Benche'S of High Court 
(VIIl-6·12·77), 99-100. 

Working of Law Commission (VII-
29-11·77). 186. 

Working of Law Commission duriq 
EmorsenOy (VllL-13.12-77). 
195-97. 

LAW OF SEAS: 
Conference on the Law of Seas under 

U. N. auspices (VI1l-6-12-77). 
192-94. 

LAWYERS: 
Stoppage of work by Lawyers Courts 

(Vll-29-11·77), 98-99. 

LAXMI COrrON MILLS, AHME. 
DABAD: 
Closure of Laxmi Cotlon Mills, Ah. 

medabad (Matter under rule 377) 
(VIII-12-12-77), 274-75. 

LEAD: 
Injury to Public Health due to pre-

sence of Lead in printing ink (IX 
-15-12-77), 117. 

Measures to Prevent. Harmful efim 
of Lead (IX-lS-I2-77). 55. 

LEATHER: 
Demand for In~an Leather Products 

in Foreip Countries (lX-23·12-
77), 245-40. 
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LEA THER-Conld. 
Fall in leather \!xports (VII1--9-12-\ 

77). 61-62_ \ 

Lack of Attention to leather indus- I 

tries (VIll--3f.-l1-77), 205-07. 
LEA VE OF ABSENCE FROM THE 

SITTINGS OF THE HOUSE: (Vn 
-21-11-77). 249. (lX-19-12-77). 
260-62. 

LEGAL AID: 
Bhagwati Committee Report on 

legal Aid to the Poor (VIU--
13-12-77). 172-76. 

cash. Assistance to S. C. and S. T. 
for Meeting Legai Expenses (VIII 
6-12-77). 21&-220. 

Progress of work of Committee on I' 

Legal Aid to poor (Vll-15-1l-
77). 228. 

Proposal to crca'" Industrial Judi-
cial Service. Labour Benches in 
High Courts and Free Legal Aid 
to Employees (Vill-13-12-1977). 
33. 

LEGAL SYSTEM : 
Committee on 'Law's Delays' of 

Justice (VlII-13-12-77). 164. 
Committee of Legal Experts for 

Simplification of Legal Procedures 
(lX-20-12-77). 246-48. 

Over-crowding in legal profession 
(Vill-13-12w77). 218. 

Proposal to improve loga! p-oce-
dures (VII-15 .. :n-77). 112-13. 

Scheme to Expedite Disposal of 
Matrimonial cases (VIII-13-12-
77), 166. 

Scheme to provide justice to poor 
people at low cost (VII-15w ll-
71). 44. 

LBGISLAnON: 
Legislation ensuring job security 

(VTII--8wl2-'T1J, 28. 
Legislation on Declaration of Assets 

and Liabilities by MPs (lX-
14-12-77), 245. 

LEGISLA TION-Conld. 
Legislation to repeal the provision 

of Pension to Former M.Ps. 
(VlI-17-1l-77). 33-34 

LEH: 
Construction of Building for District 

Headquarter. Leh (VIII-S·L2-
77). 153. 

LENS: 
Use of Window Pans for Le11l 

(VII-24-11-77), 95-96. 

LEPROSY' 
Central Assistance for Lepers 

Homes ill Orissa (IX-15-12.77). 
-98 

Children Suffering from Leprosy 
(VIII-I .. 12-77). 160. 

Integrated Leprosy Control Pro-
gramme (Vll-13-11-77), 32·33. 

Leprosy Control Programme (V!Il-
1-12-77>, 78. 

Patien~ and Doctors in Central 
Leprosy Teaching and Research 
Lnstitute Chin.g1eput (V Ni-
17-11-77), 216-17. 

Spreading of Leprosy by Mosquit0e8 
and Bed Bugs. (VIII-8-12-77). 
35-36. 

Survey conducted on Leprosy. 
Cholera and T.B. (VIII-I-12-77). 
142. 

Voluntary Organisation for eradica-
tion of leprosy and rehabilitation 
of lapers (VI1-17-11-77). 157-59 

LEITER OF INTENTS : 
Cancellation of Licences and letters 

of Intents (VIII-30·11-77). 
234-35. 

·lasue of letter of intent to IDPL 
for manufacture of Sulpbadiazino 
(IX-20-12-71), 7-10. 

Weeding out of IndUstrial licences 
and letters of Intents (VIU-
3Q.11-77). 213-14. 
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LIBRARIES: 
Expert Committee cn Financial Re-

quirement for Library at Sapru 
House (VII-21-11-77), 160. 

Micro Filming of Valuables in India 
Office Library (Vll-21-11-77), 
107-08. 

T.M.S.S.M. ibrary (VIl-14-11-77). 
220. 

UBYA: 
Service of Indian Electrical Engi-

neers for Libya (VIU-8-12-77), 
81-82. 

LICENCES: 
Applications for new Industrial 

Licences (VIII-7-12-77), 179. 
C.O.B. licences for bulk. drug aDd 

formulations (lX-20-12-77), 65-
67. 

COB Licences to be obtained by 
foreign Drug Companies (ViII-
6-12-77). 181. 

Cancellation of Licences and letters 
of Intents (VIII-30-11-77). 234-
35. 

Declaration of Licences as illegal 
by Hathi Committee (VII-
15-11-77), 66-67. 

Pulfilling of conditions of Licences 
issued to MI s Sandoz. May and 
Baker. Glaxo and Hocchst Phar-
maceuticals (VlII-13-12-1977), 
67-68. 

Issue of 37 Licences and SO Lelters 
Intent for the production of new 
articles (VII- -23-11-77), 148. 

Issue of Licence to MIs C. E. Ful-
ford (I) P. Ltd. (VIII-13-12. 
1977), 69-70. 

Issue of Licences to Foreign Drug 
Firms (VIII---6-12-77). ]58-162 

Issue of Licences to Industrialist for 
setting up Power Generation 
Plants (VII-16-1l-77), 186-87. 

Issue of licences to MIs Pfizer (VIII 
-6-12-77),24G-41 

LlCENCES-Contd. 
Licences for Trawlers (VII-21-11-

77), 141-42. 
Licences granted to drug companies 

(VlII-6-12-77), 179-80. 
Licences issued and permission 

granted to the Monopoly Houses 
and their names (VIII-30-11-77). 
119-20. 

Licences issued to MIs f.lindus~ 
Antibiotics Ltd.. Pimpri. and 
Smith Stenistreet (IX-20-12-77). 
SJ.-64. 

Licences issued to M/ s Hoechst 
(IX-20-12-77). 120-21. 

Licences obtained by Foreign Drug 
Firms (IX-20-12-77), 177-78. 

Markcang by Foreign Drug Firms 
without COB Licences MlI--
6·12-77). ]63. 

Misrepresenting facts in application 
for licences by MIs Hoechst Phar-
maceuticals (IX-20-12-77). 80-
81. 

Number of Licences Issued for in-
port of Edible Oil (IX-23-12-
77), 237-38. 

Number of Licences Issued for Im-
port of Nylon Yarn (IX-23-12-
77). 239. 

Production beyond licenced capacity 
by foreign drug firms (VIII-
13-12-77). 101-02. 

Proposals for COB Licences (VIII 
-6-12-77). 181-82. 

Releasing of a Licence to Jayashrec 
Shipping Company (VU-16.1l-
m.201. 

LICENSING COMMI'ITEE: 
Appointment of Chairman of Licen· 

smg Committee as CbainnBo: 
of MIs Sandoz (I) Limited (Ot 
-20-12-77). 207-08. 

LIFE INSURANCE: 
Issue of Life Insurance Policies to 

Coal Mine workers. Dhanbad 
(VIII-8-12-77). 84. 
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UFE INSURANCE CORPORA-
TIoN: 
Agencies of LiJ.c Insurance Corp.">-

ration (VIU-·9-12·77), IS2. 

Agents functi"ting in UC (lX-
16-12-77), 127. 

Appointment of Agents of LIC 
(IX-12.77), 52. 

LIFE INSURANCE CORPORA· 
TlON-Contd. 
Role of LIC in the Removal of 

Housing shortage (VIl-21·1l-
1977). 46-

SC/ST Employees working in LIe 
and United Fire and General In-
surance Cornpacy (IX-16-12-77). 
]S7. 

Bilateral Settle:nent entered with I 

LIC Employees Association (VllI UMESTONE: 
-2-12-77), 125-n. Reservation of Lime Stone Areas of 

Bonns to LIC Employees (VIII--
2-12-77), 73·74. 

Business Tran:;acted by Lie during 
last ten years (IX-16·12·77), 166. 

Defective promotion policy of L1C 
(IX-l 6-] 2-77), 137. 

Discontinuation of Deduction of 
Premia of Lie Policies under 
Salary Service Scheme by Mana-
gement of Singareni Collicries(IX 
-16·12·77), 136. 

Grievances of employees of Banks, 
LIC and GIC (VllI-2·12-77), 
189-90 

High Grade Assistants for SC and 
ST in LIC, Lucknow (1X-16·12. 
77). 154. 

Insurance oov.:r for employees draw· 
ing more than Rs. 500 p.m. (IX 
-15·12·77), 23. 

Loan asked for by Government of 
Maharashtra from LIC for rural 
piped water supply schemes (IX 
--23-12-77), 69-70. 

Payment of Commbsion by L.l.c. 
to State Governments (VIl-IS· 
11-77), 14'l 

Policy business by Employees of 
LIe (lX-16·12·77). 70. 

Recovery of loans advanced by 
Empire of lndia, Unit of LIC 
(IX-23·12-77), 55. 

Reduction in Rates of premium on 
LIC (VIII-9-12-77). 40. 

Representation froUl Development 
officers and other Employees of 
UC (IX-·23·12.77), 94. 

Madhya Pradesh for Public Sector 
(VIIl-S-12-77), 28. 

UNGARAJ TEMPLE: 
Protection of Konarak, Jagannath 

and Lingaraj Temple, Orissa (VU 
-2S·11-i977), 45--47. 

LlON(S): 
Extinction of Lion Species (IX--

19-12-77), 159-60. 

LIQUID PROPELLANT PLANT: 
Seiting up of a liquid propcllan& 

plant in Trivandrum (VIl-16-11· 
77). 120. 

LIQUOR: 
Instruction to Air India to stop !;erv· 

ing liquor to passengers (Y 111-
9-12-77), 39. 

Legislation to chect sale of spurious 
Liquor (YII--23-11·77), 173. 

Liquor Poisoning in Ahmeaaoa<! 
(VlIl.-30·11· 77). 9S. 

LITERACY: 
Aid to voluntarj organisations for 

Literacy drive (VIIl-12·12·77). ," 
46. 

LITERATURE: 
Supply of Lit~rature to Passengers 

in Aeroplanes in Languages other 
than English (IX-23·] 2·77), 48· 
49. 

LIVING INDEX: 
Base Year for Living Index (VIII-

1-12·77). 127. 
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LOANS & ADVANCES' 

Advances to Marginal small bor-
rowers by Nationalised Banks (IX 
16-12-77), 98. 

Advancing of loans by nationalised 
Banks to industrial entrepreneurs 
(1X-16-12-77), 47. 

Amount given to big companies by 
Chairman, Punjab National Bank 
(1X-23-12-77), 96-97. 

Applications pending for grant of 
House building Advance (VIl--
21-11-77), 53-54. 

Applications received under soft 
Joan scheme for modernisation of 
sick units (VIII-2-12-77), 140-
42. 

Borrowing of LoaDS by MIs Nali-
kool Private Limited from Ballks 
(VIlI-2-12-77), 138-39. 

Central Housing Loans for Gujarat 
(VIIl-12-12-77), 2S-30. 

Complaints regarding delays in Dis-
posal of LOln applications (VIII 
-2-12-77), 218-19 

Credit made a vail able to Industrial 
and other ~ectors from different 
Sources (VII- -19-11-77), 216-17. 

Fresh Guidelines to Financial Insti-
tutions for Sanctioning Loans to 
Industries (lX-23-l2-77), 51. 

Gifts grants, Loans from World 
Organisations and Centre to Aroul 
(IX--19-12-77), 168--72_ 

Grants/loan~ given to Madhya Pra-
desh for Development of Adiva~i 
Area (IX-14-l2-77). 19S. 

Grant of Bank Loan for Construe·-
tion of HOUi~S (VIlI-12-12-77), 
204-05. 

Grant of Hou~e Building Advance 
to Persons of M.I.G. (VII-21-U· 
77), 213-14. 

Increase in Loans sought by com-
panies through Public Deposits 
(1X-16-12-77). 145. 

LOANS & ADVAN~nld. 
Interest free loans to farmers by 

Nationalised Ba.oks (IX-23-12-
77), 123. 

Investment made I Loan given to 
various industric:. by Financial 
Institutions (IX-·16-12-77). 252. 

Loans advanced by Bank of Maha· 
rashtra to Mis Stretch Fibres 
Nagpur and Stretchion Pvt. Ltd. 
Bombay (VHI-2-12-77), 139. 

Loan advances to _ Harijans by Na-
tionalised Banks (IX-23-12 -77). 
223-24. 

Loan advanced to individual firms 
and companies f(lr more than fivo 
Crores by Nationalised Banks. 
SBI and RBI (IX-16-12-77). 244. 

Loan asked for by Government of 
Mabarashtra from UC for rural 
piped water supply schemes {IX-
23-12-77}, 69-70. 

Loan Assistance from Sweden (VIU 
-2-12-77), 210-11. 

Loans by Banks for Agriculture De-
velopment (LX--23-12-77), 213-14. 

Loans by nalionalised banks to Edu-
cated Unemployed in Nalanda 
District, Bihar {VII-18-11-17>. 
lIS-IS. 

Loan by Reserve Bank of India to 
Apex Co-operative Banks (VII-
18-11-77), 129-31. 

Loans given to farmers by BanD 
(lX--16-12·77), SO_ 

Loan to Cooperative Departmeu. .. 
(IX-23-12-77). 204-05 

Loan to Farmers and others by 
branches of S.BJ. in Madhubani 
and I>c1rbhanga Districts, Bihar 
{VIl---18-11-77>, 206. 

Loan to Newspapers by Financial 
Institutions (IX-14-12-1977). 135. 

Opening of new bCilnches and ad-
vances made by public and Private 
sector Banks (VI [-18-11-77), 208. 
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LOANS & ADV ANCES-Conld. 
Percentage of loans advanced by 

Banks fOr Agriculture and Tural 
industries (VlII-9-12.77). 241. 

Plea for Change of criteria for grant 
of House BuilJing Advance (VIII 
--12-12-77). 211. 

Procedure for advancing loans by 
Nationalised Banks (VIl-18-11· 
77). 106-07. 

Procedure of quick Loans to New 
E;ttrepreneurs of Small Scale In· 
dustries (VIlI-30-li-77). 106. 

Raising of Loans by High Officers 
(IX-14-12-1977). 45-46. 

Recovery of loans advanced by Em· 
pire of India. Unit of Lie (lX-
23-12-77). 55-56. 

Repayment of Wheal Loan to Rus-
sia (VII-14-U-77), 173-74. 

Representations on the Enha1ce-
ment of the ratt of Interest of 
House Building Loan (VII-21-
11-77). 163-64. 

Request made by industrialists for 
Loan from uationalised banks 
(VIII-2-12-77). 205-06. 

Soft Loan to Indu~trjalists ror Pay. 
ment of Bonus to workers (IX-· 
23-12-17). 219-20. 

Uniform criteria for Advance of 
Loan to small and Marginal far-
mers (VlII-5-12-77). 234-35. 

World Bank loan for Bomba&' 
High Project (VIll-9-12-77). 133. 

World Bank Loan for Building 1lp 
Food Storage Facilities (VIII-
12-12-77). 100-01. 

World Bank Loan for Cashew Plan-
tation in Kerala (VII-21-11-77). 
176. 

World Bank Loan for Development 
of Medium Irrigation Schemes in 
Orissa (VIl-14-11-77). 54-55. 

WorJd Bank Loan for Forests. Ani-
mal Husbandry and Irrigation (VII 
-21.-11-77). 81-8:. -------_. 

LOCKOUTS: 
Gheraoes. Strikes and lockouts (VII 
-24-11-77). 142-48. 
Lockout by scooters India (VIJ..-

24-11-77), 62-63. 

Lockout in Enfield India Ltd in 
Tamil Nadu (VIl--16-11-77). 104. 

LORIA. DR.: 
Publishing the Report of Enquiry 

Re. Medical Treatment given to 
Dr. Lohia tVIII-S-12-77). 27·28. 

LOHIA. DR. R. M.: 
Enquiry Report ou Death of Dr. 

Ram Manohar Lobia (VIII-S-l2-
77). 71. 

LOK SABHA: 
News coverage by AIR and TV of 

Lok Sabha Proceedings reo Lady 
Hardinge Medical College. etc. 
(Matter Under 377) (VlI-18-U-
77). 257-60. 

LONDON: 
Oosing of Indian Students Hostel iD 

London (lX-lS-12-77). 92. 

LOW LIFT PUMPS: 
Export of Spare Parts of Low Lift 

Pumps (VII-·IS-l1.77). 147. 

LUBE REFINERIES: 
Lube Refineries (lX- 20.12-77). 

lOS-II. 

M 

MISA: 
Blank Misa Warrants (VlI-16.U-

77). 192-93. 
Decision on Repeal of MISA (VU 

-16-11-77). 126 
Educational Facilities to Childrea 

of MISA Prisoners (VII-2S-11-
1977) 75-76. 

Pension to Heirs of Deceased MISA 
&. DIR Delenus (VII-I6--11.77). 
33-34. 
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MlSA-Contd. M.R.T.P.-Conrd. 

Substitute for MISA (VIII-7.12· Report of E.tpert Committee on 
77) 10-16. MRTP Act (VIl1-6-12-77). 45. 

Withdrawal of Provisions of MlSA Suggestions from F.I.C.C.I. rega~.i-
and Release of People detained. ing M.R.T.P Act (VlI-29-11·7'i). 
(VlI-.23·11·77), 32. 220. 

DebQtes Working of Expert Committee on 
Repeal of Constitution (Forty.Se. Companies Act and M.R.T.P. Act 

cond Amendment) Act and With. (VII-29.11·77), 94. 
drawal of MISA (Res) (IX-23- MACHINERY: 
12· 77), 380.81. Expenditure on machines to increase 

MMTC: production of coal (VII-16-1l-
Complaints against Managers of 77), 122. 

STC/MMTC (VI1l-9·12·77), Machinery lying idle at Saial Hydro 
208. Electric Project (VU-16·11.77). 

]ron Ore rakes provided to MMTC 99·100. 
Cultack Division (VllI-l3·12- MADHAVNAGAR COTTON MIU. 
77). 140-41. LTD. : 

Reversion of OfIiceH on Deputation Sanction of loan to Madhavanagar 
to STC and MMTC (VIl-18-U- Cotton Mills Ltd.. Sangli (lX-
77). 66-67. 23·12-77). 146-47. 

Transport charges paid by MMTC MADHOPUR HE AD WORKS: 
(Vlll-9·12·77). 148. 

Dispute over control of Harike. 
Transport Coatractors in Minerals Ropar and Macihopur Head 

and Metals Trading Corporation Works (VIIl--30-11-77). 95 
(VIII-9·12·77). 188. 

M. M. SJDHOO COMMITTEE: MADHY A PRADESH: 
Constitution of M. M. Siddboo Cnm- A£reement arnved at between Em-

mittee (VIlI--8·12-77). 41-42. I ployees Staie Iusurance Scheme 
I and Madhya Pradesh Government 

MRTP: (IX-22·12-77). 8!. 
Amendments to Companies Act and I Allocation for Devclop~ent of M.P. 

M.R.T.P. Act (VII-l S· 1I-77). (VII-23.11.77). 50 
159. 

Cease and Desist Orders passed Allocation of Fundo; for small scale 
against Companies by M.R.T.P.C. industries uplift {or Madhya Pea-
(lX-20-12.77), 167-6R. desb (VU-·23·11-77). 99. 

Compilation of Rules under MRTP Amount sanctioned for M.P. under 
Act, 1969 (VII-29·11·77), 217. Inter·State Water Projects (VUI-

Foreign mulli·natioilal corporations --5-12-77), 221·22. 
charged by M.RT.P.e. (Vll- Army Training CoJ;ege at Naugaoll 
15·11-77). 217 in Madhya Pradesh (VllI-7.12-

Implementatio,) ltf MRTP Act (IX 77), 33-34. 
-20.12-77). 127·28 Autonomy to Univer<;ities in Madhya 

Reaction of National Forum of (IX-19.12.77). 239.40. 
Shareholders to Committee on 
C pao'e d M R T P Acls Banana Productioll in M.P. (IX-om 1 s an .... 

___ (VH~~9~.~~7!..:..),_2_18_. ______ 1-9.-12---77-),-147. ____ _ 
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MADHYA PRADESH-Dmtd. I' 

Bauxite Exploratiou in Surghja.Dis-
trict of Ma,~hya Pradesh (ViII--
8-) 2-77). 104. 

Branc.hes of N~tiollalised Bank ~ in 
Sarangarh. Madhya Pradesh fiX 
-23-12-77). 167-70. 

Central aid to Madhya Pradesh for 
sowing Kharif crop (VIl-21-12-
1977). 47-48. 

Central Grant for Ageo Indu&trial 
Purpose to M.P. (VllI-12-12-77), 
143. 

Central Grant for Reclamation of 
Ravine-Infested Areas of M.P. 
(VU-28-11-1977} 67-6ft 

CoPret' Plant in M.P. (VU-17-11- '\ 
77). 131. 

Dacoits in BunJelkband, M.P. (IX 
-14-12-1917). 153-54 

Death of Persons due to Sterilization 
in Madhya Pradesh (LX-22-12-
77), 51. 

l)eve.lopment of Chakarbhatha 
Aerodrome jn Madhya Protdesh 
(JX-23-12-77) 53. 

Development to sites of Tourist in-
te.rest i':1 Madhya PradeSh during 
FIfth Five Year Plan period (IX 
-16-12-77). 22-30 

Development work of Railway lines 
in M.P. in the Sixth Five Year 
Plan (VIIl--13-12-77), 82-83. 

Double cropping on black soil of 
M.P. (IX-19-12-77). 40-41. 

Drinking water scbC'me in Marlhya 
Pradesh (Vll--14-11-77). 46-47. 

Electrification of Adivasi Areas of 
Madhya Pradesh (VIII-7-12-77). 
]92-93. 

EXCA Y A TION: 
Excavation in Distt. Harsul (MP) 

nX-19-12-77), 149-50. 

ExcavAtion in Phopnar. Burhanpur 
(M.P.) (VIn-S-12-77), 209. 

EXCA VA TION-Contd. 
Exploration in Tapti River valley 

in Madhya Praoesh (IX-H-l2-
77). 148-49 

Ferro Maniaucs~ rlant in. Maclhya 
Pradesh (Vlll--8-12-77). 104-05. 
137. 

Financial Assi~t.ancl! to Madhya 
Pradesh for Jrrigation (lX-19·12-
77). 2()4.,...{)8. 

Findina of Uranium in Madbya Pra-
desh (VIU --~O-ll· 77). 95-96. 

Five Year Master Plan for Tourism 
Development in Madhya PraJesh 
(VllI-9-12-77). 112. 

Forest ran2es traiuing oollege at 
Betul, M.P. (IX-19-12-71). 19-
21. 

Grants/loans yiven to Madhya Pra-
desh for Deveiopment of Adiva.d 
Area (IX - i4-12· 77), 198. 

Gupta Age Caves in Thar District 
of M.P. (VIII-S-12-77). J45·46. 

Increase in monthly quota of .sugar 
to Madhya Pr.lde~h (VIl-21·JJ-
77), ] 82-83. 

Integrated progranlme for Dcv~lop
meDt of Cat'Ue and Milk in Rajas-
than and Madhya Pradesh (lX-
19-12-77), 45. 

Introduction of Rural Health Scheme 
in M.P. (V Il-.J7 -11-77). 171~ -
73. -Inigation scheme m M.P. (VlJI- - 'f 
12-12-77). 135. 

Jurisdiction of Indore Bench of M.P. 
High Court (VII-IS-II-77), 195. 

Lengtb of Railway lines in Distrtcts 
of Madhya Pradesh (VIlJ -I ~-12. 
77). 148-49. 

Licence to Industries in M.P. (IX-
14-12-1977), 152. 

Loss of Textile Mills under- National 
Textile Corporation in Madhya 
Pradesh (VlII-30-11-77). 156-57. 
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EXCA VA TION-·CQntd. 
M.P. Government Suggestion for 

decontrol of Sugar tVIJ.'-21-J1-
77), 61-62. 

New Railway line'; in Backward 
areas of M.P. (lX~20-12-77), 
93-98. 

Number of passport applications re-
ceived from !vi.P. (Vl1-24-11-77), 
111. 

Opening of Head Post Oftke in 
Sidhi (lX-22-I2·77). 70. 

Opening of New Posts and Tele· 
grapb OfflCes in Rewa and Satlla 
Districts of M. P. (VII-I7·}]-
77). 173-75. 

Opening of Post Offices and ·;ub 
Post Offices in Madhya Pradesh 
in 1978 (IX·--15·12-77), 33. 

~. F. Outstanding in Madhya Itra· 
desh (IX-lS·12·71). 143. 

PelletisaLion Plant lil Bastar District 
of Madbya Pradesh (VIII-B·12-
77), 3S. 

Production of Thaiieriasis and Ana· 
pJazmosis Vaccice in M.P. (VII 
-28·] 1-1977), 66 

Promulgation of Ordinance by 
Mad.hya PradeSh (VII-16·] '·77). 
S8-S9. 

Railway line in M.P. (IX-20·]2· 
77). 267-68. 

Railway out 4scncy at Shivpuri in 
M.P. (VB-IS·li·77), 224. 

Ratio of Irrigated Area in M.P. 
(VUI-5·12-77). 103-04 

Reservation of LiDle Stone Areas 
of Madhya Pradesh for Public 
Sector (V 1IJ- 8·1~· 77). 28. 

Revision of Pay &illes of Part·time 
Teachers in Madhya Pradesh (VB 
-28·11-1977). 202·03. 

Rice. Wheat :lfld Sugar for Madhya 
Pradesh for 1976·77 (VII-28-l1· 
1977), 195·96. 

Rural Electrification in Madhya 
Pradesh (VIII-7 ·12-77), 11 q. ~O. 

EXCAVATJON-Cqntd. 
Sale of Jower below Support Pricc 

in M.P. and Maharashtra (V.i.U·~ 
5-12-77). 208 

Scarcity of Wa£er for Irrigation Pur-
pose in M.P. (VIII-5-12·77). 
207·08. 

Scheme for Drought' affected Areaa 
0If Madhya Pradesh (Vill-l2-
]2-77). 194-9S. 

Schemes from Madbya Pradesb 
pending with rural electrification 
Corporation (V ~[-]6-11·77). 165_ 

Setting up of a BHEL factory Rewa. 
Ma·dhya Pradesh (Vll-16-1l-77). 
152-53. 

Setting up of a Telecommunication 
Equipment Factory in Madhya 
Pradesh (IX--22·1~-77). 46. 

Setting up of an Export Oriented 
Aluminium Plant in M.P. (lX-
22-]2·77), 134 

Setting up of Cement and Alumini-
um Factories in Rewa District in 
Madhya Prad::!.h (VlI-16·Il·77). 
32-33. 

Setling up of Medical college in 
Madhya Pradesh (lX-lS·12-77). 
66. 

Setting up of Sal Based Factory in 
Mandla (Madhya Pradesh) (VUI 
-7·12· 77), .,6-37. 

Shortage of Power in M.P. for 1917-
78 (VIIJ-30·11-77). 202·03. 

Small Farmers Development Agen-
cy in M.P. (VIl-21-11·77). 219-
20. 

Smelter Plant in Balaghat, M.P. (IX 
-·]5-12·77). 79. I 

Spread of Jhulljhunia weed in Tribal 
areas of M.P. (Vll--28·II·l·J77). 
]92·93. 

Supply of LPG as to Madhya Pra-
desh (VIII-·--13·12·77), 183·84 

Telephone Fadlities in Madhya 
Pradesh (VII-17 .11· 77). 61·62. 

Tin Deposits in Bastar District in 
M.P. (VII-!7-11-77). 191. -_ .... _._------_ •. _-_ .. _----------------
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Debates 
Reported arrest of a persoI\ with 

l04cied revolv;:r trying t'O meet the 
Prime Minist~r a l Ujjain (Matter 
under 377) (VIU--9-12-77), 267--
69. 

MADRAS: 
Serving Notice b.,. Workers 0{ Gov-

ernment Medical Store Depot 
Workers Union, Madras (lX--15-
12-77), 111. 

T. B. Symptoms in School going 
children of Madras (IX-22-12-
77), 128. 

Utilization of Manufacturing capa-
city of Government Medical Store<; 
Depot, Madras (IX-22-12-77), 
4S. 

World Bank Aid to bring Krishna 
Water to Madras (VII-23-11-
1977), 92. 

MADRAS MEOICAL GENERAL 
HOSPITAL: 
Installation of Kiduey Transplant 

at Madras Medica! General Hos· 
pital (VII-24-11-77), 87-88. 

MADRAS PORT' 
lmported edible oil lying uncleared 

at Madras port (VU-·18-11-77). 
42-43. 

MADRAS REFINER1ES: 
Expansion of Madras Refineric!o 

(VIU-13-12·1977). 32. 

MAGNESITE ORE: 
Requirements of Magn~ite Ore 

(VIIl-1-12-77), 123. 
MAGNESITE-WORKERS: 

Minimum Wages for Magnesite WOf-
kers (VIl-24-11-71>. 27-21\. 

MAHARASHTRA: 
Abandonment of Cotton monl)poly 

purchase scb,;:me by Mahara.:iht:-a 
Government (VIII--30-11-77), 
15S-56. 

Aerial survey for Tiger Project in 
Maharashtr.l (VII-18-11-!077), 
SO. 

-----_._----
MAHARASHTRA-Contd. 

Aid to Maharashtru under World 
Food ProgrQ.IUm,;: (IX·-19-12·77). 
47-48. 

Alleged Fraud (\C Rs. S4 lakhs. 
Mendavi Branch of Ratnakar 
Bank Kolh:tDur in Mahara)htra 
(VIlI-9-12-77). 78. 

Aluminium Project in Ratnagiri (VII 
-17-11-77). 134-35. 

Construction of Broad Gauge Linc~ 
in Maharashtra (VIl-15-11-77). 
221-22. 

Construction of New Lines in ¥aha-
rashtra (VIII--13-12-1977). 35-36. 

Daily Delivery Facilities in SaoJli 
Division. Milharashtra (VIII-· 
8-12-77). 69. 

Edible oil supplied to Maharashrtr& 
(VIl-·18-11-77). 86-90. 

Establishing HMT Unit in Marath-
wada. Maba.rasbtra (VU-16-11-
77). 68. 

Financial Assist-anee to Mabara~btra 
for National Highways (lX-14-
12-]077), 147-48. 

Gold Dealers licences in Mahara ... h-
tra (IX-16-12-77), 241. 

Grievances of Postal Employees at 
Thana (Maharailitra) (VII--17-
11-77). 130-31. 

Irrigation Scbem~ in Drought-prono 
Area Programme in Mararasbtra 
(IX-19-12-77), 10\-02. 

Uft Irrigation scheme in Visbpuri. 
Maharashtr.1 (VII-28-11-1977). 
212-13. 

Memorandum by the Urban Land 
Ceiling Action Committees. 
Sangli. Mahar"""htra (VIII-12·12-
77), 187. 

Memorandwn from Gold Smiths' 
Organisation. Maharashtra (VII 
-18-11-77). 167·61!. 

Modification of Monopoly Procure-
ment of COI~on Scheme bv MahJ.-
rashtra Government (VIII-30-11-
77), 45. 

Open Air ThC'atre in Maharasbtra 
. (VIJ-21-1 1-77), ~42-4~ 

. ... .,._-_ .. __ ._---------_.-_ .... _. ..._ .. __ .. -._.-_. __ ._-
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MAHARASfITRA-Conld. 
Opening of New Post Officeg ill 

Maharashtra (VIl-17 ·11· 77). 
23-26. 

Opening of Telephone Exchar.ge 
Chan doli. in Sangli District. 
Maharashtra (VIl-17.11·77), 99. 

Ouldated Rul~ of Maharaahtra 
Housina Board (VII-14.11·77). 
]40-42. 

P.C.O. and Telegraph facilities in 
Ratnagiri and Kolaba Districts 
Maharasbtra (VIl-17·11·77). 
133·34. 

Procurement prices of Essenti:lJ 
Commoditie£ Procured from 
Maharashtra ,for Delhi (Vn-
18-]1.77), 50-51. 

Professional Tax in Maharashtra 
(VIII-I·12-77). 106 

Progress of Dr0ught prone area Pro· 
jects in Mahluashtra. Karnataka 
and Rajasthan (VIJ.-28-11·1977), 
117. 

Project allowance to P&T Emplo'y·ee.c: 
Serving in Koyana Project Area, 
Mabarashtra (VII-IS·II-77), 52. 
53 

Projects to be taken up in Mahara· 
shtra during Current Fiscal Year 
of World Bank and IDA (lX-
16·12·77), 252 

Prospects of Rabi Crop in Maha· 
rashtra and Andbra Pradesh (IX 
-19-12·77), 174. 

Provision of Drinking Water in rural 
areas of Maharashtra (VIII··-
5·12.77). 237. 

Public Sector Industries established 
in Marathwada (Mnharashtra) (Vn 
-18-1 t-77), 76-77. 

Representation from 66 Persons of 
Katyan (VIII-6-12-77).151·S'. 

Representation frolll Bhartiya Sam-
vaksham Kamgar Sangh, PlIneo 
(VII-23·11-77), 47 -------- ~---

MAHARASHTRA-Collld. 
Representation Re. Telephone Com· 

plaints from Dombiwali. district 
Thana. Maharashtra (VII-I7-ll-
77), 129. 

Rural Electrification in Maharas:1tr-a 
(1X-14·12-J 977). 62. 

Sale of Jowar below Support Price· 
in M.P. and Maharashtra (VITI-
5.12-77), 208. 

Scheduled Bank~ in Maharashu.. 
(VlI-18-1l·77). 143-44 

Setting up of Airports in Mabara-
shtra (VIII-2-12·77), 123-24. 

Telepbone complaints from residents 
of Ulbasna"ar town. districl 
Thana Maharashtra, (VlI-17·1l· 
71), 130. 

Telephone connections to Kolbapur 
and Ichalkaranjl city, Maharash-
tra (IX-1S-12-77). 68. 

Tourism Cent.res working in Maba-
rashtra (IX- --16-12-77), 120. 

Debates 
Drought and Famins sitluation in 

certain areas of Maharshtra (Mat-
ter under l'u]~ 377) (VII-21.11-
77). 268-70. 

Indefinite strike by Maharashtra 
Government employees (Matter 
under rule 377) (IX-16·12·77).. 
315-17. 

Reported Circular of Maharashtra 
Government about character veri-
fication of candidates belon$in, 
to CPI(M) and Marxist-LenlOist 
before a(,pointment in Govern-
ment service (Matter under rule 
377) (VlII-12-12-77), 267-69. 

MAHARASHTRA BAR COUNCll..: 
I 

Representations from Maharashtra 
Bar Council (Vm -B·12-77). 
130-32. 

MAHARASHTRA 
MELT' 

ELEKTROS-

Representation from Maharashtra, 
E1ektrosmelt Ltd. regarding exten-
sion of permission 10 produce 
High Carbon Ferro Man~anese at 
Chandrapur (IX-15-12-77), 35. 
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MAHARASHTRA 
BOARD: 

HOUSCNG 
\, 

Outdated Rules of Maharasbtra 
Housing Board (VIl-J4-11-77). 
140--42. 

MAHARASHTRA STATE COOP. I 
LAND DEVELOPMENT BANK: I 

Memorandum submittej by Chair· 
man Maharashtra statl.! coopera· 
tive land development bank (IX-
19.12-77). 39. 

MAHARASHTRA WORK GUAR· 
ANTEE SCHEME ACT: 
Exter.sion of Maharashtra Work 

Guarantee scheme a"'t on All 
India level (VII-24-11-77). 63. 

MARATHAWADA DISTT.: 
Railway Transport System in 

Marathawada District (VIl-
IS· 11-77). 46. 

-MAHATMA GANDHI HOSPITAL. 
JOATHPUR: 
Installation of Cobalt Therapy Unit 

at Mahatma Gandhi Hospital 
J oa thpur (VII --24-] 1-77). 10] -02. 

'MAHARASH1RIANS : 
Selection of Maharashtraians for 

Crew Training as Sailors (IX-
]4-12-1977). 83-84. 

MAIL SORTING OFFICE' 
Mail Sorting Office at Porbandar 

(Vll--17-11-77). 222. 

MAIZE: 
For Hectare yield of Maize. Mus· 

tard. CoUon (lX-19-12-77). 
66-70. 

'MALAGASID: 
Sea route via Mauritius and Mala-

gashi (VII-16-11-77). 66-67. 

MALON} KHAND: 
Copper Plant in Malanj Khand 

(VI!--24-11-77). 165·66. 

MALARIA: 
Incidence of Malaria in the' coun-

try (VHI-8-12-77). 14--18. 

--------
MALARIA-Contd. 

Malaria Epidemic in Delhi (VII 
-17-11-77). l-ll. 

Malaria Eradication Programme 
(VIII-l-12-77). 131. 

Malaria in the Country (VI [-
17-11-77). 177-79. 

Pianning for Attack: on Malarial 
Mosquitores (rX -15 -12~ 77). 54. 

Prices of Anti-Malarial Drugs (IX 
20-12·77). 193-94. 

Spraying against Mosquitoes by 
NDMC (IX-15-12-77). 73. 

Sterilization of Malaria Mosquitoes 
(IX-15-12-77). 135. 

MALKANI COMMITI'EE: 
Implementation of r~ommeDda

tions of Malkani Committee 
(lX-14-12-1977). 105-06. 

MAN·HOURS: 
Man-Hours lost due to Labour un· 

rest (VII-17-1l-77). 149. 
MANA CAMP: 

Sale of several thousand East 
Pakistan refugee women from 
Mana Camp (Matter under rulo 
377~ (IX--22-12-77). 185-86. 

MANAGERIAL REMUNERA· 
TIONS: 

Managerial Remunerations in Cor-
porate Sector (VII-29·1l-771. 
107. 

MANDSAUR: 
Telephone Exchanges. P.C.O. and 

Post Office!> opened in MancisaUJ! 
District (VUI-·1-12-77). 174, 

MANGANESE: 
Iron and Manganese Ore lying in 

Orissa State (VIU- .z-12-77). 144-
45. 

DebaJes 
Mismanagement in the CMI Ltd. 

and Eastern Manganese and 
Minerals Ud. Domchanch. Bihar 
(Matter under rule 377) (lX-
22-12-77). 177-79. 
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MANGANESE ORE LTD. : 
Manganese Ore Ltd. (lX-IS· 12-

77). 53. 
Take over of Manganese Ore Indil:l 

Ltd. (VIU-1·12-77). 42. 

MAO·TSE·TUNG. SHRI: 
Ban on Works of Mao·Tse-TunlJ 

and Journal 'Peking Review' (Vll 
-lIHl-77). 218. 

MARATHE COMMITTEE: 
Maratbe Committee Reports on 

Fertiliser PrIces (VlI-lS-l1-77,. 
222. 

Recommendation~ of Maratbe Com· 
mittee (IX-20-12·77). 233·34. 

MARINE PRODUcrS: 
Cold storages for Marine Products 

C'..oasta! Areas (VIIl-9-'12-77). 
151. 

Participation by Marine Products 
Export Development Authority in 
Trade Fairs during 1975 and 1976 
(VlII-9-12-77). 118. 

MARINE PRODUCTS EXPORT 
DEVELOPMENT AUTHO· 
RITY : 

Auditing the Accounts of Marine 
Produ('t~ Export Development 
Authority (VlII-2·12·77), 165. 

Filling up of tohe post of Secretary 
in Maralhe Products Export De-
lopment Authority (lX-23·12· 
77). 144. 

Recruitment in Marine Products 
Export Development Authoritv 
(VII-18-))·77). 121-22. 

Shifting of offices of Marine Pro-
ducts Export Development AuthQ-
rity (VIII-2-12-77). 62·63. 

Staff sanctioned for Erstwhile Ma-
rine Products Export Develop-
ment Authority (VlII-2- t 2-77). 
106-07. 

Trade Promotion Oftice for Mi:ll"lne 
ProdUcts Export Development 
AuthOrity (VIII-9-12"m. 55 

MARRIAGES: 
Compulsory Registration of Marri-

ages (lXI-J5·12-77), 88. 

MARRIAGE AGE' 
Raising of Marriage Age (Vll--

17-11-77). 112-0 
Scheme La Ex oediate Oisposal of 

Matrimonial cases (VlIl-13-12· 
77), 166. 

MARKET RENT: 
Realisation of Market rent in Instal-

ments (Vll-!4·11-77), 147. 

MAR UTI LTD .. Mis. : 
Cases ptnding against Mis Marutl 

Limited (VIl -15-11-77). 192-93 
Investment made by J. K. Symhe-

tics in Maruti Umited (VIII-
13-12-77). 109-10. 

Nationality of Mrs. Sonia Gandhi. 
Director of Maruti Compa.lliei 
(VJU-13·12·77). 84-85. 

Supply of Po!ymar Compound bv 
Maruti ServIceS Private Ltd. (VI) 
-28-11-77). 72·73. 

'4ASS MEDIA: 
Mass media for creating awar!:nes. 

about importance and rights ~ 
women (lX--H-12·77). 227-28. 

nebarer; 
White Paper on misuse of Mass 

Media during Internal Emergency 
(M) (VII-lS-ll-77). 288-380 

MATHURA: 
Fertiliser Plant in Matbura ax-· 

20·12-71).130.31. 

Proposal to start a shuttle train bet· 
ween Mathura and Agra (VHf-
13-12·77). 118-19. 

MATHURA OIL REFINERY: 
Mathura Oil Refinery (VII-IS-It· 

71), 61~3. 

Construction of Salaya/Mathura 
pipeline (IX-Zo-12-77). 128-29. -----------------------------------
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MATHURA OIL REFINERY- MATTERS UNDER RULE 377-
Conrd. COnld. 
Expenditure un Salaya-MaLhura 

Pipeline pl'f)j~~t (lX-20-12-77) 
198-99. 

Malpractices in Mathura Retine:y 
(VlII-6-12-77). 41-42. 

MATTERS UNDER RULE 377: 
Action on the findings or the Sar-

karia Commission of Inquiry 
(VIII-9-12-77), 265-67). 

Action on the findings of the Sarka 
fair price shops in rural areas 
(VII-30-11-77). 261-63. 

Acute shonaiC of edible oils like 
Mustard' and rape seed (lUs. rise 
in keroseoe oil price and 000-
availability of Cootrolled cloth in 
fair shops m rural areas (VIU-
30-11-77). 261-63. 

Acute shortage of Power in Bihar 
(V 111-8-12-77). 202-03 

Alleged gross cheating of Central 
Bank of India by Kohinoor Milla 
(VIII-9-12-77), 262-63. 

Appointment by Indian Red o-OS. 
Society Of officials to a Com-
mittee to distribute relief mate-
rials to cyclone victims (lX-
14-12-77). 266-69. 

Appointment of a 1 udicjal Com-
mission by U,P Government to 
inquire into riots in Varanasi 
(VlII-6-12-77), 288-89. 

Attack on Indian Embassy official 
in Washington (VIII-I-12-77). 
302-04. 

'Boycott of Wage Boards of workill8 
journalists and non.joumalit;i' em-
pJoyees by I.E.N.S. and In~an 
Languages Newspapers ASSOCIa-
tion (IX-I 6· 12-77). 313·14. 

Circular regarding formulation of a 
("A)(fe of ethic for High Court 
Judges (VID-9-12-77). 260-61. 

Oosure of Ahmedabad Laxmi Cot-
too. MJDs Ltd. resulting in unem-
ployment to over 1.700 workers 
(VUI-2-12-771. 291-92. 

Closure of .Delhi Edition of 'Na-
tional Herald' (lX-l3-12-77). 
456-57. 

Closure of Glirukul Kangri Univer-
sity (VIIl-12.12-771. 272-74. 

Oosure of Laxmi Cotton Mills. 
Ahmedabad (V1l1-12-12.77). 
274-75. 

Closure of some Jute Mills in Wee. 
Bengal (VlI-14-11-77). 330-31. 

Oosure of Uoiversities and Col. 
leges due to student unrest (VIU 
-7-12-77). 231-33. 

Dacoit menace in the Chambal Va/-
ley (VIU-.H2·77). 287-90. 

Demand for wjthdrawal of restric-
tions on refund of deposit'S under 
Compulsory Deposit Scheme 
(V1lI-2-12·77). 286-87. 

Demoostration by Railway School 
Teachers (VIII-12-12-77). 269-
.11. 

Demonstration by University and 
college teachers at Boat Club 
(VIII-S-12.77). 261-64. 

Demonstration by workers of Rail 
ways, Defence undertakings etc. 
for 8.33 per cent. Bonus (VIII-
30-11-77). 258-61. 

Distribution of funds and relid 
materials to victims of cyclone in 
Andhra Pradesh (IX-1S-12.77). 
21Z-11. 

Dredging sub-contract jn Bombay 
High to an IncUan firm by Ameri-
can contractors (VII-16-11-71). 
2fJO--..(,7. 

Drought and Famine situation in 
cortain areas of Maharashtro 
(VU-21-U-m. 268-70. 

Drought and Starvation conditiollJ 
in North Bihar MlT-3D-ll.77). 
256.57. 

Experiments on weather warfare 
(IX-23-12-77).456-57. 

Failure to give citizenship rights to 
refugees who came to India after 
1971 Indo-Pak War (IX-22-1l. 
TTl 183-85. 
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MATTERS UNDbk. RULE 377- I 
Comd. 
~'ailurc to increase the pnce of , 

~LI¥'1rcane (]x--22-12-77I IT~-
11.. 

fire accident in Samacbar office, 
Bombay (IX-22-12-7'l). 182-tj3. 

Flouting of Safety Rules in certain 
Private Coal Mines of Bihar 
(Vlll-7-12-77). 224-25. 

Functioning uf Coffee Board in 
Karnataka (IX-I4-12-77). 264-
66. 

<.inevances of Goa Fisherman (IX 
-20-12-77). 422-23. 

Grievances of Railwaymen (VIII--
7.12-77). 225-28. 

Havoc causeJ by Cyclone in 
Lakshadweep (Vlll-l·12·77l. 
297-99. 

IDdefinite strike by Maharashtra' 
Government employees (IX-
16-12·77). 315-17. 

Kala Azar Epidemic in certain Dis-
tricts of Bihar (VlII-13·12-71). 
250-51. 

Maltreatment of Girl Students from 
Calcutta by Railway Employeea 
(lX-15·12-77), 2l()-12. 

Mismanagement in the eMI Ltd 
and Eastern Manganese and 
Minerals Ltd. Domchanch, Bihar 
(1X-22.12·77), 177-79. 

New~ coverage by AIR and TV of 
Lok Sabba Proceedings reo Lady 
Hardinge Medical College. etc., 
(VII-IS·11·77). 257-60. 

News reo spreaJing of Encephalities 
in Bankura and Purulia District 
of West Bengal (VU-23-11·77), no. 

Non-availability of Streptomycin 
medicine (JX.-16. 1 2-77). 314. 

Police lathi charge on Palestinian 
dudenta at Egyptian Embassy. 
New Delhi (Vll-21·1l-77), 270-
72. 

MAll1::.t<.~ uNDER RULE 377-
Comd. 
Prelece~ in Employment to :.be 
p~ple oi Cllhattisgarh area by 
Hindustan Steel CO.Dstructioa 
Compa.ny Ltd. (VllI-13.12.-77). 
152-55. -

Promulgation of Public Safety Ordi. 
nance in Jammu and Kashm.il 
lVU-2J-1l-17).218-2O. 

Publication of Books on Pandit 
Nehru and Mahatma Gandhi and 
.ttempts at denigrating the lea-
ders t Vlil-6-12-77), 290-3~1. 

Purchase of Coal Handling Planta 
by Western Coalfields, N8gllur 
(lX-I 5-12-17), 20l-1O. 

Recent C.Bl. rdids on offices ot 
political parties in Punjab (VU-
16-11-77). 258-60. 

~e. Matters under Rule 377 (VU-
29-11.77). 252. 

Relay fast by employes of Willing-
don Hospital. New Delhi (IX-. 
20-12·77). 419-21. 

Reported arres' of a person with 
Joaded revolver trying to :neet 
the Prime Minster at Ujjain (Vill 
-9-12-77). 267-69. 

Reported arrest of Khan Abdul 
Ghaffar Khan in Pakistan (VlU 
-30-11-77). 258. 

Reported arrest ot over a thousand 
petS011S in De.l1Ii for pt'otesti11l 
against withdrawal of facilities to 
Neo-Buddhists (vn-lS-U-77J. 
286-88. 

Reported behaviour of Indian Am-
hllSsador in USA (1X-23·12·77). 
454-55. 

Reported CircuJar of MaharasntrA 
Government about character 
verification of candiates belong-
ing to CPJ(M) and Marxist-
Leninist be~,)re appointment in 
Government servkle (VIII-I2-12-
77). 267·68. 

Reported decision to ban exp(}rt 01 
procaraed frog logs (IX-23-1l· m. 453-54. 
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MATfERS UNDER RULE 377·--
COlltd. 
Reported failure ot Karnataka trOY' 

ernment [0 Maintain I,.aw and 
carder in the State (VIlI-6· J 2· 
77). 28S·86. 

Reported misuse of Government 
machinery In U.P .. Bihar and Pun· 
jab in the coming bye'elections 
(IX-14-12-77), 269-71. 

Reported mixillg or ra pe·seed oil in 
mustard oil and selling it a~ much 
higber price and adulteration of 
Vanaspati with injurious oil unJ 
fats (VIII-2·12.77). 285·86. 

Reported news aboui wrongful con· 
finement of Mr. Justice S. K. 
Verma by the. management. of 
Swadeshi Polytex Ltd., Ghaz'a· 
bad (IX-22.1.2-77). 179-82. 

Reported Statement of Minister of 
External Affairs comparing the 
Congress witil Anand Marg (Vlll 
-.9-12.71). 263~5. 

Reported threats to Prime Minister's I 
life (VIII --5·12·77), 264·65. 

Resentment due to non-resumption 
of Bhaga!pur-Bihpur Rail and 
Steams service (VIn-8-I2-77). 
204-05. 

Restoration of {he minority charac· 
ter of Aligarh Muslim University 
(VIII-13-12-77)' 251-52. 

Safety of peopJe of Indian Oriitin 
and TamiliJns in Sri Lanka 
(VIII-S-12.77). 259-61. 

Sale of sever'll thousand Fast 
Pakistan refugee women from 
Mana Camp (lX-22-12-77l. 1~'\· 
86. 

Short supply of Salt in Bihar :lnd 
rise in price thereof (IX-20-12· 
77). 423.24. 

Shortfall in production of cement 
(IX-IS· 12·77), 217-18. 

Statements made by . two Centra) 
Mjnisters about Chief Minister of 
Tami1 Nadu (VII-17·H-77). 
287-92. 

MATfERS UNDER RULE 377--
Con/d. 
Strike at Atomic Power Station in 

Kota (lX--16·12-77). 315. 
Strike by Employees of Governmtnt 

of Assam (JX-23-12-77). 4Cj'i· 
56. 

Strike in Scindia Steam NaviptloD 
Company (V~Il-7-12-77). 2~ft.-· 
31. 

Threat of retrenchment ill Beu 
Sutlej Project (IX-23-12-7n. 452-

Workers strike in Assam Tea Gar-
deua for non-provision of Labour 
Quarters (IX-2D-12·77). 421-22 

Working of Grindlay's Bank Ltd. 
(VIl-17-11-71), 292-91 

MAURITIUS: 
Indian Experts in Mauritius (VDl 

-1-12-77), 120. 
ReservatiQn of St-.at's jn Eoaineoiinl 

Institutions for Mauritius Students 
eVII-24-11-,1), 201. \ 

Sea route via Mauritius and Mala· 
gasbi (VII-16-1l·77), 66.67. 

MAYUR RESTAURANT FaA .. 
GUP,: 
Indian Restaurant at Prague called 

'Mavur' (VIIr -2-12-17), 201-02-
MEAT: 

Effect of Export of Meat on Buffalo 
Population (VII - 28·11-77). 2.J -
26. 

Exoort of Meat (1X-·16-12·77), 107. 
SettiDf. up unit for Export of .Meat 

(VJ -28-11-77). 51. 
MEDICAL ASSISTANCE' 

Medical assistance by Red Crou 
Society to Cyclone Hit Peon)e 
(1X-22-12-77). 3-9. 

MBDICAL COLLEGE(S): 
Filling up the Posts of Pro~sson 10 

Goa Medical College (IX-1S·12. 
77). 4~ 

Setting up of Medical colloge .:.n 
Madhya Pradesh OX-lS.12-711 
66. 
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MEDICAL COUNCIL Acr: 

R.epres:ntation from Integrated 
Medical Practitioners AssociatioD 
Re. Medical Council Act MH·· 
8.12·77). 69. 

MEDICAL DEGRF.P. .. ~: 
Recognition :>f Indian Medical De· 

grees by Foreign countries MJ 
14·11· 77). 84-tt~. 

MEDICAL EDUCATION: 
Steps for Community Orientation 

"f Medical Education (v1T-· 
24-11-71). t 59-60. 

MEDICAL PRACTICES: 
Development of Medical Facillttea 

in Delhi (IX --22-12-77). 82. 
Medical facili t.ie~ in I Delhi coJon'r.~ 

(VIII-I-I2-71). 171. 

MEDICAL INSURANCE.: 
Medical Insurance for Doctors, Pa· 

tients (VIII-8·12·77), 53. 

MEDICAL INSTITUTIONS; 
Memorandum submited by OrlSsa 

for the Improvement of Medical 
Instiutions (VIII-S·12·77). 39-
-40. 

Setting up an AI! India Institute of 
Medical Scknces in Andhra J'nI-
deah (VIII-I-12-77)' 130. 

MEDICAL PRACTITIONERS: 
Exodus of Trained Medical Men 

eVll-17·1l-77). 57-5Q 
l'aednatic Training [0 Medical 

Practitioners (VII-24·11·77). 73-
74. 

Representation from Integrated 
Medica) Practitioners As~ia
tion Re. Medical Counell Act 
(yIn-8-I2-77). 69. 

MEDIUM OF INSTRUCTION: 
Medium of Instruction in Agri(..'tJ1-

tural Universities (VIII-S·12· 
77). lt5-17. 

MEERUT: 
Representation regarding settIng UJII 

of a High Court Bench of Meerut 
<VlIIt-13·12-77), 199·200. 

Scarcity of Drinking Water in Moe-
ru~ Contenment (VII-23·11·77). 
lOS. 

MEGHALAYA: 
Crimes by people operating rt01b 

across the Border in Meghala~ 
(VlIl-7-12.77), S8·59 

C,eological Survey in Megba;ava 
(IX-IS·12-77), 49. 

Land Survey Orsanisatlon in 
Meghalaya (VII-14·1l-77), 57-
~8 

Payment of Bi!!s for construction or 
Temporary sheds in Meghalaya 
CIX-19·12.77), 61. 

Places selected for development as 
tourist spots in Meghalaya C1X-
16-12·77). 79. 

MBMBER(S) OF PARLIAMENT: 
Accommodation for Members of 

Parliament (VIII-S·12·77), 2S(). 
51. 

Canteen f« Membcrsof Parliamat 
in Meena Bagh Area (VU-
21·11.77), 24l. 

Complaints from M.Ps received by 
BhaNt Coking Coal Ltd. (VIU-
7·12·71). 63. 

Complaints from Members of the 
Sth Lok Sabba regarding recovery 
of excess rent from them (VlIl--
5·12·71). 146. 

Grant of Permission to Ex. P. M.s~ 
MEDICINAL PLANT SURVEY House in Green Belt (VlI-21-U .. 

UNIT: 77), 240. 
Establishing a Survey Medictnal 

Plant Unit in Aligarh. Mustim Medica) Facilities to M.Ps (IX-
__ tJ~~~y_(VT_~!.__..::8:...:.1~2~.7..:..:7):.:.. • .:::.5" ____ 22_._12_"7_1},_1_4O_. ____ _ 

l2-159 LSS/NO/7S 
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MEMBER(S) OF PARLIAMENT-
CDllld. .'J 

Non \'acatioo of Governrqent Ac-
(.'ommodation bv Ex·Exocutivl'l 
Councilors. Ex·Mini~ters and 
Ex·Members (VTI-28'11-71\ 
183-85. 

Number of Member~ of Parliaruent 
visited foreign countries as Mem· 
bere; of Committees and Ofticial· 
delegations (IX-15-12·71). 172. 

Outstandin~ Telephone Bills ap;n!l' 
Former Mini,ters and M.Ps OX 
-22·12-77). 63. 

Purchase of Vehicles bv M.Ps from 
the Army V r.hic1es Depot (VIT-
16·11·77). 126·27. 

Western Court M.Ps Hostel on 
J'anpath. New Delhi (VIJ-21·11· 

77), 241-42-
(kbatl' 

Re. Issue of visitors' Card to M. 
Ps (VII-IS-II·77). 2S()"Sl. 

Swearing in of Shri Rosplal Somani 
(VTI-14.11-77). 1. 

MBSSAGE(S) FROM R. S.: 
Advocates (Amendment) BDl. 1917. 

as passed by L S. Agreein, 
without any amendment (VlIT--
2-12·71) .. 233 

Appropriation (No.4) Bill. 1971. 
as passed by R. S. Returning tbe 
Bill without any recommenda-
tions (IX-22.12·77). 163. 

Banking Service Commis,'lion (Re' 
peal) Bill, 1977. as passed ~y L. 
S. Dis'lgreeing with the Bill (VIn 
-12·12-77). 245. . 

Betwa River Board (Amendment) 
Bin as pas'l~d by R. S. Forward-
ing a copy of the Bill (YO - . 
16~11-77). 240. 

Companv (Amendment) Bill. J977. 
a~ passed by L. S. Agreeing with· 
out any amendment <IX·-16-12· 
17). 262. 

f'..onstitution (Forty-fourth Amend· 
ment) BiU, as .passed by L. S 

'Passing the Bill without an) 
amendment (IX-23·12-77), 450. 

---.-~.-- ... 

MESSAGE(S) FROM R. S.-Cootd. 
Enemy Property (Amendment) Dill 

1977 as passed by L. S. Al~ree
ing without any amendment( VIn 
-6.12·77). 26~ 

Gresham and Craven of India (Pri-
vate) Ud. (Ar'luisition and Trani· 
fer of UndC!taJdngs) Bill. 1977 a. 
passed by L. S. Agreeing with-
out any ameudment (VIU-q· J? m 2~. 

Indian Iron and Steel Company 
(Acquisition of Shares) Amend· 
ment Bill. 1977. as passed by L. 
S. Agreeing without any amend-
ment (VIJI.-2·12·77), 238·39. 

Indian Steam Vessels (Amendment) 
Bill. 1977. as passed by L. S. 
Agreement without any amend· 
ment (VII-28·11-77). 224. 

Lady Hardinge Medical College ~ 
Hospital (Acquisition) and Mis. 
cellaneous Provisions Bi!l as pass· 
ed by L. S. Agreeing without any 
amendment (VlI-lS·11.71), 251. 

Payment of Bonus (Amendment) 
Bill as passed by L. S. Agreeing 
without any amendment (lX-
23·12-77), ~88. 

Post Laws (Amendment) Bill, 1977. 
as passed by R. S. Forwarding I 
copy of the Bill (IX-15-12·77). 
179. 

Requisitioning and Acquisition of 
Inwovable Property (Amend· 
ment) Bill, as passed by R. S. 
Forwarding a copy of the Bin 
(VII-IS-11'77), 251. 

Salaries and Allowances of Minis-
ters (Amendment) Bill. 1977. 8.1 
passed by L S. Agreeing withoul 
any amendment (VIJI-·l·12·77). 
212. 

Smith. Stanistrest and Company 
Ltd. (Acqui~ition) Transfer of 
Undertakings) Bill. 1977. as pass-
ed by L. S. Amcing without any 
amendment (Vlll-1-12·'n). 238. ----------_._---
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MESSAGE(S) FROM R. S.-Contd. 
Water (Prevention and ContrOl ot 

pollution) Qs~ Bill. 1977. as 
passed by L. S. Returni0i the 
Bill without any recommendations 
<VIII-I-12-77). 211-12. 

MEN OF LETTERS AND ART:' 
Financial Assislan('e to Men of Let. 

ters and Art in indigent circums-
tances (VIII-S·12-77). 170-71. 

METAL BOX CO. LTD.: 
Monopoly over production of Tin 

Cans by M / s Metal Box Co .. Ltd 
(VID-3Q.U-77), 180-81. 

METAL DETECTOR(S): 
Metal Detector for International 

FlilU1ts at Bombay (VII-I 8-1 I· 
77), 122-23. 

METEOROLOGICAL DEPIT: 
Waming issued by the Department 

of Meteorology on cyclone (IX-
23-12-77). 259-60. 

MEWAR SUGAR MILLS: 
Complaints of ('orruption in Mewar 

Sugar Mills (IX-19-12-77). 89, 
MICA: 

Decline in production of Crude 
Mica due to fall in exports (VIJ) 
--9-12-77), 139. 

Delinking of more Grades of pro 
cessed Mica to promote Export 
(VIII-2-12-77). 124-25. 

Development of Mica Industry (IX 
-1.2-12-77). SJ. 

Export Duty un Fabricated MICA 
Products (VIII-9-12-77), 44. 

. Exported Mica Products (VJ(I - . 
Q-12·77), 210. 

Loan given to Mica Miners' whole· 
sale cooperative Store, Karma by 
Mica Mines Labour Welfare 
Fund (IX-15-12-77). 150 

Mica exported from Bihar (VlIT-
9·12-77). 94. 

Mica Mines m Bihar (VII-17-11-
m, 36-38. 

MICA-Contd. 
Objectives of Canalisation of Ptu-

cessed mica through MMTC I 
MITCO (X-16-12-77). 118. 

Reconstiution of Mica Advisory 
Committee (lX-I6-12-77). 100 

Registration of promotion of Mica 
Industry (IX -15-12-77), 122. 

Removal of Drawbacks in MICA 
industry OX-·23-12-77), 140-41. 

Stocks of Processed MITCO pur .. 
chased and Expenditure on MaiD. 
tenance (IX-I6-12-77), 213. 

Telex FllciIities for Expor1! of Mica 
from Giridih (Bihar) OX-22-n .. 
77) .. 121. 

MICRO-WAVE SYSTEM: 
Auto-Exchange and Microwave ave-

tem in Himachal Pradesh (VUJ-
(8-12-77), 92-93. 

MIDDLE EAST COUNTRIES: 
Engineering Exports from India to 

Middle East countries (IX -
16-12-77), It 7. 

Ministers and officials went to Mid-
dle East (VIII-8-12-77), li~-
56. 

Number of Engineers sent to Mid-
dle East (lX-15·12-77), 46. 

MILITARY ORGANISATIONS: 
Construction 0: Roads for the Milt. 

tacy Organisatwns (VIII-30-) 1_ 
77), 132-34. 

MIUTARY PERSONNEL: 
Appointment of <lvilian Teachert 

tary Organisations (VIn -30-11-
(VIlI-30-11·77). 72-73. 

Helicopter with Military PersonneoJ 
Abroad Missing (VIJl-·--7-J2-17). 
167. 

Sch~me for Military personnel in 
Peace Time lVll-16-11-n). 159. 
60. 

Third Pay Commission recommenda-
tions regarding Military 0ntaDJ-
sations personnel in Border Areas 
CVIII-30-11·77), 196-97. 

See also "ARMED FORCES'. 



174 SUBJECT INDEX 

MILITARY SCHOOL. AJMER: 
Military S(:hooI. Ajmer (VII-16-

11-77), 121-22. 

MILK AND MUK PRO~' 
Agreement for Import of Milk pow-

der from U.S.A (v1I-2I·U-77>. 
243. 

Contents of Milk of Mother Dairy 
(VII-14-U-77). 2S4. 

Mine Powder and Butter Oil under 
World Food Proiramme (VIII .. 
12-12-77). 199. 

Milk products imported as lifts 
nX-19-12·77). 171-72. 

Work under White Revolution (VB 
-28-11-77), lS3-55. 

MINES AND MINERALS: 
Accident'S in Coal Mines (VJJ-

17.11-77). 106-()g. 
Applkation from Private Mine 

Owners (IX -15-12-77). 13ft 
Cess on Mineral<; b.y Aodhra Pra-

desh and ili Utilization ~lX
lS-12-77}. 1?9 

Change in Method of Extraction of 
Raw Minerals from Mines (VIII 
-1-12-71). 13. 

Decrease in Production 01. Mica 
Manganese, Iron-ore in Private 
Sector (IX---15.12-77). 41. 

Demand for increase in Royaltv of 
Minerals exported by States (IX 
-22-12-77). 44. 

Exploration of Minerals in Thiru· 
vannamalai (VII-24-11-77). 158. 

Export of Minerals (VITI-9-12-77). 
149. 

Export of MfDerals and import 
of finisbed goods (VIII-l-12-77). 
~. 

Bxtraction of Bauxite ore in Oan-
dbamardan (VlI-24-11-771. 69. 

FiDandal AssUf&nce for MeehaDJla. 
twn of Mince; (TX-1S-t2-'m. 2~ 

MINES AND MfNERAL(S)-Contd. 
Gold, Nickel. ropper Deposits i» 

Off-shorc areas (IX-22.12-71). 
85. 

Labour Intensive system for Mine-
rals (VI1I--1-12-77), 164-

Loss due to Expansion of Under· 
ground Mine of Quarry Mining 
area D.V.C. o~ Mines (IX--14'12-
77), 177. 

Mechanisation of Dati R..ajhara 
Mines (IX-15-12-77). 140. 

Mechanisation and its effects on 
Dalli Rajhara Mines Production 
(IX-15·12-17l. 141. 

Mineral resources in Eastern Re· 
lion (VIII-S-12-71), 99. 

Minerals Resources of Himachal 
Pradesh (VII-17-11· 77). 180. 

Mining Leases for Barytes and other 
Minerals nX-lS-12-77). nil 

Modern Metbo:ls of Production in 
Dalli Rajbara Mines in Durg 
District (lX-lS-l 2-77), 141. 

Rise in Ro!'alt'y of Minerals in 
Bihar (VIII-S-12·77), 133-34. 

Royalty of Mint's (VII-24-11·77). 
99. 

Safetv in Mines (VlI-24-11-77). 153 
-S5. 

Search for Minerals in !<"crtUi:> 
(V11-24-11-77). 115. 

Setting up of Industries based OD 
minerals and forest wealth (Vll 
-16-11-77), 56-57. 

Single Price Policy for Metals (VIl 
·-17-11-77), 66. 

Survey of Mincl1US in the COUlltry 
(VIII--8-12-77). 155-57. 

Take over of Dongri Mines in 
Bhandara Di.strict by Government 
(VIl-17-11·77). 114-15. 

Welfare of Miners (VII-24-11·7'7J.. 
t~. 



SUaJECf INDEX 11, 

MINE EMPLOYEES ASSOCrA~ 
TION: 
Demand of Nath.1nal Council lor 

• atetyin Mine''; Employees A')so. 
dation (IX--15·12-77), ISS. 

MINERAL EXPLORATION COR-
PORATION: 
Skilled workers un Daily Wages In 

Mineral Exploration CorpOraticrl 
(VIIl--1-12-77), 44. 

MINERAL WAfER: l 
Mineral Waler in Mandi and ncar· 

by Areas in Himachal Pradesh 
(IX-15·12-77), 142. 

MINI BUSES: 
Grant oC Permits to Mini Buses JlI 

Delhi (VII-23-11·77), IS7. 

\fiNI STEEL PLANTS: 
Mini Steel Plants (VllI-I·12-77), 

lOS. 
MINES RESCUE STATION~: 

StreDg~hening of Mines Rescue Sta-
tIOns (VIII-- 8·12-77), 33-34. 

t.tOONG: 
CooperatIon be~een India and 

China in Minin(J (IX--·14-J 2·77), 
192. '" . 

f 

I 
I 
I 

Lease for Mining at Nussali Keory. : 
har (Vn·-24-11-77), 126-27. I 

Lealie of Chromite ore Mining (VII 
-24-11-77), 125·26. . 

Use of Slau~ilter Mining MetMds 
(VIII-7·12·77), 181.82. 

MINISTERS: 
Action against Official Connected 

with Conspiracy to declare Shri 
Jagjivan Ram as Heart Patient 
(VlI-17-11·77). 70. 

Aareements / S'atements / Proto~nls 
signed by Minsters abroad (VlIJ 
-8-12.77), tO~·10. 

Amount spent on the decordtion 
of Union Ministers' Residences 
(VIl-21-11.77). 185-86. 

Assets of staff attached to Former 
Ministers (VJJ-t 6-11-77), 2~-
27, 

MINISTER(S)-Contd. 
Conference of States Information 

and Broadcasting Ministers (VIn 
-30-11.77), 214-15 . 

Criticism by Health Minister 01 
Indian higb Commissioner, Lon· 
don (VIII-S·12·77). 103·04. 

Expenditure incurred on the Bunga. 
lows of UnH,n Ministers (VIl-
21-11-77), 109. 

Expenditure un Ministers (IY _. 
14·12· 77). 52-54. 

Guidelines regarding visit abroad 
by Ministers. (ViII-7-12·77). 
138. 

Hindi Speech by Minister of Exter· 
nal Affairs in UN (VIII-S-12-77), 
120. 

Houses for Ce,ltrai Ministers (VH--
14-11-77), J64. 

Janata Housel> for Union Mwsten 
(VII-28·1l·77), 143-44. 

Members of present Council of 
Minsters who were wealth t&'l 
payers on 31-3·77 (VlI-18-11-
77). lOS. 

Ministers and officials went to MId-
dle East (VIIIo-SoI2-7), 153·54 

Ministers in occupation for accom-
modation below their entitlement 
(VII-28·1l-77), 79-81. 

Ministers opting to retain Private 
Accommodation (VIII~] 2-12-
77). 96. 

Missing of Files Against fonner 
Defence Minister (IX -14-12-77). 
203-04. 

Non Vacation of Government Ac·· 
commodation by Ex·Execu~ive 
Councillors. Ex·Ministers and 
Ex.Members (VIl-28·11·77). 183 
-85. 

Notices issued to Ex-Minsters to 
vacate their Houses (V1JI-S·ll-
77). 252·53. 

Participation of Education Miruster 
at Chinese National Day Func-
tion (VII - 2.4-11-77), 56-17. 
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MINISTER(S}-Contd. 
Staff attached to forme; Ministers 

(VIII-30-11·77). 56.57. 
Telephone Bills of Cabinet MInts-

ters and Ceillilg on Calls (Vlll.- . 
8-12-77), 138-40. I 

Visit of Ministers abroad (VIl--· 
16-11-77), 30-31. 

Visit to Austria by Minister of EA. 
terna! Affairs (VIII -8-12-1'1 ... 
152-53. 

Debate:; 
Alleged misleading statement by 

Minister of State in the Ministry 
of Agriculture and Irrigation ot' 
24-11-77 (QP) (VIIl-7-12-77), 
222-24. 

Home Minster's statement on AIR 
and T.V. ab.Jut Sabotage cases 
(QP) (VIII-7-12-77), 222. 

Introduction of (VII-14-11·77>, 1--
2; (VII-IS·II-77), 257·58; (VIlJ 
-1-12-77). 219-20; (lX-20.12·, 
77), 281. 

Reported Statement of Minister ot 
External Afhirs comparing the 
Congress with Anand M1'lrg I 

(Matters under 377) (VI II -Q-l :,. 
77). 263-65. 

Visit of the Minister of External 
Affairs to Yugoslavia (StJ (VU-
24-11-77). 2l0-19. 

MINlSTRIES : 
Additional AdJI'linistration expcnot· 

ture due to trifurcation of Head-
quarters set up of Department of 
Revenue (IX-23-12-77), 138·39. 

Changes in t:)~ working of the 
Ministry (VIU-1-12-7). 125. 

Commission for Minorities and 
Scheduled Castes and Scbedule!i 
Tribes (VII .. -! 6·11-77), 62-63. 

Complaints a~ainst personal STaff 
of Ministers in Mrs. Gandhi's 
Government (VIII-2-12-77), 
67-68. 

Discontentment among the 5fatf of I 
Ministry of External Affairs (IX I 
-IS-12-77). 131. 

MINISTRIES-Contd. 
Dismic;sal/Suspension of Gazetted 

and non-Gazett~ Employees in 
the· Ministry of Finance (VlI-
18-11-77). 127-·30. 

Expenditure by Ministry of Tow'!s:J~ 
and Civil Aviation on Minister'. 
Qungalows OX-23-12-77), 1{)8. 

Fordble steri;isation in Ministry 
fIX-15-12-77}, 160. 

Malpractices indulged in by Shri L. 
~. Darbari. l>irector, Vigilance. 
Ministry of Commerce (VIII-
13-12-77), 39-40. 

Pbotolitho Department of JCB (VW 
-30-11-77), 125-26. 

Policy Planning Committee of 
Ministry of External A1fairs OX 
-22-12-77), 67. 

Posts created for Hindi work in the 
Ministrr of Finance (VIII-2-1l-
77), 11 -]2. 

Posts of LDCs. UDCs. ASSts~1lU 
and Section Officers lying vacant 
in the Ministry of Finance (IX-
-16-12-77), 215. 

Posts of various CategorIes IY1llI 
vacant in Ministry of Tourism 
and Civil Aviation (IX-·16-1200 
77), 214. 

Prog,ress in use of Hindi in tbe 
Ministry of Steel and Mines (Vm 
-1-12-77). 116. 

Publication of Ministry's Books lD 
Hindi (VU-23-lJ-77). 60. 

Reconstitution of Hindi Committee 
of Ministry of Finance (VnI-
9-12-77), 171 

Reinstatement of mployees in M.ini-
stry of Labour (VII-24-11-77). 
167-68. 

Representation submitted to tbe 
Minister of Healtih and Family 
Welfare (VUI-I-12-77), J~4 

Separate Ministry for Unemplov-
ment (VII-It;.11-77), 38. 

Use of Hindi in Ministries (VIT-
28-11-77). 162-63. (VIII-?.o·l1· 
77), 57-58. 

Use of Hindi in tht'! Ministry of Fi· 
nance (YlJI-2-12-77). 65-61\ ------------------------------------

" '. 
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MISHRA. SHRI L N 
Fresh Inquiry into the Murder 01 

Shri L. N. Mishra (VIII-7·1'· 
77). 

MISSILES: 
Devek>pruent If \-tissiles by Chinl' 

(VIII-3().11·77). 49. 
Self Sufficiency of the Production of 

Missiles (VIIl -30·11· 77). 1 (\.l 

MISSIONS ABROAD: 
Action against Guilty oflicers (VII' 

8-12-77>, 119·?Q 
Assault on the c·fficers of the Indian 

High Commir.sicn Australia (VIJ 
-17-11-77), 1~2-53. 

Attack on Indbn Embassy official 
in Washington (Matters undel 
rule 377). (VIII-1-12-77) 302-
04. ' 

Criticism by Health Minister of In. 
dian High C~mmissioner LonJoo 
(VIII-S-12·77), 103-04.' 

First' Press Conference of Indiar 
Amballsador to USA (VIn-I-t? 
77), 56. 

Hindi in Indian Missions AbrOAd 
(IX-22-12-77\, 104. 

Letters o.f Threat ~e~eived by In. 
dian HIgh ComnusslOn in London 
MI-24·11·77), 9S. 

Number of Hindi and EnE!1ish Tv. 
~sts in the Indian High Commis. 
Slons (VIII-8.12-77). 121-26. 

Press and Il~formation Units in 
Indian Embassies (DG-22-12.77) 
109. . 

Protection of Indian Embassies abo . 
road 0)(.-15.12·77). 52. 

Receiving of Ministers and M.Ps by 
Ambassadors and Hiltb Commi!>. 
sioners' (VII -24-11.7'7). 68·69. 

R~t paid. for Indian Mission Build. 
lDg Abroad (IX-22.12.77l,I04. 

Staff Employed at Indian Hi~h 
Commission London (IX- t 5 ·12· 
71), 128. 

Streamlining of Diplomatic Mission~ 
Abroad (VIlT-·I·12.77). 72. 

MISSION(S) ABROAD-ConJd. 
Threatening Letter to Indian Higb 

Commission (IX-22.12·77). 135. 
Use of National Language in Offi-

cial work of Indian Embassies 
Abroad (VIJ-24·11-77). 65-66. 

Vacancies of Ambassadors. in Em· 
bassies Abroad (VII-17-1l-71t, 
166. 

White attack on Indian Staff iD 
London (VIJ .. -17.11·77). 114. 

MlZO REBELS: 
Delhi Peace Accord with MlZOI 

(VII-23·11-77). 57. 
Efforts for another meeting btlt· 

ween Phizo and the Prime Minis-
ter (VI-23·1l·77), S5. 

Naxalites' Demand for r~ease 01 
Naga and Mizo Rebels (VII-
16-11-77). 173·74. 

Rehabilitation of Ex·Mizo Rebel, 
(VIl-23-11-77). 49 

MIZORAM: 
Additional SupoJies of FoodgraJDS 

to Mizoram . (V II ---:~ 1- 11·77). 49· 
50. 

Compensation to persons uprooted 
in Mizoram (VIII--7-12-77). 39-
40 

Failure of Crops in Mizoram (lX-
23·12·77), 37 -41. 

Fixing of reviso!d pay scales of MilO-
ram Government Employees (IX 
-16·12·77). 68. 

House Rent allowance to Govern· 
ment employees working in Mizo. 
nun (VIlI-2-12.77). 4S·49. 

Tdentity Cards System in MizoraJD 
(VII-23.11·77). 117. 

Supply of additional quota of essen-
tial commodities to MizoralD 
(VIII-2-12-77). 154-55. 

Survey to explore oil and gas in tho 
waters of Kolodyue River. Mizo-
ram (IX-20-12·77). 53. 

Talks with Rebel Heads of Mizo.. 
ram (TX-14 .. 1::'·77), 204. -------_._-----_._--------------
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MOCK PARLIAMENT 
Propagation of Mock Parliarm-n!' ill 

oountry (VII -24·Jl-17>. 37·3R 

MODERN BAKERIES: 
Manufacture of Non-priority itel1l 

hv Modern nakcrks (IX --19-]]-
77). 128·29. 

MOGHALSARAI: 
Goods handling work at MoghaIsa-

rai (lX-20-12-77). 165---68. 
Rates fixed for Parcel HaDdling 

work at Mo~halsarai (V1II-
13-12·77). 135-37. 

MOHO. IQBAL, DR.: 
Issue of Stamp in Honour of Dr 

MoAd. Iqbal (IX-22-12.77), 28. 
MOKALBARI lEA ESTATE: 

Transfer of huge amount of mOll..:y 
by Mokalban Kanoi Tea F.stell\" 
Private LirniteJ, Caicuna tJX-
~3-12-77). 85·86. 

MONASTERY(lES): 
Ancient Monasteries in Ladakh (IX 

-19·12-77). 14-19. 
MONEX 77 /79 : 

Progress of "MONEX 77" and 
"MONEX 79" IIX-23·12-17) 
121. 

MONEY EXCHANGERS: 
Foreign money Exchangers at Inter 

national Airport (VIIl-9-12-77>. 
11S. 

MONEY LENDERS: 
Exploitation ,,( Tribal. and Au) 

vasis by money J.en(1ers ( VIII-
7-12·77). 35·36. 

MONEY SUPPLY: 
Impact of Money supply on Prieto 

Level (VIIJ.--2·12·n). 190-9~. 

MONOPOLY HOUSES: 
. Arrears of Inlom;: Tax Wealth-tax 

and Gift tax against companies 
c()Dnected with 75 Monopoly 
Business Houses (VIlI-9-12·77), 
192. 

I MONO~L Y ~~~;~~~;;'d.---
Financial Assistance given by Pub-

lic Financial Imtitulions 10 Mono--
paly Houses (lX--16·12-77). 53. 

Licences issu'!d and p«mhsioo 
granted to the Monopoly HousCi 
and their names (VIU-30·n-1n, 
119-20. 

MONOPOLY INDUSTRIES: 
Latest Assessment of Monopoly In-

dustries (VHI-6.12.77). 231·23l. 

MONUMENTS: 
Exp;:nditure on Protection of Monu-

ments (lX-19 i2·77). 146-47_ 

Historical Site: in LaJakb (VIIl-
12·12-77). 93. 

Preservation d Monuments c.)n· 
structed by C!1hatrapati Shi vaji 
(VII-21·11·77). 51·51 

MOPLAH REBELLION; 
Pension to puiticipants of Moplab 

Rebellion (VlII-7·12-77), 101. 

MISQUE(S): 
Lilapidated cOndition of 010 mOliquo 

at Village Oabbol in Ra.lnagjri 
Distt. (VIJ--21.11·77). 125·26. 

MOSQUITOES : 
Spreadins of L('prosy by Mosquitoe!l 

and Bed Bugs (VIII--8-12·77). 
35·36. 

MOTl DOONGRI EXCA V A nONS: 
Treasures recovered ill Excavation 

at Jaigarh in Jaipur - and f\·jcti 
Donogari (VUI-2-12·17l, 116-
]7. 

MOTION(S): 
Agreement h<!tween India and 

BaD~ladel>h for sharing Gi\fij;a 
Waters at Farakka (IX--l'i·"'· 
77). 218-98. 

Contempt of th:: House (Vll-14·11 
77). 408-14. 

CyclaDeS in the States in the SQuIb 
(VB - 24·11· 77). 224--96. 
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,~MOTION(S}_Contd. 

Development ot Sundarbans (IX-
14-12-77), 333-73. 

Public Safety Ordinance issued by 
Jammu and Kashmir Government. 
(VIII-12·J2·77).309-96. 

Recent cyclon..:s and Floods in the 
Southern States (VIII-6-12-77), 
~07·-406 

Report (1974) of Commission of In· 
Qwrv Illto the Disappcaranct'. "f 
Netaji Subllas Chandra Best' 
(VIII-8-12-77), 206-'6. 

Serious Train Accidents at Sarai 
GopaJ Flag Station level eros,· 
jng and Naini Station (Vl1-· 
23·J 1-77). 224--42. 

Slatement o~ 'Samachac' by the 
Minister of Information .lD~ 
Broadcasting-Negatived (VUI·· 
30-11-77). 263-331; (VIII-I-12 
77), 304-44: (VIll- .. 5-12-77), 
265-66. 

Steps for removal of economic ba~k 
wardness of four districts of F~st· 
om Uttar Pradesh (VHI-7-12· 
77), 214--357: (Vlll~8-12·77), 
192-99. 

"Twentieth, Twenty-first and Tw..-:ntv-
second Reports of Commissillner 
for Scheduled Castes and &:be-
duled Tribes (VlI-16-11-17), 
295-304: (VIl-17-11-77). 2'n 
-350; (VII-IS·1l-77). 260-85, 
289-91; (VU-2Hl-77). 27?t--
354. 

Two serious train accidents on the 
Northern Railway (IX-22-1 ?-
71). 269--·88. 

White Paper on misuse of M:1SS 
Media duriAg Internal Emergencv 
(VII-14·11·77). 359-408; (VII 
J S· J 1·77), 288--,380. 

"MOTOR VEHICLES ACT: 
New Motor 'Iehicles Act (VI 1-· 

16·11-77), 109-10. 

'MOUNTAINEERING 
TION: 

EXPRDl-

Ban on Expedition to Nun and KUJJ 
Peaks (VlII··-30·1l.77). 80·81. 

MULTINATIONAl .. COMPANlE..~: 
Aanual production by Multinational 

Drug Companies (IX-20-12-77). 
21-25. 

Bringing down the share of tht 
multinationals and big Business 
houses in production of Soap and 
other Consumer Items (VIIf.--
7-12· 77), 195. 

Expenditure on R and D Effort. 
Multinational Drug Firms (VII-
29·11.77), 113·)4. 

Foreign multi'nationa) corporation! 
charged by M.R.T.P.C. (VJl-
I "i. Jl-77), 217. 

Indian equity particpation by multi· 
natio.JaI drug houses (VIII-2-l2. 
77). 179. 

Licences granted to Multinational!' 
(VII-·23-11-77). 172. 

MO:lopoJisl'ic hold of Multi-natiooal 
t'1rms in Drug Industry (IX--
20-12-77), 257-58. 

Multi-National Companies Manu, 
fllcturing Insecticides (VllI-
13-12-77), 31-32. 

Multinational Companies operaung 
m India (IX-23-12-77). 108-10. 

Multinational Corporations Operat 
jng in Consumer goods. Itldustry 
(lX-23-12-77), 212. 

Multinational Industrial Firms of 
Sweden in India and commodities 
being Manufactured by tilem 
(VIII-7-12.77), 198-202. 

Permission to Multinational Compa-
nies to diversify Production Acti· 
vities (VII-23-11-77), 170. 

Policy guidelines regarding Role ot 
f1iant foreign multinational cor· 
porations (VH-·-23-1l-77), 149. 

Profit in Drug Trade by Multi. 
national Drug Firms (VIII-
13-12-77). 60-62. 

Proposal for Power Generation by 
Multinational Industrial Firms 
rVlI-23-11-77), 111. --_ ... _--_ .. -•... -.-... - ....... _ .......... -.. _-_ .... __ ._--_ •.. - ... _ .... __ ..•.. ---_. 
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MULTINATIONAL COMPANIES 
~ontd. 

Reduction of Permanent Workers i 
by Foreign Multi-National Cor-
porations (VII-17-11-77). 209. 

Refusal to abide by Directions by 
MNC COCa Cola and IBM (V1l-
23-11-77). 153. 

Remittances from India by Ml.lIti-
national Corporations (VII-
18-11-77). 126-28. 

Sett~g up of. in~ustrial complex by 
blg multinahonal corporation 
(VIII-30-11-77). 118. 

Two-Tier Formula for Multi-
National Drug Firms (lX-20-12-
77). 106-07. 

Violati~n of Foreign Exchange ...Re-
gulation Act by Multinational 
Companies (VIIl-2-12-77). 77. 

See also "COMPANiES". \ 
MUNlCIPALITIES: 

Elections to Panchayats and Munic~- I 
oalities (VlIl-12-12· 77). 83-.84. 

MURDER(S): 
Murder of women by in-laws for 

dowry (VIl-I6-11-77). 54-55. 
See also "CRIMES'. 

MURSHIDABAD . 
Maintenance of of Hazaduai Palace 

Murshidabad (VII-I4-1I-77l' 
192-93. 

Nawab Estate of Mursbidabad (VII 
-. t 6-11-77l. 128-29. 

MUSK DEER: 
Breeding of Musk De~r (Y1lT--

8-12-71). 3".-11 
MUSTARO: 

Per Hectare yield of Maize. mustard 
and Cotton (IX-19-12-77). 66-70. 

MUSTARIl 0" . 
Crisis of Mustard Oil in Ori~sa anli 

West Bengal (VnI-9-12-77), 
126. 

MUItard oil lying unclaimed JO 
PatDa Railway Godowns (VII· 
18~ ll-77). 86. 

MUSTARD OIl.r-Contd. 
Price. availabilitv and distributiOit 

of mustard and rapeseed oil eVU 
. ~t8-11-17). 36-37. 
Procurement price of Mustard on 

(IX--23-12-71). 54-55. 
Rcquirements of Mustard Oil (VTI 

-18-11-17). 1~9. 

Seizure of Adulterated Mustard' 
Oil in Delhi (VII-17-11-m. 169. 

\fUSUM(S): 
Problcms of Muslim Women at 

Kashmir (VIII--6-12-77). 244. 

N 
NAGALAND: 

Deploymcnt of Military and Para-
MiJitary Forccs in Nagaland (IX 
~14-12-lm). 58-59. 

Oil find in Nagaland (VIIl-6-12-
77). 88. 

NAGA HOSTILES 
Gang of Nasr.ls slipping out of 

Nagaland (IX-lS-12-77). 68. 
Naga rebels headquarters ncar 

Burma Border (vnI-3o-n-77). 
193. 

Naxalites demand for release of 
Naga and Mizo Rebels (VII-
16-11-77), 173-74. 

Recruitment drive by Naga Rcbela 
(VII-23-1l-77). 174. 

Return of Na)la Rcbels from China 
aftcr training (V1I-23-11-77), 
138. 

Tax-collection campaign by under-
ground Na~as (V1I-23-11-77). 
74. 

NAGPUR: 
Proposal to run a Di:-ect Train from 

Jabalpur to Nagpur via Chhind-
wara. (VIII-B.12-77). 177. 

NAINI GOODS SHED: 
J)cpartmcntal Working at N!lini 

Goods Shed (lX-20-12-77\' 163-
64 

--------------_ .. __ .- --_.--- -.-

., 

, 
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NAINI RAIL ACCIDENT' 

'B' Grade Driver to Man Deluxe 
Train which met with accident at 
Naini (IX-2Oo ) 2-77), 70-71. 

NAIR. SHRI DAMODARAN: 
Reported assault by R.S.S. workers 

on Shri Damodaran Nair. a guide 
of Gandhi Smeiti (CA) (VII-I7-
11-77), 256·-86 

NAIROBI~ 

Conference to arres~ spread of 
Deserts at Nairobi (VII-21.1l· 
77). 75-79. 

NALIKOOL PRIVATE LIMITED: 
(VII-29-11-i7). 147-48. 

Borrowing of Loans by Mjs NaH-
kool Private Limited from Banks 
(VIII-2·12-77). 138-39. 

Deposit of P. F. by Messrs Nalikool 
Private Limited. NaIikool. District 
77). 145 

Payment of Income Tax by Mis 
Nalikool Private Ltd.. Hooghli. 
Calcutta (VIrI--9-12·77). 163. 

Raid conducted on Mis Nalikool 
Private Limited. Nalikool. District 
Hooghly (VHI-9·12·77). 181. 

NANGAL FER nLlZER PLANTS; 
Loss bv Sindri and Nan~al Ferti!i-

zers Plants (VIII-I 3,12-77). 
177-78. 

NANGLOI: 
Aircraft Navigatwn aid lying idle 

at Nangloi (VIlI,-2·12·77). 191· 
92. 

NAPTHA' 
Production of Naptha (VIU-6-I2-

77). 109-10. 
Use of Naplha by Petro-Chemical 

Complex at Hald'ia (VlII-6-12-
77). 120·21. 

NAPI'HA CRACKER UNIT: 
Naptha Cracker Unit in BRPL 

(VIU-6-12-77). 11·12. 
NARMADA RIVER PROJECT 

(VlIl-5·12-77>, 50-51. 

NARMADA TRIBUNAL: 
Report of Narmada Tribunal (IX-

19-12-77). 181. 

NARMADA WATERS: 
Position of irrigation projects con-

nected with Narmada Waters (IX 
-19-12-77), 118-22. 

NARMADA WATER DISPUTE: 
Award by tribunal on Narmada· 

Waters dispute (VII-14-11-77). 
72-73. 

NATIONAL AND GRINDLA YS 
BANK' 
Functioning of National and Grind-

lays Bank (VIIl-2-12-77). 121· 
2~_ 

Representation from All India, 
National and Grindlays Bank Em-
ployees Federation (IV-lS-12. 
77). 7.C;, 

NATIONAL AWARDS: 
National Award bv UGC to Region. 

al Language Text Books (IX-
19-12-77), 165-66. 

NATIONAL BIOGRAPHY PRO-
JECT' 
National Biography Project by In-

stitute of Historical Studies. Cal-
cutta (VlII-12-12-77), 207. 

NATIONAL BOOK TRUST: 
Chairman, National Book Trust 

(VU-21·11-17). 171-73. 
NATIONAL CADET CORPS: 

Aims of NCC ('1111-7-12-77). 10:5--
(fT. 

NATIONAL ('ENTRE FOR 
BLINDS. DEHRA DUN; 
Inquiry about National Centre fot 

Blinds. Dehra Dun (VIII-~·12-
77). 155·56. 

NATIONAL CHEMlCAL LABORA-
TORY: POONA: 
Death of a Scientist in National 

Chemical Laboratorv. Pune (,/In 
-30·11·77). 50-51, -
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'NATIONAL COMMISSION ON NATIONAL 
EDUCATION; \ COUNCIL: 

DEVELOPMENT 

Jl,jationaJ Commi!lsion to review 
Education SY'.fern (VlIl-).12-
77). 160. 

NATIONAL COOPERATIVE DE-
VELOPMENT CORPORATION 
LTD: 
Amounts Advanced by Natiunal 

Cooperative f}to\eIopment Corp...)-
ration Limited (VII-I S· 1I-77). 
82·83. 

NATIONAL COUNCIL OF AP11...I-
ED ECONOMJC RESEARCH: 
Affairs of National CounciJ of Ap-

plied Economic Research (VII--
I R-11-77). 84-85 

Normalisation .)f Maaagement Em-
ployees relation at N.C.A.I::..R. 
(VJJ-17-l)·77). 97.98. 

'NATIONAL COUNCIL OF EDU. 
CATION, RESEARCH AND 
TRAlNINO' 
Seminar OD educational technology 

by NCERT (VII-l4-11-77). 136-
37. 

''NATIONAL CREDIT COUNCIL: 
Creation of National Credit Coun. 

cil aX-23·1?·77), 92 

NATIONAL D.<\IRY DEVELOP· 
MENTBOARD: 
Employees of Indian Dairy corpo-

ration and National Dairy Deve· 
lopment Board (VIII-12·12·?7). 
62·63. 

National Dairy Development Board 
and Indian Dairy co.rporation 
(VIU-J2-J 2·77), 200-01-

'NATIONAL DEFENCE ACADE· 
MY: 
Medium of Examination for NDA 

and other competitions (VIII-
7-12·77). 35. 

"NATIONAL DESERT PARK: 
Plan for national desert park (IX-

19·12·77). 100·01. 

Adoption of resolution by National 
Development Council to DelltIi· 
cialise Coopmative Movement 
(lX-16-12-77), 22l. 

NATIONAL FILM FESTIVAL 
AWARD: 
Mis.managemeat at the function of 

National Film Festival Awards 
(VlII-30-11-77), 4344. 

NATIONAL FIRE SERVICE COL· 
LEGE: 
B. E. Course in National Fire Ser· 

vice CoUeie (V II -16·11-77). Ill. 

NATIONAL FLOOD CONTROL 
COMMISSION: 
Survey by Na,ional Flood Control 

Commission regarding Flood Con. 
trol Work of Brahmaputra (Vil--
28-11-1977), 169·70. 

NATIONAL GAMES SANcruARY: 
Opening of Natiooal Games San~ 

ctuary in Simifipal. Mayw-bhaoJ 
(Orissa) VIlI-5· 1 2-77). 90·91. 

NATIONAL HEALTH: 
Imovement of National Health (IX 

-15·12· 77). 81. 

NATIONAL HEALTH TRUST: 
Setting up National Health Trust 

for Poor (V!I--24-11-77), 85-86. 

NATIONAL HERALD: 
Memorandum from National Union 

of Journalists re dismissal of 
Journalist Employees of National 
Herald. Luckn0w and extension 
of U.P. Industrial Dispute Act 
(IX--lS-12·77). 6~. 

Debolt's; 
Oosure of Delhi Edition of Nation. 

al Herald. (Matter under rule 377) 
aX-23-12·77), 456·57. 

Oosure of Publication of National 
Herald. Delhi (Ad. M.) (lX.-19. 
] 2-77), 250-53 

----.. -.. - .. -- ----_._-------------'--
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NATIONAL HERALD-Contd. I NATIONALINSTlTUTEOF AYUR-
Reported decision of management to VEDA: 

dos~ down Nabional He~'ald. i Proposa~ ~ecei'ied {ro.m Kerala ror 
Delhi. (CA) (IX -15-12-77). 179 .. - : establIshing a National Institute 
203. I of Ayurveda in Kerala (VII-24-

NATiONAL HIGHWAYS: 
Allocations for National Highways 

(lX-14-12-1917), 80-82. 
Bridaes on the National Hipway 

between Pocbaudar and Rajkot 
(VIl-16-11.77), 160-61. 

Central finaIl(:ial :l1d for the constru-
ction of Naricnal Highways in 
Kerala CVlI--16-11-77), 120-21. 

Construction vf Routes in Borghat 
Section of Bombay-Poona R.)ad 
National Hj~hwny No. 4 (VII--
16-11-77). 76·77. 

Conversion ·}f Audhra PraJesh 
State Hiihways into National 
Highways tVIl-16-11-77), 106-
07. 

Declaration of Agra-Kachauraghat· 
Etawah Road as National High-
way (VlI-16-11-77), 81. 

Development of National Hilhway~ 
in Tamil Nadu (vIl-23-11-77}. 
103. 

National Highways (lX-·14-12-19i7) 
145-46. 

National Highways of States (VII--
23-11-77), 53. 

National Higbways in V.P. (IX-
14-12-1977). 93---95. 

Repairs of, National Highways-30. 
(VU-23-11-77), 65. 

NATIONAL INCOME: 
Estimates of National Income for 

Rural and Urban Areas (VIJ-
16-11-77). 195-98. 

NATIONAL INCOME AND WAGE 
POllCY: 
Study of National Incomo and wage 

Policy by Ministry of Railways 
(VlI-29-U-71). 91·92. 

I 11-77), 5~55. 

NATIONAL IRRIGATION PRO. 
GRAMME: 
Conference of State Ministers to 

Implement National lrri&ation 
~~gramme (VIl-21-1l-17), 31-

NATIONAL LABOUR INSTITUTE: 
Public~tion of Research study by 

National Labour Institute (IX-
22·12-17). 101. . 

Shifting of Natkmal Labour Insti-
tute to Poona (lX-15-12.77). 126. 

NATIONAL LANGUAGE(S): 
Financial Assistance for Devel.}[)-

ment of National Laogua&es \ VIII 
-$.12·77). 205. 

Us~ of National La0iuage in Offi-
CIal work of Indian Embas.,:es 
Abroad (VII--24-11-17). 65-66. 

NATIONAL MINERAL DEVELOP. 
MENT CORPORATION (VU-
24-11-77), 155-56. 

NATIONAL NEWSPRINT AND 
PAPER MILLS LTD: 
No Ancillary Units of NatiODIll 

News Priat aod Paper Mills Ud. 
(VIJI-1-12-71). 91-92. 

NATIONAL PERMITS: 
National Permits for Lorries (VII-

16-11-77). 187-88. 
National pcnnits for public carriers 

(lX-14-12-197i). 129-131. 
NAnONAL POLICE COMMIS-

SION' 
Appointment of National Police 

Commission 'St.) (VII-15-11-77). 
281-85. 

NATIONAL POuLTRY MARKET. 
ING FEDERATION: 
Organisation of National Poultry 

Marketiag Federation (VlJI--9-
12-77). 63. 
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NATIONAL POWER PGlLlCY: 
Inclusion of Hydel Generation in 

Hilly Areas in National Power 
Policy (VIU-· -JO·l1-77). 1·-7. 

NATIONAL PRODUcnON: 
Increase in tax incidence in rela· 

tion to National Production (VU[ 
-2-12-77). 168-69. 

NATIONAL RAYON CORPORA. 
TION: 
Adoption of Directors' Report of 

National Rayon Corporation (VIl 
,-29-11-77), 93-94. 

~AnONAL SCHOOL OF DRAMA: 
Alleged cases of Nepotism in Nation. 

al School of Drama (lX-19·11-
77). 125·26. 

NATIONAL SEEDS CORPORA· 
TION (IX-J9.12-77). 240-41 

Overdrawal of Cheque by National 
Seeds Corpor2.tion (lX-19-11-
77), 188-89. 

'Transfer of Employees of Natrona) 
Seeds Corporation (VIII-S-12-
77), 173. I 

NATIONAL SERVICE VOLlJN· 
TEER SCHEME (VIl-14-11. 
77). 219. 

Working of Nehru Yuvak Kcndra 
and National Service Scheme (VII 
-21-11-77). 39-40. 

NATIONAL SHARE-HOLDERS 
FORUM: 
Views of national share-holders fo-

rum on malpractices by corporate 
sectOr (VIIl-6-12-77). 223-,226. 

NATIONAL SUGAR INSTITUTE: 
Memorandum about Director of 

National Sugar Institute. Kanpur 
(IX --19-12· 77). 242·43. 

NATIONAL TEXTILE CORPORA-
TION: 
Assistance give\] to National Textile 

Corporation and losses incurred 
by them (IX~ -14·]2-1977), 117·18. 

Loss of Textile Mills under Natilmal 
Textile Corpl.1l·ation in Madhya 
Pradesh (VTII-3()..11-77). 156-
57. 

NATIONAL TEXTILE CORPO-
RA TION-Contd. 
Proposals for financial a ssista nco 

from Natioo:d Textiles Corpora-
tion (VllI-30-U-77). 149-50. 

Restructuring of capital structure ell 
NTC (VIII-30-11-m 195. 

Taking over of sick mills by Natio'naI 
Textile Cor?Oration (V1II-7·12-
77). 136-37. 

NATIONAL WAGE POLICY: 
National Wage Board to study 
National Wage Policy. (VII-2-12a 

77). 144. 
NATIONALISATION: 

Nationalisation of Sugar Industry 
(HAH DIS) (IX-16-12-77), 391-
410. 

NATURAL CALAMITIES: 
Relief to Victims of Natural Calaa 

mities on the Lines of Rail and 
Air ~dents evITI-I2·12·i7). 
96-97. 

Debates 
Emcrgency relic:-f rc) lamil Nadu aDd 

Andhra Pradesh for Losses due 
to cyclone (St) (VII-21-11-71). 
354-56. 

Loss of Human lives and Damage 
to Crops and Property due to 
Cyclone in Andhra Pradesh (St) 
(VII-2l-11-77), 254-56 

!.pss of Life and Property in recent 
Cyclones in KeraJa and Laksha-
dweep. (Res) (Vll-23·11-77). 1. 

NATURAL GAS: 
Natural Gas in Bhagalpur District 

(VIT-29·11.77), J 39-40. 
Westage of Natural Gas (VIII-

6-12-77). 208-10. 
NATIJRAL CURE CENTRE: 

Proposal for Establishment of. 
Nature CUre Centre in Vam,-. 
Kerala (VI1-24-tl-77), 55.56 

NATIJROPATHS: 
Recommendations of Conference of 

NaftJropatbs (Vlll-l-12.77). 90. 
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'NATUROPATHY: 
Popularisation of NAt.uropathy (VTII 

1-12-77). 140. 

NAVAGAON: 
Dam on Navagao·_~ (IX"":' 19· 12-77). 

162-63. 

NAVAL EQUIPMENT: 
Yearwise expenditure on indigenous 

Development of Naval Equip-
ment (IX-14-12-77), 182. 

NAVAL OFFICERS: 
Pre-mature RetiI·cment· of Naval I 

Officers (VlI-23-P-77). 56. 

NAVAL POuey: 
Naval Policy (IX--14-12-1977~ 106. 

m VAL TRAINING SCHOOL: 
Naval Training School at Chilka 

Lake (VIl-16-11-77), 43. 

NAXAUTES: 
Naxalites' Demand for release of 

Naga and Mizo Rebels "'11--16-
77). 173-74. 

Naxalite PrisonC'Is (VII-16-11-77). 
140. 

NEPAL: 
Assistance to Irrigation projects in 

Nepal (VIlI~5-12-77). 169. 
Export of Salt. Cotton, Yarn and 

Cotton to Nepal. (IX-l 6-1 2-77}, 
175. 

Financial and Technical. Assistance 
for construction of Dolaghat-
Dhamkuta coosttuction of Dola-
ghat Dhankutn road in Nepal (IX 
-15-12-77). 119. 

Indo-Nepal Relations (VlII-S·12-
77). 157-58. 

Indo Nepal vam on projects in 
Uttar Pradesh (VII-21-11-77), 
88.89-

Smuggling of Foodgrains to Nepal 
and Bangladesh (IX-J9-12-77). 
148. 

Trade and transit Treaty with Nepal 
(VITI-1-12-77). 141. 

NEPALI LANGUAGE: 
Inclusion of Nereli language in 

Eigh~h Schedule of the Constitu-
tion (VIII-30-11-77). 117. 

NAPTHA: 
Production and Export of Naptha 

(VIII-13-12-1971). 54-56. 

NEHRU CAPSULE: 
Missing tiles relating to Time arad 

Nehru Capc;ules (VII- -28-11-
1977), 189. 

NEHRU. JAW AHARLAL: 
Central Institutions in name of 

Jawaharlal Nehru (VIlI-5-12-
17). 199-204. 

Debates 
Publication of Books on Pandit 

Nehru and Mahatma Gandhi and 
a~tempts at denigrating the lea· 
ders. (Matter under rule 377) 
(VIII-6-12-77). 290-301. 

NEHRU MEMORIAL: 
Vacation of Nehru Memorial trom 

Teen Murthi Bhavan (VII-21-
11-77), 160-61. 

NEHRU MEMORIAL MUSEUM 
AND UBRARY: 
Grants to Nehru Memorial Museum 

and Library tVII-28-11-1977). 
194-95. 

NEHRU YOUTH CENTRE (lX-
19-12-77). 182-83. 

Working of K:hru Yuvak Kendra 
and National Service Scheme (VII 
-21-11-77). 39-40. . 

NEO-BUDHIST -
Reported arrest of over a thousand 

persons in ~lhi for protesting 
against withJrawal of facilities to 
Neo-Buddhio;is (Matter Under 377) 
(VII-IS-II·77). 286-88. 

Reported fast by leader of Republi-
can party of India demandinl 
safeguards fO!r Nco Buddhistl. 
(CA) (VII-12-II-77). 356-78. -------------
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NEPAL: 
P.M. 's visit to Nepal (5t) tVIII-12· 

12-77). 233-40 

NESCAFE: 
Sale of Coffee Tin at higb rate by 

NESCAFE (IX-23·12·77). 203-4. 
NEUTRON BOMB (VlI-23·11. 

71). 161. 

NEW DELHI MUNICIPAL COM· 
MITI'EE: 
Charging bigh rate of rent and Se· 

curity money from the Sbop· 
Jreepers by NOMC (VIII-S·12· 
77). 165-«». 

Conservancy Services by NOMe in 
Sector '0'. DIZ Area, New ~lhi 
(VIIl-5·12-77), 172. 

Selection or Assistant Engineer by 
NDMe (IX-l~-12·n), 81·82. 

Shortage of Medicines. Technicians 
and Doctors in Health Depart-
ment of NDMe Hospitals (VIfI--
1.12·77). 111 

NEW DELHI SPORTS STADIUM: 
Erection of Electronics ScQre Board 

in New Delhi sports stadium (ViII 
7·12·77). 111·11. 

NEW DELHI RAILWAY STATION: 
. Availability of Stretchers at New 

Delhi RaiIw:JY Station (VII-IS-
11·77). 69-70. 

NEW HEALTH SCHEME: 
Introduction of New Health Scheme 

(VII-24·11·71). 79·80. 
NEWS AGENCIES: 

Statement on 'Samachar' by the 
Minister of Information and 
Broadcasting (M) (VIn-30-11-
77). 263--331. 

NEWS lTEMS-Contd. 
News Item caPtioned "Sugar Criai. 

Artificial" (Vl1l-5-12·77J, ! ---6, 
News Hem capliont"d Wheat Scandal 

Unearthed (VIll-S·12-n) 232. 
31 • 

News item 'Indira Plot to Nab 
Babuji for M'Jrder (IX-14.12-77) 
217. • 

News item entitled 'Janakpuri Flats 
~~l designed (VII-14·11·77).. 

NEWSPAPERS: 
Ad venisements released by DA VP" 

to Newspapers and Souvenirs 
(VII-16.11·77), 153.54. 

Classified advertisements i!isued to 
newspapers and periodicals relit;. 
ing to Himachai Pradesh (VII-
16-11·77). 157·58 

lr~egularities by Companies publisb. 
Ing Newsparr.rs (VIU-13.12-77\ 87. ;. 

Regional Offices of Registrar of 
News-papers (VII 1-7· 12·77). 94. 

NEWSPRINT: 
Buffer stock of Newsprint at Gau~ 

ha:i (VIIl-·30·11·77). 224.25. 
Dema~d to start a newsprin' indus-

try 1.0 North Bellgal (Vm-30.11~ 
77). 222. 

Newsl'rint at Cheap Rates to Map-
zincs and Newspapers (VU-23.-
11-77). 187. 

No progress by Newsprint projects. 
(lX--14-12·77). 183-85. 

Rising prices of newsprint (VI.!-I., .. --
10-11·77). 37. 

Self sufficiency in Newsprint MI-
23-11-77), 114. 

" 

NEWS ITEMS: 
False news regarding appeal against 

Shrimati Indira Gandhi publisbed 
in Nav Dba -at, Jabalpur, {IX-
14·12·1977). 104..()S. 

NICKEL: 

News item captioned "Garg cautious 
against sell out to Bonn Bant· 
ers". (VlI-16·11-n). 14445. 

Modification of the Pilot Nickel 
Plant (IX-22.12·77), 92. 

NO OBJECTION LEITERS: 
Cancellation of Permission utters 

and No Objection Letters (VIII-
6-12·77). 24-26. 

_ .. -._ .. __ ._-------
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NON-AUGNED NEWS POOL: 
Soverance of India's link with 

the Non-Aligt!ed News Pool (VII 
-16-11.77). 83. 

NON-CAREER DIPLOMATS: 
Appointment of non·Career Diplo-

mats (VII -17 -11-77), 80-81 

NON·PLAN AID: 
Advance non-Plan aid to ~tates 

(VIII-2-12.77). 227-28. 

NON-VIOLENT PROTESTS: 
Legislation re RiJZhl of People to 

Peaceful and Non-violent protest 
(VIII-7·12-77). 156-57 .. 

NORm AFRICA: 
Economic and Political Relations 

with West Asian and North Afri. 
can countries (VI-17.11-77), 29-
30. 

NORTH BENGAL: 
.Demand to start a newsprint indus-

try in North &ngaJ (VIII-30·11-
77). 222. 

NORTH EASTERN HILL UNI· 
VERSITY : 
Building for North-Eastern Hill Uni· 

versity (VIII-I 2· 12·77), 74. 
Colleges Affiliated to North-Eastern 

Hill University (VIII-12-12-77). 
134. 

NORTH EASTERN REGION: 
Fruit Processing complex in North 

Eastern R~ion (VIII-S-I2-77), 
58. 

Law and Order in North Eastern 
States (VIII-7·12-77). 203. 

Rapid Industrialisation in the N.E. 
Region (VIn --30-11-77). 79. 

NORTH WEST COAST: 
IndO-Polish Survey of North West 

Coast (VIII-S·12-77). 171. 
NORTH WEST REGION: 

NOTARIES: 
Notaries aad Oath Commissioners 

in UP state ax-20-12-71). 146-
47. 

NORWAY: 
Norwegian help for Construction 01 

Fishing Vessels (VII-28.U-
1977), 180. 

NUCLEAR ARMS: 
Production of Nuclear arms for 

peaceful' purposes (VIIl-3Q.11. 
77). 189·90. 

Russia~s proposal for a Three·Year 
Moratorium on Nuclear Blasts 
(VIII-8-12-77). 103. 

Statement regarding manufacture 01 
Nuclear Arms (VII~17-11-rn. 
118-19. 

NUCLEAR FUEL: 
Dependence of Nuclear Power Plants 

on imported Nuclear Fuel (VIII 
-30-11-77). 120·21. 

NUCLEAR POWER: 
Fast Breeder Nuclear Power Reactor 

(VIII-7·12-77). 26-28. 

Fast Breeder Reactor-(VII-23-11· 
77). 119. 

Production of Electricity thtough 
Nuclear Pow~r (Vm-3()..l1-71]. 
52-54. 

Production of Fllst Breeder Reactors 
in Madras (VlII-30-11-77). 177-
78. 

NUCLEAR POWER PLANTS: 
Dependence of Nuclear Power Plants 

on imported Nuclear Fuel (VIlI 
-30-11-77), 120·2t. 

Nuclear Power Generating Plant in 
Andhra (VIl-23-11.77), 111. 

Nuclea.r Power Plant in Midnapa 
(Vll-23~1l·77). 35. 

Shortage of Petroleum Products in '-NUCLEAR 
North West Region (VIII-13.12- TREATY: 

PROUFERATION 

77). 215-16. (VII-I 7· 11·77). 

13-159 LSS (ND)/78 
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NUCLEAR TEST(S): 
Nuclear Test by China (VU-24--11-

77). 49. 

NUCLEAR WEAPON FREE ZONE: 
Nuclear Weapon Flee zone in South 

Mia (VlI-8-12·71). 45 

NUTRITION: 
Study of Calorie Value of Indi&el,l-

ous Diet (VIII-S·12· 77). 239·40. 

NUN·PEAK: 
Ban on Expedition to Nun and K un 

Peaks (VIIl-30-1l-77). 80·SI. 

NURSES: 
Commission for Education, Emp- i 

loyment, Labour and service con· 
ditions of Nurses (Vll--.24: 11-
77). 42-43. 

Nurses going abroad for Employ-
ment (VIII-S·12-77). 139-41. 

Promotion of Nurses of Willingdon 
Hospital (VllI-I.12-77), 66. 

Killers on Prowl and the Victims 
arc Nurses (\111-17-11-77), 123-
24. 

NURSING HOMES: 
Functioning of Private Nursiog 

Homes in Delhi GX--lS-J2-77), 
53. 

NYWN YARN: 
Number of Licences Issued for 1m· 

port of Nylon Yam OX-23'12-
77). 239. 

Production of Nylon Yarn (VlII-
6·12-77). 228. 

o 
OBITUARY REFERENCE(S): 

Bal Krishna Singh (VU-23-11-71). 
1-2. 

Shri Bbagwantrao A. Mandloi (VII 
,-14-11-11), 2-5. 

Shri Genda Singh (VlI-16-11·77J. 
1. 

OBI11JARY REFERBNCE(S)-
Contd. 
Shri K. K Nayar (VlI-14-11.77). 

1-5. 
Kazi Syed Karimuddin (VII-14.11. 

77),2-5. 
Shri P. C. Karuthiruwan IVlJ-

14-11-77). 2--5. 
Shri Prakash Vir Shastri (Vlt--

23-11-77). 242-44; 249-64. 
"OCEAN TO SKY" EXPEDITION 

(VII-I 8-11-77). 69-70. 
OCEANO-GRAPHIC STUDIES: 

Indo-German Agreement on OceJno-
graphic studies (VIII-30-11-77). 
92. 

OCTROI DUTY: 
Abolition of Octroi Duty (VII-

23-11-77). 46. 

OFFICIAL LANGUAGE: 
Developrocm. of official langllaae 

(VH-23-) 1-77). 193. 

OFFICIAL LANGUAGES DE· 
PARTMENT: 
Employees of offidal languages De-

partment removed froro serVIce 
during Emergency (VIll-,30-11-
77). 65. 

OFFICIAL LANGUAGE IMPLE·_ 
MENTATION COMMITTEE (VII 

-28-11-1977), 8) -83. . 

OIL: 
Commercial production of Oil in 

Bombay High (lX--20-12-77). 
251.52. 

Demand of Royaity on Crude by ~ 
Gujarat (VIIT--13-1 2-77). 155·56. 

Development of Oil Resources (VII 
--15-11-77). 90-91. 

Discovery of Oil off Alibag Coast 
(VII-22-ll-7]). 1--4. 

Explo.ration of Godavari Basin for 
Oil Deposits lVII-IS.H-77), 160. 

R'tport of Commodities for import-
ing Oil from on producinj Coun-
tries (VIII-6-12-77). 36-37. 
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OIL-Contd. 
Extracrion of oil tram Bom'bay 

High (VlI-I5·11·77), 36·37. ' 
GrOWth of oil production (VHI-

13-12·77), 166-68. 
Import of Crude Oil (VII-IS·lI· 

77). 41-42. 
Move to increase Oil Prices by 

OPEC Countries (VIU-6-12-77), 
104. 

Oil find in NagaJand' (VIIl-6·ll· 
77), 8R. 

Plan to locate Oil in Cauvery Basin. 
Kerala and Mangalore (VII-
29-11-77), 215. 

Price rise in oU by Iran (lX~20-12. 
77), 4~-50. 

Reduction in price of Oil by Ku .... 'i. 
(VU-15-1l-?7). 210-11. 

Report of Committee set up on Con-
version of Coal to oil (V H--
23-11-77), 84. 

State-wise production of Crude, 
Chemicals and Fertilisers (VlII-
13-l2-77). 208. 

Survey of Himachal Pradesh for Oil 
Reserves (VII-15-li-77>. 203-04. 

Survey to explore oil and gas in the 
waters of Kolodyue River, M.izo.. 
ram (IX-2o-12-77), 53. 

OIL AND NATURAL GAS COM-
MISSION: 
Appeal from ONGC Employees 

Mazdoor Sabha for Balance Booua 
(VlI-29-11-77). 138. 

Appeal On behalf of ONGC Emp-
loyees Mazdoor Sabha (VIl-15· 
11-77), 53. 

Contract with Foreign Companies 
by ONGC (VIII-13-12.77) 101. 

Establishment of offices for Drilling 
Operatk>n b.v ONGC (Vlll-6-12-
77), 115-16. 

Exploration of New Oil WeUs by 
ONGC (VlII-13-12·71). 203-04. 

OIL AND NATURAL GAS COM-
MISSION-Contd. 
Foreign Experts with ONGC and 

Indian Oil Ltd. (VIII-B·12-
1977), 59-60. 

Foreign experts working with ONGC 
(VnI-6.12-77). 234. 

Memorandum (rom Employees ot 
ONGC regarding Drilling of Well!! 
(VIII-6-12-77), 188-89. 

Oil exploration by ONGC in Goth .. 
vari and Kaverl River Basins. (VU 
-IS-II-77>, 97. 

ONGC Survey in the off shoro Re-
gion of Kerala (VlII~6-12-77). 
2-5. 

Permission to ONGC for having 
own Troposcatter Communication 
Link (VII -17 -11·77). 206. 

Purchase of Engineering goods frum 
Abroad for F.C'!. and O.N.G.c. 
(VU--29-11-77). 136-37. 

Signing of Conuact by O.N.G.C. for 
Laying Pipelines (V1I-29-11-77). 
176. 

Strike by Employees of ONGC (V 11 
-29-11-77), 235-36. 

Debates 
Restruc!uring of Oil and Natural 

Gas Commission (St) (VIll--
6-12-77), 279·--81. 

OIL DRILLING: 
Companies engaged in Oil .Drilling 

near Bombay High (VU-ol9-11-
77). l3S-36. 

Establishment of offices for Drilling 
Operation by ONGC (VllI-6-1:'-
77), 115-16. 

Expenditure on drilling work at 
Surin-Sar (J&K) (VII-IS-ll-77. 
118. 

Shifting of Oil DriJ~~Cl Headquar-
ters from Jwnlam . (VII-.. 29-
11-77), 234. 

Tender for levelling Area at Dfi1:-
ing Site No.6, lawalamukhi (Vlll 
13-12-771 191. 

OILS, EDmLE : 
Proposal to take over tho trade in 

pulses, mustard oil and vegetable 
oil (VII-16-11.77). 43-44. 
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OIL ENGINES: \ 

~aoes manufacturing oil ED,g;ines. 
(VIII-30-1 1-77). 231. 

OIL EXPERTS: 
Discussion between French Oil Ex-

perts and Government Official 
(VIlI-13-12-1977). 66-67. 

OIL EXPLORATION: 
Exploration for Natural Gas near 

Saurashtra (VllI-13-12-77). 205-
06. 

E;~ploration for: Oil in Kutch Area 
(VII-IS-H-77). 228. 

Exploration of Mahanadi Delta by 
Oil India Ltd. (VIII-13-12-77), 
134. 

Exploration of oil in Andaman and 
Nicobar Islands (VIII-13-12·77). 
220. 

Exploration of Oil in Tamil Nadu 
(VII-IS-ll.77). 120-21. 

New off shore oil structure in Bom· 
bay evIl-I5·H·77). 180-81. 

New places in Gujarat for Explora-
tion of Oil and Gas (VIII~13-12-
77). 119-20. 

Onshore exploration for oil and 
natural gas (VIIl-13-12·77). 161-
62. 

Off-shore Oil Exploration in Rat· 
nagiri (VII-IS-11-77), 137-38. 

Oil Exploration in Goa (VIII-l3. 
12·1977). 51. 

Oil Exploration in Sagar and Jhanai 
Divisions (VIII~12·77). 43-44. 

Oil exploration in Tanzania (VII~ 
29-11·77), 59-60. 

Oil exploration jobs in Syria by 
O.N.G.C. (V1II-6-12·71). 131. 

Oil in Gangetic Basin (VIII-6-12· 
77), 69. 

Onsaore and Offshore Oil Explora· 
tion (VII-29·11·77), 176·78. 

On-shore Exploration Programme 
(VlIl-6·12-77). 142-43. 

Planning to locate sites for Oil ex· 
ploration (V1I-29-11·77), 128· 
29. 

OIL INDIA LTD: 
Exploration of Mahanadi Delta by 

Oil India Ltd. (VIII-13-12·71). 
134. 

Survey of Mabanadi delta area by 
oil India Limited (VIl-IS·ll. 
77), 207-08. 

Take over of nil India Limited (VII 
-15-11-77), 208. 

OIL MIU.S: 
Difficulties faced by the oil Mills and 

Solvent Extraction Plant Owners 
of Saurashtra in Gujarat in obtain. 
ing Tinplates (VII-17-11·77). 
67-69. 

Proposal to take over Edible Oil 
mills (VIII-2-12.77), 115. 

OIL PIPELINES: 
Cost of construction of submarino 

pipelines (VIII-13·12-1977), 36-
37. 

Indian Oil pipeline Technologists 
(VII-l s· ll·77). 118. 

Submarine Oil Pipeline from Bom-
bay High to the Coast (VII-. 
IS·fl.77). 86-88. 

On... PRICES COMMITTEE: 
(VllI-13-12·77). 94-95; (IX-20-

12-77). 199-200. 

Recommendation of Oil PriciDl 
Committee tIX-20-12-77). 252-
S3 

Debates 
Government decisions on recom-

mendations of Oil prices Com·; 
mittee (St) (IX-16·12·77). ·212-
76. 

OIL PRODUCING AND EXPORT· 
ING COUNTRIES: 
Move to increase Oil Prices by OPEC 

Countries (VIIl-6· 1 2-77). 104. 
OIL PRODUCTS: 

Scarcity of Oils (Petroleum Pro-
ducts) in Country (VII-29·U.71J. 
123-25. 
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OIL REFINERIES: 
Expansion of Oil Refineries in GUja_

1

i 

rat (VIII-13-U-77). 185-86. 
Malpractices iu Mathura Refinery 

(VIII-6-12-77). 41.42. 

Proposal for setting up oil refinery 
in Gujarat (IX --~O-12-77). 25-28. 

Refinery in Mrtdhya Pradesh (VIII 
--6-12-77). 40-41. 

OIL SEEDS' 
Augmentation of the Supply of 

Foodgrains. Pulses and Oil Seeds 
in Deficit Areas (VIII-S-12-77). 
92. 

Oilseeds Production (VllI-12-1:!-
77). 147-48. 

Proposal to procure and store pul-
ses and Oilseeds (IX-23-12-77). 
200-201. 

Research in Oilseeds (VII -14-11-
77). 32-33. 

Self sufficienCW" in cotton, oilseeds 
and pulsies (VlI-14-11-77). 181-
85. 

OIL WELLS: 
Exploration of New Oil wells by 

ONGC (VIIl-13-12-77). 203-04. 
Increase in Number of Oil WeIls 

(VIIl-l 3-12-77). 176. 
Spudding of well for oil at diamond 

Harbour (Vl1-29-1l-77). 18S-8e. 

OMBUDSMAN : 
Plea for Ombudsman clause in the 

constitution (VHl-13-12-77). 100-
101. 

-OMEX EXPEDITION: 
Facilities to Forthcoming OMEX 

Expedition (lX-19-12-77). 142-
43. 

OOTY: 
Feeder service for tourism in Doty 

(VlII-2-12·77). 161-62. 
Inclusion of Oob' in Programme 

for Janata Hotel Construction 
(VIII-2·12-77), 55-56. 

'OPEN UNIVERSITY' SCHEME: 
Open University Scheme throuah 

Correspondence Courses (VU--
28-11.1977). 90-91. 

OPERATION MILK FOOD: 
Operation Milk Food ill AnilllJa 

Pradesh (VlII--12-12-77). 213-14. 

OPIUM: 
Companies against officers issuing 

licences for opium production 
from Jhalawar to Bhawani Mandi 
(Rajasthan) (IX-16-12-77). 199. 

Development of Opium cultivation 
(IX-23-12-77). 194·95. 

Increase in the Prices of Opium 
(VlIl-2-12·77). 219-20. 

Licence for Opium Cultivation (IX 
-23-12-77). 195-·99. 

Production of Opium (IX-16-12-
77). 90. 

Production of Opium in Chhabra 
(Rajasthan) (VI11-9·12-77), 239. 

Smuggling of Opium Powder (lX-
16-12-77). 125. 

OPTIIALMOLOOY: 
Expenditure on Regional Institute. 

of OpthaImoloo.J (lX-15-12-71J. 
162. 

Opening of a Regional Institute of 
Opthalmology of Aligarh Gandhi 
Eye Hospital, Aligarh (lX-IS-
12-77). 164. 

Setting up of Regional Institute of 
Opthalmology (IX-15-12-77). 
163. 

ONIONS: 
ORDINANCE(S) ~ 

Export of Onions and Potatoes (IX 
-23-12.77). 13-19. 

Promulgation of Ordinance by 
Madhya Pradeah (VII-16-1l·77). 
58·59. -------------------------------
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ORDNANCE EMPLOYEES UNION. II ORTSSA-Comd. 

AMBERN A TH: \ Deaf and Blind schools and SOI • .'ia}' 
Appeal from the NdDance emp)oyet:s , Welfare Organisations in Orissa 

union. Ambernath (VU-16-11· (VIlI-5-12-77). 61-62. 
77). 117-18.' Development of Chilka Lake in 

Representation from ordllance em- Orissa (VlI---14-il-77), 89-90. 
ployees union, Ambernath (VlI- - Development of Places of Touris. 
16-11-77). 119. interest in Orissa (lX-16-12·77). 

Resolutions passed by the annual 64 
general body meeting of Ordnance Drinking water for rural Orissa (IX 
employees union. Ambemath (VII -19-12-77). 56-S7 . 
......... 16·11-77). 118·19. Efforts for another meetingbetweea 

Pbizo and the Prime Minister. 
ORDNANCE FACTORY(IES): (VIl-23-11.77). 86. 

Demonstration by the Supe.rv:is:.-rYEstablisbment of Cancer Institute. 
staff of Ord.1ance fal-tories (VJl-- Chest InstituPe and ExteDBion of 
23·11-77).179. Specialized Medical Facilities in 

Employees of [)efence Establish- Orissa (VIII -1-12· 77), 84. 
ments and Ordnance Factories Failure of crop in Tribal Areas of 

(VII-l 6-11-17). 194. Phulbani. Orissa (VIII~S·12·77). 
76. 

ORISSA: Food for Works Programme ill 
Allocation to lTDr in Orissa (VllI Orissa (VllI-S·12-77), lSI-52. 

-7-12-77). 60-62. Gopalpur Port in Orissa. (VII-
Broad Gauge lines sanctioned in 16-11-77), ]9S. 

Orissa (IX· -20- J 2-77). 75. Integrated Tribt) Development Pro. 
Central Assi. .. tance for Lepers ject Reports from Orissa (lX-

Homes in Orissa (IX-I 5-12-77). 14-12·1977). 74-76. 
98. Iron and Mangauese Ore Lying in. 

Orissa State (VllI-2-12-77). 144-
Change in Land Ceiling Laws of 4.5 

Orissa (VIII-12-12-77), 20-23. . 
Lease for Miniug ut Nuasahi. Keon. 

Chromium Deposits in Bihar and ihar (VIl--'~4-11·77), (Orbsa). 
Ori<;sa Borders (VIlI--8-12-77), 126-27. 
30. 

Mcmorandwn submined by Orissa 
Chromite Lease in Orissa (VII1-- for the Improvement of Medical 

8-12-77).60-62. Institutions (VIII-S-12-77), 39. 
Oosure of RU1UI Telephone Ex- 40. 

changes in Orillsa (VIH-1-12-17}. New Railway Line in Orissa (VIII 
80. ~-12-77). 39-40. 

Compulsory Retirement of officials Number of Emplovees of Orissa .in 
by GMT Orissa (VllI-8-12·77). Rourkela Steel Plant (VIJ-17-JJ. 
70-71. 77), 55. 

Construction of Bridge over river Opening of Health Protection Cen. 
Rrohmani in Bonalsarh, SU.lder- tres in Orissa (V1I-J7-11-77), 
garb District of Orissa (VH-- 97. 
23·11.77). ,46. Opening of National Games Sanctu. 

Oisis of Mustard -Oil in Orissa and arv in SimiUpal. May\I.Tbhanj' 
West Bengal (VlU-9-12-77), 126. (Orissa) VIU--5-12-77). 90-91. ._------
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ORISSA-Conld. 
Opening of Post Offices in Back-

ward Areas of Orissa (lX-22·12-
77). 43. 

Opening of .Po~~ Offices in Orissa 
(1X--22-12·77). 49. 

Orissa Government Proposal for 
Tourism in Orissa (VII-IS-ll-
77). 55. 

Post Offices ill Orissa (IX-IS-12-
77). 85. 

Postal Division in Kalahandi. Orissl 
(IX-22-12-77), 84. 

Postal Store Department of Orissa 
(IX-22-12-77), 92. 

Rail linkbetwcen Eastern and Wes· 
tern Part of Orissa (VlII-13'12-
77). 91·92. 

Recruitment of Junior Engineers in 
Orissa (lX-15·12-77). 70. 

Rejection of Grants to Private Col· 
leges in Orissa (VIII-12-12·77). 
127-29. 

Representation from People of 
Orissa (VU-29-11-77), 12S-26. 

Request from Bargarh Sugar Mill 
in Orissa for Loan (VII-18-H· 
71), 200. 

Sanction for fish s~ed farm in Orissa 
(IX-19·12-77), 133. 

Setting up of aa Aluminium Fa.:tcry 
at Titlagarh in Bolangir, OrisSll 
(VIII-I-12-77), 39. 

Setting up of sponge Steel plant in 
Orissa (VII-17-1l·77), 182. 

Sub-Post Office') in Block H. Q. in 
Orissa (IX-22.12·71). 53. 

Super Thermal Station at Samh~l
pur. Orissa tVIU-7·12-77). 54. 

Supply of Rapeseed Oil to Orissa 
State (IX-23.12·77). 128·29. 

Survey conduc'.ed by Geological 
aDd Mining Departments in Orissa 
and Bihar (lX--22·12-77), 30. 

ORISSA-Contd. 
Telephone Ext;hanges proposed to 

be opened in Orissa during 1917-
78 (IX-22-12·71). 61. 

Telephone faciliti~s in Koraput Dis-
trict, Orissa (VIlI-8·12-17), 37-
38. 

Tourist lodges and Hotels in Orissa 
(VIII-2-12·77), 88-89. 

Utilization of funds of Drought 
Prone Area Programme in Phul-
bani. Orissa (VIII-S- t 2· 77). 
lSO·51. 

Visit of USSR team to Andbm 
Pradesh and Orissa (VlII-8·12. 
77). 48. 

OVERBRIOOES: 
Unfinished over·bridges (IX-20-12 .. 

77). 34. 
OVERSEAS BMPLOYMENT CELL 

(VIII-8·12·71), 71-72. 
OXYGEN: 

Effect of cutting of Trees on Own-
tum of Oxyge.n (lX-19-12-77). 
7S. 

Production of Oxygen (lX-I 4· 12· 
1971). 68·-70, 

p 

PADDY: 
Procurement of Paddy (IX-19·12-

77), 198-200. 
Purchase of Paddy by Rice Mill. 

belOW Procurement price (VIII-
5·12·77) 149-50. 

Supply of Paddy seed at price below 
procurem~nt Price (VIIl-12·12-
77), 191·98 

PAKISTAN: 
Amount spent on Displaced PersOO~ 

for East and West Pakistan (VII 
-28·) ) -1977), 85·86. 

Arrest of Pakistani Spies (Vn·-
23-11.77). 64. 

Citizenship to refugees from Pakis-
tan settled in Rajasthan (IX-
19-t2-77), 185·86 
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P AKIST AN-Cootd. 
Detention of pakistanies in Indie 

and Indians in Pakistan (IX-
15·12.77). 161 

Export of more Indian Films to 
Pakistaa (VIl-16-11-77), 9~ 

Indians in Pakistan Jails (VIJ-
24·11-77), 139·40. 

Indo.Pakistan Relations (iX-1S-12-
77), 88. 

Pak Nationals in India staying after 
Expiry of their passports (VIU-
7-12-77). 104-05. 

Protest by Sri r.ann and Pakistan 
against the statement of Erstwhile 
Prime Minister (VII-24·1J -77). 
58-59. 

Sikh Gurudwaras in Pakistan and 
Bangladesh (lX-lS-12-77), 152. 

Smuggling of Cocacola from Pakis-
tan (VlII-2-12-77), 78. 

Steps to recover loan from Paki.,tan 
(VIII-9-12-77), 191. 

U.S. Arms Supply to Pakistan (VIII 
30-11-77), 80. 

Volume of Trade between India and 
Pakistan (IX---c16-12.77). 226. 

DebaJes 
Reported arrest of Khan Alxlul 

Gbaffar Khan in Pakistan (Matter 
under rule 377) (VIIl-30-11' 77). 
258. 

Sale of several thousand East Pakis-
tan refugee women from Mana 
Camp. (Matter under rule 377) 
(IX-22-12-77), 185-86. 

PALAYAMCOTTAl: 
Introduction of STD Facilities at 

Palayamcottai (VII-24-11-77), 
102. 

PALESHIRE: 
Police lathi charge on Palestinian 

students at Egyptian Embassy, 
New Delhi (Matter under rule 
371) (VII-21-1l-77), 270-72. 

PALKHIWALA. N. A : 
Reported behaviour of Indian Am-

bassador in USA (Matter UDder 
rule 377) (IX-23-12-77), 454-55. 

PALLAVA PERIOD: 
Copper plate found from Triutta-

nni village (VIl-21-11-77). 86. 

PALM OIL: 
Cancellation of Import Licences for 

Palm. Oil refined (Vlll-9-1:-
71), 49. 

PANCHAYATl RAJ: 
Elections to Panchayats and Muni-

cipalities (VIII-l 2-12-77), 83-
84. 

Memorandum on Amendment of 
Constitution on Panchayati Raj 
(IX-19-12-77), 241. 

Panchayat Finance Corporation (IX 
-19-12-77), 220. 

Debales 
Appointment of Committee on 

Panchayati Raj institutions (St.) 
(VIII-12-12-77), 240-42. 

PANCH OF CHAIRMEN: 
Announcement of. (VII-23-11-77). 

215. 

PANIPAT: 
News Item Captioned Panipat 

Blanket Units (VII-28-11-1977). 
78-79. 

PAPER: 
Concessional Paper for Text Boob 

and General Books (VIII-7-12-
77). 153-54. 

Increase in paper production (Vm 
-30-11-77), 204. 

Increase of price of Paper (VIII-
30-11-77). 221. 

Power crisis causing .less produc-
tion of paper (VII-l 6-11-77). 
124. 

Setting up of New Cement and Pa-
per Industries (VlI-16-11-77). 
79. ---------------------------------
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PAPER MILL(S): 
No Ancillary Units of National 

News Print and Paper Mills Ltd., 
(VIJI-7· 1 2·77). 91-92. 

Setting up of a Paper Mill in Sa-
habganj (Santhal Pargamt) of 
Northern Bihar (VII-23.11-77), 
82. 

Setting up of Nainital Paper Mills 
(VII-23-11-77). 120. 

PAPERS LAID ON THE TABLE: 
Advocates (Amendment) Ordinance, 

1977 (VII-14-11-77), 2S1. 
All India Services (provident F~d) 

Amendment Rules. 1977 (lX-
16-12-77), 259-60. 

.Amendments to AgJ'icultural Refi-
nance Corporation (Issue and 
Management of Boards) Regula-
tions. 1969 (VII-1S-11-77), 245. 

Andhra Pradesh Coal Mines Bonu'! 
(Amendment) Scheme. 1977 (VII 
-17-11-17), 255. 

Annual Administration Reports of 
Delhi Transport Corporation, 
New Delhi for 1973-74. 1974-75 
and 1975-76 (VII-23-11-77). 
214. 

Annual Administration Report of 
Delhi Transport Corporation for 
1976-77 (IX-I 4-12-77). 239-40. 

Annual Accounts of North Eastern 
Hill University. Shillong for 1973-
74 (VII-·14-11-77), 279. 

.Annual Accounts of U.G.C .• New 
Delhi for 1975-76 together with 
Audit Report thereon (VII--14-
11-77). 279. 

:Annual Report of A.I.I.M.S .• New 
Delhi for 1976-77 (VIII-S-12-
77). 164. 

Annual Report of Agricultural Re-
finance and Development Corpo-
ration. Bombay for year ended 
30th June. 1977 (VU-1S-11-77). 
244. 

Annual Report of Bharat Alumi-
nium Co. Ltd., New Delhi for 
1976-77 along with Audited Ac-
counts and comments of the 
C.A.G. thereon (IX-22-12-77). 
159. 

PAPERS LAID ON THE TABLE 
-Contd. 
Annual Report of Bharat Dynamics 

Ltd., Hyderabad for 1975-76 
along with Audited Accounts and 
comments of the C.A.G. thereon 
and a statement explainina Gov-
ernment agreement with tho 
above Report (lX-23-12-77), 
284. 

Annual Report of Bharat Gold 
Mines Limited. Oorgaum (Kar-
nataka State) for 1976-77 alonl 
with Audited Accounts and com-
ments of the C.A.G. thereon (IX 
-23-12-77), 282. 

Annual Report of Board of Tru-
stees of Indian Museum, Calcutta 
for t 976-77 together with tho 
Audited Accounts (VIII-12-12-
77). 243. 

Annual Report of Cashew Corpo-
ration of India Ltd.. New Delhi 
for 1976-77 (VIJI-·9-12-77). 250. 

Annual Reports of Central Coun-
cil of Homoeopathy for 1974-75 
and 1975-76 (VII-24-11-77), 
206. 

Annual Report of Central Electro-
nics Ltd .. New Delhi for 1976-77 
along with Audited Accounts and 
comments of the C.A.G. thereon 
(VII-23-11-77), 213. 

Annual Report of Central Silt 
Board, Bombay, for 1976-77 (IX 
-14-12-77), 240. 

Annual Report of Central Ware-
housing Corporation for 1976-77 
(VII-14-11-77). 282. 

Annual Report of Cochin Refine-
ries Ltd. for the year ended 31-8-
76 along with Audited Accounts 
and comments of the C.A.O. 
thereon (VII-29-11-77). 245 

Annual Report of Controller Ge-
nera 1 of Patents, Designs and 
Trade Marks for 1976-77 (IX-
14-12-77), 239. 

Annual Report of Delhi Financial 
Corporation together with Audi-
lor's Report for 1976·77 (VII-
18-11-77), 244. ------_._-----------------------
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PAPERS LAID ON THE TA'DLB--
Contd. 
Annual Report of Delhi State In-

dustrial Development Corpora-
tion Ltd .• New Delhi for 1975-76 
along with Audited Accounts and 
comments of CA.G. thereon 
(VII-16-1l-77). 237. 

Annual report of Development 
Council for A utomobiles. Auto-
mobile Ancillary Industries. 
Transport Vehicle Industries. 
Tractors. Earthmoving Equip-
ment and Interval Combustion 
Engines for 1976-7-7 (VI1I-7-12-
77). 212. 

Annual Report of Development 
Council for Food Processing In-
dustries for 1976-77 (VIII~7-12-
77). 214. 

Annual Report of the Development 
Council for Heavy Electrical In-
dustries for 1976 (IX-19-12-77). 
256. 

Annual Report of Development 
Council for Paper. Pulp and Alli-
ed Industries for 1976-77 (VIII 
-7-12-77). 212. 

Annual Report of Electronics Cor-
poration of India Ltd., Hydera-
bad for 1976-77 along with Au-
dited Accounts and comments 
of the C.A.G. thereon (VIT-23-
I t-77), 213. 

Annual Report of Export Credit 
and Guarantee Corporatlbn Ltd .. 
Bombay, for the year ending 
31st December. t976 along with 
Audited Accounts and corn. 
ments of the C.A.G. thereon (IX 
-16-12-77). 259. 

Annual Report of General Insur-
ance Corporation of India. Bom-
bay. for the year ended 31st De· 
cember. 1975 along with Audited 
Accounts and comments of the 
c.A.G. thereon (lX-16-12-77). 
261. 

Annual Report of Goa Shipyard, 
Goa, for 1976·77 along with· Au· 
dited Accounts and comments of 
the C.A.O. thereon and a gtate-
ment explaining Government's 
agreement with the above Re-
port (IX--23·12·77). 284 . 

PAPERS LAID ON THE TABLB-
Contd. 
Annual Report of Hindustan Anti-

biotics Ltd .. Pimpri. for 1976-77 
(IX-23-J2-77). 281. 

Annual Report of Hindustan Cop-
per Ltd .• Calcutta for 1976-77 
(IX-·-23·12-77). 281. 

Annual Report of Hindustan Hous-
in'g Factory Ltd., New Delhi for 
1976-77 along wi\b A'Ud,ted. Ac-
counts and comments of' tho 
CA.G. thereon (IX-I 9-12-1.7). 
258. 

Annual Report of Hindustan Insec-
ticides Ltd., for 1976·77 (IX-
23-12-77). 271-72. 

Annual Report of Hindustan Tele-
printers Lid .• Madras for 1976-77 
along with Audited AccdUnts and 
comments of the C.A.G. thereon 
(VIII-1-12-77), 209. 

Annual Report of Hindustan Zinc 
Ltd .. Udaipur. for 1976·77 (IX-
23·12-77). 281. 

Annual Report of Indian Council 
of Historical Research for 1975· 
76 together with the certified Ac-
counts and the Audit Report 
thereon (lX-23·12-77), 272. 

Annual Report of Indian Institute 
of Management, Ahmedabad for 
1976-77 (IX-23·12-77). 273. 

Annual Report of Indian Institute 
of M.nagement. Bangalore for 
1976-77 (IX-23·12-77), 273. 

Annual Report of Indian Institute 
of Management. Calcutta, for 
1976-77 (lX-23·12-77), 214. 

Annual Report of I.I.T.. Bombay 
for 1975-76 (JX-19·12·77), 255. 

Annual Report of I.I.T.. Bombay, 
for 1976-77 (IX-23·12-77). 273. 

Annual Report of I.I.T .• Delhi for 
1916·77 (lX-23-12-77). 272. 

Annual Report of I.I.T .• Kharagpur 
for 1976-77 (VIIJ-12·12·77). 
243. 

Annual Report of Indian Rare 
Earths Limited, Bombay for 
1976-77 along with Audited Ac-
counts and comments of the 
C.A.O. thereon (VII-,23-11-77), 
213. 

. _---_._._---

., , 
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PAPERS LAID ON THE TABLE 
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Annual Reports of Indian Statisti-

cal Institute, Calcutta for 1973-74 
and 1974-75 (VIlI-7-12-77). 
211-12. 

Annual Report of Indian Telephone 
Industries Ltd.. Bangalore. for 
1976-77 along with Audited Ac· 
counts and comments of the 
C.A.G. thereon (VIII-1-12-77), 
209. 

. Annual Report of Industrial Bank 
of India for the year ended 30th 
June, 1971 (VIII-9-12-71). 253. 

Annual Report of Industrial ( Fi-
nance Corporation of India..Mr 
the year ended 30th June, 1977 
(VIII-l-12-77), 236. 

Annual Report of Jessop and Com-
pany Ltd., Calcutta for 1976-77 
along with Audited Accounts and 
comments of C.A.G. thereon (VII 

.. -]6-11-77), 236. 
Annual Report of Jute Manufac-

turers Development Council. Cal-
cutta for 1976-77 (VII-IS-ll-
77). 242. 

Annual Report of Kamataka Agro-
Industries Corporation Ltd., Ban-
galore, for ] 975-76 along with 
Audited Accounts and commenls 
of the c.A.G. thereon (IX-·t9-
12-77), 254. 

Annual Report of Kerala Agro-In-
dustries Corporation Ltd., Tri-
vandrum for ] 975-76 aloogwith 
Audited Account$ and comments 
of CA.O. thereon (1X-22-12-
77), ISS. 

Annual Report of Khadi Village 
Industries Commission, Bom-
bay fo!' 1975-76 along with Sta-
tistical Statement (VIII-30-II-
77), 241. 

Annual Report of L.1.c. of India 
for the year ended 31st March. 
1977 along with Audited Ac-
counts (VII-I8-I1-77), 245. 

Annual Report of Lubrizal India 
Ltd .. Bombay for 1976-77 along 
with Audited Accounts and 
Comments of the CA.O. thereon 
(VIII-6-12-77), 260. 

--_ .•.• _-_ .•. _,--
PAPERS LAID ON THE TABLB-

Contd. 
Annual Report of Marine Products 

Export Development Authority. 
Cochin for 197~75 (VII-18·,) 1· 
77). 240. 

Annual Report of Marine Products 
Export Development Authority. 
Cochin, for 1975-76 (VIIl-2-12-
77), 234. 

Annual Report of Marine Products 
Export Development Authority. 
Cochin. for 1976-77 (IX-23-12-
77). 277. 

Annual Report of Mazagoa I)oct 
Limited, Bombay for 1976--77' 
along with Audited Accounts. 
and Comments of the C.A.O. 
thereon and a Statement explain-
ing Governments agreement with. 
the abo\'e Report (IX-23-12-77), 
284. 

Annual Report of Mineral Explo-
ration Corporation Ltd., Nagpur. 
for 1976-77 along with Audit 
Accounts and comments of the 
C.A.G. thereon (IX-23-12-77). 
281-82. 

ArulUal Rport of Minerals and Me-
tals Trading Corporation Ltd .• 
New Delhi for 1976-77 along 
with Audited Accounts and com-
ments of the C.A.G. thereon (IX 
-16-]2-77>. 259. 

Annual Report of Mishra DhatU' 
Nigam Ltd., Hyderabad.. for 
1976-77 along with Audited Ac-
counts and comments of the 
C.A~G. the~eon (lX-23-12-77),. 
283-84, 

Annual Report of National Book 
Trust, India for 1976-77 (IX-
23-12-77), 278. 

Annual Report of N.B.C.C.. New 
Delhi for 1976-77 along with 
Audited Accounts and com-
ments of the C.A.G. thereon (IX 
-19-12-77}, 258. 

Annual R~port of N.C.E.R.T .. New 
Delhi for 1975-76 (IX-19-t2-
77), 254. 

Annual Report of National Insti-
tute of Foundry and Forge Tech-
nology. Ranchi for 1976-77 (IX 
--:2~-12-77), 278. -------------------------------------
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;PAPERS LAID ON THE TABLB-
Contd. 
Annual Report of National Insti· 

tute of Training in Indu8trial 
Engineering. Bombay. for 1976-
77 (IX-23-12-77), 279. 

Annual Report of National Insur-
ance Company Limited. Calcutta, 
for the year ended 31st Decem· 
ber, 1975 alongwith Audited Ac· 
counts and comments of the 
C.A.O. thereon (IX-16-12·77), 
-261. 

Annua; Report of National Pro· 
ductivity Council for 1976· 77 
(IX-22·12·77), 158. 

Annual Report of National Re-
mote Sensing Agency, Secundera-
bad for 1976-77 along with Au· 
dited Accounts (VII-23·11-77). 
212. 

Annual Report of National Re. 
search Development Corporation 
of India. New Delhi for 1976·77 
(IX-14.12·77). 237 

Annual Report of New India As-
surance Company Ltd., Bombay 
for year ended 31st December. 
1976 along with Audited Ac-
counts and comments of the 
CA.G. thereon (IX--20-12.77). 
341. 

Annual Report of Oriental Fire 
and General Insurance Company 
Ltd., New Delhi, for the year 
ended 3Ist December 1975 along 
with Audited Accounts and com. 
ments of the C.A.G. the~ (IX 
-16·12-77), 260. 

Annual Reports of Orissa Agro-
Industries Corporation Ltd., Cut. 
tack for 1968-69 and J 969-70 
along with Audited Accounts and 
the comments of CA.G. thereon 
(IX-22-12-77), 155. 

Annual Reports of Praga Tools 
Ltd .• Secunderabad, for 1975·76 
and ] 976· 77 along with Audited 
Accounts and comments of 
C.A.O. thereon (IX-23-12.77). 
283. 

PAPERS LAID ON THE TABLEr-
C01JId. 
Annual Report of the Projects and 

Equipment Corporation of India 
Ltd., New Delhi for 1976-77 
along with Audited Accounts and 
comments of the C.A.G_ thereon 
(lX-23·12· 77), 278 

Annual Report of Raja Rammohan 
Roy Library Foundation, Cal-
cutta for 1976·77 together with 
Audited Accounts and a state-
ment explaining the Government 
were in agreement with tho 
above Report (VIII-I2-12-77}. 
244. 

Annual Report of Rampur Raza 
Library, Rampur for 1'.175·76 to-
gether with Audited Accounts 
(IX-19·12·77), 257. 

Annual Report of Registrar of 
Newspapers for India on Press 
in India. 1976 (VII-IS·ll·77l. 
244. 

Annual Report of Rural Electrifi-
cation Corporation, New Delhi, 
for 1976-77 (IX--23-12-77), 276. 

Annual Report of Salar Jung Mu· 
seum. Hyderabad for 1976-77 
(IX-19.12-77), 255. 

Annual Report of the School of 
Planning and Architecture, New 
Delhi. for 1976·77 (IX-23-12-
77), 279. 

Annual Report of State Chemicals 
and Pharmaceuticals Corporation 
of India Ltd .• New Delhi for the 
period from 1-1-76 to 31-3-77 
(VIII --9-12-77), 251. 

Annual Report of State Farms Cor-
poration of India Ltd., New 
Delhi. for 1975·76 along with 
Audited Accounts and comment. 
of C.A.G. thereon (VII-21-U-
77). 247 

Annual Report of State TradinJ 
Corporation of India Ltd .• New 
Delhi, for 1976·77 along with 
Audite.d Accounts and comments 
of the C.A.G. thereon (IX-16-
12-77). 259 .. 
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PAPERS LAID ON THE TABLE 
-Contd. 
Annual Report of State Authority 

of India Ltd., New Delhi, for 
1976-77 along with Audited Ac-
counts and comments of the 
C.A.G. thereon (lX-23-12-77), 
282. 

Annual Report of Tannery and 
Footwear Corporation of India 
Ltd., Kanpur, for 1975-76 (IX-
23-12-77), 274. 

Annual Report of Technical Tea-
cher's Training Institute (Nor-
thern Region), Chandigarh, for 
1976-77 (IX-23-12-77), 278. 

Annual Report of Technical Tea-
cher's Training Institute (Wes-
tern Region), Bhopal, for ]976-
77 (IX-23-12-77), 279. 

Annual Report of Trade Develop-
ment Authority, New Delhi for 
1976-77 (VIII-2-12-77), 235. 

Annual Report of Trade Marks Re-
gistry. Bombay for 1976-77 (VII 
-18-11-77), 242. 

Annual Report of United India 
Fire and General Insurance Com-
pany Ltd., Madras for the year 
ended 31st December, 1975 along 
with Audited Accounts and com-
ments of the C.A.O. thereon (IX 
-16-12-77), 260. 

Annual Report of United India 
Fire and General Insurance Com-
pany Ltd.. Madras, for the year 
ended 31st Dec., 1976 along 
with Audited Accounts and Com-
ments of the c.A.G. thereon and 
a statement explaining Govern-
ments agreement with the above 
Report (IX-23-12-77). 286. 

Annual Report of Uranium Cor-
poration of India Ltd.. Singh-
bhum (Bihar) for 1976-77 along 
with Audited Accounts and com-
ments of the C.A.O. thereon (IX 
-20-12-77), 340. 

Annual Report of West Bengal 
Agre-Industries Corporation Ltd .• 
Calcutta for 1974-75 along with 
Audited Accounts and comments 
of the C.A.G. thereon (IX-l9-
12-77), 254. 

PAPERS LAID ON THE TABLB-
Contd. 
Annual Report (1975-76) on tho 

activities of Coir Board and tho 
working of Coir Industry Act. 
1953 (VIII-30-U-77), 241. 

Annual Report on the working and 
affairs of General Insurance Cor. 
poration of India and its subsi. 
diaries for the year ended 31st 
December. 1974 (VIII-2-12-77). 
237. 

Annual Report (Part II) of Regis. 
trar of Newspapers for India on 
Press in India, 1975 (IX-23-12. 
77). 285. 

Annual Assessment Report on tho 
programme and its implementa. 
tion for accelerating the spread 
and development of India fot 
years 1973·74 and 1974-75 (IX-
22-12-77), 159. 

Arms (Amendment) Rules. 19-77-
(VII-16·11-77), 238. 

Audit Report on Accounts of Cen-
tral Board for Prevention and 
control of Water Pollution for 
1976-77 (IX-·22.12-77), 159. 

Audit Report on Accounts of 
N.C.E.R.T., New Delhi for 1975· 
76 (IX-19-12·77), 255. 

Audited Accounts of Committee 
for purpose of Controlling and 
Supervising Experiments on Ani-
mals, Bombay for 1974-75 (IX-
wals, Bombay for 1974·75 (IX-
19-12-75), 253. 

Audited Accounts of Employees 
State Insuran~ Corporation for 
1975-76 together with Audit R~ 
port thereon (VII-I 7-11-77). 
255-56. 

Audited Accounts of National in-
stitute of Training in Industrial 
Engineering. Bombay, for J976-
77 (IX-23-12·77), 279. 

Banking Service Commission (Re-
peal) Ordinance. 1977 (Vll-14-
11-77), 280-81. 

Betwa River Board (Amendment) 
BUt. 1977 8S passed by R.S. (VII " 
-16~1l-77). 241. 
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PAPERS LAID ON THE TABLB· 
-Contd. 
Bombay Irrigation (Gujarat Amend-

ment) Act. 1976 (VII-I4-11-77). 
278. 

Braithwaite and Company (India) 
Limited (Acquisition and Trans· 
fer of Undertakings) Rules. 1977 
(VIII-7-12-77). 213. 

Buru Company and Indian Stan-
dard Wagon Company (Nati~na
lwatiOll) Rules. 1977 (YIn-7-
12-77). 213. 

Caltex [Acquisition of Shares of 
Caltex Oil Refing (India) Limit-
ed and of the Undertakings in 
India of Caltex (India) Limited] 
(Administration of Funds) Rules. 
1977 (VII-15-II.77). 237. 

Cardamom (Amendment) Rules. 
1977 (VIII-2-!2-77). 236 

Cardamom (Licensing and Market-
ing) Rules. 1977 (VIII-2-12-77). 
236. 

Central Electricity Authority Rules, 
1977 (IX-23-12·77), 275-76. 

Central Excise (26th Amendment) 
Rules, 1977 (VIII-2- I 2-77), 
237. 

Central Excise (Twenty·seventh 
Amendment) Rules. ] 977 (V1I-
24·1 J -77). 208. 

Central Industrial Security Force 
(Second Amendment) Rules. 1977 
(VlI--16·] 1-77), 238. 

Central Water Laboratory (Group 
A and B) Recruitment Rules. 
1977 (VIJ-14-11·77), 281-82. 

Certified Accounts of Aligarh Mu-
slim University for ]973-74 to· 
gether with Audit Report there· 
on (VIII-S·12-77). 253. 

C'..ertified Accounts of Animal WeI· 
fare Board. Madras for 1975·76 
and the Audit Report thereon 
(IX~22-12-77), 154. 

Certified Accounts of Animal Wel-
fare Board, Madras for 197~77 
and the Audit Report thereon 
(Vnl-12-12·77). 244·45. 

PAPERiS LAID ON THE TABLE-
Contd. 
Certified A'CCOunts of Coffee Board 

for 1974-75 and Audit Report 
thereon (VIlI-·2·12·77), 235. 

Certified Accounts of Delhi Trans-
port Corporation for the year 
ending 31 st March, 1974 together 
with Audit Report thereon (Vn 
-16-11-77). 237. 

Certified Accounts of I.I.T., Bom-
bay for 1975-76 alongwith Au-
dit Report thereon (VII-28-11-
77), 223. 

Certified Accounts of 1.1. T.. Delhi 
for 1975· 76 alongwith Audit 
Report thereon (IX-19·12-77). 
255. 

Certified Accounts of I.I.T., Kan-
pur for 1974-75 (V1II-I2-12-77). 
243. 

Certified Accounts of Iawaharlal 
Nehru University. New Delhi. for 
1975·76 (IX-23.12-77), 273. 

Certified Accounts of Marine Pro-
ducts Export Development Au-
thority. Cochin for 1972-73, 1973-
74. 1974-75 and 1975-76 together 
with Audit Reports thereon (VII 
--18-11-77). 241. 

Certified Accounts of Marine Pro-
ducts Export Development Au-
thority, Cochin, for 1976-77 to-
gether with the Audit Report 
thereon (IX-23.12-77). 277. 

Certified Accounts of Post-Gra-
duate Institute of Medical Edu-
cation and Research. Cbandigarl:l 
for 1975·76 (VTII-I·12-77), 211. 

Certified Accounts of University of 
De]hi for ] 975· 76 together with 
the Audit Report thereon (VII 
--28·11· 77), 222. 

Certified Annual Accounts of All 
India Institute of Medical Sci-
ences, New Delhi for 1975· 76 
(VII-24-11· 77). 206. 

Children (Amendment) Bill, 1977. 
as passed by R.S. (IX-22-12-
77). 163. , 

Coffee (Second Amendment) Rules. 
1977 (VIn-2-12-77). 235. 
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Contd. 
Consolidated Report on the work-

ing of Public Sector banks for 
year ended 31st December. 1976 
(IX--·-23-12-77). 286. 

Corrigendum to English vemoR of 
Audit Report on the accounts of 
Coir Board, Emakulam for 1975-
76 (VIII-7-12-77), 213. 

Cotton Control (Third Amendment) , 
Order. 1976 (VII-18-H-77), 
242. 

Cotton Textiles (Control) Amend-
ment Order, 1977 (Vll-18-11-
77), 242. 

Cotton Textiles (Expon Control) 
Recession Order, 1977 (IX-·23-
12-77), 277. 

Delhi Development Authority 
(Issue of Debentures) Rules. 1977 

(V II -21-11-77). 246. 
Delhi Sales Tax (Amendment) 

Rules, 1977 (VII-21-11-77), 248. 

Delhi Sales Tax (Second Amend-
ment) Rules, 1977 (VII-28-ll-
77), 223. 

Delhi Sales Tax (Third Amend-
ment) R.ules, 1977 (VIII-7-12-
77). 215. 

Delhi Sates Tax (Fourth Amend-
ment) Rules, 1977 (VIII-t2-12-
77). 245. 

Delhi Sikh Gurdwara Management 
Committee (Registratjon of Elec-
tors) Amendment Rules, 1977 
(IX--23-12-77), 280. 

Delimitation of Council Constitu-
encies (Uttar Pradesh) Second 
Amendment Order, 1977 (VII-
t 5-11-77), 239. 

Delimita tion of Council Constitu-
encies (lJ.P.) Third Amendment 
Order, 1977 (IX-20-12-77), 342. 

Deshpande Commission Repon in 
regard to the circumstances of 
death of Justice D. S. Lamba of 
Punjab and Haryana High Court 
(VII~14·11-77), 280. 

PAPERS LAID ON THE TABLE-
Cootd. 
Drugs and Cosmetics (First Am-

endment) Rules. 1977 (VU-24-
11-77), 206-07. 

Drugs and CosmetiCs (Fifth Am-
endment) Rules. 1977 (VlU-·l-
12-77), 2\0. 

Employees Provident Funds (Fifth 
Amendment) Scheme. 1977 (VII 
-17-11-77),255. 

Enemy Property (Amendment) Or-
dinance. 1977 (Vl1-14-11-77). 
281. 

Employees State Insurance Corpo-
ration (General Provident Fund) 
Amendment Rules. 1977 (VII-
17-11-77), 255. 

Explanatory memorandum regard-
ing construction of a farm house 
near Mehrauli by the former 
Prime Minister, Shrimati Indira 
Gandhi, together with estimates 
of cost of the building in pursu-
ance of an assurance given on 
lst August, 1977 (VII-21-11-77). 
246. 

Final Report (Pan 1) of Indirect 
Taxation Enquiry Committee 
(October. 1977) (IX-16-12-77). 
261. 

Finance Accounts of Union Gov-
ernment for 1975-76 (VII-·IS-
11-77), 240. 

Food Adulteration (Fifth Amend-
ment) Rules. 1977 (IX-22-12-
77), 162. 

Gold Control (Licensing of Dealers) 
Amendment Rules. 1977 (VUI-
2-12-77), 231. 

Government Review 011 the work-
ing of Bharat Aluminium Co. 
Ltd.. New Delhi, for 1976-77 
(IX-'--22-12-77), 159. 

Government Review on the work-
ing of Bharat Gold Mines Li-
mited, Oorgaum (Karnataka 
State) for 1976-77 (IX--23-12-77), 
282. 

Government Review on the work-
ing of Cashew Corporation of 
India, New Delhi. for 1976-77 
(VIIJ--9-12-77). 250. 
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PAPERS LAID ON THE TJ\.BLB-
COIltd. 
Government Review on the work-

ing of Cochin Refineries Ltd. for 
the year ended 31-8-1976 (VII-
29-11-77), 245. 

Government Review on the work-
ing of Delhi State Industrial De-
velopment Corporation Ltd., New 
Delhi for 1975-76 (VII-16-11-
77), 237 .. 

Government Review on the work-
ing of Electronics Corporation of 
India Ltd., Hyderabad for 1976-
77 (VII-23-11-77), 213. 

Government Review on the work-
ing of Export Credit and Gua-
rantee Corporation Ltd., Bombay 
for the year ending 31st Decem-
ber, 1976 (IX-16-12-77). 259. 

Government Review on the work-
ing of Film Finance Corporation 
Ltd., Bombay, for 1975-76 (IX-
14-12-77). 238. 

Government Review on the work-
ing of Hindustan Antibiotics 
Ltd., Pimpri, for 1976-77 (fX-
23-12-77), 281. 

Government Review on the work-
ing of Hindustan Copper Ltd., 
Calcutta. for 1976-77 (IX-23-12-
77), 281. 

Government Review on the work-
ing of Hindustan Housing Fac-
tory Ltd., New Delhi for 1976-
77 (IX-19-12-77), 258. 

Government Review of Hinduf.fan 
Insecticides Ltd.. for 197(,,77 
(lX-23-12-77), 271-72. 

Government Review on the work-
ing of Hindustan Teleprinters 
Ltd .• Madras for 1976-77 (VIII 
-1-12-77), 209. 

Government Review en the work-
ing of Hindustan Zinc Ltd., 
Udliipur. for 1976-77 (IX-23-
12-77), 281. 

Government Review on the work-
ing of Indian Institute of Mana-
gement, Ahmedabad for 1976-77 
(lX-23-12-77), 273. 

PAPERS LAID ON THE TABLE-· 
Contd. 
Government Review on the work· 

ing of Indian Institute of Mana-
gement, Bangalore, for 1976-77 
(IX-23-12-77), 273. 

Government Review on the work· 
ing of Indian Institute of Ma· 
nagement, Calcutta, for 1976-77 
(IX-23-12-77), 274. 

Gove!'tlll1ent Review on the work· 
ing of I.I.T., Bombay for 1975· 
76 (IX-·19-12-77.>, 255. 

Government Review on the work:-
ing of I.I.T., Bombay. for 1976-
77 (IX-23-12-77), 273. 

Government Review on the work· 
ing of I.I.T. Delhi. for 1976-77 
(IX-23·12.77), 272. 

Government review on the work· 
ing of I.I.T.. Kharagpur, for 
1976-77 (VIII-12-12·77). 243. 

Government Review on the work· 
ing of the Indian Rare Earths 
Limited, Bombay for 1976-77 
(VI1I-28-11·77), 213. 

GoveOlment Review on the work· 
ing of Indian Telephone Indus· 
tries Limited, Bangalore, for 
1976-77 (VIII-1-12-77) 209. 

Government Review on workine' 
of Jessop and Company Ltd .• 
Calcutta for 1976-77 (VII-
16-11-77), 236. 

Government Review on the work-
ing of Karnataka Agro-Industries 
Corporation Ltd.. Bangalore, for 
1975-76 (IX-19-12-77) 254. 

Government Review on the wort. 
ing of Kerala Agro-Industries 
Corporation Ltd.. Trivandrum. 
for 1975-76 (IX-22-12-77) ISS. 

Government Review on the wort-
ing of Lubrizol India Ltd., Bom. 
bay, for 1976-77 (VIIT--6.12.77) 
260. 

Government Review on the wort. 
ing of Mineral Exploration Cor. 
poration Ltd., Nagpur, for 1976-
77 (IX-23-12-77) 281-82. ----------------------------
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Comd 
Government Review on the work-

ing of Minerals and Metals 
Trading Corporation of India 
Ltd .• New Delhi. for 1976-77 
(lX-16-12-77) 259. 

Government Review on the work-
ing of National Book Trust. 
India. for 1976-77 (IX-23-12-77) 
278. 

Government Review on the work-
ing of National Institute of 
Foundry and Forge Technol~gy, 
Ranchi. for 1976-77 (IX-
23-12-77) 278. 

Government Review on the work-
ing of National Institute of 
Training in Industrial Engineer-
mg, Bombay. for 1976-77 (IX-
23-12-77) 279. 

Government Review on the work-
ing of Products and Equipment 
Corporation of India Ltd., New 
Delhi. for 1976-77 (IX-23-12-
77), 277-78. 

Government Review on the work-
ing of Rural Electrification Cor-
poration. New Delhi. for 1976-77 
(IX-23-12-77) 276. 

Government Review on the work-
ing of School of Planning and 
Architecture. New Delhi. for 
1976-77 (IX-23-12-77) 279. 

Government Review on the work-
ing of State Chemicals and 
Pharmaceuticals Corporation of 
India Ltd.. New Delhi. for the 
period from 1-1-76 to 31-3-77 
(VIII-9-12-77) 251. 

Government Review on the work-
ing of State Farms Corporation 
of India Ltd .• New Delhi, for 
1975-76 (VII-21-11-77) 247. 

Government Review on the work-
ing of State Trading Corporation 
of India Ltd.. New Delhi for 
]976-71 <IX-·16-12-17) 259. 

Government Review on the work· 
ing of St.eel Authority of India 
Ltd.. New Delhi. f(lr 1976-77 
(IX-23-12-77) 282. 
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PAPERS LAID ON THE TABLE-
Conrd. . 
Government Review on the work· 

ing of Tannery and Footwear 
Corporation of India Ltd.. Kan-
pur, for 1975-76 (IX-23-12-77) 
274. 

Government Review on the work· 
ing of Technical Teachers Train-
ing Institute (Northern Region) 
Chandigarh. for 1976-77 (IX-
23-12-77) 278. 

Government Review on the work· 
ing of Technical Teachers Train. 
ing Institute (Western Region). 
Bhopal, for 1976-71 (lX-
23.12-77) 279. 

Government Review on the work-
ing of Uranium Corporation of 
India Ltd.. Singhbhum (Bihar) 
for 1976-77 (IX-20-12-77). 340. 

Government Review on the work. 
ing of West Bengal Agro-Indus-
tries Corporation Ltd.. Calcutta 
for 1974-15 (IX-19-12-77). 253. 

Gresham and Craven of India (pri. 
vate) Limited (Acquisition and 
Transfer of Undertakings) Ordi-
nance. 1977 (VII-14-11-77). 281. 

Groundnut Oil (RegulatiOn of Re-
fining and Price) Control Order 
]977 (VII-18-11.77). 237-38. 

Half-yearly Report for the period 
from lst April. 1976 to 30th Sep-
tember. 1976 on the activities of 
Coil Board and the working of 
Coir Industry Act, 1953 (ViII-
30-11-77). 241. 

Income-Tax (Ninth Amendment) 
Rules. 1911 (lX-16.12-77). 258. 

Indian Iron and Steel Company 
(Acquisition of Shares) Amend-
ment Ordinance. 1977 (VJI-14-
11-77), 281. 

Indian Medical Council (Amend. 
ment) Rules, 1977. (VI1-24-11· 
77). 20ti 

Indian Merchant Sbipping (Con· 
struction and SI.Il'\'eY of Passen· 
ger Steamers). Amendment Rules, 
1977 (VIII-7·12·77). 214. 
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PAPERS LAID ON THE TABLE-
Contd. " 
Indian Telegraph (Second Amend-

ment' Rule~. 1977 (VII-17-11-
77). 254. 

Indian Telegraph (Third Amend-
ment) RuJes. 1977 lVII-17-U-
77). 253. 

Industrial Disputes (Central) First 
Amendment Rules, 1977 (VII-
24-11·77). 207. 

Interim Report dt. 30th November. 
1977 of P. Jagamohan Reddy 
Commission of Inquiry reo allega-
tions against Shri Bansi La! 
along with the memorandum of 
action taken by the Government 
on it (VIII-6·12-77). 262. 

Interim Report of Indirect Taxa-
tion Enquiry Committee (April, 
1977) (1X-16-12-77). 261. 

International Airport Authoritv 
(Annual Report) RuJes, 1977 
(VIII-9·12· 77). 249. 

International Airport Authority 
(Annual Statement ot Accounts) 
Rules. 1977 (VIII-9-12-77), 249-
50. 

Leaders of Opposition in Parlia-
ment (A11OiWal1ces, Medical and 
otber Faci1itj~s) RuJes, 1977 (VII 
-21-11-77), 247. 

Levy Sugar PriCe Equalisation 
Fund Rules, 1977 (Vn-14-11-
77), 282. 

Medical Termination of Pregnancy 
(Amendment) RuJes, 1977 (V1I-
24-11-77), 207. 

Merchant Shipping (Fire Appli-
~TIL~'~f~_t~~13~uJes, 1977 

Minutes of sittings of Committee 
on Absence of Members from 
sittings of the House held on 
16th Nov. and 15th December, I 
lC)77 (IX-23-12-77), 286. 

Minutes of sittings of the Com-
mittee on Papers laid on the 
Table (VII-17-11-77), 286. (IX 
-22-12-77), 162. 

PAPERS LAID ON THE TABLE-
Contd. 
Minutes of the sittings of the Com-

mittee on Petitions (1X-23-12-
77), 287. 

Minutes of the sittings of the Com-
mittee on Private Members' Bills 
and Resolution~ nX-23-12-77). 
287. 

Naval Ceremonial Conditions of. 
Service and Miscellaneous (Am-
endment) Regulations, 1977 (VIII 
-7-12-77), 212. 

Notification under Aircraft Act. 
1934 (VI1I-2-12-77), 234. 

Notifications under All India Ser-
vices Act, 1951 (VlI-16-11-77). 
238-40. 

Notification under All-India Ser-
vices Act, 1951 (VII-23-11-77). 
215. 

Notifications under All-India Ser-
vices Act, 1951 (VIII-30-11-77). 
241-42. 

Notifications under All India Ser-
vices Act, 1977 (IX-14-12-77), 
240. 

Notifications under All India Ser-
vices Act. 1951 (lX-23-12-77). 
282-83. 

Notifications under Central Excise 
RuJes. 1944 (VII-I 4-1 1-77). 
284-85. 

Notifications under Central Exciso 
RuJes, 1944 (VII-18-11-77). 249-
SO. 

Notifications under Central Excise 
Rules, 1944 (VIJ-21-11-77). 
248. , 

Notifications under Central Exciso '" 
Rules. 1944 (VII-24-11-77), 208-
09. 

Notific&tions under Centml Excise 
Rules. 1944 (VII-2S-11-77), 224. 

Notifications under Central Excises 
Rules, 1944 (VIII-l-l 2-77). 
211. 

Notifications under Central Excise 
RuJes, 1944 (VITI-2-12-77). 
237-38. 
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PAPERS LAID ON THE TABLE-
Coord. 
Notifications under Central Excise 

Rules, 1944 (VIII-7·12-77). 
214-15 . 

. Notifications under Central Excise 
Rules, 1944 (VIII-9-12-77), 
251·52. 

Notifications under Central Excise 
Rules. 1944 (IX-16·12·77), 
2SR 

Notifications under Central Excise 
Rules, 1944 (IX-,23-12-77), 276. 

Notifications under Central Excises 
and Salt Act, 1944 (VII-18.11-
77), 245-46. 

Notifications under Companies Act. 
1956 (VII-15-H-77). 238. 

Notifications under Customs Act. 
1962 (VII-14-11-77), 282-84. 

Notifications under Customs Act. 
1962 (VII-lS·l1-77), 248. 

Notification under Customs Act, 
1962 (VII-24·1I·77), 208. 

Notifications under Customs Act. 
1962 (VII-28·11.77). 223. 

Notification under Customs Act. 
1962 (VIII-2-12-77). 237. 

Notification under Customs Act, 
1962 (VIII-9.12-77), 252-53. 

Notification under Customs Act. 
1962 (VIII-I 2·1 2-77). 245. 

Notifications under Customs Act. 
1962 (VIII-13-12-77), 230. 

Notification under Customs Act, 
1962 (IX-16.12-77). 258. 

Notification under Customs Act, 
1962 (IX-23-12-77), 276. 

National Development Boards 
Rules. 1977 (Vll-18-11-77), 247. 

Notifications under Drugs and Cos· 
metics Act, 1940 (Vn-24-11·77), 
207-08. 

Notification under Essential €om-
modities Act, 1955 (Vfi-16-11-
77), 237. 

PAPERS LAID ON THE TABLE--
Cootd 
Notifications under Essential Com-

modities Act, 1955 (VII-18-lI-
77), 243. 

Notification under Essential Com-
modities Act, 1955 (VII-21-11-
77). 248. 

Notification under Essential Com-
modities Act. 1955 (VII-23-11· 
77), 214. 

Notifications under Essential Com· 
modities Act. 1955 (VIIT-5-12-
77), 255. 

Notifications under Export (Oua-
lity Control and Inspection) Act. 
1963 (VIII -2-12-17). 235-36. 

NotificatiOn under Finance Act, 
1977 (VIII-9-12·77), 252. 

Notification under Finance (No.2) 
Act. 1971 (VIII-2-12-77), 237. 

Notifications under General Insu· 
rance Business (NationaIisation) 
Act, 1972 (VII-IS-l1-77), 247. 

Notification under Government Sav-
ings Certificates Act. 1959 (Vn--
IS-11-77). 247. 

Notifications under Income·tax Act, 
1961 (VIl-IS-l1-77). 246. 

Notifications under Income Tax 
Act. 1961 (IX-19-12·77), 257. 

Notifications under Industries (De-
velopment and Regulation) Ac1. 
1951 (IX-14-12-77). 239. 

Notifications under Industries (De-
velopment and Regulation) Act. 
1951 (IX-19·12·77). 256. 

Notifications under Motor Vehiclc~ 
Act. 1939 (IX-23-12-77). 280. 

Notifications under Nationalised 
Banks (Management and Miscel-
laneous Provisions) Scheme. 191" 
(VIII-6-12-17), 262-63. 

Notifications under Nationalised 
Banks (Management and Mbcel· 
laneous Provisions) Scheme. 197tJ 
(IX-20·12.77), 240-41 

Notifications under Navy Act, 195:-
(IX-14-J2-77), 238 
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PAPERS LAID ON THE ,ABLE-
Cnntd 
Notifications under Representation 

of People Act. 1950 (VU-1S-1l. 
77), 239-40. 

Notifications under Representation 
of the People Act, 1950 UX-20· 
12-77), 342. 

Notification, Salaries and Al-
lowances of Ministers Act. 1952 
(VII-23-1l-77), 21S. 

Notifications under Urban Land 
(Ceiling and Regulation) Act, 
1976 (VIn-5-12-77), 254. 

Oil and Natural Gas Commission 
(A~ndment) Rules, 1977 (VII-
15-11-77), 238. 

Passports (Amendment) Rules, 1977 
(VU-21-ll-77). 247-48. 

Patents (Amendment) Rules, 1977 
(IX-~14-12-77), 239. 

Payment of Bonus (Amendment) 
Ordinance, 1977 (VU-I4-11-77), 
286. 

Payment of Wages (Mines) Amend-
ment Rules, 1977 (VIT-17-11-
77), 253. 

Photostat copy of teleprinter mes-
sage from Kerala Chief Minister 
to Prime Minister of India reo 
damage from cyclonic storm 

(IX-14-12-77), 241. 
Pon Laws (Amendment) Bill, as 

passed by R. S. (IX-I 5-12-77), 
179. 

Presidents' Proclamation in relation 
to the State of Tripura MI-
14-11-77), 278. 

Prevention of Food Adulteration 
(Fourth Amendment) Rules. 1977 
(Vll-24-1l-77), 207. 

Proclamation by President revok-
ing earlier Proclamation in rela-
tion to the State of Nagaland 
(Vll-28-11-77). 222. 

Protection of Civil Rights Rules. 
1977 (VII-16-11-77), 237-38. 

Railway Protection Force (Amend-
ment) R.ules, 1977 lvn-l~-l1-
77). 238-39. 

PAPERS LAID ON THE TABLE':'-
Comd 
Railways Red Tariff (Third Amend-

ment) Rules, 1977 (VnI-13-12-
77). 229. 

Rajasthan Coal Mines Bonus (Am-
endment) Scheme. 1977 (VII-
17-11-77), 255. 

Report of Biennial EJections to 
the Council of States and Legis-
lative Councils. 1976 (Narrative 
and Statistical) (VII-I5-H-77). 
240. 

Report of Committee on Drugs Ab· 
Use in India (VIJ·-5-12-77). 254. 
(JX-22-12-77), 162. 

Report of Commjtt~e on News 
Agencies (VIII-30-11-77), 240. 

Report of Deshpande Commission 
reo death of Justice D. S. Lamba 
(IX-22-12-77), 161-62. 

Report of Enquiry Committee on 
Dr. Ram Manohar Lohia's treat. 
ment (VIII-13-12-77), 229-30. 

Repon of Executive Committee of 
the Trustees of Victoria Memo-
rial Hall. Calcutta for 1976-77 
(VII-28-1l-77), 223. 

Reports of Governor of Tripura to 
the President (VII-14-11-77). 
278. 

Report of Jute Corporation of 
India Ltd., Calcutta for 1975-76 
along with Audited Accountl 
and Comments of C.A.G. there· 
on (Vll-18-11-77), 242. 

Reports of M. R. T. P. Commis-
sion under the M.R.T.P. Act. 
1969 (VIII -6-12-77). 260-61. 

Report One-Man-Commission of 
Inquiry to enquire into the acci-
dents of explosions that took 
place on 2nd January, 197~ at 
Samastipur (Bihar) (VI1-14-11-
77). 277-78. 

Report of Pipelines Inquiries Com-
mission (August, 1975) (VU-
15-11-77), 238. 
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PAPERS LAID ON THE TABLE-
Contd. 
Report on progress made in thc in-

take of S.C. & S.T. against vacan-
cies reserved for them in recruit-
ment and promotion categories 
on the Railways for the half year 
!nding 31 st March. 1977 (IX-
20-12-77). 341-42. 

Reports of study tours and minutes 
of sittings of the Committee on 
Welfare of S.c. & S.T. (IX-23-
12-77), 287. 

Report on National Juridicare 
Equal Justice-Social Justice 
(Bhagwati Committee Report) 
(IX-23-l2-77), 285. 

Report on Recruitment Policy and 
Selection Methods for appoint-
ment to the All India and Cen-
tral Services (Kothari Committee 
Report) (IX-14-12-77), 240·41. 

Requisitioning and Acquisition of 
Immovable Property (Amend· 
ment) Bill as passed by R.S. {VII 
-18-1 t·77). 251. 

Requisitioning and Acquisition of 
Immovable Property (Amend. 
ment) Ordinance. 1977 (VII-l4-
1I-77), 281. 

'Seamen's Provident Fund (Amend-
ment) Scheme. 1977 (VIII-7-12-
77), 214. 

Smith Stanistreet and Company 
Limited (Acquisition and Trans-
fer of Undertakings) Ordinance, 
1977 (VII·_·14-11-77), 281. 

:Standards of Weights and Measures 
(Packaged Commodities) Rules, 
1977 (VII-I8-lI-77), 243. 

Statement correcting answer to S. 
Q. No. 492 on 15th July. 1977 reo 
extension of Jammu Airport (VII 
-18-11-77), 238-39. 

Statement correcting answer to O.S. 
Q. No. 2661 reo sugarcane arrears 
(lX-23-12-77), 285. 

Statel!l.ent correcting reply to U.S. 
Q. IIlo. 4241 reo excise duty on 
Sugar (lX-23-12-77), 277. 

1 PAPERS LAID ON THE T ABLE-
Contd. 
Statement explaining Governments· 

agreement with the Annual 
Report of Board of Trustees of 
Indian Museum, Calcutta (or 
1976-77 (VIII-12-12-77), 244. 

Statement explaining Governments' 
agreement with the Annual Re-
port of Central Electronics Ltd. 
New Delhi for 1976-77 (VII-23-
11-77), 213. 

Statement explaining Governments' 
agreement with the Annual Re-
port of General Insurance Cor-
poration of India, Bombay. for 
the year ended 31st December. 
1975 (IX-16-12-77), 261. 

Statement explaining Governments' 
agreement with the Annual Re-
port of Mishra Dhatu Negam 
Ltd.. Hyderabad, for 1976-77 
(IX -23·12-77), 284. 

Statement explaining Governments' 
agreement with the Annual Re-
port of N.B.C.C .• New Delhi for 
1976-77 (IX-19-12-77). 258. 

Statement explaining Governments' 
agreement with the Annual Re-
port of N.C.E.R.T., New Delhi. 
for 1975-76 (IX-I9-12-77), 254. 

Statement explaining Governments' 
agreement with the Annual Re-
port of National Insurance Com-
pany Ltd., Calcutta for the year 
ended 31st December, 1975 (IX 
-16·12-77), 261. 

Statement explaining Governments' 
agreement with the Annual Re-
port of National Remote Sensing 
Agency. Secunderabad for 1976-
77 along with Audited Accounts 
(VIl-·23-11-77>, 223. 

. Statement explaining Governments' 
agreement with the Annual Re-
port of National Research Deve-
lopment Corporation of India, 
New Delhi for 1976-77 (IX-14-
12· 77). 237. 

Statement explaining Governments' 
agreement with the Annual Re-
port of New India Assurance 
Company Ltd., Bombay for the 
year ended 31st December, 1976 
(JX-20-12-77), 341. 
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PAPERS LAID ON THE TABLE--
Contd. . 
Statement explaining Govel1lIIlents' 

agreement with the Annual Re-
port of Oriental Fire and Gene-
ral Insurance Company Ltd .. 
New Delhi for the year ended 
31st December. 1975 (1X-16-12-
771. 260. 

Statement explaining Governments' 
agreement with tbe Reports of 
Praga Tools Ltd .• Secunderabad. 
fo. 1975·76 and 1976-77 (lX-
23-12-77). 283 

Statement explaining Governments' 
agreement with the Annual Re-
port of Rampur Raga Library. 
Rampur for 1975·76 (IX-19-12· 
77), 257. 

Statement explaining Governments' 
agreement with the Annual Re-
port of Salar J ung Museum, Hy-
dcrabad for 1976·77 (1X-19-12-
77). 255. 

Statement explaining Governments' 
agreement with the Annual Re· 
port of United India Fire and 
General Insurance Company 
Ltd .• Madras for the year ended 
31st December. 1975 (IX-16·12· I 
77), 260. 

Statement explaining reasons for 
delay in laying the Drugs and 
Cosmetics First and Second Am· 
endment Rules. 1977 on the Ta' 
ble of the House (VIII-t·12·77). 
210. 

Statement giving reasons for imme-
diate legislation by the Advocates 
(Amendment) Ordinance. 1977 
(VII-18·ll·77). 255. 

Statement giving reasons for imine. 
diate legislation by Banking Ser-
vi~ Commission (Repeal) Ordi· 
nance, 1977 (VIl--18·11·77), 256. 

Statement giving reasons for imme· 
diate legislation by Enemy Pro-
perty (Amendment) Ordinance. 
1977 (VII--lS·11·77), 257. 

Statement indicating the results of 
market loans doated by the Gov-
ernment of India in October. 
1977 (VII-14.11.77). 285. 

PAPERS LAID ON THE TABLE-
Contd. 
Statement on the action taken or 

proposed to be taken on the con-
vention and recommendation ad-. 
opted at the Sixty-first Session of 
International Labour Conference 
held at Geneva in June. 1976 (IX 
-15· 12· 77), 178. 

Statement reo a news item in Orga-
niser of 27th June. 1977 entitled 
"Sub· standard Mig engines clear-
ed during Emergency" (1X-23-
12·77). 271. 

Statements re. action taken by Gov-
ernment on various assurances· 
given by Ministers (IX-22-12-
77), 160·61. 

Statement reo Coffee Board (!X-
23· 12· 77). 333-35. 

Statement reo delay in laying on the 
Table Annual Reports and Ac-
counts of Agro.Industries Cor. 
porations of some States (VIlI-
12· 12-77), 242-43. 

Statement reo Gresham and Cravan 
of India (Private) Limited ~Ac· 
quisition and Transfer of Under. 
takings) Ordinance (VII-21-11. 
77). 267. 

Statement reo Indian Iron and Steel 
Company (Acquisition of Shares) 
Amendment Ordinance (VII-·23.· 
11·77). 21S. 

Statement reo Payment of Bonus 
(Amendment) Ordinance (VII-
21-11.77), 268. 

Statement reo Public Safety Ordi· 
nance issued by Jammu and Ka· 
shmir Government and reaction. 
of Government thereto (VUI-
2· 12· 77), 262-04. 

Statement reo Smith. Stain street an4' 
company Limited (Acquisition 
and Transfer of Undertaking.) 
Ordinance (VIl-21·11-77), 266. 

Statement showing action taken by 
Government on various assure . 
ances etc. given by Ministers dur-
ing various sessions (VII-17·U. 
77). 253-54. 
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PAPERS LAID ON THE TABLE-
Contd. 
Statements showing variety-wise 

allotments of controlled cloth to 
various States and retail shops 
(VII-18-11-77), 239-4(j. 

Statements of Public Accounts 
Committee reo action taken by 
Government on the recommenda-
tion contained in various Reports 
of the Committee (VIIl-9-12-
77), 253-54. 

Sugar (Control) Amendment Order. 
1977 (IX--19-12-77). 258-59. 

Sugar (price Detennination for 
1976-77 Production) Second Am-
endment Order, 1977 (VIII-12-
12-77), 244. 

Supplementary Report of C.A.G. 
of India for 1975-76, Union Gov-
ernment (Civil) (IX-23-12-77). 
~86. 

Textile Committee (Appeal to the 
Tribunal) Amendment Rules, 
1977 (VII-18-11-77). 241. 

Wealth-tax (Third Amendment) 
Rules. 1977 (VII-l 8-11-77), 
246. 

PARAFFIN WAX: 
Allotment of Paraffin Wax to Ma-

dhya Pradesh (VIII-13-12-1977), 
16-21. 

Allotment of Paraffin Wax to Tamil 
Nadu (VII-29-11-77). 78-79. 

Supply of Paraffin Wax to the 
States (VII -15-11-77), 154-58. 

PARADIP PORT: 
PARADIP PORT (Vll-16-11-77), 

116-17. 
Fertiliser Plant at Para deep Port 

(VII-29-11-77), 102. 
Representation from Paradeep 

Shramik Congress fl!. Verifica-
tion of Membership of Union 
(VIII-8-12-77), 48. 

PARADTP PORT TRUST: 
Modem Sheds at Paradeep Port 

Trust (VIII-30-11-77), 94. 
Setting up Parliamentary Consulta-

tive Committees (VIl--24-I1-77). 
45-46. 

PARLIAMENT HOUSE: 
Expenditure incurred on the main-

tenance and renovatIon of Par-
liament House and Parliament 
House Annexe (IX -19-12-77). 
49-50. 

PARLIAMENT HOUSE ANNEXE: 
Estimates for the Construction of 

Parliament House Annexe Build-
ing (VIII-5-12-77), 78-79. 

Expenditure incurred on the main-
tenance and renovation of Parlia-
ment House and Parliament 
House Annexe (IX-19-12-77). 
49-50. 

PARTITION DECREE(S): 
Execution of Partition Decrees (VII 

-29-11-77), 64-65. 

PARTY FUNDS: 
Collection and Utilisation of Party 

Funds (VII-23-11-77). 72. 

PASSENGER AMENITIES FUND: 
Utilisation of Passenger Amenitiea 

Fund on Railway Safety (VIII-
6-12-77), 248-49. 

PASSPORTS: 
Discussion with USSR for Scrap. 

ping visa and passport (VIII-
8-12-77), 100-01. 

District-wise number of Passport 
issued in Gujarat (IX-IS-12-77). 
144. 

Increase in Number of Passport 
Applications (VIII-1-12-77). 30. 

Issue of Passports to Indian and 
Pakistani Tourists . (VIII-I-12-
77). 147. 

Liberalised passport policy (VIII-
1-12-77), 35. 

Number of passport applicatiolls ita 
Hyderabad R.P.O. (VIII-1-12-
77). 130. 

Number of passport applicatiollJ 
received from M.P. (VII-24-11-
77), 111. 

Number of Passports issued (VII-
17-11-77), 159-60. (VII-24-11. 
77), 165. 
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PASSPORTS--Contd. 
Opening of a Regional Passport 

Office ill Assam (IX-22-12· 77). 
49. 

Opening of Regional Passport 
Office in Bhopal (VIII-I-12-77), 
86. 

Passport Regulations (VIU-8-12-77). 
47. 
Pending passport Applications 

(VIll-8-12-77), 142-44. 
Release of passports of 48 citizens ' 

(VII-24-11-77), 122-23. 

Verification of Passpon forms (VII 
-24-11-77). 117. 

Patel Chest Institute (VH-17-11-17), 
161-63. 
Relay Hunger strike by Post-Gra-

duate Students of Patel Cbest 
Institute, Delhi (VII-24-11-77), 
190-91. 

PATIALA: 
Exclusion of Hockey Players from 

Coaching camp at Patiala l VIII 
-12-12-77), 30-36. 

PATNA: 
Complaints regardjn~ Telephones 

in Patna (VilI--8-12-77), J ~4- -
36 

Railway Bridge on Ganga in Patna 
(VII-IS-lI-77), 206. 

PAY AND ALLOWANCES: 
A. Band C class cities in the coun-

try (VIII-9-12-77), 71. 
City Compensatory Allowance t(1 

Employees working in and arounci 
Ambat.nath (VI1-18-11-77). 139 
40 

DA RiIJ discounted by Union Bank 
(lX-23-12-77l, 191-92. 

Dearness Allowance to Central Gov-
ernment Employees (VII-18-] 1· 
17). 211-12. 

Disparity in ~y scales of EmpJD-jees 
of Central Government (VlIl-
2-12-77). 52-54 

PA Y AND ALLOWANCES-Contd. 
E'nhancement of house rent :lllow-

ance of Central Government em-
ployees at par with Public $eClOt 
Undertaking" in Delhi (VUI-
9-12-77>, 48. 

Hill Compensatory Allowance in 
H.P. (VIII--8-U-77). 92. 

HOUSE RENT ALLOWANCE: 
House Rent AlJowance (VIU -

13.12-77 >. 164-6.5. 
House Rent Allowance for DDA 

staff (IX-19-1~· 77), 58-59. 
House Rent Al/e wanee for Railwa) 

Bmployees of Hill areas (YIlt·-
6-12-77). 14647. 

Pay and Allowances of the Manag-
inK Dire.ctor of Dunlop (India) 
Limited (VUI-6-12-77), 93·94. 

Pay ScaJe~ of Accountant in tho 
Medical Unit of Director Genera' 
Armed Forces (lX-14-12·7n 
83. 

Payment of Inlerim Relief to Indiaft 
Journalists by International Fore-
i~n News Ag.encies ClX-l ~-11· 
77), 67. 

Payment of Salary to Teachers of 
PMG CoJlegc, Aizawal (VHI-
12-12-77). 47·48 

Payment of T.A. Bill of Railway 
Officers (VU-29-Il-77), 65-66. 

Project Allowance to Employees in 
Dandakaranya Project Areas (IX 
-23-12-77), 252-53. 

Raising of Pay Scales of Employees 
Working in Rural Post Office. 
(VlI-17.11·77). 207-08. 

Wat.er allowance of P&T Employc:cl 
(VIIl--l·12·77). 107. 

PEASANT VOLUNTEERS: 
Training of Peasant Volunteer. 

CVlI-21-11-77). 121-21 
PEKING RADIO. 

Reported Peking Radio Broad" .. 1Jt 
about Borders (CA) (VIII-n-l?-
78). 246-65 . 

. _------_ ..... _ .. -- .. __ .. _ ..•. _--
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·PE.LT .ETISATION PLANT: 
PeJIetisation Plant in Bastar District 

of Madhya Pradesh (VJII-8·12· 
17). 35. 

PENSION: 

Grant of Pension to Freedom Figh· 
ters (VII-16··11·77), 92·93; (\'ll 
-30-11·77), 8-13; (VIIJ-7-l?· 
77). ~.29. 

fJrant of Pension to Freedom F1gn· 
ters from Balu;;ore District (VII 
-16·11-77). 58. 

Memorandum from All India p. & 1 
a;nd Central Government J>en~ 
-sioners' Association (VIII ...... 2.12· 
77), 20-25. 

Jdemorandum from retired Govern· 
ment employees regarding . pen-
sion law of 187) (VIIl~2.12-7'T, 
lSI-52. 

Pension for retired railway ern. 
ployees (VIII--13-12-77). 156-57 

Ponsion given to freedom. fighters 
(VII-16-1l·77). 164-65. 

Payment of Pensions through. Bank.s 
to Retired Employees (IX-23·12-
77). 236-~7. 

·Pension to Freedom Fighters (VllI 
-·7-12·77), lR9 

:f»onsion to Heirs rf deceased M (S ..... 
&. DIR Detenus (VII-J5·11-7'7), 
33·34. 

Pension to participants. of MopJah 
Rebellion (VIU-7·12-77). 101. 

.P4nsion· to lhe service personnel 
(IX-14-12·77). 173-75 

Raising PensIons C)f Freedom flab· 
ters (VIII-30·11-77). 58. 

Relief for Pensioners (IX-23·J1-
77), 50. . 

Revision in the Rates of Pension 
Permissible to Central Govern-
ment Servants (IX-16-12-771 
242. 

Scheml': for disbu:rsing PensiolJ 
through Post Offices in H.P. to 
Railway Offi~r<; in H.P. to Roil· 
way OIlicers aud Ex-Servicemen 
(VIII-l·12·77). 1l~. 

PER CAPITA INCOME: 
Per capita allocations and pet 

capita income for states (VIII·-
30·11-77), 207. 

PERIODICALS AND JOURNALS": 
Ban on Works llf Mao-Tse-Tunl 

and Journal . Peking Re'iiew 
(VIl-18-11 .. 77), 218. 

PERSONEL EXPLANA nON BY 
MEMBER SHRI KANWAR LAL 
GUPTA: 
Certain charges made by Shri Yasb 

pa] Kappor (IX-23-12-77). 339-
42. 

Shri K. Raghu Ramaiah (VIll-
1-]2·77). 296·97 

PESTICIDES : 
Danger ill Ex.cessive use ot InsecU-

cides and pesticides (IX-19.12~ 
77). 46. 

Phosve} Pesticides (VI1-21-11·77). 
193·94-

Prices of pesticides (VU-21-1l-77). 
127-29. 

Shortage of Per.tiddes (VU-28-11· 
77), 101-43. 

Debates 
Reduction in prices of pesticides 

(St.) (VIl-29-11-77), 251-52. 

PETITIONS: 
Demands of primary teachers (VIII 

-·13-12-77), 248 . 

Demands of railwaymen (VUI-
7-12·77), 216. 

Gresham and Craven of India (Pri-
vate) Ltd. (Acquisition and Trans-
fer of Undertakings) Bill (VU·-
28·11.77). 225. 

Proposed fertiliser and petro-chemi-
cal complex on the coast of Ali· 
bag, Mabarashtta (IX--23·12·77). 
291. 

Re. Export of groundnut solvent 
extraction 3nd groundnut hud· 
picked and selected (VIII-8·12~ 
77). 200. 
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PETITIONS-Contd. 
Re. unemployment. price·risc. 

lowering of voting age etc. pre-
sented by Shri C. K. Chandrap-
pan (VIII-~·12-77).281·82. 

PETRO-CHEMICAL COMPLP.J( 
(BS): 
Appointment of Chairman of the 

Petro-Chemk.ll Complex at 
Baroda (VIIl-6-1~-77). 189·90 

Petro-chemical complex at Haldi3 
(lX-20-12.77). 119. 

Pctro-Chemical Company in Kerala 
(VIII -6-12· 77). 166-67 

Petro Chemical Complex a~ Haldia 
(VIII-13·n-77), 93, 

Petro.Chemical Complex at Haldia 
(VII-)5·11-77). 217·18. 

St-t up of more petrochemical pro-
jects (lX-20-12-77). 82 -

Task Force to Study Petro-Chemi. 
cal Industnes (YIl-29-1l-77) 
163-64. 

PETROL PUMP(S): 
Grant of Coolcing Gas and Petrol 

Pump Agencies (IX-20-12-77) 
]25·26. 

Provision of Ba&ic Amanities at 
petrol pumps (VIIJ-13.12·77). 163 

PETROLEUM: 
Acquisition of land for laying pe 

trot Pipelinl': (VIIl-6-12··77t 
211. 

Anticipated ind;genous production 
of Petroleum (VIll--6·12-77). 
141-42. 

Propsal to i:ntroduce Employment 
Oriented Scbemcs (IX-20-12-77t. 
126-27. 

Rationing in Petroleum (VII -
15-11·77), 39-40 

Reduction of Excise Duty on Pc 
trot (IX-23·12·77). 188·89. 

Reduction in prices of Petrol and 
Kerosene Oil (VII -29-11· 77l, R~· 
&6, 

PETROLEUM GAS ~ 
Supply of Cooking Gas (VII-IS.II. 

77), 33-3S. 
PETROLEUM PRODUCTS' 

('..ousumption of Petroleum Product.. 
(VII--15-11·77), lO3-()< 

Demand of Petroleum Productlt 
(VUI-6-12.77), IS7-Sa. 

Petroleum Exploration Work (VU 
-15·11.77). 28·'9 

Scarcity of Oils (Petroleum Pro-
I'lucts) in COUDtTy (VIl-29-) t· 
77). 123-25. 

Shortage of Petroleum and kerosen~
in Tamil Nadu due to Cyclone 
(VIII-13·12-77). 216-17. 

Shortage of PetroieJUm Producta in-
North West Region (VIII~13.1'. 
77). 215-16. 

PFIZER. MIS. : 
MIs Pfizer Ltd. <VH-l1·77J~ 

215·16. 
Issue of licences to M! s Pt17l!'r (VIn 

-6·12-77). 24~3. -
Production withou~ proper Ucel\Celt" 

by M / s Pfi7er and M J s Sandoz: 
(J) Ltd. (VTI-29·1l·7n 72·73. 

Profits earned by MIs Sandoz, MI. 
Pfizer and M / s Glaxo (YIlf.-, 
6.12-77), 177.·--79. 

Show Cause Notice to Pfizer for 
Violatiotn of l'ndustrial LWenr.e. 
Laws (VII-- -29-] 1-77). 169. 

Violation of drug price contld 
order by MIs Pfizer (VIII-6-1l-
77), 239-40. 

PHARMACIST(S) : 
Dh;crimiD'ation in Registration ~ 

Pharmacists (IX-22-12-77). IlQ 
Pay scale and selection Grade ot-

Pharmacists (IX-22-12-77). 56-
Pav Scale of Pharmacists me--

15·12-77). 76. 

PHARMACY ACI': 
Amendment of pharmacy act aDdl 

pharmacy (Amendment) Act 
)976 (VIII-l-12-77). 64. --
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PHILLIPS PETROLEUM COM· 
PANY: 
Payment by Philips Petroleum o.'m· 

pany of USA to Cochin Refinerv 
Officers (VII·-15·1l-77). 162·63 

PHOENIX TEXTILE MILLS: 
Banks which ha~ Advanced U>an 

to Owners and Partners of Phoe 
nix Textile Mills No. 1 Bombay 
(IX-23·12·77). 184. 

Payment of Income Tax by Phaem 
Textile Mill No. 1 Bombay ax 
-23·12.77). 184. 

PHYSIOTHERAPIST(S) : 
Setting up of Committee to look into 

Grievances of Physiotherallisb 
(IX-22-12·77). 75. 

PJO IRON: 
Export deal with China for Pia !roD 

by SAIL (VIII-S·12-77). 67. 

&port of Pig Iron (VIll--l-12.m 
14. 

PILGR IMAGE PLACES : 
Scheme for Development of Bud. 

dhist and Jain Pilgrimage Places 
(IX-23.12-77). 247·48. 

PILLAI COMMITTEE: 
Recommendations of the PiUa! 

Comm;tle;! (YlII-2-!::'-7h i07· 
: 08; (lX-16-12·77). 151, (IX-· 

23·12-77). 139-40. 
PILOTS: 

Appeal by International Federation 
of Airline Pilots Association 
MII-9.12-77), 134. 

Discrim;naiion against Harijans and 
Adivasis wh.) apply for Pilot's job 
in IA (VIII-2·12-77). 109. 

Employem::nt for trained pilots duro 
ing CUirent Year (VIII--9- I 2·77), 
240. 

Scheme to provic!e jobs for unem· 
ployed Tr:tined Pilo: s (Vnf-
9·12-77). 119. 

PIPELINE COM\flSSIO~: 
Report of PipcJin: Commission (IX 

-20.12-77), 195·1:I(). 

PIPELINE CORPORATION: 
Suggestion for a Pipeline Corpora· 

tion (VII-29-11·77), 165·66. 

PL480: 
A~ement with USA for Repay .. 

ment of PL-480 funds in Comrno-
dity Terms (VIII-9·12-77), 72. 

PLAN(S): 
Central Housi~g aid to Gujarat 
. during the ~ixth Plan (YlU-S-12· 

77). 123·24. 
Clearance of co·opera.tive House 

Building Societies Plans (V1I-· 
14·1l· 77), 56. 

Drought Prone Area Programme 
during sixth Plan (VIII-S·n,· 
77), 28-32. 

Guidelines issued regarding formu· 
lation of Annual Plan for 1978· 
19 (VIII-30-11-77), 211·12. 

Integration between Physical and 
Financial Planning (VIII-7·n· 
77). I 39·40. 

Power Generation in Sixth Plan 
(VlII-7-12.77), 151-52. 

Projects under the Ministry durina 
last two Five Year Plan (VJI -' 
29·11-77). 179. 

Steel Plant in 6th Five Year Pll\lt 
(VIII-I· I 2·77), 151. 

Termination of Fifth Plan CVlT--
16·11-77), 13S. 

PLAN AID: 
Advance Plan Aid to States NIT -

18-11-77). 54. 
Conference of State Chiof Minister, 

for advance Plan Assistance 
(VITI-2·12·77), ] 58-5Y 

PLANETARIUM : 
Scttin~ up of Planetarium in DeW 

(VIII-S·12.77). 12-16. 
PLANT QUARANTINE MEA· 

SURES: 
Plant quarantine measures (lX-

19-]2-77), .~3·54 
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PLANTATION INDUSTRY: 
Central Financial aid for HousUJa 

under the Plantation Labour Act 
(VIII-12-12·77). 16-19. 

Demand for Minimum Wage to 
Plantation Workers (IX-22·12· 
77). 45. 

Condition of workers of PlantatioD 
Industry (IX-J5-12-77). 124. 

Fragmentation of Estates to avoid 
Application of Plantation Labour 
Act (IX-22-12·77), 107. 

"PLASTIC GOODS: 
Demand of Indian Plastic goods in 

west asian countries (VIU--9-12-
77). 42. 

·PLASTIC INDUSTRY' 
Seeking at Assistance by Plastic In 

dustry (VIl--29-11-77). 78. 

PLASTICIZERS: 
Import of PlasticU.ers (VII-·IS-ll. 

77). 218·19. 
PLYWOOD: 

Export of Indian Commercial Ply. 
wood (IX-23.J2·77). 51·52-

'POLA!'ID: 
Indo-Polish Surv~v of North West 

Coast (VIU-·5-12-77). 171. 
Joint Indo-Polish industrial ventu. 

res (IX--16-12·77). 227. 
Participation of PoJlUld in Equity 

in India (IX--16-12-77). 172. 
roLlCR: 

Induction of c.R.P. and B.S.F. in 
Mizoram Armed Police and Mizo-
Tam PoliCe (IX -14-12-77). 57.58. 

Obeying of Orders by Police (VUJ 
-30-11-77).122·23. 

Police Commi~sioner for Delhi (VIl 
~16-) 1-77). 180 

Strike by Police Employees in 
Delhi (VII-23-11-77). 164. 

I POLlCE COMMISSION: 
Central Po!ice Cc'mmission (VJT-· 

23-11-77). 194. 

POLICE FIRING' 
Inquiry into Polic~ Firing in Jama 

Masjid area before Em~CIlCJ 
(VII-23-11-77), 121. 

Police firing in States (VIII-3().·U· 
77). 41-

Police firing on Ga.rq DemonsUa· 
tors of Baladmari in Goalpara 

'District (lX-14-12·77). 71. 

POLIO: 
Polio hJcidenl,;c 10 Delhi eVlI-

2+11-77), 196-98. 

POLITICAL PAR TIES: 
C..ontribution by Companies tu 

Janata Party and Congress Part) 
(VII~lS.1f.77). 37. 

Contribution 1Dade by Compaaiea 
by way of Advertisements ia 
Congress party Magazines/S~uve. 
airs (VII-1S-H-77). 11-19. 

Governmental Residential Accom-
modation with P,o.ltic:al Parlica 
(VIn-12.12-77), 136. 

Inviting Represeatatioa from Poli-
tical Parties (lX.-2-12-77). 108. 

Loopholes in C.ompnay I..a:~ regard. 
in& contributJon~ to Pohtlcal par. 
ties (VII-iS-lI·77). 182.83. 

Money contributed by Sugar IJ1dus-
try to Political Parties (VU_. 
IS-11-77). 136. 

Debalu 
Rece1.1t C.0.1. raids ,)n offices of 

political parties in Punjab (MJtter 
under 377) (VU--l6-11·77).. 258 
-60. 

POLITICAL MURDERS: 
Increase in Po)iti.lal Murders ,VIn 

-7-12-77), 147. 

Use of Rubber Bullets in Firinp by POLITICAL PRISONERS: 
Po:ice (VIII-30-11·77). ~QQ Political prisont:r in Jails (VUI-
201. 30-1 1-77). 75·76. 
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POLITICAL P'RlSONERS-Contd. . 
Political Prisoners in JaUs (IX-

14-12-77), 43-44. 

POLYMER COMPOUND: 
Supply of Polymer Compound by 

Maruti Services Private Ltd. (VB 
-2S-n-77), 72-73. 

POL YSTER FIBRE: 
Installation of Fercosllicon and 

Polyster fibre plant (VlI~29-U 
77), 155-56. 

POL YSTER KHADI: 
Production of Polyster Khadi by 

Sita Ram Jail'luria (VIII-7·1]· 
77). 138. 

PONDICHERRY: 
The number of Foreigners Over-

staying in Pondicberry (IX~ 
14-12-77), 175. 

DI!bales 

Damage to Crops and property 
CAused by recent cyclone in 
Tamil Nadll and Pondicherry 
(CA)(VlI-16·11·77),241-57. 

Loss of Life and Property in Tamil 
Nadu, Pondicherry and Andhra 
Pradesh (Res) (VU-·-21-) 1-77), 1. 

POPULATION: 
Ratio of Womt"n to Men (VIII--

5·12-77). 141-42. 
Scheme to Reduce Pressure of 

Population on Agriculture ax-
19-12-77}. 81-88. 

Steps to prevent population expk>· 
sion (VII-24-11-77), 43-44. 

PORBANDAR: 
Assistance for Outdoor Stadia in 

Porbandar ::lnd Junagarh (Ouia· 
rat) (VlII-28.11.77). 55-56. 

Mail Sorting Office at Porbanda~ 
(VlI-17-11·77). 222. 

PORBANDAR CENTRAL CON· 
SUMERS COOPERATIVE SO .. 
CIETIES LTD.: 
Allotment of custtlms goods to Por· 

ban dar Central Consumers. Co-
operative Sodetics limited (VII 
-18-11-77), 180-81. 

PORBANDAR CHAMBER : 
Demand of Porbandar Chamber of 

Commer:ce and Industries (VII-. 
29-11-77), 189. 

PORBANDAR PORT: 
Completion of railway work. neat 

All.weat,per Porbandar Port (Vn. 
-29-11-77), 190. 

PORT(S): 
Congestion in the .Port of Bombay. 

(VII-23-11-77), 38. 
Cost of Haldia Port (VIl-23-11· 

77), 109. 

EfIor~s for ano ber meeting between 
Ph1zo and the Prime Minister 
(Vn-23-11-77), 86. 

Free Port at Andaman and Nicobar 
Islands (lX-23-12-77), 107. 

Hajira Port (VII~16·1l.77\ 77-78. 
Kakinada Port, Kerala (VU-23-11-

77), 102. 
Volume of Cargo Handled in eacb 

POrt (IX-14·12·77), 70-71. 
PORT BLAIR: 

Dry Dock at Port Blair (Vn-
23-11-77), l:J!I. 

G. B. Pant Hospital. Port Blatr 
(VIII-8.12-7i), 40-41. 

Milk: Supply Scheme in Port BllUf 
lVl1-28-11·77). 128-29. 

Opening of Prcvident Fund Olhco 
at Port Blair (VIII-S-12·77) 9~· 
94. ' 

Task force employees of MES. Port 
Blair (VII-21-11-77), 196. 

PORTUOAL: 
Culhlral Agreement Wltb Portugal .. 

(VIIl-12-12·17). 48-49. 
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.POR TUGAL-Contd. \ 

Economic and Cultural Relations 
with Portuguese Speaking Coun· 
tries (IX-15-1::!-77). 3~. 

Outstanding claims against Portu· 
guese (VlII-l.12·77). 43. 

POST AND TELEGRAPH: 
Abolition of NRC for ED Post 

Offices in Hilly Area (VIII-I·12 
77). 113. 

Al!owance to Agents of P&T [)to .. 
partment (VIl--17.11-77). 209. 

Arrangement of Quick Response 
from Telepbone enquiry at Delhi 
and Jabalpur (Vll-24-ll·77)_ 
142. 

·Compulsory Retirement of officials 
Dy GMT Orissa (VIIl-S-12-77). 
70-71. 

-construction of: Bombay G.P.o. 
Building (VlI--24-1l-77). 188. 

Contract between Postal Seals Co· 
operative Union and P&T Depart-
ment (IX-2Z-12-77). 116. 

Conversion of Branch Post Offices 
to Sub-post Offices (VII-24-U-
77). l1S. 

Daily Delivery Facilities in Sang]j 
Division, Maharashtra (VlII-
8-12-77). 69. 

Delivery of Oak in Hilly and ~nowy 
Areas (IX-22-12-77). 130. 

Delivery of P.M's letter after seven 
years (VlI-24-11-77). 187. 

Departmental Promotion Committee 
in P & T Department (VIL-
17-11-77). 128-29. 

Direct Telephone Line between 
VanthaU and Rajkot and Vera-
val (VII-24-U-77). 97 

Employees of P & T Department 
Sawai Madhopur (VIll-l-l2-
77). 49. 

Extra Departmental Employees (IX 
-15·12-77). 46. 

POST AND TELEGRAPH-Contd . 
Extra Departmental Employees in 

P&T Department (VIl-17.1l-77). 
53. 

Hindi Translation in P&T (VII-
17-11-77). 138-3Q 

Ulegal occupation of MaharaJganl 
Post Office ~uilding (VlI-24·11. 
77), 182. 

improvements in P. and T. Deptt. 
Andhra Pradesh (VII-24-11-77). 
93. 

Instant Service Counters (Savings 
Bank) opened by P&T Depan. 
ment (VII-17-1l-77). 135·36. 

Intercepting Mail of Certain Poli· 
tical Leaders (IX-I5-12-77). 6-
10. 

Introduction of Savings Bank Faci-
lities in H.P. Post Office (Vf'· 
24-11-77). J 10. 

Irregularities committed by P&T 
Officials dul'ing Emergency (IX-
22.12-77). 66. 

Issue of Policies without Medical 
Examination P&T (lX-22·12-
77). 124. 

Local Telepbone Advisory C'JQ1.~ 
mittee in Jtmagarh (VIII-I·12. 
77). 137. 

Mechanism to assess Property re-
turns in P&T Department (VIII 
-1-12-77). 119. 

New Post Office Building in Gorakb-
pur (VII-24-11-77). 97-98. 

Office of the Aligarh Postal Seala " 
Organisation (IX-22-12-77). 133. 

Opening of New Post· Offices and .' 
PCO's in rural areas of UP (Vll 
-24-11-m. 134-35. 

Opening of New Post Offices dur-
ing 1977·78 (Vll-24-11-77), 120. 

Opening of Post OBices and sub 
Post 08k:es in Madhya Pradesh 
In 1978 (lX-IS·12-77). 33. 
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.POST AND TELEGRAPH-Contd. 
Pay Scales of Translators in P&T 

Department (VII-17·11-77). 139. 
AO, 

Payment of House Rent Allowanco 
to Employees of Telephone De-
partment serving at Taluk Head· 
quarters (IX-lS·12·77). 103. 

Postal circle in H. P. (Vill-I·U-
77). 112. 

Postal Division in Kalahandi. Orissa 
(lX-22.12-77). 84. 

Postal service Units in KatnagirJ 
(VII-24-11.'I7).202. 

Postal Stamp lkpot in H. P. (Vlll 
-·I·12~77). 43. 

Postal btore Department of Onssa 
(lX-22-12-77). 92. 

Project Allowance to P & T Work· 
ers in Dandakal"'dDya Project Area 
(VllI-8·12-77). 88. 

Promotions in P & T Dept!. (Vm 
-1·12·77). 97. 

Provision of PCO in Post Offices 
and Sub-POst Offices of Shah-
jcbanpur district. U.P. (VIII-
1·12·77). 82. 

Recogmtion of Postal Accounts 
Employees Union in Kerala (VIU 
-1·12.77). 41. 

Representation against appointment 
of Chairman PelT Board (VII-
17-11·77). 198·99. 

Representation regarding Trunk 
Call Deposit with the Accounts 
Officers. Belg80n (VII-24-11· 
77). 53. 

'STD Service in Bhagalpur city 
(VIII-I·12·77). 128. 

Scheme for disbursing Pensions 
through Post Offices in H.P. to 
~ailway Offices in H.P. to Rail-
way Officers and Ex.Servicemen 
(YIIT-I-12·7?). 113. 

Shortage of Pass Books for Cumu-
lative Time Deposit and Recur-
ring Deposita (VII-24-U-77). 74. 

POST AND TELEGRAPH-Contd . 
Size and price of Postal Covers 

(VIII-8·12·77). 125. 
Telephone and Telegraph Facilities 

to Post Office. Sunhi. Kangra (IX 
--22.12·77). 89. 

Telegrams in Devanagari (IX-
22·12·77). J06. 

Vigilance cell in P&T Department 
(VII-24.l1·i7). 83·84. 

POST AND IELEGRAPH EM-
PLOYEES: 

Construction of Residential Unitt 
for P&T Employees in Bhagalpur 
(VII-17-11-77). 48-50. 

Extra-departmental employees of 
P&T (IX-1S.12-77). 125. 

Exua·Departmcntal Employees 01 
Post and Telegraph .Departruen~ 
in Tamilnadu (JX-22-12-77). 93-

Gazetted and non-gazetted em-
ployees of P &: T who got them· 
selves sterilised during emer-
gency (VIIl-8-12-77). 114-15. 

Grievances of Postal Employees a\ 
Thana (Maharashtra) (V 11-
17 ·11· 77). 130-31. 

House rent allowance to P & T Em-
ployees working in Ratnagiri 
City. Maharashlra (VIII-2-1:!-
77). 49.50. 

Lady Attendant working OIl Daily 
Wages in .Delhi Telephone Ex-
change. Janpath (VIl-24-11·77), 
92. 

Low Pay to Extra Departmental 
Post Masters (IX-22-12.77). 132. 

Memo against aUeged harassment 
of office bearer::. of Class ill 
llnion of P&T employees UX-
15·12·77). 63. 

Memorandum by All India Posta' 
Employees (VIII-·I·12-7]). 149. 

Memorandum by National Federa-
tion of PelT Employees Union 
(VII-17·11-77). 115·16. 



218 SUBJEct INDEX 

POST AND TELEGRAPfIEM· 
PLOYEES--Conld. 
Memorandum from All India P & T 

and Central Government Penellon. 
ers' Association (VIII-2-12~77). 
20-:-25. 

Project Allowance to P&T Em-
ployees (lX-lS-12-77), 114. 

Project allowance to P&T Em· 
ployees Serving in Koyna Pro-
ject Area. Maharashtra (V JI -
18-11-77), 52-H 

Supersession in P&T Department 
(lX-22-12-77). 136. 

Temporary Employees of P&T 
Department (Vli -24-11· 77), 130-
31. 

Water allowance of P&T Employees 
(VlII-12-77). 107. 

POST OFFICE(S): 
Brancb Post Offices in India (LX-

22-12·77), 76. 
Building of Post Office in Jhalwar 

(VIII-·8-12.77). 70. 
Camel Post Office (lX-22-12· 77), 

37. 
Construction of Building of POit 

Office at Ratnagiri (VIl-17-1I· 
77), 56. 

Conversion of BrllDch Post Oftkes 
to Sub-Post ()ffices (VIl-24·11· 
77), 118. 

Criteria for setting up of Brauch 
Post Offices (VIII-8·12·77), 73-
80. 

Exchange of Torn and Soiled N0tC6i 
at Post Offi..--es (VU-17-11·77}. 
193-94. 

Lalpur Post Office (V1I1--].12·77). 
136. 

Uberalised policy for SanctioniDi 
Experimental Post Offices (VIII 
-8·12·77), 1) 2 

Night Post Office Service in H.I' 
(VII-24-11.77), 51. 

Opening,of Hcad Post Office in 
Sidbi (IX-22·12·77). 70. 

POST OFFICE(S)-Contd. 
Opening Of New Posts and Tele-

graph Offices in Rewa and Sam .. 
Districts of M.P. (VII-17-ll.7?). 
173---75. 

Opening of New Post Offices duro 
ing 1977·78 (VII-24·1l-77). 120. 

Opening of N'.!w Post Offices iD· 
Gujarat (IX--22·12·77). 64. 

Opening of New Post Otfu:es in 
Maharashtra ~VJI-17-11·71) 2'\ 
-26. 

Opening of Post Offices in Back. 
ward Areas of Odssa (JX-22-12-
77). 43. 

Opening of Post Offices in Guiarat 
(VllI-8.12-7~ 128. 

Opening of Post Offices in Orissa 
(IX-22-12-77). 49. 

OJ?CDing of Post Offi.ces in VillaltCf. 
10 Sabarsa District. Bihar (VII-
17-11-77), 71-73. 

Opening of Sub-Post Office in Bah-
raich. Uttar Pradesh (IX-lS.12-
77). 7S. 

Post Office Building at Arana. Bihar 
(IX-22·12· 77), 94. 

Post Offices in North Eas~.rn Hill 
Areas (IX-lS-12-77). 38. 

Post Offices in Orissa (IX-tS.lz" 
77). 85. 

Post Offices in the country (IX-
15-12·77). 72. 

Post Offices managed by School 
Teachers in Hosbangabad. M.P. 
(lX-l 5· 12.77). 112. 

Setting up of full fledged POSE 
Offices in VilJages having 2SOO 
population ('v1I1-1-12·77). lS:t. 

Sub-Post Offices in Block H.O. in 
Orissa (IX-22·12-77). 83. 

Upgradaiion af PostOfficcs in West 
Bengal (VIII-S·12·77). S0-81. 
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POSTAL LIFE INSURANCE: 
Grant of Loans against Postal Life 

Insurance Policy (IX-22-12-77), 
125, 

Interes~ on Postal Ufe Insurance I 
nX-22-12-77). 73. I 

POSTAL SEALS ORGAN I SA· 
1l0N: , 
Office of the· Aligarh Postal <)eats 

f)rganisation (IX-22·12-77), 133. 

POSTAL STAMPS; 
Issuing of Commemorative stamps 

of 'Kakori Martyrs' (VIII-8-12· 
77). 41. 

POSTAL STATIONERY: 
~ize and price of Postal Covers 

(vIII-8-12-77), 125. 

POTASH: 
Import of Potash (VIII-2-12-77), 

179-82. 

POTATOES: 
Export of Onions and Potatoes (IX 

-23-12-77), 13-,19. 
Export of Pomtoes (VIII-2-12-77), 

74-75. 
Export of Potaw..s during 1977-78 

(IX-I6-12-77), 126. 
Potato Production (VIII-S-12-77). 

82-83. 

Potato Research and Seed Produc· 
tion {VII-2l-11-77}. 224-25. 

POVERTY: 
People liviDf be!ow poverty lint! 

(VII-23- 1-77), 164. 

POWER: 
Power crisis causing less prOdUCtiOD 

of paper (VII-16-11-77). 124. 
Power crisis in States (VIlI-30-11. 

77), 212·13. 

POWER-Contd. 
Power Shortage iu Gujarat (VlI' 

23·11·77). 166. 
Power supply poiiition in October. 

1977 (VIlI-7-12·17). 49-S2. 
Proposal for Powl!r Generation by 

Multinational Industrial Firms 
tVII-23-U·77). 111. 

Shortage of Power in M.P. for 1977· 
78 (VIII-30-11-77). 202-03. 

Supply of Power for Irrigation 
(VIII-7-12-77>. 168-71. 

Supply of power to farmers in Sta~. 
(VIII-7-12-77), 1-7. 

Debates 
Acute shortage of Power in Bihar 

(Matter under rule 377) (Vlll-
8-12-77}, 202-03. 

POWER GENERATION' 
Generation and Requirement 01 

Power (VIII-7-12·77), 107--09. 
Import of Power Generation EqU\P. 

ment (VII-16·11-77). 181. 
Issue of Licences to Industrialists 

for setting up Power Generation 
Plants (VII-16-11-77}. 186-87. 

Power Generation in Sixth PlIua 
(VIII-7-12-77). lSI-52. 

Tripping of Po,yer Generators in 
Thermal Power Plants (VIII-
30-11-77), 2.10. 

POWER HOUSES: 
Construction of Multipurpose Dam 

and Power House at die site of 
confiuence of Jamuna. Cbambal. 
Kaveri. Sindh and other River. 
(VII-21-11-77}, 70-71. 

Mini power plant tor West Bt.!IpJ 
(VII~16-1l-77). 114-

Purchase of Power Plant Equipment 
for Durgapur and Gorakhpur 
Captive Stations (VII-29-U-7n. 
ISS. Power crisis in Wes~ Bengal (V1I-

23-11-78), 93. POWER TILI..ER(S)· 
Power shortage iu Eastern Region 

(VII-16-11-77). 135-36. 

15-1'i 9 LSS./ND./78 

Price of Power Tiller (lX-19-12. 
77). 63-64. 
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POWERLOOM WEAVERS ASS<>-
CIATIOK. BHAGALPUR: 
Representation from HOIlorarv 

('.Jeneral Secretary Bhagalpur 
Powerloom Weavers AssociatioD I 

(VllI-3O-11-77), 134-35. 
PRAGUE: 

Indian Restaurant at Prague called 
'Mayur' (VIII-2-12-77). :01-02. 

PRECIOUS STONE(S): 
Emerald in Rawanral Village in 

Kola (lx..--15-12-77). 44. 

PRECISION GUIDED DEVICES 
(YIIl-7-12-77), 193·94. 

PRBDNOSOLONB: 
Production of Predonosolone tVm 

-13-12-77), 53-54. 

PRESS AND REGISTRATION OF 
BOOKS ACf: 

Anomalies in the Press ano Regis-
tration of Book Act (Vlll-30-1l. 
71). 118. 

PRESS CENSORSHIP: 
Existence of Press Censorship and 

Non-Coverage of visit of the For-
mer Prime Minj.l>ter to J & K 
(VIlI--7.-12-77). 71-72. 

PRESS COMMISSION: 
Setting up of Second Press Com-

mission (Vll-:3·11.77). 31. 
PRESS CORRESPONDENTS: 

Guidelines to be followed by In-
formation officers while giving to· 
formation to correspondents (Vll 
--23-11-77). 68. 

PRESS FREEDOM: 
Legislative measures to ensure tree-

dom of Pre.;., (Vm·-30-U.7Jj 
187. 

PREVENTIVE DETENTION: 
Preventivo Detenuon (YIn-30.n. 

71). .187. 
PRICES: 
Cnl~tian of levy Sugar Prices 

for 1976·77 season (Yill-12-12. 
71). 31·38. 

PRlCES-COntd. 
Criteria for fixing pric=s by A.P.C. 

(VII-14-11·77), 241-42-
F.Jfect of New Food Pricing Policy 

on Availability of Foodgraios for 
Public Distribution (VII --21·11-
77). 167. 

Fixation of Sut>port Price for Vege-
tables. Mustard Seed and Grains 
(VIII-12·12-77). 105·06. 

High Prices of Drugs due to Calla-
lisation (VII-29-11-77). 130-31. 

Impact' of Money supply on Plice 
Le\'el (VIII-2-12·77). 190-92. 

Increase in Minimum Price 01 
Sugarcane (Vlli-12-12-77), 73. 

Labelling of prices of the Manutac. 
tured articles (IX-23-1l-77). 
143-44. 

Non-cooperation ->f traders in reduc-
'ng pnces of goods OX--16-12-
77), 88. 

Non-Levy SUg'lf Prices as COil1!Jar-
ed to Gur and Khandsari (V HI -
5-)2-77). 213-14. 

Price of Power Tiller (lX--IY·12· 
77). 63-64. . 

Prices of Pulses. Potatoes. OninlU 
and Oilseeds (VlI-lS-i 1·77). toO-
61. 

Price rise in KhaJI due to mixture 
ef fibres (VllI-··-7-12-77). 3R-39. 

Reasons for increasing the price o! 
DA fiats (TX-19-12-77), 109-10. 

Reconsideration of Lhe Enhanced 
Price of DDA Plots and Houses 
(VIIl--12-12-77). 79. 

Rise in prices of pulses. wheat and 
Rice (VlI-14-11-77). 158-62. 

Rise in Prices of Sugar after an-
noum::ement of Sugar Policy (VII 
--21·1l-17). 38·39. 

Steps to ensure price stability (VJJ 
--18-11 .. 17). 210-1L 
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PRICES-Contd. I 

~upply of Paddy Seed at Price be- I 
low prOCurement price (VlII-
12-12-77). 197-91. 

Ciupport Prices of Agricultural ['ro-
duce fixed by APe (VII-14-11· 
77). 260----{)2. 

Support Prices of Agricultura] Pro-
ducts before Sowing (VIII-
12·12-77), 122-23. 

Debates 
Failure to increase the price ()f 

sugamme (I\<latter under J"ILte 
377) (1X-22-12-77). 173-77. 

Fixation of Su~ar Price (HA. H. Dis) 
(IX--14-12·77), 373-96. 

Short supply of salt in Bihar and 
rise in price thereof (Matter 
under 377) (iX-20· 1 2·77). 421· 
24. 

PRICE INDEX: 
Money supply and lise in wholesalo 

Price index (lX-16.12·77). 112. 
Money supply and wholesale price 

index (IX-16·12·77). 99. 
Monthjy Average of Alllndia Con-

sumer Price Index for Industrial 
Workers (VII --17·11·17). 17fr7'i. 

Percenta~e of increase in consumer 
Price Index (Vll-18·11-77). 49-
50. 

Position of Prices of Consumer and 
Essential goods during Junuary· 
February. 1978 (IX-23-12-77). 
1]4, 

Rice in prices of E.';sential Comlllo. 
diti~s (IX-23·12-77), 102. 

Sub-Committee for Suggesting Mea-
.suros to Control Prices (IX--
23-12-77), 127. 

Uniform prices of Items of Ma8~ 
Consumption (lX-23·12·77), 156. 

PRICE ST AMPlNO ORDER: 
New Trick of Scuttle new ~ 

stamping order by Textile Mills 
(Vill-30·1l-77). 195·96. 

PRIMARY EDUCATION: 
Demand for cbange in Primary 

Education (VII-14-11-77). 153. 

PRIME MlNISTBR: 
Alle,ed bUl'lling of tiles by former 

Prime Minister (lX-14-12-77). 
107. 

Coverag;e of News of Joint Com· 
minique signed by Prime Minister 
in Russia by AIR (Vill-30-U-
77). 44-45. 

Loss to Air India due to Primo 
Minister's vi"it to Moscow iTa 
October. 1977 (VllI-9-12·77). 
11, 

Mobilisation of forces by former 
prime minister (lX-14· 1 2·77). 
209. 

P.M's correspondence with U.s. 
President (VIII-I·12-77), 54. 

Persons accompanied Prime Millis-
ter on his visit tn U5.I;)R (lX·-
15-12·77). 100. 

Request to Prime Minister by for-
mcr Punjab Chiet Minister to in.· 
tervene in t:ampaign aiainst him 
(IX--14-12·77J. ]41. 

Samachar version of R.S.S. Chief's 
lel'ters to the former Prime Minii. 
tcr (IX-14-]:'-77). 206. 

Secret Files handed over to Prime 
Minister by former Mini'lter 
(VII-23.11-77), 144. 

Security measures to prevent sky-
jacking of planl~ occuPied by the 
Prime Mjnister (VIII-2·12· 77J. 
82. 

Threat to Prime 
Anand Marg 
1S1-52 . 

Minister fJ",)m 
(VII-17·11-77). 

Use of IAF Plane by P.M. in An-
gust, 1977 (VlII-7-12-77). 73-
74. 

Vjsi' of Prime Minister and party 
to USSR by Air India FIi~ 
(VUI-9-12-77). 153. 

Debal,s 
Providential F.qcape of Prime MiJJit.. 

ter in Air Craah lIear Jorbat 'Rest 
(V11-I4-U-m. 2. 
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PRIME MINISTER~ontd. \ PRIVILEGE QUESTION~ontd. 
Reported arrest of a person with 

loaded revolver trying to meet 
the Prime Minister a. Ujain (Mat-
ter under 377) (VIU-9-12-77). 
267-ftQ 

Reported threats to Prime Minis-
ter's life (Matter under rule 377) 
(VIII-S-12-77). 264-65. 

PRIME MINISTER'S NATIONAL 
RBLIEF FUND: 
P.M's National Relief Fund (VIIT--

30-11-77). '58-r,o 

De/1ate~ 

Announcement reo contribution to 
Prime Minister s Relief Fund for 
cycione.aJ(ccted people NlI-
29·11.77). 238·3Q. 

PRINTING MACHINERY: 
Exemption of Printing Machinc.ry 

from Import Duty (IX-16-12· 
77). 221. 

PRINTING PAPER: 
Review of Prices of Controlled 

White Printing Paper (VIIT-
30-11-77). 39. 

PRINTING PRESS(ES): 
Special facilities of Telephones to 

Presses (IX-22-12·n). 73. 
PRIVATE SECrOR: 

Study on Capital Formation of In.. 
dian Private Corporate Se\."tor 
ax-23.12-7.7). 215-16. 

PRIVILEGE QUESTION: 
Alleged Inquiry by the Shah Com· 

mission about Proclamation 01 
Emergency (VIlI-7-12-77) 21Q 
22. • 

AUeged misleading statement by 
Minister of Slate in the Ministry 
or Agricu1hl~ and Irrigation OD 
'24 -11-77); (VIU-7-12-m, 222-
24. 

Certain remarJcs bv Shri Madha 
Umaye about the Speaker of 
Fifth loOk Sabba (VID-7.12.m 
218·19. 

Home Minister's st.atement on AIR 
and T.V. about Sabotage cases 
(VIlI-7-12-77). 222. 

Question of Privilege against Sbrl. 
mati Indira Gandhi and otbera 
(VII-16-1l-77). 208-36. 

Question of Privilege against Shri· 
mati Indira Gandhi and otbert 
(VII-17-11-77). 225-52_ 

Question of Privilege against Shri· 
mati Indira Ga ndhi and others 
(VII-18-11-i7.10 22t.-37. 

PRIVY PURSE(S) 
Privy Purses (IX-14·12-77). 154· 

55. 

PRIY A DARSHAN! TELFI" 
PHONES: 
Production of Priya Darshani Tele-

phones (VIII--H2-77). 162. 

PROFESSIONAL TAX: 
Professional Tu in Maharasbtra 

(VIII-I. I 2-71). 106. 

PROHIBITION: 
Diclaration from judges on observ. 

ance of Prohibition (IX-20-J2-
77).187-88. 

Effect of Prohibition on Foreign 
Tourist Traffic (VII-28·11-m 
124. 

Enforcement of new probibihnD 
policy in big Hotels (VIIT-2-12-
77). 187. 

Bnfordement of Prohibition bJ 
States (IX-19-12.77). 158-59. 

Implementation of 12-point prohibi. 
tion programme (VU-14-1F77), 
~2. 

Introduction of Prohibition in DelbJ 
(VII-I4-11·77). 215·16. 

Prohibition Policy in Diplomatic 
Mission Abroad (VlI-17.11-71J. 
212-13. 

Unemployment due to Prohibition 
(VIJ-21·11-77). 58. 
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PROIECI'(S) : 
Banking facilities for various pro-

jects in Himachal Pradesh (VIII 
-2-12·77), 203·04. 

Construction of Hydro Electric 
Power Project at Salal (VIl--
23·11.77), 63. 

Criteria for population projecl in 
District of Bi;lar (VU-17·1l-77) 
166-68. \ 

Estimates on Kosi and Gandak Pro-
jects (VII-21·1l· 77), 67-{)9. 

Ganga Cauvery Link Project (Vn 
-14-11-77), 227-2R 

Micro-Projects launched in Adivasi 
Areas (VII-23·11-77), 67. 

National Seeds Project (VII-
14-11-77), 113-14. 

No progress by Newsprint projects 
(IX-14-12-77). 183-85. 

Project in Kerala for which Wurld 
Bank assist sought (VllI-2-12. 
77). 160-61. . 

Setting up of Central Power Gene-
ration Projel:t (VII-23-11-71) 
207. 

PROJECI' TIGER: 
Report of International Team on 

Project Tiger (lX-·19-12-77). 41-
42. 

PROOF & EXPERIMENT CEN-
TRE: 
Proof and Expenment Centre al 

Chandipur tVlIl--10-11-77). 112. I 

PROTEIN: 
Incentive for more protein CO!1ten' 

in Wheat (IX--19-12-77). 224-
26. 

PROUTlST UNIVERSAL: 
International gangs operating under 

the name of Anand Marg and 
Proutist Univenal (VU--16-11-
77). 139·40 

PROVIDENT FUSH: 
Deposit of Provident Fund in Banlcs 

(IX-15-12·17), 89 
--.----.--.-.-..... ~ .. ,--

PROVIDENT FUND-Contd. 
Deposit of P.F. by Messers Nalikool 

Private Ltd. Hoogbly CVID-
1-12-77), 145. 

Non-deposit of P.F. by COtlUs· 
sioner. C.M.P.F. Dhanbad (IX-
15-12·77).156. 

P.F. Outstanding against Jam Tex-
tile Mill. Bombay (VIII-I-12-
77). 145. 

P.l<. Outstanding against MIs Raj 
Kapoor (IX--15-12-77). 72. 

P.F. Outstanding in Madhya Pra-
desh (IX-15·12·77). 143. 

Provident Fund Arrears (VII-
24-U-77), 112--14. 

Provident fund outstanding against 
Phoenix Textile Mill No.1. Bom-
bay and No.2, Ujjain (MP) (YIlt 
-8-12·77). 114. 

Raising of Provident Fund Contd-
hution (lX-15·12·77), 170. 

Transfer of Provident Fund Ac-
counts of Government employeel 
(VIlI-9·12-77). 157. 

PROVIDENT FUND ORGANISA-
TION: 
Adhoc appointment of Assistant 

Commissioners ia P.F. Orsanisa-
'ion (IX-lS·12-771. 78. 

Declaration of P.F. Organisation as 
lndustry (IX--22-12-77). 27. 

Revised Pay Scales to Inspectofl 
(Class III of Provident FUQd 
Organisation (V1U-I-12-77), 75. 

PUBLIC CALL OI-FlCE(S): 
Demand for opening PCO at Kotla. 

Himachal Pradesb (VIl-17-1l-
77), 54. 

PUBLIC SERVICE COMMIS-
Public Safety Ordinance issued by 

Jammu and Kashmir Govern-
ment (M) (VII1--·12·12-77). 3OQ--
96. 

PUBLIC SERVICE COMMIS· 
SION(S): 
Paper on National Security by Pub-

lic Service Commission (lX-
19-12-77), 83. 
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PUBLIC SERVICE COMMIS-
SION(S)-Conld. 
Paper on National Security by Pub-

lic Service Commission (JX-
19-12-77), 83. 

PUBLIC DISTRIBUTION SyS-
TEM: 
Public Distribution System (VU-

18-11-77), 182-83; (VllI-2-12-
71), 229-30. 

PUBLIC HEALTH OFFICERS: 
Conference of State Public Heallb 

Officers held in Bhopal eVUI--
1-12-77), 148. 

PUBUS LIBRARY SYSTEM: 
Public Library System (VlJI--·12-12-

77). 206-01. 
PUBLIC SCHOOL(S): 

Abolition of public schools (VII-
14-11-77). 211-13. 

P'UBLIC UNDERTAKING(S): 
Appointment of Vigilance Officers 

in Public Sector Undertakings 
(VIl-18-1l-77). 77-78. 

Capacity of Fertiliser factories 11.1 
PubJic Sector (VIU-13-12-77). 
201-02. 

Commi!'ee to review the prices "r 
Drugs produced by Public Sector 
Undertakings (lX-2o.12-77), 
249-50. 

Comparative Study of Salaries paid 
in Public, Private Sector a!ld 
foreign Companies (VlII-1 ,·1)-
77), 217-18. 

Forwarding of Job Appljcati()l1~ 
(VIlI--6.12-77). 220-21. 

Huge sum speDt en Furnishinp; by 
Public Undertakiugs (VlII--I1.]2-
77). 106·07. 

Losses due to theft and strike in 
Public Undertakings (VlII--{j-12-
77). 165. 

Loss suffered by Public Undertak-
ings (VIII-2-12-77). 46-47. 

Mill-wise Recruitment of Refinery 
Loss suffered by Public Undertak· 

Mills (VII-24-11-77). 194-95. 

PUBLIC UNDERT AKING(S}--' 
Contd~ 

Number of Officers of Public Sec-
tor Unertakings visited abroad-
(VUI-2·12-77). 167.68. 

Pavment of Bonus to Employees of 
Public Undertakings (VIII-9-J 2-
77). 197. 

Persuation to foreign banks to in-
vest in Public Sector Undertak-
ings in India (VIII-2-12·77), 
80-81. 

Progress shown by Public Sector 
Refineries (VnI---13.12-77). 112-
33. 

Profits made by public sector under-
takings (VIU-9-12·77). 35. 

Public Sector Corporation for 
Pulses (IX-23-!'2-77). 218·19. 

Public Sector Industries established 
in Marathwada (Maharashtra! 
(VII-IS-I 1-77). 76-77 

Reservation of vacancies for SCI 
ST in public sector Wldertakings 
(VIII-2-12-77" 78-80. 

Setting up of ail Employment Ex-
change on All Inc.ia Basis for jobs 
in Public UnJ'.!rtakings (VIll-
8-12-77), Ill. 

Shop / Joint Cou:1(.ils in Central 
Undertaking.. (VlI-17-11.77), 
188-89. 

Study re,gardiag Productivity trend 
in Public Sector Fertilizer Units 
nX-23-12·71), 235-36. 

StUdy regarding Capita] investment 
and profitahility in Public Sector 
in India by U!'-10 (IX-23.12·71t 
111. 

Vacaot posts of Chairman or 
Managing Di;,ccturs in Public Sec. 
tor Undertakings (VIll--9.12-77). 
32. 

Yearly Production of Sleel in Puh· 
lie Sector Undertaking (VII-
24-11-77), 193. 

PUBUCITY: 
Proper Publicity of the DeveloPlllcnt 

of couotry Abroad (VII-24·11. 
77). 150-51. --------------------------------- ._----_._.-._---
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PUBLICITY ABROAD: 
Performance of Public Relations 

and Publicity Officers abroad (IX 
-12-12-77), 76. 

PULSES: 
Campaign to grow Grass, Lentil 

etc. (VII-28-1l-77), 170. 
Disperity in wholesale and retail 

prices of pulses (IX-16-12-77) 
161. 

Impact of Fixation of Ceiling Limit 
of Stock of Pulses on the prices 
of Pulses in various States (VIII 
-2-12-77), 170. 

Intensive Pulse Development Pro- . 
gramme (VIl-28-11-77), 175-76. 

Proposed 10 extend dual pricing 
policy to edible oils and PulseR 
(VIII-2-12-77), 90. 

Proposal to procure and store pulses 
and Oilseeds (IX-23-12-77). 200· 
ot. 

Proposal to take over the trade in 
pulse, mustard oil and vegetable 
oil (VII-18-11-77), 43-44. 

Puhlic Sector Corporation for Pulses 
(JX-23-12-77). 119-20. 

Pulses and Beans (VII-14-11-77). 
Q,)-96. 

Pulsf''l and gram (VII-21·11·77). 
195.96. 

Pulses, oils piled UD at Rail Yards 
(VII~15·11·77), 218-19. 

Pulses production (VlI-14-11·77), 
203·--05. 

Retail Prices of Foodgrains and 
Pulses (VIlI-5·12-77), 60. 

Salt' of pulses by F.C.!. (Vll-·21·II-
77). 55 

Shortaee of PuLes (VII -14-11-,7), 
]55·56. 

Uniformity in the disttibution of 
Su~ar, Vanafpati & Pulses (lX.-
16·12·77), 212. 

PULSES AND EDIBLE OILS 
(STORAGE CO~TROL) ORDER. 
1977: 
Proposed Amendment to Pu]s~s & 

Edible Oil<; (Storage Cont.rol) 
Order. 19n (St) (VIU-2J·II-77). 
7.50-.C;4 

PUNJAB: 
Cases of Water and Power Disputes 

between Rlliasthan and Punjab 
(VIII-12.12·77), 99·100. . 

Request from Punjab. HaryaIUl and 
Rajasthan Governments for Ws· 
ing Support Price of ('...otton NUl 
-7-12-77), 160. 

Retirement of IPS Officers in run. 
jab durini Emergen.cy (IX-
14·12-77), 158-59. 

Shortage of CAN Fertilizers in Pun-
iab (VIU-U.12·77), 81-82. 

Survey of the Raw Material in 
Backward District of Hoshiarpur, 
Punjab (VIII-3D-l1·77). 99. 

Debates 
Recent C.B.!. raids on offices of 

political partie's in Punjab (Matter 
under rule 377) (VU-16·1l-77). 
258-60. 

Reported misuse of Government 
machinery in U.P. Bihar and Pun-
jab in the coming bye-electiilDs 
(Matter under rule 377) (IX-
14·12·77). 269-71. 

PUNJAB DAIRY DEVELOP-
MENT CORPORATION: 
Raids by Customs Officials on Go· 

tfowns of Punjab Dairy Develop-
ment Corp;)raIiOCi (VfI -18-J1-
77), 162-63. 

rUNJAB NATIONAL BANK: 
Irrcl.lularities committed by the 

Manager. Punjtlb National Bank. 
Ruipur (IX-16·12·7), 143. 

PURBA RAILWAY ENGINEER-
ING KAMGAR UNION: 

Memorandum from Purba Railwav 
Engineering Kamgur Union (IX 
--20.12-77), 180·--82. 

PURNEA: 
Automatic Teiephonc Exchange at 

Pumea, Bihar (VII-- 24·11·77), 
156·57. 

Q 
QUININE TABLETS: 

Manufacture of Spurious Quinine 
Tablets (VII-·t7·11-77). 202. ---------------------
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R. A. W.: 
Information officers working for 

RAW ( VII-23-1l-17), 1.54. 
Recruitment of officers in R. A. W. 

(VII-23·lt-77). 13-17. 

ROSO: 
Posts of Analysts in ROSO (VIJI-

6-12-71), 167. 

R. E. C. : 
Supply of free electricity to S. C. 

and S. T. Bastis under R. E. C. 
Scheme (VII-16-11-77), 113-
14. 

R. S. S.: 
Samacbar version of R. S _ S. Chief's 

letters to the former Prime Minis-
ter (IX-14-12-77). 206. 

RABI CROP: 
Prospects of Rabi Cr9P in Maha· 

rashtra and Andhra Pradesh 
(IX-19-12-77). 174. 

Seed for Rabi Crop (VII--28-11-
1977). 150-51. 

RABINDRA RANGSHALA. NEW 
DELHI: 
Imported sound and Electric Equip-

ment of Rabindra Rangshala. 
New Delhi (IX-t9-12-77>. 164-
165. 

RAIDS : 
Concealed valuables recovered dur-

ing Raids (VTT-18-11-77), 62. 
Gold sei;:ed during raids from 

March. 1977 (VIII- 2-12-77), 
]53·54. 

Raids in Delhi during Emcrgenc) 
(IX--23· 1 2-77). 63-64. 

Raids conducted by CBI (VlI-
16-11" 77). 176-77. 

Raids conducted bv Enforcement 
Directorate and Revenue Tnte11ig-
ence (VII-18-11-77), 185-86. 

Raids conducted on Mil1s and 
Business Premises of Vanaspatl 
Manufacturers (VIT-'18-11-77) 
197-98. ' 

Raid on a Wine Company in Delhi 
(IX-I4-12-1977). 78. 

RAIDS-Contd. 
Raids on Traders Premises in 

Delhi (Vll-lS-11-77). 166. 
Seizures made during Emergency 

from Jaipur and Gwalior Palaces 
tVII-18-11-77), 121. 

Valuables seized from smugglers 
etc. in mids during Emerl:ency. 
(VIII-2-12-77). 131-34. 

RAILWAY(S): 
Alleged iJIega) appointments in 

Railways (VII-IS.II-77), 198· 
99. 

Alleged Irregular Appointments of 
Law Assistants in Railway tVD 
-15-11-71). 176 

Alleged Missing letters and File. 
(VIII-13-12-77), 137-38. 

Allotment of Berths (IX--20-12. 
77), 48·49. 

Allotment of Berths I Seats to I and 
II Class passengers on Waitin& 
List (IX--20·12-77), 238·39. 

Allotment of Fallow land on sideCl 
of Railwav tracks (VII-IS-U. 
77). 164 .. 

Allotment of Ponds between Mansi 
Railway Station and Thana Vech· 
pur (VlII-6-12-77). 156-57. 

Amenities for Second Class Pas· 
sengers (VII-15-1l-77). 35-36. 

Amraoti OD Howrah-Bombay Trunk 
Route (VIII-6-12-77), 65. 

Assessment of Labour Parcel 
handling work at Allahabad 
(VIU-6-12-77), 252-54. 

Assistance officers in Railway Ad-
ministration (VIII-13-12-77). 
121-22. 

Bifurcation of Stores Department. 
Western Railway (VlII-6·12-
77). 152-53. 

Bikaner State Railway (VII -29-
11-77). 121-22. 

Bomb scare on frontier mail (VII-
15·11-77). -183·84. 

Booking office at Mnlkapur (Vm 
-13-12-77). 188. 

Cases of Chain Pulling (IX-20-
]2-77). 178-79. 
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RAIL WA Y(S)-Contd. 

Casual Labourers employed under 
D. S. T. E./W/Tambaram 
Southern Railway (IX-20·12· 
77), 141·42. 

Casual Labourers in Katihar Divi-
sion (IX--20-12-77), 82-83. 

Change in Public Dealing Seats 
(IX -20-12-77), 239·40. 

Charging less freight rates (IX-
20-12-77), 180. 

Collection of Wharfage/Demurrage 
(IX-20·12·77), 240-42. 

(';ommission to Ticket Sellers at. 
halt stations (VTI-l 5· 11-77), 
161·62. 

Compensation for loss or damag~ 
to goods in Railway Transporta. 
tion (VIII-B· 12·77), 211-13. 

Completion of railway work near 
All-weather Porbandar Port 
(VII--29-11-77). 189-90. 

Concession ill goods traffic by Rail· 
ways nX--20-12-77). 36. 

Construction of Godown at' Mana· 
vadar Railway Station (IX-2Q. 
12-77), 196. 

Construction of passenger coaches, 
sleepers and goods wagons (VII 
-15-11-77), 116. 

Contracts for goods and parcels tn 
stations in Allahabad Division 
(VIJI-13-12-77). 126-27. 

Contracts for Tea shops and saio 
of other articles of stations 
around Bombay (VII-IS-II. 
77). 165-66. 

(".anversion of Delhi-Ahmedabad 
line (1X-20-12-77), 227. 

Conversion programme of meter 
gauge into broad gauge (VII-
15-11-77), 117-18. 

Corruption perpetuated by I. O. W 
(0 E. Railway (TX-20-12·77), 
155-56. 

Cost of Production of a Pair of 
Rail Whee) (IX-22-12.-77), 133. 

Costly Vegetables. etc. to Senior 
Officers free of charge (VIII-
13· t 2-1977), 44-45. ---. -----------

RAIL W A Y(S)-Conld. 
Cycle stand at Kanpur (IX-20-

12-77), 63. 
Dacoits Panicky among passengen 

Passing Through Bihar (VIII-
6-12-77), 169-70. 

Dacoity ill Train bound for Kotab 
(VIJ-29-11-77), 190. 

Danapur Division on Eastern Rail-
way. (VII-15-11-77), 205. 

Decasualisation Scheme (VIII-13-
]2-77), 134·35. 

Departmental Working at Naini 
Goods Shed (lX-·2o-12-77), 163-
164. 

Development of Fool-proof system 
of preventing collisions (VIII-
13-12-77), 160. 

Development of Railways in Bun-
delkhand Region (VII-15-11. 
77). 38-39. 

Development plan for Indian Rail-
way (VIl-IS·] 1-77), ISO-51. 

Dieselisation of Railway Engines 
(VIII-I 3-12-77), 169--71. 

Direct action threat by Railwa, 
Controllers (VII-I5-1I-77), H)(). 
101. 

Distribution of cash in lieu of 
bonus to Railway Employees 
(VII-15-11·1977). 114·15. 

Dog squads to track down criminal 
near Railway Yards (VII-IS-
11-77). 231-32. 

Earning of RDSO (VII-15·11-77). 
52-53. 

Efficiency in Railway Administra-
tion (VII-15-H-77), 223. 

Efficient system of Reservation 
(VII-,15-] 1·77), 171-72. 

F.mployees of Health Department 
in Northern Railways (VII-·IS. 
H-77), 113-14. 

Employment-Oriented scheme ill 
Indian Railways (VII--29-11. 
1977), 141. 

F.xtension of Broad Gauge lint 
from Tirunelveli to Tuticorin 
(VII-I 5-1 1-77), 125·26. 
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RAILWA Y(S}-Cuntd. 
Foreign forward scheme Jntroduced 

in Zonal Railway (IX-20-12. 
77). 179. 

Goods handling work at Moghal-
sarai (lX-20·12-77). 165-68. 

(Jurupur·Naupada Line (South Eas-
tern Railway) (VIII-l 3·12·77). 
57. 

Owalior-Etawah and Sawai Madho-
pur-Etwah (VIII --13·12·1977). 
45-46. 

Hindi terminology of Railway Ad-
ministration (IX-20-12-771 50. 

lllegible Reservation Lists (IX-
20-12-77), 46. 

Increase in cases of robberies of 
'passengers in running trains (VII 
-IS-11·1977). 225-26. 

Indian help in building Railways 
in Foreign countries (VIII-I 3-
12·1977). 56-57. 

tnspection Carriages at Santragachi 
(VTI-29-11-1977), 214. 

Interim Report on Railways (VIIJ 
-13·12-1977), 73-74. 

1ammu Srina~ar Rail Link (VIl-
IS·II·1977), 179. 

Joint Representations by SMs I 
ASMs of Central Railwav (VJJJ 
-13·12·1977), 40-41. ' 

Law Assistant Grade Examination 
in Northern Railway (VII-IS· 
11-77), 177. 

Loss due to lock ('f checking of 
tr::tins (VIH···6·12· 77) ~~9. 

Loss suffered by Railway during 
Shrimati Indira Gandhi's viSit to 
Tamil Nadu (VlIl-6·12·77), 
188. 

Loss to Railways due to Cyclone 
in Tamil Nadu (VlI! 13·1 ~. 77), 
214-15. 

Lost Property Office at Howrab 
NIJJ -6-12-1977). 171. 

Memorandum from Purba Railway 
Engineering Kamgar Union (IX 
--·20·12-77), 180·82, 

Mem()randum regarding theft of 
Coal from Porbander Railway 
Station Yard (TX-20-12-77). 1-
6. 

RAILWA Y(S)-Contd. 
Memorandum to General Manager. 

Central Railway, Bombay V. 1, 
(VIII-6·12·1977), 150. 

Misappropriation of Railway Re-
venue in BiJaspur RaHway Divi· 
sion (VIII-13·12·1977), 16', 

New Rail lines in Southern Stat~ 
(VII-H·l1-77), 219. 

No salary for catering boys at 
Ranaghat Station (VII-] S·l1 .. 
77). 149-50. 

Notice for short payment served by 
Labour enforcement Officer 
(Central) Allahabad on Coopera-
tive Society holding Parcel 
Handling contract at Allahabad 
Railway Station (IX-15·12-77). 
74. 

Number of Complaints regardms 
corrupt practices by officers of 
Korakhpur Headquarters (lX-
20·12-77), 97·98. , 

Officers appointed by Railway dur-
ing 1955~5 (VIII·-13·12·77)., 
22S-26. 

Parcel Handling work at Allaha-
bad (V1Jl··-6-12-1977), n~·3S; 
(lX--20-12· 77), 78·79. 

Parcels Handling Work at Khurj. 
(VIII-6-12-77), 66-63. 

Performance of Railways (lX-··;w. 
)2· 77). 148-50. 

Prevention of pilferages from Rail-
way Godowns (VIJ.-lS-lI-77). 
229·30. 

Promotion channel for Family Wei. 
fare Department / Employee (VII 
-15-11·77), 174·75. 

Promotions in Family Welfare 'DI>o 
partment of Northern Railway 
(VIJ-.--1S-11-77), 17S·76. 

Provision of Diesel Engine to 
Meerut Shuttle (VII-· t 5·11-77). 
89. 

R. D. S. O. of Indian Railway, 
(VII-IS-11-77), 146·47. 

Railway out agency at Shivpuri ID 
M. P. (VII-,H·) 1·77), 224, 

Railway Overbridge at Ferozabad 
(VJI-15·1l-77), 125. 
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RAILWA Y(S}-Contd. 
Railway Refreshment room on Eas. 

tem Railway (VII-l S· l1·77). 
148-49. 

Railway siding Dhoraji (VIII-13· 
12-77), 206·07. 

Railway Transport System ill 
Marathwada District (VII-IS. 
11-77),46. 

Recruitment in AsansoI Division. 
Eastern Railway (VIII-6-12. 
77), 89. 

Railway Development Programme 
(IX-20-12-77), 258-62. 

Remodelling plan for SeaJdab 
Station (VII-I5·11·77). 233·34. 

Robberies on Running Trains (VII 
-15-11-77), 184-85. 

Robbing of Passeng\!rs of Kasganj 
Kanpur Section of N. E. Railway 
(VII--15-11-77), 83-84. 

Representation to Divisional Supt:· 
rintendent of Central Railway, 
Bombay V. T. (VIII-6-12-77), 
151. 

Representation reo Pune-Miraj sec-
tion of South Central Railwav 
(VTH-6-12-77), 48. . 

Requisites for Divisional H. O. 
(VIII--6.12-77), 44-45. 

Reserved Quota of Seats available 
at Katihar junction (IX-20-l2-
77), 103-04. 

Revenue earned by Railways and 
amount deposited in Welfare 
Fund (VJII-6-12-77), 202. 

Running of Maharashtra Express 
from Kolhapur to Nagpur (VII 
15-11-1977). 138. 

S. C. and S. T. provided job on 
Northem Railway (VII-IS.lI. 
1977). 63·64, 

Security measures on Railways to 
reduce Accidents (VIJ-15-11-
77). 181-82. i 

Shifting of South Eastern Railwav " 
Headquarter (VII-lS-1 1-77). 
220-2l. 

Shifting of Western Railway Divi-
sional Headquarters (VIII-13· 
12-77). 94. 

, 
! 
, 

RAILWA Y(S}-Comd. 
Sleeper bogies on Manmad ZODI 

(VIll-l 3·12·77), 122. 
Southern Railway Employees re-

moved during Emergency (VlII-
13-12-77), 181-82. 

Special Secretary to Minister Sta~ 
in Ministry of Railways (VIII-
6-12·77), 238-39. 

Staff strength (VII-lS-11-77). 146, 
Stoppage of Utkal Express at Khu· 

rai (VIII-13-12-77), 149. 
Strength of Sweepers in Indian 

Railways (VIlI-6·12·77), 127. 
28. 

Ticketless Travel (VII--15·11-77). 
143. 

Ticketless Travellers (VIII-13-12. 
77). 127-28. 

Ticketless Travelling on Northern 
Railway (VIl-15-11-77). J7Z~ 
73. 

Transfer of posts from South Cen· 
tral Railway to Central Railway 
nX-20-l2-77). 35-37. 

Up· grading of Class I posts in Rail-
way (VII---29-11-77). 213-14. 

Use of Hindi' in Railways (VII-
15-11-77), ] 69-70. 

Use of Hindi in Railway ottires 
(VII-IS-ll-77), 88. 

Vacant Posts in Eastern Railway-
(VII-29-11-77l. 69-70. 

Vacant posts of LDCs and UOCS 
in Central Railway (VIII-l3-
] 2-77), 171)·80. 

Vacant posts of LDCs and UJ)(;s 
in Northern Railwav (VITI-I3· 
12-77), 180·81. . 

Vacant posts of LOCs and UDCs 
in Southern Railway (VIII-I3-
12-77). 182·83. 

Value of jobs done by RDsa (VI' 
-] 5-11-77). 143--46. 

Dtbates 
Damage to Railway Trllck Oft 

Southern Railway due to cycJo~ 
CSt.) (VIJ-·18-JI-77), 285- -H9. 
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. ~LWA Y(S)-Contd. 
Demonstration by Railway School 

teachers. (Matter under rule 
377). (VIII-I 2· 12·77). 269--71. 

Demonstration by workers of Rail-
ways, Defence undertakings etc. 
tor 8.33 per cent.. Bonus (Matter 
under rule 377). (VIII-30·))-
77), 258-6). 

RAIL WAY ACCIDENT(S) : 

Accident at Akola station (YIIJ-· 
13.12·77). 157·58. 

Accident of Jayanti Janata near 
Madras (VII-I5·H.7?). 56. 

Accidents in Allahabad Division 
(IX-20-12· 77). 188·8Q. 

Arrest of Saboteurs in connection 
with accidents near Rewari and 
Akola (IX-20·12-77), 211·12. 

cB' Grade Driver to Man Deluxe 
Train which met with accident at 
Naini (IX-20·12·77). 70·71. 

Burdwan·Sahebganj Passenger 
Train Accident (VII-I 5·11·77). 
173·74. 

Collision of 325 UP Burdwan· 
Sahibganj Passenger Train (VII-
29·11·77). 120·21. 

"Collision of Sangam Express at 
Khurja (VIII-6·12· 77). 73·74. 

Derailment of Bareilly·Delhi Pas-
senger Train (VIII-6·12·77) 
205-07. 

Derailment of Bogies of Amntsar-
Dadar Express (VII-29·1l·77). 
39. 

Derailment of Kanpur.Allahabad 
Train at Bindki (VlII-6.12·77). 
176·77. 

Derailment of Madras Ramesb· 
waram Passenger Train (VII-
IS·ll·77).98, 

'Goods! Passenger trains' Accidents 
on Allahabad Division (IX-20. 
12· 77). 71-72. 

Inquiry into Collision of two Trains 
at Delhi Junction (VIlI-6-12· 
1'7). 122-23. 

Loss to Railways due to Accident.. 
(IX-20· 1 2·77), 129. 

RAILWAY ACCIDENT(S)-Contd . 
Number of Railway Accidentl 

taken place during the year 
(VI1-15·11·77). 30-33. 

Payment (If compensation of vic-
tim.~ of Railway Accidents (V111 
-13·12-77). 117·18. 

Persons killed and injured in Rail .. 
way accidents (VIIJ-13-12·77). 
88·89. 

Railway accidents from August to-
date (IX-20·12· 77). 236·37. 

Rules regarding Payment of Com .. 
pensation to Railway Victims 
(VnI-6.12·77). 202-03. 

Sanction of Compensation to }-'ami .. 
lie~ of Accident Victims (VIII-
6·12·77). 132·33. 

Trausfer of officers to prevent rail 
accidents (VII-I5·1l·77), 219. 

Views of All India Railwaymen·, 
Federation on Accidents (lX-
20·2·77), 105·06. 

Views of All Indiu Railwaymen'g 
Federation on Accidents (lX-
20-12-77). 105-06. 

Debdles 
Derailment of Ahmedabad-Delhi 

Mail Train on 23~) 1· 77 (St.). 
(VII-23·11· 77), 248-49. 

Reported accidents to G. T. Express 
(St.) (VIII-2. I 2-77), 344. 

Serious Train Accidents at ~raj 
Gopal Flag Station level Cro.:isina 
and Naini Station (M) (VlI-
23.11· 77). 224-42. 

Two recent serious Train accidents 
on Northern Railway (St.) (VU-
14·11·77). 321-24. 

Two serious train accidents on tho 
Northern Railway (M) (IX-22-
t 2· 77). 269-88. 

RAIL WAY AMENITIES: 
Passengers' amenities on Railway 

Stations in Himachal Pradesh 
(VII-29·11·77). 148·49. 

RAILWAY APPRENTICES: 
Training of Apprentices in OericaJ 

grade by Railways (JX-20·12-
77), 72·73. 
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RAILWAY BOARD : 
Officers on Ad hoc besis in Rail· 

way Board (VIII-l 3-12-77). 
191-94. 

Reorganisation of Railway Board 
(VII-IS-11·77), 179-80. 

Statutory function of RaLlway 
Board vis-a-vis Railway Ministry 
(IX-20-12-77), 138-41. 

Vacancies in Section Officers' 
Grade in Railway Board (VIlI-
13-12-77), 97-98. 

Debates 
Restructuring of Railway BOard (St.) 

(VIII-6·12-77), 281-84. 
RAILWAY BOOKING: 

Booking office at Malkapur (VIII 
-13-12-77), 188. 

RAIL WA Y BRIDGES : 
Bridge on Ramghat Road (VII-

6-12· 77), 232·33. 
Construction of shed, Over Bridge 

etc. at Shahjahanpur RaiJway 
Station (VIII-13·12· 77), 200-01. 

Foot Bridge linking Ranip village 
with Sabannati Station (VllI-
6·12-77), 194-95. 

Foot bridges on Railway Stations 
(IX-20-~2-77), 77-78. 

Over-bridge at Banmankhi Railway 
Station (VII-29-11·77). 98. 

Over-bridge a~ Madan Mahal Rail· 
way Crossing (IX-20-12-77), 
266. 

Over-bridge near Sihora (VllI-13. 
12-77), 219·20. 

Railway Bridge on Ganga in Patna 
(VII-15-11-77), 206. 

Railway Bridge at Vinay Marg. 
New Delhi (VlI-29·11-77), 112. 
13. 

Railway Bridge on Shikohabad 
Bateshwar Road (VIII-6·12-
77), 138-39. 

Railway Overbridge at Ferozabad 
(VII-IS-H.77), 12S. 

Railway Overbridges in Rajasthan 
(VlII-6.12-77), 164-65. 

Unfinished over-bridges (IX-·2o.. 
12·77), 37. 

RAILWAY CATER1NG: 
Complaints regarding catering of 

Food in Mail Trains (JX-'?O-
12-77), 2430-46 

Contract for tea stalls at Andhen 
and Grant Road· Station (VII-
15-11-77), 166-67. 

Employees working in Catering 
Department (VIII-O-12-77). 
252. 

Eradication of Corruption and MaJ· 
practices in Catering and Vend· 
IDg Establishments (IX-?O-I2-
77). 160-6l. 

Food articles served through ven~ 
dors and stalls at Stations (IX-
20-12-77), 10-16. 

Foodstuffs served in Dining Car 
(VIII-13·12-77), 172. 

Improvement in Railway Caterina 
and vending Establishments 
(VIII-I 3-12-77), 124·25. 

No salary for cate~8 boys at 
Ranaghat Station (VII-IS·H. 
77), 149-50. 

Transfer of Managers/Inspectors in. 
Catering and Vending establish. 
ments at Allahabad (VUI-13. 
12-77), 125. 

RAILWAY CLAIM(S) : 
Amount paid in Settlement of 

Claims for Damage and Pilfcrap 
(VII-I 5-11-77), 206·07. 

Cases of claims file in courts by 
Traders (VIII-13-12·77). 90-91. 

RAILWAY COACH(ES) : 
Maintenance of Railway Coaches 

(IX-20·12-77), 248. 
Eunuchs Travelling in Ladies Com-

partment (VII-29·11-77), 171-
72. 

Provision of Cushions kin Second-
Oass Three-tier Broad Gauge 
Sleeper Coaches (VII-29·11. 
77), 197·98. 

RAIL WA Y COMPENSATION: 
Rules regarding Payment of €om. 

pensation to Railway Victims 
(VIII-O-12-77), 202-03. 
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RAILWAY COMPLIMENTARY I RAILWAY ELBCTRlFICATlON-
PASSES: Contd. 
First Class and Air-Conditioned Fall in Rate of Electrification at 

Class Complimentary \ Passes Railway Track (VU-29-11· 77). 
(VIII-I 3.12-77). 39. 119-20. 

RAILWAYCONSTRUCTIONCOR. I RAILWAY EMPLOYEES: 
PORATION OF INDIA (VI1I-6- Accommodation for Railway Em-

12-77). 213-14. ploXees at Himacbal Pradesh 
RAILWAY CONSULTATIVE 

COMMITTEE(S) : 
Consultative Committees in Minis· 

try of Railway (VIII--6·12-77). 
237-38. 

RAILWAY CONTRACT(S) : 
Contracts Awarded to S. C. and 

S. T. on Northern Railway (VII 
-29-11-77), 67·68. 

RAILWAY CONVENTION COM-
MITTEE: 
First Report of the Railway Con· 

vention Committee (Res.) (IX-
22-12-77), 192--234. 

RAILWAY DEMURRAGE: 
Charging of Demurrage by Rail-

ways on Sundays (VIl-29·11-
77), 14-·-17. 

RAILWA Y DEVELOPMENT PRO. 
GRAMME (Vll--29·11-77), 4-
14. 

RAILWAY DIVISIONS: 
Bifurcation of Sbolapur Division 

(VI11-6·12· 77). 43. 
New Railway Division in Mughal· 

sarai (VII--29.11-77).30-35. 
Private and Assisted Sidings on 

Allahabad Division (VlII-6-12-
77). 70-74. 

Railway Revenue at BiIaspur Divi. 
sion (Vl1I-6·12·77). 105-06. 

RAILWAY DUES: 
Amount outstanding against Distil-

lery at Raja·Ka·Sahaspur (IX-
20-12·77). 137. 

RAILWAY ELECTRIFICATION: 
Electrification of Olavakot-Trivan-

dtum Section (VU-29·1l-77). 
56. 

RaJ1way Stations (VI1-IS-11-
77). 204-05. 

Additional A[luual Increments to 
DLW Employees (VIII-13-12-
77). 77-79. 

Advance increments to some parcel 
clerks at New Delhi Station 
(VIII-13-12-77). 107. 

Agitation by Loco Running Staff 
(VII-29-) 1-77). 87-90. 

Agreement between Guards' f .. ,jun. 
cil and Ministry (VIIJ- lJ.12-
77), 224·25. 

Alleged Removal of official Docu-
ments by Railway Employees 
(lX-20·12-77). 275·76. 

Alleged Un~est among lndian Rail-
waymen (VIIJ-6·12-77). 123-24. 

Appointment to Class IV posl:; on 
Railways (VIII-6-J2-77), 87-88. 

Assistants in Railway Board's 
offices (VlTJ.-13·12.77). 133. 

Attack on Guards and Drivers at 
MugbaJsarai (VIr-IS·) 1-77). 
129·30. 

"B' Grade Driver to mar. Deluxe 
Train which met with accident 
at Naini (IX-20-12-77), 70·71. 

Oass III posts (IX.--20·12· 77). 
137. 

Class IV appointment in ditTcrent 
Railway Divisions ~VlJ.-- f 5 ·11-m 54-55 

Oass IV employees in Samastipur 
Division (VllI-6·J2-77). 50. 

Confirmation of sons and daughters 
of loyal Railway Employees in 
thejr posts M!-J5-l1-17). 43-
44. 

Commercial Inspectors in Aallaba-
had Division (1X-20-12·77).79. 
80. 
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R.AIL WAY EMPLOYEES-Contd. 

• 

Confidential reports of X-ray Tech-
nicians Spoiled (IX-20-12·77). 
263. 

Confirmation of clerks Gr. I in 
Accounts Departmcut (VIl-29-
11-77), 181·82. 

Confirmation of officers in Rail· 
way's with long ~ervice (IX-
29-12· 77), 143·44. 

I)-Grade Assistant Station Masters 
in Nagpur Division (VIII-6·12-
77), 98-99. 

Danapur Division officers travelled 
by Saloon during J Ull..!, 1977 
(VIlI-13-12-77), 105-06. 

Disposal of Cases of Suspended 
Employees (IX-20-12-77). 116. 
17. 

Duties of Guards of Goods Trains 
(VllI--6-12·77), 135-36. 

Employees given Uniforms in 
Indian Railways (VIIl--(i-12-77), 
254·55. 

Employees of Family Welfare De- I 
parlment of Northern Railway 
(VII--1S-11-77), 70. 

Employees of Northern Railway 
removed for Participation jn 
1974 strike (IX--20-12-77), 214. 

Employees in Eastern Railway re-
moved from service during 1974 
strike (lX-20-12-77), 214-15. 

Employees in Western Railways reo 
moved from service during 
Emergency (IX-20-12-77), 216-
17. 

• 77). 215-]6 . 

Employees in Western Railways re-
moved from service for participa-
tion in 1974 strike (IX-20-12- I 

• Employment of Children of the 

\ 
Deceased Railway Employees 
(VIl--29-11-77), 70. 

Employees of Health Department in 
Northern Railways (VII-I5-H-
77). 113-14. 

Engine Drivers of trains numing 
between Ahmedabad and Bom-
bay (1X-20-12-77), 202.03. 

Ex-gratia payment to Railwaymen 
(VII-15-11-77}, 50-51. 

.. ----.~-~----.. -
RAILWA Y EMPLOYEES-Contd. 

Expenditure on S!a1f Welfare in 
Eastern. Railway (VIII-6-12-77). 
216. 

Facilities for residents of Railway 
Colony at Sabarmati (IX-2o-12-
77). 203-04. 

Finance Ministry Directives for 
Retrenchment of Railway Em-
ployees (V IIr-29-11-77). 217_ 

Grievances of Station Masters (IX 
20-12-77), 204. 

Guard. Brakesmanl Assistant Guard 
deployed on Mail Express trains 
(VIJI-6-12-77). 254. 

Guards in Goods trains (VIII-
13-12-77). 187.88. 

~rass.ment of Class II employees 
ill Damanpur Division (IX-
20-12-77). 209. 

Higher grades to Howker and 
Beggar Checkers' (VllI--13.12. 
77), 129-30. 

House Rent Allowance for Ranway 
Employees of Hill areas (VIII-
6-12-77). 146-47. 

Joint Representations by SMsl 
ASMs of Central Railway (VIII 
-13·12-77). 40-41. 

Merger of Accounts Clerk Grade I 
. and II into One Grade (Vll-
29-11-77). 169-70. 

Mileage allowance for Guards of 
Goods Trains (VIH--B-12-77) 
] 86-87. ' 

Number of Guards in Illdian Rail-
ways (VIII-6-12-77), 255. 

Number of X-Ray Technicians in 
Northern Railway (IX-20-12-
77), 111.12 . 

Officers on Ad hoc Basis in Rail-
way Board (VIIl-13-12-77). 
191--94. 

One-Day Hunger Strike Employees 
of Southern Railway (V1T-
29-11-77), 104-05. 

Outstanding problems of Railway 
Employees (VII-29·J1.77), 44--
46. 

Payment of T.A. BfiJ of Railway 
Officers (VII-29·11·77), 6S-66. a __________________________________________________ --
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RAIL WA Y EMPLOYEES-Contd. 
Pension for retired railway emplo-

yees (VIII-13-12-77). 156·57. 
Petition from All India train Con-

trollers Association Vijayawada 
Branch (VII-15·I1-77). 233. 

Post of X-Ray Technician in Bika· 
ner Railway Hospital (IX-
20-12·77). 265·66. 

Posts earmarked for promotion for 
SC and ST (IX-·20·12-77). 54-
56. 

Posts of Dog Cbas'ers in Allababad 
Division (Vlll-13.12·77). 66. 

Privilege passes (IX-20·12-77), 
133-34. 

Promotional prospects of Train 
Examiners (VII-29·' 1-77), 99-
100. 

Quarters for Railway Employees 
(VII-29·11-77), 174. 

Quarters for Traffic Running Staff 
(Vm-I3-12-77), 49. 

Railway officers Rewarded by Shri 
Kamlapati Tripathi (IX-20-12-
77). 152-55. 

Railwaymen Dead and Injured 
- during last four months. (IX-

20-12·77). 273-75. 
Reinstatement of Employees who 

went on Strike in 1974 (VIII-
13-12·77). 72·73. 

R.esolution and Grievances of Rail-
waymen (VII-29-11-77), 62. 

Rest Room Facilities at Guntakal 
for TTEs (VIII-I3-12-77), 202. 

Retired railway employees' sons! 
daughters offered employment 
(Vll-15-11-77). 115-16. 

Service Condition of Gangmen, etc. 
in E. Railway (VllI-6-12-77). 
214. 

T.Ts at Hathras Junction (VIII-
6-12-77). 233-34. 

Terminations and Transfers made 
during Emergency (lX-20·12· 
77). 211. 

Training of App'rentices in Clerical 
grade by Railways (IX-20-12-
77), 72-73. 

Transfer of Railway Employees 
(VII-lS·11-77). 45. 

RAILWAY EMPLOYEES-Concld. 
Transfer of Railway empJoyee. 

during academic session (VII-
29-11-77), 53-54. 

Total Strength of S.C. and S.T. 
PWIs (VIII-6·12-77). 136-38. 

Vacancies filled up in Asansol Divi. 
sion, Eastern Railway (VITI-
13-12-77). 68. 

Vacant Posts in Eastern Railway 
(VII-29-11-77), 69-70. 

Vacant posts of Head Qcrk' in 
Izatnagar Division (IX-20-12-
77), 135-36. 

Vacant posts of LDCs and UDCs in 
Central Railway (V lII-U· 12· 
77), 179-80. 

Vacant posts of LDCs and~ UDCt 
in Northern Railway (VIII-
13-12·77). 180-81. 

Vacant posts of LDCs and UOCs 
in Southern Railway (Vln-
13-12-77), 182-83. 

Vacant posts of LDCs and UDCa 
in Western Railway (VIII-
I3.I2-?7). 85·86. 

Vacancies in Section officers' Grade 
in Railway Board (VIII-ll-12-
77), 97-98. 

Victimisation of Parcel Porters at 
Allahabad Railway StatioD 
(VII-29·11·77), 151. 

Water facilities to Railway Emplo-
yees (IX-20-12· 77), 123-24. 

Woollen pants and coats to waiters 
(VIII-13-12-77), 95-97. 

Debates 
Grievances of Railwaymen (Matter 

under rule 377) (VIIl-7.12-77). 
225-28. 

Maltreatment of Girl Students from 
Calcutta by Railway Employ~ 
(Matter under rule 377) (lX-
15-12-77), 210-12. 

Ten hour working duty and Imple-
mentation of Miabhoy Tribunal 
Award (St) (IX-19-12·77). 299. 

RAILWAY ENGINES: 
Improvement of Engines of Traint 

on Sheopur·Bhind Narrow 
(Gauge Line) (VII-29-11-77). 
203·04. . 
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RAILWAY ENQUIRIES- Contd. I 
Providing Diesel Engines to TraioJ 

running in' Saurashtra (VIII- I 
6-12·77), 12-17. I 

RAILWA Y ENQUIR Y OFFICES : 
Enquiry office at Fatehgarh (VIII I 

--6·12·77). 173·74. 
RAILWAY EQUIPMENT: 

Export Orders for Railway equip-
ment (VIJI-9·12·77), 145. 

RAILWAY FERRY SERVICE: 
Ferry Service between Barari Ghat 

and Narainpuf Ghat (VlI-29·1.l-
77), 237. 

Take over of ferry service between 
Barari Ghat and Narainpur (VII 
--29·11-77l. 57. 

RAILWAY FLAG STATION: 
Facilities at Khandeep Flag Station 

(VIIT-6-12·77). 165-66. 

RAJLWA Y GODOWNS: 
Accumulation of Railway' Lines. 

Sleepers In Godowns (VII-
29-11· 77). 200-01. 

Clearance of Essential Commodities 
from Railway Godowns (VIIl-
13·12·1977). 77. 

RAIL WA Y GopDS TRAFFIC: 
Collection of Wh3rfage/Demurrage 

(lX-20·12.7n 240-42. 
Gooes handling work at Hathras 

Omillah. Shikababad and FiiOja-
h3d stations (VII-::!q·l !. 77). 
183·84. 

RAILWAY HAWKERS: 
Irregular Hawke:- system in Trains 

(VIlI-6·12·77). 170.71. 
Licenced hawkers at Howrah Station 

(VIIl-6·12-77). 236-37. 
RAILWAY HEAD QUARTERS. 

Shifting of Zonal Railway Head-
quarters (VII--15-11-77). 147. 

RAIL WAY HOSPITAL(S): 
Amritsar Railway Hospital (IX-

20-12-77). 191. 
Headquarter Railway Hospital in 

Bikaner (VII--15-11-77). 154. 

16-159 LSS ND/7B 

RAILWAY HOSPITAL(S)-Contd. 
Irate R.P.F. lawaus assault Rail-

way Hospital Doctors at Barnum 
(Vl1-29·11-77). 231-32. 

Post of X-Ray Te<;hnician in Bika-
ner Railway Hospital (IX-20-12-
77). 265·66. 

TB. Ward of Railway Hospital. 
Gangapur City (VIl-29-11-77). 
141-42. 

Upgradine; post of X-Ray Techni-
cian at Amntsar (IX-20-12-77\ 
55-57. 

X-Ray Facilities in Railway Hospi-
tals, A.mritsar (\VII--6-12-77). 
218. 

RAILWAY JUNCnON(S): 

Barsoi Railway Junction (VII-
29-11·77). 101. 

Jammu Railway Junction (Vm-
6-12-77). 144. 

T.Ts at Hathras Junction (VU!-
6-12-77), 233·34. 

RAILWAY LEVEL CROSSINGIS): 

B. G. and M. G. Diamond Cos sing 
at Barsoi (VIII-13-12·77). 210-11. 

Demand for :.-:vel crossing ncar 
Talani-Nimbbora Railway StatioD 
(VIl-IS-I 1-77), 131. 

Level Crossin~ at Balasore Railway 
Station (IX-20-12-77), 220-21. 

Railway Cro3~'11~S in Raja:ithaa 
(VIl-i5-11-77). 48--50. 

Railway Crossing near Power Houao 
in Gangapur Cll\ (VII-29-11-
77), 143.44. 

RAILWAY LlNEtS): 

Accumulation of Railway Line .. 
Sleepers in G~downs (VII-2Q-1l. 
77). 200-1. 

Agra-Farrukhabad M. G. Line (IX 
-20-12-77), 210. 

Ahmedabad-Gandbinagar B. G. 
Railway Line (VIlI-13-12-77}. 
83-84. 

B. O. and M. O. Diamoad ~ 
at Barsoi (VIII-13-12-77). 
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RAILWA Y LINES-ecmtd. 
Broad Gauge Line from Mainipur to 

Amar Kantak (VIU-6·12·77). 
107·OR. 

Broad Gauge lines sanctioned in 
Orissa (IX-20·12·77). 75. 

Broad Gauge line from Aimer to 
Kota (VII-15-11-77), 51·52. 

Broad Gauge Line from Ra.l1pur 
to Haldwani (VlII-13 .12·71). 

62·63. 
Budget Provisiun for New Railway 

Lines in Eastern U.P. (VU--
15·ll·71). 193-94. 

Chhillooni-Bagaha Railway Line 
(VIll-6·12·77). 131-32. 

Chitrakut-Katni Railway Line (VIII 
-13-12-1977). 57-58. 

Completion of Howrah-Amta 1tal]. 
way Line (VIII-13-12-1977), 
80-82. 

Connecting of Sidhi Town by a 
Train (IX-20-12-77). 116. 

Connection of J aipur by Broad 
Gauge Linl': (VlIl-13-12-1977). 
58. 

Connection of Sealdah with Hasna-
bad Station (VII-IS-H-77), 236. 

Construction of Broad Gauge tines 
in Maharashtra (VII-15-11-77), 
221-22. 

Construction of Bhavnagar-Tarapur 
Railway Line (VII-29-11-77). 
115. 

Construction of GOla-Ookarnnath 
Railway Line (VII-29-11-77), 
199-200. 

Construction of New tines in Mah .... 
rashtra (VIII· -13·12-1977). 35·36. 

Construction (If New Railway UDes 
(VII-15-H.77), 226-27. 

(C'Gstruction of New Solapur-Osma-
IU!-bad·Bihar.Au.rangabad.Jalgao:1 
LIne (VII-U-11-77), 71-72. 

C(instruction of Railway Lines in 
kkward Areas (Vll-29-11-77). 
2OS. 

Construction of Railway Line in 
Junagadh Dishict GuJara.t (VII-_. 
29-11-77), 188 ·89. 

RAIL WA Y LINES-C(),~t" 
Construction of Railway line tnJIJ\ 

Satna to Milzapur (VII-IS-U. 
77). 196-98. 

Construction work on approved 
Railway Lines (VII--lS·ll·77). 
138-39. 

Conversion of Bangalore·Mysore 
line from Metre Gauge to Broad 
Gauge (VIII-6-12·77). 199-200. 

Conversion of Bhadra.Nadiad Sec-
tion into Bl.Jad Gauge (IX-20-
12· 77). 253. 

Conversion of Bangalore.Guntakal 
line from Metre Gauge to Broad 
Gauge (VII-·29·11·77). 158·59. 

Conversion of Bangaiore·Mysore 
line into Broad Gauge (VlII-
13·12.1977), 3a. 

Conversion of Delhi-Ahmedabad 
line (IX-20-12·77). 227. 

Conversion of Jabalpur-Ooildia 
Narrow Gauge Railway line into 
Broad Gauge (IX-20·12·77). 
115·16. 

Conversion of Lines in Bihar inro 
Broad Gauge Lines (VII-29-11-
77). 68. 

Conversion of I:arrow gauge into 
Broad gauge (IX-20-12-17). 
69-70. 

Conversion of Rallway Lines in 
Korba and other places (VIIl-
6·12·77). 133-34. 

Conversion of Rupsa-Rangiripoahi 
Narrow Gauge into Broad Gaup 
line (IX-20-12.77). 221-22. 

Conversion of Shabadara-Saharan-
Railway (V1I-29-11·77). 98. 

Conversion of Sonepur-Lucknow 
Railway Line (VII-29-11-71J, 
118-19. 

Conversion of Varanasi-Gorakhp;jr 
and other Metre Gauge Lines in· 
to Broad Gauge. (1X-20-12·77). 
16-,-21. 

Cost of Delhi-Rajhara-Jagdalpull 
Railway Line (VlI-2,9.011-77). 
182. 
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RAILWAY LINES--Co.·lld. 
Development work of Railway lines 

in M.P. in the Sixth Five Yeal 
Plan (VIII-B-12-77), 82-83. 

Direct Rail links tfetween ;;)Late I 

Capitals an.j Ceatral Capital (VII 
-15-11-77), 92-94. 

Doubling of Erode-Shoranur-Cochin 
Route (VIJ-29-11-77), 195. 

Doubling of N'Igpur-Amla Railwavs 
Track (VII-29-J I -77), 193-94.-

Doubling of Raiiway Tracks in 
Central RaHway (VII-29-1l-77), 
86. 

Electrification of Kerala Railway 
Lines (VlIl-13-12-1977), 50-51. 

Extension of 228 Branch Unes (IX 
-20-12-77). 28--32. 

:Extension of Amritsar Railway 
Station (VII-IS-11-77), 99-100. 

Extension of Broadgauge line upto 
Oarbhanga (VII-IS-11-77). 73-74. 

Extension of BroaJ Gauge line fr)m 
Kalka to Parvanu (VII-IS-H-
77), 47-48. 

Extension of Nagpur Ajani Local 
upto Hingana (VII-29-11-77). 
185. 

Extension of Railway line to Hill 
Areas (VIII-6-12-77). 129. 

Fall in Rate of Electrification of 
Railway Track (VII-29-11-77). 
119-20. 

Fixing of Bar~d "ires on side of 
Railway Lines through Delhi 
colonies (VII --15-11-77). 213. 

Gandhidham-Bhuj Railway Une-
(VIII-13-12-1977). 58-59. 

Goa served by Meter Gauge (V1I-
29-11-17). 83. 

Guidelines for Addition or construc-
tion of Additional New Railway 
Jines (VllI--13-12-71). 112-14-

Guruvayar-Kuttipuram railway line 
(V1II-6-12-11), 59-60. 

Improvement of Railway Unes in 
M.P. (VII-IS-Jl·1?), 140-43. 

Indian Technicians to lay Railway 
Lines in Foreign Countries (VII 
29-11-m. 109-10 

RAILWAY LINES-Co1lld. 
Jammu Srinagar Rail Unk-(VU-

15-11-77). 179. 
Khampon ChikhIi Jaina Railwa, 

line (IX-20-12-77), 85. 
Kolhapur-Ratnagiri Railway Line 

(VIII-13-12-77). 92. 
Laying of new Railway Line Dhol-

pur-Karauli-Gangapur (VII-29· 
11-77). 162. 

Laying of Railway Jines betw~en 
Parli-Bhir.Abmednagar (VII-
15-11-77), 189 

Length of Railway lines iu Districts 
of Madhya Pradesh (VIII-13-J2-
11), 148-49. 

Length of Railway lines banded ovcr 
by Erstowhilc Gwalior State (VII 
-29-11-77). 49-50. 

Linking of Narkhe:- with Amravati 
(VII-29-11-77), 92-93. 

New Line linkin~ Korba. Ranclu. 
Dali and Raj Hara (VII-1S-U-
77). 111-]2. 

New lines in Bhadoi, Jaunpur and 
Mirzapur Area (lX-20-12-77). 
204-05. 

New Railway line between Bankura 
and Meihia Coal Belt (VU-29-
11-77). 43. 

New Railway Line between M3.k:r~ 
nia and Kareli (VIH-13-12·1917). 
1-5. 

New Railway Lines for Andhra 
Pradesh (VIl-15-l1-77). 161. 

New Railway line from Jabalpur 
LaJitpur (VIJ-29-11-71). 114. 

New Railway line between Kllpad-
wanaj and Modasa (VIII-13-1~ 
77), 179. 

New Railway Line in Orissa (Vm 
-6·12-71). 39-40. 

New Railway lines in Backward 
areas of M.P. (IX-20-12·71). 
93-98. 

New Railway Lines in RajastbIJI 
(VllI-13-12-71l. 202-03. 

New Rall~ Line in Rewa Divi-
sion (VlII-13-12.19'T7), 75-76. 
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RAlLW A Y LINES-Contd. 
Pancharatna-Daranggri RaHway 

Project (VIIJ-6-12·77). 87. 
Policy Guiding Ccnstruction or New 

Railway Lines (VII-29-11.77), 
205-6. 

Rail Connection between Sealdab 
and: Hasnabad Stations (Vll-
15-11-77), 91·92. 

Rail link between Ea!:tern and Wes-
tern Part of Orissa (VIII-13·12· 
77), 91-92. 

Railway Lin: between Goloar!\' 
Gauhati (VIII-13·12-1977). 70-
71. 

RE'ilwav Connection between Kha.! 
ragpur and Digha (VIII-tl-12· 
77), 117. , 

Railway l~ between Alleppey and ' 
Ernakulam (Vll-IS-1l-77). 65-

RaiIwav line between Marwar junc-
tion and Udaipur (VIII-B-Il. 
77). 162-63 

Railway Line from Ankamali to 
MadUIai (V1I1-6-12-77), 245-46. 

Railway Route from Ariyalur to 
Attur (lX-20-12-77). 83. 

Railway line between Delhi and 
Jabangirabad. Anup Shabr and 
Dibai (VIII· --6-12-77), 128-29. 

Railway line from Damoh to 
Banda (lVII-15-11·77). 174. 

Railway line from Shahjahanpur to 
Pailani (IX --20·12·77). 194·95. 

Railway line in M.P. (IX-20-12· 
77). 267·68. 

Railway line from Mahananda to 
Chokia Paharpur (V1U-13.l2-
77). 209·10. 

Railway Line from Sardar Shabr to 
Hanuman Garh (VlII-6-12-77), 
143·44. 

Railway line from Shabjahanpur to 
Pailani (IX-20-12·77). 194·95. 

Railway line for Transportation of 
Mineral anrl Forest Resources 
(VII-IS-lI·77). 1-7. 

Raim'llY lines surveyed MII-13-
11·m. "1. 

RAIL WA Y LINES-Coutd. 
Railway Route from Ariyalur to 

Attur (lX-2')·1~. 77), 83. 
Railway Service 011 SangH-Miraj 

track (VIII-13·12·1977), 55. 
Reopening of Bihapur Mahadev 

Ghat Railway line (lX-20-12-
77), .147·48. 

States/Union Territories not COD-
nected with Railway lines (VIl-
29·11· 77). 73·74. 

Takher-8ambalpur Rail-way Link 
(V1I-29·11.71). 60. 

Track Modernj~ati~ (VIII--6-12· 
77). 91-92. 

Traffic on Kl)llkan Line (VIII·· 
30·11-77), 170-71. . 

Viramgam-Okha Broad Gauge Rail· 
way Line (VIII-13-12·77), 93-94. 

Debates 
Damage to Railway Track on Sou-

thern Railwav due to cyc1one(St) 
(VII-·18·11-77I, 285-89. 

RAILWAY MAlL SERVICE: 
Parcel handling work at Station 

under Zone <1 of Moradabad Divi· 
siolJ (VII-29·1t·,77). 150·51. 

Representations received ~ 
R.M.S. Union (lX-22-12·77). S8. 

R.M.S. Office at Barsot Junction 
(VIll-I-12·77). 133. 

Victimisatlon of Parcel Porters at 
Allahabad Railwav StatioD (VIl 
-29-11·77). 15t. • 

RAILWAY PA~SES (IX-20·.1l-
77). 149-S1 

First Class Complimentary Pus 
(VII-29-11·77). 122·23 

Free Railway PaSS.,s (VlI-·:lY·l1-
77), 36-39. 

Free Railway Passes (VlII-13-12· 
1977). 44. 

Passes issued by Ministry of RaU· 
ways (VIIT-6.12·77). 190-91. 

Railway passes tor VIPs. (VIII--
13-12-77). 139-40. 
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RAILWAY PASSENGER(S): 
Shooting of Passengers of Balaman· I 

Kanpur Passenger Train (VfI-
29-11· 77), 4().41. 

RAILWAY PLATFORMS: 
Quality of Tea and eatables etc. 

sold on Railw.'!.y Platforms (Vm 
-6-12.77)._1~7·3H 

Raising level of Sadisopur Stati.on 
Platform (\1]-29·11·77). 194. 

Sale of Book's etc. on Railwav 
Platforms (VTI--29·11·77). 116·1'7. 

Sale of Books. etC. on Railway Plat· 
forms (VII-29-11·77). 116-17. 

RAILWAY POLICE: 
Behaviour of Railway Police Pe·r. I 

sonnel (VIII-·6-12-77). 53. I 

RAILWAY PORTERS: 
Licenced Port~rs at Allahabad (VtIl 

--13·12·1977), 64-65. 
~otice from Labour Enforcement 

Officer (Central) (VIT-29-11.77t 
152. 

Subsidy to Railway Station Porters 
Cooperative L:I be'ur Contract So· 
ciety Ltd. Allahabad (VIl-29·11· 
77). 60·6\. 

Transfer of Parcel Porters working 
at New De!hi Station (1X---20·I1· 
77). 68. 

RAILWAY PRf.SS: I 
Platen Machine in Kurseong Rah· I' 

way Press·(IX--20·12-77). 142·43. 
Platen Machine in Kusreong Rail· I 

way Press (VlI~29-11-77). 115-}1;. 

RAILWAY PROTECTION FORCE: 
Railway Prot.:ction Force drive: 

against Criminal (VII -29·11· 77\ 
97 . 

Report from Railway Security and 
Protection Force (VII-29-1l-77), 
171. 

Total strenszth of R.P.F. (lX-
20-12·77). '100-01. 

RAILWAY REVENUE(S): 
Misappropriation of Railway Reve· 

nue in Bilaspur Railway Division 
(VIII-13-12.77), 165. I 

RAILWAY RBSERVATION(S): 
Res~rvation of seats from ~gapur 

City (VI1I--6"12·77), 59. 
RAILWAY SAFETY: 

Safety Drive on All Zonal Railways 
(VIII-6-12·77), 126-27. 

Utilisation of Passenger Amenities 
Fund on R:tilway Safety (VIII-· 
6.12-77). 248-49. 

RAILW A Y SAFETY COMMITTEE; 
Kripal Singh Committee on Rall. 

way Safety (VllI-13·12·77). 118. 
RAILWAY SALOON(S): 

Orders regarding use of saloons by 
Officers (VIlI---6·12-77), 250. 

Saloons in each RaHway Zone (VIII 
·--6· 12-77). tl2-14. 

Use of Saloon" in Railways (Vll-
29-11.77). 103·04. 

RAILWAY SCHOOLS: 
Financial Assistance to CoUege and 

High School at Khurda Road 
(IX-20-12-77), 67·68. 

Opening of Railway High School 
(VII-15·1l·i7). 58·59. 

RAILWAY SERVICES (VII-I5-1l. 
77), 136-37. 
Connecting of Somllath Mail to 

Udaipur Hawra Delhi Mail (VITI 
-6·12-77). 207·08. 

Demand to start direct Expreq 
Train between Porbander an~ 
Delhi (VIlI-6-12-77), 21O·11. 

Proposal to run Express Train {rom 
Haldia to Delhi (VIlI-6-12·77). 
106 . 

Proposal to start fast trains in 
Kerala State (VIJ)·-6.12-77). 52· 
53. 

Representation regllrding extension 
of Hatia Jbarsuguda Passenger 
train (VIn--~·12-77). 47·48. 

Running of Super Fast Express bet· 
ween New Delhi and Secundera-
bad (VItr~6-12-77), 251. 

Super fast Trains introduced .. tter 
July. 1976 (VlII-6·l2.77), 211-
13. -_._ ... -----_ ... _-----------_._ .. _--._-------
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RAILWAY SERVICE COM MIS- I 
SION(S): I 
Chairmen of Railway Servtce Com· 

missions (V!I1-6·12-77). 182-1 
84. 

Guideline for posting of Railway I 
officers as Chairman of Radway 
Service Commission (IX-20-12-/ 
77). 212-14. 

RAILWAY SLEEPERS: 
Sleeper Factory near Allahabad (IX 

-20-12-77), 187. 

RAIL WA Y ST AFF COLLEGE. 
BARODA: 
Training at Railway Staff College 

Baroda (lX--70-12-77). ,78. 

RAILWAY STAFF WELFARE: 
Additional Grants for Railway staff 

welfare (Vll---15-11-77). 208-10. 
RAILWAY STALLS: 

Award of Contracts for Tea Stalls 
(IX-20-12-77). 276-78. 

Stalls at Railway Stations (VIlI--
6-12-77). 117·18. 

RAILWAY STATION(S): 
Barsoi Railway Junction (Vf[-

29·11-77). 101. 

Construction of shed, Over Bridge 
etc. at Shahjnhanpur Railway 
Station. (VIII--13·12-77). 200-01. 

Correction of Names of Stations 
(VlII-6·12·77), 127. 

Cycle Stand contract at Allahabad 
(IX-20-12.77). 51-52. 

Cycle stand contract at Allahabad 
Railway Station IVII--15-11-77), 
56-57. 

Decoities at railway stations in V.P. 
Bihar and West Bengal (VII-· 
15-11·77). 231. 

Demand for level crossing near 
Talani-Nimbhora Railway Statiun 
(VII-15-11-77), 130·31. 

Development of Azadpur and 
Shakur Basti as Terminal Station 

----------------
RAIL WAY ST A TION(S)-Comd. 

Debates 
Expenditure incurred on Narayan .. 

pur Railway Station (VII-15-11-
77), 68. 

Fitting of lound Speakers at Plat-
form of Eta l1,lsh Railway Station. 
(IX-20-12-77), 102·03. 

Food articles .!>erved through ven-
dors and staP3 at Stations (lX·--
20-]2·77), 10--16. 

Functioning of Perunghuzhi - Rail-
way Station (VII -29-11-77), 144-
45. 

Licenced hawker~ at Howrah Sta-
tion (VIII-6·12-77), 236~37. 

Linking of Ratlway Station in Cen· 
tral Railways (VII-29·11·77) .. 
19. 

Manmad-Bomnay stations (VTII-
13-12·77), 158·59. 

Passengers' amenities on Railway 
Stations in Himachal Pradesh 
(VII-29-11-77). 148·49. 

Provision of running rooms at 
Stations otht'r thl'n Junctions (IX 
--20-1 '2-77). :Y;4 t,;. 

Railway sl-ation buildin!! at Kanya 
Kumari (VII--·15-11·77}. ~5 

Renovation of Aligarh Rai!way 
Station (lX--20-12·77), RO. 

Road under .hridge near A,rkonam 
Railway Station (VIII-D-12-77). 
120.21. 

Sale of articles at Railway Stations 
(TX-20-12-77). 27&-80. 

Stoppage of Utkal Express at Bnm-
ra Railway Station (VIl--29-11-
77). 150. 

Terminal Facilities at Burdwan anci 
Assansol Stations (IX-20-12-77). 
134. 

Unloading of CGal Racks at Khurja 
City station (VlI-29.lt-77), 149-
SO. 

Upgrading of Jt..arsaguda Railway 
Station (VIII··-6-12·77), 245. 

Varka1a Railw,'\y Station (VIU--
6-12·77), 174·7S. (VIII-13·12·77), 220-21. 

--~----------------------------------------
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RAIL WAY ST A TION(S}-Comd. 

Vcmdors working under fake con-
tractors at Allahabad Railway 
Station (VII-29-11-77), 232-32. 

Railway Stations Porters' Coopera-
tive Labour Contract Society 
Ltd. Allahabad (VIII-I 3-12-77), 
189-90. 

Bonus to Railway Station Porters 
cooperative Labour Contract So-
ctiety Limited, Allahabad (lX-
20-12-77), 263·64. 

Complaints against Secretary Rail· 
way Station Porters' Cooperative 
Labour Contract Society Ltd .• Al-
lahabad (VIH--13-U-I977), 53. 

RAILWAY STEAMERS: 
Operation of Railway steamers in 

Bara.ri-Mahadeopur (VII-29.11-
77), 145·46. 

RAILWAY STRIKES: 
One-Day Hunger Strike Employees 

of Southern Railway (VII-·29·lI. 
77). 104·05. 

Prevention of Strikes in Railways 
(VII-29-11-77), 206. 

RAILWAY TERMINAL STATION: 
Railway Terminal Station at Brar 

Square in Delhi Cant! (JX-
20·12·77). 57. 

RAILWAY rr~EFTS: 

Cases of Theft Jtnd Dama~e of Goods 
pe,nding in Courts (VIl-6·12·77), 
96-97. 

Gang of Thie .... es of Railway Liues 
in Kanpur (VIII-6-12· 77)_ 1,53· 
54. 

Memorandum re!!arjin~ theft of 
Coal tlrom Pol-ba~cir Rai)~ay 
Station Yard (IX-20-12·77), 1-
6. 

Robbing of Passe.lgerl> of Agra-
Delhi Trains MIT-·-6·12·77), 
140-41. 

Thefts at Die~'!I Shed at ltat1am 
(VII-29-11-77), no. 

RAILWAY TICKETS: 
Issue of Tickets for Oeetan.iali Ex-

press (VIl-29-11-77). 83-84'. 

RAILWAY TIME TABLES: 
New Railway Time Tables (VII --

15·11.77), lSI-52. 
RAILWAY TRADE UNIONS: 

Unification of Rail\\ay Trade Unions 
(VII-I5·H·77), 7---11. 

RAILWA Y TRAFFIC: 
Traffic handled at Tundla wods 

Shed (VIII-6·l:>77J, 175-76. 

RAIL WA Y TRAINS: 
Attachment of Bogies with Tinsukia 

Mail (lX~20-12. 77), 235·36. 
Bombay Suburb-dn Trains time 

Table (VIr-IS·II·77), 152. 
Carriage facility availed by Com· 

mercial oflkers of Allahabad 
Division (VlI-I5 oil1·71). 57-58. 

Coaches Attached to Radhikapur-
Manihari Ghat train (IX-20'I2-
77), 234·35. 

Collision of 325 UP Burdwan-Sahib-
ganj Passenger Train (VJI-29-I1-
77). 120·21. 

Compensation for loss or damage to 
goods in Railway Transportation 
(VIII-13·12·77), 211-13. 

Connecting of Sidhi 1,)wn by 
a Train (IX--·20·12-77), 116. 

Conversion of Chetak Express in to 
a Super Express Train (IX-
20-12· 71), 262-63. 

Criteria for Stoppages of Express 
Trains (VU-·29·11·77), 108·9. 

Dacoities on Trains CAmritsar E)t· 
press) (VII-IS·H-77). 211-12. 

Dacoity in TraiT) bound for Korah 
(VIl-29-11·77), 190. 

Demand for a Fast Train from Por· 
ban dar to Bomba~' (VIU-13·12-
77), 207.08. 

Demand for a new train from Bhila; 
to Varanasi (VTU-I 3-1 2-77). 
87·88. 

Demand for aonnectin Il Howrab 
Azimganj JuoctiC'D With Lo!.'al 
Trains (VII--15·11-77), 54. 

Derailment of Bo.2ies of Amritsar-
Dadar Express (VJJ-29·11.77~ 
39. ----------_._-------------------
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RAn.. WA Y TRAINS---Comd. 
Derailment of Madras Rameshwa· 

ram PasseDl!er Train (VII-IS· 
11·77), 99 .• 

Dining Car Attached t.o Taj Ex· I 

press (VIII-l3·12-77)' 152-53. 
Dire:t train between Delhi and Sikar 

(VlI-29·11·77), 201·2. 
Diversion of Fast Trains flom 

Jammu to Bombay via Gurdaspur 
Batala \ VIl-Z9·11·77), 7fj. 

Express Train from Agra to Bib. 
net' (VII-29·1l·77). 95. 

Extension of Delhi·Jaipur Pink Ex-
press to Ajmer (VII-lS·ll·77). 
100. 

Extension of Shuttle Traia running 
b:twccn Bhopal Vidisha (VU--
15·11·771. 67. 

Fatuha Islampui Light Railway, 
(VII-15·11·77'. 7:. 

First Class and Air·Condi<il)ned 
Cb\s CO!1lplil1l~n,ar) Passes (VIU 
-]3·12·1977).39. 

Firing on the Crew of Mughalsarai· 
Lucknow Pa5Senger Train (VJII --
13.12·1977). 30. 

Guards in Goods trai'1s (VJI1-13-
12·77). 187·88. 

Halt at Agra by three E\prcs~; Trains 
(VIII-13-12-1977), 10--16. 

Introduction of a Classless train bet· 
ween Bombav ad Howrah (IX-
20·12.77), 124. 

Introduction d a New Train on 
Farukhabad·Delhi Section (VH--
29·] 1-77), i98. 

Introduction of a Rajdbani Ex:,ress 
type train between Bonga-geon 
and Delhi OX-20·12-77), 142. 

Introduction of a Train from Born· 
bay via Jtarsi ·JahaJpur·Al1nhabad 
(IX-20·12·77). 266.67. 

Introduction of Janata Classless 
Trains (VIIl-6-17·77), 121·22. 

Invention of equipment to prevent 
collisions of Trains (VII-IS·I!· 
77). 129. 

Invention of equipment to prevent 
collisions of Trains (VII-16-11· 
77). 

RAIL WA Y TRAINS-·Con/d. 
Issue of Tickets for Geetanjali Ex-

press (VII - 29.1J ·77), 83·84. 
Lady students attacked on Tunnin8 

train (IX-20·12-77). 68.69. 
Late running of Cbetak Express 

(IX-2().]2.77). 227·28. 
Mileage allowance for Guards 01 

Goods Trains (VIII-13-12·77). 
186·87. 

Outgoing and Incoming Train! 
from and to Saharsa (VII --
15-11-77). 168-69. 

Passenger train from Jalarpet to 
Arkonam (VIl-1S·11·77). 153. 

Pilgrims travelling by RailwaY' to 
Jagannath Puri (VIll--13·12·77). 
100. 

Prioritv for introduction of new 
trains in BO'{;kward Areas (IX-
20·12· 77). 43·44. 

Proposal to ab'lish First Class in 
Trains ;1VTI-lS-11-77). 52. 

Proposal to ext.!ud Surat-Bhu~avaJ 
Passenger Trains (VII-l 5.11.77). 
195·96. 

Proposal to increase second class 
capacity of certain trains (lX-
20·12-77), 130. 

Proposal to jncrea~e sre.2'd of I1tkal 
Express and Kalinga Expres.~ 
(VIII-6.12.77), 122. 

ProposaJ to introduce local train 
between Medaghar and Sihora 
in Jabalpur (lIX--20.12·77). 267. 

Proposal to introduce New Tra ins 
(VII-29·12·77). 44. 

ProposaJ to introduce New Train!! 
from Himachal Pradesh. Hnryana 
and Punjab (VII-I 5-11·77), 84. 

Proposal to introdu~e Super Express 
Train between Jaipur and Uclai· 
pur (VIII·-13-12·1977>. 38·39. 

Proposal to Introduce 'Sara l Ex· 
press' from Shencottah (VH· 
29-11· 77). 64 

Proposal to Tun a Direct Train 
from Jabalour to Nal!pur via 
Chhindwara NIll-13.12.77), 177. ---_._--_.---------------
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R.AR.WAY TRAJNS-Contd. 
Proposal to run Night Trains bet-

ween UdaiDllt and Ahmedabad 
(VIII-l 3.12.1977). 30-31. 

Proposal to run Super Fast Trains 
during 1977-78 (VIII-13.l2. 
1977), 21--.~~ 

'rODOsal to start a shuttle train 
between Mathura and Agra 
(VIIl-13.12.7i), 118-19. 

Proposal to run Super Fast Trains 
during 1977-78 (VIn--13.l2. 
1977). 21-25. 

Provision of Additional Sleepers 
accommodation in Trains (IX-
20-12-77), 197. 

Punctuality of Trains (VIn--
13.12.77). 86. 

Rc-introductinon of pa~senger train 
from Nagpur t,', Itarsi (VII-· 
29.11.77). 107-8. 

R.epresentation for Extension of 
Third Train upW Joginder Na~ar 
(VlII-13.12.1977>. 45. 

Represe'Hation for Introdu:tio'l of 
a Train between Dhanbad and 
Sindri (lX--20.12 77). 52. 

Representationo; for non-operation 
of Bhal!a1pur Kalina passenger 
train MI-15.11.77), 108-11. 

Representation from San~di Mur.ici-
pal C-Ouncil fOr attaching special 
Bogie to Mahalaxmi Express 
(VII-I5-11-77). (lg-69. 

Resumption of JaJarpet-Bangalorc 
passenger train (VII-15.11.77). 
153-54. 

Robberies on Running Trains (VII-
15-11-77), J84-85. 

Ex Robbery on Train near Mailani 
Railway Station. (VII-15.I!.77). 
38. 

Robbi~g of passengers of Aligarh 
Delhi Train (VJJ-] 5.] 1.77) 
107-08. 

Robbing of Passeneers of Upper 
India Express (VII-29.] 1.77). 
220-21. 

Running of Maharashtra Ex!"res~ 
from Kolharmr to Nagpur (VfJ ~ 
15.11.77). 13R. . 

RAILWAY TRAINS-ColJtd. 
Running of Manmad-Nizamabad· 

Ellora Express (IX-20-12-77). 
1 ]9·20. 

Running of a Passenger Tram 
from Agra to Kotab (VII-
29-11-77). 198. 

Running of Special Trains to 
Madurai for All India Railway-
men Federation Conference (VU 
-·IS-lI·77). 101. 

Running of Special Trains durinl 
Shri Sanjay Gandhi's Tour in 
Orissa (Vn --] 5-11-77), 45-46. 

Shooting of Passen/l;ers of Balaman-
Kanpur Passcn~er Train (VB·-
29-11-77), 4041. 

Stoppage of Delhi-Bombay Raj-
dhani Train at Kotah (lX-20-12-
77). 226-27. 

St()i1pag~ of trah; on Pathankot 
Jogindcr Nagar Section at Pan-
chrukhi (VIII--13-12-77), 128. 

Stoppage of Trains at Kalana 
Station aX-20·12-77), ]45-46. 

Stoppage of Utkal Express at Bamra 
Raiiway Sta!ion (VIl-29-11·77). 
]50. 

Stoppage of Utkal Express at Khu-
rai (VIII-13.12-77), 149. 

Train Services on Pathankot-Jogin-
der Nagar Section (VIII-6·] 2-
77). 167-68. 

Train stoppage in Dharmapuri dis-
trict of Madras (VII-29-11-77J. 
103. 

Trains in Pratap Nagar Division on 
Western Railwav (VIII --6-12-77), 
144-46. . 

Travel between Nasik and Delhj 
(VI1I-6-12-77), 37-·-39. 

Debate.1i 
Resentment due to non-resumption 

ot Bhagalpur·Bihpur Rail and 
steams service (Matler under 377) 
(VIII-8-12· 77), 204·05. 

RAILWAY TRAVEL: 
Rail Travel by DoubJe.~ker 

Coaches (VII--29·11-77). 23-24. 
--_._-. --_ .. _ ....• _-_.-_._-------
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RAILWAY USERS' ASSOCIATION: 
Memorandum from Raj\way Users 

Association (Vill-13·12·77). 115 
-17. 

RAILWAY VENOORS: 
Complaints from Vendors' Assocla· 

tion of Allahabad (VIII-13·12· 
1977). 49·50. 

Sale of Articles at Railway Stations 
(IX-·20.12·77). 278-80. 

RAILWAY WAGONS: 
E. M. C. Rakes stock in Seal dab 

Division (VIU-13·12·77). 223·24. 
Iro;} Ore rakes provided to MMTC I 

Cuttack Division (VIll-i3·I2· 
77). 140-41. 

Supply of Wal!;ons for TranslX'rta. 
tion of Coal (VII-lS.H·77). 172. 

Wagons lying idle (lX-20-12·77). 
131·32. 

Wagons lying Idle in N. E. Railway 
(VII - 29·11· 77). 182. 

RAILWAY WORKING GROUP: 
Constitution of Railway Working 

Group (VIl-]5·1!·77). 80-83. I 

RAILWAY LABOURERS~ 
Absorption of Railway Labourers 

of Light Railway in Bihar (VII-
15·11·77). 65. 

Rates fixed for Purcel Handling 
work at Mog'nalsJrai (VIlI·-
13-J.2·77). 135-37 

Workmen ~ngaged for parcel h .. ndl· 
ing at Mogha!salai (VIU-13·12· 
1977). 51·52. 

RAILWAY WORKSHOPS: 
Engineering workshops at Arllkko· 

nam (VII-19·11·77). 24-30. 
Production in Railway Workshops 

(VII-29·11·77). 191-92. 
Railway Workshops in Gujarat (VIll 

-6·12· 77). 1;.10-02. 

RAILWAY YARD(Sj: 
CollktructiOrt or R.ailway Yard (VII 

....:..29-11·77). 154. 

RAILWA Y ZONES: 
Railway Zones working at a Loss or 

showing Surplus (VTI-29-11·17).. 
20. 

RAIN WATER: 
Storage of Rain Water (VII-21·11-

77), 42. 
RAI KAPOOR. SHRJ' 

P. F. Outstandillg against Mis Raj 
Kapoor (1X·-IS·12.77). 72. 

RAJA·KA·SAHASPUR DISTIL· 
LERY: 
Amount outstanding against Distil-

lery at Raja·Ka·Sahaspur (IX-
20.12·77), 136. 

RAJASTHAN: 
Allotment of Cement to Rajasthan 

(VIII-30-11-77). 85·-·88. 
Applications for Passports from 

Churu and Nugaur Districts of 
Rajasthan (VIl~ -17·11·77). 95. 

Appointment of Lille Man in Tele· 
phone Depa,tmcnt in Rajasthan 
(VII-17·11-77), 127.28. 

Assistance to Rajasthan for Trriga· 
tion (VII-28·ll·1977), 110-11. 

Assistance to Rajasthan for Repair 
of Roads in Backward Areas (IX 
~19·12.77). 85·86. . 

Building of Post Office in Ihalawar 
(VIII-8·12· 77). 70. 

Cases of Water and Power Disi'Ute~ 
Between Rajasthan and Punjab 
(VlII-12· 1 2-77), 99·100. 

Central AB to Uttar Pradesh and 
Rajasthan for Agricultural Deve· 
lopment (VIII-5.12·77). 171·12. 

Citizenship RilZhts (or Pakistani Re-
fugees in Rajasthan (VII-23·1l· 
77), 131 

Citizenship to refugees from Pakis-
tan settled U1 Raja:;than (lX-
19·12· 77). 185·86. 

Companies against officers issuing 
licences for opium proju~tiOD 
from Ihalawar to Bhawani Mandi 
(Rajasthan) (IX-16.12·77). 100. 
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RAJASTHAN-Contd. 
Construction of Building for Tele-

phone Exchange in Gangapur 
City, Bharatpur (Rajasthan) (VIlI 
-8-12-77), 89-90. 

Crocodile sanctuary at Kota. Rajas-
than (VIH-·12-12-77), 144-45. 

Demand from Rajasthan to increase 
sugar quota (IX-19-11-77), 93-
94. 

Emerald in Rawa.mai Village in 
Kota (1X-15-12-77). 44. 

Excavation in Rajasthan (VIII--
5-12·77). 230-31. 

Export of Handicrafts from Rajas-
than State (lX--23-12·77). 252. 

Financial Assistance provided by 
World Bank for Rajasthan Canal 
(IX-19-12-77). 143. 

Functioning of Garhmora PCO 
Bharatpur (Rajasthan) (Vm--
8-12·77). 87-88. 

Functioning of SAX telephone Ex· 
change. Bamallwas. BharatpuT 
District. (VIII--8-12-77). 90-91. 

Gangapur City Telephone Exchange 
(Rajasthan) (IX-I 5-1 2-77). 36. 

Grants for (!xp]oration of Rock 
Phosphate ill Rajasthan (IX--
15-12-77), 178. 

Improvement in the Backward area 
of Rajastha,l (VII-28>-11.L977). 
138. 

Income Tax more than one Jakh 
out,tanding A;raimt in~titu:\Ons 
in Rajasthan (IX-I 6-12-77). 237. 

Integrated programme for Develop-
ment or Cat.le ar.d Milk in Raias-
than and Madhya Pradesh (lx.~ 
19-12-77). 45. 

Kartika fair in Jhalrapatan (Rajas-
than) (lX-16-12-77), 49. 

Less Financial Assi'ltance given to 
Rajasthan for Inrlustrial Develop-
ment (VIII--7-12-77). 97-98. 

Medical assistance to Rajasthan for 
a disease caused by impure ""ater 
(IX-15-12-77). 64. 

New Railwav Lines in Rajasthan 
(VIII-13-12·77). 202-03 . 

24S 

RAJ ASTHAN---Concld. 
Ope~ of Public Call offices in 

Rajasthan (VITI-8-12-77). 8S-
87. 

P.C.O. and S. A. X. in Kota. Bharat· 
pur and JaipUl" Divisions (VII-
24-11-77). 52. 

People living below poverty line in 
Rajasthan (VTII-7-12-77), 143-
44 

Progress of Drought from Area Pro-
ject in Maharnshtra. Karnataka-
and Rajasthan (VIl-2S-1l-1977). 
117. 

Proposal to introduce Super Express 
Train between Jaipur and Ud3ipur 
(VIJI-13-12-1977). 38·39. 

Puhlication of Single Telephone Dir-
ectory in Rajasthan (VIII--8-12. 
77). 30·31. 

Railway Crossings in Rajasthan-
(VU-15-11-7TJ. 48-50. 

Railway Overbridges in Rajaslhan 
(VIII-6- t 2·77). 164-65. 

Request from Punjab. Haryana a~d 
Rajasthan Governments for ralS-
inlZ SupPOrt Price of Cotton ~VHr 
-7-12-77), 160. 

Rice. Wheat and Sugar for Rajas-
than for 1976-77 (VII - 21-11-77), . 
183. 

Special Plan for Development of 
Tourist Centre!l in Rajac.;than 
(VIIl---9-12-77). 167. 

RAJASTHAN. ATOMIC POWER 
PROJECT: 
Strike by Raia~than Atomic po!"er 

Project workers (V11-16·ll-,7). 
94. 

RAJENDRA RESEARCH MEDT-
CAL INSTITUTE. PATNA: 
Take over of Rajendra Reseprcb-

Medical In,;titute. Patna (VfJ·-
17-11.77), 81--83. 

RAJDHANI EXPRESS· 
Introduction of Raddhani Expreu 

type train betwc:n Ralll(:on and. 
Delhi (lX-20-12-77). 142 

---------- . _-----_._--------
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RAJDHANI EXPRES5--Contd. 
Stoppage of Delhi.Bombay Raj· 

dbani T.rain at Kotab ('JX-20·12. 
77), 226·27. 

RAMAN RYDEL PROJECT: 
Raman Hyde} Project in North Ben· 

gal (VIn-1-l2..77). 16-19. 
'RAM ANNA COMMITTEE: 

Resolution passed by Indian Meteo· 
rological workshop Union Pune 
Branch oppo'ii!1g the Recommen· 
dations of Ramanna Committee 
(VlII-·2·12-77), 48. 

RAMAYANA: 
Historical Fact, of Ramayan and 

Bhaawat G~eta (lX-19-12-77). 
53 

'RANGOON: 
Setting up a Statute of Netaji in 

Rangoon (VIl-24-11-77), 169-70 
RANTHAMBORE TIGER PRO· 

JECT (VIII-·S-12-77), 89-90. 

RAPESEED OIL: 
Availability' of rdpeseed oil a~ rea 

~\lnable prices MI-l R-11-77'. 
109. 

lmport of Rap;,''ieed Oil from U.S.A 
and Canada (VTI-18-11-71), 
219·20. 

'Tmported raf)e,eed oil sale raclr .. t 
in Delhi and other part.... in the 
~ountry (VIl--IS·II· 77), 107. 

Price, availability and distribution of 
mustard and repc'lIeed oil (VII-
18-11·77), 36·37. 

'Purchasing and Selling Price of 
Rapeseed oil (VTl- t8-11-77~ 

78·79. 

'Rapeseed Scandal OX-23·12-71l, 
22-21. 

Report from West Bengal Govern-
ment regarding High Perc~nta~e 
ot Hydrocyanic Acid in the Rape-
seed Oil (TX-23-t2-77). 11. 

Suply of Ra[)esee!\ Oil to Orissa 
State (IX-23.J2·77). 128·29. 

RAPESEED OIL-Contd. 
Debates 

Reported mixing of rape-seed oil in 
mustard oil and selling it at much 
higher price anj adllltC'ration of 
Vanaspali with injurious oil and 
fats (Matter under 377) (VIIl-
2-12-71), 285-86 

RASHTRIYA SWAYAM SEWAK 
SANGH: 
Reported assault by R.S.S. workers, 

nn Shri Damodaran Nair, a guide 
of Gandhi Smriti (CA) (VII-
17 -11· 77), 256-56. 

RATION ALISATION PROJECT. 
SINORI (VIIJ·-+l:-77). 129-30. 

RATIONING: 
Benefit of rationing to producers 

who make distress sale of Paddy 
and.wheat (VII-I4-11-711, 192. 

Quality of Rice beIng supplfed to 
Ration Card Holders in Delhi 
(VIII-12.12·77). 43-44. 

RATNAGIRI: 
Aluminium Project at Ramagirl 

(VIJ-24-11·77), 202·()3. 

P.C.O. Facility in Sub· Post Offices 
in Ratnag1ri district (VII-24-11· 
77), 50·51. 

Posta] service Uniis in Ratnllgiri 
(VII-24.11-77), 2\12. 

RAW FILMS: 
Shortage of Raw Films (VII-16-11-

77), 114-15. . 

RAW MATERIALS: 
Releasing of Canalised Raw Mate-

rials and Bulk Drugs to Small '( 
scale Units (JX-20-12-77) 33-
40. • ... 

Subs~dy to Tripura for exportinl 
firushed Products to other Statei 
and Importing Raw Material Nll 
-16-11-77), 69-70. . 

RAW SILK: 
Stabilization of the price of Mulber· 

rv Raw Silk (VIU-30.11-77) 
143~. • 
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READY MADg GARMENTS: 
Decline in Demand of Ready Made 

Garments in World Market (lX-
23-12-77). 54. 

Demand of Wage and . Bonus by 
Workers of Readymade Garment 
Factories (IX--J5-12-77), 174. 

ProposaL to set up a Committee for 
Ready-made Garments (lX-
16-12-77>, 157. 

RED CROSS: 
f'iling a suit agamst Chairman.' 

Secretary General ot Red Cross 
Society (IX -15-J2-77, tJ~ 

Medical assistance by Red Cros~ 
Society to Cvclone Hit Peop!e 
(IX -22-12-77). 3-9. 

Meeting of bmployces of Red 
Cro"s with Prime Minj~ter (IX--
15-12-77), 97. 

Sale of Government Securities by 
Indian Red Cross Society (IX-
22-12-77). 52. 

RE·EMPLOYMENT : 
Re·Employment (If officers after 

retirement (VII- ·23-11-77). 70. 
REFINER Y(lES) : 

Construction of Salaya/Mathura 
Pipelin.: (IX-2()..12-77), 128-
29. 

Lube Refineries OX-20-12-77). 
108-11. 

Submission of Expansion Proposal 
by Refineries ( Vll-l9-11· 77). 
219. 

REFRACTORY MATERIAL: 
Mill-wise requirement of RefractOry 

Material of Public Sector ~teel 
Mills (VIl-24-1J· 77), 194·95. 

REFUGEES: 
Citizenship Rights for PaklstaDl 

Refugees in Rajasthan (VlJ-
23-11· 77). 131. 

Citizenship to refugees from Pakis-
tan settled in Rajasthan (IX-
19-12·77). 185-86. 

Expenditure on Bangladesh aod 
Pakistan Refugees settled in 
Inlia (IX-19·12-77). 39-40, 

REFUGEES-Conld. 
Financial Assistance to Refugees 

from . Sindb (VI1I-1 2-12·77). 
40-41. 

Influx of Refugeos from BangIa· 
desh (VIl--17-11-77). 74·75. 

Memorandum from West Bengal 
Government on residual problcOll 
of Rehabilitation of Refugee.. 
(VIl-21-11-77). 168. 

Rehabilitation of East Pakistan-
Refugees in Andaman and Nico-
bar (VII-21-11·77), (r-16. 

Schedule Castes and Scheduled 
Tribes among Refugees from 

Sindh (VIII-12-12-77). 169-70. 
Team to study condition of Burma 

and Bangladesh Refugees u. 
Bihar (VIIl-5-12-77), 226-27. 

Debates 
Failure to give citizenship rights 

to refugees who came to Indi" 
after 1971 Indo-Pak War (Matter 
under rule 377) (IX-22·12· 77). 
183-85. 

Rep:>rted large scale influx 01 
refugees from Bangladesh ((' A) 
(VHI-I-12-77). 246-9fi 

Sale of several thousand East 
Pakistan refugee women from 
Mana Camp (Matter under nl~ 
377) (lX-22-12-77). 185-156. 

REGIONAL ENGINEER INn 
COLLEGE(S) : 
Committee on Regional Engineerin" 

Colleges (VIII-5-12·77), 138. 
RRGTONAL ENGINEERING 

COLLEGE, DURGAPUR : 
Irregularities in Regional Engi. 

neering College. Dur~apur (lX-
19·12-77), 106-07. 

REGIONAL LANGUAGES: 
Closing of Pub!ication ot" Assamese 

and other regional editions of 
Rozgar Samachar (VII-16'] 1. 
77). 123. 

National Award by UGC to 
Regional Language Text Boob 
(IX-J 9-12-77). 165-66. 

Recognition of Punjabi and Ura.. 
as second languages (VII-l6-Jl. 
77). 124-25. _._--_ ... _----_ .. _-----------------
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REGlO~AL RESEARCH LAB(\.. 
RATORY: 
B etrenchment of Staff in' Regional 

Research Laboratory. Jammu and 
Kashmir during emergency 
(YIII-7-12-77), 121. 

:REGISTRAR OF NEWSPAPERS: 
Regbnal Offices of Registrar of 

News-papers (Vl1I-7.12-77). Q4. 
.REHABILITATION: 

Plight of Settlers in Dandakaranya 
(Yll--21-1l-77), 235-36. 

Rehabilitation of East Pakistan 
Refu~ees in Andaman and NICD-
"ar (VII-21-11-77), 6-16. 

Rehabilitati~n of Persons Uprooted 
during Emergency in Delhi 
(VII-2l.1\·77). 170·71 

Rehabilitation of the residents ot 
Katra Karim Khan Paharganj by 
D.D.A. (YII-21·11·77). 143-44. 

ltEHABILlTA TION INDUSTRTE..~ 
CORPORATION, CALCUTTA: 
Winding up of Rehabilitation 

Industries Corporation, Calcutta 
(VIl-28-11·77). 35. 

REINST A TEMENT OF EMPLO· 
YEES: 
Reinstatement of Employees (VIT--

23·11·77). 97. 
RELICS: 

Relics found at Ahmedanagar 
District (VIl-21·11-77), 181·82. 

RELIEF MATERIAL: 
Appointment by Indian Red Cross 

Society of officials to a Com· 
mittee to distribute relief mate-
rials to cyclone victims (Matter 
under 377) (IX-14·12-77), 266-
69. 

Distribution of funds and relief 
materials to victims of cyclone in 
Andhra Pradesh (Matter under 
rule 377) (lX-l 5·12·77). 212--
17. . 

REMIITANCES ABROAD: 
Remittances from India by Multi-

nat:iooa1 Corporations (VIT-18· 
11·77), 126-28. 

REMITIANCES ABROAD-Contd. 
Remittan~es abroad by torelglJ 

Drug companies (lX-20·J2·TI), 
156·5:' 

RENT: 
Exorbitant Rate of Rent from tlte 

poor Dwellers (V III -5·12·77), 
180-81. 

REPATRIATES: 
Rehabilitation of Indians from 

Uganda (lX-19·12·77), 42-44. 
REPORT(S) : 

Action taken on the 33rd Recom-
mendation of the 91st Report of 
Estimaates Committee (VDI-
5·12·77), 249.50. 

Alleged changes in Pilai Panel 
Report (IX-16·12·77), 89. 

Examination of study report publi. 
shed by Economic and Scientific 
Research Association of Indian 
Chambers of Commerce, Calcutta 
(lX-16·12-77). 102. 

Integrated Tribal Development 
Project Reports from Orissa 
(lX-14·12·77), 74-76. 

Publishing the Report of En~uiry, 
Re. Medical Treatment given to 
Dr. Lohia (YIII-8-12-77), 27·28. 

Rep:>rt by Committee set up to 
Calculate Price Index (VII-17-
11·77). 157. 

Reports from Janata Party and 
Congress Party on law and ord:r 
in West Benial (IX-I4-12.77l. 
186. 

Report of Committee on safety in 
Coal Mines (IX-14-12-77). 
218·19. 

Re'port of the Commi1tee on Plan 
Projects on Public Works J 

Administration (VIII-12·12. 
77), 51·52. 

Report of Experts committee on 
combine-harve.~ters (VII-l6-
11-77), 130-31. 

Report of the Fact Finding Com-
mittee '00 Demolitions in DeUli 
(IX-:-14-12.77), 113. 
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REPOR T(S) -Ccmtd. 

Report of Industrial Bureau of cost 
and prices re: losses by new 
Sugar Factories (VlI-14-11-77), 
79-80-

Report of International Team ,}J) 

Project Tiger (IX-19-12-77). 41· 
42. 

Report of Joint Work.iug Groups 
(VU-17-11-77J, 163-64_ 

Report of -Narmada Tribunal (iX--
19-12-77), 181. 

R.eport of Pipeline Commission 
(IX-20-12-77), 195-96. 

Report of Sark.aria Commission 
(VII-16-11-77), 166_ 

Report of Study Groups of Trade 
Unions constituted by SAlL 
(VII-17 -11-77). 186-87. 

Report of Working on Future 
Growth of Steel Plants (VII-
17-11-77), 110--12. 

Report on Pilot Intensive Rural 
Employment Project (VIl-14-11-
77), 22D-21. 

Submission of Report by Working 
Group on Comprehensive Indus-
trial Rolations Law (Vn-17-11. 
77), 87-88. 

Submission of Reports of C.om-
mittee to look into Treatment 
given to Dr. Ram Manohar 
Lohia and Shri Jayprakash 
Narayan (VII-17-t-77), 50-51. 

REPRESENTATION: 
Representation against appointment 

of Chairman P&T Board (VII-
I7-ll-77), 198-Qq 

Representation by the All India 
Conference of Cotton Corporation 
Employees Union regarding 
Donations (IX-14-12-77). 120. 

Representation from All Indi'! 
Defence Accounts Association, 
Pune (VIII-9-12-77), 142. 

Representation of Inmates of Ratai 
Colony (Rajasthan) (VII-14-11. 
77). 167_ 

Representation from a Mathemati· 
cal Institute of Pune (Maha-
rashtra) (VIU-2-12-77), 160. 

REPRESENT A TION-Contd. 
Representation of Refugee Inmates 

of Sohagpur Camp (M.P.) (VII-
14·11-77), 167·68. 

Representation from Staff (t., 
Directorate of Practical Training 
in mining Dhanbad (Vn-14-1l-
77), 53-54. 

Representation of Unions in NJCU 
Meeting Convened by SAIL 
(VII-17-11-77), 89-90. 

Representation Re. Tclephono 
Complaints from Dombiwali. 
district Thana_ Maharasbtra 
(VH- -17·11-77), 129. 

REPROCESSING PLANT, TARA-
PUR: 

Reprocessing Plant at Tarapur 
(VII-16·11-77). 91. 

REP RODUcnON 
BOMBAY: 

INSTITUTE. 

Developing of a method by 
Research in Reproduction Insti. 
tute, Bombay to produce Son! 
daughter (VII-24-11-77), 196. 

REPUBLICAN PARTY OF 
INDIA: 
Reported fast by leader of Republi. 

can Party of India demanding 
safeguards for Neo Buddhists 
(CA) (VII-12-11-77), 356-78. 

RESEARCH, DESIGN AND 
STANDARD ORGANISATION: 
Earning of RDSO (VII-l5-U-77). 

52-53. 
R.D.S.O. of Indian Railways 

(VII-IS-lI-77), 146-47. 
Value of jobs done by RDSO 

CYII-15-11-77). 143-46. 

RESERVE BANK OF INDIA: 
AJ'I)lic.ations received by RBI under 

FERA (IX-23-12·77), 147-48. 
RClel"Vatiom for SC f ST followed by 

Recruitment Centres of RBI 
(IX-23-12-77), 121-22. 

RESERVATION USTS: 
IDigiblc Reservation List. 

(IX-20-1l-''l), 46. 
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RESOURCES: 
Identification of Resources (lX-

14-12-77). 168-70. , 
R BSER VE BANK OF INDIA: 

Applications received by RBI under 
Sei;tion 28 of FERA 1973 (IX-
16-12-77), 140. . 

Appointment of Shri A. N. Haksar, 
as Director of R.B.!. (VII-
18-11·77), 41-42. 

Overdrafts by States from Reserve 
Bank of India (VII-18·11·77). 
175-76. 

Rate of interest charged by R.B.I. 
for agricultural finance (VIl-
18-11-77), 9-14. 

Suggestion made by RBI for inte· 
grated village Development Plan 
(VIII -2-12-77), 95-96. 

RJESIDENTLI\L ACCOMMODA· 
TION: 

Residential accommodation for 
Union Ministers and Secretaries 
(VII-14-11-77), 67-68. 

RESIDENTT AL HOUSES: 
Offer by privak architects to build 

LlC residential houses (VITI-
14-11-77), 131. 

RESIGNA TION BY MEMBER: 
Shri Ram Naresh Yadav !IX·-

23-12-77), 449. 
RESOLUTION(S) : 

Changes in the Constitution (VII·-
24-11· 77). 305-68. 

Disapproval at the Bunking Service 
Commission (Repeal) Ordinance, 
1977 (VII-29-1l·77), 326-SM. 

Disapproval of Banking Servi~e 
Commission (Repeal) Ordinance. 
1977 (VllI-5·12.77l. 266-317. 

First Report of the Railway Con-
vention Committee (JX-22-12· 
77).192-234. 

Loss of Life and Property in recent 
Cyclones in Kerala and Laksha-
dweep (Vll-23·1l·77), 1. 

Loss of Life and Property in Tamil 
, Nadu. Pondicherry and Andbra 

Pradesh (VII-21-11-77), 1. 

RESOLUTION(S)-Contd. 
Parity between production' and 

prices of agricultural and indus-
trial products (Vll-24·11-77). 
368-70. 

" 
Parity between the Production and 

Prices of Agricultural and Indur.-
trial Products (VIII-9-12-66), 
305-65. 

Providential Escape of Prime 
Minister ir. Air Cra'ih near Jorbat 
(VIT~I4-11-77). 2. 

Repeal of Constitution (Forty-
Second Amendment) Act and 
Withdrawal of MISA (IX-23-
12-77). 380·81. 

Steps to improve Economy and to 
reduce inequalities of income etc. 
(Res) (IX-23.12.77l, 357-79. 

Steps to improve the Economy and 
to improve inequalities of 
Income. etc (V1IT-9· 1 2·77). 
365-68. 

RETARDED PERSONS: 
Steps for treatment of retarde4 

persons (VII-24·11-77). 176-77. 
RETRENCHMENT: 

Dismissal of MazMrs ill Andaman 
and Nicobar (VllI-30-11-77). 
181. 

Retrenchment of Labourers (VIn-
13-12-77). 36. 

RETIREMENT: 
Compulsory Retirement of Cochin 

Port Employees (VIl-23-11-77), 
93. 

REVENUE INTELLIGENCE: 
Rai~s conducted by Enforcement'· < 

Dlrectoratt! and Revenue Intelli-
gence (VlI-18-11·77), 185·86 

REWA' 
Fertilizer Plants in Rewa (Vill-

13-12· 77), 38. 

REWAS: 
Fertiliser projects at Rewas and 
, Nova Sbeva (IX-2().. 1 2·77), 2SO-

51. 
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RHODESIA: 
Anglo Amercian Package Plan on 

Rhodesia (V1I-24-11-77). 152· 
53. 

Support to Natilonalist Guerillas in 
Rhodesia and Nambibia (Vn-~ 
17-11-77). 101. 

RICE: 
Distribution of Rottern Rice in 

Calcutta (VII-14-11-77). 165. 
Export of su~rior Basmati Rice 

through PrIvate Traders (VII--
I R·ll· 77), 190·91. 

ICAR plan on rice production 
<TX-19-12-77), 48. 

Intermediary powers to Tamil Nadu 
'Government to regulate move· 
ment of Rice (IX-19·12·77), 
184. 

New Varietyot Rice (Paddy) 
(VII-21-11·77), 83·84. 

Rationale of permitting Export of 
Basmati Rice through Private 
Trade (VIII-9-12·77), 91. 

Release of Sub.standard wheat and 
Rice by FCI through Ration 
Shops (VII-28-11-77), 115·16. 

Rice Production (VIII-5-12· 77), 
161. 

Rice, wheat and sugar West Bengal 
(VIII-12-12·77). 11-15. 

Target of procurement of Rice 
(IX-19·12·77), 110-12. 

RICE HUSK: 
Burning of Rice Husk (Vlll-12-

12-77), 49-50. 

RICE MILLS: 
Purchase of Paddy by Rice Mills 

below Procurement price (VIlJ-
5-12·77), 149-50, 

Rice Mills and Rice Bran Oil MIlls 
with FC} (1X-19-12·77), 123. 

RIGHT TO R.ECALL: 
Right to recall elected representa-

tives (VlII-6-12·77), 49·50. 
RIGHT TO WORK: 

Right to Work: (Vn-29·11-77) 
139. ' 

17-lS9 LSS/ND/78 

RIGGING: 
Allegations of Rigging of 1971 

Assembly Poll (IX-20·12-77l-
117-18. 

RIGS: 
Import of Rigs (IX-20-12· 77). 24!1. 

RIOTS: 
App()intment of a Judicial CommIS-

sion by U.P. Government to 
inquire :nto riots in Varanasi 
(Matter under rule 377) (VIIJ-
6·12-77). 288-R9. 

RIVER(S) : 
Land Eroded away by Rivers III 

J&K (VIII-5·12-77), 135·36. 
Misuse of funds for Dredging RIver 

Hooghly (VIl-23·ll·71), 170. 
Recommendations of Technical 

Committee re : diversion of rivers 
of Karnataka and Kerala (VlI-
14-11-77), 100-01; (VIII-I2-l2-
77). 201·02. 

Report on Kabini Dam on Cauvery 
(VlII-12-12·77), 101. 

Scheme to bring T(lishna water to 
Madras (VIl-14-11-17), 255-
57. 

Study of Inter-Linking of Rivers by 
Central Water Commission 
(VII-14-11·77), 42-43. 

RIVERS WATERS: 
Inter·State Disputes Re: Use ot 

River Waters (VII-14·1l·77). 
43-44. . 

Utilj~tion of surplus waters of 
Indian Rivers (VII·-14·11·77). 
83-84. 

Mode of taking of Krishna Waters 
to Madras (VII-21·11-77) 90· 
91. ' 

Debates 
Agreement between India and 

Bangladesh for sharing Ganga 
Waters at Farrakka (M) (lX-
15·12·77). 218-98. 

Agreement between Government of 
India and Bangladesh on shari!ll 
of Ganga water at Farakka (St) 
(VII-I4-1I·77). 297-306. 
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ROAD(S) : 

SUBJBCT INDEX 

Allocation of Funds for construction 
of approach roads in' Gujarat 
(IX-l 9-12-77). 235-36. 

Assistance to Rajasthan for Repair 
of Roads in Backward Areas 
(IX-IO-12-77), 85-86. 

Completion of Puri-Konark Road 
on Sea .Beach (VII-18-1l-77), 
120-21. 

Construction of Ekchati Mahgame 
Road (VIII-30-11-77). 169. 

Construction of Roads for the Mili-
tary Organisations (VIII-30-1I-
77), 132-34. 

Declaration of Agra-Khchauraghat-
Etawah Road as Natioual High-
way (VII-I6-1l-77). 81. 

Financial and Technical Assistance 
for construotion of Dolagbat-
Dhamkuta construction of ])ola-
ghat Dhankuta road in Nepal 
(IX-lS-12-77). 119. 

Linking of Indrapuri Colony by 
Road with Ring Road, New Delhi 
(IX-19·12-77), 155. 

ROAD ACCIDENTS: 
Road Accidents in Delhi (VII-

23-11-77), 174. 

ROAD BRIOOE(S) : 
Road Bridge on Jamuna between 

Delhi and Mathura (VIII-7-12-
77). 196-97. 

ROAD TRANSPORTS: 
National Permits for Lorries (VII-

16-11-77), 187-88. 

ROCK PHOSPHATE: 
Grants for expLoration of Rock 

Phosphate in Rhjasthan (IX-
(IX-15-12-77). 178. 

Rolling Plan Concept (VIII-16-11-
77), 61-62. 

Criticism on RolliIl8 Plan Concept 
(VII-16-11-77), 107. 

ROPE BRIOOES: 
ComIruction of Rope-way In 

Nainital (lX-23-12-17), 67·68. 

ROPE BRIDGES-Conld. 
Introduction of rope ways for the 

development of oommuoicatiOl18 
with Hilly areas (VIII--3O-ll. 
77), 167-68. 

ROSE WOOD: 
Imposition of ban on Export rI 

Rose wood Timber logs (VIII-
9-12-77), 15-21. 

ROURKELA STEEL PLANT: 
Number of Employees of Orissa m 

Rourkela Steel Plant (VU--
17-11·17) 5S 

ROYALTY: 
Demand for increase in Royalty of 

Minerals exported by States OX-
22-12-17), 44. 

Royalty of Mines (VlI-24-11-77) 
99. 

ROZGAR SAMACHAR: 
Closing of Publication of Assam~ 

and other regional editions ot 
Rozgar Samachar (VII-16-.Ll 
77), 123. 

Closing of Publication of Regional 
Editions of Rozgar Samachar 
(VIl-23-11-77), 39. 

RUBBER: 
Export of Natural Rubber (Vlll-

2-12-17). 55. 
Export of surplus natural rubber 

through STC (VIII-9-12-77). 
221. 

Fixation of Minimum price of 
Natural Rubber (VllI-9-12-77), 
221. . 

Further Increase i:l tlw Floor Prices 
of Rubber (IX-23-12-77), 28-
36. 

Rubber Output (1X.-16-12· 77), 63 
RUMANIA: 

Assistulce from Rumania to 
identify Crude Reserve (VII-29-
11-77), 39-40. 

Preparation of Petroleum Profile 
with Rumanian aid (Vn-29-11-
r,7), 84-85; 



RUPEE: 
Devaluation ot Indian Rupee 

(VnI-2-12-77), 39-40. 
Devaluation of Rupee in terms of 

Pound Sterling (VIII-2-12-77). 
208-09. 

RURAL AREA(S) : 
Bank Loan Facility in Rural Area 

(IX-19-12-77), 211-12. 
Cheap and Durable Houses in rural 

areas (IX-19-J2-77), 177-78. 
Difficulties in setting up of Indus-

tries in Rural side for want of 
proper infrastructure (VJII-
30-11-77), 208. 

Distt. covered under Integrated 
RUral Development Programme 
(VII-21-11-71). 82-83, 

Estimates of National Income foJ' 
Rural and Urban Areas (Vll-
16-11-77), 195-98. 

Pair Price ShO'p5 in Rural Areas 
(VII-18-H-77), 201-02. 

Food for Work scheme in Rural 
Areas (VIII-12-12-77). 180-
82. 

Imbalance in Education between 
Rural and Urban areas (VII-
28-11-77), 186. 

Integrated Rural Development 
(VU-21-11-77), 44. 

Link roads in Rural Areas (VII-
28-11-77). 29-30. 

Medicines of C"'b ea per Rate i'i. 
Rural Areas (VIIl-6-12-77}. 
154-56. 

Mobile Dispensaries/Oinics in 
Backward Rural Areas (VII-
(VII-24-11-77), 33. 

Opening of New Post Offices and 
PCO's in rural areas of (UP) 
(VII---:-24-11-77), 134-35. 

Provision of Postal Facilities in 
Rural Areas (VIII-S-12-77). 39. 

Survey of Average Working Day. 
in Rural Areas (VIII-5-12-77), 
159. 

Taki!!g Science to Rural Areas 
(VllI-I2-12-77), 123-25. 
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RURAL AREA(S)-COIItd. 
Debates 

Acute shortage of edible oils like 
Mustard and rape seed oils, riso 
in kerosene oil price and no~
availability of controlled doth In 
fair price shops in rural areas. 
(Matter under rule 377) (VIII-
30-11-77), 261-63. 

RURAL BANKS: 
Branches of Banks opened in Rural 

Areas (VIII-2-12-77), 135. 
RURAL COMMUNlTIES: 

Study undertaken to assess tho 
impact of Telecast on Rural 
Communities (VII-16-11-77>. 
191. 

RURAL DEVELOPMENT: 
Central Allocations for Tamil Nadu 

for Rural Development (VIII-
12-12-77), 71-72. 

Contribution of Bank Toward. 
Rural Development (VIII-12-12. 
77), 184. 

Credit for Rural Development by 
Nationalised Banks (VIIl-9-12-
77), 207. 

RURAL DEVELOPMENT: 
Participation in Rural Development 

(VU-21-11-77), 103-06. 
Schemes given by States under 

Rural Development (VIII-30-12-
77). 159-60. 

Per Capita expenditure on Develop-
ment of viUaged (VIII-7-12-77). 
190-91. 

Radio and T.V. Programmes fOl 
Rural Development ,(VIII-3D-U-
77). 226-27. 

Study by Indian Institute of 
Management, Bangalore on Rural 
Development (VIII-12-12-7]). 
73. 

RURAL ECONOMY: 
Utilisation of foreign exchange tor 

development of rural economy 
(VlI-18-11-77). 40. 

RURAL ELECI'RIFICATION: 
Rural Electrification in Chota-

nagpar (BIHAR) (VU-23-U. 
77), 1~1. 
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RURAL ELECTR IFI CATION-
Contd, 
Rural Electrification for \ Gujarat 

(VlI-23-11-77), Hi7. 
Rural Electrification schemes in 

Jaipur District (VIl-· 23-11-77). 
135. 

Rural Elc:ctrification in Madhya 
Pradesh (VIII-7 -12-77), 119-20. 

RURAL E!.LECfRlFICATION 
CORPORA nON: 
Sche'lles from Madhya Pradesh 

pending with rural electrification 
Corporation (VII-16-11-77), 165. 

RURAL EMPLOYMENT: 
Use of Buffer stock of FOCId to 

Generate Rural Employment 
(VU-21-11-77). 71-72. 

RURAL FAMILY WELFARE 
CENTRE: 
BuUding of Rural Family Welfare 

centres (VII-24-11-77). 204. 
R.URAL HEALTH C£l','TRE(S): 

Incom pJete H ealth-sub-cen1.res 
affecting Medical Facilities to 
Rural People (VIII-1-12-i7). 
21-25. 

RURAL HEALTH SCHEME: 
Introduction of Rural Healt.h 

Scheme in M.P. (VU-17-11-77), 
]71-73. 

Plan for Comprehensive Rural 
Health Programme for Kerala 
(VU-24-11-77), 16R 

RURAL HEALTH WORKERS: 
Training of Rural Health Workers 

in the country lVIII-8-12-77), 
]06-10. 

RURAL INDEBTNESS: 
Rural Indebtness in States (VIlT-

12·12-77), 195·96. 
Study by Reserve Bank on Rural 

Indetedness (Vll-21-11-77). 
134·35. 

RURAL INDUSTRIES: 
Pormulation of a Sepcial Plan for 

il:velo."ment of Rural Indu§tri"~~ 
(Vn-23-11-77), 24. 

-- .... _--------
RURAL INDUSTRIALISATION: 

1 S-Point guideline for investment in 
rural industrialisation (VII1-
7-12-77). 83. 

RURAL ROAD COMMISSION: 
Rural Road Commi§sion (VIJ-16-

11-77). 39-40. 
RURAL UPLIFT: 

Utilisation of Bank Resources to 
uplift Rural Areas (VIlI-".-12. 
77). 206-67. 

R URAL WORKS PROGRAMMt! : 
Scheme of Food for work und~r 

Rural Works Programme (VH-· 
28·11-77). 164-66. 

RURAL WORKERS ~ 

Sch~me for Educating Rural 
Workers (VIn-8-IZ-17), 94-95. 

RUSSIAN COMBINE HAR VES-
TER: 
Russian Combine Harvester S1CP. 

4A (VII-14-11-77). 214-15. 

S 

S. R. MILLS. AKOLA : 
Employees in S. R. Mills. Akola 

(lX·-14-12-77), 209-10. , 
SABOTAGE CASES: 

Home Minister's Statement on AIR 
and T.V. about Sabotage cases 
(QP) (VIII--7-12-77), 222. 

Recent incidents of sabotage (St.) 
(IX-l3-2-77), 450-52. 

SAGAR UNIVERSITY: 
Financial Position of Sagar Univer. 

sity (VIII-I2-12-77), 106 .. 
SAHITY A AKADEMI: 

Publications brought out by Sahitya 
Akademi (VIIl-12-12-77), 65-66. 

Sahitya Akademi Awacd (lX-19· 
12-77), 136·37. 

SAINlK BOARDS: (VII-23-1l-77). 
13~. 

SAINIK _SCHOOlS : 
Sainik Schools (IX-14·12·77). 95-

97. 
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SALAL HYDRO ELECTRIC 

PROJECT: 
Machinery lying idle at Salal Hydro 

Electric Project (Vll-16-11-77). 
99·100. 

SALARY AND ALLOWANCES' 
See "Pay and Allowances". 

MLA Y A-MA THURA 
PROJECT: 

PIPELINE 

Expenditure on Salaya-Mathura 
Pipeline Project ClX-20-12-77). 
'98-99. 

SALEM STEEL PLANT: (VII--
24·11·71), 76·77. 

SALES TAX: 
Commodities to be <:ovcred by 

Excise Dut;es instead of Sales 
Tax tVII-IS-H·77}, 203. 

- One Point Sale!. Tax system (lX--
23·12-77), 2S 1·52. 

PropusaJ to scrap sales tax (VIl-
18-11-77). 1-9. 

SALT: 
Ban on Export of Salt from Tuti-

corin to West Benul and Orissa 
(VIIl-6-12-77). 3~36. 

Crisis of Salt in West Bengal 
(VII-23-11-17). 210. 

Establishment of a Salt manufac-
turing industry (VIl-23-1-77). 
115. 

Expansion of Production of lil;llt 
along the coastal belt of Contai 
in West Bengal (Vll--16-11-77). 
138-39. . 

Loss suffered by SIC due to nUll 
supply of Salt to Bangladesh 
(VIII-2-12-77), 8-14. 

Money collected as Salt Tax or Salt 
cess (VIU-7-12-77), 45-45. 

Production of salt Juring last four 
" plan periods (Vll·J6·1l-77). 

108--10. 
Reconstitution of the Central 

Advisory Board and the Regional 
Advisory Boards for Salt (lX--
14-12-77). 48-49. 

SALT -Conrd. 
Requirement of Salt for Human 

consumytion and Industrial pur-
poses and excess movement of 
.'alt into any p'drticular State 
UX-14-12-77), 187-90. 

Shortage of Supply .of Salt to 
Eastern Region of India (VJI-
23-11·77). 146. 

Debates 
Short supply of salt in Bihar and 

rise in price thereof (Matter 
under 377) (IX-20-12-77). 423· 
24. 

~ALT COMMlSSIONER'S ORGA· 
NISATION: 
Annual expenditure incurred by the 

·l)a1t Commissioner's Organisation 
(VIII-30·11-77). 78·79 ~ (Vlll-
7 -12· 77). 13U. 

Comment about the Salt Commis-
sioner's office by the Former 
Industry Minister (VU-23-ll-
77), 104. 

'SAMACHAR' : 
Appv;utment of officer of the 

Ministry of Finance a..'i executive 
Director of Samachar (IX-14-12-
77). 196·97. 

News Agencies forced to extend 
help to Samachar (IX-14-12-77). 
178. 

Report of Kuldii> Nayar Committoc 
on set up of Samachar (VII-
16-11-77), 180-82. 

Debates 
Fire accident in Samachar otfice. 

Bombay (Matter under 377). 
(IX-22-12-77), 182-83. 

Samachar News Agency (St) (VII-
14-11-77), 317-20. 

Statement _on 'Samachar' by the 
Minister of Information and 
Broadcasting (M) (VIU--30-lJ. 
77), 263--,,"331; (VlIl-1-12-77). 
304-44. .. , 

SAMACHAR BHARA TI : 
Share Capital of "Samacbu 

Bbarati'" (VIIl-30-11·71). 64. 
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SANCTUARY: 
Sanctuary in Districts (VIII--

12·12·77). 189·90. '. 
SANDOZ (INDIA) LTD. : 

Appointment of Chairman of Licen. 
sing Committee as Chairman of 
MIs Sandoz (}) Limited (Ix.-20· 
12·77). 207-08. 

Fulfilling of conditions of Licences 
issued to Mis Sandw. May an<.J 
Baker, Glaxo and Hoechst 
Pharmaceuticals (VIII-13-12-
77). 66-67. 

Industrial licences to Mis Sanduz 
aed Glaxo (IX-20-12-77). 184-
86. 

Issue of licences 10 Mis Sandoz 
(Vlll~·12-77), 53-'58. 

Production without prOper Licences 
by MIs Pfizer and MIs Sandoz 
(I) Ltd. (VII--29-11-77). 72-73. 

Profits earned by MI s Sandoz. 
Mis Pfizer and M/ s Glaxo 
(VIII-6-12-77). 177---79 

Repatriation of Payment by MIs 
Sandoz UX-20· 1 2-77), 182-~4. 

MNJAY SALES CORPORATION: 
Supply of Aspirin by Sanjay Sales 

Corporation. Delhi (IX-2D-12-
77), 99-100. 

SANSKRIT : 
Amount Spent on Encoura!i(ing 
Sanskrit Learning (VU-21-1l:71)' 

169. • 

Dc:velopment of Hindi and Sanskrif 
10 Universities (VIll-S.12.77) 
142. 

Encouragment of Sanskrit learning 
among Non-Brah~ins (VII-
21-11-77). 74. 

Grants to Sanskrit colleges by UGC 
(VIlI-5-12·77). 33-35. 

Propagation and Development of I 
Sanskrit (VU-28.11.77), 130.31. 

Sanskrit Vidyapceth at K~r'-lla 
(IX-19-12-77). 196.97. 

aANnlAL PARGANAS: 
Closure of Coal Mines in Santhal 

PargaDa (VIU--30-11-77). 170. 

SAREE: 
Abolition of excise duty on band 

printed sarees (VlI~ 18-11-77). 
38. 

SARKARIA COMMISSION: 
Report of Sarkaria O>mmissioD 

(VlI--16-11-77). 166. 

Debates 
Action on th" findings of tho 

Sarkaria Commission of Inquitv 
(Matters under 377) (VIU-9-1'"I. 
77). 265--67. 

SATELLTTE(S) : 
Establishment Communications 

Links with Foreign CountriCl 
through Satellite (lX-15-12-7'\ 
92. 

Multi·purpose Geo·Stationary 
Satelite (VlI--23-11-77). 191. 

Planning of Earth Stations for 80. 
to Monitor SateJites (VIII-R-1'. 
77). ISO-51. 

Progress in Communlcat:on on set· 
ting up a Second Earth Station at 
Dehradun (VIII-8-12-77), 38-39. 

Satellite Link with Pakistan and 
Middle East Countries (VII--24-
J 1-77), 137·38. 

SATNA MUNICIPALny: 
Representation from Satna "Muni-

cipality (VII-IS·lI-77). \05-0ft. 
SATYAJ'UG: 

Allegation against Satyajug (1"-
14-12-77). 209-10. 

SAUDI ARABIA; 
Receipt of contract from Saudi 

Arab:a by BHEL for setting up 
Power Station (VUJ-7.1?-77~ 
133-34. 

SAURASHTRA: 
Cultivation of Tobacco In 

Saurashtra (VII-18-11-77). 161. 
62. 

Deposits or Coa!. Copper etc .• 1. 
Saurashtra RegIOn of Oujarat 
(VII-17-11-77), 223-24. 

Providi~g ~sel Engine to Trains. 
runDing 10 Saurashtra (VIII-
6-12-71), 12-17. 



1UJlJBCl' INDEX: 257 

SAURASHTRA--Contd. 
Telex exchange in Saurashtra 

(VU-17-11-17), 221-22. 
SA WAI MADHOPUR: 

Empk>yees of PkT Department 
Sawai Madhopur (VIII-I-U-
77), 49. 

Tourist Bungalow at Sawai Madho-
pur (VIlI-9-12-77), 54. 

SCHEDULED CASTES AND 
SCHEDULED TRIBES: 
Abolition of Commission for S.c. 

and S.T.( VII-16-11-77), 84. 
Act regarding Area Restriction on 

Recognising S.C. & S.T. (VII-
23-11-77), 136. 

Adult Education for $(: and S'J' 
Youth (VIII-S-12-77), 144. 

Allocation of Funds for Housing 
for SC and ST (VIII -5-]2-77), 
63-66. 

Allotment of Flats in Delhi and 
Around to Hllrijans and SIC 
(VIII-S-12-77), 102-03. 

Allotment of Petrol pumps and 
Indane Gas Agencies to Scheduled 
castes and Scheduled Tribes 
persons (VIl-iS-II-77), 185-89. 

AJ1pointment of Persons belonging 
to SCjST in Bank of Rajasthan 
(VIII-2-12-77), 102-03. 

Ban on Sale of Land by Scheduled 
Gtste (VIJl~S-12-77), 120-21. 

Cash Ass:stance to S.c. and S:r. 
for . Meeting Legal Expenses 
(VIII-6-12-77), 218-20. 

Commission for Minorities and 
Scheduled Castes and Schaduled 
Tribes (VII-J6-11-77), 62-63. 

Contracts Awarded to S.C. and 
S.T. on Northern Railway (Vll-
29-11-77), 67-68. 

·Creation of a New Ministry for 
Harijans (VU-23-11-77), 37. 

Flats Reserved for Scheduled 
Castes and Scheduled Tribes by 
DDA (VIII-12-12-77), 95-96. 

High Grade Assistance for SC and 
ST in LIC Lucknow (lX-16-12-
77), 154. 

SCHEDULED (:ASTES AND SCHE-
DULED TRIBES·-Cmztd. 
Homeless scheduled Caste and 

Scheduled Tribes Families 
(VIII-S-12-77), 79-82. 

Inclusion of SC/ST candidates in 
Tour Sponsored by Indian 
C:ouncil for Child Welfar~ (VU-
14-11-77), 48-49. 

Inclusion of Scheduled Caste per-
sons in various Commissions 
(VlI-16-11-77), 105. 

Inspectors and Assistant Commis-
sioners belohging SC in P.F. 
Organisation (VllI-I-12-77). 
158. 

List of SC and ST (IX -14-12-77). 
24-27. 

Literature in Devanagari Script for 
Tribes OX.-19-12-77), 238-39. 

Memorandum of Roster for promo-
tion of Scheduled Castes/Tribes 
in IOC New Delhi OX-20-12-
77), 74-75. 

Molestation and Murder of Harijan 
Women (VIII-30-11-77), 32-
36. 

Now Entries in the Lists of S.C. & 
S.T. (VIII-30-II-77), 185·86. 

News Item under 'City lights' 'Novel 
education' (VIU-7-12-77), 61·62, 

Notaries and Oath Commissions in 
U.P. State (lX--20-12-77>. 146-
47. 

NUl!lber ?f Scheduled castes persons 
given licences and permits for 
private buses in Delhi (VIII-
7-12-77), 89-91. 

Payment of Scholarships to S.C. 
and S.T. (IX--14-12-77) 235· 
36. • 

Posting of Scheduled Castes and 
Scheduled Tribes Government 
Employees near the:r place of 
residences (VII-17-1l.77), 47. 

Posts earmarked for promotion for 
SC and ST (IX-20·12-77). 54--
56. 

Posts reserved for S.c. and S.T. for 
Class I. II, III and IV posts in 
Nationalised BaRks (VlIl-9-12-
77), 56. 
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SCHEDULED CASTES AND SCHE-
DULED TRlBES-C01Z1d. \ 
Posts reserved for Scheduled Tribes 

(VlIl-30-11-77). 128-29. 
Ratio of scheduled castes and 

scheduled tribes in Ministry 
(VII-14-11-77). 198-201. 

Rehabilitation of Tribals in Gab-
pur. Assam (VDI-12-12-77). 
115-16. 

Representation about declaration of 
Roohru Tehsil of Himachal 
Pradesh as Scbeduled Tribe Area 
(VIlI-7·12·77). 161. 

Representation of S.C. and S.T. in 
the Armed Forces (Vll-.16-11-
77), 161-64. 

Reservation for S.c. and s:r. for 
Slaff Artistes OX-14-12-77), 65. 

Reservation for SC / ST followed by 
Recruitment Centres of RBI (IX 
-23-12-77), 121-22. 

Reservation of accommodation for 
SC and ST Ii of G(i;}UP-,; D and C 
Employees (VHI-12-12·77), 
217-18. 

Reservation of Posts for SC / ST in 
collectorates of Central Excise 
and Customs (VllI-9-12·77), 
161. 

Reservation of seats for SC and ST 
and Handicapped in Kendriya 
Vidyalayas (lX-19·12-17), 63-
65. 

Reservaiion of vacancies for ~. C 1ST 
in public sector undenaldngs 
(VIIl-2-12·77). 78-80. 

Reserve Quota of Accommodation 
of SC and ST (VIlI-12·12-77), 
109-10. . 

Reserved Posts of S.c. and S.T. in 
L.O.C. (VlII-13-12-77), 34. 

Reserved Quota of S.C. and s:r. 
(VU-29-l1-77),96-97. 

Reservl!d Quota for S.C. and S.T. 
in State Bank of India and other 
Nationalised Banks (VI I 1-9-] 2-
77). 86. 

Scheduled castes and Scheduled 
Tribes among Refugees from 
Sindh (VIll-l 2·12-77). 169-74. --_. 

SCHEDULED CASTES AND SCHE-
DULED TRIBE5-Concld. 

S.C. and S.T. Candidates admitted 
in Pre-medical courses of Delhi 
Unive~ities (VlI-28-11-77), 65. 

Scheduled caste and scheduled 
tribe employees in Delhi Admini-
stration (VIII-7-12-77), 67·68. 

SC & ST employees in Departments 
of Education Ministry (VIl-
14-11-77), 201-203. 

SC/ST Employees working in LtC 
and United F:re and General 
Insurance Company OX-16-12-
77), 187. 

SC/ST employees working in lriter-
national Airport Authority, New 
Delhi Office (IX-23-12-77), 73-
74. 

S.C. and S.T. provided job on 
Northern Railway (VII-IS-ll-
77). 68-69. 

Supply of free electricity to S.c. 
and S.T. Bastis under R.E.C. 
Scheme (VII~16-11-77). 113-14. 

Total number of employees and 
filling up of SC 1ST qu:>ta in 
Soooters India, Sarojini Nagar. 
Lucknow (VJIl-30-tl-77), 113-
14. 

Total Strength of S.c. and S.T. 
PWls (VIlI-{)-12-77), 136-38. 

Training of persons belonging to 
Scheduled Castes and Scheduled 
Tribes for appearing in examina-
tion for Higher Services (lX-
14-12·77), 55. 

Voting by Scheduled Castes and 
other weaker sections in last Lok 
Sabba Elections (lX-20-12-77). 
101-02. . 

Debates 
Di scuS-' ion on Employment of 

Scheduled Castes and Scheduled 
Tribes in Services against 
Reserved Quota (Dis) (VII-
17-lJ-77), 293-350 (VII-IS-II-
77), 260-85, 289-91. 

Employment of Scheduled Castes 
and Scheduled Tribes in services 
aga:nst reserved quota (DIS) 
(VU-21-Il-77), 273-354. 
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SCHOLARSHIPS : 
Examination for post-matric 

scholarships for backward 
students (VH-16-11-77), 12\. 

Scholarships for Study in Foreign 
Countries (VIII-12-12-77), 86-
87, 

Scholarships to Economically Back-
ward Peop!e (VIl-28-11-77), 
136. 

Scholarships to Ladakh students 
(VIII-S·i2· 77), 248. 

Stipend to Youth Displaced in 
.8okaro for Studies in LTis 
(VlIl-8-12-77), 43-44. 

Withdrawal of Scholarship and 
Financial Assistance from 
Students on Caste Consideration 
(VJl-28-11-77), 120-21. 

SCHOOLS: 
Admission of handicu'pped students 

in Central School, Gole Market, 
New Delhi (lX-19-12-77), 54-
55. 

Alternative site for Jain Happy 
School; Gole Market. New Delhi 
(VIl--2J·1l-77), 202·03. 

CBI inquiry in the allotment of 
land to J.D. Tytler School New 
Delhi by DDA (IX-i9-12-77), 
242. 

Complaint / re presentation against 
Principal of Co-educational 
higher secondary scho:>l, Presi-
dent Estate. New Delhi (lX--
19-12·'77), 129-30. 

Orievances of Central School 
Teachers (lX-I 9· 12·77), 108-09. 

Half·saturdays in Delhi Schools 
(VlII-1 2· 12·77), 77-78. . 

Opening of Urdu Medium Schools 
in Delhi (VUI-12-12-77). 153-
56. 

Opening of Central School in 
Varangaon Defence Production 
Factory (VII--28-11-77), 152-53. 

Payment of arrears to employees 
of Delhi Schools taken over. 
(IX-19-12-77). 76-77. 

Promotion in Central Schools 
(VIU--J2-12-77), 198-99. 

SCHOOLS-Contd. 
Qualifications of Physical Education 

Teachers Working in Central 
Schools (VU--28-11· 77). 44·45. 

Transfer and promotion of 
Teachers in Central Schoob 
(IX-19-12-77), 57-58. 

SCIENCE AND TECHNOLOGY: 
Expenditure incurred on Research 

and Development Programmes of 
Science and Technology (VIII-
7-12-77).148-50. 

Review of science and technology 
policy (VII-16-1l.77). 125. 

Taking Science to Rural Areas' 
(VIlI-12.12-77), 123-25. 

Science Talent Search Examination 
(VII-2g-11-77), 70. 

SCIENTISTS: 
Calling Back scientists (VIII-7·12-

77), 176. 
SCINDIA STEAM NAVIGATION 

COMPANY: 
Strike in Scindia Steam Navigatioo 

Company (Matter under rule 
377) (VlII-7·12-77), 228-31. 

SCOOTERS: 
Ucensed and Installed capacity of 

Factories manufacturing Scooters. 
Motor Cycle and Mopeds (VII-
23-11-77), 95. 

Release of Priya Scooters instead 
of Bajaj Sco:>ters (Vll-2~1l-
77). 175. 

SCOOTERS I NOlA: 
Lockout by Scooters India (V U-

24·11-77), 62-63. 
Steps to improve the management 

of Scooters Ind:a, Lucknow to 
overcome the losses (YJII-1-12 
77), 126. 

Total number of employees and 
filling up of SC / ST quota in 
Scooters India, Sarojini Nagar. 
Lucknow (VIII-3O-Il·77),' 113-
14. 

SCOUTS AND GUIDES: 
Scouts and Guides Movement 

(VIII-12-12·77), 107-08. 
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SEA·EROSION : 
Sea·erosion in Kerala (VU-14-11· 

77), 71·72. 
SEA FOODS: 

Export of Sea Foods (VIII-2·ll· 
77). 145·46. 

SEALDAH STATION: 
Remodelling plan for Sealdah 
Stat~ (VII-IS· 1\·77). 233·34. 

SEAMEN'S RECRUITING 
CENTRE: 
Setting up of Seamen's Recruiting 

Centre for Saloon and De-ck Crew 
(,f Ships in Goo, Daman and Diu 
(VIIl-7·12·77). 152·53. 

SECURITY AGENCIES: 
Security Agencies in Bokaro and 

B.C.C.I. Jharia (IX -15·12· 77), 
61. 

SEED(S) : 
A verage cost l'ler acre on use of 

Seed, Fertiliser, Irrigation and 
Labour (lX-19·] 2·77), 192-
96. 

Export of Seed and their demand 
(VIII-IZ·12·77). 61·62. 

Production and Supply of quality 
seeds .of Wheat. Barley and Rice 
(VIII-12·12-77). ]20-22. 

Seed for Rabi Crop (VlI-28-11· 
77). 150·51. 

Spurious Seeds (IX-19·12·77). l~O. 
State Farms Corporation and Seed 

production (VII-21·11-77). 65· 
66. 

State Seeds Corporation and Supply 
of Seeds (VIII-12-12-77). 104-
05. 

Supply of Paddy Seed at Price below 
procurement price (VIII-12·12-
77)., 197-98. 

SEED LAC: 
'Stock of Seed Ie (VII -18·11-77), 
160. 

SEISMIC SURVEY: 
Seismi~ survey in Mahanadi Ddt:t 

(VII-1S·II-77). 232. 

SERFDOM: 
Existence of Institution of Serfdom 

in Goa (Vll-24·11-77), 116·17. 

SERICULTURE: 
Approval by Karnataka Govern-

ment to undertake a big proejct 
to improve Sericulture with 
World Bank Assistance (VIU-
7-12-77), 181. 

SERVICE PERSONEL: 
Pension to the service personuel 

(IX-I4-12-77), 173-75. 

"SEVENTY SEVEN" BEVERAGE: 
A valilability of Beverage "77'· 
• (VII-28-11-77). 123. 

Tests and trials of "77" bc:verage 
and Agency through which it 
will be manufactured (VlI-
28- JI-77). 76-77. 

~EWAGRAM: 

Inclusion of Sewagram in tourism 
map (VII-IS-lI-77). 84. 

SEX. EDUCA nON: 
Sex Education from Primary stale 

(VlIl-S-12-77). 166. 
Sex Education through Film (VlI-, 

23·11·77). 201. 

SHAH COMMISSION: 
Cases withdrawn from Shab Coru· 

mission (VII --16-11-77). 54. 
Employees working in Shah O>m-

mision (IX -14-12-77), 208. 
Production of Central Secres&nllt 

Files before Shah Commission 
(IX-14-12-77). 114·15. 

Theft of Shah CommiSliion Doc,," 
ments (VlIl-7-12-17). 15Q 

Debates 
Alleged Inquiry by the Shah 0:)111' 

mission about Proclamation 01 
Emergency (OP) (VIU-7-'12·77). 
219-22. 

SHAH NAWAZ COMMITTEE: 
Demand for Replacement of Sbab 

Nawl\z Comml~lee (VII1-36-lJ· 
77). '89. 
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SHAW WALLACE AND COM· 

PANY, MIS: 
ease against Shaw WalJace and 

Company under F.E.R.A. (VI1I 
-{)·12-77), 258· -60. 

Violation ot laws by M / s Shaw 
Wallace and Company (YIH-
6.12-77). 257-58 

SHIA DEGREE COLLEGE, LUCK. 
NOW 
Shia Deil'Ce Colleae. Lucknow 

(VIII-·12·12·17), 93-94. 

SHIPPING: 
A£quisition of Ships by Shippinl? 

Industry (VIII--30-11-77), 28. 
British Aid to India for shipping 

(VlII-7-12 .. 17). 74-75. 
.Decline in the Profitability of the 

Shipping Industry (VIIl'-7-12-
77). 65, 

Light Ships (VU-·-23-11-77), 2l. 
Purchase of Sh:ps from Poland or 

England (lX--t4-12-77), 10-15. 
Sea route vi.. Mauritius and Mala-

gashi (VIl-16-11-77), 66-67. 
SeIling of T\ .... 1.l Ships by Tamil 

Nadu G.>vernment (IX-14-12-
71). 148-49. 

Ship Demurrllge Paid by FCI for 
Detention of Shit> in Marmu~ao , 
Port (Vll-,11-11-77). 231-33. 

SHIPPING CORPORATlON OF 
INDIA: 
Appointment of the Chairman of 

tbe Shipping Corporation of Indi~ 
(VlI--16-11-77), 90. 

ti.xpenditure on tours by the Chair· 
man of Sliipping Corporatio.n nf 
India llX-14·12·77). 232. 

Losses in the Shipping Corporation 
of India (VIl·-23-11-17), 16~ 

SHIPV ARD(S): 
Cocbin Shipyartl (VII -16-11 ·77), 

40-41. ' . 

EffeCt of Import of Bishing Traw-
lers from Mexico 00 IodiaCDOUS 
shipyards (V[J[-12-12-77), 47. 

SHlPY ARD(S)-· -Co,l1d. 
Purchase of Re.tdy made SbiO\,llrlt 

(VIT-23-11-77), 155. 
Sbip building yard at Haldia Port 

(VII-I6-lJ -77), 137·38. 
Shipyard in Gujarat (VlI-16-11· 

77). 112. 
-Shipyards in the country (V1I-

23-11·77), J6.1 

smv SENA: 
Complaints against Shiv Scna 0)(,-

14-12-77), 108-W 

SHIV AJI, CHHATRAPATr: 
Preservation of Monuments con. 

structed by Chhatrapati Sbivaji 
(VTl-21-11.771. 51-52. 

SHOPS: 
Proposal to supply Wheat and Sugar 

through Super Bazars and Ianata 
ahops (VIIl-,5·12-77), 16-22. 

SHORT SERVICE COMMISSION-
ED OFFICERS' 
Concessions to SSCOs and ECO,. 

appearing in lAS, IPS (VH-· 
16-11·77), 34-35. 

SICK INDUSTRIAL UNIT: 
Applications received U'lcJl!r soft 

loan scheme for modernisation 
of sick units (Vlll-2-12.77). 140 
-42. 

Census and stC;)S t:lken to bring the 
Sick and Closed Mills in workiJli 
condition (VllI--3O-11-77), lUI. 
02. 

Exemption to Sick Industrial Units 
from Payment of Bonus (IX-
12·12-77), 30. 

J.C.!. capable to run Sick MiJJ~ 
(VIlI-7-12-77j. 164. 

Management of Sick Mills (VII(--
30-11 -77), 141. 

Manaacmcnt of sick textile millJ. 
(VTII-7-1:-77), 80. 

Measures to help ~ick un irs (VIIf -
-30-11·77). 215-17. 

'Measures taken for maRateD1t'nt at 
~ck Mil1s (VII-23-11-77). 129 
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SICK INDUSTRIAL lJNIT--Contd. 

Number nf Sick Jute "md Sugar 
Mills (VII1-30-11·77), ISO 

Setting up of Panel to Study losses 
t.o Sick lhits (VIIl--2.12-77) 
100. I 

Take over of Sick Textile Mills in I 
Ahmedabad (IX·-14·12·77), I1S-
16, I 

Taking over of sick mills by 
National r exti Ie Corporation 
(VTlJ-7-12·71), 136·37 

DehIJtf' \ 
Accumulation (If stocks in some sl,k 

Textile Mills (Mdtterr under rulo 
177) (VlIl--I-I:!-77), 299-302 

SIHORA: 
Over bridge nea.. Sihora (Vlll--

13-12-77), 219-111. 

SIKKIM: 
College in Sikki!ll (VIll-S-12-77l, 

134-35. 

I 

4SIMLA: 
Fi11ing up posts of new," editors-

cum-Translators jn AIR Station. 
Simla (VIl-16-\ 1-77), 39. 

Recruitment in Almy from Palam~ 
pur and Sirola (VIlI-30-11-77). 
166. 

SlNDH: 
Financial AS~!!oltance to Refugece 

from Sindh (VlIJ-12-12·77), 40-
41. 

~INOHI COMMUNITY: 
Memorandum from a deputation '" 

Sindhi Communil" -(VIIl-7-12~ 
77), 54-55. . 

SINORI FAcrORY: 
Heat Gas and Dust Allowance of 

Sindri Factory (VIII-6·12-77). 
250-51. 

SINHA COMMITTEE: 
Non-implementation of rCC0fD-

mendation of Sinha Committee by 
Indian Institule of Mass Com-
munication (VIl--16-11-77), 179-
80. Survey of setting up industries "in 

Sikkim (VII- 16-) 1-77), 166-
70. I SINO-INDIAN kELATJONS: 

I Sino-Indian Relations (VlI-·-17-11-SIKKIM NATIONAL CONGRESS: 
Memorandum submitted by Presi-

dent of Sikkim National Congress 
(VlII--7·12-77l, 120. 

SILENT VALLEY PROJECT: 
Silent Valley Proje:.:t and Hydro· 

ElectTic Proj~ts ill Kerala (V III 
-7-12-77), 34·3~ 

SILK AND RA YON TEXTILE 
EXPORTERS' ASSOCIATION: 
Memorandum from Silk and RaY(;lJ 

I 
77), 40-41. 

SITE PROGRAMME: 
Total number of T.V. Centres in 

the country under the SI fE pro. 
gramme (VIII-30-11-7TI, 194. 

SKYJACKING: 
Security measures to preven~ sky· 

)ackiDJt of plane occupied bv tbe 
Prime Mini~ter (V1I1-2-12-77), 
82 

Textile E~porters Association' 
<V1I1-2-12-77l. 100-01. I 

Skyjacking of JAL plane from B0m. 
bay to Dacca (VI1-18-U-77l. 44-
45. 

SILOS: 
. Silos with Foreign A!lsistance (VlI 

--28-11-77), 180· 81. 

SI,AlJGHTER HOl JSE(S): 
Shifting of Slaughter house of Delbi 

(lX-19·12-77). 185. 

SILVER: SLAVE LABOUR: 
Export of Silver (IX-16-12-77). Slave Labour on a Power Project 

\06. I (IX-I 5-1 2-77), 176 
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SLUMS: 
Central Financial Assistance in re-

moval of Slums in GuinTat (VHl 
-5-12-77). 222·23. 

Slum Tenements of Ranjit Nal!ar. 
New Delhi (V1U- 5·12-77). f79· 
80. 

SLUM AREAS ACT: 
Grant of certoificate under SLUM 

areas (Improvement and aea· 
ranee) Act, 1956 (VII -14·11· 77). 
111-13. 

SLUM CLEARANCP: 
Liquidation of Tcn~ments in favour 

of Occupants (VIII--12·12·77). 
193·94. 

Slum Clearance and Urban Dev;:lop· 
ment cheme (VII--28-1l-77), 37 
-34. 

SMAlL FARMER\): 
Credit facilities to small farmers bv 

Nationalised Banks (IX-16.ti. 
77). 183 

Subsidy to farmers under Small Far-
mers Development Agency nod 
Marginal Farmers and Agricultu-
ral Labourers Schemes (J~-
19-12-77). 144-45. 

SMALL FARMER DEVELOP· 
MENT AGENCY: 
Benefit to Fafnter~ from Small Far· 

mer DevelO:mIellt Agency (VH--
28·11· 77). 35--38. 

Jurisdictipn of Small Farmers Deve. 
lopment Agency. Marginal Far· 
mers and Al!ricultural Lah(lUT 
and Drought Prone Area Pro· 
gramme (VII-28·11-77). 151>--
58. 

SMALL . INDUSTRIES SERVI('l:l 
INSnTI1TIONS: 
Vacant posts in SISI in Backward 

States (VII-J(i-1l·77). 155. 

SMAIL SCALE INDUSTRIES: 
~dvancing of Loans by Nationalis-

ed Banks for setting up small 
scales Industries (IX-23.12·77), 
187·88. 

SMALL SCALE INDUSTRIES-
COnJd. 
Allocation of Funds for small' :.clllc 

industries uplift for Madhya Pra· 
desh (VIJ-23-11-77), 90. . 

Incentives to Encourage the Settina 
up of Small Units (lX-14-12-77l 
85. 

Incentive to Minority Communities 
engaged in their Traditional 
Types of :imall Scale Industriei 
(VII-23-11· 77). 203. 

Intention to develop Small s.:.t.le 
Industries (lX--14.12-77), 141. 
4:. 

Lowering of inlere!>! of Bank Loac. 
Advanced to Small Scale Indu~trv 
(IX-,16-12·77). 237. 

Measures takcOI to promote rapid 
development of Small Scale and 
Cottage Industries (VII-16-11-
77). 105-06. 

Procedure of qukk Loans to New 
Entrepreneurs of Small Scale In. 
dustries (VIH-30-11-77). lOti 

Scheme for sale of goods produced 
by small industlies (VII-'H.II. 
77). 36. 

Scheme of setting up and promotit)JI 
of small and subsidiary Indlls-
tries (VU-23 -11·77). 51. 

Small and C';t1age industries in 
Hastinapur. Terai and Piliphit 
(IX-I9-12-77). 115. 

Study of the Small Scale Industries 
by Adminstr:ttjy~ Staff Colleee of 
India (VII--23-1I·77), 76. 

Suggestion by Karnataka Goverli" 
ment regarding Development of 
small indusmes (VIn-30-1l-771. 
218. 

SMELTER PLANT: 
Smelter Plant in Balaghat (VIII· 

8-12-77). 88. 
Smelter Plant in Balghat. M.P. (IX 

-IS-12·77). 79. 
SMITH STAINSTREET AND 

COMPANY LTD .• CALCU'ITA: 
Smith strainstreet and company 

Ltd .• Calcutta (VIJI.-13·12-77). 
156. 
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SMITH STAIN 51REBT & CO. 
LTD.-Conld. 

\ . 
:..icences issued tc Mis Hindustan 

Antibiotics Limited. Pj.mpri and 
Smith Stainslreet (lX-2()'I2-77). 
57-64. 

Rehabilitation of MIs Smith Stain. 
street (lX-20· 1 2·77). 255-56. 

Shortage of working capital of Mis 
Smith Stains-reet Ltd.. Calcuttll 
(lX--·--20-12-77). 254-55. 

SMUGGLERS AND FOREIGN 
EXCHANGE MANIPULATORS 
(FORFElTIJRE OF PROPERTY) 
ACT: 
Properties forfeited under the ~o

visions of sn. uggJers and foreIgn 
ell.change manipulators Act, 1976 
(VIIl-2-12-77), 225-26. 

SMUGGLING: 
Action again!'t politicians and 

Smugglers aX-16-12-77), 85. 
Cases registered against smugglers 

under COFEPOSA (VlI-18-H-
77), 44. 

Hashish smuggling cases (VJII-
9·12-77), 1.··-9. 

Import of Gold to stop smuggling 
(VI1l-2-12.77), 44. 

Increase in activities of Gold Smug-
glers (VIII-9-12-77), 53. 

Installation of Modem Equipment 
in Border Areali to Check Smug-
giing (VIl-18-11-77), 75-76. 

International Drug Smuggling 
Racket (VILI· 1-12-77).42·43. 

International gang of &l11ugglers ar· 
tested a' Ashoka Hotel. New 
Delhi (VII L-2-12-77), 184-85. 

Legal Action agai!lst Smugglers (IX 
-23-12·77), 114. 

Number of Smugglers released after 
emergency (VUl-9-l2-77), 142. 

Personnel from customs de~rt
ment of Bombay IU'1'eSted for pos-
session of Coutraband (lX.-
16-12-m. 119. 

PoHce and Customs OfIicials in· 
voIwd in ~ AcdvitieSi 
(VII-IS-I t·17). 187-88. 

SMUGGUNG-Contd. 
Pro~rtics forfeited under the pro-

VlSlOllJ or smugglers aad foreign 
exchange manipulators Act. 1976 
(VlII-2.12-77). 225-26. 

Property confiscated by Government 
from Sm~lers (Vlll-9-12-77), 
154. 

ProposaJ to stop sale of Smuggled 
in Dubai (Vll-18-11·77). 4S-46. 

Proposal to stop sale of Smuggled 
Goods (VIIl--!J-12_77). 189. 

Seizures made during first six 
months of 1977 (IX -16·12· 77). 
131. 

SmuSiIed Articles lyina Undispos-
ed of (VIU--2-12 .. 77), 129-30. 

Smuggled Articles Unearthed during 
Last Six Months (VII-18-11·77). 
64-65. 

• Smuggled Goods (lX-16·12-77). 13 
-22. 

Smugglers arrested during Emer-
gency and Value of Goods re-
covered (IX -23-12·77), 145-46. 

Smuggling across Indo·Nepal and 
Indo-Bangladesh border (Vlf-
18-11-77), 171-72. 

SmuWing activitie,; in Kasargod 
(Kerala) (VII-IS-H-77). 15-18 

Smuggling of foodgrains to Ne,,,d 
and Bangladesh (IX-19-12. 77). 
148. 

Smuggling of vaJuable life-saving 
medicines (VIII-2·12·77), 76. 

Steps to Check Smuggling (VII-
18·11-77), 191·92. 

Steps to check smuggling on Clast 
of India (VIII -9·12.77), 47. 

Steps to check smuggling. of Dru2s / 
on Indo·Nepal Border (VIIl-
9-12-77). 85. 

Threat of dire consequences receiv. 
cd by top officials of Anti smug-
gling Organbation (VIIT-2-12.. 
77). 4S. 

Valuables ~ from smuWeoM! eta. 
in raida durintr Emergency cvm 
-2-12-77). 131-34. 
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SOBHANA TEXTILES: 
LOaD sanctioned to Sobbaoa Tex-

tiles by Indian Overseas Bank 
Bombay (VIU-2·12·77). 83. 

SOCIAL EVILS: 
Bcuary among able bodied, peoplt" 

(IX-19·12.77). 88·89. 
:SOCIAL WELFARE: 

Amount given to organisations for 
Social Welfare and Cultural Acti. 
vities (Vl1-14·11·77). 259. 

Deal and Blind schools and SoClaJ 
Welfare Organisations in Orissa 
(VIIl-5-12·77). 61-62-

Enhancement in the benefits avail-
able to Emolovees covered hv 
existing social security Schemes 
(IX-16.12·771. 123. 

Integrated social welfare programmr. 
for Tribals. Harijans and Back· 
ward Classes (VIlI-30·11·77). 
Hl·82. 

Meeting of Secretaries of State So-
cial Welfare Departments (VII-
21.11·77). 181. 

Seminar by ILO on Social Secutitv 
and Natronal Development (VUJ 
-1·12.77). 119. 

SOCIAL WORKERS: 
Asian Regional Seminar on role ot 

iocial worker.. (VU-21·11·71i 
197·98. 

SOFT DRINKS: 
Manufacturing of Soft! Drink '1M 

FLS' by Monan Meakings Bre· 
wery Ltd (,lX-14-12·77). 220·21. 

SOIL EROSION: 
Scheme from Bihar reo Erosion by 
O~ga (VIl---21·11·77). 233·34. 

SOLAR POWER: 
Sctting up a Solar Power Plant (VII 

--23·11·77). 208. 
Utilisation of solar energy for agri-

cultural purposes (VU-16.11·77>. 
55-56. 

SOUD STATE PHYSICS LADORA· 
TORY.DBLHl: 
Solid State Phy.ics Laboratory, 

Delhi (VII-23-11 .. m. 61. 

SONG &, D~AMA DIVISION: 
Programmes presented by Song and 

Drama Division for eonlfeas 
Candidates during last Lok Sabba 
Elect:lon (IX--14-12·77). 107-08. 

SORBITOL: 
Manufacturing of Sorbitol by the 

Colgate Palmolive (IX-14-12-77) 
78-79. • 

SOUTH AFRICA: 
Arrest of Indian in South Africa 

(VII-24·11· 77). 64·65. 
Nuclear Weapon Free Zone iu 

South Asia (VJII-8-12·77). 45, 
~OUTH EAST ASIA: 

Construction and completion of Pro. 
jects in S. E. Asia, West Asia 
and Mrica (IX--22·12-77). 135. 

Friendly relations with S. E. A~ian 
Countries (lX-2J·12·77) 122 . \ 

SOUTH. INDIA: 
Increase in number of Airports ill 

South India (VIII-2·12·77) 202 
03. • 

Steps taken to promote International 
Tourism in South India (VIII-
2·12-77). 90-91. 

SOUVENIRS: 
Classification of souvenirs for cow-

panies contributions (VIIl-13.12-
77). 160·61. 

Raising of Funds through Souvenirs 
by Government Department (VII 
-16-11·77). 77. . 

SOYABEAN: 
Soya bean production (IX-19.J2. 

77), 190-91. 

SOY ABEAN SOVENT EXTRAC. 
TION PLANTS: 
Soyabean Sovent Extraction Plants 

(VU-21·1l-77). 220-22. 

SPACE EXPLORATION: 
Perspective PIan in ~e Explora-

tion (VII-23-ll-77). 176. 
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SPEAKER: 
Certain remarks b} Sb'ri Madhu 

Limaye about the Speaker of 
Fifth Lok Sabha (OP) (Vlll--
7-12-77). 218.19. 

SPECULATION: 
Abolition of Speculation (VIII- -

2-12-77). 45-46. 
Request for allowinr speculation to 

continue (VITI-2-12-77). 148-49. 
SPICES: 

Rise in the prices o~ Cumin (Zeera) 
(VIII-9-12-77). 10l. 

SPONGE IRON PLANT: 
Purchase of Sponge I ron Plant from 

West Germany (IX-22-12-77). 
10:s. 

Setting up of Sponge Steel Plant In 
Orissa (VIl--17-11-77), 182. 

SPORTS: 
Btpendirure on sports (VlI-14-11· 

77). 228-29. 
Encouragement of Sports (VB .-

2S·11-77). 113 ·-15. 
Expenditure on Spons Training In. 

stitu.tions (Vill-S·12-77). 181-82. 
Export potential fvr Indian Sports 

Goods in Canada. Australia and 
New Zealand (VIIl-2·12-77), 
164-65. 

Final selection of players for Inter-
National SpoJrts (VII-28-1l· 77), 
143. 

Final Assistance for Sports Hostels 
in Bihar (lX·-lQ·12.77), 55-56. 

Financial Assistan~e for Sports Hos. 
tels in Kerala (VII-2S·11·77), 64. 

Popularity of Indian Sports Goods 
in foreign I.:ouotries (VIII-2·1 ?' 
77). 15 t. 

Priority to Sports (\f Tourist IDl'r.f· 
est in Hilly A reas in Rolling 
Plan (VII-IS-l!.77). 55-56. 

Settiu: up of Spc.rts Training Insti· 
tute at Dharmsala (VII-28-11-
77). 188-89. 

Sports Scbool at Calient. Kerala 
(VII-28-H-77). 125·26 

SPOR TS-Co"td. 
Sports School in Kerala (VIl-

2S-11·77). 73-14 
SRI LANKA: 

Concession off~red to people of in-
dian origin PC leave Sri Lanka 
(VIII-8-12-71). 9g..Q9. 

Protest by Sri Lanka and PalOstan 
against the Statement of frsr-
while Prime Minister (VII-24·11-
77), 58-59. 

Reviewing of Agreements with Sri 
Lanka (VIII -S-12-77), 100. 

Safetv of Sri Lanka Tamilians (VII 
-17-11-77), 59. 

Debates 
Safety of people of Indian Origin 

and Tamilians in Sri Lanka (Mat-
ter under rule 377) (VIII-S-ll. 
77), 259-61. 

SRI SAILAM PROJECT: 
Sri Sailam PrC'ject (IX-14.12·77). 

125. 
STAFF CARS: 

Amount spent for the use of Staff 
Cars during Thre.; months (IX •. 
16·12-77). 243 

Staff Cars in STC (lX-23-12-7'Tl. 
190. 

STAINLESS STEEL: 
Fall on Orders for Sheets on AHuy 

Steel Plant Durgapur due to re-
duction of Import Duty on Stain· 
less Steel (VIII-S·12·77). 31·32. 

Import duty on Stainless steel (V III 
·-8·12·77). 29. 

Import of Stainless Steel (VII-· 
24.11·77). J36-3i 

Import of Stainless Steel (IX-
22·12-77), 56. 

Import of Stainless steel sheets (IX 
-16-12-77). 97. 

Production of Steel, Iron. Stainlest 
Steet. Zinc etc. during the last 
three years (VII·-24-11-77l. 198-. 
200. 

Request for abolition of Import 
l>uty Ferro Alloys (VIII-l-t2-
77), 148. 
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STAINLESS STEEL-Contd. 
Rise in price of Stainless Steel uten. 

si}s(IX-14.12·77), 192. 
Rising prices of Stainless Steel 

(VIII-S-12·"), 36. 
Steps to check rise in prices of Stain-

less steel utensils( VIII-30-ll-
77), 159·60. 

STANDARD OF LIVING: 
People living below poverty line ; 

(VIII-7 -12-77). 88. 
People living bek>w poverty line in 

Rajasthan (VIII-7-1:!·77), 143-
44. 

STARVATION: 
Drought and Starvation conditiCDi 

in North Bihar (Matter under rule 
3(7) (VIII-30-11-77), 256-57. 

)'TATES: 
Advance non-plan aid to States (VIII 

• -2-12-77), 227·28. 
Advance Plan Aid to States (Vn-
. 18-11-77), 54. 
Assistance to States to have sepa-

rate police force to cbeck offences 
ot Untouch3bility (VII-16.1l· 
77), 41-42. I 

Benches of High Courts in States 
(IX-20-12-77). 113-14. 

Central Aid to Staes for purchase 
of Fertilisers (VIII-l 2-12-77). 
41-42. 

Central Assistance to State Go~'cm· 
ments for construction of Janata 
Hotels (iVI11-2-12-77), 157-58. 

CentTal grants to States for Intry 
Development (VII-28-11·77). 
201-02. 

Central help to States to close Re-
sources Gap (VII-IS-H-77), ]25-
26. 

Demand for Transformers from 
States (IX-I4-t2-77), 18S. 

Development of Tourism in coope· 
ration with States (VIll-2-12-77) 
1?8-29. 

Differences in Irrigation Statistics I 
collected in States (VIl-14-U-m. 40-41. 

18-159 LSS/r-.D{78 

~ATES-Concld. 

Discussion with States for Sugar-
cane price (V1I-28-11-77). 204. 

Disturbances during former Prinme 
Minister's viiit to States (JX-
14·12-77). 202-03. 

Division Benches of High Courts at 
State Capital (VII-29-11.77}. 
111-12. 

Enforcement of Prohibition by States 
(IX-19-12-77), 158-59. 

Financial Assistanc.: 10 States for 
Compulsory Education in Ele-

mentary Class!:s (VII-28-11-77). 
1-9. 

Formulation Plant in Every State 
(VII-29-11·77), 95-96. 

Grants to States for Construction 
of Houses (VU-28-11-77). 200-
02. . 

Impact of Fixation of Ceiling Limit 
of Stock of Pulses on the pnt~S 
of Pulses in various States (VIU 
-2-12-77), 170. 

Kala Azar in States (VII-] 7-11-
77), 34-35. 

New formula regarding allocation 
of funds to States (VII-16·11-
71). 194-95. 

Overdrafts by States from Reserve 
Hank of India (VII-18-H·77,. 
175-76. 

Percentage of Area Under 1m, .. 
tion in States (VlII-12-12-77). 
97-100. 

Proposal to reorganise exi:;ting 
States (VII-23-11-77), 78. 

Proposa] to set up Dry Ports In 
States (VI1I-2-12-77), 41-42. 

Publications of TeJephone Directo-
ries by States (VII -24-11-77). 
Ql-92. 

Rural Indebtedness jn States (VIII-
12-12-77), 195-96. 

Schemes given by States under Rural 
Development (VIII-5-12.71), 
159·60. 

Share of Central Taxes and Statu-
tory Grants fo States as compar-
ed to Population (VIIJ-9-12.7'7). 
20'2. 
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ST ATES-Contd. 
Special Monetary Grant to States 

(VIU-2-12-77). 28-32\ 
Stares share of Aid received from 

International Agencies (IX--
23-12-77), S8-S9~ 

State Road Transport System (VUJ 
-30-11-71). 89-91. 

Technical know how for Archives in 
States (VIII-I2-12-77). 221. 

Total amount of various Taxes col-
lected from and returned to 
States (IX-23.12-77). 60. 

Trade Centre Scheme in. States 
(VIII-2-12·77). 72. 

Visits of flood affected States by 
Flood CDmmission (VII-28-11. 
77). 139-40. 

Debales 
Cyclones in the States in South (M) 

(VII-24-11-77),224-96. 
Recent cyclones and floods in the 

Southern Sta~es (M) (VIIl-6-J2-
77). 307-406 

Reported failure of Central Govern-
ment to give adequatei financial as-
sistance to cyclone-hit Southern 
States (CA) (VIII-1-12-77). 212 
-46. 

ST ATE BANK OF INDIA: 
Fraud Case again~ S. B. I. Cbandni 

Chowk. Delhi (IX--14-12-77). 77 .. 
Location of Officers of Regional 

Managers of State Bank of India 
(IX-16-12-77), 59. 

Loss to the State Bank in Britain 
Engineering Company Limiteci 
(IX-23-12·77). 209. 

STATE FARMS CORPORA· 
nON: 
State Farms Corporation and Seed 

Produc;tion (VII-21-ll-77). 65· 
66. 

Supply of Footlgrains to EmpIoyee~ 
.I1f State Fanus Corporation (VJI1 
·--5-12-77). 135 

STATE SEEDS CORPORA nON: 
State Seeds Corporation and Supply 

of Seeds (VIII-12-12-77), 104-05. 

STATE TRADING CORPOR.A~ 
nON: 
State Trading Corporatiuo (VIII . .." 

9-l2-77). 215 
Canalised Drugs imported by STC 

(IX-23-12-77), 9!.i. 
Complaints against Managers of 

STC/MMTC (VIll-9-12·77). 
208. 

Earnings of Drivers and Peons . of 
S.T.C. (IX~23-12-77). 93, 98. 

Export of Sugar by STC (VII-
18-11-77), 133. 

Export of surplus natural rubber 
thrugh STC (VIII-9-12-77). 
221. 

Loss suffered by STC due to non-
supply to salt to Baagladesh 
(VIII-2-12-77), S-14. 

Losses sutfered by State Tradinl 
Corporatioo (VIlI-2-12-77). 61' 
62. 

Loss sustained by Employees of 
GIC during Emergency (lX-
23-12.77). 98 

Marketing Manager of STC Com-
mittee Suicide (IX--23-12-77). 
2~4. 

Monthly Income of S.T.C. (VH--· 
16-11-77), 94-95. 

Prices of Drull Items of STC UX-
23-12-77). 98. 

Refusal to lift stocks from STC by 
Foreign Drug Firms (VIU-9-12-
77). 62. 

Reorganisation of STC (IX-16-12-
77). 10l. 

Reversion of Officers on Deputanoa 
to STC and MMTC (Vn ........ 
18-11-77), 66-67. 

STC Raw Materials on High SCllI 
(IX-23-12-77), 

Scaling Down of Export Target by 
STC (IX-23-12-77), 47.-48 

Sealing down of over head margin 
charged by STC (IX-16-12·77) • 
42. 

Services of Staff Car drivers of STt: 
placed at the disposal of former 
Minister and Hip Officials OX-
23-12-7'7). 190. --------
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STATE TRADING CORPORA-
TION~ontd. 

Staff Cars in STC (lX-23-12-77), 
190. 

ST A TEMENT(S,: 
Agreement between Governments of 

India and Bangladesh on sharm~ 
of Ganga wilter at Farakka (VII 
-14-11-77), 297-306. 

Alleged misleading statement by 
Minister of State in the Ministrv 
of Agriculture and Irrigation on 
24-11-77 (OP) (VIII-7-12·77). 
222-24. 

Appointment by Indian Red -Cross 
Society of Officials on a Com-
mittee to distribute relief mate-
rials (IX-22·12.77), 186-91. 

Appointment of Committe on 
Panchayati Raj institutions (VJIT 
-12-12-77), 240-42. 

Appointment of National Police 
Commission (Vlil-15-11-77), 
281-8S. 

Coffee Board (lX-23-12-77), 333-
35. 

Constitutioo of Accident Inquiry 
Committee (IX-19-12-77), 297· 
98. 

Damage to Railway Track on South-
ern Railway due to cyclone (VII 
~18-1l-77), 285--89. 

Derailment of Ahmedabd-Delb; 
Mail Train on 23-11-77. (Vll-
23-11-m, 248-49. 

Emergency reHef to Tamil Nadu 
and Andhra Pradesh for losse!! 
due to cyclone (Vll-21-1l-77\ 
354-56. 

Government decisions on recom-
mendations of Oil Prices Com-
mittee (TX-16-12.77), 272-76. 

Gran~ of an Additional Instalment 
of Deames~ Allowance to Cen-
trnl Government Employees (VII 
-16-11-77), 103·04. 

Home Minister's Statement on AIR 
and T.V. ab'JUt Sabotage cases 
(OP) (V1I1-7-12-77), 222. 

Industrial Policy (IX-23-12-77), 
292-324. 

---------
STATEMENT(S)-Contd. 

Loss of Human lives and Damage to 
Crops and Property due to Cy-
clone in Andhra Pradesh (VI.I-
21-11-77), 254-56. 

P.M.'s visit to Nepal (V1Il-12-12-
77), 233-10. . 

Prime Minister's visit to USSR (VB 
-14-11-77), 307-17. 

Proposed Amendment to Pulses A 
Edible Oils (Storage Control) 
Order, 1977 (VIl-21-11-77), 250 
-54. 

Recent incidents of sabotage (lX-
23-12-77), 450-52. 

Reduction in Basic Excise Duty on 
Sugar(VU-16-1l-77),203. 

Reduction in prices of pesticides 
(VII-29-11·77), 2S1-52. 

Reported accident to G. T. Express 
(VIIl-2·12.77), 344. 

Restructuring of Oil and Natural 
Gas Commission (VIU-6-12-77), 
279-81. 

Restructuring of Railway Board 
(Vrn~-12·77). 281-84. 

Samachar News Agency (VII-
14-11-77), 317-20. 

Sugarcane, gur and khandsari (IX-
23-12-77), 330-32. 

Take over of management of 
Messrs. Bengal Chemical and 
Pharmaceutical Works Ltd. Cal-
cutta (IX~16-12-77), 276-77. 

Ten hour working duty and Implo-
mentaioo of Miabhoy Tribunal 
Award (IX·-19.12-77), 299. 

Two recent selious Train accidenta 
on Northern Railway (VIJ.-
14·11-77), 321~24. 

Visit of the Minister of External 
Affairs. to Yugoslavia (VH-
24-11-77). 210-19. 

~TATEMENT UNDER DIREC-
TION 115: 
Financial Assisfanc;! to Keraln (IX 

-23-] 2-77), 335-38. 
STEAMER SERVICE: 

Passenger steamer service from 
Porhander to Karcbi (VII-I 6-11-

71), 36. -
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STEAMER SERVICE--Contd. 
Steamer service between Bomb3y 

and Mandvi·Kut<.h (VnL.16·11-
71). 165. 

Debates 
Resentment due to non.resumption 

of Bhagalpur-Bihpur Rail and 
Steamer service (Matter under 
377) (VIII-8-12·77), 204-OS. 

SIEEL: 
Allotment of Steel Products to Pri-

vate Dealers (VII-17-11-77), 91. 
capital cost of one tone of steel at 

Vishakhapatnam (vn-17-11-77), 
lSO-!)!. 

Central Fund for Steel Indu~try 
(VIII-1-12·77), 167. 

Cost Price of Steel Products of 
SAIL (VII-1-12-77), 69. 

Demand of Steel (VIII-I-12·77), 
85. 

Deterioration of quality ot steel I 

MIl-I-12-77}. 109. 
Execution of Orders for supply of 

Steel production by Tiseo. 
nsco & HSL Ltd. by Private 
Dealers (VII-17-l-77), 191·9"!. 

Import of Steel (IX-23·12.77). 117· 
18. 

Increase in production of Steel (Vlfl 
-8-12-77). 118·19. 

Increase in production of Steel (VITI 
-8·12·77), llS. 

Meeting of Sails Officers on Steel 
Industry (IX-lS·12-77), 34. 

Official Study group on the Expan· 
sion of Steel Industry (VII-
17·11-77), 210·11. 

Output of Steel during 1976·77 and 
1977·78 (VII-17·11-77), 109-10. 

Prices of Indian Steel in the World 
Market (IX-·22·12-77). 91. 

Price of Steel MII-l-12·77}, 37. 
108. 

Production of steel (VI1I-1-12.77). 
124. 170; (VIlI-8.12·77), 49 
(VIII-22-12·77). 8S. 

Quality of Steel Sheets (Vrn-8-12-
77). 96-97. 

STEEL-Contd. 
Ouantity of Plates Supplied to Stock 

Yards (IX-::2.12·77). 69. 
Redistribution Pdicy of Steel (VII 

-17-11·77). 124. 
Reducing cost of production of steel 

(VIII-l-12-77), 33. 
Steel Distribution system (VUI-

1.12·77). 146 
Steel Stockyards in A.P. (VIII-

1-l2· 77), 26. 

STEEL AUTHORITI OF INDIA 
LTD: 
Administrative Employees in the 

Headquarters of SAIL (VllI-
8-12-77), 72. 

Export deal with China for Pig 
Iron by SAIL (VII 1-8· I 2-77). 67. 

Reorganisation of SAIL (VII-
24·11·77), 77-78. 

STEEL PLANTS: 
Allocation of Funds for Vijaya· 

nagar and Vishakhapatnam Steel 
Plants (IX--22-12.77). 47. 

Coal shortage may hit Steel Plants 
(VII-24-11-77). 176. 

Coast based integrated Steel Plant In 
Visakhapatnam (VIII-I-12·m 
133. 

Expansion of Steel Projects (VII-· 
17·11·77). 9'~ 

Extension of IDBI Soft Loan Sche-
me to Mini Steel Plants (VlI-
24.11-77). 63·64. 

Losses in Durgapur Steel Plant eVil 
-24·11·77). 151-52. 

~eetjng of Trade Union Represen· 
tatives of Uniom in Steel Plants 
(VIII-S-12·77). 54. 

MilI·wise Requirement of Retrac· 
tory Materid] of Public Sector 
Steel Mills ML-24.11·77). 
194·95. 

Mini Steel Plant'! in the country 
(VII-24-11·77). 128-29. 

Par play~ by Steel Plants in Pro-
motion of and Assistance of An· 
cillary Industries in SUrToundiDz 
Areas (IX-lS-12·77). 28. ----- -----"-" 



271 -- -----------:-----------
STEEL PLANT -<':ontd. STERLING TEA CO.: 

Production in Steel Plants {lX-- Foreign Equity allowed to sterliDl 
15·12.77), 148. tea companies under Fera (VIlt 

Report of Working on future Growth I --9~12·77), 185. 
of Steel Pianl'> (VII-I 7· 11-771. STOVES: 
110-12. Pl' f N ' . . opu anty 0 • utan Stove (VIII-

ReqUirement of Spare Parts in I 6.12· 77) 130-31 
Steel Plants (VJl·-17-11-77). 196· \ •. 
97. ~TREPTOMYCIN: 

Salem Steel Plant (Vll-24-11· 77 I. 
76.77. 

Setting up of medium sized cement 
Units in integrated Steel Plants 
(VIll-l·12. T7}. .54. 

Setting up of new Steel Plant (V1I-
24·11· 77). 27. 

Setting up of Steel Plant with the 
ASSIStance of Russia (VIl--17·11-

77), 203. 
Starting of a Cement Plant in 

Workers' Sector Bhilai Sf/'e} 
Plant (VIlI--1-l2·77). 55. 

Steel Plant in 61h Five Year Plall 
(VllI-l.12· 77), 151. 

Steel Plant with outside Resource .. 
(VIT-24·11·77). 127·28. 

iTERILIZA TlO~ : 
Assistance to persons affected by 

forced sterilization (VII-24·1J· 
77). 118·19. 

Death of Pe·rsons due to Steriliza-
tion in Madhya Pradesh (IX-
22·12.77), 51.-

Forcible sterili5ation in Ministr.y 
(IX-15·12·77), 160. 

Gazetted and non gazetted employees 
of P & T who got themselves 
sterilised during emergency (VIII 
-8·12·77), 114·1,. 

Sterlization of employees during 
emergency (1X -15·12· 77). 63. 

Sterilisation of Em!')Joyees of the I 

Ministry of He:l'th and Family 
Welfare (VII-17.11·77l. 204·05 

Tarll:et for Sterilisation Cases (VlT 
.....:,17-11·77), 99-101. 

Vesectomisation of Adivasis and 
Harijan Bachelors (IIX-22·12. 
77). 82. 

Non-availability of Streptomycm 
medicine (Matter under rule 377) 
(IX-16-12·77), 314. 

~TRETCHLON PVT. LTD .• BClM .. 
BAY; . 
Loans advanced by Bank of Maba· 

rashtra to MIs Stretch Fibre. 
Nagpur and Stretchlon Pvt. Ltd. 
Bombay (VIII-2·12-77). 139. 

STRIKES AND LOCKOUTS: 
Gheraoc. Strikes and Lockouts (VII 

-24·11-77), 142·43. 
Hunger strike by Employees of 

Chefair. Delhi (IX--23·l2-77). 61-
62. 

Imposition of Ban on strikes (VlU 
--1·12·77), 94. 

Lightning strike by Air India 
Crew (VIII-2-12-77), 101·02. 

Loss of Lives due to strike in In· 
dian Oxygen (VIJ.-23·1l-77). 110. 

Loss of Production sustained by 
various Industries due to striko 
(VIJ-23·1l-77). 178. 

Reinstatement of Employees wbet 
went on Strik~ in 1974 (VTH-
13·12·77), 72·73. 

State-wise strikes during March to 
November 1977 (VIII-S·12·71). 
1-8. 

Strike by Employee:; of Nationali.-
ed Banks (VJJI-9.12.77). 158. 

Strike by Nurs:.>s of Irwin and PlIlt 
Hospitals of Delhi (VII-17-U-
77), 197·98. 

Strike by Rajasthan Atomic POWell 
Project Workers (VII --16·11·71). 
94. 

Strike by staff of Indian Airlines for 
grant of Bonus (VII--18.tt.7'7). 
176·77. ... 
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STRIKES AND LOCKOUTS- Con/d. 

. \ 
Strilce by Workers of India &pJo-

sives Limited Factory. Gomia 
(Bihar) (VII-17-I1-77). 169-70. 

Strike by Workers of Indian Drugs 
and Pharmaceuticals limned 
Rishikesh (V1I-lS-lI-77), 4~· 
43. 

Strike in Bokaro Steel Plant (VU-
17-11-77), 211-12. 

Strikes in Central Universities eVIJ 
-21-11-77), ISO. 

Strike in Dalli Rajhara Mines 0' 
BhilaiSteel Plant (IX-15-12-77), 
138. 

Strike in Scooter Factory. U.P. (VII 
-24-11-77). 103-04. 

Workers affected and producliOl? 
suffered due to closure of Indus-
tries (IX-1S-12-77). 96. 

Debates 
Indefinite strike by Maharasht'ra 

Government employees (Matter 
under rule 377) (IX-16.12-77). 
31S-17. 

Strike at Atomic Power Station in 
Kota (Matter under rule 377) (IX 
-16.12-77). 315. 

mIDENT(S): 
Amount spent on Per Student on 

education (VIJI--5-12-77). 234. 
Attack on Students at Ghaziabad 

Railway Station (VnI-13-1~· 
77), 184-85. 

Concessional Passe8 to Students 
(VlII--30-11-77), 223-24. 

Cur:riOulum and syllabus for Sec· I 
ondary students (VII -14-11-77) I 
189-90. . I 

Demands of Teachers and Studer.ts 
of Delhi University (VIII-.5-t~-
77), 35--48. 

Examination for post-matric 
scholarships for blU;kward students 
(VII-16-11-77), 121. 

Faciljties to Students Studying Ab· 
road GVIII-12-12-77), 92. 

Harijan Students Hostels (lX--
19-12-77), 105. 

I 

i 

STUDENT(S}-Comd. 
Help for students who suffered OD 

Accident of Cyclone in Tamil 
Nadu. AnJhta Pradesh and 
Kera!a (IX-19-12-77). 245. 

Post Graduate and Higber Degreo 
students (VIU-S·12· 77). 242. 

Release of students arrested during 
emergency (VU-16-11-77). 149. 
SO. 

Training Faciltties to students from 
Goa in Agriculture (VII-28·11-
77). 71-72. 

Use of intoxicants by students of 
Aligarh and Delhi University 
(VI1l-12-l2-77). 230. 

Withdrawal of Scholarship and 
Financial Assistance from Stu· 
dents on Caste O>nsideratiOD 
(VII-28-11.77), 120-21. 

Debates 
Closure of Universities and Col-

leges due to student unrest (Mat.. 
ter under rule 377) (VIII-7-12· 
77). 231·-·33. 

Maltreatment of Girl Students from 
Calcutta by Railway Employees 
(Matter under rule 377) (TX-
lS-12-77), 210-12. 

Police lathi char~ on Palestinian 
students at Egyptian Embassy. 
New Delhi (Matter under rule 
7,77) (VII-2i-l1-77). 270-77 

Reported closure of lawaharlal 
Nehru University and students' 
protest against the closure (CAl 
'VJI-IS-l 1·77). 258-79. 

litJBARNAREKHA FLOOD C;ON· 
TROL PROJECT· 
Resumption of work on Su.barnaro. 

kha Flood Control Project (VIU 
-12-12-77), 177-79. 

ST JBM ARINES: 
EQuiping of the Indian Navy with 

Submarines (Vll-J6-11-m. 145. 
SUGAR: 

Sugar (VII-21-11-77). 60-61. 
Actual Figures for Production and 

Export of SURar by Sugar Milll 
MJ-14-11-1'n. 120-21. 
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SUGAR-Contd. 

Average realisation and Cost of 
Production of Sugar for 1976·77 
Season (IX-l~·12·77). 173·74. 

Basis of Sugar and Sugarcane Policy 
(VllI-5·12·77), 105--10. 

Bungling in respect of Sugar Ex-
port (lX-16.12·77). 147. 

Bungling in Sugar Industry (VII-
18-11-77>. 73. 

Calculation of Levy Sugar Prices fot 
1976-77 season (VIJI-··12·12-77). 
37.38. 

Cost of Production of Sugar (IX-
19-12-77). 173. 

Crisis in Sugar Illdustry (Vm~ 
12-12-77), 44-45. 

Decision to export smaller quantity 
of Sugar (VIII-2-12.77). 75-76. 

Delay in Announcement of Sugar 
Policy (VU-14-11-77), 31-32. 

Demand from Rajasthan to increase 
sugar quota (IX-19-12-77), 93-
94. 

Demand of Consumers for UniflJrm 
Price Policy for Sugar (VCI-· 
21-11-77), 11 5. 

Dual Pricing policy for sugar (VII 
-.14.11-77). 169·70. 

Effect of U.S. ban on Import of 
Sugar on Sugar Industry (VIII-
12- t 2· 77). 70. 

Equitable distribution of sugar at 
Fair Price shops in the country 
(VIII-5-1 2-71). 52-·-54. 

Excise duty on 'iugar (IX-16·12· 
77), 131. 

Export at Sugar (VIT-18·11·71). 
70·71. 

Export of Sugar hy STC (VU-
18-11· 77), 133. 

Import Commitments of Su~ar to 
various Countries during 1977-78 
and 1978·79 (VIII-2.12-77). 
123. 

Import of Sugar in USA (VIII-
9· Il·77), 229. 

Increase in monthly quota of su~ar 
to Madhya Pradesh (VII-21·11-
77), 182·83. 

SUGAR-Contd. 
Levy Sugar to consumers (VII-

2l-II·77), 106. 
Long Term Sugar Export Policy 

(lX-23·12-77), 138. 
Loss suffered due to Export of 

~ugar through foreign firms Nfli 
-9-12-77), 140. 

Lower Average Reaiisation than 
Cost of Production of Sugar dur-
ing 1976-77 (IX-19·12-77I, 32· 
33. . 

M.P. Government Suggestion for 
decontrol of Sugar (VIJ-21·11· 
77), 61·62. 

Memo from Director of National 
Federation of cooperative Sugar 
Factories against uneconomical 
levy Sugar Prices cvn -·14·11-
71), 245·46. 

Memo from ISMA Re: Consump-
tion of Suguar (YIII-12·12-77). 
50·51. 

Money contributed by Sugar Indus· 
try to political Parties (VII-IS· 
11-71). 136. 

N'ationalisation of Sugar Industry 
(VII-28-11-77), 10·18. 

New Sugar Policy (VJI--14-lt-77), 
39·40. 

News Item captioned "Sugar Crisis 
Artificial" MII--5-12·77). 1-6. 

Non.Levy Sugar Prices as com par· 
cd to Gur and Khandsari (VIII-
5·12·77). 213-14. 

Production of Sugarcane and Sugar 
(VIII-5-12-77), 2U·42. 

PropDsal to export sugar during 
current calander vear MII-2. 
12-71),169. -

Purchase of su~ar bv Iran (IX-· 
23.12·77). 201. . 

Quantity of Sugar exported durin. 
1976· 77 and current year (VIII-
2-12· 77), 70. 

Ouantum of Sugar Exported to 
USA during last three years (IX 
-16·12·77), 76. 

Requ~t from Sardar Vallabhai 
Patel Sugar Indu!itries Coopera. 
tive Society Limited. Dhoraji, 
District Gujarat nX-J6- t 2·71), 
236. 
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SUGAR-Concld. \ 
Rk:e. wheat and Sugar for West 

Bengal (VITI-t2·12·77). 11·-15 
Rice. Wheat and Sugar to U.P 

(VIII-S·12· 77), 182. 
Rise in Pricea of Sugar after 

announcement of Sugar Policy 
(VII-21·11.77). 38·39. 

Sale of Levy Quota of Sugar in 
Black Market (lX-19·12·77). 
156-58. 

Sick sugar mills in {J.P. (VJ[-14-
It·77). 66-67. 

Stock of Sugar with mills and Gov· 
ernment (VII-2I-11-77), 67. 

Stoppage of export of Sugar (VII-
18-11-77), 68·69. 

Storage capacity for Sugar (VIT-
21-11.77). 203-04. 

Sugar exported and foreign eA-
change earned (IX-16-12-77). 
91. 

Sugar Exported by Sugar Factories 
and Foreign E:o;.;hange Earned 
(VTIT-12-12-77l. 157. 

Target of Su?ar Production (IX-
19-12·77). 132-33. 

Trend of International prIce of 
sugar (VII-18-1I-77), 163. 

Uniformity in the Distribution or 
Sugar, Vanaspati and Pulses (IX 
-16-12·77). 212. 

Utilisation of Poor Quality qf Sugar 
by Coffee Board (VIn-2-12-77). 
198. 

Debates 
Fixation of Sugar Price (HAH. 

Dis) (IX-14-12-77), 373--96. 
Reduction in Basic Excise Duty on 

Sugar (St) (VlI-16-11-77), 203. 

SUGAR FACTORIES: 
Charter of Demands by Sugar fac· 

tories .in Maharashtra (VI1t-9-
12-77). 98. 

Cost of Su~r Plants in U.P. {VITt 
·-12-12-77). 223:24. 

Existing Sugar Mills and Produc-
tion of Sup:ar in Gujarat (VlIt·-
5-12-77). 175-77. 

SUGAR FACI'ORIES-Contd. 
New SuilU' Factories (vIII-S-I2-

77). 215·16. 
Request from Bargarh Sugar Mill 

in Orissa for Loan (VII-IS·H-
77). 200. 

Setting up of new Sugar Factories 
(VII-21-n-77), 57·58. 

Setting up of Sugar r actory in Guja.· 
rat (VIII-12-12-77), 182-83. 

Sugar Factories in UP and Bihar 
(IX-19.12-77). 135-36. 

SUGAR INDUSTRY: 
Nationalisation of Sugar Industry 

(HAH DIS) (IX-l 6-12-17). 391 
-410. 

Policy on Sugar Industry and Uls!a-
tisfaction among farmers on price 
of Sugarcane (Dis) (IX-23-12-
77), 460-536. 

SUGARCANE: 
I\creage Under Sugarcane (VIII-

5-12-77>. 212-14. 
Basis of Sugar and Sugarcane Policy 

(VTII-S-12-77). 105-10. 
Cost of Sugarcane Cultivation (Vm 

-12-12-77). 158-60. 
Discontentment among Fanners OD 

Fixation of sllgarcane Prices (VU 
-14-11-77), 125-26. 

Discussion with States for Sugar-
cane price (VII-28-11-77), 204. 

Increase in Minimum Price of 
Sugarcane (VIIJ--12-12·77). 73. 

New Technique of Sugarcane Sow-
ing (VIII-I2-12·7:), 149-52. 

Private sugarcane crushers· (VIIl-
12-12-77), 226-27. 

Production of Sugarcane and Sugar 
(V1II-5-12-77), 241·42. 

Reasons for no increase in support 
Price of Sugarcane (VIl-2S-11-
77),93-96. . 

SW!,arcane Arrears (VIIT --5"12-77). 
246.47. 

Sugarcane Crop (VlI-28-] 1-77). 
120. 

Sugarcane price at Mill gate (VII-
14-11-77), 214. . 



SUlUBCI' INDBX 275 
---., .. _--- -. -_ .. - -----

SUGARCANE-Contd. 
Debates 

Failure to increase the price of sugar-
cane (Matter under rule 377) (IX 
-22-12·77). 17'3-71. 

Policy on Sugar Industry and Dis· 
l\atisfaction among farmers on 
price of Sugarcane (Dis) (IX-
23-12·77), 460-536. 

Sugarcane. gur and Khandsari (St) 
(lX-23·12-77). 330·32. 

SUICIDE(S) : 
Suicide by a Junior Stenographer of 

DDA (VIII-5.12·77). 131. 
Suicide by Stenographer of Central 

Board of Secondary Education 
(VIII-14·1l·77), ]43·44. 

Suicide by Shri N. Ramachan· 
dran Nair (VIJI-9·12·77). 89. 

SUKHI RIVER lRRTGA TION 
SCHEME: 
Sukhi River Irrigation Rcheme in 

Gujarat (VIII -5-J 2-77), 141. 

SULPHADIAZINE: 
Issue of letter of intent to IDPL tor 

manufacture of Sulpbadiazine 
(IX-20.12·77), 7-tO. 

SULPHUR HOT WATER SPRINGS: 
Development of Sulphur Hot Water 

Springs in India (VIII-8·12-77). 
SULPHURIC ACID: 

Supply of Sulphuric Acid by Hin· 
dustan Zinc Ltd. (VIII--8·1'.· 
77). 49·50. 

SUNDARBANS: 
Development of Sundarbans areas 

of West Bengal (IX--14-12-77), 
216. 

Debates 
Development of Sundarbans (M) (IX 

-]4·12·77). 333-73. 
SUPER BAZAR(S): 

Loss to Super Bazars in Metropoli-
tan Cities (lX-J6·12·77). 132. 

. Proposal to Supply Wheat and 
Sl,Igar through Super Bazars and 
Janata shops (VIII-S·12·77). 
16-22. 

SUPPLEMENTARY DE~ 
FOR GRANTS (GENERAL) 1977· 
78: 

Statement presented (VIII-2·ll-
77). 285. 
Discussion (VIII-13·12-77). 326 
-42. 

SUPREME COURT: 
Amenities in Supreme COllrt Build-

ing (VIII~12·12-77). 137. 
Cases pending with Supreme Court 

and High Courts (VII-I5·H-
77), 190-92. 

Fee charged by Advoca.tes 01 
Supreme Court (VIII -13-12-77). 
74-7S. 

Five Year Tenure of judges of 
High Courts and Supreme Court 
(VIII-I 3-12-77), 147·48. 

Norms for Appointment of Judges 
of Supreme Court and High 
Court (VIlI-13·12·77). 147. 

Principle of Seniority of Judge in 
appointments to Suprem:! Court 
(VII-15-ll·77). 19-27. 

Proposal to increase judges of 
Supreme Court (VII-15-11-17). 
64. 

Re·emp)oyment of Supreme Court 
and High Court Judges (lX-20-
12· 77), 273. 

Translation of Petitions in Hindi 
in SUpreme Court (lX-20·12-77). 
86-88. 

SURATGARH FARM: 
Payment to employees of Centra.l 

State Farm. SurRtgarh (Rajas· 
than) (VIT-28-1l-77l, 86·87. 

SURDAS, POET: 
5th Centenary Anniversary of Pm'1 

Surdas (VII-2l·11·77l. 184. 
SURESH TRADING CO.: 

Loans advanced by Syndicate Bank 
to Messers Suresh Tradinlo'( Com· 
pany (VIII -9-12-77). 19f 

SURVEY: 
Survey Conduct~d by Indian Ins-

titute of Economics (lX-14·12-
77). 89·90. 

Survey of benefit of teachers train-
ing programme telecast by SITE 
(VIJ-14-ll·77). 209·10. 
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SURVEY -CoItJd. \ 

SLrvey of East Brahmaputra Valley 
(IX-14-12-77), 213-14. 

Survey regarding Deaf and Handi· 
capped persons (VllI-12-12-77t 
144. 

tSURYA': 
Amount of Advertisements to Surya 

and Reader's Digest by Cement 
Corporation of India (V 111-7· 
12-77), 195-96. 

SW ADESHI COTTON Mn,L. MIS: 
Amount of P.F. Family Pension and 

Damages Outstanding against 
MIs Swadeshi Cotton \1ill. Kan· 
pur (IX-22-l2-77), 34. 

Attachment of shares of Swadeshi 
Cotton Mills (VIl-29-11-77), 
106. 

SWADESHI POL YTEX LTD.: 
Violation of provisions of Com· 

panies Act by Swadeshi Polytex 
Ltd. CIX-20-12-77), 151-52. 

Debatts 
Repoflted news about wrongful con-

finement of Mr. Justice S. K. 
Verma by the management of 
Swadeshi Polytex Ltd., Ghazia. 
bad. (Matter under rule 377) (IX. 
-22-12-77), 179-·82. 

SWEDEN: 
Agreement with Sweden on Affore-

station (VII-28-11-77), 47-49. 
Loan Assistance from Sweden (VTII 

-2-12-77), 210-11. 
Multinational Industrial Firms of 

Sweden in India and commodities 
being Manufactured by them 
(VIII-7-12-77), 11}8-202. 

Swedish Companies Permitted to: 
Operate in India (VIIJ-9-12. 

77), 83. 
SWEEPERS: 

Strength of Swcep::rs in Indian Rail. 
ways (Vm-6-12-77), 127-28. 

SWEETS: 
Increase in pr,ices of sweet In I>elhi 

during Diwali (VTII-·9-12·77), 
241. 

SWITZERLAND: 
Visit to Switzerland by Political 

Leaders and others (IX--15-12,. 
77). 64, 

SYNDICATE BANK.: 
Contracts to MIs V. N. and Co. 

for furnishing work by Syndicate 
Bank (IX-23-12-77), 84-85. 

SYRIA: 
Oil exploration jobs in Syria by 

O.N.G.C. (VIU-6-12-77), 131. 
T 

TAJ MAHAL: 
Expert Committee on the effect ot 

Environmental rollution on the 
Tal Mahal (VIU~13·12·77), 227 
-229, 

Leaning of Taj (IX-19·12·77), 
123-24. 

Removal of Semi-precious stone!! 
from Taj Mahal (IX-19-12.77). 
177. 

TALCHA R REGION: 
Burning of Coal Stack in Collieries 

in Talchar Region (VIII-30-11· 
77), 56. 

TAMIL NADl r : 
Aerodrome at Kayathar in Tamil-

nadu (VII-18-11·77), 104. 
Allotment of Paraffin wax to Tamil 

Nadu (VII-29·11-77), 78-79. 
Central Allocations for Tamil Nadu 

for Rural Development (Vln-
12-12-77), 71-72. 

Children of Parents lost in Cyc1ono 
UX-19-12-77), 249-50. 

Damage due to cyclone in So"thera 
States (IX -19-12· 77), 246. 

Development of Fishery in Kanya. 
kumari. Tamil Nadu (VII-a-
11- 77), 213. . 

Development of National Jlqrbwa,. 
in Tamil Nadu (VII.,...-~3-1l·77). 
103, 

Dislocation in Train Services la 
Tamil Nadu on the day of .crest 
of Mn. Gandhi (VUI-l~·12-77). 
71. 



TAMIL NADU-Contd. 
Drinking water in Tam:1 Nadu Vil. 

lages (VII-I4-II-77l, 168-69. 
Excavation of Sittaonavassal. Tamil 

Nadu (VIII-12-12-77), 63-64. 
Exploration of Oil in Tamil Nadu 

(VII-15-11-77), 120-21. 
Extra-Departmental Employees of 

Post and Telegraph Departmenl 
in Tamilnadu (IX-ll.12-77), 93. 

Electrification of Railways in Tamil 
Nadu (VIn-1 3-1 2·77), 114. 

Fish catch from coastal areas ot 
Tamil Nadu and Kerala (VIII-
2·]2-77), 36-38. 

Help for students who suffered on 
account of cyclone in Tami) 
Nadu, Kerala and Andhra Pra· 
desh <IX-J9·12-77), 245·46. 

Intermediary powers to Tamil Nadu 
Government to regulate move· 
ment of Rice (lX-19-12-77), 
184. 

Power Generation in Tamil Nadu 
and Andhra Pradesh (VIII-
30-11-77), 192·93. 

Production of Film "Indus to Indira 
Gandhi" by a Tamil Nadu Firm 
(VII-16-11.77), 6-12. 

Proposals from Tamil Nadu for 
Declaration of Areas as Back-
ward nX-14-12-77), 66. 

Recovery of EST contributions from 
Textile Mills, Tamil Nadu (VIII 
-1-12-77), 55. 

SeIling of Two Ships by Tamil 
Nadu Government (IX-I4-12-
77) 148-49. 

Setting up of Watch Factory in 
Dharampuri. Tamil Nadu (VlJ-. 
16-] 1-77), 188-89. 

Shortage of petroleum and kerosen .. 
in Tamil Nadu due to Cyclone 
(VIU--13-12-77), 216-17. 

~urvey of Und~rground Water in 
Tirunelveli. Tamil Nadu evJT-
21·11-77), 239. 

Deholes 
Action on the findings of the Sarka-

ria Commission of Inquiry 
(Matters under 377) (YlU--9-12· 
77), 26$~7. 

277-

TAMIL NADU---Concld. 
Damage to crops and prope~y 

caused by recent cyclone lD 
Tamil Nadu and Pondicherry 
(CA) (VII-16-11-77), 241-57. 

Emergency relief to Tamil Nadu, 
and Andhrit Pradesh for losses 
due to cyclone (St) (VII--21-11-
77), 354-56_ 

Loss of Life and Property in Tamil 
Nadu. Pondicherry and Andhra 
Pradesh (Res) (VII--21-11·77). 
1. 

Statements made bv two Central 
Ministers about Chief Minillter 
of Tamil Nadu (Matter under 
Rule 377) (VII-I7-11-77). 287--
92. 

TAMILIANS: 
Safety of people of Indian Origin 

and Tamilians in Sri Lanka-
(Matter under 377) (VIII-S-12· 
77), 259--61. 

TANZANIA: 
OJ) exploration in Tanzania MI-

29-11-77), 59-60. 

TOPJOCA COMPLEX: 
Topjoca complex in Kcrala (VlJ-

14-11-77), 252-53-

TAPTI RIVER VALLEY: 
Exploration in Tapti River Valley 

in Madhya Pradesh (IX-19·12-
77), 148-49. 

TARAPUR: 
Reprocessing Plant at Tar.apur (VII 

--16-11-77), 91. 
TARKUNDE COMMITTEE: 

Tarkunde Committee's Recommen· 
dati(ms (VII-lS-11-7). 126-27. 

TATAS: 
Setting up of a Thermal Power Sta-

tion by Tatas (VII -16·1l· 77). 
175·76. 

Taxes Outstanding against Tata and, 
Birla Groups of Firms (JX-23-
12-7-7), 46. . 
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TATA IRON AND ST~EL CO. 
~TD.: 

Application of Convertibility 
clauses to loan advanced by IDBI . 
to Tata Iron and Steel Company. 
Ltd. (IX-23-l2-77). lfl3-64. 

TATA-ROBINS-FRASER: 
Placing of a contract order with 

Tata Robins Fraser (VIl-16·11. 
77), 157. ' 

TAX EVASION: 
Arrears of Income-tax, Wealth-\a~ 

and Gift·tax against companies 
connected with 75 Monopoly 
Business Houses (VIlI-9·12·77). 
192. \' 

Collection of Arrears of Income 
Tax (VIII-2·12-77), 183·84. 

Constitution of new committee to 
check Tax EVIl~iol1 and Collec· 
tion of outstanding ta)( arrears. 
(IX-16-12· 77). 109 

Evasion of Income Tax and Sales 
Tax by Naveen Enginc~ring 
Works. Amravati. Maharashtra 
(VIII-9·12-77). 106. 

Evasion of income tax by M! s 
Dharam Singh Ram Singh, 
Financiers. Asaf Ali Road, New 
Delhi. (VJII~9-12· 77). 92. 

Firms against whom income tax, 
wealth tax and estate duty over ' 
rupees twenty five lakhs is out-
standing (VIII-9- J 2· 7), 226. 
Income-tax arrears of 30 large 
Industrial Houses (VIII-9·12· 
77).209. 

Income Tax Evasion detected in 
Kamataka bv Income Tax De-
partment (VIn-.-2.12.77). 209. 

Industries found Guilty of evading 
Taxes (VIII-9·12·77). 196. 

Proposal from State Governments 
for imposing Tax on Consign. 
ments of Goods (VlJI-9-12.77). 
108. 

Tax outstanding against Industrial 
Houses (VITI-2.12.71l. 64. 

Taxes outstandinll against Birla 
Concems NIJ-18·11-77). 71. 

TAX EVESION-Corzld. 
Composition and };unctions of 

Committee on Direct Tax Laws 
(IX-23·12-77). 174. 

Examination of Ta~ matters of 
National Grindlays Bank (IX-
23-1~77). 210. 

Grant of exemptions froln Excise 
and Customs Duties (IX-16-12-
77), 152. 

Incidence of Central and Indirect·· 
Taxes on Rural and Urb8.11 
Households (IX-23-12-77), 142. 

Increase in tax incidence in relation 
to National Production (Vlll-
2-12-77), 168-69. 

Report on Indirect Taxes (VII-
18-11-77), 214. 

Share of Central Taxes and Statu-
tory Grants to States as compar-
ed to Population (VIl1-9-12· 77), 
202. 

Tax-exemption notifications issued 
by previous Government (VlII-
2-12· 77), I JO·3 t. 

Tax con~ssions 011 merger '..If Sick 
Industrial Units with Healthy 
Ones (VIII-2·18·77), 117·1.8. 

Tax concession on publication of 
toreign books by lndian Publi-
shers (IX--16·12·77). 134. 

Tax exemption to Indian Cotton 
Mills Federation <IX-16-12·77), 
133. 

Taxes wri.tten off against Taw. 
Birlas and other big Businesl 
Houses (IX-23·1~-77). 109·10. 

Taxation System in the country. 
(VII-18·11-77). 170·71. 

Total amount of various Taxes col-
lected from and retllm"d to 
States (IX-23-12· 77). 60. 

TAYAB HUSSAIN, CHAUDHRI: 
Park before the Residence of Chau· 

dhri Tayyab Hussain. Gurgaon. 
Haryana (VIII -12·) 2-77), 90-91. 

TEA: 
Consumption of Tea in the Coun-

try (lX-23-12·77). 112. 
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• TEACHERS: TEA-Contd. 
Deterioration in the quality of Tea 

of Popular Brands (IX-16-12· 
77). 148. 

Export of Tea (VIII-9-12·77), 123. 
Export of tea to Fore;gn Countries 

(VII-IS·n· 77). 74·75. 
Hijacking of Indian tea shipments 

(VII-IS·ll.77). 46-48. 
Imposition of Ban on Auction of 

Indian Tea at London (IX-23· 
12-77), 41·42_ 

ProductiOn of Tea in Kangra 
Valley (vIII-2·12·77). 59·60-

Proposal to build bllffer stock of 
tea (IX -16·12-77), 58. 

Rationalisation of Tax Structure on 
Tea (IX-16·12·77). 87. 

Removal of Export Duty on Tea 
(VIII-9·12·77). 213· 

Representation of Adivasis in the 
Tea Management (VlII-2·12· 
77).91-93. 

Restnctions on Tea Export Quotas 
(VIII-9·12·77). 69_ 

Siliguri Tea Auction committee 
(VI1l-9.12· 77). 236. 

Steps to bring down price of tea 
(VU-18·11· 77),37-38. 

TEA COMPANIES: 
Reopening of Income Tax Assess· 

ment Orders of Foreign Tea 
Companies (VIII-2·12· 77). 115. 

TEA COUNCIL OF AUSTRALIA: 
Statement by Chairman of Tea 

. Council of Australia (VIll-
2·12· 77). 171-

TEA PLANTATIONS: 
Tea Plantations (VllI-2·12-77). 

70-72. 
Financial Assistance for Tea Re-

plantation (VIII-2·12·77), 204· I 

05. 
Housing Plans for Tea Plantation 

Labour in West Bengal (VIIT-
12·12·77). 161·62. 

Debates 
Workers strike in Assam Tea Gar .. 

dens for non-provision of La-
bour Quarters (Matter under 377) 
(IX-20-12.77). 421·22. 

Appointment of Civilian Teachers 
for educating military personnel: 
(VIII-30·11· 77). 72·73. 

Conference of Teacbers to drive 
out Illiteracy (VIl--·14·11·77), 
7-11. 

Demands of Teachers and Students 
of Delhi University (VIII-5.l2. 
77).35-48. 

Grievances of Central School Tea· 
chers (IX-19·12·77). 108·09. 

Help for improving professionaJ 
and Financial prospects of Pri· 
mary Schools Teachers (VITI-
12·12·77). 212·13. 

Medical and Travelling facilities 
to teachers of Delhi schools (IX 
-19·12·77), 218·)9. 

Memo. from All India Federation 
of University and College Tea· 
chers Organisation (VII-14·11-
77). 104-06. 

Memorandum from Drawin Tea. 
chers under Delhi Education Di-
rectorate (VIII-12·12.7T). 103. 

Number of Teachers Employed by 
Central Universities (VII-28·11· 
77). 217·18. . 

Pay scales of Teachers of Mana 
camp school (VII-14·J1.77), 97. 

Payment of Arrears to Teachers in 
Delhi Administration (VIII-
12-12-77). 192. 

Payment of Salary to Teachers of 
PMG College. Aizawal (Vnl-
12·12-77), 47·48 . 

Post of Sanskrit T eaebers lying 
vacant in Delhi Universi.ty (VIII 
-5·12·77), 154. 

Revision of Pay Scales of Part·timo 
Teachers in Madhya Pradesh 
NII-28·H-77).202·03. 

Selection grade for Delhi School 
Teachers (VII-28·11· 77). 88·89. 

Teachers recruited for foreign coun· 
tries (VII-21·]1·77). 126. 

Transfer and promotion of Teachers 
in Central Schools (IX-19·J2· 
77), 57-58-

Upgradation of Teachers in Delhi 
Education Directorate (VlII-
12-12·77), 107. 
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TEACHERS-Contd. 
Debates \ 

I'emonstmtion by University and 
coHege teachers at Boat Club 
(Matter under 377) (VIII-S-12-

77), 261-64. 
TECHNICAL EDUCA nON: \-

Technical Education (VIII-
5-12· 77), 55-56. 

TECHNICAL KNOW-HOW: 
Foreign Technical know how 

sought for improvement of Ther· 
mal Power- Station (VII-16-11-

77), 46-47. 
TEHRAN TRADE FAIR: 

India's Participation in 5th Tehran 
International Trade Fair (VIII-
2-12-77). 43·44. 

TEHRI DAM: 
Families affected due to construc-

tion of Tehri Dam (lX-19-12. 
77), 65-66. 

TBLECOMMUNICA TlONS: 
Setting up of a Telecommunication 

Equipment Factory in Madbya 
Pradesh (lX-22-12-77), 46. 

Teleoommunication problem (lX---
-15-12·77), 173. 

TELEGRAPH OFFICES: 
p·C.O. and Telegraph facilities in 

Ratnagiri and Kolaba Districts 
Maharashtra (V1I-17-11-77t 
133·34. 

Shifting of Telegl'1lph Office in 
JunagSIh CVII-t7-11-77), 122. 

TELEPHONES: 
Amount of Advance deposit collec-

ted from applicants and grant of 
Telephone connections to various 
categories (IX-lS·J2-77), 33. 

Applications for Telephone conner.-
tions pending at Telephone Ex· 
change, Jaisinghpur. Himachal 
Pradesh (VlI,-17-11·77). 125-
27. 

Applications for Telephone Con· 
nections Pending in calcutta (VII 
-17-11-77), 75·76. 

Appointment of Line Man in Tele-
phone Department in Rajasthan 
(VTI-17-f1·77), 127-28. 

TELEPHO~onld. 

ArJ'1lngement of Quick Response 
from Telephone enquiry at Delhi 
and Jabalpur (VII--24-11-77), 
142. 

Both ways STD between Delhi and 
Nagpur (IX-15-12-77). 113. 

Cities having one way STD System 
(VII-24-11-77), 140-41. 

Complaint agamst telephone De-
partment in Delhi, Calcutta, 
Bombay and Madras (VIn-l-
12-77). 16). 

Complaints for overcharging of 
Telephone Bills in Metropolitan 
cities aX-22-12-77), 112. 

Complalnts regarding Calcutta 
Telephone (VII-2~-1 J ·77), ] 70-
72. 

Complaints re: Delhi Telephones 
(VII-24-11-77). 173. 

Complaints regarding Telephones 
in Patna (VIII-8-12-77). 134-
36. 

Criteria for out-of turn Telephone 
connections (lX-15-12-77), ~5. 

Demand of VeTaval Mercantile Co-
operative Bank Ltd.. Junagarh 
District (VIIl-8-12-77). 64-67. 

Direct dialling from Janmagar w 
Lalpur (VIII-1-12-77), 105. 

Direct Dialing from Mangrol City 
(Jrinagarh) to Porbandar. Vera-
val. Bombay, Bhavnagar and 
Rajkot (IX-22-12-77), 115. 

Direct Dialing in Towns of Andbrol 
Pradesh (VllI-8-12-77}, 56-57. 

Direct linking of Bantwa with Juna-
garh. Rajkot. Dhoraji etc. (VlJ-
24-11-71t), 179. 

Direct Telephone Line between 
Vanthali and Raikot and Vera-
val (VII-24-11-77), 97. 

Direct telephone lines from Mana-
vadar to Bombay. Ahmedabad. 
Junagarh. Porbandar and Dhoraji 
(VTT-24-11-77), 178. 

Double Telepho.ne lines from Ma-
dhavpur (Ghed) to Mangrol. 
District, Junagarh (VlII-8-12-
77). 129. 



TELEPHONES-Contd. 
Bamings from Publ ic can Otlce~ 

IIX-15-12-77). '--6. 
Expenditure incurroo on SpeClaJ 

telephone Service in Amethi (IX' 
-22-12-77). 126. 

Functioning of Oarhmora PC(,' 
Bharatpur (Rajasthan) tVlII-
8-12-77), 87 -SS, 

Functioning of Telephone ISqUlp-
ments (VI1l-8-12-77), 58. 

Funds for improvement of Calcutta 
Telephones (VIII-S-12-77). 24 

Grant of Special Telephone Service 
to Shri Dhirendra Brabmachari 
(IX-22-12-77), 139. 

Guidelines for Sanctioning Out of 
Tum Telephone connections and 
such connections sanctioned 'by 
Former Secretary (IX - ] ~ -12-77), 
104. 

Improving Telephone Service at 
Kolhapur (VII-24-] 1-77). 135-36. 

Installation. of Automatic Tele-
phone System at Bihar Sharif 
(V1I-l 7-11-77). 78. 

Installation of Telephone Exchan-
ges in Assam (VIII-·1-12-77). 
186. 

Introducing Telephone and Telex 
Services in Foreign Countries (IX 
-15-12-77), 173. 

Introduction of STD fo'acilities at 
Palayamcottai evII-24-11-77). 
102 

Lack of Capacity in Sawai Madho-
pur SAX Board (IX-15-12-77). 
102. 

Linking of cities of Kerala and 
other States with Cochin and 
Trivandrum by STD (VII-24-
11-77). 33-34. 

Loss suffered by Ahmedabad Tele-
phone Exchange (VIlI--1-12-77). 
175. 

Loss to Communicatlon System due 
to Cyclone in Tamil Nadu. 
Kerala and Andhra Pradesh (IX 
-22-12-77). 33. 

New Telephone Connections given 
in Delhi from March 1977 to 
September. 1977 (VII-17-1l-77). 
39. 

ZSI 

TELEPHONES-Concld. 
Non-working to telephones JJ1Ab .. 

medabad and removal of excess 
billings (VII-17-11-77). IS5. 

Number of telephone connectioDl 
at BarhaJganj District GorUb .. 
nur. and Trunk Call booked from 
there (lX-15-2-77), 170. 

Opening of Public Call offices in 
Raiasthan (VIII-8-12- 77). bS .. 

-87. 
Outstanding Telephone Bills CVIII 

-&-12-77). 138. 
Outstanding Telephone Bills against 

Former Ministers and M.Ps. (IX 
-22-12-77). 63. 

P.C.O. and S.A.x. in K.ota. Bharat. 
nur and Jaipur Divisions (VII-
24-11-77). 52-53. 

PeO and Telegra.ph facilities to 
Rura] Post offices and in Kha2a-
ria Sub-Division. Bihar <VIlI-
3-12-77). 116-17. 

PeO t Ghgeshri village, Junap;arh 
District. Gujarat (VII-24-11-77), 
180. 

P.C.O. Facility in Sub-Post Offices 
in Ratnagiri district (VII--24.11-
77). 50-51. 

Persons fOr Telephone connections 
waiting in general list in Delbi 
(lX-I 5-] 2-77). 49. 

Production of Priya Darshani Tele-
phones (VIII-I-12-77). 1,62. 

Provision of STD Facilities with 
Baroda (VJI-24-11-77). 101 

Provision of Telephones to vi1lages 
having more/less than 5000 
population (lX-22-12-77) IR-
23. 

Public Call Office in Sub-Post Offi-
ces of Bulandshabr district. u.P. 
(IX-15-12-77). 177. 

Reconstitution of Telephone Ad-
visory Committees (YIU-l-I?-
77). 1-5. 

Reduction in call charges of Van-
tholi Shapur. Junag:uh District 
(V1II-I-12-77). 135. 

Reduction in Telephone Rates in 
Rural Areas CIX-22-12-77). 55. 
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TELEPHONES--Contd. 
Rrpresentation regarding \ T ruuk 

Call Deposit with Accounts Offi-
cer. BeIgaum (VII-24.11·77). 
53. 

Residential Telephones of Officers 
(IX-23·12·77). 149·50. 

Revenue earned from Salempur 
Telephone Exchange. District 
Deoria (UP) (VIII-·1·12·77), 146. 

STD facilities of Uttar Pradesh with 
Gujarat lIX-15-12· 77). 10-11. 

STD acilities of Uttar Prad~sh with 
Calcutta (VII-24-11-77), 200-01. 

sm from Bareilly to Delhi and 
between district HeadC]uarters of 
UP (VII-24-11-77t 71·72. 

Sanctioning of PCO in Branch Po~t 
Offices (VIII-I· I 2·77), 98. 

Schemes to Improve Communica-
tion system in the country (VII-
24-11·77), 162-65. 

Setting up of Telephone IndUitries 
(VII-24-11·77), 52. 

Special facilities of Telephones to 
Presses (IX-22·12-7';'), ;3. 

Stoppage of Over-Billing and Call-
Pilferage (VII-17-11-77). 86·87. 

Taping of private calls by CBI! 
Police (VIIl-30-11-77). 151·52. 

Telephone Bills of Cabinet Minis-
ters and Ceiling on Calls (VlII-
8·12-77), 138-40. 

TELEPHONES-Conrd. 
Telephone connections to Kolhapur 

and Ichalkaranji city, Maharash-
tra (IX-15·12-77), 68. 

Telephone connections to people of 
Jokihat Block Headquarters, dis. 
trict Pumea, Bihar aX-22-12-
77), SO. 

Telephone Exchanges, P.C.O. and 
Po~t Offices opened in Mandc;aur 
District (VIII-l.12·77), 171. 

Telepbone Facilities at Mandis. 
Thana, Block. District and Pan-
chayat levels (VII-24-11-77). 
102-03. 

Telephone facilities in Koraput 
District, Orissa (VIII-8-12-77). 
37-38. 

Telephone Faciliti~s in Madhya 
Pradesh (VII-17-11·77), 60·61. 

Telephone Facility in Hill Rnd Adi-
vasi Area (VIII--8-12-77). 54-55. 

Telephone Service between Etalt 
and Mainpuri (VflJ-8.12·77). 
82·83. 

Telephone to Nani Vavdi and Mati 
Vavdi vil1ages (VTIT--8· 1 2.77). 
131-32. 

Trunk Calls from Burhanpur. 
Khandwa and Harsud (IX-IS-
12-·77). 72. 

Vehicles and Telephones provided 
to Central Security Force in Food 
Depots (VIII-I 2· I 2-77), 82·83. Telephone complaints from resi· 

dents of Ulhasnagar town, district Waiting list for telephone connee-
Thana. Maharashtra MI-17·1l- tions (VIII-I-I 2-77), 102. 
77),130. Waiting List for Telephone Connec-

Telephone Complaints in Sitapur tions in Assam MII-1-12-77>. 
District, Uttar Pradesh aX-15- 185. 
12-77), 88. Waiting list for Telephone connee-

Telephone Connections in Gujarat I tions in major cities (VII-17·11-
(VIII-S·12.77), 57·58. 77).219. 

Telephone connections in HYdera./ TELEPHONE DEPARTMENT: 
bad (VllI-l·12-77). 150 

Telephone connecti()ns in Kutch 
district and Shamkhipali village 
(lX-l 5-12-77), 159. 

Telephone connection in Saharasa 
District, Bihar (VII-24-11.77). 
14-17. 

Dismissal of Telephone Employees I in J & K States (VIn-S·12·m. 
149. 

Grant of Telephone CODDeCtlODs I 
Extensions to officers of Tele-
phone Department (vn-17·t1· 
m.192·93. 
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TELEPHONE 

Corud. 
DEPARTMENT- I TELEPHONE 

I Contd. 
EXCHANGE(S)-

Improving Working of Telephone 
Department in Sitapur District. 
(O.P.) (VII-17-U-77), 208. 

TELEPHONE DIRECfORY(lES): 
Publication of Single Telephone 

Directory in Rajasthan (VIII--8-
12-77). 30·31. 

Publications of Telephone Direc· 
tories (VIII-8-12-77), 52. 

PubHcations of TeJephone Direc-
tories by States (VII-24-11-77), 
91-92. 

TELEPHONE ENGrNEERJNG DE-
PARTMENT : (VII-8-12-77). 63. 

TELEPHONE EXCHI\NGBS,: 
Automatic Telephone E~change at 

Farukhabad, u.P. (VIII-l-I~-
77).71. 

Automatic Telephone Exchange at 
Purnea. Bihar (VII-24-1l-77). 
156-5'/. 

Closure of Rural TelepI!one Ex-
changes in Orissa (VIII-I-I 2-

_ 77), 80. 
Connecting- Shedbwadala 

nagar District from 
Telephone Exchange 
12- 77). 130-31. 

in Jam-
Dharafa 

(VIII-8-

Construction of Building for Tele-
phone Exchange in Gangaput' 
City. Bharatpur (Rajasthan) 
(VIIl-8-12-77). 89-90. 

Conversion of Telephone Ex-
changes in North Uttar Pradesh 
into Automatic ones (lX-lS-12-
77), 48. 

Expansion of Telephone Exchanges 
in Himachal Pradesh (VII-I7-
11-77), 126. 

Functioning of Kasba Telephone 
Exchange, Bihar (V11-24-11-
77), 86. 

Functioning of Naravanpur Tele-
phone Exchange (VIT-Z4-11-77). 
88. 

Functioning of SAX telepbone Ex-
chan¥e, Bamanwas, Bharatpur 
Distnct <VIII-8-12.77), 90-91. 

1!l-15!l LSSIND/78 

Gangapur City Teleplwl1e Exchange 
(Rajasthan) (IX-15-12-77), 36. 

Grant of Telephone Connections to 
Ranpur-Sorath Village from 
Bhaisan-Sorath Telephone Ex-
change (IX-lS-12-77), 147. 

Import of Crossbar telephone ex-
change (VII--24-11-77), 82-83. 

Import of Crossbar Telephone Ex-
change (VIII-8-12·77), 59-60. 

In~tallation of Telephone Exchange 
at Dilawar Nagar (VIII-I-12· 
77). 136. 

Interlinking of Telephone Ex-
changes (VIII-S- J 1-77), 22-24. 

Lady Attendant working on Daily 
Wages in Delhi Telephone Ex-
change, Janpatb (VII-24-11-77), 
92. 

Making Barakpore, Bhatparu and 
Kalyani Exchanges in West Ben-
gal Automatic (lX-·15-12-77), 
157. 

New Telephone Exchange at village 
Ugamadi. district Bhavanagar 
(IX-lS-12-77), 126. 

Opening of Telephone Exchange 
Cbandoli, in Sangli District, 
Mabarashtra (VII-17-1l-77), 99. 

Opening of Telephone Evchanges 
in Andaman and Nicobar (VII-
24-11-77). 132. 

Places of Telephone Exchansea 
Airconditioned in Uttar Pradesh 
(lX-1S-12-77), 91. 

Telephone Exchange at Firozabad 
u.P. (VII-17-11-77), 102-03. 

Railwaypura No. 2 Telephone Ex-
change. Ahmedabad (Vl11-1-12-
77), 138. 

Sanction of Automatic Telephone 
Exchange at Porbandar, Junagarh 
and Veraval Towns (lX-lS-12-
77), 70. 

Shortage of Staff in feJephone Ex-
change!! (VIII-1-12-77l, 17~ 

Telephone Exchange at Fajdhan-
war. District Giridih. Bihar ax 
-15-12-77), 149. 
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TELEPHONE 
Concld. 

EXCHANGE(S)-

Telephone Exchange at Samana, 
Jamnagar District (VIII-8·] ,. 
77). 130. 

Telephone Exchanges proposed to 
be opened in Orissa during 1977· 
78 (IX-22·12·77), 61. 

TELEVISION: 
Fire in Studios of Doordarshan. 

Delhi (VIl-23·11·77). 210. 
International TV Transmission (IX 

-15·12·77), 166. 
Intr<xiuction of Colour T.v. System 

in the Country (VIH--30·1l·77), 
13-19. 

Number of Production Assistants 
and producers in Doordarshan 
during the past three years (VII 
-16·11·77). 129-30. 

Number of programme executive!! 
A.S.OS and S.Ds in Television 
Centre. Delhi (Vn·-16-tl-77). 
148-49. 

Officials of A.I.R. and T.V. sent 
abroad for Seminar and Train· 
ings (VII-23·11· 77). 169. 

Partial Attitude of Doordarshan 
and AIR (VII-16·11·77). 60. 

Payment of fee to the participants 
in Programmes of AIR at Door· 
darshan (VII-;-23-11·77), 150. 

Probe into working of transport 
units of Doordarshan (VII-l 6-
11·77), 131·32. 

Production and prices of T.V. set~ 
NIIT -30-11· 77), 232. 

Radio and T.V. Programmes for 
Rural Development (V1II--30-
11·77). 226·27. 

Regulation of Casual Artistes of 
AIR and Doordarshan (VIII-
30-11·77), 19-23. 

Setting up of a Working Group for 
converting Akashvani and Door-
darshan into Autonomous Institu· 
tions (VII-16·11·77), 91. 

Shifting of Doordarshal1 Kendra 
Amritsar (VIII-7·12-77). 188. 

Steps to cover up' the whole country 
with T.V. facilities (VII-23·11-
77), 182. 

TELEVISION-Contd. 
Study undertaken to assess the im-

pact of Telecast on Rural Com-
munities (VII-J6·1l·77). 191· 

T.V. Centre at Bhuvaneshwar (VIII 
-30·11·77), 209. 

T.V. Centre at lullundur (VIII-
7·12.77), 131·32. 

T. V. programmes (IX-14-12-77). 
128. 

T. V. Programmes of the Problems 
of Hilly Areas (VII-23·11·77). 
134. 

T. V. Sets for Runt} Population 
(VII-23·11·77),201. 

T.V. Sets in tbe c:JUntry (Vlfl-
7·12-77), 109-110. 

T. V. station at Ahmedabad (VlII 
-7·12·77), 100-01. 

T.V. Station at Aurangabad (VTB 
-30.11·77), 123. 

Total number of T.V. Centres in 
the country under the SITE pro-
gramme (VIII-30·11·77). 194. 

Total Television Centres in the 
country (VIII-30-11.77). 107. 

Debates 
Home Minister's statement on 

A.I.R: and T.V. about sabotage 
cases (Q.P.) (VIII-7.12-77), 222. 

News coverage by AlR and TV of 
Lok Sabha Proceedings reo Lady 
Hardioge Medical College. etc 
(Matter under 377) Nn-IS·ll-
77), 257-60. 

TELEX: 
Installation of Telex Equipment in 

Bombay (IX-22· I 2-77). 107. 
S.P.C. Telex Exchange in New 

Delhi (TX-22·12·77). 107. 
Telex Facilities for Export of Mica 

from Giridih (Bihar) (IX-22-12-
77), 121. 

TEMPLES: 
Protection of Konarak, Jagannath 

and Lingaraj Temples. Orissa. 
Ml-28-11· 77). 45-47. 
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TENUGHAT SUPER THERMAL 
POWER STATION: 
Tenughat super thermal power 

station (VIII-7-12-77). 13()..31. 
TERRITORIAL ARMY: 

Territorial Army i'ersonnel (IX-
14-12-77), 139. 

TETRACYCLINE: 
Irregular import and sale of Tetra-

cy~line by a Private Drug Firm 
(Vlll-13-12-77),226. 

TEXT BOOKS: 
Concessional Paper for Text Books 

and General Books (VllI-7-12-
77), 153-54. 

Late Printing of Text Books (VII-
14-11-77), 115-17. 

Non·availability of Urdu Medium 
Text Books (VIII-S-I2-77), 59-
60. 

Protest against withdrawal of Text 
Books (VII-14-11-77), 107. 

University Level Text Books in 
Marathi Language (VII-14-11-
77,) 163-64. 

TEXTILES: 
Export of Textile Goods (IX-23-

lZ-77),248-50. 
Proposal to reservation of certain 

types of textile production entire-
ly for Handloom Industry (VIn 
-30-11-77), 141-43. 
see also "cloth". 

TEXTILE MILL(S) : 
Closure of Textile Mills in Kerala 

(VIlI-30-11-77), 136-37. 
Loss of Government due to meeting 

the Cotton Requirements of Tex-
tile Mills at Subsidised prices 
(VTII-7-12-77),163-64. 

New Trick to Scuttle new Prlce 
Iltamping order by Textile Mills. 
(VlII-30-11-77), 195-96. , 

Number of Textile Mills lying 
closed (VITI-30-11-77>. 69·-71. 

Debates 
Accumulation of stocks in somo 

sick Textile Mills (Matters under 
rule 377) <VID-1-12-77). 299-
302. 

TEXTILE MILL(S)-Corltd. 
Reported disturbance in a Kanpur 

Textile Mill (CA) (VIlI-8·12-
77), 165-91. 

THAlLERIASIS VACCINES: 
Production of Thaileriasis and Alla-

plazmosis Vaccine in M.P. (VIJ 
-28-11-1977), 66· 

THEATRES : 
Open Air Theatre in Maharashtra 

(VII-21-11-77),242-43. 

THEFr(S): 
Art Pieces stolen from India (VII-

~3-11-77), 66. 
Memorandum regarding theft of 

Coal .from Porbander Railway 
Station Yard (IX-20-1Z-77), 1-
6. 

Theft of Lockers held by Private 
Parties in Defence Colony Branch 
of Indian Bank. New Delhi (IX-
23-12·77), 107 

THEIN DAM: 
Accord on Construction of Thein 

Dam (VII--14-11-77), 76-77. 
Loss due to non-clearanCe to Thien 

Dam (VII-Zl·1l·77). 176-77. 
Thein Dam Agreement (lX-14-12-

77),225. 

THERMAL POWER: 
Constitution of Expen Committee 

on construction of thermal power 
projects (VIII-30-11-77), 102--03. 

Delay in installation of BHEL 
Turbo Generator set at Amar-
kantak Thermal Power Station 
(VII-23.11-77), 94. 

Financial Assistance from World 
Bank for Thermal Plants (VIll-
7-12-77),152. 

Foreign Technical know how s(lught 
for improvement of Thermal 
Power Station (Vll-16-11-77). 
46-47. 

Loss of Industrial production due 
to Breakdown in Therma.l Plants 
at Patratu and Barauni (Vln-
30-11-77), 92·93. 
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TIlERMAL POWER-Cond. TILARI IRRIGATION PROJECT: 
Setting up of a Super Thermal Plant 

at Farakkg CVII-16-1 1-771. 2-
~ \ 

Setting up of a Sup~r Thermal 
Power Station in Bihar (VH--
23·11·77), 181. 

Settjn~ up of a Thermal Power 
Stauon by Tatas (VII-16-11-77), 
175-76. 

Setting up of Super Thermal Plants 
in Sixth Plan (VII-23~11-77), 
166, 

Setting up of Thermal Plant at 
Titagarh by Calcutta Electric 
Supply Corporation CVIT-16.11. 
71), 103. 

SettlOg up of Thermal Power Sta· 
tion in Karnatak (IX-14· 12· 77). 
152. 

Super Themlal Plant in Singarauli 
MI-23·11.71),20It 

Super Thermal Station at Sambal-
pur, Orissa (VIII--7·12·77), 54. 

Thermal Power Station at Kahal-
pon. Bhagalpur. Bihar IVII-
23-11-71),51. 

Tripping of Power Generators in 
Thennal Power Plants (VIII-30-
11·71). 209-10. 

Debates 
Reported explosion in the Thermal 

Power Plant at Ubi in Gujarat 
(CA) (IX-2Q..12-77), 425-38. 

1HIRD PAY COMMISION: 
Third Pay Commission recommen-

dations regarding Military Orga-
nisations personnel in Border 
Areas (VIII-30·11-77). 196-97. 

THIRUV ANNAMALAI: 
Exploration of Minerals in Thiru-

vannamalai (V11-24-11-77), 158. 
THORIUM REACTOR FUEL: 

Usc of Thorium Reactor Fuel (IX 
-14-12-1977), 90. 

nGER: 
Import of Tiger (Cheetah) MU-

5-12-77), 147. 
Per capita expenditure on tiger 

(VIII-S·12-77).237-38. 

THari Irrigation Project (VIII-t~ 
12·77),57. 

TIME CAPSULE: 
Time Capsule (VII-14·11-77), 64: 

(VIII-I2-12-77), 23-28. 
Missing files relating to Time and 

Nehru Capsules (VJI-28-11-77), 
189. 

TIN DEPOSITS: 
Tin Deposits :n Bastar District in 

M.P. (VII-17·11-77), 191. 
TIN MtJR 11 HOUSE: 

Light and Shadow in Tin Murti 
House CVIII-·5-12·77). 76·77. 

TIRllCHIRAPALLI: 
Request for Assistance to College. 

in Tiruchirapalli (lX-19-12· 77), 
139. 

TITO, MARSHAL: 
Visit of Marshal Tito to China 

(VII-24-11·77), 60-61. 
TABACCO: 

Cultivation of Tobacco in Saurash.-
tra (VII-18·11·71). 161-62. 

.Decline in National Revenue due to 
Export of Tobacco (IX-23~12-
77), 207-08. 

Excise Duty on Tobacco (VIII-9-
12-71), 63. 

Excise duty realised on' Tobacco 
(IX-16·12-71), 158. 

Gradation of Tobacco MI-21dl. 
77), 218. ' 

Quantity and Value of Tobacco 
Exported (VII-18-11-77), S6-' 
58. 

Tobacco Production (Vln-l~l~ 
71), 64-66. 

Tobacco Yield (VII-21.11.77), 
217-18. 

TOURISM: 
Articles allowed to tourists with or 

without customs duty (IX-16-
12-77), 178. 

Attraction for tourists visitinl 
tourist spots in Karnataka (VIR 
-2-12-77), 212-14. 



sumer INDEX 287 

TOURISTS-Contd. I 

Declaration of Puri and Komark as ! 
Tourist Places (JX-23-12-77). I 
56-57. 

Development of Jaunpur as Tourist 
Centre (IX-23-12-77). 156-57. 

Development of Domestic Tourism 
(V1I-I8-11-77). 193-94. 

Development of Gwalior and Gwa,. 
lior region as tourist centre (VIII 
-2-12-77). 156. 

Development of places associated 
with persons of literature and 
Leading personalities (lX-16-12. 
77). 250. 

Development of Places of Tourist 
Interest at Bhagalpur (VIII -9-
12-77), 135. 

Development of Places of Tourist 
Intl!rest in Bihar (VIJT-9-12-77), 
211. 

Development of sites of Tourist 
interest in Madhya Pradesh dur-
ing Fifth Five Y car Plan period 
(IX-16·12·77), 22--30 

Development of 'Surkuti Runakta' 
as Place of Tourist Interest (VIII 
-9-]2·77), 214. 

Development of Tourism in co· 
operation with States (VIII-2-
12-77). 128-29. 

Development of Tourism in Quja· 
rat (VII-18-11-77), 117-18. 

Efforts to promote Tourism (VIl-
18-11-77). 192. 

Facilities at Tourist spots in Bihar 
and V.P. (IX-23-l2-71), 152-
54. 

Facilities for Tourists in Himachal 
Pradesh (VIII-9-12-77), 111. 

Facilities to Low and Middle In-
come Domestic Tourists (lX-
16-12-77). 247. 

Effect of Prohibition on Foreign 
Tourist Traffic (VJI- --28.11-77), 
124_ 

Facilities to tourists and opening of 
Janata Hotels (VIfT-2·12· 77). 
97-98. 

Feeder service for tourism in Ooty 
(VJTT-2-12-77)' 161-62 

----_. __ .. _----- --
TOURISTS-Col1td. 

Five Year Master Plan for Tourism 
Development in Madhya Pradesh 
(VIII-9.12-77), 112. 

Foreign Tourist Tramc in Orissa 
State (IX-23-I2-77). 45-46. 

Hotel accommodation for Tourista 
in Andaman and Nicobar Islands 

, (IX-23-12-77), 216-17. 
Orissa Government Proposal for 

Tourism in Orissa (VII-IS·ll. 
77). 55. 

Priority to Sports of Tourist Interest 
in Hilly Areas in Rolling Plan 
(VII-I 8-11-77). 55-76. 

Publicity in Foreign Countries of 
H.P. Places of Tourist Interest 
in Himachal Pradesh (VII-18-
11-77), 202. 

Relaxations to Foreign Tourists 
visiting Hil] Districts of Darjee. 
ling (VII-l 8-1 I· 77). 135·36. 

Special Plan for Development ot 
Tourist Centres in Rajasthan 
(VIII-9-12-77), 167. 

Steps taken to promote Interna· 
tional Tourism in South India 
(VIII-2·12-77), 90-91. 

Survey for Tourist Accommodation 
Requirements (VII-lS-l1.77). 
94. 

Terms and conditions of committee 
to formulate Approach to Fore· 

ign and Domestic Tourism (VU 
-18-11-77), 209-10. 

Tourism Centres working in Maba· 
rashtra (IX-I 6-12-77). 120. 

Tourism . on regional basis ill 
neighbouring countries (lX-l6. 
12-77). 248. 

Tourist Bungalow at Sawai Madho-
pur (VJTJ-9-2-77). 54. 

Tourist Hostel at Kushi Nagar 
(Deoria) (VTI-18-11-77). 186-87. 

Tourist Lodges and Hotels in Orissa 
(VIIT-2-12-77). 8R-S9. 

Tourist potential of Chidambaram 
(IX-23.12-77). 60-(j l. 

Tourist Traffic (JX-2:l-12· 77), 223. 
Use of "Dharamsalas" as Tourist 

Housing Facility <VlIt-2-12-
77), 35-36. 

----~------------_._--------------
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TOURISTS-Conc/d. 
Works undertaken in N?rth Bihar 

to attract tourists (IX:-l~12-77). 
78. 

TOURISM DEVELOPMENT COR-
PORATION: 
Representation from Employees of 

Tourism Development Corpora-
tion at Kovalam (IX-16-12-77). 
60. 

TOURIST INFORMA nON 
OFFICE : 
Building for Tourist Information 

Office. Patna (VII-IS-lI-77). 
!49-50. 

TRACfORS: 
Defective Manufacturing of Fergu-

son Tractors (VII-16-11-77). 93-
94. 

Distribution of ferguson tractors 
(IX-14-12-77). 212-13. 

Price of Tractors etc. (VIIl-7-12-
77). 168. 

Production of Tractors by Hindus-
tan Tractors (VU--16-11-77). 
116. 

USE OF TRACTORS 
Use of Tractors (VU---21-11-77). 

188-89. 
Use of Tractors in Indian Agricul-

ture (VIII~12-12-77). 140-42. 

TRADE: 
Bilateral Trade with USSR (VIII-

2-12· 77). 41. 
Proposal to take over the trade in 

pulses. mustard oil and vegetable 
oil (VIl--18-11-77). 43-44. 

Trade between India and Egypt 
(VII-18-11-77). 149. . 

Trade Centre Scheme in States 
(VITI-2·l2-77), 72. 

TRADE AGREEMENTS: 
Trade Agreement with China (VIII 

-2-12-77). 183. 

nADE FAIR(S): 
lAdian Pavilions at International 

Trade Fairs abroad MI-18-11-
77). 113-14. 

TRADE FAIR(S)-Conld. 
India's Participation in 5th Tehran 

International Trade Fair (VITI--
2-12-77). 43-44. 

Participation by Marine Products 
Export Development Authority 
in Trade Fairs during 1975 and 
1976 (VllI-9-12-77). 118. 

TRADE UNION(S): 
Directives for Recognition of Trade 

Unions (IX-14-12-77), 182. 
Elimination of Political Elements 

from Trade Union Leadership 
(IX-22-12-77). 36. 

Meeting of Trade Union Represen-
tatives of Unions in Steel Plants 
(VIII-8-12-77), 54. 

One Union in one Industry (VII-
24-1 1·77), 129·30. 

Recognition of the Trade UDioJll. 
of the Jute Workers (lX-14-12-
77). 22 t -22. 

Rules for Granting Recognition to 
Unions (VlIT-2-12-77). 221-23. 

Trade Union Representation in the 
Labour Conference and Com'en-
ing Meeting (VII-·17-11-77). 
168-69. 

Unification of Railway Trade 
Unions (VII-I5-H-77), '·-11. 

Union by Employees of Landing 
Craft Tanker (VIII --7 -12-'77). 
162. 

TRADE UNIONISTS: 
COIlference of Trade Unionists on 

Integrated Rural Development 
(VlJ-24-11-77), 87. 

TRAFFIC ACCIDENTS: 
Traffic accidents in Delhi aX-l4-

12-1977), 131-32. 
TRAFFIC PROBLEMS: 

Traffic on jail road. New Delhi 
(VIIJ.-13-12·77). 142-43. 

TRAFFIC SnJDY' 
Traffic study of River Ganga bet-

ween Allahabad and Calcutta-
(IX-14-12-1977). 79·80. 

TRANSFORMERS: 
Import of transformers by Statel 

(VII~16-t1-77). 54 -----_. __ ._----------_._._-------_ ... ----------
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TRANSLATIONS: 
Translation of Petitions in Hindi in 

Supreme Court (IX-20·12-77). 
86-88. 

TRANSPORT: 
Assistance to Educated Unemploy-

ed Motor Transport C,goperative 
Society (IX-14·12· 77), 63-64. 

National Permits for Lorries (VII-., 
16-11-77). 187·88. 

Plan to case transport problem in 
West Bengal (VlIf-·30-11·77). 
46. 

Transport Service between Calcutta 
and Farakka (VII--l';·11·77), 
115. 

TREES: 
Ban on cutting of Trees (VIll-S· 

12-77), 147·48. 
Effect of cutting of Trees on Quan· 

tum of Oxygen (IX-19·12·77). 
75. 

TRIBALS: 
Exploitation of Tribals and Adi· 

vasis by money lenders (VIJI-
7·12· 77), 35·36. 

Reservation of seats for Tribals as 
Labourers in Factories (IX-22-
12·77), 28. 

TRIBAL AREAS: 
Reorganisation of Administrative 

Structure in Tribal Areas (VII-
16-11-77), 70-72. 

Review of Policies regarding Hilly 
and Tribal Areas (VII-23·11· 
77), 135. 

Spread of Jhunjhunia weed in Tri· 
bal areas of M.P. (VII-28·H-
1977). 192-93. 

TRIBAL DEVELOPMENT BLOCK 
(S) : 
Stopping of Tribal Development 

pOOf,ramme in Tribal Develop-
ment Blocks (VII-16-ll·77), 
199·200. 

1RIBAL LAND : 
Restoration of Alienated Tribal 

Land (VIU-7·12-77), 39 

TRIPARTITE BODIES: 
Reorganisation of Statutory Tripat:-

tite Bodies (VII-17-11-77>. 180-
81. 

TRIPATHI, SHRI KAMLAPATI: 
Railway officers Rewarded by Shri 

Kamlapati Tripathi (IX-20-12-
77), 151-55. 

TRIPURA: 
Cen·tral Assistance asked for by 

Tripura Government (VII-t6-
11·77). 193-94. 

Subsidy to Tripura for exporting 
finished Products to other States 
and Importing Raw Material (VIJ 
-16-11-77), 69·70 

TRIV ANDRUM: 
Action taken against Director of 

Tuber Crop Research Centre. 
Trivandrum (VII-21·11-1977). 
52. 

Divisional office in Trivandrum 
(VII-15·1l-77). 126. 

Setting up of a Hotel in Trivan-
drum (VIU-2-12· 77). 98. 

Setting up of a liquid propcllant 
plant in Trivandrum (VII-16-
11-77), 120. 

TROPOSCA ITER COMMUNICA-
TION LINK: 
Tropos Communication Link (VTU 

-8·12-77), 125·26. 

TRUSTEESHIP : 
Legislation of trusteeship (V1I--29-

11-77). 55. 
ruBE-WELLS : 

Community tube-wells for small 
and marginal farmers (IX-19· 
12-77), 28-32. 

TUBER CROP RESEARCH CEN-
TRE: 
Action taken against Director of 

Tuber Crop Research Centre. 
Trivandrum (VII-21-Il-1977). 
52. 

TUBERCULOSIS: 
Patients in TB Hospitals in Capital 

(VIII-I-I 2· 77), 92. ---_ .. _ .... _----_._--
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TUBERCULOSIS~olltd. 
SUpply of T.B. drugs to Che~t CJinic 

run by Howrah District T.B. 
Association (VII-17-11-77), 160. 

Survey conducted on Leprosy. 
Cholera and T.B· <VIII-l-l2-
77), 142. 

T.B. symptoms in School going 
children of Madras (IX--22-12-
77), 128. 

TYRES & TUBES' 
Purchase of tyres and tubes from 

Madras Firm (VII-23-11-77). 
82. 

Setting up of Tyres and Tuhes 
Factory at Mungalagiri in An-
dhra Pradesh lVIl-7-12-77), 
89. 

u i 
• I 

U.K.. I 
Health Scheme nn the Pattern of 

United Kingdom (VIII-S-12-77), i 
lIS, I 

U.N.O. ; 
Consultation with Nations of Indian 

Ocean Re. U.N. Resolution (VII 
.-24-11-77). 17-26. 

Doctors, Drugs alone can't ensure 
Health (VIII -8-12-77), 44. 

Financial Assistance from UNDP 
(IX-18-12-77), 73. 

Hindi as official language of U.N.O. 
(VII-24-11-77). 204-06. 

Hindi speech by External Affairs 
Minister in U.N.O. (VII-17-11-
77), 31-32; (VIII-8-12-77). 120. 

Issues raised in United Nations 
Assembly (VII-17-11-77). 142. 

News Item 'Proceeds of U.N. Gift 
Mi~sjng' (V!I-28-1l-J977), 54-
55. 

Paintings on UNO Building show-
ing India's poverty (VIII-I-12-
77), 59. 

Qualification of Indian DelegateR 
to nnd Annual Session of UNO 
(VIl-24-1l-77), 103-06. . 

Ratifications of United Nations 
Convenants (VIII-1-12-77), 114. 

.--.~-~ ...... -.---
U.N.O.-Con/d. 

Study regardi~ Capital investment 
and profitabIlity In Public Sector 
in India by UNO (IX-23-12-
77), 111. 

UN Financial Assistance \VIII-
9-12-77), 85. 

U.S.A. : 
Agreement for Import of Milk 

powder from U.S.A. (VII·-21-
11-77},243. 

Agreement with USA for Repay-
ment of PL-480 funds in Com-
modity Terms (VIII-9·12-77). 
72. 

Announcement of Generalised Sys-
tems by USA Government (VJII 
-2-12-77), 127-28. . 

Cotton imported from USA (VIII 
-7-12-77), 164-66. 

Delay in visit of United States Pre-
sident (]VIII -1·12-77), 68. 

Denial of Visas to Indian Scholan 
in USA (VJI-24-11-77), 75. 

Deportation Notice to Indian Trai-
nees in USA (VIJ--24-11-71). 
141. 

Economv Assistance from tJnited 
States' (VIIJ-9.12-77), 98. 

Effect of U.S. ban on Import of 
Sugar On Sugar Industry (VIII-
12-12-77), 70. ' 

"Export to USA" Seminar held in 
Agra (IX-16-12·77). 82. 

Import of Sugar in USA (VIII-9-
12-77), 22q. 

Indo US Joint Commission (VII-
24-11·77), 44-45. 

Negotiations between USA and 
USSR Re: Indian Ocean (VIT-
24-11-77). 99-100. 

P.M.'s correspondence with U.S. 
President (VIII-I-12-77), 54. 

Quantum of Sugar Exported to 
USA during last three years (IX 
--16-12-77). 76 

Removal of wide disparities in the 
rates of commodities supplied to 
USA. USSR and European coun-
tries HX-16-12-77}. 186. 
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U.S.A.-Contd. 
Revival of U.s. Cultaral centre~ 

(IX-15-12-77),65. 
Supply of Fuel by America to India 

lVll--16-11-77), 151-52 
U.S. Aircraft forced to land at 

Bapatpur (VII-18-II.77), 174-
75. 

U.S. Arms Supply to Pakistan (VIlI 
-30-11-77), 80. 

U.S.A. and U.S.S.R. talks regarding 
Indian Ocean (VI!-24-11-77), 
168-69. 

Visit of U.S. Team to study Food 
Policy and Agricultural Develop.. 
ment (VIl--28-11-1977), 2()9-10 

Debales 
Attack on Indian Embas:;v official 

in Washington (Mattct:s under 
rule 377) (VIII-1-12·77). 302-
04. 

Dredging sub-contract in Bombay 
High to an Indian firm by Ameri-
can contractors (Matter under 
377), (VII-16-11-77), 260-67. 

Reported behaviour of Indian Am-
bassador in USA (Matter under 
rule 377) (IX-23- J 2-77). 454-55 

U.S.s.R. : 
Bilateral Trade with USSR (VIII-

2-12-77), 41. 
Bolshoi Ballet Troupe (lX-19-12-

77), 163-64. 
Coverage of News· of Joint Com-

munique signed by Prime Minis-
ter in Russia by AIR (VllI-
30-11-77), 44-45. 

Cultural Exchange between India 
and USSR (VIII-S-12-77), 229· 
30. 

Discussion with USSR for Scrap-
ping visa and passport (VIII-
8-12-77), 100-01. 

Expenditure on Hosting the Thea-
tre Artists from Moscow (VIII 
-5- J 2-77), 152-53. 

Imports of Foodgrains from U.S.S. 
R. (VII-21-11-77), 80. 

Installation of Diesel generat ing 
"et5 from USSR at Siliguri 
in West Bengal (VII-23-11-77), 
83. 

U.S.S.R.-Contd. 
Languages spoken by Indian P.M. 

and Russian President at tho 
Reception of Indian P.M. (VII-
24-11-77), 203-04. 

Negotiations between USA and 
USSR reo Indian Ocean (VII-
24-11-77), 99-100. 

Negotiations {or return of Soviet 
Wheat Loan (VIII-S-t2-77). 
132-33. 

Non-Recognition of Medical and 
other USSR Degrees by India 
(VIII-1-12-77), 161. 

P.M. 's visit to Soviet Union ax-
23-12-77},68. 

Persons accompanied Prime Minis-
ter on his visit to USSR (lX-
15-12-77), 100. 

Removal of wide disparities in the 
rates of commodities supplied to 
USA, USSR and European coun-
tries (lX-16-12-77), 186. 

Russia's proposal for a Three-Year 
Moratorium on Nuclear Blasts 
(VIII-8-12-77), 103. 

Supply of Heavy Water by Russia 
to India (VII-16-11-77), 185. 

Supply of Urea to India (IX-I9-
12-77), 247-48 

U.S.A. and U.S.S.R. talks regard-
ing Indian Ocean (VII-24-U-
77), 168-69. 

Visit of Delegation of Federation 
of Indian Chamber of Com-
merce and Industry to USSR 
(VIII-2-12-77), 167. 

Villit of Education Minister of 
USSR (VII-I 4-11-77), 30. 

Visit of USSR team to Andhra 
Pradesh and Orissa (V1II-S-
12-77), 411. 

Debates 
Negotiations for return of S<lviet 

Wheat Loan (HAH DIS) ('VIIT 
-12-12-77), 397-403. 

Prime Minister's visit to USSR 
(St.) (VIIJ-14-11-77). 307-17. 

j UDAIPUR: 
Di~ontentment prevailing amOl1l 

employees of Lake Place Hotel 
Udaipur (VIII-9-12-77), 223. 

_._--------------- ._---
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UDAIPUR~ontd. 

Foreign exchange ~rned by lake 
place hotel. Udaipur' (VIII-9-
12-77). 223. 

Increase in charges of Lake place 
Hotel, Udaipur (VIII-9-12-77), 
223. 

Proposal to run Night Trains bet-
ween Udaipur:md Ahmedabad 
(VIH-13-12-1977), 30-31. 

Railway line between MarWar 
junction and Udaipur (VlII-
13-12-77). 162-63. 

UGANDA: 
Distribution of Compensation re-

ceived from Uganda (IX-15-12-
77), 26. 

Eltport of Trucks, Railway Wagons 
and Engineering Goods to Ugan-
da (IX-I6-12-77), 74. 

RehabiHtation of Indians from 
, Uganda (IX-19-12-71), 42-44. 
Supply of MIG Spares and Auto-

matic Weapons by India to 
Uganda (lX-22-12-77). 24-27. 

UNANI INSTITIJTE : 
Setting up Unani Institute in country 

(VII-24-11-77). 72-73. 
UNDERGROUND WATER RE-

SOURCES (VIlI-S-12-77), 2)1-
32. 
Underground Water Resources and 

Land Under Irrigation MIl-
5-12-77), 193-200. 

UNEMPLOYED ENGINEERS: 
Scheme to give licence to unem-

ployed engineers for setting up 
lodustries (VIII-30-11-77). 116-
17. 

UNEMPLOYED GRADUATES: 
Scheme of Issuing licences to Un-

employed Graduates (VII-23-
11-77), 156. 

UNEMPLOYMENT : 
Appointment of Expert Group to 

Study problem of Unemploy-
ment among women and allied 
matters (1X-14-12-1977), 136· 
37. 

UNEMPLOYMENT~ontd. 

Benefit from Agricultural Graduates. 
(VII-28-11-1977), I 71-7S. 

Educated Unemployed (VJI.-24-
11-77), 38-42. 

Employment on Compassionate 
Grounds (VII-24-11-77). lbl .. 
62, 

Employment Oriented Schemes for 
Agriculturd Graduates (IX-19-
12-77). 102---{)4. 

Employment to women (VIII-I. 
12-77). 27. 

Housing as a means of ~mploy
ment (VIII-12-12-77), 220. 

Introduction of Employment Ori-
ented area planning MI-23-11-
77). 200. 

Investment in Agriculture and 
Industry Sectors to solve un-
employment during Sixth Plea 
(VII-23-lJ -77}. 15R 

Jobs Provided in Last Year (lX-
15-12-77). 132. 

Recommendations of AR TEP reo 
Educated Unemployment (VIII-
8-12-77), 42. 

Removal of Unemployment (Vfi-
17-Il-77), 119-20. 

Separate Ministry for Unemploy-
ment (VIJ--16-l1-77), 3~. 

Unemployed Persons in Delhi (VnI 
-1-12-77), 138. 

Upemployed Technical and NOD-
Technical Persons (VJI--17-1l-
77), 144-46. 

Uoemployed Trained Physical edu-
cationists (VIII-S-12·77), 247-
48. 

Unemployment due to Prohibition 
MI-21-11-77), 58 

Debates 
Closure of Ahmedabad Laxmi 

Cotton Mi1Is Ltd. resulting in 
unemployment to over 17.000 
workers (Matter under 377} (Vm 
-2-12-77), 291-92. 

UNION CARBIDE INDIA LTD.: 
Reduction in foreign Equity by 

Union Carbide India Limited 
(IX-16-12-77), 72. 
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UNION CARBIDE INDIA LTD.-
Contd. 
Total production of zinc 

flrom the Union Carbide 
Bengal) and Agarwal 
Works (Haryana-Rewari) 
-1-12-77). 64. 

Plates 
(West 
Metal 
(VIII 

UNION PUBLIC SERVICE COM-
MISSION: 
Advertising Small Number of 

Vacancies by U.P.S.C. (IX-14-
12-1977). 40-43 

Articles in Newspapers and Jour-
nals inciting Communal Feelings 
(IX-14-12-1977), 38-39. 

Importance of various subjects in 
upsC Examination (VIU-7-12-
77). 155-56. 

UPSC Examinations eVIII-7-I2-
77), 59. 

Use of Languages in Recruitments 
by U.P.S.C. (IX-14-12-1977), 
49-50. 

UNION TERRITORIES: 
Schemes for imparting edu('alion 

to blind Students in Union Terri-
tories (VU-21-11-77). 191. 

UNITED NA TIONS DEVELOP-
MENT PROGRAMME: 
Location of five new Vocational 

Advanced Training Institutes by 
UNDP (VIII-l-l 2-77), 38. 

UNIVERSITIES: 
Admission for students of backward 

classes in Universities (VII-2I-
11-77), 204-06. 

Another University for Delhi (VIII 
-5-12-77). 244-45. 

,Autonomy to Universities in 
Madhya Pradesh (IX-19-12-77). 
239-40. 

Demand for Removal of Officials 
of J. N. University (VII-21-11-
77), 168-69. 

Development Grants to Universities 
(VI1-2I-11-77). 74-75. 

Development of Hindi and Sanskrit 
in Universities (VIII-5-12-77). 
142. 

Financial Assistance to Universities 
in Kerala (VIII-5-12-77). 68. 

GRANTS TO UNIVERSITIES IN 
BIHAR (IX-19-12-1977), 152-54. 
Grant to various Universities (VIII 

-5-12-77), 114. 
House Building Loans to University 

Employees (VII--14-11-77). 235-
36. 

Number of Teachers Employed by 
Central Universities (VlI-28.11. 
1977). 217-1R 

Reinstatement of Employees of 
lawahar Lal Nehru University 
(VII-21-11-77). 157-58. 

Restriction on s.~te Governments 
for establishing new university 
(VII-14-11-77). 135-36. 

Review of U.G.C. Grants to Univer-
sities and Colleges (VII-28-11-
1977). 59-62. 

Setting up of a University in ('lOa 
(VII-28.11-1977). 132. 

Setting up of Vidyasagar University 
at Midnapore (VII-·14-11-77). 
188-89. 

Surveys of Higher Education by 
Universities (Vll-28-11·1977), 
203. 

Syllabus in Art Subjl.!cts in Uni· 
versities (IX-I9-12-77), 184-85. 

UO.C. Grants to Universities (Vn 
-28-11-1977),214-15. 

Urdu Departments in various llni-
versities (VII-28-11-1977), 163. 

Debates 
Demonstration by I Jniversity and 

college teachers at Boat Club 
(Matter under 377) (VIII-S·I2. 
77). 261-64. 

UNIVERSITY GRANTS COMMIS. 
SION: 
Grants to Sanskrit colle~es by UGC 

(VIII-S-I2-77). 33-35. 
UGC Annual Grants to Colleges in 

Assam (IX-I9-12-77). 77-78. 
UGC Fund for Development of 

Colleges (VIU-12-12-77). 152. 
Receipt of UGC Development 

Grants by Affiliated colleges (VII 
-14-11-77). 85 . 

. -.----"-~-----------.--- .. ---------.----.... ---- ---_ ....... ------ --'-'¥ .. _-
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UNIVERSITY GRANTS COMMIS-
SION-Contd. 
Review of U.G.C. Grartts. to Uni-

versities and Colleges (VlI-28-
11-1977), 59-62. 

Review of functioning of UGC 
(VIII-5-12-77), 49. 

Steps by UGC on Examination re-
forms, Faculty Improvement and 
promotion of Research <VlI-14-
11-77). 81-83. 

U.G.c. Gronts to LTniversities (VII 
-28-11-1977).214-15. 

UNTOUCHABILITY : 
Abolition of Untouchahility (VII-

16·11-77),89. 
Assistance to States to have sepa-

rate police force to check offences 
of Untouchability (VII-16-11-
77), 41·42. 

Enforcement of Untouchabilltv laws 
(VII-16-11-77), 140. . 

Measures to Check Untouchability 
(VIJ-16-11-77),79·80. 

UPADHAYAYA, LATE PT. DEEN 
DAYAL: 
Inquiry into murder of Late Pt. 

Deen Dayal Upadhayaya fVIJ--
16-11-77). 185. 

UPPER KANGSABA TI PROJECT: 
Excavation of Upper Kungsabati 

(VII-28-11-1977). 116·17. 
,UPPER KRISHNA PROJECI' 

AREA: 
Assistance by World Bank for the 

Establishment of Marketing Yard 
in Upper Krishna Project Area 
(VIII-12-12-77). 103-04. 

'URANIUM: 
Extraction of Uranium from Sea 

Water (VIII·-7-12-77), 47. 
Finding of Uranium in Madhya Pra-

desh NIII-30-11-77). 95-96. 
Manufacturing Uranium from Sea 

Waters (VITI---7 -12-77). 61). 

:uRBAN AREAS: 
Cooking Gas to Urban Area (VII-

29-11-77). 101-02. 

URBAN AREAS-Contd. 
Estimates of National Income for 

Rural and Urban Areas (VII-
16-11-77). 195-98. 

Imbalance in Education bctw~en 
Rural and Urban areas (VII-
28-11-1977). 186 

Slum Clearance and Urban Deve· 
lopment Scheme (VII-28-11-
1977), 32-34. 

URBAN LAND CEILING ACT: 
Urban land ceiling Act (VII-

28-11-1977). 149-50. 
Amendments to Urban Land Ceiling 

Act (VII-14·11-77), 38 
Implementation of the l irban Land 

Ceiling Act (V1l-28-11-1977). 
100. 

Revision of the Norms for exemp-
tion of Urban Land Ceiling Act 
(lX-19-12-77). 139-40 

URBAN LAND CEILING ACfION 
COMMITTEE. SANGLI : 
Memorandum by the Urban Land 

Ceiling Action Committee. Sangli. 
Mabarashtra (VlJI-12-12-77). 
187. 

URBAN LAND CEILINGS AND 
REGULATION ACT. 1976 (VII 

-28-11-1977), 106-07. 
URDU: 

Development of Urdu Language 
(VII-28-1l-1977). 214. 

Non-availability of Urdu Medium 
Text Books (VIII-S-12-77). 
51-60. 

Urdu Departments jn various Uni-
'versities (V1I-28-11-1977). 163. 

UREA: 
Import of Urea from Indonesia 

(VIII-5-12-77). 70. 
Supply of Urea to India (IX-l9-

12-77). 247-48. 
URINE THERAPY: 

Comments of foreign countries on 
Urine Therapy (VIII-I-I 2-77). 
59. 

Introduction of Urine Therapy 
(VIII-I-12-77), 53. 

Use of Leh~un and Shiwambu (lX 
-15-12-77). 58. 
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UITAR PRADESH--Contd. 
Assistance asked for by Chief 

Minister of Uttar Pradesh (VII-
18-11-77), 48-49. 

Ayurvedic Drugs Factory at Rani-
khet u.P. (IV-22-12-77), 38. 

Bridge over Ganga connecting 
meerut with Bij or District. <UP) 
(VIII-30-11-77), 81-85. 

Budget Provision for New Railway 
Lines in Eastern u.P. (VII-IS· 
11-77). 193-94. 

Central Aid to u.P. for'Floods and 
Drought (VII-21-1l-77). 133. 

Central Aid to Uttar Pradesh and 
Rajasthan for Agricultural De-
velopment (VIII-5-12-77), 17 t-
72. 

Confinnation of Class IT and JJ[ 
employees in census office. Uttar 
Pradesh (VIIT-7-12-17). 77. 

Cost of Sugar Plants in U.P, (VIII 
-12-12-77). 223-24. 

Covering of u.P. and H.P. Under 
Vulnerabll! Areas (VlII--7-12-
77). 128-29. 

Damage to Crop in Uttar Pradesh 
(IX-19-12-77), 140·41. 

Findings of survey conducted by 
U.P. Financial and Marketing 
Service (VIII-2-l2-77), 188. 

Improving Working of Telephone 
~partment in Sitapur District, 
(U.P.) (VIl-17-11-77). 208. 

Indo Nepal team on projects in 
Uttar Pradesh (VII-21-11-77), 
88-89. 

Irrigation Projects in Bihar and 
u.P. MII-S-12-77). 157-59. 

Master Plan for Kushingagar in 
Deoria District (UP) (IX-23·12-
77). 130. 

National Highways in V.P. (lX-
14-12-1977). 93-~S. 

Notaries and Oath Commi~sioners 
in UP state (IX-20-12-77). 146-
47. 

Opening of new Post Offices and 
P.C.Os. in rural areas of U.P. 
(V11-24-11.77), 134-35. 

UTTAR PRADESH-Con/d. 
Opening of Sub-Post Office in Ba b-

raich. Uttar Pradesh (IX-15-12-
77). 75. 

P.A.C. revolt in Uttar Pradesh (VII 
-J6-11·77), 163. 

Places of Telephone Exchanges 
Airconditioned in Uttar Pradesh 
(IX-15-12-77).91. 

Proposed Central Assistance to l,,"P 
Hill Development Corporation. 
(VTII-9-12-77), 169. 

Provision of PCO in POst Offices 
and Sub·Post Offices of Shah-
jehanpur district, U.P. (VIII-
1-12-77), 82. 

Public Call Office in Sub Post Offi-
ces of Bulandshahr district, V.P. 
UX-t5-12-77). 177. 

Purchase of Spaces by Central 
State Farm. Girjapur Baharaich. 
V.P. (VII-21·11-77). 211-12. 

Revenue earned from Salempur 
Telephone Exchange District 
Deoria (UP) (VIII-I-12-71), 
146. 

Rice, Wheat and Sugar to U .P. 
(VIII-S-12-77), 182. 

Scheme from U.P. regarding Floods 
(VIII-12-12-77), 108-09. 

Setting up of Industries in Bact· 
ward Areas of V.P. (VIII-7-12-
77), 123-26. 

Settlement of Dispute with worters 
of U.P. Handicrafts (VIn-S-Il-
77), 133. 

Shortage of power to industries in 
Bihar and U.P. (Vm-30·11-77). 
229-30. 

Sick sugar mills in V.P. (Vn-14-
11-77), 66-67. 

STD Facilities of Uttar Pradesh 
with Calcutta (Vn-24-11-77). 
200-01. 

STD from Bareilly to Delhi and 
between distril,t Headquarters of 
UP <VII-24-11-17), 71-72. 

Strike in Scooter Factory, u.P. (vn 
-24-11-77). 103-04. 

Sugar Factories in U.P. and Bihar 
(IX-19-I2-77). 135-36. 
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·UTI AR PRADESH-Concld. 
Telephone Complaints in Sitapur 

District, Uttar Pradesh (lX-·IS-
12-77), 88. 

Tourist Development of Buddhist 
pilgrim places of H.P. (VlII--9-
12-77), 206. 

UP. Haryana and V.P. Bihar Bor-
der Disputes (IX-I4-12·1977), 
139-40. 

Debates 
Alleged failure of Government to 

give protection to Harijans and 
other voters during the recent 
bye-elections in U.P. and Bibar 
and large scale rigging of elec-
tions (A.M.) (IX-23-12-77), 
261--71,381--440. 

Appointment of a Judic'll Commis-
sion by U.P. Government to in-
quire into riots in Varanasi 
(Matter under rule 377) (VlIJ-
6-12-77), 288-89. 

Reported disturbance in a Kanpur 
Textile Mill (CA) (vIII-8-12-
77), 185-91. 

Reported misuse of Govemment 
machinery ill U.P. Bihar and 
Punjab in the coming bye-eJec-
tions (Matter under 377) (IX-
14-12-77), 269-7L 

Steps for removal of economic 
backwardness of fOllr districts of 
Eastern Uttar Pradesh (M) (VIII 
-7-12-77), 274-357. 

Steps for removal of economic 
hackwardness of four districts of 
eastern Uttar Pradesh eM) (VIlI 
-8-12-77), 192-99. 

V 
V.I.P.'s: 

Forcelanding by Indian Aeroplanes 
(VIII-2-12·77). 215·16. 

Railway passes for VIPs. (VlII-
13·12· 77), 139·40. 

Treatment of Private citizens as 
VVIP (VI1I-7.12·77), 9L 

V. N. AND CO.: 
Contracts to M/ s. V. N. and Co. for 

furnishing work by Sf.Ddicate 
.Bank CIX-23·12-77). ~85. 

VACCINES : 
Effect of Expiry date vaccines on 

Children (VIII-8·12.-71). 116. 
VANASPATI: 

Market price of vana. spati before 
Diwali (VIJI-9-12·77), 247. 

Raids conducted' on Mills and 
Business Premises of Vanaspati 
Manufacturers (V1I-18-ll·77), 
197·98. 

Uniformity in the Distribution of 
Sugar. Vanaspati and Pulses (IX .. 
-16.12·77). 212. 

Debates 
Reported mixing of rape-seed oil in 

mustard oil and selling it at much 
higber price and adulteration of 
Vanaspati with injuri,'luS oil and 
fats (Matter under 377) (VIII-
2-12-77), 285·86. 

VARANASI: 
Damand for a new train from Bhilai 

to Varanasi (VIII--13-12-77). 87-
88. 

Debates 
Appointment of Judicial Commis-

ston by U.P. Government to 
inquire into riots in Varanasi 
(Matter under rule 377) (VIII-
6·12-77), 288·89. 

V ARANASI GORAKHPUR RAJ£.. 
WAY LINE: . 
Conversion of Varanasi·Oorakbpur 

and other Metre Gauge Lines 
into Broad Gauge (IX-20-12. 
77). 

VARUNA CANAL: 
Suspension of Work at Varuna 

Canal (IX-19-12·77). 121-23., 
VEGET ABLE(S): 

Area for Vegetable Growth in' 
Delhi (VII-21·1l·77). 121. 

Ban on Export of Vegetables (VII 
-18-11·77). 189·90. 

VEGETABLE OIL(S): 
Fixation of Prices and Stock limit 

of Essential Commodities and 
Vegetable Oils (VII-18-) 1-77) • 
188·89. 
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VEGETABLE OIL(S)-COl1td. I 
Proposal to stop import of Refined 

Bleached and Deodorised oil 
(VIII-9-12-77),39. 

VEHICLES: 
Purchase of Vehicles by M.Ps. from 

the Army Vehicles Depot (VII-
16-11-77), 126-27. 

VEHICLES FACTORY, JABAL-
PUR: OX-14-12-1977), 59. 

VERA V AL MERCANTILE CO-
OPERATIVE BANK LTD JUNA-
GARH: 
Demand of Veraval )\fercantiIe Co-

operative Bank Ltd., Junagarh 
District (VIlI-8-12-77), 64--67. 

VERMA, JUSTICE S. K.: 
Reported news about wrongful con-

finement of Mr. Justice S. K. 
Verma by the management of 
Swadeshi Polytex Ltd., Ghazia-
bad (Matter under rule 377). (IX 
22-12-77), 179-82. 

VESSELS: 
Plying of vessels between Diamond 

Harbour and Towns along Gan-
ga River NII-16-11-77), 34 

VICE· CHANCELLORS : 
Complaint against Vice-Chancellors 

of Central Universities (VII-28-
11-1977), 69-70. 

Protection to Vice-Chancellors in 
Central Universities (lX-19-12-
77), 128. 

VlCTIMlSA nON MEASURES: 
Withdrawal of victimisation mea-

sures by Employers (VII-17-11-
77), 181-82. 

VIDARBHA: 
Separate State of Vidarbha (VIn-

30-11-77), 123-24. 
VIETNAM: 

Visit of economic delegation from 
Vietnam (Vll-24-11-77), 185-
87. I 

VIJAYA BANK: . 
Enquiry against Chairman, Vijaya I 

Bank (VIU-2-12-77). 210. 

VIKRAM SARABHAI SPACB 
CENTRE: 
Demands of Employees 01 Vikram 

Sarabhai Space Centre (VJI-23-
11-77), 136. 

VIKRETA SARKARI SAMITI 
LTD.: 
Vikreta Sahkari Samiti Limited. 

Hathras Junction (VIII-13·12-
77), lSI-52. 

VILLAGES : 
Authority entrusted with the build-

ing activity at village Arakpur 
(VII-14-11·77), 142-43. 

Encouragement to Doctors and 
Vaidyas to serve in villages (VU 
-24-11-77), 70-71. 

Panchayats and Rural co-opera-
tives for maintenance of Irriga-
tion work in villages (VIIl--12-
12-77), 45-46. 

Debates 
Villages covered by Nationalised 

Banks (HAH Dis.) VIII-5-12-
77), 344-.56. 

VILLAGE 
PLAN: 

DEVELOPMENT 

Suggestion made by RBI for into-
grated village Development Plan 
(VIII-2-12-77), 95-96. 

VISA(S) : 
Denial of Visas to families of 

Indian Immigrants (VIII-S-Il-
77), 47. 

Denial of Visas to Indian Schol8l'l 
in USA (VI1-24-11-77), 75. 

Discussion with USSR for scrap-
ping Visa and passport (VIn-
8·12-77), 100 .. 01. 

VlSAKHAPA TNAM : 
Coast based integrated Steel Plant 

in Visakhapatnam (YIll-I-Il-
77), 133. 

Fishing Harbour at VlSakbapatnam 
(VII-21-11-77), 84 .. 85. 

VISITS ABROAD: 
Burma visit of Minister of External 

Affairs (Vll-24-11-77), 67-68. 
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VISITS ABROAD-Cofltd. 
\ 

Foreign Exchange spent on visits 
abroad of officers (VIII-9·12-
77), 236.' 

Government representative visited 
Abroad (VIII-2-12·77), 81. 

Impact of Excbange Reserves due 
to Relaxation of Restrictions on 
Foreign Travel and Easing of 
Import Curbs (IX-23-12-77), 
171-72. 

Number of Officers of Public Sec-
tor Undertakings visited abroad 
(VIlI-2·12· 77), 167-68. 

P~rmission to Indian Film Produ· 
cers for Shooting Abroad (VII-
16·11-77), 190-91. 

Receiving of Mini:;ter~ and M.Ps by I 

Ambassadors and High Commi'" 
sioners (VlI--24-11-77). 68-69. 

Trips Abroad by General Manager 
I.lf Chefair (IX--23-12-77), IS7-
58. 

Visit of External Affairs Minister 
to Foreign Countries (VTI-
17-11·77), 164-65. 

Visit of Ministers abroad (VII-
IS-H.77), 30-31. 

Visit of officers to foreign c"untriea 
(IX-19-12-77), 133-34. 

Visit of Prime Minister and the 
Minisrer of External Aftairs to 
USSR (VIT-17-1l-77), 96-97. 

Visit to Great Britain by Minister 
of Health and Family Welfare 
(VU-17-H-77), 154.. 

Visit to Switzerland by Political 
Leaders and others (IX-lS-12· 
77). 64. 

VISV ABHARATI UNIVERSITY : 
Grants to 1 awaharlal Nehru Univer-

sity and Visvabharati University 
(VII-28-11-1977), 215-ltIi. 

VITAL INSTAlLATIONS: 
Sabotage of vital installations (CAl 

(VTII-30-11-77),243-55. 

VOCATIONAL 
COURSES: 

TRAINING 

Pilot Courses tor Advanced still 
trammg and In .. ;tructor Training 
for women (VIJI--8-12·77), 144-
4!1. 

VOCATIONAL TRAINING IN:-
STITIJTES : 
Location of five new Vocauonal 

Advanced Training Institutes by 
UNDP (Vul-t-12-77), 38. 

~ttJng up of Five Vocational Train-
Ing Institutes (IX--lS-12·77). 
Y9. 

w 
WAGE(S) : 

Enforcement of Minimum Wages' 
for Agricultural Labourers' (VIl 
-24·11-77), 47-48. 

Minimum Wages for .Magnes~ 
workers (VII-24·1l-77), 27·28. 

Minimum wages to employees or 
Kendriya Khan Mazdoor Chikit-
sataya, BIhar (VIII-8-12-77). 
lOS. 

Payment of Minimum Wages to 
Agricultural workers by CentraJ 
Government organisations <VII-
24-11-77), 115-16. 

WAGE BOARD(S) : 
Recommendations of Wage Boant 

for Journalist and non-workiDI 
10urnalist (VII-24-11.77), 189. 

Wage Revision Committee's Re-
commendation for Major Pm 
and Dock workers (VIlI-3()..t1. 
77), 108-09. 

Debates 
Boycott of Wage Boards of work· 

ing journalists and non-journalist 
empJoyees by I.E.N.S. and InGlaD 
Languages Newspapers Associa-
tion (Matter under rule 377) 
(IX-16-12.77), 313·14. 

WAGES, INCOME AND PRICBS: 
Criticism made by Trade Unions re-

garding setting up of study group 
on Wage Income and Price policy 
MII-2-12-77), 111. 
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WAGES, INCOME AND PRICE 
S11JDY GROUP·-Contd. 
Study Group to make Rerommenda-

tions on Wages. Income and 
Prict'-Policy (VIl-18-11-77). 97-
98. 

WAKF(S): 
Amendment to Wakf Act (VII-

21-11-77), 129-30. 
Illegal occupation of Wakf land in 

Delhi (VII-21-11-77), 72-73. 
Wald pro~rtJes under unauthorised 

occupatIon (IX-19-12·77). 2J9-
20. 

WALL CLOCKS : 
Export of wall clocks and wrist 

watches (VlII-2-12-77). 162. 
WALNUTS: 

Rise in the prices of cashewnuts 
and walnuts (VfI-9-12-77), 121. 

WAREHOUSING FACILITIES: 
Representation from Karnataka 

Government for Establishing 
Customs clearance and Ware-
House facilities (VIII-2-12-
77). 116. 

WARNER HINDUSTA.."l MIS: 
Payment of Bonus to Employees or 

Mis Warner Hindustan ax-
15-12-77). 65. 

WARRANTS: 
Blank Misa Warrants (VII-16-11-

77). 192-93. 
Warrants issued by fonner Uovem-

ment (VII-IS-lI·77), 25-35. 
WATCHES: 

, Export of wall clocks and wrist 
watches (VIII--.2·12-71), 162. 

lmport of Watches (lX-16-12·77). 
210. 

Production: of' Low Priced Janata 
Watcfles (Vln~30-11-77). 6S·66. 

Setting up of a watch factory ill 
Assam (VII-16-11-77). 123-24. 

Setting up of Watch Factory in 
Dbarampari Tamil Nadll (VIl-
16-11-77). 188-89. 

2~1!i9LSS(ND)178 

WATER : 
Central Water Prevention and Con-

trol of Pollution Board (JX-
19-12-77). 81. 

Proper use of Wafer (VII-21-U-
77). 227-28. 

Scarcity of Water for Irrigation 
Purpose in M.P. (VIII-5·12-77). 
207-08. 

Scheme for purifying River Water 
for Human Consumption (VU-
21-11-77), 59-60. 

~'upply of Water in ABC Blocks In 
New Moti Nagar. New Delhi 
(VIII-12-12-77). 52-53. 

Survey of Underground Water iD 
Tirunelveli Tamil Nadu (VII-
21-11-77), 239. 

WATER DISPUTES: 
Cases of Water and Power Dis-

putes between Rajasthan and 
Punjab (VITI-12-I2-77). 99-
100. 

Godavari Water Dispute (IX-
19-1:z,. 77), 38. 

WATER. RESERVOIR: 
Hirakund dam water Reservol1' 

(VII-21-11-1977). 47. 
WATER SUPPLY: 

Distribution of water supply ill 
Delhi (VII-14-11-77). 232-3', 

I 

Proposals for augmentation of 
water supply to Sector D DIZ 
Area. New Delhi (VllI-12-12-
77), 220. 

WATER TRANSPORT: 
Water Transport facilities to Bibar 

(VII-16·11-77), 65-66. 
Water Transport in Bihar (VIl-

16-11-77). 182-83. 

WAX : 
Issue of Wax in Delhi (VnI-6-1~ 

77),26-30. 

WEAL1H-TAX: 
Change in valuation procedure of 

Wealth Tax on Immovable pr0-
perty (VlI-2-12-77), 196. 
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WEAL1H TAX-Contd. 
Members of present Council ot 

Ministen who were \ wealth tax 
payen on 31-3-1977 (V1I-18-11-
77). lOS. 

Review of Income Tax and Wealth 
Tax cases of Shrimati Indira 
Gandhi. Shri YashpaJ Kapoor, 
Shri Dhawan, Shri Kishan Chand 
and Shri Navin Chawla (IX-
23-12-77), 192. 

WEA1HER WARFARE: 
Experiments o~ weather warfare 

(Matter under rule 3i7) (IX-
23-12-77), 456-57. 

WTIAVERS: 
Shortage of Raw Wool causing un-

employment of weavers (VlIJ-
7-12-77), 204-05. 

WEEDS: 
Import of Grass Carp Fish to 
. Check Weeds (VIII-12-12-77). 

203. 
WELFARE FUND ~ 

Utilisation of Welfare Fund for Bidi 
Workers of Maharashtra (Vill-
8-12-77), 50-S1. 

WELFARE SOCIETIES: 
Rendcuts Welfare Societies (lX-

14-12-77), 179-80. 
WEST ASIA: 

Economic and Political RelatioDl 
with West Asian and North 
African countries (VI-17-11-17), 
29·30. 

Flare-up in West Asia (IX-lS-IZ-
77). 36. 

Hardships for Kerala Youngmen 
seeking employment in west 
Asia (IX-1S-12-77). 86. 

WEST BENGAL: 
Abstention from voting In a West 

Bengal Constituency (VID-6-1~ 
77), 95-96. 

Allegations of Rigging of 1972 
Assembly Poll (IX-20-12-77). 
117-18. 

Assistance to West Bengal to Drive 
out miteracy (VIII-12-12-77). 
161. 

WEST BENGAL--Contd. 
Central grants to West Bengal fo! 

proPlgation of Education amona 
Adlvasi (VII-S-12-77). 94-96. 

Oosure of jute mills in West Ben-
gal (VIIl-30-11-77). 157-58. 

Cordoning off the surplus area for 
procurement (VIII-5-12-77). 
207. 

Crisis of Salt in West Bengal cvn 
-23-11-77). 210. 

Difference in Call Charges ID, 
Rahunatbgunge) Telephone Ex· 
change, West Bengal (VII-17-11-
77). 52-53. 

Drug Units in West Bengal (IX-
20-12-77). 107-08 

Expansion of production of salt 
along the coastal belt of Contai 
in West Bengal (V1I-16·1I-77). 
138-39. 

Extra Payment by West Bengal on 
per Kilo of Foodgrains (\'D-
28-11-77), 53-54. 

Housing Plans for Tea Plantation 
Labour in West Bengal (VllI-
12-12-77). 161-62. 

Import of Gas Turbines and diesel 
sets for small power units in 
West Bengal (VII -16-11-77). 
143. 

Inquiry into misuse of Rs. 2 crorea 
collected for the payment of 
Provident Fund to Workers of 
the Industrial reconl;fructlou 
Corporation of India's Unit of 
West Bengal (lX·-23-12-77). 86. 

Installation of Diesel generating 
sets from USSR at Siliguri in 
West Bengal (VlT-23-t1-77), 83. 

Memorandum from West Bengal 
Government on residual problems ., 
of Rehabilitation of Refugees 
(VII-21-11-77). 168. 

Monopoly Distribution of EssentiaJ 
Commodities as Demanded by 
West Bengal Government £VID 
--9-12-77), 123. 

Mini power plant for West Bengal 
(VIJ-16-11-77), 114. 

Operation flOOd programme In 
West Bengal (lX-19-12-77). 
226-30. 
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WEST BENGAL--Contd. 
Plan to case transport problem In 

West Bengal (VIII -30·11-77), 
46. 

Power crisis in West Bengal (V1I-
23·11-77), 93. 

Proposal for a Unit of Hindustan 
Insecticides Limited in West Ben· 
gal (VlII-I3-12-77), 25-30. 

Providing of Technical Know-how 
and Investment in West Bengal by 
the Soviet Union (IX-14-12-77), 
147. 

Removal of Slums in West Bengal 
(VlI-14-11-77), 255. 

Report from West Bengal Govern-
ment regarding High Percentage 
of Hydrocyanic Acid in the 
Rapeseed Oil (IX--23·12-77). 
111. 

Rice. Wheat and Sugar for West 
Bengal (VIII-I2-12-77). 11-15. 

Set up of Chemical based industrial 
projects iA West Bengal (VIII-
13-12-77). 190-92. 

Setting up of Cement Factory in 24 
Pargana District of West Bengal 
(VIU-7.12·77). 116. 

Short supply of essential raw mate· 
rial to Drum Industry in West 
Bengal (VlII-30-1l-77), 122. 

Shortage of Cement in West Bengal 
(VII-23·11·77), 211. 

Subsidy to West Bengal for Trans-
action of Business by F.C.I. (Vll 
-28·11.77). 110. 

Supply of Fertilizer to West Bengal 
(VI1I-5.12-77), 156·57. 

Supply of Foodgrains to West Ben· 
gal (VIII-S-I2·77). 1.61-62. 

Take over of Jute industry facing 
crisis in West Bengal (V1II-
30-11·77). 154·55. 

Unit of Hindustan Organic Chemi· 
cals in West Bengal (IX-20·I2· 
77), 200-01. 

Unpaid bank loans by transport 
operators in' West Bengal and 
Bihar (IX-16-12·77). 144. 

Upgradation of Post Offices in West 
Bengal (V1II--8-12·77), S0-81. 

WEST BENGAL-Contd. 
Debates 

Closure of some Jute Mills in W CIt 
Bengal (Matter under rule 377) 
(VU-14-11-77). 330-31. 

Home Ministry's reported Circulu 
reo special varitication of = 
from KeraIa and West 
seeking government employmem 
(CA) (VIII-2·12-77). 254-81. 

News reo spreading of EncephaliLiei 
in Bankura and Purulia District 
of W cst Bengal (Matter UDder 
rule 377) (Vll-23·11·77). 220. 

WEST GERMANY ; 
Loan to India by West German,y 

(VII-18-l1-77), 208·09. 
News item captioned uG8l'I 

cautious against sell out to BODD 
Bankers" (VIl-16·11-77), 144-
45. 

Purchase of Sponse Iron Plant from 
West Germany (IX-22·12-77). 
lOS. 

WESTERN COALFIELDS: 
Purchase of wood by the Western 

Coalfields of Coal India Ltd. 
(VIT-16-11·77). 103. 

Debates 
Purchase of Coal Handling Plants 

by Western Coalfields. NllgplU 
(Matter under rule 377) (lX-
15·12· 77), ')1)7-10. 

WHEAT: 
Disposal of Damaged Wheat (Vll 

-21·11-77). 63-65. 
Incentive for more Protein Con-

tent in Wheat (lX-l 9· 12-77). 
224-26. 

Kalyan Sona Wheat (VTII-12-12-
77). 231·32. 

New Rust Resident Variety of 
wheat (VIII-5·12.77). 55·56. 

Proposal to Supply Wheat ami 
Sugar through Su~r Bazars and 
Janata Shops (VIII-S·l2-7?). 
16-22. 

Release of sub·standard Wheat and 
Rice by FCI through Ration 
Shops (VlI-28-H·77). 115-16. 

Rice. Wheat and Sugar for West 
Bengal (Vll-12-12.77)~~. 
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WHEAT -Contd. 

Wheat kept in Rajpur District by 
F.C.I. unfit for humarl C9JlSUDlP" 
tion (VII-21-11·77). 206. 

Wheat Production (VII-28-11-77), 
133·34. 

WHEAT BRAN: 
Export of Wheat Hran (IX-23-l2. 

77), 71-72. 
WHEEL AND AXLE PLANT. 

BANGALORE. 
(VlfI-.-6-12·77). 139. 

WlUTE PAPER: 
White Paper on Farakka ¥roJect 

Agreement (VII-17·11·77), 66. 
WIDTE REVOLtTnON: 

(VII-21-11-77). 178-79. 
WILLINGOON HOSPITAL: 

Patients in Willingdon HOSPItal. 
New Delhi (IX-22-12-77), 41. 

Shortage of Beds in Willingdon 
Hospital. New Delhi (IX-22·1 ,.-
77). 65. 

. Debates 
Relay fast by employees of 

Willingdon Hospital, New Delhi 
(Matter under rule 377) (lX-
20-12· 77), 4-19-21. 

WINE: 
Wine shops in Bokaro Steel city 

(IX-IS·l2·77), 51. 
WOMEN: 

Employment to women (VIII.I-12-
77), 27. 

Pilot Courses for Advanced skill 
training and Instructor Training 
for women (VITI-8-12-77), 144· 
45. 

Scheme for Promotion of Women's 
Development MI-28-11~ 77>, 
111-12. 

Third National Sports Festival 10l 
Women (VII-21·11-77), 44-45. 

lHbates 
Sale of several thousand East 

Pakistan refugee women from 
Mana Camp (Matter under rule 
377) (IX-22·12-77), 185-86. 

WOOL: 
Shortage of Raw Wool caUSing un-

employment of weavers (VllJ.:-
7-12-77).204.05. 

WORKERS: 
Daily Wages workers in CSIR. 

(VIIl-7-12-77), 171. 
Decasualisation Scheme (VID-

13·12·77). 134-35. 
Problems of Workers at Dugc:ta 

Coal Washery (VII-17·11·77). 
137-38. 

Keduction of Permanent Wodcet'l 
by Foreign Multi·National Cor-
porations (VII-17-11-77>. 209. 

Retrenched workers from CSIlt 
Orgarusations (IX-14-12-77>. 
228-29. 

Setting up of Wing to deal with 
Workers' Participation MI-
17-11·77), 108. 

Tripartite Meeting to consider Pr0-
blems of Unorganised Workers 
(VIT-17.11.77). 187·88. 

WORKERS' EDUCATION SCHE· 
ME: 
Irregularities in Appointment ot 

Education Officers under 
Workers' Education Scbeme 
(VII-l 7-11-77), 104. 

Workers educated under Workers" 
Education Scheme (JX--IS-l2--
77), 167. 

WORKING JOURNALISTS: 
Boycott of Wage Boards of work-

ing journalists and non-journa. 
list employees by lENS and 
Indian Languages NCWlIpa~ 
As~ociation (IX-16·12-77). 313-
14. 

WORKS C'OMMI'ITEE: 
(VII-8-12-77). 143. 

WORLD BANK: 
Approva] by Kamataka Govern-

ment to undertake a big project 
to inlpmve Sericulture with 
World Bank Assistance (VIlI-
7.12-77), 181. ---------------------



WORLD BANK-Conld. I 
Assistance by World Bank for the 

Establishment of Marketing Yard 
in Upper Krishna Project Area 
(VIII-12.12-77), 103-04. 

Assistance from I.M.F. and World 
Bank (VII-l8-11·77), 137·38. 

Financial Assistance from World 
Bank for Thermal Plants (Vlll-
7·12·77), 152. 

Financial Assistance provided by 
World Bank for Ra)asthan 
Canal (IX-19-12-77t 143. 

Foreigll Aid negotiated with World 
Bank (VIII-2-12-77), 32-33. 

Joint Mission with World Bank on 
Development of Agriculture 
(VII 1-12-12-77), 129-30. 

Location of offices of Regional 
Managers of State Bank of India 
(IX--16-12-77), 61. 

Projects in Kerala for which World 
Bank Assistance sought (VIlI-
2-12-77), 160-61. 

Supply of drinking Water in the 
country under World Bank Pro-
gramme (VII--21-11-77), 119-20. 

Visit by Team of Editors and I 
Journalists of Newspaper cover-
age on World Bank/IDA Assist-
ance (IX-·23-12-77), 66. 

World Bank AID (VIII--9-12-77), 
178. 

World Bank Aid to bring Krishna 
Water to Madras (VlI-28-11. 
77), 92. 

World Bank Aided Fertilizer Pro· 
jects and National Fertilizers 
Ltd. Projects (VIII-·6-12-77), 
221-22. 

World Bank Assistance for Calcutta 
Underground Railway (Vn-
29-11 -77), 89. 

World Bank credit assistance for 
captive power plants (VII-
16-11-77), 35. 

World Bank Financial Assistance 
to Housing and Urban Develop-
ment Corporation (VII-28-11. 
77), 64. 
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WORLD BANK-ConcId. 
World Bank Loan for Bui1diAc up 

Food Storage Facilities (VIII-
12·12-77), 100-01. 

World Bank Loan for Forestl. 
Animal Husbandry and Irrip-
tion (VlI-21.11·77), 81·82, 

WORLD FOOD PROGRAMME: 
Aid to Maharashtra under World 

Food Programme (IX.-19·12-
77), 47-41. 

Food Aid under World Fooc! Pro-
gramme (IX-19-12·77), 59·60. 

Milk Powder and Butter Oil under 
World Food Programme (VIU-
12-12-77), 199. 

WORLD HINDI FOUNDA nON: 
(VIll-7-12·77), 121-22. 

WORLD MINING CONGRESS: 
World Mining Congress of tho 

Developing Countries ax-
15-12·77), 102. 

WRITING OFF OF DEBTS: 
Countries willing to write off debts 

due from India (Vn-I8-11-m, 
183-84. 

X 
X-RAY TECHNICIANS: 

Number of X-Ray Techmclans m 
Northem Railway (IX-20·12-
77), 111·12. 

YARN: 
Difference between Wholesale and 

Retail Prices of Yarn eVIU-
7-12-77), 142-4j. 

YOGA: 
Decision taken in Yoga Conferenco 

held in Patna (lX-22-12.Tl). 
102. 

YOOA ASHRAMS: 
Opening of Yoga Ashrams 1D Ole 

country (IX-22-12-77), 84. 

YOGA ASSESSMENT COM-
MI1TEE: 
(I)(~I9.12·77), 137·38. 
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youm CONORESS: 
Graat of Irregular connections to 

Youth Congress (IX-22-12-77), 
139. 

youm HOSTFLS: 
Construction of Youth Hostels at 

Pondicherry and Mysore (IX-
16-12-77). 173. 

Proper functioning' of Youth 
Hostels (VIII-9-12·77), 208. 

YUGOSLAVIA : 
Visit of the Minister of External 

Affairs to Yugoslavia (St.) (VB 
-24-11-77), 210-19. 

Z 
ZINC: 

Decline in Zinc Production (IX-
15·12-77), 20-23. 

Production of Steel, Iron, Stainletl 
Steel, Zinc etc. during the 1ut 
three years (VII-24-11-77). 
198-200. 
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A 
ADV ANI. SHRI L. K. : 

Debau!s 
Reported decision of management 

to close down National Herald, 
Delhi (CA) (lX-l 5-12-77), 180 
-202. 

Samachar News Agency (St) (VII 
--14-11-77). 317-20 

Statement on "Samachar" by the 
Minister of Information and 
Broadcasting (M) (VIII-1-12-
77). 319-39. 

. White Paper on Misuse of Mass 
Media during Internal Emer-
gency (VII-iS-lI-'I7), 350-77. 

. AGARWAL. SHRI SATJSH: 
Customs. Central Excis~ and Salt 

and Central Boards of Revenue 
(Amendment) Bill : 
Int. (IX--19-12-77). 264-66. 

Customs Tariff (Amendment) Bill : 
lot. (IX-20-12-77), 344. 

Emergency relkf to Tamil Nadu 
and Andhra Pradesh for losses 
due to cyclone (SI) (VII-21-11-
77).354-55. 

:Seizure of ornaments from Presi- I' 
dent and Chairman of J & K , 
Synthetics Ltd (HAH Dis) (lX- I 

2O-12-77),4S(}-58. 
AHMED. SHRI HAUMUDDIN : 

. Casual Labourers in Katihar DIvi-
sion (IX-20-l2-17). 82-B3. 

Opening of Branch of State Bnnk 
of Patiala Block Headquarters 
of Pumea District in Bihar (IX-
23-12-77). 65. 

Post Office Building at Araria. 
Bihar (IX-22-l2-77). 95. 

Telephone connectiOlls to people ot 
Jokihat Block Headquarters. 
district Purnea. Bihar (IX-
22-12-77). 50. 

.AHMED HUSSAIN SHRI: 
Announcement of Generalised Sys-

tems by USA Government (VIII 
-2-12-77). 127-28. 

Appointments in Bongaigaon Petro-
chemicals Projects (VII-29-11-
77). 66. 

AHMED HUSAIN SHRI-Contd. 
Cane and bamboo important SICS-

ment of Handicrafts Exports from 
As~m (IX-14-12-77), 102-03. 

Closing of Publication of A'lsamese 
and other regional editions of 
Rozgar Samachar (VII-l6-U-
77). 123. 

Foreign Technical know how 
sought for improvement of Ther-
mal Power Station (VII-I6-l l-
77). 46-47. 

FruIt processing Plant (lX-J9-12-
77). 1 lb . 

Installation at Telephone Ex-
changes in Assam (VIII-1-12-
77). 186 . 

Instant Service Counters (Savmg_ 
Bank) opersed by P&T Depart-
ment (VII-l 7-11-77), 135-36. 

Ka la Azar in States (VII -17 -11-
77), 34-35. 

Main alice of Bongaigaon Rehnery 
and Petrochemicals Complex In 
Delhi (VII-IS-I 1-77). 59-61 

New Trade and Distribution policy 
for Kharif Grains (VII-14-11-
77). 157-58. 

Non-availability of medicines for 
the treatment of Kala-Azar eVIl 
-17-11-77), 135. 

Opening of a Regional Passport 
Office in Assam (IX-22-12-77) • 
4Y. 

Power crisIs causing less pr,lduc-
tion of paper (VII-16-11-77). 
124. 

Proposal for Setting up cf Drug 
Units in States/Union Territorie. 
(VlII-6·12-77), 149-50. 

Railway Line hetween Ooalpara-
Gaubati (VIII-13-12-77), 70-71. 

Set up of more petrochemical pr()o 
jects (lX-20-l2-77), 82. 

Setting up of a watch factory in 
Assam (VII -16-1 t -77), 123·24. 

UGC Annual Grants to Colleges ia 
Assam (lX-19-12-77), 77·78. 

Waiting List for Telephone Con-
nections in Assam (VIll~1-12-
77). 185. 
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AHSAN J AFRl. SHRI : 
Reported fast by leader of Re-

publcan Party of India demand-
ing safeguards for Neo Buddhists 
(CAl (VII-21-1l-77), 369-70. 

AHUJA. SHRI SUBHASH: 
Appointment in CMPF Office. 

Jabalpur by Bypassing Employ-
ment Exchange (VII--·24-11-771. 
93. 

Bonus to Railway Station Porters 
Cooperative Labour <:Ontract 
Society Limited, Allahabad (IX 
-20-12-77). 263-64. 

Booking O:ffice at Malkai>W" {VIII 
-13-12-77). 188. 

Branches of Banks opened in Rural 
Areas (VIII-2-12-77). 135. 

Central Grants to States for Dairy 
Development (VII--28-11-77). 
201-02. 

OIarges levelled in a Book "Save 
Coal India" (VII-23-11-77), 98. 

Confidential reports of X-ray 
Technicians Spoiled (lX-20-12-
77), 263. 

COlI tract System In Vishrampur 
Coal Mines in Sarguja District 
(IX-14-12-77). 14Y. 

Demand of Fertilizers (VIlI-
] 2-12-77). 82. 

Duties of Guards of Goods Trams 
(VIII-6-12-77). 135-36. 

Employees given Umtorms In 
Indian Railways (VIII·-6-12-17). 
254-~'. 

Examination ot Hathi CommIttee 
Report (VII-29-11-77), 164-65. 

Expenditure incurred on special 
telephone Service in Amethi (IX 
-22-12-77), ]26. 

Forest rangers training college at 
Betul, M.P. (IX-19-l2-77), 19-
:l1. 

Grant of Irregular connectIons . to 
Youth Congress (lX-22-12-77). 
139. 

Grant of Special Telephone Service 
to Shri Dhirendra Brabmacnari 
(IX-22-12-77). 139. 

Grants to Farmen Organisation 
(VII -28·11-77). 93·94. 

AHUJA. SHRI SUBHASH-Contd. 
Guard. Brakesman I Assistant 

Guard deployed on Mail ExprclJI-
Trains (VIII-6-12-77), 254. 

Guards in Goods trains (VlII-
13-12-77), 187-8~. 

Headquarter Railway Hospital & 
Bikaner (VII-lS-ll·77), 154. 

Increase in production of Steel 
(Vill-8·12-77). 11~. 

Irregularities by Companies pubw 

lishing Newspapers (VIll-13-12-
77), H1. 

Labour Intensive system tor Mmc-
rals (VITI-1-12-77), 164. 

Licences issued for import of 
Edible Oil during 1976·77 (VII-
18·11·77). 114-15. 

Mileage allowance for Guards or 
Goods Trains (VIII-l3-12-77). 
186-87. 

Notice tor short payment served by 
Labour enforcement Ofttcer 
(Central) Allahabad on Coopera. 
tlve Society holding Parcel' 
Handling contract at Allahabad-
Railway Station (IX-IS· 12-77), 
74. 

Number of Guards in Indian Ra.il. 
ways (VIJI-6-12-77). 25~. 

Number of X-Ray Technicians in 
Northern Railway (IX-20-12~ 
77). Ill-ll. " 

Post of X-Ray Technician in Bika-
ner Railway Hospital (lX-20-
12-77), 265-6b. 

Procedure for advancing loans Dy 
Nationalised Banks (VII-18·11-
77), 106-07. 

Provision of running rooms at 
Statjons other than Junctions (IX 
-20-12-77), 264·65. 

Railway line for Transportation ot 
Mineral and 'ore~ resouroet 
(VIl-15-11-77), 1-7. 

Railway stations porters' coopera:' 
tive labour contract Socetv Ltd. 
Allahabad (Vrn-13-12.77); 1st-
90. 

Refund of Deposits by Laksltmi 
Commercial Bank to Depositort 
(TX--16-12-77), 115. 
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AHUJA, SHRl SUBASH - Coneld. 
Re-introduction of passenger train 

from Nagpur to I tarsi (VU-
29-11-77). 107-08. 

Revision of Pay Scales of Part-time 
Teachers in Madhya Pradesh 
(VII-28-ll-77), 202-03. 

Scheme for Promotion of Women's 
Development (VII-28-11-77), 
111-12. 

Schemes for Welfare of Labour in 
Labour Colonies (VIII-I-12-
77). 78. 

Special facilities of Telephones to 
Presses (IX-22-12-77), 73. 

Supply of Paraffin Wax to the 
States (VI1-IS-11-77). 154-58. 

TakIng over of sick mills by Natio-
nal Textile Corporation (VIII-
7-12-77), 136-37. 

Utilisation of Welfare Fund for 
Bidi Workers of Maharashtra 
(VIII-8-12-77). SO-51. 

Visits of official delegations abroad 
(VII 1-2-12-77). 59. 

Debates 
Fixation of Sugar Price (H.A.H. 

Dis) (lX--14-12-77). 384-85. 
Purchase of Coal Handling Plants 

by Western Coalfields. Na~pur 
(Matter under rule 377) (IX-
15-12-77). 207-10. 

AKHTAR JAHAN BEGUM. 
SHRIMATI : 

DebtJtes 
Public Safety Ordinance Issued by 

Jammu and Kashmir Govern-
ment (M) (VIII-12-12-77), 367 
-74. 

ALAGESAN, SHRI O. V.: 
Amount drawn from Foreign Ex-

change Resources (VlI-18-ll-
77). 215-16. 

Children Welfare Schemes (VII-
24-11-77), 28-31. 

Clearance from Central Govern-
ment regarding launchin~ pro-
secution against former C.M. of 
Tamil Nadu (VTII-7-t2-77), 74. 

Conference of India's Commercial 
Repre!lentatives stationed in East I 
Eurooean countries (VII-IS-l1-
77). 214-15. 

ALAGESAN, SHRI O. V.-Contd. 
Conference of State Public Health, 

Officers held in Bhopal (VIII-
1-12-77). 148. 

Congress workers arrested followina: 
the arrest of fonner Prime Minis-
ter (IX-I4-12-77), 199-200. 

Credit made available to Industrial 
and other sectors from different-
sources (VU-18-1l-77), 216-17. 

Decline in Production Growth Rate· 
(VIII-30-11-77), 23-27. 

Differences in Irrigation Statistics. 
collected in States (VII-14-11-
77), 40-41. 

Engineering Workshops at Arak· 
konam (VII--:-29-11-77). 24-30. 

Extension of lOBI Soft Lom. 
Scheme to Mini Steel Plant. 
(VII-.24-1 ] -77), 63·64. 

Food artIcles served through ven-
dors and stalls at Stations (IX-
20-12-77), ]4. 

Import of one million tonne eakinS;. 
Coal (VTII-I-12-77), 71. 

Loss suffered by Railway durin, 
Shrimati Indira Gandhi's visit to-
Tamil Nadu (VIII-6-12-77). 
188. 

Mode of taking Krishna Waters to· 
Madras (VII-21-11-77), 90-91. 

Naga rebels headquarters near 
Bunna Border (VIU-30-11-77). 
193. 

Nationalisation of Sugar Industry 
(VII-28-t 1-77). 10-18. 

New Off Shore Oil Structure ill, 
Bombay MI-]S-1)-77), 180-
81. 

New Trade and Distribution Policy 
fOT' Kharif Grains (VJI-14-1l-
77). 157-58. 

Old machines in Engineering Work-
shops, Arakkonam (VII-IS-ll-
77). 122. 

Output of Steel during 1976-77 and' 
1977-78 (VII-17-11-77), 109-10. 

. Patients and Doctors in Central1 

Leprosy Teaching and Research-
Institute Chingleput (VII-I 7-1 t-
77). 216-17. 
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!tLAGESAN. SHRI O. V,~.{.'o"ld. 
Power Generation in Tamil Nadu 

and Andhra Prauesh (VUI-
30·11·17). 192·93. 

Property right in the Constitution 
(VII-IS· 11·77). 116·17. 

Purchase of Ships from Poland or 
En&land (IX--14·12·77). 15. 

Railway line for Transportation of 
Mineral and Forest Resources 
(VII-15·11·n). 7. 

Registration of Companies in Dif· 
ferent States (VII-29·11·17). 
166. 

Repayment of Wheat Loan to 
Russia (VII-14·1l·Tl'I. 173-74. 

Repon on Indirect Taxes CVU-
18·11·77). 214. 

Report of Joint Working Groups 
(VII -17·11· 77), 163-64. 

'Road under bridge near ArkonaOl 
Railway Station (VIII-D·12. 
77), 120-21. 

'Rolling Plan Concept (VU-16· 
11· 77). 61·62. 

:Scheme of lssuing licences to Un· 
employed Graduates (VII-23· 
11· 77). 156. 

Secret files handed over to Prime 
Miinster by former Minister 
(VII-23·1l·77), 144. 

·Setting up of Second Press Corn'-
mission (VlI-23·11· 77), 31. 

Setting. up of Small and Cottage in-
dustries in Rural Areas by Big 
Business Houses (VII-23·11-

r 77), 156. 
Shifting of South Eastern Railway 

Headquarter (VII -15-11· 77). 
220·21. 

. Skyjacking of JAL plane from 
Bombay to Dacca (VII~18·11-
77). 44·45. 

'. Sta.rvation Deaths. in Bihar (VII-
28·11·1977). 218·19. 

Study of the Small Scale Industries 
hy Administrative Staff College 
of India (VIJ-23-11-77). 76. 

:Suuestion for a Pipeline Corpora. 
tion (V1I-29·ll.17), 165-66 . 

. Supply of Heavy Water by Russia 
to India (VII-16.11.17). 185. 

ALAGESAN, SARI O. V.-Concld. 
Surveys of Higher Education by 

UOlversities (VII -28·11· 71), 
203. 

Use of IAF Planes by former Mi-
nister of State in the Ministry of 
Defence '(VIlI-30·] 1·77). 239. 

Debates 
Code of Criminal Procedure 

(Amendment) Bill : 
Int. (IX-23·12·77), 350-52. 

Constitution (Forty·fourth Amend-
ment) Bill : 
Motion to Pass (IX-·20·12·77). 

289-96. 
D. S. G. (Genera]), 1977·78 (VIIl~ 

13·12·77), 342; (IX-14·12-77), 
271-·76. 

Reported Statement of Minister of 
External Affairs comparing the 
CO:1gress with Anand Marg; 
(Matters under 377). (VIU-9· 
12· 77), 263-65. 

Statements made by two Central 
Ministers about Chief Minister of 
Tamil Nadu: (Matter under Rule 
377). (VII-I 7·11·77), 287--92. 

Supreme Court (Number of Judges) 
Amendment Bill : 
Consid. (IX-16·12· 77), 333-39. 

(IX-20-I2· 77), 345-51. 
Villages covered by Nationalised 

Banks (HAH Dis) (VIII-5·12-
77). 352. 

ALHAJ. SHRI M. A. HANNAN: 
Applications for Telephone Con-

nection!' Pending in Calcutta 
(VlI-17·11·77), 75·76, 

Bu~ route No. 97 (lX--14·12·77) • 
97·98. 

Calcutta Metr<lpolitan Railway. 
(VII-I 5-11·77). 234·35 

Charging high rate of rent and 
Security money from the Shop-
keepers by NOMC (VnI-5·12-
77), 165·66. 

C..ollection of. Arrears. of Income 
Tax (VI1I-2·12·77). 183-84. 

Communal Riots <V1I-2l·11·77) 
144. 
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ALHA], SHRI M. A. HANNAN-
Contd. 
Connection of Scaldah with Hasna-

bad Station (VII-15-11-77), 
236. 

Crisis of Salt in West Benitai (VIT 
-23-11-77). 

Demand for change in Primary 
Education (VU··-14-11·i7), 153. 

Deposits taken by Globe Motors. 
Delhi (VIU--13-12·77). 222-23. 

Development of Domestic Tourism 
(Vll-18-11-77). 193-94. 

Dry port at Amritsar ~VIII-2-12-
77). 172. 

Employment of Children of the 
Deceased Railway Employees 
(VII-29.1l-77), 70. 

Establishment of a Salt manufac-
turing industry (V1I--23-11-77), 
115. 

Expenditure on Hosting the Theatre 
Artists from Moscow (VIII-S-
12-77), 152-53. 

Export of Potatoes during 1977-78 
(JX-16-12-77), 126. 

Facilities for Indian Welfare Offi· 
cers at lcdda (VII-17-11-77), 
165-66. 

Facility for Registration of DUA 
Flat for Central Government 
Employees (VIl--14-11-77). 152·· 
53. 

Financial Assistance to States lor 
Compulsory Education in Ele-
mentary Classes (VII-la-11-
77), 1-9. 

Government Quarters lying vacant 
in R. K. Puram (VU-12.12-
77), 191·92, 

High Cost of DDA Built shops 
(VIII-12-12-77), 226. 

Import of Potash (VIlI-2-12-77). 
179-82. 

Indian Pavilions at Intematjonal 
Trade Fair abroad (VII-l S. 11-
77), 113·14. 

International gang of smugglers 
arrested at Ashoka Hotel. New 
Delhi (VIII-2-12·77). 184-8S. 

Investment inceatives to Indians 
Settled Ahead (IX-23-12-77). 
151-52. 

ALHAJ, SHRI M. A. HANNAN-
Coneld. 
Lack of Drinking Water Facility In. 

Sudershan Park, New Delhi.· 
(VIII-S-12-77), 164-65. 

Loss due to imported Ammunition. 
(VII-16-1I-77), 107-08. 

Loss suffered by STC due to· non-
lIupply of salt to Bangladesb: 
(VIll-2-12-77), 8-14. 

. Opening of New Post Offices aur ... 
ing 1977-7M (VII -24-11-77). 120. 

Outsiders registered with DDA 
(VIll--5-12-71), 48-49. 

Payment of Arrears to Teachers .ilb 
Delhi Administration (VIII-
12-12-77). 192. 

Proposal to run Super Fast Trains. 
du!"ing 1977-78 (VIII-13-12-77). 
21-·-25. 

Rail Connection between SeaJdab, 
and Hasnabad Stations (VII-
IS-ll-77), 91. -

Remodelling plan for Sealdan· 
~tation (VII-IS-11-77),233-34. 

Setting up of Cement Factory in 24 
P-drgana District of West Benlal 
(VIJl-7-12-77), 116. 

Setting up of SPOrt Training Insti-
tute at DhannsaJa (VII-28-11-
J 977), 188-89. 

Shortage of CA N Fertilizers tn: 
Punjab (VITI-·12-12-77), 81-82. 

Shortage of Cement in West Bengal 
(VII ·-23-11-77), 211. . 

Super Fast Trains introduced after 
July. 1976 (VTTI-6-12-77). 
211-13. . 

Supp. Iy of Cooking Gas (IX-20-
12-77), 75-76. 

Supply of FertiJizer to West Benlal: 
(VIII-5-12-77), 156-57. 

AMAT. SHRI D. : 
250 Million Rouble credit by SovIet 

Union (V1T-17-11-77), 136-37. 
Allotment of plots in Chittaranjan 

Part, NewDeJbi to ref!!ps of 
Bangladesh (VU-14·11-77), 128-
29. 

Au~~ng of lumbo Jet Service 
(VITI-2-12-77), 63. 
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-AMAT, SHRI D.-Con/d. 
Benefit of Bonus to C-entraJ Govent-

ment Employees (VIIl--9-12-
77)~ 190. 

Black money unearthed during last 
six months (VU-18-11-77), 
152-54. 

'Chain of Janata Hotels (VII-18-
11-77), 92. 

'Citizenship Rights for Pakistani 
Refugees in Rajasthan (VII-,-
23-11-77), 131. 

-Construction of Bridge over nfel 
Brohmani in Bonalgarh, Sunder-
garh District of Orissa (Vll-
23-11-77), 46. 

Contracts awarded to S. C. and S. T. 
on Northern Railway (V1I-2!i· 
11-77), 67-68. 

'Conversion of lease hold plots into 
free hold plots in Delhi I New 
Delhi (VTI-14-1l-77), 149. 

Development of Places of Tourist 
. interest in Orissa (IX-16-12. 

77). 64. 
Discussion between French Oil Ex-

perts and Government Official 
(VIIJ-13-12-1977), 66-67. 

Marketing of Indian Products in 
South East Asian Countries 
(VIII-9-12·1977), 21-23. 

Membership of tbe Works, Housing 
and Supply House Bui1~!!!g Co-
operative Society Ltd. (V11-14-
11-77), 148-49. 

Missing of defence official (VII-
16-11-77), 49. 

Oil find in Nagaland (Vm-6-12-
77), 88. 

. Operation of 'Combi' Aircraft by 
Air India (VIn-9-12-77), 190. 

Profit/Loss in foreign Excbange 
due to fluctuation in Indian 
rupee (IX-16-12-77), 165. 

Proposal to reconstitute EeGC into 
. an Export Bank (VTI1-9-12-

77), 169. 
Purcbase of Aircraft for augmenting 

DOmestic Air Travel facilities 
(VIIJ-2-12-77), 117. 

AM AT. SHRI D.-Concld. 
S. C. and S. T. provided job on 

Northern Railway (VII-tS-U-
77), 63-64. 

Safety of Sri Lanka Tamilians (VII 
-17-11-77), 59. 

Smuggled Articles unearthed durin. 
last Six Months (VII--1S-lt-
77), 64-65. 

Threat to Indians in Australia (VII 
-17-11-77), 160-61. 

Vacancies of Ambassadors in Em-
bassies Abroad (VII-I 7-11-77). 
166. 

Visit of External Affairs Minister 
to -Foreign Countries (VII-17-
11 -77), 164-65. 

Withdrawal of Provisions of MISA 
and Release of People detained 
(VII--23-11-77), 32. 

Decision to liberaJise import of 
capital goods (IX-23-12·77). 78. 

Uniform prices of Items of Masa 
Consumption (IX-23-12-77). 
156. 

Visit of Delegation of Federation 
of Indian Chamber of Commerce 
and Industry to USSR (VllI-2-
12-77), 167. 

World Bank Loan for Building up 
Food Storage Facilities (VIII-
12-12-77), 100-01. 

World Bank Loan for Development 
of Medium Irrigation Scheme.. in 
Orissa (Vll-14-11-77), 54-55. 

AMIN, PROF. R. K. : 
A d hoc Import Licences to Coca 

Cola Export Corporation (V1I-
16-11-77), 49-50. 

Closure of Bone Mills (IX-16-12-
77), 12-13. 

Collaboration Agreement with MIs. 
Farmafin (VII-29·11-77), 68-69. 

Declaration of Licences as illegal 
by Hatbi Committee (VIT-lS. 
11-77), 66-67. 

Fulfilling of conditions of LicenCCl 
issued to MIs. Sandoz. May and 
Bater. OJaxo aDd Hoecbst Phar-
maceuticals (VDI-13-12-77). 67-
68. . 

.. Railway ~loyces' DemaDd for 
.. Bonus (VlI-lS-11-77). 164065. 

--~------------------------
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AMIN, PROF. R. K.-Contd. I 
Groundnut solvent extraction for i 

cattle Feed (VllI-12-12-77), 10. 
Interest charged from New Indus- I 

tries to be established in Back-
ward Areas (IX-14-12-1977), 
170-71. 

Issue of Licences to Foreign Drug 
Firms (VIII~-12-77), 15S--62. 

Issue of licences to MIs. Pfizer 
(VIII-6-12-77), 240-43. 

Issue of Hcences to M / s Sandoz 
(VIIJ-6-12-77), 53-5S. 

Marketing by Foreign Drug Firms 
without COB Licences (VIlI-
6-12-77), 163. 

Misrepresenting facts in application 
for licences by Mis Hoechst 
Pharmaceuticals (IX-20-12-77), 
80-81. 

PermLo;sion to Coca Cola Export 
Corporation to remit Head Office 
Expenses (VII-1S-11-77), 66. 

Providing Diesel Engines to Trains 
running in Saurashtra (Vm-
6-12-77), 16-17. 

Rate of interest charged by RBI 
for agricultural finance (VII-
18-12-77), 12. 

Reduction of Congestion in the 
Capital (VIT-21-11-77), 6. 

Violation of drug price control 
order by Mis Pfizer (VITI-6-12-
77), 239-40. 

ANANTHAN, SHRI KUMARI : 
Allotment of Land to Marginal 

Farmers (VU-2S-11-77), 29. 
Cashewnuts industries in Kanya-

kumari District (Tamil Nadu) 
(VI11-9-12-77), IS7. 

Cultivation of Coconuts in CoastaJ 
areas (VI1-28-11-77). 121. 

Development of Fishery in Kanya-
kumari, Tamil Nadu (VII-28-11-
77), 213. 

Fish Freezing plant in Tamil Nadu 
and Export of FlSh etc. (VIn-
9-12-77). ISO. 

Incentive for production of 
Cashownut (Vlll-S-12-m. 128-
30. 

ANANfHAN, SHRI KUMARI-
Con/d. 
Production and Export of Coir (Vm 

-7-12-77). 98-99. 
Production of Honey (VI1I-5-ll-

77), 245-46. 
Proposals from Tamil Nadu for 

Declaration of Areas as Bact-
ward (IX-14-12-77). 66. 

Rubber Output (IX-16-12-m. 63. 
Steps to check smuggling on coast 

of India (VllI-9-12-77). 47. 
Debates 

Cyclones in the States in the South 
(M) (VII-24-11-77), 270-71. 

Recent Cyclones and floods in tho 
Southern States eM) (VIII-6-12-
'17),379-S1. 

ARGAL, SHRI CHHABJRAM ; 
Agreement arrived at between Em-

ployees State Insurance Schemno 
and Madhya Pradesh Government 
(IX-22-12-77), S1. 

AIlotment of Plots/Houses to Di~ 
placed persons in the country (IX 
-19-12-77), 201-02. 

Ancillary Industries developed by 
Bhilai Steel Plant (VIII-S-ll-
77), 102-03. 

Construction and expenditure OD 
Bridgf:8 in States (VIII-30-U-
77), 73-75. 

Conversion of Railwav LineR m 
Korba and other places (VJII-
6-12·77), 133-34. 

Extension of Employees State Insu-
rance Scheme to Indore, Ujjain, 
Gwalior and Ratlam (IX-22-J' ... 
77), 74. 

Financial Ass,istance to Madhya 
Pmdesh for Irrigation (1X-
19-12-77), 204-OIt 

Freedom and Rehabilitation of Bon-
ded Labour (VII-17-J1· 77), 6().. 
61. 

Grant of Cooking Gas and Petrol 
Pump Agencies (IX-20-12-77). 
125-26. 

Gwalior-Etawah and Sawai Madho-
pur Etawh (VJII-13-12.77). 4,.. 
46. 
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ARGAL. SHRl CHHABIRAM-
Conld. \ 
Ho.:..aeless scheduled Castes and 

Scheduled Tribe Families (VIII-
5· J 2·-77). 79-82. 

Improvement of Engines of Trains 
on Sheopur-Bhind Narrow Gauge 
Line (VlI-29-Jl-77), 203-04. 

Incidence of Malaria in the country 
(VIII-8-12·77), 17. 

Intercepting Mail of Certain Politi· 
cal Leaders (IX-lS-12-77), 9·10. 

List of SC and ST (IX -14-12-77), 
26. 

Micro-Projects laullChed in Adivasi 
. Areas (VII-23-11-77), 67. 

Potato Research and Seed Produc-
tion (VII-21-11-77). 224-25. 

Problem of Drinking Water in the 
Villages tVII--21-11-77). 117-18. 

Quantity of Coarse grain procured 
by FCI (IX-19-12-77), 91-93. 

Reserved Quota for S.c. and S.T. 
in state Bank of T ndia and other 
Nationalised Banks tvUI-9-12-
77), 86. 

Reserved Quota of S.c. and S.T. 
(VII-29-11-77), 96·97. 

Small Farmers Development Agency 
in M.P. (VII-21·11-77), 219-20. 

Soyabeen Sovent Extraction Plants 
(VII-21-J 1.-77), 220--22. 

State wise number or displaced per-
IOns in the country (lX-19·J2-
77). 204. 

Supply of free electricity to S.c. and 
S.T. Bastis under R.E.c. Scheme 
(VH-16-11-77), 113-14. 

Tax c. utst.anding against Industrial 
Houses (VIII-2-12-77), 64. 

Telephone Facilities at Mandis, 
Thana, Block, District and Pan-
chayat l~ve1s (VU-24-11-77). 
101. 03. 

Upgi'Q\Jing of Post Offices in Bihar 
(VU-17-11-77), 23. 

Vehicles Factory, Jabalpur (IX-
1~12-77), 59. 

Debates 
Dacoit menace in the Chambal 

Valley (Matter und« 377) (VIII 
-2-12-77), 287-90. 

ARGAL, SHRI CHHABJRAM-
Concld. 
Employment of Scheduled Castes.-

and Scheduled Tribes in Services. 
against reserved quota (Dis) (VII 
-21-11-77). 304-09. 

Twentieth, Twenty-first and Twenty 
second reports of Commissioner 
for Scbeduled Castes and Sche-
duled Tribes (M) (VII-21-11.77). 
304---{)9. 

ARIF BEG. SHRI): 
Debates 

Coffee Brand (St.) (IX-23-12-77), 
~33-3S . 

ARUNACHALAM, SHRI M: 
Enactment of Common Civil Code 

on Directive Principles in Consti-
tution (V1I-29-11-77), 229. 

Export of Oniolls and Potatoes 
(IX-23-12-77), 16. 

Money collected as Salt Tax or 
Salt cess (VIII-7-12-77), 44-4S. 

Security measures to prevent sky-
jacking of plane occupied by the 
Prime Minister (VIII-2-12-77), 
82. 

Use of Algae as Fertilizer (VII-
28-11-77). 117-1B. 

ARUNACHALAM. SHRI V. : 
Ambitious Targets to provide more 

Jobs by the Khadi and village 
Industries Commission (VIII-
7-11.-77). 8. 

Contrbutions made by companies 
by way of advertisement iB Con-
gress Party Magazines I Souveniort 
(Vil-IS-II-77), 

Conversion of Varanasi-Gorakh-
pur and other Metreilt., Gauge 
Lines into Broad Gauge (IX-
20-12-77). 19. 

Excise duty on Agricultural imple-
ments, Fertilisers and Ia!eCti-
cides (VIII--2-12-77), 7. 

I11clusion of Hydel Generation in ' 
Hilly Areas in National Power· 
Policy (VIII-30-H-7?). 7. 

President Sadat's visit to Israel (IX 
15·12-77). 17-20. 
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ARUNACHALAM Y.-Con/d. I AUSTIN, -i)R.-HENRy=Contd.--
Pro~l to run Super Fast Trains I Concession offered to people of 

dunng 1977-7S (YIIl-13-12-77). Indian origin to leave Sri Lanka 
23. (YIII--S·12-77), 9S-99. 

Debcltct:t Conference of States Information 
Conversion of Tirunelveli A.I.R. and Broadcasting Ministers (VIn 

Station into fulfledged Station -30-11-77), 214. 
(VIII-30-11-77), 54.55. ~ngress workers arrested follow-

Loss incurred by Coal India Ltd. mg the arrest of former Prime 
(IX-14-12-77). 5. Minister (IX-Id-12-77), 199-200. 

Proposal to Introduce 'Saral Ex- Dearness Allowance to Central 
pre~s' from Shencottah cvn-. Government Employees (VII-
29-11-77). 64. 18-11-77), 211.-12. 

Re. Question and Calling Attention Delay in AnD~)uncement of Sugar 
notices (VITI-1-12-77), 195-96. Policy (VII-14-11-77), 31-32. 

Recent Cyclones and flood" in the Delay in visit of United States Prest-
Southern States (M) (VIIl-6-12- dent (VIII-I-12-77), 6S. 
77), 341-46. Final selection of players for inter-

Supreme Court (Number of Judges) National Sports (VII-28·1l-77). 
Amendment Bill : 143. 
Consid (IX -20-12.77). 356-59. Foreign Trade Policy (V1I1-2-12-

Wh't P 77). 216. leaper on misuse of Mass 
Media during Internal Emergencv Imposition of ban on Export of 
(M) (YII-14-1l-77), 373-7Q. . Rose wood Timber logs (VIII-

9-12-77), 20. 
ASOKARAJ, SHRI A : Indians Holding British passports 

Railway Route from Ariyalur tel (VIII-8-12-77). 113. 
Attur (IX-20-12-77). 83. Indo-German Agreement on 

AUSTIN, DR. HENRY: Oceano-graphic studies (VIII-
Action against Politician Ii and 30·11-77). 92. 

Smugglers (IX-16-12-77), 85. Indo-Iraqi Collaboration Pact (VIn 
Aid asked for bv Kerala Govern- -8-12-77). 34·35. 

ment (IX-23:12.77). 112-13. Indo-US Joint Commission (VII-
Alleged Unrest among Indian Rail- 24·11· 77), 44-45. 

waymen (VIII-6.12.77). 123.24. Integration between Physical and 
Allotment of land to Group Hous- Financial Planning (VIII-7-12-

ing Society in South Delhi (VII 77), 139·40. 
-14.11-77}. 145-47. Interim Report on Railways (VIII 

Anand Margis' meeting Abroad -13-12·77), 73·74. 
(IX-22.12-77). 137. Introduction of Employment Orien-

ted area planning (VII-23-U-
77), 200 Arrest of Indians in South Africa 

(VII-24-11-77), 64-65. 
Asian Conference on Agricultural 

Credit and Cooperatives (VII-
21 -1 1-73). 33-34. 

Atrocities on Harijans (YII-16-11-
77). 140-42. 

Cases pending in~stjgation before 
CBI. (VIII-3()'1l.77), 217·18. 

21-159 lSS/ND/78 

Investment in Agriculture and 
Industry Sectors to solve unem-
ployment during Sixth Plea (VII 
-23-11-77). ISS. 

Irate R.P.F. Jawans assault on Rall-
way Hospital Doctors at Baraunl 
(VIT-29-11-77), 231-32. 

1anata Houses for Union Ministen 
(VII-28-11· 77), 143-44. 
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AUSTIN, DR. HENRY-Contd. 

L0ans and advances gt8ated by 
Nationalised Banks (IX-16-12-
77), 177. 

Loss to Air India due to Prime 
Minister's visit to Moscow in 
October, 1977 (VIII-9-12-77), 
71. 

Measures to help sick units (VlII 
-30-11-77), 215-17. 

Medical help to cyclone hit states 
(IX-15-12-77). 165. 

Meeting of Secretaries of State 
I)ocial Welfare Departments (Vll 
-21-11-77). 181. 

Move to increase Oil Prices by 
OPEC Countries (VlI--6-12-77), 
322. 

New Trade and Distribution policy 
for Kharif Grains (VII-l4-11-
77). 157-58. 

Participation of Poland in Equity in 
India (IX-16-12-77), 172. 

Posts lying vacant in Indian Council 
of Agricultural Research (VII-
28-11-77). 140--42. 

Power Generation in Tamil nadu I 

and Andhra Pradesh (VIn-
30-11-77). 

Profits of nationalised banks (IX-
16-12-77), 34:. 

Proposal for Electoral Reforms (VIJ 
-15-11-77), 40. 

Pulses. oils piled up at Rail Yards 
(VII-1S-lJ-77), 218. 

Releasin~ of a Ucence to Jayasbree 
ShipplDg Company (VlI-16-11· 
77), 201. 

Review of Agricultural Coopera-
elVes (IX-19-12-77). 33-34. I 

Revival of U.S. Cultural centres 
(!X-15-12-77), 65. I 

Rise in prices of pulses, wheat and 
nce (VIl-14-11-77), 158--62. 

Rolling Plan Concept (VII-l6-11. 
77). 61-62. 

Sale of im~~lene and 
Rubber co in BJact 
Market (VIn-9·12.77). 26-31. 

I AUSTIN. DR. HENRY-Concld. 
Secret Files banded over to Pnme 

Minister by former Minister (Vll 
-23-11-77). 144. 

Shifting of South Eastern Railway 
Headquarter (VII-lS-ll-77). 
220-21. 

Stoppage of expon of Sugar (VD 
-18-11-77). 68-69. 

Study of the Small Scale Industries 
by Administrative Staff C911ege 
of India (VIJ-23-11-77) 76. 

Substitute for MISA (VIII-7-12-
77). 10-16. 

Substitution of Foreign Mail willa 
forged letters (VII-24-1l-17). 
120-21. 

Suggestion for a Pipeline Corpora~ 
tion (VII-29-11-77). 165-66. 

Supply of Urea to India (IX-19.12-
77). 247-48. 

Swedish Companies Permitted to 
Operate in India (VIII-9-12-77), 
83. 

Transfer of officers to prevent ran 
accidents (VII-15-1l-77). 219. 

Visits of flood affected States by 
Flood Commission (VII-28-11-
77), 139-40. 

Visit of Prime Minister and Minis-
ter of External Affairs to USSR 
(VII-17.1l-77), 96-97. 

Debates 
Re. Discussion on cyclone affected 

areas (VIII-1-12-77). 198-99. 
Recent Cyclones and floods in the 

Southern States (M) (VllI--6-12-
77), 359--66. 

B 
BADRI NARAYAN. SHRI A.R.: 

Appointment of Labour Welfare 
machinery (IX-15-12-77). 51. 

Employment of Local Talent in 
Kundremukh Project (VIII-l-l2-
77). 11. 

Pilferage of Foodgrains in De-
pots (IX-19·12.77), 72. 

Rates for Accommodation aDCI 
Meals in proposed cheap hotels 
(IX-16-12-77), 80. 
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BAGRI. SHRI MAN! RAM : 
Assistance to States for Develop-

ment of Ayurveda (VIII--1-12-
77). 18-21. 

Children off Fonner Ministers Study 
in Foreign Countries (VIII-
12-12-77). 80. 

Conversion of Shahadara-Saharan-
pur Railway (VII--29-1l-77). 98. 

Dearness Allowance to Central Gov-
ernment Employees (VII-18-U. 
77). 211-12. 

Development of Forests (VII-
14-11-77). 23. 

Development of sites of Tourist 
interest in Madhya Pradesh 
during Fifth Year Plan period 
(IX-16-12-77). 26-30. 

Encashment of leave by Central II 

Government Employees (VIII-
2-12-77), 199. I 

Exemption to retain Government 
accommodation by the Govern-
ment Officials having their own 
Houses (VIT-14-1l-77). 99. 

Function of the Medical Consultant 
of Safdarjang Hospital (VIII-
1-12-77). 95. 

Government Employees having 
Separate Pool Accommodation 
(VIJ-21-1l-77). 175. 

Industrial licensing policy CVII-
16-11-77). 13~37. 

Introduction of Colour T. V. System 
in the country (VIII-30-11-77), 
15. 

Multi-Members Election Commis-
sion of India (V11-29-11-77). 75-
76. 

Opening of New Post Offices in 
Maharashtra (VIJ-17-1I-77). 25-
26. 

Police firing in States (VI11-30-11-
77). 41. 

Proposal to set up Dry Ports in 
States. (V111-2-12-77), 41-42. 

Provision of Severage in Localities 
of Delhi (VII-21-11-77). 80-81. 

ProteSt by Sri Lanka and Pakistan 
against the statement o! Erstwhile 
Prime Minister (VlI-24·11-77). 
58-59. 

BAGRI. SHRI MAN! RAM-Contd. 
Reconstitution of Tel~hone Ad-

visory Committees (Vl11-1·1l-
77), 4-5. 

Re-employment of officers after ro-
tirement (V1I-23-11-77). 70. 

Removal of Unemployment (VII-
17-11-77). 119-20. 

Rise in Prices of Essential Com-
mmodities (1X-23-12-77), 102. 

Shortage of HMT Watches (VlU-
30-11·77), 184. 

Shortage of power to industries ill 
Bihar and U.P. (VIII-30-11-77). 
229-30. 

Smuggled goods (IX-16-12-77), 22. 
Submission of report of Bboothalin-

gam Commission (VII-18-ll-
77). 107-09. 

Utilisation of Bank Resources to up.. 
lift the Rural Areas (VIII-2·1l-
77). 206-07. 

Vigilance Cell in P&T Department 
(VII-24-11-77). 83-84. 

Warrants issued by former Gov-
ernment (VII-I8-H-77). 31-32. 

Welfare of Miners (VII-24-11-77). 
6. 

Withdrawal of Amount of Compul-
sory Deposit by Central Gov-
ernment Employees (VIII-2-12· 
77), 207-08. 

Debates 
Lady Hardinge M~~j~l college ~d 

Hospital (AcqUISItiOn) and Mil-
cellaneous provisions Bill. Consid. 
(VII-14-11-77)' 331-32. 

News coverage by AIR and TV of 
Lok Sabba Proceedings reo Lady 
Hardinge Medical College. etc .• 
(Matter under 377 (VII-18-11-
77), 251~0. 

Re Discussion on prices of Sugar-
~e and Gur (IX-22-12-77). 
ISO-53. 

Re. Issue of visitors' Cards to M.Ps 
(VII-15-11.77). 255-56. 
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BAHUGUNA SHRI H. rot. : 

Debates 
Dredging sub-contract in Bombay-

High to an Indian firm by-
American contractors (Matter 
under 377) (V1l-16-11·77). 
261-67. 

Government decisions on recom-
mendations of foil prices com-
mittee (St) (IX-16-12-77). 272,-
76. 

Reduction in the prices of peQticides 
(St.) (VlI-29-11-77), 251-52. 

Restructuring of Oil and Natural 
Gas Commission (St) (VIII-6-12-
77), 279-81. 

Smith, Stanistreet and Company 
Limited (Acquisition and Trans-
fer of Undertakings) Bill : 
Consid. (VII-28-11-77), 322-23, 
329-32. 
Motion to pass (VII-28-11-77), 
333-34. 

Take over of management of Messrs. 
Benpl Chemical and Pharmaceu· 
tical Works Ltd. Calcutta (St.) 
(IX-16-12-77), 276-77. 

BAIRAGI. SHRI JENA: 
Allotment of Posts by Eastern re-

gion Calcutta to Orissa Circle 
Geological Survey of India (IX-
-22-12-77), 74. 

Canteen for Members of Parliament 
in Neena Bagh Area (VII-21-1l-
77), 241. 

Construction of Fishing Harbour at 
Dhamra (V11-21-11-77), 55-56. 
IDPL Unit at Balasore (VIl-
15-11-77). 80. 

Efforts for another meeting between 
Phizo and the Prime Minister 
(VII--23-11-77), 86. 

Engineering Exports from India to 
Middle East countries (IX-
16-12-77), 117. 

Export of tea to Forein Countries 
(VII-IS-H-77), 74-7~. 

Flight connection from Bhubane-
swar to Kgnarak MII-9-12-77). 
9-15. 

Grant of Pension to Freedom Fi~ht
ors from. Belasore District (VU-

BAIRAGT. SHRI JENA-Contd. 
New Rail lines in Southern States 

(VII-I5-11-77), 219. 
Opening of Health Protection 

Centres in Orissa (VII-17-1l-77). 
97. 

Opening of National Games Sane-
turary in Similipat. Mayurbhanj 
(Orissa) \t 111--5-)2-77), 90-91. 

Paradip Port (VII-16-1l-77). 116-
17. 

Proposal to increase speed of Utkal 
Express and Kalinga Expreaa 
(VIII~-12-77), 122. 

Rise in prices of Essential Commo--
dities(VII-18-11-77), 195-97. 

Sanction for fish seed fann in Orissa 
(IX-l 9-1 2--77), 133. 

Supply of Rapeseed Oil to Orissa 
State (IX-23-12-77), 128j 29. 

Tourist lodges and Hotels in Orissa 
(VIII-2-12-77), 88-89. 

World cup Hockey Competition 
(VU--14-11-77), 229-30. 

BAL, SHRI PRADY~A: 
Appointment of a Reader in the 

Indian Institute of Mass Commu-
Dications (IX-14-12-1977) 167-
68. 

Grant-in-aid to Indian Institute of 
Mass Conununication, New Delhi 
(VII-16-11-77), 37-38. 

Non-implementation of recommen-
dation of Sinha Committee by 
Indian Institute of Mass Commu-
nication (VII-16-11-77), 179-80. 

BALAK RAM. SHRI : 
Admission of handicapped students 

in Central School. Gole Market. 
New Delhi (IX-19-12-77), 54-55. 

Assistants in Railway Board's offi-
ces (VIII-13-12-77), 133. 

Ayurvedic dispensary in West Delhi 
(IX-22-12-77), 59. 

Compensation tor the land acquired 
in sub-tebsil Kumarsain and Suni 
on Kinga]-Dhami Road (IX--
14-12-77). 125-26. 16-11·77), 58. ------------ -----------------------------------------
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SALAK RAM-Contd. 
Defective promotion policy of LIe 

(IX-16-12-77), 137. 
Filling up of the post of Secretary 

in Marine products export Dev!" ... 
lopment Authority (IX-23-12-
77), 144. 

Participation by Marine Products 
Export Development Authority in 
Trade Fairs during 1975 and 1976. 
(VlII-9-12-77), 118. 

Quarters for Traffic Running StaB 
(VnI-13-12-77), 49. 

Recruitment in Marine Products Ex-
port Development Authority (Vn 
-18-11-77), 121-22. 

Staff sanctioned for Erstwhile 
Marine Products Export Develop-
ment Authority (VIII-2-12-77l. 
106-07. 

BALKRlSHNAlAH. SHRI T.: 
Debates 

Employment of Scheduled Castes 
and Scheduled Tribe in Service 
against Reserved Quota (Dis). 
(VII--16-1l-77), 295-304. 

Twentieth, Twenty-first and Twenty-
'\econd Reports of Commissioner 
for Scheduled Castes and Sche-
duled Tribe5 (M) (VII-16-1l-77). 
295-304. 

BALBIR SINGH, CHOWDHRY : 
Academicians attending Inter-

national Academic Conferences 
abroad (lX---19-12-77), 4-14. 

Action against Official Connected 
with Conspiracy to declare Shri 
Jagjivan Ram as H~art Patient 
(VII--17-11-77), 70. 

AJlegt":d burning of files by tormer 
Prime Minister (IX-14-12-77). 
107. 

Central bnanClal AssIstance for 
updating Land Records for bon-
solidation of Land Holdings (VlIl 
-12-12-77). 5. 

Complaints against Managers of 
STCjMMTC (VHl-9-12-77), 
208. 

Development of Forests (VI-I.t-I1-
77), 16. 

BALBIR SINGH CHOWDHR y~ 
Corud. 
Division of Leased out Plots tn 

Delhi (VIII-12-12-77), 87-89. 
Earnings of Drivers and Peons of 

S. T. c. (1X-23-12-77), 93. 
Financial Assistance to States for 

Compulsory Education in Ele-
mentary Gasses (VII-28-11-
1977),4. 

Marketing Manager of STC Com-
mittee Suicide (lX-23-12-77). 
254. 

News Item captioned Wheat Scandal 
Unearthed (VIII-S-12-77). 232-
33. 

News item • Indira Plot to Nab 
Babuji for Murder (IX-14-12-
77), 217. 

Plan of HMT for making compo-
nents for two million watcbes 
(VIII-30-11-77), 228. 

Production of film Indus to Indira 
Gandhi by a Tamil Nadu "'lnn 
--(VII-16-11-77), 12. 

Quantum of Additional Land Allot-
ted to Gujranwala House Build-
ing Cooperative society (VIIl-
5-12-77), 122-23. 

Railway Bridge at Vi nay Marl 
New Delhi (VlI-29-11-77), 112-
13. 

Reconstitution oC Telephone Ad-
visory Committees (VIII-l-ll-
77), 5. 

Reduction of Congestion in the 
Capital (VJl-2t-lt-77). 4_ 

STC/MMTC extended help for tho 
Cause of Family Planning durin. 
Emergency (VIIl--9-12-77). 88. 

Services of Staff C.ar drivers of STC 
placed at the disposal of former 
Minister and High Officials (IX 
-23-]2-77), 190. 

Staff Cars in STC (lX-23-J2-77), 
190. 

Steps to check rise in prices of 
Stainless steel utensils (VIn-
30-11-77), 159-60. 

Strike in Scooter Factory, u.P. (VU 
-24-11-77), 103-04. 

----- - -------_._------'---- -
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BALBIR SINGH CHOWDHRY'-

Concld. 
Survey of the Raw Material in Back-

ward Distrlct at Hoshiarpur, 
Punjab (VlII-30-11-77). 99. 

Telepbone connection in Saharsa 
District, Bihar (VII -24-11-77), 
16-17. 

Debates 
Advocates (Amendment) Bill : 

consid (VlI-28-11-77), 295-99. 
Constitution (Amendment) Bill: 

(Amendment of article 124) by 
Shri P. K. Deo: 
Consid. (VIlI-2-12-77), 323-28. 

Constitution (Amendment) Bill 
(Amendment of Article 352) by 
Shri Hari Vishnu Kamath: 
Consid. (VII-18-11-77), 328-34. 

Constitution (Forty-fourth Amend-
ment Bill): Motion to pass (IX-
19-12-77), 433, (lX-20-12-77), 
285-89. 

Question of Privilege against Sbri-
mati Indira Gandhi and other 
(VII-17-11-77),245-46. 

White Paper on Misuse of Mass 
Media during InteI'!lal Emer-
gency (VII-IS-lI-77), 347-50. 

BALDEV PRAKASH, Dr. : 
Accord on Construction of Thein 

Dam (VII-14-11-77). 76-77. 
Annual production by multinational 

Drug Companies (IX-20-12-77), 
24. 

Charges against Director. Central 
Research Institute for Ayurveda. 
Patiala (IX-22-12-77), 119. 

Demotion/termination of services 
of officers/employees of Gle. 
IC-16-12-77), 108. 

Diversion of Fast Trains from 
Jammu to Bombay via Gurdaspur 
Batala (VII-29-11-77). 76. 

Head clerks superseded in Income 
Tax Department (IX-23-12-77), 
78. 

Income Tax arrears of 30 large In-
dustrial Houses MII-9-12-77). 
209. 

.BALDEV PRAKASH, DR.-ColJld. 
Loan sanctioned to Sobhana Tex-

tiles by Indian Overseas Bank. 
Bombay (VIII-2-12-77). 83. 

Lowering of interest of Bank Loans 
Advanced to Small Scale Industry 
(TX-16-12-77), 237. 

Production of Steel (VIII-S-12-77). 
49. 

Representation from All lndJa 
National and Grindlays Bank 
Employees Federation (IV-
15-12-77), 75. 

Request by All India Small Medium 
News papers Association for 
increase in the rate of Govern-
ment Advertisement (VII-16-11-
77). 20. . 

Retirement of IPS Officers ia 
Punjab during Emergency (IX-
14-12-77), 158-59. 

Rise in prices of Essential Commo-
dities (VIl-18-11-77), 195-97. 

Russian Combine Harvester SKP· 
4A (VII-14-11-77). 214-15. 

Setting up of industrial complex by 
big multinational corporation 
(VIII-30-11-77), lt8. 

Treatment of Private citizens as 
VIP (VIII~--7-12-77). 91. 

Debates 
Constitution (Forty-fourth Amend-

ment) Bill : 
Motion to pass (IX-20-12-77). 
317-22. . 

Question of Privilege against Shri-
mati Indira Gandhi and others 
(VII-17-11-77), 235. 

BANATWALLA, SHRI G. M.: 
Appointment of Deputy Commis-

sioner of Delhi Municipal corpora-
tion (VIII-7-12-77). 112-13. 

Appointment of non-Career Diplo-
mats (V11-17-11-77), 80-81. 

Arrest of Indian in South Africa 
(VIT-24-11-77). 64-65. 

Assets of staff attached to Former 
Ministers (VIl-16-11-77). 25-27. ----------------------------



NAMB INDEX 321 

BANATWALLA. SHRI G. M.- BANATWALLA. SHRI O. M.-
Contd. COntd. 
Closing of Publication of Regional 

Editions of Rozgar Samacbar 
(VII--23.11·77). 39. 

Closure of Industries during October 
and November 1977 (IX-15-12-
77). 127. 

Committee on Turkman Gate inci· 
dents (VII-16·1l-77). 125-26. 

Compulsory Retirement of Cochin 
Port Employees (VII -23-11-77). 
93. 

Conditions and restrictions in refin· 
ing of Edible Oil (IX-16-12-77l. 
145. 

Construction in contravention of 
approved Plan in East of Kailash 
commercial complex. New Delhi 
(VII-14-1l-77). 110-11. 

Destruction of a pamphlet praising 
the Emergency (IX-14-12-77). 
233-35. 

Devaluation of Rupee in terms of 
Pound Sterling (VIII-2·12-77). 
208-09. 

Development of Defence Land bet. 
ween Indrapuri Colony and Tada· 
pur Village (lX-14-12-77). 64. 

Exemption to retain Government 
accomodation by the Government 
Officials baving their own Houses 
(VII-I 4-11·77). 99. 

Existence of Institutions of Serfdow 
Goa (VII-24.11-77). 116·17. 

Expert Committee on the effect of 
Environmental pollution on the 
Taj Mahal (VIII-13-12-77). 227 
-29. 

Haj Pilgrima~E' (VIII-8-12·77), 73. 
Import of Gold to stop smuggling 
(VIII-2-12-77). 44. 

Industrial Licensing Policy (VIJ-
16·11-77). 136-37. 

Inquiry into the advances made by 
nationalised bank~ to companies 
in the Private Sector (VlI-18.lJ. 
77), 95-96. 

Liquor Poisonin(t in Ahmedabad 
(VflI-30-1l·77). 98. 

Multi·Members Election Commis-
sion of India (VII-29-11-77). 75· 
76. 

Officers of the Indian Revenue .,ice 
on Deputation (VIII-9-12-77). 
99. 

Plan for national desert park (IX-
19-12-77). 100-01. 

Plan to locate Oil in Cauvery Ballin. 
Kerala and Managaloro (VIJ-
29-11-77), 2]5-16. 

Protest by Sri Lanka and Pakistan 
against the Statement of Erstwhil~ 
Prime Minister (VlI-24-1l-77). 
58-59. 

Re-employment of officers after re-
tirement (VII-23-1l· 77). 70. 

Super Tanker Oil Terminal Project 
Cochin (VII-23-11-77). 207. 

Utilisation of Bank Resources to 
uplift the Rural Areas (VIII-
2·12·77), 206-07. 

Vigilance cell in P&T Department 
(VIJ-24-11-77). 83-84. 

Withdrawal of Amount of Compul-
sory Deposit by Central Govern-
ment Employees (VIII--2-12-77). 
207-08. 

Workers affected and productioD 
suffered due to closure of Indus. 
tries (IX-lS-12-77), 96. 

Debates 
Appointment of a Judicial Com· 

mission by U.P. Go"fCrnment to 
inquire into riots in Varanasi 
(Matter under rule 377) (VlU-
6·12-77). 288-89. 

Constitution (Amendment) BiJI : 
(Amendment of article 124) by 
Shri P. K. Deo : 
Consid. (VIII-2-12-77). 3m--23. 

Damage to crops and property 
caused by recent cyclone in Tamil 
Nadu and Pondioherry (VIJ-
16-1l-77). 254-55. 

Ouestion of PriviIeLZe against Shri-
mati Indira Gandhi and others 
eVTJ-17-11-77), 250--52. 
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BANATWALLA. 

Ct7nCId. 
SARI \G M.- 1 BARUA, SHRI BEDABRATA: 

Reported explosion in the Heavy 
Water Plant in Baroda (CA) (VIII 
-6-12-77), 270-71. 

Requisitioning and Acquisition of 
immovable property (Amend-
ment) Bill. 
Consid. (IX-22.12-m. 238-J1. 

Restoration of the minority charac-
ter of Aligarh Muslim University 
(Matter under 377) (VllI-13-12. 
77). 2S1-52. 

BARN ALA. SHRI SURJIT SINGH: 
Debares 

Development of fore~t (H.A.H. 
Di5.), (VIn-2-12-7?), 364-67. 

Flood situation in the country 
(H.A.H. Dis.). (Vm - 7 -12-77), 
363-70. 

Policy on Sugar Industry and Dis-
satisfaction among fanners on 
price of Sugar Can,.! (Dis.) (lX-
23-12-77), 521-36. . 

Re. Discussion on prices of Sugar. 
cane and Gur UX--22-12-77), 
151-52. 

Re. Papers laid on the Table (lX-
22-12-77), 157-58. 

Recent Cyclones and Floods in the 
Southern States (M) (VIIT-6-12-
77). 392-403. 

Reported failure of Central Govern-
ment to give adequate financial 
assistance to cyclone-hit Southern 
States (CA) (VIlT-l-12-77), 
212-46. 

Sugarcane. guT and Khandsari (St.) 
(IX-23-12-77), 330-32. 

BARRAW, SHRI A.B.T.: 
Expenditure on Kendriya Vidyalava 

in Delhi (Vffi-12-12-77), 74-75. 
Finandal Assistance to States for 

Compulsory Education in Ele-
mentary Classes (VII-28.1l-77), 
9. 

Reservation of seats for SC and ST 
and Handicapped in Kendriya 
Vidyalayas (TX-19-12-77),63-
65. 

Sainik Schools aX-14-12-77), 95·-
97. 

Arrest of Senior Civil Servants (Vll 
-23-11-77), 12-13. 

Malaria Epidemic in Delhi (VII-
17-11-77), 9. 

Debates 
Banking Service Commission (Ro-

peal) Bill : 
Consid. (VJ11-5.12-77). 275--79, 

Companies (Amendment) Bill : 
Consid. (VIII-13- I 2-77), 270-
77. 

Disapproval of Banking Service 
Commission (Repeal) Ordinance. 
1977 (Res) (VIII-5-12-71), 275--. 
79. 

Inland Steam Vessels {Amendment) 
Bill : 
Consid. (VII-16·11-77), 276-

79. 
Report (1974) of Commission of 

Inquiry into the Disappearance of 
Netaii Subhas Chandra Bose 
(M) (VIIT-8.12-77l, 250-52. 

White Paper on mi:mse of Mass 
Media during Internal Emergency 
(M)(VIT-14-1l· 77). 393-400. 

BASAPPA SHRT KONDAJI : 
Memorandum on Amendment of 

Constitution on Panchayati Raj 
(IX-19.12-77). 241. 

BASHIR AHMED, SHRI : 
Export of Onions and Potatoes (IX 

-23-12-77). 19. 
Park befOre the Residence of Chau-

dhari Tayyab Hussain, Gurgaon. 
Haryana (VTI1--12-12-77), 90-91. 

President Sadat's visit to 
(TX-15.12-77). 17-20. 

J~rael 

Report of the Fact Finding Com-
mittee on Demolitions in DeIhl 
HX-14-12-77), 113. 

Sick su~ar mill!! in u.P. (VII-
14-11-77), 66-67. 

Debates 
Obituary References-

Death of Shri Prak:lsh Vir Shastri 
(VJJ-.. 23-11·77). 255. 
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BASU. SHRI CHITTA: 

Advances made by Nationalised 
banks to Agricultural and other 
Sectors (VIII-9·12·77). 38. 

Agricultural Workers (VII-17·11-
77). 64·65. ' 

Allotment of Land to Marginal 
Farmers (VII-28·11·77). 26-27. 

Amount spent on Displaced Persons 
for East and West Pakistan (VTI 

I -28.11.77). 85·86. 
Anglo American Package PJan on 

Rhodesia (VII-24·11·77). 152·53. 
Arrest of Senior Civil Servants (VII 

-23·11· 77). 10-13. 
Atrocities on Harijans (VII-16·1l. 

77), 140-42. 
'Coal ba!lC4. Fertilisers Plants in 

Bihar and We~1 Bengal Coal Bear-
ing Areas (VII-29.11·77). 158. 

Completion of Rehabilitation Pro· 
,ramme of D.P's (VII-28.1l.77). 
167·68. 

'Concession offered to people of 
India origin to leave Sri Lanka 
(VJ1I-8·12·77). 98·99. 

'Consultation with nations of Indian 
Ocean reo U. N. Resolution (VII 
-24·11·77). 23·24. 

Contract Labourers (VII-.. I7·11.77). 
183. 

Decision on Repeal of MISA (Vn 
-16·11·77). 126. 

Declaration of industrial Truce 
(VII-17·11.77). 183·84. 

Decline in Credit Deposit Ration in 
Nationalised Banks (lX-23·12· 
77). 182. 

Demand for Removal of Officials of 
J. N. University (V[J-21·1l·77). 
168·69. 

Development of Deme~tic Tourism 
(VII-IS·] 1·77). 193·94. 

Development of Sundarbans areas 
of West Bengal (IX-14.12·77l. 
2]6. -

, 'Effect of New Food Pricing Policy 
on Availability of Foodgrains for 
Public Distribution (VII-21·11. 
77). 167. 

BASU. SHRI CHITTA-Corztd. 
Employees working in Shah Com-

mission (lX-14·12·77). 208. 
Evaluation of Role Played by Free-

dom Fighters (VIII-12·12.77). 
78_ 

Exemption to Sick Industrial Units 
from Payment of Bonus (IX-
22·12· 77). 30. 

Export Proces£i'1g Zone near Cal-
cutta (VII--IS·1l·77). 193. 

Export Targets for Eogineerin. 
Goods (VIII-2·12·77). 25-28. 

Failure of Crops in Mizoram (IX-
23·12·77). 40. 

Financial Assistance from I.M.P 
(VIII-2·12· 77). 188·S9. 

Grievances of employees of Banks. 
LIC and GIC (VlII-2·12·77). 
189·90. 

Impact of Money supply on Price 
Level (VIII-2·12·77). 190-92. 

Incentives to Encourage the Settinl 
Up oflSmall Units (IX-]4·12-
71). 85·86. 

Indo-Nepal Relations lVIII-8·12-
77). 157·58. 

Investigation into Affairs of Ins~ 
Auto Limited (V1I-29.1J· 77). 
163. 

Investment in Different States by 
Pub1ic Sector Financial Institu-
tions (VIII-9-12·77). 198. 

Irrigation Projects in Bihar and 
u.P. (VIII-5·12·77), 157-59 .. 

Issue of letter of intent to IDPL 
for manufacture of Sulphadia-
zine (JX-20·12-77), 7-10. 

I.C.I. capable to mn Sick Mill. 
(VllI--7·12·77). 164. 

Memorandum from West Bengal 
Government on residual pro-
blems of Rehabilitation of Re· 
fugees (VIJ-2t·l1-77), 168. 

Modification of Monopoly Pro-
curement of Cotton Scheme by 
Maharashtra Government (VIU 
-30·11·77), 4'5. 

P1.YOlent of Export Subsidies to 
Jute Mills (VIl-18-11·77). 194-
95 . 

. -_ .. _-----_ ....... " ......... _--_. ------
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BASU. SHRI eHIIT AJ-Con/4. BASU. SHRI CIDTIA..-{.·omd. 
Pay.nent of Minimum wages to 

Agricultural workers by Central 
Government organisations (VIJ 
-24-11-77). 115-16. 

Per capita allocations and per capita 
income for states (VIIT-30-ll-
77), 207. 

Percentage of Area Under Irr.igation 
in States (VIII-12-12-77), 97-
100. 

Plan to case transport problem in 
West Bengal (VIII-30-1 1-77).46. 

Pow~r shortage in Eastern Region 
(VII-16-1t-77). 135-36. 

Proposal for a Unit of Hindustan 
Insecticides Limited in West 
Bengal (VIII-13-12-77). 25-30. 

Proposal to reorganise existing 
States (VII-23-11-77l. 28. 

Quantity of Raw Jute purchased 
by the JCI till date (VlII-7-12-
77). 77. 

Railway line for Transportation 
of Mineral and Forest Resources 
(VII-15-H-77), 6. 

Review of land Ceiling Laws (VB 
-28-11-77), 169. 

Reviewing of Agreements with Sri 
Lanka (VIIl-8-12-77), 100. 

Revision of the Norms for exemp· 
tion of Urban land Celing Act 
ITX-19-12-77). 139-40. 

Rice Production (VTIT-5-12-77). 
161. 

Rise in Prices of Essential Commo· 
dities (VII-18-ll-77l, 195-97. 

Setting up of sponge Steel plant in 
Orissa (VII-17-11-77). 182. \ 

Setting up of a Super Thermal 
Plant at Farakka (VII-16-11-77). 
3. 

Share of Central Taxes and Sta-
tutory Grants to States as com-
pared to Population (VlII-9-12-
77), 702. 

Silt deposit in River Hooghly 
(VIl-16-11-77), 20-24. 

Smith, stainstreet and company Ltd .• 
Calcutta (VIII-13-12-77l, 156. 

State wise strikes during March to 
November 1977 (VlII-8-12-77). 
1-8. 

Statement by Chainnan of Tea 
Council of Australia (VIII-
2-12-77), 171. 

Success of Food for Work Pro-
gramme (VIIl-S-12-77). 6-12. 

Supply of Foodgrains to West Ben-
gal (V1II-5-12-77), 161-62. 

Survey to Determine the credit 
needs in Agricultural sector of 
Rural industries sector (IX-
16-12-77). 125. 

Take-over of Bengal Chemicala 
Calcutta (V11-29-11-77). 162-63. 

Task Force to Study Petro-Chemi-
cal Industries (VII-29-11-77). 
163--64. 

Termintion of Fifth Plan (VII-
16-11-77l, 135. 

Total amount of various Taxes 
collected from and returned to-
States ClX·--23-12-77), 60. 

Underground Railway in Calcutta 
(VII-29-11·77). 17-23. 

Unification of Railway Trade-
Unions (V1I-15-11-77), 7-11. 

Unit of Hindustan Organic Chemi-
cals in West Bengal (IX-20-12-
77). 200-01. 

Use of Buffer stock of Food to-
Generate Rural Employment 
(VII ..... 21-11-77). 71-72. 

Visit of Marshal Tito to China 
(VlI-24-11-77), 60-61. 

White Paper on Farakka Project 
Agreement (V1I-17-11-77l. 66. 

Agreement between India anti 
Bangladesh for "haring Ganga 
waters at Farakka (M) (IX-
15-12-77), 250-53. 

Arrest of Senior Civil Servants 
(HAH Dis) (VIII-9·12-77). 
377-79. 

B.O.H. (V11-24-11-77l, 222. 
Closure of Publication of Natioaal 

Herald. Delhi (Ad. M.) (TX-
19-12-77). 251-52. 

-~------- -.----_ .. -------- --------------
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BASU. SHRI cmIT A..-Contd. 
Chde of Crintinal P~dure 

(Amendment) Bill : 
Int. (IX-23-12-77). 352-53. 

Constitution (Amendment) Bill: 
(Amendment of Article 352) b.'1 

Shri Chitta Basu: 
Int.. (VIII-2-J2-77), 299 
(Amendment of Article 352) by 

Shri Han Vishnu Knmath: 
Constitution (Amendment) Bill: 

Consid .• (VII-18-11-77). 373-
28. 

ConstitlRion (Amenc!ment) Bill : 
(Amendment of Eighlh Schedule): 
Int.. (VII-IS·ll·77). 296. 

Development of Sundarbans (M) 
OX-14-12-77). 353-60 

Flood situation ill the country 
(HAH DIS) (VIII-7·12-77), 362-
63. 

Gresham and Cravan of India (Pri· 
vate) Ltd. (Acquisition and Trans-
fer of Undertakings) Bill: 
Consid. (VII-29·11-'17), 272-7S. 

Home Ministry's reported Circular 
reo special varification of persons 
from Kerala and West Beuga] 
seeking gov~rnmt;nt employment 
(CA) (VIII-2.1 l.77). 254--fil. 

Maintenance of Internal Security 
(Repeal) Bill: 
Int.. (VlI-lS-ll-77), 302, 

National Holiday on Netaji Subhall 
Chandra Bose's Birthday Bill : 
Consid. CIX-16-12·77), 3S3-85 

Payment of Bonus (Amendmentl 
Bill: 
Consid. (VIII-7-12·77), 265-66. 

Public Safety Ordinance issued by 
Jammu and Kashmir Government 
(M) (VIII-12-12·77), 377-80. 

Question of Privilege against Chair· 
man. Calcutta Port Trust (lX-
22-12-77). 147 

Recent cyclones and floods in tbe 
~uthem States (M) (VlII--6-12· 
77). 307'-13. 

BASU. SHRJ CmTI'A-Coll(Jd. 
Report (1974) of Commission of In· 

quiry into the Disappearanc~ of 
Netaji Subhas Chandra Bose (M) 
(VIII-8-12-77). 23O-3'i 

Villages covered by Nationalised 
Banks (HAH DIS) (VITT-S-12-
77). 351·52. 

Water (Prevention and Control of" 
Pollution) Cess Bill: 
Consid. (VJJ-2S-11-77), :!50 

S2. 
Consid. ct. (VII-28-11-77), 273. 
Motion to pass (VII--28·11-77). 

274·75. 
White Paper on Misuse of Mass Me-

dia during Internal Emergency 
(V1I-15-11-77). 343-46 

BASU. SHRI DIDRENDRANATH: 
Paintings in UNO Building sbowinl 

India's poverty (VIII- -1-12-77). 
59. 

Proposal to Scrap Sales Tax (VII-· 
18-1I -77). 5 

Purchase of ~'bips from Poland Of 
England (IX--14-12-77), 12-13. 

Smuggled Articles lying Undispos-
ed of (VIIT-- --2·12· 77). 129-30. 

Success of Food for Work Pro-
gramme (VI[J-5·12·77). ~. 

Debate" 
Apeement between India and 

Bangladesh for sharing Ganga 
waters at Farakka (M) (lX--
15·12-77), 279-80 

D.S.G. (Genera]). 1977-78 (TX-
14-12-77). 310-11 

Report (1974) o€ Commission of In-
quiry into the Disappea.ran<.e of 
Netaji Subhas Chandra Bose (M) 
(VIII-S-12·77), 206-07. 

BATESHWAR HE MR AM. SHRI: 
Cycle stand contract at Allahahad 

Railway Station (VIJ -15-11· 77l. 
~6-57. 

Notice from Labour Enforcement 
Officer (Central) (VIl-29-11·7?). 
152. 

Parcels handling work at Al1ababad 
(lX-20-I2-77),78-79 
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-BATESHWAR. SHRI HE¥RAM- I BHADORIA. SHRI ARJUN SINGH 
Conld. I -Corud. 
Parcels Handling Work at KhuIla I Bridges across Jammun. nea'I' Delhi 

(VJlI-6·12·77). 66~. (VII-23-11.77), 124. 
Parcel handling work at Station C.O.H.S. Dispensaries (Vfl-17-11-

under Zone 4 I.lf Moradabad Divi. 77), 176. 
~iun (VII-29·11-77). ISO-St. C..apital of BiTla Group (VIII-7-12. 

Subsidy to Railway Station Porters 77), 31.32-
Cooperative La.bour Contract So· .. G VII 23 11 77) 
cic"" Ltd. Allahabad (V U-29.11. Child LIftmg ang ( - - - • 

'J 193 77). 60·61. 
Tenders for Cycle Stand con.rael at 

Allahabad (VJII-19·12-77). 65· 
66. 

Traffic handled at Tuodla (joods 
Shed (VIII-6-12-77). 175-7b. 

Victimisation of Parcel Porters at 
Allababarl Railway Station IV] 1 
-29·11·77). IIH . 

liBRWA. SHRI RAM KANWAK. 
Community tube-wells for small 

and marginal farmers (IX-19-12-
77), 31 

Effect of Export of Meat on Buffalo 
Pop-.Jlation (VIl-l8-l J. 77). 23-
24 

House Rent Allowance for DOA 
"taft {lX-I 9·12·77). S8-~9 

Loss suffered by STC due to non-
supply of salt lO Bangilldesh. 

(VIII-2·12·77).13-14. 

BHADORIA. SHRJ ARJUN SINOH: 
A.I.R. Centres in Country (VDI-

30·11.77), 118 •• 
Advancing of Loans by Nationalis-

ed Banks dU[lJl~ Emergency (IX 
·-23-12-77). 94. 

Availabilitv of Beverage "77" (V lJ 
-28-11-77). ) 2l. 

Badarpur Thermal Power Station I 
(VUI--30-11-77), 214 

.Banaras Hindu University Hill 
(VIIl--12-12·77), 91-92 

Booths of Mother Dairy and Delhi 
Milk Scheme (VU-21·11-77). 
165-66. 

Branches of Nationalised and Non· 
Nationalised Banks (VUI-2.J 2· 
77). 112-14. 

Complaints against DDA for over \ 
Payment to Contractors (Vil-
21·11·77). 226-27. 

Concealment of Income by Shri 
Chiranji Lal. Ansal Group of 
Cages. Ansal Bhawan. New Delhi 
(VlI-18·11-77), 134·35. 

Constroction of Multipurposes Dam 
and Power House at the site of 
confluence of Jlamuna. Chambal. 
Kaveri, SinJh and other Riv~rs. 
(VIl-21·11·77). 70-71. 

Dearness Allowance to Central 
Government employeea (VlI-
) 8-11.77). 211·12. 

Declaration of Agra·Kachauraghat-
Etawah Road as National High-
way (VII-16-ll·77), 81 

Devdopment of offieal languaae 
(Vl1-23·11·77). 193 

Evasion of inoome tax by M / § Dha. 
ram Singh Ram Singh. Financiers, 
Asaf Ali RLlad. New Delhi (VIlI 
-9·12·77), 92. 

Examination ot Hatbi Commission 
Report ,(VIl---29-11-77), 164.65. 

Helicopter with Military Per<;oDel 
Abroad Mi'ising (VIlI-7-12-7n. 
167., 

Import licences obtained by Ayur- • 
vedic Pharmaceutical firms of 
Indore (IX---16-12-77), 159. 

Inquiry into workin~ of Delhi Uni· 
versity during Emergency (VII-
21-11·77). 236·37. 

Inspectors and Assistant Cominis-
sioners belo:tgin&; to SC in P F. 
Organisation (VIII-I-12· 77). 
158. 

MIs Jain Metals and .Wire Works 
(IX-23-12-7n.261. 

-- ----_ .. --._'------ --------
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BHAOORIA, SHRI ARJUN SINGH 
-Contd. 
Kendriya Sachivalay.. Hindi Pari· 

shad (IX-14-12·77), 122. 
Legislalion on Adulteration in 

food stuffs (V U-24·11-77). 61· 
62. 

Liberalised rules for foreign travels 
(VIII-2-12-77), 173-7'; 

Licensed and Installed capaCilV of 
Factories manufacturing Scooters 
Motor Cycle and MOpeds (Vfl-
23·11·77). 95. 

Loss to Air India due to Prune 
Minister's visit tc Moscow in 
October. 1977 (VIIl-9·12.77). 71 

Mathura Oil Refinery (Vll-15·11· 
77), 61·63. 

Monthly Average of All India Con-
sumer Price Index for Industrial 
Workers (VIl-17-11·77). 176·77. 

Pay Scales of Translators in P&T 
Department (V1I-17·11·77). 139-
40. 

Pension to Freedom Fighters (VIII 
--,7·12-77). 189. 

Police Commissioner for Delhi lVJI 
--16.11·77). 180. 

Production of Steel. Iron, StaUlles'J 
Steel. Zinc etc. during the last 
three years (VII-24-11-77), 198 
-200. 

Reinstatement of Employees or 
A,G. Offi"'''C. Gwalior (VIII-2-l2-
77). 147-48. 

Revised Pay Scales to Inspectors 
(Class n, of Provident Fund 
Organisation (VIIi-I·12.77). 75 

Seizures made by Income Tax Auth· , 
orities from the residence of Shri I 
Chiranji Lal of New Delhi (lX-
16·12-77), 2OS. 

Shortag;e of Drinking Water in 
Trans Jamuna Colony in Delhi 
(VU-21·11-77). 166·67. 

Smuggling of Opium Powder (IX-
16-12·77), 125. 

Steps k) reduce Birth Rate (VII--
17·11·77), 147-48. 

Strength of Technicians in Delhi 
Telephone District (VII-17-11-
77), 84-85. 

BHADORIA. SHRI ARJUN SINGH 
~oncld. 

Suicide by Stenographer of Central 
Board of Secondary Education 
(VIl-14·11.77), 143-44. 

Supply of Asprin by Sanjay Sales 
Corporation. Delhi (IX-20-12-
77). 99·100. 

Supply of Power tor Irrigation (VIII 
-7-12·77). J68-71. 

Tests and trials of "77" beverage 
and Agency Itrough which it will 
be manufactured (VlI-28.11-77J. 
76-77. 

Total Television Centres in tho 
country (VIII--30-l1-71). 107. 

Traffic under Railw<t), Under Bridge 
in front of Sbyam Lal Degree 
ColJege, Delhi (VII -23-11-77), 
lQ2. 

Debater; 
Parity between tbe Production and 

Prices of Agricu~tural and Indus-
trial Products (Res) (VII-24 .. 11. 
77), 3§8·-70; (VIII-9·1 2·77l. 
360-64. 

BHAGAT RAM. SHRI; 
AJitation by employees of CSJO 

Chandigarh (VIII -7 -12-77), 30-
31. 

Allsistance to persons affected hy 
forced sterlization (VII -24·11. 
77), 118-19. 

Derailment of Bogies of Amritsar-
Dadar Ex press (VII -29·11-17). 
39. 

Economic and Political Relations 
with West Asian and North 
African countries (VI-l 7 -II· 77). 
29-30. 

Forced SteriJisation cases during 
Emergency (VJ1-17-11·77). lOS· 
06. 

Malpractices in Admission of Indo-
Swiss Training Centre attached 
to Central Scientific Instruments 
Organisation (lX-14-l2·77), 109. 

Projects Undel'iaken at Central Sci· 
entific Instruments ~anisation 
(VIII-7-12-77). 187-88. 
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.BHAGAT RAM. SHRI--Co~fd. 
Represeotation from IBM workers' 

Union (IX-15-12-77), 175. 
Setting up of a Commission for do-

ing Justice to the persons steriliz· 
ed during the Last Regime (IX~ 
15-12-77). 57. 

Shifting of Doordarshan Kendra 
Amritsar (VlII-7-12·77). 188. 

~lave Labour on a Power Project 
(IX-15-12-77). 176. 

Tampering with Nature (VJl-
28-11.77). 74·75. 

Debate~ 

<'Josure of Universities and Col-
leges due to student unrest (Mat-
ter under rule 377) (VlII-7-12-
77). 231-33. 

Employment of Scheduled Castel 
and Scheduled Tribes in Services 
against reserved quota (Dis) (VII 
-21-11-77). 309-14. 

Re. Matters under Rule 377 (VIII 
-6-12-77). 265-66. 

Twentieth. Twenty-first and Twenty 
second reports of Commissioner 
for Scheduled Castes..iPd Schedul-
ed 'fribes (M) (VII-21-11-77). 
309-14. 

BHAKTA. SHRI MANORANJAN: 
Allotment of Indian Gas Agencies 

au perpetual ba.'Iis (VTII-6·12· 
77). 235-36. 

Another change in pattern of sec-
ondary educaaon (VIl-14-11.77). 
197-98. 

Assessment of works done by Bur-
mah Shell. C..altex and Esso after 
taking over by Government (VIII 
-6-12·77). 234-35. 

Basis on which Hote]s are star-
categorised (VIll-2-12·77). 14-
20. 

Charging high rate of rent and secu-
rity Money from the Sho1'kecpcrs 
by NDMC (VIII~-12. 77). 165· 
66. 

Cheap Houses for common man by 
DD.A. (VlI-2l-11.77J. 16-21. 

BHAKTA. SHRI MANORANJAN-
COnld. 
Consdtution of new committee to 

cheCk Rax Evasion and of out-
standing tax arrears (IX-16-12. 
77). 109. 

Dismissal of Mazdoors in AndaDJan 
and Nicobar (VIII-30-11-77) 
181. • 

Dry Dock at Port Blair (VIT-23-11. 
77), 199. 

Enforcement of new prohibition 
policy in big Hotels (VlII-2-12. 
71). 187. 

Expenditure on Bangladcih and 
Pakistan Refugees settled in 
India (1X-19-I2-71). 39-40. 

Exploration of oil in Andaman and 
Nicobar Isla ads (VIU-13-12-77). 
220. 

Extension Of LA.C. Flight to Mad. 
ras via Camicobar (VII-I8.11-
77). 150-51. 

Financial Crisis in D.D.A. (VIT .. -
21-11-77). 185. 

Firms Manufacturing Industrial Ex-
plosives CVII-16-J 1-m. 63·64. 

Fishing Vessejs in Andaman and 
Nicobar Islands Fishery Deptt. 
(VII-28-11·77). 129. 

Foreign experts working with ONGC 
(VIII-6-12.77). 234. 

Free Port at Andaman and Nicobar 
Islands (IX-23-12-77). 107. 

O. B. Pant Ho~pita1, Por~ Blair 
(VTII-8·12-77). 40-41. 

Geological Map of India (VII.-
24-11-77), 131-3~ .. 

Harassment to the Bonafide Indian 
Tourists visiting abroad (VIJ·-
17-11-77). 215. 

Hotel accommodation for TourlRts 
in Andamn and Nicobar I stands 
(IX-23-12·77). 21(;.-17. 

Implementation of 12 Point Prohi. 
bltion Programme (VII-14.11-
11). 60-62-

Improvised. Accommodations for 
C.O.RS. DIspensaries (Vll-
17·11·77), 214-15. '. 
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BHAKTA, SHRI MANORAN1AN- BHAKTA, SHRI MANORANJAN-
COnJd. COn/d. 

NAME INDEX 

Incidents of Hijacking of Planes Opening of Telephone Exchange in 
and Infiow of Foreign Tourists Andaman and Nicobar (Vll-
(Vlll-2-12-77), 186. 24-11-77), 132. 

Increasing the streugth of Delhi OUtsiders regis~rd with DDA (VIn 
Police (VIII-30-11-77), 190. -Ci-12.77), 48-49. 

Indian Technicians to lay Railway ·P.W.D. Division in Andaman and 
Lines in Foreign Countries (VII Nicobar Islands (VII-2S-11-77). 
-·29-11-77), 109·10. "5-66. 

Integrated Development Programme Payment of Bonus to Employees 01' 
of Andaman ano Nicobar Islands Public Undertakin&s (VIU-9-1l-
(VII-2S-11-77), 127. 77), 197. 

International conie,rence held to Percentage of Total Area under Ir-
explore alternative sources of rutatiDn in Anuaman and Nicobar 
energy (VlII--30-11-77), 190-(H. Islands (VIll-12.12-77), H2-n. 

Introduction ,'If Colour T.V. Sys- Persons convicted under Cofeposa 
tem in the country (VII-30-11- dunng last three years (VlII-
77), 13-19. 2-12-77), 185.S6. 

1ammu Srinagar Rail Link (VTI·- Police ComDllssioner for Delhi (VIl 
15-11-77), 179. ·-]6-11-77), ISO. 

Kashmir (VIIL-I-12-77). ISS. Production of Nuclear arms tOt 
Labour Unrest in Kachal Rubber peaceful purposes (VIlI-3(i)-1l-

Plantations in Andaman and 77) • .ISO. 
Nicoh'll' Islands (VlI-24-11.77), Production of Short Length FilIM 
48-49. (VIII-7·12-77), 96-97. 

Licenced hawkers at Howrah Sta- Prohibition Policy in Diplomatio 
tion (VIIl-6-12-77), 236·37. Mission Abroad (Vl1--17-11-77). 

Managerial Remuneration in Cor· 212-13. 
porate Sectv>r (VII-29·11-77). Ratio of Prodltction of Life-Savmg 
107. Drugs by Foreig.u Companies and 

Medical Facilities i.I! Andaman and Indian Companies MII-6-1:!-
Nicobar lIIlands (IX-l 5-12·77). 77). l1S-20. 
86 Rationing in Petroleum (VU-

'Meeting on Land Reform held in IS-11-77), 39-40. 
November, 1977 (VTIT-5-12.77). Raw Material Sources for Drugs 
228·29. 10 Aandaman and Nicobflr Is· 

Memorandum from Ex Serviceme!, lands (VlIl--13-12·77), 99-100. 
setters of campbell Bay CirCUIt Reasons for Deterioration in Wort-

.,.,. 122 2~ ing Efficiency of DMC Del'bi Ml-21-11-,.,. . -., MII-S-12-77), 227-28. 
Milk Supply Scheme in Port Blair 

(VII-28-11.77), 128-29. Rehabilitation of East Pakistan Re-
fugees in Andaa;an and Nic<,bar 

Missing Ftshing Boat at Car Niro- Islands (VII-21-11-77), 15-16. 
bar (VTI-23-11-77). 199. Repayment of CDS amount to 

Misuse of Licences by Drug Manu- Mazdoors working in Andamao 
facturing Firms (VII-IS-1 J ·77,. and Nicobar IsJands (VTI-23·11-
163-64'77). 125. 

Opening of Provident Fund Office RollJng Plan Co:nce~ (VII-16.lf-
Ilt Polt Blair (VTIJ-8-12.771. m. 61-62-
93-9,,.:.4.=--_______ -- ________ _ 
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BHAKTA. SHRI MANORANJAN-
Cun/d. \ .' 
Reor~anisation of Railway B<)acd 

(VIl-15.ll·77). 179·80. 
Report of Kuhlip Nayar Committee 

on _set up of Samachar (VII-
16-11·77), 180-·82. 

Revision in the Rates of Pension 
Permissible to Central Govern-
ment Servants (lX-16-12·77j, 
?42, 

Security measures for projcction to 
AJrborne Passengers (VIlI-9 ·12· 

77), 38. 
Separate Pool Residential Ace,)· 

IIlmodation for Depu<a.tionist to 
Delhi (lX-19·12·77), 82·83. 

Setting up a Cement Factory in 
Andaman and Nicobar Islands 
(VIl-23·11.77), 97. 

Setting up of Ho~pitals in ~Ihi 
(VII-17-11-77), 213-14. 

Setting up Indust:iaJ Projects in 
Andaman and Nicobar Islands 
(lX-14-12.77). 153. 

Shortage of Consumer (loads in 
Andaman and Nicobar Islands 
(VII-18-11·77). 151-52. 

Slackness in house buildhlg activity 
in Delhi (V1I-14-11-77). 73-
74. 

Streamlining of Diplomatic Mission 
Abroad (VIII-l-12-77), 72. 

Strike by Staff of It.dian Airlines for 
Grant of Bonus (VU-, 18-11· 77). 
176-77. 

Study on Capital Fonnation of 
Indian Privat~ Corporate Sector 
(lX-23-12-77), 215·16. 

Study regarding impact of release 
of detenus under COFEPOSA 
(Vn-18-11·7n, 35-36. 

BHAKTA. SHRI MANORANJAN_ 
Coneld. 
Unsatisfactory Delivery system of 

Gas Cylind~rs (VIJi-lS'-1l.77) 
177-79.· 

Vacant posts of Doctors in Hospital 
and Dispensaries of Andaman 
and Nlcobar (VII-24-11-77). 
l:.i2-33. 

Wagons lying idle (IX-20.12.77) 
131-32. • 

Debates 
Reported large scale influx of reo 

fugees from Bangladesh' (CA) 
(VID-1-12·77). 272r-74. 

BHANU PRATAP SINGH, SHRI: 
Dehatt's 

Belwa River Board (Amendment) 
Bill: 
Consid. (IX -22-12-77), 256-51' 

259--63. • 
Motion to pass (IX-22-12-771. 
265, 268. 

Cyclones in the States in the South 
(M) (VII-24·11-77), 279--91. 

Damage to crops and property 
caused by roc~nt cyclone in Tamil 
Nadu and Pondicberry (CA) (Vll 
-16·11·77), 241-57_ 

Fixation of Sugar Price (HA. H. 
DIS (lX-14-12·77), 391-%. 

Loss of Human lives and' Damago 
to Crops and Property due to Cy. 
clone in Andhra Pradesh (St) (VII 
'-21-11-77), 254-56. 

Nationalisation of Sugar Industry 
(HAH DIS) (iX-16·12·77). 401 
-10. 

Negotiations for return of Soviet ... 
Wheat' Loan (HAH Dis) (VIII --
12.12·77), 399-403. 

Repc.lfted abolition of fcod zones 
(CA) (VII-14·11·m, 28S--96. 

Supply of Medicines to CGRS Dis· 
pensaries (VII-24·1l-77). 133· 
34- BHARAT BHUSHAN. SHRI: 

Task force employtes of MES Port 
Blair (VII--23-11-77). 196. 

Transfer of Scbl:'ol Teachers in 
Andamn and Nicobar bland'i 
(VU-28-U·77), 128. 

Broad Gauge Line from Rampur to-
Haldwani (VIII-13·12-77), 62-
63. 

Construction of Rope-way tn Nailli-
tal (IX-23·12-77), 67·68. 
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BHARAT BHUSHAN. SHRI- BHAITACHARYA. SHRI DINEN-
Contd Contd. 
Conversion of Telerhone Excballges 

in North Uttar Pradesh into 
Automatic ::mes (lX-15-12-77). 
11-48. 

Daily Air Service between New 
Delhi and Pant Nagar (IX-16-12-
77), 78. 

Jamrani Dam Project, Nainital (IX 
-.}9-l2-77). 61-62. 

Land Reform and IrrigatIon lor 
Hill Areas tVIIl-12-12-77), 115. 

National HighwOlyS in U.P. (IX·-
1~12.77). 93-95 

Supply of Power to Farmers in 
States (VJII-7-12-77). 4. 

Debates 
Policy on SUiar Industry and Dis-

satisfaction among farmers on 
price of Sug3r cane (Dis) (lX-
23-12-77). 500-503. 

BHATTACHARYA, SHRI DlNEN: 
Aircraft Navigation aid lying idle at 

Nagloi (VIII-2-12-77). 191-9:. 
Alleged Complainli of Corruption 

and Misuse of Power against CP 
FC (IX-22-12-77), 137. 

Appointment of I.A.S. Officer as 
Head of E.P F. as in ESIC ax 
-22-12-77). 29. 

Ban on Works of Mao-Tse-Tung 
and Journal ~Peking Review' (VII 
-18-11-77), 218. 

Bipartite machinery in Coal India 
Ltd. (VII-'23-11-77). iB 

Buffer stock of Newsprint at Gau· 
hati (VIIl-30-1l· 77), 224-25. 

Conference of State Electoral Offi· 
cers in Nainital (VU-·-29-1l-77), 
153-54. 

Conference of Teachers to drive out 
T1literacy (VII-14-1l-77). 9. 

Dearness Allowance tJo Central 
Government employees (VIl-
18.11-77). ~l1.n 

Demand t05tart a newsprint in-
dustry in North Bengal (VI!1-
30-11-77). 222. 

22-159 LSS ND178 

Electronic Desk CalcUlator develop-
ed by CSIO (IX-l~12-77). 
185-86. 

Erosion of Banks of Ganga, Padma 
and Brahmaputra (VIl-J4-1J-
77), 37·38. 

Extra Payment by West Bengal on 
Per Kilo of Foodgrains (Vn· 
28-11-77), 53-54. . 

Import of Pla~ticizers (VIl-18-1I· 
77), 218-19. 

Monopoly Di~tribution of Essential 
Commodities as Demanded by 
West Bengal Government (VIII-
9-12·77), 123. 

MusLard oil lying unclaimed in 
Patna Railway Godowns (VII-
18-11-77). RIj, 

New Trick to Scuttle new Price 
stamping order by Textile Mills 
lVIII-30-1 L-77). 195-96. 

Pavment of Bonus by Industrial 
Units helped by Reconstruction 

Corporation of India (VIll-
1-12-77). 86. 

Preparation of Petroleum Profile 
with Rumanian aid (VII-29.11-
77), 8~8S. 

Publishing of Anderson Committee 
Report (VIII-7-12-77), 75-76. 

Robbing of Passengers of; Agra. 
Delhi Trai:1s (VIlI-6-12-77). 
140.41. 

Reorganisation of Statutory Tripar· 
til'e Bodies (VII-17-11-77). 180-
81. 

Representation of Inmates of Ratai 
Colony (Rajasthan) (VII-14-t. 
77). 167. 

Representation of Refugee Inmates 
of Sohagpur Camp (M.P.) (VI1-
14-11.77). 167-68. 

Retired railway employees' sons I 
daughters offered employment 
(VII-·JS-1t-77). 115-J6. 

Setting up of Panel to Study losses 
to Siok Units (VlII-2-12-77). 
100. 

Spudding of well for on at Diamond 
Harbour (Vn-29~11.77), 18S-86. 
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BHATTACHARYA, SHRI DINEN-I BHATTACHARYA. SHRI 
Co')Cld. SHY AMAPRASANNA-Contd. 
Strike by Rajasthan Atobtic Power F~!.gn Technical Experts in BHEL 

Project workers (VII-} 6--1 1·77), (IX-14-12-77), 86-87. 
94. Malaria Epidemic in Delhi (VII--

Shortage of Medical staff and 17-11-77), I-II. 
Equipments in dispensaries of 
ESIC in Delhi (Vln-I-ll-77), Number of Engineers sent to Middle 
57. East (IX-15-12·77), 46. 

Sino-Indian Relations (VIl-17-11. Number of Foreign Technicians 
77), 40-41. wor~ng in rourkela and Ourga. 

Use of lAF Planes by former pur teel Pants (IX-22-12-77). 
Minister of State fO{ Defence I 48. 
(VIII-30-11-77-239). I Supply of T.B. drugs to Chest Cli. ' 

Wage Revision Committee's Re- nic run by Howrah District T.B. 
commendation for Major Port Aasociation (VII-17-11-77), 160. 
and .Dock workers (VIII-30-11- Winding up of Contra! Fishery Cor. 
77). 108·09. poration (IX--19-12-77), 180-S1. 

Wi~hdrawal of v¥;tilllifiatioD mea;-
sures by Employees (VIl-17-11-
77). 181-82. 

Debates 
B.O.H. (VII-lS-11-77), 253-54. 
Code of Criminal Procedure 

(Amendment) Bill : 
Int. (IX-23-12-77), 353-54. 

Gresham and Craven of India (Pri-
vate) Ltd. (Acquisition and Trans-
fer of Undertakinp) Bill: 
Petition presented (VIL-2S-11-

77). 225. 
Consid (VII-29-11-77), 263-

67. 
Public Safety Ordinance issued by 

the Jammu and Kashmir Govern-
ment and reaction of Government 
thereto (CA) (VIII-2.12-77). 
242-·52. 

Reported abolition of food zones 
(CA) (VIl-14-11-77), 291-92. 

Threat of retrenchment in Beas Sut-
lej Project (Matter under rule 
377) (IX-23-12-77), 452. 

BHATTACHARYA, SHRI 
SHYAMAPRASANNA: 
Central Fisheries Corporation (IX 

-19~12-77). 37-38 
Fishing Trawlers imported (VlII--

12-12-77>. 69-10. 
Foreign Experts with ONGC and 

Indian Oil Ltd. (VIll~13-12·7.1). 
~. 

Debates. 
Enemy Property (Amendment) Bill: 

Consid. (V11-29-11-77). 314·15. 
Parity between the Production and 

Prices of Agricultural and Indus-
trial Products (Res) (VlII-9-12. 
77). 351-54. 

Policy on Sugar Industry and Dis-
satisfaction among farmers on 
price of Sugar cane (Dis) (lX-
23-12·77). 466-67. 

Reported abolition of food zones 
(CA) (V11-14-11-77). 295-96. 

Requisitioning and Acquisition of 
immovable property (Amend. 
ment) Bill: -
Consid. (IX·-22.12·77). 237. 

Two serious train accidents on tho 
Northern Railway (M) (TX- , 
22-12-77), 279-82. 

BIRENDRA PRASAD, SHRI: 
Another change in pattern o! 
secondarv education (VII-14-U-

77). 197-98. 
Bidi Workers anc Wages (lX-

15.12-77), 82. 
Bonus to LIe Employees (VlI1-

2-12-77), 73-74. 
Employees working in Catering I)e. 

partmcnt (V1II~12-771. 252. 
Fatuha Islampu,r Light Railwa, 

(VII-IS-11·m '71. 



BlRENDRA PRASAD. SHRI- BOROLE, SHRI YASHWANT-
.. Contd. Contd. 
Heat Gas and Dust Allowance of 

Sindri F actvry (VIII -6·12· 77). 
250·51. 

Installation of Automatic Telephone: 
System at Bihar Sharif (VII-
17·11.77). 78. 

lntroduction of Colour T.V. Sys· 
tern in the counlly (VIII-30-U· 
77). 16. 

Loans by nationnlised banks to 
Educated Unemployed in Nalanda 
District. Bihar (VII-18·1l·77). 
115-18. 

Rationalisation Project. Sindri 
(VIII--6.12·77). 129·30. 

Scheme to provide jobs for un· 
employed Trained Pilots (VlII-
9-12·77). 119. 

Supply of Foodgrains to Employees 
of State Farms Corporation (YIn 
-5-12·77). 135. 

Telephone connection in Saharan 
District. Bihar (VII-24·11-77,. 
16. 

BONDE, SHRI NANASAHIB: 
Changes in the (',onstiution (Res, 

(VII-24.11-77). 335-37. 

BOROLE. SHRI Y ASHW ANT: 
Absorption of Surplus Staff of IBM 

by Computer MaintenanCe Cor· 
poration (IX-14-12·77). 64·65. 

Advance Plan Aid to States (VII· . 
18-11-77). 54. 

Assistance from I.M.F. and World 
Bank (VII--18·11.77). 137·38. 

Attacks on Janata Party offices and 
leaders (IX-I4-12·77). 201·02. 

... Business in smuggled gold in 
Chandni Chowk and adjoining 
area (IX-16·12·77). 166. 

Causes for Passengers missing 
Flights at Airports (IX-23·12-
77). 173. 

Cenh"al Police Commission (VII-
23-11-77). 194. 

Code of Ethics for Judges (VII-
29·11·m. 41. 

Dearness Allowance to Central 
Govermnont Employes (VII-· 
18·11-77). 211.12. 

Delhi Peace Accord with Mizos 
(VII-23-11-77). 57. 

Derailment of Bareilly·Delhi Pas-
senger Train (V1I-6·12·77). 
205-07. 

Efforts for another meeting between 
Phizo and the Prime MiBistNi 
(VI-23-11-77), 85. 

Export potential for Indian Sports 
Goods in Canada. Australia and 
New Zealand (VIII-2-12-'l7). 
164-65. 

Formulation of a Special Plan for 
Development of Rural Industries 

(VII-23-11.77), 26. 
Impact of Exchange Reserves duo 

to Relaxation of Restrictions on 
Foreign Travel and Easing of 1m· 
pon Curbs (IX-23-12·77), 171-
72. 

Impression of EEC officials on 
EEC's help (IX-16·12·77), 70. 

Income Tax Laws (IX-23.12·77). 
158. 

Indian help in building Railways in 
Foreign. countries CYIIJ-13-12-
77). 56-57. 

Isbwarbhai Patel Committee on 
School Education (VIII-12-I2. 
77). 36·37. 

]anata Hotel for all importan~ 
Places (IX-23·12.77). 172·73. 

Losses suffered by State Trading 
Corporation (VlIl-2·12·77). 61· 
62. 

Malaria in the Country (VIl-17.)1. 
77), 177;-79 

New Drug Policy (VIIT-6.12·77l. 
9·10. 

Outlays for Agriculture and aIHed 
sectors in Fifth Plan (VIII-
30·11-77), 55·56. 

Pale infiltration in 1ammu and 
Kashmir (IX· .... 14-12·m. 230. 

Per Capita Consumption of Food-
grains (VII-28-U·77). 87·88. 
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BaROLE. SHRI YESHW ANT-
COn/d. 

. Projeots to be taken up in Maba· 
rashtra during Cartent Fiscal 
Year of World Bank and IDA 
(lX-16·12-77), 254. 

Protest by Sri Lanka and: Pakistan 
against the statement of erst· 
while Prime Minister (VII-24·11. 
77). 58·59. 

Rate of tnterest charged by RBI 
for awicultural finance (VII-
18.11·77), 13.14. 

Report of Joint Working Groups 
(VII-l 7· 11·77). 163-64. 

Role of LIe in the Removal of 
Housing shortage (Vn-21·11-
77). 46. 

Steps against Hijackers at Indian 
Airports (VIll--:.9. 1 2·77), 130. 

~ps to reduce Foodgrains Stocks 
(VII-28·11-77), lOS-06. 

'5tleamlining of Diplomatic Mis· 
sions Abro:ld (VIII-,1·12-77), 
12. 

Taking Science to Rural Areas 
(VllI-12.12-77), 123-25. 

CGC Fund for DevelopmeIh. of Col· 
leges (VID-12·12·77), 152. 

Visit to Bhutan by External Affairs 
Minister (IX-15·12-77), 32. 

Debate .. 
Banking Service Commision (RI'" 

peal) Bill: 
Consid. (VIII-S.12·77), 2Rt-· 
84. 

Comtitution (Forty·fourth Amend-
ment) Bill: 
Consid. (lX-19-12·77). 327-30. 

Disapproval of Banking Service 
Commission (Repeal) Ordinance. 
1977 (Res) (\"11-5·12·77). ~81 

. -84. 
BOSU. SHRI JYOTIRMOY: 

Action against large and. medium 
Companies for l1lot giving Bonus 
(VIl-17-11:rn. 210. 

Advanoiilg Of loans by tlationalised 
Banks to industrial entreprtmeurs 
(IX-16·12·71>. 47. 

BOSU, SHRI JYOTIRMOY-Contd. 
Appointment of Shri A. N. Haksu • 

as Direcror of R.B.1. (VII-IS.Jl. 
77), 41-42. 

Assistance to West Bengal to Drive 
out Illiteracy (ViII-12-l2.77l. 
161. 

Black Marketing of Jute Batching 
Oil (IX--23.12-77). 211. 

Buffer Stock of Foodgrains and its 
Disbursement (VIIt-28·ll-77). 
165-67. 

Case against Shaw Wallace and 
Company under F.E.R.A. (VUJ- • 
6-12-77), 258--60. 

Central financial As~istance for up-
dating Land Reo..'lOrds for Conso-
lidation of Land Holdings (VIII 
-12-12-77), 4-5. 

Charges against Mi s Cadbury lndia 
Limited (VIn--6·12·77), 247·48. 

Chromite Lea~e in Orissa (VlII-
8-12·77), 60--62. 

Closure of Jute Mills (VUJ.-7·12-
77), 207-08. 

Companies floated by I.T.C. (Vu--
29-11-77), 58. 

Corruption and favourihsm in 
Indian Council of Medical Ro-
search (VJl-17·11-77). 211. 

Cost of Cultivation of Jute (VIII-
12-12-77), 165-68. 

Development of Forests (VH-
14-11-77), 2U. 

Development of Urdu Languaae 
(VTI-28-11-77). 214. 

Dilution of Equity under F.RR.A. 
by I.B.M. (VIT-18-11-77), 165-
66. 

Discouragemont to small savin!!,& .. 
by Grindlays Bank (IX-16-12· 
71), 194 . 

B.E.C. allowing Free Entry of Jute 
Goods (IX-23-12-77), 208·09. 

B.M.C. Rakes stock in Sealdah Divi. 
sion (VIIT-13·1l.7". 223-24. 

Emoluments paid to Chairman and 
Managing Directors of certatn 
companies (VIl-lS·11-77). 75-' 
79. ._._ ..... _---
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BOSU. SHRI JYOTIRMOY-Contd. BOSU, SHRI JYOTIRMOY----contd. 

,. 

Enforcement of Minimum Wage~ Irregular import and sale of Tetra-
f-or Agricultural Labourers (VII cycUne by {' Private Drug Firm 
24-11-77), 47·48. (VIIJ-13·12·77), 226. 

Entertainment Expenditure by Au Lease for Chromile Ore Mining (VII 
India High Executives Abroad -24·11·77), 12S·26. 
(IX-23-12.77). 8-13. Lease for Mining at Nuasahi, Keo-

.ihar (Orissa) (VII-24·ll-'m. 
Examination of Tax matters of 12(5.27. 

National Grindlays Pank (lX- Legislation to safeguard intere-st of 
23.12·77), 210-11. workers (VIII-l.12.77), 98. 

Excess Production by Britannia Bis- Loss to the State Bank in Britannia 
cuil Company (VII-] 6·11· 77), Engineering Company Limited 
174.7S. (lX-23.12.77), 209.10. 

Expansion and Diversification of 
activity by M! s Hindustan Lever Malpractices indulged in by Sbri 
Limited (VIl-16-11.77), 59. L. S. Darbari, Director, Vigil. 

ance. Ministrv of Commerce 
Export of Billt!k by Birla Con. (VIII-13.12.77). 39-40. 

cerns (lX-1 5-12·77), 100. Manufacturing of Soft Drink 
Failure of CrO[lS in Mizoram (IX- 'IMFLS' by Mohan Mealdngs 

23·12-77). 39-40. Brewery Ltd. (lX-14.12·77). 
Fictitiou'\ Sanctinn Order prepared 220-21. 

by Officials of ewe (VIII-S-12· Meeting of Employees of Red Cross 
77). 136-37. with Prime Mini~ter (IX-lS-12-

Foreif!n multi .. natjo'jaJ corporations 77), 97. 
charged by M.R.T.P.C. (VIT·_- Memorandum from All India P&T 
15 -11. 77). ~ 17. a nd Central Government Pen-

}-iuTiclionin{! of Nalional an·-l Grind. sioners' Association (VIJI-2-1Z-
Ja\s Bank (VTrI-2-12-77). 121- 77). 2S. 
23. Mini Steel Plants in the country 

Further Increase in tb.:: Floor Prices (VII.-·24-11-77), 128·29. 
of R.lbber (IX - 23-12-77). 30- Misuse of powers by ofIkers dur-
3S. . in2 Emergency (VII-23-11·77). 

Graclatinn of T()ba,~co (VIJ. ·-21.tt- 106. 
77), 218. Mobilisation of forces by former 

Guidelines for Sanr.tioni·n~ Out of Prime Minister (JX--14.12·77). 
turn "feleph<1IlO! oonnections and 209. 
such connections sanctioned bv Monopoly ave. pI.\)duction of TiD 
Former secretary (IX-lS·12-77). Cans by MIs Metal Box Co. Ltd. 
104. I (VIII.....:.30.11-77). 180-81 

Housing Plan~ for Tea Plantation Nationalisation of Sugar Industrl 
Laoo~lr in We~t Bengal (VJIl--- (VIT--28·1l· 77). 16-17. 
12-12-77), 161-6:. New Trade and Distrib).ltion policy 

TlleiZul lmnort of S"wes hv the Bri· for Kharif Grai.r..s (VIl-14-U-
tannia -BiSCUits (\). and' A~sefr.bl- 77). IS7-58. 
109 those as plants (VIT ·--·16-11· Official Study ~rou~ on the Expan-
77). 177-78. sian of Steel Industry (Vll-

Tmolementation of MRTP .o\et (IX 17.11-77), 210-11. 
..:.. 20-12·77). 127·28. Opening of Hospital under' BSIS 

Tndia\ Exports to BEe (VUJ-- in Garden Reach Area, C~tta 
9-12.77),' 194. (VIII-8.12.77), 128·29 . 

. --.. ----~~-------
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BOSU, SHRI JYOTIRMOY-Comd. 
Paid up Capital of Britannia Bis-

cuit Company (VII-IS-1l-77). 
214. 

Pay and Allowances of the Manag-
ing Director of Dunlop (lnuia) 
Limited (VIII--{).12·77), 93-94. 

Payment of Wages to workers of 
Devi Dayal Tube, Bombay (VIII 
-1-12-77), 181. 

Petro·Chemical Complex at Haldia 
(VII--15-1l-77), 217-18. 

Pfizer Ltd. Mis. (VII-H-77) 
214-15. 

Political persons iu Jails (VJIJ-
30-11-77>, 75-76 

President Sadat's visit to Israel (IX 
-15·12-77), 19·20. 

Progress in Procurement of Raw 
Jute by the lCI (VIU·-7·12.77), 
47. . 

Prosecutions uf Beverage Producers 
(VII-17-11-77), 70. 

Prosecution of 'Indian Observer' 
(IX-I4-12·77), 199. 

• 

Purchase of Engineering goods from 
Abroad (VIlI--l·12·77). 189. 

Purchase of Engineering goods from 
Abroad for F.C'!. and O.N.GC 
(VII-29·11·77). 136-37. 

Purchase of Spaces by Central State 
Farm. Girjapur Baharaich. U.P. 
(VII-21-t 1-77), 211-12. 

Purchase of V. S. Fighter PlaI1es 
(VIII'-7-12-77). 207. 

Raids conducted by CBI (VII--
16-11-77). 176.77. 

Raids conducted by Enforcement 
Directorate and Revenue Intelli· 
gence (VlI-18-11-77). 185·86. 

Railway Development Programme 
(VlI-29-11-77). 13·14. 

Raising of Loans by High Officers 
(IX-14-12-77). 45-46. 

Rapeseed Scandal (lX-23-12-77). 
23. 

Reduction of Permanent Workers 
by Foreign Multi-National Cor. 
porations (VII-17-11·77). 209 . 

BOSU. SARI JYOTIRMOY --Contd; 
Remittances by various foreign con-

trolled companies (IX-'--16·12·77). 
196. 

Remittances made by Mis CadbU'ry 
India L!mlted (IX-I 6-12.77), 
193. 

Removal of Slums in West Bengal, 
(VII-14·11·77). 255. 

Rice. Wheat and Sugar for West 
Bengal (VIII--i~-12-77). 12-14. 

Sale of imported polythelene and 
Rubber compounds in Black 
Market (VIll-9-12·77), 23-32. 

Sanction for Paddy Transplanta. 
tions by Central . State Farm. 
Bahariach, V.P. (VII-21-11-77) .. 
211-12. 

Savings Bank and Fixed Deposit 
Accounts in Grindlays Bank (IX 
-16-12-77). 195. 

Scheme of Food for WOrk under 
Rural Works Programme (VIt-
28-11-77), 164-66. 

Selection of the post of Lt Col. in 
Army (IX--14 .. ] 2·77). 216. 

Set' up of Chemical ba~ed industrial 
proje:ts in West Bengal (VIJI-
-13-12-77), 190-92. 

Setting up of a Thermal Power Sta-
tioT') by Tatas (VU-16-11-nJ. 
]75·76. 

Steel Plant with outside Resources 
(VII-24·ll.77), 127-28. .,. 

Stock, Procur(!ment and Release of 
Foodgl1ains (VII--14-'ll-77). 
117-19. 

Substandard Bodeni of ACC Viekrs 
Babcock Ltd.. (VIII-7-12.77). 
204. 

Supply of Polymer Compound by 
Maruti ServIces Private Ltd. (vn 
-28·11·77). 72-73. 

Supply of Power to Farmers in 
Stat.es (VIII~7·12-77), 5-6. 

Task Force on Agrarian Relation, 
(VIII-I 2· I 2·77), 162-65. 
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BOSU. SHRI JYOTIRMOY -Contd. 
Tender for leveUing Area at Dril· 

ling Site No.6, lawalamukhi 
(VII-13-12-77), 191. 

Time Capsule (VHI-12-12-77). 
23-28. 

Tobacco Yield iVII-21-11-77). 
117-18. 

Unemployed Trained Physical Edu- I 

cationists (VIII-S-12-77). 247-
48. 

Urdu Departments in various Uro-
versities (VII-28-11-77), 163. 

USP. of IAF Planes by former 
Minister of State in the Ministry 
of Defence (VIII-30-11-77), 237 
-239. 

Violation of laws by M/ s Shaw 
Wal1ace and Company (VIU-
6-12-77), 257·58. 

Wages to Employees of ewc (IX 
-19-12-77), 96-97. 

Warrants issued by former C'..overn-
ment (VU-18-11-77), 27, 28, 30. 

Debates 
Alleged gross cheating of C.entral 

B,mk of India by Kohinoor Mill 
(Matter under rule 377) (VIII-
9·12-77), 262-63. . 

B.O.H. (IX-16-12-77), 280-83. 
Boycott of Wage Boards of working 

journalists and non· journalist em· I 

ployees by I.E.N.S. and Indian 
Languages Newspapers Associa-
tion (Matter under rule 377) (IX 
-16-12-77). 313-14. 

Closure of Delhi Edition of Natio-
nal Herald (Matter under rule 
377) (IX-23-12-77), 456-57. 

Closure of Publication of National 
Herald. Delhi (Ad.M.) (IX--1Q· 
12-77), 250-51. 

Constitution (Amendment) Bill: 
(Amendment of Article 311): 
Int.. (VII-18-11-77), :02. 

Constitutioo (Fortyfourth Amend-
ment) Bill: 
Int.. (IX-16-12-77), 291-305. 

Development of Sundarbans (M,) 
(IX-14-12-77), 333--45, :no-
73. 

BOSU. SHRI JYOTIRMOY-Contd. 
Dredging sub-contract in Bombay 

High to an Indian firm by Ame-
rican contractors (Matter under 
rule 377) (VIL-16-11-77). 26(}-
67. 

Experiments on weather warfare 
(Matter under rule 377) fIX--23-
12·77). 456-57. 

Functioning of Coffee Board in 
Karnataka (Matter under rule 
377) (IX~14-12-77). 264--66. 

Home Ministry's reported CircuJar 
reo special verification of persons 
from Kerala and West Bengal 
seeking government employment 
(CA) (VIII-2-12-77), 265-73. 

Increase in the terrorist activities of 
Anand Marg during the last one 
year (CA) (IX-16-12-77), 266. 

Inland Steam Vessels (Amendmenl) 
Bill: 
Consid. (VII-16-11-77), 271-

74 .. 
Nationalisation of Sugar Industry 

(HAH DIS) <IX-16-12-77), 391 
-400. 

Public Safety Ordinance issued by 
Jammu and Kashmir Govern· 
ment (M) (VIII -12-12-77), 309 
-24. 

Question of Privilege against Chair-
man, Calcutta Port Trust (lX-
22-12-77), 142-.10. 

Question of Privilege against Shri· 
mati Indira Gandhi and others 
<VII-17-11-77), 229. 

Re· Adjournment motioll (IX- -12-
12-77),2. 

Re. Closing ceremony of Agri-
Expo 77 (IX-15-12-77), 103-04. 

Re. Discussion on cyclone affected 
areas (VIIl-l-12-77), 197-98. 

Re. Motion for adjoummeD, (VlI-
14-11-77), 266, (VII-29-11-77), 
245-48. 

Re. non-recording of proceedinas 
(VII-29-11-77). 239-4 t. 

Re. Question of Privilege (Vlf-
15-11-77). 241, 250. 
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BOOU, SHRI JYOTIRMOY--Corzcld. 
Reported Circular of Maharasbtra 

Government about character veri-
fication of candidates belonging 
to CPI(M) and Marxist-Leninist 
before appointment in Govern-
ment service (Matter under rule 
317) (VIH-12-12-77). 267-69. 

Reported decision of ma.nasement 
to close down National Herald. 
Delhi (CA) (IX-15-12-77)_ lR4 
-88 

Reported disturbance in a Kanpur 
textile Mill (CA) (VllI'-8-12-77), 
1~ 

Reported explosion in I ho! 1 hermal 
Power Plant at ljkai in Gujarat 
(eA) (IX-20-12-77), 431-38. 

Reported mixing t'f rape-seed oil 
in mustard oil rind sellin!! it at 
much higher plice and adultera-
tion of Vanaspati with iniurious 
oil and fats (Matter under 1 ule 
"A77) (VIII-2-12-77), 28S·R6 

BRAHM PARKASH, CHAO-
DHURY: 
Adoption of rc~olu:i()n by National 

Development Council to Deoffi-
cialise Cooperative Movement 
(lX-16-12-77), 222. 

C...onstruction of ROO~l in New 
Delhi (IX--19-12-77), 112-13. 

Constructional project in Paiwala 
lama Masjid by DDA IIX---19· 
12-77), 124-25. 

Tmplernenttttion of th~ Reccmmen· 
dations of working group of th~ 
Administrative Reforms Commis-
.. ion on Cooperation (VlrI-9-12-
77), 68. 

Implementation of the recommen-
dations I suggestions of Interna-
tional Cooperative Alliance (IX 
-16-12-77), 84. 

Nationalisation of Sugar Industry 
(VII-28-11-77), 14-15. 

Persons killed and injured in Rail-
way accidents (VIll-·13·12-77), 
88-89. 

Planned Pack:l~e of Schemes to 
strengthen C'ooperative Sector in 
the Union Territory (IX-16-12-
17), 223. 

BRAHMPARKASH.CHAUDHURY 
-Corrld. 
Reconstitution of Advisory Boards 

of AIR Stations (VIII--7-12-77). 
66·67. 

Suppression of Elected Board of 
Management of State level orga-
nisation of t.:oopenttiv~ SOcieties. 
(lX-23-12-77), 70. 

Two· Tier Formula for MultI-
National Drug Firms (IX·-20-12. 
77), 106-07. 

HRIJ RAJ SINGH, SHRI: 
Allotment of Government A,"'Com-

modation to Former Ministers 
and M. Ps. (VII--14-11-71), 
230-31. 

Amount outstanding against o;st11. 
lery at Raja·Ka-Sahaspur (JX-
20-12-77), 136. 

Appointment of Dodors for Pri-
mary Health Centres (lX--22-12-
77),69. 

Bufferstock foodgrains (VU-
14-11-77>. 91-93. 

Crimes in Delhi (VlI-16-11-77). 
63·64. 

Declarll'tion of Hindi version of the 
Constitution as the authorisc<i 
one (VII-23-11-77), 126. 

Diplomatic Mission of Shri Siten-
der Bakht (VII·--17·11·77), 140-
41. 

Expenditure on digging works to 
unearth hidden treasures (Vn 
-18-11-77), 101--03. 

Languages Essential for Ujplomatic 
Posts (VII-17.-t 1-7'1), 4~-··-47. 

Law and order in Delhi (VIf. .-16- II 

11-77), 13~33. 
Masoleum on the Grave of Former 

President (VII--~8.1 \-71). 135-
36. 

New Family Welfare ScheID:! (Vn 
-17-11-77).217-18. 

Opening of New Post Oftice" and 
PCO's in rural areas (If UP (Vll 
-24-11-77), 134-35. 

Restrictions to procurement of leV} 
foodgains to ~torage capacity 
(VII-14-11·77). 85-86. 
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:sR1J RAJ SINGH. SHRI-<'ontd. 

Qualifications of Pbysical Educa· 
tion Teachers Working in Central 
Schools (VII-28-11-77), 44-45. 

STD from &reilly to Delhi and 
between district Headquarters of 
UP (VII-24-11-77). 71-72. 

Supply of Cooking Gas (VU-15-
11·77), 33-35. 

Theft of Lockers held by PrivatQ 
Parties in Def~nce Colon), 
Branch of Indian Bank. New 
Delhi (lX-23-12-77), 107. 

Valuables seized from "mu8slers 
etc. in raids during Emergency 
(VIII-2-12·77). 131-34. 

BURAN DE, SHRI GANGADHAR 
APPA: 
Absorption of Apprentices (Vll-

29-11-77). SO·SI. 
Establishing HMT unit ill Mara-

thwada. Maharashtra (VU-16. 
11· 77), 68. 

Excise duty imposed on Khalld~arj 
(VII-IS-II-77). 168-69. . 

Indo·Swiss CeDtre attached to CSIO, " 
Chandigarh (VlII-7-12.77), 110· 
11. 

Laying of Railway lines between 
Parli.Bhir-Ahmednagar (VII-
15·11-77), 189. 

Malaria Epidemic in Delhi (VlI-
17·11.77). I-II. 

Memorandum from Goldsmiths' 
Organisation. Maharashtra (V 11 
-18-11·77), 167-6S. 

Public Sector Industries established 
in Marathwada (Maharashtra) 
(VII-18·1)-77). 76-77. 

C 
'CHAKRAVARTY. PROF. DILIP: 

Affairs of National Council of 
Applied Economic Research (VII 
-lS-11.77). 84-85. 

Aims of NCC (VIII·-7-12-7i). 1O~ 
-07. 

Allotment of Bunglow to Congress 
Souvenir Committee and Youtb 
Congress (VII-lI·U-77), 23. 

CHAKRA V ARTY, PROF. DILIP-
COnld. 
Allotment 01 Plots to Chit.1aranjan 

Memorial Society, New Delhi 
(IX-l 9-1 2-77), 126-27. 

Annual production by multinatiunal 
Drug Companies (IX-2Q-12-77). 
24. 

Demands of Teachers and Students 
of Delhi University (VIII-5-12-
77), 35--48. 

Determination of ground rent of 
the required land in Cbittaranjan 
Park. Delhi (VII-14·11-77), lOO 

Earnings from Public Call Offices 
(IX-I 5-12-77). 4--6. 

Foreign money Exchangers at Inter-
national Airports (VIII-9·12. 
77), 115· _ 

Grants to Sanskrit College by 
UGC (VIH-5-t2-77). 35. 

Influx of Refugees from Bangladesh 
(VII-17-11-77). 74-75. 

Lady students attacked on TunninJ 
train (JX-20· I 2-77). 68·69. 

Mismanagement of Funds and oons· 
truction of Hostel in lawaharla1 
Nehru University (V1l·-14-11· 
77).247. 

Normalisation of Management Em-
ployees relation at N.C.A.E.R. 
(VII-I 7-11-77). 97-98. 

Post of Director, Indian Council of 
Historical Research (VU-28-11-
77). 91-92. 

Profit earned by Britania Biscuits 
Company and Qualification laid 
down for Director (1X--14-12-
77), 143-45. 

Rat.ification of Unih~d Nations 
Covenants (VIIT-I-12-77), 114. 

Rehabilitation of Ea!'Ot Pakistan 
Refugees in AndalJ1an and Nico· 
bar Islands (VII-21-1l-771. 149-

Time Capsule (VJIT-t2-12-77l. 27. 
Underground Railway in Calcutta 

(VII-29-J 1-77), 22. 

Debates 
B.O.H. (VII-5-12-77). 258. 
Demands of Primary Teachers: 

Petition presented (VIII-13.12· 
77). 248. 
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CHAt(RAVARTY, PROF. DILIP- I CHANDRA SHEKHAR SINGH.. 

Concld i SHRI-Co/Ud. 
Demands of railwaymen: 

Petition presented (VIIl-7-1~-
77). 216. 

Grievances of RaiIwaymen (Matter 
under rule 377) (Vf1I-7-12-77). 
225-28. 

Maltreatment of Girl StudenlS from 
Calcutta by Railway Employees 
(Mat'er under rule 377) nX--15-
12-77). 210-IL 

Qu~stion of Privilege against Shrt-
mati Indira Gandhi and otbers 
(Vll-16-11-77), 223. 

Report (1974) of Commission or 
Inquiry into the Disappearance 
of Netaji Subhash Chandra Bose 
eM) (VIII-8-12-77). 240-43. 

White Paper on Misuse of Mass 
Media during Internal Emergency 
(VII-15-11-77). 336-40. 

CHAND RAM. SHRI: 
DebNes 

Inland Steam vessels (Amendment, 
Bill: 
Consid· (VII-16-tl-71). 267-
69. 189-94. 
Motion to pass (V!I-16·11-77), 

295. 
CHANDAN SINGH. SHRI: 

Officers having house of lesser ac-
commodation than their Entitle-
ment having Government accom-
modation (IX-19-12-77), 76. 

CHANDRA SHEKHAR SINGH. 
SHRI: 
Additional Annual Increments to 

DLW Employees (,VJ1l··-]3·12-
77),77-79. 

Alleged misuse of import licences 
by Shriram Rayons, Kota (Rajas-
than) (IX-23-12-77l, 132-33. 

Appointment of Pre~jding OlIicer 
in Industrial Court No. 2 (VllI-· 
8-12-77), 55-56 

Introduction of Colour T.v. System 
in the country CVIII-· -30-11-77). 
15. 

Raid on a Wine Company in Delhi 
(IX-14-12-77 1. 78. 

Use of Financial Grants by BHtI 
(IX-19-12-77). 243-44. 

Debates 
Obituary Reference-

Death of Shri Prakash 
Shastri (VII-23-11-77). 

54. 

Vir 
253. 

Re. Discussion on prices of Sugar-
cane and Gur (IX--22-12-77). 
152. 

CHANDRAPPAN. SHRJ. C.K.: 
Activities of ISKON (VII-23-11. 

77). 72. 
Adult Education Board (VII-2I. 

11-77). 173-74. 
Atrocities on Harijans (VII--16-11-

77), 140-42. 
Availability of Beverage "77" (VIt 

-28-11-77). 123. 
Bufferstock foodgrains (VII-l4-

11-77), 91-93. 
Coconut Development Board (VU 

-21-11-77). 37-38. 
Committee to evolve new syllabus 

for fighting illiteracy (VII-l4-
11· 77). 196-97. 

Direct F1igbt from Trivandrum to· 
Gulf Countries (VIII-·2-12-7;), 
196-97. . 

Electrification of Olavakot-Triva~ 
drum (VII-29-11-77), 56. 

Excise duty on sugar (lX-16-12-
77), 131. 

Expansion of Cattell: Refineries at 
Visakhapatnam and Bomba}' 
(VII-29-11-77), 233-34 

Fertilizer Plants in Rewa (VIII-
13-12-77). 38· 

Fixation of Prices and stock limit 
of Essential Commodities and 
Vegetable Oils (VII-18-11-77), 
188-89. 

Food Production by 1985-86 (VII-
28-11-77). 199-200 

Foreign Equity allowed to stertinl 
tea companies (VIII-9-12-77). 
185. 

Free Education in + 2 StaF 
(VII-28-11-77), )()9. 

Fresh Guidelines to Financial Insti-
tutions for Sanctioning Loans- to 
Industries (IX23-12-77), 51. 
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CHANDRAPPAN. SHRI C. K.-
Contd. 
Fruit Processing Plant (IX-19-12· 

77). 116. 
Hashish smuggling cases (VlIl-

9-12-77), 1-9. 
lISCO Ltd. as a Subsidiary of SAIL 

(VII-17.11.77). 116 
Impert duty on Stainless sleel (VlIJ 

-8-12-77), 29. 
Indian Oil pipeline TechnologISts 

NII-IS-ll-77). 12S. 
Inftux of refugees from Bangladesh 

(VII-I7-11-77), 74-75. 
International Gang of Hashish Oil 

Smugglers uncovered by Direc-
torate of Revenue Intelligence 
(VII-18-ll-77), 220-21. 

Legislation on Cine Artists (VII-
23-11-77). 172. 

Licences granted to Multinationals 
(VII -23-11-77), 172. 

Lowering of voter's age fVJT-
IS-lI-77), 101-02. 

Managerial Remuneration in Cor· 
pOrate Sector (VII-29-11-771 
107. . 

Memorandum from Drawing Tea-
chers under Delhi Education 
Direcotorate (VIrI-12-12-77) 
103. • 

National Mineral Development 
Corporation (VII-24-11-77), 
ISS-56. 

New Drug Policy (VIII-16-12-17l 
5-11. ' 

New Trade and Distribution policy 
for Kharif Grains (VII-14-1l. 
77), 157-58. 

Notices served by Income Tax De-
partment on Persons Detained 
under COFEPOSA or MISA 
MI-IS-ll-77), 100-01. 

Pension to participants of Moplab 
Rebellion (VII-7-12-77), 101. 

Petro-chemical complex at Haldia 
(lX-20-12-77). 119. 

President Sadat's visit to Israel 
(IX-1S-I2-77), 17-20 

---'--- . __ .. _--
CHANDRAPPAN. SHRI C. K.-

Contd. 
Providing of Technical Knuw-hoW' 

and Investment in W. Bengal by 
the Soviet Union (lX-14-J2-771. 
147. 

Setting up of National Health Trust 
for Poor (VII-24-11-77). 85-86. 

Setting up of Drug Units in tho-
Joint Sector (VII-15-It-77)._ 
131-33. 

Shortage of Medical staff and, 
Equipment in dispensaries of' 
ESIC in Delhi (VIII --1·12-77), 
57. 

Spraying against Mosquitoes by' 
NOMC (IX-IS-12-77), 73. 

Strike by Employees of ONOC' 
CVII-29-11-77), 28S-86. 

Talks between India and European.. 
Common Market in Brussels.. 
(Vrn-2-12-77), (0. 

Tarkunde Committee's Recommen-
dations (VII-15-II-n), 126-27. 

Tax concessions on merger of Sick. 
Industrial Units with Health" 
Ones (VIlI-2-12-77), 1I7-1S. 

Tax c~ncession on publication of· 
foreIgn books by Indian Publi-
shers (IX-16-12-77). ]34. 

Withdrawal of History Text Books.. 
(VII-14-11-77), 33. 

World Bank Loan for Cashew l'lan· 
tation in Kerala (Vn--21-11-77) 
176. • 

Debates' 
Arrest of Senior Civil Servants 
(HAH Dis) (VIlI--9-12-77). 376-
77. 

B.O.H. (VIJ-24-11-77). 221-22. 
'VIU-9-12-77), 2~9. 
(lX-16-12-77), 283-84. 

Changes in the Constitution (Res,· 
(VIJ-24-11-77), 342-45. 

Children, Student and youtb:. 
(Rights and Welfare) Bill: 
Tnt., (VIJ-18-11-71l. 2~3. 

Coconut Bill: 
Int. (VII-18-11·77), 292. 
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OfAl~DRAPPAN, SHRI C, K.- CHANORAWAn. 
Coneld. Contd. 

SHRIMATI-

Code of Criminal Procedure 
(Amendment) Bill: 
lnt. (IX-23-12-77), 3-44--46. 

Constitution (Amendment) Bill : 
(Amend mont of Article 352) by 
Shri Hari Vishnu Kamath: 
Consid. (VII-IS-II·77) 334-

37.. ' 
COQstitution (Amendment) BiJI 

(Insertion of new Article 324A): 
Int. (VII-18·11·n), 293. 

Cons~itution (Amendment) Bill 
(Insertion of new Article 32M): 
Int. (VJI.-18-11-77). 293-94. 

'Constitution (Forty-fourth Amend-
ment) Bi)): 
Consid, (lX-J9-1:!-77), 324-27 

-CYclones in the States in the South 
(M) (Vll-24·Jl-77). 224---31 
291-96. 

National Holiday on Netaji Subhas 
Chandra Bose's Birthday Bill: 
Consid, (IX-l 6- I 2-77), 371!·_·-1!3. 

Petition reo unemployment. prke-
rise, lowering of working age etr. 
(VIJI-2-12-77), 281-32. 

Question of Privilege against Chair-
man, Calcutta Port Trust (lX-· 
22-12-77), 143. 

Reported abolition of food /Zones 
(CA) (VII-14-11-77), 285-90. 

Reported failure of Central Govern-
ment to give adequate financial 
assistance to cyclone-hit Southern 
States (CA) (VIII---1-12·77), 23" 
-40. 

White Paper on misuse of Mass 
. Media during Internal Emer. 

gency (M) (VII-14·11.7n. 400 
--408. 

~HANDRA VA TI, SHRIMATT: 
Arrest of Senior Civil Servants 

<VII-23-lJ-77), It-13. 
Introduction of Cotour T.v.Sy~em 

In the country (VllI-30·) 1-77), 
17. 

Names of firms Manufacturing Alu. 
minium Utensils (VIIT-7-12-77)' 
135-36. 

Pending applicalions for Gas Con-
nections in Delhi (VllI-~-]?-
77).22. 

Priority to Bac~ward adivasi areas 
for setting up cottage Ind",~tries 
CVIII-7-12-77),21. 

Debales 
Policy on Sugar Ind:.Jstry and Dis· 

satisfaction atnODg farmor.. on 
price of Sugar cane (Dis) (lX-
23-12-77), 484-87. 

Report (1974) of Commi~sion of 
Iuquiry into the Disappearanco 
of Netaji Subhas Chandra Bo'!., 
lM) (VIlI-8·12-77), 214-11t 

CHANDRE GOWDA. SHRI D. B.: 
Agreement betwe.:n Hindustao 

Photo Films and veb. Filmfarbric 
wolfen (VIl-23-! 1-77), 131. 

Arrest of Saboteurs In ,~onnect1on 
with Accidents near Rewan and 
Akola IIX-20·12-77), 211-12. 

Allocation of Furnace Oil to Indus-
try (VIII-13-12-77\, ... 6--48. 

Amount of Advance l.kp()~it collec-
ted from applicants and grant 01 
Telephone connections La various 
categories (IX--15·1'2··77). 33. 

Assistance to Flood victims 01 
Delhi, Haryana and Rajasthan 
(VII-14-11-77), 156·57. 

Cases of Chain Pulling (lX--20-12-
77), 178-79_ 

Cashew Plantation (VIIl--12-12-
77), 185-86. 

Compensation for los~ or damage 
to goods in Railway Transporta· 
tion (VTTl-13-12-77), 211-13 . 

Complaints regarding de1ay~ in Dis-
posal of Loan applications (VIII 
-2-12-77), 218-19. 

Domination of Foreign Drug Com-
panies (VffI-6·12-77). 108-09. 

Enforcement of the Equal Remune· 
ration Act 1976 in Engineering 
and Instrumentation Industries 
(lX--22-12-77), 31. 

Expenditure on Protection of 
Monuments (IX-II}·12·77). 146. 
47. 
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CHANDRE GOWDA. SHRI D. 8.-

Contd. 
. ExPOrt of Indian Merchandise by 

Air India (IX-23-12-77), 117-18 
Export of Seed and their demand 

(VIII-12-12-77). 61-62. 
Extension of 228 Branch Lines (IX 

-20-12-77). 32. 
Garibi Hatao scheme (VJlI--7-12· 

77). 72. 
Hijacking of DTC Buses by stu-

clents (VII-16-11-77). 133-34. 
Hostel Facilities for Children of 

C.:entral Government Employees 
(VII-28-! 1-77). 97-100. 

Hotel and Restaurant industry be 
placed on Par with Export In-
dustries (IX-16-12-77). 69. 

Implementation of Child Marriage~ 
Restraint Act and Dowry Prohl-
J,ition Act (VII-2Q-11-77),82. 

Indian Job seekers in Foreign coun-
tries returning to India (Vlt-
24-11-77). 31-32. 

Influx of refugees from Bangladesh 
MI-17-1l-77).74·75. 

lanata Health Plan (VJI-~4-tl-
77). 12. 

Memorandum from retired Govern· 
ment employees regarding Pen· 
sion Law of 1871 (VIII-2-12-,7). 
151-52. 

New Family Welfare Scheme (VU 
-17-11-77). 217·18. 

Number of Officers of Public Sec· 
tor Undertakings vi!;ited abroad 
(VIIT-2·12-77), 167-68. 

Overdrafts by Statos from Reserve 
Bank of Inda (VII-lS-11-77). 
175-76. 

Partial Attitude of Doordarsh4n 
and AIR (VII-16-11-77), 60. 

Planned construction of houses by 
the Government for Harijans 
& Adivasis (IX-19-12-77), 35-36. 

Prices of Indian Steel in the World 
Market (lX-22-12-77), 91. 

Production in Steel Plants (IX-
15-12-77). 148. 

Production of Industrial Alcdbol 
(IX-20-12-77), 32-'34. 

--~---.----

CHANDRE GOWDA, SHRI D. B.-
COnld. 
Progress shown by Public Sector 

Refineries (VlII-l 3.12·77), 132-
33. 

Promulgation of Ordinance by 
Madbya Pradesh (VII-16-11-
77), 58-59. 

Proposal to stop sale of Smuggled: 
Goods (VIII-9-12·17). 189. 

PrOtest against Hockey selector-
(VII-14-11-77), 31. 

Purchase of Ships from Poland or 
England (i!X-14-12-77), 1O-1S. 

Raising of Marriage Age (VII-17-
)1-77). 112-13. 

Railway lines surveyed (VIII-D-
12--77). 211. 

Reduction in the Price of Coffee· 
Powder (VIII-2-12-77), 38-39. 

Request to Prime Minister by for-
mer Punjab Chief Minister to 
Intervene tn campaign against 
him (IX-14-12-77). 141. 

Review of functioning of UGC 
(VIII-S·12-77), 49. 

Sale of Authorised Foreign Drugs 
in the country (lX-15-12·77). 
148. 

Satellite link with ,palcistan and 
Middle East Countries (VII-24-
11·77). 137·38. 

Sex Education from Primary Stage 
(VITI-5-12·77).166. 

Strike by employees of Indian Air-
lines (VII-18-1I-77), 18-25. 

Survey conducted on Leprosy, Cho-
lera & T.B. (VIII-I-12·77). 142. 

Survey of Average Working Days 
in Rural Areas (VIrI-5-12-77). 
159. 

Wheat and Milo to Karnataka (VII 
-28-11-77). 104. 

Debates 
Question ·of Privilegeapinst Shri-

mati Indira Gandhi and others 
(VII-17-11-77). 244. 
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CHARAN SINGH, SHRl: 
Debates 

Aptx>intment of National' Police 
Commission (St) (VU-15-lJ. 
77),283-85. 

Employment of Scheduled Castes 
and Scheduled Tribes in Services 
against reserved quota (Dis) (VII 
-21-11·77), 324-25. 

Home Ministry's reported Circular 
reo special verification of persons I 
from Kerala and West Bengal 
seeking government eruplo)'men1 
(CA) (VIll-2.12-77), 255--81. 

Increase in the terrorist activities or 
Anand Marg during the last one 
year (CA) (IX-16-12-77), 264-
70. 

Policy on Sugar Industry and Dis· 
satisfaction among farmers 00 
price of Sugar cane (Dis) (IX-
23·12-77), 506-S08. 

Public Safety Ordinance issued by 
Jammu and Kashmir Govern-
ment (M) (VIII-12-12-77), 390 
-96. 

Public Safety Ordinance issued by 
the Jammu and Kashmir Govern-
ment and reaction of Government 
thereto (CA) (VII1--2-12-77), 
253-54. 
(St) (VIII-2-12-77), 262-64. 

Re. Fast by Neo-Buddhists <VU-·· 
21-11-77), 262-63. 

Recent incidents of sabotage (St.) 
(IX-23-12·77), 450-52. ' 

Reported armed raid on a residen-
tial bunglow in New l>eJhi (C.A.) 
(IX-14-12-77), 247-63. 

Reported assault by R.S.S. worker~ 
on Shri Damodaran Nair, Ii guide 
of Gandhi Smriti (CA) (VII-
17-11-77), 272-77, 281-86. 

Reported disturbance in a Kanpur 
Textile Mill (CA) (Vl11-8-12-77), 
172-91. 

lteported fast by leader of Republi-
can Party of India demanding 
saf~ for Nco BuddbiJti 
(CA) (VII-l2-11-77), 356-78. 

CHARAN SINGH, SHRI-Contd. 
Reported resolution adopted by 

lAS Officers Association re. action 
taken against Shri Vora (CA) 
(VIII-13-12-77), 230--4tt_ 

Sabotage of vital installat:ons (CA) 
(VIII-30-11-77), 246-55. 

Twentieth, Twenty-first and Twenty_ 
second reports of Commissiont':f 
for S::heduled Castes and Sche-
duled Tribes (M) (VIU-21-11-
77), 324-25. 

CHA TTERJEE, SHRI SOMNATH: 
~pplications received by RBI under 

Section 28 of FERA 1975 (IX 
-16-12-77), 140. 

Applications received by RB] 
under FERA . lIX--23-12-771. 
147-48. 

Construction of Second Bridge over 
river Hooihly (Vnl-30-l1-17), 
110. 

Daily Boeing Servi(.'C between Cal-
cutta and Agartala <VII-18·l1-
77), 120. 

Generation of Power in Damodar 
Valley Corporation (VIII-7-12-
77), 93-94. 

Grants to States for Construction 
of Houses (VII-28-11-77l. 200 
-02. 

Import Licences for Importation of 
Consumer Goods (VIII-9-12-
77), 104. 

lvIulti-National Companies in Indta 
(VTI-29-11-77), 186. . 

~ciple ~ SeniOrity of Judges 
m appoIntments to Supreme 
Court (VIT-15-11-77>, 25. 

Reopening of Income Tax Assess-
ment Orders of Foreign Tea 
Companies (VJII-2·12-77), 115. 

~esolutions passed at AU India 
University Employees Confedera-
tion MI-14-11-77), 86-87. 

Subsidy to West Bengal for Tran-
saction of Business by F.C.I. 
(VTI-28-11-77), 110. 

Transport Problems jn Calcutta (IX 
-14-12-m, 11O-n. 

Underground RaUway in Calcutta 
(VII-29-11-77). 17-23. 

------------------------~----
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CHATIERJEE, SHRI SOMNATII-
Conld. 

CHATfERJEE, SHRI SOMNATII-
Concld. 

Unemployed persons in Delhi (VIII 
-1-12·77), 138. 

Warrants issued by former Govero-
ment (VII-lS-lI-77), 33-34. 

Working of Law Commissions (VIl 
-29-11-77), 186. 

Debates 

Agreement between India and 

Reported closure of Jawaharlal 
Nehru University and Students' 
protest against the closure (CA) 
(VII-IS-H-77), 2SS--6:.i. 

Supreme Court (Number of judges) 
Amr.ndment Bill: 
Consid (IX-16·12·77), 329-

33. 
Working of Grindlay's Bank. Ltd .• 

(Matter under rule 377) (Vl1-
17·11-77), 292-93. Banglade..'1h for sharing Ganga 

Waters at Farakka (M) (IX-
15-12-77). 236-42. CHATURBHUJ, SHRI: 

Alleged failure of Government to 
give protection to Harijan and 
other voters during the recent 
bye-elections in U.P. and Bihar 
and large scale rigging of elec-

tions (A.M.) (IX-23· 1 2--77), 397 
-400. 
B.O.H. (VII-lS-I 1-77), 253. 

-c.banges in the Constitution (Res) 
(VII-24·11-77), 331-35. 

Code of Criminal Procedure 
(Amendment) Bill: 
Int. (lX-23-12-77), 346-49. 

'Constitution (Amendment)' Bill 
(Amendment of article 124) by 
Shri P. K. Deo: 
Consid. <VIII-2-12-77), 314-

20. . 

'Constitution (Amendment) Btll 
(Amendment of Article 352) by 
:)hri Hari Vishnu Kamath: 
Consid, (VII-IS-H-77), :'i11S-

23. : 

ConstJ.tution (Forty-fourth Amend.' \ 
ment) Bill: 
Consid. (IX-19-12·77), 288-

97. 
Emergency Law (Repeal) Bill:, 

Int., (VII-IS-11· 77), 302-03 .. 
Ouestion of Privileges against Chair· 

man, Calcutta Port Trust (JX-
22.12·77). 143-44. 

Question of Privilege against Sbri-
mati Indira Oa.adbi and others 
(V11-17-1l-77), 24G-42. 

Amount disbursed by the Nationa-
lised Banks for Agricultural 
Development (IX-16-12-77). 
170. 

Anand Marg and Universal Prou-
tist Revolutionary Party (IX-· 
15·12-77), 123. 

Areas of Paschimpuri and Punjabi 
Ragh (West Delhi) declared as 
flood Affected Areas (VIII-
12-12-77), 132-33. 

Ban on cutting of Trees (Vnf-
5-12-77). 147·48. 

Building of Post Office in Jbalawat 
(VIn-8·12·77), 70. 

Cases pending with Custodian of 
Evacuee Property, Jhalawar 
(VIII-12-12-77). 64. 

Central Assistance for buildina 
Hospital in Kota (VII-l 7-11-
77). 121-22. 

Central Cooperative College at 
Kota (VIn-2-12-77), 77-78. 

Children's Park in Sector 'D' DIZ 
Area, New Delhi (IX-19-J2-77) 
213. • 

Co~plaints against officers issuing 
licences for opium production 
from Jbalawar to Bhawani Mandi 
(Rajasthan) (IX-I6-J2-77), 199. 

Construction work on Bhimsagar 
Dam (IX-l 9-1 2-77). 213-14. 

Correspondence course III .8.Ed .• 
I:.t..B. and Lc.M. (VIII--S-12-
77), 148-49. 

Crocodile sanctuary at Kota. Rajas-
than (VIII-12-12-m. 144-45. 
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OIATURBHUJ. SHRI-Contd. 
Dispute over control of Hadke, 

Ropar and Madhopl)r Head 
Works (/VIlI-30-11-77), 95. 

Emerald in Rawanrai Village in 
Kota UX-15-12-77), 44. 

Enforcement of Prohibition by 
States (IX-19-12-77l. 158-59. 

Excavation in Rajalithan (YUJ.-
5-12-77), 230-31. 

Extinction of Lion Species ClX-
19-12-77), 159-60. 

Generation and Requirement of 
Power (VIIl-7-12-77). 107-09. 

II£potlt of Tiger (Ch..:.etah) (VlJI-
5-12-71), 147. 

Import of Urea from Indone§ia 
(VI1I-5-12-77), 70. 

Integrated Social Security Service 
for Industrial and Rural Labour 
(Vll-24-11-77), 28. 

Jewel Industry (VIU-9-12-77) 
238. 

Kartika fair in Jharapatan (Rajas-
than) (IX-16-12-77). 49. 

Loan Facilities bv Nationalised 
Banks to persons - arre~ted under 
MISA and DISTR during em~r. 
gency (VIII -9-12-77), 84. 

Loan to Newspapers by Financial 
Institutions (IX-14-12-77), 1%. 

Production of Opium in Chhabra 
(Rajasthan) (VIII-·9-12-77), 239. 

Proper use of Water (Vn-21-11. 
77), 227-28. 

Proposals for augmentation of 
water supply to Sector D DI7 
Area. New Delhi (VIn-12·12-
77).220. 

Proposal for Power Generation bv 
Multinational Industrial Finns 
(VIT·-23-11-77). 111. 

Regional Offices of Registrar of 
Newspapers (VTII-7· 1 2·77), 94. 

R~laying of Delhi Airport Runway 
<IX-23-12· 77). 155-56. 

R.emovill of Families from Motia 
Khan Area. Delhi (VII-14·11. 
71). 127. 

Settlement of Cyprus question (IX 
-'15·12·77). 151. 

CHATURBHUJ, SHRI-Concld. 
Siliguri Tea Auction CommiUco-

(VIII-9-12· 77). 2lf' 
Supply of drinking Water in the 

country under World Bank Pro-
gramme (VII-21-11·77), 119~20. 

Utilisation of land for Residential/. 
Commercial purposes in Janak· 
puri, New Delhi (IX--19.12·77l, 
58. 

Waiving of Damages by Employees 
Provident Fund Commissioner 
(IX-lS-12·77), 168. 

CHATIJRVEDI, SHRI SHt~HU • 
NATH: . 
A vallability of repeseed oil at rea· 

sonable prices (\'11-18-11-77), 
109. 

Bilateral Settlement cn~rcd wit)) 
LIC Employees AssociatioD 
(VIII-2·12-77), 125-27. 

Central Water Preventioo and Con. 
trol of Pollution Board (IX-19-
12-77). 81. 

Claims against suppliesideposits 
made on Account of sale of 
DGS&D Surplus storeli (Vll-
14-11-77).231·32. 

Disappearance of Edible Oils <VD 
-18-11·77), 80-81. 

Distribution of water supply iD 
Delhi (VII-14-11-77), 232-35. 

Effect of Export of Meat on Butfaio 
Population (VII--28-1l-77). 25. 

Express Train from Agra to Bita· 
ner (Vll-29-11-77). 95. 

Gheraoes, Strikes and Lockouu 
(VII-24-11·77), 142--48. 

Malpractices in Mathura Refiner,· 
(VIII-6-J 2-77), 41-42. 

Naptha Cracker Unit in BRPt, 
(VHT-6-12-77). 12. 

Proposal to start a shuttle train 
between Mathura and Agra (VIII 
-13·12-77), 118·19. 

Reported loss of empty cooking la, 
cylinders (lX;-20·12-77), 84. 

Review of sharing of Water of 
Jamuna to provide adequate 
water to t\gra (VII-14·11-77). 
88. 

-) 
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CHATURVEDI. SHRJ SHAMBHU 
NA TH-Contd. 
Rise in prices of Essential Commo· 

dities (VII-IS· I 1· 77), 195-97. 
Running of a Passenger Train from 

Agra to Kotah (VII--29·11·77). 
198. 

Time Capsule (VIII-12·12·,?7). 28. 

Debates 
Indian Iron and Slee! Company 

(Acquisition of shares) Amend· 
ment Bill: 
Consid. (Cl.) (VII-·28·11·77). 

335·36. 
Obituary Reference-

Death of Shri Prakash Vir 
Shastri (VII-23-H-77), 259. 

Question of Privilege against Sbri-
mati Indira Gandhi and others 
tvII-17-11-77), 242. 

Wator (Prevention and Control of 
Pollution) Cess Bill: 
Consid. (VII-28-11-77), 248-

50. 

CHAUDHARY. SHRI MOTIBHAI 
R.: 
Annual production of Drug formu-

lation (IX-20-12-77), 256·57. 
Cancellation of PermissiC'n Letters 

and No Objection Letters (VIn 
-6·12·77). 24-26. 

Details of Licences possessed bv 
I.D.P.L. <VIII-6.12-77), 195-96. 

Distribution of Canalised items of 
Dru~s by lD.P.L. (VIIl--6-12-
77). 196-200. 

Effect of Export of Meat on Buffalo 
Population (VII-2S-] 1-77), 25. 

Expon Service charges claimed by 
Coca Cola Export Corporation 
(VIII-2-12-71l, 96-97. 

High Prices of Drugs due 1<: Cana· 
lisation (VII-29-11·71l, 130-31. 

Objectives and Obligations of 
rDPL .OX-20.12-77), 254. 

P«>duction of Choramphenicot 
Capsules by MIs Hoechest (IX 
-20-12-77), S9-91. 

23-159 L SS (ND)78 

CHAUDHARY, SHRI MOTIBHAI 
R.-Contd. 
Providing Diesel Engines to Trains 

running in Saurashtra (VIII-6--
12-77), 17-

Rehabilitation of M / s Smith Stain-
street (IX-20-12-77). 255-56. 

Remittances by Coca-Cola Exporc 
Corporation (VII-18-lI-77), 
133-34. 

Sale of Medicines bearing Generic 
names (VIII-i3-1lo77), 102-
-06 

Shortage of working capital of MIs 
Smith Stainstreet Ltd. Calcutta 
(IX-20-12-71), 254-55. 

Waiving of conditions in respect 
of IDPL licences (VII-15·I1. 
77), 89-90. 

CHAUDHARY, SHRI ISHWAR: 
Abolition of exploitahon of COD-

tract labourers (Vrn-l-l2-77). 
36. 

Articles in Newspapers and Jour-
nals Inciting Communal Feelings 
(lX-14. I 2-77), 38·39. 

Attacks on lanata Party oftices and 
leaders (1X-14-12·77), 201·02. 

Availability of Standard Medicines 
at Fair Price (VIU-6-12·77). 
199-202. 

Bhagwati CommIttee Keport on 
legal Aid to the Poor (VIII-B-
12.77), 172-74. 

Cell to solve problems of Industrial 
women workers (VID-l·12. Tf), 
65. 

Concession offered to people of 
India origin to leave Sri Lanka 
(V1I1-8.12·77), 9g-99. 

Consumption of Tea in the Country 
(IX-23-12-71l, 112. 

Demand for Indian Leather .t'ro-
ducts in Foreign Countries (IX-
23-12· 77), 245-46. 

Demonstration of Cone;ress workers 
in front of AIR & tv (VII-23· 
11-77), 112. 

Disease in imported Cows and Bulls 
tVlll-12.12·77). 176-77. 
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~~H~R~:--~~~l-"-'~S~~R-' \ ~UDHARY. SHRI ISH;~~-' 
Contd. \ Contd. 
Distribution system of essential Industrial Production afft:cted Que 

commodities (IX-16-12-77), 35. to power crisis in Cement Indus-
Earth Station for Home Telecom- try (VIII-30-11-77). 96-98. 

munication links (VII-24-11- Influx of refugees from Bangladesh 
77), 190. (VIJ-17-11-77), 74-75. 

Employment for trained pilots (lUr· Introduction of Identity C.ards for 
ing Current Year (VIII-9-12. voters by Election Commission 
77), 240. (VII -15-11· 77), 29-30. 

Firms against whom income tax Literature in Devanagari Script for 
wealth tax and estate duty over Tribes (IX-19·12-77). 238-39. 
rupees twenty five lakhs is out· Loss of Industrial production due 
standing (VlI--9-12-77). 226. to Breakdown in Thermal Plant~ 

Flood situation in country (VII- at Patratu and Barauni (VlII-
14-11-77), 171-73. 30-11-77). 92-93. 

Foodstuffs served in Dining <'-'at Maintenance of Railway Coaches 
(VIII-13·12-77). 172. (IX-20-12-77), 248· 

Foreign Assistance for Kala-Aur New Trade and Distribution pnlicy 
(VII-17-11-77), 93-94. for Kharif Grains (VII--14-11-

Fresh Inquiry into the Murder of 77), 157-58. 
Shri L. N. Mishra (VIU-7-1?. Offer of sale of Canadian 'Twin 
17), 209-10. Otter' aircraft (VII--18-l1-77). 

Fund and Allotment of Chemical 85-86. 
Fertiliser for Rabi Cultivation Opening of Cheap Hotels in each 
in Bihar (VIJT-12-12-77), 177. State (VIJI-9-12·77). 40. 

Funds sanctioned for Irrigation 
Schemes under Completion (VIl 
-21-11-77),96-97. 

Goods handling work ,t Hathras 
Ouillah, Shikohabad and Firoza-
bad Stations (Vn-29·11-77) 
183-84.' 

Health Insurance of Rural Workerl 
(IX-22-12-77). 32. 

Hijacking of OTC Buses by stu-
dents (VlJ--16-1l-77). 133-34. 

Hostel Facilities for Children of 
Central Government Employees 
(VII-28-11-77), 97-100. 

Import of Rigs' (lX-20-12-77), 
~49. 

Increase in Number of Oil Wen. 
(VITT-13-12-77). 176. 

Increase in prices of sweet in Delhi 
during Diwali (VIII--9-12-77), 
241. 

Indian Job seekers in Foreign coun· 
tries returning to India (VII-
24-11-77), 31-32. 

Panchayats and Rural co-operatives 
tor maintenance of Irrigation 
work in villages (VIII-I 2-12· 
77), 45-46. 

Parcel Handling work at Allahabad 
(VIII-6-12-77), 134-35. 

Pay Scale of Phamacists (IX-IS-
12-77), 76. 

Payment of arrears to employees of 
Delhi Schools taken over (IX-
19-12-77), 76-77. 

Proposal to amend provision of 
anticipatory Bail (VIJ-16-11-
77). 50. 

Public Distribution System (VII-
18-11-77). 182-83. 

Rail Travel by Double-Decker 
Coaches (VII-29-1l-77), 13-24. 

Review of Central Laws extended 
to J & K (VII-23-11-77), 100_ 

Rise in prices of Pulses, Wheat and 
Rice (Vn-14-11-77), 158-62. 

Rolling Plan Concept (VlII-J6-
11-77), 61-62. 

Shortage of text books (vn-21-11-
77). 194-95 . 
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CHAUDHARY. SHRI ISHWAR-
COllcld. 
Sikh Gurudwaras in Pakistan and 

Bangladesh (IX-15-12-77), 152. 
Submission of Files bv Kamataka 

Government to Gr()~'cr Commis-
sion (VIII-30-11-77). 131-32. 

Survey conducted in Leprosy. Cho-
lera and T.B. NIll--l·12·77). 
142. 

USA and USSR Talks regarding 
Indian Ocean (VII-24·11·771. 
168-69. 

Views of All India Railwaymen's 
Federation on Accidents (IX-
2()") 2· 77), 105-06 

Withdrawal of Licences for Fire 
Arms with big landlords (VJIT-
3()"1 t -77), 178·71) 

CHAUDHURI. SHRI TRTDIB: 
Conference of Teachers to drive out 

I11iteracy (VJI-14·11·77), 10. 
Setting up of a Super Thermal 

Plant at Farakka NIT-16·)1· 
77).4 

Debate .. 
Agreement between India and 

Bangladesh for sharing Ganga 
Waters at Farakka (M) (IX-IS. 
12· 77), 260-62. 

Report (1974) of Commission of 
Inquiry into the Disappearance 
or Netaji Subhas Chandra Bose 
(M) (VIII-8·12·77), 239·40. 

CHAUDHURY. SHRI RUDRA 
SEN~ 

Cheap and Durable Houses in rural 
areas (IX-19-12-77), 177·78. 

Collision of Sangam Express at 
Khurja (VIII-6·12·77), 73·74. 

Community Tube·wells for small 
and marginal farmers OX-19· 
12-77). 28-32. 

Derailment of Kanpur·Allababad 
Train at Bindki (Vln~·12·771. 
176·77. 

Intere.'1t free loans to farmers by 
Nationaliacd Banks (1X-23·12· 
77). 127. 

CHAUDHURY. SHru RUDRA 
SEN-Contd. 
Opening of Sub-Post Office jn 

Babraich. Uttar Pradesh <IX-
15·12·77). 75. 

Proposal to procure and store 
pulses and Oilseeds (IX-23·12. 
77), 200·201. 

Debates 
Steps for removal of economic 

backwardness of four districts of 
Eastern Uttar Pradesh (M) (VIII 
-7·12-77), 316-19. 

CHAUHAN, 
SINGH: 

SHRI NAWAB 

5th Centenary Anniversary of Poet 
Surdas (VIJ-21·11·77), 184. 

Action against Guilty Officers (VIn 
-8-12-77), 119-20. 

Appointment of officer of the minis· 
try of Finance as elCecutive Direr-
tor of Samachar (IX-14-11-77), 
196·97. 

Appointment of persons for solvirll 
problem in Indian Braille Scripl 
(VIII-5·12· 77), 85·86. 

Articles allowed to tourists with or 
without customs duty (IX-Hi-
12-77). 178. 

Award of Contracts for Tea Stalls 
(JX-20-12·77), 276-78. 

Central Assistance to State ,Gov-
ernments for construction of 
Jana'ta Hotels (VHI-2-12-77). 
157·58. 

Chain of Janata Hotels <VII-IR· 
11·77), 92. 

Chairman of Railway Service Com-
missions (VIII -6·12· 77), 187.-
84. 

Changes in Master Plan, Delhi 
(Vn-14·1l·77), 45·46. 

Charging of Market Rent from tho 
AUottees of Type IV Quarters 
in Delbi (V11-28·11-77), 58·59. 

Children Suffering from Leprosy 
(VIll-1-12-77), 160. 

Commonwealth Ministers' Confe-
rence on Delay in JIlStiCC (VIIl-
13·1Z.77). 197-99. 
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CHAUHAN. SHRI NAWAB CHAUHAN, SHRI NAWAB 
SINGH--Contd. 
Concession offered to people of 

India origin to leave Sri Lanka 
(VIII-S-12-77), 9S-99. 

Construction of Government Quar-
ters around Gole Market, New 
Delhi (IX-19-12-77). 150-51. 

Construction of multi-storeyed mar-
ket and hotel in Morigate area 
by DDA (Vll-28-11-77). 132-
33. 

Consultative Committees in Minis-
try of Railways (VIII~-12-77), 
237-38. 

Contract between. Postal Seals C0-
operative Union and P&T De-
partment (lX-22-12-77), 116. 

Contracts for Tea shops and sale 
of other articles of stations 
arollnd Bombay <V1I--15-11-77), 
163-66. 

c:oDtract for tea stalls at Andheri 
'and Grant Road Station (VII-
15-11-77), 166-67. 

Cooperative stores in Delhi (Vm 
-9-12-77). 52. 

Criteria for floor wise allotment of 
quarters in Delhi (IX-19-12-77). 
222-23. 

Demand fOr Indian TechnIcal E.x-
perts in foreign countries (VIII-
1-12-77), 45. 

Developing of a method by Re-
search in Reproduction Institute, 
Bombay to produce SOD /daugb-
ter MI-24-11-77). 196. 

Devel(')pment of 'Surkuti Runakta' 
as Place of Tourist Interest (VIII 
-9-12-77), 214. 

Employment in Govemment SerVIce I 
Beyond 58 years of Age (IX-
14-]2·77), 55-57. 

Establishing a Survey Medicinal 
Plant Unit in Aligarh Muslim 
University (VI1I--8·12·77), 56. 

Eunuchs Travelling in Ladies' 
Compartment (VII-29-11-77), 
171·72. 

Excesses committee during Emer-
gency in the Allotment of Gov· J 
emment Accomm~ion (IX- • 
19-12--77).221. 

SINGH-Contd. 
Excesses committed in the allot-

ment of quarters to Government 
Employees during Emergency 
MII-12-12·77), 60-61. 

Expenditure on Regional Iastitutes 
of Opthalmology (IX-15-12-77). 
162. 

Fire in Studios of DoordarsbaD. 
Delhi (VII-23-11-77). 210. 

Foreign money received by Gandhi 
Eye Hospital, Aligarh (IX-l6-
12-77). 179. 

Free Railway Passes (V1I-29-11-
77), 36-39. (VIll-13-12-77).44. 

Government Accommodation allot-
ment rules (IX-19·12·77), 221-
22. 

Government Employees from 
Timarpur Area given change in 
001e Market Area. New Delhi 
(IX-19·12·77), 52-54. 

Hindi Speech by Minister of Exter-
nal Affairs in UN (VIII-S-I2--
77), 120. 

Import of Grass Carp Fish to Check 
Weeds (VIII-12-12-77). 203. 

Indian Council of Historical Re-
search (VIII-5-I2-7n. 223-25. 

InOux of refugees from Bangladesb 
<VII-l 7· 11-77), 74-7fi. 

Injury to Public Health due to 
presence of Lead in printing ink 
aX-15-12-7n. 117. 

Inquiry about National Centre for 
Blinds. Debra Dun fVIII-5·12-
77). 155-56. 

Inquiry into complaints about the 
Keeping: of money by former 
Prime Miruster in Nationatiaed 
Banks (IX-23-12.77). 189. 

Institution changing soiled and mu.-
tilated notes (IX-16-12-77), ISO. 

Irregularities committed by P & T 
Officials during Emergency (lX-
22-12-77), 66. 

Kalyan Sona Wheat (VIII-12 .. 12--
77), 231-32. 

Kendriya Hindi Samiti (VIn-3o-
11· 77), 63~9. 
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CHAUHAN. SHRI NAWAB CHAUHAN. SHRI NAWAB 
SINGH-Contd. SINGH-Colttd. 
Measures to prevent harmful effect Raids in Delhi during Emergency 

of Lead (IX-lS-12-77). 55. (IX-23-12-77).63.64. 
Mutilated currency notes (lX-16· Railway accidents from August to-

12·77). 181. date (IX-20-12-77).236.37. 
Non-Recognition of Medical and Railway Employees' Demand for 

other USSR Degrees by India Bonus (VII-15-11-77), 164·65. 
(VIII -1·12-77), 161. Realisation of Market rent in Instal. 

Number of Hindi and English ments (VII-14-11· 77). 147. 
Typists in the Indian High Com· Recognition of Indian Medical De. 
missions (\TIII-8·12·77). 121- grees by Foreign countries (Vll-
26. 24.11.77). 84.85. 

Number of Production Assistants Reconstitution of Hindi Committee 
and producers in Doordarshan of Ministry of Finance (VIII-
during the past three years (VII 9-]2.77). 171. 
16·11· 77), 129·30. Relaxation of Rules for Purposes 

Office of the Aligarh Postal Seals of Taking Possession of the GOY-
Organisation (IX-22-12·77). ernment Accommodation (VIll-
133. 12.12.77). 202. 

Officers allotted type N quarters Renovation of Aligarh Railway 
during the 1st week of October. Station (IX-20.12.77). 80. 
75 (VIJ-14·ll·77). 137-39. Representations regardins setting up 

.officers on ad hoc basis in Railway of a High Court Bench of Meerut 
Board (VIIJ-I3·12·77). 191·94. MII-I3.l2.77). 199.200 . 

.opening of a Regional Institute of Reyersion of Officers on Deputation 
Bothalmo]ogy of Aligarh Gandhi to GTe and MMTC (VII-I 8·1 I· 
Eye Hospital, Aligarh (IX--lS· 77). ~6.67. 
12·77), 164. Road Bodge on Jamuna between 

Petroleum Exploration Work (VIT- Delhi .and Mathura (VIII-
15·11·77). 28·29. 7.12.77) 't96.97 

Polio Incidence in Delhi (VII-24- Sale of Arti~s at RaiJway StatioM 
11-77), 196-98. (IX-20·]2~7). 278-80. 

Po,ta] SJeJlJp of Goswami Tulsidas Setting up of l{ainital Paper Milll 
(IX-12.12·77). 116. (VI1--23-11-7~. 120. 

Probe into working of transport Setting up of Rei.\onal I nstitute of 
UBits of Doordarshao (Vll-16· Opthalmology (!X-I5.12.77). 
11·77). 131·32. 169. '" 

Production of Acrylic (Vl1-29· Short supply of watet\in Gole Mar. 
11·77). 172·73. ket Multi-storeyed 'fl. ats. New 

Production of Film "Indus to Indira Delhi GVlI-21 -11-77\ 85-86. 
Gandhi" by a Tamil Nad Firm Smuggled Goods (IX-\16.12.77). 
(VII-l 6-11·77). 6-12. 13-22. \ 

Production of Priya Darshani Tele- Special Secretary to Mtl.ster of 
Phones (VIII-l.12.77), 162. State in Ministry of i1ways 

(VIII-6-12·77), 238·3(). 
Progress in use of Hindi in the State Trading Corporation _ 

Ministry of Steel and Mines 
(VTII-l.12.77). 116. 9-12·77). 215. . ~\ __ 

fi Supply of Drinking Water in ~ Proposal for setting up oil re nery (VITI-I 2· 12·77). 131.32. \ 
in Gujarat (TX-20-12·77). 2~7:.:..._...:.-______ ~ ------- -----_._--_. 
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CHAUHAN. SHRI N{\WAB 
SINGH-Cofield. 
Survey by National F100d Control 

Commission regarding Flood 
Control Work of Brahmaputra 
(VII-28-11-1977). 169-70. 

Talks of Information Minister with 
staff Artists regarding their 
Problems (VIII-7-12-77), 102. 

Unloading of Coal Racks at Khurja 
City Station (VII -29-11-77). 
149-50. 

Use of Hindi in Ministrv of Rail-
ways (YHI-6-12-77), 50-52. 

Use of Hindi in the Ministry of 
Finance (VIII -2-12-77), 65-66. 

Working ot Law Commis~ion during 
Emergency (VIH-13-12-77), 
195-97 

CHAVAN. SHRIMATI P.: 
Debates 

Obituary Reference. Death of Shri 
Prakash Vir Shastri lVII--23-11-
77). 258-59. . 

eRA V AN, SHRI YESHWANT 
RAO: 
AHotment of Bungalow to Congress 

Souvenir Committee md Youth 
Congress (VII-21-lJ-77), 25-26. 

Basis on which hotels are star-cate-
gorised (VIII-2-U-77), 19. 

Consultation with Nations of Indian 
Ocean Re. U N. Resolution 
(VII-24-11-77J, 21. 

Drought PCOllf Area Programme 
during Sixt\ Plan (VIII~-12-
77). 31-32. 

Free RailWfY Passes (VII-29-ll-
77), 38-Y. 

Nationali~tjon of Sugar Industry 
CVII-l8-11-1977). 14. 

Presidett Sadat's visit to Israel 
(IX/-IS-] 2-77). ] 8-20. 

Recp!itment of officers in R.A.W. 
(\11-23-11-77). 15. 

Debates 
.Il1eged Inquiry by the Shah Com-

mission about Proclamation of 
Emergency. (QP) (VIII-7-12-

·····-----~-----....... a 
CHAVAN. SHRI \~SHWANT 

RAO--Contd. 
Banking Service Commission (Re-

peal) Bill: (VII-29·11-77), 
339-46. 

Cyclones in the States in the South. 
(M) (VII-24-11-77),231-35. 

Disapproval of the Banking Service 
Commission (Repeal) Ordinance, 
1977 (Res) {VII-29-11-77), 
339-46. 

Public Safety Ordinance issued by 
the Jammu and Kashmir Govern-
ment and reaction of Government 
thereto (CA) (VHI-2-12-77). 
252-53. 

Question of Privilege against Shri-
mati Indira Gandhi and other 
(VII-l 6-11-77), 220. 

Re. Fast bv neo Buddhists (VII-
21-11-77). 257-58. 

Re. Motion for Adjournment (Vll-
14-11-77), 275-77. 

Reported fast by leader of Repub-
lican Party of India demanding 
safeguards for Neo Buddhists. 
(CA) (VIl-12-1l-77), 356, 
358-62. 

CHETTRI. SHRI K. B.: 
C'..ollege in Sikkim (VIII -5-12-77). 

134-35. 
Export of Tea (VIIl-9-12-77), 123. 
House Rent Allowance for Railway 

Employees of HiLlareas (VITI-
6-12-77). 146-47. 

Inclusion of Nepali langtJage tn 
Eighth Schedule of the Constitu-
tion (VIII ·-30-11-77), 117. 

Janata Hotel for Darjeeling (lX-
23-12-77), 131. 

Memorandum submitted by Presi-
dent of Sikkim National Congress 
(VlII-7-12-77), l:!C. 

Mini power plant for West Bengal 
(VII-16-11-77). 114. 

Platen Machine in Kustleong Rail-
way Press (VU-29-11-77), 115-
16, (IX-20-t2-77), 142-43. 

Raman Hydel Project in North Ben-
gal (VIJI-7-12-77), 18-19. 77), 220. .-------. - ---_._--- -
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CHEITRI, SHRI K. B.~ontd. 
Relaxation to Foreign Tourists 

vjc;iting Hill Districts or Darjee-
ling (VII-IS-H-77), 135-36. 

Reports from Janata Party and 
Congress Party on law and order 
in West Bengal (IX--14-12-77). 
186. 

Sahitya Akademi Award UX-19-
12-77), 136-37. 

Setting up of Committee to look 
into the Grievances of Physio-
therapists (lX-22-12-77). 75. 

Upgradation of Post offices in West 
Bengal (VIJI-8-12-77).80-81. 

Winding up of Rehabilitation In-
dustries Corporation, Calcutta 
(VII--28-11-1977), 35. 

CHOWHAN, SHRI BHARAT 
SINGH: 
Contravention of Provisions of In-

dustries (D and R) Act by Mis 
Hoechst and S.K.F. (VIII-6-12-
77), 81-82. 

D.T.C. Buses on Route No. 91 
(VII ---23-11-77), 58. 

Demand for Development of Private 
Buses in addition to DTC Buses 
on Route Nos. 91 and 94 (VII-
23-11-77), 139. 

Families from Patparganj Area 
Resettled in Khichripur. J. 1. 
Colony during Emergency (VIII-
12-12-77), 112. 

Introduction of Route No. 97 from 
Trinagar to lama Masjid (La I I 

Quila) (VII-23·11-77), 140. 
Moratorium sanctioned to Ganesh 

Flour Mills, Delhi (IX-16-12· 
77), 67. 

Permission to continue the use of 
foreign trade marks under FSRA 
to ITC. Gino and Reckett Cole-
man (lX-23-12-77), 66. 

Refusal to lift stocks from STC by 
Foreign Drug Firms (VIII -9-
12·77), 62. 

CHOWHAN, SHRJ BHARAT 
SINGH~OIl1d. 

Transfer of Provident Fund Ac-
counls of Government employees 
(VIII-9·12-77), 157. 

Licences issued to Mis Hoechst 
(IX-2()"12·77). 120-21. 

CHVNDER. Dr. PRA TAP CHAN-
DRA: 

Debates 
Reported closure of lawaharlal 

Nehru University and Students' 
protest against the closure (CA) 
(VII-IS·II·77), 258-79. 

o 
OABHI SHRI AJITSINGH: 

Medical Facilities to M.Ps (IX-
22-12-77), 140. 

DAMANI. SHRI S. R.: 
IS-Point guideline for investment in 

rural industrialisation (V Ill-
7·1'2-77). 83. 

Allowing a higher rate of return to 
industries manufacturing con-
trolled CQnlnlodities (VIIl-30-
II· 77).1l6. 

Ammonia Plants (VIIJ-6·12·77). 
11. ,',. 

Amount repaid lUlder Aitional 
Emoluments (CDl Act, 1974 
(VIIl-2-12·77), 231-32. 

Amount paid under E~rt Assis-
tance Scheme Indl,lstry·wisc 
evTlI-2-12-77), 143. 

Another char.ge in pattern of\econ-
dary ed uca tion (VII -14-n· 77). 
197-98. 

Applications received under solt 
loan scheme for modernisation at,. 
sick units (VIII-2·12·77). 140-\ 
42. 

Assistance from Rumania to iden-
tify Crude Reserves (VII ·-29-
11-77), 39·40. 

Bangladesh Propaganda against 
India (VII-17·1l-77), 30·31. 

Bufferstock foodgrains (VII--14-,t. 
77), 91-93. 

Stoppage of Trains at Kalana Sta-
tion (IX-20-12·77), 145-46_ 

------~~-------------------
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DACaMpANl'IDlI.C-CS)-·S~t·~OIf Son' e;t·~onneo·-n(-(,df-· -st-ee-l-j:--D-A-M-A-N-I-"-, SHRl-S.-;.~~~-Cl-d.-··-
.. Permission to Multmational Com-

at VishakhapatnaOl (VIl-17-11. panies to diversify Production 
77). IS0·51. Activities (VII -23.11·77). 170. 

Changes in the working of the Production of steel (VIII -1-12-77). 
Ministry (VIII-l·12.77). 125. ]24. 

Construction of Kokan Railway Public Distribution System CVII-
(VII-29·1t·77). 90. 18.11-77), 182-83. 

Dearness Allowan~ to Central Recommendation of FICCI for 
Government Employees (VII- speeding up Industrialisation in 
18-11-77). 211-12. Rural and Backward Area, 

Decision on utilisation of foreign (VII-23-11-77). 39. 
exchange reserves (VII-IS-lI- Recommissioning of Chasala Mine 
77), 91.92. (VITI-S-12-77), 19-22. 

Decision to export smaller quantity Removal of Drawbacks in MICA 
of Sugar (VIII-2-12-77), 75-76. industry (IX-23-12-77). 140-41. 

Distribution of cash in lieu of Bonus Reorganisation of Railway Board 
to Railway Employees (VU-lS- (VII-15-ll·77). 179-80. 
11-77). 114-15. Repr~sjng Plant at Tarapur 

Educated Unemployed (V 11-24· CVII-I6-11-77). 91. 
It-77). 38-42. Revamping of Agricultural Admi-

Examination of Hathi Committee nistration (VlJ--28.11-77). 39-
Report (VII--29·11-77). 164-65. Se~~g up of new Alumina Plants 

Export of Foodgrain (VTI-21-11- (VIII-I.12-77). 25. 
77). 213. Smuggling activities in Kasurgod 

Export Orders for Railway equip- (Kerala) (VII-l 8-11-77). 17. 
ment (VIII-9-12-77). 145. Steps to reduce Birth Rate (VTI-

Foodgrains procured and bufferstock 17-11·77), 147.48. 
held (VIJ-J4-11·77). 242-43. Supply of Fuel by America to India 

Fresh Investment for tho current (VJI-16-11-77). 151-52. 
year (VIJI-9-12· 77), t 02. 

Indian Ai, )jnes and Air India Debates 
Flight scheduled disputed due to Payment of Bonus (Amendment) 
threats of Bomb Planting ar Sky- Bill: Motion to pass (VJfl--I2-
jaclcing (IX-I6-J2-77). 139. 12·77). 289-91. 

Lalld under Irrigation (VJI-21.11. DAMOR. SHRI SOMJmHAI: 
17). 10-14. Earnings from Public Call Offices 

Loan Assistance from Sweden (lX-15·12-77). 3-6. 
(VJIJ-2-12-77). 210-11. Interlinking of Telephone Ex-

Losses in Durgapur Steel Plant changes (VnI-8· I 2·77). 23. 
(VII-24-11-77). lSI-52. Debates 

Man-Hours lost due to Labour un· Employment of Scheduled Castes 
rest (VIl-l 7-11·77). 149. and Scheduled Tribes in Service 

No progress by Newsprint projects against Reserved quota (Dis, 
(J){-14-12-77). 183-85. (VJI-18-11-77). 273-78. 

Twentieth. Twenty-first and Twenty-
One Union in one Industry (VTI- second Reports of Commissioner 

24-11· 77), ] 29-30. for Scheduled C.astes and Sche-
Performance of Railways (IX-20· duled Tribes (M) (VII-IS-1l-

12-77). 148-50. 77). 273-78. ------_ .. _ .. _ .. __ ... _-_ .. _ .. _. ---'--_ .. _._ .... _-- .- _. --.... -----.-
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OANDAVATE,PROF.MADHU: 
/, Debale.~ 

10 hour working duty and imple-
mentation of Miabhoy Tribunal 
~rd (St) (IX-19-12-77), 299. 

\P6nstitution of Accident Inquiry 
Committee (St) (IX-19-12-77), 
297·98. 

!..98Jnage to Railway Track on 
Southern Railway due to cyclone' 
(~t) (VII-18-11.77), 285-89. 

Derailment of Ahmedabad-Delhi 
Mail Train on 23·11·77. (St) 

j\'II-23-11.77), 248·49. 
vPirst Report of the Railway Can. 

vention Committee (Res) (IX-
Zlc12-77), 192-94, 222-34. 

l~~structuring of Railway Board 
(St) (VIII~12·77), 281--84. 

Two recent serious Train accidents 
on Northern Railway (St) (VII-
14-1 ]·77), 321-24./ 

'DANWE, SHRI PUNDALIK HARI: 
Alleged Removal of official Docu. 

ments by Railway Employees 
ax-20-12-77), 275-76. 

A1Jotment of Berths (IX·-20-12. 
77), 48·49. 

Allotment of Berths/Seats to I and 
n Oass passengers on Waiting 
List (IX-20-12-77),238-39. 

'Change in Public Dealing Seats 
(IX-20-12·17), 239-40. 

'Collection of Wharfage / Demurrage 
(IX-20-12-77), 240-42. 

Higher grades to Hawker and Beg. 
ger Checkers (VIII-13·12·77), 
129·30. 

House Rent Allowance (VIII---13-
12· 77), 164·65. 

Private and Assisted Sidings on 
Allahabad Division (VnT - --6-
12·77), 70-74. 

'Representations from Maharashtra 
Bar Council (VTII-13·12-77), 
130-32. 

Trade Mark of Bharat Retinene's in 
Devnagarl (VITI-13·12-77). 131· 
32. 

I DAS. SHRI R. P.: 
Bilateral Trade with USSR (VITI-

2·12-77), 41. 
Oosing of Indian Students Hostel 

in London (IX-15·12·77), 92. 
Evaluation of Role Played by Free-

dom Fighters (VIII-12.12·77). 
78. 

Excavation of Mound 'Ball at Sener 
Dbipi" (IX--19-12·77), 118. 

Operation flood programme in West 
Bengal (IX-19·12-77), 226--30. 

Release of sub-standard Wheat and 
Rice by FCI through Ration 
Shops (VII-28-1l· 1 977), 11S-
16. 

Unit of Hindustan Organic Chemi-
cals in West Benagl (IX--20-12-
77), 200·01. 

DAS. SHRI S. S.: 
Destruction of a Pamphlet praising 

the Emergency (IX-14.12·77). 
233-35. 

Financial Assistance to States for 
Compulsory Education in Ele-
mentary Classes (VTI-28-11·77). 
6·7. I 

Inferior products of CeDtral BHEb 
Foundry Forge Plant, Hardwar 
(VII-16-11-77), 112. 

Publications of Telephone Direc-
tories by States (VII-24- t 1.77). 
91·92. 

TJse of Lehsun and Shiwambu 
(IX-15·12-77). 58. 

Use of Saloons in Railways (VlT-
29·11·77), t03. 

Debate.f 
Constitution (Forty-fourth Amend-

ment) Bill: Consid. (IX-19-12-
77), 364-67. 

Steps to improve Economy and to 
reduce inequalities of income etc. 
(Res) (IX--23·12-77), 367-71. 

OASAPPA, SHRI TIJLSIDAS: 
Debates 

Reported fast by leader of Repub-
lican Party of India demanding 
safeguards for Neo Buddhists. 
~A) (VIT-21.11-71l, 372·73, 
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------_._._--------------_._ ....... ---

DASGUPT A. SHRI K. N.:\ 
Ashok Mehta Committee for Im-

provement of Khadi and Village 
Industries (VII-23-11-77), 180. 

Expansion Scheme of Calcutta Elec-
tric Supply Corporation (Vn-
15-11-77). 31-32. 

Import of Gas Turbines and diesel 
sets for small power units in West 
Bengal (VII-16-11-77). 143. 

Influx of refugees from BangIa Desh 
(VII-17-11-77). 74-75. 

Installation of Diesel generating sets 
f.om USSR at Siliguri in West 
Bengal (VII-23-1 f-77). 83. 

Sugar (VII-21-n-77), 60-6l. 

DAVE, SHRI ANANT: 
Anand Margis' meeting Abroad 

(IX-22-12-77). 137. 
Art pieces stolen from India eVll-

23-1)-77), 66. 
Chanae in Drug Import Policy 

(VII-29·11-77), 211. 
Communal Riots (VII-23-11-77). 

144. 
Concession offered to people of 

Indian origin to leave Sri lanka 
(VIIT-B-12-77). 98. 

Damage caused to FCI godowns in 
Andhra Pradesh (lX-19-12-77). 
25-28. 

Discovery of oil at Alibag Coast 
(VII·-l9-11-77). 3. 

Excise Duty on Agricultural imple-
ments. Fertilisers and Insecticides 
(VIII-l-12-77). 5. 

Food articles served through ven-
dors and stalls at stations (IX-
20-12-77). 14. 

Foreign Exchange spent on visits 
abroad of officers (VITJ-9-12-
77), 236. 

Fraud on the sick (IX-20-12-77), 
44-46. 

Functioning of Private Nursing 
Homes in Delhi (JX-15-12-77). 
53. 

Furnace oil to Industries owing to 
urop of coal output (VIl····23· t 1-
77). 123. 

DA VEt SHRT ANANT -Contd. 
Imported edible oil lying uncleared 

at Madras port (VII-I8·II-77). 
42-43. 

Imposition of Ban on Auction of 
Indian Tea at London (IX---23·12 
77). 41-42. 

Inclusion of Hyde) Generation in 
Hilly Areas in National Power 
Policy (VITJ-30-11·77). 'fl. 

Legislation to check sale of spurious 
Liquor (V IT - -23-11· 77). 173. 

Loans and other Assistance to Con. 
sumer Cooperative Societies 
(VIII-9-12-77). 66. 

Murder of women by in-laws for 
dowry (VII-16-IJ-77). 54-55. 

National Seeds Project (VII-I4-
11-77), 113-14. 

News item captioned "Diseases 
come from space" (V1II-7-1l-
77). 65-66. 

News Items of DDA's Crores Down 
the Drain (VIII-12-12· 77). 92-
93. 

Oil price committee (VlII--13·12-
77), 94-95. 

Officers on Mrs. Gandhi's Payrole 
(VIII-7-12-77). 161. 

Parliamentary Act for Kandla Free 
Trade Zone (VII--18-1l-77). 186. 

Pay Scales of Accountant in the 
Medical Unit of Dirxtor General 
Armed Forces (IX-14-12-77). 
83. 

Planning for attack on malarial 
mosquitos (IX-1S·12-77),54. 

Railway Protection Force drive-
against criminal (VII--2Q-1l-77). 
97. 

Removal of semi-precious stones. 
from Taj Mahal (IX-19-12-17). 
177. 

Revision of Electoral Rolls (VII--
29-11-77), 117-18. 

Sale of gold by Government (lX-
16-12-77), 33. 

Selling of Drugs at High Price by.· 
Retailers (VB --29-11·77). 210. ._------_ .. _-.-_.- -". __ •.. __ ., - ---
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DAVE. SHRI ANANT- Coneld. 
Smuggling of Coca Cola from 

Pakistan (VIII-2-12-77). 78. 
Steamer service between Bomba .. 

and Mandvi-Kutch (VII-16·11· 
77), J65. 

Taxation System in the countr" 
(VII-J 8-11-77). l70-7L. 

Telepbone connection in Kutch dis-
trict and Shamkhipali villalte (IX 

DEO. SHRI P. K.-Contd. 
Salaries and Allowances of Mini~

ters Bill: 
Int.. (VII-IS-II-77), 295 

Demands for supplementary Grants 
(General) 1977-7'f. (VIl-13-12-
77). 338-42. 

OED. SHRI V. KISHORE CHA N. 
ORA S.: 

-15-12-77). 1 S9 Debates 
~. Use of Window Panes for T~ens 

I 96 Kt:ported failure of Central Govern-
(VI -24.11·77). 95- . ment to give adequate financial as-

Debates sistance to cyclone-hit Southern 
Reported explo~ion in the Heavv States (CA) (VIiI-1-12·77). 2~O· 

Water Plant' in Baroda (CA) (VIIT -35. 
-6-12·77). 266-6R, 

DESAI, SHRI D, D.: 
OEO. SHRI P. K: Adverse effect of import of Po~eli 

Develoomcnt of Forests (Vll- Generation Equipment on BH~T. 
14·11-77). 17-18. (VII-J6-11-77). 86. 

Smoke in the Cabin of Plane occu- AgaKhan's Annual income from pro-
Died by Minister and Janata Partv perties and other sources in India 
President (VIU-9-12-77). 122. . (lX-23-12-77). 85. 

Debates All India CounC'i1 ()f Technical Edu-
Constitution (Amendment) Bill' cation Meetings (VIl-28-11.77). 

(Amendment' of article 124) by 18-21. 
Shri P. K. Dco: Average Earnillg of a Farmer (IX 
Consid. (VU·-lS-Il-77). 35()-· -19-12-77), 91. 

:;4: (VIII-·2-12-77), 299-304. Average earnings of Industrial 
147-48. Workers (lX-22-12-77), 97. 

Declaration and Public Scrutinv of 
Assets of Ministers and Members Better Kharif Procurement (VrJl-
of Parliament Bill: 12-J 2-77). 218-19 
Tnt.. (VII-IS-H-77). 299. Canadian Aid to India (VIIJ- 9-12· 

Lok Pal Bill: 
77). 111 

Motion for extension of time for Oassification of souvenirs rOT =om 
presentation of Joint Com- r,:nies contributions (VIlI-13-12. 

- mittee Repo~t (Vn·-14.11-77), 7). 
325-28. Commercial production of Oil in 

Obi<uary Reference-Death of Shri Bombay High (IX-20-12-771. 
Prakash Vir Shastri (VII-- 251-52. 
23-11-77). 259-60. Conversio.n of Bhadra-Nadied Sec-

Question of Privilege against Shri- tion into Broad Gauge (IX--
mati Indira Gandhi and others 20-12-77). 253. 
(VII-17.1l-77), 245. 

Cooking Gas to Urban Area (VII Registration of Polilical Parties anri --·-29-11-77). 10 1·02. Publication of their Annual AJ;-
counts Bill: Cost of conSTruction of submarm~ 
1:1t.. (VII-·1S-1l-77), 299-300. pipelinell (VIII--13-12-77). 36-37. 

,---~--' 
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DESAI. SHRI D. D.---\ontd. 
Cost Price of Steel Products oC 

SAIL (VII-I-12-77). 69 
Cultivation of low cost edible al-

gae in Mehsana (VII --28-11-77). 
144-45. 

Designing and manufacture of elec-
tron Microscope (VIII-7-1277). 
194. 

Development of Fool-proof system 
Of preventing collisions (VIII-
13-12·77). 160. 

I>cvaJuation of rupee in terms of 
Pound Sterling (VIII- 2-12·77). 
2OS-09. 

Disappearance of Edible Oils (VII 
-lS.11·77), 80-S1. 

:Discontinuance of Priority Allot-
ment of Flats to Indian!: ~broad 
by DDA against Foreign Ex-
change (VIII-12-12-77). 110. 

Distribution of Compensation re-
(:etved from Uganda (lX-lS-12-
77), 26. 

'Dual Pricin Policy for Sugar (VU--
]4-11-77), 169-70. 

Elimination Qf Political E~enl.S 
from Trade Union Leadership 
(lX-22-12· 77), 36. 

Establishment of Agricultural prices 
stabilisation Board (IX-19-12-
77), 160-61. 

Expenditure on staff Welfare in East-
ern Railway (VIlI-6-12-77), 
216. 

Experts Commission for Defence 
Policy (VlII-30-lJ-77), 209-10. 

'Exploration for Oil in Kutch Area 
(VII-IS-1l-77), 228. 

Faulty maps of Cl.asnala caus~ 01 
Tragedy (VIII-S-12-77), 118. 

'Fertiliser projects at Rewas and 
Nova SAeva (IX-20-12-77l. 250-
5l. 

Financial Asshtallce to Gem and 
Jewellery Export Promotion Coun-
cil (IX--23-12-77). 23$1. 

Fixation of Pikes and Stock Limit 
of Essential Commodities and 
Vegetable Oils (VIJ-.J8-11.77) 
1S8·89. 

DESAI, SHRI D. D.---Contd. 
Garland IrriaatioD Scheme (VII-

14-11·77). 68-6q 
Growth rate of Industrial produc-

tion (VII-23-11-77), 76. 
Guidelines issued regarding formu-

lation of Annual Plan for 1978-79. 
(VlIL-30-11·77), 211-12. 

HUDCO's role in Developing Ur-
ban Housing (VIl-28-11-77). 
146-47. 

Import of Cotton (VIII-30-11-77)i 
137-40. 

Import of Stainless Steel (VIl-
24-11-77), 136-37. 

lDterna:ional Nuclear Fuel Cycle 
Evaluation Conference (VII-
23-11-77), 75. 

Invention of equipment to prevent 
collisions of Trains (VII-IS·H-
77). 229. 

Labour unrest in Faridabad. 
Bombay-Po~)na and Madras In-
dustrial Areas (VII-17·11-77). 
219.20. 

Loans given to farmers by Banks 
(IX -16-12-77), 50. 

Lube Refineries (lX-20-12·77), 
108-11. 

Manufacture of instrument$ uSlOg 
Micro circuits (VIII-7-12·77). 
37·38. 

Merger of Hindulltan Antibiotics 
and I.D.P.L. (VlI-29-11-77). 216. 

Monument for the Crew Membera 
of Jorhat IAF Plane (VIU-
30-11-77), 46. 

Move to increase Oil Prices by OP-
EC Countries (VIII ----412-77), 
l~. ~ 

New Rust Resistant Variety of 
wheat (VIII-S-12-77), 55. 

New Trade and Distribution policy 
for Kharif Grains (VIl-14-1J· 
77), 1S7·SS. 

Number of Li~:ences Issued for im-
port of Edible Oil (IX-23-12-
77), 237-38. 

Number of Licences Issued for Im-
port of Nylon Yarn (IX-23-12-
77). 239. -----,,-----------
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DESAI. SHRI D. D.--Contd. 
Paediatric Training to Medical Prac. 

titioners (VII -24·11· 77), 73·74. 
Passport Regulations (VIII-S.12· 

77), 47. 
Perspective Plan in Space Explora· 

tion (VII-23-11·77). 176. 
Plan for use of quick'growing spe· 

cies ot tree (Vll-28·11·77), 146. 
". Precision guided devices (VIII-

7.12·77), 193·94. 
Proposal to process cereals by 

F.C.1. to reduce stocks and pro· 
vide nutritbus Foods (VII-
2S-11·77), 145. 

Purchase of BungalOW at Juhu by 
Aga Khan (IX-23·12·77), ISS. 

Purchase of Sponge Iron Plant from 
West Gennany (IX-22·12·77). I 

lOS. 
Recommendations of Oil Pricing 

Committee (IX-2o-12· 77). 252-
53. 

Reorganisation of CS IR (Vl!-
23-11-77), 174. 

Report of Working on Future 
Growth of Steel Plants (Vll-

17·11-71). 110-12. 
Representation by the All India 

Conference of Cotton Corporation 
Employees Union regarding Do~
tions (lX-l 4· 12-77), 120. 

Schemes for Extension of Services 
by Air India anc Indian Airlines 
(lX-I 6-12-77), 201. 

Spreading of Leprosy by Mosquil'oes 
and Bed Bugs (VlII-S-12·77). 
35·36. 

Superious Seeds (IX--19-12-77). 
190. 

Steel Distribution system (VIII-
1-12·77), 146. 

Storage of Rain Water (VII-2H 1· 
77). 42. 

Sterilization of Maiaria Mosquitoe9 
(IX-lS.12-77). 13S. 

Study ot Impact of M'mimum Wag:es 
on arm Products (IX-22.12.77), 
140. 

DESAI. SHRI D. D.--Conc/d. 
Submarine Oil Pipeline from Bom-

bay High LO the Coas~ (VIl-
15·11-77), 

Support price of Graundnut (V!ll-
2-12·77). 69. 

Trial on groundnut CVIII-12.12-
77). 219·20. 

Tripartite Meeting to consider Pro-
blems of Unorganised Wockers 
(VII-l 7· 11-77), 187·S8. 

Tripping of Power GOIlerators in 
Thermal Power Plants (VIII-
30-11-77). 209-10. 

Waiting list {or Telephone conec-
tions in major cities (VII-17·11. 
77). 219. 

Wardley Bank Loan for Bombay 
High Project (VIU-9-12-77). 133. 

Debates 
Prohibition on Indication of Casto 

~ill: 
Int.. (VIII-2·12-77), 296·97. 

DESAI. 3HRI HITENDRA: 
Ambitious Targets to provide more 

Jobs by tho Khadi and village 
Industries Commission (V111-
7-12·77). 10. 

Assault on a Gandhian worker (VIl 
-14-11·77). 78. 

Banning of Communal and Anti· 
National Organisation (IX-
14-12-77). 43. 

Central Assistance to States (VUI-
7·12-77), 140. 

Conversion of Birla House as a 
Hostel for Harijan Woman (VIU 
-12-12·77), 101-02. 

Educated Unemployed (VII-24-11. 
77), 3S-42. 

Expenditure incuTred on the Bunga. 
lows of Union Ministers (VII-· 
21-11-77), 109. 

Farm Mechanization (YIn-s·ll-
71). 121·22. 

Financial Assistance to States for 
Compulsory Education in Ele-
mentary Cla.~ses (VU-28-11.77'). 
7. 
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DESAI, SHRI HITEND'RA-Contd. 
Growth rate uf Industrial produc-

tion (VU-23-11-71), 76. 
Introduction I)f Prohibition in Delhi 

(VII-14-II-77), 215-16. 
Ishwarbhai Patel Commitee (In 

New Pattern of &hx:ation (Vn-
28.11-77), 85. 

Members of present Council of 
Mi'nist~ who were wealth tax 
payers on 31·3-1977 (VU-18·11· 
77), 105. 

.a>ersons arrest.~d in connection with 
Law and Order situation (VHI--
30-11-77), ]09. 

Principle of Seniority of Jud~s in 
appointment'> to Supreme c,~urt 
(VII-Is·H.77), 25. 

Progress in family Welfare Pro· 
gramme (VIl·· -17-11-77). 104-05. 

Reduction of Congestion in the 
Capital (VlI-21-11-77), 4. 

·Scientific Methods of Agriculture 
for Economk Development of 
Farmers (VlII-5-12-77). 27. 

DebalCS 
Reported assault by R.S.~. work~rs 

on Shri Damodaran Natr. a gwde 
of Gandhi Smrift (CA) (Vfl--
17-11-77), 277-81. 

Reported explosion in the Thermal 
Power Plant at Ukai in Gujarat 
(CA) (TX-20-12-77). 436--38. 

Reported fast by leader of Repub-
lican pany of India demanding 
safeguards for Nco Buddhists 
(CA) (VIl-'2-11-77). 365-67. 

DESAI. SHRI MORARJI: 

- Agreement between Governments of 
India and Banglade~h on sharing 
of Gang~ water at Farakka (St) 
(VlI-14.11·77), 297-306. 

Appointment of Committee on Pan-
mayati Raj institutions (St) (YIn 
-12-12-77). 24~2. 

Development of Sundarbans (M) 
(IX-14-12-77). 367-70. 

P.M"s visit to Nepal (St) (VIlI .... 
12-12·77). 233-040. 

DESAI, SHRI MORARJI-Conrd. 
Prime Ministe.\; vi~it to USSR (St) 

(VlI--14.1l-77), 307~17. 

Re. Discussion on cyclone affected 
areas (VIII-1-12-77); 119-201, 
204. 

Re. Fast by Neo Bud:ihisl<; (VJI---
21-11·77), 258·59 

Re. Issue of visitors cards to M.Ps. 
(VII-l 5-11·77). 257. 

Re. Motion for Adjournment (VII 
-14-11-77). 274-7S . 

Re. Question of Privilege (VB--
15-11-71), 245-46. 

Re. Question of Privilege against 
the Home Minister (1X-20-12-
77), 282-83. 

Reported explosion in the Heavy 
Water Plant in Baroda (CA) 
(VlII--6-12·77). 267-75. 

Steps for removal of economic back-
wardness of four districts of east-
ern Uttar Pradesh (M) (Vlfl.-
8-12-77), 192- -96. -.:J 

DESHMUKH, 5HRI RAM PRA-
SAD: 
Allotment of Flats in Delhi and 

Around to Harijans and SIC 
(VlII-S-12-77). 102-03. 

Alk>tment of Petrol pumps and In· 
dane Gas Agencies to Scheduled 
Castes and Scheduled Tribes per-
sons (VII-J5-11-77), 185-89. 

Atomic Power House at Na1'cra 
(VII-23-]] -77). 69. 

Atrocities on Harijans (VII-l 6-1 1 "" 
77), 140-42. 

Bridge on Ramghat Road (VII.-
6-12-77), 232-33. 

Commercial Broadcast service (lX-
14-12-77). 132-33. 

Inclusion of Scheduled Caste pc'" 
sons in various Commission. 
(VII-I 6-11-77). lOS. 

Nmnber of scheduled castes persons 
given licences and permits for 
private buses in Delhi (VIII-
7.-12-77). 89-91'. 
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DESHMUKH, SHRI, RAM PRA-
SAD-Contd. 
Scheme to prov;de jus,ice t() poor 

peoples at low ~osr (VII-IS-ll-
77). 44. 

Stalls at Railway Stations (VllJ.--· 
6-12-77), 117-18, 

T.Ts at Hathras Junction (VUl-
6-12-77). 233-34, 

DHANDA YUTfI "PANl, SHRI V: 
Functioning of a Creche (V 111.-

1-12-77). 77. 
DHARA, SHRI SUSHIL KUMAR: 

Admission of a claim of Rs. 181alchs 
by Deputy Chief Mechanical En-
gmeer of Calcutta Port Trust 
(VIIl-7·12·77). 172. 

Calcuta Port Trust Officials (VIII 
-7·12·77). 95-96, 

Circular regarding protection to 
Harijans (VIl·-23·11-77). 57. 

Compulsory Dt!posit Scheme (\lIn 
-9-12·77). 130. 

Cost of dredging at the Auckland 
Bar for better uraft! for Haldia 
(IX-14·12·77). 138·39. 

Declaration of Hindi version of the 
Constitution as the authorised one 
(VII-23-11-77), 126. 

European Momentary Loan to India 
(VlI-18-1l-77). 109--1l. 

LIG Flats at Low Cost (VII-14-1l-
77). 122·23. 

Loss sustained by Employees of GIe 
during Emergency (IX-23-12-
71). 97·98. 

Micro Filming of Valuables in India 
" Office Library (VII-21·J 1·77), 

107-08. 
Payment of an Escalation in price 

to a Yugoslave Dredging Contrac-
tor (IX-14·} 2.771. 191-92. 

Prevention of pilferages from Rail· 
way Godowns (VII-15-11-77), 
229.30. 

Propagation of Mock Parliament in 
country (VI1-24-11-i7), 37.38. 

Quality of Tea and eatables etc. 
sold on Railway Platforms (VITI 
~-12-77). 137·38. 

DHARA, SHRI SUSHIL KUMAR 
-Contd. 
Rise in prices of Essential Commo-

dities (VII-!8·11-77), 195-97. 
Sale of Books, etc. on Railway 

P]atfotnls (VII-29·11·77). 116-
17. 

Silt deposit in Rivl!r Hooghly (VII 
-16·11·77). 20-24. 

Steps taken to arrest the Decline of 
Export of Indian Goods (VIJI~ 
2·12-77). 103·04. 

Stoppage of Over-Billing and Call· 
Pilferage (Vn --17-11·77), 86·87. 

Use of Hindi in Railway Offices 
(VII-15·11.77), 88. 

Debates 
Constitution (Forty.fourth Amend· 

ment) Bill: 
Motion to Pass (IX-20·12· 77). 
305·06. 

National Holiday on Netaji Subhai 
Chandra Bose'& Birthday Bill: 
Consid. (lX-16·12.77), 374-78. 

Policy on Sugar Industry and Dis· 
satisfaction among fatnlers on 
price of Sugar Cane (Dis) (IX-
23·12·77), 519-21. 

Question of Privilege against Chair-
man. CalcuUa Port Trust (lX-
22·12-77), 146.47. 

DHARIA. SHRI MOHAN: 
Debates 

Enemy Property (Amendment) Bill:' 
Int. (VlI-18-11-77). 256·57. 
Consid. (V[J-29·11·77). 304-

26. 
Motion to pass (VII-29· J 1·77). 

326 . 
Multi·State Coperative Societiel 

Bill: 
Int., (VIU-8·12·77), 201. 

Proposed Amendment to Pulses cI: 
Edible Oils (Storage Control) 
Order, 1917 (St) (Vll-21·11·77). 
250-54. 

DHIlLON, SHRI IQBAL SINGH:' 
Shorta~ ~ Can Fertilizer in Pun .. 

jab (VllI-12-12.17). 81·82. 
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DHILLON. SHRI IQBAL SlNGH-
Comd. 
T. V. Centre at JuUundur (VIII-·· 

7-11·77), 131-32. 
DHONGDE.SHRlKESHAVRAO: 

lDH~NGDE: ~HRI KESHA VRAO-i Contd. 
~ Recognition to Israel (VIn-I.I2-
, 77), 182. 

Running of Manmad.Nizamabad. 
EUora Express (lX-20.12.71). 
119·1.0. 

Border disputes with Burma, China I 

and Bangladesh (VIII-I-12-77}'j 
181. j' Safety of Air Passengers (IX-

23-12-77), 3--8. Calling Back scientists (VIII-7-l2. r 
77). 176. I 

Charter of Demandl> by Sugar fac· I ~ 
tories in Maharashtra (VIII-
9-12-77). 98. I 

Commemorative stamp in Memory I 
of MahaLma Phulc (VIII-1-12- I 
77). 97. 

Companies engaged in Oil Drilli.ng : 
near Bombay High (VII-29·11-
77). 135-36. I 

Complaints against Shiv Sena (IX I 

-14.12-77), 108-09. I 
Construction of New Lines in Maba· I 

rasbtra (VIII-l 3· 12·77). 35-36. I 
Correction of Names of Statistics I 

(VIII-6-12-77), 127. 
Facilities to Students Studying Ab-

road (VIll-12-12-77), 92. 
Grant of Pension to Freedom Figh· 

ters (VIII-7-12-77), 28-29. 
Leaning of Taj (IX-19-l2·77), 123-

24. r 

Separate State of Vidarhha (VUl-
30-11-77), 123·24. 

Setting up of Airports in Maba-
rashtra (VIII--2-12-77). 123-24. 

Setting up of full fledged POSt Offices. 
in Villages having 2500 p9ula. 
tion (VIII-I· I 2-77). 182. 

Surrender by D:lcoitl and their Re-
hahilitation (VlII-7-12-77), 17S. 

Talks with Neighbouring Countries. 
ro: their Citizens given Retup 
in India (VIII-I-l 2-77), 183. 

Tourism Centres working in Maba. 
rasbtra (IX-16-l2·77). 170. 

Withdrawal of Scholarsbip and 
Financial Assistance from Stu. 
dents on Calte Consideration (VII 
-28-11·77). 120-21 

DebaJes 
Leave of absence (IX-19-l2.77). 

259-60. 
Lift lirrigatioll scheme in Vishpuri. I 

Mabarashtra(VII-28·11-77).212. 
13. 

DHUR VE. SHRI SHY AMLAL: 

Marmad·Bombay slations (VIII--
13-12-77), 158-'iQ 

Memorandum aboul Management 
of Guru Govind Sahib Gururt-
wara tVIII-7-12-77}, 175-76. 

Number of Membe:s of Parlian:ent I 
visited foreign countries as Mem- I 
bers of CommiKees and Official 
delegations (lX-15-12-77), 172. I 

Number of Smuglers released after 
, emergency (VllI-9.12-77), 142 J " 
Policy regarding setting up of New i 

Colleges (V1I-28-1l-77). 211-12. ~ 

Present position of Aryabhatt in , 
Orbit (VIII-7-12-77), 177-78. I 

Broad Gauge Line from Maioput 
to Arnar Kantak (VIII-6-12-771. 
107-08. 

Death of Persons due to Sterlization 
in Madhya Pradesh (lX-22·12-
71), 51. J 

Electrification of Adivasi Areas of 
Madhya Pradesh (VIlI-7-12-71> .. 
192-93. 

Grants / loans given to Madhya Pra. 
desh for Development ot Adivui 
Area (lX-14-12·77). 198. 

Number of workers in BACCO (IX 
-15-12·77), 67. 

Production of Bbarat Aluminium 
Pvt. Ltd. Khurkhari (lX-l !-12-
77), 121. 
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DHURVE 

-Comd. 
SHRI SHYAMLAL f OURGA CHAND. SHRI: 

Abolition of NRC for ED Post 
Setting up of Sal Based Factory in Offices in Hilly Area (VIII-l-Il-

Mandla (Madhya Pradesh) (VIII 77), 112. 
-7-12-77), 36-37. 

DJGAL. SHRI SRIBATCHA: 
Allocation to ITDP in Orissa (VIII 

-7-12-77). 60-62. 
Discrimination between Indians and 

Foreign Scholars in the Indi.ln 
Institute of Mas Communications 
(IX-14-12-77), 168. 

Failure of crop in tribal Areas of 
Phulbani. Orissa (VIII-5-12-77). 
76. 

Food for Works PrOgI"clmme in 
Orissa (VIlI-5-12-77), lSI-52. 

Opening of Post Offices in Back-
ward Areas of Orissa (lX-
22-12-77). 43. 

Postal Diviiion in Kalahandi, 
Orissa (IX~22-12-77), 81. 

Postal Store Department of Orissa 
(IX-22-12-i7). 92. 

Sub-Post Offices in Block H.Q. in 
Orissa (lX-22-12-77), 83. 

Utilization of funds of Drought 
Prone Area Programme in Phul-
bani. Orissa (VIII-5-12-77t )50-
51. 

Vasoctomisation of Adivasis and 
Harijan Bachelors tIX-22-12-
77), 82. 

OOLEY, SHRI L. K.: 
Allotment of Bun~alow to Congress 

Souvenir Commitee and Youth 
Congress (VlJ-2i·11·77). 25. 

Smuggling activities in Kasurgod 
(Kerala) (VII-18-11-77). 18. 

Employment of Scheduled Castet 
and Scheduled Tribes in SerVices 
against resen'ed quota (Dis) (VIl 
-21-11-77). 316-18. 

Twentoietb. Twenty-first and Twenty 
second reports of Commissioner 
for Scheduled Castes and Schedul· 
ed Tribes I,M) (VlI-21-11-77), 
3)6-18. 

White Paper On Misuse of Mass Me· 
dja during Internal Emergency 
(M) (VII-15-11-77). 299-307. 

24-159 LSS/ND/78 

Accommodation for Railway Em-
ployees of Himachal Pradesh 
Railway Stations (VII-IS-H-77). 

Agci-Expo. 1977 (IX-23-I2-77). 
206. 

Agri-expo--A massive non·event 
(IX-I6-12-77), 6-9. 

Aid to persons engaged in Trans· 
lating and Editing the works of 
La1a Lajpat Rai (VIII-7-12-77). 
144-45. 

Air Service between Delhi and 
Manali (IX-16-12-77). 116. 

Allotment of Land at Exorbitant 
Rates to Group Housing Socie-
ties by DDA in Pritampura (VIU 
-12-12.77). 113·14. 

o\ppje production in H. P. (VlU-
12-12-77). 222-24. 

Applications for Telephone con· 
nections pending at Telephone 
F...xchange, Jaisinghpur. Himachal 
Pradesh (VII---17 -11-77). 125-
27. 

.<\rea for Vegetable Growth ia 
Delhi (VII-21-11-77). 121. 

Assistance from International Insti-
tutions for development of Pro-
jects in Stales (VlIl-30·1 ) -77). 
188. 

AutO-Exchange and Microwave sys-
tem in Himachal Prad'esh (Vill 
-8-12-77), 92·93. 

Baijnath Temple and Kangra Fort 
(VIII-5-12·77). 185. 

Banking facili~ies for various pro· 
jects in Himachal Pradesh (VIII 
~2-12-:n). 203-04. 

Central Assistance to State Govern· 
ments for paring up Pavilions in 
Agri-Expo-77. (IX -23·12-71). 
42. 

Classified advt"rtisement issued to 
newspapers and periodicals relat· 
ing to HimachaJ Pradesh (Vn-
16-11-77), 1"-S8. 
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DURGA CHAND. SHRI-Ct?'fId. 
~ .. truction cf Housing Colenies 

for Ex-Servicemen (VII7"" 16·] ]-
77). ISS-59. 

Commodities to be covered by Ex-
tise Duties lDstead of Sales Tax 
(VU-18-1L-77). 203. 

Coverage of speeches of MPs by 
Regional News Stations of AIR 
(IX-14-12-77). 207-oS. 

Decision to reduce the Price of DDA 
Flats (VIl-14-11·77) •. 23-26 

Demand for openig PCO at Kotla, 
H:machal Pradesh (VIl-I7-ll-
77). 54. 

Development of Az,adpur and Sha-
kur Basti as Terminal Station 
(VIII-13-12-77). 220-21. 

Development of places associated 
with persons of literature and 
Leading personalities (IX -16-12· 
77), 249. 

Development of Sulphur Hot Water 
Springs in India. (V1II--8-12-7n 
9-13. ' 

Discretionary powers to officers for 
Communication facilities in Hilly 
Area (VIII--8-12·71), 91-92. 

Effect of Cooking Gas on Heart 
(IX-15-12-77), 124. 

Earnings from CUstODlB Duty from 
Delhi. Calcutta. Madras and Born· 
bay (lX-23·12-77). 181·82. 

Ex-Indian Army personnel for Kan-
gra (IX-14-12-77), 67·68. 

Expansion of Tele{lhone Exchanges 
In Himachal Pradesh (VlI-17·1l-
77), 126. 

Extension given to the Director of 
All India Institute of Medical 
Sciences (IX- 22-12·77), 46. 

Extension of Broad Gauge line 
from Kalka to Parvanu (YO.- .. 
IS·] 1-77), 47.48. 

Facilities for Tourists in Himachal 
Pradesh (Vlll-9-]2-77). 111. 

Facilities to Low and Middle In· 
come Domcatic Tourists (IX-_. 
16·12-77). 247. 

DUIlGA CHAND, SHRI-Contd. 
FiUing up posts. of news editors· 

cum-Translators in AlF Station 
Simla (VII-16-] 1-77). 39. 

Finances sanctioned to the S~ate 
Govemmenls for Rehabilitation 
of Ex-servk:emen and War 
Widows (VII --23-11-77), Hi? 

Flb:ht connectio~ from Bhubancswar to Konarak (VIU--9·12· 77). 12--
15. 

Foreign Colaboration for Afforesta-
tion in Himachal Pradesh (VIT-
21-11-77). 137-38. 

Hill Compensatory AUowance in 
H.P. (VIII-8-12·77), 92. 

I.D.P.L. Unit in Himachal Pradesh 
(VII-29-11-17), 57-Sit 

Idle Installed Capacity in Defr.n~ 
Production (VIII-7.12-77), 14S 
-47. 

Inclusion of Hydel Generation in 
Hilly Areas in National P"wet 
Policy (VlJl-30-J1-77), 1-7. 

Inclusion of Kullu/Manali Route 
for small air buses (IX-16-12-
771, 251. 

Introduction of rofot ways for tho 
development of communic~tiol1l 
with Hilly areas (VIIl-30-11-nJ. 
167-68. 

Introduction of Savings Bank 
Facilities in H.P. Post Office 
(VII~24-11-77). 110. 

Irregular purchases made by ITDC 
Management (IX-16-12-77), 251. 

Issue Of Commemorative Postal 
Stamps of Persons connected with 
Kangra School of Painting (IX- J 

1";-12-77), 101. 
Maintenance of ruined Places ba 

Himachal Pradesh (VlJJ-~-12-
7n. 6().61. 

Minerals Resources of Himachal 
Pradesh (YU--17-1l-77). 180. 

, Mineral Water in Mandi and near-
by Areas in Himachal Pradesh 
(1}{-IS-12-77). 14~ 

Minor Irrigation Scheme in RP .. 
(Vll-21-U-77J. 136-37. 
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DURGA CHAND. SHRI-Contd. 

Nadonal Drinking Water Scheme 
in Himachal Pradesh (vn·· 
14-11-77), 151-52. 

Night Post Office Service in. HoP 
(VII-24-11-77). :'il 

Orientation course in Indian cultut1'l 
for Diplomatic Personnel nx-
1 !I-12-77). 31. 

Passengers am~i1iti~s on Railway 
Stations in Himachal Pradesh 
(VII-29-11-77), 148-49. 

~endillg app1i:atiolls for Gas con· 
nections in Delhi (VIII-6-ll 
77), 17,-24. 

Policy for giving priorities to forest 
industries in t-he Hill areas (VIn 
-20-11-77). 166-67. 

Posts IIf Analysts ill RDSO (VIII--· 
6-12-77). 167. 

Postal circle in H.P. (VITI-I-12-
77). 112. 

Postal Stamp Depot in H.P. (VUT 
-1-12-77), 43. 

Priority List for allotment of ortho-
dox quarters located at Mandir 
Marg. New Delhi (VII-14-11-
77), 134. 

Priority to Sports of Tourist Inter-
est in Hilly Areas in Rolling })Jan 
(VB -18.] 1·77). 55·56. 

1'rodu("tion of Tea in Kangra VaJ· 
ley (VIII-2-12-77), 59-60. 

Project Allowance to P&T Em-
pto~s (IX-·15-12-77), 114. 

Publicity in Foreign Countries of 
H.P. Places. of Tourist Interest in 
Himachal Prade&h (VTI-18-1l-
77). 202. 

Railway Development Programme 
(VII-29·1l-77), 11. 

Railway Services (VD-15-11-77), 
136-37. 

Recognition of Punjabi and Urdu u 
second languages (VII-16-11· 
77), 124.25. 

Recruitment in Army from Palam-
pur and Sim1a (VII1-30-11·77).. 
166. 

Reduction of Chngestioo in the 
Capital (VI1-21-U-77).1.-6. 

DURGA CHAND. SHRI-Contd. 
Reduction of Excise Duty on Petrol 

(IX~23·12-77). 188·89. 
RCDI"esentations for Extension of 

Third Train up to J oginder Nagar 
(VIlI-l 3-12-77). 45. 

Requirement of Cooking Gas (Vm 
-6-12-77), 168-69. 

Review of Policies regarding Hilly 
and Tribal Areas (VII-23-1l-m. 135. 

Rise in prices of Essential Commo-
dities (VII-l 8-1 t-77). 195-97. 

Sainik: Boards (VII-23-11-77), 133. 
Scheme for disbursing Pensions 

through Post Offices in H.P. to 
Railway Offices in H.P. to RaU-
way Officers and Ex·Servicemen 
(VIII-I-I2-17), 113. 

Scheme for Military perso!lnel in 
Peace Time (VI1-,16-11-77), 159· 
60. 

Setting up of Sport Training Insti-
tute at Dharmsala (VIL-28-11-
77), 188-89. 

Shifting of Oil Drilling Hea~quar
tcrs from Jwa!amukhi (VlI---
29-11-77), 234·35. 

. Stoppage of trains on Pathankoa 
JOJtinder Nagar Section at Pan-
chrukhi (VIII-l 3-12·77), 128. 

Survey of Himachal Pradesh for Oil 
Reserves (VII---15·11-77), 203..()4. 

Survey of Raw Material in settinlJ 
up Indusft'v in Himachal Pradesh 
(VIlI-7-12-77), 32-33. 

T.V. Programmes of the Probleme 
of Hilly Areas (VlI-23·11-77). 
134. 

Technical know how for Archive. 
in States (VIII-I2-12-17), 221. 

Technical know how for Archives 
to Post Office, Sunhi, Kaogra (lX 
-22-12-77), 89. 

Thein Dam Agreement (IX-14-12-
77). 225. 

Tourism on regional basis in neiab-
bouring countri"S (IX-16-12-77). 
248. 
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DURGA CHAND, SHRI-Concld. 
Train Services on Pathankpt-Jogin-

oer Nagar Section (VIII--6-12· 
77), 167-68. 

Visit of Study Team to flood Affecll-
ed area of Himachal Pradesh (IX 
-19-12-77), 107-mt 

Debates 
Advocates (Amendment) Bill : 

Consid. (VII-28-lI-77), 289-92. 
Banking Service Comission (RepeaJ) 

Bill: 
Consid. (VII-S-12-77), 297-99. 

Constitution (Amendment) Bill: 
(Amendment of Art1cle 3~2) by Sbri 

Han Vishnu Kamath: 
Consid. (VII -16-11-77), 347-49. 

Constitution (Forty·fourth Amend. 
ment) Bill: 

Motion to Pass (lX-20-12-77), ?q,; 
-300. 

D.S .. G. (General). 1977-78 (IX-
14-12-77), 287-91. 

Disapproval of Banking Sent"" 
Commission (Repeal) Ordinance, 
1971 (Res) MII-S-12-77), 297 
~99. 

Bployment of Scheduled Castes and 
Scheduled Tribes in Services 
against reserved quota (Dis) (VII 
-21·11·77), 276-83. 

National Holiday on Netaji Subhas 
Chandra Bose's Birthday Bill: 
Consid. {IX-16-12-77}, 367-69. 

Twentieth. Twenty.first and Twenty 
second reports of CommiSSioner 
for Scheduled Castes and Schedul-
ed Tribes (M) (VII-21-11-;n 
276-83. 

Water (Prevention and Control of 
Pollution) Cess Bill: 
Con sid. (VII-28-11·77), 23()-
33. 

F 
!PAlBl.~:,.tt.JI.~: 

Adoption of Children (VIt-29·U· 
71). 160-62. 

FALEIRO, SHRI EDUARDO-
ConJd 
Assistance to Landiess Labourers by 

Stales and Union Territories for 
Construction of Houses (VIII-
5-12-77), 71-76. 

Attack on Indians Abroad by 
Anand Margis (VIJ-17-11-77). 
16. 

Central Fund for Steel Industry 
(VIII-I-12-77), 167. 

Chandbali Port in Balasore. Orisslt 
(VlI-23-11· 77), 87. 

Concession offered to people of 
Indian origin to leave Sri Lanka 
(VIII-8-12·77), 98-99. 

Concessional Paper for Text Bouks 
and General Books (VIII-7-12-
77). 153-54. 

Cultural Agreement with Portugal 
(VIII-12-12.77), 48-49. 

Economic and c.."ultural Relations 
with Portuguese Speaking Coun-
tries (IX-lS-12·77). 39. 

Financial burden on Government 
due to proposed Goa Tourism 
Development -\uthority (VII[ .. 
2-12-77). 166. 

Fishing harbour in Goa (VII-28-11. 
77), 131. 

Foreign Aid negotiated with world 
bank (VIII-2-12-71), 32-33. 

Fonnulation of Broadcasting· poli-
cies in consultation with State 
Governments. (VII-23-1 t -77), 
121. 

Free Trade Zones (VIII-2-1Z·771. 
166-67. 

Goa served by Meter Gau~e <vn-
29-11-71), 81 

High Court Bench in Goa, Daman 
and Diu (VIJI-6-t2-77), 81. 

megal mi!!Tation to Arabian Gulf 
countries (IX-l 5-1 2-77), 162. 

Implementation of 12 Point Prohi-
bition Programme (VlI-14-t J. 
77). 60-62. 

Implementation of Janata Party" 
Manifesto (VIJ.-23.11·77), 106. 

Inclusion of Konkani Language in 
Eighth Schectule of Constltutior 
(lX-t4-t2-77), 44-45. 
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FALEIRO. SHRI EDUAROO- FALElRO, SHRI EDUARDO-
Cootd. ·-COlIC/d. 
Janat'a Health Plan (Vll-24-11-77', 

7-14. 
, Judicial reforms for disposal of 

cases (VII-15-11-77), 119-20. 
Law and Ordt:r i;1 North Ea:.tem . 

States (VIII-7·12-77), 203. 
Metal Detector fN International 

Flights at Bombay (VII-IS·U· 
17). 122.23. 

Outstanding claim!: against Portu· 
guese (VIII -1·12·77),43. 

Recommendations of Law Com· 
mission to repeal Portuguese Law, 
applicable to Goa. Daman and 
Diu (VlII-7.12·77). 45·46. 

Reported statement by Defenc, 
Minister at Chatc1igarh (VIII·· 
9.12·77). 74. 

Request by An India Small 
Medium News Papers Associa· 
~ion for increase in the Rate of 
Government Adevertisement 
(VIT-16·11·77), 19 

Setting up of a Udversity in Goa 
(VIT,·-28-I1-77). 13:.!. 

Setting up of Seamen's Recruiting 
Centre for SaIO{')n and Deck Crew 
of Ships in G,la. Daman and Diu 
(Vln-7.I2-77), 152-53. 

Strike bv employees of Indian Air· 
lines (VlI-IS·11·77). 22·23. 

Teaching of Mother tongue (VII-
14·11-77). 121. 

Training Facilities to Students from 
Ooa in Agriculture (VII-28·J1· 
77). 71·72. 

Transfer of CSIR Laboratories to 
Ministries (VTI-28-11·77). 38. 

ViolatIon of International Health 
Regulation~ (IX-15·12.77), 114. 

Debates 
Discussion nn Employment of Sche. 

duled Castes and Scheduled 
Tribes in Services aeaiost Re· 
served Quota (Dis) (VII-17·t ,. 
77). 308-13. 

• Gnevances of Goa Fishermen (Mat· 
ter under 377) (IX-20.12.77J. 
422-23. 

Twentieth. Twenty-first and ·rwenty. 
second Reports of the Commis-
sioner for Scheduled Castes and 
Scheduled Tribes (M) (VII·-
17·11·77). 3C8-13. "- ...... ,.. . . 

FERNANDES, SHRI GEORGE: 
Gresham and Craven of India (Pri, 

vate) Limited (Acquisition and 
Transfer of Uderlakings) Bill : 
Int. (VII-21·11·77). 266·67. 
Consid. (VU- .. 29·11·77). 253-5' 

283--97. • 
Motion to pass (VII-29·1l·7n 

304. 
Industrial policy (St) (IX-23·12-

77), 292-324. 
G 

GAEKWAD. SHRI F. P.: t 
Delay in installation of BHEL Tur-

bo Generator set at Amarkantak 
Thermal Power Station (VlI-
(23.11·77). 94. 

Expansion in Production in Fertili-
sers (VII-]S·ll·77), ]29. 

Irrigation projects under construc-
tion (VII-21·11-77). 210-11. 

New Policy for expansion of irriga-
tion facilities (VIl---14-11·77J, 
127·28. 

Nuclear ProIiferati(lD Treaty (VII .• 
17·11·77). 69·70. 

Planning to locate sites for Oil leX-
placation (VlI---29-11·77), 128-
29. 

Provision of STD Facilities witla 
Baroda (VII-24-11-77). 101. 

Shipyard in Guiarat (VIl-16·11. 
77). 112. 

Statement regarding manufacture of 
Nuclear Arms (VII-17·11·77). 
118·19. 

GAMIT. SHRI CHHlTUBHAI : 
Posts reserved WI S.C. and S.T. for 

aass I. n. III and IV posts iA 
Nationalised Banks (VIIl-9·12-
77), 56. 
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GANGA BHAKT SJNGH, \SHRI : 
Hampering of Development in In-

dustry, Agriculture and Construc-
tion of Houses aue to Shortage of 
Cement (IX-14-12-77), 175·76. 

GANGA SINGH, ~HRI: 
Welfare of Miuer~ (VII-24·11-77). 

6. 

Debates 
Advocates (Amendment) Bill: 

Consid. (VlI· -28-11-77). 284-
86. 

Companies (Amendmellt) Bill: 
Consid. (Vln -12-12·77). 304. 

Constitution (Forty-f,ourth Amend-
ment) Bill: 
Motion to pass (IX-·20-12.77), 

308-13. 
~ecent Cyclones and floods in the 

Southern St.lles (M) (VIII--6-12. 
77), 352-54 

Salaries and A!1owances of Minis· 
ters (Amendment) Bill: 
Cousid. (YlI-24·11.77), 30]-02. 

Supreme Court (Number of jud~esJ 
Amendment Bill: 
Consid. (IX'-16·12-77), 324-2CJ. 

OAITANI, SHRI R. D.: 
Assistance officers in Railway Ad-

ministration (VIII-13-12-77) . 
121-22. 

Installation of Cobalt Therapy Unit 
at Mahatma Gandhi Hospital 
Jodhpur (VII-24·11-77). 101-02. 

Integrated Leprosy Control Pro. 
gramme (VlI-17·11·77), 32-33, 

Spliting up of F.CI. (YIl-1S-11-
77). 130·31. 

GAW AI. SHRI D. 0.: 
Agri-expo--A massive non-event 

(IX-16·12-17). 3-.9 
Amendment of Cr. P. C. in telation 

to Anticipatory Bail (IX-14.J? 
77). IS-19. 

. Amendment to Delhi Rent Control 
Act (IX-19·12-71). 217-1R. 

GA W AI. SHRI D. G.--Contd. 
CGHS Homoeopathic aod Ayur. 

vedic Dispensaries of Gole Mar. 
kel, New Delhi (VlJ-17-11·77}. 
117·18. 

Checking up of Homoeopat~ic 
Medicines supplied to CGHS DIS· 
pensaries (YJT---24-11-77). 100-
01. 

Oandestine Expor~ of Hindi Filmi 
to the Gulf (VnI~7·12·77), 64. 

Construction of Boom in New 
Delhi (lX-19-12·77). 112-13. 

Conversion of verandahs into ,~hops 
in Bhagat Singh Market, New 
Delhi (YII-21-11-77), SO-S1. 

D.T.C. Bus hold ups i.n Delhi (VIR 
-30-11-77), 110·11. 

Doctors, Drugs alone can't ensure 
Health (VIII - -8·12·77). 44. 

Doubling of NagP'Ur.Amla Railways 
Track (V1I-29-11.77). 193-94. 

Doubling . of Railway Tracks in 
Central Railway (VIl--29-11-77). 
86. 

Efforts to promote Tourism. (VII-
IS-1 1-77). 192. 

Fixation of Prices and stock limit 
of Essential Commodities and 
Ve~etable Oi1~ (VII-·lS-1l-77), 
188.S9. 

HijackiRg of In·jian .tea shipment. 
(VII-IS-I 1-77), 46-4S. 

House building advance to Govern-
ment employees for purchase of 
built-up fiats (VII-14·J1-77). 70-
71. . 

Khamgaon Chikh!i Jaina Railway 
line (IX-20·11.77). 85. 

Letting out of Government acc.:)m-
modation in D.T.Z. Area New 
Delhi (YU-·Zl-1I-77). 152·53. 

Linking of Raitwi!y Station in Cen-
tral Railways (VII-29-11-77). 
193. 

Loss of Production sustained by 
various Industries due to strike 
(YIT-23-11-77). 178. 

Persons Arrest~d for manQfacturill~ 
or Selling sDurjous Drugs (VTTI-
1-12-77), 62. 
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GAWAI. SHRI D. G.-Concld. 
PhuJan Bimari in Central Tndia 

(VlI-14·11·77). 195. 
Prices of Essential medicines (VII--· 

15.11·77). 200 .. 03. 
Proposal to over!lllu1 company law 

(VIl-IS·} 1·77). 200. 
Purchase of lyres and tubes from 

Madras Firm (VIJ-23·11·77). 82. 
Rapeseed Scandal (IX-23· 1 2·77). 

22-27. 
Ratio of scheduled castes and sche· 

duled tribes in Ministry (Vll-
14-11·77). 198-201. 

Recruitment of Divisional Accoum· 
ants in AGCW and M.. New 
Delhi (VIII---2·12·77). 146·47. 

SC and ST employees in Depart. 
ments of Education Ministry 
(VII-14·11·77). 201-203. 

Self-financing registration scheme 
by DDA (IX-19·12-77). 199·200. 

Shortage of CooI:ing Gas (VlI--
15.11-77), 72. 

Suggestions from Shri Jayaprakash 
Narayan regarding terms of Le· 
gislators/ Ministers (VII-IS·II· 
77). 199·200. 

Visi/s of Ministers abroad (VII-
16·11· 77), 30·.3 1. 

Zonal Development Plan in D.IZ. 
Area. New Delhi (VII-21·1l· 
77). 152. 

OODARA. CH. HARI RAM MAK-
KASAR: 
Conversion of Varanasi·Gorakhpur 

and other Metre Gauge Lines into 
Broad Gauge (1X-20-12·77), 19· 
20 

GODE,SHRI SANTOSHRAO: 
Another chan~e in pattern of sec-

ondary education (VII-14-I1·77), 
]97·98. 

Demand for kvel crossing near 
Talaoi·Nimbbora Railway Sta-
tion (VII-15.11·77), 131. 

Inclusion of Sewagram in touri~m 
map (VlI-18·11·77), 84. 

Land Distribu!icn to Harijans and 
Adivasi (VII --14-1 ] ·77). 130·31. 

GODE. SHRI 
-Contd. 

SANTOSHRAO 

Public Distribution System (VU-
18·11.77). 182·83. 

Rolling Plan Con ... ept ('111-16·11-
77). 61·62. 

GOMANGO. SHRI GIRIDHAR: 
Broad Gauge lines sanctioned in 

Orissa (IX-20-12-77). 75. 
Change in Land Ceiling Laws of 

Orissa (VIII·-J 2· 12·77), 20-23. 
Gurupur.Naupada Line (South 

Eastern Railways) (VTII-l3·12. 
77). 57. 

Integrated Tribal Development Pro-
ject Reports from Orissa (lX-
14-12-77). 74 -76. 

Irrigation Projt.'Ct pending due to 
Inter-State water disputes (VIII 
-12.12·77). 125·26. 

Project Allowance to Employees in 
Dandakaranya Project Areas (IX 
-23·12·77). 252·53. 

Project Allowance to P & T Work-
ers in Dandakaranya Project Area 
(VI11-8-12·77). 88. 

Rejection of Grants to Private Col-
leges in Orissa (VIII-12·12·77). 
127-29. 

Telephone faci!ities in Koraput Dis-
trict, Orissa (VIIi--8· 1 2·77). 37· 
3R 

D~'butes 

Development of Forests (H.A.H 
Dis) (VJII-2 ·12·77). 363. 

GOPAL, SHRI K.: 
Exclusion of Hockey Players from 

Coaching camp at PaHala (VIll 
--12·12.77), 36. 

New Drug Policy (Vl1I~-t2-77). 
8. 

Supply of MIG spares and Automa-
tic Weapons by India to Uganda 
(IX~22·12·77), 25-27. 

GORE, SHRIMATI MRINAL: 
Agreements / S1'atemen~s ! Prot0\.."Ols 

signed by Mh:isters abroad (VIn 
-8-12·77), 109-10. 



370 NAME INDBX 

OOR"E.--;;RIMATI -~RI~AL·TGOTKHl~~E.-------~H~~----·ANl'\A-
-Coil/d. SAHEB: 
All()tmem of Bungalow to Congress CRRI Study of Traffic and Trans-

Souvenir Committee a.:;d Youth portation for Greater Bombay 
Cungress (Vll-·:21·11-77), 27. (VIII-I2-12-77), 78-7Q 

Complaints abom thl! Fertilizers 
produced in Cooperative Sedor 
(VIII--6-12·77). 124-25. 

Demand for Tranliformers from 
States (IX-14-12-77), 185. 

Disconten;ment among Employee,> 
over noo-payment of Bonus lVJIl 
-8-12-77), 33. 

Enquiry conducted about Indian 
Red Cross Society (lX-22·12-
77). 78. 

Government Quarters lying vacant 
in R. K. Pur:lnl (VlH-12-12·77). 
191·92. 

Medical Assist.mce by Red Cross 
Society to Cyclone Hit People 
(IX-22-12-77) 69. 

Pavment of Arr~a:s to Teachers in 
Delhi Administration (VIU--
12-12-77), 1,92. 

Plans for Wel{arl! of Defence Per-
lOIlIlei (VIlI-7.11-77). 94·95. 

Recruitment of officers in R.A.W. 
(VIl-23·11-77). 16. 

Removal of Emblem from imported 
cars by Indi-i'1 Red Cross Society 
(lX-22-12-i7), 79. 

Russia's proposal for a Tltr::e-Year 
Moratorium on Nuclear BJasl& 
(Vlll-8-12·771. 103. 

Upgradation of Teachers in Delhi 
Education Dirtctorate (VIU-
12-12-77). 107. 

Dehl.llcs 
Appointment by Indian Red Cross 

Society of officials to a Committee 
to distTibute relief materials to 
cyclone victims (Matter under 
377) (lX-14-12·77). 26~9. 

Re. Fast by No!o Buddhists (VIl-
21-11-77), 2.')9 

Strike in Scind!.l ~team Navjgatio~ 
. Company (Matt;:r under rule 377) 
(VIlI-7·12.77). 228-31. 

Construction of Rllutes in Borghat 
Section of Bombay·Poona R.)ad 
National Highw;,;y NO.4. (VII-
16.11-77). 76·7;. 

Conversion of R aLio Relay sta~ion. 
Sangli into fultledged Station (Vll 
-23-11-77), 111. 

Cre~it project negotiated by ARDC 
WIth IDA (lX--16·12·77). 30. 

Daily Delivery Facilities in Sangli 
Division, Maharushtra (VHI-· 
8-12·77). 69. 

Financial ASSIstance to Maharash-
tra for Natiunal Highways (iX-
-14-12-77), 147-48. 

loan asked fvr by Government of 
Maharashtra from LIC for rural 
piped water supply schemes (IX 
·-23·12-77). 69·70. 

Memora1dum submilted by Chair-
man Maharasht,-a state ooooera-
tive land development bank' (lX 
-19-12-77), 39. 

Opening of Te1:phone Exchange 
Cbandoli. in Sangli District 
Maharashtra {VU-I7-11-77), 99. 

Progress of Drought prone area 
Projects in Maharashtra. Karna-
taka and Rajaslhan (VII-28-U-
77). 117. 

Rate of intereilt ~harged by RBI for 
agricultural tlnao<:e (VII-IS·Jl-
77). 13·14. 

Representation frnm Sangli MU:lici-
pal Council tor attaching s ('>-!Cial 
Bogie to Mahalaxmi Express 
(VII-iS-lI·77). 68-69. 

Subsidy to farmers under small far-
mers Development Agency and 
Marginal Farmers and Agricultu-
ral Labourers Schemes (IX-
19-12-77), 144-45. 

GOUNDER. SHRl VENUGOPAL' 
Engineers. Do~tors and Tea.:t.era 

sent abroad (IX--15-l2-77l. 94. 



OOUNDER, SHRI VENUGOPAL 
-Concld. 
Loss due to Censorship Restrictions 

(VIIl-7.12-77j. 134-35. 
The number of Foreigners Over,;tay-

ing in Pondichelry (lX-14-12-
77). 175. 

Deba/{!l 
Cyclones in the States in the $-)uth 

(M) (VlI-24-11· 77). 248-50. 
OOVINDJIWALA, SHRI PARMA· 

NAND: 
Aisistance tD States to have sepa-

late police force to chock offences 
of Untouctubiiity (Vl1-] 6·1 1-
77). 41-42. 

Bauxite Exploration in Surguja Dis-
trict or Madhya Pradesh (V 111-
8-12-77). 104 

Bonus to Workers of Burhanpur 
Tapti Mills (VIl-17-11-77). 220. 

Construction (.f Tourist Hotel at 
Burhanpur (VIlI-9-12-77). 54. 

COpPer Plant in M.P. (VII-17-1l-
77). 131-32. 

Danger in Exc.:sshc usc of Insecti-
cides and pestiddes (lX~ 19-12-
77). 46. 

Double cropping on black soil of 
M. P. (lX-19-12-77), 40-41. 

Examination for pust-matric schola::-
ships for ba.::kwald students (V 11 
-16-11-77). 121. 

-Excavation in dic;trict Harsud (M.P.) 
(VlI-14-11-77). 211: 
(lX-19-12-77). 149-50. 

Excavation in Phopnar. Burhanpur 
(M.P.) (VIlI-S·12-77), 209. 

Expansion Programme of l1hi!ai 
Steel Plant (Vll·-17-11-77), 54-55. 

Exploration in Tapti River Valley 
in Madhya Pradesh (JX-·19-12-
77), 148-49. 

Exploration to Tehsils. Khalldwa 
and Burhanl'ur in District East 
Nimar (IX--19-J2-77). 183. 

Export of Onions and Potatoes (IX 
-23-12-77), 18-19. 

Export of Siher (IX-16-12-77). 
106. 
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GOVINDJIWALA. SHRI PAR.,,\iA· 
NAND--Contd. 
Ferro Manganes! Plant in Madhya 

Pradesh (VIlI -- 8-12-77), 104-05. 
Fertiliser plant ill Kanpur (VII-

15-11-77), 51. 
Government Companies, their paid 

up share capital profits and losses 
(VII-15-11-77), 139.40. 

Improvement of Railway Lines in 
M.P. (VlI-IS-ll-77), 140-43. 

Incidence of Central and Indired 
Taxes on R ural and Urban 
Households (lX-23-12-77), 142. 

Irrigation projects on river· Tapti 
(M.P.) (VII--14-11-77), 209. 

Jurisdiction of lndore Bench of M. 
. P. High Court (VU-IS-II-71). 

195. 
Losses in Hindustan Zinc Ltd •• 

Udaipur (VII -17-11-77),220-21. 
Memorandum by the Urban Land 

Ceiling Action Committees, San-
gJi. Maharashtra (VIU--12.12-
77), 187. 

New Railwav lines in Backward 
areas of M.P. (IX-20-12-77). 
93-98. 

No Ancillary Unita of National 
News Print and Paper Mills Ltd. 
(VIII-7-12-77J, 91-92. 

Permission to 1 <Idian FUm Produ-
cers for Shooting Abroad (VH-
16-11-77). 190-91. 

Plan and Non Plan expenditure Oft 
Drought Relief (lX-23-12-77). 
179-81. 

Price rise in oil by Iran (IX-20-12-
77), 49-50. 

Proposal to clttend Surat·Bhusaval 
Passenger Ttains (VIl-·-l!i.II-77). 
195-96. 

Purchase of Handloom cloth Mad. 
by The All India HandloolDl 
Factories Marketing Co-operative 
Society a.lJd the Handicrafts and 
Hand'oom I:-.X(1ort CorparatioDI 
(IX-14-12-77). 119-20. 

Ratio of Irrigated Area in M.P. 
(VIII-S-i2·77), 103-04. 
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OOVINDJIWALA, SHRI PARMA· 
NAND·-Contd. 
Reservation of Lime stone Areas 

of Madhya Pradesh for Public 
Sector (VIII-8-12-77). 28. 

Sabotare of Drinking Water Supply 
in Delhi (VII-21-11-77). 56-57. 

Sa!e of Jowar below Support Price 
In M.P. and MaharashtTa (VIII-
5-12-77). 208. 

Scarcity of Water for Irrigation 
Purpose in M.P. (VIU-S-12-77). 
207-08. 

Scheme of New Fertilizers (VIfi-
6-12-77), 174. 

Scheme to Expediate Disposal of 
Matrimonial cases (VIII-13.12-
77), 166. 

Seminar on educational technology 
by NCERT (VII-14-11-77), 136-
37. 

Shifting of the office of Hindulltan 
Paper Corporation from New 
Delhi to Calcutta (VII-16-11-
77), 189-90. 

Smelter Plant in Balaghat (Vlll-
8-12-77), 88. 

Study undertaken 10 assess the im-
pact of Telecast on Rural Com-
munities (VH -- J b-1l-7?), 191. 

Survey of benefit of teachers train-
ing programme telecast by SfI'E 
(VU-14-1l-77). 209-10. 

Travel between Nasik and Delhi 
(VIII-<,-12-77). 37-39. 

Trunk Calls flOm Burhanpu!:'. 
Khandwa and Harsud (IX--J5-12-
77), 72. 

VocationalisallOt1 of Education 
(VII-14-11-77). 41)-51. ' 

GOWDA. SHRI S. NANJESHA: 
Community tub~-wens for small and 

marginal farmer:; (IX-IQ-12-77). 
3J-32. 

CDDtracts to MIs V. N, and Co. for 
furnishing work by Syndicate 
Bank (lX-23-12' 77). 84-85. 

Deposit of Provident Fund in 
Banks (IX-15-t~-77). 89. 

GOWDA, SHRI S. NANJESHA-
COn/d. 
Drought Prone Area Programme 

during sixth Plan (VIII-I5-l2-
77), 31. 

lA.S. Offi::ers sent abroad for train. 
ing (IX-I4-12-77), 77-78. 

Nationalisation of Syndicat.: Bank 
(VIII-2-12-77). 87-88. 

Raids conductd during Emergcmcv 
(IX-16-12-77J, 64. 

Report of the Committee on Plan 
Projects on Publi~ Works Admi-
nistration ~ vm -12 -) 2·77). 51-

-52. 
Special Pay Drawn by lAS Officers 

(VIlI-?-12-77), 68. 
Waiving of Damages by Employeea 

Provident Fund Commissioner 
(IX-15-12-77), 168 

Debatel 
Reported failure of Karnataka Gov-

ernment to Maintain Law and' 
order in the State (Matter under 
rule 377) tVIII--6-12·77), 285-
88. 

GUH A. SHRI SAMAR: 
Additional Electrification of 62<>0-

Route K.M. hy 1988 (VITI-6-12. 
77). 243-44. 

AU India Linguistit: conference held 
at Calcutta (VJlI-7-12-77),. 72-
73. 

Amount for Advertisements to 
Surya and Reader's DiJest by 
Cement Corporation of India. 
(VIII-7-12·77). 195-96. 

Application of New Cholera Vac-
Cine (VU-24-'11-77). 94-95. 

Appointments and Promotions in 
ITOC (IX-21-12-77). 255-56. 

'Arrest of Bar.gladesh citizens (IX 
--22-12-77), 138_ 

Assets of staff attached to former 
Ministers (VlI-16-11-77). 27. 

Availability of Postal Stamps of 
Netaji (lX-15-1:2-77). 136. 

BangJadosb Prop'dganda against 
India (VII-n-t 1-77), 30-31. 

-------------------------------------
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aUHA, SHRI SAMAR-Contd. 

Bengal Chemical (VIII-6-12-77), 
230-31. 

Bringing back parts of INA Many 
Monument (VIIl-ol-12-77), 176. 

Cases pending with Supreme Court 
and High Courts (VII-IS-1l-7i), 
190-92. 

Central Institutions in name of 
Jawaharlal Nehru. (VIIl-5-12-
77). 199-204. 

Clearance of &sential Commodities 
from Railway Godowns (VlII-
13-12-77), 77. 

Collection of OC'cuments from 
Foreign countries Re: Activities 
in Netoaji (VIII-I-12-77), 89. 

Committee of Legal Experts for 
Simplification of Legal PrOC'e-
dures (IX-20-11-77). 246-48. 

Complaints regarding Calcutta Tele-
phone (VU-24-11-77), 170-72. 

Complaints regarding catering of 
FOod in Mail Trains (IX-
20-12-77), 243--46. 

Complaints re : Delhi Telephones 
(VIl-,24-11-77), 173. 

Constitution (Forty-second Amcnd-
mcnt) Act. 1977 (IX---20-12-77), 
1()4-0S. 

Control over the movements of beg-
gars carrying Infectious disease" 
(VIII·-1-12-77), 179. 

Curriculum and syllabus for Sec-
ondary stuctenh (VII-14-11-77'. 
189-90. 

Declaration of Emergency (VIr-
15-11-77), 27·28. 

Demands of Teachers and Students 
of Delhi University (VIII-S-12. 
77). 35-48. 

Dependence of Nuclear Power Plants 
on imported Nuclear Fuel (VHT --
30-11-77), 120-21. 

Dieselisation of Railway Engines 
(VIII-l 3-1 2-17}, 169-71. 

Disappearance of Edible oils (Vn 
-18-11-77), 80-81. 

Enquiry into lTOC management 
(IX-·16-12-77), 86. 

GUHA, SHRI SAMAR-ColJld. 
Expansion of Production of salt 

along the coastal belt of Contai 
in West Bengal (VII-16-11-77). 
138-39. 

Expenditure in..:urred on Develop-
ment of Cities by the Centre (VII 
'-21-11-77), 139-41. 

Export of Essential Commodities 
used as food (IX-16-12-77), 162. 

Fair Price Shops in Rural Areas. 
(VlI-1S-H-77), 201-02. 

Fall in Rate of Electrification of" 
Railway Track (VU-29-n·77) .. 
119-20. 

Family Welfare Programme in vari-
ous Areas (VIII-H2-77), 177. 

Financial Assistan;;e for Develop· 
ment of National Languagca. 
(VIII-S-I2-77), 205. 

Food for Work scheme in Rural 
Areas (VIII-J2-12-77), 180-82. 

Foreign Exchange Earnings durinr 
the last three years (VJII-9-12-
77), 232. 

Fresh Inquiry into the Murder or· 
Sbri L. N. Mishra (VIIl-7·12. 
77), 209-10. 

Friendly relatjon~ with S.E. Asian 
Countries (lX-22-l2-77), 122. 

Funds for improvement of Calcutta, 
Telephones (VIII-S-12-77). 24. 

Grants to Jawaharlal Nehru Uni-
versity and Vishvabharati Uni-
versity (VII--28-11-77). 215-16. 

Growth of oil production (VIU--
13-12-77), 166- -68. 

Hijacking of Indian Airlines Plane 
during Emergency (IX-22 .. 12-
77), 68. 

Influx of refugees from Bangladeshi 
(VII~17-t 1-77). 74-75. 

IDtemational gangs operating under· 
the name of Anand Marg and 
Proutist Ul'IivetsaI (VII-I 6-11· 
77), 139-40. 

Invested capital, at'IlluaI profit. re-
mittances by fo:eign dru!l indus-
tries (VIII-13-12-77), 168-69. 
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<RJHA, SHRI SAMAR-Contd. 
I \ . . nvestment made I Loan gtven to 

various industries by Financial 
Institutions (IX--16.12·77), 252. 

Latest Assessment of Monopoly In-
dustries (VlII-6.12·77). 231-232. 

Licences for Trawlers (VIJ~21.11. 
77). 141-42. 

Loss of Foodgrain~ (IX-19.12.77). 
215-17. 

Memorandum about Director of 
National Sugar Institute. Kal1pur 
(IX-19-12·77>. 242-43. 

Memorandum from the Employees 
of G.S.I. (VU~17-1I-n). 76.77. 

National Prot~ssorship for Dr. 
Ramesh Chandra Majumdar (IX 
'-19-12·77). 214·]5. 

NaxaIite Prisoners (VII-16.U-77) 
140. • 

Neutron Bomb (VII-23.11.77). 161. 
New Trade and Distribution poliCy 

for Kharif Grains (VII-14.1l-
77). 157·58. 

Nuclear Power P!ant in Midnapur 
(VII-23-1l·77). 35. 

Numher of Tea.:hcrs Employed by 
Central Universities (VII-28.11. 
77), 217.18 

'Orders issued to Nationalised Banks 
for full utilisation of Deposits 
in Rural Areas (VIII-9.12.77) 
96. " 

Pak infiltration in Jammu and 
Kashmir (IX-14·12-77). 230. 

Payment of Compensation for 
Enemy properties (VllT-2.12-
77), 98-99. 

Petro.Chemical Complex at Haldia 
(VII-IS-lI·77). 217-18. 

Petroleum Exploration Work (Vn 
~lS·11·77). 28·29. 

Position of Prices o( Consumer and 
Essential goods during January 
FebJ"UBl)'. 1978 (IX--23-12.77) 
124. ' 

Preserving Historical Relics of 
Azad Hind Govt. in Singapur (IX 
-15·12·77). 17. 

GUHA, SHRI SAMAR-Col1td. 
Production of Central Sccretarillt 

Files before Shah Commisf>ion 
(IX--14·12·77). 114·15. 

Railway Connection between Kha· 
ragpur and Digha (VIII-6.ll-
77), 117. 

. Rehabilitation of East Pakistan Re-
fugees in Andaman and Nicobar 
(VII-21·11·77), 6-16. 

Reorganisation of G.S.I. (VII-
17·11·77), 29. 

Resumption of work on Subama-
rckha Flood control Project (VIII 
-12.12·77), 177-79. 

Rise in prices of Essential Commo-
dities (VII-l~-ll·77). 195-97. 

Setting·Up Plaque of Netaji at 
Kabul (IX-15·12-77). 137. 

Setting up a Statute of Netaji in 
Rangoon (VII-24.11·77). 169 ·70. 

Setting up of Vidyasagar Univer:;ity 
at Midnapur (VII--14·11·77). 
188-89. 

Ship building yard at Haldia Port 
(VlI-16·11-77). 137·38. 

Shortage of Supply of Salt to East. 
em Region of India (VII-23·11-
77). 146. 

Silt deposit in River Hooghly (VII 
-16·11-77). 25. 

Survey for Depo~its of Hydro-
Carbon (VIII-l3-12-77). 171-72. 

Target of procurement of Rice (IX 
-19·12·77), 11 0.--12. 

Time capsule (\'[( .. ·-14-11·77). 64. 
U.G.C. Grants to Universities (VII 

·--28-11· 77). 214-15. 
Undereround Water Resources and 

Lan.d Under Irrigation (VIII-
5. J 2·77). 193-200. 

Using of Staff Car of Cement Cor-
poration of India by the then 
Minister of State during Lot 
Sabha Election (VIII-7·12-77). 
162. 

Working of N:ni.Jnalised Banks and 
Financial Institutions (VlII-
9·12·77). 235 . 

. _--_._. __ ... _---- ._--- ..... -_.-_._._---_ .. __ ._----_ ... -
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aUHA. SHRI SAMIR-Concld. 
Debates 

Agreement between India and 
Bangladesh for sharing Ganga. 
Waters at Farakka (M) (IX-
15-12-77). 218 --31. 290-95. 

Alleged failure of Government to 
give protection t(' Harijans and 
other voters during the recent 
bye.elections ill V.P. and Bihar 
and large scale rigging ,of elec-
tions (AM) (IX--23-12-77), 427. 

Andaman and Nicobar Islands (Al-
teration of Name) Bill: 
Int.. (VII-18.11-77). '294. 

Business Advi~orv Committee: 
Ninth Repo:-t presented (Vlll-
2-12-77). 352. 

Enemy Property (Amendment) Bill: 
Consid. (VII -29-11-77), 306--13. 

National Holiday on Netaji Subhas 
Chandra Bose'~ Birth Bill by 
Shri Samar Guha: 
Consid. (VIJI-l-12·77). 349-
52; (IX-16·12-77). 339--67. 390-
91. 

Re. Issue of vi!:j,or's cards to M.Ps 
(VII-IS-lI·77). 257. 

Repeal of Constitution (Forty-
Second Amendment) Act IUld 
Withdrawal of MISA (IX-23·12· 
77), 380·81. -

Reported arrest of Khan Abdul 
Ghaffar Khan in Pakistan (Matter 
under rule 377) (VIll-30-1I-77J, 
258. 

Reported closure of JawaharJal 
Nehru University and student's 
protest against the closure (CA) 
(VII-IS-I 1-77), 274-79. 

Sabotage ,of vital installations (CA) 
(VIII-30·11-77), 250-53. 

Sale nf several thousand East Palds· 
tan refugee women from Mana 
Camp (MaUer under rule 377) 
(IX-22-12-77), 185-86. 

Statement on 'Samachar' by the 
Minister or Information aurl 
Broadcasting (M) (VI1l----30-11-
77), 263-75. 

GUPTA, SHR[ KANWAR LAL: 
Action against Politicians and 

Smugglers (IX-16·12-77). 85. 
Agriexpo-A massive non-event 

(IX-16-12·77}, 7-9. 
Aircraft Navigation aid lying idle-

at Nangloi (VlIl-2-12-77) 191-
92. • 

Allotment of Dungalow to Congress 
Souvenir CommitLee and Youth 
Congress (VII-21-11-77) 23-
29. • 

Am.ouot ~epo3ited by various agen-
cIes WIth DOA (VIlI-5.12-77) 
244. • 

Another University for Delhi (VIII 
-5-12·77). 244-45. 

Appointment of High Courts and 
Supreme Court judges (VIl-
15-11-77), U3· -·35. 

Assistance to States for DevelOp-
ment of AyurvecJ& (VIll-1-12. 
77), 13-21. 

Attacks on Janata Party offices and 
Leaders (IX -14-12-77), 201.02. 

Bills framed during Emergency (IX 
·-20-12-77). 12J-23. 

Changes proposed in the Constitu-
tion (VJI-lS-·l1·77). 95~91. 

Cheap Houses for Common man by 
D.D.A. (VU--2J·] 1-77),17-18. 

Committee to determine the auth. 
ority to administer land and its 
leases in DeJh~ (VU-14-11-77) 
186--88. • 

Complaint ab0ut Construction ot 
Delhi High Court Building (VIII 
-12-12-77). 140. 

Complaints about under invoicing 
of Export or overbillin, of im-
ports indulged in by IndIan Com-
panies in Foreign countries (YIH 
-9-12.77). 73. 

Complaints against Directors of Al-
lahabad Bank (IX-I 6· 12-77). 
245. 

Complaint against telephone De-
partment in Delhi, Calcutta. Bom· 
bay and Madra, (VIJI-l.12.77), 
165. 

---------------
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GUPTA, SHRI KANWAR LAL 
-Contd. \ 
Complaints for overcharging of 

Telephone Bills in Metropolitan 
cities (IX-22-12-77), 112. 

Complaints Received during Lok 
Sabha Elections 1971 (VIII--
13-12-77), 5-10. 

Concession offered to people of 
Indian origin to leave Sri Lanka 
(VIU-8-12-77), 

Cost of FeI operations (VII--
14-11-77), 135-86. 

Cost of Sugar Plants in V.P. (VIII 
-12-12-77), 223-24. 

Details of Schemes proposed to be 
taken up by DDA (VIl-28-U-
77), 190-91. 

Disappearance of Medicines for 
Daily USe tV II- 29-11-71}, SOWS 1. 

Dispute between DDA and DMC 
over taking-ever of colonies (Vll 
-28-1l-77}. J91-92. 

BxhibitlOn on Janpath (lX-19-1.:!-
77), 138. 

Expert Committee on the effecto of 
Environmental pollution on the 
Taj Mabal (VUI-13-12-77), 227 
-29. 

Export of Onions and Potatoes (IX 
-23-12-71), 13-19. 

Foodgrains destroyed during Mon-
soons (VIl-I4-l!-77), 38-39. 

Foreign Exchange Reserves (VllI-
2-12-77), 194-95. 

Generation and Requirement of 
Power (VIII-7-12-77), 107-09. 

Guarantee given by Gle to Banks 
for Jeeps supplied to Congress 
Party (IX-16-12-77), 247. 

Hijacking of Indian Airlines plane 
during Emergency (IX-22-12-
77), 68. 

Impc1~ of Fixation of Ceiling Limit 
of Stock of Pulses on the prices 
of Pulses in various States (VIII 
-2-12-77), ]70. 

Implementation of Re-development 
Kingsway' CAmp scheme (VIfl-
12-12-77), 145-46. 

GUPTA. SHRI KANW AR LAL--
Contd. 
Import of Drugs (VI11-13-12-77). 

149~51. 

Improvement in Economic Situa-
tion (VIlI-2.-12· 77), 192-93. 

Income Tax Raids since 1st April 
1977 (IX-16-12-77), 171. 

Inflow of foreign money (IX-
14-12-77), 217-18. 

Inquiry into Police Firing in Jama. 
Ma~jid area before Emer.gency 
(VIl-23-11-77), 121. 

Irregular. Advances made by Allaha-
bad Bank (VlJI-·2-12-77), 31-32-

Issue of Wax in Delhi (VIII-ti-12-
77). 26-30. 

J.P.'s appeal to Pakistan and Bangla-
desh re: Sikh Gurudwaras (V 1Il 
-1-12-77), 167. 

Licences issued and permission 
granted to the Monopo]y Houses 
and their names (V11I-~O-ll-
77). 119-20. 

Liquidation of Tenements in favour 
of Occupants (VIII-12-12-77). 
193-94. 

Loan advanced to individual firms 
and companies for more than five 
Crores by Nationalised Banks. 
SBl and RBI (IX-I6-12-77), 244. 

Machinery for expansion of Bhilai 
and Bokaro lying unused (IX-
22-12-77), 13---17. 

Measures to Check Untouchability 
(V11-16-11-77), 79-80. 

Memorandum from members of 
Delhi Judicial Service (VII"'; 
29-11 -77), 236-37. 

Ministers and officials went to Mid-
dle East (VlII-8-12-71), 153-
56. 

Missing files relatiu, to Time ID4 
Nehru Capsules (Vll~28-1l.77). 
189. 

Nationality of Mrs. Sonia Gandhi 
and her stay in India (VITI-
7-12-77), 174; (VIII-13-12-17\. 
84-85. 
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GUPTA, SHRI KANWAR LAL 

-COnld. 
Negotiations be~ween USA and 

USSR Re: Indian Ocean (VII-
24-11.77), 99-100. 

Nuclear Proliferalion Treaty (VII-
17-11-77), 69-70. 

Outstanding Teiephcne Bills against 
Form~r Ministl"r~; and M.P.'s (IX 
~-22-12-77), 63. 

P.M's correspondence with {l.S. 
President (VIn-l· I 2.77), 54. 

Payment of Compensation on ac· 
quired Laud jn Delhi (VII-28-1I· 
77), 78. 

Pending aPJ.(ica~ions for Gas Con· 
nections iq Delhi (VIII-6.12-77), 
20.21. 

Permission lor Investment by Mrs. 
Sonia Gandhi, wife of Shri Rajiv 
Gandhi (lX-23.12.77), 193. 

President Sadat's vl£it to Israel (IX 
-15-12-77), 16-20. 

Production (f Film "Indu~ to Indira 
Gandhi" by a Tamil Nadu Firm 
(VII-16-11-77), 11. 

Projects unc,er the Ministry du~ing 
last two Five Year Plans (va·-
29-11.77), 179. 

Proposal to cbange Election Laws 
(VII-IS-ll-77), 236-37. 

Provision of Basic Amenities in 
the Government owned Properties 
in Delhi (VII-21-11-77), 69-70. 

Raids conducted by Income.tax De-
partment during emergency (VII 
-18-11-77). 87-88. 

Reaction of Public to Removal of 
Zonal Restriclions of Movement 
of Foodgrains (VII-21-11-77). 
164-65. 

Recruitment of officers in RA.W 
(VI1-23-1 t:77). 17. 

ReguJarisation of Unuathorised 
colonies in Delhi (VlI-I4-11.77). 
58-59. 

Rehabilitation of Residents or 
Kingsway Camp, Delhi (VIII- -
12-12-71). 94-95. 

Reinstatement of Employees (VU-
23.11-77). 97. 

GUPTA. SHRI KANWAR LAL-
-Contd. 
Report of the Fact Finding Com-

mittee on Demolitions in Delhi 
(lX-J4-12-77), 113. 

Report of Joint Working Groups 
(VII-l 7-11-77), 163·64. 

Review of Income Tax and Wealth 
Tax cases of Shrimati Indira 
Gandhi. Shri Yashpal Kapoor. 
Shri Dhawall, Shri Kisban Chand 
and Shri Navin Chawla (lX--
23-12-77). 192. 

Sale of imported polythelene aod 
Rubber compounds in Black Mar-
ket (VIII-;-9-12-77), 30. 

Self sufficiency in cotton. oiheed~ 
and pulses (VII-14-11-77). 181 
-85. 

Setting up of Drug Units in the 
Joint Sector (VII-IS. 11-77>, 131 
-33. 

Setting up of Machinery to Re"ie'lt' 
Grievances of People (VIII-7·12. 
77), 103-04. 

Shortage of Beds in the Hospitals 
of Delhi (IX-22-12-77). 130. 

Smuggled goods (IX-16-12-77), 21-
22. 

State wise strikes during March to 
November J977 (VIII-8·12.71'~. 
1--8. 

Steps taken for improvement of tbe 
conditions of the Hospitals of 
Delhi, New Delhi (lX-IS-12-77). 
157. 

Substitute for MI5A (VIII-7.t2-
71), 13. 

Supply of Junk computer equipment 
to Government by mM (VIII-
7-12-77), 2t()'11. 

Supply of MIG spares and automa·· 
tic weapons by Inwa to Uganda 
(IX-22-12-77). 24-27. 

U.S.A. and U S.S.R. talks regarding 
Indian Ocean (VII-24-11-77). 
168-69. 

Underground raHwal for the Capi-
tal (VII-29-11-77). 180-81. 

Undue delay in approval of the 1ay 
outs by the House building Socie-
ties by DDA (VDI-5-12-77). 127 .. 
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GUPTA. SHRI KANW AR LAL 
-Contd. 
Visit to Switzerland byPoiiticaI 

Leaders and others (IX-15-12· 
77). 64. 

Warrants issued by former Goveru-
ment (VIl-18-1l-77), 27. 31-32. 

Debates 
Advocates (Amendment) Bill: 

Consid. (VII--28-11-77). 302-03. 
Agreement between India and 

Bangladesh for sharing Ganga 
waters at Farakka (M) (tX-
15-12-77). 262 -68. 

Alleged failure of Go {ernment to 
give protecti0T1 to Harijans and 
'Other voters Juring the recent bye-
elections in U.P. and Bihar and 
large scale rigging of elections 
(A.M.) (IX -13-12-77). 421-27. 

Alle~ed Inquiry by the Shah Com-
mlssion about Proclamation of 
Emergency (QP) (VIU-7-12-7n. 
220-21. 

Arrest of Senior Civil Servants (HA 
H Dis) (VIII-9-12-77). 381--83. 

B.O.H. (VIII--3-11-77), 257-58; (IX 
16-12-77). 284. 

Changes in the Constitution (Res) 
(VII-24-11-77), 345·-60. 

Companies (Amendment) Bill: 
Coosid. (VIn-B-12-77). 264--

70. 
Constitution (Amendment) Bill: 
(Amendment of Article 352) by Shri 

Hari Vishnu J5.amath: 
Con sid . (VIl-18-1l-77). 303-13 

Constitution (For~y-fourth Atnend-
ment) Bill: 
Int. (IX-16-12-77). 290-98. ' 
Consid. (IX-]Q-12-77), 314-21. 

D.S.G. (Genrral), 1977-78 (IX-
14-12-77), 276-81. 

Housing problem in Delhi (Dis) 
(V1II-30-11-77). 332-43, 

'Income-tax (Amendment) .oill 
(Amendment of Section 10): 
Int. (VII-IS-n-77). 294. 

GUHA. SHRI KANW AR LAL 
-Contd. 
Lady Hardinge Medical College and 

Hospiial (Acquisition) and Mis-
cellaneous Provisions Bill: 
Consid. (VII-14-11-77). 355·56. 

Obituary Reference-
Death of Shri Prakash Vir 

Shastri (VU,-23-1l-77), 249-
SO. 

Parity betweell the Production and 
Prices of Agricultural and Indus-
trial Products (Res) (VIU-9-12-
77). 306-17. 

Personal explanation reo certain 
charges made by Shri Yashpal 
Kapoor (IX·--23-12-77), 339-42. 

Public Safety Ordinance issued by 
Jammu and Kashmir Government 
(M) (VIIl-I2-I2-77), 347-·54. 

PUblic Safety Ordinance issued by 
the Jammu and Kashmir Govern--
ment and reaction of GovernmenL 
thereto (CA) lVIU-2-12-77). 245. 
46. 

Re. Motion for Adjournment ~Vll 
-,14-11-77). 266-68 , 

Re. Papers laid on the Table (IX 
-22-12-77), i 57-58. 

Re. Questions and Calling Attention 
notices (VllI-1-12-77), 192-94. 

Question of Privilege against 5hri· 
mati Indira Gandhi and others. 
(VIJ--16-11-77). 214-20. 2~l-.. 
34. 

Question of Privilege against Shri-
mati Indira Gandhi and others 
(Vll-17-11-77). 232-33. 

Question of Privilege against Shr.i".. 
mati Indira Uandhi and othen" 
(VH-18-11·77), 233-34. 

Re. Question of Privilege (VII-
15-11-77). 242-43: (IX-22-12-
77), 171. 

Reported armt"d raid on a residen-
tial bungalow in New Delhi (CA} 
(lX--14-12-7.7),' 253-·57. 

Reported closure of lawaharlal 
Nehru University and Students' 
protest against the closure (CAl 
(VII-I5-1I-77). 26S-69. 
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GUPTA. SHRI KANW AR LA!.-
. Conc1d. 

Reported decision of management 
to close down National Herald. 
Delhi (CA) nX--lS-12-77). 18S-
94. 

Reported disturbance in a Kanpur 
Textile Mills (CA) (VIH-8-12. 
77), 168-73. 

Reported explosiO!l in the Thermal 
Power Plant at Ukai in Guiarru: 
(CA) (lX-20-12-77). 434-35. 

Reported large scale influx of rl"-
fuaees from Bangladesh (CM 
(VIII-I-Il·77), 281-90. 

Seizure of orn:puents from President 
and Chairman of J & K Synthetici 
Ltd. (H.A.H. Dis) (lX-20-12-77). 
43~3. 

Statement on 'Samachar' by the 
Minister of InformatWn and 
Broadcastin~ (M) (VIlI-30-11-
77). 283-92. 

Steps to improve the Economy and 
to improve inequalities of In-
come, etc. (Res) (VII-9-12-77), 
365-68; (IX-23-12·77). 357--
67. 

Supreme Coun (Number of Judges) 
Amendment Bill: 
Consid. (IX-20·12·77), 369-75. 

Whito Paper on misuse of Mass Me-
dia during Internal Emergency 
(M) (VIl-14·11· 77), 379-93. 

GUPTA, SHRI SHY AM SUNDER: 
Accommodation rented by IOPL in 

the Capital {VII-15-lI·n). 8,.· 
86. 

Bill to check Defections (V 1I -
23-1 t-77). 108. 

Cases pending against MIs Maruti 
Limited (VH--15·1l-77). 192·93. 

Complaints rep:aramg Calcutta Port 
Trust (VII-16·11·77), 103-04. 

Effect of Natiooalisation of lISCo 
(VII-24-11-77). 174-75. 

Estimates for the ConslTllction of 
Parliament House Annexe Build-
ing (Vl1l-S-12-77). 78-79. 

25-159 LSS (ND)/78 

,--- - .. --.------
GUPTA. SHRI SHYAM SUNOER-

Contd. 
Loss of Industrial production duc to 

Breakdown in Thermal Plants at 
Patratu and Burauni (VIII-
30·11· 77). 92.93. 

Mechanism to assess Property reo 
turns in P&T Department (VlII-
1-12-77). 119. 

New Trade and Distribution fIOlicy 
for Kharif Grains (VII-14.1l-
77), 157·58. 

Officials of Indian Revenue Services 
(VIII-2·12-77), 84--86. 

Pilferage in Stores of Delhi Tele. 
phone Districts (VU-24-11-77). 
188·89. 

Progress of work of Committee on 
Legal Aid to poor (VII-IS-H-
77). 228. 

Protest by Sri Lanka and Pakistan 
against the Statement of E!St-
while Prime Minister (VII--
24.11·77). :;8-59. 

Rise in Prices of Essential Commo-
dities (VlI-18·11-77). 195-97. 

Supersession in P&T Department 
(IX-22-12-77>. 136. 

Telephone Engineering Depart-
ment (Vm-8·12.-77). 63. 

Termination of Fifth Plan (VII-
16-11.77), 135. 

H 
HALDER. SHRI KRISHNA CliAN. 

DRA: 
Installation of a Plant to Mauu. 

facture Fibre Gla~s in Bharat 0p-
thalmic Glass Limited. Durgapur 
(IX-14. 1 2-77), 166-67. 

Memorandum submitted by Em .. 
ployces of Central Fishery Cor-
poration (lX---19-12-77). 100. 

News Item captioned "Sugar Crisis 
Artificial" (VIII-S-I2-77), 10. 

Plan and Non-Plan e"penditure on 
Drought R~lief (IX-23-12-77). 
179-81. 

Purchase of Ships from Poland or 
England (IX-14-12-77), 13. 
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HALDER, SHRI KRISHNA CHAN-

DRA-Contd. 
Recruitment of officers "n R.A W. 

(VII-23-11·77), 17. 
Short supply of essential raw mate-

rial to Drum Industry in West 
Bengal (VIU - 30.11-77). 122. 

Submission of Report by Working 
Group on Comprehensive Indus-
trial Relations Law (VII-I7·11-
77). 87-88. 

Terminal Facilitie., at Burdwan and 
AsansoL Station (IX-2Q-12-77', 
134. 

Winding up of Central Fishery Cor-
poration (IX--I9-12-77). 180-81. 

Debates 
B.O.H. (IX-16-12-77), 284. 
Banking Service Commission (Re-

peal) Bill: 
Consid. (VIII-S.I2-77), 299-

302. 
Cyclones in the States in the South 

(M) (VII-24··11·77). 244-48. 
Disapproval of Banking Service Com-

mission (Repeal) Ordinance, 1977 
(Res) (VIlI-5-12-77). 299-302. 

News ~. spreadiDg of Encephalities 
in Ban.k:ura and Purulia. District of 
West Bengal (Matter under rule 
377) (VII-23-11-77). 220. 

Non-availability of Streptomycin 
medicine (Matter under rule 377) 
(IX-·16-12-77). 314. 

Paynlent of .Bonus (Amendment) 
Bill: 
Consid. cl. (VIII-9-12-77). 292. 
303. 

HARlKESH BAHADUR. SHRI: 
Alleged misuse of import licences 

by Shriram Rayons, Kota (Rajas-
than) (lX-23-12-77). 132-33. 

Conversion of Varanasi-Gorakbpur 
and other Metre Gauge Lines into 
Broad Gauge (lX~2o-12-77), 

Drought Prone Area Programme 
during sixth Plan (VllI-S-12-77). 
30. 

----_._---
HARIKESH BAHADUR.. SHlU-

Cootd. 
Illegal OCCUpatlOQ of MaharajSlnj 

Post Office building (VIl-24-U-
77). 182. 

Nationa1isatioll of Sugar Industry 
(VII--28-11-77). 16. 

New Post Office Building in 
Goralchpur (Vll-24-11-77). 97-
98. 

Recommissioning of Chasnala Mine 
(VIlI-8-12·77J. 21. 

Smuggling activities in Kasargod 
(Kerala) (VIl-18-11-77). 18. 

Telephone oonnections in Sa!1arsa 
District. Bihar (VII-24-11-77). 
16. 

Debates 
Cyclones in the States in the South 

(M) (VII-24-11.77). 264-65. 
Payment of Honus (Amendn1ent) 

Bill: 
Conaid. (VlII-7-12-77). 268. 

Policy on Sugar Industry and Dis-
satisfaction among farmers on 
price of Sugar cane (Dis) (IX-
23-12-77). 471-73. 

Question of Privilege against 
Shrimati Indira Gandhi and 
others (VII-IS-I 1-77). 233-34. 

Re. Discussion on prices 0( Sugar-
cane and Our (IX-22-12-77).lSl. 

Steps to improve Economy and to 
reduce inequalities of income etc. 
(Res) (1X-23-12-77), 375-77. 

Steps for removal of economi. 
backwardness of four district ot 
Eastern Uttar Pradesh (M) 
(VIII-7.12-77), 294-97. 

HASHIM. SHRI M. M. : 
SpendiDJ of Two Lakhs Rupees b)-

Bhel to inaugurate the Trans-
former Factory. Jhansi (lX-
14-12-77). ISO-51. 

HAZARI. SHRI RAM SEWAK: 
Welfare of Miners (VII-24-11-77>. 

5-6. 

" 



HAZARt. SHRI RAM SEWAK-
Contd. 

Debates 
Constitution (Amendment) Bill 

(Amendment of Article 352) by 
Shri Hari Vishnu Kamath : 
Consid. (Vll-1S-11-77)' 34~-
45. 

Employment of Scheduled Castes 
and Scheduled Tribes in Service 
against Reserved quota (Dis) 
(VII-IS-1l-77). 2S9-91. 

Twentieth, Twenty-first and 
Twenty.second Reports of Com· 
missioner for Scheduled Castes 
:;md Scheduled Tribes (,M) (VII-
IS-11-77), 2S9-91. 

HUKAM RAM. SHRI: 
Food articles served through ven· 

dors and stalls at Stations (IX .--. 
20·12·77), 13. 

J 
JAFFER SHARIEF. SHRI C. K.: 

Abolishing Supply of Labour by 
contractors to Industrial Units 
(VIII-I· 12-77), 179. 

Admission of handica}1ped students 
in Central School, Gole Market. 
New Delhi (lX-19-12-77), 54· 
55. 

Adulteration in Groundnut oil 
(VIII-S-I2·77). 97. 

Allocation of Funds for Vijaya· 
nagar and Visakhapatnam Steel 
Plants (IX-22-12-77), 47. 

Arrest of Saboteurs in connection 
with accidents near Rewari and 
Akola (IX-20·12·77). 211-12. 

Attendant to Disabled Persons 
(VIII-6-12·77), 46-47. 

Ban on Export of Food items and 
essential Raw Materials (IX-
16-12-77). 182. 

Cancellation of Impon Licences for 
Palm Oil refined (Vm-9·12.77). 
49. 

Collection and Utilisation of Party 
Funds (VII-23·11·77), 77. 

381 

JAFFER SHARIEF. SHRI C. K.-
Contd. 
Complaint from Ja.panese Govet'P-

ment regarding security arrange-
ments at Bombay Airport (VIJ-
18-11-77), 217 .. 

Concession offered to people of 
India origin to leave Sri Lanka 
(VIII-8-12-77), 98-99. 

Conversion of Bangalore-Mysore 
line into Broad Gauge (VIII-· 
13·12· 77). 38. 

Criticism by Health Minister of 
Indian High Commissioner, 
London (Vlll-S-12-77), 103-04. 

Distribution system of essential 
commodities (IX-16-12-77), 35. 

Disturbances during former Prime 
Minister's visit to States (IX--· 
14-12·77). 202-03. 

Effect of Prohibition on Foreign 
Tourist Traffic (VU-28-11-77), 
124. 

Export of Indian Commercial Ply-
wood (JIX-23-12-77), 51·52. 

First Press Conference of India 
Ambassador to USA (VUI--
1·12-77), 56. 

Fodder Supply (VlI-28-11-77J. 
107-08. 

House sites for the Rural Landless 
Workers (VIII-12-12-77), 37. 

Inclusion of Bottle of liquor as ;in 
free baggage allowance to Inter-
national Travellers (VIII-2-12-
77), 211·U. 

Instruments to X-ray Air Passen-
gers at Air!1Orts (VII-1S-11-77), 
189. 

Introduction of Identity Cards for 
voters by Election Commission 
(VII-15·1I-77), 29·30. 

Iranian Aid for Kudremukh Project 
in Karnataka (IX-15-12·77), 24. 

Ioint Mission with World Bank on 
Development of All:riculture 
(VIU-12-12-77). 129-30. 

Maharashtra-Karnataka boundary 
dispute (VII-23-1I·77), 87. 

Memorandum submitted by CGHS 
medical officers reo Termination 
orders (Vffi-8-12-77), 36-37. 
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JAFFER SHARIEF, SHRI C. K.- JAFFER SHARIEF,. SHRI C. K.~ 

Contd. Concld. 
:~on-availability of Urd~ Medium SU'pply of Power to Iodu.~tries i.D 

Text Books (VIII-S-12-77), 59- Karnataka (VIlI-30-11-77.), 93· 
60. 94. 

00 shore exploration for oil and Visit of Prime Minister and Party 
natural gas (VIII-13·12-77), to USSR by Air India Flight 
161-62. (VlII-9·12·77), 153. 

Opening of Urdu Medium Schools Wakf properties under unauthoriseO 
in Delhi (VIII-I 2· 12·77), 153- occupation (IX-19-12-77), 219. 
56. 20. 

Panchayat Finance Corporation Withdrawal of Licences for Fire . 
(IX-19-12·77), 220. Arms with big landlords (VIH-

Participation of Education Minister 30-11-77), 178-79. 
at Chinese National Day JAGANNATHAN SHRI S 
Function (VII-24-11-77). 56-57. •. : 

Patients in TB Hospitals in Capital Debates 
(VIll-1·12·77), 92. HOl.&8in& problem in Delhi (Dis) 

Plant quarntine measur.:s (lX- (VIII-30-U-77), 346-48. 
19.12-77), 53·54. Parity Between the Production ancl 

Production of Crude Oil (VII- Prices of Agricultural and lndu&-
29.11.77), 85. trial Products (Res) (VIII-9·11-

n.. J • 77), 342-44. 
Cl oposa to lDcrease second class 

capacity of certain trains (IX- JAIN, SHRI KACHARULAL 
20·12·77), 130. HEMRAJ : 

Proposal to set up a Committee for Allotment of plots to LIC Peopl. 
Ready-made Garments (IX- in Pritampura Residential Scbemo 
16-12-77), 157. (lX-19·12-77). 80·81. 

Request to Prime Minister by Alternative site for Jain Happy 
former Punjab Chief Minister to School Gole Market. New J)eJ.hj 
intervene in cam'J?aign against (VII-21-1l·77), 202. 
him (IX-14-12·77), 141. Applications pending for grant of 

Reservation for Handicapped House Building Advance (VII-
students in Universities (VII- 21·11-77), 53-54. 
14-11-77), 80-81. Chain of Janata Hotels (VII-

Rise in prices of Essential com. 18·11-77). 92. 
modities (VII-18·H·77) 195- Cities having one way SID System 
97. ' (VII-24-11-77). 140·41. 

Rise in prices of pulses, wheat and Clandestine Export of Hindi FilmJ 
Rlee (VIl-14-11·77). 158-62. to the Gulf (VIlI-7-12-77), 64. .. 

Rolling Plan Concept (VII-I6-11. Complaint about elected Directors 
77). 61·62. of Central Government Emplo-

S tti of • 11 1 yees Consumers Cooperativo e ng up womens ce to dea Societies. Delhi (VIII-9.12-77) 
with the problem of Entrepre. 46. • 
neurs CVIII-30·11· 77), 221. 

Size of the Postcards (VII-24-11- Construction of Barasati in Pritam-
77) 51 pura Residential Scheme, Delhl 
., . (VII-14·11·77). 77. 

Steps taken to promote Inter- Dearness Allowance to Central 
national Tourism in Sol1th India Government Employees (VII-
(VIII-2.12-77). 90-91. 18.11-77), 211-12. -- ----------.!_-_._-----------
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JAIN. SHRI KACHARULAL HEM-
RAJ-Contd. 
Doctors to Arab Countries (VIIT-

1-12-17), 121. 
Doubling of Nagpur-Amla Railways 

Track (VII-29-11-77). 193-94. 
Doubtful Recoveries of Lakshmi 

Commercial Bank (fX-16-12-
77). 211. 

Godowns of Private Parties in 
Possesion of FC} (VIII-5-12-77t 
77-78. 

Homoeopathic Medicines (VIlI-
1-12-77). 57. 

House building advance to Govern-
ment employees for purchase of 
built up flats (VII-14-1l-71). 
70-71. 

Incomplete electoral rolls for 
Parliamentary and other Elec-
tions in Delhi (VIIl-13-12-77>. 
110-12. 

Indians in Pakistan Jails (VlT-
24-11-77). 139-40. 

IDtroduction of a Classless train 
between Bombay and Howrah 
(lX-20-12-77), 124. 

Levelling of area in D.l.Z. Area. 
New Delhi (VIl-21·11-77). lIn. 

"Linking of Narkher with Amravali 
(VU-29-] 1-77). 92-93. 

Linking of Railway Station JJ1 
Central Railways (VII-29-11-
77). 193. 

Loss incurred by Coal India Ltd. 
(IX-I4-12-77). 4. 

Manganese Ore Ltd. (IX-15-12-
77), 53. 

Misappropnatlon of Money by a 
Sub-area Manager in Colliery of 
Western Coal Fields (VIII-
7-12-77). 159-60. 

Neglect of Hindi at Agro-Expo-77 
(lX-23-12-77). 253-54. 

'One-day workshop on Consumer 
Rights and Distribution SysteJII 
(lX-16-12-77), 95. 

Pending applications for Gas .:on-
nections in Delhi (VIIJ-6-J2-
77). 17-24. 

JAIN. SHRI KACHARULAL 
HEMRAJ.-Conld. 
Prices of Pulses. Potatoes. Onions 

and Oilseeds (VII-IS-I 1-77.>' 
160-61 

Propoia] to improve legal proc~· 
(jures (VII-IS-ll-77), 

Proposal to scrap sales tax (VII-
18-11-77), 1-9. 

Purchase of spare parts by Western 
Coal Fields in Nag~ur (VU-
23-11-77). 107. 

Purchase of wood by the Western 
Coalfields of Coal India Ltd. 
(VII-16-11·77). 103. 

Ratio of scheduled castes and 
scheduled tribes in Ministry 
(VII-l4-11-77), 198-201. 

Reduction of Costs in Coal India 
Ltd (IX-14-12-17). 47-4S. 

Revised Alignment of Peshwa Road 
in D.I.Z. area, New Delhi (VIl-
21-11-77). 202. 

SC & ST employees in DepartmenlJ 
of Education Ministry (VU--14-
11-77), 201-203. 

Self...1inancDng registration scheme 
by DDA (IX-19-12-77). 19q-
200. 

Shortage of rass Books for Cumu-
lative Time Deposit and Recur-
ring DepOsit~ (VU-24-1 L-77). 
74. . 

Smuggling across Indo-Nepal and 
Indo-Bangladesh border (VII-
IS-lI-77). 171-7'-". 

Take over of Oil India Limited 
(VII-16-11-77). 208. 

Taking-over of Dayal Singh Col-
lege, New Delhi (IX-19-12.77). 
201. 

Taxes Outstanding against Tata and 
Birla GrouPs of firms (IX-23 
12-77). 46. 

Zindagi our Mout ke Beech Jhoolta 
Aadmi (VIl-24-11.17). 13S-39. 

Debates 
Constitution (Forty.fourth Amend .. 

ment) Bill: 
Consid. (IX-19.12-77). 354-55. ---------------------------------. 



384 

JAIN. SHRI KACHARU~ HEM-
P.AJ~ontd. 

Discussion on ,Employment of 
Scheduled Castes and Scheduled 
Tribes in Services against Reser-
ved Quota (Dis) (VII-17-11-77), 
294-99. 

Employment of Scheduled Castes 
and Scheduled Tribes in Service 
agains' Reserved Quota (Di:;) 
(VII-16-1l-77), 304, 

Obituary Reference: 
Death of Shri Prakash Vir 

Shastri (VlI-23-11-77), 258. 
Public Safety Ordinance Is.\ued by 

Jammu and Kashmir Govern-
ment (M) (VIII-12-12-77), 
357-61. 

Public Safety Ordinance issued by 
the Jammu and Kashmir 
Government and reaction of 
Government thereto (CA) (VIIl-
2-12-77). 252. 

Twentieth. Twenty-first and 
Twenty-second Reports of COm-
mis'ioner for Scheduled Castes 
and Scheduled Tribes (M) (VII--
16-11-77). 304: (VII-17-11-77). 
294-99, 

JAIN. SHRI KAL Y AN ' 
Amount of P.F. Family Pension and 

Damages outstanding 4igain~ 1 
Mis Swadeshi Cotton Mill. 
Kanpur (IX22·12-77). 34, 

Annual production by Multinational 
I;>rug Companies (IX-20-12-77l. 
22. 

Grant of certificate under 51 um 
Areas (Improvement ,nd 
Oearance) Act, 1956 (VIl-14-
11-77). 111-13. 

P.F. ~tstanding .agl,linst Mil Raj 
Kapoor (IX-16·12-77). 72. 

Parity Between the Production and 
PnCCi of Agricultural and IndUl'-
trial Products (Res) (VIII-
9-12-66). 317-26, 

Poiicy on Sqgar Industry and Dis-
'satisfaction among farmers on 
price of Su,ar cane (Dis) (lX-
23·12-77). 513-l6. 

JAIN. SHRI NIRMAL CHANDRA: 
Allocation of Funds for small sca10 

industrial uplift for Madhya 
Pradesh (VII-23-ll-77), 99. 

Allotment of Paraffin Wax to 
Madhya Pradesh (VIII-13-12. 
77). 19. 

Appointment of Civilian Teachel'l 
for educatllig military personnel 
(VlII-30-11-77). 72-73, 

Arrangement of Quick Responso 
from Telephone enquiry at Delhi 
and Jabalpur (VU-24-1l-,77), 
142. 

C.B.!, Inquiry lOto Fraud of Ayur-
vr.dic MedIcine Imports (lx-:n· 
12-77). 87-90, 

Cbeap Houses for common man by 
D.D.A. (VII-21-1l-77), 20. 

Construction of Hostel-cum-cultural 
Centre for Overseas Indians 
(IX-1S-12-77). 26. 

Conversion of Varanasj-Goraklr~ur 
and other Metre Gauge Linel 
into Broad Gauge nX-20-12-
77), 20. 

Denial of Visas to Indian Scholar5 
in USA (VU--24-11-77). 75 

Deportation Notice to Indian 
Trainees in USA (VII-24-11-77). 
141. 

Development of site~ of Tourist 
interest in Madhya Pradesh 
during Fifth Five Year Plan 
period (IX-16-12-77), 25-30, 

False Dews regarding appeal against 
Shrimati Indira Gandhi published 
in Nav Bharat. Jabalpur (lX-
14-12-77). 104-05. 

Gheraoes. Strikes and LocIc,uts 
(VII-24-11-77), 142-48. 

Proposal to reorganise ellistinl 
States (VU-23-11-77), 2x 

Reconstitution of council of Sop0l1a. 
(VIII-5-12-77), 56-57, • 

Request by all India Small Mc::dium 
Newspapers Association tor 
Increase in the Rate of (JoverJ'. 
ment Advertisement (V1I-16-11. 
77). 18. . 

Changes in the Constitution (Res) 
(VII-24-11-77). 320--24. ---,-----------------------_._._--
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JAIN. SHRI NIRMAL CHANDRA- JASROTIA. SHRI BALDEV 
Con/d. SINGH--£'ontd. 
Code of Civil Procedure (Amend-

ment) Bill (Amendment of 
Order XVII) : 
Int. (VIlI-2-12-77). 298-99. 

Constitution (Amendment) t1111 
(Amendment of article 124) by 
Shir P. K. Deo: 
-Consid. (VIIl-2-12-77). 328--
31. 

Construction (Forty-fourth Amend-
ment) Bill : 
Motion to Pass (lX-I20-12-71). 

300-304. 
Obituary Reference: 

Death of Shri Prakash Vir 
Shastri (VIl-23-11-77).254. 

Question of Privilege agaInst 
Shrimati Indira Gandhi and 
others (VII-16-11-77). 236 ~ 
(VII-17-11-77), 228--44. 

Re. callins Attention nouces 
(VII1~8-12-77). ]62. 

JASROTIA. SHRI BALDEV 
SINGH: 
Allotment of DDA fiats to retirlllg 

Government servants (VI 1-14-
11-77). 147-48. 

Basis for allotment of DDA houses 
(VII-14-11-77). ]90-91. 

Qearance or ('o.operative Houlle 
Building Societies P1ans (VJI-
14-11-77), 56. 

Dismissal of Telephone Employee,> 
in J & K State (VUI-8·12.77). 
149. 

Excavation of Minerals of Pharakh, 
Jammu and Kashmir (VU-J7. 
11-77), 79. 

Expenditure on drilling work at 
Surig-Sar (1&K) (VII-IS·1l-
77). 118. 

Incidence of Malaria in the country 
(VIII-8·12·77), 14-18. 

Jammu. a Railway JUDction 
(VIII -6-12· 77). 144. 

Land Broded away by Rjvers in 
l&K (VIII-S-I2·77). 135·36. 

Liquidation of Companies having 
Public Deposits under Liqujda. 
tion (VII-29-11· 77). 127-28. 

Machinery lying idle at Saial 
Hydro Electric Project (VII-
16-12-77). 99·100. 

Pak infiltratioo in Jammu and 
Kashmir {IX-I4-12-77}, 230. 

Pension to the service personnel 
(IX- -14-12-77). 173-74. 

Retrenchment of Staff in Regional 
Research Laboratory. Jammu 
and Kashmir during emergency 
(VIII-7·12.77). 121. 

Survey of Hydro Power Project in 
J &. K State (VIII-3o..l1-77). 
124-26. 

Survey of Minerals in the country 
(VTII-8·12-77). 155-57. 

Waiting list for telephone connec· 
tioos (VIII-I-12-77),102. 

Debates 
Promulgation of Public Safety 

Ordinance in Jammu and 
Kashmir (Matter under 377) 
(VII-23·11-77), 218-~o. 

Public Safety Ordinance issued by 
Jammu and Kashmir Govern-
ment (M) (VIII---12-12-77). 
387-89. 

JAWADE. SHRI ~HRJDHARRAO 
NATHOBAJI : 
Demand for Delhi. Nagpur. Madras 

and Vice Versa flight (Vlll-
9-12-77), 1O~. 

Stabbing cases in Delhi (lX-14-12-
77), 126·27. 

JETHMALANJ. SHRI RAM: 
Attack on Indians Abroad by 

Analld Margis (VIl-17·11·77). 
18-]9. 

Debates. 
Code of Criminal Procedure 

(Amendment) Bill : 
Int. (IX-23-12-77), 349. 

Constitution (Forty·fourth Amend-
Ment) Bill: 
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JETHMALANI, SHRI RA¥·--Contd. 
Motion to pass (IX-20·l2· 77), 

327-32. 
Public Safety Ordinance issued by 

Jammu and Ka.snmlr Govern· 
ment (M) (VI1I-12·12·77), 
374-77. 

Question of Privilege against 
Chainnan, Calcutta Port Trust 
(lX-22-12· 77), 145. 

Question of Privilege against 
Shrimati Indira Gandhi and 
~thers (VII-17·ll·77). 242. 

Publication of Books on Pandit 
Nehru and Mahatma Gandhi 
and attempt at denigrating the 
leaders (Matter under rule 377 
(VIII-6·12-77). 294-95. 

JEYALAKSHMJ. SHRIMATI V.' 
Ambitious Targets to provide more 

Jobs by the Khadi and Village 
Industries Commission (VIIl-
7·12·77), 9. 

Setting up of Planetarium in Delhi 
(VIII-S·I2·77), 15. 

Police lathi charge on PalestiniaJ1 
students at Egyptian Embassy, 
New Delhi (Matter under rule 
377) (VII-21·11·77). 270-72 

JOSHI, DR. MURLI MANOHAR: 
AdoptIon of Directors' Report or 

National Rayon Cor;:oratton 
(VII -29·11· 77). 93·94. 

Agencies for Recruiting Jobless 
Workers for Gulf and Western 
Asian countries (VIII-I. 1 2· 77). 
186. 

Anti·Submarine Frigates (VIII-· 
7·12·77), 113·14. 

Appointment of Vigilance Officr.rs 
in Public Sector Vndertakine;CI 
(VII-I8·11·77), 77-78. 

Ayurvedic Drugs Factory at Rani· 
thet, V.P. (IV-22-12·77), 38. 

Ban on use of Carbide for Ripeninll 
Fruits (VIII-l·12·77), 91. 

Burma visit of Minister of External 
Affairs (VII-24·11-77), 67·68. 

JOSHI, DR. MURLI MANOHAR-
Contd. 
Butter Oil received from European 

Economic Community (VTII-
5·12·17). 99·100. 

Change in tne Procedure of Furni-
shing Security for Meter by 
DESU (VII-14-11-71). 246-47. 

Consumption of Petroleum Prodl1c~ 
(VII--15·11·77), 103--05. 

Deterioration in hte quality of Tea 
of Popular Brands (IX-16·l2-
77). 148. 

Development of Forests (VIl--
14·11·77). 21·22. 

Grant of Permits to Mini Buses in 
Delhi (VIJ-23·11·77). 157. 

Implementation of 12·Point Prohi. 
bition Pr~ramme (VII-l4-11-
77), 60-62. 

Increase in prices of Quinine .. ba~".d 
drugs (IX-20-12·77), 271·72. 

Light Shi~ (VII-23·11·77). 21. 
Market Price of vanaspati befon-

Diwali (VIII-9-12·77). 247. 
Monthly Income of S.T.C. (VII-

16·11·77). 94-98. 
Naval Policy (JX~14·12-77).J06. 
Payment of Interim Relief to Indian 

Journalists by International 
Foreign News Agencies (lX-
15·12-77), 67. 

Pulses and Beans (VU-14-11-77I. 
95·96. 

Quantity of Sugar exported during 
1976· 77 and current year (VITT-
2.12·'l7). 70. 

Representation from Development 
officers and other Employses of 
LIC (lX-23·12·77), 95. 

Representations on the Enhance-
ment or the rate of Interest of 
House Building Loan (VU-
21·11· 77), 163-64. 

Revenue earned by Railways and 
amount depo~ited in W~fare 
Fund (VIIJ--6-12· 77), 202 

Rise in ~")rices of pulses wheat and 
rice (VU,-14·1l.77),· 158·62. 
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-.10SHI, DR. MURLI MANOHAR- KACHWAI, SHRI 
C Id CHAND-Contd. 

HUKAM 
one . 

Rise in the prices of Cumin (Zeera) 
(VIII-9-12·77). 101. 

-Safdarjung Flyover Case (VIII-
12-12-77), 85, 

'Sino·Indian Relations (VII-17·1I-
77), 40·41. 

. Stock of Sugar with mills and 
Government (VII-21-] 1-17), 67. 

Threat to Indians in AustraH .. 
(V 11-J 7-11-77J. 160-l' I 

Oebates, 
-Banking Service Commission 

(Repeal) Bill : 
, Consid : (VIII-S-12-77). 266-

72. 
'Constitution (Forty-fourth Amend-

ment) Bill: 
Consid. (lX-19-12-77). 347-54. 

Disapproval of Banking Service 
Commission (Ropeal) Ordinance. 
1977 (Res) (VIII-5-12·77). 
266-72. 

Obituary Reference : 
Deatb of Shri Prakash VIr 

Shastri (VII-23-11·77). lSI. 
White Paper 00 misuse of Mass 

Media during Internal Emergency 
(M) (VII-14-11·77). 360-73. 

~CHWAI, 
CHAND: 

K 
SHRI HUKAM 

Abolition of practice of naming 
Battalions after Castes (VII-
23·11-77), 114. 

,Accident of ]ayanti Jaota near 
Madras (VII-IS-lI-77). 56. 

Agencies of Life Insurance Corpo-
ration (VIn-9-12-77). 182. 

. Alleged Misuse of Grants by 
Kumaon University (VIII-12·12-
77). 119-20. 

Ancient Monasteries in Ladakh 
(IX-19-12-77), 18. 

Assam Nagaland Boundary Dispute 

Banks which have Advanced Loan 
to Owners and Partners of 
Phoenix Textile Mills No. 1 
Bombay (IX-23-12-77), 184, 

Borrowing of Loans by MIs NaJi-
kool Private Limited from Banks 
(Vll!-2-12-77). 138-39 . 

Bus accident in Delhi (VII-16-11-
77). 172-73. 

Business Transacted by LIe during 
lut ten years (IX-16.12-77) 
166. 

Central aid to Madl'lya Pradesh for 
sowing Kharif crC1p (VII-2l-14-
71). 47-48. 

Central Assistance to Hill Develop-
ment Corporation (VlII-9-12-
77). 48. 

Central Grant for Reclamation of 
Ravine-Infested Areas of M,P. 
(VII-28-11-77). 67-68. 

Chain of Janata Hotels (VlI-
18-11-77). 92. 

Closure of Industries during Octo-
ber and November 1977 (IX-
15·12-77). 127. 

Complaints against MIs Nalikul 
private limited (lX-l 6-12-77). 
169. 

Confirmation of clerks Gr. 1 In 
Accounts Department (VII-
29-11·77), 181-82. 

Cootribution made by Companies 
bv way of Advertisement~ in 
('onaress party Magazines/Souve-
nirs. (VII-,15-11-77), 14. 

Copper Plant in Malanj Khand 
(VII-24-11·77), 165-66. 

Cost of De]hi-Rajhara-Ja~dalpur 
Railway Line (VII-29·11-77). 
182 . 

Cost of Korba Fertiliser Plant 
(VJI-29-1I-77), 51-52. 

D.T.C. buses in the worksop (VII-
16·11-77), 171. 

~II=3_0.:~ 1-77)._.~S-26. 

Demand of Indian Oil experts in 
African Countries (VIII-6-12-
77), 147. ----'-_._-----
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ICACHW AI, SHRI HUKAM KACHW AI. SHRI HUKA)I' 
CHAND-Contd. 
Depo it of P.F. by Me~ers Nalik.,*ol 

Pri\late Ltd. Hooghly (VIIl-
1-12-77), 145. 

Derailment of Madras Rame-
shwaram Passenger Train (VlJ-
15-11-77). 98. 

Development of Forests (VII-
14-11-77), 15·16. 

Development of Mi9slJes by China 
(VIl-30-11-77). 49. 

Dismissal/Suspension of Guetted 
and non-Gazetted EmplOYe& in 
the Ministry of Finance (VII--
18·11-77). 127-30. 

Disparity in pay scates of Emplo-
yees of Central Government 
(VnI-2-12·77). 52-54. 

Farning from Public Call Offices 
(IX-15-12-77). 3-6. 

Employees in ~m Railway 
removed from service during 1974 
strike (IX-20-12-77), 214-15. 

Employees in Western Railways 
removed from service during 
Emergency (lX-20-12-77). 216-
17. 

Employees in Western Railways 
removed from service for parti-
cipation in 1974 strike (IX-20-12-
77), 215-16. 

Employees of Northern RailwflY 
removed for Participation in 
1974 strike (,IX-20-12-77). 214. 

Employees working in Shah COln-
IQission (1X-14-12-77). 20S. 

Eugineering Graduates worlins as 
Junior Engineers in CrwD 
(IX-19-12-77). 23. 

Equitable distributioll of ~UpT at 
Fair Price s.ho{l'i in the country 
(VIU-S.12-n), 52-54. 

Expenditure incurred on the maint\:!-
nance and renovation ::>of Parlia-
ment House and Parliame~lt 
House Annexe. (IX-19·12-77). 
49-'0. 

Expenditure on Sports Training 
Institutions (VIII-5-12-77), 181-
82. 

CHAND-Contd. 
Forcible sterilisation in Ministry 

(IX-15-12-71), 160. 
Gang of Thieves of Railway Linea. 

in Kanpur (VIII-6-12-77), 153· 
54. 

Gazetted and non-gazetted emplo-
yees of P & T who got them-
selves stcrilised during emergcncy 
(VIII-S·12·77), 114-15. 

Gupta Age Caves in Thar District of . 
M.P. (VIlI-5-12-77), 145-46 

Health condition in NDMC area. 
(VIII-S-12·77), 89. 

Implementation of 12 Point Prohi-
bition Programme (VII-14-11-
77),60-62. 

Improvement of Railway Lines in. 
M.P. (VlI-15-1l·77), 14()-S3. 

Incidence of Jaundice in DeIhL 
(VU-17-11-77), 51-52. 

Increase in monthly quota of sugar 
to Madhya Pradesh (VII-21-tl-
77). 182-83. 

Increase in Political Murder~ .. 
(VIlI-7-12-77). 147. 

Jncrease in price of 'Seemak" 
sweater knitting machines by 
Singer Machine Company (IX~ 
14·12-77), 210-12. 

Intercepting Mail of (4rtain Pp!iti. 
cal lAader's (IX-15·12-77), 7-
10. 

International gang of smugglers,. 
arr.sted at Ashoka Hotel, -New 
Delhi (VIll-2-12-77), l84·8S. 

Loss suffered by STC due t" ODn-
supply of salt to Bangladesh." 
(VIIl-2· 1 2-77), 10. 

Memorandum regarding theft \of 
Coal from Porbauder Ra.itway· 
Station Yard (IX-20-12-77) •. S. 

Missing· of Files against former 
Defence Minister (lX-14·12.77), 
203·04. . 

Nalikool Private Limitad (VII-
2.9·11-77), 147-48. 

Naxalites' Demand fl)f' release of· 
Naga and Mizo Rebels (VIl-
16.11·77), 173-74. 
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kACHW AI, SHRI HUKAM 
CHAND-Contd. 
Nuclear Test by China (VII-24-11-

77). 49. 
P.F. Outstanding against Jam 

Textile Mill. Bombay (VIII-
1-12-77), 145. 

Payment of Income Tax by M,. c 
Nalikoo) Private Ltd., Hooghly, 
Calcutta (VIII-9-12-77), 163 . 

Payment of Income Tax by Owner 
and Partners of Hope Textile 
Mill, Indore (IX-23-12-77), 185. 

Payment of Income Tax by Owne,s 
aDd Partners of Jlam Textile 
Mills. Bombay (1X-23-12-77). 
183. 

Payment of Income Tax by 
Phoenix Textile Mill No. I 
Bombay (lX-23-12-77). 184. 

Pelletisation Plant in Bastar District 
of Madhya Pradesh (VIIT-
8-12-77). 35. 

People Jiving below poverty line in 
Rajasthan (VIII-7-J2-77). 143-
44. 

Persons killed in Police Action 
during Emergency (VJlI-7-J2-
77). 148. 

Policy business by Employees of 
LIC (IX-16-12-77), 70. 

Posts of LDCs. l)DCs, Assistants 
and Section officers lying vacunt 
in the Ministry of Finance (JX-·· 
16-12-77). 216. 

Posts of various Categories lying 
vacant in Ministry of Tourism 
and Civil Aviation (1X~16,;12-
77), 214. 

Potato Research and Seed Produc. 
tion (VU-21-11-71), 224-25. 

Profit and loss of D.T.C. (VII-
16-lJ·77). 169-71. 

Prpmotion of C1er~s to UDC (VII-
23·11.77), 138. 

PrOQlotion of education in Hilly 
Area (VUI-S·IZ·77), 144·45. 

PremuJgation of Ordinance by 
Madhya Pradesh (VII-TOT16-1 ). 
77), 58-59. 

KACHWAI. SHRI HUKAY 
CHAND--Contd. 
Proposal to scrap Sales Tall (VlI-

18·11-77), 7·8. 
Proposed Central Assista.nce to ~p 

Hill Development CorporatlOD 
(VIIl-9·12-77). 169. 

Provident fund outstanding against 
Phoenix Textile Mill No.1. 
Bombay and No.2. Ujiain (MP) 
(VIII-8·12-77). 114. 

Raid conducted on MIs Nalikool 
Private Limited. Nalikool, 
District Hoogbly (VIlI-9·12-77). 
181. 

R~peseed Scandal (lX-23·12-77). 
24-27. 

Reconstitution of Telephone 
Advisory Committee (VIU---
1·12·77), 25. 

Recruitment of Civilian Cleric~l 
Employees (VlI-23·11·77), 139. 

Recruitment of officers in R.A, W. 
(VII-23·11·77). 13-17. 

Refinery in Madhya Prade~h 
(VIII-6-12-77"i. 40-41. 

Reinstatement of Employees . ill 
Ministry of Labour (V11-24-11-
77), 167-68. 

Reinstating the employees removed 
from service duri1lg Emergency 
(VIII-I-l2-77), 143. 

Removal of staff during Emergency 
(lX-15.12-77). 161. 

Reservation for S.C. and S.T. for 
Staff Artistes (IX-14-12-77). 
65 

Residential a<:cOOlmodation for 
Union Ministers and Secretariea 
(VIl-14-11-77). 67-68. 

Revenue earned for AIR. from 
Advertisements (VUI-30-11. 
77), 225. 

Rice. wheat and sUlar for Bihar 
for 1976-77 (VII-I4-11-77), 196. 

Rice. Wheat and Sugar for Madhya 
Pradesh for 1976-77 (VII-
28· 1 J. 77). 195·96. 

Rice. Wheat and Sugar for Rajas-
than for 1976-17 (VII-2t·1J-17), 
]83 . 

. _----------_._----_. __ .-.- .. _------
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KACHWAI. SHRI HUKAM 

CHAND-Contd. \ 

Rice. Wheat and Sugar to U.P. 
(VIII-5-12-77), 182. 

:Rice. Wheat and Sugar for West 
Bengal (VIIl-12-12·77). 11-15. 

'Scheme to provide employment to 
people living below poverty line 
(IX-14·12·77), 229·30. 

'Self Sufficiency of the Production 
of Missiles (VIII-30·11·77). 163. 

Sbortaj2:e of Medicines, Technicians 
and Doctors in Health Depart. 
ment of NOMe Hospitals 
(VIII-I· 12·77). Ill. 

Smuggling of Foodgrains to Nepal 
and Bangladesh (lX-19·12· 77). 
148. 

Southern Railway EI1'l'p1oye~s 
removed during Emergency 
(VIII -13-12' 77). J S t ·S2. 

'Sterilization of employees during 
emergency (IX-15·12·77). 63. 

Sterilization of Employees in the 
Ministry of Commerce and its 
subordinate Offices and Depart-
ments (IX-23·12·77). 45. 

Str.rilisation of Employees of the 
Ministry of Health and Family 
Welfare (VII-l 7-11-77). 204·05. 

'Substitute for MISA (VIII-7-12-
77). ]0-16. 

Suspension of lAS and IPS Officers 
(VIII-7-12-77), 147. 

Transfer of poosts from South 
Central Rairway to Central 
Railway (IX-20-12-77), 35--
37. 

U.S. Aircraft forced to land at 
Baoatpur (VII-IS-II·77). 174-
75. 

Underground Railway in Calcutta 
(VlI-29·11·77). ]9·20. 

Vacant posts of LDCs and UOCs in 
Central Railway (VIII-B.12-
77). 179·80. 

j Vacant Posts of LOCs and UDCs in 
Northern Railway (VIII-13·12· 
77). 180·81. 

Vacant posts of LOCs and UOCs in 
Southern Railway (VIII--13'12-
77). 182·83. 

KACHWAI. SHRI HUKAM 
CHAND-Concld. 
Vacant posts of LDCs and UDes in 

Western Railway (VIII-13·2·77). 
85·86. 

Wagons lying idle in N.E. Railway 
(VII-29·11·77). ]82-83. 

Warrants issued by former Govern-
ment (VII-i8·1I·77). 25-35. 

Welfare of Miners (VII-24·11·77). 
3-5. 

Debates. 
Accumulation of stocks in some 

sick Textile Mills (Matters under 
rule 377), (VIII-I· 12·77). 
299-302. 

Constitution (Amendment) Bill-
Amendment of Article 74 and 
163 : 
Int. (VIII--2-12· 77). 294-95. 

llomestic Workers (Conditions or 
Service) Bill : 
lnt. (VIII-2·12·77), 294. 

Public Safety Ordinance is&ued by 
the Jammu and Kashmir Govern-
ment and reaction of Government 
thereto (CA) (VIII-2·12·77), 
246·47. 

Srizure of ornaments from Presi-
dent and Chairman of J & K 
Synthetics Ltd (HA.H Dis) (IX-
20·12·77). 446--49. 

Starvation Death (Precautionary 
Measures and Revonsiblities) 
Bill: 
Int. (VII-2·12· 77). 295. 

Trade Unions (Recognition) Bill: 
Int. (VIII-2·12· 77), 293·94. 

KADAM. SHRI B. P. : 
Debatt's 

Inland Steam vessels (Amendment) 
Rill: 
Consid. (VII-16-11·77), 268-

71. 
Repor:ed failure of Kamatab 

Govednment to Maintain La .... 
and order in the State (Matter 
under rule 377) (VIII-6·12·77), 
287. 
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KAILASH PRAKASH. SHRI: 
Benches of High Courts in States. 

(IX-20-12-77). 113-14. 
Scarcity of Drinking Water in 

Meerut Cantonment (VlI-23-11· 
77). 105. 

Small and Cottage industries in 
Hastinapur. Tarai and Piliphit 
(IX-19-12-77). 115. 

Traffic on Pankha Road. New 
Delhi (IX-14-12-77). 159. 

Debates 
Obituary Reference : 

Death of Shri Prakash Vir 
Shastri (VU-23-U-77), 253. 

KALDATE. DR. BAPU: 
Amendment of pharmacy act and 

pharmacy (Amendment) Act. 
1976 (Vill-l.12-77). 64. 

Another change in pattern of 
secondary education (Vll-14-11· 
77). 197-98. 

Atomic Plants suffering frQm 
shortage of nuclear fuel (IVII-
23-11-77), 154. 

Change in Drug Import Policy 
(Vll-29-11-77). 211. 

Conference by Public Institutions 
in ITDC Hotels in Delhi (VllI-
9-12·77). 117. 

.Defence Planes (Vlll-30-11· 77). 
67·68. 

Delay in land Reforms (VIl-14-11-
77). 119-20. 

Demand of Consumers for Uniform 
Price Policy for Sugar (VIl-
21·11-77). 115. 

Dual Pricing Policy for Sugar 
(VII-l 4-> 11-77), 169·70. 

Employees in S. R. Mills, Akola 
(IX.-14-12·77). 209·10. 

Excise Duty on Agricultural imple. 
ments, Fertilisers and Insecticides 
(VIII-2.12·77). 6·7. 

Grant of House Buildini Advance 
to Persons of M.I.O. (VlI-21-11. 
77). 213·14. 

KALDATE. DR. BAPU-Contd. 
Guidelines to be followed by Infor-

mation officers while giving infor-
mation to correspondents. (VII-
23-11·77). 68. 

Heal:h Scheme on the Pattern of 
United Kingdom (VUI-8·12-77). 
lIS 

Import of transformers by States 
(VIl-16-11-77). 54. 

Inadequate sup)y of Raw Jute to 
Mills (VllI-30·1l·77). 147. 

Increa.sc in Loans sought by com. 
parues through Public Deposits 
(lX~lh-12-77), 145. ' 

Information officers workill£ fc.--
RAW (VIl-23-11-77), 154. 

Integrated system of Medicine 
(VII-24-11-77), 81. 

Labellings of prices of the Manu-
factured articles (IX-23.12-77). 
143·44. 

Losses Accumulated by I.D.P.L. 
(VlJI-6-12-77), 139-40. " 

Managerial Remuneration in Corpo. 
rate Sector (VII-29·11·77), 107. 

Mazgaon Dock Employees (IX~-
14-12·77), 181-82. 

Meeting of Trade Union Represen. 
tatives of Unions in Steel PlaJltI 
(VIU-8-12-77). 54. 

Memorandum by All India Postal 
Employees (Vlll-1-12-77), 149. 

Memo.randum Submitted by 
NatIonal Federation of IosucaJlQ8 
Field Workers (VIII-2.12.'?) 
109·10. • 

Norms for giving Aid to Cultural 
Organisations (VII-21.11.77). 
214-15. 

Nuclear Proliferation Treaty (VU-
17·11-77), 69·70. 

Occupation of Government Acco-
mmodation by employees o~ 
houses (VII-I4-11·77), 258-59. 

PO'pularisation of Parhmentary 
system in the country (VII-
24-11-77). 149-50; (lX-19-12-
77), 84. 
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XALDATE, DR. BAPU--Concld. 
.Proper Publicity of t~ DtlveJop-

ment of country Abr06d (VIl-
24-11-77), 150·~1. 

Public Distribution System (VIL-
18-11-77).182-83 

Recruitment of officers in R.A.W. 
(VlI-23-11-77), 13 . 17. 

Refusal to abide by Oirectives by 
MNC, Coca Cola & IBM (Vll--
23-11-77), 153. 

Setting up of a Fertilizer Plant at 
Urban (VU--lS-11-77), 102·03. 

Stamp in Memory of Shri Shahu 
Chhatrapati of Kolhapur (VIIl-
1-12-77), 149. 

Three-years Part time Degree 
CoUfl>eS in Engineering (V(I--
14-11-77), 257·58 

Visit of Prime Minister and Minis-
ter of External Affairs to USSR 
(VII-17-) )-77). %-97 

XALYANASUNDARAM, SHRI M: 
Additional Grants for Railway 

staff welfare (VU-IS-J1-77) 
208-10. 

Agitation by Loco Kunntng Staff 
(VII-29-11· 77). 87-90. 

Agreement between Tamil Nadu 
and Kamatalca on Cauvery 
(VlI-l4-11-77). 69-70. 

Alleged Unrest among Indian Rail-
waymen (VllI-6-12-77), 123-24. 

Anand Mar, threat of Political 
Assassinations (VlI-16-1 t-17). 
100-102. 

Arrests under COFEPOSA by 
Customs and Enforcement 
Directorate (VTI-18-11-77), 12:i. 

Atrocities on Harijans (VII-16-11-
77), 140-42-

Ban on Export of Salt from Tutl-
corin to West Bengal and Orissa 
(Vffi-6-12-77),30-36. 

BonUs to textile workers in 
Bombay (VII-24-11-77), 173-74. 

(l()sure of Cement Plants due to 
disruption in Coal Supplies 
(VII-23-1l-77). 71. 

KAL Y ANASUNDAltAM. SHRI M-
Contd . 
Concession offered to people ~ 

India origin to leave Sri Lanka 
(VIII-S-12-77). 98. 

Conference of State Ministers to 
Implement National irrigation 
Programme (VII-21-11-17), 31. 

Derailment of Madras Rameshwa-
ram Passena;:er Train (VIl-IS-It-
77), 98. 

Devaluation of Rupee in terms ot 
Pound Sterling (YJU-2-12-77). 
208-09. 

Economy Assistance from Uniteci 
States (YIII-9-12-77), 98. 

Engineering workshops at Arakko-
nam (VII-29-11-77), 29. 

Expansion of US Naval Air bases 
in Diego Garcia (VlI-17-1t-77) 
95-96. • 

Extension of llroad Gauge link 
from Tirunelveli to Tuticorin 
(VII-IS-1l-77), )25-26. 

Income Tax Evasion detected in 
Kamataka by Income Tax 
Department (VIII-2-12-77), 209. 

Influx of refugees from Bangladea 
(VII-17-1l-77). 74-75. 

Iron Ore Mining and its Export in 
Public Sector (V1I--24-11-77) 
9S ' 

Kashmir (VII-17-11-77), 141-42. 

Labour trouble in Indian Airlines 
(VIII-9-12-77), 246. 

Lock out in Enfield India Ltd in 
Tamil Nadu (VII~16-11-77) 
104. ' 

Mis-management at the function of '. 
National Film Festival Awards 
(Vm-30-1l-77), 43-44. 

Move to increase Oil Prices by 
OPEC Countries (VIII-6-12-77) 
104. • 

National Commission to Review 
Education System (VlII-S-I2-
71), 160. 

National Plan to protect Bankin, 
System MII-2-12.n). 214-15. 



.KAL YANASUNDARAM. SHRI M-
Contd. 
New Rust Resident Varieh' of 

wheat (VIlI-S-12-77). 5S 
New Sugar Policy (VlI-14-11-71). 

~9-40. 

New Trade and Distribution policy 
for Kharif Grains (Vll~14-11-71), 
157-58. 

-One-Day Hunger Strike Emp:oyees 
of Southern Railway (VlI-
29-11-77). 104-05. 

Progress of "MONEX '71" and 
"MONEX '79" (IX-23-12-77). 
121. 

.Project Report on Steel Plant at 
Visakhapatnam by Dastur &. 
Company (VlI-17-11-77), 94. 

Reaction of National Forum of 
Shareholders to Committee on 
Companies and M.R.T.P. Acts 
(VIl-29-11-77). 218-19. 

Recommendations of the Pillai 
Committee (lX-16-12-77). 151. 

Report of Kuldip Nayar Committee 
on set up of Samachar (VII-
16-11-71). 180-82. 

Report on Indirect Taxes (V{T_· 
18-11-77). 2)4 

Representation to Government by 
Railwaymen for Bonus (VlII-
13-12-17), 115. 

Running of Special Trains to 
Madurai for All India Railway-
men Federation Confercncc. 
(VII-I5-lI-71). 101. 

Scheme to bring Krishna water to 
Madras (VIl-14-11-71), 255-57. 

Submission of Expansion Proposal 
~ by Refineries (VII-29-11-71). 

219. 
S~estions (rom F.I.C&C.I, regar-

ding M.R.T.P. Act (VlI-29-11-
77), 220. 

Talk.s between India and European 
Common Market in Brusels 
(VIII-2-12-77), 67. 

Threat of dire consequences 
received by top ofJicia1s of Anti-
smuggling Orgauisation (VIlJ -
2-12-77). 45. 

393 

KAL YANASUNI>ARAM. SHRI M-
Coneld. 
World Bank Aid to bring Krishna 

Water to Madras (VU-28-U-
77), 92. 

World Bank Loan for Bombay 
Higto Proiect (VJlJ-9-12-77). 
13:\ 

DebfJles 
Attack 00 Indian Embassy official 

in Washmgton (Mattera under 
rule 371) (VIlI-I-12-77), 302-
04. 

Code of Criminal Procedur. 
(Amendment) Bil!.: 
Int. (IX-23-12-77). 349·50. 

Damage to crops and property 
caused by recent cyclone in 
Tamil Nadu and Pondicherry. 
(VlI-16-11-77). 250-54. 

First Report of the Railway Con-
vention Committee (Res) (lX--
22-12-77). 215-19. 

Re. Discussion 00 cyclone affected 
areas (VIII-II-2-77). 196·97. 

Re. Matters under Rule 377 (VlII-
6-12-77), 265-66. 

Re. Question of Privilege (VII-
16-11-77), 202 (VII-29-11-77). 
248-49. 

Recent Cyclooes and ftoods in the 
Southern States (M) (VlJI-6-12-
71). 354-59. 

KAMATH. SHRl HARI VISHNU: 
Allegation by Indian Commercial 

Pilots' Association (lX-23-1l-
71). 131-32. 

Blank Misa Warrants tVII-16-11-
77). 192-93. 

Confirmation of officers in Rail ways 
with long service (IX-20-12-77). 
143-44, 

Expert Oroup on use of Antibiotics 
(VII-17-11-77), 83-84. 

Grant of Permission to Ex P.M.s· 
House in Green Belt (VII-ll-ll-
77). 240. 

Import of Crossbar telephone 
exchange (VlI-24-11·77), 82-83. 
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KAMATH. SHRI HAlU VISHNU- KAPOOR SHRI L. L.-Contd. 
Contd. \ Ambitious Targets to provide moro~ 
Inquiry into Lathi Charge in Tihar Jobs by the Khadi and Village 

Central Jail. Delhi (VIl-23-1l- Industries Commission (VIII-
77. 110. 7-12-77). 8. 

Investigation into the AUe~e~ Amendments to Companies Act and 
Assault on Shri Sanjay Gandhl M.R.T.P. Act (VIl-15-11-77). 
(VII-16-11-77). 191-92. 159. 

Million Dollar pay-offs for Cochin Amount given to org.anisations for 
Social Welrare and Cultural 

Refinery Officers (VII-i5-ll-77). Activities (VII--14.11-77). 259. 
124. 

Atrocities on Hadjans (Vll- -l6-11· 
Performance of Public Relatioosd 77). 140-42. 

and Publicity Officer;> abroa 
(IX-22-12-77). 25. Automatic Telephone Exchange at: 

P'urnea. Bihar (VIl-24-11-77). 
Person detained without Trial 156-57. 

(VII-16-11--77). 68-70. Availabililly of Authentic Hindi 
Proposal to amend Emergency version of Indian CQIlStitution 

Provisions in Constituticm (VU- (VII-23~1l·77). 141. 
IS-11-77), 121·22. Average of surfaced road in Bihar 

Publication of List of Medicines for (VlII-7-12·77). 118-19 
Reimbursement (lX-22-12-77). Beggary among able-bodied people-
128. (1X.-19-12·77), 88·89. 

Seizures made during Emergency Benefits to workers from the export 
from Jaipur and Gwalior Pala.;cs of Marine Products. Leather. 
(VIl-I 8·11-77). 121. Timber etc. (VI1-18·11-77), 177. 

Time capsule l VlI-14-11·77). 64. 78. 
Yoga Assessment Committee (lX-- Cases under arbitration (VII-

1912.77). 137-38. 16·11·77), 153-55. 
ICAMBLE. SHRI B. C. : Complaints against personal staff of 

Ministers in Mrs. Gandhi'. 
Damage due to Cyclone in Southern Govemm~nt (VIII-2.12.77). 67. 

State~ (IX-19.12·77). 246 .. 68. 
Warning issued by the Department rontribution made by Companiea-

of Meteorology on cyclone (IX- by way of Advertisements in 
23-12-77). 259-60. Congress party magazines/Souve-

Debates nirs (VII-15-11-77). 11-19. 
Constitution (Forty-fourth Amend- (;onversion of Rupsa-R~iriposbi 

ment) Bill : Narrow Gauie into Broad Gauge 
Consid. (IX-19.12.77). 338-41. line (IX-20-12-77). 221·22. , 

Creation of a New Ministry tor. 
Public Safety Ordinance b:.ued by Harijans (VII-23-11.77). 37. 

Jammu and Kashmir Govern-
ment (M) (VIll-12·12·77>. 354--- Distribution ot Milk by Delhl 
S7. ~~~40.Scheme (VII-21·11·77). 

KAPOOR, SHRI L. L. : Facilities at Tourist spots in Bihar 
Actual Figures for productbn and and U.P. (lX-23·12·77). 152-

,Export of .sugar by sugar Mills ~. 
(VII-14-11-77), 120-21. Firms against whom income tax .. 

Advertisements released by OA VP I wealth tax and estate duty over 
to Newspapers and Souvenirs. rupees twenty five Iakhs is otu· 
(VlI-16·11·77). 153-54. standing (VIII-:.9-12-77), 226. '------------------------------.------------------------
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KAPOOR, SHRI L. L.-Contcl. 
Functioning of Kasba Telephone 

Exchange, Bihar (VII-24-11-77). 
R6. 

Grant of exemptions from Excise 
:.lnd Customs Duties (IX-16-12-
77), 152. 

Guidelines fur Addition Or COb-
struction of Additional New 
Railway lines (VIIl-J3-12-17), 
112-14. 

Import of Gas Turbine Generators 
CVIl-23-11-77), 181. 

Import of unrefined edible oil 
(VU--18-11-77), 178-79. 

Level Crossing at Balasore Railway 
Station (IX-20-12-77), 220-21. 

Liberalisation of Policy for Import 
of Dry Fruit~ (VIlI-9-12-77), 
224. 

MICA exported from Bihar (VIII-
9-12-77), 94. 

Mill-wise Requirement of Refrac- I 

tory Matenal of Public Sector 
Steel Mills (VII-24-U-77l. J()4-
95. 

Over-bridge at Banmankhi Railway 
Station (VII-29-11-77), 98. 

Pay scales of News reporters. Sub-
editors. News Readers-cum-
Translators working in AIR (VII 
-23-11-77), 141. 

Pending applications for Gas Con-
nections in Delhi <VUI-6-12-
77), 23-24. 

Plying of vessels between Diamond 
Harbour and Towns along 
Ganga River (VII-16·11-77). 
34. 

Premature Re-payment of Compul. 
sory Deposits eVU-IS-II-77)' 
159-60. 

Price. availability and distribution 
of mustard and repesseci oil (VII 
-18-11-17). 36-37. 

Production of Defence items (IX-, 
14-12-77), 95. 

Production of Hydro-Electric 
Power in Katalya Hydro Electric 
Station, Bihar (vlII--30-11-77) 
82-83. 

26-159 LSS (l\D) /18 

KAPOOR. SHRI L. L.-Contd. 
Proposal to run Super Fast Traina 

during 1977-78 (VITI-13-12-77l. 
:Z4. 

Proposal to scrap Sales Tax MT-
lS-11-77), 5-6. 

Repairs to Government Quarters iD 
Devnagar and Gold Market Area. 
New Delhi (VII-21-11-77). 237-
3S. 

Rise in Assets of Big Industrial 
houses (lX-20-12-77), 40-43. 

Setting up of a Super Thermal 
Power Station in Bihar (VII-
23-11-77), 181. 

Setting up of Wing to deal witb 
Workers' Participation (VII-
17-11-77), 108. 

Shortage of Cooking Gas Cylinders 
(VII-29-11-77), 213. 

Starvation Deaths in Bihar (VIT-
28-11-77). 218-19. 

Support Prices of Agricultural Pro-
duce fixed by APC (VIJ-l4-11· 
77), 260-62. 

Use of Hindi in Legislative Depart-
ment (VIII-6-12-77). 

Vacant posts in SISI in BackwanJ 
States (VII-16-1l-77). ISS. 

Yearly Production of Steel in Pub-
lic Sector Undertaking (VU-
24-11-77), 19J. 

Debates 
Discussion on Employment of 

Scheduled Castes and Scheduled 
Tribes in Services against Reserv-
ed Quota. (Dis) (VII--17-11-77). 
330-33. 

Droufht and Starvation c(lOditions 
in North_ Bihar (Matter under 
rule 377) (VI1I--30-11-77), 256. 
57. 

Inland Steam Vessels (Amendment) 
Bill: 
Consid. (VIJ-16-11-77). 274-

76. 
Ohituary Reference - Death ot 

Shri Prakash Vir Shastri (Vln-
23-11-77). 256-57. 

Reported armed raid on a residen-
tial bungalow in New Delhi 
~.A.) (IX-14-12-77), 257-59. 
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KAPOOR. SHRI L. L-Ctmcld. 
Twentieth. 1Wenty·first and Twen· 

ty-second Reports of the Com· 
missioner for &heduled Castes 
and Scheduled ribes (M) (VII-
17-11·77). 330-28. 

KAR. SHRI SARAT: 
Direct Boeing Service to Bhuba· , 

neshwar from Delhi (VIII-2·t:! 
77). 88. 

Distribution of Ammonium SuI· 
ohate by FCI (VIII--13-12·77l. 
122-23. 

btablishment of Cancer Institute, 
Chest Institute and Extension of 
Specialized Medical Facilities in 
Orissa (VIII-l·12-77), 84. 

Fertiliser Plant at Paradeep Port 
WlI-29-1l-77). 102. 

Flight connection from Bhuballesh· 
war to Konarak (VIII-9· 1 2·77). 
13-15. 

Protection of Konarak. Jagannath 
and Lingaraj Temples, Orissa 
(VII-28·11-77). 45-47. 

Quantity of Calcium Ammonium 
Nitrate Supplied to Orissa and 
Andhra (IX-22·12·77). 123. 

Quantity of Plates Supplied to 
Stock Yards (IX-22·12-77). 70 

Representation from Paradeep 
Shramik Congress reo Veritlca-
tion of Membership of Union 
(VIII-8-12-77), 48. 

Shifting of Studio and office of AIR 
Cuttak to New Venue (VIll-
30·11-71). 91-92. 

T. V. Centre at Bhuvaneshwar 
(VHf-30-11·77). 209. 

Debates 
Recent Cyclones and floods in the 

Southern States (M) (VllI-6-12-
77). 339-40. 

KARAN SINGH. DR. : 
Development of Forests MJ-

14-11-77), 1-1 ... 15. 
Employment of Local Talent in 

Kudremukh Project (VIll-' 
1-12-77), 10. 

Entertainment Expeaditure by Ah 
India High Executives Abroad 
(IX-23-12-77), 12. 

KARAN SINGH. DR.-Conltl. 
Incidence of Malaria in the country 

(VII 1-8-12-77). 15·16. 
Setting up of PlanetariulD in DeIhl 

(VlII-5·12-77). 14. 
World Hindi foundation (VIJI-. 

7-12·77), 121-22. 
De hates 

Cyclones in the Stales 1D the South 
(M) (VII--24·11·77). 278-79. 

Public Safety Ordinance issued by 
Jammu and Kashmir Govern-
ment (M) (VIII-12-12·77). 
380-85. 

Public Safety Ordinance issued by 
the Jammu and Kashmir Govern. 
ment and reaction of Govern-
ment thereto (CA) (V1II-2-12-
77), 241. 

Re. Discussion on cyclone affected 
areas (VIII-1-12·77), 208. 

Recent Cyclones and floods in the 
Southern States (M) (VIII-6-12-
77). 319-26. 

R.eport (1974) of Commission ot 
Inquiry into the Disappearance 
of Netaji Subhas Chandra Bo. 
(M) (VIII-8-12-77). 235-39. 

!{ASAR, SHRI AMRUT: 
Auditing the Accounts of Coopera-

tive Societies (IX--23-12-77). 
215. . 

Bridge over the River Chapora (IX 
-14-12-77). 61·62. 

Daman Ganga Bridge, Gujarat 
(VIII-30-H-77), 49-50. 

Filling up the Posts of Professors 
in Goa Medical College (IX-
15-12· 77). 43. 

Memorandum from Goa Cashew 
Manufacturers and Exporters' 
Association (IX-I6-12-77). 66. 

Oil Exploration in Goa (VIII'--
13-12-77), 51-52. 

Relief for Pensioners (IX-23-12. 
77). 50. 

Subsidies to Fishermen of Goa. 
Daman and Diu (VII-28-U· 
77). 56-57. 

111ari Irrigation Project (VIII-
12-12-77). 57. 
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KHAN. SHRI MAHMOOD HASAN: 
Advance increments to some parcel 

derks at New Delhi Station (VIII 
13-12-77). 107. 

Sub-letting of Government Quar-
ters in New Delhi (IX-19-12-
77). 130-31. 

KHRIME. SHRI RINCHING 
KHANDU: 

Debates 
Leave of absence (IX-19·12· 77). 

259·60 
KISHORI LAL. SHRI: 

All India Council of Technical 
Education Meetinas (VII-28.11-
77). 21 

Rural Electrification in Chota-
nagpur (BIHAR) (VII-23-t;t-
77). 21. 

KODIYAN. SHRI P. K.: 
Air conditioned shopping complex 

in Connaught Place. New Delhi 
(VTI-14-11-77).207. 

Aluminium Plant on the East 
Coast (VII-24·11·77). 192. 

Arrest of Oil Mill Owners in Delhi 
(IX-22-12-77). 97. 

Awarding of contract to a Black 
Listed contractor by DDA (Vrn 
-5-12-77). 119-20. 

Blocking the border roads by Snow 
in Winter (IX-14-12-77). 135. 

CBI inquiry in the allotment of 
land to J. D. Tytler School. New 
Delhi bv DDA (IX-19·l2.771. 
242. 

Central Financial Assistance for 
updating Land Records and 
Consolidation of Land Hold. 
(VlIT-I2-12-77). 1-6. 

Chain of J anata Hotels (VTI-
18-1 ]·77). 92. 

0vic amenities in Janakouri L.I.O. 
tlats (VII-28-11-77). 193. 

Coca-Cola Bott.ing plants and fate 
of their employees (VII-l6-11· 
77). 186. 

Consultation with Nations of Indian 
Ocean Re. U.N. Resolution (VB 
-24-11-77). 17-26, 

KODIY AN. SHRI P. K.-Conld. 
Demand of Wages & Bonus b, 

Workers of Readymade Garment 
Factories (JX~15·l2·77). 174. 

Demolitjon of Unauthorised con-
struction in Delhi (VII-14-U-
77). 144-45. 

Excise duty on sugar (IX-l6-U. 
77). 131. 

Expansion of Madras Refineriea 
(VIII -13-12·77). 32. 

Export of Iron Ore to Japan (lX-
23-12-77), 257·58. 

Financial Assistance for Develop-
ment of Languages (VIII-12-12-
77). 146-47. 

Further Increase in the Floor Prices 
of Rubber (lX-23·12-77). 28-
36. 

Gold Fund in Vayanad area of 
Kerala (VIII-8-12-77). 53. 

ICAR plan on rice production (IX 
-19·12-77). 48. 

Imposition of ban on Export of 
Rose wood Timber logs (VIIt-
9.12.77). 15-18. 

Iron and Manganese Ore lying ia 
Orissa State (VIII-2.I 2·77l. 
144-45. 

Lack of amenities in DDA resettle-
ment colonies {VII-I 4·11-77). 
206·07. 

Land Ref(lnn~ (VII-14-11-77). 
44·45. 

Memorandum from the Coca Cola 
Workers for Nationalisation 0' 
Soft Drink Factories (VII-23-11-
77). 195. 

Molestation and Murder of HarijlD 
women (VIIT-30-lJ -77), 3?r-' 
36. 

News Item 'Proceeds of U.N. Gift 
Missing' (VII-28-11-77). 54·55. 

Non-fulfilment of Obligation ~ 
producing stipulated quota of 
Controlled cloth (VlJl-7.12.77). 
81·82. 

Non-Implementation Payment of 
Gratuity Act. 1972 (VII-24-U-
77). 192·93. 

Non·utilisation of Imported Ground-
nut Oil (1X-23-12-77). 134. 
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XODIYAN. SHRI P. K.-COfltd. 
ONGC Survey in the off short" 

Region of Kerala (VI11-6-12· 
77),2-5. 

Petro-chemica1 complex at Haldia 
(lX-20·12-77). 119. 

Production of Soaps by Mis 
Hindustan Lever Ltd. (VIU.-
7-12-77), 172·73. 

Proposal to stop sale of Smuggled 
Goods (VIll-9-12-77). 189. 

Regularisation of Unauthorised 
colonies in Delhi (VI1-14-11-
77), 58-59. 

Relay Hunger strike by Post 
Graduate Students of Patel Chest 
institute, Delhi (VII--24-11-77), 
190-91. 

Report of the study team on atro 
cities on Harijans (VII-16-11-
77), 67-68. 

Restoration of Alienated Tribal 
Land (VIII-7-12-77), 39. 

Setting up of medium sized cement 
Units in integrated. Steel Plants 
(VOI-I-12-77), 54. 

Smuggling across Indo-Nepal and 
Indo-Bangladesh border (VIl-
18-11-77), 17]-72. 

Spraying against Mosquitoes by 
NDMC (IX--I5-12-77), 73. 

Spread of Jhunjhunia weeo in Tri-
bal areas of M.P. MI-28-11· 
77), 192-93. 

Statehood for Delhi (VII-23-11-
77), 196. 

Study of science by employees of 
CSIR (VII-23-11-77), 194. 

Verification of Passport forms (VD 
24-11-77), 117. 

Violation of Foreign Exchange 
Regulation Act by Multinational 
Companies (VIII-2-12-77), 77. 

Water Supply to Unauthorised 
Colonies MI-28-11-77), 194. 

World Bank Assistance for Calcutta 
Underground Railway (Vll-
29-11-77),89. 

Debates 
Agreement between India and 

Bangladesh for sharing Ganga 
waters at Farakka (M) (IX-
lS-12-77). 268-71. 

.--------~-- ---"--' ... _----
KODIY AN. SHRI P. K.-Conc/d. 

Employment of Scheduled Caste, 
and Scheduled Tribes in Services 
against reserved quota (Dis) (Vn 
-21-11-77), 28:)-92, 

Home Minister's r~ported Circular 
reo special varifica tion of persons 
from Kernla and West Beoaa1 
seeking government employment 
(CA) (VlII--2-12-77), 276-78. 

Public Safety Ordinance issued by 
Jammu and Kashmir Govern-
ment (M) (VIII-I2-12-77), 385-
86. 

Recent cyclones and floods in the 
Southern States (M) (VIU-6-12-
77), 315--18. 

Reported abolition of food zones 
(CA) (VIl-l4-11.77), 293. 

Reported large scale influx of 
reform from Bangladesh (C.A.) 
(VIlI-I-12-77), 291--94. 

Twentieth, Twentiy-first and Twen-
ty second reports of Commis-
sioner for Scheduled Castes and 
Schedule4 Tribes (M) (V1I-
21-11-77), 289-92. 

KOLANTHAIVELU. SHRI R. : 
Action against Manufacturers of 

Spurious and adultemted Drugs 
(VTII-I-12-77), 63. 

Construction of Staff Quarters as 
Taluk Headquarters by Telephone 
Department (lX-15-l2-77), 38. 

Dual Pricing Policy for sugar (VTI 
---14-11-77), 169-70. 

EXP011 of Charl~oal Etc. (VII-
18-11-77), 146-47. 

Export of Cotton Ropes (VU-
18-11-77). 145-46. 

EltpoTt of Khandsari Sugar (VIII 
2-12-77). 133-34. 

Export of Spare Parts of Low Lift 
Pumps (VI1-18-11-77), 147. 

Import of Liquorice from Afghani-
stan (IX-16-12-77), 85. 

Khandsari Sugar Factories (VII-
]4-11-77), 102-03. 

Open University Scheme through 
Correspondence Courses (VII-
28·11-77), 90-91. 
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KOLANTHAlVELU. SHRI R-
COn/d. 
Payment of House Rent Allowance 

to Employees of Telephone J)e. 
partment serving at Taluk Head. 
quarters (IX-15·12·77). 103. 

Quantify and Value of Tobacco 
Exported (VII-18·II· 77). 56-
58. 

State Road Transport System (VIII 
-30·11· 77). 89-91. 

Steps to prevent population explo. 
sion (VII --24·11· 77), 43. 

KOLUR. SHRI RAJSHEKHAR : 
Assistance by World Bank for the 

Establishment of Marketing Yard 
in Upper Krishna Project Area 
(VlIJ --12 -12-77). 103-04. 

Conversion of Bangalore-Mysore 
line from Metre Gauge to Broad 
Gauge (Vlll---6-12-77). 199·200. 

Requisites for Divisional H.O. 
(VnI~6·12·77). 44·45. 

Setting up of Thermal Power Station 
in Kamataka (IX-14·12·77). 
152. 

Waiving the Sratutory Provi&ion for 
Consultant Doctors OX-·22·12· 
77). 61. 

~OSALRAM. SHRI K. T.: 
Aerodrome at Kayathar in Tamil· 

nadu (VII-IS· I 1· 77). 104. 
Annual expenditure incurred by the 

Salt Commissioner's Organisation 
(VIII-30-11.77). 78·79, (VllI-
8·12·77). 130. 

Ban on Export of Salt from T~ti. 
corin to West Bengal and Orissa 
(VII-6-] 2· 77), 30-36. 

'Casual Labourers' employed under 
D.S.T.E. /W /Tambaram Southern 
Railway (lX-·20-12-71), 141·42. 

'Comment about the salt commis· 
sioner's "ffee by the former In· 
dustry Minister (VII - ·23-11 -77), 
77), 104. 

-Concession offered to people of 
Indian origin to leave Sri Lanka 
(VlIl-8-12-77). 98. 

Defailment of Madras Ramesh· 
waram Passenger Train (VIT-· 
15-11-77). 98 . 

. _-"_._"._-,, .. -----_.,,---

KOSALRAM. SHRI K.· T.-Contd, 
Dislocation in Train Services in 

Tamil Nadu on the day of arrest 
of Mrs. Gandhi (VIII~13-12-
77). 71·72 

Fish catch from coastal areas of 
Tamil Nadu and Kerala (VIIJ-· 
2·]2-77). 36-3lt 

Fishing Harbour at Kulasekara-
patnam (VII-14-11-77), 263. 

Fishing Port in Kola Chat Kanya· 
kumari (VlI-21-11-77), 135, 

Geological Survey in Tirunetvely 
and Kanyakumari Districts (VII-
17-11-77). 71. 

lntroduction of STD Facilities at 
Palayamcottai (VIl-24·1l-77). 
102. 

Jobs for Unemployed (VII-17·11-
77). 205. 

Loss suffered by Railway duriDJ 
Shrimati Indira Gandhi's vi.~it to 
Tamil Nadu (VlII-6-12-77). 
188. 

New Trade and Distribution policy 
for Kharif Grains (V1I-14-11-
77), 157-58. 

Prawn Fishing Operations (VII-
14·11-71), 263. 

Production of salt during the last 
four plan periods (VII-16-11-
77). 108-10. 

Railway station building at Kanya-
kumari (VII-1S-11-71), 55. 

Recommendation (){ Technical 
Committee Re: Diversion of. 
Rivers of Kamata~a and Kerala 
(VII -14·11-77), I OO-OJ, (Vnf-
12-12-77), 201·02. 

Report on Kabini Dam on Cauvery 
(VIII-I2-12-77). IQ1. 

Requirement of Salt ror Humaa 
consumption and Industrial pur-
poses and excess ~lVement 01 
sah into any particular State 
nX--14-12-77), 187---i-90. 

Rural Banks. in Ti~Pelvl':li and 
Ramanathapuram ~tricts (VllI 
-9·12·77). 137. '. 

Survey of Underground Water in 
Tirunelveli Tamil Nadu (V1I-
21.11-77), 239. ' 
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KOSALRAM. SHRI K. T.-Cone/d. 
Debates 

Code of Criminal Procedure (Am· 
endment) Bill (Amendment of 
First Schedule): 
Int .• (VIT-18·11-77), 297. 

Constitution (Amendment) Bill 
Amendment of Seventh Sche-
dule) : 
Int, (VII-18-1l-77). 298. 

Damage to crops and property. 
caused by recent cyclone in TamIl 
Nadu and Pondicherry (VII-
16-11-77).249-50. 

Payment of Bonus (Amendment) 
Bill: 
Consid. a. (VIII-9·12-77), 303-

04. 
Reported decision to ban export of 

processed frog legs (Matter under 
rule 377) (IX-23-I2-77), 453-S4. 

Safety of people of Indian Origin 
and Tamilians in Sri Lanka 
(Matter under rule 377) (VIII-
5-12-77), 259--61. 

~RISHAN KANT. SHRI : 
Contribution made by Companies 

by way of advestisement in Con-
gress Party Magazine i Souvenirs 
(Vil-I5·1 t-77). 

I 
I 
i 

Marketing of Indian Products in I' 

South East A~ian Countries 
(VIH-9·12-77). 22. I 

Proposal to scrap Sales Tax (VII- ! 
18.11-77). 6. : 

Debates 
Agreemen! between India and 

"Bangladesh for sharing Ganga 
Waters at Farakka (M) (JX-
15.12·77). 246-50. 

B.O.H. (JX-·16-12-77). 2~4-8S 
Oosure of Publication of National 

Herald. Delhi (Ad M.) (lX-
19-12-77). 252. 

Reported decision of management 
to elote down National Herald, 
Delhi (CA) (lX-IS·12·77). 179 

83. _ ... _- .. --.------

KR1SHNAN, SHRI G Y.: 
Allotment of Houses to the Perso.QI 

Registered with DDA under 
MIG Scheme (VIH-12-12·77), 
130-31. 

Ambitious Targets to provide more 
Jobs by the Khadi and VJ1lago 
Industries Commission (V1II-
7-12-77). '1-10. 

Amenities for Second Class Passen-
gers (VII-lS·ll·77). 35-36. 

Appeal by International Federation 
of Airline Pilots Association 
(VIJI-9-12-77), 134. 

Approval by Karnataka Govern-
ment to undertake a big project 
to improve Sericulture with 
World Bank Assistance (VIII-
7·12· 77). 181. 

Average cost per acre on use of 
Seed, Fertiliser. Irrigation and 
labour (IX-19-12-77), 192-96. 

Balloning Technig,ue for Protest of 
stored commodllies (lX~19·12-
77). 191-92. 

Cease and Desist Orders passed 
against Companies by M.R.T.P.e. 
(TX-20·12-77). 167·68. 

Change in valuation procedure of 
Wealth Tax on Immovable pre> 
perty (VIII-2-12-77), 19ti 

Coconut oil as industrial product 
(IX-16-12·77). q3 

Commission for EducatioD. Employ ... 
ment. Labour and service condi-
tions of Nurses (VIJ-·24-11-77)~ 
42·43. 

Conversion of Basic Drugs into 
Fonnulations and tablets (IX-
20-12-77). 46-48. 

Criticism on Rolling Plan Con-
cept (VII-16-11-77), 107. 

Crop Insurance (lX-.J 9·1.2·77). 
158. 

Dearness Allowance to Central 
Government employees (VII-
18·11·77),21 \·12. 

Development of ayurvedic Milk 
piJI (VIII-I·12-77). 40. 

Edible Oils imported from Malay-
sia and Singapore (VIlJ.--8·12-
77), 95-96. 
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KRISHNAN, SHRI G. Y.-Contd. 
Eltport of Bulls and Buffaloe3 (IX 

-19-12-77), 90. 
Export of Indian Commercial Ply-

wood (IX-23-12-77), 51-52. 
Gifting of Purifying Tablets to 

Flood-hit villages by Church's 
Auxiliary for Social Action (VIJ 
-17-11-77), 76. 

Gold find near Kolar by Gf'.ological 
Survey of India (IX-J~-12-77). 
80. 

Gold, Nickel, Copper Deposits in 
Off-shore areas (IX--2/-12-77). 
85. 

Harijan burnt alive in village of 
Mathani Block. Bihar tVUI-
30-11-77), 77-78. 

Harijan vigilance committeell (VII 
-16-11-77), 143. 

Houses for Central Ministe~ (VII 
-14-11-77), 164. 

Implementation of 12 Point Prohi-
bition Programme (VII-l4-U-
77). ~2. 

Increase of price of Paper (VIlI-
30-11-77), 221. 

Investigation into the funds of 
Congress Party (VII-16-11-77), 
100. 

Labourers killed / injured in Private 
and Public Sector Industrial 
Units (IX-22-12-77). 57. 

Labourers killed/injured in Private 
and Public Sector Industrial 
Units (lX-22-12-77). 57. 

List of SC and ST (IX-14-12-77). 
24-27. 

Loan Agreement with Canada 
(VIII-2-12-77), 19'i 

More airbuses for Indian Alrlines 
(VIII-2-12-77). 33-34. 

New Projects for Coal (VIII-
3()-11-77). 220. 

New Trade and Distribution policy 
for Kharif Grains (VII-14.11-
77), 157-5S. 

Number of pal>sport applications 
received from M.P. (VII-24-11-
77), 111. 

, ~--~-~----

KRISHNAN, SHRI G. Y.-Concld. 
Oil in Gangetic Basin VlII-1'i-12-

77), 69, 
Proposals for Irrigation Project'> in 

Karnataka (VIII-S-12·77). 182-
83. 

Quality of Rice being supplied to 
Ration Card Holders in Delhi 
(VIII-12-12·77), 43-44. 

Realisation of dues outstanding 
with Coal Buyers (VIII·-30-11-
77), 219-20. 

Recommendations of Marathe Com-
mittee (IX-20-12· 77). 233 ·34. 

Research Pro!ramme undertaken 
by Indian Institute of Public Ad-
ministration (IX-23-12-77), 165-
66. 

Restrictions on Passengers Return-
ing from India (VII-IS-lI·77). 
79-80. 

Review of working of workera 
Education Scheme (lX-I4-12-
77), 158. 

Rise in price of Stainless Steel uten-
sils UX-14-12-77). 192. 

Slump in Demand of NitrogenoUl 
Fertilizers (VIII--5·12-77), 57-
58. 

Statutory warning about danger ot 
Intoxicating Drinks (VJI·-Z8-11-
77), 76. 

Strengthening of M:ncs RCl!ICue 
Stations (VIII-S-12-77), 33-34. 

Study of Nationul Income and 
Wage Policy by Ministry of 
Railways (VII-29-11·77). 91-92. 

Suggestion by Karnataka Govern-
ment regarding Development of 
small industries (VIII-30·11-
77), 218. 

Survey regarding Deaf and Handi-
capped persons (VIJI-IZ-12-77). 
144. 

Wheat and Milo Lo Kamataka (VII 
28-11-77). 104. 

KRISHNAN. SHRIMATI PAR-
VATHI : 

Agreement with USA for Repay-
ment of PL·480 funds in Com-
moditv Terms (VIII-9·12-77), 
72. . 
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KRISHNAN, SHRIMATI PARVA-
THI-Contd. 
Amendme.:ts to urban Land Ceil-

ing Act (VIl-14-11-7?). 38. 
Awarding of contract to a Black 

Listed contractor by DDA (VIII 
-5-12-77). 119-20. 

Bogus Freedom Fighters Pensioners 
(VIII-7·12·77), 55-57. 

Bringing of Science Journals under 
pul>lication and Information 
Directorale by CSJR (VIIl-
30-11-77), 87-ti9. 

Central Police Commission (VII-
:23-11-77). 194. 

Concession in goods traffic by Rail-
ways (IX-20· J 2-77), 36. 

Dearness Allowance 10 Central 
Government Employees (VII-
18·11-TI). 2p·12. 

Delay in visit of United States 
President (VIII-·1-12·77), 68. 

Dual Pricing Policy for sugar (VII 
-14-11-77), 169·70. 

Electrification of Resettlement Colo-
nies in Delhi (VII-28-H-7?). 
179. 

Expansion programme of I.r.S. Co. 
Ltd. (VlI-24·11· 77), 41-42. 

Fall on Orders for Sheets on Alloy 
Steel Plant Durgapur due to re-
duction of Import Duty on Stain-
less Stee] (VIII -8·12·77). 31-32. 

Findinj!s of survey conducted by 
U. P. Financial and Marketing 
Service (VIII-2·12-77). 188. 

leAR Plan on Rice Production 
(IX-19-12-77). 48. 

Illegal Coal Mining by Private 
Operators in Jharia and Hazari· 
bagh (VII --23-11-77). 31. 

Import of Raw Jute (IX-14-12-
71). 117. 

Impon of SUlZar in USA (VJI1-
9-12-77). 229. 

IllQuiry lIet up to Inquire into the 
C'hasnala Accident (VIIT-I-12-
77,), 188. 

Ishwar Patel Comltlittee on School 
Education (VIIT--12-12-77). 36· 
37. 

KRISHNAN. SHRIMATI PARVA· 
TID-Coord. 
Liberalised rules for foreign travels 

(VJII-2-12-77). 173-75 . 
. Loss to Government due to meeting 

the Cotton Requirements of 
Textile Mills at Subsidised prices 
(VIII-7.12-77). 163·64. 

Managerial R~mu~leration in Cor-
porate Sector (VII-29·1l-77), 
107. 

Meeting of Sales Oflicers on Steel 
Industry (IX-l 5··12·77). 34. 

Memorandum from All India Cen-
tral Ground Water Board Em-
ployees (IX--19-11-77), 116-17. 

Memorandum from All India P & T 
and Central Government Pensio-
ners' Association (VIII-2·12· 
77). 2{}-25. 

Merger of Accounts (lerk Grade I 
and II into One Grade (VII-
29-11-71). 169-'iO. 

New!! Item Captioned Panipat 
Blanket Units (VII-28·11-77). 

'78-79. 
New Railway Div'sion in Mughal-

sarai (VlI-29-11-77). 30 -35. 
No benus for 1976 for employees of 

Caltex Oil Refinery (India) Ltd. 
(VIT-15-11-77). 127-28. 

"CXean to Sky" Expedition (VII-
18-11-77).69-70. 

Permission to Indian Private 
Businessmen to make Financial 
InveSltments abroad (IX-16-12-
77). 133. 

Prices of Anti-Malarial Drugs (IX 
-20-12-77). 193-94. 

Price of Steel (VHI·-1-12-77). 37. 
Purchase of Power Plant Equip-

ments for Durgapur and Gorakh-
pur Captive Stati(l11s (VII- 29-11· 
77). 155. 

Railway Development Programme 
(VlT-29-11-77). 12-13. 

Report of Joint Working. Groups 
(VIT-17-11-77). 163-64. 

Representation to Government by 
Railwaymen for Bonus (Vnf-
13-12-77). 115. 



NAM'e INDEl[ 403 

KRISHNAN. SHRIMATI ,PARVA-
THI-Concld. 
Rule Re: use of stabilizing and 

Emulsifying Agents in Flavours 
(VII-17-11-77), 56-57. 

Scaling Down of Export Target by 
STC (IX-23-J2-77), 47.48. 

Seven Year Food Aid from Euro-
pean Economic Community 
Countries (VI 11--12-12-77), 230-
31. 

Shortage of Bread (VU~23-11'77). 
149. 

Show Cause Notie.: to Pfizer for 
Violation of Industrial Licences 
Laws (VII--29-1l-77), 169. 

Storage problem after Kharif arri-
val (VlI-21-11-77), 95-Q6. 

Suspension of land reform in Pun· 
jab (VII-21-} 1-77), 194. 

Token Strike by Officers aDd Em-
ployees of Commercial Banks 
and Reserve Bank of India (VII 
-18-11-77), 212-14. 

Use of Naptha by Petro-Chemical 
Complex at HaJdia (VJII-6-12-
77), 120-21. 

Visit of Chinese Trade Mission to 
India (VIII-9-12-77). 230. 

Debates 
B.O.H. (VIIJ-5-12·77), 257. 
D.S.G. (Genera!), 1977-;8 (lX~ 

14-12-77). 291-95 
Obituary Reference --

Death of Shri Prakash Vir Shas-
tri (VIJ-23-11-77), 252-53. 

Payment of Bonus (Amendment) 
BiU: 
Consid,. (VIlJL7-12-77), 248- I 

52. 
Consid. CI. VIII--12-12-77), 279 

-81. 
Re. Discussion on cyclone affected 

areas (VII1-1-12-17), 20S-0q. 
Serious Train Accidenls at Sarai 

Gopal Flag Station level Crossing 
and Naini Station (M) (VII-
23-11-77). 224--32, 

Statement on "Samachar" by the 
Minister of I nformation and 
Broadcastin~ (M) (VIII-I·12-
71). 305--11. 

KRISHNAPPA, SHRI M. V.: 
Incidence of Malaria in the country 

(VlII-8-12-77). 17-18. 
Debates 

Steps for removal of economic 
backwardnes~ of four districts of 
Eastern Uttar Pradesh (M) (VIII 
7-12-77). 291--94. 

KUNDU. SHRI S.: 
Reported large scale influx 01. 

refugees from Bangladesh (CA) 
(VIII-I-12-77), 251-54. 274-75. 

KUNHAMBU, SHRI K.· 

Debales 
Employment of Scheduled Castea 

and Scheduled Tribes in Services 
against reserv.:d quota (Dis) 
(VlI--21.11-71), ~92-·96. 

Twentieth, Twenty-first and Twenty 
second reports of Commissioner 
for Scheduled Castes and Scho-
dueld Tribes (M) (VII~21-11-
77). 292-96. 

KUJltEEL, SHRI R. L.: 
Ad ertising Small Number of 

Vacancies by u.P.S.c. (lX-
14 12-77). 40-43. 

Critel ia for Stoppages of Express 
Trams (VlI-29-11-77). 108-09. 

Criteria of filling of the post of 
lamadar in CPWD (lX-19-12-
77), 96. 

Jati Toro Conference (VIII-30-11-
77), 186. 

Notaries and Oath Commissioners 
in U. P. State (1X.~20-l2-77). 
146-47. 

Payment of Scholarshi~ to Sc. 
arid S.T. (lX--14-12-77), 235-
36. 

Promotion of Nurses of Willingdon 
Hospital (VIII---J-12-77), 66. 

Recommendations of the PillaJ 
Committee (VIH-2-12-77). 107-
08. 

Request from Forej~n country for 
supply of BCG Vaccine. from 
Ind:a (VII-24·JI-77). 109. 

-----_ .. _--------_ .. _----_._------- --- .. ---- .. _----------
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KUREEL. SHRI R. L.-Cmud. 
Reservation for SCj ST \followed by 

Recruitment Centres of RBI (IX 
-23-12-77). 121-22. 

Reservation of accommodation for 
SC and STs of Groups D and C 
Employees (VlIl--12-12-77) 217-la . 

Reserve Quota of Accommodation 
of SC and ST (VIII-12-12-77) 
109-10. • 

Steps to improve the management 
of scooters India. Lucknow to 
overcome the losses (VllI-7-I2-
77), 126. 

Summary trail of cases of Atrocities 
on Harijans (VIll-13-12-77) 
213. ' 

Total number of employees and 
filling up of SCjST quota in 
Scooter India Sarojini Nagar 
Lucknow (Vlll-3().11·77). 113-
14. 

Total strength of S.C. and S.T. 
PWIs (VIIJ-6-J2-77). 136-38. 

Vacancies in Section officers' Grade 
in Railway Board (VIII-I 3-1 2· 
77). 97-98. 

Debates 
Employment of Scheduled Castes 

and Scheduled Tribes in Services 
against reserved quota (Dis) (VII 
21-11-77). 296--~OO. 

Twentieth. Twenty-first and Twenty 
second reports of Commissioner 
for Scheduled Castes and Sche· 
duled Tribes (M) (VII-21-11· 
77). 296-300. 

KUSHWAHA. SHRI RAM 
NARESH: 
Admission in AIigarh Muslim 

University (VIII- -5-12-77). 83-
85. 

American Arms Supply to China 
(VII-24-11.77). 57. 

Assistance asked for by Chief 
Minister of Uttar Pradesh (VII-
18·11-77), 48·49. 

Attack on Guard~ and Drive" at 
Mughalsal'ai (VII--lS-11-77). 
129-30. 

KUSHWAHA. SHRI 
NAR ESH-CoIlJd. 

Automatic Telephone Exchange at 
Farrukhabad. U.P. (VIII-I-12· 
17). 71. 

Behaviour of Railway Police Per-
sonnel (VIIl-6-12-77). 53. 

Change in Land Ceiling Laws of 
Orissa (V.iII~ 12-12-77). 23. 

Communication received in Hindi 
in Food Corporation of India' 
(IX-19-12-77). 134-35. 

Cost of Haldia POrt (VII-23-1l-
77). 109. 

Disposal of Cases of Suspended' 
Employees (IX-··20-12.77). 116-
17. 

Employees knowing Hindi (Vill-
7-12-77). {).)--71. 

Land Survey Organisation in. 
Meghalaya (VII-I4-11-77). 57-
58. 

Mica Mines in Bihar (VII-17-ll-
77), 36-38. 

Official Language Implementation 
Committee (VU--28-11·77). 81-
83. 

Payment for fully developed plots 
to D.D.A. (VII-·21-11-77). 102. 

Permits for Petrol Pumps and Gas 
Agencies to Ex-servicemen (VUE 
-6·12-77). 63-·65 

Recommendations of Industrial 
Finance reo Khadi Industry (Vll 
-16-11-77). 43-44. 

Revenue earned from Salempur 
Telephone Exchange District 
Deoria (UP) (VIII -1-12· 77). 
146. 

Sudden Decision to purchase of 
AIR Buses (IX--23-12-77). 83· 
84 

Treasure recovered in Excavation· 
at Jaigarh in Jaipur and Moti 
Doogari (VJIJ-2-12-77). 1 Hi-17. 

Treasure recovered in Jaipur from 
Jai~arh and Mati Doongari (VIII 
9-12-77). 126. 

UP. Harayana and u.P. Bihnr 
Border Disputes· (IX-14-12-77). 
139-40. -----_.----._----------_ .. _- _._--_.- - .. _----_._---_.- --.-.---.---.. -
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KUSHWAHA, SHRI RAM 
NARESH-Concld. 

U.S. Arms Supply to Pakistan 
(VIII-30-11-77), 80. 

Use of Hindi in the Ministry (vn-
28·11-77), 162·63. 

Debates 
Policy on Sugar Industry and Dis· 

satisfaction among farmers on 
price of Sugarcane (Dis) (lX-
23-12-77), 488--91. 

Question of Privilege against Shri· 
mati Indira Gandhi and others 
(VII-17·1l·77), 247.48. 

Re. Calling Attention notices (Vll 
-8·12·77). 163·64. 

Steps for removal of economic 
backwardness of four districts of 
Eastern Uttar Pradesh (M) (VIn 
7-12·77), 346-53. 

L 
LAKKAPPA. SHRJ K.: 

Agreement for Import of Milk 
powder from U.S.A. (VII-21.1l. 
77), 243. 

All India Health Service (IX-
]4·12-77), 157·58. 

) lleled Loan without prescribed 
procedure by UCO Bank (VII-
9-12· 77). 76. 

Another change in pattern of secon· 
dary education (VIl-14-1 1·77), 
197·98. 

Apoplication of Convertibility clauses I 
to loan advanced by lOBI to i 
Tata Iron and Steel Company I 
Ltd. (lX-23-12·77), 163_ 

Asian Contference on Agricultural 
Credit and Cooperatives (Vll-
21·11·77), 33·34 

Attachment of shares of Swadeshi 
Cofton Mills (VII-29·11-77). 
106. 

Attraction for tourists visiting 
tourist spots in Karnataka (VIII 
-2-12· 77), 212-14. 

Cancellation of Licences and letters 
of Intents (VIII-30·11-77), 234-
35. 

LAKAPPA. SHRI K.-Co/ltd. 
Central financial Assistance for up-

dating Land R~cords for Con-
solidation of Land Holdinp. 
(VIII-12·12~77), 6. 

Children of Parents lost in Cyclone 
(IX-19.l2-77), 249-50. 

Closure of Industril!s during Octo-
ber and November 1977 (lX-
15·12· 77), 127. 

Collapse of Power House under' 
Garhwal Rishikesh Hyde! Scheme 

(Hardwar) (VII-23·11.i7), 43. 
Communal Riots (VII-23·11-77). 

144. 
Complaints Received during Lot 

Sabba Elections (1977) (VIll-
13.12-77), 7-10. 

Congress workers arrested follcwing-
the arrest of former Prime 
Minister (lX-14-12-77), 199·200. 

Construction of Garhwal Rishikesb 
Hyde! Scheme Hardwar (VII-
16·11· 77):201·02. 

Contribution made by Companies 
by way of Advertisements in 
Congress party Magazines/Souve-
nirs (VII-IS-lI-77), 14. 

Cooperative Housing Societies in 
Delhi (VIII--12-12-77), 65-68. 

Cordoning off the surplus area for 
procurement (V!H--5-12-77), 207 

.Damage 10 crops due to floods 
(VII-I4-1 1-77). 26-30. 

Directions to Nationalised Baob 
regarding Development of Indus-
try (IX-23·12-77). 227-28. 

Earnings from Public Call Offices. 
(1X-15·12·77), 6. 

Employment of Local Talent in 
Kundremukh Project (VIII-1-12. 
77), 5-11. 

Entertainment Expenditure by Air 
India High Executives Abroad' 
(IX-23-12-77), 12·13. 

Examination of !>tudv report pub-
lished by Economic and Scienti. 
fie Research Association of' 
Indian Chambers of Commerce, 
Calcutta (IX-16-12.77). 102. 
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LAKAPPA. SHRI K.---<;.tmld. 
Excise duty on Agricultural imple-

ments, Fertilisers and InsecticIdes 
(VIII-2-12-77). 5-6. 

Existence of Press Censorship and 
Non-Coverage of visit of the 
Fonner Prime Minister to 1 & K 
(VIU-7-12-77). 71-72. 

Final selection of players for Inter-
Na tional Sports (VU .. -28-)1-77), 
143. 

Firing by BSF in Usha Bazar 
AgaIta]a (VTlI--30-11-77), 233-
34. 

Fl.Jrce1anding by Indian Aeroplanes 
(VIII-2-l2-77), 215-16. 

Foreign countries help for Indian 
Children (VII-21-II-77), 149. 

Foreign Trade Policy (VIII-2-12· 
77), 216. 

F1Il11her increase in the floor price 
of Rubber (lX--23-I2-77), 31-
33. 

Ganga Cauvery Link Project (VII 
-14-11-77), 227-28. 

Hashish smuggling cases VIII-
9-12-77), 6-9. 

Holding of Electjons for State 
Assemblies (VII-29-11-77), 222. 

Jmport of Rapeseed Oil from 
U.S.A. and Canada (VII-18-II-
77), 219-20. 

Indiscipline resulting in losses and 
delay in flights to Indian Air 
Lines (IX-23-12-77), 83. 

Intercepting Mail of Certain Politi-
cal Leaders (IX-l 5-12-77), 6-
10. 

Interference in Internal Affairs of 
Dawoodi Bohea Muslim Com-
munity (Vn-2~-1l-77), 15.5. 

Introduction of Colour T.V. System 
in the country (VIII-30-U-77), 
15-16. 

Irate R.P.F. Jawans assault on 
Railway Hospital Doctors at 
Barauni (VIl-29-11-77), 231-32. 

Iroll Ore ~posits in Barojamda 
and Bellaryhospent !lectors (VII 
-24-11-77), 88-89. 

Janala Houses for Union Ministers 
(VII-28-11-77). 143-44. 

LAKAPPA, SHRI K,,-Coflttl. 
Killing of an Airman of lAF Bhuj f 

Jamnagar (VLI-·16-11-77). 73-
75. 

Loan advances to Harijans by 
Nationalised Banks (IX-23·1l-
77), 223-26. 

Loans and advances granted by 
Nationalised Banks (IX-16-I2-
77). 177. 

Loss incurred by Coal India Ltd. 
(IX-14-I2-77), 1-7. 

Machinery for expansion of Bhilai 
and Bokaro lying unused· (JX-
22-12-77). 15--17. 

Medical Assistance hy Red Cross 
Society to cyclone hit people (IX 
-22-) 2-77), 8-9. 

Naga rebels headquarters near 
Burma Border (VIlI-30-11-77). 
193. 

National Commission to review 
Education System (VIII-5 .. 12-
77), 160. 

National Plan to protect Bankina 
System (VIII-2-12-77), 214-]5. 

Nationalisation of Sugar Industry 
(VII-28.1l-77). 10-18. 

Non-attendance to complaints by 
the Sarojini C.P.W.D. Enquiry 
Office. New Delhi (VIII-5-12-
77). 10 1-02. 

Notices issued to Ex·Ministers to 
vacate theIr Houses (VIII-
5-12-77), 252-53. 

Panels on flood and irrigation (VU 
-I4-1l~77), 222-27. 

Posts lying vacant in IDdiw. Coun-
cil of Agricultural Research ') 
(VII-28-1l-77). 140--42. 

President Sadat's visit to Israel (IX 
-15-12-77). 17-·20. 

Procedure of quick Loans to New 
Entrepreneurs of Small Scale In· 
dustries (VIlJ·-30-1l-77). 106. 

Property right in the constitution 
(VII-15-II-77). 116·17. 

Proposal for a Unit of Hindustan 
Insecticides Limited in West 
Bengal (VlIl-13·12-77). 27-28. 

Pulses, oils piled up at Rail Yard, 
(VII-IS-Il-77), 218. 
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LAKAPPA, SHRI K.-ColJld. 
Raids conducted by Income Tax 

authorities (IX-16-12-77), 220. 
Railwaymen Dead and Injured dur-

ing last four months (IX-20·12-
77). 273-75. 

Railway Development Programme 
(V11-29-11-77), 10-11. 

Reconstitution of Telepbone Advi-
sory Committees (VIII-I-12-
77),3-5. 

Registration of Forei8n Firms to 
Operate in India (VIU-6-12 • 
77), 121. 

Regulation of Casual Artistes of 
AIR and Doordarshan (VIll-
30-11-77). 20. 

Releasing of a Licence to Jayashree 
Shipping Company (VlI-16-11-
77), 201. 

Reorganisation of flood Control 
Board (VIII-12-12-77), 187-89. I 

Repayment of Amount Deposited 
under Compulsory Deposit 
Scheme (V1I-18·11-77). 67-68. 

Report from Railway Security and 
Protection Force (VI1-29-1l-
77). 171. 

Rise in Foodgrains Prices (VII-
14-11-77). 221-22. 

Robbing of Passengers of Upper 
India Express (VII~-29-11-77). 
220-21. 

Sale of imported polythelene and 
Rubber compounds in Black 
Market (VIII-9-12-77), 23-12. 

Schemes to Improve Communica-
tion system in the country (VII-
24-11-77). 16~5. 

Secret Files handed over to Prime 
Minister by former Minister (VIi 
-23-11-77). 144 

Setting up of Second Press Com-
mission (VII-23-1l-77). 31. 

Setting up of a Super Thermal 
Plant at Farrakka (VI1-16-11· 
'17), 6. 

Statement made by Health Minister 
in London (V 111-30-11-77), 
129-30. 

Steps to curb the Activities of 
Multinationals (VlI{-·2-12.77). 
93. 

LAKAPP A. SHRI K.-CoIJld. 
Steos to prevent population cxplo-

ston (VU-24-11-77). 43-44. 
Strike by Workers of India Explo-

sives Limited Factorv. Gomia 
(Bihar) (V1I-17-11-77), 169-70. 

Strikes in Central Universities (VII 
·-21-11-77), 150. 

Study Group to make Recommenda-
tions on Wages, Income and Price 
Policy (VII-18-11-77). 97-98. 

Substitution of Foreign Mail with 
forged letters (VII-24-11-77). 
120-21. 

Substitute for MISA (VIJI-7-12-
77). 14-16. 

Suspension of Work at Varuna 
Canal (IX-19-12-77), 12.1-23. 

Tourist Traffic (IX·-23-12-77), 223. 
Transfer of officers to prevent raiJ 

accidents (VII-15-11-77). 219. 
Transport charges paid by MMTC 

(VIII'-9-12-77). 148. 
Transport Contractors in Minerals 

and Metals Trading Corporation 
(VIll--9-12-77). 188. 

llse of IAF planes by former Mini-
ster of State in the Ministry ot 
Defence (VIII-30-11-77), 237. 

Visit of Chinese Trade Mission to 
Tndia (VIII-9-12-77), 230. 

Visit of Prime Minister Rnd Perty 
to USSR by Air India Flight 
MII-9-12-77), 153. 

Violation of International Healrb 
Regulations (JX--lS-12-77), 114. 

Visits of flood affected Stat~~ by 
Flood Commission (VlI-28·11-
77). 139-40. 

DebaJes 
Arrest of Senior Civil Servant! 

(HAH Dis) (VIIJ-9·12.77) 380-
81. 

B.O.H. (lX-16-12·77), 28". 
Damage to crops and Pll>pCl'!Y 

caused by recent cycl~e In 
Tamil Nadu and pondlcherry 
(VII-16-11-77). 245--48. 

Fixation of Sugar Price (H.A.H. 
Dis) (IX-14.12.77). 38J-83. 
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LAKAPPA.--~~Ri K..- COflC~~. I 
Home Minister's repor~d Circular j 

reo special varification of persons 
f~ Kerala and West Bengal 
Mleking Governmi;!ot employment 
(CA) (VTII-2-12-77). 279-81. 

Increase in the terrorist activities of 
Anand Marg during the last one 
year (CA) (IX-16-12-77),263. 
64. 

Parity Between the Production and 
Prices of Aaricultural and Indus-
trial Products (Res.) (VID-· -9-) 2-
77). 335-41. 

Profiteering Prevention and Price 
Control Bill : 
Int., (VITI-2-12-77}, 293. 

Re. Adjournment motion (IX-22-
12-77), 1-2. 

Re. Discussion on prices of Sugar. 
cane and Gur (TX-22-12-77). 
152. 

Re. non-recording of proceedings 
(VII-29-11-77). 243. 

Recent C:B.1. raids on offices of 
political parties in Punjab 
(Matter under 377) (VTI-16-11-
77). 258-60. 

Statement on 'Samacbar' by the 
Minister of Information and 
Broadcasting (M) (VHI-30-11-
77). 298-302. 

Steps for removal of economic back-
wardness of four districts of 
eastern Uttar Pradesh (M) (VDJ-
7-12-77). 331-35. 

LAKSHMINARAYANAN. SHRI M. 
R. : 
Withdrawal of India's l:Jeauty queea 

from world queen contest (VnI-
8-12-77). ]49-50. 

LALJI BHAI. SHRI : 
Acreage of Land Reclamation (VIll 

-12-12-77), 89-90. 
Amritsar Railway Hospital (IX-

20-12-77), 191. 
Assistance to Rajasthan for Repair 

of Roads in Backward Areas (IX 
-19-12-77), 85-86. 

Authority entrusted with the build· 
ing activity at VIllage Arakpar 
(VII-l4-lJ-77), 14243. 

LALJI BHAT, SHRI-<,:ontd. 
Conversion of Delhi-Ahmedabad 

line (lX-20-12-77). 227. 
Decline in ZIOC Production (IX-

15-12-77). 20-23. 

Discontentment prevailing amona 
employees of Lake Place Hotel 
Udaipur (VIlI-9·12.77), 223. 

Drinking wa~er schemo in Rajas-
than under 'Indo Danish Bila· 
teral Programme' (1X-19-12- .. 
77). 195. 

Engineering Graduates working u 
Junior Engineers in CPWD (lX-
19-12-77), 24-25. 

Export of Handicrafts from Rajas-
than State (IX-23· 1 2-77), 252. 

Export of Meat (IX-16·12-77). 
107. 

Financial Assistance provided by 
World Bank for Rajasthan Canal 
(IX-19-12-77). 143. 

Foreign exchange earned by lake 
place hotel. Udaipur (VIII-9-
12-77), 223. 

Grant of Perpetual Leave to village 
Arak Bagh Mochi Moti Bagh. 
New Delhi (VII-14-Il-77). S2-
53. 

Dlegible Reservation List .. ax-
20-12·77), 46. 

Income Tax more than one lath 
outstanding Against Institution. 
in Rajasthan (lX-16·12-77). 
231. 

Increased in charges t)f Lake Place 
Hotel, Udaipur (VIII-9·J2-77). 
224. 

Increase in Fee for entry into His.--
torica1 places (IX -19-12-77), 
161-62. 

Indane Gas connection atIotted to 
Aravali Gas Service, Udaipur 
(VlIT--13.12-77). 162. 

Interlinking of Telephone Eltchanges 
MII-S-12-77). 23. 

Jobs provided in :tast Year (IX-
15·12-71), 132. 

tate l'1JDIJin3 of Qetak Expre81 
(IX-20-12-77). 227·28. 
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LAUI BHAI, SHRI-Conld. 
Legal Action Against Smugglers 

(lX--23.12-77). 114.-
Loss incurred by Coal India Ltd. 

(lX-14-12-1977), 6. 
Negotiations for return of Soviet I 

Wheat Loan (VIII-·5-12-77), 
132-33. 

-One Point Sales Tax System (IX-
23-12-77), 251-52. 

Persons accompanied Prime Minis-
ter on his visit to USSR (lX-
15-12-77), 100. 

Production of Cement in Udaipur 
Cement Works (Rajasthan) 
(VlII-7-12-77), 103. 

Proposal to introduce Super Ex-
press Train between Jaipur and 
Udaipur (VIII-13-12-1977), 3S-
39 

Providing Diesel Engines to Trains 
running in Saurashtra (VIII--6-
12-77), 16. 

Railway Line between Marwar 
junction and Udaipur (VIII-I 3-
12-77). 162-63. 

Reduction in prices of cotton textiles 
by cotton textile export promo-
tions council (IX-16-12-77), 
232. 

Scientific Methods of Agriculture 
for Economic Development of 
Farmers (VIII-5-12-77), 27-28. 

Setting up of special courts for d~ 
posal of Cases of EconomiC 
offences tJ.X-16-12-77), 233. 

Setting up of Training Centres for 
imparting tt"d.ining in Carpet 
weaving (VIII-7-12-77), 23. 

Shortage of Beds in Willingdon 
Hospital, New Delhi (lX-22-12-
77), 65. 

Stoppage of Delhi-Bombay Raj-
dhani Train at Kotah (lX-20-
12-77), 226-27. 

Supply of Sulphuric Acid by Hin· 
dustan Zinc Ltd. (VIII-S-Il-
77). 49·50. 

UN Financial Assistance (V111-9· 
12-77). 8S. 

----- . __ .----
LASKAR. SHRI NIHAR: 

Countries willing to write off debts 
due from India (VII -18-11 -77) 
IS3-84. • 

Deep Sea Fishing Projects (VII-
28-1I-1977), 108-09. I 

Destruction of Imported Edible on 
at Bombay (VIII-8-12.77), 83. 

Finalis~!i,?n of Rules regQ.rding 
StabJllsmg and Emulsifyin, 
Agents in Flavours (VII-24-II-
77). 109-10. 

Irrigation projects under construc-
tion (VU-21-11-77), 210.11. 

Provision f(lr apprenticeship in 
Factories (VII-24-11-77). 62. 

Regulation of Casual Artistes of 
AIR and Doordarsban (VIII-
30-11-77), 19-23. 

Safety for Air India Staff (VII--18-
11·77), 184-85. 

Setting up of New Cement and 
Paper Industries (V1I-16-11-77) 
79. • 

Setting up of new Sugar Factories 
(VII-21·11-77), 57·59. 

Staff of railway exhibition unit of 
DA VP (1X-14-12-77),93. 

Strength of Training Reserve of 
CISF (VUI-7-12-77), 100. 

Target for Sterilisation Cases 
(VII-17-11-77), 99·101. 

Utilisation of foreign exchange for 
development of rural economy 
(VII-18-1I-77), 40. 

LIMA YE, SHRI MADHU: 
Question of Privilege against Shri. 

mati Indira Gandhi and others 
(VII-16-11·77). 208-13. 221-
22,225-32. 

Re. Question of Privilege (VII-
15-11.77). 242-48. 

Question of Privilege against Shri-
mati Inidra Gandhi and others 
(VII-I8-11-m, 231-33. 

M 
MACHHAND. SHRI RAGHUBIR. 

SINGH: 
Introduction of Colour T.V. System 

in the couutry (VID-30-11-m. 
16-17. 



410 NAME INDBX 
--_._----;---_._------_._-----

MACHHAND. SHRI RAGHUBIR 
SINGH-Contd. 

Debate.f 
Obituary Reference-Death of Shri 

Prakash Vir Shastri (VIJI-23-
11-77). 258. 

MAHALE. SHRI HARI SHANKER: 
Sanctioned posts of Engineers in 

DDA (lX-19-12-77). 131. 
Drought and Famine situation in 

certain areas of Maharashtra 
(Matter under rule 377) (VU-
21-11-77). 268-70. 

ldA HAT A. SHRI C. R.: 
Advertisements by D.A.V.P. to 

Daily I Daily Evening Newspapers 
(IX-14-12-77), 181.· 

Anomalies in the Press and Regis-
tration of Book Act (VIII-30-
11-77). 118. 

Complaint/ representation against 
Principal of Co-educational 
higher secondary school. Presi-
dent Estate, New Delhi (lX-
19-12-77), 129-30. 

Decision on Repeal of MISA (VU-
16-11-77), 126. 

Expansion of US Naval Air bases in 
Diego Garda (VII-17-l1-77), 
95-96. 

Expon Processing Zone near Cal-
cutta (VII -18-11-77). 193. 

Imparting of education to rural wor-
kers (VIII-1-12-77), 33. 

Influx of refugees from Bangladesh 
(VII-17-11-77), 74-75. 

Irrigation Projects in Bihar and u.P. 
(VIII-S-12-77), 157-59. 

Memorandum from West Bengal on 
Hoods (VII-14-11-77), 78-79. 

Power crisis in West Bengal (VII-
23-11-77). 93. 

Proposal to set up a Coal-tar Fac-
tory in Durgapur (VII-24-11-
77), 67. 

.. Report of Joint WorkiQa Groups 
(VlI-17-1I-77), 163-64. 

Review of Central Laws extending 
J. & K. (VII-23-11-77). 100 . 

MAHATA, SHRI C. R.-Contd. 
Steps to bring down price of tea 

(VII-I 8-11-77), 37-38. 
Use of Buffer stock of Food to 

Generate Rural Employment 
(VII-21-11-77), 71-72. 

White Paper on Farakka Project 
Agreement (VII-I 7 -11-77), 66. 

World Bank credit assistance for 
captive power plants (VII-I 6-
11-77). 35. 

MAHI LAL SARI: 
Allotment of plots in Pitampura 

Delhi (VIII-12-12-77), 132. • 
Allotment of StaUs in Mohan Singh 

Market. R. K. Puram, New Delhi 
(VIII-IloI2-77), 159-61. 

Ambitious Targets to provide more-
jobs by the Khadi and Village 
Industries Commission (VIII-7. 
12-77), 9. 

Anomalies in the Pay Scales of Em. 
ployees of J.C.V. and Govern-" 
ment of India Press (VII-23-1 t. 
77), 59. 

Development of Ghonda Residen-
tial Scheme for Persons under 
LIG (lX-19-12-77), 13-74. 

Employees of Indian Dairy Corpo. 
ration and National Dairy Deve-
lopment (Vill-12-12-77), 62-63. 

Exorbitant Rate of Rent from the 
Poor Dwellers (VHI-5-12-77), 
180-81. 

Fixation ()f I1ire Purchase value of 
DDA Resettlement colonies 
(VIJIi ···5·12-77), 51. 

Infringement of Policy Instruction 
by Govt. of India Press, Ring 
Road, New Delhi (VIII-I2-12-. 
77), 133-34. 

Memorandum of Roster for promo-
tion of Scheduled Castes/Tribes 
in IOC, New Delhi (IX-20-12-
77), 74-75. 

National Seeds Corporation (lX-
19-12-77). 240-41. 

Payment of Non-practising allow-
ance to Homoeopathic and Ayur-
vedic Doctors (IX-22-12-77). 
51. -.---'-_. . _----....:....._-_._-_ .. 
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MAHILAL. SHRI -Contd. 
Photolitho Department of JCB 

(VIII-30-1I-77), 125-26. 
Purchase of Paddy by Rice Mills 

below Procurement price (VIII-· 
5-12-77), 149·50. 

SC/ST Employees working in LIC 
and United Fire and General In-
surance Company (IX-16·12· 
77). 187 . 

Science Teaching at + 2 stage in 
Delhi Schools (IX-19-12-77), 
189-90. 

Slum Tenements of Ranjit Nagar, 
New Delhi (VIII-5.12-77), 179-
80. 

Strength of clerical grade and grade 
II officers in Nationalised Banks 
(IX-16-12-77), 44. 

UPSC Examinations (VII-7-12-
77), 59. 

Working of J.C.V. Press (IX-14-
12-1971). 142-43. 

Debates 
Discussion on Employment of 

Scheduled Castes and Scheduled 
Tribes in Services against Re-
served Quota (Dis) (VII-17-11-
77), 328-41. 

Policy on Sugar Industry and Dis-
satIsfaction among farmers on 
price of Sugar cane (Dis) (JX-
23·12-77). 511-13. 

Supreme Court (Number of Judges) 
Amendment Bill con sid (IX-20-
12-77). 415. 

Twentieth, Twenty-first and twenty-
, second Reports of the Commis-

sioner for Scheduled Castes and 
Scheduled Tribes (M) (VII-I 7-
11-71), 328-41. 

MALHOTRA. SHRI VIJA Y KU-
MAR: 

Academicians attending Inter-
national Academic Conferences 
abroad (IX-19-12-77), 12. 

Allotment of Bungalow to Congress 
Souvenir Committee and Youth 
Congress (Vll-21-11-77), 26. 

Arrest of Pakistani Spies (Vll-23-
11-77). 64. 

27-1:'9 LSS (ND)/i 8 

MALHOTRA. SHRI VIJAY KU-
MAR-Contd. 
Asian Games. 1982 (VII-14-11-

77), 228. 
Bridge in F Block. Ashok \' ihar bet. 

ween Ashok Vihar and Lawrence 
Road, Delhi (VIII-12-12·77). 
118. 

C.B.1. Inquiry against Chairman of 
Syndicte Bank ,lX-23-12-77). 
134-35. 

Cheap House for common man l;y 
D.D.A. (VII-21-11-77), 20-21. 

Demands of Teachers and Studen. 
of Delhi University (VIII-S-ll~ 
71), 35-48. 

Disturbances during former Prim. 
Minister's visit to States (IX--
14-12-77). 20~3. 

Exclusion of Hockey Players frOJa 
Coaching camp at Patiala (VIU--
12-12-77), 30--36. 

Expenditure on sports (VII-14-11. 
71), 228-29. 

Export Policy Resolution 1970 
(VIII -9-12-77), 141. 

Ganga Cauvery Link Project (VlI-
14-11-77). 227-28. 

Inftux of Refugees from Bangladesh 
(VlI-17-1l-77), 74-75. 

Loan given to Industries by 
Nationalised Banks (VIII-2-12-
71), 137-38. 

Negotiations for return of Soviety 
Wheat Loan (VIII-S-i2-77). 
132-33. 

Remittances from India by Multi-
national Corporation (VII-I 8-
11-77), 126-28. 

Request by All India Small Medium 
News Papers Association for in-
crea$e in the Rate of Government 
Advertisement (VII-16.11-77). 
18-19. 

Utilisation of surplus waters of 
Indian Rivers (VII--14-11~71). 
83-84. 

World Cup Hockey Competition 
(VlI-14-11-77). 229-30. 
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MALHOTRA, SHRI "fIJAY KU- MALIK. SHRI MUKHTIAR 
MARr-Contd. SINGH-Contd 

Debates 
Closure of Publication of National 

Herald, Delhi (Ad. M.) (IX-19-
12-77), 252-53. 

Constitution (Forty-fourth Amend-
ment) Bil1: Consid. (IX-19-l2-
77). 308-14. 

Home Minister's reported Circular 
reo special verification of persons 
from Kerala and West Bengal 
seeking government employment 
(CA) (VIII-2-12-77), 273-76. 

Obituary Reference-Death of Shri 
Prakash Vir Shastri (VII-23-11-
77). 251-52. 

Publication of Books on Pandit 
Nehru and Mahatma Gandhi and 
attempt at denigrating the leaders. 
(Matter under rule 377). (VIII-
6-12-77), 296. 

Question of Privilege against Shri-
mati Indira Gandhi and others 
(VIII-lS-lI-77), 229-30. 

Recent Cyclones and floods in the 
Southern States (M) (VTIl-6-12-
77). 326-32. 

Reported armed raid oc a residen-
tial bungalow in New Delhi (C. A). 
(IX-14-12-77). 241, 243-48. 

Reported closure of Jawaharlal 
Nehru University and students' 
protest against the closure (C.A.) 
(VJI-lS-11-77). 70-73. 

Reported decision of management 
to close down National Herald. 
Delhi. (CA) (IX-1S-I2-77), 
194-98. 

Reported large scale influx of re-
fugees from Bangladesh (CA) 
(VIII-1-12-77), 275-81. 

Reported Peking Radio Broadcast 
about Borders. (CA) (VIII-12-
12-78), 260-64. 

Water (Prevention and Control of 
Pollution) Cess BUt: Consid. 
(VTI-28-11-77), 23S-41. 

MALIK, SHRT MUKlITJAR 
SINOH: 

Advertisements issued to Surya 
India and Surya Intemational-
(X-14-12-1977). 179. 

Allotment of Steel Products to Pri-
vate Dealers (VII-17-ll-77),91. 

Assets of statY attached to former 
Ministers (VII-16-11-77), 25-
27 .. 

Conference of State Electoral Offi-
cers in Nainital (VIl-29-11-77). 
153-54. 

Confirmation of sons and daughters 
of loyal Railway Employees in 
their posts (VII-l 5-11-77). 43-
44. 

Consultation with Nations of Indian 
Ocean Re. U. N. Resolution 
(VTI-24-11-77), 17-26. 

Copper plate found from TriuttanBi 
village (VI1-21-11-77).86. 

DTC buses on Route No. 920 
(VIIT-30-11-77), 191-92. 

Destruction of a Pamphlet praisina 
tbe Emergency (IX-14·12-77). 
233-35. 

Encouragement of Sports (VII-
28-11-1977). 113-15. 

Execution of Orders for supply of 
Steel production by TISCO. 
lISCO & HSL Ltd. by Private 
Dealers (VIT-17-11-77), 191-92. 

Exemption to retain Government 
accommodation by the Govern-
ment Officials having tbeir own 
Houses (VII-14-11-77), 99. 

Expert Committee on the effect of 
Environmental pollution on the 
Taj Mahat (Vrn--13-12-77), 227 
-29. 

\.l 
Grant of Telephone connections I 

Extensions to officers of 'fele-
phone Department (VlI-17-11-
77). 192~93. 

Imported rapeseed oil sale racket 
in Delhi and other parts in the 
country (V11-18-1l-77). 107. 

Industrial Licensing Policy (VlI-
16-11-77). 136-37. 

Inquiry into the advances made by 
nationalised banks to companies 
in the Private Sector (VJI-IS-
11-77), 95-96. 
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MALIK, SHRI MUKHTIAR 
SINGH-Contd. 
Liberalisation of Personal Baggage 

Rules for persons of Indian Ori-
gin (VIII-9-12-77), 129. 

Linking of Indrapuri Colony by 
Road with Ring Road, New 
Delhi (IX·-19-12-77). ISS. 

Loss due to theft in Engineering 
department of Air India at Pa-
lam Airport (IX-16-12-77), 150. 

Loss of Rs. 25 lakhs in Delhi State 
Industrial Development Corpora-
tion in trying out 20-Point Eco-
nomic Programme (VII-30-11-
77), 192 

Multi-Member~ Election Commis-
sion of India (VII-29-11-77), 
75-76. 

Payment of arrears to employees of 
Delhi Schools taken over (lX-
]9·12-77), 76-77. 

Permission to build second storey 
in Indrapuri Colony (IX-19-12-
77), 56. 

Plan for national deserJ; park (lX-
19-] 2-77), 100-01. 

Proposal to revive Law Commission 
(VII-29-1l-77), 159-60. 

Proposal to take over Edible Oil 
mills (VIII-2-12-77), 115. 

Protest by Sri Lanka and Pakistan 
against the Statement of Erst-
while Prime Minister (VII-24-
11-77), 58-59. 

Railway Development Programme 
(VII-29-11-77), 4-14. 

Railway Terminal Station at Brar 
Square in Delhi Cantt. (IX-2Q-
12-77), 57. 

Re-Employment of officers after re-
tirement (VII-23-U-77). 

Regularisation of Unauthorised co-
lonies in Delhi (VII-14-11-77), 
58-59. 

Research conducted by the Direc-
torate General of Technical De-
velopment for making use of In-
dustrial Wastes (VII-23-11-77), 
176. 

Residential Telephones of Ofticers 
(IX-23-12-77), 149-50. 

MALIK, SHRl MUKHTIAR 
SINGH-Contd. 
Sabotage of Drinking Water Sup-

ply in Delhi (VII-21-11-77). S6-
57. 

Time Capsule (Vill-12-12-77), 23-
-28. 

Vigilence Cell in P. & T. Depart-
ment (VII-24-11-77), 83-84. 

Working Groups set up to review 
progress made in Fifth Plan t VU 
-23-11-77), 77. 

Debates 
Reported disturbance in a Kanpur 

Textile Mills (CA) (VIII-S-llo 
77), 183-85. 

Reported Peking Radio Broadcast 
about Borders (CA) (VIII-llo 
12-78), 255-58. 

MALLANNA, SHRI K.: 
Agreement between Tamil Nadu 

and Karnataka on Cauvery (Vll 
-14-11-77), 69-70. 

Air Pollution in Delhi (VIII-12-
12-77), 119. 

Allotment of Bungalow to Congres. 
Souvenir Committee and Youell. 
Congress (VII-2I-1l-77), 24. 

Allotment of Gas Agencies and 
Pumps in 1977 to Ex-Servicemen 
(IX-20-12-77). 93. 

Another change in pattern of secon-
dary education (VII-I 4-11-77). 
187-98. 

Arrest of Saboteurs in conncction 
with Accidents near Rewari and 
Akola (IX-20-12-77), 211-12. 

Ban on Sale of Land by Scheduled 
Caste (VIII-S-12-77), 120·21. 

Bringing down the share of the 
multinations and big Business 
houses in production of Soap 
and other Consumer Items (Vm 
-7-12-77), 195. 

Chandbali Port in Balasore, Orissa 
(VII-23-11-77), 87. 

Charging of Demurrage by Rail· 
ways on Sundays (VlI-29-11-
77), 17. 
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MALLANA, SHRI K.~Cofltd. MALLANA, SHRI K-Contd. 
Comments of foreign \ countries on Exploration of Mahanadi Delta by 

Urine Therapy (VIII-I-I 2-77), Oil India Ltd. (VlII-13·12·77). 
59. 134. 

Committee on 'Law's Delays' of First Class and Air·Conditioned 
Justice (VIII -13· 12· 77), 164. Class Complimentary Passes 

Complaint from Japanese Govern· (VIII-13·12,1977). 39. 
ment regarding Security arrange· Fixation of Prices and Stock Limit 
ments at Bombay Airport (VlI- of Esseatial Commodities and 
18·11·77), 217. Vegetable Oils (VII-18-11·77). 

Composition and Functions of Com· 188·89. 
mittee on Direct Tax Laws aX Fixation of Support Price for Ve~. 
-23·12·77), 174. tables, Mustard Seed and Grams 

Cotton Yams Export (V1I1-3().11- (VIII-12·12·77). 105·06 
77). 203·04. Gang of Nagas slippin~ out of 

Coverage of News cf Joint Com· Nagaland (IX-15.12·77). 69. 
munique signed by Prime Minis· Incentive for more protein Content 
ter in Russia by AIR (VIII-30· in Wheat (IX-19·12-77). 224-
11·77), 44-45. 26. 

Criticism made by Trade Unions Increase in paper production (VlU 
regarding setting up of study -30-11·77). 204-05. 
group on Wage Income and Price Industries found Guilty of evading 
policy (VIlI-2·12-77), 14. Taxes (VIII-9.12-77), 196. 

Demand of Federation of Indian Influx of refugees from Bangladesh 
Art Silk Weaving Industry Pro· (VII-l 7· Il-77), 74-75. 
bibiting Cotton Mills from Using 
Polyster Filament Yarn (VITI- Introduction of New Health Scheme 
7.12-77), 158. (VII-24-11-77), 79-80. 

Deposit Mobilisation Drive by Na. Introduction of Urine Therapy 
tionalised Banks (IX--23-12-77I, (VIII-l·12-77), 53. 
211.12. Investment made by Foreign Com· 

panies in Industrial Units in 
Deposit of money in Indian Banks India (IX-23.12.77), 43.44. 

by Indians living abroad (VIIJ- Lack of Attention to leather indus-
9-12·77), 194. tries (VITI-30.1t.77), 205-07. 

Devaluation of rupee in terms of Legislation ensuring job security 
Pound Sterling (VlIT-2-12·77), (VIII-8-12-77t 28. 
208·09. 

Disease of Imported Cows and Liberalised passport policy (VIII-
Bulls (VIII-I2.l2.77). 176-77. 1-12·77). 35. 

Loans advanced by Syndicate Bam", 
Distt. covered under Integrated Ru· to Messers Suresh Trading Com. 

ral Development Programme (VII pany (VIII-9· I 2·77), 195. 
-2t-ll·77), 82-83. Loan to Cooperative Departments 

Disturbances during former prime (IX-23-12-77), 204 
Minister's visit to States (IX- Medical Assistance by Red Cross 
14·12-77), 202·03. Society to Cyclone Hit People 

Employment of Local Talent in (IX-22·12·77), 3-9. 
Kundremukh Project (VITI-I. Monopolistic hold of Multi.na-
12· 77). 9-11. tional Firms in Drug Industry 

Enhancement in the benefits avail· (IX-20·12·77), 257·58. 
able to Employees covered by Multinational Corporations Operat. 
existing social security Schemes ing in Consumer Goods Industry 
(IX--16·12-71). 123. (IX-23·12·77), 212. 

~,----------------..... ----------------- ------------
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~LANNA, SHRI K.·-Contd. 
:.~ Non-Availability of Essential and 
il Life Saving Drugs (VIII-6-12-

77), 110-11. 
Offer of sale of Canadian "Twin 

Otter" aircraft (VII-IS-I 1-77), 
85-86. 

Opening of Branches by Foreign 
Banks in India (VIII-9-12-77), 
37. 

President Sadat's visit to Israel 
(IX-1S-12-77), 14-20. 

Price rise in khadi due to mixture of 
fibres (VIII-7-12-77), 38-39. 

Proposal to amend provision of 
Anticipatory bail (VII-16-11-
77), 50. 

ProvisiOn of Basic Amenities at pe-
trol pumps (VIII-13-12-77), 
163. 

Rail Travel by Double-Decker 
Coaches (VII-29-1l-77), 23-24. 

Railway Development Programme 
(IX - 20-12-77), 258-62. 

Raising of Funds through Souve-
nirs by Government Department 
(VII-16-11-77), 77. 

Research by Government Farm 
(1X--·19-12-77), 117. 

Rise in prices of Essential Commo-
dities (VII-l 8-11-77), 195-97. 

Rolling Plan Concept (VII-16-11-
77), 61-62. 

Scheme for Improvement of Cattle 
Breed (VIl-2S-11-1977). 197-9S. 

Setting up of a Super Thermal 
Plant at Farakka eVII-16-11-
77), 4. 

Suggestions made in Conference of 
•. State Industries Miuisters- (IX 

-14- I 2-1977), 50--S2. 
Supply of Power to Farmers in 

States (VIII-7-12-77), 4-S. 
Trade and Transit Treaty with Ne-

pal (VIIl-I-12-77), 14·1. 
Underground Water resources (VIII 

5-12-77), 231-32. 
Violation of Provisions of Indus-

tries (Development and Regula-
tion) Act by Cotton Mills (VIII 
--7-12-77), 140-41. 

MALLANNA, SHRI K.-Contd. 
Visit of Prime Minister and Party 

to USSR by Air India Flight 
(VIII-9-12-77), 153. 

World Bank Financial Assistance 
to Housing and Urban Develop-
ment Corporation (VII-2S·n-
1977), 64. 

White Paper on Misuse of Mass 
Media during Internal Emer-
gency (VII-1S-U-77), 340-43. 

MALLICK, SHRI RAMA CHAN-
DRA: 
Closure of Rural Telephone Ex-

changes in Orissa MD-1-12-
77), SO. 

Compulsory Retirement of officials 
by GMT. Orissa (VIII-8-12-77), 
70-71. 

Gang of Nagas slipping out of Na-
galand (IX-15-12-77), 69. 

Telephone Exchanges proposed to 
be opened in Orissa during 1977-
78 (IX-22-12-77), 61. 

MALLlKARJUN, SHRI' 
Foreign Companies that have not 

diluted foreign Equity Holdings 
(IX-23-12-77), 123. 

Manufact'Ure of Non-priority item 
by Modem Bakeries (IX-19--12-
77), 12S-29. 

Revenue lost due to Stoppage of 
Production of 21 Coca Cola Bot-
tling Plants-·-{IX -14-12-1977), 
170. 

Debates 
Cyclones in the States in the Soutb 

(M) (VII-24-11-77). 26S-70. 
Re. Hunger Strike by General Sec-

retary of Workers' Union of Bba-
rat Heavy Electricals, Hyderabad 
(lX-16-12-77), 255-56. 

MANDAL, SHRI DHANIK LAL: 
Debates 

Reported armed raid on a residen-
tial bungalow in New Delhi 
(C.A.) (lX-1 4-12-77), 242-43. 

Reported assault by R.S.S. workers 
on Shri Damodaran Nair, a gwdo 
of Gandhi Smriti (C.A.) (VII-
17-11-77), 256-86. 
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• 
MANDAL. SHRI DHANIJ< LAL~ 

Contd. 
Reported disturbance in a Kanpur 

Textile Mills (CA) (YIn-S-12-
77), 16S-69. 

Sabotage of vital installations (CA) 
(VIII-30-H-77), 243-55. 

Salaries and Allowances of Minis-
ters (Amendment) Bill: Con sid 
(VII-24-11-77), 297-98, 304. 

Motion to pass (V1I-24-11-77). 
~OS. 

MANDAL, SHRI MUKUNDA: 
Alleaations of Rigging of 1972 As-

sembly Poll (IX-20-12-77). 117. 
18. 

Expenditure incurred by CSIO, 
Cbandigarh for participation in 
Wissitex Exhibition held at Delhi 
(YIII-7-12-77). 113-14. 

Lady students attacked on running 
train (IX-20-12-77). 68-69. 

Misuse of Import licences (IX-
16-12-77), 243. 

Money supply and rise in wholesale 
Price Index (IX-16-12-77), 112. 

Political Prisoners in Jails-(IX-
14-12-1977), 43-44. 

MANE, SHRI RAJARAM SHAN-
KARRAO: 
Air strips in Kolhapur (IX-16-12-

77), 204. 
Irrigation Scheme in Drought-prone 

Area Programme in Maharasbtra 
(IX-19-12-77), 101-02. 

IColhapur-Ratnagiri Railway Line 
(VIII-13-12-77), 92. 

Telephone connections to KoJhapur 
and Ichalkaranji city. Mahara-
shtra (IX-1S-12-77), 68. 

MANKAR. SHRI LAXMAN RAO: 
Aerial survey for Tiger Project in 

Maharashtra (VI1-28-I1-1 (77), 
50. 

Attacks on Janata Party offices and 
leaders (IX -14-12-77), 201-02. 

B.B. Course in National Fire Ser-
vice College (V11-16-11-77), 
111. 

MANKAR. SHRI LAXMAN RAG-
COn/d. 
Cases of claims filed in couts by 

Traders (VIII-13-l2-77), 90-91. 
D-Orade Assistant Station Maston 

in Nagpur Division (VIll-6-12· 
77). 98-99. 

Edible oil supplied to Maharashtra 
(VII-18-l i-77). 88-90. 

Evasion of Income Tax and Sales 
Tax by Naveen Engineerinc 
Works, Amravati, Maharashtra' 
(VIII-9-12-77), 106. 

Import of aluminium (lX-23-12-
77), 137-38. 

Opening of Central School in Va-
rangaon Defence Production Fac-
tory (VII-28-11-1977), 152-53. 

Take over of Dongri Mines in 
Bhandara District by Govern-
ment (YII-17·11-77), 114-15. 

MANOHAR LAL. SHRI: 
Closure of J. K. Mills. Kanpur (IX 

-14-12-1977), 151. 
Construction of Shops at UT, Kan-

pur (IX-19-12-77), 248. 
Nationalisation of Sugar Industry 

(VII--28-11-1977), 17-18. 
Non-Eviction of Contractor by lIT 

Kanpur (IX-19-t2-77), 248-49. 
TA/DA drawn by Director-lIT. 

Kanpur (1X-19-t2-77), 244-4S. 
Debates 

Advocates (Amendment) Bill : 
consid. (VII-28-11-77), 303. 

D.S.O. (General). 1977-78 (1X-14-
12-77), 319-21. 

Demand for withdrawal of restric-. 
tions on refund of deposits under 
Compulsory Deposit Scheme 
(Matter under 377) (VIII-2-12-
77). 286-87. 

Payment of Bonus (Amendment) 
Bill: 
Consid. (VIII-7-12-77), 266-67. 

Re. Callinp: Attention notices (VIU 
-8-12-77), 162-63. 

Reported disturbance in a Kanpur 
Textile MiI1s (CA) (vtII-R-l2-
77), ] 79-82. 
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MATHEW, SHRI GEORGE: 
Absorption of displaced persons in 

Cochin Fertilizer Project (VIII-
6-12-77), 246-47. 

Aerodrome near 'Thekkady' in Ke-
rala (VIII -9-12-77), 222. 

Central Financial aid for Housing 
under the Plantation Labour Act 
(VIIl---12-12-77), 16-19. 

Central Financial help to the Hous-
ing Projects of Kerala (VIII -12-
12-77), IS6-S7. 

.' Expansion of Cochin Fertilizer Pro-
ject (VIII--6-12-77), 246. 

Export of surplus natural rubber 
through STC (VIII-9-12-77), 
221. 

Fixation of Minimum price of Na-
tural Rubber (VIU-9-12-77), 
221. 

Foreign Exchange earned by Kera-
lites working abroad (VIU-9-
12-77), 222. 

Hill Highway on the Western Ghat 
ef Kerala (VIll-7-12-77), 190. 

Imposition of ban on Export of 
Rose wood Timber logs (VIII-
9-12-77), IS-18. 

Interlinking of Telephgne Exchan-
ges (VIII-S-I2-77), 22-24. 

Irrigation Projects in Kerala (VIII 
-12-12-77), ISS-56. 

Liberalised policy for Sanctioning 
Experimental Post Offices (VIII 
-8-12-77). 112. 

ONGC Survey in the cAl shore Re-
gion of Kerala (VIII-6-12-77), 
2-5. 

Railway Line from Ankamali to 
Maeurai (VIII-6-12-77), 245-46. 

Setting up of Industries where there 
is Maximum Unemployment of 
the Educated in Kera]a (VIII-7-
12-77), 189-90. 

Silent Valley Project and Hydro-
Electric Projects in Keraia (VIIl 
-7-12-77). 34. 

MATHUR, SHRI JAGDISH PRA-
SAD: 
Advertisement made by Bank of 

Rajasthan Limited for making 
Appointments on certain posts 
(VIII -9-12-77), 110. 

MATHUR, SHRI JAG DISH PRA· 
SAD-Contd. 
Appointment of Persons belonging 

to SC/ST in Bank of Rajasthan 
(VlII-2-12-77), 102-03. 

Appuintment of Shri Ram Vilas 
Gupta in Bank of Rajasthan 
(VIII-9-12-77), 183. 

Appointment of Shr.i T. C. Jain in 
Bank of Rajasthan (VIII-9-12-
77), 184. 

Central Financial Assistance for up-
dating Land Records for Conso-
lidation of Land Holdings (VIII 
-12-12-77), 4. 

Earnings from Public Call Offices 
(IX-lS-12-77), 1--6. 

Preservation of Purse to Sbri San· 
jay Gandhi by Bank of Rajasthan 
(VIII-9-12-77), 183. 

Priority to Backward adivasi areas 
for setting up cottage Industries 
(VIII-7-12-77), 21. 

Purchase of furniture by Bank of 
Rajasthan Limited (IX-16-12-
77). 141. 

Qualifications prescribed for ap-
pointment in Bank of Rajasthan 
at different places (IX-23-12-
77), 142-43. 

State-wise strikes during March to 
November, 1977 (VnI--8-12-77), 
6-7. 

Debates 
Strike at Atomic Power Station in 

Kota (Matter under rule 377) (IX 
-16-12-77), 315. 

Supplementary Demands for Grants 
(General) 1977-78 (VIII-13-12. 
77), 335-38. 

MAVALANKAR, PROF. P. G. : 
Academicians attending Interna· 

tional Academic Conferences ab-
road (IX-19-12-77), 1-,14. 

Adult Education Board (VII-21-
11-77), 173-74. 

Ahmedabad Air Link with Major 
Cities of Gujarat (IX-23-12-77). 
248. 

Ahmedabad-Gandhinagar B. O. 
Railwav Line (VIlI-13-1:!-77). 
83-84. 
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MAVALANKAR. PROF. P. G-

COn/d. \ 
!.ppointment of Chairman of the 

Petro-Chemical Complex at Ba-
roda (VIII-6.12-77), 189-90. 

Arrest of Senior Civil Servants 
(VII-23-11-77). 1-13. 

A ward by tribunal on Narmada 
Waters dL"pute (VII-14-11-77t 
72·73. 

Bolshoi Ballet Troupe (IX-19-12-
77). 163·64. 

Buying of modem equipments for 
IAF (VIII~30-1 t -77), 208-09. 

Ce.1tral Financial Assistance in reo 
moval of Slums in Gujarat (VIII 
-5-12-77), 222·23. 

Chairman, National Book Trust 
(VII-21-11-77), 171-73. 

Setting up of an Employment Ex· 
change on All India Baf;is for 
jobs in Public Undertakings 
(VIII-S-12-77), 11 1. 

Charging of Demurrage by Rail· 
ways on Sundays (VIl-29-11· 
77), 16. 

Chit Fund Benefit Companies (YIn 
-9·12-77), SO. 

Commemorative Stamps issued duro 
ing the year. 1977 (IX--22-12·77), 
39. 

Conference of Teachers to drive 
out Illiteracy (Vll-14-11-77), 8. 

Conference on the Law of Seas 
under U.N. auspices (VnI-6· 
12-77), 192-94. 

Conference to arrest spread of De· 
serts at Nairobi (VII-21-11·77). 
75--79. 

Construction of Bhavnagar-Tara· 
pur Railway Line (VII-·29-11-
77), 115-16. 

Construction of Pipelines fof' Bom-
bay High Gas (lX-20-12-77), 
20).02. 

Consultation with Nations of Indian 
Ocean reo U.N. Resolution (VII 
-24·11·77), 25. 

Dam on Navagaon (IX-J9-12-77), 
162-63. 

MAVALANKAR. PROF. P. G.-
Contd. 
Difficulties in setting up of Indus-

tries in Rural side for want of 
proper infrastructure (VIII-30-
11-77), 208. 

Emphasis on adult and elementary 
education (VII-l 4· 11-77). 205-
06. 

Engine Drivers of trains running 
between Ahmedabad and Bom-
hay (IX-20-12-77), 202-03. 

Export of Textile Goods (lX-23-'~ 
12-77). 248-50. 

Facilities for residents of Railway 
Colony at Sabarmati (IX-20·12-
77), 203-04. 

Facility of drawing hy CheQues 
from Banks (lX-23·12·77). 251. 

Filing a suit against Chairman/Sec-
~t.ary General of Red Cross 
Society (lX-15-12·77), 11ft 

Financial Assistance to States for 
Compulsory Education in Ele-
mentary Classes (V1I-2S·11-
1977), 5, 6. 

Financial Grants/ Assistaneo to Vo-
luntary Agencies for promoting 
inter-state cultural unity (VJIJ-
]2·12-77), 208-10. 

Flight connection from Bhubanes-
war to Konarak (VIIT--9·12·77). 
14-15. 

Food articles served throu&h ven-
dors and stalls at Stations (IX-
20·12-77), 10-16. 

Foot Bridge linking Ranip village 
with Sabarmati Station (VIII-
6-12· 77). 194-95 

Functioning of Telephone Equip-
ments (VIlI-S-12-77), 58. 

Grants Aiven for the const'1lction 
of Coastal Highways (VIIT-23-
11·77), 151. 

Hajira Port (Vn-16·11·77). 77·78. 
Imported sound and Electric Eauip-

ment of Rabindra RangshaJa. 
New Delhi (IX -19·12-77): 164-
65. 

Increase in Numher of Passport 
Applications (Yrn-l-12-77), 30. 
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MAVAL ANKAR , PROF. P. G-
ContI 
Intercepting Mail of Certain Politi. 

cal Leaders (IX -.} 5·12· 77), 9· 
10. 

Introduction of Colour T.V. System 
in the country (VIII-30·H·77). 
17-J9. 

Inviting Representation from Poli-
tical Parties (IX-22·12·77). J 08. 

lshwarbhai Patel Committee on 
New Pattern of Education lVn 
-28·11·1977), 85. 

Issue of Commemorative stamps of 
Higher Denomination (VII-24. 
11· 77). 121-22. 

Janata Health Plan (VIJ-24·11· 
77). 13 

Legislation to repeal the provision 
of Pension to Former M.P.s. 
(VII-17·11·77). 33-14 

Loss Incurred by Delbi Milk Sche· 
me (VIII-I2-12-77). 205·06. 

Malaria Epidemic in Delhi NII-
17-11·77). 10-11. 

Medium of Instruction in Agricul-
, tural Universities MIJ-5-12. 

77). 115-17. 
Memorandum from All India P & 

T and Central Government Pen· 
sioners' Association (VIII-2·12-
77). 24. 

National Biography Project by In-
stitute of Historical Studies. Cal· 
cutta (VIIl-12-12·77). 201. 

New Railway line between Kapa-
dwanaj and Modasa MII-13-
12·77). 179 

New Trade and Distribution Policy 
for Kharif Grains (vII-I4-11· 
77). 157·5R 

Non·working to telephones in Ah· 
medabad and removal of excess 
billings (VII-·17·1J·77). 155. 

Payment of fee to the participants 
in Prol!rammes of AIR and Do-
ordarshan (VTT-23-11-77). 150. 

Policy guidelines regarding Role of 
Giant foreign multinational cor· 
porations (VTT-23-1l-77). 149. 

Press and Tnformation Units in 
Indian Embassies (JX-·22-12· 
77). 109. 

MAV ALANKAR. PROF. P. G.-
Comd. 
Proposal for a uniform civil code 

for citizens (VIII-13-12·77). 
178-79. 

Proposal to amend Emergency Pro-
visions in Constitution (VII-IS. 
11-77). 121-22. 

Proposal to raise retirement age 
and Pension of Judges (VIII-
13·12-77). 144-45. 

Providing Diesel Engines to Trains 
running in Saurashtra (VIlI-
6-12·77), 12-17. 

Public Library System (VIII-l2-
12-77). 206·07. 

Purchase of Aircraft for augment-
ing Domestic Air Travel facili-
ties (VIII-2-12-77). 117. 

Qualification of Indian Delegates 
to 32nd Annual Session of UNO 
(VII-24-11-77), 104-06 

Railwaypura No.2. Telephone Ex-
change, Ahmedabad (VIII-I-
12-77), t 38. 

Reconstitution of Telephone Ad-
visorv Committees (VIII - 1 -12-
77). 3-5. 

Regulation of Casual Artistes of 
AIR and Doordarshan (VII-30-
11·77). 19-23. 

Rehabilitation of Persons Uproot-
ed during Emergency in Delhi 
(VII-21·11-77). 170-71. 

Re~uest by All India Small Me-
dIUm News Papers Association 
for Increase in the Rate of Gov-
ernment Advertisement (VJT-
16·11· 77). 17. 

Rolling Plan Concept (V1I-16·11-
77). 61-62. 

sm Facilities amon~ cities of Gu-
jarat (IX-15-12-77), 10-11. 

Scouts and Guides Movement (VIII 
-12-12·77). 107-08. . 

Settim! up of Planetarium in Delhi 
(VIIT-5-12-77), 14-15. 

Setting up Parliamentary Coni\ulta-
tive Committees (VlI-24·tt-77). 
45-48. 

Sino-Indian Relations (IX-22-12-
77). 108. 
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MA V ALANKAR. PROF. P. G.-
Contd. 
Special Assistance to Govel1\ment 

of Gujarat (IX-16-12-77), 130. 
Staff Employed at Indian High 

Commission, London (IX-·IS-
12-77), 128. 

Status to State Bank Subsidiaries 
Functioning in Former Princely 
States (IX-23-12-77), 114. 

Strike by employees of Indian Air-
lines (VlI-18-11-77). 23-24. 

Strike by Employees of Nationa-
lised Banks (VIII-9-12-77), 158. 

Submarine Oil Pipeline from Bom-
bay High to the Coast (VII-IS-
11-77), 86-88. 

Supply of Edible Oil~ and Kero-
sene to Weaker Sections of Com-
munity (VII-18-11-77), 70. 

Survey of Health Service (IX -15-
12-77), 129. 

T. V. station at Ahmedabad (VIII 
-7-12-77), 100-101. 

Take over of Sick Textile Mills in 
Ahmedabad (IX-I4a12-1977), 
I1S-16. 

Viramgam-Okha Broad Gauge 
Railway Line (VlII-I3-12-77), 
93-94 

Visit for Chinese Delegation to 
India (IX-23-12-77), 21. 

Visits of Ministers Abroad CVJI-
16-11-77), 30-31. 

Visit to Austria by Minister of Ex-
ternal Affairs (VI1I-8-12-77), 
IS2-S3. 

Visit to Great Britain by Minister 
of Health and Family Welfare 
(VII-17-11-77), IS4. 

Western Court M.Ps. Hostel on 
lanpath, New Oelhi (VII-21-11-
77), 241-42. 

DebaJes 
Arrest of Senior Civil Servants 

(H.A.H. Dis) (9-12-77). 368-76 
B.O.H. (VIII-2-12-77), 283, (VIII 

-tJ·12-77). 2S6--·58, (lX-16-12-
77). 278-80. ---_._--_ ... _---

MA V ALANKAR, PROF. P. 0.-
Contd. 
Banking Service Commission (Re-

peal) Bill: 
Consid. (VIII-S-l2-77). 302-04. 

Changes in the Constitution (Res) 
(VII-24-11-77), 337-41. 

CJosure of Ahmedabad Laxmi Cot-
ton Mills Ltd. resulting in unem-
ployment to ove.c 1.700 workers 
(Matter under 377) (VIII-2-12-
77), 291-92. 

Code of Criminal procedure (Am-
endment) Bill: 
Int. (IX-23-12-77), 354-SS. 

Constitution (Amendment) Bill : 
(Amendment of article 124) by 

Shri P. K. Oeo: 
Consid. (VIII-2-12-77), 309-

14. 
Constitution (Forty-fourth Amend. 

ment) Bill: 
Int. (IX-16-12-77). 293-99. 
Motion to pass (IX-20-12-77). 

322-27. 
Contempt of the House (M.) (VB 

-14-11-77), 412. 
Cyclones in the States in the Soudt 

(M) (VII-24-11-77), 26S-68. 
Demonstration by University aDd 

college teachers at Boat Club 
(Matter under 377) (VlII--S-l2-
77), 261-64. 

Development of Forests (H.A.H. 
Dis) (VIII-2-12-77), 360~3. 

Disapproval of Banking Service 
Commission (Repeal) Ordinance. 
1977 (Res.) (VIII-5-12-77). 302 
-04. 

Discussion on Employment of Scho- \ 
duled Castes and Scheduled 
Tribes in Services against Re>-
served Quota (Dis) (VII-17-11-
77). 313-20. 

Enemy Property (Amendment) 
Bill: 
Consid. (Vll-·29-1l-77). 316-

]8. 
Gresham and Craven of India (Pri-

vate) Ltd. (Acquisition and Tr-
ansfer of Undertakings) Bill: 
Consid. (VII --29-11-77). 278-83. 
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MA V ALANKAR. PROF. P. G.- MAV ALANKAR. PROF. P. G.-
Con/d. Concld. 
National Holiday on Netaji Subbas 

Chandra Bose's Birthday Bill: 
Consid. (IX-16-12-77), 385-90. 

Nationalisation of Sugar Industry 
(HAH DIS) (IX-I 6-12-77), 401 
-03. 

Obituarv Reference-Death of Shri 
Prakash Vir Shastri (VII-23-11-
77), 254-55. 

Public Safety Ordinance issued by 
til!: Jammu and Kashmir Gov-
ernment and reaction of Govern. 
ment thereto (CA) (VIII-2-12-
77). 247-49. 

Publication of Books on Pandit 
Nehru and Mahatma Gandhi and 
attempt at denigrating the lea· 
ders. (Matter under rule 377) 
(VIII-6-12-77). 293. 

Question of Privilege against Chair. 
man, Calcutta Port Trust (lX-
22-12-77). 142--44. 

Ouestion of Privilege against Shri· 
mati Indira Gandhi and others 
(VII-16-11-77), 215, {VII-17. 
11-77), 225-28. (VII-I8-11-
77). 236-37. 

Re. Issue of visitors' Cards to 
M.Ps. (VII-I 5-1 1-77), 253-54. 

Re. Matters under Rule 377 (VII 
-29-11-77). 252. 

Re. Motion for Adjournment (VII 
-14-11-77), 271-73. 

Re. non-recording of proceedings 
(VII-29-11-77). 241-42. 

Re. Papers laid on the Table (IX-
22-12-77), 155-56. 159-60. 

Re. Questions and Calling Atten-
tion notices (]VJIT-1-12-77). 189 
-93. 

Report (1974) of Commission of 
Inquiry into the DisappearanC'e of 
Netaji Subhas Chandra Bose (M) 

• (VITI-8-12-77). 252-56. 
Reported disturbance in a Kanpur 

Textile Mills (CA) (\'lIT-S-12-
77). 165-66. 

Salaries and Allowances of Minis-
ter~ (Amendment) BiI1: 
Consid (VTI-24-11-77). 302-03. 

Statement on 'Samachar' by the 
Minister of Information and 
Broadcasting (M) (VIII-30-11-
77), 327-31. 

Supreme Court (Number of Judges) 
Amendment Bill: 
Motion to pass (IX-20-12· 71). 

471-74 
Twentielh, Twenty-first and Twenty-

second Reports of the Commis-
sioner for Scheduled Castes and 
Scheduled Tribes (M) (VII-l7-
11-77). 313-20. 

Villages covered by Nationaiised 
Banks (HAH Dis) (VIII-5-12-
77), 349-51. 

White Paper on misuse of Mass 
Media during Internal Emer· 
gency (M) (VII-IS-H-77), 307-
14. 

MA Y ATHEV AR, SHRI K.: 
Action taken on the 33rd Recom-

mendation of the 91st Report ot 
Estimates Committee (VIII-S. 
12-77), 249-50. 

Bufferstock foodgrains (VII-l4-· 
II-71). 91-93. 

Centre State Relatione; (VII-23. 
11-77). 30. 

Exploration of Oil in Tamil Nado 
(VII-·15-1l-77), 120-21. 

Gold production in India (VIll-
I- t 2-77), 31. 

Increase in cases of robberies of· 
passengers in running trains (VD 
-15-11-77), 225-26. 

Inland Water Transport (VIII-
30-11-77), 115-16. 

Inter-State Disputes Re. Use of 
River Waters (VrJ-14.11-77). 
43-44. 

Investigation into charges against 
a former Chief Justice (VIII-30-
11-77), ] 30. 

Representation by the WillingdoD 
and Safdariun~ Hospitals Em-
ployees Unions regarding provi-
sion of accommodation to retir-
ed Government employees !VI1l 
--5-12-71), 97--99. 
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MAYA THEV AR. SHRI K.--Contd. 
Rise in Cost of living index (VIl-

18-11-77),81-82. \ 
Slum Clearance and Urban Deve-

lopment Scheme (VII-28-lJ· 
1977), 32-34. 

Urban Land Ceiling Act (VII-28-
11-1977), 149-50. 

Utilization of Skills for Researches 
on Vital Health Problems (VIII 
-1-12-77), 139. 

Utilization of Steel (VII--24--11-77), 
80-8t. 

Debates 
,Payme:1t of Bonus (Amendment) 

Bill: 
Consid. (VIII-7-12-77). 263-

65. 
Report (1974) of Commission of 

Inquiry; intO' the Disappearan~ 
of Netaji Subhas Chandra Bos~ 
(M) (VIU-8-12-77), 208-11. 

:Statement on 'Samachar' by the 
Minister of Information and 
Broadcasting (M) (VIII-3Oo11-
77). 318-23. 

'MEDURJ, SHRI NAGESWARA 
RAO: 

Debates 
Recent Cyclones and floods in the 

Southern States (M) (VIII-6-12-
77), 385-87. 

:MEHTA, SHRI PRASANNBHAI: 
Abolition of exploitation of con-

traCt labourers (VIII-I-I 2-77), 
36. 

Advance non-plan aid to States 
(VIII--2-12-77), 227. 

Anand Marg threat of Political 
Assassinations (VII-16-11-77), 
100-02. 

Anand Margis' meeting Abroad 
(IX-22-12-77), 137. 

Another change in pattern of secon-
dary education (VII -14-11-77), 
197-9R. 

Appointment of a Committee on Ex-
port and Import Policies (VIII-
2-12-77), 230-31. 

MEHTA, SHRI PRASANNRHAI-
COn/d. 
Asian Regional Seminar on role of 

social workers (VI1-21-11-77). 
197-98. 

Attack on Students at Ghaziabad 
Railway Station (VIII-I3-12-
77), 184-S5. 

Badarpur Thermal Power Station 
(VIII-30-11-77), 214. 

Better lighting arrangement at in-
ternational airports for plane 
landing (IX -16-12-77), 217. 

Bomb scare on frontier mail l VJJ 
-15-11-17), 183-84. 

British Aid to India for shipping 
(VIIl-7-12-77), 74-75. 

Bye-Elections for AS'icmbty and 
Lok Sabha Seats (VII---29-11-7n. 
175. 

Central help to States to close Re-
sources Gap (VII-IS-lI-77), 
125-26. 

Central Housing aid to Gujarat dur-
ing the Sixth Plan (VIII-5-1"-
77), 123-24. 

Central Housing loans for Gujarat 
(VIII-] 2-12-17), 28-30. 

Children Welfare Schemes (VII-
24-11-77), 28-31. 

Committee to recommend on th .. 
Growth of AlcohOl based indus-
tries (IX--20-12-77), 134-35. 

Conference of India's Commercial 
Representatives stationed in East 
European countries (VII-18-II-
77), 214-15. 

Conference of State Labour Com-
missioners and Central Govern-
ment Officers in Industrial Tri-
bunals (VIII-I-12-77), 84. 

Conference of States Information 
and Broadcasting Ministers (VIn 
-30-11-77), 214-15. 

Conference of Trade Unionists on 
Integrated Rural Developmeat 
(VII-24-11-77), 87. 

Cyclone Warning issued by Com-
munication Department (IX--22-
12-77), 38. 

Demand of Fertilizers by Gujarat 
(VIII--l~-12-77), 137-38. 
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MEHTA, SHRI PRASANNABHAt-
Contd. 
Derailment of Barei1ly-Delhi Pas-

senger Train (VIII-6-12-77) 
105~7. 

Disturbances during former Prime 
Minister's visit to States (IX-
14-12-77), 202-03. 

Expansion of Oil Refineries in Gu-
jarat (VIII-13-12-77), 185-86. 

Famine in Gujarat (VII-21-11·77), 
97·98. 

Formulation of a special plan for 
Development of Rural Industries 
(VII-23·11-77), 26. 

Grievances of Central School Tea-
chers (IX-19·12·77), 108-09. 

Guidelines to Banks about Gov-
ernment's policies (IX-16-12· 
77), 218. 

Hindustan Shipyard, Vishakbapat. 
nam (VII-23·11·77), 158. 

Income Tax Raids (VIII-.JJ-12·77). 
99. 

Industries found Guilty of evading 
Taxes (VIII-9·12-77), 196. 

Insurance cover for employees 
drawing more than Rs. 500 p.m. 
(IX--15·12·77). 23. 

Integrated social welfare pro-
JT9.mme for Tribals. Harijans and 
Backward classes (VnI-30-11-
77), 81-S2. 

Investment in Agriculture and In-
dustry Sectors to solve unem-
ployment during Sixth Plea (VII 
-23·11-77), 158. 

Irrigation Development (VII-14. 
11· 77). 93·94. 

Loopholes in Company Law re-
garding contributions to Political 
parties (VII-15-11-77), 182·8~ 

Loss to Indian Airlines due to non-
cooperation of Employees on 
Bonus Issue (VIII-9-12·77), 
177. 

Malaria in the Country (VII-17. 
11·77), 177-79. 

Memo from Director of National 
Federation of cooperative Sugar 
Factories against uneconomical 
levy Sugar Prices (VII -14-11-
77). 245·46. 

MEHTA. SHRI PRASANNABHAl-
Contd. 
New off shore oil structure in Bom .. 

bay (VII-15-11-77). 180-81. 
New Telephone Exchange at vill-

age Ugamadi. District Bhavana-
gar (IX-15-12-77), 126. 

Offer of A!'>sistance from Bank of 
America (VIII-9-12-77). 231. 

On shore and Off-shore Oil Explo-
ration (VII-29·11·77), 176-78. 

Opening of Post Offices in Gujarat 
(VIII-S·12-77), 128. 

Outstanding problems of Railway 
Employees (VII-29-11-77). 44-
46. 

Overhaul of C.B.I. (IX-14-12-77). 
]29. 

Pact for Canadian Fertilizers (VIII 
--9·12-77), 150. 

Pak infiltration in Jammu and Ka-
shmir (IX-14·12-77), 230. 

Panels on flood and irrigation (Vn 
-14·11-77). 222-27. 

Payment of Bonus by Government 
Establishments (VII-17 -11· 77). 
170· 71. 

Power crisis in States (VIII-30-11-
77), 212·13. 

Production of cotton and jute (Vll 
-21-11·77), 196-98. 

Proposal for Electoral Reforms tVU 
-15-11-77). 40. 

Proposal to raise retirement age and 
pension of Judges (VIII-H·12-
77). 144-45. 

Public Distribution System (VIII-
2-12-77), 229-30. 

Pulses and' gram (VII-21.ll-77), 
195·96. 

Punctuality of Trains (VIII-l3·12-
77), 86-87. 

Reorganisation of Administrative 
Structure in Tribal Areas (V1I-
16·J 1-77), 70-72. 

Reorganisation of FCI (Vm-12-
12-77). 173. 

Reorganisation of STC (lX-l6-
12· 77). 10 1. 

Report on Indirect Taxes (VII-
18·11.77). 214. 
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MEHTA, SHRI PRASANNABHAI-
Contd. 
Review of Central Laws extended 

to J. & K. (VlI-23-11-77). 160. 
Rolling Plan Concept (VlI-16-11-

77). 61-62. 
Security measures on Railways to 

reduce Accidents (VII-IS-I 1- i 

77). 181-82. 
Self sufficiency in Newsprint (VII 

-23-11-77), 114. 
Setting up of Committee on reduc-

ing Cost of Carrying Birlfer 
Sto~ks and Incidental Expenses 
(Vl1-28-11-1977), 81. 

Setting up of Five Vocational Tra-
ining Institutes (IX-I 5-12-77). 
99. 

Settlement of Labour Disputes (VII 
-17-11-77). 86. 

Signing of Contract by O.N.G.C. 
for Laying Pipeline (VII-29-11-
77). 176. 

Solution of Housing Problems in 
Capital through Private Builders 
(VII-21-11-77), 155-56. 

Steps to recover income-tax arrears 
(VIII-9-12-77), 243. 

Storage Facilities in Gujarat cvm 
-12-12-77), 173-74. 

Study Group to make recommenda-
tions on Wages, Income and 
Price Policy (VII-18-11-77). 97-
98. 

Study report of the Economic and 
Scientific Research Foundation 
on Housing (VIII-5-12-77). 233-
234. 

Suggestion made by RBI for mte-
grated village Development Plan 
(VIII-2-12-77), 95-96. 

Suggestions of Bar Council of India 
for Disposal of Cases (VID~-
12-77). 45·46. 

Talcher Fertilizer Project (VlII--6-
12-77). 203. 

Telephone Connections in Gujarat 
(VIII-8-12-77), 57·58. 

Typos of Companies Registered in 
1977 (VDl~-12-77). ~. 

Urban Co-mrrtive Banks in the 
country -2·12·77). 228·29. 

MEHT A. SHRI PRASANNABHAI-
Concld. 
Visit of Chinese Delegation to India 

(lX-23-12-77). 19-22. 
Weeding out of Industrial licences 

and letters of Intents (VIII-30. 
11-77). 213-14. 

Winding up oC Operations by IBM 
tIX-23-l2-77). 100-101. 

Debates 
Closure of Laxmi Cotton Mills. 

Ahmedabad (Matter under rule 
377) (VIII-12-12-77), 274-75. 

Flood situation in the country 
(HAH DIS) (VIlI-7-12-77), 357 
-{;l. 

Inland Steam Vessels (Amendment) 
Bill: 
Consid. (VIl-16-11-77). 282·83. 

Payment of Bonus (Amendment) 
Bill: 
Consid. (VIll--7·12-77), 245-

48. 
MHALGI. SHRI R. K. : 

Absorption of Employees of Mis 
Alcock Ashdown bl_ Mazagon 
Docks of Bombay (VTI-23-l1-
77), 132. 

Ahmand Woollen Mill. Ambernath 
(Maharashtra) (VIII-30-l1· 77) 
135-36. • 

Appeal from the ordnance emplo-
yees union. Ambernath (VII-I6-
11-77), 117-18. 

Appointment of All India Jail Re-
forms Commission (VII-23-U-
77). 179. 

Base Year for Living Index (VIII, 
-1-12-77), 127. \ 

Bifurcation of Stores Department 
Western Railway (VIII-6-12-
77). 152-53. 

Bombay Suburban Trains time Ta-
bJe (VII-l 5-11-77), 152. 

Cases of adjustment of claims pend-
ing with Settlement Officer in 
Delhi (VII-14-11-77), 139·40. 

Oty Compensatory Allowance to 
Employees woddng in and aro-
und Ambarnath (VII-lS-11-
77), 139·40. 
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MHALGI, SHRI R. K.--COtltd. 
Committee to increase efficiency in 

Air .India and Indian Airlines 
(VIII-2-12-77). 226-27. 

Construction of Broad Gauge Lines 
in Maharashtra (VII ---15-11-77). 
221-22. 

Construction of Kokan Railway 
(VII-29-11-77), 90. 

Death of a Scientist in National 
ChemicaJ Laboratory. Pune (VIII 
-30-11-77), 50-51. 

Demonstration by the Supervisory 
Staff of Ordnance Factories (VII 
-23-11-77), 179. 

Gheraoes. Strikes and Lock-outs 
(VII-24-1l-77). 142-48. 

Grievances of Postal Employees at 
Thana (Maharashtra) (VII-I 7-
11-77). 130-31. 

Hindi terminology of Railway Ad-
ministration (IX-20-12-77). SO. 

Inclusion of Kabaddi in Interna-
tional Games (Vll-21-11-77). 
32-32. 

Irregularities in Expenditure incur-
red on the Erstwhile Ministers' 
Residences (VII-14-11-77). 176. 

Issue of Commemorative Postal 
Stamp (VII--24-1l-77). 112. 

Losses suffered by Hindustan Anti-
biotics Ltd .• Pimpri, Pune (Maha-
rashtra) (IX-20-12-77), 189-90 

Marathe Committee Reports on 
Fertiliser Prices (VII -15-11-77), 
222. 

Memorandum from a deputation of 
Sindhi Community (VID-7-12-
77), 54-55. 

Memorandum to General Manager, 
Central Railway, Bombay V.T. 
(Vlli-6-12-77), 150. 

New Railway Time Table (VII-· 
15-11-77), lSI-52. 

Number of Passport Issued (VII-
24-11-77), 165. 

Opening of New Post offices in 
Maharashtra (VII-17-U-77). 23-
-26. 

Outdated Rules of Maharashtra 
Housing Board (V11-14-11-77). 
140---42. 

MHALGI, SHRI R. K.-Contd. 
Overdrawa! of Cheque by National 

Seeds Corporation (IX-19-12-
77). 188-89. 

Paying of Interest on savings Bank 
Accounts by State Bank of India 
(VII-9-12-77), 103. 

Pending applications for Gas Con-
nections in Delhi (VIll--{)-12-71). 
22. 

Pension to Heirs of Deceased MISA 
& DrR Detenus (VII--16-11-77). 
33·34. 

Personnel from customs department 
of Bombay arrested for po~ses
sion of Contraband (IX-16-12-
77), 119. 

Pro~rties forfeited under the pro-
VISions of smugglers and foreign 
exchange manipulators Act. 1976 
(VIII -2-12-77), 225-26. 

Railway Service on Sangli-Miraj 
track (VIII-13-12-1977). 55. 

Reconstitution of Board of Direc-
tors of Hindustan Antibiotics 
every year (VIII-13-12-77), 141-
42. 

Reconstitution of Telephone Advi-
sory Committees (VIII--1-12-77). 
1-5. 

Release of passports of 48 citizens 
(VII-24-11-77), 122-23-

Reliefs to new industrial units pro-
ducing specified goods (IX-23-
12-77), 141. 

Representation from 66 Persons of 
Kalyan (VlII-6-12-77), lSI-52. 

Representation from a Mathema-
tical Institute of Pone (Mabara-
shtra) (VllI-2-12-77), 160. 

Representation from An India De-
fence Accounts Association, Puno 
(VIII-9-12-77). 142. 

Representation from Bhartiya Sam-
vaksham Kamgar Sangh, Pune 
(VII-23-11-77), 47. 

Representation from Maharashtra 
Elektrosmelt Ltd. regarding ex-
tension of permission to produce 
High Carbon Ferro ManganOie 
at Chandrapur (IX-1S-12-77). 
35. 
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MHALGI, SHRI R. K.-Confl/. 
RepreseDtation from ordnance em-

ployees union. Ambernath (Vn 
-16-11-77). 119. 

Representation for formation of Ap-
pellate Tribunal in Central Ex-
cise (VIII-2-12-77). 178-79. 

Representation for improvement in 
Production of foodgrains and 
other crops (VII-21-11-77), 123-
24. 

Representation reo Pune-Miraj sec-
tion of South Central Railway 
(VI!1-~-12-77). 48. 

Representation Re. ~elepho~e 
Complaints from Domblvali, dls-
trict Thana. Maharashtra (VII-
17-11-77), 129. 

Representation rega~d~ng grievan~s 
of Cooks in TralDlDg Batta110n 
No. 2 (VnI-30~1l-77). 164-66. 

Representation regarding Trunk: 
Call Deposit with Accounts Offi-
cer, Belgaum (VII-24-11-77), 
53. 

Representation submitted to t~ 
Minister of Health and Family 
Welfare (Vln-1-12-77), 134. 

Representation to Divisional Super-
intendent of Central Railway. 
Bombay V.T. (VIII--6-12-77). 
151. 

Resolution passed by Indian Me-
teorological workshop Union. 
Pune Branch opposing the Re-
commendations of Ramanna 
Committee (VIII-2-12-77). 48. 

Resolutions passed by the annual 
general body meeting of Ord-
nanCe employees union, Amber-
nath (VII-16-11-77). 118-19. 

Rural Electrification in Maharash-
tra (IX-l 4-12-1977). 62. 

Seventh Finance Commission (IX-
16-12-77), 218. 

Strategies for Mass Housing (YIn 
-5-12-77). 62-63. 

Study of Inter-Linking of Rivers by 
Central Water Commission (VII 
-14-11-77). 42-43. 

Supply of Consumer Items to the 
Defence Personnel (VID-7-12-
77). 203. 

MHALGI. SHRI R. K.-ConcJd. 
Telephone complaints from resi-

dents of Ulhasnagar town. dis-
trict Thana. Maharashtra (VII-
17-ll-77). 130. 

Transfer of Employees from A.G.', 
Office at Bombay (VII-18w ll· 
77). 139-40. 

Urban Land cei!ings and Regula-
tion Act. 1976 (VH-28-11-1977). 
106-07. 

MIRI. SHRI GOVIND RAM: 
Allotment of Paraffin Wax to Ma-

dhya Pradesh (VIII-13-12-1.977). 
16-21. 

Ancillary Industries Developed by 
BhiJai Steel Plant (VITI-S-Il-
77). 102-03. 

Bauxite Deposits In Sarguja Dis-
trict of Madhya Pradesh (Vnl-
8-12-77). 137-38. 

Branches of Nationalised Banks lD 
Sarangarh. Madhya Pradesh (IX 
-23-12-77). 167-70. 

Coal shortage in Korba Thermal 
Power Station (IX-14-12-1977). 
7-to. 

Development of Chakarbbatba 
Aerodrome in Madhya Pradesb 
(1X-23-12-77). 53. 

Ferro-Manganese Plant in Madhya 
Pradesh (VIII-·8-12-77). 134. 

Goldsmiths affected by Gold Con-
trol Act. 1962 {IX-16-12-nl. 
119. 

Handloom cloth purchased by the 
All India Handloom Fabric 
Marketing Cooperative Society 
and Handicrafts and Handloom . ~ 
Export Corporation (VIII-7-12-
77), 53-54. 

Implementation of the Beedi Wor-
kers Welfare Fund Act, 1976 
and the Beedi Workers Welfare 
Cess Act by States (VIII-8-12-
77). 67-68. 

Matching contnDution by States 
for the Central Assistance for 
Handloom (VI1I-7-12-77). 186· 
87. 

New Railway lines in Backward 
areas of M.P. (IX-20-12-77).93 

-98. 
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MIRI. SHRI GOVIND RAM-Contd. 
Revenues due against Coal Mines 

(lX-14-12· 77). 224. 
Setting up a Cement Plant in Bas-

tar District by cel (IX-14-12-
77). 223·24. 

Unfinished over·bridges (IX-20-
12-77). 34. 

MlSHRA. SHRJ G. S. : 
Family Welfare Centres Dispensa-

ries/Hospitals in States (IX-IS-
12-77). 51. 

Setting up industrial units in areas 
with population of less than Five 
lakhs (IX-14·12·1977). 101. 

MISHRA. SHRI J ANESHW AR: 

Debates· 
Smith. Stanistreet and Company Li· 

mited (Acquisition and Transfer 
of Undertakings) Bill: 
Int. (VII-21·11·77). 265·66. 

MISHRA. SHRI SHY AMNANDAN: 
Arrest of Senior Civil Servants (VII 

-23·11·77), 8-13. 
Contribution made by Companies 

by way of Advertisements in 
Congress Party Magazines/Sou-
venirs (VII-15·1l·77l. 17. 

Further increase in the floor price 
of Rubber (IX~23.12· 77). 32-
34. 

Principle of Seniority of Judges in 
appointments to Supreme Court 
(VlI-IS·l1·77). 

Production of Film Indus to Indira 
Gandhi by a Tamil Nadu Firm 
(VJI-16.11·77). 11. 

Debates 
Alleged failure of Government to 

give protection to Harijans and 
other voters during the recent 
bye.elections in V.P. and Bihar 
and large scale rigging of elec-
tions (A.M.) (IX-23·12.77). 
387-92. 

Alleged Inquiry by the Shah Com· 
mission about Proclamation of 
Emergency (OP) (VIJI-7.12·77), 
221. 

MlSHRA. SHRI SHY AMNANDAN 
-ConJd. 

Circular regarding formulation of 
a Code of ethic for High Court 
Judges (Matters under 377) (VIU 
--9·12· 77). 260-62. 

Constitution (Forty·fourth Amend. 
ment) Bill: 
Int. (IX-16·12·77). 299-303. 

Public Safety Ordinance issued by 
the Jammu and Kashmir Govern-
ment and reaction of Govern-
ment thereto (CA) (VIII-2-1l-
77). 243. 

Question of Privilege against Chair-
man. Calcutta Port Trust (IX-
22-12·77), 144. 

Question of Privilege against Shri-
mati Indira Gandhi and others 
(VII-17.11·77). 228-39. (VII-
18-11· 77). 230-34. 

Re. Discussion on' prices of Sugar-
cane and Gur (IX-22-12-77). 
153. 

Re. non·recording of proceedings 
(VII-29·11-77). 243-44. 

Re. Question of Privilego (VII-
15.11-77). 246. 

Reported disturbance in a Kanpur 
Textile Mills (CA) (VIll-8-12-
77). 166. 

Supreme Court (Number of Judges) 
Amendment Bill: . 
Consid. (IX-20-12· 77l, 378-84. 

MOHAN BHAlY A. SHRI: 
Contract given by Hindustan Steel 

Construction Ltd. (IX-22-1l. 
77). 111. 

Contract Labourers working in 
Dalli. Rajhara. Nandini Iron Ore 
Mines under Bhilai Steel Plant 
(IX-22· 1 2·77), 111. 

Mechanisation and its effects aD 
Dalli Rajhara Mines Productioa 
(lX-I 5-12·77). 141. 

Mechanisation of DaIIi Rajhara 
Mines (IX--·15-12·77). 140. 

Machinery for expansion of Bbilai 
and Bokarolying unused (IX-
22-12·77). 16-17. 

---------------------------------------------28-159 LSS (ND)/78 



MOHAN BHAIY A. SHRI-CDflld. 
Modern Methods of ProdJlCtion in 

Dalli R.ajhara Mines in Dura Dis. 
trict, (1X-15-12·77). 141. 

Realisation of Cess FUnd from 
Nandni Dalli and Rajhara Iron 
Ore Mines (IX-lS-ll-77). 29. 

Strike in Dalli Rajhara Mines of 
Bhilai Steel Plant (1X-15·12· 
77). 138. 

Violation of Licences by contrac· 
tors in Drug Branch of HSCI 
(IX-22-12-77). 62. 

lrfOHANARANGAM. SHRI RA-
GAVALU: 
Allotment of Bungal\Jw to Con-

gress Souvenir Committee and 
Youth Congress (VII-21·11-77). 
28. 

Arrest of Senior Civil servants (VII 
-23-11·77). 7-13. 

Basis on which hotels are star· 
categorised (YIn-2-12-77). 20. 

Flight connection from Bhubane-
swar to Konarak (VIII-9-12-77). 
13-15. 

Malaria Epidemic in Delhi (Yfl-
l7-11-77). 9-10. 

Memorandnm from All India P & 
T and Central Government Pen· 
sioners' Association (YIn-2·12. 
71). 23. 

Reconstitution of Telephone Advi-
sory Committees (VIII-ol.12-77). 
4-5. 

Debates 
Constitution (Fotty·fourth Amend· 

ment) Bill: 
Motion to Pass (lX-20-12-77), 

306-08. 
Obituary Reference-Death of Shri 

Prakash Vir Shastri (VII-23-1I-
77). 261-62. 

MOHD. HA YAT ALI. SHRI: 
Action against Manufacturers of 

Spurious and adulterated Drugs 
(VIII-I.12.77). 63. 

Applications to set ':E':dustries in 
'. TOWIll. with less five lathJ 
population (VIU-30-tl-77). 173-
74. 

MOHO. HAYAT AU. SHRI--contL 
Completion of Howrah·Amta Rail-

way Line (VIII-I 3· 12-1977). 
80-82. 

Gold seized during raids from 
March. 1977 (VIII-2·12-77). 
153-54. 

Inquiry into misuse of Rs. 2 crorel 
collected for the payment of Pro-
vident Fund to Workers of the 
Industrial reconstruction Corpo-
ration of India's Unit of West-
Bengal (IX-23-12·77). 86. 

Job-Prospects on expansion of Dur-
gapur Steel Plant (VIlI-8-12-
77). 43. 

Mis-management at the function of 
National Film Festival Awards 
(VITI·-30-11-77). 43-44. 

Special Monetary Grant of Statea 
(VllI-2· 1 2-77). 28-32. 

Stoppage of work by La wyen 
Courts (VII--29-II-77). 98-99. 

Working of Central Fishery Corpo-
ration (VIII-·12-12-77), 38-39. 

MONDAL, DR. BIJOY: 
Construction of Darakeshar Dam 

in Bankura (VII--14-11-77), 132. 
Excavation of Upper Kangsabati 

(VII-28-11-1977). 116-17. 
New Railway line between Bankura 

and Mejhia Coal Belt (VIT-29-
11-77). 43. 

News item captioned "Hindustan 
Photo Films a Parasite on tho 
Film Industry"- (IX-14-12-
1977). 21-22. 

Proposal to run Express Train from 
Haldia to Delhi (VlII-6-12-77), \ 
106. 

MUKHERJEE, SHRI SAMAR: 
Alleged Charges against officers of 

Labour Bureau. Chandigarh (YII 
-17-11-77). 187. 

Central Assistance asked for by 
Tripura Government (VII-I6-
11-77), 193·94. 

Central Assistance·to State Govern-
ments for construction of Janata 
Hotels (VI11-2-12-77). 157-58. 



'WUKHBRJEB. SHR L SAMAR-
Contd. 
Coast based integrated Steel Plant 

in Visakhapatnam (VIII-l 012-
i7), 133. 

Construction of Janata hotels at 
Ddhi (VIII-2-12-77), 157. 

Consultation with Trade Unions 
oYer Constitution of Committee 
011 Wages, Income and Prioe Po-
liey (VII-IS-H-77), 169-70. 

Dearness Allowance to Central 
Government employees (VII-
18-11·77), 211-12. 

Decline in Production Growth Rate 
(VIII-30-tl-77), 23-24. 

Delay in changes in the production 
Technology of Bharat Opthalmic 
Glass Project (VIII-7 -12· 77). 
127. 

Demand for Minimum Wage to 
Plantation Workers (lX-22-12-
77). 45. 

Demands of Employees of Gene-
ral Insurance <VIII-2-12-77), 
34-35. 

Earning of RDSO (VII-IS-It-77). 
52-53. 

Edible unclaimed oil in Godowns 
of Ports and Railway Yards 
(VrII-9-12-77), 133. 

Employees of Defence Establish-
ments and Ordnance Factories 
(VII-16-11-77). 194. 

Employment to women (VIII-t-
12-TI), 27. 

Imported edible oil lying uncleared 
at Madras Port (VII-18-H-77). 
42-43 

Inspection Carriages at Santragachi 
(VII-29-11-77), 214. 

Memo. from All India Federation 
of University and College Tea· 
chers Organisation (VII-14-11-
77), 104-106. 

Memorandum from All India Stu-
dents Federation (VIII-t2-12-
77). 84. 

New formula regarding allocation 
of funds to State. (VII-I6-U-
77). 194-95. 

MUJCHERJBE. SHRI SAMAR-
Contd. 
Payment of Rent for Office build-

ing of Director General of Ord-
nance Factories (IX-14-12-
1977). 79. 

Promotiooal P!~ts of Train 
Examillers (VlI-29-1l-77), 99-
100. 

R.D.S.O. of Indian Railways (VII 
-15-11-77). 146-47. 

Rehabilitation of East Pakistan Re-
fugees in Andaman and Nicobar 
Islands (VII-21-11-77). 12-13. 

Report of Study Groups of Trade 
'Jnions constituted by SAn.. (Vll 
-17-11-77), 186·87. 

Representation of Unions in NJCU 
Meeting Convened by SAIL (VII 
-17 -11-77), 89-90. 

Seminar by ILO on Social Security 
and National Development (VIII 
-1-12-77), 119. 

Setting up unit for Export of Meat 
(VII-28-11-1977). 51. 

Staff strength (VII-IS-lI-77), 146. 
Strike by Staff of Indian Airlines 

for Grant of Bonus (VII-IS-H-
77). 176-77. 

Subsidy to Tripura for exporting 
finished Products to other States 
and Importing Raw Material 
(VII-16-11-77), 69-70. 

Training at Railway Staff College 
Baroda (IX--W-12-77). 278. 

Tripartite Meeting to consider Pro-
blems of Unorganised Workers 
(VII-17-11-77), 188-89. 

Up-grading of class I posts in Rail-
way (VII-29-11-77). 213-14. 

Value of jobs done by RDSO (VII 
-15-11-77), 143-44. 

Debates 
B.O.H. (IX-16-12-71), 281. 
Re. Question of Privilege against 

the Home Minister (rX-20-12-
77), 282. 

MVNDA. SHRI GOVINDA: 
Allotment of lands to the Ex-Sor-

vioe Personne1- (IX-14-12-77). 
156. 
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MUNDA. SHRI GOVINDA-Contd. 
Import of Bulk Drugs (~-20-12-

77), 269-70. . 
Inter-linked Directorship in Foreign 

Drug Companies (IX-20-12-77). 
169-78. 

Licences obtained by Foreign Dru! 
Firms (IX-20-12-77). 177-78, 

Pilgrims travelling by Railway to 
Jagannath Purl (VID-13-12-77). 
100. 

Post Offices in Orissa (IX-IS-12-
77). 85. 

Short supply of Brand Names of 
})rugs (IX-20-12-77). 53-54. 

Visit of Chairman and Managing 
Director of Bank of Baroda. A b-
road (IX-23-12-77). 76-77. 

Debates 
Employment of Scheduled Castes 

and Scheduled Tribes in Services 
against reserved quota (Dis) (VII 
-21-11-77). 319-21. . 

Twentieth. Twenty-first and Twenty 
second reports of CommisSioner 
for Scheduled Castes and Sche-
duled Tribes (M) (VII-21-1l-
77). 319-21. 

MVRMV. FATHER ANTHON!: 
Debates 

Discussion on Employment of 
Scheduled Castes and Scheduled 
Tribes in Services a~t Re-
served Quota (Dis) (VII-17-11-
77). 346-50. 

Twentieth. Twenty-first and Twen-
ty-second Reports of the Com-
missioner for Scheduled Castes 
and Scheduled Tribes (M) (VII-
17-11-;7). 346-50. 

MURTHY. SHRI KUSUMA KRI-
SHNA: 
Abolition of Commission fop SC & 

ST (VII -16-11-77). 84. 
Amount Spent on Encouraging 

Sanskrit Learning (VII-21-11-
77). 169. 

Atrocities on Rarijans (V11-16·11. 
77). 140.-42. 

MURTHY. SHRI KUSUMA KRi-
SHNA-Contd. 
Encouragement of Sanskrit learn-

ing among Non.Brahmins (VII-
21·11-77). 74. 

Financial Position of Indian Coun-
cil for Child Welfare (VlI-l4-
11-77). 174·75. 

Inel us ion of SC / ST candidates m 
Tour Sponsored by Indian Coa-
cil for Child Welfare (VlI-14-
II· 77). 48-49. -

Intention to develop Small Scale 
Industries (IX-14-12-1977). 141· 
42. . 

Kakinada Port. Kerala (VII-23-
11-77). 102. 

Plight of Handloom Weavers (VlI1 
-30-11-77). 152-54. 

MURTHY. SHRI M. V. CHAN-
DRASHEKHARA: 
Losses due to theft and strike in 

Public Undertakings (IX-23-12-
77). 163. 

Persons for Telephone connections 
waiting in general list in Delhi 
(IX-lS-12-77). 49. 

Unauthorised colonies touching the 
Border of Delhi and Haryana on 
Mathura Road (IX-19·12-77). 
71-72. 

MURUGAIYAN, SHRI S. O. : 
Change in Master Plan in Delhi re-

garding land use (VII-21-U-77). 
108. . 

Clearance of Applications for Im-
port of Gas Turbines (V11-23-
11-77). 62. 

Conducting of Economic census to 
ascertain Backwardness of Pe0-
ple (V1I1-7.12·77). 208. . 

Demand for separate state for Jbar. 
khand Tribals (VTII-7-12-77). 
llO. 

Electrification of Railways in Tamil 
Nadu (VIII-13-12-77), 114. 

Enforcement of Minimum Wages 
for Agricultural Labourers (VII 
-24·11-77). 47·48. 

Exemption of Excise Duty on the 
products of Assam Petro-Chemi-
cals Ltd. (VTI-6·12·77). 41. 
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MURUGAIY AN. SHRI S. G .• -<:ontd. 
Extension of Broad Gauge link 

from Tirunelveli to Tuticorin (VII 
-15-] 1-77). 125-26. 

Formulation Plant in Every State 
(VII-29-tt-77). 95-96. 

Indo-Polisb Joint Commission (IX 
-14.12-77). 193-96. 

LaWlcbing a Operation for Bare-
foot Doctors Project in India by 
a Canadian Society (VIII-I-12-
77). 81. 

Memorandum by National Federa-
tion of P. & T. Employees Union 
(VII-l 7-11-77). 115-16. 

Memorandum from Employees of 
ONGC regarding Drilling of 
Wells (VIIl-6-12·77). 188-89. 

Tradc and Distribution policy for 
Kharif Grains (VII-14-11-77), 
157-58. 

Notices ~erved bv Income Tax De-
partmcnt on 'Persons Detained 
under COFEPOSA or MISA (VII 

. -]8-11-77), 100-01. 
'Pending land ceiling cases (VII-

14-11-77). 74. 
Planning for Attack on Malarial 

Mosquitoes (IX-15-12-77). 54. 
Production of Polyster Kbadi by 

Sita Ram Jaipuria (VIII-7-12-
77). 138. 

:Proposal to extend dual pricing po-
licy to edible oils and Pulses 
(VIII-2-12-77). 90. 

Setting up of a Working Group for 
converting Akashvani and Door-
darshan into Autonomous Insti-
tutions (VII-16-11-77). 91. 

:Shortage of Bread (VU-23-11-77). 
149. 

'Suspension of land reform in Pun-
jab (VII-21-11-77). 194. 

Take over of management of Ever-
est Cycles Ltd. (lX-14-12-1977). 
ti3. 

Talks between India and European 
Common Market in Brussels 
(VIII-2-12·77). 67. 

Tax exemption to Indi'an Cotton 
Mills Federation aX-16·12-77). 
133. 

MURUGAIY AN, SHRI s. G.'-Colltd. 
Transfer and posting of Cancer Ex· 

port to Ministry (VII-24-1l-77). 
101-08. 

White attack on Indian Stall in 
London (VII-17-U-77). 114. 

MURUGESAN. SHRI A. : 
Effect of U.S. ban on Import of Su· 

gar on Sugar Industry (VIII -12-
12-77). 70. 

Extra-Departmental Employees of 
Post and Telegraph Department 
in Tamil Nadu (IX-22-12-77). 
43. 

Food Aid under World Food Pro-
gramme (IX-19-12-77). 59-60. 

Increase in cost.of Kudremukh Pro-
ject (IX-15·12-77). 47. 

Quantum of Sugar Exported to 
USA during last three years (IX 
-16-12-77). 76. 

Restrictions on Tea Exports Quo-
tas (VIII-9-12·77). 69 . 

Serving Notice by Workers of Gov-
ernment Medical Store Depot 
Workers Union. Madras (IX-
15-12.77). 111. 

Supply if Medicines to Indentor. 
by Medical Store depots in India 
(IX-15-12-77). 110. 

Survey Conducted by Indian Insti-
tute of Economics- (IX-14-12-
1977). 89-90. 

Tourist potential of Chidambaram 
(IX-23·12-77). 60-61. 

Utilization of imported oil Fired 
cornish Boiler by Government 
Medical Slores Depot. Madru 
(ix-22·12-77) 86. 

Utilization of Manufacturing capa. 
city of Government Medical 
Stores Depot. Madras (IX-22-
12-77). 45. 

Debates 
Adovades (Amendment) Bill : 

Consid. (VII-28-11-77). 292-93. 
Enemy Property. (Amendment) 

Bill: 
Consid. (VII-29-11-77). 315-16. 
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MURUGBSAN. SHRI A.--eo."'~, 
Gre~ham and Craven of India (Pri· 

vate) Ltd. (Acquisition and 
Transfer of Undertakings) Bill: 
Consid. (VII-29·1l·77). 267·68. 

Smith. Stanistreet and Company 
Limited (Acquisition and Trans· 
fer of Undertakings) Bill: 
Consid. (Vn-28·11· 77). 328·29. 

Water Prevention and Control of 
Pollution) Cess Bill: 
Consid. (VIl-28·11·77). 252-
54. 

N 
NAHAR. SHRI BUOY SINGH: 

AIlcient Monasteries in Ladakh 
(IX-19·12·77). 19. 

Development of Sulphur Hot Water 
Springs in India (Vnl-8·1Z·77). 
13. 

NAHATA. SHRI AMRIT: 
Contribution made by Companies 

by way of Advertisements in 
Congress Party Magazines/Sou.. 
venirs (VII-IS·] 1.77). 16·17. 

Debates 
Ouestion of Privilege against Shri· 

mali Indira Gandhi and others 
(VII~17·11·77). 246-47. 

NAIJ)U. SHRI P. RAJAGOPAL : 
3·Star Hotel on Hussain Sagar at 

Hydcrabad (IX-16·12·77). 176. 
Andhra Pradesh Government Pro-

posal for Financial Assistance 
to set up Son·et·Lumier show. 
Sea-side Summer Resort (lX-
23·12·77). 217·18. 

Andhra Pradesh Government re-
quest for Assistance for Develop· 
ment of Camping sites in Hyde. 
rabad and Bheemunipatnam (IX 
-23-12·77). 21R. 

Anthropology at Graduate Level 
(VIII-12.12·77). 204. 

Application of Employees Provident 
Fund and Miscellaneous Provi· 
sions Act 52 to factories employ. 
ing less than 20 Re~utar work-
ers. (VTII-8·12.77) ]26·27. 

NAIDU. SHRI P. RAJAOOPAL-
ConJd_ 

Assistance by Central Electricity 
Authorily to W.A.P.C.O.S. for 
preparation of Reports of Pra. 
Jects of other countries (IX-
14-12.]977). 39·40. 

Assistance to Irrigation projects in. 
Nepal (VIlJ-5·I2·77). 169. 

Capacity ut' Fertilis~r factories itt· 
Public Sector (VIlI--13·12·77). 
201·02. 

Construction of Hydro Electric 
Power Project at Salal MJ--
23-11·77), 63. 

Conversion of Andhra Pradesb-
State Highways into National 
Highways (VII-·16·11· 77). 106· 
07. 

Creation of National Credit Coun-
cil (IX~ -23·J 2· 77). 92. 

Development of Oil Resources (VIr 
-15·11-77). 90·91. 

Direct Dialing in Towns of Andhra-
Pradesh (VII 1-8· I 2·17). 56-57. 

Distribution of ferguson tractora. 
(IX-14-12·77), 212·13. 

Dog squads to track down criminal' 
near Railway Yards (VII-U· 
11·71). 231·32. 

Drought Prone Area Programme 
during sixth Plan (VIII-S·IZ· 
77), 28-32. 

Excise Duty on Fertilizers (IX-
23·] 2· 77). 205. 

Export of Salt. Colton, Yarn aao.' 
Cotton to Nepal (lX-16.12·77) •. 
17S. 

Financial and Technical Assistance-
for construction of Dolagha~ 1 

Dhamkuta construction of .Dola· 
shat DhanJruta road in Nepal 
UX-1S-12-77l. 119. 

Financial Assistance to Bhutan· 
(IX-22·12.77). 126. 

Financial Assistance to Men of 
Letters and Art in indigent cir-
cumstances (VnT-S·12·77). 170· 
71. 

Financial Assistance to Stateg fot' 
Compulsory Education in Bie· 
mentary Classes (VII-28·11 .. 
1977). 1-9. 
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NAlDU. SHRI P. RAJAGOPAL--

Ctmtd. 
Fisbing Harbour at Visakhapatnam 

(VII-21-11-77). 84-85. 
Flood in Delhi Haryana and Rajas-

than (VII-' 1 4-1 1-77), 103-104. 
Grant of Bank Loan for Construc-

tion of Houses (VlII-·12-12-77). 
204-05. 

Implementation of Re-development 
Kingsway camp scheme (VIII-
12-12-77). 145-46. 

Improvements in P. and T. Deptt. 
Andhra Pradesh MI-24-11-
77). 93. 

Jndo-Bangladesh joint Coordination 
Board (lX-15-12-77), 121. 

Indo-Czechoslovakia Agreement on 
Science and Technology (VII-
23-11-77). 145. 

Indo-Polish Survey of North West 
Coast (VlII-5-12-77), 171. 

Installation of Telex Equipment in 
Bombay (IX--22-12-77). 107. 

Intermediary powers to Tamil Nadu 
(Jovernmcnt to regulate mcve-
ment of Rice (IX--19-12-77). 
184-85. 

International TV Transmission (IX 
-15-12-77), 166. 

Introduction of voluntary disclosure 
of concealed income (IX-16-12-
77), 32. 

Liquidation of Tenements in favour 
of Occupants (VIII-I2-ll-77), 

193-94. 
Loss due to lack of checking of 

trains (VIU.-o-12-77), 229. 
Measures to help sick units (VITI 

-30-11-77). 215-17. 
Monitorillg System in Slates (VIII 

-9-12-77). 113. 
Number of repatriated Indians from 

Sri Lanka (VIII-1-12-77). 152. 
Pennismon to ONGC for having 

noposcatter Communication. 
Link (VTf-17-11-77), 206. 

Petition from All India Train Con-
trollers Association Vijayawada 
Branch (VIr-I5-H-77). 233. 

NAIDU. SHRI P. RAJAGOPAL-
Contd. 
Post Offices Managed by School 

Teachers in Hosbangabad. M. P. 
(IX-1S-12-77). 112. 

Production of Naptha (VIII--6-12-
77). 109-10. 

Proposal to introduce New Trains 
(VU-29-] 1-77). 43. 

Public Sector Corporation for Pul· 
ses (IX-23-IZ-77). 218-19. 

Quantity of Fertiliser with Central 
Fertiliser Pool CIX-19-12-77). 
155-56. 

Quarter for Railway Employee. 
(VII-29-11-77). 114-75. 

Rapid Industrialisation in the N.B. 
Region (VIU--30-11-77). 79. 

Reconstitution of APe (VII-28-1l. 
1977). 138-39. 

Rehabilitation of Iadians; from 
Uganda {IX-19-12-77}, 42-44. 

Relics found at Ahmedanagar Dis. 
trict (VII-21-11-77). 181-82 . • Rest Room Facilities at Guntakal 
for T'TEs. (VIII-13-12-77). 202-

Request by MECON of SAIL for 
locations of Aluminium Plants 
(VIII-I-12-77). 122. 

S.P.e. Telex Exchange in New 
Delhi ClX-22-12-77). 107. 

Sate. of Iron. Steel. Cement and 
coal to different Countries (lX-
16-12-77), 176. 

Scholarships to Economically Back-
war.d People (VII-28-11-1977). 
136. 

Scientific Methods of Agriculture 
for Economic Development of 
Farmers (VIII -5-12-77). 28. 

Seismic survey in Mahanadi Delta 
(VII-t 5-11-77). 232. 

Setting upa Solar power Plant (VII 
-23-11-77). 208. 

Setting up of Central Power Gene-
ration Project (VII-23-1l-77). 
207. 

Setting up of Tyres and Tubet 
Factory at Mungalagiri in An-
dlha Prade&h (VH-7-12-77). 
89-90. 
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NAlDU, SHRI P. RAJAGQPAL-
Co:ad. 
Size and price of POlo tal CoveN 

(VIII-8-12-77), 125. 
Spliting up of planning and Dev~

lopment Division (VIII-13·12-
77), 92.-93. 

Spray Dried Trade waste in Delhi 
Milk Scheme (VII-14-1)-77). 
248-49. 

Starting of a Cement Plant in Wor-
kers' Sector Bhilai Steel Plant 
(VIII-I.12-77). 55. 

Steel Plant in 6th Five Year Plan 
(VIll-I-12-77), 151. 

Supply of Crude Oil (VII-29-11. 
77). 173. 

Supply of Wa:er in ABC Blocks in 
New Moti Nagar, New Delhi 
(VIH-12-12-77), 52-53. 

Suppon to Nationalist Guerillas in 
Rhodesia and Nambibia (V1I-
17-11-77), 102. 

Survey of Mahanadi delta area by 
oil India Limited (VII-15-l1-
77). 207-08. 

Syllabus in Art Subjects in Univer-
sities (IX-~ 19-12-77), 183-84. 

Tea Plantations (VIII -2-12-77). 
70-72. 

Telephone connections in Hydera-
bad (VIII-1-l2.77), 150. 

Transfer of High Court Judges 
(VII-29~1t· 77); ) 73-74. 

Treating of Intermcdiat~: Edu~a. 
tion as Secondary Education 
(VIII-5-12-77), 169-70. 

Tropos Communicalion Link (VIIl 
-8-)2-77), 125-26 

. Unification of Railwav Trade Unions 
(VII-lS-11-77). 10. 

Villages covered by Nationalised 
Banks (VIl-·IS-ll· 77), 99-100. 

Visit to Bhutail by External Affairs 
Minister (1X---15-12-77), 32. 

Water facilities to Railway Emp-
loyees (lX---20-12-77). 123-24. 

Debates 
Damage to crop::; and property caus· 

ed by recent cyclone in Tamil 
Nadu and Pondirherry (CA) (VII 
~16-11-77). 241--44. 

NAIDU. SHRI P. RAJAOOPAL-
Concld. 
Enemy Property {Amendment) Bill: 

Consid. (VII-29-11-77), 313-14-
Frre accident il1 Samachar offic::c. 

Bombay (Matter under 377) (IX 
-22-12-77). 182-83. 

Industrial Disi'utes (Amendment) 
Bill (Amemln;ent of Section 12): 
Int .• (VI1-18-11-77). 296. 

National Highways (Amendment)· 
Bill (Amendment or Section 2): 
Int., (VII-18-11-77), 295-96. 

.. Re. Discussion on prices of Sugar-
cane and Gur. (lX-22-12·77). 
152. . 

Renorted failure of Central Govern-
ment to give adequate finan.:ial 
assistance to c..yc]o.ne-hit Sout~em 
States (CA) (VII1-1-12-77). 212-
217-22. 

Tobacco Board (Amendment) Bill 
(Amendment of Section 4): Int 
(VIl-IS-11-77). 297. 

ViUa.:.es covered hv Nationali!.ed 
Banks (HAH Dis\ (VIII-S-12-
77), 344-49 . 

Water (Prevewion and Control of 
Pollution) Cess Bill: Consid (VII 
--28-11-77), 229-30. 

Workmen's Compensation (Amend· 
ment) Bill (Amendment of Section 
2): Int., (VII-18-1I-77). 297. 

NAIK SHRI V. P.: 
Leave of Absence (IX-I 9-12·77). 

259.60. 

NAIR. SHRI B. K.: 
Census and steps taken to bring the 

Sick and Closed Mills in working' 
condition (V111-30-11-77), 101-
02. 

Comprehensive Housing Scheme for 
Kerala (VII-·-28·11·]977), 83. 

Condition of worker5 of plan at i~ 
Industry (IX-15-12.77). 124. 

Ouidelines for opening of Branche. 
by Nationalised Banks (lX·--]6· 
]2-77), 184. 

Hardships for Kerala Youngmen 
seeking employment in West Asia 
(IX-) 5-12-77). 86. 

--------
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NAIR. SHRI B_ K_-Contd. 

Lessons on Gandhiji in Seoondary 
Schools (VIlI-I~-12·77). 196-97 

Policy in regard t,) Mechanisation 
in the Manllfacture of Coir -Mats 
and Mattin~s (lX-14-12·1977). 
46-47. 

Reduction in Rates of premium on 
UC (VIn-9-1:.77). 40. 

Relief to Victims of Natural calami-
ties on the Lines of Rail and Air 
Accidents (VIII-12.] 2·77). 96-97. 

. Removal of wide disparities in the 
rates of commodities ,upplied· to 
USA. USSR and European coun· 
tries (IX-16··12-77). 186. 

Setting up of It Hotel in Trivandrum 
(VIII-2-12·77). 98. . 

Sealing down of over head margin 
charged by STC (IX-16-12-77). 
41. 

Setting up of an alternative Ex.port 
Agency for Coir Goods (VIIJ-
9-12·77). 186. 

Supply of Paddy Seed at Price bdow 
procurement price (VIII-I 2-12-
77). 197-98. 

NAIR. SHRJ M. N. GOVINDAN: 
Al10tment of l.and to Marginal Far· -

mers (VII-28·11-1977). 26-29. 
Bringing of Scieoce Journals under 

publication and Information Dir-
ectorate by CSIR (VIII-30· Lt· 
77), 87-89. 

Centre State Relations (VII-23-11-
77). 30. 

'Change in source of technology for 
, Cold RoIling Miit in Bokaro Steel 

Complex (VII-17-11·77). 117. 
Conference of State Ministers to Im-

plement. National Irrigation Pro· 
gramme (VlI -21-11-77). 31-32. 

Demand for ~eparatc stal'efor Jhar-
khand Tribals (VIII-7-12·77). 
110. 

Financial Assistance by HUDeO to 
Kerala State for Construction in 
Rural Areas (VH--21-11-77). 154. 

Financial help by Tndians in Gulf 
Countries for airport in Cocbin/ 
Trivandrum (VIl--18·11-77). 103. 

NAIR, SHRI M. N. GOVINDAN-
Contd .. 
Further Increase in the Floor Prices 

of Rubber (rX-23-12·77). 31. 
History of Freedom Movement (VII 

-14-11-77). 109. 
InferiOr quality of ootton imported 

from USA (IX- -14·12·77). 187. 
Lowering of voter's age (VH-

15·11·77). 10)-(12. 
Managerial Remuneration in corpO-

rate section (VII-29-11-77). 107 • 
New Drug Policy (VIII-6·12-77). 

5-11. 
New Trade lind Distribution policy 

for Kharif Grains (VII-I 4·11-
77), 157-58. 

Production of PoJ}'~ter Khadi by Sita 
Ram Jaipuria (VIII-7-12-77). 
138. 

Promulgation cf Ordinance by 
Madhya PraJe.ih (VlIr-16-11· 77). 
58-59. 

Purchase of Ready made Shipyard 
(VIJ.-23-11·77). 155. 

Recommendations of Committee 
on Prices of Essential Commodi-
ties (VlI-18-11· 77). 77. 

Recommendations made by a Com-
mission to recommend Financial 
Assistance for DMC (VII-16-11-
77). 83. 

Report of Joint Working Groups 
(VII-17-11·77). 163-64. 

Representative office of American 
Bank in Delhi (VI Il-2. I 2·77). 37. 

Review of Centre-State Fiscal and 
Economic Relation (VII-IS-11. 
77). 169. 

Soverance of India's link with the 
Non-Aligned News Pool (VU-
]6·11-77). 83. 

Study by Reserve Bank on Rural 
Indebtedness (VII-21·1l-77). 
134-35. 

Tarkunde Committee's Recommen-
dations (VJI-]S-ll-77). 126-21. 

Views of lIalional share-holders 
forum on malpractices by corpo-
rate sector (VIII-6-12-77). 223-
228 

---.-- ------------------------
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NAIR. :;HRI M. N. GOVIND~N

Contd. 
Wordley Bank loan for Bombay 

High Project (Vlll-9·12·77). 133. 

NAIR. SHRI N. SREEKA...lIt,jTAN: 
Assistance to State for Development 

of Ayurveda (VIII-I·12-77). 
16-21. 

Financial help by Indians in Gulf 
countries for airoort in Cocbin I I 

Trivandrum (VU~18·11-77). 103. 
Grant of Pension to Freedom Fight. 

ers (VU-30-1l·77), 12. 
Sea-erosion in Kerala (VU-14.11· 

TT). 71·72. 
Debates 

Re. Oosing ceremony of Agri. Expo 
77 (IX-15-12-77), 20J 

NARAYANA, SHRI K. S. : 
Reduction of Congestion in the 

Capital (VII-:l·ll-77), S. 

NARENDRA SINGH SI1RI: 
Allocatiop for Development of M.P. 

(VII-23.1l-77). 50. 

._--_ .... -.---
NARENDRA SINGH. SHRI-Conld~ 

Outstanding probiems of Railway 
Employees (VII-29·1l·77). 44-
46. 

Prices of Iron Ore in International 
Market (~·-2~.12·77), 222. 

Procuremen~ of Paddy (IX-19·12. 
77). 1980-200. 

Proposal to intl"()duce Employnlent 
Oriented Schemes (IX-20.l2.77). 
126-27. 

Railway line from Damoh to Banda 
(VII-15·11":77). 174. 

Request from Punjab, Haryana and 
Rajasthan Governments for rais-
ing Support Prke of Cotton (VIII 
-7·12-77). 160. 

Review of land Ceiling Laws (Vn 
-28-11·1977>. 169 

Rural Electrification in Madhya, 
Pradesh (Vln -7·12·77). 119·20. 

Selection of SeDior officers for Ap-
pointment in Cbefair (VIII-2·12-
77). 60·61. 

Trips Abroad by General Manager 
of Chefair (IX- 23·12·77), ]57.58. 

Allocations for N& lional Highw8y~ 
(IX-14-12-19'l'iJ. 80-82. I NATHU SINGH. SHRI: 

Appointment of:l Committee 011 I Attack on Indians Abroad by Ammd 
Export and Import Policies (VIIT Margis (VII-!7.] 1-77), .16·11. 
2-12·77), 230·31. I' Discrimination in Registration 01 

Chitrakut.Katni Railway Line (WI Phannacists (lX-22. t 2-77). 89. 
-13.12-1977). 57-58. Grant of Pension to Freedom fight-

Development of Agriculture with ers (VII--30·t i·77), 11·12. 
employment oriented scbeme (VII Pay scale and s!tection Grade of 
-21·11-77), 87·88. Pharmacists (IX-22·12.77). 56. 

Development of Rail:ways in Bundel-
kband Region (VII-15.U-77). 
38.39. 

Development plan for Indian Rail-
way (VII-15-11-77), ISO-51. 

Employment oriented Schemes for 
Agricultural Graduates. (IX~19· 
12-77). 102·--04 

Holding of Seminlll:) by Agricultural 
Refinance Corporation (lX-16. 
12·77). 72. 

Introductioa of Janata Cl.!Osle:!s 
Trains (VIlI-6-12-77), 12)·22. 

Tc!.ePhone coBnection ill Saltarsa 
District. Bihar (VII-24-11·77). 
16. 

De-bates 
Parity Between the Production and' 

Prices of Agricultural and Indus-
trial Produ~s (Res) (VnI-CJ·12-
77), 344-51. 

NATHWANI, SHRI NARENDRA P: 
GrouDdnut so!vent extraction for 

cattle Feed (VIII-12-12.77), 8. 
Hoech~t 8lld FACTO, MIs OX-

20-12·77). 21~·19. --- _ ....• _ .. -_._- -------_ .... _. ----- .... _ .... -- ... -
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NA'ffiW ANI. SHRI NARENDRA 

P.-Contd. 
Investment of foreign Drug Com-

panies in India (lX-2().12-77). 
217-18. 

Issue of Permission letters to Drug 
Firms (IX-2G-12-77l, 219-20. 

Prices of Drug Items of STC (IX-
23-12-77), 9R 

Releasing of CanaJised Raw M!lte-
rials and Bulk Drugs to S~lll1! 
scale Units (IX -20-12-77), 37-
40. 

Debates 
Companies (Amendment) Bill: Con-

Jiid (VUI-13-12-77). in-84. 
Consid. (VIII-13-12-77). 317--
26. 

Constitution (Forty. fourth Amend-
ment) Bill: Co:tsid. (IX-19-12-
77), 330-34. 

Question of PriVIlege against Shri-
mati Indira Gandhi and others 
(VlI-17-11·77). 235-38. 

Report (1974) of Commission of In· 
quiry into the Disappearance of 
Netaji Subha'l Chandra Bose (M) 
(VII1-8-12-77). 248-50. 

Supreme Court (Number of Judges) 
Amendment Bill: Consid. (IX-
20.12-77). 351-56. 

~AYAK. SHRI LAXMI NARATN: 
Allotment of Land tu Marginal Far· 

mers (VII-2B·tt·I977), 28-2'1. 
Army Training College at Naugaon 

in Madhya Pradesh (vnl-7·12· 
77). 33-34. 

Cases pending witlt Supreme C~urt 
ud High Courts (V1I-IS.11·77). 
19(}-J)2. 

Bxcise duty on Agricultural im~e. 
ments. Fertiliscr.i and InsectiLldes 
(VIII-2-12-77), 2-8. 

Finding of Uranium in Madhya 
Pradesh (Vln-- jO-11-77). 95·96. 

Forced Sterilisation cases during 
Emergency (VlI-17.1l·77), lOS-
06. 

Porest Rangel'S training college at 
BetuI. M. P. (IX-19-12·77), 21. 

NAYAK. SHRI LAX~ NARAl~ 
-Conul. 
Formulation of a Special Plan for 

Development of RuraL Industries 
(VII-23·11-77). 24. 

Influx of refugees from Bangla<.JelOb, 
(VII-17·11-77}. 14.75. ' 

M. P. Government Suggestion for 
decontrol of Sugar (VII-21·11-
77). 61-62. 

Malaria Epidemk in Delhi (Vfl-
17·11-77), 11. 

Meeting of 8etwa River Board {VI} 
-21·11·77). 208.9. 

National Highways (IX-14-12·77) .. 
145-46. 

New Railway line from Jabalpur 
Lalitpur (VII-29·11.77). 114. 

Notghat Bridge over the Betv.-a--
River (VIl---·16-11.77), 87-89. 

Oil Exploration in Sagar and Jhansi 
Divisions (V lJi--6·1 2·77). 43-44. 

Substitute for MISA (VIII-7·12-
77). 15·16. 

Swimm..ing Pool in Khajurabo HoteJ; 
(VIII-9·12·77). 93. 

Dehates 
Betwa River Board (Amendment)-

BiU: Consid. (IX-22-12·77). 
256-·-59 Motion to pass (IX-
22·12.77). 266. 

Cyclones in the States in the Soutb 
(M) (VII-24 .. 1l·77), 276-78. 

D.S.G. (General), 1977-78 (IX-14-
12-77), 295-99. 

National Holiday on Netaji Subhas 
Chandra Bose's Birthday Bill : 
Consid (IX--16· 1 2-77). 372-74. 

Supreme Court (Number of Judges) 
Amendment Bill: CODsid. O. (IX 
-·20.12-77), 414. 

Water Prevention and Control of' 
Pollution Cess Bill: Consid. (VII 
-28-11·77), 256-58. 

NAYAR. DR. SUSHTLA: 
Al40tmont of Land to Marginal Far-

mers (VII-28-11-1977), 27-28. 
Conference of Teachers to drive out 

ntiteracy (VlI-14-11-77), 9.10. 
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NA YAP ... DR. SUSHILA-Coo}d. 
Food articles !>erved through vendors 

and stalls at Stations (IX-·20·12-
71), 15-16. 

Hydrogen Boml> (VIII-30-11-77), 
222-23. . 

Integration of Tra~'homa Control 
Programme with National Plan for 
Prevention of Biindness (VIn-
1-12-77), 163. 

Leprosy Control Programme (VIII 
-1-12-77), 78. 

Production of Electricity througb 
Atomic Energy Plants (VIII-
3()"1l-77), 47-48. 

Debates 
Lady Hardinge Medica! College and 

Hospital (Acquisition) and Mis-
cellaneous Provisions Bill: Con. 
sid. (VlI~14-11-77). 341---47. 

Public Safety Ordinance issued by 
the Jammu and Kasbmir Govern-
ment and reaction of Government 
thereto (CA) (VIlI-2·12· 77), 254. 

'NEGI, SHRI T. S.: 
Break up charged from DDA Flats 

(VIII-5·12-77): 69·70. 
Death of Shri Kesar Singh in Meh· 

rauli T. B. Hospital, New Delhi 
(IX-15-12-77), %. 

Delhi School Teachers Co-operative 
House BuildinZ Society, Delhi 
(VII-28·11-1977), 198·99. 

Delhi School Teachers' House Build. 
ing Society (VU-28·11.1977), 
124·25. 

Extension of Railway line to Hill 
Areas (VIH-6-12-77), 129. 

·Families affected due to constru~tioo 
of Tehri Dam (lX-19-12-77l. 
65-66. 

Prosecutors in Delhi (VII-16-11. 
71), 47-48. 

Resideqts Welfare Societies (lX-
14-12-1977), 17')-80. 

Telephone Fat;t!ity in Hill and Adi· 
vasi Area (VIII- -8-12·77), 54-55. 

Withdrawal from the Membership 
of the Delhi School Teachers' Co· 
operative Houses Building Society 
(VII-28-11-1971). 57-58 

o 
ORQON, SHRI LALU' 

DTC Bus Route No. 330 (VIfI-
7-12-77), 59-60. 

p 

PAl, SHRI T. A: 
Academicians attedding Internation-

al Academic Conferences abroad 
(IX-19-12.77). 13. 

Agriexpo-A m:lssi~·e non-evcnt (IX 
-16·12·77), 7-'J. 

Intercepting Mail of Certain Politi· 
cal Leaders (lX-15·12.77), 9-10. 

Debates 
Constitution (Forty-fourth Amend· 

ment) Bill: Consid. (IX-19.12· 
77). 334-38. 

PAJANOR, SHRI A. BALA: 
Ancient Monasteries in Ladakh (IX 

-19-12-77), 18-19. 
Food articles served through veildon 

and stalls at stations (IX-JO..12· 
77), 14-15. 

Proposal for a Unit of HindlbtaD 
Insecticides Umited in West BcD-
gal (VlII-i3-12-1977), 29-30. 

Proposal to run Super Fast Traioa 
during 1977-78 (VIII-B-12· 
1977), 25. 

Debates 
Agreement between India and 

Bangladesh for sharing Ganga at 
Farakka (M) (IX-lS-12-77), 211 
-75. 

Constitution (Forty-fourth Amend. 
ment) Bill: Consid. (IX-19·12-
77), 300-308. 

D.S.G. (General). 1977-78 (IX-14· 
12-77), 300-306. 

Re. Question of Privilege against 
the Home MinisteI (IX-20·12· 
77). 282-83. 

PANDEY, SHRI AMBIKA PRA-
SAD: 

Debates 
Betwa Rive Board (Amendment) 

Bill: Motion to pass (lX-22-12-
77), 266-67. ---------- ---------------._-



NAME INDEX 

PANDEY. SHRI AMBIKA PRASAD 
-Con/d. 

Seizure of ornaments from President 
and Chairman of J & K Synthetics 
Ltd (HAH Dis) (lX~2~12-77). 
449.50. 

PANDEY A. DR. LAXMINARA· 
YAN: 
Agreement between Guards' Coun-. 

cil and Ministry (VIII-13-12-
77), 224-25. 

Agreement en~red between Drug 
finns (IX-20-12-77). 242-43. 

Air Traffic facilities for Indore (VIll 
-2-12-77). 220-21. 

Alleged Missing letters and Files 
(VIII-13-12-77), 137.38. 

Amount sanctbned for M.P. under 
Inter· State Water Projects (VUJ-
5-12-77), 221-22. 

Assistance for Establishment of Drug 
Research Units (IX-20-12-77). 
SO-51. 

Bungling in Sugar Industry (VII--
18-11-77). 73. 

Coal shortage in Korba Thermal 
Power Station (IX-14-12-1977). 
9-10. 

Construction of Roads for the Mili-
tary Organisations (VlI-30-11. 
77). 132-34. 

Decline in zinc production (lX-
15-12-77). 22. 

Demand for Indian Crude Drugs and 
Herbs in Foreign Countries '(IX-
23-12-77), 52-53. 

Demand from Raiasthan to increase 
sugar quota (IX-19.12-77). 93-
94. 

Demand for increase in Royalty of 
Minerals exported by States (IX 
-22-12-77), 44. 

Demand to increase the quota of 
Edible oils for Madhya Pradesh 
and Rajas~han (IX-16·12-77), 
104. 

Direct Rail 1ink.s between State 
Capitals and Central Capital (VII 
-15.11-77). 92-94. 

Discontentment among Farmers on 
FIXation of sugarcane Prices (VII 
-14-11-71). 125-26. 

PANDEYA. DR. LAXMINARA-
Y AN--Contd. 
Export of Pig Iron (VII1-S-12.71). 

83-84. 
Grant to Gandhi Smriti Samiti (vu 

-28-11.1977). 96. 
Orant to variolls Universities (VIII 

-5-12-77>, ) 14. 
High Powered Committee to Study 

Management of F.C.I. (VIII-
6-12-77), 217-18. 

Implementation of section 28 of 
FERA (lX-23-12-77), 177. 

kcrease in production of Steel (Vill 
-8-12-77). 118-19. 

Increase in the Prices of Opium 
(VIII-2-12-77). 219-20. 

Loss suffered by Ahmedabad Tele-
phone Exchange (VIlI-I.12-77). 
175. 

Management of FCl (lX-2().12-77). 
192-93. 

Measures to check Unauthorised 
Constructions in Delhi (VH-
21-11-77), 42.43. 

Memorandum from National Union 
of ~ournaIisls re dismissal of jour-
nalist Employees of National He-
rald. Lucknow and extension of 
U.P. Industrial Dispute Act (IX 
-15-12-77). 62. 

Mobile Dis~!lsaries / Qinics in 
Backward Rural Areas (VII-
24-11.77), 33. 

National Highways of States (VII 
-23-11-77), 53. 

New Brand of Cigarettes (IX --14. 
12-1977). 90·-92. 

Opening of Branches of Nationalis. 
ed Banks in Rural Areas (VHI-
9-12-77), 127. 

Opening of Regional Passport Office 
in Bhopal (VIII-l·12-77), 86. 

Plan and Non Plan expenditure on 
Drought Relief (lX-23·12.77). 
179-81. 

Purchases froill States by All India 
Fabric Marketing Cooperative So-
ciety and Handicrafts and Hand-
loom Export Corporation (VIIl-
30.11-77), 179-80. 



-_ .. ,---
J»ANDEY, DR. LAXMlNARAYAN 

-Cmud. \ 
Rates fixed for Parcel liaadlilll 

work at Moghalsarai (YDJ -13-
12-77), 135-3'7, 

Reasons for DO inc!"CaSe in support 
Price of Su~arcane (Vll-Z8-11. 
1977). 93-%.. 

Remittances abroad by forei8D Dmg 
companies (lX-20-12-77). 156-
57. 

Rising prices of newsprint (VIJI-
30.11·77). 37. 

Rulc.s for Granting Recognition to 
Unions (VIU ... -2-12·77), 221-23. 

Scheme for the Development of 
Handloom industry (VIlI-30-l1-
77). 68·69. 

Schemes for Welfare of Labour in 
Labour Colonies (VIII-1-12·77), 
7ft. 

Shortalte of Pesticides (VII-28.11· 
1977). 101",,-10, 

Shortage of Staff in Telephone Ex-
changes (VTIl-1-12-77). 175. 

Sovabean production (IX--19··12-
77), 190-91. 

Staff position in Headquarters on 
the Spliting of FCI (VIII-6-12· 
77), 217. 

Sugarcane Arrears (VITI-5-12·77). 
246·47. 

Supply of LPG as to Madhya Pra-
desh (VllI--13·12·77). 183-84. 

Supply of Paraffin Wax to the State 
(VII-15-U-77), 154--··58. 

Supply of Power to Farmers in Sbtes 
(VIII-7-12-77), 1-7. 

Telephone Exchanges. P.C.O. and I 
Post Offices opened in Mandsaur 
District (VIU-I.12-77). 174. 

Thefts at Diese}. Shed at Rat1am 
(VII-29-11-77), 110. 

Third Pay Commission recommen-
dations regarding Military Orga-
nisations personnel in Border 
Areas (Vm-30-11-7'7). 196-97. 

Valuation of Increase in Prices of 
Drugs (lX-20-12-77) .. lS7-60. 

PANDBYA, DR.. LAXWINARA Y AN 
-Concld. 
Workmoa enppi for ~tCcl hIIldl· 

iDa at MogbalJarai (VIIl-13-12. 
1m), 51·S2 

X-Ray Facilities in Railway Hospi· 
tals, Amritsar (YIII-6-12-77). 
218. 

DehoIU 
FIxation of Sugar Price tH.A.H 

Dis) (lX-14-l2-77). 373-81. 
Indian Medicine Central Council 

(Amendment) Bitt (Amendment of 
Sections 2. 17 etc.) Int., (VIII-
2·12-77), 296. 

Policy on Sugar Industry and Di~ 
satIsfaction among fanners on 
price of Sugarcane (Dis) (IX-
23-12-77). 460-61. 

PANDIT. DR. VASANT KUMAR: 
Abolition of Allotment of one Type 

below Quarters to Central Gov-
ernment Employees in Delhi (VII 
-28-11·1977). 181~82. 

Abolition of Stacking Charges (VITI 
-12-12-77). 216-17. 

Adoption of L"'hiJdren by Foreign 
countries (VII--14-11-77). 149-50. 

MIs Alcock Ashdown Company 
after Take-over (VIII~12·77). 
249. 

Alle~ed cases of Nepotism in 
National School of Drama (JX-
)9 .. 12-77). 125-26. 

Al10tment of Paraffin Wax t. 
Madhya Pradesb (VI1I-13-12. 
1977), 21. 

Amendmeot to Walef Act (VII--21-
1l·77). 129-30. " 

Ancillary Industries Developed by 
Bhilai Steel Plant (Vlll-8·t2-77). 
102~3. 

Appointment and service condition. 
of Indian and Foreign Air HOIIte.-
ses in Air Inctia (lX-16.12·77l 
228. 

Assistance given to National Tex· 
fl1e Corporation and losses incur. 
red by them (lX......:.14-12.19'71j. 
n1-18. 



NAME INDIIX 

PANDIT, DR. VASANT KUMAR'-
Contd. 
Cases pending with Supreme Court 

and High- COUtts. (VII-IS-n-77). 
190-92. 

Central Assistance to, States (IX~ 
16-12-77). 230. 

-Closure of Bone Mills (IX--l6-12-
77), 10--13. 

oComplaiot by Fabricators Associa-
tion (V II-29-1l-77). 196. 

Congestion in the Port of Bombay 
(VlI-23-11-77), 38. 

-ConstruCtion of Bombay G.P.O. 
Building (VlI-'24-11-77), 188. 

,Contribution made by Companies 
by way of Advertisements in Con-
gress Party Magazines/Souvenirs 
(VII-IS-II-77), 16. 

'Cost of Korba Fertiliser Plant (V1l 
-29-11-77), 51-52. 

'Cotton impomd from USA (VIII-
7-12-77), 164-66 

Craft India '77 Exhibition (VII-
30-11-77), 139-40. 

DA Bill discounted by Union Bank 
(IX-23-12-77), 191-92. 

Decline in Ex.port Figures for Junc-
August 1977 (IX-I6-12-77), 229. 

Demands of Teacher!. and Students 
of Delhi University (VIII--S-I2-
77), 35'-48. 

Development cf Forests (Vll-14-
11-77). 11-23 

Development of Plots in Delhi! 
New Delhi by DDA (VII-I2-I2-
77), 215. . 

Distribution of Steel (VII-24-11-
77). 26-27. 

Effect of Export of Meai' on Buffalo 
Population (VlI-28·1l.1977), 24. 

Establishment of offices for Drilling 
Operation by ONGC (V1II-6-12-
77), 115·16. 

Exorbitant Cost. Low quality and 
Tcchnical Defects in the produc· 
tion of Hindustan Photo Films 
and other Raw Stock Film. 
(VIll-'-30·n-77). 201-02. 

PANDIT. DR. VAMNT' KUMAR-
Contd. . 
Expenditure on tours by the Chair-

man of Shipping Corporation of 
India (lX-I4-12-77), 232. 

Export of Frog Legs (VID-9-12-
77). 80. 

Financial AssiBtauce to DMC (VU-
28·11· I 977). 182-83. 

Financial crisis in Kbandsari Ma-
nufacturing Units (Vll-21·1l-
77). 162-63. 

Grants to Sanskrit Colleges by UGC 
(VIII-5-12:m. 35. 

Half-Saturdays in Delhi Schools 
(VllI~12-12-77), 77·78. 

Import of Drugs by M/s Medka 
Drug Deal Corporation and Me-
dipac (VlU--9·12-77), 147. 

Indian Restaurant at Prague called 
'Mayur' (V HI-l-12· 77). 201-02. 

Indians sent abroad through Regis. 
tered Recruiting Agencies (V 1 [-
17-11-77). 4l-45. 

India's Participation in 5th Tehran 
International Trade Fair (V HI--
2-12· 77), 43-44. 

Investment made by J. K. Synthetics 
in Maruti Limited (VIII-13-12. 
77), 109·110. 

Irrigation Schemes fot Rajgarh Guna 
Vidisha Morena and Gwalior (Vn 
·-21-11-77), 161-62. 

Labour Dispute in Hotel Ashoka. 
Bangalore (lX--16-12-77), 227. 

Loans advanced by Bank of Maha. 
rashtra to Mis Stretch Fibres Nag-
pur and Stretchion Pvt, Ltd. Bom-
bay (VIII-2-12.77). 139. 

Losses in the Shipping O>rporation 
of India (VlI-23-11-77). 168. 

Matching Contribution by Stales for 
the Central Assistance for Hand. 
loom (VIII-7·12-77). 186-87. 

Memorandum from members of 
Delhi Judicial Service (VIl-29-
11·77). 236-37. 

Misuse of Funds by Bombay TediJo 
Rcscarch Association lUuter CSIR 
(VlII-7·12.77). 185-86. 
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PANDIT. DR .. VASANT KUMAR-
~ontd. \ 
National Wage Bo-,nd to study Na-

tional Wage Policy (VIII-2·12· 
77). 144. 

New Drug Policy (VIII--6-12-77). 
9. 

Norwegian help for Construction of 
Fishing Vessels (VII-28-11-1917). 
180. 

Nuclear Weapon Free zone in South 
Asia (VIII-8-12-77). 45. 

Overdues of borrowings in Mahara· 
shtra ' Bank (VIll-S-12-77). 

Patel Chest Institute (VI1-17·11· 
77). 161-63. 

Pending passport Applications (VIIl 
-8-12-77), 142-44. 

Print of Sale price on the package 
of medicine (VII-IS-l1-77J, 
122-24. 

Production of Exp!0sives in Indian 
Explosive Ltd. (VIII-7-12-77). 
57-58. 

Production of Fertilizers (VlII-· 
6-12-77). 104-05. 

Production of Film "Indus to Indira 
Gandhi" by a Tamil Nadu Firm 
(VII~16-11-77). 10. 

Production of lenses blank: by 
Bharat Optical Glass Ltd. Durga-
pur (VIll-30-11~77). 41-43. 

Property confiscated by Government 
from Smugglers (VllI-9.12-77). 
154. 

Provision of basic Amenities to 
Hutmen~ Dwellers in Greater 
Bombay (VllI-5-12-77), 167·68. 

Provision of Telephones to villages 
having more/less than 5000 popu. 
lation (IX-22-D-77). 21. 

Recruitment in Hotel Ashoka at 
Bangalore without Advertisement 
(IX-23-12·77). 256-57. 

Report of Kuldip Nayar Committee 
on set up of Samachar MJ-
16-11-77). 180-82. 

Report of Sarka ria Commission 
(VII-16-11-m. 166. 

Representation Regarding Function-
jng of Public sector Banb (VIII 
-2-12-71). 

PANDIT. DR. VASANT KUMAR-
-Contd. 
Schemes from Madhya Pradesh 

pending with rural electrification 
Corporation (VH-16-11-77), 165. 

Schemes given by States under Rural 
Development (Vlll-S·12·i7). 
159-60. 

Services of Bm,loyees of Directo-
rate of Technical Edw:atioo. Delhi 
tenninated durin!, emergency {VII 
-14-11-77). 150-51. 

Shares of American Corporation in 
Indian Telephone Industries Ltd. 
Bangalore (VIII-8-12-77). 141-
42. 

Shortage of Power in M.P. for 1977-
78 (VlII-30-11-77). 202'{)3. 

Silos with Foreign Assistance (VII 
-28-11-1977). 180-81. 

States share of Aid received from 
International Agencies (IX-23. 
12-77). 58-59. 

Stopping of OJ)l!rations in India by 
IBM (VIII-7-11·77). 29-30. 

Tests and trials of "77" beverage 
and Agency through which it will 
be manufactured (VII-28'H-
1977). 76-17. 

Total production of Zinc Plates from 
the Union carbide (West Bengal) 
and Agarwal Metal Works (Har-
yana-Rewari) (V11I-l·12·77). 64. 

Training of Apprentices in Clerical 
grade by Rai1\\ays (IX-20-12-77)' 
72-73. 

Utilisation of solar energy for agri- • 
cultural purposes (VII-16-11.77). 
55-56. 

World Bank Aid for Fisheries Pro-
ject in M.P. (VJJ-21-11-77). 45-
46. 

Debates 
B.O.H. (IX ...... 16-12·77). 280·81. 
Sa~~Be of vital installations (CA) 

(VIII-30-11-7J). 254. 



PARMAR, SHRI NATWARLAL B.: 
Annual production by Multinational 

Drug Compauie..; (IX-20-12-77). 
21-25. 

Appeal by International Federatio:l 
of Airline pilots Association (Val 
-9-12-77), 134. 

Appointment .)f Chairman of Licen-
sing Committee a!'l Chairman of 
M/ s. Sandoz (1) Limited (IX-
20-12-77), 207 -OS. 

Better lighting arrangement at inter-
national airports for plane land-
ing (IX-16-12-77), 217. 

Bonus for Employees working in 
I.T.D.C. Hotels (VII-lS-H-77), 
157-59. 

Coffee Cultivation (IX-23-12-77), 
202-3. 

Constitution of M. M. Siddhoo Com-
mittee (VIII-S-12-77). 41-42. 

Cost of HMT Watches (VIl-23-11-
77). 11S. 

Demand of Indian Plastic goods in 
West asian countries (VIII-9-12-
77), 42. 

Distribution of Steel (VII-24-11-
77), 26-27. 

Encouragement to House BuUding 
Activity in the country (VIII-
5·12-77), 58·59. 

Fast Breed~r Reactor (V1I-23-11-
71), 119. 

Financial Assistance from UNDP 
(IX-16-12-77). 73. 

Food production in Ganga ValJey 
(VIII-S-I2·77), 184. 

Foreign Firms Mallufacturing Drugs 
in India (VIII-6-12-77), IS6-
88. 

Generation and Requirement of 
Power (VIII-7.12.77). 107-09. 

Industrial licences to IDPL (lX-
20-12-77), 205. 

MIs India Scherings Ltd. (VIlI--
6-12·77), 183-86. 

Mass media (or Cleating awareness 
about import;\ncc and rights of 
women (lX-~14-1~-77), 227-28. 

P.M's National Relief Fund (VIII 
-30-11-77). 58-60. 

29-1S9 LSS/ND/78 

«3. 

PARMAR. SHRI NATWARLAL 
B.-Contd. 
People living below poverty line 

(VIl-23-1l-77). 164. 
Problems of Muslim Women of 

Kashmir (VIII -6-12· 77). 244. 
Production beyond licen~d capacity 

of foreign drug firms (VIII-13-
12-77). 101-02. 

Production by Mis CmA Geigy (1) 
Limited (lX-20-12-77), 206·07. 

Production. demand and export of 
Cement (VIII--30-11-77). 174-7S. 

Proposals for Finances received by 
Bank of Baroda from organised 
sector (IX-23·12·77), 77. 

Proposal to increase judges of 
Supreme Court (VII-1S-11·77). 
64. 

Reservation of Seats in Engineering 
Institutions for Mauritius Stu-
dents (V1l-24·1l-77), 201. 

Sanskrit Vidyapeeth at Kerala (IX 
-19-12-77), 196-97. 

Scheme of setting up and promotion 
of small and subsidiary Industries 
(VII-23-11-77). 51. 

Settlement of Cyprus question (IX 
-15-12·77). 151. 

Steps Taken to Ensure Safety of 
Air Services and Aerodromes (VII 
-18·11-77), 65. 

Survey of East Brahmaputra Valley 
(IX-14-12·77). 213-14. 

Talks between India and European 
Common Market in Brussels 
(VlII-2-12-77), 67. 

Transfer and promotion of Teachers 
in Central Schools (1X-19-12-
77). 57-58. 

Unauthorised Expansion beyond 
Licensed Capacity by Foreign 
Drug Firms (VIII~-12-77). 82-
86. 

Use of Languages in Recruitments 
by UP.S.C. (IX-14-12-77). 49· 
SO. 



PARULEKAR. SHRT BAPU-
SAlIBB: 
Alleged Fraud of Rs. S4 la.kbs. 

Mandevi Branch of Ratnakar 
Bank, Kolhapur in Maharashtra 
(VlTI-9-12-77). 78. 

Aluminium Project in Ratnagiri 
(VIT-17-11-77). 134-35. 164. 
(VII-24-11-77),202-03. 

Amendment of Cr. P. C. in relation 
to Anticipatory Bail (IX-14-12-
77). 18. 

Amendment to Rule 71(4) of Drugs 
and Cosmetics Rule, 1975 (VIII 
-1-12-77). 2ft 

Attacks on Janata Party offices and 
leaders (IX-14-12-77), 201-02. 

Autonomous colleges (VII-14-11-
77), 51-52. 

Cash Award Scheme {or Hindi 
Noting and Drafting (IX-20-12-
77). 76-77. 

Complaint against Vice-Chancellors 
of Central Universities (VII-28-
11-77). 69-70. 

Construction of Air Strip at Ratna-
girl (VIT-IB-1l-77). 141-42. 

Construction of BuDding of Post 
Office at Ratnagiri (VTI-17-U· 
77). 56. 

Conversion of Branch Post Offices 
to Sub-post Offices (VIl-24-11· 
77), 118. 

Dilapidated condition of old mos-
Que at Village Dabbol in Ratna-
~ri Distt. (Vll-21-ll-77). 125-
26. 

Execution of Partition Decrees (VII 
-29-11-77),64-65. 

Export of Ilmenite (VIII-30-ll·77), 
171-73. 

Gandbidham-Bhuj Railway !.ine 
(VllI-13-12-77), 58·59. 

House rent allowance to P & T Em-
ployees working in Ratnagiri 
City, Maharashtra (VlTI-2·12-
71), 49·50. 

Improving Telephone Service at 
Kolhapor (Vll-24-11-77), 135-
36. 

PARULEKAR., SHRI BAPU· 
SAHEB-Contd. 
Introducing Electric Chain System 

for Execution of Capital Punish. 
ment (VIII-30-11-77), 51. 

Off-shore Oil Exploration in Ratna. 
giri (VII-IS-H-77). 137-38. 

Open Air Theatre in Maharashtra 
(VII-2J-1l-77), 242-43. 

P.C.O. and Telegraph facilities in 
Ratnagiri and Kolaba Districts.· 
Maharashtra (VII-I 7-1 1-77), 
133-34. 

P.C.O. Facility in Sub-Post Offices 
in Ratnagirj district (VII-24-11. 
77). 50-51. 

Payment of Commission by L.I.C. 
to State Governments (VII-IS. 
11-77), 143. 

Payment of Loans on low interest 
to those detained under MISA 
during Emergency (IX-16·12~ 
77). 75. 

Persons in defence services from 
Ratnagiri and Kolaba (VII-l6-
11-77), 44-45. 

Postal Service Units in Ratnagiri 
(VII-24-11·77). 202. 

Pre-mature Retirement of Naval 
Officers (VIl-23-11-77), 56 

Preservation of Monuments con.-
1rllctcd by Cbhatrapati Sbivaji 
(VII-21-11-77). 51-52. 

Principle of Seniority of Judges in 
- appointments to Supreme Court 

(VII-I5-H·77). 19-27. 
Professional Tax in Maharashtd 

(VIII-I-12-77). 106. 
Project allowance to P&T Em· 

ployees Serving in Koyana Project \ 
Area. Maharashtra (VTI-18-11-
71), 52-53. 

Proposal to stop Gambling (VTII-
127-28. 

Removal of Akbar's Sword from 
Delhi (VID-12-12-77). 69. 

Report of F'JrSt :taw Commission 
regarding Benches of High Court 
(V1Il--6-12-77). 99-100. 

Running of Maharasbtra Expresl 
from Kolhapur to Nagpur (VIl-
15-11-77). 138. 
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PARULEKAR, SHRI BAPU-

SAHED-Conc1d. 
Sanction of loan to Madbavanagar 

Cotton Mills Ltd., Sangli (IX-23-
12·77), 146-47. 

Scheduled Banks in Maharasbtra 
(VII-l 8-11·77), 143·44. 

Selection of Maharashtrians for 
Crew Training as Sailors (IX--14. 
12· 77), 83-84. 

Ship Demurrage Paid by PCI for 
Detention of Ship in Marmugao 
Port (V1I-21-1l-77), 231-33. 

Teachers recruited for foreign coun-
tries (VII-21-11-77), 126. 

Traffic on Konkan Line (VUI-30-
11· 77), 170-71. 

University Level Text Books in 
Marathi Language (VIT-l4-11-
77). 163-64. 

Wa.ter allowance of P&T Emplo-
yees (VIII-12-12-77), 107. 

PARVATI DEVI, SHRlMATI: 
Air Service for Ladakh (IX-16-12-

77>, 156. 
Construction of Building for Dis-

trict Headquarter. Leh (VllI-
5-12-77), 153. 

Development of Communication in 
Ladakh (IX-15-12-77), 107. 

Development of Ladakh to attract 
Indian and Foreign Tourists 
(VID-9-12-77). 65. 

Development of Tourism in Ladakh 
(IX-16-12-77). 81. 

Effect of cutting of Trees on Quan-
tum of Oxygen (£X-19-12-77). 
7S • 

Historical Site in Ladakh (VIII-
12-12-77). 93. 

Improvement of Communication 
system in Remote Areas (JX-
15-12-77). 85. 

Irrigation schemes for Ladakh 
(VID-5-12-77). 139-40. 

Production of Medicinal Herbs in 
Ladakh (VIII-8-12-77). lSI-52 

Schemes for DcvelopDlO.t in 
Ladakh (V111-7-12-77). 62-63. 

PARVATI DEVI. SHRIMATI-
Contd. 
Scholarship to Ladakh studenta 

(Vm-S-12-77). 148. 
Setting up of Hydel Station hi. 

Ladakh (IX-14-12-77). 149-50. 
PASWAN. SHRI RAM VILAS: 

Causes of Air Accidents occurred 
in 1977 (lX-16-12-71), 36. 

Flats Reserved for Scheduled Castes 
and Scheduled Tribes by DDA 
(VITI-I2-12-77), 95-96. 

Posts reserved for Scheduled Tribe. 
(VITI-JO-11-77). 118-29. 

Promotions in P&T Deptt. (VIII-
1-12-77). 97. 

Repairs to water pipes in Janakpuri 
DDA colony aX-19-J2-77), 95. 

Suicide by a ] unior Stenographer 
of DDA (VIII-5-12-77), 131. 

PATEL, SHRI AHMED M.: 
Accumulation of Nitrogen Fertili-

ser (VII-29-11-77), 137-38. 
Atomic Power Plant in Gujarat 

(VII-23·1l-77), 94. 
Civil Engineers on Deputation to 

DDA during 1974 and 1975 
(VIII-12-12-77), 182. 

Contribution of Bank Towards 
Rural Development (VIII-l2-
12-77), 184. 

Disappearance of Edible Oils (VU 
-18-11-77). 80-81. 

Exemption to Sick Industrial Unita 
from Payment of Bonus (IX-
22--12-77), 30. 

Flood situation in country (VII-
14-11-77). 171-73. 

Foodgrains destroyed during Mon-
soons (VII-14-11-77). 38-39. 

Dearness Allowance to Central 
Government employees <VII-IS-
11-77). 211-12. 

Demand of Royalty on Crude by 
Oujarat (VIIl-13-12-77), ISS-56. 

Development of Tourism in Oujll'l& 
(Vll-18-11-77). 117-18. 

Development of Tribal Areaa ill 
Oujarat (Vll-28-J 1-77>, 97. 



PATEL. SHRI AHMED M.J.-.Contd. 
Hijacking of DTC Buses by stu· 

dents (VII-I6-1l-77). 133·34. 
Import of Fertilizers (VIII-S-12· 

77), 90. 
Import of Stainless steel sheets 

(lX-16-12·77), 97. 
Import of Steel ClX--23·12·77), 

117·18. 
Increase in cases of robberies of 

passengers in running trains (VIT 
-15-11-77), 225·26 

Investigations into the death of 
Deputy Legal Adviser (VU-l!\-
11-77). 224-25. 

Irrigation projects in Gujarat tVn 
-14·11-77), 171. (vm-~·t2· 
77). 209-11. 

Issue of Passports to Indian and 
Pakistani Tourists (VIn-I·12· 
77). 147. 

1ersey Breeding Project at Sabar· 
mati Goushala Farm at Bidaj 
(VITI-I2·12-77). 58·59. 

I:.aw and Order in Delhi (VII-Hi. 
11·77). 132-33. 

Master Plan for Irrigation prepared 
by State in consultation with 
Centre (V11-28·11·77). 188. 

Memorandum from all India POWe!' 
Engineers Federation or Power 
Crisis (VII-16-11-77). 134-35. 

Multi·National Companies Manu-
facturing Insecticides (VnI-13. 
12-77), 31-32. 

Nationalisation of chemical com· 
panies (VIII-6· t 2-77), 256·57. 

New connections of Consumer Gts 
(VIII-6-12·77). 195. 

Non·availability of permitted ex· 
plosives affects min ing act (VITI 
-20·11-77), 151. 

Position of irrigation projects con· 
nected with Narmada Wa~ 
(!X-19·12·77). 118-22. 

Production of Nylon Yam (VIII-
6-12· 77), 228. 

Proposal for setting up oil refinery 
in C'1Ujarat (lX-20-12·77). 25-
28. 

PATEL, SHRI AHMED M.-
Coneld. 
Proposal from State Governments 

for imposing Tax on Consign· 
ments of Goods (VIII-9·12-77). 
108. 

Proposal to reduce smuggling and 
Harassment of Passengers at 
Airports (VITI-2-12-77). 198. 

Reconstitution of the Central Ad· 
visory Board and the Regional. 
Advisory Boards for Salt (IX-
14-12·77). 48·49. 

Request for abolition of Import 
Duty Ferro Alloys (VIII~1·t2· 
77). 148. 

Requirement of Kerosene Oil in 
Gujarat (1X-20-12-77), 208-10. 

Review Committee of the Institute 
of Constitutional and Parliamen· 
tary Studies (VIII-6- t 2-77). 94-
9S. 

Robbing of Passengers of Kasganj 
Kanpur Section of N. E. Railway 
(VII-IS·H·77), 83-84. 

Scheme to give licence to unemploy· 
ed engineers for setting up In· 
dustries (VIII-30·] 1·77), 116-
17. 

Seizure of Adulterated Mustered 
OiJ in Delhi MI-17·11·77), 169. 

Setting up of Sugar Factorv in 
Gujarat (VID-12-12·77', . 182· 
83. 

Setting up Unani Institllte in coun. 
try (VII-24·lt·77), 72·73. 

Strike by workers of India Explo· 
sives Limited Factory, GOlDia 
(Bihar) (V11-17-11·77), 169·70. 

Survey of Kala Azar Incidents iIi' 
Bihar (VIJ-17·1l-77" 62·63. 

White Washing of Quarters in Sec-
tor-D Type II in DIZ Area (IX-
19·12-77), 231. 

World Bank Loan for r'-orests, Ani. 
mal Husbandry and Irrigatioa 
(VlI-2t-ll·77), 81·82. 

PATEL. SHRJ DHARMA SINH· 
BHAI: 
Abolition of excise duty on band 

printed sarees (VII-18.t 1-77). 
38. 
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PATEL. SHRI DHARMASINH. PATEL, SHRI DHARMASINH-

BHAI--COnld. BHAI-Contd 
Acquisition of land for laying 

petrol Pipeline (VlII-6-12-77) 
211. ' 

Allocation of Funds for construc-
tion of approach roads in Guja-
rat (lX-19-12-77), 235-36. 

Allotment of customs goods to Por· 
bandar Central Consumers Co-
operative Societies Limited (VII 
-18-11-77), 180-81. 

Amendment of Gold Control Act 
(IX-23.12-77), 122. 

Assistance for Outdoor Starium in 
Porbandar and Junagarh (Guja· 
rat) (VII-28-1l-77), 55-56 

Bridges on the Nadonal Highway 
between Porbandar and Rajkot 
(VII-16-11-77), 160-61. 

Broadcasting of Sindhi programme 
from Rajkot Radio Station (VII 
-23-11-77), 37 

Central Aid for protecting Wells 
from becoming Alkaline (VII--
14-11-77), 166-67 

Central Assistance for Book Banks 
Scheme in Gujarat (VIII-S-I2-
77), 177-7S. 

Oairns of displaced Sindhis Pend-
ing disposal (VII-14-l1-77), 
244-45. 

Completion of railway work near 
AIl-weather Porbandar Port 
(VII-29-11-77), 189-90. 

Connecting of Somnllth Mail to 
Udaipur Hawra Delhi Mail (VIII 
-6-12-77), 207-08. 

Connecting Sbedhwadala in Jam· 
nagar District from Dharafa Tele-
phone Exchange (VII I-S·I2-77) 
130-31. ' 

Construction of Godown at Mana· 
vadar Railway Statiun (IX-20· 
12-77), 196 

ConS'truction of Railwav Line in 
Junagarh District, Gujarat (VII 
-29-11-77), ISS-S9. 

Consumption of Chemical and 
Fertiliser (VIII-I 2-12-77), 148-
49. 

Cost of Production of Hybrid cot-
ton (IX-19-12-77), 2~6-37. 

Cultivation of Toba.:co in Saurash· 
tra (VII-18-It.77), 161-62 

Demand for a Fast Train from 
Porbandar to Bombay (VIII-
13-12-77), 207-0S. 

Demand for allotment of custOlDl 
goods by Apna Bazar Central 
Consumers Co-operative StorCi 
Ltd., Junagarh, Gujarat (VII-
IS-ll-77), 179-80. 

Demand for distributionsbip of 
Indane Gas by Centtal Consu-
mers Co-operative, Porbandar 
(VII-29-11-77), 156-57. 

Demands made by Proprietors of 
Groundnut Solvent Extractioll 
Plants (VIII-9-12-77), 109. 

Demand of Porbandar Chamber of 
Commerce and Industries (VII-
29-11-77), IRq 

Demand of Veraval Mercantile C.o-
operative Bank Ltd. Junagarh 
District (VIII-S·12-77), 64-67. 

Demand to start direct Expresl 
Train between Poroandar and 
Delhi (VIII-6-t2-77), 210·11. 

Deposits of O:>al, Copper etc., ia 
Saurashtra Region of Gujara1l 
(VII-l 7-11-77), 223·24 

Diagnosing/Controlling the Filaria 
(lX-22-12-77), 113. 

Difficulties faced bv the oil Mills 
and Solvent Extraclion Plant 
Owners of Saurashtra in Gujarat 
in obtaining Tinplates (VII-I7-
11-77), 67-69. 

Dire(.1 dialling from Jamnagar to 
Lalpur (VIJI-l·12-77), 105. 

Direct Dialling from Mangrol City 
(Junagarh) to Porbandar, Veraval. 
Bombay, Bhavnagar and Raikot 
(JX-22-12-77). 115. 

Direct linking of Bantwa with Juna. 
garh. Rajkot. Dhoraji etc. (VII-
24-11-77). 179. 

Direct Telephone Line betweea 
Vanthali and Raikot and Vera-
val (VII-24.11.77), 97. 



PATEL. SHRI DHARMASINH- PATEL. SHRI DHARMASINH-
BHAI-ConJd. " BHA l-Contd. 
Direct telepbone lines from Mana-

vadar to Bombay, Ahmedabad. 
Junagarb. Porbandar and Dhoraji 
<VII-24-11-77), 178. 

District·wise number of Passport 
issued in Gujarat (IX-I5-12.77). 
144. 

Double Telephone tines from Ma· 
dhavpur (Ghed) to Mangrol, Dis-
trict Junagarh (VIII-S·12·77). 
129. 

Drinking water in Gujarat (VII-
28·11·77), 134·35. 

Eleven Days time limit for nOD· 
transferable specifi<: delivery con-
tract (IX--16-12-77), 235. 

Existing Sugar Mills and Produc-
tion of Sugar in Gujarat (VIlI-
5.12.77). 175--77. 

Expenditure on Salaya-Matbura 
Pipeline Project (lX-20-12-77). 
198-99. 

Exploration for Natural Gas near 
Saurashtra (VIIl-13-12·77), 205· 
06. 

Export of Dooiled Cake of Solvent 
Extraction Goundnut Shells (VII 
-18-11-77), 181-82. 

Export of H.P.S. (VIII--2-12-77). 
118-20. 

Financial Assistance to Gujarat 
State for purposes of construction 
MI-21-11-77), 192-93. 

Foodgrain self-sufficiency in Guja-
rat (VIII-5-12-77), 174. 

Grant of TelephoCe Connections 
to Ranpur-Sorath Village from 
BbaiBan·Soratb Telephone Ex· 
change (IX-15-12-77). 147 

Groundnut solvent elCtraction for 
Cattle Feed (VIII--12-12-77). 6 
-10. 

H.B. 3 Millet Seed (VII-28-11-
77). 157-60. 

Indane Gas Ditsributionship to 
Apna Bazar Central Consumers 
Co-operative Stores Ltd.. Juna· 
gadh (Gujarat) (VII-29-ll-77). 
80. 

Instal1ation of Telephone Exchange 
at Dilawar Nagar (VIlI-l-ll-
77). 136. 

Jurisdiction of Small Farmers 
Development Agency, Marginal 
Farmers and Agricultural Labour 
and Drought Prone Area Pro-
gramme (VlI-28·11-77), 155-
58. 

Lalpur Post Office (VIII--1-12.77). 
136. 

Licences issued to Gold smiths in 
Gujarat (lX-16-I2-77). 234. 

Local Telephone Advisory Com-
mittee in Junagarh (VIII-I-ll-
77). 137. 

Mail Sorting Office at Porbandar 
(VII-17-11-77). 222. 

Memorandum regarding theft of 
Coal from Porbandar Railway 
Station Yard (IX-20·12-77). 1-
6. 

Narmada River Project (VlII-S-
12-77). 50-51. 

National permits for public carriers 
(IX-14-12-77), 129-31. 

New Plough 'Kubora' in Kerala (IX 
-19-12-77), 232·33. 

New Technique of Sugarcane Sow-
ing (VIII-12-12-77). 149-52. 

Oil Prices Committee (IX-2D-12. 
77). 199-200. 

Oil seeds Production (VIII-·-12-12-
77). 147-48_ 

Opening of New Post Offices in 
Gujarat (IX-22-12-77), 64. 

Passenger steamer service from Par-
bandar to Karachi (VII-16-11- ,f'I 
77). 36. 

Places manufacturing oil Engines 
<VIII-30-11-77), 231. 

Power Shortage in Gujarat (VII-
23-11-77). 166. 

Production and Assistance for Am .. 
bar Cbarkas (VIII-7-12 .. 77). 118. 

Production and prices of T.V. sets 
(VIII-30-1I-77), 232. 

Production of Groundnuts. Shel" 
and Oil (VII-14-11-77), 33-36. 



PATEL. SHRI DHARMASINH. 
BHAI-Contd. 
Production of Opium (IX-16-12. 

77). 90. 
Provision of Additional Sleepers 

accommodation in Trains (IX-
20-]2-77). 197. 

Railway siding Dhoraji (VTII-13. 
12-77). 206-07. 

Railway Workshops in Gujarat 
(VJIJ-6-12-77), 100-102. 

Recruitment of Jawans for Gujarat 
(VlTI-30-11-77). 103-{)6. ) 

Reduction in call charges of Van· 
thoIi Shapur. Junagarh District 
(VIII-I-12-77). 135. 

Reduction in Prices of Fertiliser 
(VII -28-11-77). 160--62. 

Request from Sardar Vallabhbhai 
Patel Sugar Industries Coopera-
tive Society Limited. Dhoraji. 
District, Gujarat (lX-16-12-77). 
236. 

Request from States for Enhance· 
ment of Procurement Price of 
Foodgrains and paddy (VII-14-
II· 77). 243-44. 

Rice Mills and Rice Bran Oils Milts 
with F.e.!. (IX-19-J2-77), 123. 

Rice. Wheat and Su~ar to Gujarat 
(IX-19-12-77). 233-3.l 

Rural Electrification for Gujarat 
(VII-23-1l-77). 167. 

Sale of 39.000 tone of iron skul1 
scrap to Kanoi Industries Private 
Limited by Durgapur Steel Plant 
(VIII-8-12-77), 132-33. 

Sanction of Automatic Telephone 
Exchange at Porbandar. J unagarh 
and Veraval Towns (LX-l 5-12-
77). 70. 

Setting up of Super Thermal Plants I 
in Sixth Plan (VlI-23-11-77), 

. 166. 
Shifting of Telegraph Office in 

Junagarh (VII-I7.1l·77). 122. 
Shifting of Western Railway Divi· 

sional Headquarters (V 111-1 3· 
12-77). 94. 
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PATEL, SHRI DHARMASINH-
BHAI-Contd. 
Telephone ronnections to Banti&. 

Janpodada, Nawda. Tinmas and 
Dungri to Junagarh district. 
Gujarat <VII-24-1l-77), 180·81. 

Telephone Exchange at Samana. 
Jamnagar District (VlII-·S·12. 
77). 130. 

Telephone to Naw Vavdi and Moti 
Vavdi villages (VIII-8-12-77), 
131·32. 

State-wise production of Crude, 
Chemicals and fertilisers (VIlT 
-13-12-77). 208. 

Telex Exchange in Saurashtra (VD 
-17-11-77), 221-22. 

Vacation of A.I.C.C. premises a8 
Rajendra Prasad Road, New 
Delhi (VII-21.11-77), ~9·90. 

Westage of Natural Gas (VIII-6-
12-77), 208-10. 

Work done in Bombay High and 
expenditure incurred thereon. 
(VII-IS.II-77), 108-10. 

Debates 
Export of ground nut solvent ex-

traction and 6foundnut hand 
picked and selected: 
Petition presented (VIII-S·Il-

77). 200. 
PATEL. SHRI DWARIKADAS: 

Proposal to scrap Sales Tax (VII-
18-11-77). 7. 

PATEL. SHRI H. M.: 
Debates 

Appropriation (No.4) BiU. 1977: 
Int. (IX-14-12-77), 33l. 
Consid. <IX-14-12-77). 331 
Motion to pass (IX-14-12-77). 

332. 
Banking Service Commission (Re-

peal) Bill: 
Int. (VII-18-11-77), 256 
Consid. (VII-29-l1-77). 334-

39. (VIJI--5-12-77). 3(l5--12. 
Motion to pass (VIIJ--S-12-77). 

324. 



~so NAKB INDBx 

, PATEL. SHRI H. M.-Contd. 
D.S.O. (General), 1977-7h 

Stat,eml!nt presented (VItI ..2.-2-12-
77), 28~ 

Discussion (IX-14-12-77). nl-
28. 

Disapproval of the Banking Service 
Commission (Repeal) Ordinancc. 
1977 (Res) (VlI-29-11-77), 334 
-39. (VTII-5-12-71). 305-12. 

Grant of an Additional Instalment 
of Dearness Allowance to Central 
Government Employees (St) (Vn 
-16-11-77). 203-04. 

Ink.-rest Bill: 
Int. (IX-16-12-77). 289-90. 

Parity Between the Production and 
Prices of Agricultural and Indus-
trial Products (Res) (VIII-9-12-
77).354-60 

Reduction in Basic Excise Duty on 
Sugar (St) (VII-16-11-77). 203. 

Steps to improve Economy and to 
reduce inequalities of income etc. 
(Res) (IX-23-12-77). 377-79. 

Villages covered by Nationalised 
Banks (HAH Dis) (VIIl-·5-12-
77). 352-56. 

FA TEL. SHRI MEETHA LAL: 
Allotment of Cement to Rajasthan 

(VIII-3D-I I-77). 85-88, 
Appointment of Line Man in Tele. 

phone Department in Rajasthan 
(VII-l 7-1 1-77). 127-28. 

As~istal1ce to Rajasthan for Irriga-
bon (VII-28-11-77). 110-11. 

Burning of Rice Husk (VIII-12-
12-77). 49-50. 

Charging of Demurrage by Rail· 
ways on Sundays (VII-29-lJ. 
77). 14-17. 

Construction of Building for Tele-
p~one Exchange in Gangapur 
City. Bharatpur (Rajasthan) (Vnl 
-8-12-77). 89-90. 

Departmental Promotion Commit-
tee in P&T Department (VII-
17-11-77), 128-29. 

Employees of P&T Department 
Sawai Madhopur (VIII-l-12-
77), 49. 

PA TEL. SHRl MEETHA LAL-
Cootd. 
Facilities at Khandeep Flag Station 

(VlII-6-1z.. 77). 165-66. 
Funotioning of Garhmora POO 

Bbaratpur <Rajasthan) (VIII-8-
12-77). 87-88. 

Functioning of SAX telephone Ex-
change. Bamanwas. Bbaratpur 
District (VIIl-8-12-77), 90-91. 

Gangapur City Telephone Exchanp 
(Rajasthan) (IX-15·12-77). 36. 

Installation of Ferrosilic(lO and 
polyJter fibre plant (VII-29-1l-
77). 155·56. 

Installation of Transformers for 
Electrification in Jaipur (VlJ-
23-11-77). 52. 

Lack of Capacity in Sawai Madho-
pur SAX Board (IX-lS-12-77). 
102. 

Laying of new Railway Line Dhol-
pur-Karauli-Gangapur (VU-29-
11-77). 162. 

Less Financial Assistance given to 
Rajasthan for Industrial Deve-
lopment (VIII-7-12-77). 97-98. 

New Air strips at Bharatpur. Sawai 
Madhopur and other places (IX 
16-12-77), 130. 

New Sugar Policy (VII-14.11-77) 
39-40. • 

Opening of Public Call Offices in 
Rajasthan <VIII-S-12-77). 85-
87. 

P.C.O. and S.A.X. in Kota. Bharat-
pur and Jaipur Divisions (VII--
24-11-77). 52-53. 

Posting of Scheduled Ctlsles and 
Scheduled Tribes Government. 
Employees near their place of 
residences (VII--17-11-77), 47. 

Publication of Single Telephono 
Directory in Rajasthan (VIII-
8-12-77), 30-31. 

Railway Crossing near Power 
House in Gangapur City (Vn-
29-11-77). 143-44. 

Railway Overbridges in Rajastbp 
(VIII-6-12-77). 164-65. 

Ranthambore Tiger Project (VIll-
5·12· 77). 89-90. 



PATEL. SHRI MEETIIA LAL-
Coneld. 
Reservation of seats from Ganga· 

pur City (VIII-6-12-77), 59. 
Rural Electrification schemes in 

Jaipur District (VII-23-11-77). 
135. 

Special Plan for Dev:lopment of 
Tourist Centres in Rajasthan 
(VIII-9-12-77). 167. 

State control on cement factory at 
Sawai· Madhopur (VII-23-11. 
77). 122. 
Stock: and Damage of Foodgraw 
NII-21-11-77). 115-16. 

T.B. Ward of Railway Hospital. 
Gangapur City (VII-29-11-77). 
141-42. 

Tourist Bungalow at Sawai Ma-
dbopur (VIIl-9-12.77). 54. 

PATEL, SHRI NANUBHAI N.: 
Leave due to Government Emplo-

yees at Retirement (VII-IS·II· 
77). 51-52. 

PATIDAR. SHRI RAMESHWAR' 
Allotment of Paraffin Wax to 

Madhya Pradesh (VIII-l3-12-
77). 16-21. 

Bungling in Sugar Industry (VII-
18-11.77), 73. 

Change in Method of Extraction of 
Ram Minerals from Mines (VIII 
-1-12· 77), 73. 

Complaint regarding Associated 
Journals Limited, Lucknow (VIII 
-6-12-77), 191-92. 

Examination of Hathi Committee 
Report (VII-29-ll-771, 164-65. 

Government representative vi.,ited 
Abroad (VIlI- -2·12-77), 81. 

Grants to Farmers Organisation 
(VII-28-11-77), 93-94. 

New Lines linking Korba. Ranchi. 
Dali and Raj Hara (VII-IS·U· 
77), 111-12 

New Railway lines in Backward 
areas of M.P. (IX-20·12.77), 93-
-98. 
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PA TIDAR. SHRI· RAMESHWAR-
Conld. 
Non Vaca.tion of Government Ac-

commodation by Ex·Executive 
Councilors. Ex·Ministers and Ex· 
Members (VII-18-] 1·77). 183. 
-85. 

Opening of Branches of Nationalis-
ed Banks in Rural Areas (VIII-
9-12-77), 127. 

Priority to Backward Adivasi Areaa 
for setting up Cottage Industries 
(VIII-7·12-77). 19-20. 

Procedure for advancing loans by 
Nationalised Banks (V1I-18-U-
77). 106-07. 

Purchase of Cotton Bales by Vinod 
Mills Co. Ltd .• Ujjain from Cot-
ton Corporation of India (IX-
-14-12-77), 160. 

Reasons for increasing the price of 
DDA fiats (IX-19-12-77), 109· 
10. 

Rise in prices of Essential Commo-
dities (VII-18-1l-77), 195-97. 

Scheme for the Development of 
Handloom industry (VIII-30-U. 
77), 68-69. 

Setting up of Industries by ForeiJD 
Firms (VII-16-11-77). 76. 

Setting up of new Steel Plant (VB 
-24-J 1·77), 27. 

Smelter Plant in Balagbat. M. P. 
(IX-lS-12-77), 79. 

Supply of Paraffin Wax to the 
States (VII-IS-11-77), 154--58. 

Violation of Delhi Master Plan 
(VII-14-11-77), 126. 

PA TIL. SHRI BALASAHEB 
VIKHE: 
Anticipated indigenous production 

of Petroleum (VIII-6-12-77). 
141-42. 

Ban on use of Carbide for Ripen-
ing Fruits (VIII-I-12-77), 91. 

Costlier Education (VII-28-1l· 77). 
210-11. 

Effect of allotment of Government 
accommodation to Government 
employees having their own 
Houses (VIIl-5-12-77), 243. 
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PATIL. SHRI BALASAHEB 
VIKHE-Contd. " 

Exp.>rt of Sugar (V[J-18-11"77). 
70-71 : 

Extrac! of Edible Oil from Maize 
(VJlI---9-12-77). 139. 

Import Commit.ments of Sugar to 
various Countries during 1977-78 
and 1 Q78-79 (VIII--2-12-77), 123. 

Indian Culture in foreign countries 
NI11-5-12-77). 126-27. 

Indigenous Production of Fertilisers 
(VII-29-11-77), 134-35. 

Move to increase Oil prices by 
Ot>EC Countries. 

Post Graduate and Highe'r Degree 
Students (VIII - 5-12-77). 242. 

Practical work/training centres 
under 10+2 Education system 
(VIII-S-12-77). 246. 

Production of Sugarcane and Sugar 
(VITI-S-12-77), 241-42. 

Prospect of Kharif Crop (VII-28-
11-77). 177-79. 

Sleeper bogies on Manmad Zone 
(VIII-13-12-77), 122. 

Sugarcane Crop (VII-28-1l-77), 
120. 

T.v. Station at Aurangabad (VIII 
-30-11-77). 123. 

Target of Sugar Production (IX-
19-12-77). 13~33. 

Trend of International price of 
sugar (VI1-18-1l-77). 163. 

Yearwise expenditure on indigenous 
Developmerrt of Naval Equip-
ment (IX-14-12-77), 182. 

PATIL. SHRI D. B.: 
Export of Onion:; and Potatoes 

(IX--23-12-77), 18. 
PA TIL, SHRl S.D .. 

Debates 
Arrest of Senior Civil Servants 

(HAS Dis) (VIII-9-12-77), 383 
-90. 

Code of Criminal Procedure 
(Amendment) Bill: 
Int (IX-23-12·77). 343, 355-56. 

PAT'lL, SHRI U. S.: 
Commendation Certificates to tho 

Army Personnel (VII -16·11· 77). 
42·43. 

Procurement prices of Essential 
Commodities Procured from 
Maharashtra for Delhi (VII-
18-11-77), 50-51. 

Supplementary Liilt of Successful 
Candidates on the basis of 1976 
lA.S. Examination (IX-14-12· 
77), 60·61. 

PATIL. SHRT VIJAYKlJMAR N.: 
Productioin of Low Priced Janata 

Watches (VIII-30- t 1-77), 65·66. 
Reduction in Telephone Rates in 

Rural Areas <IX-22-12-77), 58. 
Upgrading of Post Offices in Bihar 

(VII-l 7-11-77), 23. 
Debates 

Housing problem in Delhi (Dis) 
(VIII-30-11-77), 343-50. 

PATNAIK, SHRI BIJU: 
Indian Iron and Steel Company 

(Acquisition of share:;) Amend· 
ment Bill: 
lnt (VIJ.-23-11-77), 217. 
Consid. (VII-28-it-Ti). 334. 
Motion to pass, as answered (VU 

-28-11-71), 335-36. 
Public Sector Iron and Steel Com· 

panies (Restructuring) and Mis-
cellaneous Provisions Bill: 
Int. (IX-22-12-77), 166-71. 

Publication of Books on Pandit 
Nehru and Mahatma Gandhi and 
attempt at denigrating the lea .. 
ders (Matter under rule 377). 
(VIII-6-12-77), 297-98. 

Question of Privilege against Shri-
mati Indira Gandhi aDd others 
(VII-16-11-77). 2~5. (VII-17. 
11-77), 248. 

PATNAIK. SHRI SIVAJI: 
Agitati'on by Loco Running Stall 

(VII-29-1l-77), 87--90 
Crisis of Mustard Oil in Orissa and 

West Bengal (VUI-9-12-77). 
126. ----_.-_._-----_._--_ .. _-_ .. _--
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PA1NAIK. SHRI SIVAJI-Contd. 
Demand of Bonus by Central Gov· 

ernment Employees (VII-17-1l-
77), 79. 

Derailment of Madras Rameshwa· 
ram Passenger Train (VII-IS· 
11-77), 98. 

Discrimination against Harijans 
and Adivasis who apply fOI 
Pilot's job in IA (VUI ·-2-12-77), 
109. 

Drinking water for rural Orissa (IX 
-19-12-77), 56-57. 

Ex-Gratia Payment to the Emplo-
yees of the Canteen Stores De-
partment UX-14-1:!-77). 87-88. 

Law and order in Delhi (VII-16-
11-77), 132-33. . 

Modem Sheds at Paradeep Pon 
Trust (VIH-30-1I·77), 94. 

Pay scales of Teachers of Mana 
camp school (VII-14·11-77). 97. 

Privilege passes nX-20-12-77), 
] 33-34. 

Recommendations of Conference of 
Naturopaths (VIII-J·12-77). 90. 

Represerrtation from the Forward 
Seamens Union. Calcutta (VII-
16·11-77), 75. 

Robbing of passengers of Aligarh 
Delhi Train (VII-15-11-77), 
107-08. 

Scheme to improve working system 
of Banks (IX-16-12-77), 149. 

Self-sufficiency in Life Saving Anti. 
biotics (VII-29-11-77), 202·03. 

Strike by employees of Indian Air-
lines (VII-18-l1·7:), 13-25. 

Trade Union Representation in the 
Labour Conference and Conven-
ing Meeting (VII-17-11-77), 
168-69. 

Debates 
Reported abolition of tood zones 

(CA) (VII-14-11-77), 290. 
PATWARY. SHRI H. L.: 

Debates 
Employment of Scheduled Castes 

and Scheduled Tribes in Services 
against reserved quota (Dis) (VII 
-21-11-77), 3~. 

PATW ARI, SHR! H. L.~onld 
Twentieth. Twenty-first and Twenty 

second reports of Commissioner 
for Scheduled Castes and Sche-
duled Tribes (M) (VII-21-11-
77), 300-04. 

PERIASAMY. SHRI P. V.: 
Aid to Maharashtra under World 

Food Programme (IX-19-12-77). 
47-48. 

Excavation of Sittallnavasal, Tamil 
Nadu (VIII-12-12-77), 63-64 

"Export 'to USA" Seminar held in 
Agra (IX-16-12-77), 82. 

Former Prime Minister of Burma' 
living in India OX-22-12-17). 
41. 

Indian Road Construction corpora-
tion (VIII-7-12-77), 6-l-65. 

Light and Shadow in Tin Murti-
House (VIII-5-12-77), 76-77. 

Organisation of National Poultry 
Marketing Federation (VIII-9-
12-77), 63. 

Part played by Steel Plant .. in Pro-
motion of and Assistance of 
Ancillary Industries in Surround-
ing Areas (1-15-12-77), 78. 

Recommendations of ARTEP reo 
Educated Unemployment (VIII 
-8-12-77), 42. 

Scheme for Educating Rural Wor-
kers (VIII-B-12-77), 94-95. 

Survey of Health Service (IX-1S-
12-77), 129. 

Track Modernisation (VIII-6-12-
77), 91-92. 

Traffic study of River Ganga bet-
ween Allahabad and Calcutta 
(IX-14-12-77), 79-80. 

PHIRANGI PRASAD, SHRI: 
Damage to Crop in Uttar Pradesh 

UX-19-12-77), 140-41. 
News Item captioned "Sugar Crisis. 

Artificial" (VIII-S-t2-77l, 10. 
11. 

Number of Complaints regardin& 
corrupt practices by officers of 
Gorakbpur Headquarters llX-
20-12-77), 97-98. 
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PRASAD. SHRI-, PHIRANGI 
ConId. \ 

Openina of New Post Offices in 
Maharashtra (VII-17·1l·77), 76. 

Provision of Telephones to villages 
baving more fless than 5000 popu· 
lation (IX-22·12· 77), 22·23. 

Request by AU India Small I 
Medium News papers Association 
for increase in the Rilte of Gov· 
ernment Advertisement (VIT-16· 
11·77), 18. 

Scheme from u.P. regarding Floocb 
(VIII-I2-12·m. 108. 

Debates 
Policy on Sugar Industry and Dis· 

satisfaction among farmers on 
price of Sugar cane (Dis) (IX-
23.12-77), 491-Q3. 

PIPIL, SHRI MOHAN LAL' 
Additional Administration expen4 

diture due to trifurcation of 
Headquarters set up of Depart-
ment of Revenue (IX-23·12·77). 
138·39. 

Communications received by Minis-
ter in Hindi (VlII-7·12·77). 123. 

Communications received in Hindi 
MI-21·11-77), 244·4~ 

Communications received in Hindi 
in the Ministry (VII--21-11-77), 
245-46. 

Enquiry into Embezzlement of 
Funds in Treasury of Central Ex. 
cise Collectorate. Delhi (IX-16-
12-77). 135. 

Ensuing Reservations for Promo-
tion to I.A.s. (lX-14·12·77), 84. 
HS. 

Pay scale and selection Grade of 
Pharmacists (1X-22-12-77), 56. 

Payment of Second Instalment of 
CDS (VIII-9-12-77). 107. 

Periodical checks regarding funds 
disbursed in the Treasury ot 
Central Excise Collectorate, Delhi 
(IX-16·12-77), 155. 

Post created for Hindi work in tho 
Ministry of Finance (VITI-2·12-

77). 111·12. 

PIPIL. SHRI MOHAN LAL-
Coord. 
Publication of Manuals, Codes etc •• 

in Hindi by the Ministry of 
Works and Housing (VII-21-11-
77). 52·53. 

Publication of Ministry's Books ia 
Hindi (VII-23-11· 77), 60. 

Recovery of Damages from the 
Tenant (VIIl--5-12-7n. 70-71. 

Reservation of Post for SC/ST ill 
collect orates of Central Excise 
and Customs (VIII-9-12-71). 
161. 

Telephone connection in Sabar .. 
District. Bihar (VII-24-1l-71). 
17. 

Use ot Hindi in Ministries (VIII-
30-11-77). 57-58. 

POOJARY. SHRI JANARDHANA: 
Sale of imported polythelene and 

Rubber compounds in Black 
Market (VIII-9-12-77), 27. 

Debates 
Cyclones in the States in the Soutb 

(M) (VII-24·11-7i). 225-37. 
PRADHAN. SHRI AMAR ROY: 

BSF men arrested on charge of 
Dacoity and murder in Metligan) 
Sub·Division of Cooch-Bihar (l-". 
-14·12·77). 137. . 

Expansion of US Naval Air bases 
in Diego Garcia (VU-17 -11-77). 
95-96. 

Extension of Amritsar Railway Sta-
tion (VIT-15·1l-77). 99-100. 

Introduction of a Rajdhani Express 
type train between Bonga-geon 
and Delhi (IX-20-12-77). 142. 

Money given to Food CorporatiOll 
of India by Government (lX-
19-12· 77). 8Y-90. 

On-shore Exploration l'rolramDltJ 
(VIII-6-12-77), 142-43. 

Persuation to foreign banks to in-
vest in Public Sector Undertak-
ings in India (VIII-2-12-77). So. 
81. 

Petro-Chemical Complex at Haldia 
(VIII-13-12-77), 93. 

.. 
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PRADHAN, SHRI AMAR ROY-
Contd. 
Proposal for Brahmaputra·Ganga 

Canal (IX-19-12-77), ,45-46. 
Proposal to build buffer stock of 

tea (IX-16-12-77), 58. 
Proposal to set up a Coal-tar Fac-

tory in Durgapur (VII-24-11-
77), 67. 

Public Distribution System (VlJ-
18-11-77), 182-83. 

Raman Hydel Projeot in North 
Bengal (VIII-7-12-77), 16·17. 

Review of Central Laws extended 
to J & K (VII-23-11-77), 100. 

Review of science and technology 
policy (VII-16-11-77), 125. 

Utilisation of foreign exchange re-
serves (VII-18-H-77l, 39 

World Bank credit assistance for 
captive power plants (VII-16-
11·77), 35. 

Debates 
Employment of Scbedukd Castes 

and Scheduled Tribes in Services 
against reserved quota (Dis) (VII 
21-11-77),314--16. 

Twentieth, Twenty·first and Twenty 
second reports of Commissioner 
for Scheduled Castes and Sche-
duled Tribes (M) (VII-21-11-
77), 314-16. 

PRADHAN, SHRI GANANA 1H: 
A.T.R. Station at Berhampur (IX-

14-12-77), 82. 
Amendment of Raj Committee Act 

(lX-22-12-77), 93. 
Class IV appointment in different 

Railway Divisions (VII-I5-11-
77), 54-55. 

Construction and completion or 
Projects in S. E. Asia, West Asia 
and Africa (lX-22-12-77), 135. 

Deaf and Blind schools and Social 
Welfare Organisations in Orissa 
(IVIII-5-12.77), 61-62. 

Direct Boeing Service to Bbuba-
nesbwar from Delhi (VITI-2.12-
77), 8S. 

PRADHAN, SHRI GANANATH-
Contd. 
Foreign Investment by Public and 

Private Sectors aX-23.12-77), 
62-63. 

Hiralrund dam water Reservoir (VIl 
-21-11-77), 47. 

Irriga~ion Project on AUNG River 
(VII-14-11-77), 47. 

Job Oriented Higher Education (IX 
-19-12-77), 237-38. 

Memo against alleged hnrassmont 
of office bearers of Class III 
Union of P&T employees (lX-
15-12-77), 63. 

Memorandum submitted by Orisca 
for the Improvement of Medical 
Institutions (VIII-8-12-77) 39-
40. ' 

Mini Steel Plants <VIII-I-12-7i) 
105. • 

Modification of the Pilot Nicket 
Plant (IX-22-12-77), 91. 

New Banking Policy for Improve-
meDt of Cultivators (VllI-9-12-
77), 58. 

Opening of Jauata Hotels durin, 
1977-78 (VllI-2-12·17), 51-52. 

Opening of Post Offices in Orissa 
(lX-22-12-77). 49. 

Orissa Government Proposal for 
Tourism in Orissa (V1I-lS.ll-
77), 58. 

Orissa regiment in Defence Services 
(VII-16-11-77). 28-29. 

Paradip Port (VII-16-11-77) 116-
1~ • 

Participation of Labourers iD 
Management \VII-17-1I-77).35. 
36. 

Per Hectare yield of Maize, Mus-
tard. Cotton (IX-19-12-77), 66 
-70. 

Premature Retirement of Gazetted! 
Non-gazetted officers in Indian 
Audit and Accounts Department 
durinf Emergency CIX-16-12-
'/7), 17. 

Proposal for major and medium 
irrigation projects from Orissa. 
(VII-14-1l·77), 208-09. 
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PRADHAN. SHRI GANAN;ATH-
Cot.cld. 
Reduction in the Prices of Fertili-

sers (VIT-2l-1l-77). 54. 
Representation regarding extension 

of Hatia Jharsuguda Passenger 
train (Vnl~-12·77). 47-48. 

Request from Bargarh Sugar Mill 
in Orissa for Loan (VII-i8-H· 
77), 200. 

Review of V.G.c. Grants to Uni-
versities and Colleges (VIl-28-
11-77). 59-62. 

Settiug up of an Aluminium Fac· 
tory at Titlagarh in Bolangir. 
Orissa (VIII-l·12-77). 39. 

Super Thermal Station at Sambal-
pur. Orissa (VII1-7-12-77), 54. 

Upgrading of Jbarsuguda Railway 
Station (VIII~-12-77). 245. 

PRADHAN. SHRI PABITRA MO-
HAN: 
Burning of Coal Stack in Collieries 

in Talchar Region (VITI-30-
11-77). 56. 

Demands of Dculbera Colliery La-
bour Union (VII-24-11·77), 49-
SUo 

Employment to Oustees ousted from 
land acquired for construction of 
fertiliser factory (Vffi-13-12-
77). 141. 

Iron Ore rakes provided to MMTC 
Cuttack Division (VIII-I 3-12-
77). 140-41. 

Recovery of loans advanced by Em-
pire of India. Unit of LIC (lX-
23-12-77), 55. 

Stoppage of Utkal Express at Ham· 
ra Railway Station (VII-29-1l-
77). 150-51. 

Talcber-Sambarpur Railway Link 
(VII-29-1I-77). 60. 

Transportation of Iron Ore (VllI-
13-12-77). 52. 

l)ebalea 
o>nstitution (Amendment) Bill : 

(Amendment of Article 352) by 
Shri Hari Vishnu Kamath: 
CoDsid. (VU-18·11-77). 337-

39. 

PRADHAN. SHRI PABITRA MO-
HAN-Contd. 
Statement on uSamacbar" by the 

Minister of Infonnation and 
Broadcasting (M) (VIll-I-Il-
17). 311-14. 

PRADHANI. SHRI K.: 
Adult Education for SC and sr 

Youth (VIll-5·12-77). 144. 
Advances to Marginal small bor-

rowers by Nationalised Banks 
(IX-I 6-1 2-77), 98. 

Alienation of land from TribalJ 
(IX-14-12-77). 226. 

Central Aid to States for purchase or Fertilisers (YIIl-12-ll-77). 
41-42. 

Creation of a new Ministry for 
Harijans (VII-23-11-77), 37. 

Criteria for out-of tum Telephono 
connections (IX-IS-J2-71/. 25. 

Crocodile hatchings (VII-21·11 .. 
77). 94-95. 

Economy in Foreign Travel (VlII-
9-12-77). 95. 

Expenditure for imparting Training 
to Blind, Dumb and P~~~ically 
Handicapped persons (IX-I4-
12-77). 94-95. 

Facilities to tourists and opening 
of Janata Hotels <VIII-2-12-77). 
97·98. 

Foreign Tourist Traffic in Orissa 
State (IX-23-12-77). 45-46. 

Gopalpur Port in Orissa (YII-l6-
t 1-77). 195. 

Liberalisation of Policy fOr Import 
of Dry Fruits (VIJI-9-12·77). ~ 
:l24. 

Location of five new Vocational 
Advanced Training Institutes by 
UNDP (VIll-1-12-77). 38. 

New Railway Line in Orissa (VIa 
--6-12-77), 39-40. 

New Trade and Distribution Polley 
for Kharif Grains (Vll-l"'ll-
77). 157·58. 

Oil exploration in Tanzania (V.ll-
29-11·77). 59-60. 

One Union in ODe industry (VII-
17-11-77). 47-48. 



PRADHANl, SHRI K.-Contd. 
Outlays on Minor Irrigation (VlJ) 

-5-12-77), 95-98. 
Plan and Non Plan e;c:penditure on 

Drought Relief (IX-23-12-77), 
179-81. 

Posts earmarked for promotion for 
SC and ST UX-20-12-77}, S4-
56. . 

Provision of Cushion., in Second 
Class Three-tier Broad Gauge 
Sleeper Coaches (VII-29-11-71), 
197-98. 

Reorganisation of Admini.,tratlve 
Structure in Tribal Areas (VlI-
16·11· 77), 70-72. 

Retrenchment of Labourers (VHf 
-13-12.77), 36. 

Scheme to Reduce Pressure of 
Population on Agriculture (IX-
19-12·77), 87-88. 

Study Group to make Recommen-
dations on Wages Income and 
Price Policy (VII-IS·ll-77), 97-
98. 

Survey conducted by Geological 
and Mining Departments In 
Orissa and Bihar (IX-22-12-77), 
:iU. 

T.V. Sets in the country (VITI-7-
12-77). 109·10. 

Volume of Cargo Handled in each 
Port (IX-14-12-77), 70-71. 

Debates 
Discussion on Employment of 

Scheduled Castes and Scbeduled 
Tribes in Services against Reser· 
ved Quota (Dis) MI-17-11-77), 
342-46. 

Twentieth. Twenty-first and Twen-
ty-sooond Reports of the Commis-
sioner for SCheduled Castes and 
Scheduled Tribes (M) (VII-17-
11-77), 342--46. 

PULLAIAH, SHRI DARUR: 
Appointment of Expert Group to 

Study problem of Unemployment 
among women and allied matters 
(IX-14-12-77), 136-37. 

Defective Manufacturing of Fergu" 
soo Tractors (VU-16-11-77), 
93-94. 
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PULLAIAH. SHRI DARUR--contd. 
Instructions to Air India to stop 

serving liquor to passengors 
(VIII-9-12-77). 39. 

QURESHI, SHRI MOHD. SHAFI: 
Ancient Monasteries in Ladakh 

(IX-19-12-77), 17. 
Assistance to States for Develop-

ment of Ayurveda (VIII-I-I2-
77). 15-21. 

Bridge on River Jhelum in Sopore 
(Vill-30-11.77), 108. 

Cases withdrawn from Shah Com-
mission (VII-16-U-77), 54. 

Cement quota for Jammu and Kash-
mir {VIII-7-12-77), 79. 

Cheap Houses for Common man 
by D.DA. (V11-21.11-77), 19. 

Decision to reduce the Price of 
DDA Flats (VII-14·11·77). 25. 

Ulegal occupation of Wakf land in 
Delhi (VII-21·1l-77). 72·73. 

Inclusion of Hydel Generation in 
Hilly Areas in National Power 
Policy (VIII-30-11·77). 6. 

Inconvenience caused td Amamath 
Pilgrims by Minister's visit to 
J & K (IX-14-12-71). 111. 

New Telephone Connections given 
in Delhi from March. 1977 to 
September, 1977 CYII-17-11-7'n. 
39. 

Number of Passports issued NII-
17-11-77), 159·60. 

Priority to Backward adivasi areal 
for setting up Cottage Industries 
(VIII-7-12-77), 20-21. 

Production of Film "Indus to Indira 
Gandhi" by a Tamil Nadu Finn 
(VII-I 6-11-71), 8. 

Proposal for a Unit of Hindustan 
Insecticides Limited in West 
Bengal (VlII-13-12-77). 29·30. 

Provision of Telephones to villages 
having more 11ess than 5000 
population (IX-22·12-77), 21-
23. 

Review of Central I:.aws extended 
to 1 & Ie (V11-23-11-77), 100. 
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QURESHT, SHRI MOHD. SHAFI-
COIIJd. 
S.C. and S.T. Candidates admitted 

in Pre-medical courses of Delhi 
Universities (VIl--28-U·77), 65. 

Sex Education through Film (Vll-
23·11-77), 201. 

Time Capsule (VIII-I2-12-77). 28. 
Underground Railway in Calcutta 

<V1I-29-11-77), 20·21. 
Unification of Railway Trade 

Unions (VII-15-11-77), 
Debates 

B.O.H. (VIII-9-12·77), 259·60. 
First Report of the Railway Con-

vention Committee (Res) ax-
22.12·77), 194-214. 

Public Safety Ordinance issued by 
Jammu and Kashmir Govern· 
ment. 
(M) (VIII-12.12·77), 324-47. 

Public Safety Ordinance issued by 
Jammu and Kashmir Govern· 
ment and reaction of Govern-
ment thereto (CA) (VIII-2·12-
77), 241-51. 

Question of Privilege against Cbair-
man. Calcutta Port Trust <IX-
22-12-77), 147. 

Re. non·recording of proceedings 
(VIJ-29-1l-77), 242. 

Re. Question of Privilege against 
the Home Minister (IX-20-12-
77). 283. 

Serious Train Accidents at Sarai 
Gopal Flag Station level Crossin. 
and Naini Station (M) (VII-23-
11-77), 233-38. 

R 
RACHHAIAH, SHRI B.: 

Congress workers arrested following 
the arrest of former Prime Minis· 
ter (lX-14-12-77), 199-200. 

Expenditure on the security agen· 
cies in Calcutta Port (IX-14-12· 
77). 101·02. 

Incidence of Malaria in the country 
cvm-8-12-77), 14-18. 

Groundnut solvent extraction for 
Cattle Feed (VII1-12-12-77). 9. 

RACHHAIAH, SHRI B.--Contd. 
Railway Development Programme 

(VII-29-11·77). 4-14. 
Reduction of customs duty on ~s· 

ticides, fungicides and weedicldes 
(VII-IS-H-77), 93. 

Representation from Kamataka 
Government for Establishina 
Customs Clearance and Ware 
House facilities <V11I-2-l2-77). 
116. 

Vocational Oriented subjects takcD 
by Graduates in the country (IX 
-19-12·77). 71. 

Wheel and Axle Plant. Banplore 
(VIII-6-12-77). 139. 

RAGHAVJI. SHRI: 
Accommodation for Memben of, 

Parliament (Vlli-S-12-77). 250-
51. 

Assessment of Income Tax in res-
pect of former Cabinet Ministers 
(V1I-lS-H·77). 68. 

Branches of Nationalised Banks In 
the Country CVII-18-11·77), 
154-S7. 

Cases pending with Supreme Cout1 
and High Courts (V1I-IS·H-77). 

190-92. 
Categorisation of different figure. 

of 1971 census (V1l-16·11·77). 
SO-S1. 

Construction of Civil Aerodrome 
in Gangtok (Sikkim) (IX-23-12-
77).70-71. 

Development of Ayurvedic System 
of Medicine (VIII-8-12·77). 24 
-27. 

Division Benches of High Courts at" 
State Capitals <V1I-29-H·77). 
111-12. 

Extension of Shuttle Train ruanina 
between Bhopal Vidisha (VIl-
15-11-77), 67. 

Fire in Office of FCI, Bhopal (VID 
-12-12-77). 7S-77. 

Foot bridges on Railway Stations 
(IX-20-12· 77). 77·78. 

Governmental Residential Accom· 
modation with Political Partiee 
(VIII-12·12-77). 136-37. 

" 
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RAGHAV 11, SHRL-Contd. 
Hindus from Bangdalesh (Vn-24-

11-77), 56. 
Import of Edible Oil (VIII-9-12-

77), 124. 
Irrigation scheme in M.P. (VIIl-

12-12-77), 135. 
Issue of letter of intent to IDPL for 

manufacture of Sulphadiazine 
(IX-20-12-77), 10. 

Joint Stock companies with more 
than Fifty per cent capital (VUI 
--6.12-77), 125·26. 

Korba Aluminium Plant (VIII-I-
12-77), 50. 

Length of Railway lines in Districts 
of Madhya Pradesh Nrn-13-
12·77), 148·49. 

Loss suffered by Public Under-
takings (VIII-2-12-77). 46·47. 

Machinery for expansion of Bhilai 
and Bokaro lying unused (IX-
22-12· 71). 11. 

Ministers in occupation of accom-
modation below their entitlement 
(VI1-28-1l.71), 79-81. 

New Railway Line between Makro-
nia and KareH (VIII-13-12-71), 
3·4. 

Programmes presented by Song and 
Drama Division for Congress 
Candidates during last Lok Sabha 
Election (IX-14-12-77), 107-08. 

Proposal to increase judges of Sup-
reme Court (VII-IS·l1·77), 64. 

Purchase of Vehicles by M.Ps from 
the Army Vehicles Depot (VII-
16·11-77). 126-27. 

Railway line between Abdulla Ganj 
and Jabalpur (VIII-I 3· 12-77), 
63. 

Reinstatement of Employees of AG. 
CR (IX-16.12-77). 79. 

Sale of pulses by F.e.!. (VII-21-1l· 
77). 55. 

Telephone Fadlities in Madhya 
Pradesh (VU-17-1l-77). 61-62. 

Warrants issued by former Govern· 
ment (VII-18-11.71), 32. 

30-159 LSS/ND/7S 

RAGHAVJI, SHRI-Contd. 
D~bmes 

Obituary Rcference-
Death of Shri Prakash Vir Shastri 

(VIU-23·11·77). 257·58. 

RAGHU RAMAIAH, SHRI K: 
Debates 

Personal explanatiull by (VI1I-
1-12-77). 296·97. 

Re. Discussion on cyclone affected 
areas (VlII-l·12-77), 198. 

Recent Cyclones and floods in tho 
Southern State, (M) (VIII--6-12· 
77), 376-79. 

SHRI RAM LAL: 
Assistance to persons affected by 

Forced Ste~Jization (VII-24-11· 
77), 118·19. 

Attrocities on Harijans (VIl-·16·11-
77), 140-42. 

Beggary amo!\~ able bodied people 
(IX-19-12-77), 88-89. 

Cheap Houses fN common man by 
D.D.A. (VII-21-11·77), 21. 

Constitution of Railway WorkmJ 
Group (VII-IS·lI·17), 80-83. 

Criteria for Allotment of shops iD 
CODDaught Place. New Delhi (VII 
,-14-11-77). 63. 

Efficiency in Railway Administra-
tion (VII-lS·J 1-77). 223. 

Electrification of Harijan Colonies 
(VII-IS-11·77), 29-30; (lX-
14-12·77), 123-24. 

Enforcement of Untouchability 
laws (VII-16-1l·77). 142. 

Export of Potaloes (VIII-2.12-77). 
74-75. 

Family Pensj.Jn (V1I-IS·ll·77). 
223·24. 

Hatijan vigilance committee (VII 
-16-11-77). 143. 

High Grado As<;istants for SC and 
ST in LIC Lucknow (lX-16.1l-
77), 154. 

Higher Prices of Cement cbarged by 
the Stockist (VlII-30-Il·77). 99 
-102. 
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SHRI RAM LAL-CQnld. 
Illtemational Assistance f6r Popula-

tion Projoct anJ National Family 
Welfare (VlrI-I-12-77), 74. 

Jati Toro Conference (VIIl-3O-U-
77), 186. 

Loss on Naticnal and Regional 
Khadi Grumodyo£ Boards (VIII 
'-7-12-77), l10-21. 

Potato Production (VIII-S-12-77). 
82-83. 

Rise in the Prices of Cashewll:.lts 
and Walnuts (Vl11-9-12-77). 121. 

Scl:cmes introduced in Drought bit 
Adivasi/ Backward Areas (VII-
21-11-77). 98-99. 

Shia Degree College. Lucknow 
(VIII-12-12-77), 93-94. 

Smugglers arrested during Emer-
gency and Value of Goods re-
covered (IX-23-12-77), 14S-46. 

Training of persons belonging to 
Scheduled Castes and Scheduled 
Tribes for appearing in examina-
000 for Higber Services (lX-
14-12-77). 55. 

Debates 
Discussion on Employmen~ of Sche-

duled Castes and Scheduled Tri-
bes in Scrvice~ agains. Reserved 
Quota (Dis) (VII-17-ll-77). 299 
-308. 

Twentieth. Twenty first and Twenty 
secocd Reports of 1!he Commis-
.ioner for Scheduled. Castes and 
Scheduled Tribes (M) (VII-
17-11-77). 299-308. 

RAI. SHRI GAURI SHANKAR: 
Alleged llliiuse of Import Uconcc. 

by Shriram Rayons. Kota (Rajas-
than} (IX-23-12-77), 132-33. 

Financial Assistance to States for 
Compulsory Education in Ele-
mentary Oasses (VII-28-H-77). 
9. 

Further increase in the floor price df 
Rubber (IX-23-12-77). 32. 

Purchase of Sbips from Poland or 
England (IX-l~l2-77), 13-14. 

RAI. SHRI GAURI SHANKAR-
Cootd. 
Salo of imported polythelcnc and 

Rubber compounds in Black Mar-
ket (VIIl--9-12-77), 30-32. 

DebaJes 
Alleged failure of Government to 

give protectio:t tC' Harijans and 
other voters during the recent bye-
elections in UP a nd Bihar and 
large scale rigging of elections' 
(AM) (IX-::!3-12·77), 400-06. 

Banking Service Commission (Re-
peal) Bill: 

Consid. (VIII-·S·I2-77), 272 -75. 
Conslitution (Forty-fourth Ameod_ 

ment) Bill: 
Consid. (lX.--J9-12-77). 274--83. 

Disapproval of Banking Sen'ico 
Commission (Repeal) Ordinanco. 
1977 (Res) (VIlI-S-12-77). 272-
75. 

Fixation of Sugac Price (H.H H. Dis) 
(IX--14-12·77). 385-88. 

Potic.y on Sugar Industry and Dis. 
satJsfaction among farmers on 
price of Sugar cane (Dis) (lX-
23-12-77). 473-76. 

Question of Privilege agaiDA 
Chairman, Calcutta Port 'frud 
(lX~22-12-77), 145-46. 

Ques~on . of . Privilege against 
Sbrnnati Indira Gandhi and 
others (VII-17-11-77). 226-52; 
(VII-18-11-77), 227-30. 

Re. Motion for Adjournment (Vll 
-16-11-77). 206-08. .1 

Reported resolution adopted by 
lAS Officers Association reac-
tion taken against Shri Vohra 
(CA) (VITI-13-J2-77). 239-42. 

Steps for removal or economic back-
wardness of four districts of 
Eastern Uttar Pradesh (M) (VITI 
-7-12-77), 338-46. 

Steps to improve Economy and to 
reduce inequalities of income etc. 
(Res) (IX-23-12·71). 371-75. 



RAJ. SHRI NARMADA PRASAD: 
Appointment of Agents of LIC (IX 

12·77), 52. 
Autonomy to Univcnities in Madhya 

Pradesh (IX --19·12-77),. 239-40. 
Dacoits in Bundelkhand, M.P. (IX 

14-12-77), J53-54. 
Financial Position of Sugar Univer-

sity (VIII-I2-Il-7?), 106. 
New Railway Line between Mak-

roDia and Kareli (VIII-13-12· 
77), 1-5. 

Setting up of Medical college in 
Madhya Pradesh (IX~ 15-12-77). 
66. 

Stoppage of Utkal Express at Khu· 
rai (VIII-13-12-77). 149. 

RAJ KESHAR SINGH. SHRI: 
Arrest of Saboteurs in connection 

with Accidents near Rewari and 
Akola (IX-20-12-77), 211-12. 

Central Assistance to Fanners of 
Delhi (lX-19.12-77). 145-46. 

Closure of Industries during <A'10· 
bet and November 1977 OX-
15·12-77), 127. 

Committee on Turkman Gate inci-
dents (VII-16 .. li-77). 125-26. 

Convention on industrial relation 
policy (VII-I7·H·77), 138. 

Doclaration of AMU as Minority 
Educational Institutions (VII-
21·11·77). 177-78. 

Demand for Replacement of Shah 
Nawaz Committee (VIII-30-11. 
77). 89. 

Denial of Visas to families or 
Indian Immigrants (VII-8·12. 
77). 47. 

Desert Development Programme in 
Ladakh and Himachal Pradesh 
(VIJ-28-1l-77), 92·93. 

Detection of cancer cases by Pap 
test (VIIT-I-12-77). 34. 

Direct train between Delhi and Si-
kar (VII-,z9-11-77), 201·02. 

Bffi.cient system of Reservation 
(VII-IS-I 1-77). 171·72. 

Engineering Graduates working 88 
Junior Engineers in CPWD (IX 
-19·12·7,7). 21-25. 

461 

RM ~HAR SmOa m~
Contd. 
Excise Duty on Tobacco (VIn -

9-12-77), 63. 
Excise duty rea.lised on Tobacco 

(1X-16·12-77), 158. 
Extractioo of oil from Bombay Higla 

(VII-15-11.77). 36-37. 
Heavy and Large scale industries 

Apex of An Economic Structuro 
(VII-23·11·77), 73. 

Identification of Resources (IX-
14-12·77), 168-70. 

Influx of refugees from Bangladesh 
(VlI-l 7· 11-77). 74-75. 

Introduction of CGHS Scheme in 
Ghaziabad (lX-l5-12-77), 177. 

Introduction of Employment Orient. 
ed area planning (VII-23-11-77). 
200. 

Kala Azar in States (VlI-H.lt-
77), 34-35. 

Labour trouble in Indian Airlines 
(VIII-9· 1 2-77), 246. 

Loan Agreement with C.anada 
(VIII-2·12-77), 195. 

Loan to India by West Germany 
(VII-IS-11·77). 208-09. 

Loss due to non-clearance to Thiea 
Dam (VII-21-11·m, 176·n. 

Need for Graduate Engineers in CP-
WD (IX·-19-12-77), 175-77. 

New Trade and Distribution policy 
for Kharif Grains (VII-I4-11~ 
77), 157-58. 

Plea for Ombudsman clause in the 
constirution (VlII-13.12-77). 
100-01. 

Popularisation of Naturopathy (VIII 
-1-12-77), 140. 

Public Call OffiCe in Sub Post Offi-
ces of Bulandshahr district. U.P. 
OX-ls·J2-77), 177. 

Reduction in foreign Equity by 
Union Carbide India Limited (IX 
~16.12-77). 72. 

Requirements of Mustard Oil (VII 
-18-11·77). 159. 

Riso in prioes of Pulses. wheat and 
rice (Vll-I4-11-m. 158-62. 
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ItAJ KESHAR SINGH, SHRI-
Contd. , 
Sct.eduled caste and schedulod tri-

be employees lD Delhi Admini-
stration (VIU-7,.12-77), 67-68. 

Scientifk Methods of Agriculture 
for Economic Development of. 
Farmers (VlII-5·12-77). 22-28. 

Seeking of Assistance by Plastic In-
dustry (VII-29-11-77). 78. 

Self-Sufficiency in Life Saving Anti-
biotics (VII -29-11-77), 202-03. 

Steps to Ensure price stability (VII 
-18-11-77). 210-11. 

Stuoy by Re~rve Bank on Rucal 
Indebtedness (VII-21-11-77), 
134-35. 

Supply of Wagons for Transport:.-
tion of Coal (VIl-lS-11-77), 172 

Terms and condit~ns of committee 
to formulate Aprroach to Foreign 
and Domestic Tourism (Vn-
18-11-77), 209-10. 

Third level Feeder Air Service (VII 
-18-11-77), 56-58. 

Ticketless Travelling on Northern 
Railway (VJI-lS-11-77). 172-73. 

Tobacco Productlon (VIII-12·12-
77). 64--66. 

Total strength of R.P.F. (IX-20-I:!-
71), 100·0t. 

USA and USSR Talks regarding 
Indian Ocean (VII-24.11·77). 
168·69. 

Unemployment due to Prohibition 
(VlI-21-1l.77), 58. 

Views of President of Indian Drug 
Manufacturers Association re-
garding Plant based medicines 
(VIll-I-12-77), 141. 

Visit by Team of Editors and Jour-
nalists of Newspaper coverage on 
World Bank/ IDA Assistanct: (IX 
-23-12-77). 66. 

RAJ NARAIN, SHRI : 
Appointment by Indian Red Crcs~ 

Society of Officials on a (".om-
mittee to distribute relief mate-
rials (SO (1X-22-12-77), 186-
91. 

RAJ NARAIN. SHRI-Contd. 
Lady Hardinge Medical CoUege IDd 

Hospital (Acquisition) and Mia· 
cellaneous provisions Bill: 
C'.oosid. (VJI-14-11-77), 332-

34, 347--58. 
Consid. c1. (VII-14-11-77). 3SI· 

59. 
Motion to p'dSS (VII-14-U-77J, 

359. 
Question of Privilege; against Sbrl .. 

mati Indira Gandhi and others 
(VlI--17-11-77), 248-49; (VIl-
18·11.77), 237. 

RAJAN. SHRI K. A.: 
Ad-hoc C.G.H.S. Doctors (Vn-

17-11-77), 38·39. 
AUotment of land to Indian Ccafta 

Society, New Delhi (lX-19-12-
77), 97-99. 

C.oconut Deveiopment Board Ml 
-21.11-77), 37-38. 

Committee to review the prices of 
Drugs produ,:ed by Public Sector 
Undertakings (IX--20-12-77). 249-
50. 

Dearness Allowance to Central 
Governmen~ employees (Vll--
18-11-77). 211-12. 

Deep Sea Fishing Vessels through 
Cooperative Sector (VTI-21·1l-
77), ]55. 

Demands of Employees of Ge.neral 
Insurance (VTII-2·12-77), 34·35. 

Direct Flight (rom Trivandrum to 
Gulf Countries (VlU-2-12-77). 
196-97. 

Divisional office in Trivandrum (VTI .. 
-15-11·77). 126. 

Doubling of Erode-Sboranur-Co-
chin Route (VII-29-11-77). 195. 

Drug Unit~ in West Bengal (IX-
20-12·77), I rn .08. 

Electrification of 01ovakot·Trival1-
drum (VU-·-29-11-77), S6. 

Employment of Local Talent iA 
Kundremukh Project (VIII-l-ll 
71), 9-11. 
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RAJAN K. A.-Contd. 
Financial A<;~'i~tance by HUDCO 

to Kcrala Statc for Construction 
in Rural Areas (VIl-21-11-77). 
154. 

Financial hclp by Indians in Gulf 
countries for airport in Cochin/ 
Trivandrum (VU·-18-11-77). 103. 

Further lncrea~c in the Floor Prices 
of Rubber (lX-23-12-77). 2~-
36. 

Grant of Pension to Freedom 
Fighters (VIl-30.1l-77). 8-13. 

Guaranteed Supply of Rice to 
Kerala (VlI-·14-11-77). 114-15. 

Guidelines regarding visit abroad by 
Ministers (VHl-7-12-77), 138. 

Guruvayar-Kuttippuram railway line 
(Vlll-6-12-77), 59-60. 

Illegal Coal Mining by Private Ope-
rators in Jharia and Hazaribagh 
(VlI-23-1l-77). 31. 

Imposition of Ban on strikes (VlIl 
-1-12-77), 94. 

Labour Minister's Conferencc (V III 
'-1-12-77), 180. 

Lady Attendant working on Daily 
Wagcs in !)elm Telephone Ex-
change. Janpath (VII-24-11.77), 
92. 

Manufacture of Electronic WalchC't 
(VII-23-11-77" 159. 

Manufacturing of Sorbitol by tht 
Colgate Palmolive (lX-14-12-
77), 78·79. 

Measures to help sick Units (VIII-
30-11-77), 

Meeting of Sales Officers on Stce] 
Industry (IX-l S-] 2-77), 34. 

Memorandum from Railway Users' 
Association (VIII-13-12-77). 1I~ 
-17. 

National Commis~ion to reVlew 
Education System (VIII-5-1:!· 
77). 160. 

News Item captioned "Sugar Crir.is 
Artificial" (VIII-S-I2-77). 1-6. 

Notices served to Foreign Com",,· 
nies under FERA (VIll-9·12-
77), 46. 

RAJAN K. A.-Contd. 
Pending land crilin2 cases (Vf(- • 

14.11-77), 74. 
Petro-Chemical Company in Kerala 

(VIU-6-12-?7), 166·67. 
Plan for Comp!cbcnsivt'l Rural 

Healtb Programme for Kcrala 
(VlI-24-ll-77), 168. 

Promotional Avenues for Gra.dua~ 
Engineers, C.P.W.D. (VII-14·U· 
77). 253. 

Reimbursement of the Spoc:ial re-
bate Scheme for Handloom clotb 
(VIIl-7-12-77), 157. 

Rupees Eighty lakhs loan to Kerala 
for clearance of ACC'Umulated 
stock of HalldloCfm Cloth (VIU--
7-12·77), 51·52. 

Shipyards in the country (Vn-
23-11·77), 160. 

Shortage of Energy (VII-16-11-
77), 31-32. 

Solution of Housing Problems ill 
Capital thro!lgh Private Builden 
(VII-21-11-77). 155-56. 

State-wise strikes during March to 
November 1977 (VII-8-12-77), 7. 

Statement by Home Minister re-
garding dealing with violence (IX 
-14-12·77), 205-06. 

Strengthening of Run way at Co-
chin (VIII-:?-12-77), 197-98. 

Study Group to make recommenda-
tions on Wages, Income and Prico 
Policy (VIl~18-11-77). 97-98. 

Submission of report of Bhootha-
lingam Commission (VU-18-11-
77), 107-{)9. 

Suggestions made by FICCI re-
garding economic growth (VlII-
2-12· 77). 152-53. 

Tapioca complex in Keraia (VfT-
14-11-77), 252-51. 

Workin,g of Expert Committee 011 
Companies Act and M.R.T.P. Act 
(VII-29-ll-77), 94. 

World Bank loan for buildill8 111' 
Food Storage Facilities (VlII-
12-12-77), 100-01. 
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RAIAN K. A.-Contd. 
Debates 

Alleged failure of Government to 
give protection to Harijans and 
other voters during the recent 
bye-elections in UP and Bihar 
and large scale rigging of elec-
tions (AM) (IX-23-12-77), 406-
07 

Banking Service Commission (Re-
peal) Bill: 
Consid. (VlII-S-12-77). 279--

81. 
Distl pproval of Banking Service 

Commission (Repeal) Ordinance. 
1977 (Res) (VIII-S-12-77). 279-
81. 

First Report lIf Railway- CODVC:J-
tion Committ>ee (Res) (lX-22-12-
77). 221-22. 

Gresham and Craven of India (Pri-
vatc) Ltd. (Acquisition and 
Transfer of Undertakings) Bill: 
Consid. (VII~29-11-77). 275··-

78. 
Payment of Bon,"s (Amendment) 

Bill: 
Consid. d. (VIII-9-12-77), 302-

03. 
Water (Prevention and Control ,:Jf 

Pollution) Cels Bill: 
Con sid. (vn-28-11-77). 258-59. 

RAKESH, SHRI R. N.: 
'D' Grade Dri ver to Man Deluxe 

Train which met with accident at 
Naini (IX-20-12-77). 70-71. 

Debates 
Employment of Scheduled Caste! 

and Scheduletl Tribes in Service! 
against Reserved Quota (Dis) 
(VII-18-} ]-77). 265-73. 

Obitury Reference-
Death of Shri Prakash Vir 

Shastri (VlI-23-11-77). 252. 
Twentieth. Twenty-fIrst and Twenty-

second Reports of Commissioner 
tor Schedull"d Casles and Scbt· 
duled Tribes (M) (VII-18-11-77'. 
265-73. 

RAM cttAR.AN. SHRI : 
DDA Staff Terminated Durinl 

Emergency (VII1-U.12-77). 17Q. 
80. 

RAM DHAN SHRI' 
Lea ve of absl!llr.e (IX -19-12· 77). 

259-60. 
RAM GOPAL SINGH. CHAU· 

DHURY; 
Liquor (Regulation of Production. 

Supply and Distribution) Bill : 
lnt. (VIII-1-12-i7), 295-96. 

RAM KERlKAR. SHRI: 
Engineering Graduates workin~ a. 

Junior Engineers in CPWD (lX-
19-12-77). 23. 

RAM MUR n. SHRJ: 
Allotment of Paraffin Wax to 

Madhya Pradesh (VIII-13·12-
77). 19. 

Financial Assistan.ce to States for 
Compulsory Education in Ele-
mentary Classes (VII--28-11-77). 
7, 

Formation of Hindustan Paper Cor-
poration (IX-14-12-77), 165-66. 

News item captioned "HiDdustan 
Photo Films a Parasite on the 
Film Industry" (lX-t4-12-77). 
21. 

Debates. 
Cyclones in the States in the South 

(M) (VII-24-U-77), 261-{;3. 
Housing problem in Delhi (Ois) 

(VIII-30-11-77). 35{}-S3. 
Policy on Sug.lr Industry and Dis-

satisfaction among fanners OD ... 
price of Sugar cane (Dis) (IX-
23-12-77). 49&-·500. 

Water (Prevention and Control of 
Pollution) Cess Bill: 
Consid. (VrI-28-11·77). 262-

64. 

RAM SAGAR. SHRI: 
Meeting of Medical Officers delega-

tion with the Minister of Health 
and Family Welfare (VIU--t ·12· 
77), 101. -------.:------- ---_._-_._---
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RAM SAGAR. SHRI--contd. 
New8 Agencies forced to extend 

help to Samachar (JX--J4-12-77 •• 
178. 

Debates 
Steps for removal of oconomi: 

backwardness of four districts of 
Eastern Uttar Pradesh (M) (VIII 
-7 -12-77), 302·--06. 

RAMACHAN&RA ~HRI. P.: 
Debates 

Electricity (Supply) Amendment 
Bill: 
Int. (IX-20·12-77), 344. 

Indian Elect;-icity (Amendment) 
Bill: 
lnt. (IX--14-12-77). 264. 

Reported explo:>ion in the Thermal 
Power Plant at Ubi in Gujarat 
(CA) (IX-20-12·77). 425-38. 

RAMAUNGAM. SHRI N. KUDAN-
THAI: 
Recent Cyclones and Floods in the 

Southern States (M) (VIJI.-6-12· 
77). 389-92. 

RAMALINGAM. SHRI P. S.: 
Defence Planes (V1IL-30-11-m. 

67-68. 
Development of N&tio'tJal Highways 

in Tamil Nadu (YlI-23-11-77), 
103. 

Dryland Fanning (VII-S-12-77), 
117·18. 

Feeder service for tourism i~ Ooty 
(VIll~2-12-77). 161-62. 

Financial Assistan(;c for Tea Re'!-
plantation (VIII-2.12·77). 204-
05. 

House Building Finance Corpora-
tion Bomba] (VI1-21·11·77), 48-
4Q 

Inclusion of Outy In Programme for 
Janaw Hotel Cor,struction (VIn 
·-2·12·77), 55·56. 

Management 01 sick textile mills 
(VIJl-7·12·77). 80. 

Reducing co:>t of production of 
steel (VIII--I.ll-77). 33. 

RAMAUNGAM. SHRI P. S.-
Contd. 
Request made by Industrialists for 

Loan from Nationalised Banks 
(VIU-2-12-77), 205-06 

Salem Steel Plant (VII-24·1l·77). 
76-77. 

Statement made by Health Minister 
in London (VIII-30-11·77}, 129-
30. 

RAMAMURTHY. SHRI K.: 
Accumulation of wlsettled claims of 

customers in Banking Industy 
(IX-23-12-77). 204-05. 

Air Services lO East African Coun-
tries (lX-23-12-77). 101. 

Amount spent for the use of Staff 
Cars during Tbree months (lX-. 
16·12-77), 243. 

Basis on which botels are star·cate-
gorised (VIII--2-12·77), 18·19. 

Bilateral Agreement with Canada 
regarding Air India Services (IX 
~16·I2.77). 17J 

Building of Rural Family Welfaro 
CenUes (Vll-24·ll·77). 204. 

Cancellation of Drug Manufacturing 
Licences (VIH-I·12·77), 157. 

Centres for continuing Education 
(YIU-12·I2-77). 194. 

Committees on Subsidy to F.C.I. 
(VlI-28-U· 77). 195. 

Compendium of rules under the 
companies (Amendment) A,,1. 
1974 (lX-20-12-77). 35·36. 

Compendium of Rules under Com-
panies Act, 1956 (VIlI-13-1l-
77). 76. 

Competitions held by All India 
Rural Sports Programme (VIII·-
5-12·77). 86-88. 

Compilation of Rules under MR 
TP Act, 1969 (VII-29.11·77). 
217. 

Compliance of Provisions of Com-
panies Act (YIIl-6·12·77). 102. 

Construction of Passenger coa...:he~ 
sleepers and goods wagons (VII 
·-15·11-77). 114. 

Contract to Brown and Roots firm 
for pipelaying project at Bom-
bay (lX-2tl·12-77). 191-92. 
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RAMAMURTIIY, SHRI K.-~ontd. 
Convention for youth invdlvomen~ 

in Cooperation Movement (IX-
16-12-77). 94. 

Cultural Exchange between India 
and USSR (VllI"-5-12-77). 329-
30. 

Cultural Exchange programme re-
lating to Libraries and Archives 
(lX-19-12-77), 179-80. 

Daily Wage. workers in CSIR "VIII 
-7-12-77), 171. 

Declaration of Bombay, Madras and 
Calcutta as free ports (IX-14-12. 
77), 105. 

Declaration of P.G. Orgacisation as 
Industry (lX-22·12-77). 27. 

Delay in publishins Third Digest of 
Indian Labour Research (IX-· 
22-12-77), 97. 

Deposit 0( Sulphur and Borax in 
Ladakh (VlI- 17-11-77), 190·91. 

Designing of New Trades and Fields 
(IX-lS-12-77). 132. 

Discontentment among the staff or 
Ministry of Ex.ternal Mairs (IX 
-15-12-77), 131 

Discussion with chief of the Ame-
rican Drug Manufacture.s ASia-
ciation (VHI-6-12-77). 213. 

Expert Committee (In Financial Re· 
quirement for Library at Sapru 
House (VII-21-1 )-77), 160. 

Exploitation of CSIR Process 
Rights by Central Electrochemi-
cal Research Institute (VfIo-· 
16-11-77). 46. 

Export of Sea Foods (VIlI-2·12-
77), 145·46. 

Export Orie~ted Plants (Vlll-
1-12-77), 156 

Extension of Maharashtra Work 
Guarantee scheme act on An 
India level (VIl-24·1l-77), 63. 

Farmers Functional literacy PIO-
jeets (VII-28-11·77), l()4.()S. 

Fellowship in .-\dvance Training in-
stitute fOr Electronics and Pro-
cess Instrum:ntation, Hyderabad 
(VIII-S·12-71), 145.46. 

RAMAMURTIiY, SHRI K.-ConttL 
Finance Ministry Directives for Re-

trenchment of Railway Employees 
(VII-29-11-77). 217_ 

Grants to Nehru Memorial Museum 
and Library (VII-28-11·77), 194-
95. 

Implementation of Project Report 
(lX-22-12·77). 98. 

Import of Contraceptives (VU-
17·11 -77), 189-90. 

Inclusion of Hyde) Genercltion ill 
Hilly Areas in National Power 
Policy (VIII-30-11·77), 7. 

Investigation oonducted by CBI 
against Employees/officers of 
State Bank of India (VIII-9-12-
77), 205. 

Issue of 'P' Forms (VIII-2-12-77), 
82·83. 

Issue of Licences to Industrialist for 
setting up Power Generation 
Plants (VII--)6·11·77), 186-87. 

Lcaislation for Welfare of Agricul-
tural Workers (VIIl-1-12-77). 
156. 

Membership of Central Trade UniOll 
(Organisation) (IX-22-12·77). 94. 

Minimum Wages for Magnesite 
workers (VII-24·11-77), 27-28. 

Ministers opting 10 retain Prj va. 
Accommodation (VIIl~12·12-77). 
Wi. 

National Permits Cor Lorries (VU-
16-11·77). 187·80. 

National Scrvke Volunteer Schem. 
(VII-14.11·77), 219. 

Negotiation with AMCO of USA .. 
for Bokaro Steel Plan E)(parlsioD 
(lX-l 5·12-77). 117. 

Non·formal and Adult Educatioa 
(VIU-5-12·77), 230. 

Non formal education (IX-19-12. 
77), 34.35. 

Norms of airline safety (VII-18-l!-
77), 93·94. 

Observance of Code of Discil)(il1. 
by Bank Employees (lX-15·12-
71). 131. 
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RAMAMURTHY, SHRI K.-ConJd. 

Officers of the rank of Joint SeCl'e-' 
tacy and Secretary in possellsion 
of Governmental Accommodation 
while owmng Houses (VIJI-
5-12-77), 252. 

Overseas EmplJymenl Cell (YHI-
8-12-77), 71·71. 

Participation of Labour in Iudustry 
(VlI-17-11-77). 39-40. 

Pilot Courses for Advanced skill 
training and Instructor Training 
for women (VUI--8-12-77), 144-
45. 

Publication of Research study by 
National Labour Institute lTX-
22-12-77), 101 

Recovery of ESI contributions ftc..:m 
Textile Mil1~, Tamil Nadu (VIIJ 
~1-12-77), 55. 

Report on Pilot Intensive Rural 
Employment Project (YlI-14-11-
77), 220-21. 

Representation from Air Jndia 
Management for extension of 
FrS System (IX-23-12-77), 2J9. 

Requirements of M8IJlesite Ore 
(VIlI-l-12.71). 123. 

Retrenched workerl! from CSIR 
Organisatiou~ (IX-I 4-12-77). 
228·29. 

Safeguards of CSIR Employee, 
(VllI--30-11-77), 131. 

Setting up of Wlitch Factory in 
Dharampuri. Tamil Nadu (VH--
16-Jl-77). 188-89. 

Shop / Joint Councils in Central 
Undertakings (VU-17-11·77), 
188-89. 

... Soft Loan to Industrialists fot Pay· 
ment of Bonus to workers (IX-
23-12·77), 219-20. 

itarving of order in the Bharat 
Heavy Eledricals Ltd. (VI1-~ 
:!3-11-77). 105. 

Steps by UGC on Ex.amination reo 
forms, FacuJty Improvement and 

• promotion of Research (VrI-
14-11-77), 81--83. 

Super fas! Trains introduced after 
July. 1976 (VII-6-12·77), 2U-
13. 

RAMAMURTHY. SHRI K.-Ccmtd. 
T.M.S.S.M. Library (VII--14·11-

77). 210. 
Third National Sports Festival for 

Women (Vn -21-11·77). 44-45. 
Tin Deposits in Bastar District ill 

M.P. (VIl-17-1i-77), 191. 
Token strike by Officers and Em. 

ployees of Commercial Banks and 
Reserve Bank of India (VlI-
18-11-77). 2'.2-14. 

Train stoppage in Dharampuri dis-
trict of Madras (VII-29·11-771. 
103. 

Unsettled Claims of Customs in 
Nationalised Banks (IX-23-12-
77). 220-21. 

Use of IAF Plane by P.M. ia 
August, 1977 (VII-7·12-77). 73-
74 

Vacation of Nehru Memorial from 
Teen Murthi Bhavan (VIl-·21·11-
77), 160.61. 

Voluntary Agencies for Spreadina 
Non Formal and Adult Educatioo 
(VIl-21·11.77). 161. 

Withdrawal of India's Beauty queea 
from world quun OODtest (V HI -
8-12·77). 149·50. 

Works Committee (VIII-8-12-7'7). 
143. 

Work Norms for E.P.F. Organisa-
tion (IX-lS-12-77), 12-13. 

Written Test for Store Holdera' 
Posts (VIII--9-12-77). 88. 

Debates 
B.O.H. (VIII-·5-1'2-77). 258. 
Constitution (Amendment) Bill: 
(Substitution of Article 335): 

Int., (VIl-18·11-77), 298. 
Constitution (Amendment) Bill 
(Substitution of Chapter I of Part 

XIII etc.) 
Int.. (VJI.-·] 8-11.71), 299. 

Crop Insurance Corporation Bill: 
Int., (VII-18-11·771 300-01. 

Payment o~ Bonus (ArnendmentJ 
Bill: 
Cousid. (VIII-5-12·77). 334-3'. 
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RAM A MURTHY. SHRl KJ-Conld. 
Cyrlones in the States in the South 

(M) (VII-24-11-77), 258-60. 
RAMAPATI SINGH, SHRI: 

Alleged misuse of im.port licences by 
Shriram Rayons. Kota (Rajas' 
than) (IX-23-l2-77), 132·33. 

RAMAPATI SINGH, SHRI 
Debatl!s 

Policr on Sugar Industry and Dis-
satIsfaction among fanners on 
price of Sugarcane (Dis) (IX-
2~-12-77), 476-77. 

RAMDAS SINGH. SHRI: 
Compensation to Chasnala Coillery 

Workers (VII-l7-ll-77), 64. 
Loss due to Expansion of Under-

ground Mine of Quarry Mining 
area D.V.C. of Mines (IX-14-12-
1977), 177. 

Rural Electrification in Chota-
nagpur (BIHAR) (VU-23-11-
77). 20. 

Tenughat Super Thermal Power 
I Station (\,III--7-12-77), 130-31. 

J RAMJI SINGH. DR: 
Abolition of Speculation (VIII-

2-12-77), 45-46. 
Air Service for Sultanganj (VJI-

18·11-77), 112·13. 
All India Radio Station. BhagaJpur 

(Vll--16-11-77), 156·57. 
Amendment to Section 167 of Crj· 

minal Procedure Code (VIlI--
30-11-77), 161. 

Annual Confidential Reports of 
Employees (VII --23-11·77), 209. 

Assistance to Educated Unemploy-
ed Motor Transport cooperative 
Society (lX-14·12·77). 63·64. 

Autonomous College; in Bihar (VII 
-28·11·77). 63-64 

Bihar Backward Area (VIU~13.12-
77). 123-24. 

Bridge across Ga~gJ near Bhaga!· 
pur (VIII-J3-12-77>. 43. 

Change in Land Ceiling Laws of 
Orissa (VIU~ 12-12-77), 21·22 

RAMII SINGH. DR.-Contd. 
Closure of Coal Mines in SantbaJ 

Paragaoa (VIII--30-11-77). 170. 
Columns Indicating caste in Appli-

cation Forms (VIl--16-11-77). 
155·56. 

Concession to SSCOs and ECOs ap-
peariog in lAS. IPS (VIl-16·11· 
77). 34.35. 

Construction (If Bridge over Gan,.a 
at Bhagalpur between Kokameh. 
and Farakka (IX-·14·12·77). 71· 
72. 

Construction of Ekchati Mahgamo 
Road (VIII-30-11·77). 16Q 

Conslruction of Residential Units 
for P&'T Employees in Bhagalour 
(VlI-17·11·77). 48-50. 

Criteria for population project in 
Districts of Bihar (VII-17·11. 
77). 166---{)8. 

Demarcation d areas of producllOD 
in order to r~trict the Monopolies 
in Dhoties and Sarees (VIlI--
7·12·77). 43·44. 

DemonetisatiDn of Currency (VH--
18·11-77). 206--08. 

Development of Places of Tourist 
Interest at Bbagalpur (VIl-9·12· 
77). 136. 

Difference between Wholesale and 
Retail Prices of Yarn (VIII·-
7·12·77). 142-43. 

Diversion of stream of Ganga off 
Bhagalpur (VIl-28·11·77), 137. 

Drousrht Prone Area Programme 
during sixth Plan (VI1I-S.12·77l 
30-31. 

Engineering workshop at Arakko-
nam (VII-29·11-77). 30. • 

Enquiry condL'Cted about Indian 
Red Cross Society (IK-22·1 '2·77). 
78. 

Estimate on K.)si and Gandak Pro-
jects (VII-f).li·77), 67-69. 

Excise Duty on Agricultural imple-
ments, Fertililiers and Insecli~idc. 
(VlII--2·12·77). 8. . 

Fixation of sar.lc pay scale for simi-
lar work in Celtlral and Slate 
Government services (IX· -16·l2· 
77). 66. 
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RAMJl SINGH. DR.-Contd. 

Formulation of a special plan for 
Development of Rural Industries 
(VlI-23-11-77). 28. 

Grade III and Grade IV employees 
of Indian Institute of Legal 
Metrology, Ranchi (lX~21-1:'-
77), 135. 

lmoortance on various subjects in 
UPSC Examination (VIII-7-12-
17), 15S-~6. 

Irregular Hawker system in frail1 
eVlII-6-12-71). 170-71. 

Legislation for Participation of La· 
bour in Management (VIII-S-12-
77), 145-46. 

Legislation \)f trusteeship (VlI---
~9-11-77). ~S. 

Legislation reo Right of People to 
Peaceful and Non-violent protest 
(VIII-7-12-77), 156-57. 

Lift Irrigation scheme (VII-14-11-
7il. 57. 

Natural Gas in Bbagalpur DIstrict 
(VIITt-29-11-77). 139-40. 

One Union in ODe Industry (VfI-
24-11-77). 129-30. 

Operation of Railway steamers iu 
Barari-Mahadeopur (VIl-29-11-
77). 145-46. 

Placing of contract order with lata 
Robins Fraser (VIl-16-11·77\ 
157. 

Pulice firing in States (VIII-30-11. 
77). 41. 

~omotion of Doctors of Willingdon 
Hospital, New Delhi (VIII-H2-
77). 37 . 

Proposal to bring Ratio at 1: 10 in 
incomes (VU-2-12-77). 206. 

Proposal to run Super Fast Trains 
during 1977-78 (VIII-13.12-77), 
24. 

Rapeseed Scandal (IX-23-12-77), 
'7 

Rebate to Khandasari Mills (VHI-
]2-12-77). 116-18. 

Regu)arisation of Unauthorised ~vlo· 
nies in Delhi (IX-19-]2-77), 69-
71. 

RAMJI SINGH. DR.-Contd. 
Representation by Fertilizer Pro-

motion Staff Association Cal-
cutta (VIII-6-12-77), 47-4){ 

Representations for non-operatJon 
of Bhagalpur Katina passenger-
uain (VII-15-11-77), 110-11. 

RCQuest for allowing speculation to 
contInue (VllI---2-12-77), 148-49. 

Right to recall elected representct-
tives (VIII~-12-77). 49-50. 

Right to Work (VII-29-11-77), 139 .. 
Temporary Employees of P&T .De. 

partment (VII-24-11-77). 1~-31. 
Thermal Power Station at Kahal .. 

gaon. Bbagalpur. Bihar (VrJ-· 
23-11-77), 51-

Use of National Language in Offi-
cial work "f Indian Embassies 
Abroad (VII-24-11-77). 65-66. 

Use of Rubber Bullets in Firings by' 
Police (VlII-30-11·77), 199-
201. 

Debate.s 
Ad~ocates (Amendment) Bill: 

Consid. (V1I-28-11-77), 293-95. 
Banking Service C(lmmission (Ro-

peal) Bill: 
Consid. (VU-29-11-77). 340-
52. 

Companies (Amendment) Bill: 
Consid. (VIII-l 3-12-77), 2R~ 
90. 

Constitution (AmendDlClllt) Bill: 
(Amendment of article 124) by Shti 

P. K. Oeo: 
ronsid. (VIII--2-12-77), 3~9 •. 

Constitution (Amendment) Bill : 
(Amendment of Article 352) by· 

Shri Hari Vishnu Kamath: 
Consid. (VII-J8-11-77). 313-18. 

Constitution (Forty-fourth Amend-
ment) Bill : 
r.onsid. (IX- J 9-12-77),341·--47. 

D.S.G. (Gen~ral). 1977-78 (IX-
14-12-77), 306-10. 

Demonstration by Railway SchoOl 
teachers (Matter under rule 377) 
(VIII-12-12 ·77). 269-71. 

--.-- ----------~------------
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RAMJI SINGH DR.-Contd. 
DiHpprovaJ of the Banking Service 

Commission (Repeal) Ordinance. 
1977 (Res) (VII~29·11-77), 346-
52. 

National Holiday on Netaji :''ubhas 
Chandra Bose's lJirthday Bill 
Consid. (lX--16-12-77}. 369-
72. 

Policy on Sugar Industry a.nd Dis-
satisfaction am('n~ farmers on 
price of Sugarcane (Dis) (IX-
23-] 2· 77). 496-98. 

Re~uisitioning and Acquisition of 
immovable propert) (Amendment) 
Bill: 
Motion to p'.lSS (IX---2l-12-']7). 
247-49. 

:Resentment due to non-resumption 
of Bhagalpur-Bihpur Rail and 
steams Service (Matter under rule 
377) (VIII--8-12-77), 204-OS. 

Supreme Court (Number of Judges) 
Amendment Bill: 
Motion to pass (IX-20-12.77). 

469-·71. 
Two serious train accidents on the 

Northern Railway (M) (IX-
22-12-77>, 273-711 

Water Prevention and Control of 
Pollution) Cess Bill: 
Consid. (VII-2~-11-77). 254--56. 

1lAMOOWALlA, SHRI BALWANT 
SINGH: 
Policf on Suaar Industry and Dis-

satIsfaction among farmers on 
price of Sugar cane (Dis) (lX-
23-12-77), 508-11. 

Sworn (JX-22-12-77). 1. 
ftANGNEKAR. SHRlMA T1 

AHILYA P.: 
Augmentation of the Supply of 

Foodgrains. Pulses and Oil Seeds 
in Deficit Areas (VIII-S-12·77). 
92. 

Conforence of Teac:hers to drive out 
llliteracy (VIl--I4-11-77), 7-11. 

Constitution of ExpMt Committee 
on construction of thermal power 
projects (VIII-30·11-77), 102·0:;. 

RANGNEKAR, SHRIMATI 
AHlLYA P.-Contd. 
Construction of Bcoadgauge Lines 

in Maharasbtra (VIl-IS-l1-77). 
1.21.22. 

Effect of Export of Meat on Buffalo 
Population (VIl-28-11·77l. 21-
26. 

flight of Capitul to Units (VlII--
2·12-77). 95. 

Frapentation of Estates to avoid 
Application of Plantation Labour 
Act (IX-22-12·77). 107. 

Funds of the Callteen Stores De-
partment (lX--14·12-77). 89. 

Grant of Pension to Freedom 
Fighters (VIU-30-U-77). 13. 

Implementation of Equal Remune-
ration Act. 1975 in PlantatioD' 
(lX-22-12-77). 37. 

Increase in production Of Antibio-
tic at I.D.r.L (VII-29·11-71). 
52.53. 

Railway Transport System iB 
Marathwada District (VIl-1S-11-
77). 46-

Rapeseed Scandal (IX-23·12· 77). 
26. 

Representation trom Central Provi-
dent Fund Employees' Voio. 
(VIII-1-12·77). 93. 

Safety of Air Passengers (1"-
23.12-77), 7-8. 

Selling of Hindustlan Photo Filma 
Production eVJI-16-11-77), 37. 

Shortage of Raw Films (VII-16·1.1-'" 
77). 114-15. 

Trombay Plant of F.e.!. (VJl-
29-11-77), 183 

Debate.\ 
Payment of Bonus (Amendment) 

Bill: 
Consid. (VJlI-7-12·77). 21~-
45. 

Recent Cyclone-;; and floods in tht 
Southern States (M) (VIlI--6·12-
77). 366-71. 
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RAO, SHRI J. RAMESHWARA: 

Debates 
Ouestion of Privilege against Shri· 

meti Indira Gandhi and otncu 
(VII-,I7·1l-77), 240. 

RAO,SHRIJAGANNATH: 
Arrest of Senior Civil Servants 

(VII-23-11·77), 7-13. 
Change in Land Ceiling Laws of 

Orissa (VIII-12-12· 77), 22. 
Engineering Graduates working as 

] unior Engi.neers in CPWD (IX 
-19-12·77), 24. 

Flight connection from Bhubanes· 
war to KO!1?rak (VIII-9·12-77). 
11-15. 

Principle of SenIority of Judges in 
appointments to Supreme Court 
(VU-lS-ll-'l7), 22-23. 

DebaJes 
Advocates (Amendment) Bill: 

Consid. (VII-28-ll·77), 303. 
Companies (Amendment) Bill: 

Consid. (VII-13-12-77), 284-
88. 

Constitution (Forty-fourth Amend. 
ment) Bill: 
Consid. (lX-19-12·77), 321-24. 

Requisitioning and Acquisition of 
immovable property (Amend· 
ment) Bill: 
Consid. (IX-·22·12·77). 236-37. 

Salaries and Allowances of Mini,;-
ters (Amendment) Bill: 
Consid. (VII-24-11-77), 303-04. 

• Supreme Court (Number of Judges) 
Amendment Bill: 
Consid. (IX·-20-12·77). 364-68 

RAO SHRI M. S. SANJEEVI: • 
Damage caused to FeI godowns in 

Andhra Pradesh (IX-19-12-77). 
27.28. 

Eiport of Oni,ons and Potatoes (IX 
23·12·77). 19. 

Fast Breeder Nuclear Power reactor 
Mil 7-12·77), 27-28. 

RAO. SHRI M. S. SANJEBVI-
Contd. 

Loss incurred by Coal India Ltd. 
(lX-14-12·77). 56. 

Sill deposit in River Hooghly (Vn 
-15-11-77), 25. 

Debates 
Aireement between India ana. 

Bangladesh for sharing Ganga 
Waters at Far.lIcka (M) (IX-
15-12-77), 242--46. 

RAO, SHRI M. SATY ANARA. 
YAN: 
Cold Rolling Mill Complex:, BokarG 

entrusted to American Firms (VII 
-17-11-77), 113-14. 

Halt at Agra by three Express 
Trains (VIII-13·12-77). 15. 

Violation of I nternat:i ona I Health 
Regulations (IX-lS·12-77), 114. 

RAO. SHRr P. V. NARASIMHA: 
AtlI'action In'itrumenta} Music on 

lAC Flights (VIIJ-9-12.77), 95. 
Drainage of Flood water in Delhi 

(VIII-S-12-77), 185·86. 
Drought in Andhra Pradesh (VLI-

21·11-77), 30-31. 

RAO. SHRI RAJE VISHVESH. 
VAR: 
Factories Manufacturing Cameras 

(IX-14-12·77). 172·73. 
Reservation of seats for TribaJs as 

Labourers in Factories (IX-
22·12-77), 28. 

RASHEED MASOOD. SHRI: 
Selection of Assistant Engineer by 

NOMe (IX-190 12-77), 81.82. 
RATHA WAf SHRI AMARSINGH 

V.: 
Conversion of narrow gauge into 

Broad gauge (IX-2Q.12·77), 69 • 
70. 

Criteria for setting up of Branch 
Post offices (VIII-8-12-77). 73-
80. 

New pJaces in Gujarat for Explora. 
tion of Oil and Gas (VIII-13-1l· 
77), 119~20. 
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RA THA WA. SHRI AMARSlNOH 
V.-Contd. . 
Numijer of Industries closed in 

Gujarat (Vlll-7.12·77), 132·33. 
Sukhi River Irrigation Scheme in 

Gujarat (VlU-S·12.77), 141. 
Trains in Pratap Nagar Division on 

Western Railway (VllI-6-12-
77). 144-46. 

RAVI. SHRI VA Y ALAR: 
Academicians attending Inter· 

national Academic Conferences 
abroad (IX-19-:2-77). 10-11. 

Action taken against Director of 
Tuber Crop ResealCh Centre. Tri-
vandrum (VlI-21-11·77), 52. 

Annual production by multinational 
Drug Companie~ (IX-20-12·77). 
23. 

Another cban~e in pattern. of 
secondary education (Vll~I4.1l-
77), 197·98. 

Atrocities on Harijans (VU--l6-U-
77), 140-42. 

Bcncll of KeraIa High Court at 
Trivandrum (VIl-15-H-77), 47. 

Central Assistance to Kerala for 
Construction of Houses for Hari. 
jans (VU--23-11-77). 41-

Central financial aid for construc· 
tion of National Highways in 
Kerala (VIl-16·J 1·77), 120.21. 

Central Financial Aid for Housing 
Ullde.r the Plantation Labour Act 
(VIII-I2·12·77). 19. 

Charges against former Chief Minis· 
ters (VIIl-30-11-77), 228-29. 

Oosure of Textile MilIa in Kerala 
• (VIn-30-11-77), 136-37. 

Cocbin Shipyard (VI1-16-11.77),/ 
40-41. 

Construction of Janata Hotel at I 
Kovalam (VII-IS·H·77). 56. I 

Conversion of Varanasi-Gorakbpur 
ao4 other Metre Gauge Lines into 
Broad Gauge (IX-20-12·77). 19. 

Decision to libera1iJe import of 
capital goods (IX-23,,12·77), 78. 

Declaration of Private Hospital as 
Industry (VID-l.12·m. 158. 

RA VI. SHRI YAY ALAR-Contd. 
Demands of Employees of India)) 

Telephone Industries, Palaghat. 
Kerala (VII-17-11-77), 125. 

Demands of Employees of Vikram 
Sarabhai Space Centre (VU·--
23·11·77). 136. 

Development aR Suiphur Hot Water 
Springs in India (VIII--8·12· 77), 
13. 

Directives for Recognition of Trade ' 
Unions (I~- -14-12-77), 182. 

Divisional office in Trivandrum (Vll 
-I5-ll-77). 126. 

Electrification of Olavakot-Trivan-
drum (VlI-29-11-77). ~fi 

Enquiry against Chairman. Vijaya 
Bank (VIII-··-2-12-77). 2]0. 

Exploration of Bauxite Deposits in 
tbt\ countI)' (VII-24-11.77). 114. 

Exploration of Iron Ore deposits in 
Kerala (VlII-I-12-77). 107. 

Export of Natural Rubber (VIlI-
2·12-77), 55. 

Extora .Departmental Employees in 
P&T Department (VlI-17-11-77> 
53. 

Financial Assistance for Sports 
Hostels in KeraJa (VU-28-1 t. 
77). 64. 

Financial Assistance to Universities 
in Kcrala (VIII-S-12·77). 68. 

Foreign Collaboration Agreements 
in 1977-78 (VII-2J..11·77). 204. 

Functioning of Perunghuzhi Rail· 
way Station (VU-29-1l.77). 
144-45. 

Gold ContrOl Policy (VII-1S·I)-
77), 141. ~ 

Grant of Pension to Freedom 
Fighters (VIII-30-11-77), 8-13. 

Housing Facilities for Handloom 
Weavers, Kerclla (VII-28·11.77), 
126-27. 

Land Distributed duriDi last three 
years 00 Landless (VII-14-.1J-
77). 237-39. 

Loss suffered by STC clue to D.OD· 
supply of &alt to Bana1adesh MD 
--2-12-77). 13. 
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RA VI. SHRI VA Y ALAR.-Contd. 
Marketing of Indian ProdU(;b In 

South East Asian countries (VlU 
-9-12-77), :n 

News item ca ptioned "HID{\ustan 
Pbol'o Films a Parasite on the 
Film Indultry" (iXI-I4-12-77). 
22-2:\. 

Percentage of increase in consumer 
Price Index (VII-IS-lI-77). 49-
SO. 

Percentage of Irrigated Land in 
Kerala (VIH---5-12-77). 205-06. 

Present position of Aryabhatt in 
Orbit (VIII-7-11-77). 177-78. 

Preventive Detention (VIII-30-11-
77). 187. 

Prices of pesticides (VIl-l1-n-
77), 127-28. 

Projects in Kerala for whicb World 
Bank Assistance sought (VIll-
2-12-77), 160-61 

Project report of. Vizhinjam Fishina 
Harbour (VII--21-11-77). 127. 

Proposal for a Unit of Hindustan 
Insecticides Umited in West Bell-
I'll (VllI-13-12-77). 29. 

Proposal for Establishment of a 
Nature Cure Centre in Varkala. 
Kerala (VU-24-11-77), 55-56. 

Proposal to amond provision of 
Anticipatory bail (VII-16-11-77). 
SO. 

PrQVident Fund Arrears (VU--
24-11-77>, 112-14. 

Recosnition of Postal Acoounts Em-
ployees Union in. Kerala (VIII--
1-12-n>. 41. 

Reduction in the Prices of Fertilizers 
(VII-21-11·77), 54. 

Remittances by Indians from Ab-
road (VII~18-11.77), 198-200. 

Renovating of old BridSCS in Kerala 
(Vill-30-11-77), 164. 

~port of Expen Committee on 
MRTP Act (VTII--6-12-m. 45. 

Representation against appointment 
oJ! Clairman PAT Board (Vll-
17-11-77), 198-99. 

RA VI. SHRI VAY ALAR-Contd. 
Representation from Employees of 

Tourism Development Corpora-
tion at Kovalam (IX-l 6-12-77). 
60. 

Request from Kenala for rcduction 
in price of Feltilizer and PestIci-
des (VIl-14.1l-77). 135 

Restriction on State Governments 
for establishing new university 
(VIl-14-11-7:). 135-36. 

Return of Naga Rebels from China 
after training (VII-23-11-77J. 
138. 

Setting up of a liquid propellant 
plant in Trivilndrum (VII-16·11-
77). 120. 

Signing of Contract by O.N.G.C. for 
Laying Pipelme (VlI-29-11-77). 
176. 

Sports Scbool at Calicut, Kerala 
(VII~28-11-77). 125-26. 

Strike by Nurses of Irwin and Pant 
Hospitals of Delhi (VII-17-11-
17). 197-98. 

Substitute for MISA (VIII-7-12-
77), 12-13. 

Super Tanker Oil Terminal Project 
Cocbin (VU-23-11-77), 207. 

Supply of MIG Spares and Automa-
tic Weapons by India to Uganda 
(IX-22-12-77). 24-27. 

Use of IAF planes by former Minis-
ter of State in the Ministry of Dc. 
fence (VIII-30-11·77). 236. 

Varkala Railway Station (VIII-
6-12-77). 174-75. 

Violation of International Health 
Regulation (IX-15-12-77). 114. 

Debates 
Alleged failure o~ Government to 

give protection to Harijans and 
other voters during the receAt 
bye-elections in U .P. and albar 
and large-scale rigging of election. 
(AM) (IX-23-12-77), 381-86. 
436-40. 

B.O.R (VUI-9-12-77), 258·59; (IX 
-16-12-77), 281. 
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RA VI. SHRI YAY ALAR-Contd. 
Banking Service Commission (Re· 

peal) Bill: ' 
Consid. (VII-S. 12-77). 292-96. 

Changes in the Constitution (Res) 
(VU--24-11-77), 306-16, 36~-
68-

Code of Criminal Proceduro 
(Amendment) Bill ~ 
Int. (IX-23-12-77), 355. 

Companies (Amendment) Bill ; 
Consid. (VIII-13-12-77). 292-

98. 
Consid. (VIII--l3.12-77), 320. 

Constitution (Forty-fourth Amend-
ment) Bill: 
Consid. (IX-19-12-77). 35~~3. 

Contempt of the House (M) tVII-
14-11-77), 412. 

Customs, Central Excises and Salt 
and Central Boards of Revenue 
(Amendment) Bill: 
Int. (IX-I 9. 12·i7). 264·65. 

D.S.O. (General). 1977·78 (IX-
14-12·77), 282-87. 

Development of Sundarbans (M) 
(IX'-I4-12-77), 365-67. 

Disapproval of Banking Service 
Commission (Rcpeal) Ordinance, 
1977 (Res) (VIl-S-12-77), 292-
96-

Gresham and Craven of India (Pri. 
vate) Ltd. : (Acquisition and 
Transfer of Under taking) Bill: 

Consid. (VII--29·11·77). 268--72 
Housing problem in Delhi (Dis) 

(VlU-30-11.77). 343-46. 

Indefinite strike by Maharas!:Jtra 
Government employees (Mutter 
under rule 377) (IX-16·12-77). 
315-17. 

Lady Hardings Medical College and 
Hospital (Acquisition) and Mis-
cellaneous Provisions Bm: 
Consid. (Vl1-l.¢.t1·77). 335--40 

RA vi. SHRI YAY ALAR-Contd_ 
Payment of Bonus (Amendment) 

Bill: 
Consid. cl. (Vll-12.12·77), 276-
7/, 

Public Safety Ordinance issued by 
the Jammu and Kashmir Govern· 
ment and reaction of Government 
thereto (CA) (VIll-2· 1 2·71). 
242-43. 

Publication of Books on Pand., 
Nehru and Mahatma Gandhi aDd ' 
attempt aa denigrating the leaders 
(Matter under rule 377) (VIll-
6-12.77), 295. 

Question of Privilege against Chair· 
man, Calcutta Port Trust (IX-
22·12·77). 142-44. 

Question of Privilege against Shri· 
mati Indira Gandhi and othera 
(VII-17-11.77). 244·4~. 

Re. Adjournment motion (IX-
22-12-77), 1. 

Re. Question of Privilege against tho 
Home Mini~ter (lX-20·12-77), 
281. 

Reported abolition of food zone, 
(CA)(VII-,14·1l·77),294. 

Reported explodon in the Heavy 
Water Plant in Baroda tCA) ('lIn 
-6-12·77). 273·74. 

Reported explosion in the ThermaJ 
Power Plane at Ubi in Gujaraa 
(CA) (IX-20·12·77). 425-28. 

Reported explosIon in the ThermaJ 
Power Plant at Ukai in Gujara. 
!CA) (IX-20' 12·77), 432·33. 

Reported faillJre of Central Govem· 
ment to give adequate financial 
assistance to cyclone.hit Southern • 
State!! (eA) (VlII-I·12·77). 224 
-29. 

Reported failure of Kamataka G(w. 
ernment to Maiutain Law and 
order in the State (Matte;r undef' 
rule 377) (VlII-6·12·77). 28~ 
88. 

Reported mis:Jse c.of Govel1U'MDt 
machlnery in U.P .• Bihar. and 
Punjab in thel comine bye. 
~lections (Matter under 377) (IX 
-14.12·77). 26~71. 
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RAVI, SHRI VAYALAR-Concld. 
Reported resolutiDn adopted by lAS 

Officers Association reo action 
taken against Shri Vohra (CA) 
(VIII-13·12·77). 230-38. 

Reported threats to Prime Minis· 
ter's lime (Matter under 377) 
(VIII-,S· I 2·77). 264·6S. 

RequiSitioning .. nd Acquisition of 
immovable pr.:>pcrty (Amendment) 
'Jill : 
Consid. (IX--::!,12·77). 241·42. 

Salaries and Allowances of Min,'!· 
ten (Amendment) Bill: 
Consid. (VII-24-11-77), 298-
30t. 

Statement on 'Sant8char' by the 
Minister of Information and 
Broadcasting (M) (V1II-30·11. 
77). 314-1tf. 

White Paper on Misuse of Mass 
Media during Internal Emergenc:1 
(VII~15·11.77). 324-:l'I. 

RA VJNDRA PRAT AP SINGH 
SHRt: 
Construction of Five Star Hotels 

with Foreign Collaboration (IX 
-23-12· 77). 127·28. 

REDDI. SHRI G. S .. 
Administrative Employees in the 

Headquarter'l of SAIL (VIn --
8·12· 7). 72. 

Central Police Commission (VII-
23.11·77). 194. 

Complaints regardmg appointment 
of Government Counsels (VI!-
29-11·77), 122. 

Contract with Foreign Comparu~ 
• by ONGC (VID-13·12-77), 101. ' 

Defence Plane:; (VIll-30·11·77). 67. 
68. 

Development Jf Sulphur Hot Water 
Springs in India (VIII-8-12·77), 
13. 

Distribution of Fertilizers through 
_ cooperatives (VIII-S-12·77). 

240-41. 
Expansion of IDPL unit Hyderabad 

(IX-20·l2-77). 146. 
:H-I!'if) LSS/ND/78 

REDDI. SHRI G. S.-Contd. 
Exploration of Godavari Basin tor 

Oil DeP-iSits (VIr-IS·II·77), 160. 
Export of Sugar by STC (VII-

18·11·77). 133. 
Help for improving professional and 

financial prospects of Primary 
Schools Tea~hers (VIII-12-12-
77). 212-13. 

Indo·Pakistan Relations (IX--
15·12.77). ~R 

Janata Houses for Union Ministers 
(VII-28·11·77). 143-44. 

Long Term Sugar Export Policy 
(IX-13·12-77). 138. 

Loss to Super Bazars in Metropoli. 
tan Cities (IX-16·12·77), 132 

New Railway Lines for Andhra Pra-
desh (VII-IS-lI·77). 161. 

Nuclear Power Generating Plant iD 
Andht".l (VII--23·1l·77). 111. 

Number of industrial licence given 
for establ~hing Industries in Au. 
dhra Prade:ih (VII-16·11-77)~ 
179. 

Number of passport applications in 
Hyderabad R.P.C. (VIU-I-J2-
77), 130. 

Obeying of Orders by Police (VIII 
-30-11-77), 122-23. 

Operation Milk Food in Andhra 
Pradesh (VIU-12-12·77), 213·14. 

Output of Cash crop in Andhra Pra-
desh (VIII-S·12·77), 238. 

Output of Gypsum (V1I1~12·12· 
77). 85. 

Planning of Barth Stations for 80s 
to Monitor Satelites (VIII-S·Il-
77). 150-51. 

Popularity of 'Nutan' Stove (VIll-
6·12·77). 130·11. 

President Sadat'!> visit to Israel (IX 
-15·12-77), 14-20. 

Principle of Seniority of Judge in 
appointments to Supreme Court 

(VII-IS·H.77), 19-27. 
Production of Coarse grain (VIII-

12·12· 77). 214-16. 
Profits made by public sector UDder-

takiDas (VIll--9-12·71), 3S. 



476 NAMB INDEX 

REDDI, SHRI G. S.-Concld. 
Prooosal to Convert Hyderabad into 

a Dry Port (VIII-2·12·77). 200 
Protection to Vice. Chwocellors in 

Central Universities (IX-19-12-
77). 128. 

Recognition of Hyderabad Airport 
as a Customs Airport (VIII-
2-12-77). 86·87. 

Registration of Companies in Difier· 
ent States (VII-29·1l-77). 16' 

Rolling Plan Concept (VU--l&'11-
77), 61-62. 

Running of Super Fast Express bet-
ween New .Delhi and 5ecundera· 
bad (VlII-6·12-77). 251. 

Sanction of Major Irrigation Sche-
mes in Andhra Pradesh evll-~ 
21·11·77), 102-03. 

Second Central University for An· 
dbra Pradesh (VUI-S-12·7'I) 
126. 

Sri Sailam project (lX-14-12·71J, 
125. 

Steel Stockyards in A. P. (VIII-
1-12·77), 26 

Study of Calorie Value of Indigen-
ous Diet (VIII-5·12-77), 239-40. 

Debates 
Constitution (Scheduled Castes 

Orders (Amendment) Bill: 
Int. (V1I-IS·H-77). 301-02. 

REDDY, SHRI O. NARSlMHA: 
Pending applications for Gas Con· 

nections in Delhi (VlII-6-12·77). 
?1 

REDDY.SHRIK.OBUL: 
Application from Private Mine 

Owners (IX-IS.12-77), 130. 
Cess on Miner.tls ~ Andhra Pra· 

desh and its Utllization (IX-· 
l5·12·77). 129. 

Financial Assistance for Mechani. 
sation of Mines (IX-IS·12·m 
25. 

Min.ina Leases for Baryta and otbeJ 
MincraIs (IX--lS·l1..77). 130. 

REDDY. SHRI K. OBUL-Concld. 
Voting by Scbeduled Castes and 

other weaker sections in the Jast 
Lok Sabha Ele<lions (IX-20-t2-
77), 101-02. 

REDDY, SHRI K. VIJAYA BHAS. 
KARA: 
~edical Assistance by Red Cros. 

Society to cyclone hit people (DC 
--22·12-77), 8.9 

lJebalt's 
<":.vclones in ~ States in the Soudi 

(M) (VII-24-1l·77). 240-44. 
REDDY, SHRI M. RAM GOPAL: 

Additional Oenna for Railway stat! 
welfare (VII-IS·H-77). 208-
210. 

Amount paid in Settlement of 
Claims for Damage and Pilferage 
(VII-15·1l·77). 206.07. 

Arrest of Sabotages in connection 
with acciderus near Rewari and 
Akola (IX-20-12-77), 211-12. 

Basis for allotment of DDA built 
houses (VIl-14-1l.77). 190·91. 

Bonus to Bidi workers (VII-24-U. 
77), 149. 

CPC's favour to Alien CompaQ, 
(Vill-13-12-77), 204-0!r. 

Combat Aircraft (VII-16.11-77J, 
31. 

Community tube-wells for small 
and marginal farmers (IX-19·12 .. 
77), 31. 

Concealed valuable recovered durlU 
Raids (VII--18·11-77). 62. 

Dearness Ailowance to Central 
Government Employees (VII--
18-11.77). 211·12. 

Dual Price Policy for 'lugal 
(VII-14-11-77), 169·70. 

EEC Attitude over the current tex-
tile talks with third World COUD' 
tries (IX-16-12· 77). 157. 

Employees' Provident Fund for'ilicH 
workers (vm-l·12·77). 30. 

Equiping the Indian Nav}' with Sub-
marines (VI1-16·11·77), 14S. 
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REDDY, SHRI M. RAM GOPAL. 

-Contd. 
REDDY, SHRI M. RAM GOPAb. 

-Cootd. 
Exemptioo of Printing Machinery 

From Import Duty (IX-16·12· 
77). 221. 

Fall in leather exports (VIII-9·U· 
77). 61. 

Financial Partldpation in joint Veil-
tures Abroad (IX-16-12-77)_ 
221. 

Flood in West Delhi (VII-14-11. 
77), 191. 

Foreign Exchl'llge Reserves ,IX-
23-12-77), 221. 

Fruit Procession complex in North 
Eastern Region (VlII-5-12-77), 
58. 

Increase in price of ghee of Delhi 
Milk Scbe:nc (VIII-S-12-77). 
183-84. 

Indian Wagon Industry (VIU-7-12-
77), 173-74. 

Indo·GDR Protocol (VU-23·11· 
77), 127. 

Levy Sugar to consumers (VlI-· 
21-11·77), 106 

Loss to Air India due to Prime 
Minister's visit to Moscow in 
October. 1977 (VIII-9-12-77). 
71. 

Loss to Railways due to Accident" 
(IX-20-12·77), 129. 

News item captioned "Delay in 
permits hampers Edible Oil Im· 
ports" (IX-·23.12·77). 222. 

News item captioned "Garg cautions 
against sell out to Bonn Bankers" 
(VII-16-11-77), 144-45. 

New Trade and Distribution policy 
for Kharif Grains (VU-I4-11-
77). 157-58. 

Number of Railway Accidents 
taken place during the year (VII 
-15-11-77), 30-33. 

Opening of Yoga Ashrams in the 
country (IX-22-l2-77). 84. 

Pat infiltration in Jammu and Kasb-
... mir (IX~14-12-77), 230. 

Panel on Farm Cooperatives (lX- r, 
19-12-77), ISS. ~ 

Plan to treble coal ou!put at China. 
turi (VIU-30-11·71), 183. 

Procurement price of Mustard Oil 
(IX-23-12-77), 54-55. 

Production of Prcdnosolone (YIH ~ 
13-12· 77), 53-54. 

Production of Steel (IX-22-12-771 
85. 

Proposal for simplifying procedure 
for customs clearance (VIII-
2-12-77), 159. 

Proposal to cak.'Ulate industrial 
Growth (VII-16·1l-77). 144. 

Prot>Osal to raise retirement age and 
Pension of Judges (VIII-13·Il-
77). 144-4~. 

Purchase of sUiar by Iran (IX-
13-12-77), 201. 

Rationalisatioll of Tax Structure OD 
Tea (IX-16-12-77), 87. 

Recruitment drive bv Nalta Rebel. 
(VII-23-11-77), 174. 

Recruitment of officers in R.A.W. 
MI-23-11-77>, 16. 

Registration of DDA Flats (VU-
14-11-77), 64.65. 

Removal of Export Dutv on Tea 
(VIII-9-12-77). 213. 

Reorganisation of CSIR (VII-
23·11·77), 174. 

Reorganisation of SAIL (VII-
24·11.77), 77·78. 

Report of KulJip Nayar Committeo 
on set up of 'Samachar' (VII-
16-11-77). 180-·82. 

Restructuring of capital structure 
of NTC (VIU-30-11-77). 195. 

Review of Agricultural Cooperative. 
(IX-19·12·77). 33-34. 

Review of Prices of Controlled 
White Printing Paper (Vfi'-
30-11-77), 29. 

Revolving fund for Indian Joint 
Ventures and Turnkey Projecta 
abroad (IX-16-l2-77). 222. 

Rise in prices of anti Malaria drugs 
(VII-17 -11-77). 184-86. 
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REDDY, SHRI M. RAM GOPAL. REDDY, SHRI S. R. Concld. 
-Concld. Discovery of Oil off Alibaa Coau 
Road Accidents in Delhi \ (Vll- (VII-29-11-77), 1-4. 

23-11-77), 174. Mast Breeder Nuclear Power Rc. 
Safety for Air India Staff (VU-' actor (VI1l-7-12-77). 26-28. 

18-11-77). 184-ll~. First Press Conference of Indian 
Sealing down d Iron Ore Export Ambassador to USA (VIII-I-12. 

Target (IX--23-12-77). 41. 77). 56. 
Stock of seed Lac lVII-IS-I 1-77). Imp;:>rt of Stainless Steel (IX-

160. 22-12-77). 56. 
Storage capacity for Sugar (VJl- International Drug Smugg1ina 

21-11-77). 203-04. Racket (VlII-2-12-77). 42-43. . 
Survey of Mahanadi delta area by Multinational Companies operatina 

Oil India Umited (VII-iS-ll- in India (IX--23-12.77). 10S-10 
77). 207-08. Officers and Men of CISF (VJn-

T.B. symptoms In ~ilool.,1111 7·12-77). ISS. 
children of Madras (IX-22·12- Per Capita Consumption of Food· 
77). 17S. araius (Vll-2S·11·77). 87-SS. 

Take over of Oil India Limited Police and Cu;t..>ms Officials invo1v. 
(VIl-15-11.77). 2OS. ed in Smug~ling Activities (VII 

-IS· 11·77), 187·88. 
Tax-collection campaign by un~er- Prospect's of Iron Ore Exports to 

ground Nagas (VII-23·1l-77). Japan (VIII-2-12.77). 200. 
74. Prospect of Kharif Crop (V 11-

Tax-exemption notifications issued 28-11-77). 177-79. 
by previous Government (VllI- R 2M 12·77). 130-31. eguiarisatioll of Employees in 

Central Industrial Security F"rce 
Territorial Army Personnel (IX- (VI11-7-12-17). 183-84. 

14.12-77), 139. Rent paid by C[SF officers in Delhi 
Unemployed PeI&Ous in Delhi (VIII (VIII-30-H·77). 109-10. 

-J-12-77). 138. Security Agencies in Bokaro and 
Debates B.C.C.I. Jbaria {IX-IS-120m 

41-
Changes in the Constitution (Res) Seizures made during first sa 

(VII-24-1l·77). 31S-20. months of 1977 (IX-l 6-12-77). 
Obituary Reference- "31. 
Death of Shri Prakash Vir ~ Setting up an All India Institute 01 

(VII-23-11·i7). 250-51. Medical Scien~s in Andhra Pra· 
Reported disturbance. in a Kanpw desh (VIIl-1-12-77). 130. 

Te~tile Mills (CA) (V111-8-12- Vehicles and Telephones provided • 
m~m ~~~~~~in~ 

REDDY SHRI Depots (VIII --12-12-77). 82·83. , S. R.; 
Welfare facilities of CSF in Food 

Bifurcation of Sholapur Division Depots CIX-14.12.77). 133-34. 
(VIIT--6-12·77), 43. 

Cases registered against smugglers ROTHUAMA, DR. R.: 
under COFEPOSA (VII-l8-U- Additional Supplies of FooctaraIDI m. 44. fO Mizoram (V11-21-1l·77). 42. 

Conversion of Bangalore-Guntakal Compensation to persons uprooted 
line trom Metre G~~ to Broad In MiZDram (VIlI-7-12·77). 39· 

~aqe~--~ __ -1_1_·rn~,,_1_58~.5~.~.~ ____ ~ __ . ________________ __ 
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ROTHUAMA. DR. R.-Contd. 
Pailure of Crops Jl\ Mizoram (lX-

23·12·77). 37-41. 
to1xing of revised pay scales of 

Mizoram Gover!llnent Employees 
(IX--16·12-77 ), 68. 

House Rent Allowance to uovem-
ment employees working in Mizo· 
ram (VIII-2-12-77), 4H-49. 

Identity Cards System in MizoraDJ 
(VII-2S-11· 77), 117. 

lnductiao of C.R.P. and B.S.F. in 
Mizoram Armed Police and 
Mizoram Police (IX-14-12-77), 
57-58. 

Payment of Salary to Tuchers of 
PMG OJl1ege. Aizawal (\,lll-
12-12-77), 47-48. 

Post Offices i.l North Eastern Hill 
Areas (lX-15-12-77), 38. 

Rehabilitation of Ex·Mizo Rebels 
(VIl-23·11·77), 49. 

Supply of additiunal quota of essen· 
tial commodities to Mizoram 
(VIIJ-2-12·77). 154-55. 

Survey to explore oil and ps in the . 
waters of Kolodyue River Mizo-
ram (lX--20-12·77), ~3. 

ROY, SHRI A. K.· 
Agents functionmg in Lie (lX·-

16-12·77), 127. 
As. .. ault on Workers of Bokato 

Steel Limited (IX-15-12-77), I q. 
A verage earning of FCI Godown 

Worker of Dhanbad (IX-19·12-
77), 73. 

Charter of Demand:, by Bihar Cdl-
lery Kamgar Union (VII·-17·11-
77), 57. 

Charter of Demands from Associa-
tion of Indian Mines Surveyor. 
Dhanbad (VIII--·30-11-77). 48· 
49. 

-t:omplaints from M.Ps. received by 
Bharat Coking Coal Ltd. (VlII-
7-12-77). 63. 

Corruptioo perpetuated by 1.0.W. 
(0 E. Railway (IX-2Q-12·77), 
155·56. 

~ ... -

ROY. SHRI A. K.-Contd. 
Demand of National Council for 

safety in Mines Employees Asso-
ciation (lX-'15-12-77), ]55. 

Deposit Linked Insurance Schemo 
for Coal Miners (VIJI-I-12-77). 
41. 

Expenditure lDl.:urred on Welfare 
work in Coal Industry (VU--
16-11-77). 45. 

Expenditure on machines to increase 
production of coal (VIl-16-11· 
77), 122. 

Firing in Gasiilan Colliery, Sijua 
(VIl-16-11-77). 122-23. 

Grievances of Station Masters (IX 
-20-12·77), 204. 

Inflow of forei~n Assistance and 
out-flow of National Resources 
(IX-23-12-77), 63. 

Issue of Life Insurance Policies to 
Coal Mines workers, Dhaubad 
(VIII-8-12-77), 84. 

Joint Representations by SMsl 
ASMs of Central Railway (Vm 
-13-12-77), 40-41. 

Leakage in Reservoir for Sulphuric 
Acid in Cold RoJJing Mill of the 
BSL (IX-22-12-77), 94. 

Lost Property Office at Howrah 
(VIII-6·12-77). J 71. 

Memorandum fNm Eastern Mar. 
keting Zone E.'llployees Associa-
tion. Calc!ltl'a (VlII·-6-12· 77), 
172. 

Memorandum from Petroleum En-
gineering Deparlment of IndIan 
SchOOl of Mines. Dhanbad (VIII 
-6-12-77), 148-49. 

Memorandum from Purba Railway 
Engineering Kamgar Union (IX-
20-12·77), ]80-82. 

Memorandum from Secretary-
General All India Railway Em-
ployees' Confederation (VIII-
13-12-77), 143-44. 

Mineral resour~es ill Eastem Re-
gion (VIII-S-12-7?), 99. 

Nationalisation of Drug. IndustrY. 
(VII-29-11-77), 21S. 
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\ ROY. SHRI A. K.-Condd. 
Non-deposit of P.F. by Commis-

sioner. C.M.P.F. Dbanbad (IX--
15-12-77). 156. 

Opening of Railway High School 
(VII-15-11·77). 58-59. 

Problems of Workers at Dugda 
Coal Washcry (VU-17.ll·77). 
137·38. 

Report of Committee on safely in 
Coal Mines (lX-14-12·77). 218. 

Representation for Introduction of 
a Train between Dbanbad and 
Sindri (IX-20-12-77). 52. 

Representation from Fertiliser Cor· 
poration Kamgar Union. Sindn 
(IX-20·12·77), 156. 

Representation from Honorary 
General Secretary Bhagalpur 
(VIIl--30-1I-77), 134-35. 

Representation from Secretary. Col-
liery Staff Association, liSCO 
ChasnaUa, Dhanbad (IX-15·12. 
77). 153. 

Repre8entation from Staff of Direc· 
torate of Practical Training in 
mining Dhanood (VlI-14·11·71l. 
53.54. 

Representations received from R.M. 
S. Union (IX-22·12-77). 58. 

Resolution and Grievances of Rail· 
waymcn (VIl-29·11·77). 62. 

Service Condition of Gangmen. etc. 
in E. Railway (VIIl-6·12.77), 
214. 

Stipend to Youlh Displaced in 
Bobro for ~udies in LTls 
VIII-8·12-77). 43-44. 

Take over of Hard Coke Bhatta of 
Selected Falka Company, Nin,a 
Dhanbad (IX-14.12·77). 103·04. 

Wine shops in Bokaro Steel city 
(lX-15·12.77). 51. 

Debates 
White Paper on Misuse of Mass 

Media during Internal Emergency 
,(VII-IS-lI-77), 319-24. 

ROY, DR. SARADISH: 
Erection of Electronics Score Board 

in New Delhi sports stadium (VIIJ 
-7-12-77). ill-12. 

ROY. DR. SARADISH.-Concld . 
Setting up of a Super Thermal Plant 

at Farakka (VlI-16·1l-77), 6. 
Debate.'; 

Smith. Stanistreet and Company 
Umited (Acquisition and Trans-
fer of Undertakings) Bill. 
Consid. (VIJ-2R·ll-77). 326-

28. 
Water (Prevention and Control of 

Pollution) Cess Bill: 
Consid. (VH-28-11.77), 233-

3S. 
ROY, SHRI SAUGATA: 

Ad hoc appointment of Asu;taal 
Commissioners iu P.F. Organisa-
tion (IX~15-12-77), 78. 

Aircraft Navigation and lying idle 
at Nangloi (VIII-2-12·77). 191-
92. 

Allotment of Bungalow to Coogreu 
Souvenir Committee and Youth 
Congress (VI 1--2 1· 11-77), 25-
29. 

Assistance to States for Develop-
ment of Ayurvcda (VIII-I-Il-
77), 18-21. 

Associateship of Indian Institute o! 
Bankers for promotion to bigbel 
positions in Nationalised Banks 
(VlIl-·9·12· 77), 93. 

Closure of Indusll ies during Octo-
ber and November 1977 (IX-
15·12-77),127. 

Demands of Tcach~rs and Students 
of Delhi University (VIII-S·il-
77). 35-48. .' 

Disruption of Coal Production ill 
Eastern Region (VIII-7-12-77). 
209. 

Distribution of Rottern Rice in Cal-
cutta (VlI-14·11·77). 165. 

Failure of Crops in Miwram (IX-
23·12-77). 41. ... 

Foreign Aid offer to West Bengal 
(lX-23·12-77), 91. 

Formulation of a special plan for 
Development of Rural Industries 
(VU-23·11·77). 28. 
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ROY, SHRI SAUGATA.-Contd. 
Further increa!>" in the Boor price of 

Rubber (lX·-23-12.77), 31-
Hiring out of airbus to Air India 

resulted in Ic'ss to l.A. (VU-
IS-l1-77), 95 

Houses for Ce'ltral Ministers (VlI 
-14-11-77). 164 

Issue of Stamp ill Honour of Dr. 
Mohd. Iqbal (IX-22-12-77). 27. 

lCI given free hanJ in Commercial 
(VIlI-7-12-77). 78-79. 

Loans from OPEC for Bombay 
High (lX-)6-12-77), 94. 

Lockout scooters India lVII-24-11-
77). 62-63. 

Making Barackpore, Bhatpara and 
Kalyani Exchanges in West Ben-
gal Automation (lX-lS-l2-77) 
157. • 

Petro-Chemical complex at Haldia 
(VlI-I5-11-77), 217-18. 

Pilferage of Foreign Mail (VU-
17-11-77). 184 

Production of Industrial Explosives 
(lX-14-12-77), 122-23. 

Public Distributiou System (V 11-- . 
18-11-77), 182-83 

Raman Hyde! Project in North 
.Bengal (VIIl-7·12-77). 18. 

Report from West Bengal Govern-
ment regarding High Percentage 
of Hydrocyanic Acid in the Rape-
seed Oil lIX-23-12-77). 112. 

Report of Committee set UP on 
Conversion 0( Coal to oil (VlJ-
23-11-77), 84 

Setting up of lOJ Mini Cement 
Plants <VIl-23-1I-77). IS9. 

Setting up of Thenr,al Plant at Tita-
garb by Calcutta Elecuic Supply 
Corporation (VII-16-11-77), 103. 

Silt deposit in River Hooghly (VII 
-16-11-77). 24-2~ 

Supply of MIG spLres and Auto-
matic WeapC'ns by India to 

.... Uganda (IX-22-12-77). 26. 
Warrants issued by fonner Govern. 

ment (VIl-18·H-77). 34-35. 
Withdrawal of History Text Books 

(VII-14-11-77>. 33. 

ROY. SHRI SAUGATA.-Contd. 

I>ehates 
Advocates (Amendment) Bill: 

Consid. (VU--2H-1l-77). 399-
402. 

Agreement between India and 
Bangladesh for sharing Ganga 
Waters at Farakka (M) (lX-· 
IS-12-77). ~32-3n 

B.O.H. (VIIl-S-12-77). 256-57. 
Banking Service Commission [Re. 

peal) Bill: 
Consid,. (VlI~29-11"177). 326--

34; (VIII --S-12-77). 313-17. 
Closure of some Jute Mills in West 

Bengal (Matter under 377) (VIl 
-14-11-77). 330-31. 

Constitution (Amendment) Bill : 
(Amendment of Article 352) by Shri 

Hari Vishnu Kamath: 
Consid. (VIl-18-11-77). 339-

43. 
.Demonstration b'y' workers of Rail-

ways. Defence undertakings etc. 
for 8.33 per cent. Bonus (Matter 
under rule 377) (VIII-30-11-77). 
258--01. 

Development of Sundarbans (M) 
(IX-14-12-77), 350-55 . 

Disapproval of the Banking Sen'ice 
Commission (Repeal) Ordinance. 
1977 (Res) (VU-29-11-77). 326 
-34; (VIlI--5-12-77), 3IJ.-17. 

Gresham and Cravan of India (Pri-
vate) Ltd. (AcquISition and Trans-
fer of Undertakings) Bill ~ 
Consid. (VlI-29-11-77) 258--

63. . 

Inland Steam Vesseis (Amendment) 
Bill: 
Consid. (VIl-16-11.77). 281-

86. 
Obituary Referencr-
Death of Shri Prakash Vir Shastri 

(VII-23-11·77). 2S6. 
P'ayment of Bonus (Amendment) 

8ill: 
Consid. (VllI-· .. 6-12-7i>. 30S-07: 

(VIIl-7-12-77). 2~3-·37. 



482 NAME INDBX 

ROY. SHRI SAUGATA.-Col1cld. 
Publiciltion of Books on Pandit 

lawaharlal Neluu and Mahatm:l 
Gandhi and attempts at deni~ral
ing the leaders (MaUer under rule 
377) (VIII-&1~77). 290--93, 
295-96. 

Que~iion of Privilege against Shri· 
mati Indira Gandhi and others 
(VlI-16-11-77). 231: evII-
18-11-77), 237. 

Re. Discussion on prices of Sugar-
cane and Gur (lX-22-12-77), 154. 

Re. !=a~t by Nco Buddhists (VU-
21-li-77). 259-60. 

Re. Question of Privilege l VU-
15-11-77>. 249-50 

Report (1974) of Commission of In-
quiry into th~ Di~ppearance ot 
Netaji Subhas Candra Bose (M) 
(VIII-8-12-77). 218-23. 

Reported armed raid on a residen-
tial bungalow in New Delhi (CA) 
(IX-14-12-77). 250-51. 

RepOrted assault b} R.S.S. workers 
on Shri D-amJdaran Nair. a guide 
of Gandhi Smnti ICA) (VlI-
17-11-77), 277. 

Reported explosiuil Ul the Heavy 
Water Plant in Baroda (CA) NIl1 
-6-12-77), 268--70. 

Reported fast bv leader of Republi-
can party of India demanciing 
Afeguards for Neo Buddhisl.'o 
(CA) (VII-21-11-77). 373-77. 

Requisitioning .1nd Acquisition of 
immovable property (Amendment) 

Bill: 
Consid. (IX- -22-12-77), 243-45. 

Smith. Stanistrcet and Company 
Limited (Acquisition and Tran!!-
fer of Undertakings) Bill: 
Consid. (VII-28-H-77), 323-

26. 
Statement on "Samacbar" by the 

Minister of Information aDd 
Broadcasting (M) (VIIl-l-l2-
77), 314-19. 

Two serious train accidents on the 
Northern Railway (M) (lX-
22-12-77), 269-· 73. 

SAHA, SHRI A. K. : 
Expenditure on Renovation of 

Bungalow of Director. CSIO (IX 
-14-12-77), 111-13. 

SAHA, SHRI GADADHAR : 
Reinstatement of Coolies of FCl. 

Bolpur Godown (VlII-12-12-77). 
86. 

SanctionlDg of peo in Branch Post 
Offices (VlII-I-12-77), 9R. 

SAl. SHRI LARANG: 
Contempt o[ the Hnuse (M) (Vll·--

14-11-77). 411. 
Re. Discussion on prices of Sugar-

cane and Gar (IX-22-12-77). 
153-54. 

SAlT. SHRI EBRAHIM SULAI· 
MAN: 

Activities of CIA (VIl-16-11-77). 
189. 

Appointment .:1 non-Career Diplo-
mats (VII-17.1 \·77), SO-81. 

Arrest of Jndia:l in South Aftica 
(VII-24-Il·77), 64·65. 

Attack on Indians Abroad by 
Anand Marsis (VIl-17-) 1-7'1). 
11-19. 

Gosing of Publication of Regional 
Editions of Rl.lzgar Samachar (VII 
-23·11-77). 39. 

Damage due to cyclone (V 11- -
14-11-77), 97·98. 

Existence of Institution of Seddom 
in Goa (VU-·24-11-77), 116-17. 

Export of more Indian Films to 
Pakistan (VIl-16-11-77). 93. 

Extension of Delhi-Jaipur Pink .. 
Express to Ajmer (VII-IS-))-
77). 100. 

First Class Complimentary Pass 
(VII-29-11-77), 122·23. 

Im'ix>rts of Foodgrains from 
U.S.S.R. (VII-2J-1l-77), 80. 

Industrial Licensing Policy (VIJ-
16-11-77). 136-37. ... 

Layout plans of the Additional 
Land allotted to Gujranwala 
House building Cooperative 
Society (lX-19-12·77). 127-28. 
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SAlT. SHRI EBRAHIM SULAI- SAMANT ASINHERA, SHRI 
MAN-Concld. -Coneld. 
Linking of cities of Kerala and 

other States with Cochin and 
Trivandrum by STD (VII-24-11-
77). 33-34. 

National Policv for Haudloom 
Industry (VliI-7-12-77), 80-81. 

New Oft Shore Oil Structure in 
Bombay (VIl-15-11-77), ISO· 
81. 

Prices of dry fruits (VII --18·11· 77), 
83. 

Recruitment of Divisional Accoun· 
tants in AGCW and M. New 
Delhi (VlII-2-12-77). 146-47. 

Re·Emp)o,Ylllent of officer~ after 
ret:rement (VII-23-11-77I. 70. 

Super Tanker Oil Terminal Project, 
Cc>ehin (VIl-23-11·77), 207. 

Visit of Prime Minister and Minister 
of External Aftairs to USSR 
(VlI-17-11-77), 96-97. 

SAKSENA. PROF. SHIBBAN LAL' 
Development Grants to Universities 

(VII-21-11-77), 74·7S. 
Receipt of UGC Development 

Grants by Affiliated colleges 
(VlI-14·11-77), 85. 

Financial Assistance to College and 
High School at Khurda Road 
(lX-20-12-77), 67-68. 

Jobs for Unemployed (VII-17-U-
77), 205. 

Low Pay to Extra Departmental 
Post Masters (IX-22-12-77). 112. 

Naval Training School at ChUb 
Lake (VIl-16-11-77), 43 

Number of Employees of Orissa in 
Rourkela Steel Plant (VII-
17-11-77), 55. 

Paradip Port (Vll-16-11-77). 116-
17. 

Patients in Willingdon Hospital. 
New Delhi (lX-22-12-77), 41. 

Removal of Unemployment (VII-
17-11-77), 119-20 

Representation from People of 
Orissa (VlI-29-11-77), 125-26. 

Running of Special Trains durill8 
Shri Sanjay Gandhi's Tour in 
Orissa (VIl-15-ll-77), 45-46. 

Seismic survey in Mahanadi Delta 
(VIl-16-11-77), 232. 

Uniform Cooperative Acts for aU 
States (IX-23-12-77), 175. 

SAMANT ASINHERA. SHRI ~ANGAMA, SHRI P. A. : 
PADMACHARAN: 
Allocation of Funds 

(VII-23·11-77). 45. 
to States 

Amount deposited in Nationalised 
Banks in Orissa CIX-23-12' 77). 
175-76. 

Cases pending with Supreme Court 
and High Courts (VII-15-II-77), 
]90-92. 

Completion of Puri·Konark Road 
on Sea Beach (VII-18-11·77). 
120-21. 

Declaration of Puri and Konark as 
Tourist Places ClX-23-12-77). 

..... 56·57. 
Development of Chilka Lake in 

Orissa (VII-14-1I-77), 89-90. 
Develo'pment of Medical Facilitie., 

in Delhi (IX-22-12-77), 82. 

Building for North-Eastern Hill 
University (VllI-12-12-77). 74. 

Colleges Affiliated to North-Eastern 
Hill University (VIII-12-12-77). 
134. 

Crimes by people O'perating from 
across the Border in Meghalaya 
(VlII-7·12-77), 58-59. 

Export of Garo Hills' Cotton to 
Japan (VllI-2-12-77). 64-65 

Geological Survey in Megha)8Jya 
(lX-15-12-77). 49 

Pancharatna-Daranggri Railway 
Project (VIII·_··6-12-77), 87. 

Payment of Bills for construction of 
Temporary sheds in Megbalaya 
(IX-19-12·77), 61. 

Places selected for development 81 
tourist spots in Meghalaya ax-
16·12-77), 7Q. 
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SANGAMA. SHRI P. A.-Cqncld. 
Poli..:e firing on Garo Demonstrators 

of BaJadmari in Goalpara District 
(IX-14-12-77). 71. 

State/Union Territories not COD-
nected with Railway Jines (VII-
29-11-77). 73-74. 

SANY AL. SHRJ SASANKA-
SEKHAR: 
Abstention from voting in a West 

Bengal Constituency (VIll-
6-12-77). 95-96. 

Assessment of Wealth tax and 
IllI:ome Tax of Indira Congress 
(VII-IS-H-77), 61-62. 

Benefit of rationing to prooucen 
who make distress sale of Paddy 
and wheat (VlI-l4-11-77), 192. 

Demand for connecting Howrah 
Azimganj Junction with Local 
Trains (VIl-IS-l1-77). 54. 

Difference in Call Charges in 
Raghuoathgunge Telephone 
West Bengal (VII-l7-11-77). 
52-53. 

Draining out water from water 
logged area near Farakka Feeder 
Canal (VII-14-11-77), 65-60. 

Employment of Casual Labourers in 
Farakka Barrage Project (VU--
28-11-77), 121-22. 

Harbour at Farakka (VII-16·11-
77), lIS. 

Maintenance of Hazarduari Palace, 
Murshidabad (VII-14-11-77), 
192-93. 

Nawab Estate of Murshidabad 
(V1I-16-11-77). 128-29. 

No salary for catering boys at 
Ranagbat Station (VIl-lS-l1-
77). 149-50. 

Rail-cum-road Bridge across Bhagi-
ratbi (VII-15-] 1·77), 147-48. 

Railway Refreshment room in 
Eastern Railway (VIl-IS-lI-77), 
148-49. 

Separate Ministry for Unem'ploy' 
ment (VII-16·11·77), 3H. 

Setting up of a Super Thermal 
Plant at Farakka (Vll"-16-II-
77).2-6. 

SANY AL, SHRI S. S.-Concld. 
Transport Service between Calcutta 

and Farakka (VII-16-11-77). 
115. 

DebattJ 
Advocates (Amendment) Bill: 

Consid. (Vn -28-11·77). 286-
89. 

Lokpal Bill : 
Motion for extension of time for 

presentation of Joint Com-
mittee Report (VIl-·J4-U·77). 
325-28. 

Obituary Reference-
Death of Shri Prakash Vir 
Shastri (VII-23-11-77). 252. 

SARAN, SHRI DAULAT RAM : 
Abolition of Octroi Duty (Vll-

23-11-77), 46. 
Administrative Reforms (VIII-

30-11-77). 126-28. 
Adult Education Board (VII-

21·11-77). 173-74. 
Applications for Passports from 

Churu and Nagaur Districts of 
Rajasthan (VII-17-1l-77). 95. 

Arrangement to &Upply water in 
Desert Areas (VII-28·11-77'. 
196-97. 

Bikaner State Railway (VII-29.1J. 
77), 121-22. 

Gass III 'post .. OX-20-12-77), 137. 
Dry farming and Mixed fa~ 

schemes (VlI-14-11·77). 98. 
Dwelling for the Homeless in the-

Country (VIII-12·12·77). llo. ~ 
11. 

Housing as a means of employment 
(VllI-12-12·77). 220. 

Indians gone to Arah Countries for 
Jlobs (VIJ-17-11-77)' 199-201. 

Railway Cro~ings in Rajasthu 
(VII-15-11·77). 4S-50. -Railway Line from Sardar Shabr 
to Hanuman Garh (VIlI--6·12· 
77). 143-44. 

Visit of officers to foreign c()untri~ 
(lX-19·I2-77t 133-34. _._------_ ... _---
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SARDA. SHRI S. K. : 
Broad Gauge line from Ajmer to 

Kota (VU-15-11-77). 51-52. 
Contracts for ,oods and parcels in 

stations in Allahabad Division 
(VIII-13-12-77). 126-27. 

Costly Vegetables. etc. to SeDlor 
Officers Free of Charge (VIII--
13-12-77). 44-45. 

Extension of Delhi-Jaipur Pink 
Express to Ajmer (VlJ-1S-11-
77). 100. 

Fertiliser Plants for the EXDlolta-
tion of B()IJlbay High Gas (Vll-
29-11.-77). 129-30. 

Foreign Missionaries in Indta 
(VII-23-11-77). 42. 

Guideline for posting of Railway 
officers as Chairman of Railway 
Service Commission (IX-20-U. 
77). 212-14. 

Improvement in Railway Catering 
and Vending Establishments 
(VIII-l3-12-77). 124-25. 

Military School. Ajmer (Vll-
16-11-77). 121-22. 

Setting up of a HMT Watch 
Factory in Ajmer (VII-16-11· 
77). 45. 

Spliting up of F.e.I. (VII-IS-I. 
17). 130-31. 

Ticketlcss Travellers (VllI-13-12. 
77). 127-28. 

Transfer of Managers! Inspectors in 
Catering and Vending establish-
ment .. at Allahabad (VUI-13-12· 
77). 125. 

SARKAR. SHRI S. K. : 
Debates 

Development of Sundarban~ (M) 
(IX-14-12-77). 346-50. 

Employment of Scheduled Castes 
and Scheduled Tribes in Services 

.- against reserved quota (Dis) 
(Vll-21-11-77). 321-24. 

Report (1974) of Commission of 
Inquiry into the Disappearance of 
Netaji Subhas Chandra Bose ,Ml 
(VIII-8-12-77). 211-14. 

SARKAR. SliRI S. K.-Concld. 
Twentieth. Twenty-first and Twenty 

second reports of Commissioner 
for Scheduled castes and 
scheduled tribes (M) (VII-
21-11-77), 321-24. 

SARSONIA. SHRI SHIV NARAlN : 
Extension of Deputation period of 

Director of Enforcement (IX .• 
23-12-77). 129-30. 

Goods/Passenger trains' Accidenr. 
on Allahabad Division (JX-
20-12-77). 71-71.. 

Medical and Travelling facilities to 
teachers of Delhi school'i UX-
19-12-77), 218-19. 

New Motor Vehicles Act. (VII-
16·11-77), 109-10. 

Non availability of Books Prescri-
bed for 10+2 course in Delhi 
(VIl-21-11-77). 118. 

Railway line between Delhi and 
Jahangirabad, Anup Sabar and 
Dibai (VIII-6-12· 77). 128-29. 

Repairs to the slum colonies of 
DDA (lX.-19-12-77). 113-14. 

Selection grade for Delhi School 
Teachers (VII-28-11-77). 88-89. 

Sleeper Factory near Allababad· 
UX-20-12-77). 187. 

SATHE. SHRI VASANT' 
Accident at Akola station: (VlU-

13·12-77). 157-58. 
Acquisition of Ships by Shipping 

Indu~try (VIII-30-11·77), 28. 
Ad·hoc e.G.H.S. Doctors (VH-

17·11-77). 38-39. 
Amraoti on Hawrah-Bmnbay Trunk. 

Route (VIIl-6·12-77). 65. 
A'J'POintment of Committee for 

Selection of Judges (VIII-
13-12-77), 145-46. 

Appointment of the Chairman ~ 
the Shipping Corporation Jndi • 
(VII--16·11-77l. 90. 

Central Fbheries Corporation 
(V 11 --·28-11-77). 68·69. 

Compulsory Registration of 
Marriages (IX-15-12-77). 88. _._---_._--_ •. _-- ._--- '--'-- -_ .. - .. -.-
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SA Tl·fE. SHRI VASANT.~ontd. 
Constrtlction work on approved 

Railway Lines (VIl-IS·H·77). 
138·39. 

Dearness Allowance to Central 
Governmellt employees (VII--
18·11·77). 211·1~. 

.Decision to wind up the Bureau of 
Petroleum and Chemical Studies 
(VlII-6·]2-77). 214·].5. 

Demand for re·building of 
Chambers by Delhi Bar Associa-
tion (VIl--28·II.77). 1:!9·30. 

Disparity in Irrigation water rates 
(VIII-5-12·77). 125·2(). 

Dual PricinlZ Policy fc.r sugar 
(VJl-14-11· 77). 169·10. 

Encashment of Earned leave by 
Central Government Employees 
(lX-I6-12·77). 97. 

Enhancement of houlle rent allo-
wance of Central Government 
employees at par with Public 
Sector Undertak:ngs in Delhi 
(VIII-9-12·77). 48. 

Establishment of Committees at 
various Levels (VIII-6.12-77). 
216. 

Examination of Hathi Commission 
Report (VII-29·1J-77).164-65. 

. Ex-gratia payment to Railwaymen 
(VII-I5·11-77), 49-50. 

Extensioll of Nagpur Ajani local 
upto Hingana (VII-29-11-1'7), 
185. 

. Fake Organisations (IX-22-12-77). 
52. 

Flight schedule of Indian Air LiD~ 
(1X-16-12-77). 238. 

Foodgrains stored in Godowns and 
on Plinth (VII-14-11-77), 249-
52. 

Further increase in the floor price 
of Rubber (IX-23-12-77), 32-33. 

Gold Dealers licences in Maha-
rashtra (IX-16-12· 77), 241. 

Grant of one extra increment to 
Employees crossing Efficiency 
Bar (VIII-9-12·77). 145. 

SA THE. SHRI VASANT.-Colltd. 
Hoarding of Essential Goods by 

Wholesalers (VlI-18·1l-71). 58-
59. 

IlSCO's Jitpur Colliery in Danger; 
work stopped (VIU-8-12-71). 
112-13. 

Integra led Socicl Security Schcmo 
for Industrial and Rural Labour 
(Vll-24-11·77), 28. 

Introduction of Urine Therapy 
(VIII-I-12-77). 53. 

Invalidity Scheme for ESI Bene-
ficiaries (VII-24-11·77), 111-18. 

Issue of Tickets for GeetanjaIi 
Express (Vl1-29·11-77). 83-~_ 

Issue of Wu. in Delhi (VIU-6·!2-
77). 29. 

Linking of Narkher with Amravati 
(VIl-29-11-77l. 92-93. 

Loan Facilities by Nationalised 
Banks to persoru arrested under 
MISA and DlSlR during Emer-
gency (VIII-9-12-77). 84. 

Land Distributed during last three 
rears to Landless (.VIJ-14·j I-
77), 237-39. 

Loss at Lives due ttl strike in 
Indian Oxygen (VIJ-23-11-77). 
110. 

Medical Insurance for .Doctors • 
Patients (VIII-S-12-77), 53. 

Memo. from All India Federation 
of University and College 
Teachers Organisation (VIl-
14-11-77), 104-06 . 

Memorandum from Silk and RavoD 
Textile EX'porters Associatlon '/II 

(VIII-2-12-77). 100-01. 
New Drug Policy (VIIJ--6-12-77). 

10-11. 
News item captioned 'Higher Prace 

for Cotton Sought' (VIII-7-12-
77). 166-67. 

News item captioned UHindu')tan 
Photo Films a Parasite on me 
Films IDdustry" (lX-14·12·71). 
23. 

Offer of British Government for 
production of Fertilizer (VII-
29-11-77), 184-85. ---.. -----------...:-------------



NAME INDEX 487· 

SATHE. SHRI VASANT.-Contd. SATHE. SHRI VASANT.-Contd. 
Pension for retired railway emplo- Terms and conditions of committee 

Yees (VIII-l3-12-77). 156-57.. to formulate Approach 10 Foreign 
and Domestic Tourism (VIl-Per capita expenditure on tiger 18-11-77). 209-10. 

(VIII-S·12-77). 237·38. 
Production of Explosives in Indian 

Explosive Ltd. (VlII-7-12-77). 
S7-S8. 

Propagation and Development of 
Sanskrit (YIl-28-11-77), 130-31. 

Proposal to create Industrial Ju~i
cial Service. Labour Benches ~n 
High Courts and Free Lega~ Ald 
to Employees (YIll-I3-I.;.-77), 
33. 

Protest against withdrawal of Text 
Books (VII-I4-11-77). 107. 

Provision of Drinking Water in 
rural areas of Maharasbtra 
(VIII-S-12-77), 237. 

Raising of Provident Fund ContrI-
bution (IX-IS-12-77). 170. 

Rationalisation of Government's 
Policy regarding Allotment of 
AccolIllDodation to 11s employl!ea 
(VIII-S-12-77), 236. 

Report by Committee set up to 
Calculate Price Index (VlI-
17-11-77), 157. 

Report of International Team on 
Project Tiger (lX-19-12-77). 
41-42. 

Request from Punjab, Haryana and 
Rajasthan Governments for 
raising Suppon Price of Cotton I 

(VIII-7-12-77). 160-64. 
Samachar version of R.S.S. Chief's 

letters to the former Prime 
Minister tIX-14-12-77), 206. 

• Re. Scheduling of Calcutta to Delhi 
Via Ranchi Flight (IX-23-12. 
77), 93-94. 

Smuggled goods (IX-16-12-77), 
19-22. 

Stratehood for Delhi (VU-23·1l-
77). 196. 

Strength of Pbysician." in CGHS 
•.• (VIII-I-12-77). 168. 

Study of Irrigation Potentiality 
(VII-:Z1.l1.17), !12-94. 

Unauthorised occupants of Houses. 
in Nabi Karim. Delhi (VIII-
12-12-77), 102. 

Uniform criteria for Advance of 
Loan to small and Marginal 
farmers (YIII-S-12-77), 234-35. 

Utilisation of Old Aircraft Engines 
for Generation of Electricity 
(lX-I4-J2-77). 66-67. 

Voluntary Organisation for eradica-
tion of leprosy and rehabilitation. 
of lapers (VIl-17-11-77), 157-59. 

Withdrawal of Cases against Erst. 
while Jan Sangh Leaders (lX-
14-12-77), 233. 

Debates 
Alleged failure of Government to 

give protection of Harijans and 
other voters during the recent 
bye·elections in UP and Bihar 
and large scale rigging of elec-
tions (A.M.) (lX-23-12-77). 
407-21. 

D.S.G. (General). 1977-78 (IX-
14-12-77), 313-19. 

Payment of Bonus (Amendment) 
Bill: 
Consid. (YlII-7-12-77), 267-68, 

Public Safety Ordinance issued by 
the Jammu and Kashmir Govern-
ment and reaction of Government 
thereto (CA) (YIII-2-12-77). 
249-50. 

Publication of Books on Pandle 
Nehru and Mahatma Gandhi and 
attempt at denigrating the leaders. 
(Matter under rule 377) (VIII-
6-12-77), 296-97. 

Question of Privilege against 
Shrimati Indira Gandhi and 
others (YlI-J6-I1-77), 208, 213. 
14; (VII-17-11-77). 234-35 ; 
(VIT-18-U-77). 236-37. 

Re. Fast by neo Budhists (VII ...... 
21.11-77). 256-57 . 

Re. Motion for Adjournment 
(VIT-14-11-77), 263-66. 
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SATHE. SHRI V ASANT.--Concld. 
Re. Question of Privilege (VIl-

IS.n.77). 246. 250-52. lvm-
2.12-77), 239·40 

Re. Question of Privilege against 
the Home Minister (lX-2Ool2-
77), 281-82. 

Reported arrest of a person with 
loaded revolver trying to meet 
the Prime Minister at Ujjain 
(Matter under 377) (VIII-9-12-
77). 267-69. 

Reported arrest of over a thousand 
persions in DeIhl for protesting 
ag~,inst withdrawal of facilities to 
Neo-Buddhists (Matter under 
377) (VII-IS-ll·77). 2%-88. 

Reported assault by R.S.S. workers 
on Shri Damodaran Nair. a guide 
of Gandhi Smriti (CA) (VIJ-
17-11-77). 265-72. 

Reported explosion in the Thermal 
Power Plant at Ubi in Uu)arat 
{CAl (IX-20·12·77). 429-31. 

Reported failure of Karnataka 
Government to Maintain Law 

and Order in the State (Matter 
under rule 377) (VI 11-6· 12-77). 
285. 

Steps for removal of economic 
backwardness of four districts of 
Eastern Uttar Pradesh (M) 
(VIII-7-12·77). 311-16. 

Supreme Court (Number of Judges) 
Amendment Bill : 
Consid. (IX-2Oo12-77), 385-86. 

SA TY ANARA Y ANA. SHRI 
DRONAM RAJU: 

Detecting cases of corruption (lX-
14-12-77). 126. 

Money supply and wholesale price 
index (IX-I6-12·77). 99. 

Sle'ps to check smuggling of Drugs 
on Indo-Nepal Border (VID-
9-12-71). ti~. 

SAYEED. SHRI P. M. : 
Debates 

Havoc caused by Cyclone in 
Labhadwecp _ (Matten under 
Rule 377) {VIJI-I-12-77. 297-
99. 

SAYEED. SHRI. P. M.-Concld. 
Recent Cyclones and floods in the 

Southern States (M) (VllI-
6-12-77), 371-76. 

SCINDIA. SHRI MADHA VRAO : 
Act regarding Area Restriction on 

Recognising S.c. & S.T. (VII--
23·11-77). 136. 

Advancing of loans by Nationalised 
Banks for setting up small 
scale Industries (lX- 23-12-77). 
187. 

Amendment to Industrial RelatioDi 
Act (IX-IS·I2·77). 169. 

Anand Marg threat of Political 
Assassinations (VlI-l 6-11-77). 
100-02. 

Appeal from ONGC Employees 
Mazdoor Sabha for Balance 
Bonus (VII-29-11-77). 138. 

Appeal on behalf of ONGC Emplo-
yees Mazdoor Sabha (VIl-
15·11-77). 53. 

Arrest of two former secretaries of 
Government of India (VII-
23·11-77). 41. 

Cancelled and Delayed Indian AIr-
lines flight (IX-23-12·77). 18S· 
86. 

City Booking o~ of Indian 
Airlines. New Delhi (VIII-9-12-
77). 174. 

Commission paid by Indian AirlillCl 
to Travel Agencies on sale of 
Tickets (VIJI-9-12·77), 173. 

Complaints from Members of the 
5th Lok Sabba regarding recovery 
of excess rent from them (Vnl-
S-12·77). 146. .. 

Conference of State Chief Ministers 
for Advance Plan Assistance 
(VlII-2.12·77). 158-59. 

Conferen~ of State Ministers or 
Irrigation (VIII-I2·12-77). 169. 

Cooperation between India and 
China in Mining (IX-14·1"-77). 192. .... 

Crash of Aviation Aircraft (Vm-
5-12-77). 69. 



NAMB INDBT. 489 

SCINDlA, SHRI MADHA VRAO 
-Contd. 

• 

Decoits Panicky among 'passengers 
passing through Bihar <VUI-
6-12-77), 169-70. 

Dearness Allowance to Central 
Government employees (VB--
18-11-77), 211-12. 

Demand for Cooking Gas connec-
tion (VIII-13-12-77), 138·39. 

Deterioration of quality of steei 
(VIIl-I-12-77), 109. 

Development of Gwalior and 
Gwalior region as tourist centre: 
(VIll-2-12-77), 156. 

Drinking water scheme in Madhya 
Pradesh (VII-14-11-77), 46-47. 

Employment-Oriented scheme in 
Indian Railways (VII-29-11-77), 
141. 

Expenditure incurred on Research 
and Development Programmes of 
Science and Technology (VIIl-
7-12-77), 148-50. 

Export of Hand knitted woollen 
Carpets (IX-16-12-77), 169. 

Fast Breeder Nuclear Power reactor 
MII-7-12-77). 26-28. 

Financial Crisis in D.D.A. (VU-
21-11-77), 185. 

Firing on the Crew of Mughalsaral-
Lucknow Passenger Train 
(VIII-13-12-77), 30. 

Flare-up in West Asia (IX-15-12-
77). 36. 

Fraud Case aganist S.B.I Chandn! 
Chowk, Delhi (IX-14-12-77), 
77. 

Fraud committed in State Bank of 
India. Chandni Cbowk, Delhi 
(IX--16-12·77). 71. 

Helicopter for Aerial Spray (VlI-
14-11-77), 132-33. 

Historical Facts of Ramayan and 
Bhagwat Geeta (IX-19·12-77). 

•• 53. 
Hunger strike by Employees of 

Chefair. Delhi (IX-23-12-77), 
61·62. 

SCINDIA. SHRI MADHA VRAO 
-Contd. 
Ignoring the Family Plan..n.iDg 

Programme launched by the 
previous Government (IX -
22-12-n). 47. 

Import of 1ute Fibre at Current 
International Price (lX-16·12-
77), 167. 

Increase in activities of Gold 
smugglers (V III-9-12-77). 53. 

Introduction of 10b-Oriented 
Scheme (IX-22-12-77), 91. 

Investigations into Affairs of Com· 
panies (Vlli-6-12-77). 60-63. 

Jobs for Unemployed (VII-17-11· 
77), 205. 

KilJers on Prowl and the VictimS 
are Nurses (VII-17-11-77). 
123-24. 

Legislation on Declaration of Assets 
and Liabilities by MPs (lX-
14-12-77), 229. 

Length of Railway lines handed 
over by Erstwhile Gwalior State 
(VIl-29-11-77), 49-50. 

Money contributed by Sugar 
Industry to political Parties 
(Vll-15-11-77). 136. 

Negotiations for return of Soviet 
Wheat Loan (VIII-S-I2-77). 
132-33. 

New Economic Policy on Develop-
ment of Agriculture (IX-16-12· 
77). 168. 

New formula regarding allocation 
of funds to States (VII-16-! 1· 
77), 194-95. 

Parity in pay scales between Emplo-
yees of Chefair and Hotel 
Industry I Air India (VIII-2-12-
77), 51. 

Price of Steel (VIII-1-12-77). lOS. 
Production of Goods for Mast 

Consumption (VII-IS-It-77). 
148. 

Production of Thaileriasis and 
Aoaplazmosis Vaccine in M.P. 
(VII-28·11-77). 66. 

Production of Tractors by Hindus-
tan Trators (VlI-I6-1l-77). 116. 
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SClNDIA, SHRI MADHA VRAO 
-Contd. i, 
Proposal for Amendment of Fifth 

Schedule of the Constitution for 
Extension of Scheduled areas 
(VII-23-11-77), 117. 

Proposal for simplifying procedure 
for customs clearance tVIU-
2-12-77). 159. 

Purchase of AIR Buses by lAC 
(VII-IS-I I-77). 59-60. 

Railway out agency at Shivpuri in 
M.P. (VII-15-11-77). 224. 

Redistribution Policy of Steel 
(Vil-17-ll-17), 124. 

Reorientation of Objectives and 
Policies of Agriculture Credit 
UX-23-12-77). 186-87. 

Review of Agricultural Policy 
(VllI-12-12-77), 57-58. 

Rural Road Commission (Vll-
16-11-77). 39-40. 

Setting up of Telephone Industries 
(VII-24-11-77). 52. 

Sbifting of Narcotics CommL,,-
sionel's Headquarter from 
Gwalior to Neemuch (VlI-
18-11-77), 148. 

Shifting of Zon,,1 Railway Head-
quarters (VII-I5-li-77). 147. 

Staff attached to former Ministc!rs 
(VllI-30-11-77). 56-57. 

Star Nite organised iu Ashoka 
Hotel by Delhi Flying Club" 
(VIII-9-12-77). 172. 

Submission of Reports of Com-
mittee to look into Treatment 
given to Dr. Ram Manohar Lahia 
and Shri Jayprakash Naravan 
(VII-17-11-77). 50-51 

Take over of Manganese Ore India 
Ud. (VIII-I-I 2-77). 42. 

Teaching facilities in schools Affi-
liated to Central Board of 
Secondary Education (VII-
14-11-77). 193-94. 

Teaching of subject under work 
experience in schoo15 (VlJ-
14-11-77). 194-95. 

1breatening Letter to Indian High 
Commission (IX-22-12·77), 13S. 

SCINDIA. SHRI MADHA VRAO 
-Concld. 
Trade between India and Egr'JIlt 

(VII-18·11-77), 149. 
UGC fund for Development of 

Colleges (VlII-12-l2-77). 152. 
Unemployed Doctors in Statet 

(VIII-l-I2-77). 118. 
World Bank Aid for Fisheries 

Project in M.F. (VII-21-11-77). 
45-46. 

World Mining Congress of the 
Developing Countries (IX-15·12-
77). 102. 

SEN. SHRI ROBIN : 
Accidents in Coal Mines (VIt-

17-1 J-77), 106-08. 
Burdwan-Sahebpnj Passenlet 

Train Accident (VIJ-lS-1l-77). 
173-74. 

Committee on Regional EDai· 
neering colleges (VIII-S-12-TI), 
138. 

Construction of Staff Quarters aa 
Taluk Headquarters by Tele-
phone Department (lX-IS-12· 
77). 37. 

Damage of paddy crops due to 
drainage of polluted water by 
F.C.I. Durgapur (VIII-6-12-77). 
251-52. 

Deployment of Military and Para· 
Military Forces in Nagaland 
(IX-14-12-77), 58-59. 

Irregularities in Regional Engt. 
neering College. Durgapur (1X-
19-12-77), 106-07. 

Payment of Compensation to 
Workers involved in serioul 
accidents under the Workmen', .. 
Compensation Act (IX-lS-12-
77), 37. 

Racket in Payment of Compensa· 
tion to Coal Mine Workers in 
Dhanbad and Asansol Area 
(VIII-I-I2-77). 115. 

Recruitment in Asansol Division. 
Eastern Railway (VIII-6-12-77). 
89. • .. 

Reopening of Aluminium eor,ora. 
don of India Ltd. AIUIOJ 
(VIII-I-12-7?). 184. 
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SEN, ROBIN-Contd. 
Robbery on Train near MailaDi 

Railway Station (VII-15-11-77), 
38. 

Skilled workers on Daily Wages In 
Mineral Exploration Corporation 
(VIII-l-12-77), 44. 

Strike in Bokaro Steel Plant (VII-
17-11-77), 211-12. 

Take over of Direct Marketing 
activities by coal India (vIIl-
7·12-77), 82-83. 

Transmission losses of Electricitv 
(VlII-30-11-77), 38-40. -

Vacancies filled up in Asansol DivI-
sion. Eastern Railwav MU-
13·12-77). 68. 

Vacant Post'! in Eastern RaIlway 
(VII--29-11-77). 69-70. 

SEYID. MUHAMMAD, DR. V. A.: 
Advances by Nationalised Banks 

to large business houses, 191. 
Air stri~ in Kolhapur (lX-16-12-

77), 204. 
Arears of Income Tax, Wealth·tax 

and Oift tax against compaDies 
connected with 75 Monopoly 
Business Houses (VIII-9-12-77), 
192. 

Attack on Indians Abroad by 
Anand Margis (VIl-I 7· 11-77), 
17·18. 

Brain Drain (VJI1-7-12-77), HS-
88. 

Capital Investment in OrganIsed 
Oru!! indu.~try (VIII-13·12-77), 
218-19. 

Comr:trutive Study of Salaries paid 
ill Public. private Sector and 
foreign Com'panies (VIII-13-12-
77). 217-18. 

Declaration from judges on obser-
vance of prohibition (IX-20-12-
77). 187-88. 

Earnings from Public Call Offices 
(lX-15-l2-77). 1-6. 

• • Extra departmental employees of 
P&T (lX-15-12-77), 175. 

Fallow Hnd CuWvable Jand owned 
by Union Ministers (IX-14-12-
77). 233. 

31:':':159 LSS/ND/18 -.--

SEYlD. MUHAMMAD, DR. V. A. 
'-Con/d. 
Financial Assistance given by 

Public Financial Institutions to 
Monopoly Houses (lX-l 6· 12-
77). 53. 

Nurses going abroad for Employ-
ment (VIII-S-12-77). 139-41. 

Outstanding Telephone BiUs 
(VlU-8-12-17), 138. 

Over-crowding in legal profession 
(VIII-13·12-77). 218. 

Panel of Central Government 
Advocates (VIII-13-12-77), 219. 

Payment of income tax by Film 
Stars (IX.-16-12-77). 204. 

President Sad at's visit to Israel 
{IX·--15-l2-77). 16-20. 

Re-employment of Suprt:me Court 
and High Court Judges (IX-
20-12-77), 273. 

Refund Claims of Income Tax by 
Individuals Firms and limited 
companies in Ahmedabad and 
Calcutta (IX-16-12-77), 203. 

Remittance of Profits by Cadhury 
Fry. (VIII-13-12-77). 98-99. 

Representation from Integrated 
Medica] Practitioners Associa-
tion Re. Medical Council Act 
(VIII-8-12-77). 69. 

Saloons in each Railway Zone 
(VIlI--6-12-77). J 12-14. 

Seizures made by Income Tax 
Authorities from the residence of 
Shri Chiranji Lal of New DelbJ 
(IX-16-12-77). 205. 

Shifting of National Labour Insti· 
tute to Poona (lX-15-12-i7), 
126. 

Sterps to recover loan from Pakistan 
(VIll-9-12-77). 191 

Submission of Election Returns by 
contestants of Lok Sabha Elec-
tions (VIJI--6·] 2-77). 229-30. 

T.v. Programmes (JX-14-12-77) . 
\ 128. 

Telephone Bills of Cabinet 
Mmisters and Ceiling on Calls 
(VIlI-8-12-77). 138-40. 
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SEYID. MUHAMMAD. DR. V. A. 

-ConM. \ 
Vacant posts of Chairmen or 

Managing Director!\ in Public 
Sector Undertakings (VlIl-9·12. 
77). 32. 

DebOle, 
Advocates (Amendment) Bill : 

O>nsid. eVll-28·1l-77). 279-
84. 

Companies (Amendment) Bill: 
Coosid. (VIU-12-12·77). 300-
~3 

Constitution (Forty-fourth Amend-
ment) Bill: 
Consid. (IX-19·l2.77). 283-· 

88. 
Supreme Court (Number of Judges) 

Amendment Bill : 
Consid. ClX-16-]2·17). 321-

24. 
SHAIZA. Y: 

Leave of absence (VIl-21·11·77>. 
249. (IX-19-12-77). 259-60. 

SHAKY A. SHRI DAY A RAM: 
Accumulation of Railway Lines, 

Sleepers in Godowns (VIJ-
29·11-77). 200-01. 

Admission for students of back-
ward classes in Universities 
(VII-21·11-77), 204-06. 

Amendment of Cinematography 
Act (VIH-30-11-77). 224. 

Amenities in Supreme Court 
Building (VlII-12-12-77). 137. 

American Arms Supply to China 
(VII-24-1l-77), 57. 

Ban on sale of Aluminium Ph os-
pboid (VII-14-1l-77), 41-42. 

CBI Enquiry against Ajudhia 
Textile Mills <IX-I 4-12-77). 

, 222-23. 
Cases of Theft and Damage or 

Goods pending in Courts (VID-
6-12-77). 96-97. 

Collection of arrears of Income tax 
(VIJI-2-12-77). 183-84. 

SHAKY A. SHRI 
-Con/d. 

DAYA RAM 
, 

Comm:ssioning of Chandra\)Ur 
Thermal Power Station and 
Durgapur Thermal Power 
Station (VIlI-30-11-77). 182· 
83. 

Concessional Passes to Students 
(VIII-30-lt-77). 223-24. 

Construction of Gola-Gokarnnath 
Railway Line (VII-29-11-77>. 
199-200. -

Construction of Railway Yatds 
(VII-29-11-77). 154. 

Construction of Youth Hotels at 
Pondicherry and Mysore (lX-
16-12-77). 173. 

DTC Bus service from South 
Avenue to Birla Mandir (lX-
14-12-77). 214-15. 

Dacoities 00 Trains (Amntsar 
Express) (VII-IS-H·77). :11. 
12. 

Dairies Shifted from Delhi Colomes 
during Emergency (VlII-5-12-
77). 163-64. 

Decentralization of work in Delhi 
Milk Scheme (VII - 28·11-77). 
205-06. 

Demand and Supply of Alcohol 
(VII-1S-Il-77), 212-13. 

Demand of Wage and Bonus by 
Workers of Readymade Garment 
Factories (IX-IS-l2-77), 174. 

Development of Ashram at 
Mathura Road (vII-28·1l-17). 
204. 

Development of Hindi a od Sanskrit 
in Universitie~ (Vlll-S-12·77). 
M2 • 

Discussion witb States for sugarcane 
price (VII-28-11·77), 204. 

Drinking Water FaCIlities at 
Camping Sites (IX-16-12-77). 
174. 

Enquiry office at Fatehgarh 
Mn-6-12-77). 173. . . 

Establishing Communications 
Links with Foreign Countries 
through Satellite (IX-1S-12-m. 
92. 



SHAKY A , SHRI DAY A RAM 
.:.....contd. 
Exchange of Torn and Soilea 

Notes at Post Offices (VI 1--
17-11-77), 193-94. 

Expansion programme of U.S. Co. 
Ltd. (VII-24-11· 77), 41-42. 

Expenditure and Profit earned by 
Hindustan Staff Limited Khar. 
goda (Gujarat) (VIIl-7-12-77), 
141-42. 

Ex\X)rt of Food Articles (IX--
16-]2-77), 163. 

Export of Jute to foreign countncs 
(VIII-9-12-77). 171. 

Export of Shoes and Chappal41 to 
foreign Countries MlI-9-12-
77). 179. 

Export of wall clocks and wrist 
watches (VIII-2-12-77), 162. 

Facilities to foreign tourists (lX-
16-12·77), 31. 

Fee charged by Advocates of 
Supreme Court (VIII-13-12-77), 
74-75. 

Financial Assistance to Charitable 
Hospitals of Delhi (IX-22-12· 
77), 103. 

Firms and factories insured by t"te 
Advance Insurance Company 
Bombay (VIII-2.12-77), 47. 

Fixing of Barbed wires on side of 
Railway Lines through Delhi 
colonies (VII--15-ll·77), 213. 

Foreign Exchange earned due to 
export of jute (VlII-9-12-77), 
212. 

Foreign Hindi Writers (lX-22·12-
77), 32. 

Hindi in Indian Missions Abroad 
(IX-22-12-77), 104. 

Introducing Telephone and Talex 
Services in Foreign Countrie.o; 
(IX-lS-12-77). 173. 

Introduction of a New Train on 
Farukhabhad-Delhi SecUon 

.' (VIll-29-11-77). 198. 
Issue of 37 licences and SO Letters 

Intent for the production of new 
articles (VU-23-11-77), 148. 
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SHAKYA. SHRI DAYA RAM 
-Contd. 
Jute Cultivation Tcchnique to 

Farmers (IX-19-12-77), 246-47. 
Land Survey Organisation in 

Meghalaya (VII-14-11-77). 57-
58. 

Landslide at Tawaghat in Pithora-
garh District (VlI-23-11-77). 84. 

Link roads in Rural Areas (VII-
28-11·77), 29-30. 

Location of Water in Drought-hit 
Bija'puI', Karnataka (VlI-28-U-
77), 207-08. 

Mixing of Waste etc. in Foodgrains 
by FCI Employees before 
sending to GodoWO,,! (VIII-S-I2-
77), 162-63. 

Newsprint at Cheap Rates to 
. Magazines and Newspapers 
(VII-23-ll-77), 187. 

Non·suppliy of Hindi copies of 
cases in Delhi Courts (Vm-
6-12-77), 172-73. 

Passes issued by Ministry of Rail-
ways (VIII-6-12-77), 190·91. 

Payment of Pensions through 
Banks to Retired Employees 
(IX-23-12-77), 236-37. 

Payment of Rs. 20,000 to Durg 
Congress Committee (VIl-
17-11-77), 194-95. 

Permit for operation of SchedUled 
Air Services (lX-16-12-77). 1"74. 

Post of Sanskrit Teachers lying 
vacant in Delhi University 
(VlU-5-12-77), 154. 

Price of Tractors etc. (VlII-7-I2-
77), 168. 

Promotion in Central School .. 
(VIII-I2-12-77l, 198-99. 

Promotion of Dressers working in 
Hospitals and Central Health 
Services Centres (VII-I 7 -11-
77), 195-96. 

Promotion of Dressers working in 
Hospitals and Central Health 
Services Scheme (IX-22-12-77). 
129. 



SHAKYA. SURI DAYA ,RAM 
-Co1'td. 
Proposal to SU'pply Wheat and 

Sugar through Super Bazars and 
Ianata shops (VllI-S-12-77), 
16-22. 

Pucea houses of farmers in :ural 
areas on rent for procured food-
grains (VII-21-11-77), 207-08. 

Recognition cI. the Trade Uniona 
of the Jute Workers (lX-14-12-
77). 221-22. 

Reoommendations Of HiIh Level 
Committee regarding problem of 
Import Substitution (IX-23-12-
77). 233-34. 

Reconsideration of the Enhanced 
Price of DDA Plots and Houses 
(VIII-12-12-77). 79. 

Reduction in price of Oil' b}' 
Kuwait (V1I-lS·ll-77), 210-11. 

Refund of Security of Rs. 6 crOfes 
to Coca Cola Bottling Com-
panies by Coca Cola (V111-
7-12-77). 177. 

Rent paid for Indian Missir)n 
Building Abroad (1X-22-12-77). 
104. 

Repairs to D.D.A. Flats in Jhilmil 
Colony (VII-21-11-77), ]07-08. 

Rcoj>ayment of Wheat Loan to 
Russia CVII-]4-11-77). 173-74. 

Report of Experts committee on 
combine-harvesters (VII-I 6-1 1-
77), 130-31. 

Requirement of Spare Parts in Steel 
Plants (VIl-17-1l-77), 196·97. 

Restrictions on carrying weapons 
in Airports (VIII-9-12-77), 51. 

Restructure of Centra] Power 
Research 1nsttiutc (VIH-30-11-
77). 38. . 

Review of Procedure for purchase 
of Medicines (VIII-I-12-77), 27. 

Securi!y_deposit for passes issued 
by DTC (IX-14-12-77), 214. 

Setting up of Training Centres for 
imparting training in Car~t 
weaving (VnI-7-12-77), 22-24. 

Stabilization of the price of Mul· 
berry Raw Silk (VIn-3()'11-77). 
143. 

SHAKY A, SHRI DA YA RAM 
-Coneld. 
Strike in Delhi Milk Scheme (VU 

-14-11-77), 154-55. 
Study of Institutions connected with 

Agricultural Hand Tools (VllI-
-12-12-77). 138-39. 

Study regardinJ. Capital investment 
and profitabllitj' in Public Sector 
in India by UNO. (IX-23-12. 
77), Ill. 

Study regarding Productivity trend 
in Public Sector Fertilizer Units 
(IX-23-12-77), 235-36. 

Supply of Bulldozer for levelling 
Uneven Land (IX-19-12-77), 86. 

Supply of electricity to Delhi from 
Bhakra Dam (VIl-16-11-77), 
130. 

Telecommunication problem (IX-
15-12-77), 173. 

Theft of Shah Commission Docu· 
ments CVIII-7-12-77). 159. 

Training of Rural Health Workers 
in the country (VlII-8-12-77), 
106-10. 

Transfer of Railway Employees (VII 
-IS-lI-77), 45. 

Transfer of Railway employees 
during academic session (VII-
29-11-77), 53-54. 

Translation of Petitions in Hindi in 
Supreme COUrt (IX-20-12-77). 
86-88. 

Use of intoxicants by students of 
Aligarh and Delhi University 
(VIII-12-12-77), 230. 

Wheat kept in Rajpur District by 
F.C.I. unfit for human consump- • 
tion (VII-21-11-77). 206. 

Work done by Dressers of Central 
Government Hospitals (VII- , 
17-11-77). 91-92. 

World Congress on Anthropology 
and Ethnological Sciences (VII-
21·H· 77), 207. . , 

SHAKY A, DR. MAHADEEPAK 
SINGH: 
Agra-Farrukhabad M.G. Line (IX 

-20-12-77), 210. 
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SHAKY A, DR· MAHADEEPAK 

SINGH.-Contd. 
Decline in National Revenue due to 

Export of Tobacco (IX-23-12-
77), 207-08. 

Demolition of shops in Delhi (VIII 
-5-12-77), 100-01. 

Development of Opium cultivation 
(IX-23-12-77), 194-95. 

Elections to Panchayats and Muni· 
cipalities (VIII -12-12· 77), 83-84. 

Export of Plastic Toys (lX-14-12-
77), 110. 

Extension of 228 Branch Lines 
(lX-20·12·77), 28-32. 

Expansion Scheme for Aerodromes 
(lX-23-12·77), 213. 

Harassment of Oass 111 employees 
in Damapur Division (lX-
20-12-77),209. 

Laboratories in Central PJwer Re-
search Institute (VIIl--30-11-77), 
197-200. 

Licence for Opium Cultivation (IX 
-23-12-77), 195-99. 

Places of Telephone Exchanges Air-
conditioned in Uttar Pradesh (IX 
-15-12-77). 91. 

Restructure of Central Power Re-
search Institute (VIII-3()'11·77), 
38. 

Supply of Literature to Passengers 
in Aeroplanes in Languages other 
than English (IX-23-12-77), 48· 
49. 

Telephone Service between Etah and 
Mainpuri (VIIT--8-12-77), 82.83. 

Terminations and Transfers made 
during Emergency (IX-20-12-
77), 211. 

SHANTI BHUSHAN, SHRI : 
Debates 

Advocates (Amendment) Bill : 
•• Int. (VlI-18-1-77)\-254-55. 

Consid. (VII-28.ll.77). 275-79; 
304-21. 

Motion to pass (VII-28-1l-77). 
322. 

r------.. 

SHANT! BHUSHAN. SHRI-Conld 
Alleged failure of Government to 

give protection to Harijans and 
other voters during the recent bye-
elections in u.P. and Bihar and 
large scale rigging of elections. 
(A.M.) (IX-23-12·77), 429-3S. 

Charges in the Constitution (Re~ I 
NII-24.11·77), 362. 

Companies (Amendment) Bill: 
Int. (VII-24·11·77). 223-24. 
Consid. (VIII-I 2-1 2·77), 295-

300, (VIII--13·12·77t. 298--
316. 

Consid. cl. (VIII-13·12·17). 
317-26_ 
Motion to pass (VIII-13·12-771. 

326. 
Constitution (Amendment) Bill : 

Amendment of article 124) by Shri 
P. K. Deo: 
Consid. (VIII-2-12·77). 331---

46. 
Constitutiou (Forty·fourth Amend· 

ment) Bill : 
Int. (lX-1 6· 12·77). 290-313. 
Consid. (IX-·19-12·77). 267-73. 

368-72 
O>nsid. O. (IX-19-12-771, 386-· 

432. 
Motion -to pass (IX-19·12·77). 
432. (IX-20·12-77). 233-39. 

Election Laws (Amendment) Bill : 
Int., (IX-22·17·77), 171. 

Supreme Court (Number of Judges) 
Amendment Bill : 
Int. (VII-28-11·77). 226. 
Consid. (lX--16-12· 77), 317-21: 

(IX-20-12-77), 395-414. 
Motion to pass (IX-20·12.77), 

476-84. 

SHARMA. SHRI JAOANNATH: ' 
Botanical institute at Pauri (IX 

-19-12·77). 132. 
Industrial development of Oarhwal 

Division (IX-14.12· 77), 1()()'()1. 
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SHARMA. SHRI lAGANNATH- I SHARMA. SHRI YAGYA DA1T 
-ContJ· -Contd. 

Debates 
Constitul!ion (Forty.fourth Amend· 

ment) Bill: 
Consid. (IX-19·12.77). 355-59. 

SHARMA. SHRI Y AGY A DA IT : 
Allotment of Bangalow to Congress 

Souvenir Committee and Youth 
Congress (VII-21·11-77), 2K. 

College for Trans·Yuntuna area in 
Delhi (VIII-S·12· 77), 120. 

CompletIon of Cbamba~ Command 
Scheme (VII---28·1l·77). 152-54. 

Construction of New Railway Jines 
(VII--I5·1l·77). 226·27. 

Countrie~ willing to write off debts 
due from India (VII-18·1I· 77). 
183-84. 

Export of Minerals and import of 
finished goods (VTn---l-t2-77). 
29. 

New Master Plan for Delhi (Vn-
21-11-77). 109. 

Opening of Hospitals in Back-
ward Areas (Vn-~24·11-77), 90. 

People Jiving below poverty line 
(VH-23-t t-77). 164. 

Proposal to introduce New Trains 
from Himachal Pradesh. Haryana 
and Punjab (VII-iS-tI-77), 84. 

Rise in prices of Cotton (VIIl·-· 
30-11-77). 158-59. 

Scheme for sa Ie of goods produ· 
ced by small industries (Vn-
23·12~77). 36. 

Setting up of Industries based on 
minerals and fore:;t wealth (VII 
-16-11-77), 56·57. 

Strike by Police Employees in Delhi 
(VII -23·11· 77). 164. 

Supply of Paraffin Wax to the 
States (VIT--15-11.77). 154·-58. 

Taking over of sick Mitis by 
National Textile Corporation 
(VITI-7-12.77). 136-37. 

Visits of Official Delegationll 
Abroad (V1I1-2.12·77), 59. 

Work under White Revolution (VII 
-28-11-77). 153-55. 

Working of Expert Committee OIl 
Companies Act and M.R.T;P. 
Act (VII-29·11·77), 94. 

SHASTRI, SHRI BHANUKUMAR: 
Agreement with Tanzania for im-

port of Raw Cashewnuts (VIII-
9· I 2-77), 245. 

Complaints or Corrul-,tjon in 
Mewar Sugar Mill.. (lX-t9·12-
77). 89. 

Contract :0 Bharat Heavy Electri-
cab in Libya (IX.....:...14.12.77).. 
161-65. 

Conversion of Chetak Express into 
a Super Express Train (lX·-
20·12· 77), 262-63. 

Distribution of Fertiliser by FCI. 
(VIIJ-13-12-77). 154·55. 

Division of Fertiliser Corporation of 
India (IX--2()..12·77), 98·99. 

Financial Assistance to Refugees 
from Sindh (VITT-12·12·77). 40-
41. 

Financial powers of General Mana-
gers of FCI (VIn--13.12.77). 154. 

Forwarding of Job Applications. 
(VIII - 6-'12·77), 220-21-

Gas connections booked bv AravaU 
Gao; Udaipur (VIII-13·12·77). 
153·54. 

G~nerator imported by HindustaD 
Zinc Limited (IX-22·12· 77). 96. 

Grants for exploration of Rock 
Phosphafe in Rajasthan (lX-
5- t 2-77), 178. 

Huge sum sp~nt on Furni,hing by 
Public Undertakings (VnJ-~·l2-
77). 106·07 

Interlinking of Telephone Ex-
changes (VTTT-8-12·77), 23. 

Late running of Chetak Exprea 
(IX -20·12-77). 227-28. . , 

Los!les or F.C.I. (VIII--6-12-77). 
222..23. 

Machinery for Expansion of Bht-
lai and Dokaro lying unused (IX 
-22-12·77). 9-J7. ._-_._---
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SHASTRI, SHRI BHANUKUMAR SHASTRI, SHRI RAM DHARI 
-Contd. -Contd. 
Memorandum regarding theft of 

Coal from Porbander Railway 
Station Yard (IX--20-12-77). 4. 

Misuse of F.C.I. staff· Car (VIII 
--+12-77). 220. 

Payment of Bonus to Employees of 
MIs Warner Hindustan (lX-
15-12-77). 65. 

Payment of Income Tax by Straw 
products limited and I.K. Indus-
tries (VI1I-9-12-77). 97. 

Proposal to run Night Trains bet-
ween Udaipur and Ahmedabad 
(VIII -13-12-77), 30-31. 

Proposal to supply wheat and Sugar 
through Super Bazaras and Janata 
shops (VIII-S-12-77), 20. 

Rapeseed Scandal IIX-23-12-77l. 
25. 

Receipt of contract from Saudi 
Arabia by BHEL for setting up 
Power Station (VIII-7-12-77). 
133-34. 

Request by All India Small Me-
dium News Papers Association 
for Increase in the Rate of Gov-
~mment Advertisement (VII·-
16-11-77), 17. 

Rise in the Prices of Cashewnuts 
and Walnuts (VIII·-9-12-77), 121. 

Scheduled caste~ and Scheduled 
Tribes among Refugees from 
Sindh (vIJI-12-t2-77). 169-74. 

Service of Indian Electrical Engine-
ers for Libya (VIII -8-12-771. 8)-
82. 

World Bank aided Fertilizer Pro-
jects and National Fertilizers 
Ltd. Projects (vrU-6-12-77), 
221-22. 

Debates 
Failure to give citizenship rights to 

refugees who came to India after 
1971 lndo-Pak War (Matter under 

•• rule 377). (TX-22-12-77). 183-
85. 

SHASTRI. SHRI RAM DHARI : 
Basis or Swzar find SUlnr('an:: Policy 

(VITI-S-12-77), 105-10. --_._.-. __ .. _------

Basis on which hotels are star-
categorised (VIII-2-12-77), 18. 

Chemical Oil smuggled by a Clerk 
and Assistant Manager of Air 
France at Palam Airport (VIII-
2-12-77), 135-37. 

Chhitouni-Bagaha Railway Line 
(VIIl-6-12-77), 131-32. 

Earnings from Public Call Offices 
(IX-lS-12-77), 5-6. 

EnqUiry Report on Death of Dr. 
Ram Manohar Lohia (VJIl-8-12-
77), 71. 

Foreign Exchange clearance obtain-
ed by Air France in India Crom 
Re~erve Bank of India (VII-
IH-U-77), 123--25. 

Increase in Minimum Price of 
Sugarcane (VlII-12-12-7), 73. 

Location of officers of Regional 
Managers of State Bank of India 
(lX-16-12-77). 59. 

Master Plan for Kushingagar in 
Deoria District (UP) (IX·-23-12-
77), 130. 

Negotiations for return of Soviety 
Wheat Loan (VIll-S-12-77), 132-
33. 

Provision of Telephones to villages 
having more/less than 5000 popu-
lation (lX-22-12-77). 23. 

Smuggling of Skin of Wild Animals 
(VII-17-11-77), 152. 

Submission of Report by Workin, 
Group on Comprehensive Indus-
trial Relations Law (VIl-17-11-
77), 87-88. 

Success of Food for Work Program-
me (VIII-S-12-77), 6. 

Sugar Factories in UP and Bihar 
(IX-19-12-77), 135-36. 

Vacant posts of Head Clerk in Izat-
nagar Division (l X-20-1 2-77), 
135·36 

Debates 
Failure to increase the price of 

sugarcane (Matter under rule 377) 
(lX--·22-12-77). 173-77_ 
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SHASTRI, SHRI RAM DlIARI 
--Concld. 
Fixation of Sugar Price (HAH Dis) 

(IX-14-12-77), 388-90. 
Policy on Sugar Industry and Dis· 

satisfaction amorut farmers on 
price of Sugar cane (Dis) (IX-
23·12-77), 467-71. 

Steps for removal of economic back-
wardness of fOUl districts of 
Eastern Uttar Pradesh (M) (VIII 
-7-12-77). 307-11. 

SHASTRI. SHRI Y. P.: 
All India Health Service (IX-

14-12-77), 157·58. 
Autonomy to Universities in 

Madhva Pradesh (lX-19-12·77), 
239-40. 

Ban Sagar Dam (VIJ-14-11-77l. 
217-19 

Closure of Training Centre for Blind 
in Debra Dun ClX-19-12-77), 
186-87. 

Construction of Railway line from 
Satna to Mirzapur (VII-IS-lI-
77). 196--98. 

Disposal of Damaged Wheat (VII-
21.11-77), 63-65. 

Drought Prone Area Programme 
during sixth Plan (VIlI-6·12·77), 
32. • 

Drug Factory in Rewa (VIlI-6·12-
77), 116·17. 

Grants to Sanskrit colleges by UGC 
(VIII~S·12-77), 33-35. 

Import of Crude Oil (VII---15-11-
77), 41-42. 

Industrially Backward Districts 
(VlI-16·11.77). IS2. 

Introduction of Rural Health 
Scheme in M.P. (VII-17-l1-77). 
171-73. 

Loan Advanced by Nationalised 
Banks to industrialists and far· 
mers (VI II-·2-12. 77). 105-06. 

Loan by Reserve Bank of India to 
Apex Co-opera rive Banks (VII-
I8-! 1·77), 129---31. 

Llcation of Large Deposits of Bau· 
xite in Semalia Sub·Tehsil in 
Rewa (VII-l 7-11·77), 66-67. 

SHASTRI, SHRI Y. P.-Contd. 
Nationa! Average of Land Under 

Irrigation (VII-14·11· 77), 87-88. 
New Railway we in Rewa Divi-

sion (VIII-I3-12·7), 75·76_ 
Opening of New Posts and Telo-

gra ph Offices in Rewa and satna 
Districts of M.P. (VII-17·1t-77). 
173-75. 

People living below povmy line 
(Vnl-7·12-77). 88. 

Railway }jne for Transportation of 
Mineral and forest resources (VII 
-15-11·77), 56. 

Reservation of Posts in Central 
GoverDnlent Offices for Handi-
capped Persons (VII-28·11-77). 
103.04. 

Sale of Levy Quota of Sugar in 
Black Market (lX-19·12·77). 
156--58. 

Setting up of a BHEL factory Rewa, 
Madhya Pradesh (VII-16-1--77). 
IS2.53. 

Setting up of a Super Thermal Plant 
at Farakka (VIl---16-11-77). 4. 

Setting up of Cement and Alu· 
minium Factories in Rewa Dis-
trict in Madhya Pradesh (VII-
16-11.77). 32·33. 

Setting. up of Training Centres' for 
imparting training in Carpet weav-
ing (VI 11-7-I 2-77), 24. 

Supply of Fuel by America to 
India (VII-I6-11.7), lSI-52. 

Dehales 
Constitution (Amendment) 8m: 
Insertion of new Articles 23A. 23B 

and 23C: 
Int.. (VlII-2·12-77), 297. 

Obituary Reference-
Death of Shri Prakash Vir Shastri 

(VII-23·11·77). 260-61. 

SHEJWALKAR. SHRI N. K.: • • 
Appointment to Class IV posts on 

Railways (VlII-6-I2·77). 87-~8. 
Bungling in Sugar Industry (VII-

18.11-77), 73. 
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SHEJWALKAR. SHRI N. K- SHETH. SHRI VINODBHAI B. 
~ontd. -Conld. 
Carriage facility availed by Com-

mercial officers of Allahabad 
Division (VII-I 5-1 1-77). 57-58. 

Commercial Inspectors in Allahabad 
Division (IX --20,12.77). 79-SO. 

Disappearance of Edible oils (VII-
18-11-77). 80-81. 

Export of Minerals (VIII-9-12·77). 
149. 

Grant to Gandhi Smriti Samiti (VII 
-28·11·77), 96. 

Implementation of 12·Point prohi-
bition programme (VII-14.11· 
77). 60-62. 

Incentive to Handloom Industry 
(VIII-30·ll-77). 144-46. 

Irrigation Schemes for Rajll.arh 
GU'la Vidisha Morena and Owa-
lior (VII~21·11-77), 161-62. 

Memorandum from National Union 
of Journalists .re. dismissal of 
Jouroalist Employees of National 
Herald, Lucknow and extension 
m V.P. Industrial Dispute Act 
(lX-15·12·77), 62. 

'Payment of T.A. Bill of Railway 
Officers (VII-29·11-77), 65-66. 

Pwcentage of Land under Desert_ 
(VII-28-11-77). 187-88. 

Posts of Dog Chasers in Allahabad 
Division NIII--13·12-77), 66. 

Problem of Dri!lking Water in the 
Villages (Vll-21-11-77), 117-18. 

Supply of Paraffin Wax to the States 
MI--15-11-77). 154-·58. 

Trade Centre Scheme in States (VIII 
-2-12-77), 72. 

Vendors working under fake con· 
tractors at Allahabad Railway 
Station (VTI-29-11.77), 232-33. 

Appeals pending regarding Customs 
and Central Excise Cases (IX-
16·12-77), 207. 

Bombay Jamnagar Flight Curtailed 
(IX-16·12-77), 206. 

Closure of Industries during Octo-
ber and November, 1977 (IX-
15·12-77). 127. 

Construction of Salaya/Mathura 
Pipeline (IX-20-12-77), 128-29. 

Contribution made by Companies 
by way of Advertisements in Con-
gress party magazines / Souvenirs 
(VII-l 5-11·77), 15. 

Effect of Import of Fishing Trawlers 
from Mexico on Indigenous ship. 
yards (VJII-12-12-77), 47. 

Groundnut solvent extraction for 
cattle Feed (VIII-12·12·77). 9. 

Introduction of Colour T.V. System 
in the country (VIII-30·11-77). 
14. 

Pilferage in Customs Godowns (IX 
-16-12-77), 208. 

Privy Purses (IX-14-12-77). 154-
55. 

Proposal for setting up oil refinery 
in Gujarat (lX--20·12-77), 26. 

Recommissioning of Chasnala 
Mine (VIII-8-12.77), 21. 

Repatriation of Funds acquired 
from Indians (lX--15·12·77). 77. 

STD Facilities among cities of 
Gujarat (lX-15·12.77), 11-12. 

Setting up of Training Cen~res fot' 
imparting training in Carpet weav-
ing (VIII-7·12-77), 23. 

Stability in the Export-oriented In-
dustries (IX-l 6-1 2-77). 57. 

Viramgam.Okha Broad Gauge Rail-
Visits of Official Delegations Ab· way Line (VIJI-13.12.77). 93-94. 

road (VIII-2-12-77). 59. 
Working of Expert Committee on SHINDE, SHR f ANNASAHEB P.: 

•• Companies Act and M.R.T.P. Acreage tInd;!r Sugarcane (VIU-
Act (VII-29·11-77). 94. 5-11-77). 212--·14. 

SHETH. SHRI VINODBHAJ B.: Avera2e realisation and Cost of 
Appeals pending in Income Tax De- Production of Sugar for 1976-71 

partment (IX-16·12-77). 206. Season (IX-19-12-77). 173·74. 
_ •• _______ ••• • __ .~ •• ,,_. ___ • __ w_ •• ~ __ ... ___ .. _____ .----... -----
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SHINpE. SHRI-~·;;~ASA~;-;-I~INDE. S.iR~-~NNASAHEB P .. 
-_ontd. -Concld. 

\ Calculation of Levy Sugar Prices for Sugar ex.ported and foreign excbanp 
1976-77 Season (VIlI-12-12-77'. earned (IX-16-12·77). 92. 
37.38. Sugar Exported by Sugar Factories. 

Commission on Review of Land and Foreign Exchange Earned' 
Ceiling Laws in States eVIIJ- (VIIl-I2·12·77), 157. 
5·12-77), 217-22. Use of Tractorq in Indian Agricul-

Cost of Production of SUiar (lX- tUIre (VIIl~12·12·77). 140--42. 
19·12-9T);-173.V"" Volume or Trade between India and" 

Cost of Sugarcane Cultivation (VIII China (lX-16.12·77), 225. 
12·12.77). 158-60. Volume of Trade between India and' 

Declaration from jud[l:es on observ· Pakistan (IX-16.J2·77). 22b. 
aJ'ce of prohibition nX-20-12· 
77). 187·88. 

Employees working in Shah Com. 
mission (JX-14·12·77), 208. 

Fodder Resources (VIII-I2-12·71), 
142. 

Improvement in Foreign Servicc 
(VIII-8-12-77), 46-47. 

Joint Indo-Polish industrial ventu· 
res (lX-I6-12-77). 227. 

Lower Aver31!.e Rea1i~ation than 
Cost of Production of Sucar dur-
ing 1976-77 (IX-19-12.17). 32-
33. 

New Sugar Factories (VIIl-5-12· 
77). 2IS·16. 

Non-avai!ability of DAP and Potash 
Fertiliser (VlII-.. S-12-77), 113~14. 

Non·Levy Sugar Prices as compar· 
ed to Our and Khandsari (VUl-·· 
S-12·77), 213.14. 

Nuthpa Jhakri Hydro-Electric· Pr0-
ject at Sutlej River (IX-14-12-
77). 121. 

Performance of Exports of vanous 
Commodities (IX--23·J2·77). 118. 

Priccs of Cotton (VIII-7·12·77), 84 
-88. 

Prospect'S of Rabi Crop in Maha. 
rashtra and Andhra Pradesh (lX 
-19-12-71), -174., 

Rationale of permitting Export of 
Basmllti Rice throuah Private 
'J'Irade (VIIl---9-12·77). 91. 

Debate, 
Water (Prevention and Control of 

Pollution) Cess Bill: 
Consid. (VII-28·11·77). 241-47. _____ _ 

smv SAMPAn RAM. SHRI: 
Agriexpo-A massive non·eveot 

(lX-16·12.77). 3-9. 
Allotment of Disputed land at Lolli 

Road by DDA (IX .. -19-12·77). 
79. 

Cenlral Grlvernment Ell1pl()~'e"s Con-
sumer Cooperative Society (Vn 
- ) 6-11.77). 8().81. 

Central Government EmployeeS 
Consumer Cooperative Society 
(V11-23-11.7.7). 74. . 

Charging of exorbitant rent by boos" 
owners in trans·Yamuna Areas 
(Vll-14.11-77l. 90. 

Closure of Bone Mills (IX-16·12-
77), 13. 

Complaints against Secretary R~n
way Station Porters' CooperdtivO 
labour Contract Society ltd .• AI- , 
lahabad (VIIl .. -13.12.77). 53. 

Cycle stand at Kanpur (IX-20·U-
77). 161-63. 

Cycle Stand contract at Allahabad 
(lX-2o-12· 77). S 1.52. 

Daily Wage employees dismissed 
by DDA (lX-19-12·77), 231-32. 

Departmental Working at Naiqf 
Goods Shed ClX-20·12·77). 163· 
M. 

Development of Tourism in Coope-
ration with States (VIII-2-12-
77). 128-29. 

Setling up of a Panel of Mini~ten I 
10 promote exporti (1X-16·12-
77), 224. ---_ .. _ ....... _-_._---_ .... ------_ ..... ---_._--_ .. _._- _._-
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SHIV SAMPATI RAM. SHRI 
-Contd. 
Eradication of Corruption and Mal. 

practices in Catering and Vend. 
ing Establishments (lX-20-12. 
77). 160-61. 

Expansion of capacities with Mini. 
mum capital investment (VIlJ-
7.12-77). 66. 

Furnishing of residences of execu-
tives by nationalised Banks (VB 
-18·11-77). 90·91. 

Goods handling work at MoghaJ. 
sarai (IX-20.J2-77). ]65.-68. 

Late announcement of results by 
Delhi University (VU-14-11-77). 
239. 

List of SC and ST (IX -14-12~ 77). 
25-26. 

Loopho]es in C..ompany Law re-
~Tdjng contributions to Political 
parties (VII---15·11·77). J 82·83. 

Number of Textile Mills lying clos. 
ed (VIII-30-11.77). 69-71. 

Officers Allotted Accommodation of 
a Class Higher than the Entitled 
Class (VlI-2]·11·77). ]58. 

Provision of Amenities to the Pitam-
pura Residential Colony. Ddhi 
(VII-21·11-77). 158-59. 

Railway statio!'Js porters' coopera· 
tive labour contract SOCiety Ltd. 
Allahabad (VIII - J 3- I :!·17). 189· 
90. 

Requirement of Labour for Parcel 
Handling work at Allahabad Rail. 
way Station (VIII - J 3-12· 77), 
22]·22. 

Re]ease of Priya Scooters instead 
of Bajaj Scooters (VII---23-J 1·77). 
175. 

Removal of Semi-precious stones 
from Taj Mahal (TX-19·12·77>. 
177. 

Robberies on Running Trains (VII 
• ·-]5·11-77). 184-85. 
Sale of Land at Exorbitant Rates to 

the Persons of Low Income Group 
(VII-21.11·77), 43. 

Seizure of spurious Drugs in the 
Capital (VII-24-11-77). 6fi. 

AM SHRI SHIV SAMPATI R • 
-Concld. 
Strike by Workers of Indian Drugs-

and Pharmaceuticals limited. 
Rishikesh (V1I-15-11-?7), 42-43. 

Taxes written off against Tatas. 
Birlas and other big Businea.-
Houses (IX-23-12-77). 109-10. 

Traffic aocidents in Delhi (lX-
14-12-77). 131·32. 

Debate., 
Sabota!!e of vital installations (CA)· 

(VTlf-30.11-77). 243-45. 
SHRIKRISHNA SINGH, SHRI : 

Dehates 
Policy on Sugar Industry and Dis-

satisfaction among farmers OQ, 
price of Sugar Cane (Dis) (lX-
23·12·77). 516-19. 

SIKANDAR BAKHT, SHRJ: 
Debates 

Housing problem in Delhi (Dis)' 
(VIII·-30·11.77). 354-64. 

Requisitioning and Acquisition of-
immovable property (Amend-
ment) Bill' 
Consid. (IX--.22-12.77) 235. 24S-

46. 
Motion to pass (lX-22-12-77). 

247. 249. 
Water (Prevention and Control of' 

Pollution) Cess Bill: 
lnt. (VII-J4·11·77). 329-3(J. 
Consid. NTT-28-11-77). 226--28._ 

266-71. 
Consid. cl. (VIT-28.1l·77). 274. 
Motion to pass (VII-28·1l·77). 

247. 
SINGH. DR. B. N.: 

Coal Mining by Solid Blastin~ Me-
thods (IX-14·12· 77). 1m. 

SINHA. SHRJ H. L. P : 
Auditing the Accounttl of Marine--

Products Export Development 
Authority (VIII-2.12·77). 165. 

Export of Wheat Bran (IX--23-12-
71). 71-72. 
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:SINHA. SHRI H. L. P.-Conld. 
Sanction of Compensation Ito Faml-

iies of Accident Victims (VlII-
6-12-77). 132-33. 

Shifting of offices of Marine Pro-
ducts Export Development Auth-
ority (VIII-2-12-77), 62-63. 

Trade Promotion Office for Marine 
Products Export Development 
Authority (VIU-9-12-77), 55. 

SINHA, SHRI PURNA: 
Central Financial Aid for Housing 

under the Plantation La\&our Act 
(VlII-12-12-77), 17-18. 

Construction of a Bridg~ on Brahma-
putra between Sil~hat and 
Texpur (IX--t 4-t 2-77), 173. 

Discontinuation of Deduction of 
Premia of LIe Policies under 
Salary Service Scheme by 
Management of Singarcni Col-
lieries (lX-6-12-77). 136. 

Flood in Brahmaputra NIII-
12-12-77). 228-30. 

Naptha Cracker Unit in ·BRPL 
(VIlI-6-12-77), 12. 

Proposal for Zonal Headquarters of 
FCI in North East (VIII-12-12-
77). 225-26. 

Rehabilitation of Tribals in Gahpur, 
Assam (VIII~12-12-77), 115-16. 

Debates 
Constitution (Amendment) Bill: 
'(Amendment of Articles 341 and 

342): 
Int.. (VII-18-IJ-77), 29H~ 
D.S.G. (Genera!), ]977-78 (IX-

14-12-77), 312-13. 
Inland steam vessels (Amendment) 

Bill: 
Consid. (V 1I-·'} 6-11-77), 286-

89. 
Payment of Bonus (Amendment) 

Bill: 
Motion to pass (VIH·-12-12-77l. 

291-92 
Re. Discussion on prices of 
Suga~ane and Gur (IX-22-12-
77), 153. 

SINHA SHRI PURNA-Contd. 
Workeu. !trike in Assam Tea Gar-

dens for non-provision of Labour 
Quarters (Matter under 377) (IX 
-20-12-77). 42]-22. 

Strike by Employees of Govern-
ment of Assam (Matter under rule 
377), (IX-23-12-77), 455-50. 

SOMANI. SHRI ROOPLAL: 
Swearing in of (VH-14-1l-77), 2. 

SOMANI. SHRI S. S.: 
Abolition of Untouchability (VII-

16-11-77), 89. 
Air Service between Jodhpur, Jai-

salmer and Bikaner (IX-23-12-
77). 239-40. 

Another change in tydttem of sec-
ondary education (VU-14-n-
77). 197-98. 

AMngement to supply water in De-
sert Areas CVU-28-11-77), 196-
97. 

Arrest of Saboteurs in connectiOn 
with accidents near Rewari and 
Akola (IX-20-12-77), 211·12. 

Assault on the officers of the Indian 
High Commision Australia (Vn 
-17-11-77). 152-S3. 

Attacks of J anata Party offices and 
Leaders (IX-14-12-77), 201-02. 

Ban on Export of Vegetables (VII-
18-11-77), 189-90. 

Bomb scare on frontier mail (VIl-
IS-11-77). 183-84-

Camel Post Office (lX-22-12-77), 
37. 

·Cases of Wator and Power Disputes 
between Rajasthan and Punjatl 
(VIII-12-12-77), 99-100. 

Citizenship to refugees from Pakis-
tan settled in Rajasthan (IX-
19-12-77). 18S-86. 

Complaints ret.:eived by Chief Exe· 
cutives of Banks Reg. loan to 
small industries in villages (IX-
16-12-77), 105.. . 

Cotton Yarn Export (VIIl-30-11-
77), 203-04. 

Cycle R.ickshaw CVIl--23-11-77), 
101. 
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SOMANI. SHRI S. S.-Contd. SOMANI. SHRI S. S.-Contd. 

'. 

.Death of Female Population (IX-
22-12-77). 87. 

Educational Facilities to Childlr¢D 
of MISA Prisoners (VII-28-I1· 
77). 75·76. 

Effect of Expiry date vaccines on 
Children (VIII-8-12-77). 116. 

Exploration of New Oil wells by 
ONGC (VIIl-·23-12-77), 203·04. 

Extending Cooperation by Danish 
Government for Child Care Ser· 
vices of Rural Areas (IX -22-12-
77). 106. 

Fixation of Prices and Stock limit 
of Blsential Commodities and 
Vegetable Oils (VII-18-l1.77), 
188-89. 

Fore·ilZn markets for Indian hand-
loom apparels (VIII-2- L2-77), 
149-50. 

Hindi at Agri-Expo. 1977 (IX-
23-12-77). 201-02. 

Hindi speech by External Affairs 
Minister in U.N.O. (VIl-17-11-
77). 31-32. 

lmplementation of 12 Point Prohi-
bition Pro~amme (VII-14-11-
77). 60-62. 

Improvement in the Backward area 
of Rajasthan (VIr-28·II·7?), 
138. 

Incentive to Minority Communities 
engaged in their Traditional Types \ 
of Small Scale Industries (VlI- I 
23- t 1-77). 203. 

Increase of price of Paper (VlIl- I 
30-11-77). 221. , 

Instmments to X-ray Air Passengers I 
at Airports (VII-18.11-77), 189. I 

Integrated programme for Develop-
ment of Cattle and Milk in Rajas- I 
than and Madhya Pradesh (IX-
19-12-77), 45. I 

Loans advanced by Nationalised I 
• • Banks for Agriculture purpose 

(V111-9-12-77). 174. . , 
Loans for construction of Farm 

Ponds under Drought Prone Area 
Programme (IX-19-12-77), 161. 

Medical assistance to Rajasthan for 
a disease caused by impure water 
(lX-l 5-12-77), 64. 

New Railway Lines in Rajasthan 
(VIII-l 3-12-77), 202"()3. 

Opening of Cheap Hotels in each 
State (VIII-9-12·77), 40. 

Persons detained under COFEPOSA 
(IX'-23-12-77). 57-58. 

Popularity of Indian Sports Goods 
in foreign countries (VlII-2·12-
77), 151. 

Priority for introduction of new 
trains in BackwalId Areas (lX-
20-12-77), 43·44. 

Produ..."tion and Export of Naptha 
(VIII-l 3-12·77), 54--56. 

Production of cotton (VIU-7.12. 
77). 78. 

ProductiOn of Oxygen (IX-14·12-
77), 6S-70. 

Proposal to amend provision of 
Anticipatory bail (VII-16-1I-
77), 50. 

Provision of Cushions in Second 
Qass Three-tier Broad Gauge 
Sleeper Coach~s (VII-29.11.77). 
197·98. 

Pulse productions (VII-14.11.77). 
203~. 

Reduction in the Price of Coffee 
Powder (VIII-2-1lo77). 38-39. 

Review of Central Laws extending 
J&K (VIl-23-11-77), 100. 

Rising prices of Stainless Steel 
(VIII-8_12-77). 36. 

Rolling Plan Concept (VII-16-11-
77), 61·62. 

Satellite Link with Pakistan and 
Middle East Countries (VII-
24.11-77), 137-38. 

Scheme for Improvement of Cattle 
Breed (VIl-28-11-77). 197·98. 

Scheme to Reduce Pressure of 
Population on Agriculture (IX,-
I 9-12-77), 87-88. 

Shifting of Slaughter bouse of DeIbl 
(IX-19-I2·77), 185. 

Size of the Postcard (VIT-24-11. 
77), 51. 

----------~--------
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SOMi\NI, SHRI S. S.-ConcId, i 

Skyjacking of JAL plane from,lBom-
bay to Dacca (VIl-18-1l-7-n, 44-
4S. 

T.V. Sets for Rural Population (VII 
-23-11-77), 201. 

Telegram in Oevanagari (lX-22-12-
77), 106. 

Threat to Prime Minister from 
Anand Marg (VJI-17-11-77), 
151-52. 

Travel Concession to Physically 
Handicapped (VIll-6-12-77,. 
103-04. 

Utilisatlon cif Poor Quality of Sugar 
by Coffee Board (VllI~2-12-77), 
198. ' 

Visit of Foreign Tourist to Jaisal-
mer (lX-23-12-77), 240-42. 

SOMASUNOARAM, SHRI S. D.: 
Allocation of Funds for Housing for 

SC and ST NIII-S-12-77), 63-
66. 

Allotment of Paraffin wax to Tamil 
Nadu (VI1-29-11-77), 78-79. 

Anticipated indigenous production 
of Petroleum (VIlI-6-12-77), 
141-42. 

Bihar Steel, Alloys Ltd. and French 
Firm (IX-15-12-77), 116. 

ConstlrUction of Bulk Storage Go-
downs (VI1-14-11-77), 133. 

Construction of Railway Lines in 
Backward Areas (VIl-29-11-77), 
205. 

Conversion programme of meler 
gauge into broad gauge (Vll-
15-11-77), 117-18. 

Damage of Wheat Stored by Cen-
tral Warehousing corporntion 
(VITI-5·I2-77), 186-87. 

Departmental promotion of EngI-
neers in C.P.W.D. (VIJ-l4-11-
77). 180-81. 

Development of National Highways 
in Tamil Nadu eVU-23-11-77>, 
103. 

DirectivOti to Developmental Banks 
reg. Criteria for giving loans (VIll 
-9-12-77), 70. 

SOMASUNDARAM, SHRI S.O.-
Contd. 
Exodus of Trained Medical Mell 

(VII--17-1-77), 57-59. 
Export of Jute (IX-16-12-77), 76. 
Implementation of the Urban Land 

Ceiling Act (VII-28-H-77). 100. 
Import of Fertiliser (VII1-5.12.77). 

183-92. 
In.crease in cases of robberies of 

passengers in running train (Vll 
-15-11·77), 225-26. 

Industrial Ucensin~ Policy (VII-
16-11-77), 136-37. 

Land Reforms (VIl-14.U-77) 44-
45. ' 

Maintena:lcc of GPF Accounts ot 
South Westem. Zone of Centra) 
PWD (VIII-S-12-77). 143. 

News Item under 'City lights" 
'Novel education' (VIII-7-t2-
77). 61-62. 

Part played by Steel Plants in Pro-
motion of and Assistance of An-
cillary Industries in Surrounding 
Areas (IX-15-12-77), 28. 

Percentage of increase in consumer 
~Ce Index (VII-l 8·11-77). 49-
SO. 

Policy Guiding Construction of New 
Railway Lines (VlI-29-11.77J. 
205-06. 

Prevention of Strikes in Railways 
(VlI-29-11-77). 206. 

Production of Electricity through 
Nuclear Power (VllI-30-11-77). 
52-54. 

Profit in Drug Trade by Multi-
nationa1 Drug Firms (VIII-" 
13-12-77). ~2. 

Railway Zones working at a Loss 
or shOwing Surplus (VII-29-1l-
77), 209. 

Recommendations of the Pillai 
Committee CIZ-23-12-77), 139. 
40. 

Recruitment in the store keeP.ing 
cadre in IAF (VII-16-11-77).'4r. 

Reservation of vacancies for SC{ST 
" in public sector undertakings 

(VIII-2-12.77). 78'-80. 



NAME INDEX 50.s 

SOMASUNDARAM, SHRI S.D.-
Concld. 
Revision in the rules of recruitment 

and promotion of c.P. W.D. en-
gineers (VII-14-11-77), 179. 

Rise in Cost of Living Index (VII-
18-11-77), 81-82. 

Rise in priCes of Essential Com· 
modities (VIl-18-11-77), 195-
97. 

Study by Indian Institute of 
Management, Bangalore on Rural 
Development (VlH-12-12-77). 
13. 

Survey for Tourist Accommodation 
Requirements (VI 1-· ) 8-11-77), 
94. 

Termination of Fifth Plan (VII-
16-11-77), 135. 

Urban and Rural Housing (VlJ-
14·11.77), 177-79. 

Use of Thorium Reactor Fuel (IX 
-14-12-77), 90. 

Utilization of Steel (VIl-24-11-77), 
80.81. 

Working of Nehru Yuvak Kendra 
and National Service Scheme (VI] 
-21-11-77). 39·40. 

STEPHEN, SHRI C. M.: 
Ar.rest of Senior Civil Servants (VII 

-23-11-77), 11-13. 
Decline in Production Growth Rate 

22-
Sale of imported polythelene and 

Rubber compounds in Black Mar. 
ket (VIU-9-12-77), '25-32. 

Use of I.AF. Planes by former 
Minister of State in the Ministry 
of Defence (VlII-30·1l-77), 237· 
38. 

Debates 
Alleged failure of Government to 

give protection to Harijans and 
other voters during the recent 
bye.elections in U.P. and Bihar 
and large scale rigging of electiona 
(A.M.) (lX-23-12-77), 392-96. 

• "Banking Service Commission (Re· 
peal) Bill: 
Consid. (VII-29-11-77). 352-
58. 

STEPHEN. SHRI C. M.-Contd. 
Constitution (Forty.fourth Amend-

ment) Bill: 
Motion to pass (IX-20-12-77). 

313-15. 
Cyclones in the States in the Soutb 

(M) (VIl-24-11-77). 271-76. 
Disapproval of the Banking Service 

Commission (Repeal) Ordinance. 
1977 (Res) (VII-29-11·77). 352 
58. 

Financial assistance to Kerala 
(Statement under Direction 115) 
(IX-23·12-77). 335-38. 

Payment of Bonus (Amendment) 
Bill: 
Consid. (VIII-7- I 2-77), 256-

63, (VIII-9· 1 2-77), 281-305. 
Public Sector Iron and Steel Com-

panies (Resliructuring) and Mis· 
cellaneous Provisions Bill: 
Int. (IX-22-12-77), 166-70. 

Publication of Books on Pandit 
Nehru and Mahatma Gandhi and 
attempt at devigrating the leaden 
(Matter under Rule 377) (V1lI-
6·12.77), 299-300. 

Question of Privilege against Chair. 
man, Calcutta Port Trust (IX-
22-12·77), 148·49. 

Question of Privilege against Shrt-
mati Indira Gandhi and oth~ 
(VlI-16-11-77). 208·09. 222-24. 
234-35; (VlI·-17·11·77), 229·30. 

Re. Discussion on cyclone affected 
areas (VIII-1-12-77), 201-02. 204.. 
OS. 

Re. Fast by Neo Buddhists (VlI-
21.11·77), 261-62. 

Re. Motion for Adjournment (VU 
-14-11-77), 268-71. 

Re. Question of Privilege (Vll-
29·11-77). 249-50. 

Reported assault by R.S.S. worken 
on Shri Damodaran Nair. a guide 
of Gandhi Smriti (CA) (VI1-
17-11·77), 256-65. . 

Statement on 'Sa.m.acbar' by the 
Minister of Information and 
Broadcasting (M) (VIII-300U-
77). 27~3. 
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SUBRAMANIAM. SHRI C.: 
Debates 

Recent Cyclones and floods in the 
Southern States (M) (VIII-6-12-
77). 381-85. 

SUDHEERAN, SHRI V. M.: 
Guaranteed Supply of Rice to 

Kerala (VlI-14-11-77), 114-15. 
Proposal Received from Kerala for 

establishing a National Institute 
of Ayurveda in Kerala (VIl-
24-11-77), 54-55. 

Railv.ay line between Alleppey and 
Ernakulam (VII-·15-11-77). 65. 

Search for Minerals in Kerala (VII 
24-11-77), 115. 

Sports School in Kerala (Vll-
28-11-77), 73-74. 

Violation of International Health 
Regulations (lX-15-12-77), 114. 

Debat~s. 

First Report of the· Railway Con-
vention Committee (Res) (lX-
22-12-77), 219-21. 

SUKHENDRA SINGH, SHRI: 
Advance non-plain aid to States 

(VIII-2-12-77), 227. 
Attack on Indians Abroad by 

Anand Margis (VH-17 -11-77), 
11-19. 

Attacks on Janata Party offices and 
Leaders (IX-I 4-12-77), 201-02. 

Ban sagar Dam (VII-14-1l-77). 
217-19. 

Banana Production in M.P. (IX-
19-12-77), 147. 

Books on Flora and Fauna (VlI-
28-11-77), 112-13. 

Central Grant for Agro Industrial 
Purpose to M.P. (VIII-12-12-
71), 143. 

Cost of Production of a Pair of 
Rai! Wheel (IX-22-t2-77), 133. 

Credit facilities to small farmer by 
Nationalised BanD ax-16-12-
17), 183. 

Dairy Farms (VTII-12-12-77), 130. 

SUKHENDRA SINGH. SHRI-
Corud, 
Decline in Demand of Ready Made 

Garments in World Market (IX 
-23-12-77), 54. 

Decrease in Production of·· Mica, 
Manganese. Iron-ore in Private 
Sector (IX-15-12-77). 41. 

Development of sites of Tourist 
interest in MaJhya Pradesh dur-
ing Fifth Five Year 'Plan period 
(IX-l 6-12-77), 22-30. 

Development work of Railway lines 
in M.P. in the Sixth Five Year 
Plan (Vill-13-12-77), 82-83. 

Estimates of National Income for 
Rural and Urban areas (VlI-16-
11-77), 195-98. 

Expenditure on Coal based fertili-
sers (lX-20-12-77), 168. 

Extraction of Uranium from Sea 
water NIII-7-12-77), 47. 

Financial As!>istancc to Institutions 
in Foreign Countries (1X-19-12-
77). 147-48. 

Financial help to cultural Institu-
tions from Lalit Kala Akademi 
ClX-19-12-77), 49-50. 

Hindi Translation in P&T (VIJ-
17-11-77). 138-39. 

Loss by Sindri and Nanga) Fertili-
sers Plants (VIII-I3-12-71). 177-
78. 

New Companies registered during 
1975-76 and 1976-77 (1X-20-12-
17). 53.' 

Pay Scales of Translators in P&T 
Department (VII-17-11-77). 
138-39. 

Proposal to run n Dire~t Train from 
Jabalpur to Nagpur via Chhind. 
wnra NIII--13-12-77). 171. 

Quasi-permanent Employees (VII 
-16-11-77),72-73. 

Raising Pellsiom of Freedom figh. 
ters (VTTI-30-11-77), 58. 

Representation from Satna Munici-
pality (V1I-15-11-77). 105-06. 

Request from Punjab. Hllryana and 
Rajasthan Government for rais-
ing' Support Price of Cotton rvm 
-7-12-77), 160. 
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SUKHENDRA SINGH-Contd. 
Rural Indl;btedness in States MU 

-12-12-77), 195-96. 
Scarcity ot Oils (Petroleum Pro-

ducts) in Country (Vn-29-11-
77), 123-25. 

Scheme for Drought affected Areas -
of Madllya Prade~h (VIU-12-
12-77), 194-95. 

Setting up of a Telecommunication 
Equiptnt nt Factory in Madhya 
Pradesh <IX-22-12-77), 46. 

Stopping oi Tribal Development 
programme in Tribal Develop-
ment Blocks (VII-16-11-77), 
\99-200. 

Training in Indian Culture (VIIl-
12-12-77), 59-60. 

SUMAN, SHRI RAMJILAL: 
Action against District Manager 

and Asstt. Manager of F.C.I. 
Agra (VII-21-1l-77). 130. 

Attack on Janata Party offices and 
leaders (IX-14-12-77), 201-02. 

Basis on which hotels are star-
categorised (VIII-2-12-77), 17. 

Cases pending with Supreme Coun 
and High Courts NU-1S-11-
77), 190-92. 

Cheaper Hotels for Tourists in 
Agra (VII -18 ·11-77), 2()()"0I. 

Conference of Teachers to drive out 
IDiteracy (VII-14-H-77), 10-11. 

Detention of Pakistanis in India and 
Indians in Paki"tan (IX-15-12-
77). 161. 

. Development of Agra Airport as 
International Airport (IX-23-
]2-77), 116-17. 

, 

Dining Car Attached to Taj Express 
(VIII-13-12-77), 152-53. 

Expenditure on Ministers nX-14-
12-77), 52-54. 

Fertilizer Factory in Agra Division 
. (VH-29-11-77), 117 .• 

Fertiliser Plant in Mathura CIX-
20-12-77), 130-31. 

Haj Pilgrims (VIl-17-11-77), 206-
07. 

33-159 LSS/NDI78. 

SUMAN. SHRI RAMJILAL~Contd. 
Halt at Agra by three Express 
Trains (VII--13-12-77), 10-16. 

Harijan Students' Hostels aX-19. 
12-77), 105 . 

Houses for HariJans. t VlI-·23-11-
77), 63. 

Improvement of National Healtb 
(JX-15-12-77), 81. 

Letters of Threat Received by 
Indian High Commission in Lon-
don (VII-24-11-77), 98. 

Malaria in the Country (VlJ--17-
11-77), 177-78. 

National Wage Board to study 
National Wage Policy (VIII-2-
12-77), 144. 

P.A.C. revolt in Uttar Pradesh (VII 
-16-11-77), 164. 

Penal prOVlSlODS for producin, 
more than two or three children 
(VIII-1-12-77), 92. 

Pension given to freedom figbten 
(VII-16-11-77), 164-65. 

Protection by Government to Agra 
Shoe Industry (VII-16-11-77), 
53-54. 

Provision of Telephones to villa,es 
having more /less than 5000 
population (lX-22·12-77), 18-
23. 

Purchasing and Selling Price of 
Rapeseed oil (VII-18-11-77), 
78·79. 

Railway Bridge on Shikohabad 
Bateshwar Road (VIII-6.12-77), 
138-39. 

Railway Overbridge at Ferozabad 
(VII-IS-H-77), 125. 

Raising of Pay Scales of Employees 
Working in Rural Post Offices 
(VII-17-11-77), 207-08. 

Renaming of Historical Places 
(VIII-30-11-77), 147 . 

Representation of S.C. and S.T. iJa 
the Armed Forces (VII-16-11-
77), 161-64. 

Review of Land Reform Law. (Vll 
-21-11-77), 231. 
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SUMAN. SHRI RAMJILAL-Contd. 
SUlVe:r of places connected \ with 

Civilisation and Culture of India 
(IX-19-12-77), 212-13. 

Telephone Exchange at Firozabad 
U.P. (VII-I 7-11-77). 102-03. 

Utilisation of Sale proceeds of 
tickets sold at Historical places 
in Agra (VII-21-11-77). 131. 

Vikreta Sahkari Samiti Limited. 
Hathras Junction (VIII-13-12-
77). 151-52. 

Debates 
Cyclones 10 the States in the South 

(M) (VII-24-Il-77). 251-54. 
Statement on 'Samacbar' by the 

Minister of Information and 
Broadcasting (M) (VIII-30-II-
77), 292-98. 

Supreme Court (Number of Judges) 
Amendment Bill: 

Motion to pass (lX-I0-12-77). 
475-76. 

SUMAN. SHRI SURENDRA JHA: 
Financial Assistance for Sports 

Hostels in Bihar (lX-19-12-77), 
55-56. 

Grants to universities in Bihar (IX 
-19-12-77), 152-54. 

Medical Re-imbursement Claims of 
507 Army Base Workshop, Kan-
kinara (IX-14-12-77), 178. 

Publications brought out by Sahitya 
Akademi (VIII-12-12-77), 65-
66. 

Teaching AYUlVeda in Kameshwar 
Singh Darbhanga Sanskrit Uni-
versity ax-IS-I2-77). 44. 

Works undertaken in North Bihar 
to attract tourists (lX-16-12-77), 
78. 

SUNNASAHEB. SHRI A.' 
Debates 

Cyclones in the States in the South 
(M) (VII-24-11-77), 237--40. 

Reported failure of Central Gov-
ernment to give adequate finan-
cial assistance to cyclone-hit 
Southern States (CA) (VIU-l. 
12-77). 242-45. 

SURENDRA BIKRAM. SHRI: 
Acquisition of Land for Jawahar 

Bhawan. U.P. (VIl-21-11-77). 
156. 

AlU"eement with Sweden on A1for~ 
station (VII-28-11-77), 47-49. 

Alleged changes in Pilai Panel Re-
port nX-16-12-77). 89. 

COB Licences to be obtained by 
foreign Drug Companies (VUI-
6-12-77), 181. 

Canalised Drugs imported by sic 
(IX-23-12-77). 99. 

Central Air to Uttar Pradesh and 
Rajasthan for Agricultural Deve-
lopment MII-S-12-77), 171-72. 

Complaint against the General 
Manager of the Clothing Ord-
nance Factory. Shahjahanpur 
(VII--I6-11-77), 150-51. 

Conduction of Economic census to 
ascertain Backwardness of People 
(VIH-7-12-77), 208. 

Construction of shed. Over Bridge 
etc. at Shahjahanpur Railway 
Station (VIII-13-12-77), 200-01. 

Decision taken in Yoga Conference 
held in Patna (IX-22-12-77). 
102. 

Dramas and Feature Plays broad-
cast over AIR during Emergency 
(VIII-7-12-77). 191-92. 

Exploitation of Tribals and Adiva-
sis 'by money lenders (VIII-7. 
12-77). 35-36. 

Finances sanctioned to the State 
Governments lor Rehabilitation 
of Ex-Servicemen and War 
Widows \VII-23-1l-77). 162 .. ' 

Five Year Master Plan for TOUrism 
Development in Madhya Pradesh 
(VTII-9-12-77). 112. 

Indian Wagon Industry (VIII-7. 
12-77). 17~-74. 

Issue of Licence to MIs C. E. Ful-
ford m P. Ltd. (VI1l-7-12-77). 
69-70. • • 

Issue of Licences to IDPL and 
HAL (lX-20-12-77). 231-33. 

Issuing of Commemorative stamps 
of 'Kakori Martyrs' (VIU-8-12-
77).41. 
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SURENDRA, BlKRAM SHRI- SURENDRA, BIKRAM SHRI-
Comd. Contd. 
Land for Nehru complex. New 

Delhi (VII-14-11-77), 133-34. 
Licences granted to drug companies 

(VIIl-6-12-77), 179-80. 
Licences issued to Mis Hindustan 

Antibiotics Limited, Pimpri and 
Smith Stainstreet (IX--20-12-77), 
57-64. 

Manufacture of Spurious Quinine 
Tablets (Vn~17-11-77), 202. 

Manufacture of sub-standard Ayur-
vedic Medicine (IX --15-12-77). 
95. 

Medical Assistance by Red Cross 
Society to Cyclone Hit People 
(lX-22-12-77),3-9. 

Misuse of funds for Dredging River 
Hooghly (VII-23-11-77), 170. 

Naptha Cracker Unit in BRPL 
(VIII-6-12-77), 11-12. 

News item captioned "Hindustan 
Photo Films a Parasite of the 
Film Industry" (lX-14-12-77). 
19-24. 

New Projects for Coal (VIII- 30-
II-77), 220. 

Notification for Acquisition ()f Land 
for Nehru Complex, New Delhi 
(VIII-12-12-77), 190-91. 

Number of programme executives 
A.S.Ds and S.Ds in Television 
Centre, Delhi (VII-16-11-77). 
148-49. 

Number of telephone connectIons 
at Barhalganj, District Oorakh-
pur, and Trunk Call booked 
from there (IX-15-12-77), 170. 

Officials of A.I.R. and T.V. sent 
abroad for Seminars and Train-
ings (VII-23-11-77), 169. 

Over production of items by 
Foreign Dmg Firms (lX--.lO-12-
77), 228-29. 

Post Offices in the country r.x-
,15-12-77), 72. . 

• Private sugarcane crushers (VIll-
12-12-77), 226-27. 

Production without proper Licences 
by M Is Pfizer and M! s Sandoz 
(I) Ltd. (VU-29-11-77), 7'1,.73. 

Profits earned by MIs Sandoz. 
MIs Pfizer and MIs Glaxo (VIa 
-6-12-77). 177-79. 

Proposals for COB Licences (Vm 
-6-12-77), 181-72. 

Proposal to export sugar durina 
current calendar year (VUI-2-
12-77), 169. 

Proposal to raise retirement age and 
Pension of Judges (VIII-13-12-
77), 144-45. 

Proposal to supply wheat and Sugar 
through Super Bazaras and 
Janata shops (VIII-S-12-77), 21-
22. 

Provision of PCO in Post Offices 
and Sub-Post Offices of Shah-
jabanpur district, u.P. (VIII -1-
12-77), 82. 

Railway line from Shabjahanpur to 
Pailani aX-20-12· 77), 194-95. 

Release of students arrested during 
emergency (VII-16-1l-77), 149-
50. 

Requirement of Fertilizers (VUI-
12-12-77), 80-81. 

Rise in Prices of Sugar after 
announcement of Sugar Policy 
MI-21-11-77), 38-39. 

Sale of Birds and Skin of Animals 
(VIII-12.12-77), 143-44. 

Sanctuary in Districts (Vrn-l2-
12-77), 189-90. 

Scrapping of Subsidy on controlled 
cloth (VIH-30-11-77), 113. 

Seed for Rabi Crop (VII-28-11-
77), 150-51. 

Setting up of Committee to probe 
into the loans given by Central 
Bank to Kohinoor Mills (VIII-
2-12-77), 84. 

Setting up of Steel Plant with the 
Assistance of Russia (VII-I 7-
11-77),203. 

Shortage of Energy (VU-16-11-
77). 31·32. 

Shortage of Pulses <Vn-l4-U-77). 
155·56. 
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SURENDRA BIKRAM. SHRl-
Comd. \ 
Shortfall of production in Hindus-

tan Antibiotics Ltd. (IX--20-12. 
77), 229·30. 

Single Price Policy for Metals (Vn 
·-17-11·77), 66. 

Strike by Barauni Refinery Em· 
ployees (VII-29-11-77), 229·30. 

Strike by Workers of Indian Drugs 
and Pharmaceuticals Limited 
Rishikesh (VII-IS-H·77), 41-42. 

Strike in Delhi Milk Scheme (VIl-
14·11·77), 154·55. 

Strike in H.S.C. Ltd. (VII-17-1l· 
77), 201·202. 

Study Group to make recommenda-
tions on Wages, Income and Price 
PoliCY tVII-18-11-77), 97·98. 

Tax cut on Air Conditioning and 
Refrigeration Equipment (VII-
18-II-77), 165. 

Trade Agreement with China (\ TIl 
-2·12· 77). 183. 

Training of Peasant Volunteers (Vll 
-21-11.77), 121-22. 

Transfer of CSIR Laboratories 
to Ministries (vII-23-11-77), 38. 

Unemployed Persons in Delhi (VllJ 
-1-12-77), 138. 

UniformIty in the Distribution of 
Sugar. Vanaspati and Pulses (IX 
-16·12-77), 212. 

Verification at Passport {onns (VII 
-24.11·77), 117. 

Visit to education Minister of 
USSR MI-14-11-77), 30. 

Waiting List for Milk Tokens of 
Delhi Milk Scheme evlll-5-12· 
77), 93·94. 

Welfare of Miners (VII-24·n-77), 
1-6. 

Wheat Produdion (VU-28-11·77), 
133·34. 

Debate,~ 

R.e. Discussion on prices of Sugar· 
cane and Gur (IX-22-12·77). 
ISO. 

SURYA NARAIN SINGH: 
Alcohol based industry (lX--20-1l-

17). 268·69. 
Connecting of Sidhi Town by a 

Train (IX-20·12·77). 116. 
Expansion of Banking Facilities in 

Backward Regions of Madhya 
Pradesh (1X-23·12·77). 49-50. 

Geological Surve~' of Sidhi Distt. 
of M.P. CIX-22-12-77), 125. 

Less procurement UX-19-12·77).· 
125. 

Loans by Banks for Agriculture 
Development (lX-23-12· 77). 
20·14. 

Opening of Head Post Office m 
Sidhi (lX-22-12·77). 70. 

Railway line in M.P. UX-20-12-
77), 267·68. 

Setting up of an Export Oriented 
Aluminium Plant in M.P. (IX-
'12·12-77), 134. 

SURYANARAYNA, SHRI K.: 

Amounts Advanced by National 
Cooperative Development Cor· 
poration Limited tVII-18·11· 
77), 82-83. 

Drought in Andhra Pradesh (lX-
21·11· 77). 30·31. 

Exploration by ONGC in Godavari 
and Kaveri River Basins (VU-
15·11·77). 97. 

Opening of new branches and ad· 
vance!: made by pUblic and pri· 
vate sector Banks (Vll--18·.11-
77). 208. 

Project Report on Steel Plant at 
Visakbapatnam by Dastur &.) 
Company (VIl-17-11-77). 94 

Report of Industrial Bureau of cost 
and prices re: losses by new 
Sugar Factories (VII-I4-11-
77). 79·80. 

Visit of USSR team to Andhra Pra· 
desh and Orissa (VIII-8·12-77), 
48. . . 

Debates 
Demands for Supplementary Grants 

(General) 1977·78 (VIII-·13·-t2--
77), 320-35. 



SURYANARAYNA, SHRI K.-
Cunld. 
Policy on Sugar Industry and Dis-

satisfaction among tarmers on 
price of Sugar cane (Dis) (IX--
23-12-77), 477-80. 

Recent Cyclones and floods in the 
Southern States (M) (VTlt- -6-12-
77). 332-39. 

SWAMINATHAN. SHRI R. V.: 
Air Cargo complex at Degumpet 

Airport (VIII-9-12-77), 203. 
Complaints against High Officials 

in the Ministry of Commerce 
(JX-23-12-71l. 193-94. 

Conference of State Ministers ot 
Irrigation (VIIl-12-12-77), 169. 

Deterioration in the working of 
nationaiised Banks (lX-16-12-
77), 128. 

Disparity in House Rent Allowance 
of Employees in FCI Delhi (IX 
-20-12-77). 137. 

Employment of Engineerlflg Ora-
duates in GIC aX-23-12-7i). 
217. 

Entertainmen~ Expendilure by Air 
India High Executives Abroad 
(IX-23.i2-77). 11. 

Extension of 228 Branch Lines (IX 
-20-12-77), 32. 

Firing on the Crew of Mughalsaral-
Lucknow Passenger Train (VIII 
--13·12-77), 30. 

Food production in Salt and Alka-
line affected fields (VITJ- -12·12· 
77), 39-4U. 

Foreign Aid "ffer to West Bengal 
(IX-23-12·77). 9]-92. 

Halt at Agra by three Express 
Train (VIlI-13-12-77). 15-lb. 

Help for students who suffered on 
Acddent of CycJont' in Tamil 
Nadu. Andhra Prade~h and 
Kerala (TX-19-12-77), 245. 

·Los~ ((J Communication System due 
• to Cyclone in Tamil Nadu. 

Kerala and Andhra Pradesh (IX 
-22-12-77),33. 

Loss to Railways due to Cyclone 
in Tamil Nadu (VIIl-13-12-77), 
214-15. 

sil 

SWAMINATHAN, SHRI R. V.---
COn/d. 
Medical help to cyclone hit statcl 

(IX-15-12-77), 165. 

Proposal to stop import of Refinocl 
Bleached and DeodorIsed oil 

(VIII-9-12-77), 39. 

Selling of Two Ships by Tamn 
Nadu Government (IX-14-12-
77), 148·49. 

Shortage of Petroleum Products in 
North West Region (VIII-13-12-
77), 215-16. 

State-wise strikes during March to 
November 1977 (VIlI-8-12-77). 
6. 

SWAMY, DR. SUBRAMANIAM: 

Academicians attending Internatio-
nal Academic Conferences abroad 
(IX-l 9-12·77). 11-12. 

Allegation against satyajug (IX-
14-12-77). 209·10. 

Allotment of Land to Marginal 
Farmers (VII-28-11-77), 26. 

Complaint against Indhln Red 
Cross Society (VIII-6-12-77). 
125. 

Capital cost and power cost and the 
funds allocated by BHEL for Re-
search nnd Devchlpment (VIII-
7-12·77), 116-17. 

Complaint regarding loan by Mhow 
Cantonment Branch of Punjab 
National Bank (VI 11--9.12-77). 
lIb. 

Disruption of COd! Production in 
Ea:itern Region (VIII -7-12-77), 

Expenditure by Ministry of Touri;;m 
and Civil Aviation on Minister', 
Bungalows (IX-23-12-77), 108 . 

Fast Breeder Nuclear Power reactor 
(VnI-7-12-77)_ 27. 

Import of Crossbar Telephone Ex-
change (VIII -8 -12-77), 59·60, 



SWAMI. DR. SUBRAMANIAM-! 
Contd. I. 

Irre,pJIarities commit11ed by the 
Manager. Punjab National Bank. 
Raipur (lX-I 6· 12-77). 143. 

Lecture to Defence Personnel in 
Agra to Vote for Congress (IX- I 

14-12-77). 113-14. 
Sale of Government Securities by 

Indian Red Cross Society (IX-
22-12-77). 52. i 

State-wise strikes during March to 
November 1977 (VIII-8-12-77t 
5, 

Supply of MIG spares and Auto· 
matic Weapons by India to 
Uganda (IX-22-12-77). 25-27 

Debates 
Distribution of funds and relief 

materials to victims of cyclone in 
Andhra Pradesh. (Malter uDder 
rule 377) (IX-l 5-12-77). 212-
17. 

Obituary Reference-
Death of Shri Prakash Vir Shastri 

CVUI-23-11-77). 253. 
Payment of Bonus (Amendment) 

Bill: 
Consid. (VIII-S·12-77). 339··-

44. 
SWATANTRA. SHRI JAGANNATH 

PRASAD: 
Post of Executive Chairman of 

Indian Law Institute (IX-20-12-
77), 144-45. 

T 
TEJ PRATAP SINGH. SHR1: 

Agriculture Farm ill Bundelkhand 
M.P. (VIl-14-11-77), ]07-]09. 

Damage caused to FeI godowDs in 
Andhra Pradesh (lX-19-12-77), 
27. 

Fertilizers to be Manufactured in 
I,F.F.eO. Factory in Phulpur. 
Allahabad (VII-iS·H-77). 72. 

Railway Development Programme 
(VII-29-11-71). 9. 

Debates 
Betwa River Board (Amendment) 
Bill: 

Consid. (IX-22.12-77). 251--56. 

THIAGARAJAN. SHRI P.: 
Central Allocations for Tamil N_ 

fOr Rural Development (VIIl-
12-12-77). 71-72. 

Extra Departmental Employees ax 
-15-12-77). 46. 

Industrial Licensing Policy (VIJ--
16-11-77). 136-37. 

Man·Hours lost due to Labour un-
rest (VJI-17-11-77). 149. 

Participation in Rural Development 
(VII-21-11-77), 103-6. 

Rise in Cost of Living Index (VI} 
-18-11-77), 81-82. 

THOMAS, SHRI SKARIAH: 
Amount allotted to Kerala for 

supply of Drinking water (Vll-
14-11-77), 154. 

Approach by Foreign countries 10 
setting up big industries in India 
with Collaborat:on (VllI -·7-12-
77). 46-47. 

Damage to Coconut Cultivation in 
Kerala (VII-14-11-77). 48. 

Demand of Petroleum Productl-
(VIII-6-12-77). 157-58. 

Electrification of Kerala Railway 
Lines (VIII-13.12-77). 50-51. 

Memorandum bv the Indian Oil 
Deaiers Association of Kerala 
(VIl--15-1l.77). 189-90. 

Proposal to abolish First Class in 
Trains (VII-lS-11-77), 52. 

Proposal to start fast trains in 
Kerala State (VIII -6-12-77). 52-
53. .1 

Ticketlcss Travel (VII--15-1l-77). 
143. 

THORA T. SHRI BHAUSAHEB: 
Employment of Scheduled Ca~tes 

and Scheduled Tribes in Services 
against reserved quota (Dis) (VI1 
-21-11-17). 273-76. • • Twentieth. Twenty·first and twenty-
)o;cwnd reports of Commissioner 
for Scheduled Castes and Sche-
duled Tribes (M) (VIl-21-11· 
77). 273-76. ----_ ...... _-------- ----_ .. _-_ ........ _ ... __ .. _ .. -.. _ ... - ----_.- ..... _ .... _._-



TlRKBY. SHRI PIUS: 
Central Grants to West Bengal for 

Propagation of Education among 
Adivasis (VIn-5. 1 2-77). 94-
96. 

Representation of Adivasis in the 
Tea Management (VIII-2-12-
77).91-93. 

Attack on Indian Abroad by Anand 
Margis (V1I-17-11-7i), 15. 

Bill on Irrigation System (VII-28-
11-77). 118-19. 

TIWARI. SHRI BRIJ BHUSHAN: 

. ' 

Amendment of Cr. P.e. in relation 
to Anticipatory Bail (IX-14-12-
77), 18. 

Destruction of a pamphlet praising 
the Emergency (IX-14-12-77). 
233-35. 

Hashish smuggling cases (VIIT-9-
12-77), 9. 

Inquiry set up to Inquire into the 
Chasnala Accident (VIII-I-I 2-
77), 188. 

Jamair Aircraft Accident Repon 
(VII-9-12-77). 44. . 

Kripal Singh Committee on Rail-
wa y Safety (VIII -13 -12-77). 
118. 

Nationalisation of Drug Manufac-
turing Companies (VIl-29-U-
77). 133-34. 

Railway Construc!ion Corporation 
of India (VTTI-6-12-77), 213-14. 

Railway passes OX-20-12-77), 
149--51. 

Royalty of Mines (vII-24-11-77). 
99. 

Sale of Aga Khan's Bungalow (IX 
16-12-77). 153. 

Smuggling of valuable life-saving 
medicines (VIII-2-12-77), 76. 

Success of Food for Work Pro-
gramme (VJII-S-12-77), 9. 

Visit of U.S Team to stud v Food 
Policy and Agricultural Develop-
ment' (VJl--2g-11-77), 209-10. 

Dchatl'S 
CYclones in the States in the South 

-(M) (VII-24-11-77), 254-58. 
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TIW ARt SHRI BRIJ BHUSHAN-
Con/d. 
Payment of Bonus (Amendment) 

Bill: 
Consid. (vIII-6-12-77), 301-04. 

Policy on Sugar Industry and Dj~· 
satisfaction among farmers on 
price of Sugar cane (Dis) (IX-
23-12-77). 494-96. 

Reported disturbance in a Kanpur 
textile Mills (CA) (VITI-S-I2-
77), 167-69 

Reported Peking Radio Broadcast 
about Borders (CA) (VIII-I 2-
12-77). 247, 251-54. 

Seizure of ornaments from Pre~i
dent and Chairman of J & K 
Synthetics Ltd (HA. H Dis) (IX 
-20-12-77). 445-46. 

Serious Train Accidents at Sarai 
Gopal Flag Station level Crossing 
and Naini Station (M) (VII-23-
11-77), 238-42, 244-48. 

Statement on 'Samachar' by the 
Minister of Information and 
Broadcasting (M) (VIII-30-U-
77), 309-14. 

Steps for removal of economic 
backwardness of four districts ot 
Eastern Uttar Pradesh (M) (VIII 
-7-12-77), 297-302. 

Supreme Court (Number of Judges) 
Amendment Bill: 
Consid. (IX --20-12-77), 359-64. 

TIWARY. SHRI D. N.: 
Employment of Local Talent 10 

Kundermukh Project (VIII-I-
12-77), J 0-11. 

Request by all India Small Medium 
News ~pers Association for in-
crease 10 the Rate of Government 
Advertisement (VIl-16-11-77), 
16. 

Setting up of Planetarium in Delbi 
(VITI-5-12-77J. IS. 

Supply of Fuel by America to India 
(Vlf--16-11-77). 151-52. 

Debates 
Chanp:es in the Constitution (Res) 

(VTJ---24-11-77). 324-28. 
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TIWARI. SHRI D. N.-Colldd. 
Publication of Books on ,Pandit 

Nl'hru and Mahatma Gantdhl 
and attempt at denigrating the 
leaders. (Matter under rule 377) 
(VIIl-6-12~ 77). 293-94. 

Report (1974) of Commission of 
Inquiry into the Disappearance 
of Netaji Subhas Chandra Bose 
(M) (VIII-8-12-77). 243-48. 

'~TIW ARY. SHRI RAMANAND-:-
, COlltd. 
l Dacoities at railway stati01ls in 
, V.P .• Bihar BAd West Bengal t (VII-IS·1I-77).231. 

/~. Danapur Division officers travelled 
;" by Saloon during June. 19n 
~ (VIII-I 3-12·77), 105-06. r Death of a Nurse in G. B. Pant 
~.', Hospital, New Delhi (VII-17-
( 11-77), 156. Steps for removal of economic back-

wardness of four districts of Eas-
tern Uttar Pradesh (M) (VIII- ' 
7-12-77), 335-38. I; 

Delivery of Oak in Hilly and Snowy 
Areas IIX-22-12-77). 130. 

Development of Agriculture in 
Bihar (VII-21-11-77). 186·87. TIWARY, SHRI RAMANAND: 

A. Band C dass cities in the coun-
try (VIII-9-12·77), 71. 

Admission in Law College. Delhi 
University (VIII-I 2-12-77), 224· 
25. 

Amount spent on Per Student on 
education (VITI-;-11·77t 234. 

Ano:her change ill pattern of secon· 
dary edu\:atioll (VIl-14-11-77). 
197-98. 

Applkations p.::nding for grant of 
House building Advanc.:: (VU-
21.11.77),53-54. 

Appointment of Engineering Gra· 
duates in CPWD fIX--19-12-77), I 
207-08. . 

Bank Loan Fa.::ility in Rural Area 
(lX-19-12-77). 211-12. 

BralL'h PO . .;l Offkes in I" 1ia ([X-
22-12-77). 76. 

Ct:nlral A <;'i!stance for Lepers 
Homes in Orissa (IX-···15-12-77). 
98. 

Coal shor:a)!c may hit Steel Plants 
(VJl-·24-11-77). [76. 

C0mpartmcntal Examination for 
Class X students (lX-·19-12-77), 
209---11. 

Contribution of Agricultural Refi· 
nance and Development Corpora. 
tion for Development of Agr.jeu]. 
ture (VTJ-18-11-77), 136--38. 

Coordination of Industrial Policy 
with Education (IX-19-12-77), 
21O~11. 

Criteria for fixing prices by A.P.C. 
<VII-14-1l-77). 241-42. 

Development of Backward Areas 
(VIJ-23·1l-77), 183. 

Discovery of Oil off Alibag Coast 
(VIT-29.11-17). 1-4. 

Emergency Commis~ion for Army 
Ollicer~ (lX-14-12·77). 99-100. 

Employment Guarantee Scheme 
IVII-24-11-77). 96-97. 

Exclusion of Department of :.{eve-
nue from Common Cadre of 
Kenddya Raj Bhasha Sewa (IX 
-23-12-71). 68-69. 

Expenditure on Collection and 
storage of Foodgrains (VII---·21. 
11-77), 189·90. 

Factors for Selecting Major Irriga-
tion Schemes (VII--28·11-77). 
185-86. 

Fake Visa Racket (VIl-23-11-77). 
145. 

Imbalance in Edu\:8tion betweeD 
Rural and Urban areas ,VJ1-
28-11-77), 186. 

Inquiry into Colli~ion of tw,) Trains 
at Delhi Junction (VIII --6-1:z. \ 
77), 122-23. 

Insanitary conditioo<l in GPO. 
Simla (VIU--I-12-77), 67. 

Joint Stock Companies (VII-29-11. 
77), 222-23. 

Lighting strike by Air India Crew 
(VIIT-2-12-77), 101-02. 

Measurements on Cloth lengths, 
(VIII-30·11-77), 71·72. 

Medium of Examination for NDA 
and otber competitions (vrn-
7-12-77), 35. ---------------- ._--



TIWA~Y. SHRI RAMANANJ)·-
'Contd; 
Memorandum regarding theft of 

Coal from Porbander Railway 
Station Yard (IX-20~12·77), 6. 

Merger of P & D Division with 
FACT Engineering and Design 
Organisation (IX-20-12· 77). 34· 
35. 

New Categorisation of Government 
Accommodation (IX-19-12-77). 
75·76. 

News item entitled 'Janakpuri Flats 
Badly designed' (VI1-14·11·77). 
90·91. 

Orders regarding use of saloons by 
Officers NIlI--6-12-77l, 250. 

Per capita al1ocations and per ca-
pita income for states (VIII-30-
11-77), 207. 

Per Capita ex.penditure on Deve· 
lopment of village (VIII-7-12· 
77). 190-91. 

Percentage of loans advanced by 
Banks for Agriculture and rural 
industries (VJIl-9-12-77). 242. 

·Provision of Diesel Engine to Mee· 
rut Shuttle (Vll-IS-II-77), 89. 

Reasons fQr no increase in support 
Price of Sugarcane (VII--28-Il-
77), 93-96. 

Recruitment o[ officers in R.A.W. 
(VIl-23-ll-77), 14. 

Repairs of the slum Tenements of 
New Motinagar by DDA (VIII-
5- I 2-77), 124-25. 

Representation about deciara!ion of 
. Rohru Tehsil of Himachal Pra· 
desh as Scheduled Tribe Area 
(VIIT--7-12-77), 161 . 

Representation of Bihar in Armed 
forces <VII-23-11-77). 184. 

Request for Central Aid for Cotton 
Cultivation in Punjab, Haryana 
and Rajasthan (lX-14-12-77). 
23Q.-32. 

• &arch of Gold in Himachal Pra-
desh NII-17-11-77). 156-57. 

Solid Statc Physics Laboratory, 
Delhi (VlI-23-1l-77), 61. 

--------- ---
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TIWARY. SHRI RAMANAND-
Concld. 
State-wiSe strikes during Marob. to 

November 1977 (VlII-8·1).17). 
7-8. . 

Steps for treatment of a:etarded per--
"ODS (VII-24-U·77). 176·77. 

Steps taken to attaract community 
savings into bank deposits (vn 
-18-11-77), 111·12. 

Steps to cover up the whole country 
with T.V.·facilities (Vll-23-1l· 
77), 182. 

Supply of Power to Farmers ID 
States (VIlI-7-12·77), 6. 

Transport of Coal for Raniganj 
Collieries (IX-14·12-77). 220. 

Unauthorised construction by shop-
keepers in Delhi NII-21-1l-77l. 
62-63. 

Use. of Tractors (VII-2J-il"'7). 
188-89. 

Welfare of Miners (VII-24-1l-77). 
4·5. 

White attack on Indian StaIr in 
London (VII-17-11-77), 114. 

Debates 
Increase in tbe terrorist activities of • 

Anand Marg during the last ODe, 
year (CA) nX-16-12·77), 263. 
265-70. 

TRIPATHI, SHRI RAM PRA-
KASH: 
Fitting of loud Speakcrs at Plat-

form of Etawah Railway Station 
nX-20-12-77), 102-03. 

Indo-FRO Joint Commission (lX-
23-12-77), 258. 

Policy Planning C()mmil~e~ of 
Ministry of EXlernal Allairs (IX 
-22-12-77), 67. 

TY AGI, SHRI OM PRAKASH: 
Advertisement regarding Kali by 

British Government (VII-17-11-
77), 101-02. 

Amount deposited in nationalised 
banks by Foreign citizens of 
Indian Origin (VIII-2-12-71). 
93-95. 
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TYAGI. SHRI OM PRAKASH-
Con/d. \ 
Ancient Monasteries in Ladakh' (IX 

-19·12·77), 14-19. 
Annual Production of Drugs by 

Multinational Companies (VII-
29-11-77), 70·71. 

Availability of Drugs to Consumers 
at fixed prices (IX-20-12-77), 
222-24. 

Breeding of Musk Deer (VIII-S· 
12·77). 32·33. 

Bringing back Ashes of Bahadur 
Shah Zafar (IX-22·12-77), 67. 

Cheating of State Bank of Bikaner 
and Jaipur, Muzaifamagar, V.P. 
(VIII-9-12-77), 114. 

Mis Ciba (I) Ltd. and Ciba Swit· 
zerland (IX-20-12-77), 224·25. 

Constructions near Jama Masjid. 
Delhi (VII--21-11-77), 41. 

Cow Slaughter (VII-14-1l·77), 
123-25. 

Dairy Farm (Gosbala) for Cow 
Progeny (VII-21-11-77), J57. 

Declaration from judges on obser· 
vance of prohibition ,IX-20-l2-
77), 187·88. 

Demands made by Students of 
Jamia Millia T~achers' Training 
College. Delhi {VU-28-1l-77), 
49-50. 

Direct action threat by Railway 
Controilers (VII-l 5·11-77), 100-
101. 

Elections to Panchayats and Muni-
cipalities (VIl1-I~-12-77). 83-84. 

Expenditure on Research work in 
Central Council of Medical Re-
search (VlI-24-11-77), 74-75. 

EXI>0rt of sur,erior R .. ,mali Rice 
through Privalt: Traders (VlI-
18-11-77), 190-9 L 

Extension of 228 Branch Lines (IX 
-20-12-77),31. 

TY AGI, SHRI OM PRAKASH-
Contd. 
Financial Assistance to States for 

Compulsory Education in Ele-
mentary Classes (VII-28·11· 77). 
3. 

Five Year Tenure of judges of 
High Courts and Supreme Court 
(VIII-13·12·77). 147·48. 

Gifts grants loans from world orga-
nisations and Centre to Amul 
<IX-19·12·77). 168-72. 

Historical Facts about Aryans in 
Books for Delhi Schools (IX-
]9-12-77), 166-68. 

Import of Watches (IX-16-12·77), 
210. 

Incentive for inter·caste marriages 
(VII-23-11.77). 191. 

Inclusion of Hydel Generation in-
Hilly Areas in National Power 
Policy (VIII-30-11-77), 5 

Increase in Prices of Medicines 
(VIU-13·12-77). 68·69. 

Issue of Industrial Licences (VIIl-
6-12-77), 74--82. 

Light Ships (VII-23-11-77), 23. 
List of Leaders and Promtnent per-

sons for broadcasting their teach· 
ings (VlT-23-11-77). 88 

Manufacture of Spurious Himacy-
cline Capsules by HIMCO labo-
ratories. Sonepat (Haryana) (VIn 
-8·12-77). 146-50. 

Milk Powder and Butter Oil under 
World Food Pro!o!;ramme (VIII-
12-12-77). ]99. ~ 

Milk products imported as gifts (lX, 
---19-12-77), 171-72. 

Mu1ti-purpo~~ Geo-Stationary 
S1tcllite (VII-23-1l-77I, 191. 

Misuse of Import li~Ml'eS by Edible 
Oil Tmporters (VIII-2-12·77). 
216-17. 

Nat:onal Award by UGC to Regio-
nal Laguagc Text Books (lX-
19-12-77)" 165-66. 

Fate of Cottagl' Industry Manufac- National Comn~ission to revIew 
turing Domes~ic Electrical Appli- Educati()n System (VJn--5-12. 
ance running in Delhi UX-I4-
12-77>, 72-74 , ______ 7?),.~~? _ .. ___ . ___ .. _ .. __ . __ . __ _ -, ----_._-_._-_ .. -- ... ~- .. --



TY AGI, SHRI OM PRAKASH-
Contd. 
National Dairy Development Board 

and Indian Dairy Corporation 
(VID-l 2· 12·77), 200·(}l. 

New Drug Policy (VIn-6·12·771. 
7·8. 

News item captioned 'Misuse of 
Houses Meant for Harijans in 
Chandigarh' (V1I-28·11·77). 
151·52. 

Norms for Appointment of Judges 
of Supreme Court and High 
Courts (VIn-13·12·77). 147. 

Number of DTC and Private Busl!~ 
plying in Delhi daily (VII-l 6· 
II· 77), 84-86. 

Number of working days of High 
Courts nX-20·12-77>, 226. 

Officers appointed by Railway dur-
ing 1955--<i5 (VIIT-13-12-77), 
225-26. 

P.M's visit to Soviet Union (lX-
23·12-77). 68. 

Payment of Income Tax by MIs 
HIMCO Laboratories. Sonepal 
Haryana (V1IT--9-I2-77), 160. 

Panel for appointment of Judges of 
High Courts (VIII -13-12-77), 
146. 

President Sad at's visit to Israel (IX 
-15-12-77), 15-20. 

Proposal for limiting price control 
to essential Bulk Drugs fIX-20· 
12-77), 43. 

Proposal for surrender by smugglers 
in Dubai (V1I·-18-11-77I, 45-4b. 

Proposal for a Unit of Hindustan 
Insecticides Limited in We<;t 
Bengal (VITI-13-t2-77). 27. 

Proposal to enact Legislation to 
deal with Hoarders and Tradcn 
<VII-IS-Jl-77), ]64-65. 

Reduction of Con!!.estion in the 
Capital (VIJ--21:tl-77), 5. 

• Reinstatement of Employ~es of 
.Tawahar La! Nehru llnivNsity 
VfI-21-ll·77). 157·58. 

Relca~e of Railway Receipts of 
\.()n~igl11nents from Bank (lX--
16-12-77).209. 

511 

TV AGI, SHRY OM PRAKASH-
Contd. 
Report of Kuldip Nayar Committee 

on set up of Samachar (VIl-
16·11-77), 180--82. 

Scholarships for Study in Foreign. 
Countries (VIII-12-12-77), 86-
87. 

Setting up Cancer Investigation. 
Centres in Country (VII-17·11-
77). 203-04. 

Setting up of hydro-electric plants 
in Arunachal Pradesh (VII-I6-
11-77), 57. . 

Setting up of Planetarium in Delhi 
(VIJI-S-12-77), 12-16. 

Smuggled Goods (IX-l 6.12-77). 
13-22. 

Spurt in Thefts in Delhi (VIII-7-
12· 77), 205-06. 

Steps to Check Smuggling (VII-
18-11-77), 191-92. 

Success of Food for Work Pro-
gramme (VITI-5-12-77), 5. 

Suggestions from Punjab State to 
amend the Hindu Succession Act. 
1956 (VII-29-Il-77), ,211·12. 

Supressing of Human Right (VTII-
1-12-77), 82. 

Survey for setting up industries in 
Sikkim (VII-16-l1-77), 166-70. 

Talks with Rebel Heads of Mizoram· 
(IX-14.12·77), 204. 

Tour Undertaken by former Health 
Secretary (IX-15-12-77), 71. 

Unification of Railway Trade 
Unions (VII-] 5· 11-77), 10. 

Visit of Marsh:ll Tite to China (VII 
-24-11-77), 60-61 

Withholding issue of Industrial 
Licences to Foreign Drug Com· 
panies (VIIT·-6-12-77), 89--9~. 

Debate.~ 

Agreement hel'Wcc-n Jndia ancl 
Bangladesh for sharing Ganga 
Waters at Farakka (M) (IX--
15-12-77), 275--79. 

Ban1:ill!! Servic~ Commission <Re· 
pealfBilI' 
Consid. (VIII··· 5-11-77), 284-9fJ, ---_.-._ ... __ .. _- ........ _ ... - .---'-.---. --------_ .. ---



TYAGI. SHRI OM'PRAKASH-
Concld. \ 
Ooscre of Ou!'ukul Kangri Univer-

sity (Matter undel rule 377) (VIII 
--12.12·77). 272-'14. 

Constitution (Amendment) Bill' 
(Amendment (if Article SO): 

Int. (VII-2·12.77), 298. 
Disapproval ()f Banking Service 

Commission (Repeal) Ordinance. 
1977 (Res) (VIH--5·12·77l. 284 
-90. 

Flouting of Satety Rules in certlin 
Private Coal Mines. of Bihar CMa •. 
terunder rule 377) (VIII-7-J2. 
77), 224·2.5 

High C.ourt JlJd,1!es (Conditions of 
Servi:e) Amendment Bill: 

{Insertion of new Section 23E) 
Int. (VII-IS·lI-77), 295. 

Parity between the Production and 
Prices of Agrku!tulal and Indus. 
trial Produc's (Res) (VIII-9.17. 
77), 326-34. 

Reported armed raid 011 a residen.· 
tialBungalow in New Delhi (CA) 
(JX-I4·12-77 ). 260-62. 

Statement au 'S~.mnchar' by the 
Minister ,)f Information' and 
Broadcasting eM) (VlU-30.ll· 
77), 323-27 

Steps for removnl of economic buck. 
wardncsi of faur districts of East. 
ern Uttar PraJe.'ih (M) (VIIT-
1-12-77), 353-57. 

Supreme Court (N,lmber of Judges, 
Amendment Hili' 
Consid. cl. nX---:20-12-77), 415 

White Paper on Misuse of Mass Me· 
dia during Internal Emer,!!ency 
(M) (VH-I<;·II-77), 2RS·-·-Q!! 

U 
UGRASEN. SHiH' 

Abolition of lluhlic s(;hools (VJI-. 
14·11.71), 211---\ ~ 

Accommodation to Nurses of Saf· 
darjung Hospital (IX-15·12·77), 
45. 

Appointment of I.A.S. Officers as 
Head of E.P.F. as in ESIC (IX I 
-22-12·77). 29 

UGRASEN" SR'RI-Contd. 
Availability of Standard Medicines 

at Fair Price (VlII-6·12·77). 
199-202 

Budget ProviSion for New RaIlway 
Lines in Eastem U.P. (Vn-
15-11·77). 193.94. 

Case!! pending with Supreme Court 
and High Court'! (Vll-l 5·11· 77). 
19()-;.92 

Central Police Commission (VJI.-
23.11-77), 194 

Clubbing of !llcome for deposittng 
Allotment Monev of MIC Flats 
(VIII~12·12·77). 212. 

Concessions sought by producers 
exporting cables and conductors 
(VIII-9·12· 77), 41. 

Confirmation of Class II and In 
employees :n census office. Uttar 
Pradesh (VIII-7-12-77), 77. 

Connection of Jaiour by Broad 
Gauge Line (VIII-13·12·71), 58. 

Conservancy Services by NOMe in 
Sector '0', DIZ Area, New Delhi 
(VlII-5·12-77), 172. 

Construction ~If Civil Aerodrc'mc 
in Gorakhpur (IX-23·12.77), 113. 
14. 

Consultative Committees in Minis-
try of Railways (VlII-6·12·77). 
237·38. 

Criticism made by Trad;: Unions 
regarding ,eHing \lp 01" study 
group on W;lt~e Income and Price 
POlicy (VlII-2-12-77), Ill. 

I>clmage due to drought (VII-
14·11-77), 75·76 

Decision 10 ~top Coca Cola produc-
tion (IX-14-12.77), 134-35. 

Damage to crops du~ to floods (VII 
'-14-11·77). 29-30. 

Democratic Seamen's Union Cal. 
cutta (VU-16.-11·77), 82. 

Dlscussi;\n with USSR for Scarping 
visa and passport (VITI --8-12-. 
77), 100-01. 

Disparity in wholesale and retaD 
prices of puls~s (IX-16·12·77). 
161. 



UGRASEN. SHRI-Contd. 
Dual Pricing Policy for sugar (VII 

-14-11-77). 169-70. 
Employment Oriented Education 

System in Universities (VIl--
21-11-77). 190-91. 

Excise duty on Reprints of FIlms 
(VIII-7-12-77), 187-98. 

Export of Tru(;ks. Railway Wagons 
and Engilleering Goods to 
Uganda (IX-16-12-i7t 74. 

Facilities to Forthcoming COMEX 
Expedition ilX-19-12-77). 142-
43. 

Financial assistance to Medical 
Plants of States (lX-15-12-77). 
120. 

Free Railway Passes (VIl-29-11-
77), 36-39. 

Fresh Inquiry Into the Murder of 
Shri L. N. Misbra (VIU-7-12-
77), 209-10. 

Grants to States for procurement of 
Hospital Equipments (Vll-
24-11-77), 70. 

Indian Experts in Mauritus (ViIJ-
1-12-77), 120. 

Indian Red Cross SoCiety (IX-
22-12-77), 131. 

In40 Nepal team on projects in 
Uttar Pradesh (VlI-21-11-77), 
88-89. 

Integrated Leprosy Control Pro-
gramme (VII--17·11-77), 32-33. 

Measures to protect Small Share 
Holders of Companies (VIU-
6-12-77), 99. 

Multinational Industrial Firms of 
Sweden in India and commoditIes 
being Manufactured by them 
(VIII-7.12-77), 198-202. 

Number of Sick Jute and ~ugar 
Mills (VIlT --~O-Il-77). 150. 

Overhauling of Indian Council for 
• Cultural Relations (IX-15-12-

77), 166. 
Payment of Bonus by Government 

Establishments (VII-17-lt-'n). 
170-71. 

UGRASEN. SHRI-Contd. 
Payment of BonUs to Railway Em-

ployees (VU-·lS-ll-77), 27-28. 
Pending applkatiol\s for Gas ConM 

nections in Delhi (VIII-6-12-77) 
23. • 

Plea for Chang~ of criteria for grant 
of House BUIldIng Advance (VIIl 
-12.12-77), ;:] 1. 

President Sadat'svisit to Israel (IX 
-]5-12-77), 15-20. 

Production of Film on the Binb 
place of PCO! Kesha, (V1J--
23-11-77), 160. 

Pr~posal for si!ttill;; up oil relio.ery 
In Gujarat (IX·--20-12-77), 28. 

Proposal to take over tbe trade in 
p~he. mustard oil and vegetable 
ad (VII--18-11_17). 43-44. 

PUblishing the Report of Enquiry 
Re. Medical Trc.atment given to 
Dr. Lobia (VIlJ--8-12-77), 27-28. 

Quality of Sleel Sheets (VIII-8-12-
77), 96-97. 

Measures to check economic ')ifen-
ces (VIII-2-12-77), 71-72. 

Production of Film "Indus to Indira 
Gandhi" by Tamil Nadu Firm 
(VII-16-11-77), 12. 

Regulation of Casual Artistes 01 
AIR and Do()rdarshan (VHT--. 
30-1 I -77), 22-23 

Report of Kuldip Nayar Committee 
on set up of Samachar (VH-
16-11-77). 180-82 

Revenue earned by Railways and 
amount deposited in Welfare 
Fund (VIJI-6M 12-77). ~02. 

Rice, Wheat and Sugar for . West 
Bengal (VITf --12.12-77), 14-15. 

Rolling Plan Concept (VIT-16-11. 
77), 61-62. 

Rules regarding Payment of Com-
pensation to Railway Victim!': 
(VTTl-- 6·12-77). 202-m. 

Scbeme for Development of Bud-
dhist and Jain Pilgrimage Places 
(lX--23-12-77). 247-48. 

Schemes £or impartm{! education to 
blind Students in Union Territo. 
ries (VII-2l-11-77), 191. 
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UGRASEN, SHRI--{;ontd. 
SchoD'oS in Gorakhpur and beoria 

for Development of Gandak Pro-
ject area (VIII-,12-12-77), 209-
11. ' 

Science Talent Search Examination 
(VII-28-11-77). 70. 

Setting up of ~ubsidiary Industrial 
Centres of Hindustan Machine 
Tools (VllI-3-11-77), 270. 

Shortnge of Doctors in Janakpuri 
Dispensary No. 61 nX-lS-12-
77), 115. 

Sugarc.:ne price at Mill gate (VH--
14-11-77), 214. 

Supply of MIG spares and Auto-
matic Weapons by India to 
Uga1lda (IX-22·12-77). 26. 

Total number of T.V. Centres in 
the country under the SITE pro-
gralume (VII-30-11-77), 194. 

Tourist Hostel at Kushi Nagar 
(Deoria) (VlI--18-11-77). 186-87. 

Tourist Development of Buddhist 
pilgrim places of U.P. (VIII·-· 
9-12.77). 206. 

Traffic on jail road, New Delhi 
(VIII-13-12-77), 142-43. 

Transfer of Employees of National 
Seeds Corporatir.n (VIII-5-12-
77), 173. 

Underground Railv.ay in CaIC'ltta 
(VII-29-11-77). 22. 

Warrants issued by former Govern-
ment (VH-IIH 1.77), 29-30. 

Water technology in Central Uni-
versities (VU--14-11-77), 213·14 

Withdrawal of Provisions or MISA 
and Release of People detained 
(VII -23-11-77). 32. 

Debates 
Development cl Sundar bans (M) 

(IX-14-J2-77). 360-65. 
Payment of Bonus (Amendment) 

Bill: 
Consid. (VDI-7-t2-77). 252-
56. 

Policy on Sugar Industry and Dis-
satiSfaction amoD~ farmers on 
price of Sugar cane (Dis) (lX-
23-12-77), 480---14 

I UGRASEN, SHRI-Concld. 
Question of Privilege against Sbri-

mati Indira Gandhi and otben 
(VII-l 7-11-77), 251. 

Re. Discussion on prices of Sugar-
cane and Gur (lX-22-12-77). 
152. 

Re. Question of Privilege (VIl-
IS -11-77), 240-41. 

Re. Ques~ions and Calling Attention 
notices (YIn-t-12-77), 194-95. 

Relay fast by employees of Wi1li.ng-
don Hospital. New Delhi (Matter 
under 377) (IX-20-12-77). 411)-
21. 

Reported docildon of manage men, 
to close down National Herald. 
Delhi (CA) (lX~IS-12-77). 199-
202. . 

Water (Prevention and Control of 
Pollution) Cess Bill: 
Consid. (VII-28-11-77). 2S8-
62. 

White Paper on Misuse of MaSI 
Media during Internal Emer· 
gency (VII-IS-lt-77). 328-36. 

UNNIKRISHNAN. SHRI K. P.: 
Debates 

Motion for Adjournment /IX-
23-12-77), 411. 414-17. 428-29 
435-36. 

Steps for removal of economic back-
wardness of fonr districts of 
Eastern Uttar Pradesh (M) (Vlll 
-7-12-77). 319-28. 

V 
V AGHELA, SHRI SHANKER. 

SINHJJ: 
Anand Margis' meeting Abroad (IX 

-22-12-77), 137 
Both ways STD between Delhi and 

Nagpur (IX-15-12-77). 113. 
Bufferstock foodgrains (VII-14·11-

77), 91-93. 
Burma visit of MInister of External 

Affairs (VU-24-11-77), 67·68. 
Otange in Drug Import Policy (VII 

29-11-77), 211. 
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VAGHELA. SHRI SHANKAR VAGHELA. SHRI SHANKAR 
SINHJI-Contd. SINIDI-Contd. 
Concession offered to people of 

Indian origin to leave Sri Lanka 
(VIlI-8·12·77). 98. 

Consumer Cooperative Societin 
functioning in the country (VIU 
-9·12.77). 67. 

Cyclotron Atom Smasher at Cat· 
cutta (VII-23·11·77). 190. 

Decline in the Profitability of tbe 
Shipping Industry (VIU-7·12. 
77). 65. 

Efforts for another meeting between 
Phizo and the Prime Minister (V J 
-23·11·77). 85. 

Foodgrains got spoiled at Kapa go-
downs of FCI (VII-21·11.77). 
92. 

Hashish smuggling cases (V JIl-
9·12·77). 6-9. 

Imposition of Ban on Auction of 
Indian Tea at London (IX--
23-12-77). 41-42. 

Legislation tD check sale of spuri-
ous Liquor (VII-23-1t.77). 173. 

Lowering of voter's age (Vn-
15-11-77). 101-02. 

National Seeds Project (VII-14·1I-
77), 113-14. 

News Items of DDA's Crores Down 
the Drain (VIII-12-12·77). 92-93. 

Phosvel Pesticide (VTI-21-11.n). 
193-94. 

Planning for Attack on Malarial 
Mosquitoes (IX-1512-77). 54. 

Production in Coal India Limited 
(VII-16-11-77). 78. 

Proposals for financial assistance 
from National Textile.-; Corpora-
tion (VIII-30-11-77). 151·52. 

Proposal to scrap Sales Tax (VII-
18-11-77). 1-9 

Protection of Indian Embassies ab-
road (IX-15·12-77). 52. 

furcbase of Gold by Government 
(IX-16-12-17). 210. 

Raids conducted on Mills and 
Business Premises of Vanaspati 
Manufacturers (VD-18·11·171. 
197-98. 

Railway Protection Force drivo 
against criminal (VIl-29-11-77). 
97. 

Safety in Mines (VII~24-11.771. 
153-55 

Sale of gold by Government (IX-
16-12·77). ~~ 

Selling of Drugs at High Price by 
Retailers (VlI-29-11-77). 210. 

Smuggling across Indo-Nepal and 
Indo-Bangladesh border (VIl-
18·11-77). 171-T~. 

Smuggling of Coca Cola from PakIS_ 
tan (VIII-2-12-77t 78. 

Take over of Oil India Limited lVn 
-15-11-77), 208. 

Taxation System in the country 
(VII-18-11-77). 170-71. 

Undefined Status of People of 
Indian Origin in Burma (VJl-
24-11-77). 155. 

Debates 
Sabotage of vital installations (CA) 

(VIII-30-11-77). 246-47. 

VAJPAYEE, SHRI ATAL BIHARl: 
~~reement t-etween India and 

Bangladesh far sharing Ganga 
Waters at Farakka (M) (lX-
15-12-77). 280--90. 

",.-Reported large scale influx of re-
fugees from Bangladesh (CA) 
(VIII-1-12-77), 263-72. 

Reported Peking Radio Broadcast 
v about Borde"s (CA) (VIlI-12.l:l-

78). 249-51. 254·~5. 258-60. 
~5. 

-/'sit of the Minister of Exto:rnaJ 
Affairs to Yugoslavia (St.) (Vn -. 
-24-11-77), 210-19. 

VARMA, SHRI RA VINDRA: 
Business of the House (VII-IS-lI-

77). 252-53; (VTI--24·11·77). 210-
21; (VIII-I-12-77). 295; (Ynl 
-2-12-77). 282-83; (VIII-9-12-m. 255-56; CIX-16-12-77). 278 
-89. 

Re. Discussion on cyclone affected 
areas (VllI-1-12-77). 207-08. 
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VARMA. SHRI RAVINDAA-
Comd. \ 
Mer~hant Shipping (Amendnient) 

Bill: 
Int.. (lX-15-12-77). 206. 

Obituary Reference. 
Death of Shri Prakash Vir Shastri 

. (Vll-23-U-77). 262-63. 
Payment of Bonus (Amendment) 

Bill : 
Int. (VIl-21-11-77). 267.6M. 
Consid. (VIJl··-5-12-77). 328-34: 

(VIII-7-t:!.77), 268-74: (VI11 
-9·12·77). 27l'-HO. 

Consid. d. (VlJI-9-12-7Ti. 2!h-
305; (VIII -·12-12·77;. 27'14.--· 
84. 

Motion to pass (VITI-·12-12-77). 
292-94. 

Publication of Books on Pandlt 
lawaharlal Nehru and Man,.trn;;1 
Gandhi and attempt at denlgmt-
tng the leaders (Malter under 
rule 377) (VIII-6-12.77). 301. 

Reported accident to G.T. Expres~ 
(St.) (VIn.-:.2- 12-77), 344. 

Reported disturbance· in It KaopUt 
textile Mills (CM (VIII -8-1':: 
77). 166. 

VASISHT. SHRI DHARAM VIk: 
Benefit to Farmers from Small Far· 

mer Development Agency (VII . 
28-11·77), 35--38. 

Cash assistance to exporters MIl 
-2.12·77), 162-63. 

Demand of Ind;an Machine TXJh 
in European Economic Commu-
nity Countries (VIIt--9-12-77), 
143. 

Export of gooos (VIII-2·12·77). 
56-58. 

Financial Assistance from World 
Bank"for TIlerma) Plants (VII1-
7-12·71), 152. 

Impact of liberalisahon of import!! 
on foreign exchange earnings (DC. 
-23·12·77). 141·42. 

lDdia's Balance of Trade (VIII-
9-12·77), 60. 

Location of office!' of R~ional 
Managers of State Bank of India 
(IX-16-12-77), 61. 

VASISHT. 8HRI DHARAM VJR-
COn/d. 
Memo from ISMA Re: Consump. 

tion of Sugar (VIII-l 2-12-77) SO. 
51. • 

New Production Record of Cement 
(IX-14-12-77), 60. 

New Variely of Rice (Paddy) (VII 
-21-11-77), 83·84. . 

Nuthpa Jhakri Hydro-Elcctrlc Pro. 
ject at Sutlej River (IX 14-12-
77}. 121. 

Power Gcr.erafion in Sixth PIan 
(VUI-7-12-77), 151·52. 

Power supply position in October. 
1977 (VIII--7-12-77), 49-52. 

ProdUction and SUfl.ply of quality 
seeds of Wheat. Barley and Rice 
(V lIJ -12- t 2-77), 12().-22. 

Progress in Communication on 
setting up a Second Earth Station 
at Dehradun (VIU-·S-12-77), 38-
39. . 

Progress in maklng India's Firs, 
400 KV class Transformer by 
BHEL Indu~try (VIII-30-lt· 77). 
174. 

Promotion of Exports t.) Friendly 
Countries (VI1-18-11-77), . 131-
32. 

Promotional avenues for HiDet-
cum-F.nglish Stenographers (VII 
·-29-11-17). 81-82. 

Radio and T.V. Programmes for 
Rural Development <VfIl-
30-11·77), 226-27. 

Ratio of Women to Men (VID--
. 5.12-77), 141·42. 
Relaxation in Curbs on foreign t.n&. 

vel (VIJI-2-12·77). 175-77. 
Report of committee on Direct 

Taxcs (VHT-2-12·77), 163-64. 
Road Bridge on Jamuna between 

Delhi and Mathura (VIll-7-12-
77), 196·97. 

Support Prices of Agriculturil1 Pro. 
ducts before Sowing (VITl-,-
12-12.77).122·23. ' 

White Revolution (VII~21-11-77). 
178-79. 

World Bailk Aid (V1I1-9-12-77J. 
178. 



VENKATRAMAN. SHRf R.: 
Deficit anticipated in the revised 

estimates for 19i6-77 (lX-,16'12-
77). 1-3. 

Formulation '.'f a Special Plan for 
Development of Rural Industries 
(VII-23-11-77), lE. 

Production of Hand Spun and Hand 
Woven Khadi from Polyster and , 
Synthetic Fibre (IX-14·12-77), I 
156. 

Proposal to scrap Sales Tax (Vll-, 
18-11·77). 8·9. 

Request for A ssistallce to Colleges i 
in Tiruchirapalli (IX-19·12·77). I 
139. 

Sponsor of retired officers for em· I 
ployment iu Scheduled Banb I 
(VJU-30·11,77). 123. I 

Debatui 
Companies (Amendment) Bill: I 

Consid. (VIU--12·12·77). 30$---
09; (VIII -13·12-77). 260-64. 

Consid. cl. (VfII-13·12-77). 317 
~26_ I 

Recent Cyclones and floods in the 
Southern States (M) (V 1II-6-J 2· 
77), 346-5]. 

Reported bebaviour of Indian Am· 
bassador in USA (Matter under 
rule 377) (IX-23·12·77). 454·55. 

Reported explosion in the Thermal 
Power Plant' at Ukai in Gujarat 
(CA) (IX-20-12· 77). 433.34. 

VERMA. SHRI CHANDRADF.A> 
PRASAD: 
Absorption of Railwav Labourel'l' 

of tight Railway in-Bihar (VII-
15·11'77). 65 

Conversion of Lines in ,Bihar into 
Broad Gauge Lines (VII-29-11· 
77). 67-68. 

Danapur Division on Eastern Raj]-
way (VII-15·lI·77). 205. . 

Decline in production of Crude 
Mica due to tall in exports (V)J1 
-9·12..77). 139 

DeJinking of more Gmdes of pro-
cessed Mica to oromote Export I 
(VIII-2.12·77).124.2S. 
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VERMA, SHRI CHANDRADEO 
PRASAD-Concld. 

Reduction in the Prices of Fertili· 
zers (VII-21·11·77), 54. 

New Railway Division in Mugbal· 
sarai (VII-29·11· 77). 35. 

Objectives of Camllisation of Pro-
cessed mica ~hrough MMTCjMl 
TeO (lX-16-12·77), 118. 

People living be)(1w poverty line 
(VII~ 23·11· 77). 164. 

Railway Bridge on Ganga in Patna 
(VI1-,15-11.77). 206. 

Raising level d Sctdisopur Station 
Platform (VII-29·11·77). 194·9:;. 

Repairs of National Highway-30 
(VII-23.11·77). 65. 

Research in Oilseeds (VIl-14·11· 
77). 32·33 

Share Capital of "Samachar Bba· 
rali" (VI11-30·11-77), 64. 

Shortage of Pulses (VII-14·11-77). 
155:56 

Transfer of Primary Teachers of 
Central Schools (VII-14-1l.77l. 
163. 

VERMA. SHRI HARGOVlND: 
Air Service to small cities (VUl-

9· J 2·77). 43. 
Alleged Irregular Appointments ot 

Law Assistants i:l Railway (VIJ 
-15·11-77). 176. 

Allotment' of Cooking Gas Agencies 
to Ex.Service Men CIX-'2().11· 
77),132·33. 

Allowance to Agents of PelT De· 
partment (V[l-17·11·77). 209. 

Amount given to ESIC (IX-15·1:l· 
77). 168. 

Assistance 10 States farlJe ... ·elop-
memt of A vurveda (VIIII-II-12· 
77). 11-21. 

Bungling in rcs~' of Sugar Ex· 
port (IX-16·12-77). 147~ 

Celebration of Bit1h 'Dav of "'''rt 
Sanjay Gandhi in D.M.S. (Vn-
21·11·77), 33·34 

Ccmtral Aid to U.P. for Floods and 
Drought (VII-21.11.77). 133. 
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VERMA. SHRI HARGOVTND- I VERMA. SHRI HARGOVIND-
ConI i. Contd. 
Chain of Janata Hotels (VII-IS-I 1-

77), 92. 
Commission for Minorities lUld 

Scheduled Castes and Scheduled 
Tribes (Vll-16-11-77), 62-63. 

Contraceptive Pills (VIlI-I-12-77). 
129. 

Converting of ASP AN into a Mili· 
tary Alliance (lX-22-12·77). 
124. 

Credit for Rural Development by 
Nat;onalised Banks (VIlI-9·12· 
77). '1J11. 

Dacoity in Train bound for Kotab 
(VII-29-11.77). 190. 

Distribution of Milk by Delhi 
Milk Scheme fYIl-21·11·77). 
239-40. 

Employees of Fami1y Welfare De· 
partment of Northern Railway 
(VII-l 5-11-77). 70. 

Grant of Loans aJtainst Postal Life 
Insurance Pt>!icy OX~22·12·77). 
125. 

House Buildin~ Loans to Univ~rsity 
Employees (VII-14-11-77), 235-
36. 

Improving Working of Telephone 
Department in Sitapur D1strict. 
(U.P.) (VIT-17.11·77). 208. 

Increasing the Transmission Olpa· 
city of AIR Station Allahabad 
and Resetting up there a T.V. 
Centre (VII-23·11·7.7), 96. 

Ind~nous Boats (lX-14·12-77). 
116.17. 

Installation of Modern Equipment 
in Border Areas to Check Smug· 
gling (VII-IS-11·77). 75--76. 

Interest on Postal Life Insurance 
(IX-22·12·77). 73. 

Irregularities in Appointment of 
Education Officers under Work'· 
erst Education Scheme (VII-
17·11-77), 104. 

Issue of PoHctee without Medical 
Bltaminatioa. by P &: T (IX-
22-12.'n). 124. 

Kataras in ChandDi Chowk. Delhi 
(VII-l4-ll-X1). 89. 

Law Assistant Grade; Examination 
in Northern Railway (VIl-IS.H. 
77). 177. 

Loan Floated by D.D.A. (VII~ 
18·11-77). 115. 

Milk Powder of Delhi Milk Schemo 
(VII-21·1l·77). 148-49. 

Problems of Blind Persons (VIiI-
12·12· 77). 87. 

Problems of Indians settled abroad 
(VII-24·11-77). 90·91. 

Production in Railway Workshops 
(VII-29·1l-77). 191·92. 

PromotWn channel for family Wel· 
fare Department/Employees (VII 
-15-11·77). 174·75. 

Promotions in Family Welfare De-
partment of Northern Railway 
(VIl-15·11.77). 175-76. 

Proper functioning of youth Hostels 
(VlII-9·12-77). 208. 

Raids on Traders Premises in 
Delhi (VIl-l 8-11.77). 166. 

Reduction in prices of Petrol and 
Kerosene Oil (Vll-29-11-77). S5-
86. 

Retail Price on Cloth (VIII-30-U-
77). 112. 

Safety Drivo on All Zonal Rail-
ways (VllI--6·1l·77). 126·27. 

Settina up of factories in Afghanis-
tan (VIII-2·12·77). 81·82. 

Sub-Committee for Suggestioa Mea-
sures to Control Prices (lX-: 
23·12-77), 127. 

Telephone Complaints in Sitapu:r 
District. Uttar Pradesh (lX-
15·12.77), 88. 

Utilisation of PaS8eDgcr Amenirios 
Fund on Railway Safety (V Ill-
6·12·77), 248-49. 

Utilisation of surplus waters' 01 
Indian Rivers (Vll-14-11-77), 
83-84. 

Workers educated under Workers' 
Education Scheme (IX-.1S-12--
71}. 167. ---------------------_. 
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VERMA. SHRI MRITUNJAY PRA· I VERMA, SHRI MRITUNJAY 
SAD: PRASAD-Concld. 
Amount given to big companies by Teaching Arrangement for Langu-

Chairman, Punjab National Bank ages of European and West and 
(iX-23.12·71). 96-97. East Asian countries (VII-14·1l-

Attack on Students at Ghaziabad 77). 110 
Railway Station (Vlll-13·12·":'7). 
184.85. T>ebates 

Conversion of Sonepur·Luckllow 
Railway Line WII-29·1l·77). 
118.19. 

Experiments for exploitation of 
sources of energy (VIIl-3O-11· 
77), 61-63. 

Giving of Grants to States for Con. 
struction of Hospitals by Foreign 
Countries (VIII-l.12.77). 87. 

Languages Essential for Diplomatic 
Posts (VlI-17·11-77). 45-47. 

Low·head hydro-turbine generators 
(1X-14·1Z·77), 99. 

New Entries in the Lists of S.C 
and S.T. (VIII-30-11-77). 185-86. 

News Item 'Proceeds of U.N. Gift 
Missing' (VII-28-1l·77). 54-55 

Non vacation of accommodation by 
Ex. Speaker. Ex.Minister and Ex. 
M.Ps (VIIl-l 2· 12-77). 53-56. 

Places for setting up of industries 
for the Development of North 
Bihar (VIII-7·12-77). 154.55. 

Proficiency in Foreign LanguagCII 
for Candidates selected for Fore-
ign services (VII-24-11.77), 34-
37. 

Publications of Telephone Directo-
ries (VIII-S-12-77). 52. 

Retail Prices of Foodgrains and 
Pulses (VIII-S.l2·77). 60. 

Stations of AIR broadcasting for 
Indians abroad (VIl-16·1l-77). 
145·46. 

Statistics of Fluctuations in the re-
tail price of cloth (VIII-7·12-
77). 41-42. 

Statistics of tho Retail Prices 01 
Edible oils (VIII-9.12·77). 45. 

Statutory funclion of Railway Board 
vis·a·vis Railway Ministry (IX-
20-12-77).138-41. 

Charging less freight rates (IX-
(Amendment of Article 18. Om· 

mission of Article 32A etc.): 
Int.. (VII-1S··lI-77), 300. 

Report (1974) of Commission 01 
Inquiry into the Disappearan.;e of 
Netaji Subbas Chandra Bose (M) 
(VIU-8-l2·77), 223-30. 

VERMA. SHRI PHOOL CHAND: 
Agricultural Workers (VII-17-U. 

77). 64-65. 
Another change in pattern of 

Secondary Education (VII-
14·11·77). 197·98. 

Bringing back Ashes of Netaji (VII 
-17·11-77). 121. 

Charging less freight rates UX-
20·12-77), 180. 

Cheap Houses for common man by 
D.D.A. (VU-21.11·77), 16-21. 

Complaints from Vendor's A~socia. 
tion of Allahabad (VIII-13·12-
77), 49·S0. 

Complaint regarding Associated 
J oumals Limited. Lucknow (VID1 
-6·12·77), 191-92. 

Decasualisation Scheme (VIII-
13-12·77). 134·35 

Dispensary in Trans-Yamuna Area 
(IX-lS.12·77). SO. 

Employees of Health DepartmeDa 
in Northern Railways (VII-
IS·11·77). 113·14. 

Encouragement to Doctors and 
Vaidyas to serve in villages (VB 
-24-11·77), 70.71 

Export of Commodities for import-
ing Oil from Oil producing Coun-
tries (VIII-6·12.77). 36-37. 

Export of Cotton (V1II:-9·12· 71J. 
129. 
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VERMA. SHRI PHOOL CHANP-
Conld. 
Export of Minerals and import of 

finished goods (VIII -1-12-77), 
29. 

Foreign forward scheme in~roduccd 
in Zonal Railway (JX-20-12-77), 
179. 

Irriga1ion Projects under construc· 
tion (VII--18·1l·77), 84-85. 

Management of Sick Mills (VIII-
30·11-77). 148 

Opening of Branches of Nationalis-
ed Ban~\s in Rural Areas (VIn·-
9-12-77), 127. 

Pak Nationals in India staying after 
Expiry of their passports (VIII-
7-12-77), 104-05. 

People living below poverty bne 
(YII-23·11-77), 164. 

Persons arrested in connection with 
Law and Order situation (VIIT-
30-11-77), 109. 

Postponement of Examination ill 
fiT Delhi (VIII-12-12-77), 43. 

Prices of Drugs (VII-29-11-77), 76 
-78. 

Railway officers Rewarded by Sbri 
Kamlapati Tripathi (IX-20-12· 
77), 152-~5. 

Rise in prices of Essential Commo· 
dities (VII-I8-H-77), ]95-97. 

Scheme of New Fertilizers CVIII-
6-12-77), 174. 

Supply of Paraffin Wax to the States 
(VII-IS-B.77), 154-58. 

Trade Centre Scheme in States 
(VIII-2-12-77), 72. 

U~ding post of X-Ray Tecbni. 
ClaD at Amritsar (lX-20-12-77). 
SS-,57. 

Visits of Official Delegations Ab-
road (VllI-2-12-77), 3'J. 

Working of Export Committee on 
Companies Act and M.R.T.P 
Act (VII-29-11·77), 94. 

VERMA. SHRI R. L. P.: 
Accidents in Allahabad Divis101l 

(IX-20-12-71>, 188.89. 

_._-._----
VERMA, SHRI R.L.P.-Contd. 

Agricultural proposals approved by 
Bank of Baroda (IX-23.12.71). 
73-74. 

Amendment [0 Employee~' Provi-
dent Funds and MiscellaneoUi 
Provisions Act, 1952 (VII-17-11. 
77), 142-43. 

Bharat Sewak SarnaJ (VlII-2-1l-
77), 177 -7~. 

Bungling in Loan.> given to Stocea 
by Coal Mines Labour Welfare 
Fund (VIII--1-12-77), 152. 

e 0 B licences for bulk drug 
and formulations (IX-20-12.77). 
65·-67. 

Character assassination of J.P. dur-
ing Bmergency (IX-l 5-12-77) 
59. • 

Chromium Dep.:>sits in Bihar and 
Orissa Bord~rs (VIII-S-12-77), 
30. 

Closure of Gayday Iron and Steel 
Company (VJI-29-11-77), 4142. 

Community tube-wells for small 
and marginal farmers (lX-· 
19-12-77), 31. 

Crisis in Sugar Industry (VIII-
12-12-77), 44-45. 

Devaluation Ilf Indian Rupee (VIn 
-2-12-77), 39-40 

Development and utilisation of iron 
ore Reserves in Chirian Area in 
Bihar (VIII-8-12-77). 102. 

Development Ilf Mica Industry (IX 
-22-12-77). !)J. 

Development of Pf.aces of Tourist 
Interest in Bjhar (VIIJ-9.12·71l. 
211. 

Bxport Duty on Fabricated MICA 
Products (yIll-9-12·77). 44. 

Exported Mica Products (VIIl-
9-12-77), 210 

Grant of Pension to Freedom 
Fighters (VU-16-1l-77>, 92-93. 

Increase in tax incidence in rela- • 
tion to National Production (Vm 
-2· 12-77), 168-6Q 

Industrial li~nces to MIs Sand07" 
and Olaxo (lX-20-12-77). 184-
86 . 

. -----------------.----------------
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VERMA. SHRI REET LAL VERMA. SHRI REET LAL 

PRASAD-Contd. PRASAD-Conld. 
Irregularity in the Allotment of 

Land to AleC for construction of 
Head Office in DeIhl (YIII-
5-12-77), 250 

lnigat ion scheme for Giridih Dis-
trict, Bihar (VIJ. -28-11-77). 208· 
09. 

lrrigalion Schemes for Hazarioagh 
and Giridih district (NIlI--12.12-
77" 174-i5 

Legislative measare, 10 ensure free-
dom of Prl!ss (VIll--30-1I·77l. 
187 

Loan given to \1i~ Miners' whole-
sale cooperil!i\c Store. Karma by 
Mica Mines LannIII' Welfare fund 
(IX--15-12-7h 150. 

'Minimum wages to employees of 
KendriYJ Krall Mazdoor Chikit· 
salayOi, Biiur (VJIl--8-12-77}, 
105. 

'Original inveslmcnl in Foreign ex· 
cbange of Cigarette Compal1ie~ 
(IX-23-12-77I, 160. 

Out of turn allotment of aCCOmrn(l' 
dation to the Officials of Exter-
nal Affairs during Emergency 
(VII-28-1l-77), 83-84. 

Projects under Food for work Pro· 
gramme in Bihar (YIII-5-12-77), 
104-05. 

'Recommendatloil of Fuel Polley 
Committee on cunsumption 0' 
coal (VI1I-7·12-77), 184. 

Recommendations of Wage Board 
for Journalist and non.workinj 
Journalists (VIl-24·11-77), 189. 

'Reconstitution of Mica Advisory 
Committee (IX --16·12-77), 100. 

§{econstitution of Telephone Ad"j· 
sory CommIttees (VII 1--1·12-77), 
4-5. 

'Registration of promotion of Mica 
Industry (IX---15-12-77). 122. 

~ehabilitation of Persons Displaced 
as a Result of Setting up of HEC 
Ranchi (VIIl---30-11-77), 83.84. 

tRebabilitation nf Persons disp\aceu 
at tbe site <'f DVe (YlIl--1-12-
77), 13q 

Rehabilitation of persons dispJJced 
due to settling up of Bokaro Steel 
Plant (YIII-l.12-77). 60. 

Reorganization of G.S.I. (VII--
17·ll-77), 26-29 

Repatriation of Payment by MIs 
Sandoz (lX-20-12· 77), 182--84. 

Retrenchment of contract labour 
(IX-19-12·77), 141·42. 

Rural ElectrificatioR in Cl1ota· 
nagpur (Bihar) (VIl-'::3-11-77), 
1~. 

STC Raw Mat~nal~ on High Seas 
(lX-23-12-77), 206. 

Sinking of Fuel Oil Tank under 
construction in Badarpur Ther· 
mal Power Proied (V'Ill---7-12-
77), 182-83. 

Stocks of Prlll:essed MITCO pur-
chased alJd Expenditure OD 
Maintenance (lX-16-12-77), 213. 

Suicid!! by Shri N. Ramachan. 
dran Nair (VIII--9-12-77). K9, 

Survey of Areas under Coal bearing 
Act' (YIII-7-12-77), 24--26. 

Takeover of CMl Ltd., Domchancb 
(VIlI-8-12·77). 101-02. 

Telephone Exchange at RajdhaD-
war, District Giridib. Bihar (IX 
-15-12-77), 14~ 

Telex Facilities for Export of Mica 
from Giridih (Bihar) CIX-22·12· 
77), 121. 

Traffic plan for ludustriaUy Bact· 
ward Region. of Bihar (YII-.. 
15-11·77), 79-80. 

Training of Rural Health Workers 
in the country (V1U-8-l2-77), 
106-10. 

Unemployed Technical and Non· 
Technical Persons lYJl--17-U· 
77), 144-46. 

Use of Slaughter Minin12 Methode 
(VIII-7-12.77), 181·tlL 

Vacant post III COal Mines Welfare 
Commissioner (YIJI~ 1-12-71). 
153. 

Vigilance cases pending in Coal 
Mines Labour Welfare Fund 
(YIII-H2-77), 154. 
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Waitini list of Patients in All India 

Institute of Medical Sciences (VII 
-24·11.77). 124 

Debates 
Development of Forests (H.A.H 

Dis) (VI 11-2· 12· 77). 363·64. 
Employment of Scheduled Castes 

and Schedulrd Tribes in Sen'ices 
against reserved quota (Dis) (VlJ 
-21·11.77). 283-89. 

Mismanagement in the CM! Ltd. 
and Eastern Manganese and 
Minerals Ltd. Domchanch. Bihar 
(Matter under rule 377) ax-
22·12·77). 177-79. 

Twentieth. Twenty·first and Twenty 
second reports of Commissione!' 
for Scheduled Castes and Schedul-
ed Tribes eM) (VII-21·1l·77). 
283-89. 

VERMA. SHRI SUKHDEV PRA· 
SAD: 
Another change in pattern of 

Secondary Education (VII-14·11· 
77). 192-9H. 

&n on Expedition to Nun and 
Kun Peaks (VIII-30·11·77). 80· 
81. 

Beggars in Delhi (VII-28·1l·77). 
147. 

Calcutta Metropolitan Railways 
(VII-lS·H·77). 234-35. 

Central Aid to the Institute of 
Catering Technology and Applied 
Nutrition, Calcutta (VII-2l·11· 
77). 234-35. 

Committee of lSI on manufacturing 
of helmets lVIII-2·l2·77). 171· 
72. 

Committee to study the Working 
of D.D.A. (VII-·28-1l·77). 148· 
49. 

Complaints regarding Telepbones in 
Patna (VIIl-S·12·77). 134·-36. 

Dearness Allowance to 
Government Employees 
18-11·77), 211.12. 

Central 
(V!T-

Demarcation of Indo-Burmese b0r-
der (VIII-l·]2·77). 99. 

Disappearance of Edible Oils (VII-
-18·11·77). 80.8t. 

Dispute betwee:l Bank of India and 
Andhra Steel Corporation Ltd. 
Calcutta (Vl:I-9·12·77). J 17. 

Dual Pricing Policy for Sugar (VII 
...... 14.11·77). 169-70. 

Export Deal wit'h Chi.na for PiI 
Iron by SAIL (VIII-8-l2.n). 
67. 

Foreign Assistance for Kosi and 
Gandak Project (VIII-S·12-77). 
133·34. 

Formulation cf a New Ce;nent 
Policy (VIII-7·12.77), 92·93. 

Cold storages for Marine products 
Coastal Areas (VIII-9-12-77). 
151. 

Hijacking of me Buses by stu-
dents (VlI-l6·1l.77), 133-34. 

Implementation of 12·Point prohi-
bition programme (VII-14·11-
77), 60-62. 

Increase in cases of robberies of 
passengers in running train (VII 
-IS.1I·77). 225·26. 

Investigations int'o the death of De-
puty Legal Adviser (V,II-1S·1l-
77). 224-25. 

Laying of Sewer and Waterlines iD 
D.D.A. Janakpuri Colony (VII-
28·11·77). 122·23 

Law and order in Delhi (VII-16·11· 
77). 132·33. 

Licences for Trawlers (VIl-21·11-
77). 141-42. 

Loss incurred by Coal India Ltd. 
(IX-I4-12.77), 1-7. 

Loss suffered by Railway during 
Sbrimati Indira Gandhis visit to 
Tamil Nadu (VIII-6·12·77). 188. . 

Memorandum from all India Power • 
Engineers Federation on Power 
Crisis (VII-·-16·1l.77), 134·35. 

New Projects by HUOCO (VII-
28·11· 77), 31. 

Delivery of P.\f's letter after seven 
years (VII-24·11·77). 187. ---------------_ ........... _ ... --
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New Trade and Distribution policy 

for Kharif Ciraiwi (VII-14·IJ-
77), 157-58. 

Non-availabilitv of permitted ex-
plosives atIe~t.. mining activities 
(VIII-30-1 1. 77), 151. 

Offer by privat: architects to build 
LIC residential houses (VIII--
14-11-77). 131. 

Oil exploration jobs in Syria hy 
O.N.G.C. (VIII-6-12-77). 131. 

Payment of compeLsation to victims 
of Railway Accidents (VII!--
13-12-77). 117-18. 

Plight of Settlers jn Dandakaranya 
(VU---21-11-77). 235·36. 

Proposal to reduce smuggling and 
Harassment of Passengers at Air· 
ports (VIII-2-12-77). 19K 

Protest by Sri Lanka and Pakistan 
against the Statement of Erst· 
while Prime Minister (VII-24-1I-
77). 58-59. 

Review of Central Laws extended to 
J & K (VII-23-11·77). 100. 

Rise in ROY:l!ty of Minerals in 
Bihar (VIII-S-12-77). 133-34. 

Robbing of Passengers of Kasganj 
Kanpur Section (If N.E. Railway 
(VU-15-11-i7). 83-84. 

sm Facilities of Uttar Pradesh 
with Calcutta (VII-24-11-77). 
200-01. 

Seizure of Adulterated Mustard Oil 
in Delhi (VU-17-11-77). 169. 

Setting up of Atomic Power Plant 
in Punjab (VII-23-11-77), 209. 

Setting up Unani Institute in coun-
try (VII-24-11· 77), 72-73. 

Settlement of Dispute with workers 
of UP Handicrafts (VIII-8-12-
17). 133. 

Shooting of Passengers of Balaman· 
Kanpur Pass~nger Train (VII-
29-11-77), 40-41 

Strikes in Central Universities (VII 
---21-11·77), 150. 

Super Thermal Plant in Singarauli 
(Vll-23-11-77), 208. 

PRASAD-Contd. 
Survey of Kala Azar Incidence in 

Bihar (VII-17-1t-77), 62-63. 
Tenements to Government Em-

ployees on Hire Purchase System 
(VII-21-11-77). 73-74. 

Token Strike by Officers and Em· 
ployees of Commercial Banks and 
Reserve Bank of India (VII-
18-11-77). 212-·14. 

Transfer of huge amount of money 
by Mokalbari Kanoi Tea Estate 
Private Limited, Calcutta (IX-
23·12-77). 85-86. 

Unpaid bank loans by transport 
operators in West Bengal and 
Bihar (IX-16-12-77), 144. 

Use of "Dharamsalas" as Tourist 
Housing Facility (VIU-2-12-77). 
35-36. 

Violation of provisions of Compa-
nies Act by Swadeshi Polytex Ltd. 
(IX-20-12-77), lSI-52. 

Visit of economic delegation from 
Vietnam (VII-24-11-77), 185-87. 

VISV ANATIIAN. SHRI C. N.: 
Academicians attending Inter· 

national Academic Conferences 
abroad (IX--l9-12-77). 13. 

Agriexpo-A massive non-event 
(lX~16·12-77), 5-9. 

Bullock Carts (VIII---30-11-77), 29-
31. 

Concession offered to people of 
India origin to leave Sri Lanta 
(VIII-8-12·77), 98. 

Contribution by Companies to 
Janata Party and Congress Party 
(VII-·15·11-77). 37. 

Cooptex cloth lying unsold (VIII--
7-12-77), 129-30. 

Demand of Steel (VIII-I-12·77). 
85. 

Drinking water in Tamil Nadu Vil· 
lages (VII-J4-11-77). 168-69. 

Expenditure on Rand D Efforts 
Multinational Drug Firms (VII-
29·11·77). 113-14 

Exploration of Minerals in Thiru. 
vannamalai (VII-·24-11-77). IS8. 

--------------~-----------------



530 

VISVANATHAN. SHRI C. N.-
Contd. 

\ 
Formulation d a Special Plan tor 

I>evelopment 0{ Rural Indu .. tries 
(V1I-23-11-77). 24. 

Increase in number of Airports in 
South India (VIH-2-12-77), 202-
03. 

Indian equity participation by 
multinational drug houses (\,HI 
-2-l~-77). 179. 

I-nstalla!'ion of Kidney Transplant 
Plant at Madras Medical Gen::ra[ 
Hospital (VIl-24-11-77), 87-88. 

Integratp.d Rural Development (V]J II 

-21-11-77). 44 I 
Loss suffered ~v STC clue to non·· 

supply of salt -to Bangladesh (VIII I 
--2-12-77). 11-L~. I 

Malaria Epidemic ill Delhi (Vn··- I 
17-11-77), It 

Mea,ures tuk.:n f"r management 
of Sick Milb (VIl-23-) 177). 
129. 

Measures taken to promote rapid 
development of Small Scale tlnd 
Cottage Industries (VIJ-J6-11-
77), 105-06. 

Medical facilities in Delhi colonies 
(Vm-l-12·77), 171. 

National Homing (ommission (VII 
-14-11-77). 57. 

New Railway Lines in Southe", I 

to l States (VII-IS-ll-77) 220, 
Non-Step Flight from Delhi 

Madras and Vlce·Versa (VIlI--
9-12-77), 132. 

ONOC Survey in the off shore Re· 
J;!ion of Kerala (VIII~-12-77). 
4. 

Opening of Hospital and CGHS 
Dispensary in Paschim Puri, New 
Delhi (VIII---l-l~· 77), 172. 

Passengdr train from Jalarpet to 
Arkonam (VII-IS-ll-77), )53. 

Production of Foodgrains (VU-
14-11-77). 2l6-17. 

Production of Steel (VIIJ-I-I2-77). 
170. --_._--_.-

VISV ANATIIAN. SHRI C. N.-
Contd. 
Proposal to Teservation of certain 

types of textile production entire-
ly for HandJc:om Industry (VIII 
-30-11·77), 141-43. 

Resumption of Ja)la;rpet·Baogalore 
passenger train (Vn..:....lS-l1-77). 
153-54. 

Scheme of Baref()(11 Doctors (Vn 
-24-11.77), 16061. 

Steps for Co:nmunitv Orientation 
of Medical Education (VJl-· 
24-11·77). ] 58-5C1 

Substitute for MISA (VIJl--7-12-
77). 12 

Suc;,:'ess (1f FooJ fOr Work Pro-
gramme (VIIl·5-12-77). 11 

Technical Edll.:ation (VlIf -5-12· 
77). 55-56. 

f)('bal. :i 

Action on the findiugs of the Sarka-
ria Commis,ion of Inquiry (Mat· 
ters under 3T'~ (VIII-9-12-77). 
26S---!;7. 

Banking Service Commission (Re· 
peal) Bill. 
Consid. (VlU--5-I2-77), 290-92. 

Companies (Aml'11dment) Bill: 
CODsid. (V1Tl-1.3-12.77). 290-

92. 
Constitution (Amendment) Bill: 
(Amendment of Article 352) b, 

Shri Hari Vishnt.; Kamath: 
Consid. (VJI.--18-11-77), 345-47. 

Disapproval of Banking Service 
Commission (Repeal) Ordinance. 
1977 (Res) (Vllt-S-I2-77), 290 
-92. 

Discussion on Employment or S(;he~ 
duled Castes and Scheduled Tri-
bes in Servkes aaainst Reserved 
Ooota (Dis) ('111":'17-11-77), 350. 

Employment of Scheduled Castes 
and Scheduled Tribes in ServIceS 
against Reserved Quota (0:57 • 
(VII-IS-II-77), 260--{)S. 

Hecent Cyclones and Floods \n the 
Southern States (M) (VIU-6-12-
77). 387-89. 
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Twentieth. Twenty-tint and 

Twenty-second Reports of the 
Commissioner for SclheduJed 
Castes and Scheduled Tribes (M) 
(VII-17-11-77). 350; (VII· ,I 
IS.11-77)' 16{)-L.65. 
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Air Ser.'il:c from Muzaffarpur city 
of Bihar State (lX-16-J2-77). 
]49. 

Allotment of Ponds between Mansi 
Railway Station and Thana 
Vechpur (VlT--·6-J2-77). 156·57. 

. Assessment of Labour Parcel handl-
ing work at Allahabad (VIH--
6-] 2· 77), 252--54 I 

I 
Building for Tourist Information I 

Office. Pa lna (VII -18 -11-77). 
149-50. I 

.ICash Assistan.::e to S.c. and S.T. 
far Meeting Legal Expenses (VlU ! 
-6.12-77). 218-20. 

/Central Gover:1ment Assistance to 
Bihar for providing free educa-
tion (VII-21·11-77). 124-25. 

<'Central GovernmGnt Scheme to 
provide houses j,l the Northern 
Districts of Bihar (VII-2J-1J-
77). 158-59. 

rCentral Grants of Bihar for AnI-
mal Husbandry (VU-2l-11-77), 
132.33. 

'Class TV emplovee" in SamastipuT 
Division (VIII~-12·77)' 50. 

Construction of a Bridge on KC\S.i 
River and Dumri Ghat (VIJT-
30-11-77). 52. 

'-Construction of Bridge over GanJ!.a. 
at Bhagalpur between Kokamelt 
and Farakka nX-14-12-77). 71-
72. 

• 'Construction /"If Embankment in 
Ko~i River for Protection to 

531 

YADAV, SHRI GYANESHWAR 
PRASAD-Conld. 
Demand for change in Primary 

Education (\'11-14-11-77), 153. 
Employment on Compassionate 

Grounds (VII-24·11-77). 161-62-
Expenditure incurre-d on Narayan~ 

pur Railway Station (VII-15-tl. 
11), 6S. 

Facility for Registration of DDA 
Flat for Central Gov.romen' 
Em p10yees (VIl-14-1l-77), 152-
53. 

Ferry Service hetwC'en Barari Ghat 
and Narainpllr Ghat (VII-29.ll-
m.237. 

Functioning erf Narayanpur Tele-
phone Exchange (\'11-24-11-77), 
88. 

Grant of foodgrain to Bihar under 
the Food for WOlk Scheme (VII] 
--5·]2·77), 225.26. 

Historical and Religious Places of 
Tourist interest in Bihar (ViI-
J 8-11-77). 60-61. 

Income Tax ArreaJs ClX-23-12-
77). 149·50. 

Issues raised in United Nations 
Assembly (VU- ]7-11-77), 142. 

Loan advanced to village rarmen 
by State Bank of India. Nauga-
chia (VlIJ-9-J2-77), 156. 

Medicines at Cheaper Rate in 
Rural Areas (VIII-6-12-77>. 
154-56. 

Opening of Branch of United Dank 
in Sukatia Bazar. Bhagalpur DIS-
trict. Bihar (VJII-9-12-77). 50. 

Opening of Branches of Nationalis-
ed Banks in B10cb of Bihar State 
(VUI-2-t2-'?7), 108-09. 

PCO and T~legraph facilities to 
Rural Post Offices and in Kbaga-
ria Sub Division, Bihar (VUf-
8-12·77). I Hi·17. 

Plan to start new industries in 
Bihar (VTT-16-11-77). 183. 

Prices of medicines (VIII-13-12-
77). 107-08. Khagaria (VIl-21-11-77). 37 j 

Dam~~l r.7n~"2~30~o floods (VII I ,l I'r~~~~n A~~S ~I~~~~~~~7;' 3~ 
. ----_.---- -------------_._--



532 NAMB INDEX 
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PRASAD-Contd. NARAIN: 
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RemJvaI of illittracy in Bihar (VIII 
-S-12-77). 67-68. 

Reopening of Bihapur Mahadev 
Ghat Railway line (IX-20-12-
77), 147.48. 

STD Service in Bhagalpur city 
(VllI-I·12·77), 128. 

Scheme from Bihar reo Erosion by 
Ganga (VII-21-11-77), :233-34. 

Sluice Gate from Bibapur to 
Kothodi (VIII-7·12-77). 48. 

Strike by Barauni Refinery Em-
ployees (VII-29-11-77), 229-30. 

Suspension of Lcr Service Operat. 
ing from Kehalgaon Ghat to 
Kadhagola Ghat (VIII--30-11-77), 
162-63 

Take-over of ferry service between 
Barari Ghat and Narainpur (VII 
-29·11-77). 57. 

Team to study condition of Burma 
and Bangladesh Refugees in 
Bibar (VIII-S-12-77), 226-27. 

Training of Rural Health Workers 
in the country (VIII-S· I 2·77), 
106-10. 

Upgrading of Post Offices in BiLar 
(VII-l 7· 11··77). 19-23. 

Water Transport facilities to Bihar 
(VII-16-11-77).65·66 

Water Transport in Bihar (VU-
16·11·77). 182·83. 

Withdrawal of RecOjDlition to Union 
in Barauni Refinery (VIII-1-12· 
77). 51. 

Debates 
Employment of Scheduled Ca'!ltes 

and SchedUled Tribes in Service 
against Reserved Quota (Dis) (VII 
-18·11·77). 278--85. 

Inland Steam Vessels (Amendment) 
Bill: 
Consid. (VII-16.11·77). 279--

82. 
Twentieth. Twentv-first and Twenty· 

Ilecond Rep.1rts of Commissioner 
for Schedul~d C~stes and Sche· 
duled Tribes eM) Ml-18-11· 
77). 278-85. 

Amendment of Government service 
rules MII-7-12·77), 122·23. 

Amount spent I,n the decoration of 
Union Minister,.' Residences eVil 
·-21.11-77). 185·86. 

Blind Persons in India (VII-17-1l· 
77). 197. 

Demonetisation of Currency (VU-
18·11-77). 206-0R 

Expansion of Steel Projects (VIJ-
17.11·77). 9.t 

Expenditure incurred for decoratllll 
Government Buildings (VIJ-
28·11-77), 77 . 

Extension of Broadgauge line uptO 
Darbhanga eVII-IS·H·77), 73-
74. 

Further Increase in the Floor PriCK 
of Rubber (lX·-23.12·77), 31. 

Incentive for inter-caste marriagee 
tVII-23·11·77). 191. 

Inclusion of Birla Group of Indus-
tries in Black List (VIII-2-1l-
77). 67·68. 

Investment in Agriculture and In· 
dustry Sectors to solve unem-
ployment during sixth plan (VII 
-23-11·77). 158. 

Lateral road proiect in Border 
Areas (VIl-16-11·77). 51-53. 

Licences granted to big industria· 
list for settillg up new indust.riel 
(VII-23·1l.77), 147. 

Loan to Farmers and others by 
branches of S.Bl. in Madhu~ 
and Darbhunlla Districts. Bihar 
(VII-18-1l-77). 206. 

Opening of cheap residential Hotels 
(VlJ~18·11.77). 205. 

Price of Power Tiller ClX-19.12-
77). 63·64. 

Proposal to amend provision. ~ 
anticipatory bail (VlI-16·1l-77i). 
50. 

Scheme for j')urifying River Water 
for Human Consumption (Vfi.-· 
21-11·77). 59.60 
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YADAV. SHRI HUKMDEO 
NARAIN-Comd .. 
School curriculum on abolition of 

caste system (VII-14·11·77), 84-
85. 

Setting up of Branches of National· 
ised Banks at Development Block 
Head-quarters (VII-18-11-77l. 
203·04. 

Taxes outstanding against Birla 
Concerns (VII-18-11-77), 71. 

Unification of Railway Trade 
Unions (VII-IS-11-77), 11. 

Debates 
B.O.H. (VIl-24·11·17). 224. 

YADAV, SHRI NARSINGH: 
Changes in the Constitution (Res) 

(VII-24-11-77), 350-62. 
Oilld Marriage Restraint (Amend· 

ment) Bill: 
Int.. (7X--15·12-77). 206 

YADAV, SHRI RAM NARESH: 
Leave of absence (VII-21-11-77>, 

249; (lX-l 9-1 2· 77), 259·60. 
Resignation ClX--23·12-77). 449. 

YADAV. SHRl SHARAD: 
Agriexpo-A massive non-cvent (IX 

-16-11·77). 5-9. 
Central Housiug, Loan for Gujaral 

(VIII-12.12·77). 30. 
Confidential Reports of Hindi ·Oftj· 

ceTS (VIIl-7·12·77), 114·15. 
Conversion of Jabalpur·Gondia 

Narrow Gau!!e Railway line into 
Broad Gauge (lX-20·12· 77). 
115·16. 

Conversion of JabaJpur University 
into Central University (lX-
19-12·77). 181·82. 

Daily Air Service from New Delhi 
Bbopal·JabaJpur·Raipur nx-
16·12·77), 219. 

Development of sites of Tourist 
, interest in Madhya Pradesh duro 

inl! Fifth Five Year Plan period 
lIX-16·12-77). 22-30. 

Enquiry conducted about Indian 
Red Cross Society nX-22-12· 
77), 78. 

Y ADA V, SHRI SHARAD-Contd. 
Financial Assistance to States fot 

Compulsory Education in El. 
mentary aa~ses (VII~28·11·77), 

Godavari Water Dispute ax-
19·12·77), 38. 

Introduction of a Train from Hom-
bay via Itarsi·Jabalpur-AJlahabad 
(IX-20·12.77). 266·67. 

Licence to Industries in M.P. UX-
14-12-7). 152. 

Misappropriation of Railway Revo-
nue in Bilaspur Railway DivisiOll 
(VlIl-.J3·12.77). 165. 

Nehru Youth Centres (IX-19·12· 
77), 182·83. 

New Railway Line between Makro-
nia and Kar.:li (VIII-13·12·77). 
4. 

Opening of Post Offices and sub 
Post Offices in Madhya Pradesh 
in 1978 (IX-lS-12-77), 33. 

Over·Bridge at Madan Mahal Rail· 
way Crossing (lX-20·12.77). 
266. 

P.F. Outstanding in Madhya Pra-
desh (lX-IS·12·77). 143. 

Proposal to introduce local tram 
between Medaghat and Sihora m 
Jabatpur (IX-20·12.77), 267. 

Railway Revenue at Bilaspur Divl& 
sion (VlII-6·12·77). 105-06. 

Reinstatement of Employees who 
went on Strike in 1974 (VIII-
13-12-77), 72-73. 

Report of Narmada Tribunal (IX 
-19-12·77). 181. 

Time Capsule (VIII-12·12.77). 27. 

Debates 
Preference in Employment to the-

people of Chhattisgarh area by 
Hindustan Steel Construction 
Company Ltd .• (Matter under 377) 
(VlII-13·12·7i). 252-55. 

Reported news about wrongful con-
finement of Mr. Justice S. K. 
Verma by the management .of 
Swadeshi Polytex Ltd. Ghazla· 
bad (Matter under rule 377) (JX-
22·]2.77). 180-82 .. _._-_._ ... _-------------- .---)+-
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Assistance to persons affected hy 

forced sterilization (VlT-24-11. 
77), 118.19. 

Consultative Committees in Millis. 
try of Railways (VIII-6-12-77). 
237·38. 

Darbhanga Forbr.~ganj Lateral Road 
Project (VII-16.] 1·71). 60.61. 

Estimates on KOSI and Gandak Pro. 
jects (VII-21·11·77). 67·-~9. 

Langua2.es spokrD by Indian P.M. 
anrl Russian Pre~ident at the Re-
ceiption 0; Jndhn P.M. (VIl-. 
24.11-77). 2fl.1-04 

Number of Railway Accidents 
taken place ,luring the year (VIl 
-15-11-77). 30--33. 

O~ning of Po::! Olfices. in Villag("s 
m Sahars:l District, Bihar (Vll-
17·11-77), 71-i3. 

OutgOing and Incoming Trains from , 
and to Saharsa (VIl-·15.11.77). \ 
168-69. \ 

Saharsa Backward area of Bi:lar 
(IX-20-12·71l. 9]·92. I 

Telephone co.meclil.'ns in Saharsa 
Distri.;:t. Bihar (VlJ-24-11.77). 
14-]7. 

Debalt" 
Changes in thi! Constitution (Res) 

(VJI-24·11-77). 328-31. 
Short supply of Salt in Bihar and 

rise in price thereof (Matter under 
rule 377) nX-20·12-77>. 4~3.24-

Supreme Court (Number of Judges) 
Amendment Bill: 
Consid. cI. (IX-1Q-12·77). 415. 

YADAVA. SHRI ROOP NATH 
SINGH: 
Employees of offiCIal languages De-

partment rcmov~C. from servi;:c 
during Emergency (VIII - 30 .. 1 J -
77). 65. 

~tiRg up HO"pitals for Flying Poe-
tOt'S for Emergency illness in reo 
mote parts of villages nx-
22·] 2· 77). 48. 

Y ADA VA, SHRJ ROOP NATH 
SINGH-Contd. 

Debat~8 

Indian Social Disparities Abolition 
Bill: 
Int. (VIII-2·12-77), 297-98. 

Question of Privilege again8t Sbri-
mati Indira (Jandbi and others i-
(VII-18·11-77). 228. 

Supreme Court (Number of Judges) 
Amendment Bill· 

2 Z Consid. d. (IX-20-1 ·77). 414-
IS. 

Y ADVENDRA DUTT. SHRI: 
Agreement wiih the Atomic En· 

ergy ageDc, Vienna for import 
of Heavy Water (VII--16·11·77). 
183·84. 

Allotment of Bungalow to <"on~re~1I 
Souvenir Committee and Youth 
Con~ress (VI1-21·1)·77). 21·---29. 

All,;-,tment of Fallo" la..1d on sides 
()f Railway tracks (VIl-IS.II· 
77). 164. 

Appointment of' Shri P. C. Joshi al 
Reader by Jawaharla] Nehru Uni-
versity (VII-l4-lt·77). 94·95. 

Assault on the liftlcers of tbe Indian 
High Commj~sio;1. Australia (Vn 
-17.11·77), ]52·53. 

Attack on Indian Abroad by Anand 
Margis (Vll-17-11-77). 15·16. 

Attempts to Create Disturbances in 
Arunachalam Pradesh UX-
t 4·12.77). 236. '), 

Bufferstock foodgrains evn-14-q. 
77). 91-93. 

Changes in Aligarh Muslim Un;- .~ 
versity Act (VIl----21.) ]·77).' 
228-30. 

Collision of 325 UP Burdwan-
Sahibganj Passenger T!'ain (Vn 
--29·11·77). 120·21. 

Commission to Ticket Sellers Jlt 
halt statio:ls (VII-IS-II-77). 
] 61·62. 

Consultation with Nations of IDdian 
Ocean Re. U.N. Resolution (VII 
-·24·11·77). 22-23 ----------.-------
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Y ADVENDRA DU'IT --Colltd. 
Conversion of Varanasi-GorakhfYUr 

and other Metre Gauge Lines 
into Broad Glug<: (IX-20-12-77), 
16-21. 

Countries of which Attaches of De-
fence Forces are accredited to 
the Govemmellt of India (VIII- . 
-30-11-77), 175--77. 

Damage of Foodgrains in U.P. and 
other States (VII-21-11-77), 230-
31. 

Destruction of a Pamphlet pratsing 
the Emerg~ncy (IX-14-12-77), 
233-35. 

Development of Jaunpur as Tourist 
Centre (IX --·~3-12-77), 156-57. 

Dhama and TIung¢r Strike in front 
of the office of Slum Commis· 
sioner (VII--28-11-77). 89-90. 

Fresh Inquiry 10k> the Murder of 
Shri L. N. Mishra (VIII--7-12-
77), 209-10. 

Giving of Pistois to Congress 
Workers during Elections (VIJI 
·-7-12-77), 206. 

Import of Crude Oil from China 
(VII-IS·II-77), 163. 

Inquiry into murder of Late Pt. 
Dindayal Upadhyaya (VII-
16-11-77). 185. 

Loss suffered due to Export or 
Sugar through foreign firms (VIII 
-9-12-77). 140. 

Manufacturing Uranium from Sea 
Waters (VUI-7-12-77). 69. 

Missing of defence official (VU-r 16-11-77), 49. 
.' egotiations for return of Soviety 

Wheat Loain (VlII-S·12.77), 
132·33. 

New lines in Bhadoi. Jaunpur and 
, Mir.apur Area aX-20-12-77), 
. 204-OS. 

N on.acceptance of currency 'lotes 
by Jaunpur Branch of State B .. nk r' (VII-18·11-77). 172·73. 

. Pak infiltration In Jammu and Klsh-
.; mir (lX-14-12.7i). 230. I Paper on National Security by Pub-

lic Service Commission (lX--
'. 19-12-77), 83. 

Y ADVENDRA DUTT --Coli/d. 
Participation of Labour in InduStry 

(VIJ.-17 -11.77). 39-40. 
Payment by PhUlips Petroleum 

Company of USA to Cochin Re· 
finery Offi.-.:ers ( VII-IS -11·77). 
162-63. 

Payment of Bonus to Railway Em· 
ployees (VII-iS-lI-77), 27-28. 

President and Chairman of J. K. 
Synthetics Ltd. (IX--16-] 2-77). 
103. 

PrOduction of atomic weapons (VIII 
-30-11-77). 66·67. 

Production of Fast Breeder Reac-
tors in Madras (VIII-3Q-ll-77), 
]77-78. 

Purchase of Ships from Poland or 
England (IX -·-14-11-77).10-15. 

Raids by Custo;ns Officials on Go-
downs of Punjab Dairy Deve!op. 
ment Corporation (Vll-l 8-11· 
77), 162-63. 

Receiving of Ministers and M.Ps by 
Ambassadors alld High Commis· 
sioners (VII-24-11-ih 68-69. 

Rehabilitation of the residents of 
Katra Karim Khan Paharganj by 
D.D.A. (VI1-21-11-77), 143-44 

Retirement of Indian Air Hostesses 
(VIII-2-12-77), 89-90. 

Sabotage in power plants of D. V.C' .. 
(V1I-23-1l·77), 116. 

Sea route via Mauritius and Mala. 
gashl (VII-16-11.77). 66·67. 

Seizure of Ornaments from Presi-
dent and Chairman of J.K. Syn· 
thetics Ltd. (VII-18-l1-77). 173· 
74. 

Shortage of Raw Wool causing un-
employment of weavers (VIII-
7-12-77). 204-05. 

Slogans raising during bearing of 
the case 'Kissa Kursi Ka' (V1I-
23-11-77). 60 

Smuggling activities in Kasargod· 
(Kerata) (VII-18-1l-77). IS-IS. 

Spare parts for Aircrafts (VIn-
30·11·77), 160-61. -------------_._-_._--------
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Y ADVENDRA DUn -Concld. 
\ 

Supply of Fuel by International 
Atomic Energy Commission to 
Atomic Power Station. Kotah 
(VII--16-11-77), 184. 

Talks with Rebel Heads of Mizo-
ram (IX-14·12 .. 77j. 204. 

U.S. Aircraft lorted to land at 
Bapatpur (VII-IS-lI-77), 174-
75. 

Unidentified Virus in .Delhi (IX-
22-12-77>, 76 

I>ebatt:s 
Agreement between India and 

Bangladesh for sharing Ganga 
waters a! Farakka (M} (lX-
15-12-77), 251-59. 

Negotiations for return of Soviet 
Wheat Loan (HAH Dis) (VIU-

-12-12-77), 397-99. 
Sabotage of vit41 installations (CA) 

(VLII-30-ll-77). 245-46. 
Seizure of ornaments from President 

and Chairman of J " K Syntbf'-
tics Lid (HAH Dis) (lX-20-12-
17), 443-45. 

Shortfall in production of cemeDt 
(Matter under rule 377 (IX-
15-12-77). 217-IS. 

Steps for removal of economic back-
wardness of four districts of 
Eastern Uttar Pradeab (M) (Vill 
--7-12·77), 274-90. 

Steps for removal of economic back-
wardness of four districts of cast-
ern Uttar Pradesh (M) (VIII--
8-12-77). 196-99. 

YUVRAJ. SHRI: 
Alleged illegal appointmonts in 

Railways (VII-15-11-77). 19S· 
99. 

Amount sanctioned to Flood and 
Drought affected states (V1U-
5-12·77), 111-12 

Applications for new Induatrial 
I..icenccs (VlII-1·12.71.). 179. 

Assistance to Blind Relief Camp iD 
Bihar (VII-24.11·77). 183-86. 

Attachment of Bogies with Tuwz. 
kia Mail (IX-2Q-12-77). 235·36. 

YUVRAJ, SHRI-Contd. 
B.G. and M.G. Diamond Cro"siq 

at Barsoi (VlII-13·12-77) 210. 
11. ' 

Barsoi Railway Junction (VU-
29-11·77), 10) 

Benefit from Agricultural Graduates 
(VII-2S-11-77>, 171-75. 

CGHS Medical FaciHties to the Em. : 
ployees of DP.lhi Administration 
(VIII~I-12·77). 184. 

Calling of names of skilled workera I 

from Central Labour Depot, Ran-
chi (VII-24·11-77). 182·83. 

Camp-olign to gr(}W Gram, Lentil 
etc. (VlI-28·11·17). 170. 

Coaches Attached to Radhikapur. 
Manihari Ghat train (IX-20.1l-
77), 234·35. 

Contents of Milk of Mother .L>8.lI}' 
(VII-I4-11·77). 254. . 

Conversion of Yaranasi-Gorakhpur 
and other Metre Gauge Lines inro 
Broad Gauge (lX-20.]2-77), 2(). 
21. 

Covering of U.P. and H.P. Under 
Vulnerable Areas (VIII-7·12·771. 
12S·29. 

.Development of Forests (Vll-
14-11.77). 1S·19. 

flood situation in country (VJI-:-
14-11·77). 171-13. 

Functioning of Command Area De-
velopment AuthOrities (IX-
19.12-71). 105-06. 

Hindi as otIiciallanguage of U.N.O. 
(VIl-24-11-71). 2~. .. 

Implementation of Rccommendi \ 
~ of Bhor Committeo (VIU-~ I 
8 12-77), 111. ii' 

Implementation of recommelld" 
tions of Malkani Committee (IX 
-14-12·77). 105-06. 

Incomplete Hcalth·sub-cenuc· 
affecting Medical Facilities l ' 
Rural People (VlII-l·12-77),:: ~ 

Indian Forest &nice Examinati· 
(VIIl-30-11·77). 114·15. t 

Integrated system of Mediclae (V;. l 
-24-11-77), 81. 
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:vtJVRAJ, SHRI--Conld. 
Intensive Pulse Development Pro-

gramme (VlI-28·11-77), 175-76. 
Jamalpur Loco Workshop (VU-

15-11-77). 73. 
Late Printing uf Text Books (V lJ--

14-11-77). llS-17. 
Machinery for c:xpansion of Bhilai 

and Bokaro lying unused (IX-
22-12-77). 14·-17. 

Malaria Eradicalioll Programmes 
(Vlll-1-12-77). 131. 

Names of Jute Mills getting inade-
quate supply of raw jute (VIII -. 
7 -12-77), 83-84. 

Non-cooperation of traders in re-
ducing prices of goods (lX-
16-12-77). 88, 

Non-supply of Maida and Suji to 
rural people by Fair Price Shops 
(VII-lS-B-77). 118-20. 

Number ~ DTC and Private Buses 
plr;1 in .Delhi daily (Vll-l 6-1 1-
77), 84-86. 

PaymeJt to Employees of Central 
State Farm, Suratgarh (Rajasthan) 
{Vll-28-11-71" 86-81. 

People living below povcrty line 
(VII-23-1l-77). 164. 

Persons displaced due to setting up 
of Public sector industries in 
North Bihar (IX-16-12-77), 160. 

Progress in Development of 
Underground Water Resources 
(VII-28-lI-77), 176--78. 

R.M.S. Office at Barsot JuncbOD 
(VIll-1-12.77), .133. 

Railway Development Programme 
(VII-29-11-77). 11-12. 

line from Mahananda to 
Pabarpur (VIll-13-l2. 

.............. charged by RBI for 
Finance (Vll-18-U· 

• U .. , ....... ,U 0' Services of Em· 
ot Indian Institute of Le-

Metrology. Ranchi (Vill-
12.77). 15. 

YUVRAJ, SHRI-Comd. 
Report of KuldlP Nayar Commil1eo 

on set-up of Samachar (Vll-
16-11-77). J 80-82. 

Reserved. Quo.ta of Seats availab&o 
at Kauhar Junction (IX-20-12-
77). 103-04. 

Scttin~ up of a Paper Mill in Sabab-
gan) (,Santbal Pargana) of North. 
ern Bihar (VII- 23-11-77). 82. 

Setting up of a Super Thennal Plana 
at Farakka (VIl-16-U.77). S. 

Slate Faf.l~.s Corporation and Seed 
~~~duCtIon (VII-21-1l-77). 65. 

State Seeds Corporation and Supply 
of Seeds (VIU-12·12-77). 104-OS. 

S~temen.t ~Y Chinese Deputy Foro-
6b~ MlDlster (VlI-24-11-77). 59-

Statewise strikes during March to 
~ovember. 1917 (VIII-S-12-77). 

Strike by Barauni Refinery Em. 
ployees (VII-29-11-77). 229-30. 

Supply ~f Drinking Water a~ Barso) 
JunctIon (VIII-6-12-77), 97-98. 

Take-o:ver of Rajendra Research 
MedIcal Institute. Patna (VII-
17-11·77). 81-·83. 

Woollen pants and coats to watton 
(VIII-B-12-77). 95-97. 

Debates 
Acute shortage of Power in Bihar 

(Matter under rule 317) (VUI-
8-12·77), 202-O:l 

Acute shortage of edible oils lib 
~ustard and rape seed oils. riJo 
m keroscne oil price and non-
a~ailab~ty of Controlled cloth i.o 
falr pnce shops in rural areas. 
(Matter under rule 377) (VUI--
(30·11-77). 261-63. 

Development of Forests (HAH Dis) 
(VIII-2-12-77). 353-60 . 

Policy on Sugar Industry and Dis-
satisfaction among farmers OD 
price of Sugar cane (Dis) (IX-
23-12.77). 504-0S. 
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YUYRAJ, SHRI-Contd. 
SericJs Train Accidents at Saraj 

Gopal Flag Station Level Crossing 
and Naini Station (M) (VII·· 
23-11-77), 232-33. 

Statement on 'Samachar' by the 
Minister of Informati~n and 
Broadcasting (M) (YlII-30-11. I 
77), 306-09. I 

01PN-SV-lS9 LSS/ND /78-16-5-79-880 
I' "' 

YUVRAJ, SHRI-Co1!c1d. 
Two serious train accidents on tho-

Northern Railwl) (M) (IX-
22-12-77), 282--87. 

Water (Prevcntioo and Control of 
Pollution) Cess Bill: 
Consid. (VII-28-11-77). 264-66. 

White Paper on Mi.susc of Mass Me. 
dia during Internal Emergency 
(VII-1S·U:;'!), 314-· t9 . 
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